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HOW TO USE THE INDEX 

The IDdex is arraDged alphabetically with tbe Subject IDdex separated aDd priDted 
iD tbe followlDg order: Part I-SUBJECT INDEX. PART II-NAME INDEX. At the 
end of every eDtry. the Volume Number or the Debates is giveD iD Roman Dumberall 
in parentbesis rollowed by tbe date or tbe Dabates aDd columD Dumber or Dumbers. 
as the case may be [PriDted as (XII-19.12.82), 6-7]. 

Under every main heading including various names. enteries pertainiDg to 
QuellioDs and Answers are arraDged first. followed by eDtries pertaiDing to the 
Proceedings olber tban Questions and Answers. separated by tbe word "Debates" in 
italics. 

All the Bills are alpbabetically arranged under the main headiDg "BILL(S)". 

Information pertaining to Railways has heoD indexed UDder tbe various maiD 
headlnp commenciDg wltb the word Railway e.g. "RAILWAY LINE(S)"', "RAIL-
WAY TRAIN(S)" otc. 

Alltbe papers laid on Ibe Table of the Lok Sabha aro IDdexed only UDdor tbe 
main beadiDg "PAPERS LAID ON THE TABLE". 

Information regarding variOLIS States in IDdia and tbe various foreign couDtriea 
bas been Indlted under their respective Dames. 

A list of abbreviation. used iD tho Index is given below : 

A.M. 
B.O.H. 
C.A. 

Consid. 
Consld. CI. 
D.G. 
D.E.G. 
D.E.O. (R) 

D.S.O. 
D.S.G. (R) 

Dis. 
H.A.H. Dis. 
IDt. 
L.S. 
M. 
Q.P. 
Pot. 
R.S. 
Rei. 
St. 

Adjournment Molion 
Bnainea of tbo House 
Calling Attention to Mattor of UrgltDt 
P!lblic Importance 
Consideration stage of a Bill 
CODsideralioD of.tbe Clauses or a Bill 
Demand. for Grants 
Demands for Excess Grants 
Demands for Excess Grants (Railways) 
Demands for SupplemeDtary Grlllis 
Demand. for Supplementary Grants 
(Railways) 

Discussion 
Half-an-Hour DiscUlSion 
Introduction Stage of a BiU 
Lok Sabba 
MOtiOD 

Question of Privilege 
PetitloDs 
Rajya Sabba 
Resolution 
Statement 
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PART-I-SUBJECT INDEX 

A 

A.B. WHEELER AND CO. 

Book stalls of MI. Wheeler and Co. 
at Delhi JUQctiOQ (XVI-,24.4.86), 
252-53. 

Proposal to withdraw sole seUing rights 
of Y:/s A.H. Wheeler & Co. (XYI-
24.4.86), 262·63. 

TrailliDl of DoctoR for DiaaDosis of 
AIDS-tXm.6.3.1986). 88. 

AIDS 
Air hostess Iulerrin, from AIDS 

(XYI.10.4.86), 140, 

CCIIlIIPullOry Certificate reaarding AIDS 
for Visiting Americans (XIY.20.3.86). 
138·139. 

DrUgs. to control/cure AIDS (XYI. 
17.4;86). 55-56, 

Malyali Youth affected with AIDS 
(XVI-I ('.4.86),202. 

Methods in Ayurveda to Cure AIDS 
(XVI.I0.4.86). 125·26. ~ 

Suspected cases of AIDS (XV-
3-4-1986), 124-25. 

_ SlQpoc&edcaso of AIDS admitted 
t8 Trivaac!rum Hospital (XIII-
27 .2.1986). 8(,.~11. 

DEBATES 
Stope to contain AIDS-(It.) XYII-

29.4.1'986), 432·34. 

A.P. AUTOMOBILE TYRES & TUBBS 
LTD. 

Industrial Licence for Tyres to A.P. 
Automobile TyrOl and Tubes Ltd. 
(XIII-4.3.1986), 549-50. 

ASEAN: 

Opening out to Indian Investors in 
ASEAN (XIV-14.3.i6),206.S7. 

ASLY: 

Delay in Launching of ASLV (XIV. 
1 ).3.8 .), 41. 

ACCELERATED RURAL WATER PRO. 
GRAMME: 

Allocation to Jammu and Kashmir 
under A.R.W.P. (XV-31.3.1986). 
24S·6. 

ABDUL RAHIM KHAN-I-KHANA : 

Renovation of Tomb of Abdul Rahim 
Kban.i·Khan's (XIV-20.3.86), 167. 

ABU DHABI: 

Setting up of a pennasent Elthibition 
Centre in Abu Dhabi and otber 
Countries {XV.4.4.1986).74.7S. 

ACCIDENT (S) : 

Accidents in Collieries/Mines aad 
Compensation paid to tbe victims 
(XIY·103.86), lZS. 

Compensation to workers bUrried 
alive (XV.31.3.1986). 305",. 
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40 Oriya Lebouren killed In 1 .t Ie 
Mishap. (XVI-21.4.86), 25. 

Study of accidents on National Bi,h-
wa,.s (XVI.24.4.86),III. 

UIC of duplicate pans in DTC BuSCI' 
caUlinl accident (XVI-10.4.86).230 

DEBATES 
Accident in Sio,areni Collieries (CA) 

(XV_3.4.86), 245-56. 

ACHARYA RAINEESB : 

Alsessmenr of Assel. of Achary. R.j-
neesh for Income Tax purpolCl 
(XVI-ll.4.86). 35-37. 

ACRYLIC FIBRE: 

Manuf.cture .ud iSlue of letten of 
iotent for AcryJic Fibre (XV-
25.3.1986). 283-284. 

Acr (S): 

Action under Water (Prevention .od 
Control . of POlJutiOll) Act (XIV _ 
12.3.1986).63-64. 

Amendment of Contr.ct Labour 
(Reaul.tion and AbOlition) Act 
(XVIlI-4.3.l985),241. 

Amendment of Indllltrial Disputel Act 
to facilitate clolure of weak (Xl V-
10.3.'6). 242. 

Amendment of PreventlOll of Food 
AdulteratiOll Act. (XIU-27.2II986) 
37. .. ' 

Amendment to Atomic EneraY Act. 
(XVI-9.4.86), 173. 

Amendment to Delhi Rent Control 
Act (XIV-10.3.86), 279. 

Ameodment to Forest (Conservation) 
Act. 1980 (XlIl-26.2.1986), 68-69. 

Amendment to Indian Companie. Act 
(XlII-25.2.1986).216-217. 

Amendmentl to the Industrial DI.pute 
Act for early dispolIl of pendin, 
CIICI (XIV.IO.3.86). 326-327. 

Amendment to PP A Act for laylOl 
down tolerance limit of Pelttddea, 
inleCticidea in food (X 11J -27 2 86) 253-54. •• , 

C.... lied and dJ.poeN .,--
R.ilway Protection Foree Act. 19S1 
(XVI-17.4.86). 79. 

EnforcemeDt of Equal R __ eradoll 
Act (XIV.IO.3.86),170-172. 

Exemption of public sector from prem. 
,ioo, of MRTP Act (Xm-25.2.N). 
66. 

Fore •• (Conservation) Act(XIV.J2.J.I6), 
44. 

Public.tioD of 'aWl relatiq to woma 
(XVII-6 5.86), J07.108. 

Relaxation ,raDled ID "Your of 
companies covered by MRTP and 
FERA Act. (XIII-25.2.1986), 232·33. 

Rel8llatioD in M.R.T.P. Act (X111-
25.2. 1986). 142. 

RelaxatioD in M.R.T.P. Act (XlIJ. 
25.2.1986). 142. 

Review of Official Secrete Act (XIII· 
26.2.1986). 198. 

Revision of Indian Chriatian Mama,. 
Act (X1II-4.5.1986). 468. 

Violation of Forest (CoDsCrvation) Act. 
1980 by MP Government (XV-
2.4.1986). 144 145. 

Violation of Porest (CODlIelVldOD) Act, 
1980 by States (XIII·'.3.1986). 54. 

ACUPUNCTURE : 

Teaching or Acnpunctare Therapy ID 
Medical Coil •• (XV-ll.3.86),2.9-30. 

AD1VASI (S) : 

Er.dication of poverf1 of AdivIII 
lamilie •• (XVI.23.4.86). 45. 

[)EBATES 

Demand for mea,urea for upllftment 
or tbe Advaai. ID Pall Dlatrict of 
Rajutban. (UDder Rule 377) (XIV-
10.'.86). 339-40. 

ADVASI ARBA(S) : 

IrrlptioD facilities ia Adln.i u ... 
(XV·3.4.86), 177-78. 

'" 

r 
.t , 



St1l1!CT limn 

Sale Centres (or Supply or foodar-lnl 
• t obeap r .... in Adivasl Area.(XIV. 
14.3.86). 35-36. 

.nIOUR.NMENT MOTIONS: 

I'eep rile In price. of Fertilizers and 
Petroleum Producta (X1II·21.1.86). 
359-500. 

ADM1NOCBNTESIS FACILITIES : 

cUnict with Adm nocenteslt (acilitiee 
(XVI-17.4.S6»)4. . 

AdmlDiatrative Reforms (XVII-7.S.86). 
176-178. 

Steps to revamp admlnJ.tralioo (XIII. 
26.2.1986). 231. 

ADMINISTRATIVE STAFF COLLEGE: 

New branches of admioiattative .taff 
call. (XVII-7.5.86). 225-226. 

ADULT EDUCATIO!'l : 

Achievements of R ural I Adult Education 
Programme during Seventh Plan 
(XlII-6.3.1986).213-14. 

Aid ,iven to Volun!'ary OrgaoisatioDl 
for Adult Education (XIII.27.2.1986). 
170.71. 

Fioaocial assistance liveo to Kerala 
for Adult EducatIon (XV-27.3.1986). 
121. 

Imparting of Adult Education Pro. 
IfAmme through television and All 
IDdla Radio (XIV.IO.3.86). 153-154. 

Total outlay and Expenditu'e 00 Adult 
Education duriog Sixth Plan (XIII-
603.1986). 214-18. 

ADULT EDUCATION CENTRE(S) : 

Adult Education Centre.. functioning 
under R.F.L.P. (XVI.17.4.86). 59. 

ADULTBRATION: 

Adulteratioo 10 certaio commodities in 
Delhi (XIV.13.3.86).41.42. 

Adulteradon in cousumabl08 aud Defec· 
tlve Welaht. and Mea,urea (XVll-
2.'.86). )tl041. 

Adulteration in Food and Pood pro-
ductl lold in Delhi (X1U-6.l. I 986) • 
176. 

Adulteration in Petroleum Products 
(XV ·25-3.1986). 74-78. 

Adulteration of petrol with kerosene in 
keoojhar district. Oriaaa (XVII· 
6.5.86).238. 

Death due to adulterated Drup (XIV. 
13.3.86). 189. 

Drua Adulteradon (XV·3.4.B6). 131-33. 

Openln. of LaboratoriCII to check 
Adulteration of Food aDd Drop 
(XIV.20).86,,66-67. 

Reaistration of cases again.t pelIOn. 
for adulteration and wrona measure. 
ment in 1985 (XJII·21.2.86).I07.108. 

Role of Central and State Governments 
to Combat Food and Drug Adu/tera. 
tion (XIV·20.3.S6). 43·44. 

ADVANCED TECHNOLOGY ALERT 
SYSTEM: 

Settiog up of Centre for Advanced 
Technology Alert system. (XVII· 
30.4.86). 99.100. 

ADVERTISEMENT (S) : 

Advertisement allotted by DAVP to 
Newspapers from Palna. Ranchi 
and Muzaffarpur (XV.24.3.1986). 
49·54. 

Advenisemencs .iven to Hindi Dailies 
from Patna. (XVI·21.4.86). 89. 

Advertisements to News Papen in 
Gujarat (XV.7.4.1986). 73·75. 

Advertisiting of Japanese products in 
Indian press (Xm·28.2.1986). 83. 

Code for Telecast of Advertisemonts. 
<X,V 1·21.4.86), 42-45. 

Criteria for advertisements to New •• 
papers (XIV·17.3.86).86-87. 

Income aDd expenditure by Doodarshan 
(rom advertisements. (XIV·10.3.86). 
2Q..2S. 

List of newspaper for UPSC advarti ... 
ment., (XVI·:U.4.16). 192. 



SeniIJ, up 01 Advcrtisio, staadatds 
aatbority. (XVI.21.4.86), 6.9. 

Sctting op of Corporation to chaonc-
lise Advertisements (XVII-S.S.86). 
lS5-S6. 

TlmiDI of display of advcrtiscme&u on 
Doordarshan (XlV-IO.3.86),230-231. 

ADVERTISING POllCY: 

(XVII-28.4.1986). 191-93. 

Ali,RODROMB OFFICER(S) : 

Appointmeat of Aerodrome Officer at 
Loh (XVI-24.4.86). 255-56. 

AEllOPLANE(S) : 

Planesio nse by Vayudoot (XVI-
24.4.86). 180. 

AFFORESTATION: 

Morestation in Himachal Pradcsh 
(XIV-12.3.86). 86. 

Afforestation of hilly areas UDder 20 
point programme (XIV.12.3.86). 
140-144. 

Afforestalion Programme (XV-2.4.86). 
122-123. 

Land Conservation and Afforestation 
in Water Prone Areas of Narmada 
Sagar and Sardar Sarovar Project. 
(XIV-19.3.86), 129-130. 

AFGHANISTAN: 

Arahan situation (XIV-J9.3.86), 34-35. 

Outcome of talks with Afghanistan 
Officials (XV.2.4.1986). 209 •. 

AFRICA: 

Declining trade wltb African Counlria 
(XVI-2S.4.1986). 272.73. 

Exports to Selected African Countries 
and Mcssuretl to Boost thereof. 
(XV -21.3.86). 269-71. 

Facilities provided by India to friendly 
African and Asian countries for 
Defence Development (XVJIH 
7.5.1986), 174-17S. 

Incentives to frontline Afrlcan Slatetl 
(XIV-l:U.86). 99.100. 

Indian busiuetSOlllo fosiat COIItfltCtI ill 
• Africa and eleWbere(Xm"lt .2.198~). 
104-IOS. . 

AGE LIMIT(Sl~ 

Upper Ap Limit for Ciril SOI'Yice 
BumioatloD (XIV.J2.3.86). 1008. 

AGRA: 

LootiJI, ot Sbebadi Mandl bruda cl 
Syndicate Bank. Alla (XIV.7.3.86) • 
• '9-60. 

AOREEMENT(S) : 

Agreement bet'll'een Jndia .ad Gulf 
countries for employment of Indian 
worker. tXm·4.3.86), 107. 

Alreemeots concluded by Indo.Pat 
Sub-commission (XIV.12.3.86). J624. 

Agreement In Non·FerrOUI MetaUurai· 
cal Sector between India a4 Soviet 
Union (Xm·3.3.1986), 141_142. 

Agreements in tbe field o( Scieuce an4 
Tecbnolo8)'. (XVl.9.4.@6), 1$0-151. 

Aareement on Kudremukh Iron Ore 
Project (XIIl-U.198fi). 84-85. 

A&reemeot with Bahrai!!. (XVI. 
9.4.86),92·93. 

Aareements with Middlo Eall Coun. 
trica (XIV·12.86). 31.32. 

Collaboration Agreement. and import 
of sophisticated Technology (XIII. 
4.3.1986), 312·31S. 

Indo-Czecbotlovakia Scieuc.c Plct 
(XVI-16.4.86), 161.63. 

ludo-MaogoUan AaroemeDt oDOna. 
land (XlII-4.3.1986), 28445. 

Multi-fibre aareemeot. (XV-2I.l.86J. 
91·93. • 

AGRICUL TUML 
UNIT(S) : 

ENVll.ONNENT 

Setlin. up of Alllcultural EnvlrolllDeDt' 
UUlts. (X VI-21.4.86). 238. 

AGRICULTURAL LABOUllERS : 

Need to adoptprowctlYi ~ to 
aareauard fbe 'iii_I '01 . 'arm 



workers incapacitated in thresher 
accident. (UDder Rule 3n) (XVI. 
23.4.86). 227 

AGRJCULTURAL PRICES: 

Demand to raise IUPPOrt prices of all 
agricultural produce by about 25 per 
cent. (Under Rule 377) (XIII. 
25.2.86), 357·58. 

'Neeessary measures needed tG ensure 
remunerative prices of Agricultural 
produce to tbe farmers (Under 
Rule 377) (XlV.IL3 86). 262. 

AGRICULTURE PRICE COMMISSION: 

Demand for inc;uding cbillies and 
tenneric in Agriculture Price 
Commission lisl and declaring 
aupport price of Chillies at Rs 1600/_ 
a Quintal. (Under Rule 317) (XV. 
3.4.86). 266-67. 

AWUCULTURAL PRODUCE: 

Necessary measures needed to ensure 
remUDel'ative pri~s of agricultural 
prGduce to the farmers (Uncler Rule 
371) ~XIV-11.3.86). 262. 

AGRICULTURE: 

Agricultural Development in Remote 
and Backward areas and Export of 
Agricultural PrGducts (XV·7.4 1986). 
70. 

Agricultural export (XVI·25.4.1986). 
225·26, 

Alriculture land affected by natural 
calamities (XIV_20.3.S6), 168·172. 

COllaboration arrangements between 
Indian and Italian Firms in tbe 
Field of A.:riculture (XV.31.3.1986). 
244. 

Deeentraliaation in tbe Management 
of Aariculture, Dairy and Poultry 
Farms (XVII·5.5.86). 203. 

o.ficicncy of f Micro·Nutrients in soil 
affecting Production of Crop (XVII. 
28.4.1986). 242-43. 

o.structlOD ofpadd, crop ill Andhra 
Pradesh (XVII-28.4.86). 59-60. 

Developmem of Rural AaricoItve 
under 2O-Point Pto,ramme (XVII-
7.5.86). 269·70. . 

Diminishing TrenCl iD NIlJlIO CuJtiva. 
riOD (XVIl.28.4.86). 53. 

Effect on Apiculture and Priority 
Sectors due to CnIdit Squeeze 
(XVII·2.5.86). 71. 

Failure of H.Y.V. rice production 
(XVU·ZS.4.86). 251-52. 

Fixation of prices of agrIcultural pro-
duce by Commission for Agricul-
tural costs and prices (XVII· 
28.4.86). !!9. 

Food production targets by 2000 A.D. 
(XVII.28.4.86). 2/9. 

Imbalances in cropping pattems(XVlI. 
28.4.86). 217-/8. 

Implementation of minimum wagel in 
Agriculture in Bihar (XV - 24.3.86), 
146·47. 

Improvement in Agriculture SectO(. 
(XVI·21.4.86). 222·23. 

Information Systems for e&timatina 
output and Consnmption of Food 
Crops (XVII. 28.4.86), 268-70. 

'Kamal Bunt' disease 08 wheat(XVII. 
28.4.86), 97. 

Land under Mulberry Plantatiolll 
(XVI·2S.4.86). 34-35. 

Levy Policy on Plaltic PrGducts UIOd 
in Agriculture (XVII.6.5.86), 145-<46. 

Milsubisbi power tillers 'CXVD-
6.5.86). 52. 

New institote for soil research and 
agriculturalecoDomic research. 
(XVI·21.4.86). 103·04. 

Obsolete Methods of Agriculture and 
Agriculture ProllnctioD (XV-24.3.86) 
43·45. 

Opening of Additional Agriculturat 
Research Centres in ADdhra 
Pradesh (XVII· 28.4.86), 199.200. 

OpeniDg of Cooperative tbroqhout 
tho Country to SeIlAJriculturai 
Products (XVII ·21.4.86),. 37-38. 
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()petIiDJ of Gene Sancluarilll (XV-
24.3.86), 200-201. 

Performance of Slates under mixed 
rarming schemes (XVII-5.S.8~, 123. 

PenoDs lenl for in-service Aaricullure 
TTlinina from Andeman & Nlcobar 
lslands (XVII.7.5.86), lSI. 

Production of HYV rice (XVII, 
28.4.86), 218-19. 

Production of lowar (XVII-28.4.86), 
213·17. 

Propaption of Modern Techniques of 
Farming amona jute farmers. (XV. 
21.3.86), 250-51. 

Proposal to set up Agricultural Export 
Corporation (XVI.25.4.86). 224-25. 

lt~'orms in farms section on USSR 
pattern (XVll-28A.86), 265. 

aOienalion of electricity/power from 
Natiooal Grid for agricultural pur-
poses (XIV-18.3.86), 73-74. 

Role of agricultural sector in bridging 
Irade saP (XVI-ll.4.86), 219·20. 

Safety and Health Accideot Reduction 
Plan (XVII· 28.4.86), 107·108. 

SeUiD, up of Krishi Vigyan Kendras 
and operational Research Centra 
(XlV.I0.3.86), 245·248. 

Space TechnololY for Aariculture 
(XV.24.3.86), 171·72. 

Supply of Farm Inputs to farmen 
(X1II-4.3.86), 233-234. 

Snpply of low cost inputs for agricul. 
lure (XIII 21.2.86), 26·29. 

Upward trend in Agricultural Import. 
(XIV·I0.3.86). 186-88. 

Writing ofF Crop Loan.. (XVI. 
21.4.16). 251·52. 

DEBATES 

Demand for lurvey of water loued 
arc .. aud meaurel to eave crop. 
from destruction in those areu. 
(Uadtr auk 377) (XVII.I.5,U). J4. 

Need lor iDclulon in s.coDdar1 It 
adult education curricula a compar. 
ative .tudy of agricultural. iocluatrfaJ 
and economic development In belia 
and the progl'ftl made by tbe ad-
vaneed countrles (Under ltule !7'7) 
(XV.31.3.86), 384-85. 

AGRICULTURE REFINANCE CO"-
PORATION: 

Interest Charged on Aaricultanal 
LOin. to Farmen by AaricuJture 
RefinaDce Developmcnt Corpon-
lion (XVI.2.5.86). 211-13, 

AGRICULTURE SCIENCE CENTRII(I) 

Agriculture Sclcnce Centre In Aaam· 
prh (XIII-4.3.86), 282·283. 

Agriculture Science Centrel in R';-I-
than (XV.7 4.16). 187, 

AGRICULTURAL COLLEGE(S) : 

AssistaDce to UTI for opening N_ 
Agricultural ColIClIII (XV.3J.3.M), 
49. 

AGRICULTURAL COMMODITY (IES): 

India'. Share in World Agrlcaltwal 
Export (XVII·2.5.86), 170. 

Requirement vi. a vi. Produc:tioa .r 
Pulses (XIV·I0.3.86), 29.30. 

AGRICULTURAL CREDIT: 

Agricultural Credit by Land DeYelopo 
ment Bank during Seventb PIu 
(XVII·5.5.86). 58. 

AGRICULTURAL CREDIT SOCIETY 
(IES) : 

Revitalisation of Primary Agricultaral 
Credit Societies (XVII-5's.86), 111-
M, 

AGRICULTURAL DEVELOPMENT 
PROGRAMME(S) : 
Convention Re : AarlcuUure Dnelop-

ment Programmes (XIV -11).3.116). 
43. 

AGRICULTURAL SXPORT CORPO-
RATION: 
Propoul to let up AgricuJtara) 

Export CorpontioD (XVI-15.4.M). 
i24-2S. 



AeaICULTUaAL PARN(S): 

Alricultural farms In A .t N IIland •. 
(XVI.21-4.86). 189-90. 

AOalCULTURAL IMPLEMENT(S): 

Plutlon of pricca of agricultural 1m· 
plemenll (XIII"'. 3.86). 351-358. 

Quality Control In Aariculture Imple· 
mull (XV-7.4.86).49-5O. 

AGIlICULTURAL INPUTS: 

Supply of low COlt Inputa for agricul· 
ture (xm 21.2.86). 26-29. 

AOIlICULTURE LABOUR: 

Penlion to Agriculture wor~era below 
poverty Une. (XV-24.3.86). 314-18. 

Ilehabilitatlon of Agricultural Labou-
ren In Audhra Pradesh Worship 
(XVII,'.S.86). 248-49. 

'tVqes for agricultural labour. (XVI. 
21.4.86). 118·19. 

AGRICULTURAL MACHINERY 

Development of Agricultural Machinery 
Indwtriea with UNIDO Corpora. 
don. (XVI-21.4.86). 128·30. 

AGIlICULTURAL MARKETING: 

National Conference on Agricultural 
Marhtlna (XIII·4.3.86). 204-21S 

AGaICUL TURAL PRICE(S) : 

Long Term Price Policy for Crops 
(XV·24.3.86). 134.35. 

AORICUL TURAL PRODUCTION : 

Control on rise iu prices of Aaricul- I 
~~~al Produce (XVII-S.S.86). 131- ; 

Decline In Export, of Agricultural 
Products (XVI-ll.4.116}. 161-62. 

Development of Market/III Infrastruc-
ture Scheme for Farm Products 
(XII1-4.l.86) 137.139. 

Dlmlullhina trend 10 Aricultural 
Produetloa due to Chemical Ferti· 
fiser. (XIU-4.3.86). 234-235. 

., 
Export of Agricultural Prodaeta (XIl'-

143.86). 28-31. 

Export of Aarfcultural Product •. (Xl'. 
21.3.86). 125·126. 

FAO's help to India to promote n. 
porta of Agricultural Goods (XVII-
5.5.86). 261-62. 

Field survey by Operation. Research 
Group (XIII-4.3.86). 186.187. 

Fixation of support price of Agrlcnl. 
tural Produce (XIV-I0.3.86). 173-
174. 

Increase in Agricultural Productivity 
(XIII-4.3.86), 237·239. 

locrease in Cost of ProductiOll of 
Wheat. Rice and Cereal. (XIV-
10.3.96). 209-210. 

Infrastructure Facilities to Boost Agri. 
cultural Prodoction (XV. 
24.3.86).247-49. 

Prices of Agricultural Products (XIV. 
10.3.86). 38.42. 

Production of foodgraios and other 
agricultural. produce (XIU-4.3.18), 
95-96. 

Remunerative Price for Agricultural 
Produce in Gujarat. (XVI-21.4.H). 
62·63. 

Remunerative Prices for Agricultural 
Produce In Maharashtra (XV.7.4.86) 
1l4-35. 

AGRICULTURAL PRODUCTS : 

Setting up of New Agricultural alld 
Processed Food Products Export 
Development Authority. (XV. 
21.3 86). 245-47. 

AGRICULTURAL RESEARCH CENTRE 
(S) : 

Acbievements by agricultural reaearcll 
centre. (XIII-4.3.86), 170-73. 

AGRICULTURAL UNIVERSITY (lES) : 

Achievement of Aaricultural Univer· 
sities (XVII-5.5.86), 165-67. 

College of Forestry in Aaricultural 
Universities (XI1I.4.3.86) 290-291. 
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'A6B.lCULTUllAL WASTE PRODUCTS: 

Manufacture of Alcohol hom agri. 
culture "ute products (XVII· 
29.4.8~). 273. 

AGIUCUL TURAL WORKER(S) : 

iAlisladonror welfare of alrlcullural 
workers (XIV.J7.3.86), 116. 

A GRICULTUllISTS : 

Criteria for Granting LoaDI to 
bJduatrialiatsand Aariculturists 
(XVII.l.S 86). 226-21. 

TV facilities to aariculturists (XVII. 
5.5.86).58·59. 

AGRQ.BASED INDUSTRY (IES) : 

..... amme to ~Iop agro·based 
induatries ill. tribal areas (XVI-
15.4.86), 143. 

Sottill8 up of Aaro-based Industries 
in Rmal Areas (XlII·. 3.86}. 299-
300. 

AGRO.FORESTRY llESEAIlCH : 

Natioaal Celltre for Apo.Forestry 
Raearch (XIV.IO.3.86). 77·78. 

AGRO.SERVICE CENTRES 
(XV~31.3.8(j). 214. 

AGROHA: 

Dc'I'e1oj:.lllent of Aaroha iD Haryana 
u a Tourist Centre (XVI.24.4.86). 
128·129. 

AHMEDABAD: 

Commissionin& of T.V. Studio at 
Ahmedabad (Xm·3.3.86). 160-161. 

NationatisatioD or closed Textile 
Mills in Abmedabad (XIII-2l.2.86)'. 
105·06. 

ABMADPUR·KATWA RAILWAY CO. 

Aareement between Railwa,. and 
Abmldpur.Kat"I.Rai1way Co. Ltd. 
(XVI·24.4.86). 38-39. 

·AHMBDNAGAR : 

Need toC01lDec:t Ahmedaalar 10WD 
"ida VIYWGOt service. (Under 
aote 377) (XVI·1U.86), 308. 

AIO(S) AND GllAN'i'(S) : . 

AddilioDal Funds to States for Health 
Care during 1985-86 (XV~%7.3.86). 
61. 

Aid BiVen to Voluntary Organltatloa. 
for Adult Education (XIJI.27~.86). 
170·71. 

Aid to India', Defence Piau, by 
U.S.A. (XIV-19.3.86I, 157. 

Aid 10 Nlcarallua. (XVII·3CU.86). 
147-48. 

Allocation of FoDds for Development 
of Bombay (XIII-4.3.86). 135. 

Allocation or funds for development 
of Impbal (XJlI·4.3.86). 194-195 . 

Allocation to Kenla for Social 
Forestry (XIV-12.3.86). 29-30. 

AssiStance by NCDC to S ..... (XVII· -
28.4.86). 136·40. 

AssittanecbyNltionalCooperative 
Development CorporatiOD (XVII-
18.4.86) 82-86. 

Assistance by public financial instltu· 
tiODS to private sector (XIV-14.3.86} 
169-70. 

Assistance for establisbment or RSAC 
\XV.2.4.86). 149-150. 

Assistance for natural Ce1amitles 
(XIII-4) 86). 217-80. 

Assistance for aPhlmDI ami ~DI 
of woollen kbadi in drought affected 
areas of Rajasthao (XJV-l'8.3.86). 
178-79. 

Auistanec from United tilalions 
EnviroomcDt ProgrlllllJDe.. (XVI. 
9.4.86), 93·94. 

Assistance from United Statt. for 
TelecommunicatloDn"wotJqXVII-
29,4.86). 147-148. 

..."istance 10 Families WhoM Land 
il Acquired for~5eltinc up Public 
Sector Project, (XVU.29.4.86). 
99-100. 

Aaslstaoc:c to .·famlne .d'.a~ Raja,. 
tban State (XlII·4.3.B6). 39. 
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AIIi.tanco to Pilberman by Banltl 
(XV -4.4.86), 68-69. 

AI"ltanco to Ori... under Social 
Well'are Scheme. (XVI-23.4.86) 
61-62. 

Auistaace to tbe Public Soctor to 
recover tbeir dues (X1lI-2S.2.86), 
109·110. 

Alliltaaco to States for Infrastructure 
Facilities iD Di&trict Courts (XVII-
29.4.86), 29-30, 

Alliltaaco to State Government for 
development of Rajaatbani Culture 
(XVI-17.4.86), 89-91. 

Aniltanco to Vietnam (XV-2.4.86), 
85-86. 

Assi.tance under ICDS to M.P. and 
Maharllbtra (XY-31.3.86). 140. 

CaDadian A.liJtaoce for Development 
of Coal and Power Sectors (Xvn-
29.4.86), 140-141. 

CeDtral aid to Kemataka to meet 
drolllbt sltuallon (X1II-4.3.86), 61-
62. 

Ceatral AIIi_tance for Appointment 
of Hindi Teacbers (XVI-17.4.86), 
48-49. 

Central assJatanee for lIoods to Goa, 
Damaa and Diu (XV-3J.3.86). 163-
M. 

Central assistance paid to Bibar for 
supply of essential commodities. 
(XlV-14.l.86), 141-42. 

Central Aaslstanco to Andbra Pradesb 
(XIY.19.3.86), 141-42. 

Central a.lstance to Bombay for 
civic amenities (Xm-l.3.86), 127· 
128. 

Central a •• 19110ce to Gujarat towards 
NMEP (XV-l1.3.86), 143-44. 

Central As.lstanco to Rajastban for 
Rebabilltation (XIY-J9.3.86) 110-11. 

Central Alsls.ance to Stites for 
DilUte r Relief (XIII-4.!:86), 297. 

Central Auistanco to· Tripura for 
welfare of Handicapped (XIII-
(5.3.36),122. 

Cbemical faclorles functioning in 
Public Sector with foreign aid 
(XIV-18.3.86), lO. 

Critoria Cor Apportioning Financial 
Allocation to various MiDistries 
(XlV-19.3.86), 163. 

Delay In granting auistance for natur-
al calamities (XIV-10.l.86). 256. 

AIDS AND GRANTS: 

Diversion of Funds Allocated for 
Specific Scbemes (XIII-S.3.86). 4-10 

Escalatioo in amount allocated for 
various Statel due to price bike 
lXV-2.4.86), 117. 

Financial allocation 10 Coconut Board 
(XlU-4.3.86). 108-109.' 

Financial assistance for constructioo 
of aodowns in Kerala (XV-4.4.86). 
62-63. 

FiaBocial assistance for constructioo 
of water sheds in OriSSB (XlV-
10.3.86). 321-23. 

Finanoiat assistanco for Health Scbemes 
In Konkan region of Maharashua 
(XV -3.4.86), 103-104. 

F ioanoia! assistance to Cultural Insti-
tution. in North Eastern Region 
(XIV-13.l.86). 166. 

Financial assIstance to Freedom Fiab-
ter. for treatment (X11I-5.3.86), 
179-81. 

FioBncial auistance to handicraft 
centre at Sarjekor, Maharashtra 
(XV-4.4.86). 172. 

Financial Alsittanco to Sanskrit 
Institutions run by Yoluntary 
Associations (XVI-17.4.86), 132-134. 

Financial AJaJ.taoce 
Development of 
Touriat Centres 
207-208. 

to States for 
Towns and 
(XIY-IO.3.86). 
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Plnancial Assbtance to States for 
driDkial water (XV -14.3.86), 295-
97. 

Finanoial Allistance to students tor 
Sanatrit. Vedic, Buddblst and Pali 
Students (XV-3.4.86), "·M. 

Pinucial Assistance to U.P. for 
Soyabean Develop~ent Project 
(XVIl.28.4.86); 26-28. 

~nancial P¢ormance of Co,1 India 
Ltd. (XVII-29.4.86), 268. 

Fundt allocation tor Gl'ow More RiCCI 
Scbemll (X1U-4.3.86), 84. 

Fund. DOt Urili1ed for TrIbal f>e\oelop-
~ (XVI-9.4.86), 112-113. 

Lower eHocatlon of funds for Water 
Slll'ply (XIII-4.3.S6). 235-236. 

FOIIch to M.P .• ud otller States for 
ADima:! HUlibandry (XV.7.4.86). 
205-06. 

Gr8JItS from I3l1oPort M,a,rke,tlq Funds. 
(XIV-14.3.86),159-6O. 

Grant. &iven to Indian Council of 
World Affairs (XV-3.4.86), W8-109. 

Grants liVeD 10 w.akf »ouda. (xvn. 
30.4.86), 136. 

6n.ntl to Mabarisbl Dayanand 
UnlveRity. Rohtal!: (XV-31.3.86), 
139-40. 

Grantl to ,,~ erpaiatlon. 
tilac:tioDin. in Madhya Pradesh 
(XVII·30.4 86), 81-~1I. 

Gr!UdJ to VoIUDtalY OqanisatioD ID 
HimIIcbal Pradesh (X1Jl~26.2.86). 
187-88. 

ImpaCI of lubsldies Under Rural 
Development S,bemel (XIII.4.3.86), 
59-60. 

Inadequate Bank aid for Mldnapore 
(XIV-14.3.86), 135-36. 

Jadk', A ..... DC!CI to· Maldiwt (XIII. 
5.3.86), 38-39. 

I .... J u'iltaDce to _e1opi_, COun. 
. tJ;ies tbtoo.utla UNIDO (XVII. 
6.'.86). 199. 

MoaitoriBg Cell to A .. _ AoItiovc-
meDta of ReHef work (XVB.28.4.86) n. 

Norms for Central AttlatanCCl for 
Droulht (XIII-4.3.86). 283084. 

Proposal to ,"vide FiDltnciaJ as.ls-
t __ to State ",nation PrevcDlion 
Board. (XIV-12.3.86), 133. 

Ilfiiftiag NOfIIIJ for COIItral Assi.· 
taDCCI fc. Drought A&ec:tocI StaIn 
(XIII-4.3.86). 13S-38. 

~ tn h1mY~ Tappi ... Oc:cup-
at.,. (XVlI·2~.4.86), 26-.28. 

Scheme or Assist8n.:e to dovelQp 
b,lklnl iD Himalayan Rqion. (XV-
4.4.86), 63-64. 

S~jaJ .amtaQco to Writers WorkiDg 
for Welfare ofTribais (XIV-12.3.86) 
42-43. 

Special Centre! A'8Ilttaace to tribal 
famllfes In on.,. (XV-2.4.16) 45. 

Subscriptions Contribution and Aid 
Ii v ... i'It Forel~. ElIC.aS8e by India 
(XtV-1.3.86), 141. 

World Bank Aid ror Orina's Flood 
COJItrol SclaelaeI(XVI-17 .4.86), \07. 

AIR ACCIDENT(S); 

AiJpQrt Plone to tbe problem of 
Bird hill (XIV-20.3.86), 77-73. 

ea ... of oompnaatiorl reaistered for 
Xanlsbka cl'Hb (XV.3.4.86). 176-
77. 

Compon ... lon 10 the. loldlen who 
loat tbeir lives In mls.ha p of an 32 
TlaOlPo~1 Aircraft (XVI.IM.86), 
77·78. 

Fiodiop of Kirpal Commiaaion on 
craib of Kaoiahka (XIV-13.3.86). 
4t. 

-.ncijaQ Nat,ioDale died ID ak a"ldoDta 
COJ,.I-6.3.8f)l, 169-70. 

Inquiry Into the cruh of Air IDdia' • 
~umbo Jot 'leaDiahlla' (XJlI-27.2.86) 
40-42. 



DEBATES 

FiDdtnll1 of 'Coutt' appointed to 
invesligate into the clrcumataDcol of 
crash of Air India . Jambo Jel 
'Kaniabka' on 23rd Juno. 1985 (St.) 
(XIV-I4IU6)j 219-98. 

AIR BAGGAGE: 

Simplification of procedure for clear· 
lUl~ of unaccompanied baaale 
(XVl-7.3.86) 41-43. 

AlB. FARE(S) : 

Air farot OlI.-malayaai/lndia (XVI-
a4.4.86). :US-46-

Cllt air Carc. oiered by foroian airlines 
to attract tourists (XVI.I0.4.86) 
268·69. 

Hike tn air faros (XV.3.4.86). IS-18. 

Reductio 10 Air Fare to Gulf Soctor 
(XIlI.6.3.86). 143. 

AIRFLIGHT (S) : 

CoDversion of Air Flilbtt from A vro 
To Boci ng (XY-3.4.e6). 213. 

International Ol"bts operating from 
H,derabad (XVI.IO.4.86), 53·54. 

LIlte arrival of Delhi f1igbt al Trivan· 
drum (XIII·6.3.86). 69-70. 

MRFORCE: 

Fliant safety in Air Force (XVII-
30.4.86), 165. 

Land for Southern ReldqU'itter. of 
Air Command (XVI.16.4.86), 10-12 . 

Ala FREIGHT (S) : 

Concessional air frelgbt for perisbable 
l0od. exported by India (XVI-
25.4.86).268-69. 

AIR INDIA: 

Additional Air Jndia Flillilt (ot foretp 
Tourist" Stinagar (XUI·27.1.86), 
34-35. 

Advisory Committe'e for Customor 
Scrvloeaof Airilnes (XV-3.4.86), 
m~8. 

u 
Air Iadia AcquiriDg Airbns A 3le 

(XiU_l'1,2.86). 246-47. 

Alr India Pligbts between lildia aDd 
Norway (XIV -20.3.86), 47-48. 

Air india Plight to Toronlo (XIII-
t7.2.i&}.238·39. 

AIr India's income from OlilfpaSlOn-
gen (XVI-17.4.86J. 184. 

Ama!samatlon of Alr.India, li:ldiaD 
Altlilles aDd Vayudoot (XVI-
17.4;86). 162-

AmoUDt SlteDI OD adtettlsetileots b, 
Air India and IDdian AKIiaea (XlII-
6.3.86). 11+. 

BuaaliD, by AIr IDdla officer, and 
salel a&ellt firm. (XVI-14.4.86), 
261-62. 

Commissioa to General Sall:l. AgoDts 
(XVI·24.4.86). 25&-57. 

Concessienal ait frei,bt for periabable 
,ooda exported by lodJa (XVI-
25.4.86), 268-69. 

Designing of uniform for Air India's 
Personncl (XVI-17.4.86). 87-88. 

Deviationa from operational maDual 
(XVl·24.4.86), 265·66. 

Diversion of Fli,bt AlII 09 10 Montre-
al (XIII.27.2.86), 54-55. 

Freight cbarges of Air India for 
veaelables (XVI-24.4.86). 205-206. 

General Sales Agent. of I.A. aDd A.!, 
(XVI.17.486), 174-176. 

Growth rate ot Air Iodia, Indian 
Airline. and V.yudoot (XIV-
13.3 86), 228. 

Growth Rate of Traffic of Air Indl. 
(XIlI.27.2.86},82.83. 

lucldeat. of strayed off fiabte b, Alr 
IDdia (XIII-27.2.86), 46-47. 

Increaae iD Air India air fare duo to 
bJko in fuel (XIY.13.3.86),266-67. 

U .... 'to Air Iadia fa tb'eir operatiooa 
ott' Notth American Settor (XIV-
13.3.86). 90-91. 
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Misuse of poation 
Officials posted 
24.4.86), 257. 

by Air Indian 
abroad (XVI-

New flights introduced by Air India 
in 1985 O'IV-13.3.86), 37-38. 

Non-a vailability of caterina pot\onnel 
'In Air India fliabts to Gulf {XVI-
17.4.86),189190. 

OVerhauling of Air India operationa 
and .ystems (XIV-13.3.86), 143-44. 

Profit made by Air India durina 
1985-86 (XV.31.3.86), 140-41. 

Promotion of Hindi in Air India 
(XIV-20.3.86), 115-16. 

Purchase of old Aeroplanes by Air 
India (XIII-27.2.86), 39-40. 

Recrultmeot of female· employees in 
India (XIV-13.3.86), 141-42. 

Rel-employmeot oi officials in Indian 
Airlines and Air India (XVI-
24.4.86), 268. 

Revamping of Air India (XV-3.4.86), 
210-11. 

SC(ST Officers 00 Board of Directora 
of Air India (XIU-6.3.86), 78. 

Security of seoior officers of aviatioD'· 
industry (XVI-24.4.86), 257-58. 

Semi oar 00 Air Safety (XIIl-6.3.86), 
56. 

Strike by US based A·I Officers (XVI-
24.4.86), ) 78. 

UoecooDlllical Routes of Air India 
(XIV-20.3.86). 131-32. 

Work to rule strike by Air India 
employees (XIII 27.2.86), 56. 

AIR HOSTESS(ES) : 

Air hostess suffering from AIDS (XVI-
10.4.86). 140. 

AIR MAIL SERVICE (S) : 

Air Mall Service from Bancalore to 
foreip countries (XIV-18.3.86). 
169. 

Air Mall Service (rom New DeIhl t6 
Bllobaneswar and Cuttac:k (XV. 
8.4.86). 256. 

AIR MAPeS): 

Puttinl Slkldm on Air Map (XIII. 
27.2.86), 128. 

AIR PASSENGERS: 

Arranlemcnts for safe euatody of 
Ba .... e of InterllatlonalPaueDpr. 
at Delhi Airport (XIII 27 .2.16), 
15-18. 

HarallDlent of PassODJCIrS by CultOllll 
Authorities 0'111-28.2.86), 177-78 

Proposal to Issae BoardinS Pa.... to 
air pusenlers (XVI-I7.4.86), 187. 

AIR POLLUTION: 

Air,pollutioo caased by Thai Fertilizer 
Project (XV-24 3.86), 183-84. 

Air Purity Monitorina of Cities 
(XVII-30.4.86). 42. 

Control Parameters for Air aDd Water 
ponution (XVJlI-30-4.86). 14-26. 

Effect of Hydrocarbon EmissiODI lalo 
Atmosphere (X V -2.4.86), 72-74. 

nBBATBS 

Demaad for meuures to preveat pol_ 
lution of air and water at Br~ 
nqar and Talcher in Orissa. 
(Under Rule 377) (XVn.29.4.86), 
333. 

AIR ROUTE(S) : 

. Linklnl Patoa· Puraea and Patne-
Bbagalpur with Vayudoot Sen-ice 
0'111.6.3.86), 191. 

AIRSAPETY: 

Seminar 00 Air Safet, (XIII·6.3.86), 
56. 

AIR SER V1CE(S) : 

Additional Air India FJiahtl for Pore-
isn Tourists to Sriu' .. r (XID. 
27.2.86). 34-35. 

Air services between India and otber 
countries (Xln·27.2.86), 72.". 
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Arraoaements for lafe custody of 
Baaaae of International Passenger 
at Delhi Airport (Xm-27.2.8(». 
15-18. 

BoeiDi service between Bombay. 
Baroda.Bombay (XIU-6.3.86). 
108.109. 

CODCelllonal air fare for passengers 
to Andaman and Nicobar (XIV-
13.3.86). 12~27. 

Daily Air service to Varanui and 
Gorakbpur (XlII 27.2.86), 200. 

Dally.Boeinl Flights to Naspur (Xlii-
27.2.86). 193. 

Delbl-Goa-Cocbin-Trivandrum Fligbt 
(XIII 27.286).251-52. 

Demand for Additional Flight between 
Bombay and Trivandrum (XVI-
10.4.86). 129-30. 

Demand for Air Service between Diu 
and Bombay (XV.3.4.86). 92. 

Direct flightl from State Capitala to 
Delhi (XVI-I0.4.86), 210. 

Direct Bigbt from Gwalior to Abmeda-
bad. Calclltta and Kathmandu 
(XlV-13.3.86). 103·104 

Diverrion of Flight AI/I09 to Montre· 
al (Xm-27.2.86), 54-55. 

Enbancement of figbts to and from 
Ooa (XIV.13.l.86). 11~17. 

Fhallil between Delbi-Cocbin via Goa 
(XV-31.3-86). 182-83. 

Helicopter service in Hilly and Remote 
areas (XIV ·13.3.86). 43. 

Introduction of Direct Fligbl from 
BanpJore 10 Middle East and 
European Countries(XIV.20.3.86)14S. 

Introduction of ftigbt between Patna 
aDd Bombay (XVI-IO.4.86). 201.02. 

LinkiDl Budhist Pillrimage Centrel In 
Ealt U.P. by Vayudoot (VoI.Xm-
27.2.86). 231. 

LlDtfll,l Ohazipur wltb Air (XliI-
27.2.86). 198·99. 

Linking of Khajurao with Bombay by 
air (XVI.17.4.S6). 74-7S. 

Linking of Pilhoralarb and other 
religious places witb Vayudoot/ 
Helicopter Services (XVI.IO.4.86), 
228. 

Paucity of seats in Biabts betwoeD 
Udaipur and Delbi (XVI.IO.4.86), 
193·94. 

Private Air Taxi Service (XJV.13.3.86), 
181-82. 

Proposal to operate Alrblll on Delhi 
Lucknow Sector (Xm-27.2.86). 117. 

Pubiicity for International FJiabti 
from Hyderabad Airport (XV-
31.3.86). 183. 

Ralpur in Delbi-VaraDaai-BhubaDeWar 
Boeing Fliabt route (XIV-20.3 ...... 
1~ ~. 

Telepbone 'aciUties io Piau. (XIII. 
6.3 86). 113. 

Trivandrum·Jeddah Fllaht (XIV-
20.3.86), 100. 

DEBATES 

Demand to iotroducc Air Senice to 
Sagar in Madbya Pradesh (Uader 
Rule 377) (XV-24.3.86), 352. 

Need to CODDcct Ahmedn ... r towa 
witb Vayudoot service. (UDder 
Rulo 377) (XVI-21.4.1986). 308. 

AIR STRIP (S) : 

CODstruclioo of air Itrip at A and .. 
Islands (XVI-16.4.86), 69-70. 

AIR TERMINAL (S) : 

Civil Air TermiDal BuildiDi at Leh 
(XIII-27.2.86), 123. 

AIR TICKET(S) : 

Refund of lo.t Air ticket (XV-3.4.86), 
141-42. 

AIR TRAVEL: 

Travel on foraed docllmcutl (Xvn. 
7.5.86). 147. 

AIR CRAFTS: 

Acquiring AirbUses by Air IHia 
(XIll 27.2.86), 174-7$, 
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Acqairiq P-16'PIMes by Pat fot use 
....aw IAdia. (XVI..13.4.86). 
167-168. 

AateemeDt with Airbus IDdustries for 
--Idaa Airbus parts (XV-l.4.86). 
1~103. 

Air India Acquirinl Airbus A 310 
(XlH-27.2.86).246.47. 

Bird bit menaco to planoa (XVI-
l4.4M>. 249-5(). 

Buy bact of Boeina Aircraft by U. S. 
BoeiQaAUplaDe Company (Xlll-. 
6.3.86J.l45-46. 

CbcckiDa of aircrafts (XVJ-24.4.86). 
25Q..S1. 

'BllpaDsiOD or Airports for Airbus 
Operations (XllI-6.3.86).157. 

.. PlttcollDdiu Airline. (X VI-I 'J.4. 86). 
245-46 •. 

Iaaport of aircraft by iDdivJduals and 
companies (XV-4.4.16}.1~94. 

Inddeuts of enaiDC laLure of Airbus 
(XV.l.-17.4.i6).1l5. 

IAcrcaIe iD eoalnc failures 10 Indian ( 
AirIiDcl Airbwlel (XV-3.4.86). 16). 
6.'1. 

LeaaiDa or Aircraft. by U. S. Com-
PIlll1lXVI-24.4.8t'». 2.10. 

MaDufacturo/acquisition of Aircraft. 
(Xl V -l2.3.80). 7So 

MaDufacture of PdotiCII Aircraft. 
(XVI-9.4.86). 61. 

Purclaue ei Dorai" p.nn by Vayu-
doot (XVI-i1.4.86.). 191-193. 

Purchase of Airbus A-320 (XVI-
10.4.86). It0-21. 

aoa. Stad, for Airbules (XVI-
24.4.86). 3S.36. 

Tut of c:cr tifyins aircrane at transit 
Itations by flipt en.IDeen (XVI· 
24;4.8ito 2M. 

DEBA.TES 

Need to aroUDd BoeiD8 747 aircrafl 
.... COaducl •• :eslllfY tlIall to de-
tormme dIIII ItI1lChllal def~CI' 

(Under )laic 377) (XIV"11.a.B6) • 
416. 

Statement re' oss of ''''0 AN-J2 Trao-
port Aircraft (XV.3J.3.86). 440-42 

AIRCRAFT CARRIER(S): 

Purchase of Aircraft Carrier. (XVI. 
9.4.86), 31. 

Purchase of Aircraft Carrier 242. 
243. 

AIIlLINE(S) : 

Earnings from Trivandrum-Bombay 
Airlines Routes (XVj.17.4.86), 136. 

Schemes for Railways. airlia" and 
steamer services for eaeouaraiD, 
fore;gn tourists (XVI-lOA.86). 284. 
88. 

Extremists arrested on Kuwait Air-
lines !light (XVII-7.S.86), 173-174. 

Permission to private airlines to ope-
rale (XVI-13.l.86), 255·56. 

AIRPORT(S) : 

Ad~ance of instrument landinc faci-
liI!n for fOs-bound Airport. (Xlv.r 
13.3.86). IS8. 

Air-CarlO Complex at Hydet:abad 
Airport (X V-4.4.86). 312-

Arranaements for safe eustody of Bal-
,lIge of Internatlooal Paeaeaaen 
at Delhi Airport (XlIi 27.2.1986). 
15-18). 

Bookins of carlo at airporl' (XVI-
10.4.86). 267-68. 

Communication and Landiol SYltem 
at Airportf (XIIJ·6.3.86). 54-55. 

Coastruction of Civil AirJlOrt II 
CochiD (XJV.20.3.86). 133. 

Construction of airport a' Tuticortn 
(XXVI-10.4.86). 90. 

eoollruction of Airport in La"'hl' 
dweep lslaDda (XIV-20.3.86), 93 

Construction of New Alrporu in 
S<lveDth Plan (XVI-IO.4.86). 209' 

CoDtrll.ct for caterina at Sr/Dalal Air. 
port (XIIl-27.1.86). 18s;.89. 



SUBJECT INDEX 

Dernotilion of Itructures lurrounding 
BomkyAirllort (XVI-I0.4.86). 
84-85, 

Development of airports by Interna. 
tional Airporta Authority of India 
(XVJ-13.3.86) 94-96. 

Development of Cochin Airport 
(XVI.20.3.86). 156. 

ElIpanli<ln of Airport at Cochio (XIV-
20.3.86), 44-45. 

ElIJ)Ilosion of Airports ror Airbus 
Operations (XIII.6.3.86), 157. 

~PI'Il.ionof Air Strips at Lucknow 
and Varanaai Airport. (XV· 
31.3.86), 142. 

Plights from Hyderabad to Saudi 
Arabia and declariog Hyderabad 
Airport as IDtcrrnatioual Airport 
(XV.27.J.86). 103. 

Foolproof Security Mea!ures at Air-
perts (XVI-24.4 86). 82.83. 

Foolproof Secunty arraDgements at 
Airports (XVI-20.3.86). 134-35. 

11Idira Gaodhi Internatiooal Airport 
Terminal Complex (XUl-6.3.86). 
75-77. 

Inquiry iolO cooltrllCtion of interna-
tional airport at Bombay (XVI· 
104.86), 165. 

Installalion of In,lrumeot Landiog 
Facilities (XV-27.3.86), 134. 

Jntern.tional status to airp,·rls (XIV-
13.3.86). 190. 

Li4kill8 Hubli with Vllyudoot Service 
(XIII-6 3.86). 141. 

Minimum paSJenger traffic in foreign 
airline at Iridian Airports (XV-
J. 4.86). 211-12. 

Modernisatipn or Airports durinl 
Seventh Plan (Xm.'6.3.86). 192·93. 

Now Airport in Kanyakumari District 
(XVI-17.4.86), 104-105. 

NollV Ai.rporr. ia Korala durinl Seventli 
Plan (XIV-20.3.86), 44. 

Night landing raciliti08 at RaaoItJ·._. 
port (XV -3.4.86), 39-41. 

Night landini Facilities otVisakha-
patnam Airport (X~IO.4.86). 
263-64. 

Non-l'ran.r~~ 01 LaM Bol~ De¥ .. 
lopment of COdliD Airp~. (XIV. 
20.3.86). 56-57. 

Passenger traffic bodied .. Trivan •• 
rum Airport (XV·27.3.86). 191. 

Prepaid tn. f«Vico at ~ Airport 
(XIV -13.3.86), 253.54. 

Sec.uit,. arra.,..cllta at IaterJllltional 
Airport. (XliI ~7.:z.s6), UO-ll. 

Sec.uity at Airports (XV..a.4.~. 179-
8Q. 

Su.pension of Radar Pacilities at Bom. 
bay A.irport (XIV-20.3.l6).47. 

Upgrading Airports ioto I"oationa) 
Airports (XVI·17.4.86). 173-174. 

Up-to.date g.ounds ,apport racilities 
(XVI-24.4.86). 260-61. 

Need to construct au aintnp·at Gao,. 
tok.. Slkkim (Under Rule 377) (XV. 
21.3.86). 340. 

Need to declare BhubaoC8WV Airpor. 
as ClJ.$lOmS airport lind Bhqbanoat 
war city as CllltomS warebousina 
station (Under Rule 377) (XVII. 
28.4.1986). ~11 

Provision of more airport facilities fa 
KeraJa. (Under Rulo 377) XIV. 
11.3.86), 260·61. 

AIIlPORT AUTHORITY : 

Setting up of National Airports Auth. 
ority in Triv&Ildrum (XVI.I0.4.86). 
203. 

MANTA AND ELLQa.A CAV,£(S) : 

AjaRta and Bllexa caWIII in Tourist 
Map (XV-4.4.86), 7!WO_ 

MMER: 

Pakistani Pilgrims for Ajmer annual 
UfS (XVI.16 4.86). 12-13. 



1. StmJ!CT INDEX 

~AIlHOTEL: 

Ablorption of employees on Akbar 
Hotol'l Closuro (XIV.7.3.86), 197. 
98. 

ALCOHOL: 

AohioviD, setf·,uftlclency in alcohol 
(XV·8.4.86), 7-14. 

AUocation of Alcohol to Kerala (XV 
25.3.@6), 146-47. 

Allocation of more Alcohol and 
Moluses to Ori... (XIV.IB.3.86). 
so..51. 

Ban on usc of Alcohol Wood Polish-
log (XV1.15.4.86), 175-76. 

New comprehensive policy regarding 
Prlcin. and Di.tnoution of Mo'asscs 
aud Alcohol (XIV.18.3.86), 95.96. 

Cri.ia in Alcohol based Industries(XVI 
15.4.86). 97. 

Deman4 for National Alcohol Autho-
rity (XV-2S.3.86). 179. 

Filiation of price of Alcohol (XVI_ 
15.4.16), 261.62. 

Manufacture of Alcohol from agricul-
ture wute produds (XVlI.29.4.86), 
273. 

Manufacture of Alcohol from Fer_ 
mentation (XVI-IS.4.86). 210. 

Sellina up of Captive Alcohol Industry 
(XV 25.3.86). 269-70. 

Use of Alcohol in Motor Vehicles 
(XVI_lS.4.86), 118. 

Use of Alcohol as a lOurco of energy 
(XVI-lS.4.86). 96-97. 

DEBATES 

Need to supply Alcohol Rectified 
spirit) to West Ben,al for 

manuraetufe or Homooopathic media 
doel (Under Rule 377) XVI. 
23.4.86),229-30. 

ALIGAllH: 

Domaod for a 'Dhalal Nasar' in Ali-
prh, U. P. On tbe lines of tbe 

'Tala Nasar' already provided tbere 
(Under Rule 377) (XV-8.4.86), 298. 

ALIGARH MEDICAL COLLBGE: 

Annual Admission. in Aliprh Medi-
cal Colleses (XVI-I0.4.86), 131·32-

ALL-INDIA BANK EMPLOYEES 
ASSOCIATION: 

Memorandum from All India Bank 
EmployCCl Association (XVII-
2.5.86). 78. 

ALL INDIA COUNCIL FOR TECHNI-
CAL EDUCATION: 

Election to Commitlees (XIn.6.3.86), 
230-31. 

ALL INDIA INSTITUTE OF MEDI-
CAL SCIENCES : 

Cornea Transplant performed 10 Dr. 
R. P. Centre for Opthalmic ScleDCel 
in AUMS (XVI-IO.4.86). 64. 

Indoor patients treated at AnyS 
(XVI-17.4.86), 20-26. 

New Drul (or Fuogal COnical Ulcer 
found at All-India lDtt1tute of 
Medical Sciences (XVI·I0.4.86), 
31S. ,,,I 

Provision of pOll-mortem facilftiCl in 
AIIMS (XVl·17.4.86), 159. 

Workin. of A. I. M. S. (XVI·I3.3.86). 
-1·7. 

ALL INDIA INSTITUTE OF PHYSICAL 
MEDICINE AND REHABILITATION: 

Buildinll for AII·lndia lostitute of 
Pbysical Medicine and Rebabilita-
tion Bombay (XIV-13.3.86). 64. 

ALL-INDIA IC.ENDRIY A VIDYALAY A 
TEACHERS' ASSOCIATION: 

Memorandum from All India Ktndriy. 
Vldyalaya T eacbers' Auociatloa 
(XIII.27.2.86). 82. 

DEBATES 

Need to graot de jure recolDltion to 
":11 Iodia Kendrlya Vidyal.,a AltO-
clation (AJKVTA) (U nder Rule 377) 
(XVII-7.5.86), 3Jl. 

... 
; 



ALLINDIA PR.OPBSSIONAL M'A'NA-
,Qt!MBNT POOL : 

DJabandment or All India Prof.loaal 
Nanapmeat Pool of tile early 
PINel (XV -2A.86), 47-48. 

ALL-INDIA MOTOR TRANSPORT 
CONGRESS: 

Memoraada lubmltted by All Iadia 
Motor TrlDlport COIllfCII, New 

. DOlhl (XVI·17.4.86), 172·1'13. 

ALL INDIA ORGANISATION OF 
CHBMISTS AND DRUGGISTS: 

Boycott of IOIIIC Companiea by 
A.I.O,C.D.(XVU·29.4.86). 39. 

ALL-INDIA PHYSICAL AND 
ALLIBD TEACHERS' PBDERA. 
TION: 

CODventioa of All luia P""oal and 
Allied Toacbora' Federatloa. (XVI-
17.4.86), 26-34. 

ALL INOlA RADIO: 

A.I.R .• tatlOll at BhaWaDI PatDa (XIV-
10.3.86). 298-299. 

A.I.R. Statio.. III Iterala (XIV-
10.3.86), 282-83. 

A.I.R. SlatioDI la Malabar area of 
Kerala (XVIl-5.5.86), 203-4. 

Alteaod harassment of SC/ST Employ-
ee. or Najlbabad Air StatioD (XVII-
55.86). 56-57. 

Artistl aelected for programmes or 
Alit StatioD. SlIcbar (XV-7.4.86). 
116. 

Autonomous Corporatioa. for A.I.R. 
aad Doord.nun (XV -31.3.86), 
52. 

B .... dcutiDII ltation .t Cocbin. 
(~Vl-21.4.86). 223-24. 

CoaItitutfOll of Advisory Committee 
10r,A;I.R. Statton (XIV-17.3.8li). 
58-60; (XVI-20.4.86), 169-70. 

Coaltractloa of AlR Studio buildilll 
at Parbhaoj Town or Mahiruhtra 
(XUI-U.8d), 158 .. 59. 

Co ..... 01 A.I.ll. (XV-H:'6). 221-
24. 

Covet. of AIR III TrilJal ..... of 
Orllia'(XV-31.3.86), 290. 

Bst.bl .... moat of machiael')' to rft6lve 
df • .,utu betweea 'pons"",,, or 
proarailllDes (XVIJ-28.4.86). '32. 

EXpansion of A.I.R.· Stadon, VIido-
dara (XIV-10.3.86), 43-44. 

Expansioa or Sbort Wave Rallio Sta· 
tiOD. Almot. (XIV-IO.3.1!6), r16-
77. 

Bl:p.I".IOII or TV and Radio 8*twork 
(XVII- 28.4.86). 102-66. 

FmiDI np ohacaDcies ia AIR (XV-
31.3.8Ci). 352 .. 3. 

Frequency modulation statioDs sot up 
by AIR (XIV-tO.3.86), 294-98. 

Full .. time Radio Dooroarabaa Corres-
poudeDtl (XVI-31.J.86). 288-9. 

Gradation of Artistes in A.I.R. and 
Doordanban (XVJ-21.4.86), 69-
71' 

InltllladoD of F.M. Trllllllllftton 
(XVI-21.4.86).24().46. 

Introduction of Indian Broadca,tilll 
programme 1Iemoo (XVI~2t.4.86). 
289.90. 

IntroductioD of regular pay scales of 
StaB Artists of A.LR. aDd noor-
daman ~XV-24.3.S6),195.96. 

100 KW Tr.nsmitter for A.I.R. 
Pln.jl (XV-31.3.86), 307. 

MailbiJi Programme from A.I.R. Dar. 
bbanla (XIV-IO.3.86), 65-66. 

Medium wave transmitter or A.I.R., 
Leb (XVI-IO.3.8ri). 131. 

New A.I.R. Stations in Hili areas 01 
U.P. (XIV-I03.S6), 276. 

New T. V. ceatres Incl Air stations 
(XIV-JO.3.86). 301 .. 303. 

News Item clptioned 'A.I.R. aot 
available in J. K. Border Arcas' 
(XVII. 28.4.86), 130-31. 

·Non Broallcasdag of News .aboUt do-
ruoDltralion beld atp.lnl (XVI-
21.4.86), 112. 
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OperatioDaI etBcieacy of A.I ...... r-
vices CXlII-27.1,86), 2.51. 

hriona InYited 10 partlc:ipate ia ella-
c:Ullioua by A.LR. and Doordar-
Ihan (XVII-S.S.8'). 223. 

Protramml Peraonnel (XV-31.3.88). 
217-9. 

Separate Board. lor Official Media 
(XV-7.4.86).15-86. 

Senic:e c:onditiool of EnaUlh aod 
LaDlUaae Nows Readen (XV-
31.3.86).237. 

Settilll up of A.I.R. Station at Khan-
d_ 10 Madhya Pradeab (XV-
24.3.86). 271-12-

SettiDa up or A.I.R. Station. durin, 
Seventh Plan (XV-243.86), 239-46. 

SeltID. up 01 A.I.It. Station in Jabal-
pur (XV-31.3.86). 321. 

SettiD. up 01 A.I.R. 5tatioos in Oris .. 
(XIV-IO.3.86),244-45. 

Settlnc up A.I.R. and T.V. trananit-
ters in Himachal Pradesh (XV-
'.4.36). 182-83. 

SettiDJ up of abort wave A .. I.R station 
io Pilhoraprh di.trlct of UtIar 
Pradesh (XIII--43.86). 123-24. 

Stepe to educate public on prevention 
or&uioea worm. throu,hT.V./A.I.R. 
(XIII- 6.3.86). 98-99. 

Telecast aod Broadca.t of Urdu Pro-
trammel "0 T.V·/A.llt. (XIV-
17.1 86) 136-44. 

Time allotted for Urdu On A.I.R. 
(XIV-17.1.86),4S·58. 

Time aUotted to Oarhwali and Kuma-
oni laogullle procrammtl broadcast 
from Nazimabad A.I.It. (XV_ 
11.3.86), 323-4. 

Transmiufonl operated by A.J.B.. 
OOglok (XIV-17.1.86). 122-23. 

Up.,adatloo of A.I.R. Station. Cud-
dapah (XV -24.3.8d). 321.28. 

u. 01 HindI in A.I.R. Station located 
ia non-HIDdi lpealtill& areas (XUI-
4.3.86). 195-96. 

UII of INSAT-IB for rebroldeal-
tina CeDtrllly OriJioati1l8 Pro-
aramme (XIV- ]0.3.86). 17S.179. 

Use or s/pals from .. telllte IN5AT 
IB Air StatioDs (XVll-5.5.86),]37-
38. 

Vac:ant Post. In A.I.R. (XV-7.4.86), 
234-35. 

Vlcant Poats ill A.I.R. Slltion. Leh 
(XV-31.3.86). 234-5. 

DEBATES 
Vacant Posts of Pro&ramme Cedre in 

A.I.R. (XV-7.4.86).235. 

Demand lot lugmenling the capacity 
of traasmiuera of A.I.R. Station. 
ia North Kerala (Under Rule 377) 
(XVIl-S.$.86).2114. 

ALL INDIA RADIO JOURNAL (S) : 

Publication of "VANI" TeluJU Mill-
ziDe (XV-31.3.86). 224-5. 

ALL INDIA SERVICES: 

Delay in Con8titution of oertalo All 
Indi.SerYic:es (XV-2.4.116). 139. 

ALLAHABAD : 

Deatruction of rec:ords of office of 
Accountlnt Oeneral, AUlhabld 
(XIV-7.3.86), 157-$8. 

ALLOTMENT: 

Allotment 01 Thuis/Shops in ResC't. 
t1emeot Colonies (XV-2.4.86). 86-
87. 

ALMORA: 

Completion of Almora aDd Pilh0l'8prh 
pedestrain path. (XVII-30.4.86), 
]02-3. 

Conatruc:tion of Harda-Bhildy. road 
In Almora (XVlI-30.4.86). J60. 

Divisional EoJineer Telephones Office 
io Almora (XV-15.3.86). 189.190. 

Expan.ioo of Short Wave Radfo Stl. 
tion, Almora (XIV-IO.3.86). 276-
77. 



SUaJlCT INDEX It 
ALUMINA: 

locrease io COlt of AlomlDa aDd of 
Estimate of AlumiDlum Complex iD 
Orissa (XVIJ-2S,4.S6), 38-39. 

ALUMINIUM: 

Centre for Developmeot of Aluminium 
TecboololY (XVII-28.4.86), 5S-59, 

Production of AlumiDlum (XVII-
5.5.S6), 123. 

ALUMINIUM COMPANY (IBS) : 

RandiDI over 50 per ceDt of metal 
output by lodiao AlumlDium Com-
pany Limlt.d (XVI-21.4.86), 114-
15. 

ALUMINIUM PROJECT (5) : 

Bbarat Alumioium Project at Rataa· 
,irl (XIV -17.3.S6). 166. 

ALUMINIUM RESEARCH CBNTRB: 

Aluminium Rcaearcb Centr. at 
Madras (VII, 28.4.S6), 207.08. 

AMBEDKAR, DR. B. R. : 

Documeolary filma aD lif. of Dr. B.- R. 
Ambedkar (XVII-5.5,S6). 192-93, 

AMBULANCE VEHICLE (8) : 

Tracked Emera'ocy Vebic" for 
AmbulaDce dUly (XVI-2A.4.86), 
122. 

AMORPHOUS SILICON: 

TocbnololY MislioD aD Amorpbous 
SIIiCOD (XIV-18.3.S6), 37. 

ANCIENT MONUMBNT (5) : 

Pinanela! a .. islaoce to o .... ni .. tioDi 
iD Orilla for preservation of 
monum.nlS (XVI-10.4. 86J. 61.62-

ANCILLARY INDUSTRY: 

Policy Directivea r ... rdinl D.v.lop. 
meol of AD ciliary IndUltri •• (XIV-
18.3.86), 66-68. 

ANDAMAN AND NlCOBAR ISLANDS: 

Aaricullural fal1Dl iD A &; N lliaoda 
(XVI-2U,I6),189-90, 

BaD 00 llocruitmoot iD the ADdallWl 
and Nicobar IIlaoda aDd Ita e1rcct 
OD utIU .. tlOD aD Plao Fuoda (XV-
2.4.86), W .. 

Bao OD recruitmeot iD MedicalDepart. 
!DOot of A &; N 1.luda (XVI-
10.4.86). 160. 

Bao 00 rocruillll'OI of .d io power 
projocts 10 ADdmao aDd Nicobar 
Illude (XV-l.4,86), 279. 

Blood dyaeDtry epidemic iD Dislipur 
TehsiI, North ADcIamaD (XVI-
10.4.86). 63'64. 

Boatl/filbiq trawler. iD ADdamaa 
Sea lXV-2.4.86), 147.148. 

Buildiq up of ,odOWD 10 ADduaaD 
Nlcobar to facilitate adeQuate 110-
r ... of food stuff. (XllI-21 ,2.86), 
139. 

Communal TODIloD iD A fr. N IIlaDda 
(XVI-23.4.86l. 135. 

ConcealoDal air fare for puseopra 
to Andamu ud Nicobar (XIV-
13.3.86), 126.27. 

CODstitution or A &; N Forelt De ••• 
10pm.Dt aDd Plauatatioo Corpora. 
tioo (XVI-16.4.86), 184-85. 

Construction of air strip at A .. N 
IslaDds (XVI-16.4.86), 69-70. 

Crop Iosullnco Scheme for Aodamao 
and Nicobar Island, (XVII-5 5.86) 
9.11. 

Dally ShippiD, Service for 10t .... Ia· 
laod PUIOD,.lI of Andamu and 
Nicobar Islaod. (XIV-20.3.86). 
137.38. 

DemarcadoD of landi, UDder laDd 
TeDure Retlulation io AndallWl ud 
Nicobar 1.laodl (XVI-21.4.86), 77. 
78. 

D.velopm.nt of A &; N Ialaude (XV-
2.4.86), 17·20. 

Dev.lopment of Tourllm iD AndamaD 
and Nicobar Illuda (XVI-I 1.4.116) 
190). 
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~p loyce. ProvldCD! Fuad alk:e in 
AndamlUl and Nicobar Islanda 
(XVI-21.4.~6), 190.91. 

Escape of detainees (rom A&N Islands. 
(XVI~23.4.86). 134.135. 

Eviction of \'ilJaacrs from revenue 
villages in A & N Islands (XV-
2.4.86), 148. 

Forest in the A & N . Jsla,ads (XV-
16.4.86). 89. 

Grant of special allowaGee and COOl-
penS3tory aUowanee to bank em-
ployees in Andaman and Nicobar 
Island. (XVl-lS.4,86), 22G..2l. 

Biah JTowth of Red Oil Palm Planta-
lioo in Andaman and NicolJar Is-
Iud, (XVlI-7.5.86), 264, 

Hirins of drilling ships for off·ahore 
exploration in Andaman and Nico-
bar bland (XV-IA.86). 229·)0. 

Hydrological survey in Andaman al:d 
Nicohar IJJuds (XVI-24.4.86). 
213. 

I.T.I. in Andaman and Nic:obar Is-
lao4. (XVl-ll.4.86), 191 • .92. 

Inadeq\lacy of .taft' in Electdcity De-
partment in Andaman and Nicobar 
Islands (X Vll-6.5.86), 254. 

Industrialisation of Andaman and 
Nicobar hluds (XVII-29.4.86). 
178-179. 

Infiltration of foreign nationals into 
the A and N Islands (XVI-23A.86) 
11-15. 

Introduction of Vayudoot service in 
Andaman and Nieobar bland. with 
Concessional Air Fare (XIV-
20.3.86). 81_82. 

Meetings of Advisory Committee on 
Andaman and Nicobar IIlands 
(XVn-7 5 86), 1S0.IS7. 

M_tin~ of Telephone Advisory 
Committee of AndllDlall and Nica-
bar Islands (XVll-6.5.B6), s..s. 

Paddy prQCureIDCnt in AndamaD and 
Nicobar Island, (XVI_I 1.4.86). 
49·50. 

Pay Scale of Junior EiaIIMtn itI 
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(XV -7.4.86), 148-49. 

Allocation for oporatiq Gold Minea 
in A,P. (XVI-21.4.86). IS4-55. 

AllocatioD of funds for d.eveloPlDC'nt 
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in Andhra Pradesb for fisbermen 
(XVI-21.4 86). 117. 

CODltrQCtion of over-bridael In 
Anclbra Pradesb (XV-3.4.86), 216. 
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Padakam'Scbeme to Unemployed 
persons in Andhra Pradub (XVI-
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of A.P. IXVI-I74 86). J79. 

Proposal to open retail sbop or NTC 
in Andhra Pradesh (XVI-23.4.19B6), 
75. 

Proposal to provide cuh credit to 
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34-3'. 

1\00d aDd Bridae Works iD ADdhra 
Pradesb uuder CeDtral Assistance 
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ScHlns up of Dew T.V. Relay Ceulr" I 
In Aadbra Pradesb (>\V -3 I. 3.86); 
331-32. 

Settina up 01 ao Ordnance Factory in 
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&I~C)',otB.G.Uoe betwcen Krisbna 
Railway StatioD and Vikaeabad 
lltllhray Station (AP) {XVI-
24.'UI'}.98-99. 

Survey ot Dry Land Areas in AndMa 
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Secandetabad CaDtt. irea witb tbe 
tbelic . civic amenilles. (Under Rule 
1177) (XlV -10,3.86) 342·43 • 

Need to allocate adequate fUDd. by 
Central Silk Board .; for' improve. i 
ment of Smealturo In Anantapur'\,1 
diluicl of Aodhra Pradesh (Under ; 
Rulo377) (XIV-,9.3.i16). 188·89. 

Nead to fiJI up the elllttfni vacaocies 
of JUdle& In tho High Court of 
Andirra"l'radesb (UDder'Rule 377) 

. (XV~2H;86). 29.'--970 • 

Need to give early clOtrailcCI to Pala-
"ram' l'Il'Ojllci, Midhra Pradesh 

, (tJndefRu~ 377) (X!Vl-21.4.86), 
308-09. 

• 



Need to give employment to land ltol-
den wbose lands have been, acquir-
e4 in RamaguDdam and Visakbapat-
Dam in Andhta Pradesb ()r CODS~ 
truction of National Thermal Power 
S'-M .. 4Qd SUlCI In4U1tJ'y, (Under, . 
Rule 377) (XIV -11.3.8'6), 264-
65}. 

Need to provNkfinancialusilianee' to 
~ tllne of RI. 300. croret ,to . t~ 
Government or, Aq!!!!r ... PtadOlb 
for taking meaSllresto meet the 
droupuiwaUCIIG in- AayabNlDa,aacl 
Telangana areas of the State. 
(M81ter Under Ru\o. 371) (XViI--
4;3..l~6h 601. 

N., to ptovil;le more f~da ~to tb. 
Slate GOYClfnJDeQl.of A'ldhra, Pra-
desb for solving the drinkl .. , water 
problem (Under Rule 377) {XVII-
28.4.86), 308. 

Providina .fioancial· aliista~c.e for 
development of Upp,ada villa,e, in 
Eaat Godavari District of Andhra 
Pradesh ., a tourist caatre(XVII--
30.4.86), (Under Rule 377) 253. 

Restoratioo of le1earapble facilities In 
aU PDlt· offie. i1I Kakinada town 
A.P. (UDder Rille' 377) (XV-
4.4.86). 365. 

ANDHRAPRAOESH MINERAL COR· 
POR.ATION: 

Plans to assist Andbra Pradesh Mtoe-
~ CorPOration by r,.w:Tf; (XV-
4.4.86). 101-102. 

ANDHRA PRADESH RAYONS' LTD. : 

Closure of Andbra Pradesb Rayons 
Ltd. (XV:f-ls.4,86), 20608'. 

ANGANWADI CENTRE (S): 

UtlflfttftMl of fund. ror' A1IJIwacii 
centre. for CyelO1le affected lilacet 
(XVl-21~4.86). 29 •• 92. 

AN«;iL~-PJtE~CfI TEXTILE. M(t;LS : 

Reopeniol of Aoglo.FreDcb Textile 
Mills.,P~~y (:!'Yl-U,4.8Ci), 
37.31. . 

ANIMAL (S): 

Promotion of programmes rOt preven-
IJon or cruelty to· inllirall . (Xw~ 
17:3,86), 148.· , 

ANIMAL HUSBANDRY: 

Flaanl:ial,.lIocation ror ADiaaaL . Hut-
bandry _ Dair'y.DoYOloIml";~lOr 

(XUl-4.3.86), 162-63. 

Spe~ pJao.to;.boOJe G._t, Br~., 
(XVI-21.4.86), 153. 

Animal Husbandt, Sd1"~ 1iil.4er 
Tribal Sub-Plan in Madhya Pttdesb 
(XY-7.4.80), 204-.205. 

ANNUAL PLAN, 1986-87 : 

Annual Plan for HaryaDl .rat 1*8'1 
(XVI-164.86l, 74-76. 

ANTARCTICA : 

Acbievements of Antarctica· Yilllonl 
(XIV -12.3.86), 32-3l~ 

CODsultative P. rties to Antal"Ctica 
Tfcat)' (XVI_9.4.86). 192·193. 

F fIb Antartlca Expedition (XVI-
16.4.86), 142. . 

Film on studies and animal IIfe·of . 
Antarctica lXVII-7.5.lI6). 19CJ;.91. 

ANTARCftCA·EXPBDITlON: 

PifthAntatWcil BlqIOdilioD . (XVII-
30.4.86). 109. 

ANA T ARCTICA STUDY CBN-TJlB· 
(XIV--19.3.86j,44-45. 

ANTI-DEFECTION LAW.: 

Anti-Defection Law for Lo\::aI B~ 
(XIII-S.3.86),.55. 

ANTI-DOWRY ACT : 

Amendmeot or Antl.Dowry Laws to 
give Wo~n·s· Oqanluti.,." &.aUla 
of Investigating AtoIlclel" (XV-
3.4.1986), 57. 

Enforcement of Anti-Dowry AQt 
OGU-6.3.86); 13f,.~li 
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ANTI-NATIONAL ACTIVITIES: 

Jlequest for Central AJsisl8nce to 
curb anti-national activities ill 
Nagaland (XVI-9.4.86), 135. 

Steps to control tbe Activities of 
Anti·natlonal and antisocial ele· 
mentl in Kashmir (XV1-9.4.86). 
40-41. 

ANTI.POVERTY PROGRAMME (S) : 

Complaints reaardina Implementation 
of Anti· poverty Prosrammes in 
Kerala (XYI-lS.4.86), 179. 

Non·Governmental Aaencies forRe-
moval of Poverty (Xli-26.2.86), 
58-59. 

People Railed Above Poverty LiDe in 
Kerala (XIII-26.2.86), 69.74, 

ANTIQUE (S) : 

Illegal Trade in Antiques (XYI-
17.4.86), 62. 

Seizure of Antiquel of Mysore Palace 
by C.B.I. (X1II-6.3.86), 53·54. 

Setting up of National Commitsion to 
Purchase and PreJcrve Antiques 
(XVI-17.4.86), 106. 

APPAREL EXPORT 
COUNCIL: 

PROMOTION 

Non. Eligibility of Exporters RCJialered 
with Apparel Export Promotion 
Council to obtain Quota (XYII-
2,5.86). 161·63. 

APPRENTICE SHIP ACT: 
Non Implementation of Apprentice 

• btp Act in Industrial units (XVI-
21.4.86). 219. 

APPRENTICESHIP SCHEME: 
Functioning of apprenticeship schem: 

(XVI-S.S.S6), 152.53. 

AQUARIA: 

Aquarium work in Midnapur (XVII-
7.5.86). 133..34. 

AllABS: 

Investment of Arabs in India (XV1-
llA.86) I 2l11). 

ARAV ALI HILL: 

Development of Aranli Hill (XVl-
19.3.86), 94. 

ARCHAEOLOGICAL EXCAVATION(S): 

Excavation and Development of Lalit-
airi, Ralnagiri and Udayqiri I.D 
Orissa (XVI-IO.4.S6), lSI. 

Excavation of ancient remain. in Bihar 
(XV-3.4.86), 112-14. 

ARCHAEOLOGICAL SITE (S) : 

Preservation of Archaeological Remain 
of lamu; rqion of Bihar (XV-
31.3.86), 200. 

Unkeep of places of arcbaeoloaical 
Importance in Patna (XVI-I1".I6). 
71-72. 

ARJUN DASS, SHRI : 

Clause in the murder of Shr/ Lalit 
Makban and Sbri Arjun naB. 
(XVII-30.4.86). 76.77. 

ARMS AND AMMUNITION: 

Illicit Arml ManufacturiJl. in DeIhl 
(XIII-5.3.86), 131-32. 

Import of small defence ioltrumeDt. 
(XVII-7.S.b6), 191_J92. 

Manufacture of iIIepl arms In tbe 
Country (XV-2.4.86), 207.08. 

Supply of modera arma to Pnnjab 
Police (XIV -J2.3.86), 156. 

U.K. Arms for Pakistan (XV-
2.4.86). 181. 

Unlicensed Arms Factories (XYI-
9.4.86}, 24-29 • 

Arml Factory unearthed in Soutb 
Delhi (XV-2.4.86), 117.119. 

ARMY: 
Disconnection of water lappl, to 

Armed Force. by lamuapar Munioi-
palit, (XVI-23.4.86). 133. 

Employment 01 S~ce OfBcetl ta 
DGI Oraaaisation (XIJI-26.2.116) 
112-113. • 

Introduction of Computer. to Ia4Iaa 
GlUUler. (XVI-9.4.I6), 64..6$ 



Uodomlaation of armed forces (XIV-
12.3.86), 74-75. 

Ne ... item captioned: 'Libya promoia.. 
cd not to recruit Indians' (XVII-
'.5.86), 1S7-!'S. 

Purchase of Blankets (XVI- '.4.86) 
65. 

R.ecrultmCDt of Indian. for Libyan 
army (XVlI-7.S 86),121. 

R.vilion of structure andscate of disa-
bility pension (XVIl-7.5.86), SS. 

Supply of dry fruita, apple, apple juice 
lor Army (XVI-9.4.86), 164·72. 

ARMY EXBRCISES : 

Army BlIOTei_ tn Desert Areaa 
(XIV-12.3.86), 131·32. 

AR.MY OR.DNANCB COllPS. : 

FilJinl or ad hoc vacancies by Promo· 
tlons (XVI-16.4.86), 130. 

ARMY R.ECRUITMBNT: 

Army Recruilmeot Racket (Xlll-
5.3.86). 131. 

R.ecruitmcDt in Army In Punjab 
(XV-2 4.86),78. 

AR.MY TANK (S) : 

EDlioe for the Army Tank (XVI-
16.4.86). 10).102. 

AROMATIC BXTRACTION PROJECT: 

Seltinl up of Aromatic Extraction 
Project in Kotala (XV-84.86). 
168. 

ARTHIC REGISTER (S) : 

Preparation of Arlllie (Financial) 
R.Glister for eacb vJl/a.e (XIII-
21.2.86). HI. 

AR.TIPlCIAL BLOOD: 

Succe.rul uve of a blood solutiOD 
(XV-3.4.86), 86-87. 

AIlTIPICIAL LIMB (8) : 

Requlrcmeot of Artificial limbs (XVI-
23.4.86), 7'. 

Artificial Limb Centres/Institutes 
(XVII-7.S.86), 233·241. 

EstablishmeDt of artificial Limb Cen· 
tres (XVI-9.4.86), 94. 

ARTISTS: 

Artists selected for prosrammel of 
AIR Station, Silebar (XV-7.4.86), 
116. 

ARUNACHAL PRADESH: 

Proposed Mini Oil Refinery at Khars. 
ling (AruDacbal Pradesb) (XV-
8.4.86), 144-45. 

ARYA SAMAJ: 

Visit of Arya Samaj IfOUP to Soutb 
Africa (XIII-26.2.86), 49-S0. 

ASANSOL: 

Permi.ion for layiD, water pipe line 
tbrough Railway land in . Asansol 
(XVI-17.4.86), 60-61. 

ASANSOL: 

Payment of Tax on increased Rate. to 
Asaosol Municipality (XVI-
17.4.86), 102·103. 

Proposal to introduce Local 'traiD 
between Asanlol and Jbajba KiuJ 
(XV1-10.4.86),31.33. 

ASBESTOS: .. 
Proposal to ban asbestos (XIII-

4.3.86), 26().61. 

Repo" of Committee on Healtb baza-
rds in Asbestos iDdustrica (XVI-
21.4.86), 107. 

Supreme Court Notice 10 Government 
on Asbestos Minin, (XV-31.3.86). 
35. 

Usc of Ashellos in Homes Develops 
disea_ (XIII-6.3.86l, 129-30. 

ASBESTOS PARTICLES: 

Asbestosis and Luna Disease. eauted 
by Inflation of Asbestos Pal1ic:1u 
(XIV-20.3.86), 139·140. 



ASlIJ)X.PAf,ml,.M1LL, DARBHANGA : 

Need to reopell Asbot Paper Mill, 
Darbha .... ,Billa( (Vuder R\llo 
377) (XVl~9.4,86).225. 

ASHOK TOURS & TRAVELS, MESS 
as. KERALA 

stliftiDl'or Gffice OJ M/SoAIlI9" Tours 
and Travels jn Kcrala (X1V-
14.3.86), 73-74. 

ASIA-PACIFIC MICROWAVE CON-
fIIBlIiNGlb(XY-l.4.1I6), llS. 

ASIAD FLATS: 
Income and ExpenditUlC rrom ASIAD 

Flats (XVll-28.4.86). 67-99, 

SaIo-or ,!ASUD; ~·(XV-31.3.86), 
273-4,; 

ASIAN BLIND UNION: 
Demand for Alian Blind Union (XIV-

19.J.I(it, 61. 

ASIAN COUNTR~ (lES): 
Faci1itiea provided by India to hiendly 

African and AsillD countries ror 
J>ef@ce Development (XVIl-
7.5.86), i74-175. 

PIau to promote ua.,.l au tourism 
in South.,Atian cOUDlrles (XVI-
25 .4.86), 136-31. 

ASIATIC SOCIETY: 

FuactiOllinaof Asiatic Society.·~(X¥I-
24.4.86}, lS~9. 

Poat-Graduate Cone_· by Asiatic 
Society fXV-3.4.86), 175-76. 

/tSK.,.,; 
SpiDnina Mill at Aaka (Oriua){XIlI-

28.2.B6), 129. 

MIl\M': 
20 PoiDt Programme for Tea Garden 

. Area of AII8tD QC¥n-7.S.~, 
205-266. 

Area 0' Pathini-· Te~! ~1&., A .... , 
(XlV-7.3.86),243-44. 

~~cI Borcl .. ,: Dilpute 
(XVII -,,4M),"""'8O, 

Assi.tance to Assam for reopening 
cloud iDdultrialuDit. ' (XIV .... 
113.86), 136. 

B.S,F.ia AualIl (XVlI-30.4,~. 
1'18, 

Central University at Barak Valley of 
Assam (XUI-6.3.86), 114. 

Closure of Tea Gardena of Aaam 
(XVII-2.Ufl'), 157-58. 

Construction of Auto Exchange at 
K.arimpnj, Aaam (XnI-4.3,86), 
566. 

Construction of ,Barbedwicl b.tweea 
the States of Ass~tII and West 
BeDlIal (XVIl-JO.4.86). 100. 

Construction of Cacher Paper Mill at 
Pancbsram (Assam) (XIII-4.3;16). 
566. 

Conversion of Hailahodi Telepheae 
Excblnge in Assam into maDllaJ 
Telephone ExchaQle (XV-l.486), 
94. 

Deportation of Fot'eiperafrom ASI&Iil; 
(XV -2.4.86), 39-40. 

Establishment of Fenlllzer Plaut at 
M~eDga in Sibsaaar. Assam 
(XlV-17.3.86).161; 

FiUllJlcial allocation for construction 
of Dew capital of Assam (XVII-
39.4.86). 236.,...37 

PlariDIl of Gas in Assam (XV -8.4<1!6). 
137-3&. 

FOPip aidecl develOPlJlcat. prq'" 
in Assam. (X\,I-21.4.86) •. 149,-51. 

IlJeaa.l entry from across the Border 
iDtO Assam (XV-2.4.86},222-23.· 

Improyement of Cattle Breedlna in 
Auam(XIII·-4.3.86). l61-62, 

InstallatioD of TV Centre atSI~rl 
Jorhat (XIV-17.3.86). 1-4. 

Jutl Mill at DalgaoD iD A ... m 
(XIV~7.U6}.128 -29. 

Mi81'ant labour in Assam (XVII-
5.5.86),265. 

~Oil Jle~ ia;AUUI(~V-
11.3.86), SO-Sl. 

. ..... 

I 

" 



SmJJ!CT iNDEX .t 

NOD-CovoTaao of Kadll)Sanj, Assam 
by DoordarshanNetwork (XIV-
'10.3.86), lS7 -~8 

Petrochemical complex In Assam 
(XVll ,·6.5.86), 97-98, 

Power Plant in Anam with Japan., 
c()lIaboration (XllI-4.'3.86), 309. 

Pfes'ervation of monllments in A8I8ID 
(XIV-13.3.86},80. 

PrOject Rf"port 00 regUlated markets 
10r Assam (XV -7.4,86), 48-49. 

Proposats' mltde by task force on p8 
avalhible in Alsam' (XVIl-6.S.86), 
205.06. 

Proposal to let up olJ 'Refinery in 
Assam (XIV-Il.3.86), 213-14. 

,Jlfttliitment 6r1oealpeejple of Assam 
ill ONGC 'Projects' (XV-8.4.86), 
104-105. 

',R'8etailmcolOffices at' Assam (XVI-
16.4;86). H6-37. 

Relief aud cft.ehabilitetion or Victims 
In Assam (XV-2.4.86), 42-43, 

~elter and Rehabilitation of die 
victims of 1983 disturbances in 
Aslam (XVI-16"U(i), J59. 

Removal of Non-Tribes from Tribal 
belt in Auam (XVlI-7.5.86), 93-
94. 

'~pe\iinll of ltIpeT mills complex at 
hglgbopa In Atiam (XVIl-6.S.86). 
117-'18. 

Revision of Electoral Rolls ,in Assam 
(XV-8.4.86). 53. 

Revision of Royalty on Oil by Assam 
(XV-B 4.86),274. 

Rice production in' Assam (XIV-
10.3,86), 145-146. 

Slow TedioUJ aodHazardous RIIlii 
Joumey in 'Assam (XV-3.4.86). 
203-204. 

Supply of Bamboo rar Cacbar Paper 
Mill (Assam) (XIV-18.3.86). 224. 

Supply of LPG ioSlbsapr aDd 
Dibcu,arb.· Alsam (XIV-II.3.86). 
JlO-H. 

DEBATES 

. Demalidfoi.p.olVk.ID. baaoitd.:Ulls· 
tan~e for c:onSlnictiOD or daa 
across 'Sobaliilri tn'er ia Au81ll 
(Ulider' Rule .377) (XIII-S.3.86), 
216. 

Demalld IO,r lakin, immedia!e stepa" 
~p wasta,e ot Bared 'III and Nt 
up Ii 188 Cracker 'Complu ia 
A9sam (UDder Rule 377) (XV-
8.4.86). 300. 

ASSAM'ACCOltD: 

ImplemeDtatiOD of 'AIsam Ac:c:onl 
(XIII-26.2c86). i63-164. 

'~S1\M MAIL: 

Withdrawalot >'.MIID Mail (XVI-
10.4.86). 280-81. 

ASSAM STUDENTS UNION: 

Census 'opentioD by' .-.am Studut 
UDioD (XIII-26.2.1986). 96 

ASSENT TO BILLS : 

Administrative Tribimals (Ameadmem) 
Bill 1986, (XV":"'U.86). 337. 

AppIOPriation'BiIJ, i9B6(XV.-4.4.86), 
336. 

Appropri.tioD . (No.2) Bill. 1986 
(XV-4.4.86), 337. 

APJ)rtJpriatMlD (Railways) Blll. 1986 
lXV-4.4.86) 336. 

Appropriation (llaif\\ta,I) No. 2 BiU. 
1986 (XV -4.4,86) .. 336. 

ApprQJllriatlon (llailw..,l) No. 3 Bm. 
'J986 (XV -4.4.86). 333. 

AppropriatioD (Vote OD ,4eoouol) BiD. 
1986 (XV-4.4.86):.S16. 

'Coatractl.abo.ur (RoauiatioD ucl 
Abolition) AmondlllCllt 'BlIl, 1986 
(XV - 4.4.86). 

Inter-S.tllte· .. atet DilQ)lIteI (Amend-
ment) Bill, 1986 (XV-4.4.86). 337. 

Motor VehiCles '-(lmleadm;'DI) BiU 
(XV -21,3.86). 333-34. 



Spices Cess Bill, ,,.6 (XV-4.4.86), 
336. 

ASSOCIATED CEMENT COMPANY: 

Deal for Soviet tecbDolosy transfer by 
Aaociated Cement Company 
(XIV -11.3.86), 234. 

ASTRONAUT{S) : 

Expenditure on sending Indian Astro-
nauts into apace (XVn-30 4.86), 
98. 

ASYLUMS AD ROAD: 

Aaylum IOllIth by an official of Indian 
Miasion in Canada (XIIl-26.2.86), 
87-88. 

ATOMIC ENERGY: 

Setting up of an Atomic Energy 
establishment in Orlssa (XVII-
30,4 86). 80-81. 

ATOMIC ENERGY CENTRE: 

Atomic Energy Centro: at Midoapore 
(XVI- ,6.4.86), 51. 

ATOMIC POWER: 

Need to nnction an atomic power 
plant in Bibar to meet the power 
requirements of tbe State. (Under 
Rul.371)(XV-1.4.86)2S8-!,9. 

ATOMIC POWER PLANT(S) : 

Amount for Atomic Power Plantl 
(XIII-S .. 3.S6), 116. 

Atomic Power and 
Plant In Bibar 
102-103. 

Heavy Water 
(XJV-19.3.86), 

Atomic Powor Generalion (XIII-
5.3.1986), 144. 

AtomiC Power Plants at Kakrapar 
(XIII -5.3.86), \lO-lll. 

Atomic Power Plant in Punjab (XV-
2.4.86). 121. 

Atomic Power Planl in Rajasthan 
(XlII-·S.3.86), 153-54. 

Atomic Power Plant 10 Tamil Nadu 
(XVI-16.4.86), 73. 

Atomic Power Slation in Haryaoa 
(XVI-9.4.86), 135-136. 

Atomic Power Station at Nqujua 
Sagar (XIII-26.2 86), 214-21'. 

Equipments for Narora Atomic Pow.r 
Plant (XVII-30.4.86), 43-44. 

HRltb bazards raced by employees 01 
Atomic Power Plantl (XVI-
16.4.86),43-44. 

Kota Atcmlc Power PIIlDt (XIV-
J2.~ .86). 

Martet (unds for Atomic Power Pro-
RBmmn (XIV-19.3.86), 9S. 

Nuclear energy generation and nn 
atomic power plants (XIV-
19.3.86). 91-92. 

Rajastban Atomic Po_r Plut 
(XVI-9.4.86), JS3. 

Survey for location of Atomio POWel 
Plant in Central Zone (XVI-
9.4.86).78-79. 

WorkiDJ of Tarapur Alomic Powa 
Station (XV-2.4.86), 75 -76. 

ATOMIC REACTOIl(S) : 

Atomic Reactor In Kerala (XVI-
16.4.86), 1- 3. .. 

Construction of Kamini Reactor 
(XVI-16.4.86), 157-59. 

ATOMIC TEST(S): 

PrelOnce of Pakistani deleption ., Ut. 
iQuguratlon or Fut Breeder Tilt 
(XIIl-26.2.86), 93. 

AUCTION(S) : 

Auctioo of Plota and Shop' by DDA., 
(XIV-10.3.86).285. 

AUDIO VISUAL AID: 

Use of Audlo(Vilual .ida 10 Improve 
awareneJS about Public H),.", 
(Xm-27.2.86), 120. 

AUROVILLE: 

Manaaeme Dt of Auroville (XVI-
17.4.86), 176. 
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AUSTERITY MEASURES: 

Austerity in muniDS or eueat houses 
and luxury cars by private and 
public sector (XV-8.4.86). 178. 

AUSTRALIA: 

ExPCDditure on Telecast of Cricket 
matcb held in AD5tralia {XV-
24.3.86). 54-56. 

AUTOBHAN EXPRESSWAY PROJECT: 

Construccion of Autobbao Expressway 
Proiect UnkiDe Baroda and 
Abmcdabad (XIII-27.2,86), 129-
30. 

AUTOMOBILES : 

Approvals for New LiceDces in 
Automobile Sector (XlV-J8.3,86), 
153. 

CCDtral Research Institute for Researcb 
aod Development to Automobile 
Tyre Industry (XIV-18.3,86), 54, 

Impact of Fore11D know-bow 011 
Automobile ladustry (XIV-
J83.86). 

IndiJenilatioD policy of automobiles 
manufacture (XV-l,4,86), 280. 

New Automobile Policy (XIV-
18,3.86), 81. 

Protocol sillDed for cooperation bet-
ween India and Soviet Union iD 
Automobile Industry (XIV-
18,3,86), 40-41. 

R~moo in Automobile IDdustry 
(XIII-2U 86). 74-7S, 

Renew or Llceo&iog Polley for Auto-
mobiles (XJV -18.3.86), 30- 31. 

AUTOMOBILE INDUSTRY: 

Effect of MODVAT on Automobile 
Iodultry (XV -4.4.86), 9-15. 

AUTOMOBILE MANUPACTURlNG 
UNITS: 

&lstinl capacity of automobile mana· 
racturlne wits and tbeir expansion 
(XIII-25,2,86), 159, 

Review of Licensioa Policy for 
Automobile Unll. (XIV -18.3,86), 
98-99, 

Review of productioD progtllmme. of 
automotive units (XIV-11,3,86). 
212. 

AUTOMOBILE PART(S) : 

Collaboration agreements for AUlo 
pam witb Japan (XIlI-2S.2.86), 
21-24, 

Sporious and Sub-standard Auto 
Spare Parts (X1II-4.3.86), 475-
476, 

AVIAN RES BARCH CENTRE : 

Avian Researcb Centre at Hydcrabad 
(XV-7.4.86), 173. 

AVIATION INDUSTRY: 

Amouot earmarked for Growth of 
Aviation Industry (XVI-24.4.86), 
63-64. 

Working oat viable strategy for grow· 
tb of Aviation Industry (XIV-
13.3.86), 34- 37. 

AWARDS: 

Criteria for award of Padma Shri 
etc. award. (XIV-I2.3.86). 71-73. 

AYODHYA: 

New Scheme tor development of 
Ayodbya (UP) (XV-21.l.86), 142. 

AYURVEDA: 

Development of Ayurveda and Hom-
oeopatby (X1II-27.2.86),67-68. 

Methods in Ayurvcda t<) Cure AIDS 
(XVI-IO,4,86). 125-26. 

Proposal to Develop Ayurvedic 
Research Centre, Poojapura, Tri. 
vandurm (XV -27,3.86), .61-62, 

AYURVEDA RESEARCH INSTI. 
TUTE(S) : 

Estimated expenditure on Ayurveda 
Researcb Institute in Kes-ala (XV-
27,3.86). 129·-30. 

AYURVEDIC CENTRE(S) : 

Ayurveda Institutes/CODlre, beaded 
by NOD-Ayurveda Persoonel 
(XVI-IO.4.86), 198-99. 



Sml!CT INDO 

A YUR VEDIC COLLBGB(S) : 

Ayurvedlc, Homoeopatbic aud UDaal 
Colleges in the country (XVI-
24.4.86), 189-90. 

AYURVBDlC MEDICINB(S): 

Domand af IDdlan Ayurvedic Medi-
cines In Forelga Countries (XVIl-
29.4.86), 293. 

Ste.,. to popuJarise System of Treat· 
menl uodet Ayurveclic aad Homo. 
eopathic Medicines (XVI-24.4.86), 
60-61. 

AYURVEDIC SYSTEM OP MEDICI. 
NB: 

DemaDd (or oPOOina Ayurvedic 
department in every District Hoapi. 
tal aDd aiviD, the lame pay etc. to 
the Ayurvedic doctors as is being 
givOD to the Allopathic doctOR 
(Under Rule 377) (XV-21.3.86), 
338. 

AZAWGARH: 

Aarieuhure Science Centre in Azam. 
,arh (XIU-4.3.86), 282-283. 

STD Service bet ... een Delhi and Bailie 
and between Delhi, Azamaarb and 
Gazlpur (XIII-25.2.86), 122-23. 

B 

BACXWARD AREA (8): 

Apkultural Development in Remote 
aud Back .... rd areas and Export of 
A,ricuJtural Products (XV-7,4.86), 
70. 

l)ec;laratioD of Bihar al a backward 
Stale (XIV-12.3.8S). 78 • . , 

Development or bac:kward area. 
(XVI -23.4.86). 83·84. 

Development of backward area. in 
chronically flood affected areas 
(XIII-27.2.86), 173-74. 

Development of districts declared al 
Back ... ard Areal IXV-l.4.86). 
10.71. 

neveJopmeat of Transport InlraltrU-
cturo In Backward and Hill, Areal 
(XVII-7.5.86),8-27. 

Bcouomlc developm~nt of backward 
Statea (XVII-30.4.86), 95-96. 

Extenllon of time limit for arant of 
Subaidy for Indus!ries In Backward 
Areas (XVII-6.S.86), 1l·14. 

Growth of industries in backward 
region. during Slxtb PIlla (XIV-
18.3.86), 166-68. 

IdClltificalion of Backward Areas 
(XIV-12.3.86). 132-133. 

Industrial Licences for backward 
areas issued durluS 1985 (XV-
2$.3.86), 236-37. 

InduSlri" in Backward Areal with 
Ceiltral Investment Subsidy (XV-
8.4.86), 34-36. 

ludustries set up in Backward Distri· 
cts dUring Siltb PlaD(XV-25.3.86), 
129-140. 

Uberalisatlon of Industrial Polley' 
and flow of Ioduslries 10 backward 
States (XIV-18.3.86), 164-65. 

Narrowing down of Gap of backward 
States (XV 1-9.4.86),67·68. 

Packa,e Programme for loduslrla(r·"" 
lation of Backward Ar08l (XVI-
15.4.86>. 14C-41. 

Proposal 10 sbift sick mill. of Bombay 
to backward areas (XVI-1I.4.86). 
265-66. 

Schema for marketins a,,"kultural 
produce in Backward Area. (XIV-
17.3.86), 117. 

Sttling up of industries iu hill/back. 
ward areas (XIV-l 1.3.86), 229·30. , 

SuucatiOD 10 declare entire Puujab as -~, 
Industrially Backward (XVIl-
65.86),28·30. 

T. V. Ceulre. in Hilly and Backward 
Areal tXV-7.4.86), 31. 

Tranaport infraslructure for promollo. 
economic development of backward -t 
regioDS (XVIl-6.5.86), 195-97. 

Upllftment of backward clane. In 
NJ!lb.ya Pradc&b (XVI-23.4.86), 
1(i9. 



Extension or Scheme for IndustrIali-
sation of Backward Areal (St.) 
(XV-1.4.86), 305-06. 

Need to take appropriate steps to let 
up the proposed Ipinnina mill at 
A lisaoj in the district of Etab, 
Uttar Pradesb for tbe upliftmenl of 
people in this backward area 
(Under Rule 317) (XIV-20.3.86). 
213-14. 

BACKWARD CLASS (ES) : 

Inclusion of Mus:im commuuity in tbe 
list of olber Backward claaael 
(XVI-23.4.86), 41-44, 

Reservation for backward classos 
(XVI-23.4.86). 182. 

BAD DEBTS: 

Bad and doubtful debts of IDBI 
(XVI-2S.4.86), 275-76. 

BADARPUR : 

Management of Badarpur Tbermal 
Power Station (XIII-lS.2.86). 
170-171. 

BADLI ENTERPREi'EURS ASSOCI-
ATION. DELHI. 

Applications for Industrial Power 
Connections received from Badli 
Entcrpreoeurs Association. Delbi 
(XV -8.4.86), 101-102. 

BADLI INDUSTRIAL ESTATE-
(XIV-Il.3.86), 104·05. 

Plots in Badti Industrial Estate 
sanctioned without invltina appli-
cations from public (XIV-1I.3..116). 
195. 

BAGASSE: 

Converaion of baaas.e into dependa-
ble source of eaergy(XIV-1I.3.86), 
155. 

BAGESHWAll : 

Linkinl of Bqe.bwar and Raoikbet 
with Barellly by trunk dlalllnl 
system (XIlI-4.3.16). 504. 

BAGGAGE ALLOWANCE: 

Proposal to enhance BaSPIe Ano-
wance (XIII-28.2.86), 17$-76. 

BAGGAGE RULES : 

Liberahainl Ballale RuJes (XVU-
2.5.86), 92-93. 

BAGHA IllRIGATION PROJECT : 

Bagba Irription Project (XV-3.4.M). 
169. • 

BAGHUA MAJOR IRRIGATION 
PROJECT (XIII-27.2.86), 171. 

BAHRAIN: 

Agreement with Bahrain (XVI-
9.4.86), 92-93. 

Joint Commission of India and 
Bebrine (XIV-12.3.86), 84. 

BAJRA: 

Production of Bajra (XVII-5.S.86). 
172-74. 

BAKERY: 

Bottlenecks iD Bakery-TechDoloaJ 
and Products (XVII-29.4.86), 54. 

BALANCE OF PAYMENT: 

Position of Balance of Payment 
(XIIl-28.2.86), 162. 

BAL BHAWAN : 

Bal Bbawans (XVI-24.4.86), 11-&2. 

BAL BHAWAN SOC IETY(XV-31.3.86) 
28..9. 

BAMBOO: 

Requirement and plantation of bam-
boo (XIII-S.3.86). 161-62. 

Supply of tender aDd Boaked Bamboo 
reeds to . HinduSlaa Newsprint 
Limited in Kerala (XV -1.4.">. 
102-03. 

BANDH: 

Demand for mtasucea to proYlde 
adequate transport facilities iD tilt 



\ 

country, especiatJy 10 Delhi on 
Bandh days (Under Rule 377) 
(XV-21.3.86), 340-41. 

BANGALORE; 

,""" 

AcqUiring Transformers (or DaDaalore 
Doordarshan (XVH-28.4.86). 39-
40. 

Additional power supply to Banaa-
lore (XIV-H.3.86), 32. 

Allotment of houses 'to Government 
employeN in Daqalore (XVI-
31.4.86), 285. 

Bogus iDcome tax claim rackets uo-
eartbed in Madras and Bangalore 
{XV-ZU.86).237-390. 

Central Scbools in Bangalore (XIII-
6.3.:86),73-74. 

Excise raids in Bangalore city (XIII-
28.2.86), 36-37. 

IDternarioual Cbildreo's Film Festival 
beld at Banaalore (XI\!,-IO.3.86), 
306-407. 

Introduction of a direct daily 
train between New Delhi aDd 
Baqalorc (XV-3.4.S6), 49-50. 

Introduction of Mobil, Telepboae 
faci:ily io Baogalore City (XV-
25.3.86). 216-17. 

Kannada programme telecast by 
Bangalore Doordarsban KeDCIra 
(XIlI-4.3.86). 198-99. 

Mobile post effices in Bangalore city 
(XV -25.3.86), 115-116. 

Optical fibre cable system between 
Bangalore and M),sore (XHI-
4.3.86), 539. 

Pendiog applications for LPGconD-
ec:tiODS in Bangalore City (XIlI-
4.3.86). 539-4(\. 

PriDting of Banplore Telepbone 
Directory in Kannada lassuage 
(XllI--2S.2.86), 240. 

,.:;iteceipt of Foreign ContributiOIJl by 
certain Inslitutions in Banplore, 
Bihar Ilnd GOB (XVI-16.4.86), 187-
88 .. 

Sblftin, of' Wirelesl MOIIItOttoa 
Station from Jlyanaaar, Baqelore, 
(XV -1.4.86), 155. 

Shortage of National SaYiup CartI-
ficatCII in BaopJoro Post Oftica 
(XIll-4.3.86), 383. 

Sbortaao 01 power .upply to Wheel 
uad AIle Plant, Bana-Ior. (XlV-
13.3.86), 162. 

T. V. Micro-wave facillty bel_a 
Danploro and MYIOre (XIV-
17.3.86), 157. 

World Bauk AuiilBnce for Busaloro 
Transport Service (XVI-21.4.86), 
260. 

DEBATES 

Need 10 look into the seatin, arraDJC-
monts made for hallCllcapptd 
candidates appearill, ~D the BaDklD, 
Service Recurjtm~nt Board Ia-
amlDBtlon beld in Bangajore(Uacter 
Rule 377) (XIV-19.3.86), 287-88. 

BANGALORE WATER SUPPLY AND 
SEWERAGE BOA~D : 

Licence 10 the BanlaJore Wafer 
Supply and Sewera,e BOlrd for 
seuiDB up wireless commuoication 
syatom (UDder Rule 377) (XIII-
26.2.86), 295. 

BANGLADESH: 

Border clash with Banll1adesh (XV-
2.4.86), 225-26. 

Chinese arms to TNV throuah Ban"a. 
desb (XVI---23.4.86). 38-39. 

CoostructiOD of border felice with 
BaD8lade5b (XV-2.4.86), 12·16. 

ConcentratioD of Para Military Forces 
of Ban,la Desb on Muhuri Riftr 
(XVIl-30,4.86), 235. 

CODlitrucrion or border felice witb 
BaDslacttsb (XV-2.4.86). 12-16. 

Cootinued influll of people from 
Bangladesh in Welt Sq.1 {XVII-
7.5.86), 27·32. 

ExtraditioD Aareement with Ba."I. 
clesh Ind Pakistan (XV1-1~.4.86) 
I 49-SO. 



tdentlBcation· and RepatriatIon of 
Bana'.deshl loflltra1018 (XIII-
26.2;~). 61. 

Import of LPG from Balllladosh 
(XIV-l 8.3.86). 49. 

Infiltrators from Banglado!sh (XVlI-
7.S.86). 2S2-56. 

Liak 01 tribal n .. ional volunteers with 
Bualadesh (XVI-23 4.86). 188-89. 

N_s-Item Captioned "Tin Bigha 
Survey by Banala Team tbwarted" 
(XIII-26.2.86). 125-28. 

PaSICIIIJef train between India and 
BUialade~h (XVI-J7.4.86). 73-74. 

PoDding ex-Iratia claims regardinJ 
BDemy Property (XVI-2S.4.86), 
76-77. 

Preventioo of Illegal Migration from 
Baoiladesb (XV-2.4 86). 228. 

Progress of wire-fencing work aloog 
BaDl~adesb Border {XIlI-26.2.86}, 
127. 

DEIfATES 

Need to set up more B.S.F. posts 
all alonE: the Bangladesh torder 
(Uoder Rule 377). (XVI-15.4.86). 
302-03. 

BANJARA(S) : 

Scheme for tho Wellilrc of Baniara 
Community (XVl-·16.4.86). 218-22. 

BANKS: 
Accumulation of arrell1ll of work: in 

Banks due to shortaae of ataft' 
(XVII -2.5.86). 1S7. 

BANK{S) : 

Action aplnst officials of Srate Bank 
of Bitaner and Jaipur in Jodbpur 
(XIV-7.l.86). 101. 

Apullural Credil given by banks to 
farmers durilll 1985-86 (XJV-
7.3.86). 234. 

Amount spent by s.ate Bank of Jndia, 
and Bank of Iudia for- constructioD 
of b01l8ll (XVI-25.4.86). 21S-19. 

Application for agricultural loaDS 
p~nding fn Debradun branch of 
Allahabad Buk (XV-21.3.86) 
175-76. • 

A ppointment of OmbodsmaD in 
Nationalised Banks to check frauds 
lXVI-11.4.S6). 305. 

Assistance by Banks aad J & IC State 
Financial Corporation (XVl-
25.4.1986), 30' -302. 

Al5iltance by banks to victims of 
riots and disturbances (XV-
21.3.86), 297-99. 

Assistance by banks under self-em-
ployment scheme in Mjdnapore 
district (West Bengal) (XVI-
11.4.86). 248-49. 

Assistance to Handicapped by Com-
mercial Banks (XVI-25.4.86), 51. 

Assistance to Poor Brnefieiarics in· 
Rural Areas by Slate Bank of ladia 
under IRDP (XVI-25.4.86), 54-55. 

Assistance to poor/backward class 
families by banks for cOB.trU<ltion 
of holl$CS (XV-21.3.86), 105-06. 

Assistance to small scale .iDdustry by 
Banks. in Orissa (XV-21.3.86), 
ISO-52. 

Assistance under self-employment 
scheme by Banks in Faizabad (U.P.) 
(XJV--7.3.86). 125-26. 

Bad debts in Nationalisild BaRS 
(XIV-14.3.86), 228-29. 

Ban on recruitment in Public Sector 
Banks (XVI-25.4.86). 270-71. 

Bank Charses on DraAs and Cheques 
(XVII-2.S.Sb), 270-71. 

Bank Dacolti" (XlU-21.2.86). 202-
04. 

Bank dacoilies and frauds In Uttar 
Pra<!esb (XVI-1I.4.86), 145-46. 

Bank Deposits hy Non-Retldent 
Indians (XVII-2.S.Sti). 81. 

Dank facilities ill. De"", _ Developed 
Coloaies in Delhi (XV-21.3.86) 
234-35. 
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Butk Fraud Unearthed In Bomba, 
(XVl-lI.4.86), 138-39. 

Baak Loans Disbursed through loao 
Melas (XIII-21.2.86), 48-50. 

Bank Robberies (XV-21.3.86), 227-
28. 

Bank Robberies in Bombay (XVI-
25.4.86), 44-45. 

BeDaml Bank AtcOoots (XVI-
11.4.86), 130-31. 

Braacb.. of Nationalised Baub 
opened in West Benpl (XV-
21.3.86), 88-90. 

Btancllel uuder North aod South 
Malabar Oramin bank in Kerala 
(XlV-7.3.86), 221-22. 

Branches of State Bank of Travaneore 
in Soulh India aod North Iodia 
(XVII-2.5.86), 189. 

Cues of Nationalised Baoks Pendin, 
in Supremo Court (XVIl-2.5.86), 
104-05. 

CharsiDI of Baok Guaraolee Commi-
ulouby RBI tXVI-25.U6), 175. 

Cheatiaa of P.UDjab Natioual Bauk by 
Rajloder Sethia (XIlI-21,2.86), 
174. 

CIosiIll of Baok Brancbea fouod 
eeooomically uoviable (Xlll-
28.2.86), 80-82. 

Cl05UIe1 of Braocbe. of NatiooaUsed 
Banks ill Paojab (XV-ll.3.86), 
152.· ' 

ComputerbatioD ill 
4.4.86), 286-87, 
190-91. 

Banks (XV-
(XVIl-2.5.86), 

Construction of Flats for Officers or 
PllDjab and Sind Bank (XVI-
25.4.86), 90. I 

COBsultati,. Committee meetl1l8 for i 
Nationalised Banke for Eastero I 
Re&lon (XlU-21.2.86), 45-46. I 

I 
\ . 

Consultative Committee Meatio, for 
oatiooali1ed banks of Ealtem 
Keaton (Xm-2t.2;86), 138-39. 

Consultative Committee MectiQl. for 
Natiooallsed Baoks for SouthorD 
Arca (XIV-7.3.86), 166-6'7. 

Control on slIoctioning loaos by 
oven~as brancbes of oatiODaliaed 
Banks (XIV;-14.3.86). 236·37. 

Countiog of military service for pay 
fixation, promotion etc. of ex-
.ervicemen re·employed in Public 
Sector Banka (XIV-7.3.116), 57. 

Credit.Dep('~it ralio of j ural branches 
and urbao branches of banks 
(XVI-25.4.86), 308-309. 

Credit Deposited by Nationalised 
Banka of Bankura Distl. (XUI-
21.2.86), 230-31. . 

Decline in growth rate of ProJitability 
of Nationalised Banks (XIlI-
28.2.86), 67-68. 

Deduction of Commis8ion and Postage 
Cbarges on Pay Billa by Natioaah-
sed Banks in South Kaaara (XVI-
11.4.86), 303-04. 

Demand for commission 10 enquire 
into working of nationalised baoks 
(XV-21.3.86), 42-43. 

Demand for Se~en <Jay. workins in 
Banka (XVl-ll.4.86), 81. 

Demonstration by baok official. 
against premature retirement and 
ban on recuilment (XVI-lS.4.86), 
242. 

Deplorable Credit· Deposit Ratio (JI 
Commercial Bank io Bihar (Xlll--
28.2.86), 183-84. 

Depodt of OIC and LIC finances wJtb 
State Cooperative BllDka (XVl-
25.·U6). 226. 

Deposits in Rural Bank. (XIIJ~ 
21.2.86), 64~S. 

Deposit of a talse cheque In Indian 
Overseas Bank Branch, Rourkel. 
(XIV-14.3.86), 116-)7. 

Development work held up due to 
iudttrerent attitude ot Officiall or 
Banka (XVIl-l.5.86). 208-209. 
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Dilpo~1 or appllc:atlolls for openiOJ 
of brancbes of State Cooperative 
Banks (XVI-25.4.86). 221-28. 

DiurtbutillD of LoaD Application 
Porms to unemployed youth. by 
United Baak of India Branch In 
Behala (Calcutta) (XIII-21.2.86), 
161 .. 

Dlatrlbutic.n of loaal by Banks 
(XVII-2.H6) •. 214-15. 

Distribution 01 loans by Banks under 
2O-Point PrOlramme (XIV-1.3.86), 
69-70, 

Distribution of loans by rutal banks 
(XiII-28.2.86). 139-42. 

Distribution of loans to farmers by 
Commercial Baoks (XVI-2S.4.86), 
265-66. 

Establishment of Branch of Nationali-
sed Banks in Development Blocks 
(XVT-lI.4.86), 124-25. 

Evaluation of work of Officer. of 
Nationalised Banks (XIII-21.2.86). 
246-47. 

upClndHure by Dank. aud Fiaaate 
in;.titutioas ou Congress(I) Cen-
tenary Celebrations (XIV-14.3.86). 
209. 

Expenditure of Credit Camps ollani-
sed ID Karnataka (XVl-25.4.86), 
287-88. 

Extensl04 of EPF Act to Banks (XV-
7.4.86). 65. 

FinaDclal assistance by Nalionalised 
Bsr.ks to HousiOJ Boards (XV-
4.4 1986). 195·96. . 

Finanriol of workin, capital needs or 
Small Scale lnduslrial Units by 
Commercial Banks (XJlI-21.2.86), 
16:).61. 

Fine impoped on BaDk of Madurai 
for connivina: iD iIIelal import of 
Steel lXVI-ll.4.86), 87·88. 

Formulation of 'Health Codes System' 
for loans ,iven by Financial Insti&· 
utioDa (Xm-21.2.86), 73-74. 

Frauda in Banka In Delhi (XV-
21.3.86),233.34. 

Fraucls in Nationalised BaDU (XIII-
21.2.86), 237..39. 

FunctioDing of Nationalised banb In 
Sikkfm (XV-2l.3.86), 17·20. 

Fictitious deals by Bank Ma ........ 
Excise and Income Tax Oftk:iab III 
Bihar (XVI-2S.4.86), 251. 

Financiq of Bant Trade Uoiooa bJ 
Nationalised Banb (XVII-2.S.86). 
105-106. 

Firms/Organisations nJDDin. DI ... I 
banking businesa In ThaDe District 
(Mabarashtra) (XIV-7.3.86), 127. 

Frauda committed by oGIciala of Sta .. 
Balik of Patiala (XXVI-H.4.86l. 
lIS-II). 

Graut of HOOIIDgLoan to Societla 
by State BaDIt of Bfkaner and 
Jafpur (XV-4.4.86). 145.46. 

Grant of Licences to Nationalised 
Banka for Openln. of Branc:bes bt 
Hill Areas or Himachal Pradeah 
(XIV-7.3.86). 171. 

GuideliDes re,. Donatioo to PM., 
eMs Relief Fund by NationaDHCl 
Banks (XVII-2.5.86), ISO-51. 

BANKS: 
GuideliDeI to NationaliaecJ Daub for 
finallsation of Annual Profit and Lou 
Account (XlII-28.2.86}. 59. 

HoidiD, of Credit CampI (XVII-
2.5.86),272·13. 

House BuildiOJ activitia by . Banb. 
(XVI-21.4.86), 105-106. 

ImplementatioD of Reservation Policy 
in S)'Ildicate Bank (XIV-7.3.86). 
220-21. 

Inadequate Bank aid tor MJdnapore. 
(XIV-14.3.86), 135-36. 

Increase in fraud. in Jlankl (XIV-
1.3.86), 231-32. 

IDstallatic.n of Electronic ApplilllCll 
. for safety purposos ill Ballks (XV-

21.1.86). 110. 

IDler·BaDk Toasfers 01· OfIicefl 10 
NatioDaliaed BaDks (XllI-2U.86). 
52-53. 



SUBJECT INDEX 

rlntroductioD of 1;~puU!!a . ia Ballka 
aDd financial ·UlStlIUtJOJ1S (XIV-
14.3.86), 192. 

lotroductiooof National Cheque i 
Clearinl S)lstem in Foreign and I 

-'uon-aatiooalised Bantl (xv- , 
-21.3;86),79-80. I 

Introduction (If One Bank·One Coll-
ctorate Schemc (XVII-2.S.86), 

751. 1\ Irrqularities committed by Rcgional 
·Rural Baab (XIU-ll.2.86); 'lX1. 

l.sue of Liceoccs to Naitlital-Almora 
P.egional Rural Balik for opODiar 
of·Brancbet (XV·-2t.3.86), 261. 

Issae or Ucenees to Nalionallaed 
Banks for oponin, of Branches in 
P1tboraprb'Diserict (Uttar Pradesb) 
(XV---'21.3.~. 262-

Lapses in issue of roreiJII cllchanlC by 
Bomb'!Y Mercantile Cooperative 

. BanI!. (XVI-25.4.8!;), 119-80. 

Limit of income under D.IU. Sche-
me (XVII-2.S.86), 271-72. 

Limi.t 10 Governmezat lector borrow-
inp from Commercial Banks (XVI-
11.4.86), 288-89. 

Loan facilit, to Craftsmcn by Nation- I 
alised BaDki (XVll-2.S.86). 137. 

38. I, J.oaa from Baak of Tokyo for imple-
mentation of ProjKt, (XIV-
14.3.86), 85. 

Loans advaocod by. Blab and Finao-
eiall Institution for construction of 
baildiDP (XIU~2f.2;;86). 169. 

LoaDs advanced by Nationalised 
Baub for Induatrial purpoRt 
(XlU--28.2.86}.61. 

Loans advanced by Nationalised 
Banb io S.pr District (tdadb,. 
Pradesb) (XV-ZU.86) 112-113. 

Laans advanced b'Pitboraprb 
RegioDal Rural Bank under IRDP. 
(XIV-14.3.86\. 19'1-22. 

LoaDS by Bub UDder JRDP (XIV-
14.3.86}, 224-27. 

1 

I 
1 

\ 

LolUl. disbaraed by Rural Banks in 
Tamil Nadu {XV-21.3.86), J67. 

Loans liven by rural Bub (XVI-
25.4.86>, 2211-29. 

LoaDS IfIInted by Baoks to A,ricalt-
ural Secton in Audhra Pradesh 
(XV-4.4.86).208-209. . 

Lootin. of Bal'lk of Iadta, . NavaraDl-
pure Branch, Ahmedabad (XVl-
25.4.86), 183·&4. 

Lootiul of Banks in PUDjab (XV-
21.3.86), 286~89. 

Lootina of Sbabaeli Nandi braach of 
SYDdicue Bank, Alra (XIV-
7.3.86), 159-60. 

LoSI suffered by POroilD ,Draacbea of 
PNB. SBI. and other baoks (XIV-
14.3.86), 207-8. 

Losl to NatioDaliIed BaDka due to 
fictitious loana (XV-4.4.86), 2!JO. 
91. 

Losses autfer~d by Nationalised Baau 
{XV-4.4.86), 41-42, 186-87. 

Law investment by Commercial Baota 
iii Bib.r (XVI-25.4.86), 2S2-S3. 

Low in\'cs'ment b,. Commercial Banks 
In Orissa (XVI-25.4.86). J21-12. 

Low Recovery of Bank Credit (XV-
4.4.86), 1111-81. 

Malprac:ticea in -.Xota (llajutban) 
braDch of Unlled Commercial Bank 
(XVI-25.4.86), 173. 

Memorand um from Bihar Cbamber 01 
Commerce and Bihar ladUliriei 
ASJOCiation (XIV-7.3.86), '14-75. 

Memorandum from All India Rqlooal 
. Rural Bank Employees AlIIOCiatlOD 

(XJll- 21.2.86), 58-·62. 

Misapprortiatloll of Bank FuadI 
(XVI-Il.4.86), 127--28. 

Mi.approrrflltloo of mouey ia Puojab 
iad Sind Bank, Hemltant Coloay 
Brauch. Delhi. (XV-21.3,16), 
110'-12. 



SUB1ECT INDlX 41 

MobUlJatioll of Savinp by Bank 
OJlicm (XVII-2.S.86), 284. 

MonitoriAa of Activities of Nationali-
led Banks III Weat BClllal (XVII-
2.S.86), 168-$. 

MODltorma 
Private 
230-31. 

of Nationalised and 
Banb. (XIV-14.3.86). 

Natlonallaatlon of Commercial bub 
(XIn-21.2.86), 268. 

Need to increase bank credit to Farm 
Sector (XIV-14.3.86). 95. 

Nomination of DOlI-official. on Board 
01 Dlrec:tors of Nationalised Banb 
(XV-21.3.86). 139-40. 

NomiDatioD of SC and ST memben 
00 tbo Board of Directors io 
Natiooalisod BaDks (XIlI-21.2.86). 
111-12. 

NOD-operation of Saviop Accounts 
10 BaDks (XVI-2S.4.86), 312-13. 

Non-lraDaactloD of owlDary BaIIkiDa 
BuaiDeSl by Calcutta-bued bflUlcbes 
of OriDdlays BaDk (XVI-l1.4.86), 
61. 

Opeu1oa of Bank BraDcbes at Chiliye-
oallia and Daulaabat In Almora 
District (U.P.) (XV-4.4.86), 254-
S5. 

0pCDIQI of Bank Branches in Hima-
cbal Pradesb (XV-2l.3.86), 196-
tn. 

Opooina of bank brancbes in Madhya 
Pradesb (XV-21.3.86), 252-53. 

Opening of Bank braacbea In Ori ... 
iD SeYODtb Plan (X1II-21.2.86), 
266--67. 

Opeuioa of Bank branches in Tamil 
Nadu (XV-4.4.86), 185-87. 

OpeuiD. of bank brancbes in Uttar 
Pradelb (XV-21.3.86), 71-78, 
(XV-4.4.1986),255-56. 

Openioa of brancbc. in villaaes dur-
iOI Staib PlaD (XV-21.3.86), 174-
7S. 

Openiaa of branches of oatiooali8ed 
bap1c:s to Haryana (XIV-14.3.86). 
258-59, (XV -4.4.86), 121. 

Openioa of Blanches. of Nationalised 
Banks In Nasik (Maharashtra) 
(XVI-l 1.4.86), 82-83. 

Opening of Branche. 01 Natioaaliaod 
Banks io Pa1lhat (XIII-28.2.86). 
64-65. 

Opeoinl of Branches of Punjab 
National Bank in Himachal Pradeah 
(XV-4.4.86), 70-71. 

Openinc of branches of Relional 
Rural Banks in We.t BeDlal (XV-
4.4.86), 17-22. 

Opening of braocbes of Ualon Bank of 
India in Orissa (XIV -14.3.86), 
244-45. 

Openlnll of branches of United Com-
mercial Bank in Orissa (XVI-
11.4.86).263-64. 

Open/nil of new Gramin Baok Bran-
ches in Kangta DIstrict (H.P.) 
(XV-4.4.86), 182-83. 

Openinl of Relional Rural Bank 
Brancbes in Madhya Pradesh 
(XIV -14.3.86), 137-10. • 

Opening of Reslonal Rural J;lanks 10 
Tamil Nadu (XVI-ll.4.86), 247. 

Opeoing of Representative office by 
Royal Baok of Canada in Iodia 
(XV-21.3.86). 220-21. 

Ollaoisation of credit camp' by Banks 
(XVI-25.4.86), 292. 

Overseas braoches and repre.eotatlve 
offices of Indian Banks abroad 
(XV-44.86),217-18. 

Performuce of GraminBanks vis-a-
vis disbursement of loan. (XIII-
21.2.86), 130-34. 

Performaoce of Nalionali~ed Banks 
(XVU~2.5.86), 225-26. 

PerCormance of West BenBal Mallah 
Bbum Gramin Baab (Xm-
2) .2.86),:.229-30. 



SlIlt1!CT IN'DU 

Permltaioato It .... to tah ....,111&1-
mlActi.itioll (XVI-U.4:I6), 302-
303. 

Pelley for-lI'allt ofLtcences for opell-
1111 of New Baole Braoebel (XIII -
21.2.116), 1 ... -43. 

'Policy for opeoiD8 ofbra'DclJes of 
. foreisn bants in India via-a-~Ia 

Indian banks abrOad (XVI-
25.4.86), 57-66-

Pro"'- of R~ioDaf Ittrral Bankl 
aDd their en1J1l8)'e'8S (XID -~ .2.16), 
90-91. 

ft-...tlOl of Indi.. Buts via .. -
vii Poreian Dnb (XV-21.3.86), 
1-6. 

Promotloa poQoy ia bHb (XVI-
2S.4.1986), 76. 

ProPOIhlI rot NalloaaJ RovdllJ BaDk 
(XlII-4.3.86), U-84. 

. ProPOlll1 01 onlPJ Bankl. by State 
Govenuneau (XXVI_ll.4.86), 
317-18. 

Proposod DICTa« of Hllld!1Stap CODI-
JDetCial Bank Ltd. witb naa BaDk 
(XVJ-2S.4.8(i), 34. 

PrqvidiDI BlJnk Facilities at Dbarchvla 
:'1<JCk in Uttar Pradesb (XVI-
fJ .4.S6), 282. 

Purcbalo of Fla.. 4t (:1jft'~ Parade 
Ro8l1. 8gmbay by Canara Bank. 
BODlbay (XIV-14.3.86), 195-96. 

Raids ou IIODNS aDei oftIc:tI or bank 
officials (XIII-ll.2,M), 15-22. 

BtiOlDll'le ..... tioa of SlakbaDloy 
Cbakravarty CoIn$niU.. on Banks 
(XVI-ll.4.86). 24'...,.,46. 

Rcdreasal of grievances of GraDlin 
Dank ltaft' (XV-U.86), 175, 

Redoction ill leadln. ,a" 01 Bankl 
(XIII-28.2.S6), 157-5S. 

Refrahcr Coo,," lor ~ Ofllcia" 
cXVII-2.S.86), 2(19-10. 

Il~al dla"rlties III opeulq of 
Rural Br .... cbl's of BaDke (XVI-
2$.4.86), 307-308. 

Rellvnar Rural !leu Ie Uttar 
Pradesh (KVI-2SA.86t,26S, 

;R •• abil1tadoa Or_A bMk. ("Vl-
U.4.86}, 143-44. 

Rehabilitation of Weaker Cooperative 
Baala (XV-7.4.:B6), 16-17. 

Re-investment of Funds by Nationah-
aed Banks (XIll-21.2.86), . 4-!l!I. 

ReDllttance of Fuoa by lte.idenl 
Indians held in Foreign Banks 
(Xfli-.2I .2.8(»,74. 

Reorlanisation of Bankinl SysteDl 
(XV-.•. 4.i6),. 176-n. 

Reporl-S ml'lpra~ic.s by PUlljab and 
Sind Bank (XVI-2S.4.S6), 89-90. 

RC)le aAd performance 01 Mayurakshl 
GreuUn BaAt (XIII - 2 I .2.86), 
156-57. 

Rules relardinl writilll off DloDey by 
NaticnlaJlsed Ilaeb (XVI-UA.86) • 
118 ... 19. 

J,lJral BaA'" i. Ori .... (XIV-14.3.86) 
J:p--:l8. 

Safer A larDl .yateDl tor Banks 
(XIV-14.3.86),81-82. 

SeIllD, of Lottery tickets by State 
Bal)k of Indore (X VI-ll.4.86), 
313. 

SeUin. up of Banking Service CODl-
lIIi~oo (XVJ-2H.86). 210-11. 

Selllni up 01 more GramlnBankl in 
Himachal Pradesh (XV~21.3.116J, 
197-99. 

Short ale of funds with Banks 10 meet 
Domuda of Run) PclpuJation 
(XIV-14.3.86). 196-97. 

Six Jndie Banks facinl finaocial 
IOIICS "oe to failure to tcPlY loan 
by IUPlapore . baaed FitDI (XV-
21.3.86), 137. 

Spee<ly DIQ)o .. I of Loall Applications 
(XV -4.4.86), 110-1I. 

Steppinl up of refinaace IUpport for 
Farm M ...... tion hDlfalllDle 
b; NABARD(XYl-2SA;I6). 310-
11. 



Stopp.,. of daily deposit Collection 
Scheme (XIV -7.3.~. 222--1.1. 

Subailtence Allowance to .tltpeDde.d 
employees of Gramin Bank. (XV-
21.3.86). 69. 

Surprise Inspections of Banks (XVI-
25,4.86), 207-08. 

. Tenure of part·timo Directors or 
Banks (XVI-lI.4.86), 116-17. 

Termination of Services of Bank 
OftItia.··fw comIPt fNOlise. 
(XIII-28.2.86); l~O. 

Training Centrel .' Bd.ar.d Area 
for TrainiDi Bank Employoea 
('XV-21.3.lf6). 153-60. 

Training to Bank Guarda (XIV-
7.3.86). 224. 

Transfer Policy In Nalionafiitd' Blnkl 
(XVI-11.4.86),4G-41. 

Undercutting of lervice cbarges by 
banks ror atttactibg depotlta 
(XIV-14.3.86).12i-2J. 

VacaDcles of Executive Directors in 
Banka (XV -4.4.80);.IS7-S8. 

Weekly Holida) in Bub (XVI-
2S.4.86), 247 -48. 

Withdrawal of 'Chbot! Bachat Scliemc' 
b7 Pasijab and stad Baak (Xm-
21.2.86). 122. . 

Womea-ruo Baak Braachcs (XIV-
7.386). 79-RO. 

Wrhtinl oft' bad Debts by Banks 
(XV-4.4.86),232-33. 

Writinl oft' loans over len crores in 
a year in nationalised banks 
(XIII-28.2.S6), 48-49. 

DEBA.T£S 

Den:ilnd ror opening brtinchea of 
Agricultural Development Bank in 
IIIi8Baj. Pa&'iali .ad JibarpiA in 
Elah diltrict of Uttar Pradesb 
(Under Rule 377) (XVI-1704.S,>. 
237-38. 

Need to aivepubJlcit)' to ealOl of 
IlIMML hi beakl and ~_I tbe names 
of culprit. and &be _ure or 

pUDiaJameat pV.ln to them (t1ader 
RaID 377) (XIII-Zl.i.86) • .2?S. 

Need 10 apen more bank braocbCl ill 
MidnaPW' district 01 Welt Benpl 
(UDder Rule 3m (XVI--.ts.4.86). 
H • .....oJ. 

Need, to plmide fiDucial uliataaco . 
bJ OOIlllQKQa.I baak,IO BouaiDi 
Boarda tUDdera.al. 377) (;KlV-
13.3.86). 302-03. 

Nood to lit up a hlah powered CO~ 
IlifSli'Oll to' lOOk nUo 111e ~DI 
of tbe' b8l'lb (Uilddr ll .... 377) 
(XV-25.J.86),300-0i. 

Need to .et up &raache. of aU Selec:-
tion Bo¥da for reafuitaeBt ill 
Banks in Bibar (1:18de ft .. 377) 
(XIV -11.3.86), 262-63. 

BANK EMPLOYEES : 

Charter of Demands from All India 
'NABARD' Employees' Association 

(XIII-21.2.86), 151-S2. 

Const1"lietioa of Flat, lor OIloCllW or 
'aujab aact Sind Ballt (XVI-
25.4.86), 90. 

DemoDItratitJIt bJ but ~ 
apilll1 prematuro retirement and 
baD 011 recruitmenl (XVl-2S.4.86). 
242. 

Grant of special allowaace and com· 
pensatory allowanco to bank 
eill'plbyeta in Andamaa .. Ntco-
... hJandt (XVI -25 .... .86). 220-
22. 

fiftef .... t Tn""" of Oftic:etl ia 
Natioo.liled -.nkl (XIII-21.2.86). 
S2-S3. 

Payment or Special Alfivalf .., 
allowaDce (XIV-14.3.86). 236. 

Ptobk!mt of Re,ional RUral Bank. 
and tbelr olll\'foyees (XUI'-21.2.86) 
90091. 

Promotion policy in bankl ('XVI-
75.4.86). 7', 

&etirement age or Bank OIBcen 
qcV-4.4.86), 148. 



SulipeDSion/Dismissat of corrupt Bank 
Officials (XIII~28.2.86), 146-47. 

Weeding oul of corrupt bank offici· 
als (XIII-28 2.86) 143-44. 

BANK EMPLOYEES ASSOCIATION(S) : 

Memorandum from All India Resional 
Rural Bank Employees Associatioo 
(XI1I-21.2.86), 58-62. 

BANK ROBBER(lES) : 

Bank Jobberies. datoities etc. III Delbi 
(XIV -12.3.86), ~4S·146. 

Bank robberies in Metropolitan cities 
. (XVI-ll.4.86). 177. 

LoOtiDg of Co-operath" Bank io Delhi 
(XV -2.4.86), 161. 

BANKING: 

Debtor nations request to creditor 
banks to reduce interest rale (XV-
2.4.86). 191-192. 

BANKING LAW (S) : 

aecommcodati'3n of llajamanoer Com· 
mittee on B.okios Laws (Xm-
28.2.86). 197·98. 

BANKING SERVICE COMMISSION: 

Setting up of Bankioe Service Commi. 
ssion (XVI--lS.4.86) 210-11. 

BANKING SERVICES RECRUITMENT 
BOARD: 

Nomination of SC and ST Members 
on Bankinll Service Recruitmeot 
Boards (XIV--7.3.86). 172.73, 

SoUiDg up of Bankill8 Service Recruit. 
ment BoardiA Bihar (XVH-
2.5.86). 136. 

BANSAGAR DAM: 

Need to ensure supply of water from 
Ban Sagar dam on SOllO river to 
Mirzapur, AllahabaJ and Banda 
districts in U. P. (Up-der Rule 377) 
(XV-31.3.86), 383·84. 

BANVASI SEVA MANDAL! 

Demand for pensionary and otber 
. benefits 10 the employee. of--Ban. 

vasl Sova Maodal" in . Madbya 

Pradesh (Under Rule 3'17) <"vt-
24.4.86). m. 

BAR COUNCIL: 

Strapping of Five Year LLB Dearee 
Course (XVII-6.5.86). 36-37. 

Baralr. Dam Project, (XVI-I0.4.86). 
38. 

BARAT DHARMEBANDH COLLIEllY: 

ClOlure of Barat Dbarmebaadb Colli..." 
(XV-I.4.86>. 55. 

BARAUNI REFINERY: 

ElIpaolioo of Barauni Itefioery 
(XVII-{i.5.86). 180·81. 

BARODA: 

Autobhan Exprell5way Project Link-
ing Baroda aOd Abmedabld 
(XIII-27.2.86), )29·30. 

Lelk.,. of LPG io B.roda (XV-
1.4.86). 110-11. 

BASRAH : 

Indian Consulate 10 Ba.reb deeted 
by bambinI (XIV-19.3.86). 131. 
132. 

BASTAR: 

Plln for Bisier District (XVII-
30.4.86). 104. 

Settiog up I factory in Tio MiDe area 
of Baster District (XIII-4.3.86). 
106. 

Smuggling of Tlo Ore from Bastar 
(XVII-S.S.86), 101·102. 

BATA INDIA LIMITI:D : 

Reponed fraodulent exports by Bata 
Indil Limited (XIII-21 2.86). 
77.78. 

Sale of Pika Sboes by Bata Indll Ltd. 
(XIV-7.3.86), 143-44. 

BATTERY BUS(ES) : 

Overcrowdiog ill Battery butCl pIJirJa 
in Willed efty fo Delbt(XV-
3.4.86), 102. 



SUlIBCt IND'l!X 

Bauxite deposit5 located in Ralnagiri 
Dialrict (XIV-17.3.86), 166.68. 

BEACH SCHEME : 

Proposal for 'Development Beacb 
Scheme' (XIV-12.3.86), 91.92. 

BBB.ItEBPINO : 

EDeonregement for bee-keepin, 
(XVII~.5.86), 130-31. 

BBOUMPET AIRPORT: 

Overbeu/in, of Helicopters al En!!!i. 
Deering Bas. at Begumpot Airport 
(XVI--I7.4.86). 109. 

BELOIUM: 

B.I,lium offer (or cbeap Power Equip. 
ment (XV-8.4.86), 242-43. 

SettinR up of byde) prOjeCfs with Bel-
aiall aid (XV-1.4.86). 240.41. 

Tecbnlcal Collaboration wilb Bel,ium 
(XV-8.4.86), 132. 

Visit of Belliao Trade Dele .. lion 
(XV-21.3,86), 286. 

BENGAL POTTERIES, MESSRS : 

Nationalisatioo of Benpl Potteries 
(XJV-18.3.86),89.90. 

BBNGHAZI: 

Recent Bombing of Tripoli and Boo. 
gbad by US Aircraft (Dis) (XVI-
]6.4.16). 328-400. 

Recont Bombin, of Tripoli and Ban· 
pazi by U.S. Aircraft. (Res) 
(XVI-16.4.86). 400-02. 

Recent Bombing of Tripoli and Ben-
,b.z! by US Aircraft (St.) (XV-
15.4.86), 295·98. 

BBRHAMPUR UNIVERSITY: 

Proposal to set up Women's Develop-
m.llt Ceotr. 10 Berbampor Univer· 
al'y (XVI-17.4.86) 65·66. 

BBIlMO COAL MINES: 

Tranafer of Denno Coal Mines by 
Demodar Valley Corporallon to 

Central Coalfield. Limited (XIII-
4.3.86), 465-465. 

BETEL LEAF: 

Betel leaves exports to P.t .... 
(XIV -7.3.86), 44. 

Booking of Betel Baskets at Bapu 
Station (Howrab·ltbaraapUr Section) 
(XVI-24 4.86),61-62. 

Export of Betel (XV-24.3.86). 25.5." 
Export of Betel Leavea (XVD-
2.5.86), 125·26. 

Foreign Excban8e earned by Export 
of Betel Leaves (XV-4.4.86), 200. 

Opening of more Researcb Centr. on 
Betel (XV-24.3.86), 45-46. 

Proposal for Betttng up ElI:por,Pro-
motioo Council for betel ita .... 
(XV -4.04.86), 7S· 76. 

Remunerative price for Betel lear 
(XVI-21.4.86), 89-90. 

Scientific Cultivation of Betel Leaf 
(XV -24.3.86), 26-28. 

SettIng up of Betel Development 
Board (XV-31.3.86), 268. 

SettIng comodity rate for betel 1 .... 01 
(XIV-7.3.86), 138. 

BHAOIRA TH, THE: 

Payment of Remuneration to Wdtcn 
contributin, Artiel. for "Bba,,-
rath" (XV-3.4.86), 134-35. 

Publication of Bhqlrath (XVI-
24.4.86), 240-42 

BHAGWAD OEETA: 

Translation of Bbepad 0 .... 
(XIV-13.3.86), 254. 

BHAKRA • BEAS 
BOARD : 

MANAOEMENT 

VerificatioD of Membership of Umona 
in Bbalrra-Beas MaDalemont Board 
(XV-7.4.86), 61·62. 

DEBATES 

Need to impress upon PuajabOovera-
meD! to bud over tbe COIltr9I ef 



_dq,llld.ra 0{ Raplr. Harlka 
aDd Ferozepur to BbaUa Beas 
ManqeD1ent Board (Under Rule 377) 
(XIII-4.3.86), S99-606: 

IiUIaAif BRAK.ES AND VALVES 
MAZDOOR UNION: 

~aliOli Irom Bltlllit Bratea aDd 
Velvea Mazdoor Ullion (XIV-
11.3.86), SJ-S4. 

BILUlAI',COKING C&AL LTD. 

~0It of lAll'd by Bltarat CotiDil 
Coa) Umited aM Easrorn (';okloa 
Coalfield Limited (XV -S.4.86), 
282:'83. 

AmOUDt apent 00 welfare measures 
lJl Bhal'llt Co'" LId. (XlIl-4.3.S6), 
518. 

Alb pereeatap of coal from open 
cut project of Dbaral CokillB Coal 
Ltd. (XIV (Il .1.86), 132-32. 

Cues of Laed Loser.s pending with 
Bbarlt Coking Coal Limited aDd 
~11l Coati.lda Limited. Dihar 
(1.4.86). 199. 

~. 01 K.eoduadih Colliery of 
BbaJC· Cold... Coal Limited 
(XV-1.4.S6), 123-24. 

Committee OD tile worltillC 01 Bharat 
Cotin, Coal Limited (XIIl-
4.3.86), 77-79. 

DlQay 18 BCCL alK! EeL Projects 
~ to .... acquflitiCIJI problem 
(X~.5.J6), 12B~29. 

ElDpI~ to land )0..... by B.C.-
C.L. (XVI-29;4.86). 175. 

Fatal accideotsla Db .... t CokUJa <:0.1 
Limited (XI1I-25.2.86) 265-66. 

Harassment to Female Won.on 10 
E.C.L. aDd D.C.C.L. (XVI-
1~.4:86); 213-84. 

Heavy Demurraaes io Eastern Coalfie. J.. LiIDIud aad Dharat Coking 
Coal . Umited (XVU-29.4.86), 
277·278. 

Prosecution of Bbarat Cokin. Coal 
Umited by Kqrooal Labour Com-
~~1IIr Dbanbad (XIII-4.Hu). 

Representation rcaardiog ~. 
meot in Bharat Coking COil Ltd. 
(XVrr~29.4.86). 8'2-83'. 

Supply of Coal by Bhlrat Cokioa 
Coal Limited (XV-2S.H6). S7~. 

SlIr phIS Labourers in D.C.C.l.. and 
E.C.L. (XV-8 .• U6), 80. 

BRARAT ELECTRONIC LTO~: 

Activity of Bharl! Elecuoeics LimIted 
in Sikkim {XVII-7.5.B6); 257. 

Contract labour system in B.B.L. 
(XVI-23.4.86), 62. IOJ-102. 

Expaosion of H.A.L. and BEL (XV-
2.4.86), 120-21. 

Findiogs of Team of BARC to B.B.L. 
(XV -2.4.86). 63·64. 

MedicI I facilities to EmplOYees of 
Bharat Electronics Ltd. (XVI-
9.4.86). 71-72. 

Radiation cilposure of B.E.L. Emp-
loyees (XV-2.4.86). 247-48.· 

Settiog up of the Unit of B.E.L. in 
Kotdwar (UP) (XVI-23.4,S6). 172-
73. 

Need to adopt measures to protecf 
employees of Bbarat Electroaics 
Ltd. Gbaziabad from exposure to 
the games radiatloo (UDder Rule 
371) (XV-3.4.86), 266. 

BHARA T GOLD MINES : 

Closing of Bharat Gold Mines at 
Kolar (XVIl-28.4.86), 132. 

Loss to Dharat Gold Mines Limited 
(XVI-2IA.86), 146-48. 

BRARAT HEA VY ELBCTRICALS 
LTD. 

AppoiotmeDt of retired penon! io 
Bharat HnV)' Eleotril:8_ Limit. 
(XlII-25.2.86), SO-54, 

Capacil, Utili_ioD of Bbarat Heavy 
Electrlcals LilDited (XHf..0..04.3.86). 
470-71. 

Con.boration agreements sl,ned by 
BBBL (XIR.:....2S.2.86), 145; 



Complaint about generator boueht 
from Bbant Heavy Eleetricals Limi-
ted Jor l(:oyna Hydro-electric Power 
Project (XVII-6.5~86), 65. 

Complaints against ofBcers of BHEL 
(XVIl-29.4.86), 61-62. 

Contract labourers in 
Electrl~al. Limited 
228-29. 

Bharat Heavy 
(XV-1.4.86), 

!>earth of Ortfers for Bharat Heavy 
Electrlcals Limited (XV -25.3.86), 
ZlJ..14. 

D~sign Improvement of Thermal Eq_ 
IliPIIMDt by Bbarat Heavy Elel;(ricala 
Ltd. (XVII--29.4.86). 209. 

Development of Flow Oas Automatic 
Aa&lYJji and Monitorin, Equipment 
by BHEL Research Centre at Hyde-
rabed .(XVU-:t9.4.86), 188-89. 

Equity partKipation by pilblic in BHEL, 
Maruti UdyOS Ltd .• 1td HMT Ltd. 
(XV-8.4.86). 138-39. 

Expansion of BHEL Unit in Hyde-
rabad (XVn-6.5.86), 244-45. 

Ezpc.oditure incurred on Publicity by 
Bbarat Heavy Electricals Limited 
(XV-8.4.86), 55-56. 

I~ort of Rigs by ONOC due to 
Slippages in Supply of BHEL 
(XVl-15.4 86),36-37. 

IlIlta'Jatkm of tbe Slatue of Late Sbri 
Lal Babadur Shastri at BHEL 
Hyderabad (XVU-6.S.86), 152. 

Lack of orders for BHEL due to Jibe-
ralisation of import poHcy (XVII-
6.5.86), 163-64. 

Lack of Orders of BHEL Unit at 
Hyderabad (XVII-6.S.86), 67-68. 

Number of Olficen and Employees in 
Bbarat Heavy Electricals Lid. 
(,X1II-25.2.S6). 142-44. 

Production and Profit/LOll in Bharat 
Heavy Electrical! LId. (XlII-
25.286), 144-4~. 

Production of electric locos by Jhanli 
Unit of Bharat Eltctrlcals Limited 
(XVI-lO.4.86), 101 .. 

Purcllate of flp IroIII BliEL bt 
ONOC (XV-8.4.I6). ·W. 

Scheme for all.wi., ..,... .. a.., 
Electricals Ltd. to borrow from 
International Martel (XVII-
29.4.86), 42. 

Servicing of imported power ·pJaits 
«IU~ by BbuatBeaY1 
Eloctrical.Ltd. (XV-S.4.8tij. 14S-
46. 

Setting up of BIIatat Hea" ...... ,. 
Ltd. workshop 10 EliItern reaioa 
(XV - 84 86), 123. .. 

Supply of major equipments and c.,.. 
ponents by BBEL tor futbreedcr 
reactor (XV -1.4.86), 1~. 

Supply of Steam TurbllMllJ aad 
GcnerilliDI Transformers by Bharat 
Heavy EJel;(ricals Lad. ,~V.u--
6.5.86), 34-36. 

TaJUDI over of NYlON Electrical 
Industries Ltd. by BIUiL (XYI-
15.4.86), 261. 

Under·utiJilatJon of Capacity b, 
BHEL (XVIl-29.4.86). 138. 

BRARAT HBA VY PLATES & V.SELS . 
LTD: 

Capacity utilisation by BIranrt Hea., 
Platea and Veaso1a Limited· (XII1-
25.2.86), 255-256. 

BHARAT PETROLEUM CORPOltA-
nON LTD. : 

Delay in Supply of LPG by Bharat 
Petroleum Corporaaioa 'Limited. 
(XV-25.'.M),10. 

Delivery of 0111 Co~ tUiOil 
India by Bbarat Petrolelllll Cor-
pOrlMIOil Limited (XIV-18.3.86). 
28-29. 

BHARAT REFRACTORIES LTD. : 

Bbaral Refractories in PiGlorqarb 
(XVII- 28.4.86). 182-83. 

BHARAT 'WAGON ANDENOINEEa.. 
ING CO.: 

Brfllslftl ofBllaftfWlgOb aad 
Enslneeriq Comp..,.IAd., Pat. 



smIlCT INDEX 

uDdor a HoldiJq Company (XIII-
4.3.86), 3780-319. 

.. BHASlCAR.A SATELLITE: 

Launching of remote lensing satellite 
(XVI-9.4.86), 181·182. 

BRA VNAGAR : 

Convenion of Bhavnapr Surendra 
Nagar Metre Gauge line into Broad 
Gauge line (XVI-IO.4.86), 103.04. 

'JllllLAI STEEL PLANT : 

Expansion ofBbilai and Bokato Steel 
Plants (XIV-17.386), 201 204. 

Exploaion in Bhilai Steel Plant Melt· 
iIIg Shop (XVII-S.S.86), 36·38. 

M1Iterious p8 blast at Bhilal Steel 
Plant (XIII - 4.3.86), 203-201. 

BHOPAL: 

ConDcctina major cilles with Bhopal 
by S.T.D. Sy.lem (XIII-2S.2.86), 
100-02. 

Development of Bara Talab in Bhopal 
u a Tourist CeDtro (XV-4.4.86), 
111. 

Selting up of Hiah Security Animal 
Disease Laboratory in Bhopal 
(XV-7.4.86), 137. 

Setlmg up Steel Stock Yard at Bhopal 
(XV-7.4.86), 101. 

DEBATES 

Need to IlUIctioo adequate (unds for 
pro\'ldiDg driuklng water to Bhopal 
(rom river Narmada (Under Rule 
377) (XIV-20.3.86), 207-08. 

BHOPAL GAS TRAGEDY: 

cancer arowtb in the blood of Bhopal 
gal victims (XV-27.3.86) 114. 

CompoDJation to Yictiml of Hhopal 
Gaa tragedy (XVIl-6.S.86), ISI-
'2. 

Delay In sanclioning loan. by natioo-
aliHd banks to Bhopal gal victiml 
(XIIl-21.2.86), 108-09. 

Dt. Vardl(lUan Committct Report on 
Bhopal G.. Leak (XV-I.4.86), 
71·72. 

Findiop of Expert on Bbopal Oa. 
Tragedy (XIV-13.3.B6), 4S • 

SeUlcmeDt of Compeosation ClatlDl 
to tbe Bhopal Gu Victim. (Xm-
25.2.86) 141_42. 

BHUBANESWAR: 

Expansion of telephooe excbaoae. ill 
Bhubaneswar (XV-l.4.86), 210-11. 

Posts and Telearaphs civil circle, 
Bbu':laneswar-(X1 V -11.3.86), 204. 

Railway Unk from Bhubaoeawar to 
Rourkela (XVI-IO.4.86), 224. 

Researches done by Reatonal Resean:h 
Laborat ory, Bhubaoestrar (XI V-
193.86). 51·52. 

Sanctioning of departmental buildiD. 
for civil wing offices of Bhobaoesb-
war (XIV.ll.3.86), 203-04. 

Supor Computet Centre at Bhubloea-
war (XV-2.4.86>, 62. 

DEBATES 

Need to declare BbubanOlwar Airport 
as Customs airport aod Bbuballfto 
war city as customs warchood. 
station (Undcr Rule 377) (XVII-
28.4.86), 310-11. 

BICYCLE(S) : 

Proposal to raise Excise Duty 011 
Bicycle (XIV-7.3.86), 55-S6. 

Scbeme to encourage use of Bicycles 
(XVI-15.4.86),83. 

Uosalcable bicycles in Cycle C0r-
poration al India (XV-8.4.86), 
221. 

BIDI INDUSTRY 

Exci.e duty on Bidl (XV -21.3.86), 
30-31. 

Steps for increasing export of bidIt 
(XIV-J4.3.B6), IS8. 

Taxes on Bee4ies (XVIl-2.S.86), 
S9-6l. 

Welfare fund Scbeme io BhU 
Industry (XIV-IO.3.86), 129. 

.1. 

r 

~I 

.1.. 



AliocatloD of Funda for Medical 
AaIlatuce to Beecli Worken (XV-
7.4.16),62-63. 

Bid! Worken Welfare Fuod (XIV-
10.3.16),301.09. 

Demand. of Bidi and Ciaar Workers 
(XIIl-l.3.86), 291-94. 

ESI benellt. to bldi worker. (XVII-
28.4.16).262. 

ipecial Medical Facilitiel to Bidi 
Worken (XIII-4.3.86). 83. 

8.10 BUSINESS HOUSE(S) : 

.. ceovery of Tax arreaR from bie 
Buslne'l Houns (XlV-7.3.86), 
15G-S6. . 

.IHA .. : 
Aclbwara River Project of Bibar 

(XIII-5.3.86), 47. 

Adoption of villa,es by voluntary 
orpolsatioas for intqrated develop-
meat in Blbar (XV-7.4.86J, 49. 

Aerial Survey of Ifound water 
roaourcea of Bibar (XVI-JO.4.116), 
13 •. 

Allotment of LP.O. qeacy in 
Kb ... ria Diltriel. Billar (XV-
25.3.86), 95·96. 

AJlotmeDt of ilod to landlesa persona 
in Bibar (XIV-I0.3.S6), 191. 

Amount allocated and apent on irrl.a. 
tioo in Bibar (XIU-27.2.86).120-
21. 

Alnual Plao for Bibar for 1986-87 
(X1ll-26.2.86). 222-223. 

Applleations lor asailtaoce under se:r· 
Employment Scbtme forwarded by 
Diatrlct Industry Centre. Saotbal 
Paraana , (Bibar) (XV-21.3.86), 
296-97. 

Applications for Haj Pa,..,es from 
Sea Pilarims from Blbar (XVI-
9.4.16). 103-104. 

Atomic Power aad Hea", Water 
Plant 10 Bibar (XIV-19,3.S6). 1'02. 
103. 

Aut~matic Telepboilc ElIcb • .,. at 
BIhar Sbardl', Dibar (XVI-IS 4 16) 
34-lS. •. • 

Bauxite Deposita In Monabyr Diltri.t 
(XIV-10.l.SEi),309-310. 

Benefit of Hand loom 001 received by 
Weaver. in Bihar (XV-21 3 86) 
95. '. • 

Bridae over River Poon Poon on 
National Highway No. 30 in Bihar 
(XVI-17.4.S6},161. 

Cases received from Bibar under For-
est (Conservation) Act, 198O(XVI-
9.4.86), 51. 

Cenlral assistance to Bibar {or 11004 
control measures (XV-31.3.86) 
197. ' 

Central assistance paid to Bibar {or 
supply of essential commodlti .. 
(XlV-14.3.S6), 141-1"2. 

Central a .. i.lance to BiharGovol1l-
moot for auamenting power resou· 
rces (XIII-25.2.86), 96. 

CIClOiD, of River Ganla in Bihar 
(XIV-19.3.S6),55. 

Clearance to schemes proposed by 
Bibar for power leneralion (XIV-
11.3.86). 196-97. 

Complaintl of Embezzlement in POIt 
Offices in Bihar Circle (XIII-
25,2.86), 181-82. 

Completion of Bohro and Cbandra-
pura Tbermal Power Plant. hi 
Giridib. Bihar (XVII- 6.5 86). "0. 

Constructicn of over bridaes at 
Rajcndr. Nagar, Varpur and 
Chltchora (Patna Bihar) (XVI-
24.4.86), 188. 

Construction of power sub-slatioD is 
Giridih. Bihar by Damodar Vallay 
Corpor1ltion (XVll-Ei.S.86), 141· 
49. 

Dakranala Jrrilalion Scheme 01 Bihar 
(XVI-l0.4.86), 269. 

Declaration of Bibar as a blok .. ard 
State (XIV-12.3.86), 78. 



"""'Prectucttoa Ullile ta Billar I 

{lCfIt-:J.!.", 1'34-35. I 
ne"lorable Credit-Deposit Ratio of . 

Counuercial Banb ia 'Blur (XlIl- I 
28.2.116). lBJ-84. I 

........ of Coal Dear J.,..tiOolliery 
taibar (XIV-tl.U6). tIf-fIJ. 

DeYelopmeDt of Tourist Reaort. ill 
Bib8r fa lev"lIb JIIla Period 
~n-2.5:116), 2'1~. 

I)nelopmeat or' wallelaad ia Bibar 
(XVIl-7.'.I6), n-sao. 

Electroaic Telepbone kcll ..... c at 
Patna (XVII-6.5.86), 34. E-.t..,.. fa eost or MQufFarpur 
Power Plaat (XVII-29.4,t6), 209· 
210. 

...... ioa Df _ciat .-.iDS in 
Bihar (XV-3,4.86), 111..,14. --.00 olll!CtlCfl!fII.ia Betdall dUtriet 
01 Mar (Xlll-lS.l.i6), 64-6S. 

Fictitious deals by Baak "Maa.rs, 
·ixQip &lid laceme Till oaidaJs In 
Bihar (XV1-2S.4.86). 251. 

Pa4a lor !8-Point P.uattiillDiii ia 
IIiIIar(XVI-2J.4.86), SJ.ft. 

FIHId 'or EIec:trificatioD of Raral and 
Urhan ATau iii Blbar (XVII-
6.S._). 37-38. 

Puads for Tribal Developmeot III 
'Bibar (XV-2.4.86},16. 

G..... Cleanio, Project (XIII-
26.2.,116). 85.16. 

Gilld found ia vil1a&e x.rmatia, 
District MoDJbyr (B.,) '(XIV-
1()"3.86). 316. 

Gold Miael ill Bibar (XVII-5.S,16), 
lS·19. 

HiP Level Brid.. oqrriver GID" 
la Eutera Bibar (XII 1-27.2.16), 
2-6. 

JdeDtific:atloo or 4roullbtproae a"a 
iD MOlllbyr District (XIV -10.3,116) I 
16HI. . 

IllqaI eeat mnma. at Cb..... aDd I 

Balumath Blocks of Pe18muDiat· 
det. 8iJlar(XV -8.4.861 lS3-~. 

Uletal Coal Mlaiog ia lapshttr aDd 
Khal Jallasbar areas la Bihar 
(XV ......... &6) 102,103 • 

llleaal ForeillD exchange dealinlls by 
Senior O~r of Bibar GovernmeDt 
(Xvn ~2,S.If6). 102-03. 

lIIlpJltlleDtatioD of m'aimum waaes in 
Aariculture 10 Bibar (XV-24.3.86), 
1%-47. 

ImprovelDCllt iD TelephoaeExcbaDge 
ira Parwafpur, Bibar (XV-2S.3.S!». 
143. 

lturoVlllMQt of NaUoaAl Ji/allwaya 
ill lilulr (XIIl-ti,3.86}.5S,Sti. 

laclulioa of more POpulltioD 10 Tribal 
Sub-Plla Area in BiharlXlV-
12.3.86,). 61.6.2. 

Iaerea,e io KerOHlle quota for rural 
eDd backw,ar.4 area. of Bihar .(lCVlI-
.6.'.1!~.233-34. 

IDt.oduetiOD 0' lish! aDd lOOod arraa-
PPlQt at ImportaPI pljtc:. ia :Bibar 
(XIV-7.3.86). 96·97. 

latroduction of RUfl1 Health Guide 
"'heme ita Wb ole of Bibli.r(XV -
3l,3;86I. 29. 

LPG ABeDcies at Sub·divisional Head· 
qaarHrl in Bia.r (XVl-.l~4.86). 

11'·59. 

L.PN. Apaclea iD U. P. IUldBibar 
('XJV-18.3.1f6). 182.83. 

LPG cODDectioas ia Bihar (XIV-
11.3,861,111. 

L.P.G. Suppl, to CODlomera iD Bihar. 
XV~I.4 .• 6). In. 

Late ')')ollver, 0' Tele.ram jo Blbar 
{XV ~1.4.86),I'S-S6. 

Ida,iq out or Nationaliled ~u~ 
Milia to" Private Compa'DIOI Ul 
Bihar (XIV-7.3.16). 74. 

Li~ 4cposit. iu Or I .... ! Bihar 
Md ~a Pnd~\I (XVI-
21.4.86), 86-89. 



lodling facilities In p!Jicel of PIlgri-
mage in UP aDd Bihar (XIII-
28.1.86),,155·57. 

Lok,Adalatl in Bihar (XIIl-4,3.86j. 
5S4-S5. 

f.ow Iflveltm'eUt· by COlllttlVCill Banks 
in Bibar lXVI-2S,4.86). 2n-53, 

Low ,PCI' Capita lllllOme GroWlh in 
Bibar (XVI-I 6. 4.86). 91-98. 

Major and medium Irripdou Scbema 
of Bll'ilkt under implCmlNltation 
(XIII-6,3.86). 148-149; 

Idc..urea for upliitmnt of baaMlloom 
weavora' ia Bih ... · aoci Ullar PflidOib 
(XIV-7.3186g. 9S-9(j~ 

MipaDt Labour from Bihar (XV-
24.3,86). 324·25. 

Mtlfllnt' Labout froin Bibar and olber 
Stale (XVIl-2S.4.86), 222·ll. 

Misappropriation of Rupees OIIe Lakh 
in Branch Post Office Bharpbori 
XV-2S.3.86), 141. 

Multi-coloured Scientific Pllte. on 
!'doughyr Disttict publil.bed by 
G,S.I. (XVlI--28,4.86), 56. 

New Industrial ScbelDel in Bihar 
(XIII-26.2.86), 153-58. 

New Railway lines In Bihar (XIII-
6.3.86), 153. 

Non-resideol IodiaJls willing 10 set up 
industries hi Bihar <XUI--4.3.86). 
464-65. 

Oil Exploration in Bibar (XI V-
18,3.86). 111-12. 

OlitCICfve in Dulll Patti villqe. Dist-
rict Madbubaai, Bihar (XIII-
25.2,86). 267. 

Opening of PCIIrOI/DlelOl 
Giridih Dlacclot, Bibar 
2.~.3,86}, 144. 

outlets 
(XV-

Pad4y cliltivatiOD ill, Diata area of 
Monahyr Dlatr1et (XIV~10,3.86), 
168-69, 

Pendi.... bilftJo pro;oou, ill Blbar 
(XVI:.-I,".aftl 27J-1~ 

I, 

pjlot Project-Grow more Rice Meme 
in Billar (XV-31.3 86), 29.$. 

Post' Offices and ltailw., Mail Sorti." 
SectiODS disbanded in Bihar (XVII-
6.5.86), I SO-SJ. 

Post Offie" in Parnea DI~lrlct of 
BlInlr(XV~.U~ 71--72.. 

Proarca of schemel for tribal deyelop-
ment hl Biliat (X'lV--IUl8)r n-
S4. 

PropoaJto restart lll)lital JlirdOltrfel 
Ltd. Bihar 0tV1I-6,.$.~; ~S6. 

IlDiatUd'OD.ca ..... or Ribar!, Bco-
BOIIIiC a.elUJrarda.. (XIII-
21.2,86), 211-13. 

Raids at Business etlllbli,bme1lb til 
Bihar (XVII-2.S.86), ~. 

Railway LiDrs in Santbal Parpu. ill 
Bibar tXIV-20.3.86}, 63. 

Receipt of Porcip Coatrlbationl by 
certain Institutions in Bania lor., 
Bihar aDd Goa (XVl-16.4.86), 187. 
88. 

Recruitment Ceotrcc ia Bihar (XV-
2.4.86). 148-49, 

ItPiwl of Sick Industries la Blbar 
(XVlI-29.4.8i). 80. 

STD facility for Metropolitaa Cities 
from Saha,sa Di.trlct ia Bibar 
(XTIl-25.:Z.86), 49·50. 

S. T .D. (aGility from Jaban.bad to 
Itancbi in Bihar (XIV-18.3.86), 
61. 

Separate Railway Zone for Bihar 
(XIV -70.3,86), 41-42. 

Settllll up of. Buklnl Service ltecrult-
ment Board in Bibar (XVII-
2,5.86). 136. 

Setting up of Bia Industttes In Bihar 
(XlIl-2S.2.86), 227-228. 

Settle. up of btancb oJIica or NBCO 
I. BUaar (XIU-4.3.16); !'7-n. 



Settilll up of Cement Planta in Bihar 
and Mabarasbtra (XVlI-29.4.86). 
1-5. 

Setting up of industries in backward 
areas of Bihar (XVTI-6.5.86). c;o.. 
61. 

Settina up of separate labour Bencb in 
Bibar (XV-31.3.86). 244-5. 

Smuaslillg in Bihar (XVI-ll.4.86). 
31-32. 

Stepa 10 revive mediu,m and small siclt 
bJdustries In Bibar (XIIl-4.3.86), 
46263. 

Supply of Iodlsed Salt for. Eradication 
of Goitre Disease in Bibar (X'd-
10.4.86), 94-95. 

Supply of L.P.G. in Urban Areas of 
Bibar (XV -25.3.86), 123-26. 

Survey by G.SJ. in Bibar (Xlll-
4~3;86), 129. 

Telephone Lines in Bihar remain out 
of Order {XV-25.U,,). 142-143. 

Thermal Power Plant at KanU, Bibar 
(XIll-4.3.86). 19-21. 

Underground fire In Bihar Coal Mines 
(XVIl-6.5.86), 147-48. 

Unkeep of places of archaeological 
importance in Patn~ (XVI-17.4.8b). 
71-72. 

'Vil1aaes connected with Melalled 
Roads in Naland' and Nawada 
{)iauicts of Bihar ""lIh World Banlt 

. Anlstance (XV -7.4.86). 90. 

Villagel connected with pUCCI roads 
III Bibar with World Banlt Assis-
tance (XV-7.4.86), 163·64. 

Water Supply Scheme of Bibar 
(XVll-28.4.86), 267.68. 

World Bank assistance for Irrialtion 
In Bihar (XV -·-3.4.86), 89. 

\ 
World Bank a .. istance for Water Sup- \ 

ply Scheme in Bibar Town. (XV - i 
'1.41'),7-12. • ~ 

DEBATES 
Demand ror Getteral fiDaDcIaI aui~ 

to Bibar Government lor C:Olllltnlc:-
tion 01 a hrid8e in Navadib 1.1t-
divilion of Glrdlb diatrlct of Biller 
(Under Rule 377) (XV-8.4.16), 
303. 

Demand for measurea to provide .... 
vil\aaea of Pumea Diltrict In Bihar 
witb adequate driDkiDI water ladti-
ty (UDder Role 377) (X1V-10.3.16), 
341-42. 

Demaod to re-atart the Robta. Grnap 
or IndUilri.. Bibar (UDder Rull 
377) (XVI-21.4.86). 305-06, 

Need for construction of broad sa ... 
and meue aauge railway HLeI bet-
ween Darbbanla Samaltlpur ud 
Saui aDd Hallapur, reapectiftly 
(Under Rule 377) (XV--4.4.16), 
367. 

Need to cODltruct railway bridJCI at 
KbusbJU Baab railway croasiq and 
at tbe Railway Station in BaDIDIUI-
khl area of Pumea diatrict of Bibat 
(UDder Rule 377) (XV-24.3.16). 
356-57. 

Need to direct tbe Slate GOYClllJDent 
of Bihar to stop disc:rimioadOll 
against Oriya Linlulltic: miaorltla 
10 SillJbhbum diltrlct of Bibar 
(Under Rule 377) (XV-2S.3.86) 
301-02. 

Need 10 drop the proposal or mera1na 
Bbarat Balpo Company, Moza8'a,. 
par, Blbar with a lick iDeSUltrial 
unit or West Benaal (Under aul, 
377) (XV-7.4.86), 255_56. 

Need to tift adequate campen_"" 
to tbe owners of tlloulIlI4, of caUls 
which died receDlly in an epklemiC 
in Bihar and take Immediate ..... 
to _ft tbe sick cattle (UDder Ilula 
a71) (XIV-17.3.I6), 230. 

Need to live finaDcial ... iltaDce to 
cultural iDatlllltes In Bilaar (tJ Mer 
1.111' 377) (XUl-26.2.M), »2. 



liUllJtlCt INDEX 

Meed to Iratll early clearance to tbe 
Mullane dam and Punpun Irriga. 
tloa Projfcis in Bihar (Under Rule 
377) (XIV-20,3.86), 213. 

Need to provide a lasting solution 10 
the boundary dispute 'I1etween Uttar 
Pradea and Bibar (Under Rule 377) 
(XV-24,3.86), 355. 

IIfNII to renovate lome CInal and 
eateolion 01 d,slribulory from 
Bba_ to Pareo and repairs of 
Xurkuri line (Under Rule 377) 
(XIV-12.3.86), 209. 

!"NII to rcopen Ashok Paper Mill, 
Darbban~, Bibar (Under Rule 377) 
(XVI)-9.4.86), 225: 

Need to set up a TV Relay Centre at 
Beausaralln Bihar (Under Rule 371) 
(XV-3U.86), 387-88. 

Need to set up a Ordnaoce Factory/in 
Bibar (Under Rule 377) (XV-
31.3.86), 385.86. 

Need to set up branches of all selec. 
tion Boards for recruitment in Banks 
ill Blbar (Uoder Rule 377) (XIV-
11.3.86). 262·63. 

Need to set up induslriai units in 
Madbublni district of Bihar to 
provide ,Iinful employment to the 
local people (Under Rule 377) (XIII· 
25,2.86), 359. 

Need to shift tbe headquarters of 
Damodar Valley Corporation to 
MaJthaD In Bibar (Under Rule 377 
(XVI-16.4.B6), 238.39. 

Placel of tourllt imporlance in Bihar 
(Uader Rule 377) (XVI-15.4.86), 
304. 

.IRA" CHAMBER OF COMMERCE : 

Memorandum rrom Bihar Cbamber 'Ii 
of Commerce and Blbar Industries 
A .. ocIatioD (XIV-7.3.S6). 74·75. I 

.IRAR COTTON MILLS: 

Closure of Bibar Colton Mills .(XVI-
2 ..... ">.53·.54., 

I 

j 

BILASPUR: 

Fast Train between Bilaapur Trivand-
rum (XVI-24.4.86). 226. 

BILL (S) : 

Assent to Bill from MabarUJltra 
(XV- 2.4.86). 217-18. 

Assent to Bills passed by West Boopl 
Legislative Assembly (XVI-16.4.86), 
160-62. 

A3sent to Gujarat Privates Primary 
Educational InstitutioDS Bill (XIII-
5.3.S6), 48·49. 

Bill on Capital Punishment for CertaJa 
Offences (XV-2.4.86), 224.25. 

Environment (Protection) Bill Consicl. 
(XVlI-8.5.86), 12{)·52. 

CL CODsid, (XVII-S.5.B6). 153·54, 
Motion to Pass (XVII-B.5.86), 154. 

Presidents Asscnt to BiDs (XIV-
12.3.86), 153·154. 

State Bills pending for Pre.ideDt', 
Assent (XVI-16.4.86), 194-206. 

DEBATES 

Additional Duties of E:Kciae (Goods of 
Spe ... lal ImportaDco) Amendment 
BiU. 1985 Assent (XlIl-21.2.86), 
291. 

Administrative TribuDais (Amendmeat) 
Bill Consid. (XIV-17.3.86), 255-
75, 277·357. 

CI. Consid. (XIV-17.3.86) 357. 

Molion to Plass (XIV -17 .3,86) 351. 

Message from Rajya Sabba encloailll a 
Copy of the Bill passed byR.S. CIa 
11.3.86 (XIV-I 3. 3.86), 298. 

Advocates (Amendment) Bill by Sbri 
Priya Ranjan Das MUDSi ltd. 
(XIlI-2I,2.S6), 34S. 

Aaricultural alldProcelUd Food Pro-
ducts Export CelS BiU, 1985. 



Aaricllltural and Processed Food Pro-
4uCJlt' Bll90ft Developmellt Authority 
BiIl,l98S AtIcDt (XIU-21.2.86). 
292. 

~ WORen Coapcnaation 
Bill by Shri Zainul Abedin ltd. 
(XV1-I7.4.86), 298. 

~.baMd Industries RClerved for the 
Producers and Workers Cooperativet 
Bill by Sbri Balaaaheb Vikhc Pam 
ltd.. (XVI-17 .4.86), Zl6-97. 

Aircraft (Ameadment) Bill, 1985 
Aucat (XIII-21.2.86), 292. 

~ (Ame.dmcot) Bill: 
IDt. !XVII-5.5.86), 281. 

Appropriatioa Dilllnl. (XIV-17.3.86) 
151-53. 

c.uid. <XIV-l7.3.86). 254-55. 
a. ComicS. (XIV-17.3.86),253. 
Motion 10 Pass (XIV-17.3.S"). 253. 

......... e fro. aa;,a Sabba Re; re-
ntrIliD' tbe .aid Bill as PASsed by 
1.5. without aDY rccommeDdation : 
(XV-11.3.86),417. 

APlittgpriMloa (No.2) Bill Int. 
{Xl'V-17.3.a.),154. 
COIISid. (XJV~17.3.86). 2.S4oS5. 
Ct. eonaid. (XIV-17.3,86), 255. 
atotieA to Pa .. (XIV-17.3.86), 255. 

M ..... e from Ilajya Sabha Ite: 
Rcturoioa tbe IIld· Bill a, paascd 
.". L.S. without any recommcnda· 
tiOD (XV -21,3.86).418. 

A~"rlatiOD {No.3) Bill, \986: 
lot. (XVI-23.4.86), 373~ 
ConatcI. (X.VI-2l.4.86), 314-82. 
CI. CoaIid. (XVI_23.4.86), 382. 

MOdo. to Pan (XVI-23.4.86), 
312. 

...... ., from Ilajya Sabha Re: Return-
... ...... Bill wilbout aoy 
.. ",,,.-MatiOll (XVll-30,4,86). 
~5. 

Appropriation (No.3) Bill. 1986, 
AI passed b,.HOQMS of Pariiamcnt 
Laid tXVU-7 .. S.86), 2M. 

Appropriation (No.6) Bill, 1985. 
Assent (XlU-21.2..~. 298. 

Appropriation (Railway.) But, 1986, 
Int. (XIV -13.3.8(,), 486. 

Consid. (XIV-13.3.86), 486-87. 

Ct, CODsid. (XIV-IB.86); 487. 

Molion to Pass (XIV-13.3.86), 
487. 

Mtua8e from Rajya Sabba re': r6-
turu/nl tbe Bilt without any reo 
commendation to Lol; Sal-lill' (XIV-
20.3.86), 18S. 

Appropriation (R.i ... ·ays) No 3 Bill, 
1986. 

Int. (XIV-ll.3.86), 487-88. 
Consid. (XI V --13.3.86), 488. 
CI. CO"lid; (XIV-J3.3,86), 489. 
Motlon to Pass (XIV-ll.3.86), 
489. 

Message form R.S. Re : returDing tIM 
laid Bill With out any recommend. 
ation to Lok Sabb. (X1V-lO.3.86), 
186. 

Appropriation (Railways) No. J Bill, 
1986. 

Int (XIV-Il.3.86), 489-490 
C(Jn~jd. (XIV-ll.3.S61. 4~1 
CI. Consid. (XIV-13.3.86), 491.492 
MotioD to Pass (XIV-IB.3.86), 
492. 

MosS8,c from R.S. Re ~ RewmiDg tbe 
laid Bill without .ny recommend. 
alion to Lolr; Sabba (XIV·-20.3.86), 
186; 

Appropriation (Railwa .. s) No, S Bill. 
1985 Alseat (XIIl-lI.2.86). 290. 

Appropriation (Voto on Account) Bill, 
1986-IDtmduocd (Xl V -·I".3.tI6), 
349 • 
Coatd. (X1V-IU.86),3JO. 



SUMeT IOEX 

'iCI. CDDIUS. (XIV-13.3.U), 350. 
'Motion ,_10 Pass (XlV-13.3.86), 
350. 

Message form Rlljya Sabha returnina 
tbe. BiU as passed by L.S. wltbout 
any rec.ommeDdatioIl{XIV-19.3.86). 
176. 

Blt .. ~iDa Laws (AmeDdment) Bill, 1985 
A.s~,t (XIII--21.2.86), 292' 

Beedi aDd Cigar Workers (CODditiODI 
of EmploymeDI) AmeDdmeDt Bill 
(Amendmenl of section 2, etc.) 
(XV -4.4.86), 448~2. 

CODsld. (XVI-17.4.e6), 300-49. 
(XVlI-2.5.86). 343-87. 

Boudlld Labour Sy~tOlD (AboliuOD) 
Amendment Bill. ·1985 
AsseDt (Xm-:Z1.2.86).29I. 

Cen&fll Ellciscs aDd Salt (Amend-
ment) Bill. 1985. 

ASJCDt (XIII-21.2 86), 291. 

Central Excise Tariff' Bill, 1985 
AS$eel (XIlI-:Zl.2.86). 291. 

ClliHnshlp (AmendmeDtI Bill. 1985 
A ... nl (XlII-:1.2.tI6). 291. 

eo.l Mioea labour welfare fund 
(Repeal) Bill, Int. (XVI-15.4 86), 
300. 

CJ. Cooaid. (XVII-29.4.J9F6). 386-
428. 
CI. Capsid. (XVII-29.4)986), 429-
3i. 
Motion to Pa.s (XVIl-29.4.1986), 
421-31. 

Code of Criminal Procedure (AmeDd. 
ment) Bill. (Amendmenl of SeclioDs 
125 and 127) (with<lravl'O) Consid. 
(X1U~21.2.86). 349-56_ 

Compulsory Mihtary Trainlp, Bill by 
Slari Ultam It.athod_ltd. (XJII-
21.2.R6). 3<C9. 

Conslltution (AmtndmeDt) BiU 
(A_dmeD!.af Arllcle 16) B, Shrl 
Uttam Rathod. Int. {XIV-7. 3. 86). 
395-96. 

CopalilutiCln (4(11e.llm .. t) IIi8 
(AmelUSmCllt of articJet 15 ... 1M) 
lat. (XIV~7.3._), :UO. 

Colll&itutioJl .(AGI...-..o lIW 
(Amend_t 01 1rck:1. .181) ., 
Shri Auopc:baadSIiIah 
Int. (XVl-17.4.86), 298. 

CQJlllitUtiOD (AaleIl"'O BiD 
(AmcDdmoat ofa,niol.3Jt,ad 311 
by Sbri Saty"opal MI,r. 
Iot_(XVI-17.4.86), 295-96 

Constitution (AmeodmeDt) BlU 
(Amendment of article 311) by Sil" 
Surllh X:urup. 
IDI. (XVI-17 ••. 86). iMo99. 

CODltitutiOA (~~ ltiJ1 
(AlIIudlncatof .rtiel, 311,etc.) .. " 
Shri Thampan Thomas-I". 
Int. (XlU-21.2.86,). :M7..41. 

Con.tital;on(Amc.a4lMat} Bill 
{ltmeadmcat of . article 31'> ., 
Shri Staaataram Naik 
iDt. (XVI-17.4.86), 300. 

CODstitutiQJI (~-at) BiD 
(AmcndmcDt of Aniclc 324) ." 
Sbri G.M. BaDatwaUa 

Inl. (XVI-17.4.86), 29'. 

Conati!ution (Amendment) BIll 
(Ame....... ·of aftjcl. a6I) lat. 
,XIV-7 .3.86), UO. 

COD,tituttOD (Amendment) BiD 
.(AmeadmeDt of Slptb tIIIIIIId_) 
lot. (XVII-2.5.86), ~1-43. 

ConstitutioD (Amendmen.) BiB (I .... 
t~n of ... artiGlo 16.A· lilt.) .J' 
Sbri O.M. BaDatwana. 
Consid. (XIV-7.3.86), 368-394. 
(XV - 2) .3.86), 407.17. 

Comtit.ut.ioJa(AaleJI4GutlBiU "I • ..,. 
lion ~r _w _titIe333.\) by a .... 1 
P. Vallal PcrumaD. 

. ltd. (XVI-n .... 86).'". 



•• 

SUBJECT J}Il])EX 

Ceastitution (AmcDdmcnt) Bill 
(IDsettioG of DCW article 394A) by 
, Smi Naresb Chandra Cbaturvedi 
Int. (XV-ll .3.116), 407. 

ConstitutioD' (Amendment) Bill (lnm-
'IloB of New Part XA) Consid. 
(XIII-21.2.86),3SMB. 

ConllitotioD (AmcndmC'Dt) Bill (Inser-
tion of New Part (XA) By Sbri 
Anand Patbak (Negatived) CODsid. 
lXVI-7.3.86), 3SS-367. 

Constitution (Amendment) Bill 
(Intcrtion of now Part XXIA, etc.) 
by Sbri Balalueb Vikhe Patil. 
Int. tXVI-17.4.86),296. 

Contract Labour (Regulation and 
Abotition)AmcDdment Bill-Consid. 
(XIV-18.3.86), 260-311. 
O. Consid (XIV--18.3.86), 312 
'MOtioD to Pass (XIV-18.3,86). 312. 

Contract Labour (RegulatioD and 
A\)olition) Amendment Bill 1986 : 
Messqes from Rajya Sabba enclo-
lIinl. a Copy of the Bill passed by 
R S. on 11.3.86 (XIV -13 3.86), 
297. 

Crop Insurance, Scheme Bill. Int. 
(XVII - 2.S.86), 342-43. 

Customs (Amedment) Bill, 1985 
ASIent (X1lI-21.2.86) 291. 

Customs Tari1l' (Amendment) Bill, 1985 
Assent (XIIl-2t.2.86). 291. 

Dc1epted Legislation Provisionl 
(Amendment) Bill, '985. 
Assent (XllI-21.2.86). 292. 

Dclhi Apartmcnt Ownership Bill: 
Introduced (Xm-28,2.86), 230-31. 

Conpd. (XVlI-30.4.86), 256.278. 

CI. Conlid. (XVlI--30A.86), 288-
304. 
Motion to' Pan (XVII-JO.4.86), 
304-06. 

Employmeot of Children (Amendment) 
Bill, 198', ASlcnt (X1I1-21.2.86). 
2!J1. 

EnvirODmeDt (protection) Bill. 
Int. (XVII-7.S.86), 325. 

Farmers Old A,_ Peali.. .01", 
Silri Bala Sabeb Vi1tbe Patil 
ltd. (XI1I-21.2,86), "9. 
Finance Bill. 198~IDtrodllCe4 
(XIII-28.2.86). 342-44. 
Con&id (XVI-24.4.116). 29'·424 
(XVI-25.4,86), 343-4U. 
(XVII-28.4.86), 3lJ-400. 

CI. Consid. (XVII-lI.4.86).400-1'. 
Motion to PIIS (XVlI-lI.4.U>, 
416-;7. 

Message from Rajy. Sabba Jl. ! 
returnlna the said Bill .ntboat .., 
recommendation (XVII-7.S."" 
284, 

Flood Control Authorit1 01 b_ 
Bill, lntd. (XVII-2.S,86), 3C2. 

Futwab Islampur Liaht ".U.a, 
IIno (Nationalisatioo) Bill, ]'" 
A.lont- (Xm-11.2.86>,292. 

Hindu Manialc (AmeQ4meat) am 
by Silri Priya Raja Dn NUIIIi ltd. 
(XlII-2],.2.86), 341, 

Hoardinl ItId Profit&eriD, Preve .... 
Bill by Prof. M.dhu !>andanl •• 
Int. (XfV-7.3.86), 350..55. 

Income Tn (Amcodmeat) Bill, 
lot. (XVIJ-6.5.86), 265. 
Comid. (XVII -8.S,86). J83·" 
CI. Consid (XVII-8.S.86), ''''''. 
Motion to Paas (XVlI-I.S."" 
197. 

Industrial Development Baak or 1M" 
(Amendment) Bill, COJllid. (XID-
21.2,86). 345.47. 

(XIV -18.3.36). 3]8-55. 

Cl. Can sid (XIV-18.3.86). 3j6.5I. 

Motion to Pau (XIV-l'.3.M), 
3~8. 

Industrial Finance CorporaU. 
(Amendment) Bill, 1986. 
CODsid. (XVn-2.5.86), 312-<W. 

Inland Waterways Authority or I .. " 
Bill, J985. 
AlIeni (XIII-21.2.86), 272,. 



!UBJ!!CT . INDEX 

Inter-State Disputes (Amendment) Bill 
Claules Coo.id.(XV-31.3,86), 465-
66. 

MotiOD to ran (XV-31.3.86). 467. 
68. 

Inter-State water disputes (Amend-
ment) Bill, al pasled by Rajya 
Sabha. 

Measa.e from Rajya Sabha 
Re: forwardin. the Bill as Paned 
by R.S. (XY-2,·.l.86), 447. 

International Airports Authority 
(Amendment) Bill, 1985. 
Assent (XIII-21.2.86), 291. 

Liabthouse (Amendment) Bill. 1985 
Assent (XlIl-21.1.86), 291. 

Lotpal Bill-Motion for reference to 
Joinl Committee -adopted 
(Xnr-16.2.86), 288-89. 

Motor Vehicles (Amendment) Bill, 
Consid. (XIll-28.2.86), 23H3. 
lXlIl-4.3.86), 603-39. 

Moror Vehicles (Ameodmenl) Bill, 
Assent (XV-21.3.86), 333-334. 

Muslim Personal Jaw (Shariat) 
Application (Amendment) Bill 
(Amendment of Seclion 2) 
lntd. (XVII-2.5.86), 341. 

Muslim Women (Protection of Rights 
on Divorce) Bill-Ioid. (X1lI-
25.2.86). 321·5ii. 

National Airporll AUlhority Bill, 1985 
Amnt (XIII-21.2.86), 291. 

Need 10 Jay on the Table of the 
House the full texts of the opinions 
of Ministries of Home and Law 
regarding .BiII on Muslim women. 
pending in Lok Sabha (Under Rule 
377) (XfTI-6.3.86) 239-41. 

Need to withdraw tbe Muslim Women 
(Prolecfion of Rights on Divilrce) 
Bill. 1986 (Under Rule 377) (XVI-
17.4 86), 235. 

Oraao (Authority for use for Thera-
poutic and Transplantation pur po· 
seJ)BIJI by Sbri Manik Sanyal Int. 
(XIU-1J.l.86). 347. 

Payment of Bonus (Ameodment) Bill 
(Amendment of Sectiou 1 etc.) Int. 
(XIV -7.3.86), 349. 

Payment of Bonus(Second Amendment) 
Bill, 1985, 

A,sent (XIJI-11,2.86), 292. 

Presideil!', pension (Amendment) BJlI, 
1985. Assent (X1II-Zl.:U6) 291. 

Railways Bill, J986. 
Introduced (XVI-25,4,86), 342-

Railway Property (!Jnl.wlo! P08IOI-
sioo) Amendment. Bill (Amendment 
of Section 9) by Prof. Madhu 
Daodavate. 
Int. (XV-11.3,86) 436-07. 

Ravi and Beas Waters Tribunal Bill 
lotd, (XIII-25.2.86), 3~57. 
Wilhdrawn (XIV-18.3.86), 337-38. 
(XlV -18,3.86). 358. 

Re : Muslim Women (Protection of 
Rights 00 Divorce) Bill (XIII;.... 
21,2.86), 301-11. 

ReaSOns for Withdrawal of.Ravi aad 
Bea, Waler Tribunal . Bill, (St.> 
(XIV-18.3.86). 336-37. 

Regi.onal Rural Banks (AmendmCllt) 
B,II, (Arr.eDdment of Section 2 etc.) 
Inl. (XIV -7.3.86), 349. 

Research and Development Cess Bill 
Int. (XVII-6.S,86), 264.65. ' 

Salary Allowance and Pension of 
Members of Parliament (Amend. 
mcnt) Bill, 1985. 
Assent (Xlll-ll.l.86), 292, 

Salary aDd Alto",'ances otMinill8n 
(Amendment) Bill. 1985. 
AsseDt (XIH-21.1. t:6); 292. 

Salaries and AllowaJlcca of officers 
of Parliament (Amendment) Bill, 

. IS85. Assent (XIII-.11.1 86), 29J. 

Sick Industrial Companies (Special 
Provisions) Bill, 1985 (XIII-
21.1.86). 292. 



SU,JECT lND!X 

Imall and Mal'8inal Farmers' Aid Bill 
by Sbri Hannan Mollab. 
IId.(XVI-17.4.86),297. 

Special Medical Facllitiea to Govera-
ment Employees Bill by Sbri 
Hanan Mollah. 
ltd. (XVI-17.4.86) 297. 

Spices BOIlJ'd Bill Conaid. (XIII-
21 .2.86), 313-40. 

Ct. Consld. (XlII-21.2.86). 340-42. 
Motion 10 Paas (XIIl-21. 2. 86), 
342-43. 

MelBage from Rajya S.bba informing 
L.S. re· IITeain., witbout any am-
endment, to tbe said Bill, (XIII-
6.3.86), 229. 

Spices Cess Bill Consid. (XIJI-
21.2.16). 313-40. 

CI. Con lid , (XIII-21.2.16), 343-
44. 

Motion 10 Pass (XIII-2I,2.86), 
345. 

Message from R.S. Re : returning the 
.. id Bill without any recommenda. 
tion (Xm-6-3.86), 229. 

Supreme Court (Number of Judges) 
Amendment Bill : 

Amendments made bY R.S. Consid. 
(XVII-6.5.86), 26S-67. 

At amended by Rajya Sabha-Laid 
(XVI-24.4,86), 280. 

Mesa. from R,S. informin& L.S. re : 
peasing the Said Bill with recom. 
mendation. (XVI-24.4.o6). 288, 

Swadeshi Cotton Mills Company 
Limited. 

(Acquisition and ~tranlrcr 
of Undertakillls) Bill, Int. (XVU-
5.5.16),2&2. 
Consld. (XVIl-6.5.86). 279.314. 

Conlid. CI. (XVII-6.S,86), 314-
328. 

Motion to Pass (XVII-6.5.86), 
328-329, 

\ 

\ 
\ 

Tea (Amendment) Bill-lot. (XVl-
15.4.86), 299-300. 

Cotllid. (XVII-29.4.86), 337-86, 
CI, ConaleS. (XVII-29.4 86),316. 
Motion to Paa (XVIl-29.4.16), 
386. 

Unit Trust of Inllia (Amendment) .iU, 
1985. 

Assenl (XIII-21.2.1!6), 291. 

University Granda Commissloll 
lAmendment) Bill, 1985. 

Assent (XIV-21.2.86), 190. 

Wild Life (Protection) Amcndmellt 
Bill Jnt. (XVII-7.5.86), 314. 

Conald. (XVJI-8.5 86), 1S4.t11. 
Ct. Consid. (XVII-8.S.86) If<2-ll. 
Motion to Pass (XVII-I!.S.86), 
183. 

BINNY, LTD. MESSRS! 

Financial AlI5istanc:e to Banplore UnIt 
of Binny', Ltd. (XVII-2.5.86), 
210'11. 

Bio·Fertillur Units (XV-7.4.86). 206-
07. 

BIOGAS: 

Allocation for settiol up biopi plants 
in Kerala (XVll-6.S.SI'). 136-37. 

Amount Allotted for Development of 
Bio-Gas In Kerala (XVIl-29.4.86), 
lin, 

Bio.,aa and improved c:bullal in Weat 
Benaal (XV-1.4.86), 113. 

Biopa Plants (XIV-18.3.86). 7~ 
78. 

BiG-Ga, Plants in Orissa (XV-
25.3.86). 193-94, 

Bullock Power and Biopi (XV-
1.4.86)" 135.36. 

Ceateal aaslltance ror in,tallation of 
Blo.a. piantl in Oril8l lXVll-
(XVII-29.4.86),52.53. 

..L 



SuBllict INOBX 

Odc:lenciel in Bio-Oas Plants (XV-
2S,3,86), 114-115. 

Demand of Pionerrinl Biopi TechnD-
10lY from other countries (XV _ 
2S.3 86). 175-178. 

Installation of Bio-Oas Planll (XIV-
11.3.86), 132, 

Installation of blogas plants in States 
(XIV-l 1.3 86). ;43-46. 

SeUlnl up of biogas plants durin. 
So,vooth Plao period (Xlll--U,86). 
397-98). 

Use or B101as for domestic fuel oNd. 
(XVI-21.4,86), 125027. 

DEBATES 

Need 10 adopt effective mealures for 
immediate installation 01 biD-laS 
planls in Bustar district of Madhya 
Pradesh (XV-7,4.87;. 254-55. 

BIOSPHERE RESERVE (5): 

Sellinl up of Biosphere Resorves 
(X III-'-l ,86), 139, 

BIO.TECHNOLOOY : 

Application of Bio-TechoolOlY In 
evolviol HYV of steds DC crops 
(XVII-S,S,86), 69. 

.10TECHNOLOOY INSTITUTE: 

Sellinl up oC biotcchnolOlY institutes 
(XJV-12,3,86), 77. 

BlaD(S) : 
Endangered species of birds (XV-

2.4.86), 30-33. 
DEBATES· 

Need to declare 18 species of birds in 
·Oriasa as endangered species to 
lave them (rom extinction (Under 
Rule 377) (XlIl-6.3,86), 138-39, 

BIIlD SANCTUARY: 
Developmeot of Bird Saoc~u8ry in 

ChUb Lake in Orll.a (XVII-
30,4.86), 89. 

BlllLA INSTITUTE OF TECHNOLOGY 

Exemption oC IncometaK to Birta 
l •• tit.le .r :TechaoIOl7. Mcnr. 

Ranchi for co~ductiDi rllearcll 
work. (XV-2U.86), 303-304. 

BIRTH CONTROL: 

Vaccine for control of prepa\l4Jf 
(XVI-23.4.86), 111-12. 

BIRTH CONTROL VACCINE: 

Use of Synthetic Birth Control Vacc:IM 
(XV-27.386), 96. 

BIRTH RATE: 

Birth Rate aDd Death Rate in J9fiO 
aDd 19U (XVIl-30,4.86), 199-200. 

BISALPUR PIlOJECT : 

Central Assi.taDce for Bisalpur PrDjGt 
(XV-27.3.86), 85-6. 

BLACK MONEY: 

Black Money (X1II-11.2,86), 47-41. 

Companies reided to eradicate Black 
mODey (XIII-21.2.86), 197. 

CoD version 01 black moDey IDto 
white tbrougb National Deposit 
Scheme (XV-2I.3,86), 242-43. 

Extravagant Spendi.. OD Pestivities 
(XIII-21.2 86), 54. 

Measures to Uneartb Black MODey 
(XUI-21.2.86), 206-408. 

BLACK MARKETING: 

Prosecution under PreVeDtioD of 
Black Marketinl and Maintenance 
of Supplies of EastDtial Commodi-
lies Act, 1980 (XJ V-7.5. 86), 144-
46. 

Raids in Calicu! District in Kerala to 
Uneartb Black MaDey aOil Tas cvlllion 

(XV-21.3.S6), 36. 

Raids to uDearth black mODey (XIV-
1~.3.86), 145. 

Report OD Aspects of Black MODeJ 
(XVI-II.4:86). 85. 

Survey iD, Falzabad Commissionary to 
uneartb blaCk mone), (XIlI_ 
28,2,16), as. 



BLAM(S). RAZOR : 

Companies manuCacturms Blades 
(XII1-25.2.86), 137-138. 

BLANKETS: 

Procurement of Blanitets (XIII-
5.3.86),35. 

Plll"cba~eof Blankets (XVI-9,4,86). 
65. 

Purchase of blankets by Director 
Geoeral of Supplies and Disposals 
(XV--4.4.86),296-97. 

Porcbase of blankets for Army (XV-
(2.4.8f), 19.30. 

PIUChaso of Woollen Blankets for use 
of Defence PenoDool (XIII-. 
5.3.86), 53. 

BLAST FURNACE(S) : 

Measures to increase productivity or 
blast furnaces for tbe PubticSector 
Siool Plaots (XV-7.4.86). 189-90. 

BLIND PERSON(S) : 

Atsociation. worltin8 (or welfar·e of 
Bood (XVl~9.4.86), 18-24. 

Blind Populatiou by 2000 A.D.(XIlI- . 
27.2.86), 237. 

Demauds for Asian B'ind Union 
(XIV-19.386),62. 

Employment and other Assislance 
to Blind Women (XV-2.4.86 ,66-70, 

BmP'oymOot opportunities for tbe 
Blind (XIIl-5.3.86), 51. 

HindlSbortbaod Code for tbe Bliud 
(XV-24.8'6). 107-03. 

Measurel 10 provide a:!equate lacili-
tlestolcbools for blind (XUI~ 
26,2.86), 185-86. 

New schemes for rehabilitation of tbe 
Bliad (XIV-19.3.86). 63-65. 

Survey to find out blind~ in rural area. 
(XV--31.3.86). 158. 

BLlNDl'iESS : 

FoD4 Allocatioo to Com~t Blindncss 
(XIU-27.2.86), as. 

Setting up of more centTetlon pre\7d. 
tion of blindness on tbe pattern of 
Dr, R.P. Opbthalmic: Centre (XVl-
10.4.86),232-33. 

BLOOD BANK (S) : 

Blood Bank. in West Bengal (XVl-
24.4.86). 185-86, 

Collection of Rare Blood Groupe al 
Dist.rict Headquarters Hospital. 
(XVI-24.486), 79. 

Nonns for Blood Banka (XIV-
20.3,86), J6-22, 

BLOOD DONATION: 

Policy regarding Blood Donation 
(XV-27,3,86), 100. 

BLOOD SOLUTION: 

Successful usc of a Blood solution 
(XV-3.4.86I, ~6-87, 

BLUE FILM(S) : 

Production of Blue films (XIV-
10.3,86).72-73. 

Board for Industrial and Financial Re. 
conatruclion (XIV-t4.3,86), 164-
66. 

BODY BUILDING CHAMPIONSHIP(S): 

World Body Building ChampiolUbipl, 
1986 (XfIl-.6.3.86), 121-22, 

BODY WRAP COMPA~Y, MIS. ; 

Health products promoted to prodacCl 
wciabt 1051 IX VlI-- 6.5,86}, 38. 

BOKARO STEEL PLA NT : 

Alleged misappropriations o( (unda In 
Sale of Siall/Strap .t Bokato 
Stecl Plant (XV-31.3 86), 299. 

Di~placed persons slvenemployment 
in Bakaro Steel Planl (XIV-
17.3.86), 66-67, 

Elipansion of Dhilal and Bokalo Sleel 
Plants (XtV-17.3 86), 201-204, 

Provident Fund ot contract IaboUt' 
Bokaro Sleel Plant(XVII-:-5_5.86) 
258-59, 



Rate. of Wageapaid to contraet 
workers in Bakaro StCle'1 Plant 
(XVII-21I.4.86), 1IS-16, 

BOXARO THERMAL POWER STA-
TION: 

Completion of Second Unit of Bokaro 
Thermal Power Station (XVI-
15.4.86), 264-65. 

BOMBAY: 

Agents for Sale of Tickets Bnd Reser-
vation of Seat~/Beffhs at Bombay 

/0.. (XVf-IO.4.8t'), 34-35. 

AUocatioll of Funds for Development 
of Bombay (XIII-4 3 86), 135. 

Allocation of Funds for Development 
of Me1ropolis cities of Bombay 
and Calcutta (XIII-4.3,86), 91·92. 

Allotment of Salt Depots Lands to 
Cooperative Housing Societies in 
BombBY (XVJI-6.5.86). 224·25. 

Allotment of tea stalls book stalls 
etc. on platforms of Western Rail· 
ways Suburban Section of Bombay 
(XVI-114.86), 119. 

Bank Fraud Unearthed in Bombay 
(XVI-JI.4.86),138-39. 

Bank Rob'.lcries in Bombay (XVI--
25,4.86), 44-15. 

Bombay Urban Transport Project 
(XVI-21.4.86), 58.59. 

Central assislance for development of 
Bombay CIty (XVII--5,5.86), 192. 

Central assistance to Bombay for 
civic amenities (XHI-4.3,86), 127-
128. 

Closure of T ~lI!ile Mills In Bombay 
due to strike (X VI-25.4.(6), 201-
202, 

Colla PIC of Naval Building in Bombay 
(XVII-lO.4.86), 98.99. 

Collection of money from Bombay to 
help extremlats (XVI-.--9.4.86). 116. 

Construction of Post Office Buildings 
in Orealer Boinbay (XIJI....:.25.2.86), 
1S·87. 

61. 

Demand for additional ftiab& between 
Bombay and Teinndrum (XV 1-
JO.4.86), 129-30. 

Demolition of structures surrounding 
Bombay Airpon (XVI-IO.4.86), 
84-85. 

Development of Bombay throuah 
Industrial Development Activillcs 
(XVII-5.5.86),57. 

Distribution of LPG in Bomba, 
(XV-25.3.S6).46. 

Equipmellt Gifted by UNlDO .,illl 
idle at National Test Houseat 
Bombay (XVII-2.5.86), 192. 

Extension 
Bombay 
17. 

work of SassooD' dock at 
(XVI~21.4.86), 216-

Formation of Corporalion for Delhi 
and Bombay Telcpbone. (XIII-
4.3.86), 555-56. 

FunctioDing of new electronic teleph· 
one cJlcbangeat Wadala', Bombay 
(XIV-ll.3.86), 241·42. 

Irregularities in Mazaaon Docka, 
Bombay (XJV-12.-3.86)" 119· 
]20, 

Lack of iDformasioD facility at Sahar 
InlerDational Airpon, Bombay 
(XVI-17.4.86), 139. 

Modernisation of Telephone Exchallle 
ID New Bombay area(XVIl-6.5.86), 
175.76. 

Nationalisation of Textile Milia ill 
Bombay (XV _21.3.86), 125. 

Offer of Building Coastal Highway by 
Arab Emirates in Bombay (XVlI-
28.4.86), ISO. 

Payment of rebate claim to Bombay 
Kbadi and. Villase . Industries 
CommiSaloD (XV-25.3,86).191·92. 

Proposal to shift hckmiJlI ~f .Bombay 
to backward areas (XVl-,ll,4.16) 
26546. 



Purchase of Flats a' Culle Parade 
Road, Bombay by eaaara BaDk, 
Bomba1lXIV -14.3.86). 195·96. 

.. &: D Celltre of Hioduatan Lever at 
Andberi. Bombay (XIV-19.3.86), 
166-67. 

Raids 00 Diamoods Mercbant. in 
BoInbay (XVI-ll.4.86), 297-98. 

Rec:eipt of foreign cODtributioDI by 
certain orp.oiaatioDS ill Weal 
Be .... 1 and Bombay(XVI-16.4.86), 
167-70. 

lledw:tioD in deliveries in poll oflicea 
in Bombay (XIV-1I.3.86), 132-
33. 

Release of Funds for Development of 
Bombay Cit~ (XIV-I0.3.86), 44. 

Seizure of Smualed 100ds in border 
areu of Punjab and in Bombay 
(XVI-23.4.86), 103-104. 

Suburban Train. on Central RaJ",ay 
Bomba, (XVI-24.4.86), 14-16. 

SuspeDsion of Radar FaciliUoa at 
Bombay Airport (XIV-20.3.86). 
47. 

Utillaatlon of Surplus land in Bombay. 
(XVI-21.4.86),15I-52. 

World Bank assi.tance for develop-
ment of Bombay (XVI-21.4.86), 
205-206. 

World bank assistance for boulinB 
Proj~t in Bombay (XIV -10.3.86). 
237. 

Zone-wise cODiultatlve committee. in 
Bombay. (XIV-I 1.3.86), 199-200. 

DEBATES 

Demand for a RI. 100 crore Brant 10 
Mablra.btra Government for carry. 
In, out bouainl/alum clearance 
aebome. in Bombay (Under Rule 
377) (XIV-10.3.86), 340. 

Demand for immediate meaaurea (or 
reaumption of 'iIIo.rk at tbe SaaoOD 
Dock Fisblnl Harbour. Bombay 
(Under Rule 377) (XIV-IJ.3.16), 
-.301. 

• Need to briDl va .. l, Nalasopra alld 
Virar a'''$ of Mabacaathra under 
tbe jurisdiction of the proPOled 
Corporation of Telec:ommDDicalioa 
for Delbi and Bombay (Mattet 
UDder llule 37 :XXlIl-- 4.J.S6), S5II. 

Need to drop the propO$III of lhiftiaa 
of Tborium PlIO! of Indian Rare 
Earlb LId from Bombay to OriJu 
(MaUer ~nder Rule 377) (XllI-
4.3.86), 597-98. 

Need 10 prevent tbe closure and 
IbiftiDJ of factories from Bombay, 
Thul and Ambernatb (Under 
Rule 377) (XVI-JO.4.66). 336-37. 

Provision for e'ementary .. rety and 
Minimum civic Amenities io JeevaD 
Biml Na,ar, Borivli, Weat Bombay 
(pel) (XIlI-6.3.86). 230 

BOMBAY INLAND CONTAINER 
DEPOT: 

Mimanalemcot In Delhi aDd Bombay 
Inland Conlaincr Depot (XVI-
17.4116). 207-OS. 

BOMBAY DYING AND MANU- -4. 
PACTUlllNG LTD. 

D.M.T. Plant imported by Bombay 
DJiDB and MaDufacluriOI Lld.-
(XIV-1I.3.86), 73. 

BOMBAY HIGH: 

Availability of GIS from Bombay Hip 
and Hazlra (XV-2S.3.86), J5I8-99. 

Estimate of oil rese"el in Bombay 
Bl,b (XIIl-4.3.86). 366-67. 

PlaciDB of .11 in Bombay High (Xl V_I 
] 1.3.86), 103. . .... 

Oil Ellploration 00 Western Coast 
(XV - 2S.3.K6). 47. 

Oil Production from Bombay Hiab 
Inn Gvjlral Oil Field, (XIII-
2S.2.86). 132·33. 

BOMBAY PORT TRUST: 

Powera to ChaIrman, Bombay Port 
T Illst to aanctiOD loanl &0 Olber 
Porrs Withdraw. (XVI-17.4 •• '), 
17·31, 

. .. 



SUIJI!CT IOI!X 

W.ol "a.te detaiHd by 1I •• bay Port 
Trust Authoriti .. (XIV-13.386), 
110-81. 

• eMBA Y TBLEPHONE CORPORA. 
TlON: 

DemaDd for Inclusioll of Bha,iDder 
ar.. ill Bombay Telepbolll Cor· 
poratlon (XVn-29 .... I'), 105..06. 

DEBATES 

Demand for includlq Dbayinder area 
in Bombay Telephone Corporatioa 
(Uader Rule 377) (XV-2l.3.86). 
339. 

BOND(S) : 

I"oe of bollCls by IDdiau Tel.oboae 
Industries (XIIl-4.S.86). 459-460. 
(XV-I.4.86).69-70. 

BONDED LABOUR: 

Non.implementation of Supreme 
Court decisioa re.ardllll boaded 
aDd mi,rant labour at Farldabad 
stoae quarries (XV -24.3.86), 167. 
68. 

lteblb'lItation of Bonded Labour 
(XlIl-43.86). 98.100. 

Rebabilitatioo of Tribal bonded labour 
(XIV-IO.3.86). 111. 

Rehabilitation of Tribal Boaded 
Labour in Orissa (XIII-4.3.86). 
265. 

BONUS: 

Bonul to jute ,rower. (XVI-1I.4.16), 
161. 

Bonul to reserved traiaed pool 
employees In P" T Departmenl 
(XIV - 11.3.86). !JO.81. 

Productivity Bonus in Defence Deptl. 
Factories (XIV-19.3.86). 37. 

BOOIt(S) : 

Books for Counterilll tbe Effect of 
Television (XVI-J7.4.86). 196; 

Books Published by \NCERT (XIJI-
27.286), 243-44. 

Booka published by tbe Publication. 
Division (XVlI-5.~.86). 224-40. 

Export 0' IndiaD Boob (XIV-7.3."). 
184-85. 

Hi,h prices of boob (XV-ll.3.") • 
195.97. 

Indian participation ill Fraaklwt 
Book Fair (XIII-27.2.86), lQ2.OS. 

NBT Scbeme 'or briniq oul Cor. 
Boob for Medical StUdents (XVI-
24.4.86), 181-84. 

N.B.T. Scbeme to lubadile publJca.. 
lioll of books iD R.,,'ODal Lan ... 
les (XIV-20.3.86), 90-91. 

National Book Policy (XVI-I0.4.86), 
82-83. 

Publication of La" Books j. Hi.di 
(XV-I.4.86). 25-36. 

Publication of books in Ind" 
LaD,uales (XV-31.3.86), 301. 

Publication of Book oa Cultunl Lil. 
of Sikkim (XV-24.3.86), 294-95. 

PublicatioD of Boob on Natio.al 
Leaders in Nepali (XV-31.3.H), 
SO. 

Purcba.. of lan,ua.. books '" 
National Libnry, Calcutta (XVI-
24.4.86), 247.48. 

State Governmentl providiol book. 
at Cbeaper rates to Studeots (XV-
3.4.86),91-92. 

BOOK FAIR(S): 

Seyentb World Book Fair (XIV-
20.3.86), 163·64. 

BOOK FINANCE CORPORATION: 

SUU.ltiOD to set up Book Flaallce 
CorporatioD (XIV-13.3.8'), 161· 
62. 

BORDER. ARBA(S) : 

Development of Border Arcu. 
(XVI - 9.4.86), 187. 

BORDER CLASH(I~S) : 

Border Club with DaD,lalSe8b (XV-
2.4.86), 225·226. 



-suJllECT 'fMD!X 

',.'BORD6R DlSPUTB(S): 

Assam-Napland border dispute. 
{XVII-30.4.86). 79-80. 

hSDe of Identity Cards to the Citizens 
In tbe .Bord.er distool of tbe 
country (XVI-16A86), 215-16. 

News.item Captioned '~Tjn Bilba 
Survey by Banala Team thwarted" 
(XIII-26.2.86), 12S·28. 

Outcome of talks witb Pakistan on 
clubes in Siachen Gtaclet(XIll-
26.2 86), 234-35. 

Tribal for Border Disputes lXIV-
19.~,86). 96097. 

BORDER ROADS ORGANISATION: 

Wages to temporary labourers work· 
ilia in Border Reads Organisation 
(XIV-I.2.3.86). 86·88. 

BORDER ROAD TASK FORCE: 

Concessional Railway travel facilities 
to the officers Bnd workers of 
Border Road Task Force lXIII-
27.2.86), 253. 

BORDER SECURITY FORCE: 

B.S.F. in Assam (XVIl-lO.4.86), 
148. 

B.S P. Shooting Range in Raj Mallal 
'Hills QCV-2.4.86), 58-59. 

Increase in strength of Border SCl:urity 
Force (XIII-S.386). 137·38. 

Pakistani killed in encounter with 
B.S.F. (XVII-lOA 86), 131. 

Recruitment of Personnel . for Border 
Security Force (XVII-7.S.86). 134. 

fDEBATES 

. Need to set up more B.S.F. pO$ts an 
along tbe BaDa1adcsb border (Under 
Rule 3n), (XVI -·IS 4.86), 302-03. 

BOSE. NETAJI SUBHA~H CHANDRA: 

Remainl of Nctaji Subbaab C;handra 
BOle (XV-2.4 86),129.30. 

BOUNDARY DISPUTE(S) : 

, Need' to' provide a tasriug sOhilion to 
tbe boundary dispute between 

UttarPradesh and Blbar (Under 
. Rule 377). (XV-24.3.86), 355, 

BRAHMAPUTRA: 

ProRrell of Passenaer aDd Cal'JO 
service on River Brahmaputra and 
Ganga (XVI-24.4.86), 63. 

BRAILLE BOOKS: 

Shorla,e 0,' Braille Books (XV-
2.4.86). 221. 

BRAILLE SHORTHAND MACHINE: 

Iodlg~uousBraiJJe Short band MachiDe 
for the handicapped (XV-2.4.86).! 
IS7. 

BIlAIN DRAIN: 

Migration 01 Indian eJllineen and 
science researcbers to the Well 
(XIV - 12 3.86), 146-147. 

BRA'D NAMES: 

Use of Foreign brand name (XVII-
29.4.116), 70-71. 

BRAND NAMES: 

Use of foreign names by Food Speda. 
Iity Limited for tbelr products 
(XVII- 29.4.86), 276. 

BRASSWARE INDUSTRY: 

Decline in Production aDd Export of 
Brallware (XVI-2S.4-86). 45-47. 

Foreign Exchange earned by Br .... 
ware Industry of Moradabad (XV-
4.4. 86), 123·25, 

BRAZIL: 

Import of L.P.O. Cylinders from 
Brazil (XIV-II 3.86). 214-15 . 

BREAD: 

Raiaina of Bread Price iD Delhi 
(Xm-21.2.86), 145-46. 

BREAST FBEDlNO : 

Publicity re; advantaau of broat! 
feed ins and seuin, up a National 
Institute of Cbild Bcal'!ta<XItI-
27.l.86}. 32.33. I' 



SUBJ'ICT IN.IX 

SJUDGE(S) : 

AlloClitlocl to Statu/UsioJl Terrltorie. 
out of Central Road Fund and 
Guidelines for aiviDg priority to 
Jnter. Jnlra·State Higbways and 
Bridges (XIV-20.3.86). S4-S6. 

Cbettuvai and Kottappuram Bridges 
in Kerale (XI V-20,3.86) , 153. 

Construction of Brid(les on Higbway 
No. 44 (XV-2.4.86), 211-13. 

COlllltnlCtian ot New Bridle across 
Pazbayar River (XVI-24.4.86), 
223. 

Constructioo of Over Bridges (XIII-
63.86), 191-92. 

C0II8truction of Varapuzha br.idae on 
National Higbway No. 11 (XV-
3.4.86), 139-40. 

Demand for escalation of prices on 
Steel Fabrication. of Second 
Hooahly Brid.:e (XIlI-21.2.86). 
41·42. 

Hiah level Bridge over river Gaop 
in Eastern Bihar (XIU-27.2.86). 
2.6. 

New bridge acroll Kuzhitbura river 
in Trlvandrum.Kanyakumari 
National Hi.bway No. 47 (XVI-
24.4.86), 223. 

New bridge over river Mandavi in 
Goa (XIV - 13.3.86). 89. 

Over· bridge at Bbiwliei (XV-31.3.86), 
139. 

Over-bridges near level crossin(l 
(Gorakhpur) in Jabalpur city (XV-
31.3.$6), \'49-50. 

Overhead bridaes or underground 
tunne" at rail crossin.. (XIII-
27.2.86). 194.95. 

Proaress of Construction of Colvale 
Bridae In Goa (XVI-I0.4.86), 
307. 

Proposal for a bridge over river 
MahP.ncla eo Boudb lC.iakata 
Road in Orilla{XVI-1O.4,86), 217. 

Rail-Road-Bridge on River ar ... 
Gandak (XIII-27.2.86), 60. 

Reconstruction of Brid,es on National 
Higbway No.1 between Delbi and 
~mrit5ar (XIV -20.3.86), 119. 

Repair of bridae on National Hiabway 
No.7 in Secunderabad cantonmHt 
(XVII-7.5.86), 191. 

Road over-bridge between KalMlivalee 
and Borivalee (Bombay) (XV-
31.3.86), 141. 

DEBATES 

Demand for Central financial uai .. 
lance to Bibar Government 'or 
constructioD of a bridge in Navadih 
sub_division of Oirdih distriCt of 
Bibar (Under Rule 377) (XV-
8.4.86), 303. 

Demand fot construc:tioll of bridaes at 
Railway crossillli over lIational 
highwa,. in fbe connltry by tb. 
railway administration itBelf. (Und" 
Rule 377) (XVIl-8,H6), 18-19. 

Need to conalruct a Dew bridp ia 
place of Mauancberry brid.. ie 
Kcrala (Under RUle 377) (XIV-
18,3.86), 257. 

BROAD.BANDING SCHEME: 

Three Wheelers upto 3S0 c.c. uader 
Broad-banding Scbeme (XIII-
4.3.86), 317-318. 

BUCKET WHEEL EXCAVATOR(S): 

Supply of defectfve bnckel wbeel 
Ezetlvalors by M.A.N., West uer-
maoy to Neymi U,nite Corpora_ 
tion Ltd. (XV -1.4.86), 63-64. 

BUCKINGHAM CANAL: 

Need for repairiq aad deveJopiDi 
Buckinlbam Caolll(Under Rule 377) 
(XVII-S.586),287-88. 

BUDDHA, LORD: 

MlinteDllDCe of Mound from wbtl. 
Buddha', Urn was ExcantH 
(X\r1-10.4.86), 3$-30. I 



5UB1!€'r INDEX 

MJDGET: 
It.PODH to announcemeot for SUllel-

tion for Badaet. (XIV-14.3.86). 87. 

Iteward fw Best Budset SUUfltlon 
(XVII-25.86),89-90. 
(XlV-7.3.B6), 19.2. 

DE8ATES 
AaDOUDc:emeD' rD. .djourDmeD' aDd 

_.emblin, of HODIe lor preI'enta-
tlOD or General Budaet, 1986-87 
(XIII-28.2.86), 224. 

General Budaet, 1986-87·Prelcoled 
(XIII-28.2.86I,295-342 

General DilcuSllon (XIV - ".3 86) 
323-348, (XlV-133.86), 306.335. 

Ouestioo of Privile,e agllinlt the 
MiDister 0' Fioance for aUqed]y 
measin, to tbe Preas 00 10.2.1986 
Estimates of Projercted Revenu~ 

and Ellpenditure of Central Govern_ 
ment before IIrOleolatlon of Budaet 
(XfII-28 2 86),214.16. 

BUlLDEIl(S) : 

SettiDl ap of Tribunal, Commission or 
court. for IeUling calSes ofpri"ate 
builders (XVI-21.4.86), 211·12. 

BUILDING TECHNIQUE(S) : 

New buildio, tecbnique developed by 
Zimbabwe (XIV-IO.3.86), 300. 

BULLOCK CART(S): 

Bullock Power and Biops (XV-
1.4.86). 135·36. 

Research on Bullock-cart and cycles. 
(Xvn-30.4.86).74. 

BUNDELKHAND : 

Minerai IUrYey in Buode/khand 
(XIV -17.3.86), 174-75. 

BmUiAU OF INDUSTRIAL COSTS 
AND PRICES: 

OIIt inquiry into polyester fllameal 
tarn fDdaslry by BICP (XVII_ 
6.!t86), 173, 

BURI!AU OF PUBLIC !MTDPItJ'1!S ; 

Moaltoriu, aad BftIuatlon Tau b), 
Bureau of Public SDl.rpl'illl 
(XVlI-29 .... Sfi). 4'·50. 

Proposal to abolish Bureau of Public 
Enterprises (XVII-6.S.I6). M. 

Objective. 01 bure.a of pobtic .twr-
prlR. (XV -25.3.86), J 16-17. 

Wiadin. up three dlYlsioD' of Bureau 
01 Public EDterpriICI (XV-2.S.3.U), 
24142. 

BUS(ES) :.' 

Comp.ratiM costs on pl),in,. DTC 
BUI, Private bus and a Hary ... 
Roadway. Bus (XVI-24.4.86), 
192-93. 

Electric trolley bUM. aDd electronic 
vans in Delhi (XVI-24." 86), 
120-21. 

BUSINESS ESl ABLISHMENTS : 
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CABLE LINES : 

New coaxial cable liDOS between 
Aurangabad aDd Hyderabad (XlII-
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Deyelopment t"of a Plant to check 
Growtb of Caocer;' Tiatues (XV-
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Cantonments (XVI-9.4.86), 30-31. 

Repair of roads and pavements in 
Caolonment area, Ranlkbet (XVI-
16.4.86). 126. 

Ullauthorised construC'ion in Luckno .. 
Cantonment Bun,alo... lXVI-
'-4.86) 133.341. 

CANTONMENT ACT: 

Proposal to review Cantonment Act 
(XIII-5.3.86). 168·69. 

CANTONMENT BOARDS: 

EI~tion9 In Cantonment Boards 
(XV-24.86). 41-42. 

Narrow roads in Delbi Cantonment 
Board area (XVII-30.4.86). 112· 
113. 

DEBATES 

Need 10 improve the working of St. 
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68. 

Forcicn collaboration for manufaC:lure 
of I'asseqer Car fXIU-25,2.86). 
199. 

Leaa. for Purcaue or n_ C.s for 
Taxi Purposes (XVIl-2.5.86). 233-
304. 

'Single Window Services' fO£ al\i)tmcDt 
of cars tojollroaiisls (XV-l.4.So), 
52. 

ilpceial Can fol DiBabled (X1ll 
28.2.86). 18!.81. 

Workers Cooperative for MalWfacture 
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(XV-4.4.86).I99. 

ProductIon of Cardamom io Sikklm 
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Scheme (XV -21.3.86), 69-71. 294-
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Civil Supplies Corporation Lid. of 
Andbra Pradesh (XVI-ll.4.86), 
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aDd mouth Discase (XV-31.3.86), 
266. 

Import of Nitrogen Storage Tanks 
for Cro!lS·Breedjng Proaramme in 
Orilla (XV -31 3.86), 229. 

Improvcment of Calllc Breeding tD 
Assam (XlII-4,3.86), 161-162. 

StoPPlllle of cross breediDg of Cattl. 
(XVII-S.S.86), 146-47. 

DEBATES 

Need to give adequate compen18tion 
to the owoers or thou !aDds of 
cattle whIch died recently in aD 
epidemic io Bihar and take imme-
diate steps to save tbe sict CRttie 
(Under Rulc 377) tXIV- 17.3.86), 
230. 



'74 suBJ!CT INDEX 

CATTI.1: FEED: 

Production of Deoiled Cake. (XVI-
71.4.86), 60-61. 

CAUSTIC SODA UNITS : 

Safety meuure taken by cauttic soda 
unit, (XIIt-4.3.86), 363-366. 

CAUVERY B,,"SJN : 

A.reunenl with USSR for drmia. in 
Cambay and Cauyery basin 
(XIU-2S.1. S.), 120-1lJ. 

CEMENT: 

Adulteration in Cement (Xl V -
UI.U6), 211. 

Agreement witb Cbina 10 moderniae 
their Cement Plants (XIV-IS.3 86) 
142.143. 

Allocation of cemenl to Tripuca 
(XIII-2S.2.1986). 123-1'24. 

.tUIocation of Cementru West Bengal 
(X 1II-2!l. 2. 86), 249-230. 

Allocation of Levy Cement 10 Orina 
(XIV-·18.3.86), 127·128. 

Allotment of cetmAI and M.S. Rod. 
to Kerala (XIV - 18.3 86), 14-17. 

ComplalDts regardln.Qualtty and 
Weilbt of Cement Bags (XVI-
U.4.86). 263-64. 

Demand, alJotmrnl and distribullon 
of Cement to States (XV-S.4.86). 
133·37. 

Demand and Supply of Cement 
(XIV ---18.3.86). 65. 

Enyirollmenu.1 improyelllent ill Ce-
ment Industry (XV -25.3.86), 188. 

Eltablidmlent or cement (aclory in 
Cbbota Udaypur (Baroda), (XIII-
2S.2.86). 46-47. 

Growth rate and eltp&£lion. rale of 
Cement Factories (XV-S.4.86), 
235·40. 

Memorandum Crom Bokajall Cement 
CorporaliOIl EmpJo~ees Unioll 
(XVn-6.S.86),81. 

Modernisation of ennenl Tndustry 
('XIV- JI.3.86). 23ft.%31. 

Produelion and Distribution of cement 
to various Stalts (XV-l'.3.86). 
217.220: 

Production and Import of CemeDt 
(XlV-J8.3.86), m, (XIV-8.4.86). 
286. 

PrtlillUori01J and j~nsed capacity of 
PordaDd Cement (XV-8.4.86), 
120. 

production capacit)· alld production 
of cement (XIII - 4.3.86), m·rn. 

Recenio'D hi Cement Industry (XV-
U.86). :301- ,02. 

Revision of cement produetloa Tara« 
(or I S86-87 (XVU-19.4.86) 245. 

Setlinlr up of cement 'aetnriel 10 KOla 
and ChitlOfasm Dim;et of Raj ... 
Ihan (XVI- 15.4.86). 209. 

ScuiDI QP of Chilbatl Cement Project 
in Public Sector (XV-S.4.86) 203-
204. 

Settinl up of Mini Cement Plan I, 
(XIV -111.3.86). 121.122. 

Sborlale of levy cement In rural artas 
(XVI-15.4 86). 163-64. 

Sick Uriits in Cemeot Indu!try (XV-
84.86), (93-94. 

Shortage of • .,ODS for transportatioD 
of eemeDt (XV-31.3.86). 190-9t. 

TUlet for cement prodvctiou duriDI 
1985·86 (XIV-18.3.86), 82. 

VISible labels 00 I;emcot bag. (XVI-
21.4.86). 22Q. 

CEMENT CORPORATION OF INDIA: 

Fall III production in Cement Factoriea 
rUn by Cement Corporatioo of 
india (XIV-ll.3.86). 7·12. 

FinaU,atloll 01 ~ouDtl of Cemenl 
Corporation or Jodia (XIV-
IS.3.86). 145. 

Wodtlna ot enn.ot Corporatfoo of 
belia (.xIV-t8.3.B6). 33-34. 

-' 



CEMENT FACTORY: 

CaJ*lity utUiaatlOn by IlOW cement 
units (XIlI-2S.2..S6). 32. 

!istabliahment of COIIlent Plants durinll 
Sovcntb PJao (XVll--29.4.86), 220-
221. 

Fall in production in Cement Facto-
ries run by Cement Corporation of 
India !XIV-ll.3.16), 1-12. 

Growth rate and ellpansion rate of 
Otmellt Factories (XV -S.4.86), 
2J~-4tl. 

Location atld ca parity of now cetIIent 
planls (XIII -25.2.86), 221.226. 

Pollution by ceme.ut unita in Jagdal 
District (XVII-6.S.86), 6').70. 

Pollution in Andbra Cement Factory 
in Vijayawada (XVII-29.4.86), 
276.'1.77. 

Relief to sick cement units (XV-
1.4.86) 220-22. 

Setdn. up of a cement plant at 
Cbanakha-Wani. Dlatt. Vevatmal 
(Maharashlra) (XIIl--4.3.86), 368. 

S:lt;nj up oi Cement P:antlin Bihar 
and Maharashtra (XVJ.-29.4.86). 
1_5. • 

Seulng up of Mini Cement Plants 
(X VII-29.4.86). 234-239. 

Settin. up of mini cement plants in 
Almora and PIthoragarh district 
of Uttar Pradesh (XVJI-6.S.86), 
1~·6\. 

Shortag~ of raw material in CCI 
Cement Factory at Charkbi Dadd 
(Haryana) (XIII-4.3.86). 531. 

DEBATES 

fIIeed to ·stlle early dearanco to tbe 
proposa I for tbe setting up of a 
Cement plaut at Jeypur in Orissa 
(UAder &lIle 371) (XVI-21.4.86), 
226·29. 

Need to allIO lic:once Jor settl III up a 
Cement Factory in Morena district 
or Madll)!a Pradesh (Under Rule 
377) (XVII-2&o4.S6). 307.DS. 

CEMENT INDUSTJtY : 

Ellcise relief 10 new, old and sick 
units in ccmf'nt industry (XlV-
11.3.86). 101-02. . 

Penormaoce and targets of cement 
Industry (XlII- 25.2.86), 116-117. 

Settilll up of papcr/.cement Ind.ustry in 
Kalab8lldi (Or.jssa) (Xl V-1I.3.86), 
159-60, 

CEMENT PROJECTS ~ 

World Bank Loan and IDA Credit 
for COnMRtProjecu and Its Share 
to Andbra Pradosh(X\!II-19.4.86), 
242.243. 

CENSORSHIP: 

Demand of South I ndlanFilm Cham. 
ber of Commerce for Censorsbip 
Code.(XIV-2Q.3.86),69. 

Film Censorship (XVI-17.4.86), 195. 

CENSUS: 

Census operation by Assam Student 
Union (Xm-26.2.86). 96. 

CENSUS WORKERS: 

Absorption of census workers (XIV-
12.3.86), 156-158. 

CENTRAL ACTS: 

Compilallon orRules FrameJ Un:ter 
Central Acts (XV- 25.3.86), 194-
195. 

CENTRAL ADVISORY BOARD OF 
EDUCATION: 

Election to Committee (XVI-
17.4 86) 230.31. 

CBNTRAL ASSISTA!'ICE: 

Assistance to UTs lor openin. New 
Alricultural c~nel!Cl (XV-31.3.86), 
49. 

Proposal for Ccntral Finance for 
Ioclustries from Government of 
Kerala (XIJI-4 3,86). 368-369. 

J1£.8A.TES 

Dernand for release of the balance 
·Ib. 200 .c:rwCl 01 Ceotral Assiltaoct 



to Karnataka for relief oftbo drou-
abt affected areas in tbe State 
(Under Rule 377) (XV-3A.S6). 
262. 

CENTRAL BOARD OF FILM CEN· 
SORS: 

Need to appoint adequate staff in tbe 
office of the Cmtral Board of Film 
Censon Madras (Under Rule 377) 
(XVII-30.4.86), 253·254. 

CENTRAL BOARD OF SECONDARY 
EDUCATION: 
Mistakes in question papers of Central 

Board of Secondary Education 
(XV -27.3.86), 117-8. 

CENTRAL COALFIELDS UMITED: 

Ancillary units of Central Coalfields 
Limit~d tXVII-29.4.86l, 89-90. 

Bokaro atd Kargali Mines under 
Cenlral Coalfields Ltd. (XVII-
6.5.86) 31-32. 

Transportation of Coal from Bokaro 
Open Mines to Karsali Coal Wasb· 
ina Plaot in Giri4ih by Cross Coun· 
try Transport System (XVII-
29.4.86). 107-108. 

Washeryat Bbualpnr Coal Mines of 
Central Coalfields Ltd. (X V -
1.4.86). 96·97. 

CENTRAL COUNCIL FOR RESEARCH 
IN AYURVEDA AND SIDDHA: 

Alleged corruption in Central Council 
for Research in Ayurveda ard Sid· 
dN (XVI-10A.86), 19&-97. 

Pinancial assistaDce to Central Coun· 
cil (or Research in Ayurveda &: 
Si4dba exVI-10.4.86), 142-43. 

Government's control over function. 
ing of Central Council for Resea. 
rch in Ayurve:la and Siddha (XVI-
10.4.86), 33. 

Recruitment il' Centra! Council for 
Research in Ayurveda Bnd Siddha 
(XVI-10.4.86). 197-98. 

CENTRAL 
JUTY: 

ELECTRICITY AUTHO. 
I 

I 
I 

I 
Clearauc' to H),4ro-Electric Projects J 

in Orissa by Central Electricity 
Authority (XV-1.4.86). 214. 

CENTRAL EXCISE: 

Computerisalion of Central Excite 
Revenue (XJV-73.86), 169-70. 

Excise raids In Bangalore city (XlIJ-
28.2.86).36-37. 

CENTRAL FUEL RESEARCH INSTI· 
TUTE: 
WorHn, of Central Fuel Relearch 

Institute (XV -2.4.86), 53.54. 

CENTRAL GLASS AND CERAMIC 
RESEARCH INSTITUTE : 

New substitute developed by Central 
GI_ and Ceramic Resea~h 
Inblitute, Calcutta (XV-l.4.86), 
156-157. 

CENTRAL GOVERNMENT OFFICES: 

Evaluation of '-day week system in 
Central Government Offices (XIlI-
26.2.86), 97-98. 

CENTRAL GRANTS: 

Funds for Industry asked for by 
Aodhra Pradesb (XV-2.4.86). 
251.252. 

CEl'iTRAL INDUSrRIAL SECTOR: 

ProjectfPI8QS under Central Industrial 
Sector In U.P. (XVI--15.4.f6). 

CENTRAL INDUSTRIAL SECURITY 
FORCE: 

Central Industrial Security Porce 
Unit in Goa (XVI-9.4.86), 174. 

CENTRAL INFORMATION SERVICE: 

Strength of Central Information 
Sen-itts (XVII-28.4.86), 65-67. 

CENTRAL INSECTICIDES BOARD: 

Re1riew of registration certlft.catea 
Issued by Cenlral Insecticides Board 
(XVI-21.4.86" m·\6. 

CENTRAL INVESTMENT: 

Qnlral luve.ttnellt ia Kerala (XlIJ-
. 4.3,,,>, 341·342. 



Cent,a' investment in Public Sector 
Undert8lr.inp (XIII- 4.3.86), 495-
496. 

CENTRAL LlBARARIES : 

Help to States for setting up Central 
Libraries (XIV -20.3.86), 89-90. 

CENTRAL MARINE FISHRIES RESE-
ARCH INSTITUTE: 

ICAR'S work on Marine Eco-System 
lXV -24.3.86). 190-91. 

CENTRAL MOLASSES BOARD: 

Decisions taken at meetinl of Central 
Molasses Board (XV - 8.4.86). 233-
34. 

Proposal to make Central Molasses 
Board a Statutory Board (XIV-
18.3.86), 42. 

Unimplemented recommendatioDs of 
Central Molasses BC'ard (XIV-
11.3.86), J41. 

CENTRAL POTATO RESEARCH 
INSTITUTE: 
Ntw varieties of potato released by 

Central Potato Researcb Institute, 
Simla (XIlI-4.3.86) 147-149. 

CEN1RAL PROJECrs : 

Central Projects in Durppur wilbout 
lOP managerial personnel lX V-
25.3.86}, 93. 

Centrally sponsored projects in Kerala 
(XVI~9.4.86), J91-192. 

Dela, In completion of central projects 
(XIV-12.3.86), 18-22. 

Proare51 in completion of projects in 
Weat Bengal (XIV-193.86). 
96. 

CENTRAL PUBLIC SECTOR UNITS: 

Investment in Central Public Sector 
Units in Stetes (XVI-IS.486). 133-
34. 

CSNTRAL RAILWAY: 

Suburban TraiQ8 on Ccntral Bombey 
(XVI-24.4.U), 14-1'. 

CENTRAL RICE RESEARCH INSTI. 
TUTE: 

Failure of CRRI to Develop Good 
Rice Variely (XVlI-28.4.86), 119-
180. 

CENTRAL SAMYUKT SADACHAR 
SAMITI : 

ACli\ities of Central Samyukt Sadachu 
Samiti (XVlI-1.5.86), 249. 

CENTRAL SCHEMES : 

Cenlral sponsored scbeme (or Welfare 
of Children and Mothers (XVI-
17.4.86), 145-146. 

CENTRAL SCHOOLS 

Cenlral Scbool in Aumaarh (XIII-
6.3.86), 146·41. 

Central Scbools in Bangalore : 
(XllI- 6.3.86), 73-74. 

Central Scbools in Kerala exVI-
10.4.86), 2l19-10. 

Central Scbools in Sikkim (XIV-
13.3.86), 201. 

Central Schools in Tamil Nadu 
(XVI-24.4.86), 224-26. 

Criteria (or Admission in Central 
Scbools (XIV-13.3 86), 1~-S2. 

New Central Scbools In Punjab 
(XVI-24.4 86). 274. 

New Central Scbools in Uttar Pradesh 
(XVI-24.4.86), 268·70. 

Varielions in Standard of Central 
. Scbools (XVI~10.4.86), 121. 

CENTRAL SECRETARIAT SERVICE: 

Cadre review for Centra I Secretariat 
Service (XVII-1.5.86), 135.36. 

CENTRAL SECTOR PROJECTS : 

Clearance of delayed Projects (XVII-
7.5.86), 175. 

CENTRAL SHEEP COUNCIL: 

Assistance to Utlar Pradesh by Ceot. 
ral Sheep Council (XV-31.3.86), 
324. 



Sl./Bi.sct IN1>£x 

CENTRAL SILK BOARD: 

Need to a:locale adequate funds by 
Central Silk Board for Improve-
ment of Scricuiture in AnlUltapur 
district of Andbra Pradesh (Under 
Rulc 377) (X1V-193.S6), 188·89. 

CENTRAL STATE FARMS: 

Finucial assistanCe! 10 Central Stale 
Farm. Atalam (XVII-5.S.86), 
20S. 

CENTRAL TAX COURT: 

SlJ&llcs .. un Jor selfinl up of a Central 
Tall Court (XUI-28.4.116), i14. 

CENTRAL TRANSMISSION PROJECT: 

Central Transmission Project-I 
SchenMa (XV-1S.3.86), 214-215. 

CENTRAL WAREHOUSING CORPO-
RATION: 

Central ware houses in Sikklm (XIV-
14.3.80). 258. 

CoDslruction of lodown. by Cenlral 
WarcboUliDg Col'poration (XV-
4.4.86),203·204. 

DellllUlds 01 Employees of Central 
WarehoUlilll Corporal ion tXVIl-
2.5.86), 146-50. 

New OodOWDl oJ Contral Wareboulilll 
Corporation (XIV-14.3.86), 38. 

Storaae capacit, of ,odown. of Cent-
ral WareboUlinl Corporation 
(XVI-I1.U6),249. 

CENTRAL WATER BOARD: 

Uplf~n. of Trivaodrum Unit of 
Ceotral Oround Water Board 
(XVI-24.4.86), 119. 

CENTltAL WATER COMMISSION: 

Func1.onIDl of Ministry of Water Re-
lourees and Central Water Commit-
aion (XV-27,3.86), 69-70. 

CENTRE FOR ADVANCE MATHE· 
MATJCSEDUCATlON TRAINING: 

SeleetiOD of teachers from Rural areas 
for IRiDlnl at CAMET (XV-
3,4.86), 66-69. 

CBNTURVSPINNlNO AND WEAVING 
MILLS 

Oas leaklle in Century Spinnlnl and 
Wenin, Milia, Bombay (XIV-
17.3.86). 149-50. 

CER.AMIC FACTORY: 

Licence for Ceramic Factory at 
Yaoam In ADdua Pl'Id.oah (X V U -
29.4.86), 7·10. 

CEREALS : 

Import IUId EltpOl't of ceceals (XIU-
28.2.86),72-76. 

SbonfaU ia productioa or. coarae 
cereall (XIIl-4.1.86), 1~)·J"'. 

CERTIFICATES : 

Racket of forced dell ree certificate in 
Delbi (XVI-16 4.86>, .sl.'~. 

CESS: 

Cess for pooled Research and Deve-
lopment FUDd for industries (XIV-
19.3.86), 43-44. 

CHAMBAL COMMAND AREA: 

Demaad for more fiDancial auiMallcc 
to llejallhaB GovernmeDt for re· 
pair, malotenance aDd completion 
or tho Cbambal Command area 
developlDO.Dl Project, )(ola (Under 
Rule 3.77) (XV -1.4 86), 264. 

CHANDIGARH : 

AUotmco. 01 Quarters at Cbudlprb 
(XVI-23.4.86), 133-134, 

Chaadiprb Pa .. pott Office (XVI -
16.486),50, 

Dispute between Haryua and Punjab 
....anliDl Chaodiprh (XV-
2.4 .. 116), 38. 

IDltallatioD of trunk Auto ExcbaDael 
at ChaDcliptb (XIIl-4.3.861 ~,. 
4'6. 

LiDkio, or Cbandiaarb with Ludbiana 
and lapdhari (XV-3.4.861 46-
47. 

Peodilll application. (or tetepltooe 
c:oon~I0D8 iD Cb.ndllath .{XVlI-
6.'.SCi). 122, 



~IECT IMDEx " 
T.V. Coutee 111· Cbandlprb (XVII-

S.5.86), 1119·90. 

CRANDRAPURA THERMAL 
STATION: 

Air pollution by CbaadraJlUla Thrro. 
mal Statioa (XlIl-4.3.86) 5(9· 
SII. 

CHARACTER ROLL: 

New proforma for Character Roll of 
Central Government Em~loyeea 

(XV -2.4.116), 203. 

CHARAS: 

Char .. Export Ra<:ket (XVI-16.4.86) 
138·3.9. 

Seizure of 'Cbaras' in Delbi (XVIl-
36.486). 237. 

CHARI COMMITTEE: 

RcpMt of Cbari Committee OD work· 
iq of Eastern Coalfield. Ltd. 
(XIV-l \.3.86). 71. 

CHARKHIJ)ADR;I: 

Construction of aew Buildial for 
Post OftJce and Telephone fltChaDae 
8t Cbarkhi Dadri (XIJI-4.3.86). 
38tJ. 

CHARLES SOBHRAJ: 

Dbmisul of Tihar Jail offidals at tbe 
behest of Charles Sobbnlj (XVI-
9.4.86). 97. 

E&c:ape of Charles Sobhraj from Tibar 
Jail (XVI-9.4.86), 33·34. 

Extraditloa of Charle5 Sbobraj to 
Tbailand (XVII-7.S 86), 211·212. 

Late telecast regarding escape of Charles 
Sbobraj from Jail (XVI-21.486), 
59·60. 

CHEESE: 

Cbeese from non.aaimal rennet 
(XIV-IO.3 86). 290. 

DeYaiopment of Vegetar-ian Cbeese by 
NDRI (XVII-28.4.86), 133-34. 

U50 of Animal Ruoet by Cbeese 
M8IIIIfactunm (XV-27.3.86), 79. 

( ClnEF MINISTERS: I Report on Corruption cbe,... apinst 
Haryaoa Chief Minister (XllI-
5.3.86), 29. 

CHEMICALS : 

Chemical Uoft enpged In produclnl 
Cbemicals for matiq DttltJral Gases 
fit ror use (XVI-15.4.86), 44-45. 

Establisbment of Aromatic Complex 
at Sa~empur, U. P. (XV-8.4.86), 
no. 

Growtb io production of Eagineerina 
lood., chemicals and pharmaceu-
tical, (XVII-6.S.86), 192.95. 

Implementatio. of Tiwari Committee 
report on PoisonoDs Chemicals 
(XIV-ll.3.86). 83·8S. 

New chemical based industry io Tik .. 
mgarb (M.P)-(XIV -11.3.86), 146. 
47. 

Setting up of Phenol Project at Cochln 
(XV - 8.4.86). 97-98. 

SelttiJq up of Petro-chcmicaJ unIts 
(XV -8.4.86), 160-61. 

Special Scbemllll for EJtport of Cbemi. 
cal, (XV-4.4.86), 306-307. 

CHEMICAL FACTORIES : 

Report of Expert Committee on Haza-
rdoas Cbemical faclories in Delhi 
(XIV-17.3.86J,73.36. 

CHEMICAL PRODUCTS : 

Export of cbemical products (Xlll-
21.2.86), 42.43. 

CHEQUES: 

Al'Poiotment 0)( 'SK.YPAK' as SBl 
courier for collection and clearance 
of outstation cheques (XIII-
28.2.86),42-43. 

Bank Cbarces oa Drafts 1Ul,j Cheques 
(XVIl-2.5.86), 270·71. 

CHILD DEVELOPMENT: 

Approval to New Integrated Cbild 
Development SCI'vi<:es Projects 
(XV-3.4.86), 189· 92. 



SUBJECT IN&!X 

Survey hy National Imtilule of Public 
Cooperatian and Child Develop-
ment (XV -3.4.86), til. 

CHILD DEVELOPMENT SERVICE 
PROGRAMME, INTERGRATED: 

Integrated Cbild Development Service 
Programme in KarnatUa (XVI-
10.4.86). 191·92. 

CHILD DEVELOPMENT SERVICE 
UNIT(S) : 

I.C.D.S. units functionlnl in Rajasthan 
(XVI-IOA.86), 194-95. 

CHILD HEALTH : 
Settinll up of National Institute of 

Child Healtb (XV-31.3.86), 164-
65. 

CHILD HEALTH SCHEME: 

Family clinic: and intearaled c:hild 
bealtb scbeme of Cocbln Naval 
Base (XV -2.4.86), 171·72 

CHILD LABOUR: 

(XtII-4.3.86),273.T.4 (XIV-17.3.86), 
36. 

Ban on Cbild Labour (XV-24.3.86) 
34·3'. 

Legislation on Cbild Labour lXIV-
10.3.86), 310. 

Meeting of Central Advisory Board 
cn Child Labour (XIV-IO.386), 
248·254. 

Pilot project on cblld labour (XVI-
21.4.861.168.69. 

Need to adopt immed;ate measures to 
cbeck exploitation of child labour 
in the country (Und.er Rule ,77) 
(XV-7.4.86),257. 

CHILD LABOUR BOARD: 

Child labour boards in Stale (XIV-
17.3.86). 79. 

CHILD MARRIAGES : 

Step:. to cbeck Child MutiaaeJ{XlV-
18.3.86}. 72-73. 

CHILD WELFAIUl COUNCIL: 

Pro~ lor Workinl Cbildren by Dt~ 
, COllllCiI of Cbild Wellare (XIU-

4.3.86). 302·]03. 

CHILDREN: 

Adoption of Chi!dren by Poraiao" 
(XVII-7.S.86J, 95-96. 

Care of Orphan Children (XVlI-
7.5.86), 202-206. 

Child mortality hindrance in IaCCCl'tiac 
Imalllamily norml (XIV-13.3.86}, 
252.53. 

Deatbs of Children due to Dlarrohoea 
and Preventive Measures (XIll-
6.3.86),217·19. 

EnrolmeDt of SCfST Cblldren of 
Elemelllary and Primary Leval 
(XVI-IO.4.86), 283-84. 

Free and compulsory education for 
children (XY-J.4.86I, 44-46. 

J:idnappinB of children in Capital 
(XYI-9.4.86), 136. 

Lack of remand bomes for childrell 
(XVII--30.4.86).26-30. 

~, 
Nu~ritional slat us of children and- , 

women (XIIl-63.86). 115·16. 

Project for Work ina Children by Deihl 
Cooncil of Child Welfare (XUI-
4.3.86). 302·303. 

Proposal 10 frame a comprcbonsive 
"Child Safety LeBialallon" I.XVI-
24.4.86). 57.58. 

Sale of Cbildren in Orissa (XVII-
6.5.86), 31. 

Scheme for Welfare and Productioa 
of Dilllre!Sed and uploited Womcll 
and Children (XIV-20.3.86), 93. 
94. 

Steps to Rehabilitate Destitute Child. 
ren (XVr-23.4.86), .209. 

Tube babies and queue of cbildle .. 
couples (XIV-13.3.86). 252. 

United Nations International Childr.'s 
Emeratncy Pund Report on StatUI 
of ChildlOO (XIll-27.2.86), 61..(i2, 
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Welfare scbemes for cblldren (XIV-
ll.3.86), 271-72. 

Workshop on Child Survival and 
Developmcnt (XIlI--·27.2.86), 171-
72. 

CHILDREN BOOK TRUST: 

Guidclines for choosing LangualCs of 
Books publiah!d by Cbildrtn Book 
Trust (XIV -20.3.86), .126. 

CHILDREN'S LITERATURE: 

Suggcstion to sct up AutoDomous 
Orgaoisation (or Cbildren's Litera-
ture (XV-3.4.l986), 191. 

CHINA: 

Agreement witb CbiDa to modernise 
tbeir Cllment Plants (XIV-
18.3.86), 142-143. 

Assistance for Dairy Devclopment 
Pro.kct in Cbina and Srilanb 
(XIlI-4.3.86). 262-263. 

China's baNc in Indian Ocean (XV-
2.4.86). 45-46. 

Compensation for Indian Mission 
property acquired by China (XVI-
16.4.86), 108·109. 

Heavy water from China 10 India 
(XV-2.4 86), 207. 

Increase in Indo-Cbina Trade (XIlI-
28.2.86), 60. 

Inliian Territory under Occupation 
of Pakistan lind China (XV-
2.4.86). 99-100. 

Indo-China Relations (XIII-5.3.SD), 
132·33. 

InYC&lil!alion inlo the mY8tery of a 
secret mission to China (XVI-
23.4.86). 186. 

Participation by India In tbe meclin, 
at Beijing regarding MFA talks 
(XVI 11.4 86),314·16. 

Reported China', Aid to Terrorist 
Movement iD Punjab (XVI-
9.4.86), 14-18. 

Trade Dclcaation to Cbina (XVJI-
2.5.86). 1J8-1l9. 

Tr.de1r1tb China (XVI-9.4.86), 180. 
US Naval Know·how for Cbina 

(XVII-7.5.86), 49·50. 

Visit of Cbinese Steel TocbDologists 
(XVII-S.S.86), 16),65. 

CHINESE ARMS: 

Cbinese arma to TNV fbroulb Dana-
ladesb (XVI-23.4.86), J~J9. 

CHIT FUND COMPANIES : 

Chit fuod companies fUDCtioIIiDI in 
Delbi (XV-21.3.86), 90. 

Chit PundCompanies in India (XV-
4.4.86), 57·59. 

CHITRAMALA : 

Telecast of Malayalam Films in 
Chitramala (XV - 7.4.86), 1SJ.S4. 

CHITTOOR: 

Setlint up of T. V . Rclay Centre at 
Ha,sley Hill, Chitloor Diltrlct 
(XV-7.4.86), 61. 

CHITTOROARH : 

Need to connect Chittorgarb in Ra,iu-
than witb the Va~udoot Service 
(Under Rule 377), (XVI-24.4.86), 
298. 

Need to take neccssary measures to 
preserve SaJai Trllu in Cbittorgarh 
Rajasthan (Uoder Rule 377). 
(XVII-7.5.86), 328-29. 

CHITTORGARH FORT: 

Preservation of Chittorgarb Fort 
(XVI -104.86), 192-93. 

CHLORIDE GAS: 

Leakage of Cbloride Gas from Bom-
bay Mineral Corporalion Plant 
(XV -24.3.86), 297. 

CHLORINE: 

Chlorine storage tank of Mineral and 
Metals Factory at Chavara, QuUoo 
(XVI-21.4.86), 104. 
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CHLOROQUINE PHOSPHATE: 
Product/oil of Chloroqwoe Phosphate 

(XV-I.4.86). 175-76. 

CHRISTOFFEL BLI"lDNESS MISSION: 

Funds allottetfto lod,a by CbristofFel 
Bliodness Million (X1V-13.3.86), 
~60. 

CHROME PLANT: 

Settins up a Charge Chrome Plant .t 
Brahmanipal io Cuttack. Orissa 
(XV -7.4 86), 220. 

CHROMITE MINES: 

Need to abolish cootract system 10 
Cbromite miDes to Orissa. (Uoder 
Rule 3n). (XVI-9.4.86), 224-1.5. 

CIGARETTES: 

Appro .... l for new clg.rette br.nds 
(XVI-2S.4.86), 88·89. 

Approval of surface. designs and 
price of ci,.rettes (XVI- 11.4 86), 
321·22. 

P.1I in sale of cigarettes due to hike 
in Central Exciae (XV -21.3.86), 
260-61. 

ITDC Hotels in Orissa in Seventh 
Plao (XVI- 7.3.86), 28·30. 

levy of ElrCise Out) on cigaretles 
(XVlI-25.86), 207. 

Mea,ures to control cisarette 5IIlok-
inl (XIII- 6 3.86). 86-&7. 

DEBATES 

Need 10 consider Ibe Policy of levyilll 
excise duty on articles of mau coo-
5urnplioo like 'Paan' and cl,areUes 
.nd to streamline the procedure 
regarding grant of clearance to oew 
brands of ci,arcltCi. (Unlkr Rule 
377) (XV -1.5.3.86), 298·99. 

CIGARETTE COMPANIES: 

Clearance of Applications of Mulli-
national Cigarette Companies for 
Capilal Issues (XVI-Il.4.86), 201-
202. 

Raid, on Cisarette Companies 
(XVU-:U.86),99-101. 

CIGARJ!TTE PACTORY : 

Sellinl up of Citare... Pact.ry I. 
Central Coastal Andhra (XVII-
6.5.86) 220. 

CIGARETTE PACKETS: 

al.reue P.ckets under Welshtl aD4 
mealures Act (XV--4.-4.86). ,1. 

CIRCULAR RAILWAY: 

DeJay in Circular Railway Project 
(XIU-6.3.86), ~S.206. 

CITIES: 

Green belt tn cities to maklta/a ecolo-
Ilcal bat.llec (XVI- 21 .•• 86), 62. 

MilraUon to metropollt.n cities 
(XIV-17.3.86). 76. 

Sugsestion for uparad.tioo or cili" 
for bOUle rent allowance lXVI-
11.4.86), 276-n. 

CITJZENSHIP : 

Citizcoship to Sri Lebo IUtelesa 
persons (XIV-12.3.86), 122-123. 

Expulsion of Indians from Keny. 
(XVlI-7.S.86), 222. 

Grlnt of Indian Citizelllhip (XVI-
16.4.86), 177.82. 

CIVIC AMENITIES : 

Need (or providio& the rOlideDts of 
Secunderabad Cantt .• rt. Wilh tb, 
basic civic amenities (UDder Rule 
377) (XIV-IO.3.86) 342-43. 

CIVIL AVIATION: 

Development of Civil Aviation (XlII-
27.2.86), 79-80. 

CIVIL CODE: 

Translation of Civil Code la Goa 
(XV--2S.3.86), 196. 

CIVIL DEFENCE : 
Civil Delence in States (XVJI-

7.5.86), 131. 
CIVIL SERVICES: 

Maximum api limit for Civil Senicea 
Examination <x1II-26.116), I". 
191. 
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CIVIL SERVJCBBXAMINATIONS : 

Medical Sciencc Subjects as Optionals 
lar Civil Service Examinations 
(XVI-16.4.86), 97.99. 

Upper Ale Limit for Civil Service 
Bumination (XIV-12 .. 3.86), 1·8. 

CIVIL SUPPLIES CORPORATION: 

Proposal for establishment or Civil 
SUppli,5 CorporalioD iD ADdaman 
aad Nicobsr Islands (XVI-
15.4,1l6). 6Il. 

CLAIl5IFICATlON OF CITIES : 

Represeotatioo Re,. UPlradatioD of 
Cities tXIII -21.2.86), 173-74. 

CLEANING OF GANGA: 

Poland', offer for cleanio, of river 
GaOla (XIIl- 26.2.86). 110, 

CLINICS : 

Clinics with AdmiDoceDtesis facilltie. 
(XVI-17.4.86), S4. 

~ CLOTH: 

AlJe.ed misappropriation by ICllina 
power loom cloth as luindloom 
cloth at EXPO·86 (XIV -14.3 86), 
178-79. 

I!llport/lmport of cloth and ,Brmeots 
(XIll-28.2.861. 116·17. 

GuideliDes ror dislributionof cODtra-
I~ cloth (XIII-21.2.86), 165. 

Ollidelinel for ipue of JaDala Cloth 
(XV-213.86), 172. 

Norml for lupply of controlled cloth 
by NTC (XIV -14.3.86). 83·84. 

Production and consumption of cloth 
(XIII-~8.2.86). 46-47. 

Productioo and demand of clotb 
produced io NTC Mills (XIV-
14.3.86). ~6. 

Production aod distribution of Jannla 
Cloth (XUI-28.2.86). 88-90. 

Productioo of cloth by NTC (XVJI-' 
. 2.5.16), 400-41 .. 

Production of Janata cloth by Hand· 
loom Sector. (XIV-14.4.86), 111· 
12. 

Requ.rement of clotb (XIlI·28.2.86), 
64. 

Stock Pi!ina of Yaro Ind Clotla 
(11.4.86). 139-40 .• 

Supply of cheap cloth to poor peopl. 
(XfV-14.3.86J, 179. 

Supply of Raw Material 10 WOIV'rI 
for Production of Jaoata ciolb 
tXIV -14.3.86), 203·5 • 

Transfer of productioo of Janata cloth 
10 tbe Haodloom Sector (XfV-
14.3.86). 166.67. 

CLOVES: 

Import of Cloves (XVI-11.4.86). 82. 
(XVII-2.S 86). 41-44. 

Long Term Procurement Price for 
Cardamom and Cloves (XIV-
7.3.86). 209. 

Production of cloves. (XVI-21.4.86), 
95.96. 

COAL: 
Approval to coar mioiog projects 

(XV-S.4 86). 100·102. 

Ash percenta,e of coal from oPen 
cast project of Bharat Cokiog Coal 
Ltd. ,XIV-ll.l.86) 131·32. 

Coal burniog technologies (XVII-
6.5.86). 122.23. 

Coal production by Easlern Coalfields 
Limited (XVIl-6.S.86), 54. 

Coal project. shelved due to 000-

availability of World Bank Loan 
(XV -14.86), 283·84. 

Coal Reservcs in Compariaoo to 
other Countries (XV -8.4.86), 281. 
82. 

Coal Slurry Pipeline Project io Gujaral 
(XIV-18.3.86), 215.216. 

Complaints from Cbandrapura Ther-
mal PlaDt of D.V.C. rcaardina 
quality of COl) (XVIl-29.4.U>, 
206. 
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Computerisation of coal projects 
(XIV-HI.3.86). 170. 

Consultation witb State Elcc:tricity 
Boards for increasing Coal Prices 
(XVII-29.4.86), 161 ~161. 

Contractor system in raising of Coal 
in Eastern Coalfield. Limited 
(XVII-65.86), 39. 

Decline in production of- superior 
grade coal (XVI-IS.4.116). SJ.51. 

Demand and Supply of Coal (XI V-
H.386), 69.70. 

Deposits of Coal near Jayanti Colliery. 
Bibar (XIV-18.3.~). 67·69. 

Dctermioation of Weigbt of Coal at 
tbe Destination (XV-2S.3.86). 180. 

Effect of increase in coal price on ead 
OllCJ'S (XV -l.4.86), 162-M. 

Escalation in COlt of coal due to 
absenteeism aDd overtime (XVIl-
29.4.86), 207·208. 

Exploilation of Coal in Sorendra 
Nap, District (XVI-IS.4.86) 
12·14. 

Extraction of petrol from coal (XV-
1.4.86) 54-55. 

lIIoial Coal Mining in Jqubar and 
Khat Jasasbar areas in Blbar (XV-
11.4.86), 

IIIeaal Trade in Coal (XIV -18.3.86), 
31·33. 

Import of Coal eXVI-lS.4.86), 109. 

ImflOft of coking coal (XV -7.4.86), 
194-19S. 

Imported cokinl coal Iyjol at P ..... 
dip Port (XVI-5.S.86), 214. 

Improvement of Coal minins practices 
(XV-8.4.86), W-12. 

Increase in price or coal (XIlI-
25,2.86), 106. 

~lido-France aar.:emenl for eo-oper. 
ation in coal seclor (XIV-18,J.86). 
176·77. 

Lou. Incurred by Sin,lirenl Collieriel 
(XV-25.3 86). m·S8, 

Low seneration of power/II Talchct 
Power Plant doe to Inadequate 
coal supply (XIV-18.l.B<i), .~. 

Lucrative coal miniol in 1a1oliaHiII. 
(XV-8.4.i986). 110. 

Measures to raile coal outpot and 
productivity (XV-S.4.86J, 1~'7·S8. 

Miniaaof. Coal Deposit. in G~ar.r 
exV--l.4.86). 123. 

Performanec of mecbnical eoa.lhand. 
ill& ayatem of Tuticorin Thermal 
Plant (XIV-II3.86). 151. 

Performance of SinaarClll Col:llet:/,CI 
Compaoy Ltd (XY·_·2S.3.86). 53. 

Permission to TISCO 10 imPort Lime-
sloue and CoklDS Coal (XVl-
21.4.86), 250·51. 

Permission to Tamil Nadu Electricity 
Board 10 import coal ftom Austr· 
alia (XV-2S.3.86), 145. 

Production and Requirement of Coal 
(XV-H.4.86), 17()"'71. 

Production of Coal ex JI[._. 25. 2,86), 
J08. (XIY-IS.3.8/i), 38·39. 

(X V-25.3. 86), lJ.6. 

Produclion 
Collieries 
147-48. 

of coal 
Ltd. 

~ ,. 
by Sinpreni 

(XV-·II.3.86), 

Production of oil from coal (XVlJ-
·6.S.86), 102·03. 

Production lar.:01 of coal (XV-
l.4.86), 64-65. 

Production target of coal aad IIp!tc 
(XVlI-6.$.86I. 48-411. 

Production Tarlct ~o( coal dvriat 
Sixth Plan (XV-25.3.lI6l, 263.2(i5. 

Proposal from Orina 'I'() Jftc ...... 
royalty on coal (XV!-.--lS,486) 
281·82. ., 

Propoql to increase Ptoduaioft of 
coal durin, Seventh Plu (XV-
25.3.86},61, 

Qualily or Coal lupplitd CO NTPC 
SbaUI N .. ar. KOIl (XVn-
29.4.86), 39-40. 



. Q\IIIiU- O,r f-'roejuctiAl of sor~ CRke 
'. (XV-1.4.86.), 161-62. 

Representation regarding ml\ll1aollg('· 
ment In Bharat Coking Coal Ltd. 
CXVIl-29.4.86), 82 83. 

Request from Aodhra Pradetb for 
development of coal resources 
oav ...,.,11.386), 9')·100 

Revision in rate of Royalty OD Coal 
ia 0riH8 (XVl~15.4.86). 229,30. 

Rise ia price of coal (Xl 11-25. 2. S6). 
47. 

Schl:rQ(' to 8118Q.1CDC 0;;011 production 
. (XV-2S.3.86) •. l{l6. 

Schemes for transportation of coal 
by Slurry Pipelines (XV-I.U6), 
5J·SI, 

Seltiu up of Piiot Project fer obtain· 
ing fuel from coal lXV-1.4.86), 
129·38. 

Shortaae of coal supplies to Tbermal 
Power Station (XVII-29.4.S6), 
286·287. 

Sftott!lgc 'Of soft ~oke for domestic 
purposes (XV-1.4.86), 43·44. 

Shortfall In coal prodoctloo io Coal 
India Ltd. (XVlI-6.5.86), 311·~9. 

Subltltute for coal (XVH-6.S.86), 
188·91. 

Supply of coal and power to northero 
811ita (XIV -18. 3.86), 174-75. 

Supply of Coal by Bharat Coking 
Coal Limited (XV.~25.3.86), 57·59. 

Supply of Coal by Mand Thermal 
'Power Station (XVII-6.S.86', 

13l. 
Supply of coal through PDS under 

Twenty Point ·Programme (XVll-
2.S.86.l, 104 •. 

Sopply of Poor Quality o( coal to 
coosumelS (XIV -18.3.86).85-86; 

'Iobu strike by workerl In Coal' 
lndu$try (XVU-6.S.86). 215·18. 

T~in.:'" of·o6almaaagement pUrI-
2S.2;86).S6.; 

Transportation of coal by aailway • 
(XIII-6.3.86), 139-40. 

Transportalioo 01 Coal from Bokaro 
open Mines to Karpli Coal Wash· 
iog Plant io Giridib by Cross 
Country Transport System (XVII-
29.4.86), 107·108. 

Use of wood for· manufacture of 
Coal (XVI-9.4.86), 152~53. 

Washoery at abBeatpor Coal Mines 
of Central Coalfields Ltd. (XV-
1.4.86), 96·97. 

DEBATES 
Fixatloo of price of 885 supplied for 

power aeneralion at Uran, Maha. 
rasbtra 00 coal equivalent basis 
(Under Rule 377) .(XV~) .4.86}, 
308, 

Need for arranging adequate aupt)lies 
of coal to industries and small 
scale units in Orissa (Under Rule 
377) (Xm - 25.2.86), 36!l. 

COAL COMPANIES: 

Creation of coal companies IUId 
Divisions (XV -1.4,86), 158·59. 

Nationalisalion of coal companies' 
(XlII-25.2.86), 205-207. 

COAL EXPLORATION: 

Undertakin, of coal uploration 
. work in collaboration with USSR 
(XIH-2S,2.8f.), 139. 

COALFIELDS: 

Employment to focal persons In 
Soulh Eastern Coalfields, Bilaspur 
(XVII-2904.S6), 215.216. 

Exploration of New Coal Fields 
(XV-l.4 86), 143-44. 

'I'bef, of Coal from Soutb Eastern 
Coalfields, Bilaspur (XVlI-29.4.86), 
216-217. 

COAL INDIA LTD: 

Anticipated PrilfitlLoJS of Coal India 
Limited (XV-25.3 1986), 232·233. 

AppoiDt.mcnl of Private Consultants 
by Coal India Limited (XVl-
15.4.86), 139. 



Clurlol of Pltllead stocks at Coal 
India Umlted (XV-25.3.86I, 
ISO-lSI. 

Coal atoleri from companies of CIL 
(XIV -18.3.86). 2QI-202 

Pinancial implication to iACrease pro· 
duction in Coal India Limited (XV-
25.3.86), 279-280. 

Financial Performance of Coal India 
Ud. (XVIl-29.4.86), 202. 

Formation of two mor..: subsidiaries 
under Coal India Limited (XIll-
4.3.86). 563-564. 

Lapse~ in Coal India Ltmited (XVlI-
29.4.86), 88-&9. 

Loases in Coal India Limlicd (XIV-
)8.3.86), 1-5. 

New Projectt of Coal India Ltd.(XV-
1.4.86), 202. 

Performance of Coal India Limited 
(XlII-4.3.86). 386-388. 

Projects undertaken by Coal India 
Limited (XVI-lS.4.86), 277. 

Proposal to lOt up committee to 
inquire into 10iSCI of Coal India 
Ltd. (XV -25.3.1986), 169-170. 

Report of Coal India Limited on Pro-
duction of Synthetic: Liquid Pu,," 
from Coal (XIII-2S.2.86), 135·136: 

IIlaortfall In Coal Produc!ion in Coal 
India Ltd. {XVII-6.S 86), 38-39. 

Weedin. out of inefficient personnel 
in Coal India Ltd. (XVIl-6.S.86), 
SO. 

DEBATES 

Increasing and Rccurrtlll Losses in 
Coal India Limited (Dil.) (XVIl-
30.4.86). 31M2. 

CQAL INDUSTRY: 

Modernil8tion of Coal Indultry (XV-
8.4.1986). 264. 

Outcome to Joint BipartIte Conaulta. 
tJ\r. Committee for Coal Induatry 
(XV-l.4."), 126-27. 

Worker'. plJ1lcipatioa 10 Uaaqcmea' 
of Coal JlldUltry (XV-I.4."). 
14S-46. 

COAL NINES: 

Ac:c:ideatl i. Coal Mi... (XIV.....; 
)0.3.86). 31S. 

Approval to coal mbain. preject. 
(XV-S .•. 86). 1OG-1Q2. 

Bokaro ADd ~ 1IIi.. uDder 
CeDlral Coalfielda LId. (XVII-
6.S.86), 31-32. 

OpeD casl mille near lia" Xumardh.bl 
Colliery Klpuara area of liutera 
Coal4elda LilDite4 (XVII-fi.S.I6). 
127-3. 

Undlrarocuul fir. ill Billar Coal 
MiDel (XVII-6.S."), ]47-41. 

COAL MINE WOR~BJt.S : 

Call for olle da, tok" Itrike by co.l 
mine workerl (XIV-lI.U'). 
242-43. 

COAL MINING: 

Illegal coal miDiq at CII&.lIwa a .. 
Balumatlt Blockl of PaJama Db· 
tricI, Bihar (XV -1.4.16), 151.54. 

Introductioo or EJectrolllc AppH~do •• 
lD Coal Nioio. In CoII.borauo. 
witb U~. (XVn--6.5.16), 231-32 

COAL PRICES: 

Effect. or hike ill coal pricu (XlII-
25.2.16). 163-;64. 

ElI·mine .... d price of coal (XIII-
4.3.86). 400-401. 

Low cOlt ICOllom, ill illdDltria 11M 
to rill ip coal price (XIU _ 
2S.2.86). 230-231. 

COAL TllANSPORTATION : 
TraJUportatioD of coal t1troup Bell 

-N' Waaon. (XVI-l7.".86). 197. 

COAL WASHERIES: 
Mo6ern.ution or Coa' Wuberl .. 

(X1II-25.2.86). 154-1SS. 
Setdna IlP of N.... w...,. ror 

wulaiDa NOIl-Coki .. CeaJ (XIV-
11.3.16).171. . 



ceAL ..,.I.KEIlS : 

Toke. strike by worker. i. Coal 
Industry (XVII-'.S.86), 215·11. 

OOAST GAvaDS : 

Ceut GaanI Station' on Kerala 
Coast (XVn-7 5.16), 199. 

I!.foreaaellt of Discipline amODlI! 
Coast Guard Perlonn.1 (XVI-
23.4.16), 70-72. 

PlriDt oa Indian trawlers by Coalt 
Guarch (XVI-9.416), 117-118. 

DEBATES 

Need to atablisb a ,chain of Coa .. 
Guard Sta'ion. an aloDl tbe 200 
mil. of sea eoast of Orilla (Under 
Rule 377) (XIV-17.3.86), 226-27. , 

COASTAL RAILWAY: 

Dive-Uan .. lora Coastal Ilailway 
(XIV-20.3.86).76-77. 

COCHIN: 

Ammonia storalll tank It Willinpon 
bland, Coc:hiB (XIV-17.3.86), 85 

Broadc:astia, atatlon at Cocbia (XVI-
21.4.86) 223.24. 

Coc:bin exPOrl Proceasinl Zone (XV-
4.4.16), 260.61. 

CODItrUc:tlon of Civil Airport at Co-
chill (XlV-20.3.86), 133. 

Dama .. of Rice stored In LlC Godo-
wa. in Cocbln (XIII-28.2.86), 171. 

Development of Cocbin Airport 
(XIV - 20.3.86), ISO. 

Expansion of Airpol1 It Cacbin 
(XIV-20.3.16).45-46. 

elpa.naion PrOll'amme for Modern 
Food (Iodie) Induslri. at Coebin 
(XIII-21.2.86). 125·26. 

Flitht. bet_ell Delbi-Cocbin via 
Goa (XV-3 I. 3. 86), 182-83. 

Mittllll pestal bqI from Air Sorttnl 
Olk., Cochlll (XVIl-29.4.86}, 67· 
68. . 

Non-Transrer of Land Holdiul Den-
lopmest of Cocbin Airport (XIV-
20.3.86), 56·S7. 

Print ina Centre under DA VP in Cachi. 
(XVI-21.4.86), 141-42. 

Proposal to start International llarke-
tiDI Centre at Coc:bin (XV-
21.3.86}, 284. 

Sellin, up or Phenol Project at Cochl. 
(XV-8.4.86),97.98. 

DEBdTES 

Need for stocking steel material at tbe 
yard of Steel Authority of Iodia 
at Wellington Island, Cochin (Under 
Rule 377) (XV - 8.4.86) 299. 

COCHIN NAVAL BASE: 

Family clinic Bnd Intearated cbil4!J 
health scheme or Cocbin Naval 
Base (XV-2.4.86), 171-172. 

Rqularisation of CIlual employees i. 
Cochin Nlval Base (XVI-23.4.86), 
I6~ , 

COCHIN PORT: 

Commissioninl of transfer cranes at 
Cocbin Port (XVI-24.4.86), 126-
27. 

Repllcement of the old Mattluchery 
Bridge at Cochin Port (XVI-
17.4.86\, ~26. 

Strikes at Cocbin Port dUrinl 1985 
lXVI-I0,4.86), 117. 

Tea Auc:tion at Cochin (XllI-
21.2.86), 267. 

COCHIN REFINERY: 

Enquiring committee on fire accident 
at Cochin Refinery (XV -1.4.86), 
227.28. 

Fire Accidents in Cachln Refinery 
(XVI-IS 4.86), 21·32. 

Import of Technology for Safety 
Measurel at Cochin Refinery 
(XVI-lS.4.86), 277-79. 

Proposal of U. S. Oil Compaoy te 
quit Cochiu Refineries Ltd. (XV-
25 .3.86), 231·32, 



Safet, mellOTCI for oil pipes -in Q)ebin 
Oil Rcfinery(XIV-ll.l.86). 
189. 

COCKIN SRJPYARD: 

Crisis in Cocbin Sbipyard due to lack 
of -orden (XIII-17.2.86), 229·30. 

Foriego Collaboration wltb Cocbin 
Sbipyard for Building of Sbips 
\XVI-17.4.116). 82. 

Loss Incurred by Cocbin Sbipyard 
(XVI-I 0.4.86), 221. 

Prob~m ·of aecucioa work it) Cocbin 
Shipyard (X1Il-27.2.S6), 45.46. 

Tarcets sel for Shipbuildina and sbip 
repair in Cocbin Shipyard (XV-
27.3.86), 95. 

COCHIN UNIVERSITY 

Cooycnion of Cochiu UniYeraity inlo 
a Centrc for resclrcb studies{X Vl-
24.4.86), 25l!. 

COCOA: 

Production of Coc~ PI tbe .country 
(XV-7.4 86),. 183·84. 

COCOUNT: 

Appearanc.: of new diseasc in oil palm 
and coconut (XVJ-l1.4.86), 167. 
68 .. 

Assistance to Coconut Growers in 
KeTala to remove root wilt affected 
palms (XVI-21.4.86), 237·38. 

Coconut Huak Co&lrol Act (XV-
8.4.1l6).78.79. 

Coconut producllo8 In Nortb EI.' 
ter? States '.XV-24.3.86). 47.49. 

Cost of Prod1K:fion -of Coconut and 
Copra (XfIf-4.3.86), 242. 

Developmllnt of Tislue. Culture Tecb· 
nique in Coconut by CPCRI 
lXVII-5.5 .. S6), 129. 

EapcndituN of Coconut Development 
(XVJl -5.5.86), 25l-S5. 

Pan in price of Coconut (X V 11-
5.5.86),177. 

fall in Price of C0Cv8Ut' ahd &,pr. 
in Andaman and Nicobar 1~land. 
(XV -'-:31 ~3.86). 296-7. 

Fixation of Procurement Price lor 
CtX:onul by Commblion for· Api. 
cultural Coatf aod PrjeD. (XVII-
5.1.86), 177-78. 

Meuures fot '8tablisa&i~ _ ·eeconut 
and . coconut oil pric:cl (Xlll-
28.2.86), 120-21. 

POllul.ri.ation 4)f Cocoeut Md its by. 
p~UCU (XIV-17.H6), 116. 

Production of Coconut. in Kerala· 
(XIlI-4.3.86), 132·133. 

Production of Coconut ~IiD" 
(XV-3i.3.86), 55·$6. 

Production of Coconut seeillina in 
Oriasa (XV-7.4.86), 202-03. 

Protec!ioo 10 Coconut .rowe",,{,Xlll. 
4 3.86), 251·2S2. 

Rcsoarcb on bollliDI of Coconut 
water (XVI-21.4.86), 27%-13. 

S~beme for devclopmeot of Coconut 
in !Gerale (XVI-2.IA.86), 252-53. 

&:bcmc to bell' Cocoout Grower in 
tbe eyent of faU 10 . COl:ODUI pricea 
(XllI-4.3 86), 130·131. 

Settin8 up Coconut Tecbltolou De-
velopment Centrel (X V 1-21.4.86), 
253. 

8!1pport price (or Coconut paid, by 
. NAFED (Xu[ -:-4.3.86). U8,19. 

COCONUT BOARD ;. 

Coconut Cultivation Development 
Schemes IIDdertallen by Coconut 
Board (XIV -17,3.86), 162-6,. 

PiaaDcial aUocatioD to COcoo'at Board 
(XIU ...... 4 3.86). 108·20'1. 

COCONUT GROWERS:. 

lrri .. ll08 faci1kles to Cocoaut atOlli" 

era in K~lIla dNlaa SWIa ·.'iBnd 
SeveDtb Plan _ (X VI-21A."), 130. 
ll. 



CQCONUT OIL: 

Import of Cdconut oil (XVII - 2.5.86), 
149-50. 

Measuros for stabilisation of Coconut 
and Coconut oil prices (XIII-
28.2.86), 120-21. 

Popularisation of consumption of 
coconut oil for Non-odible purpose 
(XIII-28.2.86), 132-33. 

Sale of Coconut 011 at subsidised rate 
(XIV - 7.3.86), 222. 

COCONUT TREES : 
• R&D on diseases alfecting coconut trees 

in Kerala (XIV-17.3.86), 61-69. 

CODE SYSTEM 
Pbonetic Code system to replace 

Identity Card system (XV - 2.4.86), 
201. 

COFFEE 

Advertisement of Colfee on TV/AIR. 
(XVI-21.4.86), 107. 

A vai"ing or loan schemes of Colfee 
Board by small growers of colfee 
(XVI-11.4.86). 261. 

Demand for rile in Minimum Release 
Prices for Coffee (XIll-28.2.86), 
179-80. 

Fall in Coffee Price (XIII-28.~.86), 
19-23. 

Internal Sale and Export of Coffee 
(XV- 21.3.86), 279-81. 

Proposed scbeme for muimlsation of 
production of Coffee (XIV-
14.3.86), 255. 

Sale of Coffee to London based com_ 
panies at a lower price (XVI-
25.4.86), 230-31. 

Sal. of Coffee without auction (XVI-
25.4.86), 276-77. 

COFFEE BOARD : 
AvaiUnl of loan schemes of Coffee 

Board by Small growers of coffee 
(XVI-I 1.4.86), 261. 

CUring centres under Coffee Board 
(XVI-Il.4.86). 263, 

( 
I 

Proposal to strenltben financial bu. 
of Coffee Board (XV - 4.4.86), 
86·87. 

Reported Financ:al Problems of Coffee 
Board (XIV -14.3.86), 134-35. 

Rt"prcsentation of small farmers in 
Coffee Board lXV-21 3.86), 257. 

Sales tax oUlitandinl aaainst CoW •• 
Board, Bangalore (XIII-28.286), 
145-46. 

COFFEE GR.OWERS : 

Demands of Coffee Growers (XlII-
28.2.86), 57·58 . 

COFFEE HOUSES: 

loss incurred by Coffee .Houses 
(XVI-ll.4.86). 261-63. ' 

COINS AND CURRENCY NOTES : 

Action alalnst Hoarders of Coins 
and Currency NOles (XV-4 4 86), 
15-17. 

Counterfeit currency in circulatioD 
(XVI- 25.4,(6), 260-64. 

MiniDg of Coilis (XIII-21.2.86). 213. 
14. 

Outl!O (If Forell!n Exchange for 1m-
florted Coins (XIV-7.3.86), 31-33. 

Seizure of fake currency (XVI-
25.4.86). 138-39. 

Seizure of forged currency notes in 
Delhi (XVI-25.4.86), 189. 

Shortale of Coin (XlII- 21.2.86), 
142-43. 

Shortage of small coins and 011. 
rupee Dotes (Xm-21.2 86), 163-65. 

COIR BOARD: 

Annual allocation to Coir Board and 
Coir 100ds export (XIV-1I.3.86). 
173-74. 

Openin8 of more units of Coir Board 
in Karnataka (XIV-IS.3.86), 74. 

COIR GOODS: 

Explorinl new markets for export of 
coir looda (XIV-14.3.86). 177-78. 
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Export of Coir Goods from Kerala 
(XIII-2I,1.86), :m. 

Promotioo or Export of Coif (X V-
4.4.S6), 200. 

COla INDUSTRY: 

Coir Industry io Kera)a (XV _1.4.S,), 
87-S8. 

Development of Coir Iodultry 10 
Jeerala (XVII-29.4.86), 214. 

Production of Hop-yaro (XVIl-
6.5.S6), SS. 

COIR STORAGE: 

Development of Cold Slorage Capa-
city In Delbi <XVII-2.S.S6),71. 

Inadequate Cold Storqe Capacity 
(XIII-4.3.86), 244-4S. 

COLLECTORS: 

Special Recognition to lAS Officer. 
wltb Successful Tenure as Collec· 
tors (XV-2.4.86), 184. 

COLLEGES : 

C"",,,ulsory Physical Education io 
School, and Colleges (XIII-
6.3.86), 23-26. 

CeDltruction of Women', HoSlel, ID 
Colleges (XVI-I004.86), SS. 

Fihn Study Centres in CoJlqes and 
Universities (XVI-24.4.86), 177. 

Introduction of DecreeCoune in 
Electronics in B. B. Collqe, AsaD-
101 (XIV-20.3.86), 166. 

Proposal to .et up a Model Inter-
mediate Cellege al each Block. 
level (XV-3.4.86), 6~-6S. 

Restructuriol of relatioGship between 
.u..i1rcrlitiea alld .1IftiIia~d Collqn 
. (XVI-IO.4.S'). 162-63. 

Revi_ of criteria for U.G.C. develop-
aelltlP'llot:l to CQlletca ·(XIIl-
6.3.86), 122"24. 

UGC Scheme to Assist Col •• · 
Catering to the needs of SC/BTs' 
(XV-304.86), 187. 

COLLEGE TEACHERS: 

DeliaUIII of pay.mn. IAIl .""liac.. 
tlool of TeacheR of ;lIOlleall of 
Delbi from their couotrepan. In ... 

.' Ulliwn/ty Department. '(X V -
3.U6), 110-71. 

COLLIERIES : 

Mlacltmcnl of U oits of &andbe, 
Tbermalf'O'wer Station .. of Madb,. 
Pradeab Electricity Board wilb 
Collicrlea-(XV-I.4.86), ,15. 

Clolure of kat D~b 
Colliery (XV-IA.86). SS. 

Cleallfl of KeadUlKlth .Colllery of 
Bbarat Cokinl Coal Limited (XV-
1.4.1986), 123 -24. 

EMeil» lUi.lanee for development 
or collleriel in Aodbr. Pradesb 
(XV-I.4.86),53. 

COLONIES : 

Developulent charga In f'I!IUlariHd 
lIoloniel <X1II-4.l.86). 9),94. 

COMMAND AltEA DEVELOPMENT •. 
AUTHORITY: 

lW4_ of tJADA (XVU-30.4.86), 
ISI-S3. 

COMMEMORATIVE STAMPS : 

Commemorative Po"al Stampa zq.,-
ding CenUnary or !Aldiln National 
Conareu (XIV -18.3.S6), 55-"6. 

I>elUnd for i_c of .C-.norative 
Ponal StampOD Blnb CleDtenary 
of Sbri Valbbatan80da Guru (XV- '-' 
1.4.86),189. 

IIsue of CemIMmoraftve Poatal 
Stampe (XIV-H.3.B6), 108·09 • 

Illoe or post .. stamp in tbo lIIImOI"y 
of revered Sbri SaaarmaJi/ Gopa 
(XIV...-18.3.S6), 202. 

haue of ,8paeial Colallllllllonlive 
Postul Slamps durin, 1986 (XVII-
29.·U6). 1~161. . 



DEBATES 

Need to iuue a commemorative stamp 
in memory of Sbri Ram Prand 
B,IIIIiI (Undor Rule 377) XVl-
23.4.86), 230. 

Ur,enl slepa needod to protect lbe 
hi'loOri!: fort al K-luIf4a. Orina end 
to i.luo Commemorative pOilal 
~ in _mexy of "Jai 
Ra.ilwu" and "Buu Japbandllu" 
(XIIl- 26..2.86).292. 

COMNE8.CIAL PROGRAMMES: 

Euninp by Doordarsban throup 
Sponsorabip (XVIj- 28.4.86), 
6061. 

COMMfTTBt3S ANJ),·COMM1SSlONS: 

Action laken on Law Commission Re-
ports (XlIl-l5.2.86), 271_276. 

Appoinlment of a Hilb Powered 
Committee 10 look into the working 
of Institution imparlinl Industrial 
Safety Courses (XVIl-28.4.86), 
228. 

ApPointment of Commissions of 
Enquiry (XIV-123.86), 135-37. 

Appointment of Iud ... of Supreme 
. Court on Commisaions and Commi-
tleel (XV -2$.3.86), 222-221. 

Central Adviaory. Committee in Labour 
MInistry (XIII -4.3.86). 201. 

Commission to General Sales Alents 
(XVI-24.4.86), 256-57. 

Committee for implementation of 
Projects (XVI -9.4.86), 178·79. 

Committee·on miasin.,and 
ted -.001 carryiq 
(XVI -10.4.86), 320-21. 

_oaec-
foodaraioB 

Committee to review work of Depart-
ment of Ellplosives (XV1-lS.4.86), 
76-77. 

Dela, in Implementalionor ArjuB Sen 
Gopta Commillee Report 00 Public 
Sector Enterpriaoa (xvn~ 29.4.8tt), 
243-245. 

Ellpenditnre aD Matbew Commilsl0tl 
(XIIl-26.2,86). 204. 

Fixation of Procurement Price for 
Cocoout by Commission Cor AIl'-
cultural Costs aod Prices (XVII-
5.5.86). 177-78. 

Fixation of Prices of agncuilural pro-
duce loy Com minion lor Agricultural 
coat. and prices (XYIl-28.4.86). 
258·259. 

Joint Commission-of lndfa.ad ,Bohrine 
(XIV ~12.3.86), 84. 

Kapoor Committe. oltcontterftlten of 
oil (XIIf-4,3.86). 35-38. 

Mandai Commission Report for Public 
OpinicnJ. (XIII - 26.2.86). I H·II". 

Malhur Committee on AJJ~al>iao- of 
Kerosene to State aod Union Terri-
tories{X'VII-29.4.·86), 138-139. 

Ministerial Committee of· NAM for 
North-South Dia!oaue (XVII-
7.S 86), 39-'2. 

Non· Official Committees to imprOve 
working. of HOlpilals (XlII-
63.86). ]'SI. 

Patel Commissioo on Eastern Ultar 
Pradesh (XIIl-26.2.86). 9S. 

Proposal to set up committee to 
inquire into losses of Coal Jodia 
Ltd. (XV -15.3.86), 169-70. 

Proposal to set up committee to took 
into difficulties of Iraders and io-
dustrialist! (XIV -14.3.86), 212. 

Reaction of State Goveroments to 
Mandai CommiseiooReport (XlII'-
5.3.86). 27-29. 

Recommendation of Palmc Commission 
(XTII-16.2.86), 162. 

Recommendalien of BillifQIuai Comm-
itfee (XIIl-26.2.86). 1 '6-127. 

Recommendations or Som.lab Commi. 
ttee on 'No Industry Districts' 
(XV - 25.3.86). 102. 

Reconstitution of Commission for 
Aaricultural Costs And Prices (XV-

7.4.86) 72-73. 
Report of Commitlee appointed 00 

Imposina Tn on Eltpendilllnl 
(XVl-15.4.86). 19-Z1. 



sUB1ECT INDEX 

Report of Committee to evaluate self 
employment scheme (XVI-
15.4.86), 9~12. 

Reports of tbe Press Commission and 
Kuldi)) Nayar Commhtee (XVU-
28.4.86), 203-205. 

Report of working group on bendits 
and incentives to Tourism Industry 
(XVI-25.4.86). 215-18. 

Restructuring of Plannlnl and Imple-
lDC1Ilation set up for Poveety 
AlleYSalion Proarammes (XVI-
9.4.85). 119-124. 

Statutory Commillion for aafquardilll 
interests of investing public (XVI-
25.4.86). 189-90. 

..submission of reports by B.B. Slap 
aod Dr. O.V.K. RIO Committees 
(XIV-IO.386},3(J().301. 

Thabr Commission Report (XVI-
16.4.86), 217·18. 

Vacancies in Minorities Commis&ion 
(XVl-9.4.86~, 34-35. 

Various Committees for tbe develop-
ment of Himalayan Rqion (XVll-
30.4.86),166.67. 

Work done by Grievances Committee 
for Exporters, (XIV-14.3.86),lJ8.20. 

DEItATES 

Agjcultural aud Proceued Food Pro. 
duelS Export Development Autborlly 
Election to (XIV-14.3.86), 296-91, 

Bulineu Advisory Committee Eightee_ 
ntb Report Presented (XIII-
21.2.86), 500. 

Adopted, (XUI-25.2.I>O), 321. 

Nineteenth Re P01t-Pre~ented 
(XlII-26.2.86), 274. 

A40pted (XIIl-27 2.86) 274. 

Twenti<tb Report (X1II-5.3 86) 210. 

Twenty First RepoCi (XIV-IO.3.86), 
455. 

A40pted (XIV-I 1.3.86), 259. 

'twenty. Second Report-Presented 
(XV-21.3.86).457·51. 

Adopted. (XV -24.386), 350. 

Twenty.Third Report·Pre.euted (XVI-
25.4.86), 470. 

Adopted (XVlI-28.4.1986). 3(JS..06. 

Centre Advisory Committee for tbe 
National Cadet Corps 
EJection to (XIV-19.3.86), 183. 

Committee on AblnlCCl of Membera 
rrom Sittings of the HoUte 
Third Report (XIV~20.3.86). 187. 

Fourth Report (XVI-24.4.86>. 290. 

Committee on Governmeot Assuranctt 
Fourtb Report (XV - 4.4.86). 
337-38. 
Flftb Report (XVn-7.5.86). 28S . 

Committee on Official Lan,ua,e. 
electioD to (XVI-9.4.86) 220-21. 

Committce on Papers Laid on the 
Table. Sixth and Seventb Reports 
and MiDute. (XV-24.3.86), 344-45. 

Eijlhtb Report and Minutes (XVII-
29.486). 329. 

Nintb Report aDd Minute. (XVII-
30.4.86), 248. 

Committee on Petition •. 
Second Report and MiDutes-
Presented (XVH- 7.3086), 284. 

Committee on Private Members' BiHs 
and Resolutions 
Minutes (XVII-2.S.S6), 294. 

Committee OIl Private MemboR' Bills 
and Resolutions Eleventh Report 
Pre.eated (XIII-26.2.86). 268. 
Adopted (Xm-28 H6). 244. 
Twelfth Report laid (XIIl-5.3.86). 

199. 

Adopted (XIV-7.3.86). 348-49. 
Thirteenth Report prelented (XIV-

12.3 86), 178. 

Adopted (Xl V - 14.3.86). 379. 

Foorteenth Report.Prncnted (XIV-
19 J.86). 177. 
Adopted (XV-2J.3.86), 406. 
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FilreeQtb Report, Prescnted (XV..,... 
U.~.86), 364 .. 

Si_tenth RepGrt-Adopt~d (XV-
44.86), 408. 

Seventceotb Aeport.preaented(X VI-
9.4.86), 22.0. 

Eigbteenth Aeport PrcseDled (XVI~ 
24.4.1986). 289. 

Eighteenth Report-Adopted (XVI-
25.4.1986), 413. 

NJneteeotb Report-Presented (XVH-
3.0.4.86), 249. 

Adopted Report 
. (XVll-2.S.86), 34C).41. 

Committee on Subordinate Lesi~lation 
Fiftb Report (XIV-2.o.3.86), 187 .. 

Silltb Report (XVI-16.4.1986), 233. 
Sevcatb Report (XVII-2.H6), 294. 
Eilhtb Report (XVlI-7.S.86), 285. 

Committee on tbe welfare of Sche-
duled Cutes and Scheduled Tribes 
election' to (XV-24.3.86), 348. 

FOIIrth'Report and Minutes-Presen-
ted (XIV-18.3.86), 242. 

Nintb Reporl-Presented (XVI-
J 7.4.86). 230. 

Tentb. Twelftb &lid Fifteentb Aeport-
'. Presented (XVll~2S.4.86), 28.0.81. 

Eleventh Report-Presented (XVI-
2H.86), 335. 

Thirteenth and Sixteenth Reports-
Presented (XVII-29,4 86), :n8-
29. 

Pow1cenlb and Seventeenth Reports-
Pf0500ted (XVlI-30.4.86), 247. 

Recommendation to R.S. to elect 
Meinbera,(XV-24.3.86),348-49. 

Committee on' wC'fare ot Schedule 
Castcs and Scheduled Tribes 
Recommendation to R.S. to nom_ 
inate Members (XV-243.86), 
349-~O. . 

Reports of Study Tour. (XIH-
,.UeI). 199; 

Report of Study Tpurs-!aid (XV-
8.4 86). 296. 

Estimates Committee Statement.Laid 
(XVJ-25.4.86), 333. 

Twenty-Third and Twenty_fourth 
Reports-Presented (XIIl-21.2.86). 
292-93. 

Twenty-Fifth Report-Presented 
(XIII-263.86), 268. 

TwentY-Sixth and Twenty-Seventh 
Reports-Presented (XIlI-27.2.S6), 
273-74. 

Twtnty·cighrh Report and Minutes 
(XVI-21 486), 304 . 

TweDty-ninth Report and Minotes-
Presented (XVI-23.4.86), 224-25 

Tbirteenlh Report Presented (XVI-
10.4.86), 331-32 .. 

Thirty-Fint Report Bnd MiDute •. 
PresCiDted rXVI-i7.4.86). 229-30. 

Tbirty-Second Report and Minutes-
PreseDted (XVI-24.4.86), 2&9-90. 

Thirty-third Report and MiDutes 
(XVlI-3.o.4.F6), 246-47. 

Joint Commiuee on MeDtal Healtb 
Bitt, . ,]981 Report and Evidcnce 
(XVII - 2.5.86),295. 

Joint Committee on Offices ot Profit 
Second Report-Presented (XVI-
23.4.86). 22S. 

Public ACCouDts Committee. Election 
to ,XV-24.3.86), 346·347. 

Recommendation.to R.S. to nominate 
Members (XV-24.3.86), 347, 

Statement showing action taken by 
Government on the recommenda-
ticn contsined in chapler I of 6th 
Report (EiJhtb Lok Sabba) on 
conversion of VlTam&am Okla-
Porbandar Section (XVII - 30.4.86), 
246. 

Statement showing action taken by 
Government on recommendations 
ContaIned in chapter I of 18th Re. 
port (Seventb Lolr. Sabba) (lD 
replacement of Asse"ta on RaiJ1II,,),' 
(XVlI- 30,4 H), 246. 



Tweat,·PIftb: aDd Thirty Sneolb: 
Reports-Presented (XV-4.4.86). 
337. 

Twenlh-Sixth and TWefny SeveDtb 
Reporu-Presented (XIV-19.3.86), 
177. 

TweDty- Eight and Thirtieth aeperu 
(Presented) (X V - 21.3.86), 333·14. 

TWeDty-nintb and ThirtY'ninth aeport •• 
PreseDted (X V - 7.4.B6), 2S2. 

Tbirty..tirstantl Tbirty-aec:oad Report, 
Presented (Xl V -20.3.861• 186; 

Thirty.third aDd Thirty Pifth Report. 
-Presented (XV - 3.4.B6). 244. 

Thirty-Fourtb, FortY'leventh aad 
Forty·eipth Repor-ts (XVII-
30.4.86), 245-46. 

Thirty·Sixtb and Tbirty-ei,hlRopertl 
-Presented (XV-B.4.86). 290-91. 

Fonieth and Forty·first Report-
Presented (XVII-2B. ~.86), 279-80. 

Forty.Second, Forty-Third, Forty-
Fourtb. ·Porty.Flfth and Forty-
Sixth Reporll-l'relleDted (XVII-
29.4.86), 327·28,. 

Committee 011- Public Undertakiap 
Sixth Report 8Dd, Miout.. lXIIJ-
25.2.86), 291. 

Seventh aDd Ninth ReporU .nd 
MiJlutu.Preseated, (XVII-19.4.t6), 
328. 

Eiabth Report anti Mi ....... Presented: 
(XVU-2B.4.86), 280. 

Tenlh and Eleventh Reports aDd 
Minute. (XVII-10.4.86), 247. 

Railway Convention Committee 
SecoDd aClion taken report, (XV-
24.186). 345. 

Third Report Preleuted (XIII-
21.2.86), 293. 

Fourth and Fifth Reports Preseated 
(XVII-- 6.5.86), 263. 

Settio, up of a Commillee to loot 
loto the arievADCes of lmall fisher. 
men ID Kutch, Nao"-viead Budre • 
• n., dI.trictsol OUjuat ' (UDdw 
Ilale 3n) (XIV-ll.J.86) 264, 

Statement OD Aet\OD tat.. ..,. 
GoverllrDlmt OD rocOlDlllOlldadoat 
of SoveDUelIa Repon, on NioiIItr 
of Health .Dd PalDBr W"".-
Medical Reller Education TralDi1ll 
.n-d'R ........ (XV1:......9.4.t1)-: '220;' 

COMMODITY BOAIlDS : 

RecololtloD to Commodity 80UdI at 
8JllAdUltry (XVIl-7.5.86), 13I-IB. 

COMMONWEALTH 
FELLOWSHIP ': 

MEDICAL 

Poslio, of Ortbopae4it Suqeon 
.fter tralDiDi from eo..u ...... t 
Medical FeUowthip.(XVJ--U;4:I6), 
58. 

COMMUNAL CASES': 

Settiq up IpetAlI Courll to I" 
Communal C.... (XIU.c-.5.:t .• ). 
164-65. 

COMMUNAL IlIOTS : 

RepreMBtatieoa: from, Riot VicdIDt 
AIIOCi.tloD, Ja.kpvri re,.rdIDl 
writiDI off'heat loanl....... ..... 
c;omptDAtioa (XVI-~.4.86)', '218-
89. . 

COMMUNICATIONS: 
COIIlIlIunicatiOD Fatillty In Gujarlt 

(XVI-l.5.4.86),97-98. 

CommunicatinD Facillti_. VIU .... 
(XVI-I.5.4.86). 129-31. 

commuaicllltl_ S,.. ia SilI:IUm 
(XIV -18.3.86), 34-3.5. 

Deyelopmmt In SopltitttcatN ... ~ 
Cost'El'eclM Tee'utet.., for Com-
mulcationl (XV-25.3.86). 211. 

Improvemeat' iD TeJepItaDIcf Com-
municatioD 10 Eoak8JI Rqioa 
(XIV-11.3.86), 128-129. 

Inttoductioa.ohlectrooic ,devlcu in 
CommunicatioDl Departmcat ia 
Korala (XIV-IB.3.86). 163. 

SbarlD, of ellptrd .. iD CotIIIItu ........ 
aoct lDMfla (XV-2U.I6), 196-200. 
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. ~GNNlJMlCATlON Sl!aVICE: 

'11ft1RO_t iD 1i'0Mip ,Communlca-
.tIoD . Service (XUI ...... lS.2.86). 240-
241. 

COMMUNICATION SYSTEM: 

ReplacemeDt or Old Communication 
. Splal by Mederll .Cemputerilcd 
·TaaIuao'QlY<X VI-15.4.16). ill. 

COMMUNITY AND VOLUNTARY 
OItCMNISATLONS : 

. Lill" .... or ComlDWlity a.d Voluntary 
Groups Ind Heatlb MiDIItry 
(XIV-13.3.86), 6~-66. 

COMMUNITY HALLS : 

CODilructicm 0' CommuDlty Halls by 
Railways (XVI-17.4.86). 47. 

C&MMUN1'fY' HBAL'TH CENTRES : 

Opee!D, of P.H.C.s and -C.H.C.I and 
lUb-ceDtras (XVI-17.4.86), ISO-I92. 

COMMUHlTYSINGlNG : 

COlllllluDt!')' cborua 1001 acbam. 
(XVI-I0.4.86). 261-62. 

. COMMUTEJtAIRLINER: 

Offer of Swedisb aircraft firm for 
Commut.r Airliear· (XJU-27.2.16). 
189.90. 

'COMPAPfJES: 

6 APA made by small compaDies witb 
IDdipDOUI know-bow (XV-IA.I6), 
27~-78. 

AmeMmeatlO Cem)lltlios A.c:t reltrict-
iD, Dumber or Dinclonbip for aD 
iDdlvidual (XV-8.4.86), 175. 

'. "''''81& ill PlovllioD ,.f Ralio-
Parlmeter (XVII-29.4.86). 287-288. 

CompaDiH sel up iD backward areal 
witb. OOvel'nmCDl Subsidy (XIII-
U.86). 472-474. 

("ootrol OD PriYate JDY.II1meDt Com· 
paDi" cblll'JiDI Hlab RatH 0' 
• Dlerelt.(XVI-2S.4.-I6).32-33. 

Dell.'OPlIIOIIt of R.esearcb aDd Deve-
. ' ,JopIIICIlt 19i .... Al.Y JD_. £empaAiet 

(XV1I-30.4.86), ~. 

EllalioD of.tuft by comP8Diea(XXVI-
IU.86), l6O-61. 

Ex-FERA compaDies iD draa industr, 
(XVII--6.S.86). 107-108. 

Grouplua of-H .. 1/)' EaalDCering Cor-
poration. Mining and Allied Machi-
DefY CorporatlOD aDd -Bbarat Earth 

. Moyers Ltd.' under a boldin, Com-
pany (XIV-18.3.86), 117-118. 

IdeDtification cif Loadin, Public Sector 
C-ompanies (XVI~16.4.86). 7 . 

Import of Oxyfedrlne by Compani .. 
in violatioD of ItlduatriaJ Licences 
(XVII-29.4.86), 21·23. -

'Increase iD Uleta of Companies due 
10 rataiD' of a~letl limit of MRTP 
Units (XIII-lS.2.86), 80·81. 

IDCrea" ia as .. b or ·Large Sized Com. 
panies (XV - 8.4.86). 22-~. 

Induatriat LiccDceaand Letters of 
IDtent Issued to MR. TP aDd FERA 
CompaDies (-XIJI-4.3.86) 370. 

LiceDsed capacity aDd production of 
cOftJPlllliea prOliuctiD, FAS aDd its 
salll (XV-8.4.86), 184-85. 

Uquidation of Compaaiea (XV-
J.4.86), 2Al7-08. 

Multinational Companies 
e .... ed iD Fraudulent 
(XVII-2.5.86), 102. 

fOUDd 
Exports 

Office of Cbaiman Emerilus in Com-
panies (XVII-29.4.86). 191-192. 

PerformaDce of corporate sector in 
1985 \XVI-~.4.86), 161-62. 

Printe Companies 10 set uPlDd 
operate Mobile Telephone ExcbaD-
,es (XV-J.4 86), 87. 

Pr04uct~D of Bulk Drup IUd Form-
ulations by Companiea wbicb lOt 
rCliatratwn UDder DelicensiDa 
Scheme (XV-1.4.86). 104-05 • 

ProductiOD offormWalioDs .uDder 
DcticeusiD, Scheme (XV-1.4.8(i) • 
519-1 QQ. 
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Projects beinl Executed by Indian 
Companies Abroad (XVn-2.S.86), 
73·74. 

Proposal to impose Cess on Companl· 
es for Vocational Education Pro· 
grammes (XIV-20.3.86), 22·25. 

Recovery of TaJ: arrears fr.om Com· 
pa.nie~ (XlIl-21.2.86). 37,41. 

Relaxation granted in favour of Com· 
panies Covered by MR TP and 
FERA Acts (XIIl-25.2.86). 232· 
233. 

Requirement of Licence fat setting up 
delicensed Industries by MRTP 
Companies (XVII-29.4.86). 152· 
153. 

Setting up of bolding Companies by 
Merling Sick Public Sector Units 
(XVII-29.4.86), ;:~2. 

Setling up of Tribunal for Company 
Matters (XV -8.4.86). 242. 

Sbare Capita: of Companies teaistered 
in 1985.86 (XIV-1S.3.86), 222. 

TiInc limit for listing name of Company 
io Stock Exchange (XXVl-l1.4.86), 
144-45. 

Uae of fareiln brand names by Com_ 
panies (XV-I.4.86), 57. 

Usc oi Foreign Trade Maries by Com· 
panies (XV -1.4.86), 132·33. 

Winding up Proceedinas of Com panic. 
pending after iuue of orden by 
Courla (XV -25.3.86), 204-205. 

Working of Gifts &bemes (XVII-
29.4.86), 36-37. 

COMPANIES ACr : 

Amendment to Compallies Act restri. 
cting number of Directorship for an 
individual (XV -8.4.86), ! 7S. 

Amendments to Companiel Act (X V-
25.3.86" 104·105. 

Criteria for undertaUnlCol. Account. 
inl of Industry (XVII-29.4.86) • 
1&9-190. ., 

'COMPANY NEWS AlIID NoteS' : 
Jourtlal 'Company News aDd Not .. ' 

brougbt tlut by DePtrrtmeat or 
Compauy Affairs (XV-25.3.16), 
103·104. 

COMPENSATION: 

Ca!lel of compeosatJon""tered (or 
Kanisbka crasb (XV-3.4:86), 176-
77. 

Compensatioll to Di.pllced"fIIa,crI 
Displaced due to Coostruction of 
Ordnance Fa::tory inOritsa (XIII-
26.2.86),65. 

Compensation to famHi.. or CI'" 
disappeared witb miaNna Ihlps 
(XVI- 24.4.86), 107·14. 

Procedure 10 pay compensation to 
dependents of tllQle wbo cUe ia 
fonian country (XIV -12.3.8,·), 
73·74. 

Rrbabilation and CompeDaatioD paid 
to tbe Employees of Sbrirem "Pood 
and Fertlh$era Uoits (XIV-IO.3.16) 
316·317. . 

COMPLIMENTARY R.\lLWAYP.u-
SES : (XIV -13.3.86), 56-59. 

CCMPONlNTS: 

Sbortfall in taract of Major Copapoa. 
enls (XVl-16.4.86) 91·96. 

COMPUTERS: 

Acquisition of Four Super Computen 
for compillol and crcatia, data 
(XIV -19.3-.66), 1rT. 

Acqnisition of aopbilticatedComPuterl 
from USA (XIlI-5.3.86). '12-73. 

Asreement witb Control .. Data Cor-
poration for IDajnrtalD~i:omputers 
(XIV - 12.3.86), 160-161. 

Computer Application Centre. (XVI-
16.4.86), 183·84. . 

Computer Education to" Scbooll 
(XllI- 21.2.¥J, 85-16, 

Comput« from U.S.A.' (XVIJ-
7.$.86); 121. 
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Computer l.iteracy and Studies in 
Scbools prOllramme. (XV-lA.8'), 
167-68. 

Computer system in Ministries 
(XIII-S.3.86), 147-48. 

Customs duty on Computers (XVI-
11.4.86). la3 -84. 

Developmont of computer Manpower. 
(XVIl-30.4.86), 69-73. 

Directive Cor purcbase of computors 
(XIII-21.2.86), 166-67. 

Esealadon in tbe cost of personal 
computers (XVII-7.S.86), 156-157. 

Porelan collaboration to manuracture 
computers (XVI-23A.86). 109-
110. 

Poreign excbanae involved In tbe 
import of computers (XVI-
16.4.86), 163-64. 

Import aDd Manufacture of Com-
puters. (XVI-9.4.86', 143-149. 

Import of compukrs for all uplora-
tlon (XIV-l 1.3.86), 129-30. 

IlJlI)ort of computers from USA 
(XVII-7.5.86), 179. 

Indo-USSR Protocol in Computers 
and Electrooics (XVI-23.4.86), 
165-166. 

Inllallation of Computers in Income 
Tn Department In Major Cities 
(XVI-]J 4.8~),43. 

Installation of Computers in Pass-
port Offices (XVI -16.4.86), 142-
43. 

Instillation of each category compu-
ters (XVII-7.5.86) 76.78. 

lilstallation of Super Computers 
(XHl-5.3.86),18·21. 

Ifttroduction of Computers (XV-
2.4.86), 103·104. 

Introduction of computer. in Baoks 
and bancial Institutions (XIV-
14.3.86), 192. 

Introduction of Computers in Courts 
(XV -25.3.86), 54-55. 

Introduction' of Computer, to Indian 
Gunners (XVI-9.4.86),64-6S. 

Introduction of Electronics and 
Computers into Agrioulture power 
and Railways (XIfI-S.3.86., 56-~. 

Lieeosed capacity for Computera 
(XV-2.4.86), 155·156. 

Main Prame Computers (XIII-
26.2.86), 191·192, 

Sale of Micro-c:omputer. (XVI-
16.4.86), 186-87. 

Sanskrit as tbe computer lanauage 
(XIII-S.3.8ti), 173. 

Steppilll up of computer pro4uctioD 
(XIV-19.3.86),89. 

Super computer at Hyderabad (XVI-
9.4,86) 56, 

Supply of Cyber 20S Super computera 
(XIII-S,3.86); 169. 

Use of Computers in Ccotral Govern-
ment Hospitals (XV-27.3.86), 108. 

COMPUTER APPLICATION CENTRE: 

Establisbment of Orissa Computer 
Applicatioa Centre (X1V-19.3.86), 
113-114. 

Super Computer Centre al Bhubanes-
war (XV -2.4.86), 62. 

COMPUTER EDUCATION: 

Implemeatation of Pilot project on 
Computer Education in ~bools of 
Oris .. (XVI-IO.4.86), 66·74. 

COMPUTER LA NGUAGE : 

Sanskrit as a Compurlk lan&lIBIc 
(XVII-7.S86), 209~211. 

COMPUTER NETWORK: 

Computer network for assessment of 
Programme Implementation (XV-
2.4.86). 202. 

COMPUTER PROJECTS: 

Selling up of softwve and computer 
application Projects ,XVI-
23.4.86), 1610'162. 
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COMPUTERSOFrWA~E: 

Production of Computer Softwlre 
(XIV-19.3.86), 142-1"3_ 

COMPUTER SYSTEM: 
EJlpattsion of computer SyateDI of 

Indian Airlines (XV-31.3.86), 189· 
90. 

COMPUTER TRAINING; 

Trlining of computer personnel at 
Post Graduation level (XV-
3.4.86), 172·73. 

COMPUTER WORKING: 
Working of Mini Computer (XVI-

17-" 86). L59-16O. 

COMPUTERISATlON : 

Computerisation in Banks (XVII-
2.5.86), 190·91. 

Computerisat;an in Departments 
(X1V-19.~H), 94·95. 

Compot~risatlon of Central Excise 
Revenue \XIV-7.3.86), 169-70. 

Compoteriaation of 430 Districts in 
country (XVII-·7.5.86), 207-208. 

Computerisati ons programme (or 
Income Tax Departments (XIV-
19.3.86). 124. 

Compoteriaation to improve effiCIency 
of Public Servants (XIV--12.l.86), 
S8-~9. 

Feasibility studies on computerilalion 
in vlrious Deparlmenh (XIV-
19.3.1:\6), 12·25. 

Socia-economic data through com· 
poter1sation (XV -2486). 126-J27. 

Rldiatlon from computer screen for 
prel11ant women (XIV-13.3.86), 
188. 

CONFERENCES: 

Action Ta,ken on the recommenda-
tions of Chief Justices Conference 
held in Pebruary, 1985 (XVI-
15.4.86). 2$-30. 

Conference of Financial institutions 
and Ballkl to review financlna and 

Avivilll of lick industriea (XV-
21.3.16), 34. 

Cooference of Informatloo Mlnilten of 
tbe Non-Aligned Countries (XIII-
5.3 86). 63-64. 

Conl'erence on Soutb Asila Urban 
Experience (XV--24.3.86), 298-99. 

Conference of Welfare Miaisters 
{XIlI-26.2.86), SI. 

Eleventb Indostriat keladoDI Confer· 
ence {XV-25.3.86}, 229. 

Follow-up measures on decllion. 
taken at conference of Chief 
Juttices/Chicf Ministers/Law 
Ministers (XVl-1 SA. 86), 77.80. 

Recommendations made It Conrerence 
of Chief Electoral Officers held In 
Delhi 10 December, 1985 (XIII-
4.3.86), 71-76. 

Round Table of EUropean Manaae· 
menl Forum and Aasociation of 
IndIa Enllineeriol Industriel 
(XVII-29.4.86) 

Round Table Conference on EnerlY 
Problem (XV-1.4.86). 236-37. 

Seventh World Congress of SexolOlY 
in DeIhl (XIV-13.3.86). Ill. 

State Health Ministers Coofereoce on 
family planning (XIlI-27.286), 44. 

Summit Meetiol of SIx·Nation Peace 
Inillative Counlrles (XVI-9.4.86), 
104-105. 

CONFISCATED GOODS: 

Sale of Confiscated gooda by CUitoma 
Department (XV-21.3.86), J3S· 
136. 

CONGRESS CENTENARY CE.LEBRA· 
TIONS: 

Expenditure by Banks and Flllince 
inatitulionl on Congress (I) Cen· 
tcnary Celebrations (XIV-
14.3.86). lO9. 

CONGRESS CENTENARY EXHIBI· 
TION: 
ConlrclS Ceotenary ExhibltiOD in 

Bombay (X1V-14.U6>, 124-25. 



CONSERVATION OF FOREIGN 
EXCHANGE AND PREVENTlO.,. OF 

SMUGGLING ACT: 

Proposal to amend FERA and COFE· 
POSA (XVl-lI.4.86), 241-42. 

CONSTITUENCIES : 

Rotation of reserved and open consti· 
tuencies (XVII-6.5.86), SO-51. 

CONTITUTION OF INDIA: 

Need to amend article 310 and 311 of 
the ConstitutioR (Under Rull 377), 
(XIll-26.2.86). 293·94,. 

Amendment of Article 311 of tbe 
Constitution of India (Pet) Presen· 
led (Xl V-17.3.86). 226. 

CONSULATES: 

Indian Consulate in Basrab afi'e"led 
by bombing (XIV-·19.3.86). 131. 
132. 

CONSULTANCY SERV[CE: 

Conlullancy service by Public Sector 
Undertakings from abroad (XV-
8.4.86). 175-76. 

CONSUMERS: 

Benefit to consumers as a result of 
concessions to tbe tehselile sector in 
1985-86 budget (XIV-14.3,86), 
268. 

Claim of NTC alainst National Con· 
sumer Co-operalive Federation 
(XVJ--25.4.86). 2·5. 

Consumer Oriented Trade Policy 
(XV-S.4.S6), 94, 

Consumer protection durin, Stventb 
Plan Period (XV --4.4.86),. 129·30. 

Consumer Protection Guidelines 
(XIH-2B.2.86), 14-18. 

Duty relief to con.omen (XlV-
14.3.86), 214.15. 

Impact of rise in Wholesale Price 
Inde'll on Consumers (XVI-
25.4.86). 120-21. 

Loaislation to protect 8Dd saCeluard 
interest of users and consumlrs 
(XV-:U.l.86), 240441, 

News item captioned "VIP discOUJlt 
Icbeme anti-consumer" (XV-
8.4.86). 46. 

Protection of producer. and consu. 
mers from exploitation of middle-
men (XV- 7.4.86). 71·72. 

Relief to Consumers. due to DUly 
RelicI Extended by Government to 
Textile Industry (XIV-14.J.86). 
205-6. 

Scbeme: of consumers proteclion fcolII 
adulteraliOD and bi,h prica 
(XIV-J4.3.86). 114-15. 

Settin. up Consumer Court. (XVIl-
6,5.86), 200-201_ 

Sell.ID' up of a Consumer's Commi •• 
slon to bandle Con~umcr Affairs 
(XIlJ-21.2.86),210. 

Sinlle Window Consumer PtotectJoa 
(XIII-28.2.86), 205-2()7. 

CONSUMER'S COMMISSiON: 

Seltin~ up of a Consumers's Com-
missiou to handle Consumer 
Afi'airs (XII 1-21.2_86), 270. 

CONSUMER COOPERATIVES: 

Allotmeut of accomodatioD to Central 
Government Employees Consumer 
Cooperative Society, New Delhi 
(XIV-10.3.86), 70-71. 

CONSUMER COOPERATIVES (XIV-
J4.3.86), 251.52. 

Deve:opment of consumer co.Opera. 
live slores through ccntral aid 
(XV -21.3.86), 229-30. 

Establisbment of COUlI6Umer CO-opera. 
tive in Moradabad (U. Pol (XVI-
25.486), 244-45. 

Proposals from State Government OD 
Scheme for Development of Urbau 
Consumer Cooperatives (XV_ 
4.4.86), 222-23. 

Reaiatcred Consumer Cooperative 
Socteties/Stores io States (Xl V-
7.3.86), 70. 



CONSUMER COURTS: 

Settina up Consumer COlirta (XVIl-
6.5.86).200-201. 

CONSUMERS ELECTRONICS: 

Steps for indiaenisalion of Coniumers' 
Elcct(4)llics (XIV-12 3.86), I1Z-)3. 

CONSUMER GOODS: 

Rise in prices of Consumer· Goods 
(XIlI-21.2.86), 119. 

Stampi .. Date of Manufacturer/Sellinl 
Rate 00 COOIamer Items (XVll-
2.5.86),252-S3. 

CONSUMER MOVEMENT : 

Measures for Development of strona 
coosumer movemeot (XIII-
21.2.86), ISO-SI. 

CONSUMER PRICE INDEX : 

Impact of recent price hike on whole-
sale price ladell ameS cOIIsumer 
price indell (XIII-21.2.Si), ZIl-
12. 

CONSUMER PROTECTION : 

Dratt Mo4el 1-aw OIl C.oasumer Pro-
tection (X1II-2I.Z.86), 147-48. 

Statutory powers to 'ioluntarf Con-
sumer Protection Orpnlsatlonl 
(XVI-2S.4.86), 90.105. 

CONSUMER PROTECTION COUNCIL: 

Draft Model Law on Consumer Pro-
tection (XlII-21 2.86), 147-48. 

CONSTITUTION : 

Comm;ttee for Hindi 'earsion 0( COIIS-
tUulwn (XIV -19.3 .86). 89, 

CONTAINER MANUFACTURING 
INDUSTRY: 

Slopp .. e of tlupplies of tin colis 
(XV-24.3.86). 150. 

CONTRABAND GOODS: 

Recovery of Oold Bi.cuit. from HOlel 
Rooms in Delhi (XV-"·21.3.86), 136-
137. 

Seizure of Cbar.. io New Deihl 
(XIII-S.3.861. 181.8Z. 

Seizure of conltab.n.:! 100da and col-
lection of reveaue, duri", 1984 and 
1985 (XIV-14.3.8C), 23z.:33. 

Seizure of Contrab.nd Ooods at 
Honda and Tivim .Dear Goa 
(XVII-2.S.86), 193. 

Seizure of Oold Biscuit. at SQar 
Airport (XV-4.4.86), 261-62. 

CONTRACEPTIVE: 

Proposal for lotrod~ion of 'Norp"nt' 
cODtraceptive (XVI-10.4.86), 50-
51. 

CONTRACTS: 

Allotment of contracts by DDA 
(XVI-2IA.86), 21.54. 

Benefits out of conlr.CII liven to 
forei8n companies (or 011 explora-
tion (XIV-lI.l.86), ll. 

Rate of e5cba.,.e in a"'Niaa can-
tra!;1S involvina foreiaD eIIIcbao .. 
(XVI-2S.4.86), 162-63. 

CONTRACT LABOUR : 

Appointment or contract Laboure,. 
00 Permanent Bnis <XV-4.4.86), 
228-29, 

Contract Labour (XVII-S.S.86). 12-
IS. 

Contract labour system fa BEL. 
(XVI-23.4.86),62, 101.102. 

CONTRACT LABOUR (REGULATION 
AND ABOLITION) ACT : 

Amendmenl 10 Contract Labour (Re-
rulation aDd Abotitioa) Act 
(XVIl-S.5.86), 213-14. 

CONTROL DATA CORPORAtiON: 

Aareement wltb Control Dati Corpora-
tion for mainframe Compuml 
(XIV --IZ 3.86). 160-61. 

CONVENTIONS: 
CODvcntion of All India PhyJicaI aDd 

Amed Teachers Federation (XVI-
17.4.86), 26-34. 
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Convention Re: Agricultural Deve· 
lopment Proaramme. (XIV -
IG..U6},43. 

COOKING GAS: 

Action taken against setting up L.P.G, 
tilling plants near resldcntial areas 
(XIIl-25.2.86), 230. 

Allotment of LPG aaencicl and pet-
rol pumps 10 SC/ST (XV--8.4.86), 
152-53. 

Allotment of LPG afeney in Kba· 
pria DialTict, Bihar (XV-25.3.86), 
95-96. 

Allotmenl of LPG agencies to Free· 
dom Ficbters in Haryana (XVI-
15.4.86), 221. 

Appointment of Social Workers on 
Selection Board~ for Allotment of 
L P.G. A,enciCII, elc. (XVI-
15.4.86), 99-100. 

Black-lUrkcliDl ill LPG Coaneclion 
(XIV·-1B.3.86), 17·21. 

Blackmarketing of LPG in trans-Ya-
muna area, Delbi (XIII-25.2.86), 
Ill. 

Checking of method, of stora,e and 
svpply of LPG Cylinders in Kolba-
pur (XVJI-29.4 86), 313·315. 

Circulation of spurious LPG Cylinders 
alld unauthorised conaocliolls in 
DeIfU (XV-8.4.86), 283·84. 

Compensation to victims or LPG 
cyliDdor hl"l. in A.P. (XVII-
6.5.86), 198·99. 

Complaints of Pin Type System of 
LPG Relulators (XVlI-6.5.86), 
220..21. 

Complaints regarding ahort weigbt oC 
L.P.G. (Xlii -252.86), 11 S·ll 6. 

Compulsory In.pection of Cooking 
Gu Connections 10 ensurc Safety 
(XVU-29.4;86), 24.26. 

Dealh due to Leakal. oC LPG 
(XVI--lS.4.86), 170·71. 

Dtfec;t. In New Ll'G R~8ulator8 
(XV - 8.4.86), m. 

Delay in Supply or LPG by Bharat 
Petro.eum Corporation Limited 
{XV-25.3.86),70. 

Demand for LPG in Kerals (XIV-
11.3.86),219-20. 

Demand, Supply and Import of LPG 
Cylinders (XV-S.4.86), 141-
42. 

Detection of Spurious Gas Cylinders 
(XVU-29.4.86),255-257. 

Distribution of LPG iD Bombay 
(XV-25.3.8!», 46. 

Dislribulion/production of LPG Cyli-
ndel's in Se¥cnth Plan (XIV-
18.3,86) 205.06. 

ElI'ecbvc Sealing oC LPG Cylinders to 
prevcnt Misuse (XVI-15.4.86). 
201. 

Expansion of Capaeily of LPG Botti· 
ing Plants (XVI-15.4.86), 265-
66. 

Extension of Facility of Providing 
Piped LPG in Delhi iXVII-
29.4.86), 301. 

El(tra Charges for 
LPG Cylmders 
76. 

Home Dclivery of 
(XVII-29.4.86), 

Guidelines Cor entitlement of Cities to 
get LPG facilities (XV-84.86), 
2:3. 

Home ·Dellverysystem of LPG CyIiD-
den (XVII-6.5.86), 180. 

Import of LPG from 
(XIV-IS.3.86). 49. 

Bangladesh 

Increase in capacity of LPG Bottliog 
P:aots {XIV-18.3.8b}, 58.59. 

IDcrease in CommissioD paid to LPG 
Distributon (XIV-1S.3.86), 148-
49. 

Increase In cost of LPG Phase III 
MarketinlProjects (XVII-29.4.86}. 
295. 

Insurance of LPG cunomon for Deatb 
doe .. .::yli_r uplo8ioM (XV-
'~4.K). 99-100. 
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LPG llIeoeiel allotted in Madhya 
Pradesh (XVlI-6.S.86). 202-
203. 

LPG: 
LPG AaencJes allotted OD Co-

(XIV-

LPG: 

operalive System Basis 
18.3.86), 103-104. 

LPG .,enciel aDd LPG CODDoclionl 
in R.ajasthan (XV -8.4.86), 245. 
46. 

LPG : 

LPG Aaencies at Sub-dlvi.ioDai Head· 
quarters In Bihar (XVI-1S.4.86), 
1.57-.59. 

LPG aJflJcies ,iven 10 freedom fiablen 
(XIIl-2S.2.86), 104. 

LPG Aaeoc1es ia Kerala (XIII-
15.2.86).70-7J. 

LPG .. eacies ia Kolhapur District. 
Maharasbtra (XVI-IS.4.8(i). 61· 
62. 

LPG Aleacles ia U.P. and Bihar 
(XIV-18.3.86). 182-83. 

LPG Apncies in West Beasal 
(XVII-Zl.4.86), 261-62. 

LPG bssed productioa Unill (XV -
1.4.86). 218. 

LPG Connoction liven to consumers 
(XIV -18.3 86), 124-126. 

LPG connections in Bibar (XIV-
11.3.86). 111. 

LPG Connection in Delbl (XIV-
11.3.86), 226-27. 

LPG conaection in Ketala (XV-
8.4.86). 277·78. 

LPG connection in Oria.. (XVII-
29.486), 201. 

LPG Conooction in Towns iD Ori ... 
(XIV-ll.3.86),215.16. 

LPG ConaectioDl la Varloft Statr. 
(XVI-IS.4.86), 15S·57. 

LPG cooaumerl aDd retail oaile •• in 
Ori ... (XV-l.4.16). )46-~. 

LPG Paeility 10 Port Blair (XV-
1.4.86). 130, 

LPG Project at Bhatpore near Surat 
in Gujarat (XVII-6.S,86). 51-52. 

LPG Supply (0 Consumers in 
Bihar (XV-I.4.86), 158. 

Leakal. of LPG in Baroda (XV-
1.4.86),110-1), 

Lealdn, LPG Cylinders rejected by 
Ludhiana Asentl (XVII-6 5,86). 
240. 

Malpractices by LPG Alentl in Gur· 
POD (Haryana) (XIV-ll.3.8S), 
68-69. 

Malpractices by LPG Dealen in 
DeIhl (XV-l 4.86), 75-80. 

Mandatory Inluraoce for LPG Consu· 
mers a,ainlt Explosion Deatbs 
(XVI-lS.4.86), 138. 

Norms for sanctioDina or LPG aaencies 
in rural and urban areas (XV-
8.4.86). 234·35. 

01lOnina of L.P.G Petrol Pumps 
in Falzabad Dis/rict, U.P. (XV-
8.4.86), 143-44. 

Petrol pumps aDd LPG qeocies allot-
ted to SC/ST in U.P. (XV-8.4.86), 
243. 

PllferiDI 01 Gas Irom LPG Cylinders 
by tranlporlers in PUrUab {XVII-
6.5.86).227·28. 

PlaciDB orden wit bout leaden 00 
LPG Cylinder maDwaetuerl 
(XVlI-6.S.@6j, 41-42. 

Policy rea. LPG Distribution AleDeiO! 
in Oil Corporation. (XV-8.4.B6), 
214-15. 

Production and CODsumption of LPG 
(XIII-15.2.86), 16-21. 

PropOiala to ICIt up LPG Ditlribullon 
Centres al District Headquarters 
(XVII-29.4.86), 270. 

RailiDl Price of LI'G for Indullrial 
C01lII11Mrt (XVI-lS.4.86). 14'''. 
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R.fuDd on AccoUDt of nefectlvctDa-
mailed LPG Cylinders (XVI-
1504.86). 96. 

RestoralioD of Additional LPG Cyli-
nder Facility (XVIl-6.5.86). 33-
34. 

Rise iD price of LPG (XIV-
18.3.86), 199-200. 

Selection sysl~m of allolliol LPG! 
Kerosene Alcncies (XVI-15.4.86), 
266-67. 

Seiling priCe of LPG at GurgaoD 
(XV-25.3.861, 77-78. 

Sbortaae of LPG iD Saurasbtra (XV-
25.3.86), 50. 

SettiDg up of LPG BottliDg PlaDts 
(XVlI- 2Q4.86), 75. 

Study iDtO easy aDd efficieDt LPG 
distribution (XV-8.4.86). 164-
65. 

Subsidy on LPG (XllI-4.3.86). 
464. 

Subsidy 00 LPG to Rajastban (XIV-
11.3.86). 110. 

Supply of LPG alaiost daily de-
mand in Delhi (XV-S.486), 137. 

Supply of LPG iD Sihsaaar and Dibru-
aarb. Assam (XIV-IJ.3.86), 110-11. 

Supply of LPG io Urban Areas of 
Blbar (XV-25.3.86). 123-126. 

Supply of LPG throuab PipeliDe 
(XIV-I 1.3.86). 212-13. 

Supply of LPG to domestic consu-
mers and Halwais at tbe same ratc 
(XV -25.3.86). 68-69. 

Supply of LPG to Domestic Consu-
mers for Looler Hours (XVI-
15.4.86). 201. 

Ule of LPG in motor vebicles (XV-
8.4.86).226-227. 

Waitlnl Lilt for LPG conneclions 
(XIII-H2.86). 198-99. 

Waiting list of LPG conncctlons in 
And bra Pradesb (XVU-6.586). 45 
46. 

WaitiDg Lilt for LPG CODneoti .. I. 
KolhBpur (Maharasblra) (XVI-
15.4.86). 172. 

Wait/na L.st (or LPG coDnectioDS ia 
U.P. (XIV-18.3.16). 56. 

Waiting lista (or LPG iD Metropoli-
taD c)ties aDd State capitals (XIV-
1l.3.86). 15354. 

Waitilll liS( for LPG in Rajastha. 
(XIlI-25.2.86). 119. 

Whh holding of LPG Supply by 
Diltribulors at tbe time 0' Hike 
in Price of L.P.G. (XV-8.4.86), 
19.~0. 

Withholdilll of LPG lupply by Dl .. 
tributors OD eve of Price hike 
(XIlI-25.2.86), 242. 

DE8ATES 

Nerd to limit the LPG cylinder 
quota fo one tboUlnd cylinders per 
dealer for eDluring lpeedy delivery 
to the costomers (Matter Under 
Rule 377) (XVII-6.S86). 216-
77. 

COOKING GAS AGENCIES : 

OpeninB of more petrol pumps and 
LPG A.eDciea in Jaunpur district .. 
in U.P (XIV-18.3.86). 192-'3. 

Transfer of LPG Agen.:ies (XVII-
6.S 86) 65·66. 

COOKING GAS CYLINDERS: 
ComplaiDts of defective wasbers in 

LPG CyIiDders (XIV -11 .3.86). 
73-74. 

Demand aDd production of LPG 
cylinders iD West Benlal (XIV-
11.3.86). SO. 

Import of LPG Cylinders from 
Brazil (XIV-II.3.86), 214-15. 

LPG Cylinder Manufacluring Unit, 
(XVII-29.4.86). 143-44. 

ManufacturinB of LPG CyliDders in 
Weat BenBal (XV-l.4.S6), 123. 

Policy on Procurilll LPG CylindeR 
from Manufact~eTS (XV-lS.3.i6). 
199. 
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. Productio. of LPG Cylinders 
(XIV ---,-,11.3;86.), S8-59. 

Production or 
Seventb Plln 
42. 

LPG Cylinders in 
(XV.-I.4.86), 41. 

Proposal to bave 
LPG Cylinders 
119-120. 

lSI JUrklot on 
(XV - lS.3 86), 

IttlltuirenMnt/productioD ot' LPG cyli. 
nders (XIV-ll.3.86), 80. 

Scheme "gardinl ca.b aad carry 
LPG cylinders (XIV-18.386). 
172. 

Short filling or gas in LPG cylinders 
(X1Il-2S.2 86), 4O-~1. 

Short weigbt of l.PG Cylinders ia 
J & K (XVII-6.S 86). S6. 

Sbortage of LPG Cylinders in DeIhl 
(XV-25.3.86), 228-29. 

Steps taken to remove comptain.s of 
L.P.G. cylinder manufacturers in 
Kerala (XllI-25.2 86). 119-20. 

Supply of defective LPG Cylilldc:rl 
(XV-I.4.86I, 18M'S. 

Ulilisation of capacity of LPG cylinder 
plants (XIV -11.3.86), 79. 

COOKING GAS STOVES: 

lSI markiDs Oll LPG Stov .. and ins-
pection by Gas AI<ncles (XV-
1.4.86). 217·18. 

Test illS of LPG Sioves before sale 
(XIV-18.386). S2·!U. 

Tio.up saiel of gas stoves by LPG 
8gCl)(;ieS (XIV -11.~.86), 193. 

COOKING GAS PLANTS: 

Settlel up of LPG Plants In Gujarll 
and Andhra Pradesh (XVII-
29.4.86). 241.42. 

COOPERATIVE BANKS: 
Consortlwm Flnaoc:e ~f Cooperative 

Baw (XVn-2.5.86), 33·35. 
Financial AHI.t8ACe to Cenual Co. 

ope,.tlve Cremt Baaka in Orllsa 
(XV-31.3.86), 299·300. 

COOPERATIVE CREDIT SOCIBTY: 

Allotmont of land to Cooporatlve 
Credit Society CMElll, Durppur 
(XIV-IH.U), 43'-44. 

COOPERATIVE POR AME1lICAN 
RELIEF EVERYWHERE: 

Payments made to CARE (XVI-
10 .. 86), 51·52. 

COOPERATIVE GROUP HOUSING 
SOCIETIES: 

Allotmeat of 11*11 Depot'. Landa to 
Coopera ive Houai... Sodetiel ia 
Bombay (XVIl-6.5.86), 224-25. 

Loans to Co-operative Grolip Houi ... 
Societies in Delhi (XV-7.4.1986), 
207.18. 

COOPERATIVE LAND DEVELOP-
MENT BANK. : 
Credit Cooperative land Development 

Bank (XVlI-5.H6), 180-81. 

COOPERATIVE SECTOR: 
ANistance 10 Cooperallve Sector by 

lOBI (XVIl-2.5.86), 231. 

Incontive Scbeme for Hlab C<m SUlllr 
Units iD Cooperalive Sector (XVI-
25.4.86). 66-69. 

World· Bank aid for Aaro-iDdustrial 
Project in Coopmlive Sector 
(XVIl-S 5.86).160-(,1. 

COOPERATIVE SOCIETIES: 

CODstruclion of Houses by House 
Buildln, Coor-erativCI societies 
(XVI-21.4.86), 224. 

OponinB Iu' COCJIICI'8tivc lhrouabolit 
tho Country to Sell Agric;ultural 
Prod\icts \XVII- 28.4,86), 31-38. 

Promotion of Consumer CoopcratiWI 
\,XIV-7.J.86), SO.54. 

Purchue of Salable Items by ConIU. 
men CcxlperativCl Stores from Small 
Scale Industries (XV -25.3.86), 
69-70. 

R.fundill, the amount 10 tbe· Work .. 
Hou,i... and Supply Cooperad .. 
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House Building Society. (XVI-
21.4.86), 116-17. 

Representation of Induqtrial Coopera· 
tives on IDBI'. Board of Directors 
(XVII-2.S.86), 231-32. 

Sale of Fertilizers througb Coopera-
dves (XVlI-5.5.86),8S.86. 

Working of House Buildinll Cooperb-
tive Societies in Delhi (XVI-
21.4.86), 10·15. 

COOPBRATIVE SPINNING MILLS : 

Dolay in Iranting industrial licences 
for Hlting up of cooperaliv~ spin-
ain, mill' (XVI-254.86). 323-24. 

COOPERATIVE SUGAR MILLS: 

Delay in grantinl letter of intent/in-
dustrial licences for ne'" coopera· 
tive suaar mil'" in KunatakatXVI-
2S.4.86}. 323. 

COOPERATIVE TRAINING PRO· 
GRAMME: 

Roorientatlon of cooperative Training 
Programme (XV-24.3.86). 56-57. 

COPPER: 

Copper Exlraclioa from Kbetri Mines 
(XV-7.4.86). 152. 

Labourers worklDl in Khetri Copper 
Complex (XVlI--28.4.B6), 124·125. 

Malaj Kband Project of Hlndustan 
Copper Limited (XVII-
28'4.86), 159. 

COPRA: 

COlt of Production 01 Coconut and 
Copra (XIlI-4.3.86). 242. 

Import of Copra under OGL (XV-
21.3.86). 102. 

CARBETT PARK: 

Constructloa of Houses on tbe lalld 
of Carbett National Park (XVJ-
16.4.86). 172.n. 

Corbell National Park (XVI-23.4.86), 
7'-80. 

CORPORA TE SECTOR: 

Financial performance of Corporate 
, Seclor (XIV-14.3.86). 177. 

Increase in coilill8 on Remuneration 
for Corporate Managers (XlIl-
25.2.86), 47-48. 

Mobilisation of reaouress by Private 
Corp05l1te Sector in SevmthPian 
(XIV -19.3.86). 62. 

Performance of corporale sector in 
1985 (XVI-25.5.86), 161-62. 

CORPORATIONS: 

Settinl up of Nuclear Pow. Corpora-
tion (XIII-26.2.86), 93-94. 

DEBATES 

Statement reo formation of a Corporation 
for Bombay and Delhi TelephoaN 
Systems and anotber corporation for 
Overseas Communication Service 
(XIV-ll.3.86),252-55. 

CORRUPTION: 

Action against corrupt officials (XIV-
19.3.86), 157-158. 

ComplaInts regarding Corruption in 
Distribution of Loans (XV-
4.4;86), 121-12. 

Report on Corruption cbarges aaainst 
Haryana Chief Minister (X IIl-
5.3.86), 29. 

Santhanam Committee Recommenda-
lions on Corruption (XIII-
262.86), 152-153. 

Steps to Cleanse Public Life (XUI-
26 2.86), 2(15-206. 

Suspension/Dismissal of corrupt Bank 
official (XllI-28.2.86), 146-47, 

Weedin. oul of corrupt bank officials 
(XIII-28.2.86), 143-44. 

DEBATES 

Mc.-ures needed to rool OUI corrup-
tion from amongst tbe Government 
employees. (Under Rule 377) 
{XVII-3M.86). 249-50. 
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CORNEAL ULCER 

New-Dru, for ~funaal corneal vlcer 
found at All-India Institute of 
Medical Sciences (XVI-IO.4.86), 

·31S. 

COST ACCOUNTING: 

Criteria ror pndertakiog Cost Accoun-
ting Of Industry (XVII-29.4.86) 
189-90. 

COST OF LIVING : 

Maximum limit of relief of Pens'ooer 
for rile io cos I of livin& (XVI-
16.4.86), 12.3·24. 

COTTAGE INDUSTRIES: 

Sellinl up ofeoUailejKhadi Indus-
tries (XV- 25.3.86), 257-- 2. 

COTTON: 

Cotton Production 
107-10. 

(XV-7.4.86), 

Cotton Purchased by Co«on Corpo-
ration of India (XV -4.4.86). 
231-32. 

Creation of Buifer Stock of Colton 
(XIII-·21.2 86), 86-87. 

Damaae to Cotton Crop by -White 
Ply' in Andhra Pradeth (XVII-
28.4 86), 196-98. 

Difficulties 'aced by Cotton Exportini 
Agencies (XVI-ll.4.86), ]35. 

Effect on cotton crop due 10 use of 
Synthetic pyrelhroids (XVr-
21.4.86), 209-10. 

Export of Cotton (XI V -7 3 86). 
49·140. 
tXIV -14.3.86), 250-51. 

E.port of Cotton and Cotton Cloth 
{XIV -14.3.86), 117-18. 

Export of Collou from Andhra 
Pradesh. (XIV-14.3.86), 97. 

Export of Cotton hnt by Cotton 
Corporatton or IDdia(XV 1-25.4.86), 
12,3·24. 

Export of Staple COllon (XllJ-
21.2.86), 253-54. 

Fall io cotton consumption aDd itl 
price due 10 New Textile Policy 
(XlIl-28.2 ll6), 103-104. 

Fire at tbo Cotton Godowns at . 
Vijayawada (XVII-2.5 86),86. 

Forward Trading 10 Cotlon (XIV-
7.3.86), 85-86. 

Glut of CoUon in Gojarat (XVl-
11.4.86), 141. 

Grievaaces of COttOD growers in 
Prakaaam District of Andhra 
Pradcih lXV-21.3.86), 94-9S. 

Import of Coil on (XVl- 25.4.86). 
182-8). 

Import ofeolton flom Pakistan (XIV-
7.3.86), 165. 

Incentiyes for CottOQ Export (XVII-
2.5.86), 14-18. 

Liftiog of stoeb o( cotton! io Mail.-
flShtra and Gujarat 00 suppon 
prices (XIV- 7.3.86),93-94. 

Long Term Policy for export of c:otton 
(XVI-1I.4.86).2.31. 

LOllI term rehef to COIIOD crowen 
of Maharasblra (XIV -14,3.86). 
247.48, 

Lossea in Public Sector CotlOD Tra. 
dina Organialltlons (XVI-25.4.86), 
269-70, 

Mir.imum Support Price for Cotton 
(XV -24.3,86), 333. 

Monopoly procurement of raw colton 
lX1V-7.3.86),71-72. 

Policy Cbaneel for BOOllinl CoUon 
Export (XV -4,4.86), 264-65. 

Produclion and export of Cotton 
(XlV-tO 3;86), 272. 

Propo181 to ban export of cotlOD 
(XV-4.4.86), 171. 

Propo181 to create Bu6er Stock of 
CottOD (XIV-14.3.86), 70. 
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Purchase of Cotton Bales in Qujarat 
by Cotton Corporation of India 
(XIV -7.3.86),78-;9. 

Sbortall: of Raw Colton in National 
Textile Corporation (WBABO) 
(XVI-l1.4.86),285-86. 

Workinll of Raw Colton Monopoly 
Procurement Scbemel in Maba-
rubtra (XIV-7.3.1I6), 40-41. 

DEBATES 

Need 10 Bive financial assistance 
to the Maharasbtra Cotton Federa-
tion for purcbasinl cotton from tbe 
farmers (~nder Rule 3n) (XVI-
16.4.86) 234·35. 

COTTON CORPORA nON OF INDIA: 

Competition between Cotton Corpora-
tion of India and monopoly pro· 
curement alencies (XIV-17.3.86), 
78. 

COtlOO purcbased by Collon Corpo· 
ration of Indi" 'XV-4.4.86),231-32. 

Eltport of Colton lint by Cotton Cor-
poration of India (XVI-25.4.86), 
J23-24. 

Loss Buffered by Cation Coroorallon 
of India (XIII-28.2 86), 137-38. 

Loqes In Public Sector Cottoo Tra-
ding Organisations (XVI-25 4.19861, 

269-70. 

Purchase of Colton Bales in Gujarat 
by Cotton Corporation of Jodia 
(XIV-7.3.86), 78-79. 

Purcbrse of Cotton by Cotton Cor-
poration of India In Gujarat (XIII-
28.2.86), 106-107. 

Purcbase of cotton by cotton Cor-
poration of India In Gunlur and 
Prakasam Districts in Andbra 
Pradesh (XV -4.4.861, 161·62. 

COTTON GROWERS: 

Conversion of sbort term loans 
liven to Cotton srowers Into lonl 
term 10aDI (XIlI-4.3.86), 107-108. 

DERATES 

Need to take measures to safeguard 
the interests of Cotton powers of 
Gujarat (Under Rule 377) (XIV-
12.3 86), 206-208. 

COTTON MILLS : 

Closure of Bibar Cotton Mills (X VI-
25.4.86), 53_54. 

Cotton Mills in Prakasbam Diltric:t 
of Aadbra Pradesh (XVI-25.4.86), 
49-50. 

COTroN MONOPOLY SCHEME: 

COllon Monopoly Scheme (XVI-
11.4.86),62-b3. 

COTTON PRICE SCHEME: 

Cotton Price guarantee and protec-
tion scbeme (XIV-10.3.86); 150-!!I, 

COrrON SEEDS: 

Availability and utiliS81 ion of cotton 
seeds (XlIl-4.3.86). 286. 

COTTON TEXTILES: 

Export of Cotlon Textiles (XV-
21.3.86},243-44, 

COTTON TEXTILES EXPORT PRO-
MOTION COUNCIL: 

Demand for increase in Cash Com-
pensatory Support (X 1I1-28 2.86), 
149·50. 

COTTON YARN 
Export of Calion Yarn (XlII-

28.2.86>, 162-63. 

Export of cotton yarn and foreian 
Excban,e earninls (XIII-28.2.86). 
40·41. 

COUNCILS: 

Details of Members of Science Advi-
sory Council (XV-2.4.86),79-80. 

Government'. Control over FunctioD_ 
inti of CeDtral Council for Researcb 
in Ayurveda aDd Siddba (XVI-
10.4.86), 33, 
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COUNCIL OF INDIAN NATIONAL 
TRUST FOR ART AND CULTU-

RAL HBRITAGE: 

Government CO!h]cil of IAdian Nati-
onal Trust for Art &. Cultural 
Heritage (XIIl-27.2. 86). I04-OS. 

COURTS: 

Amendment to Advocates Act to debar 
pracuce by relatives of Judles 
in tbe .ame Court (XIV-ll.3.86), 
244. 

Appeals pending In Supreme Courtl 
Higb .Cour!s against administratiYe 
tribuaal deci&ions (XIV-12.3.86), 
145. 

Appointment oC counads by Goyern-
ment (XV-2S.3.86). 239. 

Assistance to States for Infrastructure 
Facilities in District Courtl (XVII-
29.4.86). 28-30. 

Calls 'PendiDJ before Labour Court~ 
(XV-7.4.86),231-31. 

Increase in Salaries of JudlC' of 
Subordinate Courts (XV-l.4.86), 
ISS. 

Introduction of Computers In Courls 
(XV-2S.3.86), S4-S5, 

Lanluale .of Coun Procee<iillp (XV-
2S.3.86). 41-42 

Maintenance cases filed by Muslim 
women in Courls under Seclion 
IlS of Criminal Procedure Code 
(XVI-16.4.86),107. 

Proposal to sel up Special Courts for 
disposal of criar« In the country 
(XVll-7.5.86~ 197. 

Puttina oft' Hearing of Cales at Trial 
Courts (XVI--16.486), 218. 

Settinl up of Environmental Court. 
(XIV -12.3,86), 41. 

Sottil1l up of Sharla! Courts (XV_ 
1.4,86), 202-03. 

Setting up or Tribunal Commiwon 
or Courts for .eltllnl Ca.es of 
Private Bullde" (XVI-21,4.1J6), 
211-12. 

Sellllli up 'p<cial courts to try commlt-
natcasea (Xm--S,3.8~), 1~-6S. 

Special CourU for rrBud lind Corrup-
tiem Complaints (XVII-29.4.86), 
173-74. 

Wlndlnl up proceedings of Com. 
panles pendlnJ after inue of· orders 
by Court. {XV-2S.3.86),204-20$. 

COURT FBE: 

Abolition of Courl tee (XIlI-
4.3.86},562-

COWS 
Import of Cows from Weat Germany 

(XVII-S,S.86), 147-48. 

Import of Cows (Xl V-IO.3.86), 221-29. 

COW SLAUGHTER: 

Demand for ban 00 cow Ilautber 
(XVI-24.3.86), 3OS-09, 

COW SUPPLY: 

Supply of Cows to beneficiaries under 
JRDP (XIV-10.3.86), 2.%7.228. 

CRACKING CATALYST: 

liNe of Licence for manofactore of 
Cracki., Catlil)'lt (XVr-lS.4.86), 
180. 

CRAFT PAPER : 

Improvement in quality of craft paper 
(XIV--II.3.86).228-29. 

CRANES : 

COlllmll5i~nilill o( IraDSfer ctaoes at 
Coobln pori (XVI-28.4,86), 126-27. 

CREDIT CAMPS: 

Holdia. of Credit C&IDC'I (XVlI-
2.S.86), 272-73. 

.Organisation of credit camps by Banb 
(XVI-25.4.86), 292. 

CR.EDIT PLOW : 

Clem! Ftow for DeveJoPIMat of Aeri-
cultural Land (XVII-5,5,16).az.81. 



ttEDlT POLlCY : 

New Credit Policy AnooulKed by RBI 
(XVII-2.S.86), 152-56. 

CRICKET MATCHES: 

Talecast of malCbe. (XIII-A.3 86), 
177-178. 

CIUCUT TELECAST: 

Elpellditure on Telecnst of Crick ct ; 
Match heW in Australia (XV-
24.3.86), 54-56~ 

C:RIMES: 

F\lJIctlons of National Crime Rccord 
BvClu (XVI-Hi.4.86), 74. 

htvntlptioD or lerlol1l c:rimee through 
CBI (XVI-23.4.86), 27-30. 

Murders, Dllcoites, Rapes and Thefts 
in Ibe country (XIV- 19.3.86), 
154-JS7. 

Separate win. 10 de. I wilb cases of 
aerious crimea (XVI-23,4.86),75. 

CRIME RECORD BUREAU: 

NatfoDal CrIme Record Bureau (XIV-
19.3.86), 97-98. 

CROPS: 
Cbure in Cropping Pattern (XV-

31.3.86), 361-2, 

Damage 10 Crops due 10 drOUP! and 
Rain (XVII-5.5.86), 46-50 

Fin In productivity in Crops (XV-
31.3.86), 337-:J8. 

Ialblllllctl In cropping pattern. (X VII 
28.4.86), 217·218. 

laforcaation Syttems for cathnaling 
obI-put and <'':onsumpl1oD of Food 
Crop. (XVII-2804.86),268·270. 

Lo .... of Crops due to Pests (XV-
7.4.a.), 113-16. 

Production of Crops (XVII- 5.S.86), 
219-20. 

DE8ATES 

Demaod for Suney of Water Logged 
areal aDd mil. UTili to live ~rop. 

from destruction iD those areas un-
der Rute an (XVII-85.86), 14. 

Need to provide compensation aDd 
rehabilitation aranu to the perso.s 
wbose houses and crops bave been 
damaged due to water logging in 
various parIS of Rajasthan (Under 
R.ule 377) (XVn- 7.5.86), 325-26. 

CROP INSURANCE SCHEME: 

Crop Insurance Scheme (XllI-
4.3.86j. 275-276. 

Crop Insurance Scbeme for Andaman 
and Nicobar Islaads (XVII -S.5.86), 
9-11. 

Crop Insurance Scheme for rice 
(XIII-4 3.86).191-192-

Crop Insurance Scbeme for Tobacco 
(XV-24.3.S6). 134. 

Crop Insurance Scheme Premium and 
Compensation (XV-7.4.Bo). 112-
13. 

Extension of Crop Insurance Scheme 
to commercial crops (XllI-4.3.86). 
252. 

Extension 0' Crop Insurance Scheme 
to Vegetables (XVI-21.4.86), 254. 

Implementation of ('rop Insurance 
(XVII-2l!.4.86). 246. 

Inclusio8 of cpium Crop UDder Crop 
Insurance Scheme (XVII-S 5.86), 
ISS·87. 

Paymenl of Crop Insura.Dce Claims 
(X VI-21.4.86), 221-22. 

Proper functioning of Crop Insurance 
Sdleme \XIV-IO.3.86), 283·286. 

Rural Insurance Corporation for Crop 
Insurance Scheme (XVII-5.5.36), 
191-92. 

Scheme for Marginal farmers for Crop 
Insurance (XIV-tO.3.56). 190-191. 

DEBATES 

Need to Ireat revenue vII/age a.'de6ned a, .. ' instead Of Tal uk I Block for 
crop insllRnCl and to i.chide coltOD, 
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tobacco, suaarcane aDd chilliel also 
In tbe crop Insuranco Icbeme<Uodor 
Rule) (XVl-23.4.86), 229. 

CROSS COUNTRY TRANSPORTER 
CONVEYOR SYSTEM: 

WorkiDg of Crosl Country Transporter 
Conveyor System (XV-l.4.86), 
238·39. 

CRUDE OIL; 

Agreement witb PiOlleer MuqcmeDt 
Services, USA 00 Oil Drilbog io 
Deep Walen io ADdamanl (XVI-
15.4.86). 161-62. 

Effect of fan iD price of Crude 00 
lodia's Import Policy (XIll-
28.2.86). 180-81. 

Impact of FalbDI Crude Oil Pricos on 
Consumers (XVI-1S.4,86), 95-96. 

Import aDd Export of crude oil 
(XIV-11.3.86), 16-20. 

Oil Drilliol in Mabanadi Basill(XVI-
IS.4.86), 144. 

Oil exploration 10 Pr&kasham Di .. 
trict. Aodbra Pradesh (XVI-
IS.4.86), S8. 

Steps taken 10 acbieve self sufficieDcy 
io crude (XIV-1I.3.86), 206·07. 

Traosporlation of crudc oil by calblll 
Tenden (XVI-1SA.86). 241. 

CUDDAPAH RADIO STATION; 

Upgradatioo of AIR Slation Cuddapab 
(XV -14.386), 327-28. 

CULTURAL AGREEMENT: 

Iudo-Pak Cultural Agreement (X1lI-
27.2 86 J, S2. 

CuLTURAL CENTERS; 

Setting up or Cultural Ceotera 
(XlII--27.2.86), 101.02. 
(XIV-J3.3.S6), IJO-H. 

Setting up Cultural Center iu North 
Ealtun Reaion <Xm-6.3.86), 
156. 

Settiq up of Resional Cultural Ceoter. 
(X1II-27.2.86). 118·19. 

Setting up SO:ltb Central Cultural 
Center at NllJpur (XIV - 13.3.86). 
191·92. 

Sub Cultural Center in Sriuilam(A.P.) 
(XlII-27.2.86), 186-187. 

CULTURAL INSTITUTES; 

Need toalve financial .. siatanee to 
cultural Instltu1c. In Bihar (Uader 
Rule 377) (XIII-26.2.86). 29Z. 

CULTURAL ORGANISATIONS; 

Financial 8Ssi,tance 10 Cultural Oraa-
nisations (XV-31.3 86). 1117·88. 

CULTURAL PROGRAMMES: 

Muki-crore mismanapmeDt in 
JNTACH Cultural Programmes 
(XIII-6.3.S6), 81. 

CULTURE: 

Step to popularise Indian Culture 
(X1lI-6.3.86). 195-96. 

CUMULATIVE 
SCHEME: 

TIME DEPOSIT 

POit Office Cumulative Time Deposit 
Scbeme (XVI-2S.4.86), 31S-16. 

CURRENCY AND COINS: 

Circulation of Rc. I currency ootes 
and coios (XIll-28.2.86), 118-19. 

Damaaed oeta ilSued by Government 
(XVI-II.4.86 • m o 22. 

Making of coinl out of stainlCfl .teel 
(XIV -14.3.86). 207. 

MlsappropriatioD of Soiled Currency 
notes (XVII-2.H6). 65-68. 

Proposal for makilll Rupee Freely 
COIIverlible CurteDCy iu USA (XVI-
J6.4.86), 83. 

StriulCDt action a,ainat COiD boarder. 
(XV-21.3.ti6), 317·18. 

Value of In diaD CurreDty (XUI-
28.2.86). 39-40. 

CURRENCY NOTE PRESS: 
Delay in seUiDg up or Currency Note 

PreM at Panqarb (Welt lenaal) 
(XIU-28.2.86) 18. 
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CUSTODIAN OF ENEMY PROPERTY: 
Shiiting of Office of Custodian of 

Enemy Property (XVI-lI.486). 
191. 

CUSTOMS AND CENTRAL EXCISE 
DEPARTMENT: 

HarUliment of Officers of Customs and 
Centra' Excise Depanment of 
Silillong Collectorate (XVI-
11.4.86). 45-46. 

CUSTOMS AND EXCISE: 

Proposal to set up a Tribun.1 tor 
CU5toms and Excise valuation 
(XlII-21.2.86). 82·83. 

CUSTOMS DUTY : 

Abolition of Duty on Imports of 
Crystals and Wafers for Sol.r 
Photovoltaic Crystals (Xl V-
18.3.86). 129·130. 

Bond facililics and deferment of pay. 
meRt of Customs and Excise Levies 
(XVI-25.4.86),277.78. 

Customs Duty Collection, (XflI-
21.2 86). 27~71. 

Cusloms duty 00 Computers (XVI-
11.4.86), 183-84. 

Evasion of Customs Du'in (XlII-
21.2.86), 109. 

Evuion of customs dUlY due to serio 
ous lIawl in Basiaae Laws (XllI-
28.2.86). 101. 

Ellemptioo of certain Iloods from COil oms 
Duty lXIII- 28.2 86}. 136. 

ElICmptioD of Customs duty 00 
certain Scientific Iostruments 
(XVI--ll.4 86),91·92-

Exemption of gift consigoments from 
Cu~toms dut7 (XIV-14.3.86), 
151·152. 

Fr.ud of cusloms duty by MI' L,D. 
Textiles Industries Limited. 
ADklesbw.r (XV-21.3.86), 126-127. 

Goods coo6scated by Customs 
Authorlti" (XUI-21.2.86). 2~.69. 

Implementation of Dew CU5101D1 aad 
Central Excise t.rift' classification 
(XV-4.4.86l,25.27. 

Re&ularisation of services of tempo-
rary ex·N .... al Personnel employed 
in Customs M.rlne . Department 
(XVI-2S.486), 165·66. 

Share of Informers in CustuDlI Haul 
(XIIl-21.2.86), 268. 

Valuation of foreign anicles for 
realislog Customa duty.t Delbi 
Airport (XIlI-28.2.86). 165. 

DEBATES 

Re : Question of Privilege againlt the 
Minister of State in tbe Ministry of 
Finance for allegedly .nnouncini 
exemptions from Customs duty 011 
certain luxury gooda a week berGf. 
presenlation of Budget by Issuio, 
Notific.tions under the Cusloma 
Act (XIII-28.2.86), 210-14. 

CUSTOMS AUTHORITIES: 

Penalties on Shipping Corpor.tion of 
Iodia for Short Landed C.rao 
(XVI-IO.4.86). 130-32. 

CUSTOMS DEPARTMENT: 

Goods Confiscated by CustOlDl 
Department al Trivandrum Airport 
(XVII-2.S.86), 229-30. 

Raids at houses of officers of CustO/?lS 
Department (XVI-II.4.86). 247-48. 

CUSTOM, EXCISES 
(CONTROL) 
TRIBUNAL: 

AND GOLD 
APPELLATE 

Powers of Customs, Ceolral Exciq 
aod Gold (Control) At!pellate 
Tribuo.1 (XVI-ll.4.~6), 55-56. 

CUSTOM OFFENCES: 

Persoos arrested and proaecuted for 
customs offences (XIII-21.2.8t'), 
66. 

CYCLES : 

Research on Bullock-cart and eyc'" 
lXVll-30.4.86). 74. 
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CYCLE CORPORATION OF INDIA: 

Enllineeriog Project. (India) Limited 
and Cycle Corporation of India 
Limited (XflI-4.3.86), 358..JS9. 

UnaaJeable bicycles in Cyde . Corpor-
ation at India (XV-8.4·.86), 221. 

CYCLONES: 

Utilization of Funds for A,anwadi 
Centres for cyclone atrcc:tcd placel 
(XVl-21.4.86J, 291-92. 

CYCLONB VICTIMS: 

AdditiODal Cyc/one relief to Andhra 
. Pradesh (XV-7.4.86), 148-49. 

Utillsatioo of Funds of Spedal 
Nutrition Programme for Cyclone 
Relief work (XV-7.4.86), 173-74. 

CZECHOSLOVAKIA: 

Indo-Czechoslovakia Science 
(XVI-16.4.86),161-63_ 

Pacl I 
o 

DDT: 

DDT/SHC Residues over Hr.ty stan-
dard in man and aoimal (XVI-
17.4.86), 138_ 

EVlillu81ioo of huarda of DDT aod 
DHC pesticides (XIV-17,3,86), 189-
90. 

loC~rior quality of DDT/SHC produ-
ced by Hindustan Insecticides 
Limited, Udyogmindal (XIIl-4.3, 
86). 4'8-99 

Production of DDT/DHC (X1lI-
4.3.86), 536-537. 

DLF: 
• 

Farm foreslry a component of DLF 
(XIV -1'1.3.86), 298. 

DMT: 

Assistance to manufacturer, of DMT 
to dispose or stock of unsold 
material (XV -25.3.86), 161-68. 

D,M.T. Plant imported by Bombay 
Dying aod Manufacturin. Ltd.-
(XIV-ll.386), 73. 

'1 

I 
I 

D.M.T. price' (XllI-25,2.I6),40, 

Import l)uty of !)MT/PTA (XVII-
2.5.86), 164-66. 

V.able policy oyer fulure use of PTA 
(XV 1f-6. S.86), Ill, 

D.V. KAPOOR COMYITTEE: 

D. V . Kl\poor Commiltc.e'. llecom-
mendaliOB llep,rdinl IdeatiiCIIlioD 
of "Tbrust ladustrios" (XIII-
21.2.86), 177-78. 

DACOIT INFESTED AREA(S) : 

Sc:heme for Decoit iaratocl AnIIa in 
V.P. (XVI-16.4.86), 8J 

Development of Dacoit InfestecJ Areaa 
(XIV -12.3.86), 130-131. 

DACOITY(IESI: 

Dacoilies and JootiDl' in Iraial 
(XVll-i.S.86), lS5. 

DAIMLER BENZ: 

Paymeut of Royalty to Daimler Benz 
or Weat Gerl1l8.DY (X1U-lS.l.86). 
82. 

DAIRY(lES) : 

A .. i.tance for Dairy Dcv.lopmtot 
Project In Claina and Srllanb 
(XIII-4.3.86) 262-263. 

Development of Dairy 10 Kerala 
(XV-31.3.86I, 290-1. 

Financial alJocaliCln for Aoltnal Hus-
bandary and Dairy Denlopm.ot 
Seclrr (XlII-4.3.86). 162-J63. 

Indo-USSR PrOlocol 00 Dairy Co-
operatiOG (XV-24.3.116). 237.31 • 

Study in Dairy Dev,lopmeat ia Goa-
Operation Flood dlltricta of . 
Mabaruhtra (XV-7.4.86) ...... 35. 

DAL LAKE: 

Fund, Jor develoJ)meot 01 Dal Lake 
Sri"pr (XV-2,4.U). 114, ' 

Polluiioo 111 0.1 Lake (XIV-I9.3.86) 
'),54. • 

!' 
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DAM{S) : 

Approval for Beesalpur Oam Project 
(XVII-7.S.86), 243·44. 

Barak Dam Project (X VI-I0.4.86), 
38. 

Construction of Oam on River 
Deahans (XlII-6.3.86). 206. 

Dam al Saphala (XV -2.4.86), 83. 

Dam on Subarnarelha (Xm-6.3.86), 
77-78. 

BDcouraaement for CoOltruction of 
Small Earthen Dams (XV -3.4.86), 
135·36. 

Subm~r~nce of Land il;! Baslar Distt .. 
due 10 construction of Inchampam 
Dam (XIII-6.3.86), 90. 

DEBATES 
Demand for providing financial assis· 

tance for construction of dam Icross 
Subansiri river in Assam (Under 
Rule 377) (XlII-S.386), 216. 

Need to Irant early clearance to Iho 
Mubane dam and Punpun Irrigation 
Projects in Bibar (Under Rule 377) 
(XIV-20.3 86). 213. 

DAMAN GANGA IRRIGATION PRO· 
JECf : 

Daman Glnga Irrisation Project 
(XVI- 24.4.86), 191·92. 

DAMAN SEA BEACH: 

Deve'opmenl of Oaman Sea Beacb 
(XVI-I 1.4.86), 259. 

DAMODAR VALLEY CORPORATION: 

Complaints from Cbaodrapura Ther-
mal Plant of D.V.C. roprdinl 
quality of coal (XVIf-29.4.86), 
206. 

DVC lupply 10 West Bengal State 
Electricity Board (XV - 1.4.86). 
187. 

Demand of power on Oamodar Valley 
Corporation from coal sector (XV -
ZS.),86). 273·274. 

Transfer of Bmno coal Minos by 
Damodar Valley Corporation t.o 

Central Coalfields Limiled (XIII ...... 
4.3.86), 465-466. 

DEBATES 

Need to shifl the headquarters of 
Damodar Valley Corpcration to 
Maithao in Bihar. (Under Rule .77) 
(XVI-16.4.86). 238·39. 

DANOAKARANA YA PROJECT : 

TraDsCer of assets of Oaadawanaya 
project to Government of Ori ... 
and Madhya Pradesh (XIV.,-
19.3,R6), 115-16. 

DBBATES 
Demand for more funds for construc-

tion of houses for tribal familiel 
displaced due to Dandakamaya 
Project in Koraput (Orissa) Under 
Rulc .. 377). (XVlI-30A.86). 2S()"Sl. 

DARBHANGA: 

Commissioning of TV transmitter, 
Darbbanga (XIV-IO.3.86).274. 

Maitbili Programme from air Dar-
bhanga (XIV-IO.3.86), 65·66. 

DARIEELING : 

Exploration works at GorubathaD 
area (District Darjeelinll) (XIII-
4.3.86), 266-67. 

Restriction on foreign tourists 10 
Darjeeling (XIV-7.3 86), 161·62. 

DEAF: 

Number of Deaf in the CouDtry 
(XV-2.4.86),23S·38. 

Scbemes ror tbe welfare of Deaf and 
Dumb children (XVII-30,4.86). 
213·24. 

DEATH{S) : 
'Deaths due a Meningitis (XVl-

24.4.86), 151·52. 

DEATH COMPENSATION: 

Procedure to pay compeDllatiOD to 
dependents of tbose who die in 
foreign cO\lotJ:y (XIV-12,;!.86). 7~ 
74. 
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DBA. TH RATE: 

Birlh Rale aod Death Rate in 1960 
and 1985 (XVIl-30.4.86). 199-200. 

DEATH SENTENCE: 
Death senteoce, pending for confirma-

tion by Supreme Court .aad Hiah 
Courls-(XIV _11.3.86),244.46. 

Deatb Sentences PllldiDI for confir-
mation by Supreme Court .ad Hllb 
Courts (XIV -'11,3.86). ]44-46. 

DEBENTURE(S) : 

Proposal to float public debentures by 
'Delbl Development autbority 
(XVl-21.4.86). 164-65. 

DEltT(S) : 
India's deb I service ralio (XIV-

7.3.86), 182-83. 

DEBT SERVICE. RATIO. 
(X1II-~.2.86) 56-57. 

DEEP SEA MINING: 

Indiao Claim fOT Deco Sea Mioing in 
Indian Ocean (XVI( --304.86). 30-
33. 

DEER: 

EK1lD~lioD of Musk Deer (XI V-
12.3.86). 127. 

DEFENCE: 

Dereocc ·RccruitmCDt Offices in Kerala 
tXVIl-75 86), 201. 

Defeni:C Spendina (~VI -23.4.86), 
122. 

Engine for tbe Army Tank (XVI-
16.4.86), 101-102. 

&peoditure 00 ncfence in India 
(XV _24.86),125-126. 

Labour coDlracls in DefeD« (XIII-
3-3.86), 163-64. 

DEP£NCECANTONMENT(S) : 

Married accommodation in various 
Cantonments (XVI-9.4.86). 3().31. 

DEFENCE COLLEGE(S) : 

.()paloa of '·more Military ·Colleaee 
(XVII-7.5,86). 54. 

Stlldentt rrom Sainik Schoolt admittcd 
in Military Acadcmiea (XVl-
9.4.86), 79.8 I. 

DEFENCE COMMITTEB : 

Defeuco Committee of tile Cabinet 
(XVII·-30.4.86), l23-24. 

DEFENCE DEVELOPMENT: 

Facilities l'fovidedbylndia to friendly 
African aad Astan cOUIItric:s for' 
Defenco Development (XVII-
7.5.86), 174·175. 

DeFENCE EQUIPMENT: 

Display of various models of Afmour 
Plerciog·fiN ill International Trade 
Fair (XV -2.4 86), J30.f.11. 

Field .eq~Dt for AfIIlY (XVI-
9,.6.86), 1911.199. 

Purchase of blankets for Army (XV-
204.86), ·29·)(1. 

Purchase of clotb for army uoiform. 
(XV --2,4.86). 16.5-J67 • 

DEFENCE INDUSTRY: 

Defence Industry in Baliapal. Orissa 
(XV--24.86l. 35-36. 

Produc:tlvity Bonus in Dcte·nce Deptt. 
Factories· (XIV - 19.',86); 37. 

DBFENCEPBRSONNEL ; 

Additional Incentives of Defence Per-
sonnel Poskld at Border (XVI-
23.4.86), 36-37. 

Al.IocatioD made fM Deft.Doe Force. 
O'VI--.9.4.86). 59.60. 

Beodill 10 family memben of Defence 
Of6oersO'VI-23.4.86), 117-121. 

Compep~ation to the aoldicrs who 
10lt their UVCl io ml~h.p of an 32 
Tra .. pwla\ircnft(XV,1-16 U6), 
n.18. 

COIJttnltl·icn of .1IC&I/reat bolUu for 
army ·pefsoouei In Alnwra aod 
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Pltbaralarb, Uttar Pradesh 0'111-
26.2,86), 94. 

Bmployment of eer:vice officers ill DOl 
(XIII-·S.3.36). lOS. 

GndMioD of DefcD!:. Ser.<fc:e Officere 
in lbe Wartaol of PrccedellCC (XV _ 
2 4' 8(;), 245. 

Liquor quota for Military Personnel 
(XVlI-7,S.B6). 2A8. 

Morc Pension 10 Ibe families of Army 
PUlOBJIel died durilll Everest 
elCpC'dilioa tXIlI-26.2.86). 500052. 

Paymeat of pension to Widows of 
IXf<Dce Pcrsonnel(XVII-lO,4 86), 
153-54. 

Policy raprdin& postiDe and transfer 
(XVI-16.4 86). 67·68 

Prlv ... rented buildioas for officers 
or ~rmed Forca (XVIl-lO,4.86), 
92-94. 

Purchasa of Woollen Blankets for use 
of Dcfeoc;e PalOnnel {XllI-S.l.86) 
S~, 

Ralion 10 Defence Personnel (XVIl-
30,4,86). 177·80; 

Recruitment of women in Tlcfcnce 
Forces (XVI-23.4,86), 39, 

W •• ~ to Porlers and P.,nies employed 
by ~rence Forces (XV-24.86), 
71·72. 

DEBATES 
Need to amend tbe Delbi Renl Conl-

rol Act to eoable lite defence 
per~noel to repill t be POS~SiOD 
of tbeir boUles bor!'r. rOlirement 
(Under Rule 371) (XIV-I7.3 86), 
228, 

DEFENCE PRODUCTION: 

Defeottl' Prodl1&:ttoo UIllI. io Bibar 
tXUl-S.3 .86), 134-35. 

Sel' Il~liaaee ill Production of Defence 
Items (XIlI-26.2,86), 229-231. 

Seltinl up of Defence Equipment 
NanulaCturina Unill in Panni 
(XVl-16.4,16), 106107. 

States baving no defence production 
units (XVIl-7.S.86), 73. 

DEFENCE RECRUITMENT OFFI-
CE(S) : 

Oefence Recruitment offices in UP. 
(XVII-7,5.86), 213-2'4. 

Openinll of New Branch Recruitmeot 
0fiiIles{XIIl-S.3,86), 30, 

Recruitment centres at Sikkim (XVI-
164,86), 6)-61, 

Recruitment Offices at ASlam (XVI-
16.4.86).136-37, 

DEFENCE RESEARCH AND DEVE. 
LOPMENT ORGANISATION: 

Expenditure and allotmellt on Defeoce 
Researcb and Development Or.-
nisation (XVIl-7.5.86), 82. 

Reeruitment of Sc;ienti&l6 by 0 R.D,O. 
(XVI-16,4,86,80-8I, 

DEFENCE SECRET(S) : 

LeakiDll out of Sensitive Defence 
information (XVI-16,4.86). 115-16. 

DEFENCE SECURITY ZONE: 

Unauthorised enll'y of people into 
Defence Securily Zooes (XVII-
75.86), 82-83, 

DEFENCE:SERVJCE(S) : 

Percentage of pollution in Defelice 
services (XVlI-30,4 86),78, 

Repatriatic!l of staff of CDA Meerut 
to Chandigarh (XVI-9.4.86), 43-
44. 

DEFENCE SUPPLY; 

Proposal for de versifying the Defence 
supply sources (XVIl-7.S.86), 99-
100, 

Purchase of paints witbout checking 
ilS qua:ilY {XIIl-26 2,86~. 235-236. 

Supply of Sub.Standard Paints (X IlI-
26,2.86). 221-222, 

DEFICIT FINANCING: 

i)efiQit FinaDcing in the current yoa, 
(XIV-14.3,86), 268-70. 
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Deficit Financing System (XIIl-
28.2.86), 92. 

DEFORESTATfON: 

Committee to suuestspec!al provisions 
to resist deforestation (XVlI-
30.4.86) 146-47. 

Fellin. of trees for electricity produc-
don (XIV -12.3.86) 89. 

Felling of trees ill Madhya Pradesh 
(XV -2.4.86), ~S. 

Illegal cutting of forests (XIV-
12.3.86), 103-106. 

Impact on weather due to Deforesta-
tion (XVII-7.S.86), 219. 

Increase in Erosion by Deforestation 
(XIV-I2.3.86), 54-55. 

Preventin8 deforestalion for preserving 
l"-coiogicai balance (XIII-5.3.86), 
77-82. 

DEBATES 
Need to direct the State GOl/ernmellt 

to stop deforestation in the districi 
of Bastar In Madhya Pradesb and 
instead make arrangements to 
supply wood from Bodhabat .ub-
meraed areas to the conlumer stores 
of tbe district (Under Rule 377), 
.(XIV-19.3.86), 183-84, 

DEHRA: 

C.S.D. Canteen al Dehra (XVI-
23.4.86), 124, 

DELHI: 

Abolition of lease Hold System in 
Delhi (XllI-4.3.86), 287. 

·Acceptance of Draft, Pay Orders and 
Cbtques iuued by Nationalised 
Banks by Delbi Custom House 
Treuury (XV--4.4 fl6). 78-79. 

Aclivllies of Smngglers in and around 
Delhi (XVI-23.4 86). 37·38. 

Additional light poles in village Naib 
Sarai. New Delbi (XVII-6.S.116), 
li9. 

AdlIiterati01l in certain commoiiities 
t. Delhi (XIV -13.3.86). 41-42. 

Adulteration In k'Od and lood producu 
sold in Delhi (X 111- 6.3.86). 176. 

Agencies for Welfare of Handicapped 
in tbe capital(XVI~9.4.86). 95-91. 

Alleged Gambling and Use of Narco-
tic Drvaa in Fille Star HoCels or 
New Delhi (XVII-2.!I.86), 99. 

A"Cled irregularities ;n Delhi Water 
Supply and Sewage disposal under-
taking (XVJ-21.4 86),215-16. 

Allotmmt of Alternative Site to Sapr 
Cooperative Group Housing Society 
(XVll-S.5.86). 75.76. 

AI/otmer.t of flats io Soutb Delhi 
(XV-3U.B6), lOS-9. 

""otment of fiats under Self Floaacing 
Scbemes in Vauut Vibar (XVll-

5.3.86), 128. 
Allotment of lndwtrlal plot to a beavy 

industry in Delbi (XIV-IB.3.86), 
130. 

AI otment of Land by DDA for 
Mosques and Graveyards (XVII-
25.4.86). 193-194. 

Allotment of Land by Directorate of 
Industries, Delhi at low Ratea 
{XVII-29.4.B6).274.215. 

Allotment o( Land to Community 
Centre in Jaaakpuri by DDA (Xv-
24.3.86), 306-01. 

Allolment of Land to Scheduled Cas-
te. 10 K.arolbagh, New DeIhl 
(XVII-5.S.86). 257-58. 

Allotment of Plots in I'ashc;blm Vibar 
(XV-74.86),66-111. 

Allotment of ptofS under Rohini 
Scheme IXV--7.4.86), 30·32. 

Arm. Factory unearthed in South 
Delhi (XV-2.4.86), II1-J9. 

Arranacmcnts for safe custody of 
Banflle of International Pas.eup" 
at Delbi Airport (XlU-.27.2.86). 
IS·18. 

Arrest of Extremists in Delbland oCher 
Stat .. (XVII-30.4.B6), 233-34, 
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Auction of Commercial Land in Laxmi 
Nqar (XV.-1.4.86), 35.36. 

Bank dacolties in Delbi (XV -
21. 3 86). I 62-6S • 

Bank facilities in ne\\ Iy Developed 
Colonies in Delbi (XV -2\.3.86). 
234-35. 

Bank robberies, dacoitlcs etc. in Delbi 
(XlV -12.3.86), 145-146. 

Basic Aroentiel in Unauthorised Col· 
oales (XV-24.3.86). 132-33. 

Blackmarketing of LPG in 
Yamuna area. D:lbl 
25.2.86). n I. 

trans· 
(XlII-

Books ml5linl from Ne!rru Memorial 
MuseUm and Library, New Delbi 
(XVI-24.4.86), 153·54. 

Book stalls of MI.· Wheeler. and;Co. 
at Delhi Junction (XVI-24.4.86). 
ZSZ-S3. 

BriDliDI Telephone System of RiDg 
Towal around Delhi under New 
Corporation (XV-8.4.86),. 241-42. 

Bunllins or land in Mchra\lli (XVI-
21.4.86), 119-20. 

Burning/,uicide cases of Women in 
Delhi nnd olher paris of Ihe coun-
try (XI11-26,2.86). 238-239. 

Capacity of Delbi Radio Station 
(XIV-IO.3.86). 132·142. 

Cues of jail break in Tibar Jail 
(XVI-16.486). 66-67. 

Case. oC murder. looting and dacoilY 
in Delhi (XVI-9.4.S6). 74-76. 

Cause or Fire in Ghaziabad.Delbi 
EMU train coatb (XV -3.4.86). 
153·S4. . 

Cb.atina oC the public by Iraders in 
wei,htl and measures of Kerosene 
Oil in Deihl (XVU-2.S.86). 124. 

Chit fund companies functi<!ninB in 
Deihl (XV-2t.3.86). 90. 

Circulation of spurious LPG Cylinden 
and unautborised conncctions in 
DeIhl (XV -1.4.86). 283.84. 

Cleaning of water at Boat club, New 
Delhi. (XVI-21.4.86), 207-18. 

C('nstruction of hostals for Officen 
in Delbi (XV-24.3.86), 188·89. 

Construction of Houses by DDA in 
MOlia Khan (XIV -17.3.86), 209-10. 

Construction of office buildings in 
Trans· Yamuna area (XV -24.3.86) 
89·80 ' 

Construction of T.V. tower a: Pitam. 
pura (XIV-17.3.86), 169-71. 

Construction of T. V. Tower at Pltam· 
pura in Delbi (XlII-4.3.86), 159·60. 

Construction work or Shivaji Commer· 
cial Centre in West Delhi (XVII-
dl 28.4.86), 65. 

Constraets for construction of houses 
at Rohini (XV-7.4.86). 33·34. 

Dearth .of Government accommodation 
in Delhi (XIV -17.3.86), 150-51. 

Death of a Patient in L.N J.P. Hospl-
tal.Delhi (XVI-17.4.86). 206-207. 

Delay in providing Cooking Gas in 
Delbi (XIII-25.2.86), 93-9~. 

Demand and availability of Hospitals 
~ds in Delhi (XV-3.4.86), 121·22. 

Demand for increase in Commisaion 
to FPS owners in Delhi (XIIl-
21.2.86). 178·79. 

Demolition of hull in Safdargjunl 
Enclave, New Delhi{XIV-11.3.86), 
157. 

Density of Population in Delhi (XVl-
21.4.86), 214. 

Detection of explosive d e"iee in Anand 
Niket8n Deihi (XllI-162.86), 
84-85. 

Development of Cold Storage Capacity 
in Delhi (XVII -2.5.86),11. 

Direct telegraph and telephone lint 
between Dolhi and Azamprh 
(XVIl-6,5.86). 118-79. 
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Diversion of'l/2 Kalka Mall to New 
Delbi ioatoad of o.lbi (XVl-
2.4.4.86), 87. 

Drill smUUlers in Delbi. (XVI-
9.4.86), 174-76. 

Educated unemplOyed in Delhi (XVlI-
5.5.86), 70-71. 

Electric troUy buacl 
yans in Delbi 
120-21. 

aDd electronic 
(XVl-14·U61. 

Electrification of Unautborised 
Colonies of Delbi lXVII-·29.4.B6), 
79-80. 

Enquiry into Deatbs in Police CllItody 
in Delhi (XIV-19.3.P6),133. 

Expaoaion of RetaH Network tbrouab 
Super Blmrs in Delbi (XIV-
14.3.86), 32-33. 

Extension of Facility of Proyjdinl 
Piped LPG in Deihl (XVIl-29.4.86). 
301. 

Fire in A.hole Villar. Delbl(XVI-
23.4.86},72-74. 

Fire in Multi ... torq Buil<iln81 in Deihl 
(XV-2 4.86), 22B-230. 

Fire protcction .rBnsemenq in Hiah 
rise buildhap in Deihl (XVI-
23.4.86), 79. 

F,"ltar Hotel. in Delhi coutructed 
for AJiG (XV-4.4.1I6), 160-61. 

Foreian Contributions to certain 
Delhi Oraaniaalion lXVI-j6.4.86), 
)8B·92. 

Formation of Corporation for Delhi 
and Bombay Telepbones (XIlI-
4.3.86), 555-56. 

Fraud. in Banks in Delhi (XV-
21.3.86), 233-34. 

FUQCtioninll of P"blic Ser¥ice Tele-
ph01lel in Delbi (XIII-2S.2.86), 
48-49. 

Green land in Hari Naaar and Maya-
puri (XVI-11.4.86). 119. 

Handlinl of Boat acrvices at Boat 
Club, New Delbi (XVI-lt .4.B6). 
217. 

Hlp-rise Buikllnp (XVJI-2U:U), 
209-110. 

Handlin. of Boat services at Boat 
club, New Drlbi (XVI-21.4.86), 
217. 

Hundred per CellI Export Oriented 
Units Functioninll in Oc:.lbJ (XIlI-
21.H6), 229. 

Illicit Arm. manufllcturinl Ja Delhi 
(XIlI-S.3.86). 131·32. 

Implc:m~ntiltion of Palekar A_rd In 
Delbi (XVII-5.5.B!,), 1I4-1S. 

Implementation of. Tbree Lao&U'oIl1e 
Formula by Delhi Srhools (XV-
31.3.B6), l24-lS. 

Incmllves to larmen! unita ia Delbi 
(XIV -14.3.86), 242-44, 

Inccntivo to Poliee Pc-rsonDcl. (XVl-
9.4.86),93. 

InCOllle aod Expenditure (rom ASIAD 
Flats (XVII-28.4 !6). 67·69. 

locreafle In Cost or Construction of 
Houses 10 Del!!i (xvrn-
2B.U6) 40-49. 

lntre,so in house rent in Delhl(XIV-
10.3.86),48. 

Induslrial Uoits FUl1clioDina lIIq.lly 
in Delhi (XV-B.4.86), 10>106. 

Installation and shlftiol of Telephone 
ConncctioDs on priority basi. 1ft 
Deilli (XIV -11 .3.86). 30-31. 

InstaliatioDs of Public Call Oflites in 
Wesl Delhi (XIV-II.3.B6). 130. 

IostaUallon of statue of Dbapan 
Mahavira in Mcbrauli (XIV-
17.3.86). 8B. 

Iluereit rate OD depOSita made 10r 
T*pboGC CODDeC!tion (XVII-
29.4 86) 221-22. 

lov .... don of petty thef" iD Delhi 
(XVII-7.H6),256-257. 

Irreaularities In COD&truclion of L. J.G 
Fla'i in Vikalpuri (XVII-,;S.86), 
103. 
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luBe of Foodgtainalo Fair Price 
Shops in Dellai (XVI-25.4.86), 
40·41. 

Kidnapplnl of cbildren in Capital 
(XVI-94.86). 136. 

L.P.G. Copneetion in Delhi (XIV-
11.3.86).226-27. 

Laboratory for converting opium into 
beroin in Delhi (XIV-12.3.F6).76. 

Land Grabbin. in East Delhi (XIV-
17.3 86). 2"·16. 

Laud leued to Laksbminarayan Temple 
Trust. New Delbi (XVI-21.4.86), . 
75·77. 

LightiD, arrangements on roads near 
Delhi Border (X VII-20 4 86)· 
81-82. 

loan (or Construction of Houses in 
Approved Col/lnies in Delbi (XIV-
17.3.86). 164·60'-. 

Loan to COQperative Oroup Housina 
SOI:ielics in Delhi (XV -7.4.86), 
207-18. 

Lok Adalat for Cases of Women in 
Delhi (X V-8.4.86), 76. 

Looting of Co-operative Bank in Delbi 
(XV-2.4.86), 161. 

Lon of DDA dne to Leuer Penalty 
for Reaularisalioo of Unauthorised 
Buildings (XVIl-28.4.86). 241. 

MalDlenance o( civil amenities i~ 
resettlement colonics in Delbl 
(XVll-28.4.86) 15 I. 

Malpractices by L.P.G. Dealers in 
Delhi (XV-1.4 86), 75.80. 

Manning of Delbi and Bombay Tele. 
pboll.e Corporation. by Profess· 
iooals aDd Manuemenl Experll 
(XV -I 4.86). 200. 

Marketing r8~ili1ieos in Yojl1la Vibar 
Complex (XVll-28.4.86). lC8·~. 

'MeaW~8 for safety and convenience 
of pedettC'iue in Delhi ,XVI-
10.4.86), 140-42. 

Measures to ensure safety and prote-
ction of mODuments in Delbi (XVI-
104.86), 166·90. 

Misappropriallon of money in Punjab 
and SID, Bank, Bemtant Colony 
Brancb, Delbi (XV-21.3.86), 110-12 

MolestatioD and eve·teasiDg in Delhi 
(XIV-12.386). 9)-94. . 

MusbroomiDg 0:' Unrc;j!istcred NursiDg 
Homes in Delbi (XIV -13.3.86), 
166.7S. 

New set up for Capital(XVII-S.S.86), 
25S. 

News-item CaptioDcd "A 'kUl~ bome' 
oext door" (XIII-27.2.86). 43-44. 

NOD·aligned Foreign Ministers M«t· 
ing io Delhi (XVH-7·5.86), 45·47. 

Non.Availability of Monotard Insulin 
in Delhi (XV-1.4.86). 72·73. 

Non.avilability of Seoior Doctors 10 
Hospitals on Saturdays and Holi· 
days (XII1-6.3.86), 12-18. 

One window plan in DeJhi to pay 
public dues (XVII-7.5.S6). 250-51. 

()peniaa of more StOl:k Excbanges in 
Delbi (XV-4.4.86), 67. 

Openillll of oew C.O.H.S. Dispensarled 
in Delhi (XIV-13.3.86), 195-86. 

Ovcrcrowdina .in Batlery buses pl)';na 
in walled city in Delbl (XV-3.4.86), 
102. 

PlLkistaD migrant& in Delhi (XIlI-
5.M6), 166. 

Pendio. ll1'plicatioD8 for telepbooe 
connectioDs in Delhi (XlII-
4.3.86) 528-531. 

Pendiog passport Applications in 
Delhi Reliosal Paupor! Office(XV-
2.4.86), 185. 

Petrol Plllllpa on R.iol . R.oad. Delhi 
(XIIl-4.3.116). 391. 

PhmIcs w8nt dead in Oelbi(XIV-
1 U.86). 45-48. 
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Pla.li.;; pjpea in D.D.A.. Janata Flats 
Pitampura (X VIl-28.4.86), 200-
ZOZ. 

Platforms at New Delbi Station 
(XVI-24.4.86), 110-11. 

. Plot to blow up the Lakshmi Narayan 
Temple in the Capital (XVII-
7.5.86). 241-242. 

PoJluli(>n by Power Units in De'hi 
(XVI-15.4.86), 30-31. 

Pollution caused by Badarpur and 
Indraprastba Po~er Stalions 
(XVI-9.4.86l,47. 

Possession of MIG Flatl in Asbok 
Vibar (XIV -17.3.86), 212-13. 

Possession of plot to tbe Centre for 
Women Development Studies 
(XVIl-284,86l, 107. 

Prepaid tui Service at Delhi Airport 
(XIV-13.U6).253-54. 

Privately owned Hospitals, Nursina 
Homes and intensive care units in 
Deihl (XUI-27.2.86), 127. 

Proll.rammes Telecast from Delbi 
Doordarsban (XV- 24.3.86), 180-
8!. 

Proper Water Supply in DDA Parks 
in Pucbim Vibar (XV-7.4.86), 
225-26. 

Proposal for involvioa Private Sector 
for Housing in Delhi (XVII-
284.86), 94. 

Proposal to study sma, in tbe capital 
(XIV -12.3.86), 124-125. 

Preservation of Delbi', heritaae 
(XVI-I1.4.86),70-71. 

Provision of amenities for all in tbe 
Capital (XlIl-4.3 86) 191. 

Provisiou of Grills in Janala FJal~ in 
Pitampura (XVII-28.4.86), 65-66. 

Quality of foo",raiol Supplied In 
Delbi (XIV-7.386). 62. 

Racket of rotled deane certificate in 
J)elhl (XVl-16.4.86), SI·52. 

Raids coadueted for .eizure NarcotiCi 
In tbe Capital (XVI-23.4.86). 86-
87. 

Railway over bridae ncar Badarpm 
(XV-3.4.8?), 118. 

Raisinl of Bread Price in Delbi 
(XI1I-21 .2.86), .14S-46. 

Rally of ElI·Servicemen at Boat Club 
(XVI-16.4.86), 105·106. 

Rapid traolport sysrem for Delhl 
(XV-24.3.86), 217·18. 

Rale of Interest on Provident Fund 
of Teach~rs of Oovernmeot, and 
aided achools in DeIhl (XVl-
24.4.86),96.97. 

Receipt of foreigo contributioD by 
lome Delbi Institutions lXVt-
16.4.R6), 11)4-66. 

Recommendation. of Seminar on 
Multiplicity ot Authority (XVIl-

30.4.116). 225. 

Recruitment 10 Delbi Police from 
NeiabbouriDl States (XIlI-27.2 86). 
137-\38. 

Refundin, the amount to tho Works· 
Housioa and Supply Cooperalivo 
House Buildln, Society (XVI-
21.4.811), 116-17. 

Report of Expert Committee OD 
H87ardou~ Chemical fac:torlea in 
Delbi (XIV-I7.3.86), 73.U. 

Representations from Riot Victims 
Association, Jaoalr.purl r .. ardinl 
wrifina off bank loanl apinat their 
compensation (XVI-2S.4.86), 288-
89. 

Requirement of power In Delbi (XV-
1.4.86),91·92. 

Re.ldenlial fiats over Green Belt 
Areas (XV.7.4.86). 126. 

Road acc:ldcnll in Delbl (XIV-
20.3.86), (,2-63. 

Round Table of EUlopean Mall .... 
mo:nt Forum and AaociatloD of 
India Eaainoerioa Industrici 
(XVU-29.4.86), m. 
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DBLHI 

STD service "elween Delhi and 
Falzabad (XIV-tR.3.86). 102. 

Setla of land· 10 Public School by 
DPA (XVI-21.4.86), 210. 

Security ~rraDgemenl at L.O.C. 
Terminal at aijwasau. Delhi (XIII-
25.2.86), 242-43. 

Selswre of 'Charas' in Delbi (XVIl-
30.416), 237. 

Seizure of Cbaral in New Delbi 
(XlIl-S.3.86). 181-82. 

Seizure of forged currency nOles in 
Delhi (XVI-25.4.86). 189. 

Semioar for Consumer OrlaDiSllions 
in Delhi (XIV-7.3.86), 107-24. 

Seminar OD multiplicity of authorities 
in Delhi (XV-24.3.86), 156-00. 

Septrale 0.P.D5 in Delhi HOIpilals 
for old penons (XVI-IO.4.86), 228. 

Setting up or Speciali&ed Electronics 
Eatate, Science and Tecbnology 
park~ and'hiah Technology Industri-
es in Delhi (XVll-6.5.86), 63-64. 

Selli Education in Deihl Scl'ools (XV-
3.4.86). 127-28. 

Sbahdara Telepbone Excbange (XVII-
29.4.86). I SO· 151. 

SbUtiDB of Government offices outside 
Delhi (XIV -10.3.86), 278-280. 

ShiftioS of industrks localed in crow-
ded localities ID Dolhi (XIV-
11.3.86), 22·28. 

Sb:fljnll of Subzimandis from Shabadra 
\XVIl-5 .. 8:'!), 74-75. 

Sblftin& of Subzimandis from Sbaha-
cIra (XVII -·~.S.86), 74-75. 

Shockinll conditions in Delhi bospitals 
(X1II-27.2.86l. 32. 

Sbortage of L.P.G. Cylinders in Delbi 
(XV _25.386). 228-229. 

Shortage of std and beds in CGHS 
Maternity Hosplral, R.K. Puram 
(XVI-24.4.86),85. 

Spread of measles, cholera a.nd .mall 
pox in Capital (XIIl-6.3.86), 113. 

Strike call by truck owners brJtl&ins 
essential commodities into .Delhl 
(XVI-25.4.86), 184-85. 

Study group on Delhi Police Adminis-
tration (XVlI-30.4.86), 189-90. 

Sub-titling or Regional Fims 'Telecul 
on Delhi Doordarshan (XVI-
:'.1.4.86). 247-48. 

SU&8CS1ion to declart' Delhi as loitre 
affecled area i.XVI-24.4.86), 159-
60. 

Supply of adulterated imported Supr 
at Fair Price Shop. in Delhi 
(XIV .. 14.3.86), 262-63. 

Supply of L.P.G. against daily demand 
in Delhi (XV-8.4.c6), 137. 

Supply of updaled Directories to 
Enquiry Service-197 at Telephooe 
Exchange in Delhi (XI V -18.3.86), 
98. 

Taking ovec Red Sand Min" by 
Government in India (XVll-
28.4.86), \16-17. 

Telecast of 1 !Ietu Films on Delhi 
Doordanban (XVl-21.4.86), 2·'. 

Telephone alarm call and wake up 
call facilities in Delhi (XlIl-
25.2.80). 258·259. 

Tbefts of scooters/cars In Delhi 
(XVl-12.3.86), 147-148. 

Transfer of services of Resettlement 
colon;e5 from DDA to NCD 
(XVII-28 4.86), 158·59. 

Treatment of drug addicts in Delhi 
H01iptals (XlV-I3.3.84), 106-7. 

Unauthorised construction in Man-
davli Fazalpur and Vinod Nalllr 
Colonies (XV -24.3.86), 45-46. 

Unauthorised conS/ruction in R.K. 
Puram, New Delhi (XVI-21.4.86), 
81-82. 

Unauthorised jbu"is 'On P &: T laud 
in .Kali Bari Mat'l. New Delhi 
(XV -2S.3.86),8().81. 



Unautborised squatters on DDA land 
in Govind Puri, Delhi (XVII-
28.4.86), 82. 

Unauthorised vendors at Delbi 
Railway Stations (XVI-24.4.86), 
276. 

U~vereJ Manholes and Death 
Traps on Roads in Delhi (XV-
7.4.86).111·12. 

Unhygienic conditions In C.G.H.S. 
Maternity Hospital. R.K. Puram, 
New Delhi (XV-31.3.86), 176-77. 

Upkeep and maintenance of monu-
ments in De'hi (XVl-I7.4.86), 62· 
64. 

Urdu medium schools in Delhi (XVI-
24.4.86), U7·49. 

Use of DDA Flatl by Bad Elements 
in Pitall'pura (XVIl--28 4.86), 
226. 

Vacant poSIS of Medical Specialists 
tn Central Government Hospitals 
(XVI-IO 4.86), 104·14. 

DELHI: 

Vagrant Children titled from Delbi 
Streets (XVI-··23 4.86), 35·36. 

Waitin& list for telepbone . connections 
in DeIhl lXIlI-4.3.86), 393·394. 

Water Supply Ibrough Haiderpur Planl 
(XV- 31.3.86), 54·5. 

Working of Cooperative Group Hous-
ina Sociel'es in Delhi {XIV-
10.3.86), 319·321. 

Workinll or Lala Ram Sarup T.B. 
Hospital, Mrbrauli (XVI-24.4.86l, 
12.14. 

Work,hop on World Bank Credit in 
Delhi (Xlll-28.2.86), 158-59. 

DEBATES 

Alarminll situation arisln, out of 
t .pOl'led inctdence of Meniogltles 
epidemic in Delhi (C.A.) (XIV-
18.3.86). 243-55. 

Demand ror aDother thermal power 
. ,.ation at Delbi to meet tbe power 

sborlage io tbe capital (Under Rule 
l77) (XVI-J7.4.86). 236-37. 

Demand ror rn.:aaures to provide 
adcquatetranlport facilities in the 
country, especially In Delbi 00 
Bandb days (Under Rule 377) 
{XV-21.3.86), 340-41. 

Desliand for Itartin. i a tralo from 
Rallam or KOla to Delbi (Under 
Rule 377, (XIV-I3.3.86), 301. 

Need 10 amend tbe DeIhl Rent Con· 
trol Act to enable tbe defCl'lce 
persoDl1al to re,ain tbe POlHseioo 
of their bouses behre retirement 
(Under Rule 377) (XJV-17.3.86). 
228. 

Need to' brina Vasal, Nalasopra Ind 
Virar areal of Mahara.btra under 
Ibe jurisdiction of tbe proposed 
corporation of Tel~ommunication 
(or Delhi and Bombay (MaUer 
Under Rule 377) (XIIl-4.3.86). 
~98. 

N~ to increue tbe Wiler lupply 
rrom Shabdara and Hyderpur to 
meet tbe requirement of drinkin, 
water in Delhi (Under Rule 377) 
(XV -4.4.86), 367 .. 

Need to provide electricity in the 
unathorlsed colonies of Delbl and 
also to tbe farmers for threshinll o( 
.,ains (Under Rule 377) (XVl-
21.4.86). 307·08. 

Need to rebabilitate Jhuui·Jbonpri 
aod footpath dwellers or Delbi. 
(Under Rule 377) lXVIl-28.4.86),· 
308. 

Need to stan welrare .cbemes for 
women in Karol Blah area o( Delhi 
(Under Rule 377) (XVI-9.4.86). 
223. 

DELHI ADMINISTRATION: 

NOlificltlon by Delbi Administration 
(XVII-S.S.86) 169·70. 

DELHI ADMINISTRATIVE TRIBU. 
NAL: 

Dllpotal of ca.e. by Delbi Adminlstra. 
tive Tribunal (XV-2.4.86), 92·93. 

DELHI Al1lPORT : 

Complaints of ml5bebavlour witb 
pal.cD.ers by c;ustoml official. I' 



Delbi Airport (XIII-28.186), 163-
64. 

Viluation of Coreiln articles for reail-
.ina CUll oms dUlY II Delbi Airport 
(XIll-28.2.86). 16S. 

D8LH1 CLOTH MILLS : 

Use of fore1aa trade mark by Escorts, 
Mlruli aDd D.C.M. (XVII-
29.4.86). 310-41. 

DELHI CONTAINER DEPOT: 

MismauqeDlCnl in Delbi and BOUIbay 
IniaDd CODtllJner Depot \XVI-
17.4.16). 207-208. 

DELHI DEVELOPMENT AUTHORITY: 

Alleaed favour to pm'ale builders by 
DDA (XV-3l.3 86), 233-4. 

Alleaed Fraud in DDA (XVII-
S.S.86), 167. 

Allotment of contracts by DDA 
(XVI-21.4.86), 27-54. 

Allotment of flats 10 M.P.s by DDA 
(XVII-28.4.86). 

Allolmenl of Land by DDA for MOI-
ques and Graveyards (XVII-
28.4.86). 19M4. 

Allolmenl of Land by D. D. A. to 
Indian Rai way CODI;lruclion. Com. 
pany (XV-24.3.86). 40-41. 

Allotmenl of Laud 10 Community 
Cenlre in Janakpuri by DDA 
(XV-24.l.86), 306-07. 

Auction of plots by D.D.A. (XIV-
i7.1.86), 183-84. 

Auction of PloIS and Shops by D.D.A. 
(XIV-I0.3.86), 28S. 

Bad:loa In Coaslruction aud Allot-
ment uf flals by DDA (XV-
7.4.86). 93·94, 

Cavin, in of carib of DDA's Seweraae 
Line in PrasbaDt Vibar (XUI-
4.3.86). 233. 

Compensation for HoueM demolisbed 
by DDA in Mayur Vibar (XV-
31.3.86),341.9. 
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CompeDsation to Decellsed PerIODs 
by D.D.A. (XV-7.4.86). 83·84. 

Compensation Lo Farmer. for Land 
Acquired by DDA (XV-7.4.86), 
159-61. 

Completion of Houses by D.D.A. 
lXV.31.386), 325-6. 

Construction of Flals under Self 
Pinance Scbemes in Vuant KuQj 
(X V -i' .3.86). 229-30. 

Construction of HOlel near IDCtira 
Gandlu SllIdium by DDA (XVU-
S.5.86). 59-60. 

Construction of Houses by D.D.A. in 
19115-86). (XV-31.3.86), 238. 

Construction of Houses by DDA ID 
Motia Khan (XIV-17.3.86), 209. 
10. 

Construction of Houses by DDA OIl 
GreeD Belt in South Deihl (XV-
31.3.86), 274-5. 

Construction of bousea by Privata 
Firms on behalf of DDA (XIV-
17.3.86). 133-34. 

Contracts for Houses by DDA (XV-
24.3.86), 161-64. 

Cost of D.D.A. Flats in Hayur Vibar 
Residential Scheme (XV-31.3.86), 
232·33. 

DccentralisatioD of D.D.A. (XIII-
4.3.86). BO-B. 

Defective Flats in Mandakini Enclave 
(XV-·-31.3.86). 270-71. 

Defective Roofs of DDA's Houses 
(XV-31.3.86), S2-3. 

Departmental cases aSalnsi DDA 
officers (XIlI-3.3.86). 220. 

EDhanoemeDt in price of MIG flab 
(XVII-S.S.86), 196. 

EXPCDditure on Office of Vice-Chair. 
man of DDA(XVI-21.4.86), n. 

HOUle construction progrlmme or 
DDA (XVU-S.S.86), 12S. 
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Hurdles by DDA for Kaymes Coope-
rative Group Hoosinl! Society 
(XV-31.386). 362·63. 

Improving Housinll Activides in Delhi 
by Delhi Development Autbority 
(XV -31.3.86). 325. 

Land Acquired b} D;D.A. eXV-
31.3.86), 275-76. 

Loss of DDA due to Leiser Penalty 
for Regularis.tion of Unauthorised 
BuildiBt' (XVII-28.4.86}. 241. 

OpeniJIg of Fresh 
Flats/Plots by 
4.3.86), 128-29. 

Re,istration for 
DDA (XIIl-

Oet-of-turn Allotment of Flats by 
DDA (XV-31.3.86). SO-51. 

Proposal to float public debentures 
by Delbi Development Authority 
(XVI-21.4.86). J~5. 

Reimbuncment of Medical B,JIs in 
DDA (XV-31.3.8b). 349-S0. 

llesldential fiatl over Green Ben 
Areas (XV-7.4.86), 126. 

Sale or land to PubJic Scbool by 
DDA (XVI-21.4.86). 2JO. 

Unauthorised constru:tion in premi5C1 
of DDA Buildinal (XV-31.3.86). 
329. 

Unauthorised squatlers 011 DDA land 
in Govind Puri. Delbi (XVII-
28.4.84i). 1l2. 

Vacation of DDA Land from Squ.tters 
(XV-7.486) 152-53. 

Plastic Pipes in D.D.A. Janala Flatl 
Pitampura (XVlI-28.4.86) 200-
02. 

Priority to Retirinl Persolls for Allol· 
ment of DDA Flats under HUDCO 
Patterll Scb~me, 1979 (XVII-
28.486), 190·91. 

Provision of Grills In Janala Flats in 
Pitampura (XVlI -28.4.86), 65. 
66. 

Use of DDA FlaIl by Bad Elements 
in Pltampuril) (XVII-28.4.86), 
~6. 

DELHI ElECTRIC SUPPLY-
UNDERTAKING: 

Applicatfons for Industrial Power 
COllocctions received (rom Badli 
Enterpreoeurs A~50ciation. Delhi 
(XV-8.4.86). 101-102. 

Closure of Illdrapraltha Power Station 
of DESU (XIV-18.3.86), 138. 

}rreau!arity in sending eleclricity bill, 
by DESU (XIV-I 1.3 86). 82~83. 

Layin, of und~raround electric lines 
by nESU (XV -1.4.86), 38.39. 

Losses ill De:bi Electric Supply Under-
lakin. (XI V -11 '3 86). 43-44. 

DELHI FLYING CLUB: 

At.istaoc:e 10 Delhi Flyjn~ Club 
(XVI-24.4.86),234-36. 

Shil'ling of Delhi FI';." Club and 
Delhi Race Course Club 10 tbe 
N.C.R. (XV-7·4 86).219. 

DELHI HIGH COURT: 

Number of peDdinl cases before Deihl 
Hisb Courl(XV-25.3.86). 184- .' 
85. 

DELHI LANDS (RESTRICTIONS ON 
TRANSFER ACT. 1972): 

Delhi Lands (Restrictioos on Transfer) 
Act, 1972 (XV-24.3.86), 202-203. 

DELHI MEDICAL COUNCIL: 

Sellin. up of Delhi Medical CouDcil 
(XIV-20.3.86), 46. 

DELH1 MILK SCHEME: 

CeDtrally Sl'onlored Milk Scbemes 
(XVII--28.4.f6). 225-26. 

DELHI RACE COURSE CLUB: 

Shif!iol of Delbl OyiDI club and Delbl 
Race course club to Ibe N.C.R. 
(XV -7.4.86). 219. 

DELHI RENT CONTROL ACT: 

Amendment to Ddhl Rent Conttol 
Act (XIV-10.3.S6), 279. . 



DEBATES 

Need to amer.d the Delni Renl ConI. 
rol Act to caable the defence per· 
sOlloel 10 regam the possessioo 
of their houses bef.;)re retirement 
(UDder Rule 377) (XrV-17.3.86), 
228. 

DELHI STATE INDUSTRIAl. CORPO· 
RATION: 

Allotmeat of rndustrial Plots in Narela 
by DsrDC to Fredom I;igbter. 
(XIV-IS 3.~). 187. 

DELH1 STOCK EXCHANGE: 

Delbi Stock Exchaage (XV - 4.4.86) 
180. 

Delbi Stock E~cbaage Building (XV-
4.4.86), ;9.80. 

DELHI TRANSpORT CORPORATION: 

Accldenls Involving DTC Buses 
(33.86). 206-7. 

Action taken to improve efficiency 
and effectiveness of the working 
of DTe lXIII-27.2.86). 153·55. 

Casea of misbehaviour aod non·stop· 
ping o( buses reported by DTC 
mobile .quads (XIH-6.3.86), 128· 
29. 

Cba ... i"g DTC Bus Farea according to 
distance (XIV-ZO.3.86), 74·75. 

Checking speed of Delhi Transport 
Corporation Buses (X V - 3.4.86), 
48-19. 

Compensation for c10tbes torn of 
passclIllers due to poor maintenance 
of DTC Buses-(XVI-I0.4.86). 
I17·}!!. 

·D.T.C. : 
DTC Busel daD18,ed on 10.2.86 

(XIIt-6.3.86). 8S. 

DTC bu,es working for schools and 
Ullivel'lily (XVI-I7.4.86), 12R-29. 

D.T.C. losses (xur -6.3.86), 26-31. 

Demand for bigber rate of Tariff for 
PrivalcBuses undor DTC opera· 
tiOIl (XV-3.4.86), 69-70, . 

Enquiry into Sale of DTC Scrap 
Ma1eriaJ(XV-27.1.86), 110-11. 

FIles on biring of Private Buses by 
D.T.C. Pound missing (XIV-
20.3.86). 76. 

Hike in DTC bus fare '(XllI-
272.86). 71. 

Im;:orovemenl in 
Matcbi1l8 Fue 
272.86), 86-87. 

DTC Bus Services 
Hike (XlII-

r ncentive schemes for drivers and 
conductors of DTC (XV-27.3.!i6), 
159-60. 

Increa~e in DTC bus fues (XIII-
27.2 86). 122·23, 

Inslallalion of Smoke Metres in DTC 
Buses (XlJI-6 3.86), f,5. 

Introduction or more Mini buses on 
busy routes (XV-3A.86), 10H02. 

IrregularitieB in PW'cbaae of Soap by 
D.T.C. (XIll-6.3.86), 84. 

Irregularities in Purcbase 01 Uniform 
Cloth lor DTC Emplo~. (XV-

. 3.4.86), 209·10. 

Lowering down the steps or entry and 
exit gates of DIC buses (XVI-
24.4.86), 85·86. 

Medica) Panel Scheme or DTC 
(Xm-27.2.86), 176-77. 

More D.T.C. Buses on YarJous routes 
(XIV-13.U6), 201. 

New Addition to DTC PJeet(XVI-
17.4.86), l7!). 

Operational losses of Delhi Transport 
Corporation (XVI -17.4.86), 160-
61. . 

Paymellt made to Chemists by DTC 
for its Employees (XIU-27.286). 
219, 

Posting of Home Guards at DTC Bus 
Stops (XVI-17.4.116), 172. 

Proposal forcomlllittee to look into 
lbo fWl~ioning 01 DYC (XIV-
13.3.86). 229. 
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Propolal to Discontinue Operation of 
Pri"ate Busel under DTC (XIV-
20.3.86). 79. 

Road accidents Involvinl DTC buses 
and other vebicles in Delbi {XV-
31.3.86), 160-61. 

Use of Duplicate parta in DTC Buse. 
eauainl accidents (XVI-10.4.86), 
2ol0. 

Use of Pressure Horns in DrC Busel 
(XIV-20.3.86), 98-99. 

DELHI UNIVERSITY: 

Affiliation of Government Collele, 
Port Blair with Delhi Uoiversity 
(XVI-17.4.86), 136-37. 

Delhi Uoiver,ity Teachers Strike 
(XIII-27.2.86), 178·79. 

DclinkiDa of pay acale~ and Qualifica-
tions of Teachers of colJqe of Delhi 
from tbeir counterparts in Univeristy 
Departments tXV·-3.4. 116). 110-
71. 

DEMANDS FOR EXCESS GRANTS 
(GENERAL), 1983-84 : 

(XIV -10.3.86), 338. 
XIV -14.3.86),321-79. 
(XIV-17.3.86), 230-51. 

DEMANDS FOR EXCESS GRANTS 
(RAILW A YS). 1983-84. 

Presented. (XlV-7.3.86). 279·80. 
XIV-ll.3.86), 350-485. 

D.G. (GENERAL), 1~·87 : 

CorrKtiol earlier reply to tbe dis-
cussion on the demands for arant. 
(General). 1986-87 In respect of 
Mioistry of Commerce (51) (XV-
1.4.86), 437-38. 

Department or Atomic EnerIY (XVI-
10.4.86) 338-418. 

Department of Electronics (XVI-
10.4.86), 338·.1\8. 

Department of Ocean Development 
(XVI-HU.86). 338-418, 

Departmeot or Space(X VI-I 0 ••• 86). 
))1.41., 

Lo', Sabba (XVI-23.4.86), 373·74. 

Miniltry of Aariculture 
(XVI -23 4.86). 251-365. 

Ministry of Commerce (XV-31.3.86), 
468-601. 
(XV -1.4.86), 313-410. 

Ministry of Communications 
(XVI-23.4.86), 366-68. 

Ministry of Defence. 

Cut Motlolls (XV-7.4.86), 356-60. 

Ministry oj Defence 
(XV-8.4,86), 304·379. 

Ministry of Energy. 
(XV-3.4.86),309·37· 
(XV-4.4 86),369-408-
(XV -1 4.86), 260. 

Ministry of EDvironment lind Porl"l 
(XVI-23.4.86). 366-68. 

Ministry of External Affairs. 
(XV-lLl.86), 342-405. 
(XV-2.4.3.86), 351-466. 

Ministry of Finance. 
(XVI-23.4.86), 366,369.70. 

Ministry oC Food and Civil Supplies, 
(XVI-IM.86), 257.328. 
(XVI-17.4.86),238·95. 
(XVI-21.4.86),311·78. 

Ministry oC Health and Family Welfare 
(XVI-2J.4.86), 367.369·70. 

Ministry 0' Home Affairs (XVI-
10.4,86), 419·444. 
(XVI--16.4.86), 240-56. 

Mln .. try oC Human RelOurcc Develop-
ment. 
(XVI·-23.4.86), 367.309-10. 

MIDIstry of Industry, 
(XVI-23.4.86).361.369-72. 

MiDl.try of Information and Broad· 
calliD,. 
(XVI-21.4.t986), 379.500, 
(XVI-l3.4.86), 230_59. 
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Ministry of Labour. 
(XVI--23.4.86), 367,~71-72. 

Ministry of Law and Ju.tlce. 
(XVI-23.4.86), 367,371-72. 

Ministry of PanliameDtary Allain and 
Tourism. 
(XVI-23.4,86), 367,371-72. 

MiDiltry of PersonnCl, Public Grie-
vances and Pension •. 
(XVI-23.4.86),367,371·72. 

Ministry of Petroleum and natural 
Gas 

(XIV--19.3.86), 190-2S7. 
{XIV-20.3.86). 214.98. 

MInistry of Planninl 
(XVI-23.4.86), 367.371-72. 

MiniSiry of PrOiramme.lmplemcntatioD 
(XVI-23.4.86), 368,371-72. 

Ministry of Science and TechnololY. 
(XVI-9.4.86), 329-48. 
(X VI--I0.4.86) 338-418. 

Ministry of Steel and Minn. 
(XV--1.4.86}.411-42-

Cut Molions (XV-l.4 86). 423-28. 

Minlsiry of Textiles. 
(XVI-23.4.86).368,371-72. 

D.G. (General). 1986-87. 
Mioislry of Transport, 

(XVI-21.4.86). 368,371-72. 

Ministry of Urban DevclopmeJl1. 

(XVJ.-.23.4.86), 368.373-74. 

Ministry of Waler Resources 
(XVI-·9.4.86).225-348. 

Ministry of Welfare. 
(XVI-23A.86), 368.373-74. 

Rajya Sabha (XVT-23.4.8~), 373-74. 
Socretarial of the Vice-PreSldenr. 

{XVI-23 4.86),373.74. 

D.G. (RAILWAYS). 1986-87. 
(XIV-13.3.86). 150-485. 

DEMANDS FOR GRANTS ON Ale 
(GENERAL), 1986-87 : 

Demands for Grants OD Account 
(General), 86-87. 
(XIV-13.3.86), 336-49. 

DEPARTMENT OF AUDIO 
VISUAL PUBLICITY: 

Adverllsement allotted by DAVP to 
Newspapers from Patna, Ranehi and 
Muzaft'arpur {XV-24.3.I986).49-S4. 

Advertisinl Polley. 

(XVII-28.4.J986), 191-93. 

Printing Centre under DA VP in 
Cochin. 

(XVI-21.4.86J, 141-42. 

Winding up of DA VP. 
(XVII-S,S.86). 222-23. 

DELlCENSING : 

Delieensing of Staple fibre and filament 
Polyst~r yertl manufacturillg industry 
(XIlI-4.1.86). 409-411. 

Dehcenaing Scbeme for Industries. 
(XIlI-4.3.86). 477-478. 

DelkensinB Sponge IroD manufacturing 
units (XIII-~.3.86), 86-92. 

Production of formulatioDl undcr 
Delieensing Scheme (XV-I.4.86>, 
99-100. 

DELIMITATION COMMISSION: 

Selling up of Delimitation Commission 
(XTIl-4.3.86), 383-384. 

DEMURRAGE: 

Loss offoreign exchanae by MMTC 
due to demurrage charaes (XVI-
II .4. 86), 290-92. 

DANAPUR: 
Excision of wards No. I to 4 of Civil 

Arca of ·Danapur Cantonment 
(XV- 2.<186), SO. 

DENMARK: 
Denmark aided project on upliftmcDt 

of fishermen. 
(XV--7.4.86),196-97. 
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-Modern Too! ftoom 'n Oriss3, 
(XV-~.3.86), 212. 

DENOliFIED CO'MMUNITI'P..s AND 
TRIBES: 

Uplft of Denolified Communitiell lind 
NomadIc Tribes (XIY·-19.3.86). 121. 

DENTAL EQUIPMENT: 

Enmptionoo Import or Dmtal Equip-
mellt (XlJI-21.2.e6).2S2, 

DENTAL HEALm : 

New Technology for dental healtb care 
(XVI-lU.86), 8·lO. 

DENTAL HYGIENIST (S) : 

Legislation on Dental Hygienists and 
DeDtal Tcchn1cll1'ls, 
(XIY-20:3.!l6). 118·119. 

DEPORTATION; 

DeportatioD of foreigners from Alaam' 
(XV-2.4.86), 39-40. , 

Reclamation or Dntrt8 in Rajastban 
(XY~24 3 86).211.13. 

DESERT (S): 

Conv~\"&lon of Rajasthan desert into 
Greenery (XV-24.3,116),208·212. 

Development of forests in "rt areas 
of Rajaslhan. 
(XIIl-S,3.1986). 145. 

Implementation of D.D,P. 
. (XV -31.3.86), 255-60. 

Rec'a'1lation of Deserts in Rajasthan 

DETENU (ES) . 

Etcape of Detainees from A & N 
Is'a"ds. 
(XVI-~3.4 86), 1)4.135. 

Repatriation of Indian civil detaioces 
and nRssilll dd'ence perSOJlnel from 
Paitilllac (X11l-26 2.86), 151·1'2. 

Devadaii Sy,tem 
(XV-3.4.86). J06.J07. 

DEYELUATlON : 
DewaJuadonof Indian Rupee. 
(XIV-7,3.86),239, 

DEVELOPMENT IMBALANCES 

Reaiona1 Imbalances in Development. 
(XIV-J9 .. 3.B6). 30-34. 

DEVELOPMENT BLOCK (8) : 

Creation of Community Developaient 
blocks (XIV-IO.J.86), 303-304, 

Development Blocks without Blnlt 
Branch in Tamli Nadu (XVI-
2S.4,86). 37.38. 

E~tablbbmeDr of Brancb o( Natiooali. 
led Banis in Dewlopmftlt BIoeIta 
(XVI-I 1.4 86).124-25. 

DEVELOPMENT CHARGES : 

Development chilIit'S ill replariaecl 
colQolcs /XIJI-4.3.86). 93.94. 

DEVELOPMENT OF WOMEN AND 
CHILDREN IN RURAL AREAS 
SCHEME: 

Implementation of DWCRA Scheme 
(XV-24.31986), 300-306. 

DEVELOPMfNT PROOR,6.MME(S, : 

Schemes for DevoloOlllC!lt of Jl'lpai,uri 
Dislrict of West Bcn.al (XV-
84.86). 54 

Development of Easlern Ultar Pradesh 
(XIIl- 26. 2 86). J 86·87. 

DEVELOPMENT PROJECT(S) : 

Dev;lopmenl schemes in TtibriJ Areu . 
(XV -24.86).154-55. 

ForellD aided develcpmetlt projects in 
AISlm. (XVI- 2\;4.86), 149-S). 

Dba'eawari Hydro.Electric Project 
(XV-l.4.I986),216. 

DHARAMSAlAS: 

Sanclion ofFuDd. for CODSlruc:&lon of 
Dharamslllls (XVI-ll 4.86). 
278.79. 

DHILLON COMMIITEB : 

Dhillon Committee Report. (XVI-
23.4.86). J 28·30. 

DHULE: 
Sellin, up of T.V. ReJay Centre at 

Dbule (XttI-4.3.86), 109. 
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DIABETES: 
P.opl~ sutrerins lrom Diabetes (XVI-

10.4.86), 14·18. 

DlAGO GARCIA: 

Development of Naval Base in Diago 
Garcia by l'SA (XV -2 4.86). 
200-20. 

DIAMOND(S) : 

Diamood Exports Trade (XVI-
25.4.86), 253·54. 

Prodoction of Diamonds (XVI-
25.486), 191·92. 

Searcb for Dlam01lds (XIV-14.3.86), 
lB. 

DIAMOND HARBOUR: 

Delay in driiliol at Diamood Harbour, 
West Benpl (XIll-4.3 86) 
l80-l81. . , 

DIAMOND MINE(S) : 

WorletS render-ttl jobless de to 
clORre of minea in Pana District 
(XIV-17.386),106. 

DEBATES: 

Necessary steps needed to .top tbe 
cl.,1lI'C: of diamond and stone 
qual riel in Panaa district of Madbya 
Pradesh (Under Rule 377) (XHI-
6.386,,241·42. 

DIBRUGARH: 

Exlensioo (If Bread Gaugc Railway 
line uplo Di"ruaarh (XVI -24.4.86), 
175. 

DICTIONARY (IES) : 

Dlctil)Qary for ataudard le,al lermi. 
nolollY (XVIl- 6.5.86), 119·20. 

DJPFf!IlENTlAL RATE 01' INTEREST 
SCHEMB: 

Limit o( Income Uader D.R.T. Scheme 
(XVII-2.5.8b),271.72. 

DHARAMASTHALA : 

Automatic Telephone Eschange at 
DharAl1laathala (XV -1.4.86) .IS5. 

DIESEL OIL: 

Diesel required for power plant in 
Kamataka. (XIV-IS 3 86), 229-230. 

Laboratories for aDalysioa adulterated 
Diesel (XIV-18.3.86), 109-10. 

Shortale of diesel at fillin, statlODS on 
Madras· Vija}awada.Hyderabad Hillh. 
way (XVII-6.S.86), 200. 

Settiog up of IiSht diesel and petrol 
retail outlets durinB Seventh Plu 
(XV-1.486),49.50. 

Supply of Diesel to Haryaaa (XIV-
18.3.86), 143·44. 

Supply o( Diesel to States (XVI-
154.86), 147·57. 

Veaetable 8ubsWute for Diesel oil 
(XVII-6.S 86), 8-9. 

DEBATES 

Need to provide diesel oil at subsidised 
rates to smaller fishermeo of 
Kaldaada iD ADdhra Pradesh 
(Under Rule 377) (XVI- .6486), 
240. 

DIESEL ENGINE(S) : 

Allocation of Diesel Engines from 
Ratlam Section to Saurashtra 
RegloD, Rajkot aDd Bhavaasar 
Division (XVI-17.4.86). 202. 

lIIESEL LOCOMOTIVE WORKS: 

Production/augemcntatroD and made. 
nisation of Diesel Locomotive Works 
at Varanasi (XV-3.4.86), 42-43. 

DIGITAL ELECTRONIC SWITCHING 
EQUIPMENT FACTORY 
BANGALORE: 

Need to set up a second unit of Digllal 
Electronic Switching .Equipment 
faclory at BaD1!lore (UDder Rule 
377) (XVI-2l.4.1986), 309-1". 

DIGITAL TRANSMISSION EQUIP. 
MENT: 

Digitalisation of NalioDal Network 
(XV-1.4.86), 16~-66. 
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DIPLOMA(S) : 
Diploma in Aircraft MaiDteoaoco 

EOlioeerlol (XVI-24.4.86). 150-51. 

DIPLOMAT(S) : 

Measures to protect Indian Diploma .. 
abroad (XIV-19.3.l!6), 163-164. 

Ileview on "orkial/activitiCl of ladiaa 
diplomats (XVI-9.4.86), 91. 

DIPYlllDAMOLE : 

Import ofDipyrldamo!e (XVI-I0.4.86) 
308. 

Price. of Dipyridamole (XVII -
6.5.86), 121·22. 

DlIlECTOR GENERAL OF INSPE-
CTION: 

Employment (\f service officers in DOl 
(XIII-S.3.86) IDS. 

DIRECTOR GENERAL OF SUPPUES 
AND DISPOSALS : 

Delay io timely lup:!ly or articles by 
DGS k ~ (XVI-15.4.S6), 2S7.S8. 

Proposal for abolilion or Deparlment 
of Supplies aDd Directorate Geoft'al 
or Supplies and Disposals (XVI-
11-486).2SS. 

Proposal to decentralise Directoral8 
of Supplies and Disposal. (XIV-
7.3.86), 194, 

Purchase made by DGS4tD aod let up 
of its Supply Mi~sioos abroad 
(XVI-2~.4.86). 198.99. 

DISABLED PERSON(S) : 

Allocation of Vehielet to Di.abled 
Pe,~ons by Maruti UdY08 Lid. 
(XIII-4 3.86). 344. 

Amouot Earmarked ror welfare lebemel 
of disabled. (XV1I-lO.4.86), 
224-25. 

Establi.bment or Artificial Umb 
CeotrCl. (XVI--9.4.86). 74. 

Implemention of iOlell'ated educallon 
scbeme for Disabled Cblldreo 
(XVI-J7.4.86), 119·2D. 

lDdo-US ColI.borative Project for 
Ibe Welfare of Dinbled (XVI-
16.4.86},91. 

lolqrated Educalion for Disabled 
"" 1-10.4.86), 276.77. 

Scbemes for ecooomic upliftmeat or 
Diaabled (XVI-16.4.86), 44-46. 

DISASTER PREPAREDNESS: 

Sioclioa for Diaaatcr PcrparedaCSl 
(XV - 7.4.86), 171·73. 

DISCUSSION(S) : 

Development io Puajab. (XVU-
30.4.86), 352·400. 

EIClp8 of Prisooeri rrom Tiber Jail on 
16th Marc;h, J986 (XIV-19.3.86), 
258-310. 

Jnc:reall.,. and R ecurrilll LolSes ill 
Coal Jodla Limited (XVII-3O.4.86), 
317·52. 

Recent Bombillf of TripoJi and 
Brll,hazi by US Aircraft (XV 1-
16 4.86), 328.400. 

Situatioo arlsin, out or drou,hl and 
other Dltural raJamiliea In various 
parts of lbe country (XII-63.86). 
361-444. 
(XJV-IO.3.86), m-82. 

Situation in Nircarqua (XIV-7.3.86). 
289·323. 

AlarmiDl situation arisllll out 01 
rerorted incidence or Meninlili. 
epidemiC in Delhi (XIV-J8.3.86). 
24),55. 

Steps 10 coola,n AIDS (SI) (XVIl-
29.4.1986), 432·34. 

Need to provide job. 10 the dl.plared 
petlons and absorb al Jeatl 3000' 
more persona before compietioD of 
lit pha,e of the Vi.akbapalaam 
Steel Plaot (Uoder RaJe 377) 
(XlV-123 86), 208. 

. DISEASE(S) : 
Alba.to.is Ind Luol Dl .... .,. cauaecl 

by lofiatioD of Alb_loe PartiGl •• 
(XIV-20.3.86),139-14O. 
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Availability of etbembutol aDd otber 
medicine. for treatmeDt of T,B. at 
low prices (XV -1.4.86). 103·04. 

Blood dYlentery epideDCY iD Diglipur 
Tehsil North ADdaman (XVI-
10.4.86). 63.64. 

Causes or Mental RetardatioD (XIII-
6.3 86), 111·12. 

CoDtrol of Diarrhoeal diseases (Xlll-
27.2,86). 242-43. 

Cure ror severe Aplutic Anaemica 
(XXVI-10.4.86). 127-28. 

Deatbl due MeniDlLities (XVI-24.4.86). 
151·52. 

Deaths of ChildreD due to Diarrohoea 
aDd Preventive Meaauree (XllI-
6.3.86). 217·\9. 

DenIal and Skeletal Flurosis (XTlI-
6.3.86) 174·75. 

DiscODtinuation of Compul10ry 
Vaccinallon of Cgolera (XIV-
13.3.86), 152·53 

Eradication of Filariasis (XllI-6.3.86). 
60. 

Eradication of L"prosy lXIII- 6.3.86), 
63-64. 

E •• eolial druls for treatmeot of filaria· 
sis (XVI-I0.4.86}, 75. 

Expenditure on Eradication of Leprosy 
(XIV-20.J.86). 29.)7. 

G . ca worm affected areas In 
UIO IV 113°6) Karnalaka Siale ,X -... , 
121·22. 

Hepatitis-B virll' among profcssio:al 
Blood Donors (XV-31.3. 6), 
ISO-51. 

Import Qr Polio, Measles and MMR 
Vaccines (XVI-I0.4.86), 294-96. 

1 ncideoco of filaria lXIII- 6.3.86), 
172·74. 

Incidence of occupational 
(XVI-21.4.86). 210·11. 

dlse.,e 

Incidence of Scbistosomiasis (XllI-
U.86). 173-74. 

Leprosy amonl Tribals of Kerala 
(XVI-17.4.86). 200. 

Magneto-therapy for curinl ailments 
(XVI-24 4,86), 129·30. 

Malyali Y oUlh affected with AIDS 
(XVI-IO.4 86).202. 

Measures 10 check food borne diseases 
(X V 1-24.4.86). 95·9<>. 

Measures 10 prevenl Neo-Net.l 
Deatb. (XlH-2S 2.80). 182. 

National Diarrohoeal Diaeuc pro. 
aramme (XIll-6.3.8~). 2.9·20. 

National Programme 
GuiDea worm 
ISS·56. 

to eradicate 
(Xlll-6.3.86). 

People suffering from Diabetes (XVI-
10-4.86), 14-18. 

People sufferiog from Sexually 'trans. 
milled Diseases (Xnt-27.l.86), 
109. 10. 

Prevention and speedy treatment of 
cancer (XVI-l0.4.86), 99-100. 

Preventive measures (or Diphtheria, 
TitaDus, Tuberculosis (XV -27.3.86). 
131. 

Preventive measures for T.B •• Cancer, 
Cholera, Plague. Diphtheria and 
Meningitis (XIII-6. 3.86), 5·11. 

Progress of Goitre Conlrol Programme 
tX1V -13.3.86}, 128-2'1. 

Reporting incidence of Contagious, 
Infectious and Transmitive Diseases 
(XIU-27.2.86), 189. 

RCiearch and Therapeutic facilities in 
Held of heart diseases (XIV-13.386), 
187.88. 

Spread of measles, cholera and small 
POll in Capital (XIlI- 6.3.86). 
113. 

Statistics regarding incidence of disea-
ses (XIV -13.3.87). 100-101. 

Steps to educate public in preventioQ 
of luinea·worms through TV I AIR 
(XIU-6,3.86). 98-99. 
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Sleps fo eradicate Leprosy Amongst 
children (XIII-6.3.86). 92 

Survey 01 Guiaea WOnD dheuc lod 
reme<iialltepa (XIV-13.l.86) .• 43-
44. 

SUlpected cases of AIDS (XV-
3.4 86), 124-25. 

Test of Indians for AIDS before entet-
iOI foreign countries (XV-3.4.86). 
125-126. 

TraioiDI of I)oc(orsfor Diaposis of 
AIDS (Xnt-6.3-.I6), 88. 

Treatmcnt and 'Precautions for cardiac 
mUlC1e disease (XIV-13.3.il6), 77-
78. 

Urine Cure for eye infection (XIlI-
27 2.86). 35. 

l'ae of Aabestos in Homes Develops 
discases (XIII-6 3.U) 129-30. 

Vaccine for varioUldi ..... dilcoYered 
by RSean::h team (XIV -13.3.86). 
260-61. 

DfSTILLERY(1ES) : 
Issue of li«:nces to distilleries in 

IC.erala lXVII-6.S."). 176-77. 

DIS1IUCT(S) : 

Norma for selection of Districts under 
Iodian Population Project (XVI-
24.4.86). 152-53. 

DISTRICT INDUSTRIES CENTRES: 

District industries ccntres io G'oa. 
Daman aDd Diu (XVI-IS.4.86). 
273-74. 

Functioning of Distrect Industries 
Ccntres (XVf-IS.4.86). 211. 

study of performaoce of District 
Indu~lrics Centres (XV -8.4.86), 
269. 

DISTRICT RURAL DEVELOPMENT 
AGENCY(lES) : 

Mwin8 of tIIeDROAS (xrV-
17.3.86). 82-83. 

DIS1'UIt.BANCE{S) : 

Reported statemcnt mlde by tbe 
oIIIcial sPOWroco of a neilbbourln, 
country rcaardina recent dJaturba-
nces in India (CA) (XIII-25.2.86). 
292·320. 

DIVORCE: 

Study Made in Divorce Cases (XVII-
19.4.86). 231-253. 

DOCKY ARD(S) : 

Arrurs due from diBereDf c.ounlries 
for berlbio8 ~hip! in Indian Dock-
yards (XV-·31.3.86), ISI-s2 

ExtensioD work of Selon dock at 
Bombay. (XVI-21.4.86>. 216-17. 

DOCTOR(S) : 

Eft'ectlve steps to check ·miJratiOil of 
Doctors tXVI-24.4.86). 237-38. 

IOCODUvoe 10 Doctors to Sene in 
Rural Areu (XVI-10.4.86). 211·12. 

Medical Insuranc.: to cover liability 
of.0octotl (XVII-6;S.M), J95. 

Uniform wale structure lor doctors 
(XVl-17.4.116),lOS. 

Vlclnt Posts of DC'Ctofl in Laksba-
deep (XUI-27.2.86).231-32. 

Vacant polla of Specia!j~u in Jf. & N 
Jalands (XVI - 10.4 86). , 59-60_ 

IJEBATES 

DemaDd for open/D8 Ayurvedlc 
deplrtment in every Dlnrlc! Ho!-
p~1 aDd aivioa the same pay etc. 
to tbe Ayurvedic doctors u it belo, 
livCD to the Allopatbic doctOR 
(Under Rule 317) (XV-ll.3.86). 
338. 

Need to implement cadre review pro-
posat far 4octors serviq III 
C.R.P.F. (Under Rule 317) (XV-
4.4.86), 365-66. 

DOLOMITE PLANT: 

Settin. up of Dolomite Pr:ocaliaa 
Plant II Jalnle in lalpai.1Iri Wltnc:t 
.r Weat Bu.al (XV-3J.3.116), US. 
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bONATION(S) : 

Deduction For DonationsMBde fC'r 
Research in Art, Educa,ion or 
Cult.ral Activities (XVIl-2.5.86), 
232·33 

Donations received by Political Parties 
and Social and Religious Organisa· 
lioa, (Xm-25.2.~6) 236. 

OukfelinesREO. DonatioD to PMsl 
CMa Relief Fund by Nationalised 
Banks (XVII-2.5.8.». ISO-51. 

DOOARS TEA GARDENS: 

S",,~ly of Coal and Electricity 10 
Dooars Tea Gardens{XV-44.86). 
~57 

DOORDARSRAN : 

AequfriDs Trao.formers for BaD~ore 
Doord.nhall (X VIl- 28.4'86), 39· 
40. 

Allocation of Direct Receivlllg Sets 
(XVII- 28.4.86), 141. 

A'Udieoce Rea.areh Surveys 'b, Door· 
darsb81l (XIV- 103.86). 61-rS. 

Charges paid ~y sponsors to Door-
darftaD lXV- 24.3.86). 111-74. 

Code for Telecast of Comme:cial 
Advertisements and Sponsored 
Programmes on DoordBuhan (XV-
7.486). 124.2S. 

. Cunmercial Serials shown in Ooor-
darshaD (XIV-.. ·17.3.86), 196-97. 

COpy aiabts of Humlog Sold by 
Doordarlb' n (XV -31.3.86), 269-
70. 

Coveraae or population by Doordar· 
sbaD In Uttar Pradesh (XV-
24.3.86), 178-79. 

Criteria for includinl News in Nation-
al Prograrome lXVIl-28.4.86), 50-
52. 

Developmenl of Doordanban Keodras 
u main ilqional Kendras lXIV-
10.3 86}, 163·65. 

Discontinuation of I'ational Network 
'Paoorama' on Doordarshan 
\XVI-21.486), 72·73. 

Doordarshan Facility In Sambalpur 
(Oris~a) (XIV-IO.3.86). 89-'90. 

Doordarshan programme "Kaban 
Gaye Woh Log" (XVI-21.4.1!6), 
239. 

Earnings by Doordarsban tbrougb 
Sponsorship (XVn -28.4.86), iit).61. 

Euning through advertisements by 
Doordarsban (XV-24.1.86), 168-
72. 

Establishment of machinery to resolve 
disputes between spoll$orers of 
programmes (XVII- 28.4.R6), 12. 

E"pansion of TV and Radio network 
(XVII-284.86), 102-06. 

Expert Committee on Door.darsban 
Programmes (XVI-21.4.86), 175-
76. 

Facility of Transmission of Regional 
Doordarsh9n Network to Orissa 
(XVI-21.4.1I6),94-9S. 

Features 00 Public Sector put oul by 
Doordarshan (XVI-21.4.84},264-
65. 

Films Screened on 
Kendra, Snnagar 
(XV -24.3.86), 256. 

Doordarlhan 
durin, 1985 

Gradation of Artisles in AIR and 
Doordarahan (XVI-21.4.86), 69-
71. 

Guidelines for seleclion of Nesreaders 
(XVfI-5.5.86), 191·92. 

Income and expenditure by Doenlar-
shan from advclIisemellts (XIV-
10.3.86), 20-25. 

Income and expendilllTo }nrcspec:t of 
IpoD50redprogrammca(XVlI-
5.5.86), 106.111. 

Income (0 Doordarsban from Ad "er-
tisemcnts (XVI-21.4.86). 151. 

IntrodllCtloo of regular pay s;:ala of 
Stall' ATtists of A·la aad Donrdar· 
shan (XV - 34.3.86), 95-96 

Introduction of S1:cond Channel on 
Doordarsltao tXVII-28A.86). 196, 



Introduction of Seeoed Chaonel in 
Doordanhao Krndras (XIV -
17.3.86), 179-80. 

IntroductioD of Separate News Bure· 
au by OoordarsbaD (XVII -28.4.86) 
189. 

Measures to improve doordarshan 
programmes (XVI-21.4.86). 220-
21. 

Micro-wave facility io Hyderabad 
Doordarshao (XV 1--21.4.86). 226-
227. 

New Coverap of Karimllaoj, Assam 
by Doordarsban Network (XVI-
21.4,86), 133_ 

New Doordarsban Relay Centre in 
Barauni (XIV-10.3 86), 151. 

New prosrammes in Doordarabao 
(XIV-IO.3.86), 290-91. 

NOD·coveralle of karillllaoj, Auam by 
Doordarsban Network (XIV-
10.3.86), 157-58. 

Norms for Telecast of ImportaDt 
, PrOirammes aDd Public Functiou. 

(XV-7.4.86). 118-19. 
Paymenu 10 Producers for Telecast 

or Fealure Films (XVII-2S.4.86), 
166 .. 

Persous invited to participate iD 
diacuuioDs by A.I.R. aud Doordar-
shan (XVII-S.S.86), 223. 

Popularisation of Doordar.bao amool 
Mallet (XV-31.3.86), 49. 

Producers and Camerameu worklna 
In Do~rdanbau Kendras (X V-· 
7.486), 225. 

Production of EducatioDaI Prosram. 
mes for Doordarahau (XV _ 
31.3.86). 31-2. 

Prosrammes Telecast 'rom Delbi 
Doordaraban (XV-24.3.86), 180-
81. 

Proarammes Telecast on Second 
Channel (XVII-28.4.86). 208-209. 

Pattinll Ollt of mOle aad varied featur. 
eson public sector by DoordarJban 
(XVII-28.4.86). 188·89. 

Quality aud PresentatioD of Proaram. 
mes Telecast on Doordarshau 
(XIV-10.3.S6), 95-96. 

Regional arid of Telecs!tiD, (XVII-
28 4.86), 174-75. 

'Sach ki Par,hbaiD' (XVII-28.4.86), 
56-57. 

Selection of films to be telecast 00 
Doordanbao. (XVI-21.4.86), 229. 

SelectlOll of news readcra!aonouoctn 
by BaD,aloro DoordarabaD Kendr. 
(XVIl-28.4.86). 145.146. 

Separate board. for official media (XV 
-1.4.86), 85-86. 

SeUlna up of community vlewiog TV 
sets (XVII-28 4.86). 63-64. 

Special courses to train aDDouncer. 
aDd news readen (XlU-4.l.86), 
IS3. 

Slrels OD Educational Programmes 00 
T.V. (XIlI-4.3.86), 46-47. 

Sub-tltliDI of ReaioDlI Film. 'Telecast 
on Delbi DoordarahaD (XVI-
21.4.86).247.48. 

TV Population to be c(»'ered by In 
ADdbra Pradesb (XVII-28.4.86). 
21S. 

Telecast or Film 'Gandhi' (XVII-
28.4 86). 94.95. 

Telecast of Film. Produced by A;"nt. 
Arts. Bimal Roy and R.K. Produc_ 
tionl (XVlI-28.4.86), 16S, 

Telecast of JANAVANI Propamene 
from Andhra Pradesh Doordars"an 
Centres (XVII--5 5.86). 137. 

Telecast (If KIIGDada LaL,uaae 
Proarammes (XV-7.4.86), ISO. 

Telecast of Movie "New Delhi Time," 
(XV-31.3.86), S6·7. 

Telecast of National Programme 
(XVII- 5.5.86), 113-14. 

Toelecut of 'Ncwlline' P'OIfamme 
(XVII- 28.4.86),75. 

TeJecut of Or:ly. 50011 in Cbitramal. 
.(XV -243.86). 258·59. 
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Telecast of Prolrammes durina Day 
Time on Public Holidays (XVII-
28.4.86), 166-67. 

Telecast of Programmes iD Hindi 
(XYII-5.S.86), 102·103. 

Telecast of relional films on Doordar· 
shan (XVI-17.3.86). 61-64. 

Telecast Self· produced Programmes 
by Doordarahan (XV-7 4.86),91. 

Telecasl of TelulD Films on Delhi 
Doordar.han. (XVr-21 4 86), 2-5. 

Three Tier Doordarahan Service 
(X1JI-4386). 111·12. 

Time allolted for Pabar! laDPage on 
Doordanban Kendra Jalandbar 
(Xnr-4.3 86). 94-95. 

Time allotted to various lanluales 0:1 
Doordarsban (XVI-21.4.86), 177· 
78. 

Time liven (or Educational Prolramme 
on Doordarsban (XV-24.3.86), 
177·78. 

Time liven to laoguale PCOIramme OD 
Doordauban (XVI-21.4·86). 262. 

Time liven to Punjabi Programme on 
Door.daraban. Jaiaodbar (XIII-
4.3.86). 105-06. 

Timing of display of advertisements on 
Dooldarshan (XIY-IO.3.86), 2JO. 
31. 

Transmi;sion of Regional Programme 
by Reglooal T.Y. Ceoters (XVII-
284.86). 198·99. 

Use of camera Drew aDd otber 
equipmenls Doordarsban by T. Y. 
advertisers (XII 1--4.3.86), 1~1·~2. 

DEBATES: 

Need to introduce: l'elugu prollrammes 
in the network programme of Door. 
"arsban (Under Rule 377) (XV-
7.4.86). 2S9. 

DOWRY: 
Amendment of Anti· Dowry Laws to 

JIve Women', Orl8nlsalions Statua 
of Invistigatini A,lncies (XV-
3.4.86). 57, 

Enforcement of_ Anti·Dowry Act 
(XIII -6.3.86), 130-31. 

DOWR ~ CASE(S) : 

Recognition to women', oTlanisatioll 
to reaiater dowry cases (XVI-
10.4.86). 192. 

DOWR Y DEA TH(S) : 

Burniog/auiclde cases of Women ill 
Delhi aDd olber part' of tbe COUDtry 
(XIII-26.2.86), 238·39. 

Dowry Deatbs In tbe CouDlry (XIV-
19.3.86). ]50·52. 

DRAINAGE SCHEME: 

Bhagwanpur Nand -gram Draina .. 
scheme (XV-2.4.86), 20·26. 

DRAINAGE SYSTEM : 

Spreading irrgalion witbout proper 
draiolse .ystem (XIV-I7.3.86). 155. 

DREDGER(S) : 

Dredgers for MaiDteDaDce of Ports 
(XIII-27.2.86), 241. 

Removal o( wrecks of gounded dre-
dsers at Paradip Port 
(XIII-27.2.86). 202-03. 

Request for Naval belp 10 remove 
wrecks of SUDken Dredaen at 
Paradip Port lXV - 3.4.86). 154·55. 

DREDGING CORPORATION OF 
INDIA: 

Dredging Operation in HooSbly River 
by Dreadging Corporation of India 
lXXVI-IO.4.86), 8~- 87. 

DRILLING: 

Delay in drillin8 adDiamond Harbour. 
West Bengal (XIII-4.3.86), 38~81. 

DRINKING WATER: 

Cenlral and State Rules to protect 
Drinking Water (XIV-IO.3.86), 192. 

Conversion of Saline Sea waler into 
Drinking Water (XVH- 30_ 4.86), 
47-48, 
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Dl~Q olKrl!lhn!l waters for drink-
ing requitemellt of Hyderabad and 
Secunderabad (XV-7.4.86), 228. 

DrinkiD& water facility for rural popu· 
lation in SeveD1b plan (Xl V-
10.3.86). 231·33. 

Drinking water facilities in Himacbal 
Pradesh (XIV-IO.l.86), 19'}-206. 

Drin1dnc water facilhie! in Labha-
dweep Islands (XIV-IO 3.86), 85. 

Drinking Water Facilities in Orissa 
(XV.-1.4.86),117. 

Drinking water to all problem villages 
(XVI-21.4 86).248-50 

ExcelS of Floor ide in Drinkina • .' ater 
callSins Flurosis (XIII-27.2.86), 
53-54. 

Fiaanclal Assistance to Gujarat for 
lHinldlil Water Supply Scbeme 
(XIV-I 7.3.86), 38-40. 

Financial Assistance to States for 
drink ins water (XV-24.3.86), 295·97. 

Installation of bandDDmps and digginli 
of wells for drinking water in villaac. 
(XIV-17.3.86),131. 

Nor,·al1UabiJity of drinkiol. waler in 
villages (XIV-17.3.86) 94. 

Provision of drinking waler in hilly 
arul of Uttar Pradesh (XVII_ 
5.5.86),38·39. 

Research on drinldnll water supply 
5) stems (\:111-4.3 86), 219. 

Scarcity of drinking water in Orissa 
(XlV -17.3.86/, 148·49. 

Supply of Drin"iDg Water to problem 
villages (XIII-4.386). 112. 

Survey for potable dr;DJdn, water in 
Laksbadwt"ep (XlV -10.3.86), 275-
76. 

Tcchnolo8¥ Minion for DriDkiDa 
Water(XIV-IO.).86), 1-6. 

World. Ba4"1assistuce for Wale.\' 
Supply S;home in Bihar Towns 
(XV-7.4.86). 7-12 

World Bank fl>A loan for Driakln, 
Wlter aDd SaIi/tatloD (XIV-
10.3.86), 318·20. 

OIUNKI NO WATER SUPPLY SCHEME 
(S) : 

Drlnkina Wa'er Scheme for a •• lkhet 
CantOfiment area (XVI-16 ~.86. 
124·25. 

Drinking Water Supply PrOlTamme 
in rural .reu (XIII-4.) 86), 109-
10. 

Foreign Aid for Drlnkin, Water 
Schemes (XIV-t03 86).191-92. 

Nario.al Policy for Drink.iJIs Water 
Supply (XVll-28.4.86). 2-8. 

DEBATES 

Demand for measures to provide tho 
villales of Pumea Di,trict in Bihar 
With adequale drinkina water faci-
lity (Under Rule 377) (XIV.-
10.3.86), 34J-42 • 

Need for remedial meuurcs in order to 
nttet the severe drouabllliluUiOD iD 
Gajaret (UDder rule 3n) XlII-
25 2 86). 364-65. 

DemaDd fO£ lurvey of viJIqa in Fai. 
zabad and BarabaDU dlrtrictl of 
U.P. to prepare schemes for pro-
vidiDI drinkillll _Iei' Ihet'o (Under 
rule 371). (XIV-IO.l.86), 342. 

Need 10 provide more fiDanclat ... lI-
lance to tbe Stal.e G(WcrJUllCnt of 
Mahara5Mra for solvina drillkio, 
water problcrm in Ihe Slate (Under 
Rule 377) (XI 11-5.3.86), 213.14. 

Need to provide more rUDds to the 
State OOVerDmeDt of Andhra 
Pradesh for solvina the driDk!", 
water PI< blem (Under' RWe 317) 
(XVII-2S.4.8/i), 308. 

Need 10 "D(,lion adequate fUndi ror 
providloa drlokla. water to Bbopal 
rrom river Narmada (Utlder Rale 
377) (XIV--20 3.86), 327-308. 

Need to supply ria mllcbtnea to Raja-
thaD to provide dtiDklu. water to 
people in Chlttor .. rb (Uader Rule 
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377) (XlII-6.3.86), 23S·36. 

DROUGHT: 

Development of Drollllbt Resiltant 
Varieties of rice (XVll- 5.5.86), 40. 
42, 

Drouaht assistance to Andbra Pradesb 
(XVfI-S.S.86),249.5O. 

Druuabt in Gujarat (XIV-7.4 &I), 
198·99. 

Drouaht Prone Areas (XV-31.3 86). 
206-J3. 

Drouabt Prone States (XV-7.4.86). 
137·46. 

Drouabt Situation in tbe Country 
(XIlI-4.3.86), 4043. 

Identification of Drougbt Prone Areas 
(XV-3t.3.86), 341-42. 

Norma for Central Assistance for 
Drouaht (XIII-4 3.86), 283-84. 

Reviewinl Norm~ for Central Assis-
tance for Drougbt Affected States 
(XflI-4.386) 135.38. 

Scheme for rahabihtat/on of farmers 
affected by drougbt. (XVII-
l8.4.86), 246.47. 

Serl/na up of industries in drought 
affected Adivasi Districts (XIV-
11.386), 97. 

Supply of (oodgeains to drouaht 
affected dislricts of Orissa (XllI-
4386), 188-89. 

Visit of P.M. to Drougbt Affected 
Slates (X VIl--5.S.86), 80-81. 

JJEBATES 

Dtmand for adequate Cenlral aSIls-
tance to provide relief to tbe 
dtouabt affected people in Kerata 
(Under Rule 377) (XVI -17.4.86), 
231. 

Demand for financial assistance of 
ft. 500 crores 10 Rajasthan 
G~vernment to enable it to meet 
the acute drougbt tbere (Under 
Rule 377) (XIIl-2S.2 86). 361-62. 

!.>emand for financial assistance to 
Andbra Pradesh Government for 
meeting severe drought situation in 
the Slate (Under Rule 377) (XVII-
8,586).23. 

Demand for release of tbe balauce 
Rs. 200 crores of Central Aasi.tance 
to Karnataka for relief of tbe 
drougbt affected areas in the Stale 
(Under Rule 377) (XV-3,4.86), 
262. 

In reply to tbe points made by Sbri 
p. Kolandaivelu, MP, re : informa· 
tion given by tbo Minister of State 
in the Department of Agriculture 
and Conperation on lOlb Marcb, 
1986 during tbe discussion on dro-
ugbt and Natural Calamities(oc 
(XlV-19.3.86), 179-80, 

Information given by Minister of State' 
in Ihe Depanment of Agriculture 
and. Cooperation on IOtb Marcb 
1986 d urins the discussion on 
drougbt and Natural Calamities 
lXIV-19.3.86), 1711·79. 

Need to provide adequate relief 10 
tbe drougbt affected people of 
Cburu district of Rajastban (Under 
Rule 377) (XV-21.3.86), 336-37. 

Need 10 provide financial assistanco 
to the tuue of Rs. 300 crores to 
tbe Government of And bra Pradesh 
for taking measures to meet the 
drougbt situation in Rayal,eema 
and Telengana areas of Ibe Slates 
(Matter Under Rule ;'77) (XUI-
4.3 86). 602. 

Situation ariSing out of drought and 
other natural calamities In various 
parIs of tbe country (Dis) (XlII-
6.3.86), 361-444. 
(XIV-l0.3.86),455-82. 

DROUGHT PRONE AREAS PRO-
GRAMME: 

Amount spenl under drougbt prone 
area programme (XIV-17.3.86), 
188. 

Amount to be spend under DP AP 
(XVlI-5.S.86). 158. 
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Assistance to Kerala under DPAP 
(XVJ-21.4.86), 26S.68. 

Blocks to be included uader tbe DPAP 
In Ultar Prade~b (XIV-17.3.86), 
18S-86. 

I de1'uification of drought prone uea 
In Moor.hyr Dimlet (XIV-tO.3.86), 
167-68. 

Implementation of DPAP (XIV-
10.3.86~, 160.63. 

DaUG ADYISORY BOAJlD : 

Setlin. up of Drll, Advisory Board • 
. by SCates .aod UniOD' Territories 
(XV-3.486),94·95. 

DRUG ABUSE: 

Drug abuse in Universities (XIV-
12.386). 121·22. 

Drlll Add~lion ,moll(! Police PerlOIl' 
ae1 (XVI-\6 4.86), 49. 

Dru!! addle-tion amonlst vm'scn 
(XV-2.4.86). 100-103. 

Drug Addicu (XV -2.4.86) 

Steps to curb A\ldiclioDOf Smak 
(XVJ-21.4.86), 7S-76. 

Unified Law for Alcholism and Drug 
Abusc(XfU-26.2.86), 188·$. 

DllUQS AND CO$"'ETI~S ACT : 

Joinl lnspeclion by representalivel of 
Ministry and SII!e Drill Authorities 
before GraDI oj MaDu(acluriDI 
Licence (XVI[ -29.4.86), 175·76. 

Procedure for obtaining permi5lion 
for marketiag of New Drup or 
CombioalioD of toWo or more DrulI 
(XVII-29.4.86), 212Z14. 

DRUGS AND COSMETICS RULES : 

Amendment in drU8& aod cosmetics 
Rol .. a, recommended by &tlm.res 
Committee (XVI-17.4.86). 47· 
48. 

DIlUGS AND MAGlC 
(OBJECTIONABLE 
MENT) ACT: 

REMEDIES 
ADVERTISE· 

Amendmeot to DrUSI a.n6 Naaic reo 
medic. (objectionable advertitemeot) 

Act, 1954 (XVIl-6.S.86). 126-
27. 

DIWas AN.OM~ICINS$: 

AdvertC Effects of Anllain {XV-
31.3.86), 41-42. 

Adverse efre~ts of combJQtioo of 
Dru,. wilh Er,ol {XVI-17.4.P6J. 
.81. 

ADnual AlIocatioD for Medic:loes 10 a 
P~iIMn 1W1IbC&Mre w. Sub. 
Centre (XIII-27.2.86), %i't-18. 

t\pplinbllity.of Libe£a-litedUcCDSiDJ 
Pohcy to Drill lodustry (XlIl-
25.2.86), S5. 

Approval of "..ice <tf Prolli1f'OD Capsu-
les (XVIJ-29.4.86), 148. 

AvaiJabllit,- or etbambutol and other 
mcdidol'S (or Ire8lmcnt of T.B. at 
Jew prices (XV -1.4.16). JOl-04. 

Bao 00 marketiog of Barllpo tablets 
aod illjeelioDs abroad put io usc io 
india (XVI-14.4.86), 2{}2·103. 

BanI restriction 00 import of basic 
ma«cr1al of unain 'drus- (XV-
•. 4.86). 199-200. 

BaD 00 Marketio. of Comblnatioo of 
Etofylline Iud Tbtopbylioe (XVI-
17.4.86), SO. 

Ban 00 prodllctioo of Injurious Drull 
.(XYI-14.4.86),27V.77. 

Baa on usc of IDJdicinc. cootaloiAl 
OxpbtnbutazoDe and Pheny.buta-
zou (XV-3J.l.l!~). 135·)6. 

Black marketiog or life Savloa Drua_ 
(XVI-14.4.86), 58. 

I 

BliPdaesa"'" jHlfalylil due.. .coO'U-
mptjoo ofClioquinot ~up (XVI...;. 
17.4.86., 167. 

Boycott 01 lome Compaoies by AIO-
CD \XVIl-29.4.86). 39. 

BuIlt drUJ$ mantdaC:blrcd from balic 
"aaeHXVl- 15.4.86), 265. 

CeolrJUy$poDlOffliScbcme (er draa 
testlDllXVI-IO.4.86). 233·34. 
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CirC1llatlon or Fake Druss (XIII-
27.2.86), 99-101. 

Clearance of CombiDation of medici-
nes without fol1c)wing procedure 
(XVI'l-29.4.86), ZtI-21Z. 

Compoaition of NDPDC preparing 
tte'w Drup' Pdllty (XV"-~:4.86). 
162-65. 

Deatbs in bOlpitals due to ose of 
SpurioUi DruJI (XV-31.3.86), 145 .. -
46. 

Domand of Indian Ayurvedfc MedicI-
nes In Forei,n Countries (XVII-
29.4.M),293. 

Deoial of concessions under Jibera-
Used indu!trial policy to manufac-
lUres of ino .... nie: fertiliteh, Drugs 
~. (Xl V - JI.3.86). 2Z7-28. 

Development of Anli-Hepatitis Vaccine 
(XIU-Z7.2.86), 48-49. 

Development of Mdloquinc (XUf-
, 6).B6). 171. 

Diff'cromt Marll-ups for different DrUBS 
for same Disease (XVI-IS.4.86), 
217·IS. 

Drug Adulteration (XV-3.4.86), 131-
33. 

Drug a4ulteralion in India (XV-
3.4.86), 65-65. 

DrUBS Dol included in delh:ensln. list 
{XVI-IS 4.86),220.21. 

Drua production and requ!remrnts of 
medicines. (XIV-Il . .3.F.6). 135. 

Dru. !mulliers in Delhi (XVI-
'.4.86), 174.}76. 

Drugs to control/cure AIDS (XVI-
17.4.86), 55-56. 

EfI'41ct of deliccnslng of drnas (XV-
25.3.86),73. 

Esscntial drUls for Irtatm~lJrt of 6lari-
aI/s (XVI-10.4.86), 75. 

flscnlial dflllS listed by W. H. O. 
(XVI-24.4.86), 132~. 

Ex.PERA companIes in drug in(mltry 
(XVJI-6.5.S6), 107·108. 

Excess supplies of Drugs ar:d Drog 
Intermediates in Vio/atioD of capa-
city (XlV-l 1.3.86). 162. 

Expansion and modernisation of Pen-
cillin, Ampicillin and Srreptomyciu 
olll'n!s of Hindustan Antibiblics Ltd. 
(XV-1.4.86),278-79 .. 

Expert committee's report on problem 
of drug abuse (XIV - rJ:3.86). 143, 

Ellporti of Dr ••. and Pharmaceutical. 
made 01' improved 1JIaterial (XV-
25.3.85), 97. 

EXilort of Medicmaf Herbs (XVlI-
6.5.86), 54-55. 

Fixation of prices of mcdicines (XV-
1.4.86), 89-90. 

Governmcnt Controls on Drugs Indus" 
try (XV- J .4.@6), 42-~3. 

G uideJines for clearance of Dew dru!!s 
and New Combination of drugs 
(XV-3:4.86). 76-77. 

HarmfUl effects of combinatioD of 
drugs (XVI- 17.4.S6), 203-204. 

Hillh increase in the price of Har-
mone mcdicines (XV-1.4.S6), 224-
25. 

High Prices for Anli RH Immunoglo-
bulins Injections (XVI-\5.4 86), 267. 

III equipped Drug ManUfacturing units 
(XV -31.3.86), 44-45. 

Import of Anli-Cancer Finished Medi-
cioes (XVI-IO.4.86). 295-300. 

Imporl and Export of Bulk Dru81 by' 
STC (XVI-25.4.S6). 42-43. 

Import of Drog Intermediatca (XV-
1.4 86), 84-8~. 

Import of Drugs and Drugs In/erme. 
dlales uOder fake Dames (XV-
4.4.86), 187·89. 

Import of Dru8s from Italy (XIV-
7.3.86), 164. 

Impol'ts of Drugs lattrmecliates fo," 
productiob of bulk drugs produced 
by lDPL (XVI-IS.4.86), <fO.41, 
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imporl ofPeniciUin for Manufacture 
of 6 APA (XV~8.4.86). 9O-9t. 

ImpOlI of Penultimate in tbe name of 
IDtcrmediatc for Manufacture of 
Etbambntol (XVIl-29.4.86), 270. 
27J. 

Imported Monotard Insulin (XIV-
20.3.86), 49. 

Imported Polio Vaccines Pound to be 
sub-slanclard (XVI-24.4.86), 193. 
94. 

Incidence of Tuben:ulosis and need 
COl Anli T.B. Drup (XIII-
6.3.86). 212·13. 

IDCI'ease In prices of Ampkillin Triby. 
drale and Amoxcillio (XVl-
15.4.86). 205. 

Increase in prices of medicines (XV-
1.4.86). 41. 

lnc:reallC iD Prices of ·Multi· Vitamins 
(XVI--IS.4.86).281. 

Increase ID prices of Seml,S),Dtbetic 
Penicillin Anlibiotic (XVI--
15.4.86). 39--10. 

Introduction of aeneric names (XVl-
10.4.86), 65. 

lrre,ular Supply of Insulin (XIV'-: 
18.3.86), 53·54. 

Joint Inspection by represeotativcs of 
Ministry and Slale Draa Autborilles 
before Grant of Manufaclurina 
Liceoce (XVll-·-29.4.86). 175-76. 

Licence lor Manufacture of Saibula. 
mol (XVH-6.5.86J 127. 

Lilt of £sIenlial Drull for Hospital. 
(XV--31.3.86}.39. 

Manufacture of drues 00 loan LicOJIce 
.ystem (XUI-4.3.86), 361·362. 

Manufacturins of quality druII al 
laid down by W.H.O. (XVI·-
17.4.86).86. 

Marketina of Anti Histamines Drugs 
witb Steriods (XVI-17.4.86). 143. 

~cdicin"' for dissolvin8 clot in heart 
~t.re. (XUI-27.2.86), 250051. 

Nam~ of combiDation of druas with 
Codeine Marketed fa lodia (XVI-
17.4.86). 152-J58. 

New drill for Cancer cnre (XJIJ-
27.2.86), 184-8.5. 

NJlw DI'UI for Funllal Corneal Ulcer 
found at all India lo.titute of 
Medi(:al Scieoces (XVI-10.4.116). 
315. 

DRUGS AND MEDICINE: 

Non·Fixation of Price of Ethobep 
tazine Citrate (XYll--29.4.86). 74. 

NOD·lnclusion of life '.¥illl Druas 
ill List of Drugs Exempted from 
Excile Duty (XV-4.4.86), 113. 

OpenlDIl of Laboratories to cbeck 
Adulterallon of Food and Dru.r 
(XIV-20.3.86). 66-67. 

Parity in prices of drugs manar.clured 
in Public Sector and Private Sector 
Industries (XV--8.4.86), 198. 

PendiD, Applications for marketlq 
of New Drug. (XVII--·29.4.86),· 48. 

PendiDIl subsidy claims undu DruII 
Price Equalisation ACCOUDI. (XIV-
11.3.86),217·18. 

Per formance of public 'Sector UDder· 
takinas in 'hemicals,· drua' and' 
pbarmaceutlcals (XU 1·_·25.2.86), 
203-204. 

Pharmaceutical industries in Jndl. 
aDd cbeck OD productico of dru,. 
(Xm-2S.2.86),45.46; 

Plana for increased Manuf,lC:ture of 
EsseDtial DrulII (XIV-18.3.86), 
197·98. 

PlaDll for ProductiOD of Am.picilUa 
and Amoxycilline Trlbydlrte lyiD, 
idle for wallt of raw materiall 
(XVlI-29,4.86), 278. 

Policy fot Imporl of Bulk Druas 
(Xvr- 15.4.116). 217. 

PoHcy reaardiD, cliDicai trial, for 
Introduction of New DrtIJI (XVIJ-
29.'" »'). 55-59. 
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Prke C~Dtrol on Bulk Drup and 
Formulation (XlV-IS.3 86),31-38. 

Price control on medicines (XIII-
2S.2.8ii),202·203. 

Prices of Dipyridamole (X VIl-
6.5.86), 121.22. 

Procedure for obtaining permlssioo for 
marketing of New Dr ugs or Combi· 
nation of two or more DruJS 
(XVII-29.4.86), 212-214. 

Procedure for Marke1iOIl permission 
of l"ew Druas '(XVI-11.4.86), 
186-187. 

ProduclJon and shortage of Quinioe 
(XVII-29.4.86), 54-55. 

Productioo, in_tailed' capacity Ind 
demand of aati·rabic and pollo 
~.ccloes (XIV- 20.3.86). I·~. 

Production of Bulk DrUBS by PERA 
lod ex-FERA Drull Companies from 
Basic Stiles ("VI-IS.4.86),127.28. 

Productioo of Aati-TB Drugs (XV-
15 3.86), 41-48. 

Production of Anti·T.B. drugs (XV-
8.4.86). 32·33. 

Production of Anti.T.B. and Leprosy 
Drugs (XIII--25.2 i\6) 139·41. 

Production of Benyi Procaine Peni-
dlli.b (XVI·- S.4.86), 81·82. 

Production of bulk drugs (XV-
8.4.86), /97. 

Production of bulk drugs (XIlI--
15.2.86). 259-260. 

Production "r Bulk Drugs and For-
mulatloos by Compaoles wbicb lO! 
realstratioo under Deliccnaing 
Scbeme (XV ... -1.4.86), 104·05. 

Production of bulk drugs from basic 
Stascs (X V __ 25,3.86),240-41. 

Production of Cbloroqulo Phospbate 
(XV-l.4.86), 175·16. 

DRUGS &. MEDICINES : 

Production of Doxycyclioe by IDPL 
(XVlI-6.5.i6), 123-24. 

Productloo of Drugs (XIV-18,3.86), 
100-IOS, 

ProductjoD of life saving drugs (XIIl-
4 3.86), 554. 

Production of Mitrooldazole by IDPL 
(XVll-2'1.4.86),68. 

Production of OllyteracycHne by IDPL 
(XVlI-6.5.86), 113. 

ProdnctiDo of Penicillin (XVlI-
29,4 P6), 37-38. 

Productioo of Pyrazinamide 'rom 
Iotermediate stage (XVI-
15.4.86). 82-S3. 

Production of varIeties of same. medi-
cine (Xlll-4.3.86). 307. 

Proposal for production of Penicillin 
from Basic Stage (XVI-lS.4.86), 
206. 

Proposal to Ban Tradinll in Empty 
R 611s of CapsuJes (XIV -20.3.86), 
163. 

Proposal to bring down prices of 
Bulk Drugs (XV-8A.86). 43 .. 

Proposal to reduce Import of Drup 
(XVlI-29.4.86).51. 

Purcbase of Anti TB Drup (XVI-
10.4)16), 308·14. 

Purchase of serums and vaccinca for 
immunisatioo programmes (XVI-
10.4.86), 76-18. 

Quality tcst of medicines before Pur. 
chase (XV-3.4.86). 143-44. 

Quality Test of Medicinca Manufac· 
tured by IDPL (XV-S.4.86), 45-46. 

Reduction in production of essential 
drugs (X V -1.4 86), 231·82. 

Release of Imported substandard 
medicines wit bout testing (XVI-
104.86), 292·93. 

Requirement in Bulk DruJS (XV-
253.86), 189. 

Requirement of Trimetboprim and 
Sulpha Methazole and . ProductioD 
b) IDPL (XVlI-29.4.86), 69· 70. 



Reaurcb Sthetne in Homoeepiltbic 
Medicine (XVH-30 4_86}. 235-36 ... , 

Hoi. of c.rtrat and Stale Govern. 
menlo to Colnba' Food and Dru, 
Adulteration ()aV--·20.3.86).43-44, 

Samples of tmpotted Balk Druas and 
Dru, Formulations (XVI-I0.4.86). 
21-29. 

Samples oC medicines given to doctort 
by represenlativet of Drus manu-
faclurers (XVIl-6.5_86), 158. 

Scarcily of Anti R.abies Vaccines 
(XVI-I0.4.86), .159. 

DRUGS II. MEDICINES : 

Scarcity or Vital Dru,' (Xvr-15.4.86). 
162-63. 

Srtti1q up of ctrua and· .. addiction 
centres (XVII-7.S.86J. 62.(tl. 

Sl!ottafIJ It'Id bi"" prille '" Rlftunpicin 
(XV -2S.3.I16). 7'2-73. 

Sbortaae of ADti-T.B. PreparatIons 
(XVlI-29.4.86). 67. 

Shorta,e .,r Life Savini Drull in 
Gev~ Hospitals (XIlI-
27.2.86), 1J9-20. 

Sbortfalt iD productioD of built druas 
(XVI-IS.4.86). HIO-IOI. 

Sbortfall ill Produotion of Piperazine 
(XVIl-29.4.86). 199.200. 

Sbortfall in Productioa of Tbiaceta. 
zoae', Aari·'f. B. Dru, (XVH-
29 .... 86). 197-199. 

Sa'luoltat of Drag. (XVI-II.4.86). 
133-34. 

Smul8llal ot drillS from acrost lado-
Pak Border. (XIV-t4.3.86). 108-9. 

Steps t.. p'rovi.. Anti-Lepro.y Drup 
to Bihar (XIlI-27.2.86), 22·021. 

Stotitll of low COSI drap. ill Super 
Bazar/Co-op. Store. (XIV-14.3.86), 
88. 

SUW'y of f'w'lt reqeire"'t Of Penl-
till III; otv -8.4.86). 90. 

Suppfy of 5ab-ftaodtlt'd life ... iog 
dnrpto hOlpit_ls It\Gu"r~(XVI-
104.86), 316-20. 

Supply of Medieiae to CGH! beIIe-
ficiaries by Kelldriya Dbaadar 
(XlII---6.l.86), 12. 

Technolollcal Policy for Production of 
DrulI and Drull IntenDediates 
(XVI-IS.4.86), 183·84. 

Teslin, or Drugs Mnufactured uoder 
Governmeot Licence (XVI-I0.4.86). 
316. 

Testiag quality of drulls and Itcpacken 
(XVI-24.4.86). 44. 

Tr.Il,fer of 'Drup' anl!l"Pbarma-
ceutlcals" to Health Ministry (XV-
25.3.~. 71. 

Tria.IRDC vacctne lor bit'tlt control 
(XV--3.4.86), 152. 

Ure of D-PrOl"llt),pbane with comb.-
nation of OIbet drup (X V-31.3. !l6) , 
147. 

Use of drulS in aports (XVIJ--
30.4.86), 73-74. 

Use of Genetic Damel for all dr\JII. 
(XVI-IS.4.86). 49-50. 

Uae of Vit.·C' lreatmeot of Caacer 
(XV-l4.86),I72. 

Uti_tioa of Saoctioaed Production 
Capacity by Drill Manuractaria, 
UBlt' (XIV-18.l.1!6), 159. 

Vaccine for treatm:ot of C.ncer 
(Xlfl-6.386),192. 

VaccilUll 10 cure leprosy patient. 
(XlU-6.3.86), 147. 

Value of Homoeopafhic .ad Ayurvedic 
M.dicinCi purcbased by N.D.~.C. 
(XV-l.4.86),99. 

Violation of ProYi~loa. of Drul' 
PrlCel Control Qrder by Drul maDO-
facturlol firms 10 Xerala (XVII.-
29.4.86), 269. 

WestOermeD Koo\\l·how (or Develop-
meat of Medicin.. (XVI-J5.486), 
18-20. 
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DEBATES 

Nftd to Supply Alcohol (Rectified 
.pkit) to Weet Ben .. , ·for manu-
raClure .of Homoeopatlaic medicines 
(Under Rule 3n) (XVI-23.4.S6), 
229-30. 

DRUG COMPANY(lES): 

Capacity utiliaalion of drua formul-
alions and bu:k druJI of public 
a«:lor drug underlaldn.. (XVi-
15.486) 208-9. 

OrugCompaoie. blvinl Foreiln 
Equity (XVII-29.4.86), 288-289. 

DRUG COMP1t.NJES : 

Procedure for recovery of lfIepl 
Benctlts made by Drug Compaoi" 
(XVIl-'294.86). 35-36. 

RebabiUlatioo and revival of ailing 
Drug uolls (XIII--4.3.86). 369-370. 

Study regardill, ProlilabJlity of Multi-
national Drug Companies (XV-
8.486). 73. . 

Transfer pflcin, by FERA aod el· 
FERA Drug CompaDles (XV-
8.4 116:. 200-201. 

Unautborised capacity elpaosioo by 
Mullinatioaal Drug Units (XV-
1.486). 62-63. 

Uninltod~d pro,filS made by dru8 com-
paaics (XV-8.4.86). 119-20. 

DRUGS DE-ADDICTION CENTRES: 

Setlia(ll up of drug and dr-addiClion 
ceo Ires (XVII-7.S86),62-63. 

DllUG INDUSTRY: 
Government Coatrols .on Drualodus-

tty (XV-I.4.&6), 42-43. 

Nationah,io, drug loduslry (XVIl-
29-",86). 66. 

DRUG INSPECTOR(S) : 

Appointment of Drug 1 nspecton (XVI 
__ 17.4.86).39-41>. 

DRUG POLICY : 
Drui Policy (XV-8.4.86), 43-44. 
New Drug Policy (XIII-2S2.86), 

107-108. 

DRUGS TECHNICAL ADV.;,80RY CO-
MMITTEE: 

Wor~ of Drusa Tocluaical Advisory 
Boud (XVI-24A.86), 90-92. 

DRUG TESTING: 

Drup Testill8 by States aad U.T. 
(XV-3.4.16), 215-16. 

DRUG TESTING LABORATORIES : 

Druas testiD. by States and U.P. 
(XV-3.486), 2IS-16. 

Drill '"tilll laboralories (XVI- . 
24..4.86), H~. 

DRUG TRAFFICKING: 

Adoptini measures prevalenl ill USA 
for dealing witb drug lraffickin. 
(XVI-2S 4.86). U6. 

Raids on premises of dr.ug peddkra 
aod ~s/ll~lcrs (XIII-21.2.86), 
109-110. 

Traffickini of Narcotic Dr.qs (XIV-
12.3.86). 39-40. 

Workie. Group to .coDJi6cr problem 
of Drug Traliciucg (XVI-25.4.86), 
113-14. 

DRY FRUITS: 
Rise in prices of Dry Fruits (XV-

21.3.86). 30. 

Supply of dry fruill, apple .. apple juice 
for Army (XVI-9.4.86), 1~·72. 

DRY L.6.ND AREAS: 

Greell Revolution in pry Land area, 
(XIV-17.3.86), liS. 

Survey of Drv Land Areas in Andbra 
Pradesl! (XV-3.4.86), 1~. 

DRYLAND DEVELOPMENT PRO· 
JECT(S) : 

Doland dev~lopment P~.ojects in Statea 
(XVI-2I.486),208-72. 

DRYLAND FARMING: 

Dry land farmiq in Karnat!lka{XIV-
17.3.86.), 178-79. 

Lab to Ind . proararomeror dry land 
r'rmiot (XV-24,l.86), 151·52 .. 



144 SUBJECT INDEX 

National WatefSh~ Development Pro-
gramme (XVII -28.4.S~, 245·45. 

. News item captioned dryland farming 
can treble production (XVII-
28.4.86). Z49-SO. 

RecommCDdalioDs of National Commi-
ssion 00 Dry Laod Farmin, (XV-
31.3.86). 251. 

DEBATES 
Demand for introduction oC dry land 

farmin, technolOllY in areas lacking 
Irrigation facilities (Malter Under 
Rule 377) (XVII-8,S.86), 12. 

DURGAPUR STEEL PLANT: 

Moliernisation-cum expansion prn-
gramme for Durgapur Steel Plant: 
(XIV -17.3.116), 44--45. 

DUTY DRAWBACK FACILITY: 

Misuse of Duty Dra.back Facility 
(XV-4.4.861,170. 

DWARIKA: 

Equipment aDd Manpower In USe for 
10catiDg ancieDt civilization in Bet 
Owarka (XIV-12.3.86),69-70. 

E 

EARTH MOVER(S) : 

Settiug up of Engine Pactory or Bharat 
Eartb Movers in Sagar, Madbya 
Pradesb (XlII-5.3.86), 54..55. 

EARTHQUAKE(S) : 

Eanhquakes and Turmoil, at Talcher 
in Dbellkanal District of Orissa 
(XV-2.4.86). 46-47. 

Eartbquakes in Himacbal Pradesb 
(XVII-7.5.8t), 42·45. 

Places affected by EanbquakeJ (XVI-
9.4.86). 196-97. 

DEBATES 

Dornand for assistance of rupees ten 
crores ror relief of the victims o( 
tbe recent eartnquakci in Kanjlra 
Valley of H.P. (Under Rule 377) 
(XVU-8,$.8o). 20.21. • 

EARTH STATlON(S): 

Elrth Stltions and traDspor.labl. 
station. for exteusloa of satellite 
aervica (XV-lS.3.86), 160. 

Eattb uation for use in Te.lecommuoi. 
catioDS (XV -1.4.1986),274-75. 

E5tablishment of fixed Earth Station. 
aod Transportable Stations (XIII-
~.3.8(j). 519-520. 

EAST EUROPEAN COUNTRIES: 

Fundi Bank MeetiD, to DiscllSl Oil 
Prke (XYIl-2.S.86). 2SO. 

EASTERN COALFIELDS LTD: 

Acquisition of Land by Bbarat Cokin, 
Coal Limited and Ea.tern Coalfields 
Limited (XV -8.4.86), 280-82. 

Cases or land Losers pendln, witb 
Bbarat Cokin, Coal Limited aDd 
Eastern Coalfields L1mlt~, Bihar 
(XV---l.486), 199. 

Closure of Minta by Eaarero Coafifield. 
Limited. (XIV)-1t.3.86). 1710"2. 

Coal production by Eastern Coalfield. 
limited (XVJI-6_S.86), 54. 

Contractor Iystcm in raisin, 01 coal in 
Eastern Coalfields Limited (XVII-
6.5.'6), 39. 

Dela, in BCCL and ECL . Projects 
owing to rind acquiahion problem 
eXVII-6 S 86). 128-29, . 

Haraument to Fem~Ie Workers In 
E.C.L. and B.C.CL (XVI-IS U6), 
284-8S, 

Heavy Demurta,ea in Ealtltn Coal. 
fields Limited and Bbllr.. CakiD, 
Coal Limited (XVII-29.4.116). 
277-78. 

Mecbanisation of Eallem Coalfield. 
Ltd (XVI-!5.4.86J. 53, 

O~ call mine Dear East Itumardbabj 
~olliery Kapa .. ra area of Eaalcrn 
Coalfields Limited (XVII-6.S.86), 
127.28. 

Operatioo of Shaakerpur Pit of 
Eastern Coalfield. Ltd. (XIV-
18.3.86), 227. 
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Report or Chari Committee on wOlkin. 
of Eastern Coat6eds Ltd. (XlV-
II .3.86), 71. 

SurplU! Labourers in B.C.C.L. and 
E.C.L. (XV-8.4.86), 80. 

EASTERN COAST: 
Facilities in fisbinl barbo'urs on Eastern 

Coast (XVI-21.4.86), 139. 

EASTERN REGION: 

Conlultative Committee Meetina for 
nationalised banks of Eastern 
Region (XIIJ-11.2.B6), 13B.39. 

O.oeration 
Eastern 
251·54. 

of Additional Power in 
Reaion (XV-B 4.86), 

Rice Production Plan in Eastern 
Reaion (XV -7.4.86), 164-65. 

Soil erosion in Eastern Zone (XV-
7.4.86), 187·88. 

ECOLOGICAL BALANCE: 

Green Belt In cities to maintain 
EcolOilical BalBncc (XVI- 21,4.86), 
62. 

lrription projectl causinll ecological 
imbalance (XIV -12.3.86), 98.99. 

Preservation of environment and 
Ecolollical Balance io Rural Areas 
(XIV-12.3.86),56-57< 

Preventiog deforeshltion for preservirs 
ecoloaicaJ balance (XnI-5.3.86), 
77·82. 

Steps to preserve the ecoloaical baBnce 
(XIV-12.3.86), 107·09. 

ECOLOGICAL CONDIT10N(S) : 

Ecoloaical cOflditions of Sunderbans 
(XIV-12.3.86),59-60. 

ECOLOGICAL SYSTEM: 
Protection of lIIJOCiea and ceo·system 

(XIJI-S.3.86),82.84. 

Marine Eco.System (XIV-19.3.86), 
148·50. 

ECOLOGICAL TASK FORCE: 

RaisiDIL of Ecololical Task Force 
(XVIl-30.4.86), 6". 

ECOLOGY: 

Protection of Eco/OIY and Culture of 
Andamans (XIV-19.3.B6), 117.118. 

ECONOMIC COOPERATION: 

Meeting between officials on NAM and 
other developins countries for 
reviewing economic cooperation 
(XVII-7.5.86). 180·181. 

Economic co-operation with 
Netberlands (XIII-2B.2.86), 
187·88. 

ECONOMIC DEVELOPMENT: 

Impact of New fiscal polley OD pace of 
economic developmeDt (XIII-
28.2.86), 92-93, 

ECONOMIC GROWTH: 

Economic growtb in India (XIV-
12.3.86), 167. 

ECONOMIC JUSTICE; 

Legal System Designed to ensure: 
Economic Justice (XV -1.4 86), 
188·90. 

ECONOMIC OFFENCE(S) : 

Persons arrested for violation of 
Foreign Exchange, Income Tax, 
Central Excise and CUltOIJlS Laws 
(XVI-25.4 .86). 180-81. 

Raids by enforcement agencies for 
economic o/feDcea (XVI-25.4. f6), 
209. 

ECONOMIC SANCTlON(S): 

Economic sanctions against Libya 
(XVI -234.86). 135·36. 

Progress in Economic Sanction against 
South Africa (XVI-16.4.86), 
135.36. 

ECONOMY; 

Growth Rate of NatioDal Economy 
1985·86 (XV·-4.4.86), 122. 

Low cost eCODomy iD IDdustries due 
to raise in coal price (X1II-2S.2.8.6), 
230-31. 
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~DAItKAL CAVE: 

Maintenance of 'Edakkal 
(XIlI-6.3.86), 116. 

EDIBLE OIL(S) : 

Cave' 

AJreement with FAO for obtalninl 
technology for process/n. edible 
oil. (XIV-7.3.S6), 235. 

Agreement wilh F A.O. for production 
of edible oil (XIV -7.3.86;, 129-30. 

AllocatioD of imported ediblt oils to 
Slates and UllioD Territories 
through P.D S. (XIII- 21.2.86). 
248-49. 

Complaints reaarding nOD·dilJributlon 
of imported edible oil from Fair 
Price Shops (XVlI-2.S.86), 
124-25. 

Decision to SlOP furlhel imported edible 
011 (XIII- :!1.2.86). 255·Sfi. 

Demand ;'or more Edible 
Go~crnmenl of Orissa 
21.2.86), 213·34. 

Oil by 
(XlJI-

Edible oils used for productioa of 
Vanasplli (XV -21 3.86),102·IOl. 

Extracting of rice bran oil ill rice 
miJI, (XIV-14.J.86), 4.5·46. 

Facil ty of providing imP9rted edible 
oil in rural areas (XIIl-28.2 86). 
15\·.53. 

Impon Rill for Edible Oils (X1Il-
21286). 34·35. 

Import of EdIble Oil (X V I1-2 • ..s. 86), 
109·10. 

1mport or Edible oil against export of 
Don·basmati rice (XV-21.3.86), 
6·9. 

Import of edible oils and production 
of Palmoleln oil (XIV-143.86). 
91·93. 

laJ90rt of oJlv.eds in pllce of edible 
oil (XVI-254,86), 67. 

Increase in quota of imporled edible 
oil to b" supplied 10 Andbta Pradesh 
OUlI-21.2.86), 122-26. 

Increase in Re:ined Oil Pricea (XV-
21.3.86), 152-53. 

Plan to promote Dla~kelability of lIOn. 
(:onvelilional oila (XVI-2S.4.86), 
201. 

EDI BLE 01'-8 : 

Production and 
Edible oil 
178-79. 

Repuirement 0' 
(Xll1-28.2.8~), 

Proposal 10 liberali" import or edible 
oil by vanaspati industry (XIII-
21.2.86), 106-107. 

Requction in supply of edible oil to 
Vanllpati Industry (25.4,86), SO. 

Supply of imporled edible oil to Uttar 
Pradesh (XVI-2S.4.~6), 256. 

Supply of Pllmoldn and rape seed oil 
to Ori.sa (XV -2\.3.86), 39·41. 

SUl-'ply of Vanupall Ghee and Edible 
oil to U.P, (XVI-2S.4.86), 
267·68. 

EDITORS GUILD OF INOlA: 

Lar.er coverage 10 foreigD lIews by 
News Medii (XVIl- 28.4.86), 
73·74. 

EDUCATION: 
Addilional Demands by OriRa for 

Education (XV -3.4.86), 191·92. 

Additiona' fundi for Educltion (XVI-
17.4,86), 200-201. 

Adoption of JO+H .. 3 Sy,.em of 
education by Slales (XIV-13,3.8b), 
162-64. 

Adult Educltion Cenlrea in backward 
areas (XIV-B.] 86). 272-73. 

Al'ocatioD for Educalion in SeVenth 
PlaD (XIV-13.].86), 13·17. 

AllocarloDl for Primary Educatloll and 
taraell achieved (XV-l7.3.86), 
177·80. 

ASleli1 to Gujarat Private Primary 
Eduealiollal Institutions Blil (XIII-
5.3.86\. 48-49. 



Causes for tardy prosreal of elementary 
. education in States (XIV-20.3.86), 

87. 

Community Polytechnics on Kerala 
(XIIl-6.3 86). 74-i6. 

Complimentary copies of Science 
Rep,mer to Educational Institutions 
(XVlI-7.S.86), 199-200. 

Compulsory Physical Education in 
Schools and Colleles (XIIl-6.3.86). 
23-26. 

Computer Education in Schools 
(XIII-27 2.86) 85·86. 

Computer Literacy and Siudies In 
Scbooll prosrammes (XV-3.4.86), 
167-68. 

Decisions taken al State Education 
Ministers' Conference about un,form 
curriculum (XIV-J3.3.86), 38·39. 

Emphasis on girls education (XIII-
6.3.86), 68·69. 

Equation betw«n education cum 
traInIng aDd demand for skills 
(XVI-24.4.86). 248-49. 

Examioatioo Reforms coolidered at 
State Education Ministers CODler-
ence (XIJI-27.2.86), 111·12. 

E"penditure on elementary education 
(XIV--13.3.86).265. 

Free and compu'sory educatioo for 
children (XV-3.4.86). 44-46. 

EDUCATION: 

] ncrease in percentage ofstudents at 
different study levels (X V -3.486), 
10·15. 

Jotroductioo of M.S,C. (Electronics) ,I 
Course in Universities (XVI-
17486),121. 1 

Post.Graduate Courses by Asiatic 
Society (XV-3 486), 175·76. 

Principles of Personal Health General 
Environmental Heahb Potable 
water etc. under Seventh Pian 
curriculum, (XV-3.4.86), 195. 
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Production of Educational Programmes 
for Doordarsban (XV-31 3.86), 
31-2. 

Projects to improve Education at 
Elementary Stage (XV-27.3.86), 
80-85, 

Proposal 10 impose Cession Companies 
for Vocallonal Education Pro-
srammes (XIV-20.3.86), 22-25, 

Proposal to set up a Model Inter-
mediate Coilcge at eacb Block le~'el 
(XV-3.4.86), 6+-65. 

Report of Kulandai Commission OD 
Vocationahsation of Education 
(XV-27.3.86), 66-7. 

R~servation of seats in Educational 
Institutions for children of Polle:. 
personnel (XVH-7.S.86); 163-L4. 

Scrapping of Five Year LLB Drgrfe 
Course (XVlI-ti.5.8o). 36-37. 

Selection of teacbers froln Rural Areas 
for training at CAMET (XV-
3.4.86), 66-69. 

Special scbeme for education of disab-
led persons (XllI-6.3.86), 127.28. 

Sttate-wise per capila elIpenditure on 
Education during Seventb Plan 
(XVI-I0.4.86), 114-1~. 

Statutory powers 10 All India Council 
lor Technical Educalion (XV-
3.486), 119·20. 

Steps for Unlversalisation of Educa-
tion (XV-27.3.86), 86·;". 

Sleps to improve te~ching 01 HIstory 
(XIIl-27.2.86), 18·22. 

Stress on Educ:atidnal Programmes on 
TV. (XIII-4.3.86), 46-47. 

Training of computer persoDnel at 
Post Graduation level (X V-
3.4.86), 172·73. 

Universalisalion of Education (XIII-
6.3.86), 198-99. 

Vocationalisalion of EducatiOn (XV_ 
31.3.86), 43-4. 



DtBATES 
Draft National Policy on Education, 

1986 laid (XVII-2.S.86). 403. 

Draft National Policy on EdlJCation, 
1986 (Res.) (XVlI-7.5 86). 332-40. 
(XVII-S.S.86), 24 119. 

Need fur intlusion in Secondary an 
adult education curricu&a a com-
parativestudy of agricultural, indue 
stnal and ceoDOmic development 
in India aDd tbe proarcss made by 
tbe advanced countria lUn.1cr Rule 
377) (XV -31.3.86), 383-85. 

EDUCATIONAL FACILlTY(IES) : 

Educational facilities in India for 
people of IDClian Orilin in Niacria. 
(XVI-23.4.86), 34-35. 

EDUCATIONAL INSTITUTIONS: 

IDltitvtioal with tbe ~atus of "Dec-
med to be UnivcnitiCl" lXlII-
6.3,86), 34-50. 

National Anthem in Educational 
Insritutions tXVI-IO.4.86). 30-31. 
Non·utllisation of SCalSTs quota in 
Educational Institutions (XVI-
10.4.86), 36-37. 

EDUCATIONAL POLICY: 

Implementation of Three Lanau,c 
Formula by Slates (XVI-IOA.86" 
250-51. 

Inclusion of Yoaa and Naturopathy in 
new education polic),(XVI-10.4.86) 
98-?9. 

Ne. Education Policy (X1II-,27.2.S6), 
38-39. 

Scheme of Model Scbools and New 
.Educalion Policy (XVI-17.4.86), 
89. 

EDUCATIONAL SCHEME: 

Implementalion of integrated edUcation 
scbeme for D~abled Children 
(XVI-17.4.86). 119-120. 

EDUCATIONAL PROORAMME(S) : 

Additioul T.V. channel for educa-
tional ProJrammes (XIV-IO.3.86), 
172-273. 

Early Childbood Education Pro.tamrn~ 
(XVI- ]7.4.86). ]93-194. 

Telecast of educational proaramme 
(XIV-IO.3.86), 141-144. 

EFFLUENT(S) : 

Emillion of Gu/Smoke, effluents by 
Kbetri CoHcr Projecls (XVI-
21.4.S6), 23-27. 

EGYPT: 

Settioa up joint venture with Eaypt 
for paCki88 aDd distribution of tea 
(XIV-7.3 86). 61. 

ELECTION(S) : 

Ban on Ule of reli,ious places for 
Election Propa,aDda (XV-8.4.16). 
247. 

BootJa Capturint in Banka CoMtit-
ueney in Bye-Elections (XVI-
15.4.86), 88.89. 

Brinlln. down election eJl;pendilure 
(XV-S.4.86), 179-80. 

CocJe·of Conduct for Political Parties 
(XIII-4.3.86), 11·19. 

Delimitation of Conldlaencltll 
(XVU-29.4 86), 47-48. 

Elections in CantonmcDt Board. 
(XV -2.4.86). 41-42. 

Election In Danapur Cantonment 
(XVJ- 16.4.86), 110-11. 

Introduction of EIceIJ'oDic Votin, 
Machine (XIV -18.3.86), 140. 

Review of code of conduct for political 
parti" (XV--2S.3.86), ~95. 

Review of disqualification. or qndi • 
dates contestin, elections (XIV-
18.3.86), 100.1'12. 

Rotation of reserved and open con-
Itituentlts (XVIl---6.5.S6). ,.,.". 

Slate fllDdlllf of clllClioaJ (XUI-
25.2.86), 215. 

ELECTION COMMISSION ~ 

Br/naloa dOW1lelectn,D upendltur. 
(XV-8,4.86), 179-180 



elUtion of Realoll'al Election Com-
mimon. (XIII-4.3.811), 373-374. 

Election Commistiou's Recommenda-
tiOD on Political Curbs on Staff of 
Public Units (XVII- 29.486). 92. 

ELECTION LAW(S): 

Amendment to Election laws (X 111-
25.2.86). 12·16. 

ELECTORAL ROLL(S): 

Revision of Electoral Ron, in Assam 
(XV - 8.4.86),S.l. 

ELECTION TO COMMITTEES: 

A.ricullural and Processed Food Pro-
ducts ElIPort Developmc.at Authority 
(XIV-14.3.86),296-')7. 

All India Council for Tecbnical 
Education (XIII--6. 1 .86), 230.3\. 

Central Advisory Board of Education 
(XVl-17.4.86l,230·31. 

Ce.tralAdvisory Committee for the 
NaiioDal Cadet Corps (XI\!-
19.3.86), 183. 

Commiuce on Eitimates (XV-
24.3.86), 346. 

Committee 00' we:(are of Schedulrd 
Castes.ad kheduled Tribes (XV-
24.3.(6), 348. 

CouDcil of tho Indian Institute of 
Science, Baoaalorc (XIIl-6.3.86), 
231. 

JOINT COMMITTEE ON OFFICES: 
OF PROFIT (XV-804.86), 296-97. 

Public: AccOUDts CommiUee (XV-
24.3.86), 346.47. 

Public Undertakio,s Committee (XV~ 
24.3.86), 341-48. 

ELECTORAL REFORMS: 
(Res.) (XIV-14.3.86). 380-430. 

(XVI-25.4.S6), 413-54. 

ELECTRICAL AND MECHANICAL 
ENGINEERING: 

Dcfic:ieD1lia in EME (XIIl-5.3.86). 
106. 
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ELECTRICAL APPUANCE(S): 

Action against manufacturers of unsafe 
Electric Appliances (XVIJ-29.4.86), 
81. 

Electronic goods at Jnten:ational 
prices (XV -2.4.86), 119-120. 

Manufacture of Duplicate Electric Fans 
of Popular Brands (XVII-29.4.86), 
38. 

Registration of all manufacturers or 
hou5Cbold Electrical Appliances for 
compulsory Manufacture of Goods 
of lSI mark (XllI-28.2.86), 129-
32. 

Sale of sub-standard and Hv.ardous 
Electrical Appliances(XI V -7.3.86), 
165-66. 

ELECTRICITY: 

Additional ligbt poln In village Naib 
Saral New Delhi (XVII--6.5.86), 
119. 

Cbeclcs over Don-switching -off Street 
Ligbts in the day time (XVI-
15.4.86), 262-63. 

ConstrUction of liDea between Neyveli 
Salem and Neyvoli-Red·HiJls 
(XVI-15.4.86), 283-84. 

Electricity lines and Towers inPitbor-
Blarb uoder Forest Act, 1980 
(XVI-16.4.8?), 126.27. 

Generation of electricity tbrouab 
harnessing Wind Mill on Konku 
Cout (XIV-IS.3.g6), 56·57. 

Hydro·Electrlcity potent;/tl ill Uttar 
Pradesh (XllI-25.2.86}, 169. 

Implementation of Projects for Genera· 
tion of Electricity in Orissa (XVI-
15.4.86), 232-37. 

I nter·state Jine between Mcghnalar 
and Dohad (XV-8 4.86', In. 

Losaof Electricity du~ to tbefts (XV-
2S.3.86), 50-51. 

Loss of electricity during distribution 
in Delbi (XVI-IS.4.@6), 272-73. 

Marainal pricing S)'Stem for inter-State 
e!ectricit'yellcbaogcs (XV-25.3.86), 
280-0111. 



Non payment of electricity bills by 
Heavy Enaineerina Corporation, 
Ranchi (XUI-15.2.86), 105·06. 

Payment to Madbya Pradesh Electri-
city board (or power supplies to 
U. P. State Electricity Board for 
Rourke .. Steel Plant, Orissa (XV-
15.4.86). 271-72. 

Plant laid fac:tor for S. ate Electricity 
Boards (XV-15.3.86), 272-73. 

Production of electricity rrom renew· 
able and noo-convcnti01l8I eoersY 
sources (XIV-H.3 56), 40-41. 

Provision or Domestic cODnections in 
Dasbratbpur Villaae ;n Andaman 
(XVlI-29.4.86), 46-47. 

Provision of domestic electricity can_ 
neclions in' Union Territory of 
Andaman and Nicobar Islands 
(XVH-29.4.86). 269. 

Selnna up of Natural Gas Power 
Generator by And bra Pradesb Slate 
Elecuicily Board (XV-15.386). 
70-71. 

I 
i 

Settina up of trainilll institutes in tbe I 
field of electric.ty in Madhya I 
Pradesh {XV-2S3.86).1 13·16. I 

Settinl up of Units for production of 
electricity from Air (XIV -13.3.86), I 
2').7. I 

Theft of Power in Soutbern States 
(15.3.86), 51.S2. 

TraoamisaiQn and distribution los", 
by State Electricity Boards (XVII-
6.S.86), 96·98. 

Tran.mtHion Ch.annel. in Manipur 
(XV-8A86). 187.88. 

Transmis.ion losles of electricity 
(XV-I.4.86), 113·14. 

Transminion system f<lr .uppiy of 
Electricity to Madbya Pradesb from 
P"",er Station' at Villdbyacbal 
(XVI-IS.4.86), 270. 

DEI/ATES 

Need • to provide electricity in tbe 
UD8uthoriHd colonia of Dclbl and 
also to the larmors for thtelbln, of 

I 
I· 
! 

arain. (UDder Rule 377) (XVI-
21.4.86). 307.()8. 

ELECTRICITY BOARDS : 

Capacity utilisation of Bleclri;:ity 
Boards (XV -1.4.8(), "31·34. 

Compensat'on for 10isei auft'orcd by 
Madhya Pradesh Elcctncity Board 
(XV-8.4.ft6), 11>9. 

Consultation with Slale Electricity 
Boards for incrcasina Coal Prices 
(XVlI-29.4 8b), 161·162. 

DVC supply 10 West Bcna.1 State 
Electricit)' Board (XV._·1.4.86). 187. 

Expert Committee on Functioning of 
Slate Electrlcily Boards (XVII-
29.4.86), 37. 

Improvemcnt in Plant Load Factor 
(XViI-29.4.86), 264. 

Monetary Losses in State Electricity 
Boards (XVII--29.4.86). 289-90. 

Review of Mahara,hlra aDd Gujarat 
Electricity Boards (XI\I-4.3.86), 
384·85. 

Supply of Oas at Dill'~rent Rales to 
Slale Electricity Boards/compaDlcs 
(XV-1.486). 261·64. 

Supply of ps 10 Alldbra Pradelb State 
Electricity Board from Krisbna 
Godavari Basin (XV -1.4.86). 100· 
01. 

TraDlIDiuion Loues (XVll-29.4.86). 
139·140. 

ELECTRICITY DEPARTMENT : 

Inadequacy of lIall' in Electricity 
Department in Andaman lad Nico· 
bar Islands (XVll-6.S 86), 254. 

ELECTRIFICA TlON : 

C onllruction of road, and electrifi-
cation In Rurl' Area. (XVI-
21.4.86,. 55·S7. 

Electrification of Banali Railway 
Staticll (Jlonpur District), (XV-
3.4.86). 94. 

Electrification of Ulllo(borivd Coloni-
a of Delhi (XVIl--29.4.86), 79-80. 
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Elt'ctrification of villa~es in U .P. 
(Xl1I- 25.2.86), 167-69. 

Funds for Electrification of Rural and 
Urban Areas in Bihar (XVlI-
6.S.86), 37-38, 

Realisation of money from cODlumen 
under R.E.C. Scbeme (XV-l.4.8u), 
52-53. 

Statewise electrification of villages 
(XUI- 25.2.86), 112-114. 

ELECTROFORMTNG : 
Techique of Electrolorming (XVI-
16.4.86) 82·83. 

ELECTRONICS: 
Effect of Introduction of Electronic 

Equipments on number of Teleco-
mmunication Employees (XV-
25.3.86), 103. 

Electronic Industry in Gujarat (XVII-
30.4.86), 158. 

Electronics based industries in Hill 
Regions (XVI-9.4.8")' 111-12. 

Indo-USSR cooperation in Electronics 
(XVI-.9.4.86), 182·85. 

Indo- USSR Protoeal in Computers & 
Electronics (XVI-23.4.86), 165-66. 

Industries using electronic components 
(XV 1-9.4.86),54. 

I ntroductlon of Degree Course in Elec. 
tronics in B.U: College, AsaDlol 
(XIV - 30.3.86), 166. 

Introduction of Electronics aDd Com-
puters into Agriculture PO""er and 
Railways (XIlI-S.3.86), 56·59. 

Invest'ment in Electronics Components 
Sector (XI V -19.3.86), 132·33. 

Jobs In Electronics Industry (XVI-
24.H6),84. 

Joint ventures in Electronics (XllI-
5.3.86), 115·16. 

Manufacture of Electronic Type-writer 
indigenously (XV-25.3.86),270-71. 

Model industrial training institute ror 
electronics at Calicut (Kerala) 
tXVll-28.4.86), 127-28. 

Modification of Electronics Policy 
(XVII-30.4.tI6), 212. 

New tcchnology in electronics and 
leicommnnicalion8 (XIV-ll.386), 

237. 

Proto-type Development and Trainins 
Center at Hydorabad (XVII-
29.4.86). SO-57. 

Recommendations of Indo-French 
workin, group on Electronic:a 
(XIV -29.3.86), 159·60. 

Role of Public Scclor in Micro-Ele· 
ctronics Computers and Tec:hnoiosy 
(XVIl-29.4.86), 215. 

Selling up of Specialised Electronica 
Estate, Science and Technology 
parks and high Technology indus-
tries In Delhi (XVII-6.5.86), 63-64. 

Shortfall of Technical Manpower in 
Electronics (XVI-23.4.86), /6-78. 

Steps for growth of Elrctronics(XllI-
26.2.86), 211·14. 

Steps for Indig~nisation of Consumers' 
Electronics (XIV-l 2.3.86), 112-113. 

Special Scheme for expansion and 
development oi electronic industry 
in Hill Areas (XVI -9.4.86), 133-34. 

Subdued of Electronics development 
by tbe policy of' Kit Imporl and 
labol Tcchnology' (XIV-19.3.86), 
161·62. 

Supply of Electronic Componcllts at 
International Prices(XVI-16.4.86). 
13233. 

Use of Elect!onics in Textile Industry 
(XVII-2.S.86), 166.67. 

ELECTRONIC CONTROL INSTRU-
MENTATION: 

Manufacture of Electronic Control 111-
alrumentalion illdigcnously tXIV-
19.3.86), 6' ·61. 

ELECTRONICS CORPORATION OF 
INDIA: 

Capacity expanlion by Electronics 
Corporation of India (XIV-
19.3.86), 55-56, 
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Protest of ECIL, EmployOCI over Lib-
ral Import Poticy (XVII-7.S.86), 
IM·65. 

DEBATES 
Nec:d to rc:consider tbe decision to im· 

port C.A.D.singa' and automatic 
train protection syitem and tbe 
sophisticated AnteDna .,Ilem (Un. 
der Rule 377) (XV-24.3.86),35S.S6. 

ELECTRONICS COURSE(S) : 

Introduction of M.SC (Electronics) 
CourlC in Universities (XVI-
.11.4.86), 121. 

ELECTRONICS ENGINEEIt(S) : 
Electronic Engineers for Electronic 

Industry (XV -2.4.86). 189· 92. 

ELECTRONIC DEFENCE EQUIP. 
MENT: 

Production of Electronic Defence 
Equipment by Ordnance Factories 
(XVI-9.4.86), 2('708. 

ELECTRONIC EQUIPMENT: 

Electronic Equipmellt for Industries 
(XV-2.4.&6), 51·53, 

ELECTRONIC GOODS: 

Consomer Electronic Goods Output 
(XITI-S 3.S6). 39-40. 

Contr~s and grants for development 
of E'ectroOlcs Products (XV-
2.4.S6). 89·92 .. 

ELECTRONIC FQUIPMENTS : 

Creatiol awareness aboDt role of elec-
tronic equipmcnlS (XV -2'4.86). 
145-146. 

Electronic goods at International Prices 
(XV-·2.4.86). 119-20. 

ELECTRONIC PRODUCTION; 

Foreign Collaboration for Electronic 
Production (XIV-19.3.86), 37·40. 

Indo-Japan collaboration in electro. 
nics items (XIIt-S.3.86), 92·)04. 

Licences to Kerala for electronics 
item. (XJIl-S.3.86). 14&-152. 

Production or electronic goods (XIlI-
5.3.86), 17S·76. 

Production 01 Electronic IlemI (XVI-
23.4.86), 85-86. 

ProlDOtion 01 elec:tronlcs loodl (XV-
2.4.86), 38.39. 

ELECTRONIC INDUSTRY: 

Electronic 'ndUlt,." in 'Haryana 
(XVI-16.4.86). 133-34. 

Electronic based Industries in Kerala 
(XJV.c.19.3.86), 50-51. 

Electronic Projects durio. Sevenlb 
Plan~X V 1--9 .4. 8(~), 1~200. 

Electrollic UJtftl in Manipur (XVI-
9.4.86), '31·32. 

Health huards to workers Df Electro-
nic lnduury (XVI-23.4.86), 152-S3. 

Blab TecbnolOlY and Electronics 
Development Bank for Electronic:t 
Industry (XIII-S.3:86), 143. 

Industrial Estate Solely ftn Electronic 
Industry in ADClbra Pradab 
(XVII-7.S.86), lJ4-IS. 

IDvntment in E1ectroaic:t I ndultry 
(XVI-·16.4.86), 46-47. 

Plan and PfOlratDme. for electronics. 
industry (XIV-12.3.86),92.93. 

Settiae up 01 Elcctronics ladualry ill 
Andaman and Nicobar lelaoda 
(XVI-23.4.86), 122·23. 

ELECTRONIC MEDIA: 

Primacy for 'electronic media (XVIJ-
5.5.86), 125-27. 

ELECTRONIC MEDICAL 
ATUS(ES) : 

APPAR-

Usc of Linear Accelerators, Computer 
Scanners and YAG la.ers in Hos-
pitals (XVI--I0.4.86), t34-5S. 

ELECTRO' ICS TRADE AND TECHNO. 
LOGY DEVELOPMENT CORPO-

RATION: 

Canalisation of Import 01 Picture Tu-
be5(XVI-9.4.86), 6lJ.67. 

ELECTRONIC WATCHES: 

Manufacturina of Electronic WatcMI 
(XIV -1.9.3.86),76-80. 
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ELECTRONIC WEAPON(S) : 

Manufacture of Electronic Weapons 
(XVI-16.4.86),212. 

ELEPHANT A CAVES: 

landini apace of Gharepuri Elephanta 
Caves (XIV--7.3.86), 263. 

EMBASSY OFFICIALS: 

Officiala of Indian EmbaniOl seeking 
Alyhrm ia Foreign Countries (XIV-
19.3.86), 134, 

EMIGRANT(S) : . 
Emigrants during 1985 (XV-7.4.86), 

SO·52. 

EMIGRATION ACT: 

RecruitiDIL allenclOs under Emigration 
Act (XIV-IO.3.86). 49. 

Recuritina Aaents under Emigration 
Act (XV-24.3.86), 6-13. 

EMPLOYEES PROVIQENT FUND: 

Raisinll of Employees' Provident Fund 
contribution (XIV-10.3.86). 130. 

EMPLOYEES' PROVIDENT FU}lD 
ACT: 

Extension of EPF Act to Banks 
(XV-7.4.86),65. 

EMPLOYEES PROVIDENT FUNDS 
EMPLOYEES FEDERATION: 
EPF Arrears outstandin'! aaainst Unex-

empted Establishments (XV-
7.4,86).233-34. 

Hunser Strike Notice by EPF Emp. 
loyees Federation (XV-7.4.86), 
68-69. 

EMPLOYEES PROVIDENT FUND OR-
GANISATION : 

Creation of pOSts in EPF Orpnisation 
(XVI-2I.4.86), 71. 

Decoverale of Establishments under 
EPF Scheme (XV-31.3.86), 338. 

Employees provident fund office in 
Andaman and Nicobar Islands 
(XVI-21.4.86), 19\}.91. 

EPF amount outstandina aaainst Tea 
Garden nwners (XV-31.3.86), 8-12. 

Expenditure incurred on Administer· 
ina the Employees Provident Fund 
(XVII-28.4.86), 223-25. 

Opening of office of Employers Provi. 
dent Fund Oraanlation at Jalpailluri 
(XVII-28.4.86), 157.58. 

EMPLOYEES' STATE INSURANCE: 

Development of ESI Hospitals ia 
. Andbra Pradesh (XV-24.3.86), 135. 

E.SI benefits to aaricultural labour 
(XVII-28.4.86), 259. 

ESI benefits to bidi workers (XVII-
28.4.86), 262 . 

ESI Hospitals (XIV-17.3,86), 103-04 

Exemption of industries from Emp. 
loyees State Iusurance Scheme 
(XlII-4,J.86), 112-13. 

Exemption of Public Seclor Uader-
takinas from ESI Scheme (XV-
74.86), 161-62. 

Increase in Doctors' Fees per Insured 
Workor (XV-7.4.86), 162-63. 

Re~isjon of rate of disablement Pension 
under Employees State Insurance 
Scheme (XIlI-3.3.86), 82-83. 

Extension of E.S.I. Scbeme to DO A, 
DTC and Delbi Milk Scheme (XV-
31 3.86). 364. 

Medical care under ESIO (XIII-
4.3.86) 243-4t. 

Misuse of cash benefits by employees 
under ESI Scheme (XIII-4.3.116), 
044-45. 

ESI Hospitals set up in Mines and 
Industrial Areas in Karn.taka 
(XV-3I.H6), 335. 

Open;na of ESI Hospitals in the 
Capilai (XVI-24.3.86), 28-30. 

Openin, of more ESI Hospitals (XV~ 
24,3.86), 35. 

EMPLOYMENT: 

Allocation of funds for Empjoyment 
Generation (XVI-21.4.86), 140. 

Assistance for Relief Employment 
(XVlI-7.3.86) liS. 
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Ban on creation of New Posts (XlIl-
21.2.86),255. 

Classification 0 f Labour Clasl for 
Employment (XV-24.3.86), lOS. 

Decline 10 PerceDt. Sme of Em· 
ployment in Kcrala (XV-31.3.86), 
209-5. 

Displaced person~ given employment 
in Dobro Steel Pllnt (XIV- , 
17.3.86), 66-67. • 

Employment opportunities for surplul 
Tea Garden workers of Doors Terai 
(XVIl--5.5.86), 52. 

Employment of womcn (XlV-17.3,86), 
JS4. 

Employment 10 landtosers 'by B.C.C.1. 
(XVIl-241 4.86). 115. 

Facillticsf5cbcmes for Employment 
Opportunities in Rllral Areas 
(XJII-25.Z 86), 19·10. 

Growth Raft: of Employment hfina 
Slxtb Plao (XVII-28.4';86), 241·42. 

Women traJMd Under TRYSEM (XIV-
17.3.96), 124-30. 

EMPLOYM.ENT EXCHANGE(S): 

Import of 
Excbanaes 
146-Ul. 

Cootaiuerised Electric 
(Xlll-2S.2.86), 

llenew.1 period In EmploymeDt 
Ucbinaes (XV -7 .4.86). 233. 

BMPLOYMENT GUARANTEE PRO-
GRAMME: 

Iloral Landless Employment OuaraD-
tee Programme (XHI-4.3 86). 
104-105. 

EMPLOYMENT OPPOIlTUNITY(IES) : 

EmploymCDt OPportunities lor Women 
(XIV-IO 3.86).257. 

DEBATES 

EMPttESS MfLLS. NAG PUR: 

Need Co tab over the managemeDt or 
BmpressMUla. NalPur (Under Rule 
377) (XIV-17.3.8f',). 227~2& •. 

BNEMY PROPEttTY : 

Dhbunemetrt of I!rtemyPtoperty 
Claim. (XVU-'B:86), 51. 

ENERGY: 

A~.te sourCes (j( eJ1tTlY (XIV-
)8.3.86), 198. 

Anticipated E1It"" from New Project. 
(XVU-29:4.86). lOl-302. 

A1ternalive Source. of fuel (XIIl-
25.2.86, S~-S6. 

Award to Technocrats tor Dnetop· , 
mUll of Tecbnolo., to Tap IinerlY 
from Solar aDd wind souce, ,XIV-
18.3.86), 194·9S. 

Compu!sory eoerlY audil in selected 
loduRriea(XIV-ll.3.86). 240. 

Cooservation of EDrrl' in Induatrial 
A-tricDitural .ndHolisebol4 Seeton 
(XVI-J5.4.86). l4-)8 

Q,OftJ'lRm 0( baps .. toto depedda1)Je 
_I:e or -raY (XIV-lJ.3.86). 
)35. 

Demaad .. d SuflPly pMiticm of'bellY 
(XV--25.3 86). 59-60. 

Development Qf EllereY rrCIIII NOD· 
CODventlona' Sourcnin Mahara.htrl 
(XVl1-29.4.86), 71·72. 

[kIre)opmeat of EtH:raY 10 'Saryan 
(XIV-18386). 144·45. 

Development 01 NCJn,cOSlveotional 
EoerlY Sourcn (XIII-25.2.86), 
269·7G. 

Deyelopment of NoaoCOA\lCntiooal 
sourc" of EnerlY (X 111-4.3. t6). 
351·353. 

Developmeot oC r~ewable sources of ea." (XIV-U.3 •• ). 116. 

Domestic EocrlY Coo.umption in 
Nortbern Jtelion(XVU~29.4.86). 
91. 

EIet:CtiCkatiOD \Isioa Selat Eoerl)' 
(Xm-... ..3.8~. 496. 

liMPlY COIIIW"IMioo "lactua'ry 
(XIV··~lU.N), 86-:81. 
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Electrification by renewable energy 
lOurces (XUl-4.J.86), 466. 

Energy Conservation in,Ma4ras Re-
fineries lXVII-29.4.86). 145-46. 

Enau Conscrvation Policy (XIV-
18;3.86), 171073' 

EnerlY Development Council (XlII-
2S.2.86), 8~ 

Ener. ftOlit. ilene_bit aAd. Non-
Renewable SoUReS (XVI-15.4.86), 
41-43. 

B,nerlY (rom tbe Ocelns lXVII-
30:4.86), 170. 

EnerlY Requirements in lWral Areas 
(XIV-Il.3 86). 28-30 .. 

Exploration of New Sources of EnerlY 
(X'VII-29.4.86), 1411-49. 

Generation of Energy tbro. Wind 
Mills (XVII - 29.4.86), 286. 

Input of Energy in Produclion of Steel 
(XV-24;3.86), 3-30-31. 

Introduction of New Energy Plan for 
Rural Arcu ,XIV-18.3.86), 4'1·5()O 

Modern T«iInG. ·for Nma..con-
VCDtioall EmeraJ (XVii -2'1.4.86), 
13.16. 

Production of ene"-,, tbr""" domestic 
waste (XIII-2S.2,86) 30. 

RationaliHtlon of Energy consumption 
and distdbualon \XIIl-4.3.86), 
371·72. 

Setting up of OcnA Tbermel, EneraY 
Conversion Plant in Kerall (XVI-
15.4.86), 31. 

~i.l De1tUtment {oc; &:alliatini 
ConseTYation of EncTlil" (XVI-
15.4.86), 12S. 

Study cGlIductcd by. Ene~ Ad"i_y 
Board. on eneraY crisis (XIII-
25..2.86), 214"15. 

Use of Alcobol a. a Source of EneraY 
(XV[-15.4.86). 96-97. 

u. of. AlWroilativo, soure... of·EoeraY 
(XV-8.4.86),.I1I. 

ENERGY CENTRE(S) : 

Development of VillaSos in U.P. as 
ahernallve Eoerg), Centre (XV-
1.4.86), 184-85. 

Integrated Energy Centres in rural 
areas {Xl V -11.3.86), 180·8J. 

ENGINEER(S) : 

Milfation of Scientists and Engineers 
of UTa to USA lXIV-20.3,86}. 
158-59. 

Strike Notice bytbe C.P.W·D.Junior 
Engi.oe." Association (XVII-
28.4,86), 28;35. 

ENGINEERING AND ENVIRONMBNT: 

Recommendations' of Second World 
Conaress on EngiIJ,ecIingand En vir· 
otlDlCst (XIV-19.J.86), 83. 

ENGINEERING COLLEGE(S) : 

AbglitiOD of Capitation Fee chatged by 
Enlinccrin, Colleges (Xnl-6.3.86), 
139. 

Capitation fees charged by En!lineering 
CoHeaes (XVI-17.4.86). 129-30'. 

Central assistance to Enginccring 
CoHelles and Polytecbnics (XIV-
20.3.86). 100-106. 

Grants to Madhya Pradesh for moder· 
isillt laboratoc,ies of Engineering 
CoHelea(XV-31.3.861.166-7:. 

Malpractices io Entrance Examinations 
to Medical and Engincerina Colle,es 
(XIV -2Q.3.86), 38. 

New Engineering CoUeaes in Kuala 
(XVI-24.4.86). 179.80. 

Seats Reserved for SCs/STs in IndiaD 
In.stiuucs of TecbaoloaY and 
Re&iOna\ Eogineering Col\epa 
(XIV -20,3.86), 136-37. 

ENGlHEERING EX(>ORT COMMITTEE: 

Settins up of an EngineerlDg Exports 
Committee (XVII-2 S.~6). 2l9'-21. 

ENGlNEElUNG EXPORT PROMOTION 
COUNcr:lL.: 
Staying Abroad by EF.PC Men (XVl_ 

25.4.86.) 55·56 
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ENGIl'iEERING GOODS: 

Barter of Maruti cars for Ena1neering 
Goods (XVII-6.S.86), 72. 

Export of Engineerina Goods (XIV-
14.3 86), 31·32. 

Export or Engineering Goods (XVI-
11.4.86), 32-34. 

Export of Engineering Goods and rate 
or international inflation (XVl-
11.4.86), 56. 

Export of EnSineeriog Goods and 
Sewing Machines (XVIl-2.5.86). 
199-201. 

Increase in Engineering Exports 
(X1ll-28.2,86). 196-97. 

Quota Fixed fM Blpon of Engineering 
Goods (XJtI-21.2.86). 36.37. 

ENGINEERING PROJECTS LTD. : 

Eagineering Projects {India) Umited 
and Cycle Corporation of India 
Limited (XIlI-4.3.86), 358-359. 

Winding up of Enaineering Projects 
(India) Limited (XVI-15.4.86), 
37-38. 

ENGINEERING RESEARCH INSTI-
TUTES: 

Appointments in Cenlral Mechanical 
Enpneering Research Insfltute 
(XV-2.4 86), 48-49. 

Setting up of Engineering Research 
Institute (XVU-7S.86), 257 58. 

ENGINEERING UNITS: 

Scheme to brinl Six Public Sector 
Enpneerinl Unill under a boldilll 
Company (XV-8.4.86). 173·74. 

ENQUIRY COMMISSION(S) : 

Appointment of Commi-.iont of 
Enquiry (XIV -12.3 .86), 

ENVIRONMENT: 

Effect on environment by Steel IndDl-
try (XIII-4.3.86), 156-157. 

EJJVironmen>al improvement in Cement 
IndDltry (XV-25.3.86), 188. 

Projceta held up due to dlsputd 
cDvironmen'al clearanceelc. (XIV-
1l.3.86), 98·99. 

Recommendations by Indian Science 
Conanu for cbeckillil de .... d.tion 
.nd Pollutioo of Envirollment 
(XIII-26.2.86), 31·32. 

ENVIRONMENTAL COURTS: 

Sellllll up of Enviroomen .. 1 Courts 
(XIV-12.3.86), 42. 

ENVIRONMENTAL MANAGEMENT: 

Scieoce and TechnololY in Eoviron. 
menIal Management (XVI-
23.4.86), 3·7. 

ENVIRONMENTAL POLLUTION: 

Advance doanei.1 aecurity for protec-
tion of enviroomenl (XVIl-7.5.86), 
166. 

ENVIRONMENTAL PROBLEMS: 

Analysis of Environmental Problems 
(X1V-J9.3.86),48-49. 

ENVIRONMENT PROTECTION: 

Advacce financial .ecurity Co.r pro-
tection of environment (XVlJ-
7.5.86) 166. 

ENTREPRENEURS : 

Facilities demanded by small entre-
preneura (XV-I.4.86). 14-19. 

ESZYME PRODUCTS: 

J ncrease in Prices of Enzyme Products 
(XV-l.4.86), 125·26. 

EPIDEMICS; 

Blood dyaentry epidemic hi Diallpur 
Teb51I, North Andaman (XXVl-
10.4.86), 61.64. 

EQUAL RE~UNERATION ACT: 

Enforcement of Equal Romuneration 
ACT (XIV-IO.H6>. 170-72. 

EQUITY, FOREIGN: 

Reduction In ForeiJn Equily by Multt. 
National Drill Companies (XVI-
11.4.16), 93-94. 
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SQUITY SHARE(S) : 
O"oc subscription of sbare in public 

Limited companies (XIV-14.3.86), 
238 .. 42. 

ERGOT: 

Adverse drects of combination of 
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production and export of handicrafts 
(XVI-2S.4.86), 231-36. 

Production aDd Export of Rice 
(XVIl-5.5.86). 145-46. 

Production and ell port of sea (ood 
(XVIl-28.4.86). 253-2S4. 

EXPORT: 
Production, export aDd plica of Tea 

(XVI-ll.4.86). 97-98, 



164 sumer INtJ!X 

Promotion of Export of Coir (XV-
4.4.86), 200. 

Production of Export of Indian Gar· 
ments to Japan (XHI-28.2.86), 49-
SO. 

Proposals to boost exports due in 
Seventb Plan (XV--21.3.86), 210-11. 

Proposal to offer export quota to 
eJlport oriented unl's (XVl-lI.".86) 
288. 

Proposal to set up a CoordinatiD, 
CommiUee ror stepping up Export 
(XIV-14.3.86), 36-37. 

Quota Fixed for Export of Eogineerina 
Good, (XIII-21.2.86), 36-37. 

Recoanition 01 exclusive Blricultural 
export bouse for boostinll expe.rt 
oHorm producll(XIV-14.3.86). 127. 

Reduction in rate of drawback duty OD 
expon of lIanneota made of man-
made fabrics (XIV-7.3.86), 193·94. 

Rejection of Indian 1I00d, by Import· 
ers (XIV--14.3.86). 86·87. 

Researcb and Development of Medi-
cinal Herba for Export and Domes-
tic UIO (XVI--lA.4.86), 23-27. 

Special SeMmes for Exporll of Cbemi-
cles (XV-4.4.86), 306-307. 

Steps for boosting exports (XVI--
ZS.4.86), 291. 

Steps for increasing export of bidis 
(XIV-14.3.86), 158. 

Steps for promotin, exports of casb 
"PI's (XIV-7.3.8b), 112. 

Suuestion (or providinll sioale wiodow 
Ellport dearance (XV-4.4.86), 244. 

Tarset of leatber export (XIV-1.3.g6), 
160-61. 

Tax Holiday to 100 per cent Export. 
Oriented Unil' (XVI-I 1.4.86), 216. 

Turnover baaed incentive to Exporters 
(XV-21.3.86). 82·83. 

Volume of lndla's Export (XIII-
~1.2.86), 140-42. 

Volume of total exports and ,bare or 
Individual Stat~ (X1tJ-2B.2.86), 
117·18, 

Wort dooe by GrievaDces Committee 
for Exporters (XIV-14.3.86), 
Jl8-20. 

DEBATES 
Incentive for export proDlotion 

(XVII-S.5.86), 330-32. 

EXPORT DEVELOPMENT FUND: 

Statement reo Eatabliabment of an Ex. 
port Development Puod (XV-
31.3.86), 383. 

EXPORT ORIENTED SCHEME: 

HUDdred per ceDI Export Oriented 
Uoits Functioning in Delhi (X1II-
21.2.g6). 229. 

EXPORT CONSULTANCY SERVICES: 

India's Export Consultaocy Services 
(XV -21.3.86), 277·19. 

EXPORT IMPORT BANK OF INDIA: 

Contribution of Export.lmport Bank 
of Indi, to Indiao Exporters aDd 
Export orieoted Io.1atries (XV-
4.4.86), 219·20. 

Lendinl ProaraDlmct of Ellport.lm· 
port Balik of India (XVI-II.4.8b), 
242-44. 

Overeeu constructioa Projects cleated 
by worklol group of Export-Import 
Bank (XIV-14.3.86), 62-61. 

ReduclloD in lendiDI rate of I1lppJien 
credit by Ex"ort·ImportBank of 
India (XV - 21.3.86). 214015. 

EXPORT POLICY: 

LOOI-Term OItport polic)' (XVI-
11.4.86), 143. 

Lonl-Term policy for export of cottOD 
(XVI-l 1.4.86), 231. 

EXPORT PROMOTION COUNCIL: 

Amendment of articlea 01 Assoc:iatloa 
of Ellport PromotioD Couoc:lI 
(XVI-IJ.4.86), 159·60. 



Pormation of Export Promotion Coun-
ail. (or NaLuralSilk (XVl-ll.4.86), 
301·302. 

EXPORTERS: 

Cuh Compensatory Scbeme for Aid-
cultural Exporters (XIII-28.2.86), 
37-38; 

Re.lntroductlon of scheme of supply 
of Index to exportera(XVI-·2S.4,86), 
313. 

E),fPRESS MILLS, NAG PUR ~ 

Claiure of Empress Mills, in Nagpur 
(XV-4.4.86), 89-91. 

EX-SERVICBMEN : 

Concessions to Ex-servicemen (XIV -
19.3.86), 95-96. 

Couuting of military !ervic:.e pay fixa-
tion, promotion etc, of ex-service-
men re-employed in Public Sector 
Banks (XIV-7.3.86). 57. 

Employment to Ex·Servicemen (XVI-
9.4.86), 107-111 

Employment to Ex-serv'cemell during 
Seventh Plall (XVI - 234.86), 62·64. 

EDcouraaement to Transport Com-
panies set up by Ex-servicenlell 
(XVII-7.5 86), 139-41. 

Formation of Special Police Porce oi 
Ex-servicemen (XVfI-7.S.86), 97-98. 

Implementation of Programmes for 
Rcseulomenl 01' Ex-servicemen 
(XIV-19.3.86), 135-36. 

Incentives to Ex-servicemen for open-
illa of Ancillaries to Ordnance Fact· 
ories (XV-2.4.86), 193-94. 

Jobs to Matriculate Ex-serY-icemen 
(XV-2.4.86), 194-95. 

Loan. to Ex·.ecvic:.emen by Banks 
(XV-21.3.86), 129. 

Medical treatment of Ex-servicemen 
(XV-2.4.86), 158. 

Problem of Ex·servicemen (X Y -
2.4.86), 185-86, 

Rally of Ex·,ervicemea at Boat Club J 
(XVl-16.4.86), 105-06. . 

Recommendations of Hish Level 
Commillee on Ex·servicemen pro-
b!-ems (Xnr-5.3.86), 52. 

Recommendations of High Level 
Committee on Ex-servi::omcn's Pro-
blems (XllI-26.2.86), 207·10. 

Rehabilitation of Ex-servicemen in 
Andhra Pradesh (XVII -7.5.86), 
73--74. 

Rehabilitation of Ex-Soldiers and 
Youths in Uiliababited Islands 
(XVI-16.4.86), 225. 

Rehabilitation of. Ex-servitemen in 
Kerala (XVIl-3Q.4.86), 185. 

Reservation of vacancies of Ex-service-
men in Ordnancc Factories (XIV-
10.3.86), 136-38. 

Restoration of concession to Disabled 
ex-servicemen by Bank. (XIV-
14.3.86), 123-24. 

Setting up of a Parliamentry Committee 
for the Welfare of Ex-servicemen 
(XVI-23.4 86), 169-70. 

Unemp!oyed ex·servicemen in Kerala 
(XIV-J2.3.86), 89-90. 

DEBATES 

N~ to grant equal pension to all ex. 
servicemcn including the exscrvice-
men ~f Burma (Under Rule 3n) 
(XIV-20.3.86), 210.11. 

EXTENSION PROGRAMME: 
Revaluation of extension programme 

(XiV-tO 3.86),238-39. 
EXTENSION WORK: 

Strengtbening extension WOl"k (XIII-
4.3.86). 100·101. 

I?XTRA[)lTlON : 
Elttradition agreement with. Bangladesh 

and Pakistan (XVI -16.4.86), 
149·50. 

EXTRADITION: 

Extradition of Cbarles Sbobraj to Tbi· 
land (XVII-7.S.86), 211-12. 

Extradition of Indian Embass~ per· 
sonnel who sougbt AsyJum in Nor· 
way eXIV-12.3.86), 127~2f. 



BXTllADmON TREATIES: 

Extradition Treaties (XVI-16.4.86), 
102. 

EXTREMISTS: 

Arrest of Extremists in Deihl and 
other States (XVlI-30.".86), 233-34. 

British lupport to Sikh extremists 
(XIV-12.3.86), 156-57. 

Central auistance to combat ntre-
mist aeriyity in Andhra Pradesh and 
Mabarubtra (XVII-30.".86},39-40. 

Colloc:tion of money from Bombay to 
help Extremists (XVI-9.4.86). 116. 

CoDstructlon of SYL Canal (XVI-
10.4.86). 29-30. 

Cwb on activities of EXlremists in U. 
K. (X1II-26.H6). 227. 

Extremist. Activities in Britain apioll 
Iadia (XIII-26.2.86), 163·M. 

Extremist. activities in Punjab \XlII-
26.2.86), 29-30. 

Extremists arrested on Kowalt Airlines 
ftlght (XVII-7.S.86). 173-74. 

Trainilll imparled to Extremists in 
Canada', Ea,le Combat and Body 
Gaurd Traioing Scbool (XIV -
123.86). 38-39. 

EYE DONATION: 

Rulel for compulsory donatloo of 
eyes after death (XVI~17.4.86), 84. 

EYE TRANSPLANT : 

Cornea Traosplant performe4 In Dr.R. 
P. Centre for Optbalmlc Scieoces 
ill AJIMS (XVI-I0.4.86) •. 64. 

F 

FACI'ORIES : 

ArmI Factory unearthed in Soutb Delhi 
(XV-2.4.86). 117·119. 

Ciolura and lockonts in factorJ" 
(XVU-S.S.86>, 197·201. 

DEBATES 

Need to prevent tbe closore aDd shift-
iog of factories from Bombay, Tbaoa 
aDd Amtecnatb (Under Rule 377) 
(XVI-IO.4.116). 336-37. 

FACTORIES ACT : 

Proposal. for cbaoles in factories Aer 
(XV-24.3.86). ISO-S9. 

PAIR PRICE SHOPS: 

Allocation of loods supplied essentially 
by F.P.S. and directly by Union 
Govt. to Stale Govt. (XIII-21.2.86). 
240-44. 

Availability of essential commodities at 
fair price shops (XVI-Jl.4.86). 
249-S4. 

Corupluotl reprdio8 DOD· dlstributlon 
of imported edible 011 from Fair 
Price Sbops (XVII-l.5.86). 
124-25. 

Demaad for increase In Commission 
to FPS owner. in Delhi (XIIl-
21.2.1(6). 178-79. 

Failure to lupply ratiOll in time 10 
Fair Price Shops by Food Corpor-
ation of Iodia (XV--4.4.86). 27.n. 

Issue of Food8rains to Falr Price 
Shops io Delhi (XVI-25A.86). 
40-41. 

Mobile lair price shops (XIIl-28.2.86). 
127. 

Proposal 10 abolish Private Mao .... 
meot of Fair Price Shops (XVI--
11.4.86), 68. 

Quality of SUlar .nd Riel Issued by 
Fair Price Shops (XVI-2S.4.86). 
248-49. 

Refinaoce facility at concenion.1 rale 
to Pair Price Shops (XIV-7.3.86). 
257. 

RiM In prices or wbeat aDd rice iD 
Pair Price Shopi (XIlI-21.2.86). 
74-16. 

Scbeme to open Fair Prke SboPi in 
Rural and Semj..Urban Areas (XVI-
U.4.16). 300·301. 
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Supply of adulterated imported ,usar 
at Fair Price Shops in Delhi (XIV-
16.3.86), 262-63. 

Supply or pulscs through Fair Price 
Shops (XV-21.3.86), 23?--40. 

FAIRS AND FESTIVALS: 

Cultural ties witb neighbouring COUD-
tries though Feslivals of India 
(XIV-20.3.86), lOS. 

Festival of India in U.S.A. (XVI-
24.4.86), 238·40, 272-73. 

Holdins of festivals of lDdla (XVI-
24.4.86), 161·62. 

Holding of important festh'8ls of eacb 
State in Capital to promole national 
integration (XVI-JO.4.S6). 266-67. 

Indian participation in Frankfurt 
Book Fair (XIlI-27.286), 102-03. 

Live Telecast' of Car Festival of Lord 
Shri Jagannalb, Purl (XV-31.3_86), 
319·20. 

Proposal for Festival of India in Japan 
and Japan Week in India (XIV-
20.3-86). II-IS. 

Seventb World Book Fair (XIV-
20.3.86). 163-64. 

Telecast of Festivals (XVII-S.s.S6), 
190-91. 

FAMILY COURTS: 

Family Courts/Lok Adala! for divorce 
and matrimonial cases (XV-
25.3.F6). 277-78. 

Progress In setti nl up of family courts 
(XVII-6.5.S6), 82-83. 

Settinl up of Family Courts in various 
States (XIIJ-4.3.86). 376-77. 

FAMILY PLANNING: 

Allocation/expcnditure/taraet/acbieve-
ment of family planning during 
Sixth Plan (XIV-13.3.86j, 81-88. 

Allocation of fuods to Kerala for 
Healtb and Family Planning lXVI-
10.4.86), 271·72. 

Casel of pregnancy after family plan-
nin, operation and compensation 
paid (XV -3.4.86), 126. 

Compensation to victims of loop users 
(X1II-27:'.86), 116-17. 

Couple Protection against conception 
(X1II-27.2.S6), 222-23. 

Demand and production of Condom. 
(XV -3.4.86), 143. 

Developmen I of reversible contraceptive 
vaccine for men (XIV-13.3.86). 
251-52. 

Discontentment amoDl penons denied 
Glffn Card ficility (XVI-24.4.86), 
109-10. 

Education and mollvation of meD 
towards duties Bnd responsibilities 
for family planning (XVI-10.4.86). 
48_49. 

Expenditure OD Family PlanDina Pro-
Irammes durinl 1986-87 (XIV-
13.3.86), 196-97. 

Facility of Green Cards (XIII-6.3.8S). 
141-42. 

Family Plan nina Programme In IDdia 
and other countries (XIV-20.3.86), 
59-60. 

Guidelines to States on Family Plan. 
ning (XlII-27.2.86). 212-13. 

Human trial of a Synthetic Birth 
Control Vaccine by WHO (XV-
31.3.86), 154. 

Incentives for adopting one· Child Norm 
(XIU-27.2.86),223. 

InceDtives for Family Planning (XIII-
6.3.86), 90-91. 

Incentivea to family plannina workers 
(XIIl-27.2.86), 26-29. 

Incentive to Government employees 
havinl one child (XVI-IO.4.S6). 
98. 

Involvement or private practitioners of 
indiaenous Systems of medicine in 
family planninl prolrammes (XV-
3.4.86). 3-10. 
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Measures (0 mo.tivate fo.r Tubectomyl 
,Sterilisation {XIII-6.3.86}. ) 32-36. 

Norms and Guidelines IlI'id down by 
W.H O. for lafe delivery of contra· 
ceptive methodl in Family PlanninB 
Programme (XIII-6.3.86), 203-204. 

Now Approach to ImprG~e Accepta· 
bility Family Plannlni (XIII-
6.3.86), 158-168. 

Performance of Orissa on Family 
Planllit. (XII 1-27. 2.86), J88. 

PrGposal for iO\r()duct;Gn GI'NGrplant' 
cGntraceptive (XVI- 10.4.86), 
SO-51. 

Review of Family Plannina PrGgramme 
(XIII-63 P6). 154. 

Sale of Nirodh through UniOll Carbide 
. (XVl-24 4.86.l. 87.88. 

State Health Ministers Conference Gn 
family planning (XIB-27.2.86). 
44. 

Sleps laken to. bring down birth rate 
(XIV-13.3.86).62·63_ 

Target! Achie~ement forFlimily Plan· 
ning during 1985-86 (XVI-17.4.86). 
146-50. 

Use of hysteroscGPY as a .new methGd 
of 'lIerilisation (XIV-13.3.86). 
283-84. 

Utility of Fundi provided and 0.00-
Utilisation of Fuodl by Stat" Re : 
FamIly PlaoolDl Procrammc (XltI-
6.3.86). 209·12. 

Voluntary Organisations oif'cril1l bdp 
In imp~emeDling Family Planning 
Programme (XV -273.86). 74-75. 

DEBATES 
Guidelines to Stale! on FamIly Plan. 

ning (H.A.H.Dis) (XVI-.23.4.86). 
382-400. 

FARAKKA BARRAGE: 
Theft case in Marine Office of Parakka 

Barrage (XVI-24.4.86), 192. 

FAJlAKKA THERMAL STATIONS: 
Acquisition of 1I0wer plant supply for 

Parakh Super Thermal Stalionl 
(X1II-4.3.86), 536. 

FARM(S) : 

Auamentatlon of Export of Farm 
Produce (XI V -10.3.86), 185-86. 

DevelGpment of Markettu. lartastru-
tllre Scbeme for Farm Product. 
(XIIl--4.3.B6). 1,37·39. 

Mechanised Farmio, (XUI-4.3.86), 
238·41. 

Rec!'gnition of cxclUllvf: ap:k:ultural 
export house for boo.li... export of 
farm products (XIV-14.3.86), 
127. 

Reforms in farma .ectlon 0.11 USSIl 
Paltern (XVlI--2B.4.86), 265. 

Technoloaica1 Tralnlog for UR ofParm 
Machinery (XIV-10.3.86). 84-85. 

FARMERS: 

Abolition of 'Arhalla' .,atem to ensure 
Timely payment to Parmen 
(XIII-28.2.86), 135.36. 

Agricultural Credit JiveD by baok! to 
farmen during 1985_86 (XIV-
7.3.86). 234. 

A~.;stanCCl to small IDd maqinal 
farmer. in Slkkim (XVlI-28.4.86), 
265-66. 

AuamentatioD of Small Parmen capa-
cify to rclBia •• d seD produce for 
beller profils (XllI-28.2.86), 
109·10. 

Breckish water 'armera 'dcvolopmeDt 
.,encics in Ker-a1a (XVII-S,S 86), 
178. 

Compensadon to Farmora for LaDd 
Acquired by DDA (XV-7.4.86), 
159-61. 

Distribution Gf Mlnildt. t., Small and 
M.'linal Farmers in Xe.-'" (XV-
31.3.86). 293-94. 

Financial As,lstanCCl fo Farmcra 
(XVIl-5.~.86J, 267-68. 

Improvement in tbe cond1t1on. Gf 
Farmers duriDa Seveoth Plao (XV-
24.3.86). 203-204. 

Interest Cbaqed GO Aaricultutal Loans 
to Parmera by AiricuJture ReIiDaDce 
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Development CorporatioD (XVII-
2.5.86), 211·13. 

LoaDS to Farmers by National BaDk 
for Aerlculturc aDd. Rural Develop-
ment (XVII-28.4.86), 87·88. 

Medi. Support to Educate Farmers 
(XVII-5.S.86), 171·72. 

Neglect or Farmers (XIV-17.3.86), 
6·12. 

New Fish Farmers Development 
Agencies iD Kerala (XVII-5.~.86), 

11.8· 79. 

Payment of com~nsation to farmers 
(XVI-21A.86), 225·26. 

Paymenl of uniform prices to Farmers 
ror Suprcane .(XIU-28.2.86), 
134-35. 

R.emunerative price to farmers for 
sUliarcane (XV -4.4. 86), 94-95. 

Scheme for Marginal farmers for Crop 
Insurance (XIV -10.3.86), 190-91. 

Scbeme for rebabilitation of farmerl 
affected by drougbts (XVII-28.4.86), 
246-47. 

Supply of Farm Input, to farmers 
(XlII-4.3.S6), 233·34. 

Supply of sub-standard fertilisers to 
farmers (XVI-21.4.86), 57.58. 

Supply of Tyrel to Farmers at COD-
ces5ioDal Rates (XVlI-29.4.86), 
273·74. 

Training to farmers by Krishi VigyaD 
Kendra, Sikklm (XVI-21.4.86), 
265. 

DEBATES 
Necestary m~asures needed 10 ensure 

remunerative prices of agricultural 
produce to tbe farmers (UDder Rule 
377) (Xl V -1I.3.S6). 262. 

Need 10 direct State Governmeats to 
adopt measures for welfare of 
farmers (Under Rule 377) (XV-
1.4.86), 311-12. 

Need 10 eDsure adequate and early 
payment t(; the farmers for tbeir 
prodUce purcbned by fCCI tbroueh 

its various .pncies (Under R.ule 
377) (XVI-16.4.S6), 236. 

Need to give financIal assiatance to 
the farmers of Punjab wbose crops 
bave been damaged in the receDt 
bailstorms (UDder Rule 377) (XV-
25.3.86), 301. 

Need to give financial assistanco to tho 
Maharashlra Cotton FederatIon for 
purcbasiag cotton from the farmon 
(XVI-16.4.86), (Under RUle 377), 
234-35. 

Need to provide adequate financial 
assistaDce to RajasthaD for rtvina 
relief to farmers affected by heavy 
rainfall and bailsIOfm(XlIl-26.2.86) 
2--00·91. 

Need to provide electricity in the un-
autborised colonies of Delhi and alia 
to tbe farmers tor threshing of 
grains (Under Rule 377) (XVI-
214.86), 307-08. 

Need to provide financial assistaDce to 
the farmers affected by hailstom in 
Morena district of Madhya Pradesh 
(Under Rule 377) (XIlI-27.2.86), 
275-76. 

Need to provide grants to tbe farmen 
for purchasing diesel, tractors aDd 
otber equipmeDt! (Under Rule 377) 
(XVIl-28.4.86), 309·10. 

FASHION DESIGN INSTITUTE: 

Proposal to set up a Fasbion Design 
Instttute (XIV-7.3.86), 133.38. 

FEDDERS LLOYD, MIS: 

Alleged evasion of excile duty by 
Feddt'r. Lloyd (Xlll-2~.2.86), 
137-38. 

FEDERATION OF INDIAN CHAMBER. 
OF COMMERCE AND INDUSTRY: 

FleCl's 11I88estionl for IaVIDe of 
Power in Industry (XV-8.4.8G). 
)8S. 

FIcel Workshop on Impact of Modvat 
on Industry (XVlI-2.5.86), 82-83. 
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Recomme-odations of FIccr toover-
come trade imbalaoce (XVI -
11.4.86). 220·21. 

FEIlRO ALLOYS CORPORATION: 

Commercial production by Ferro 
Alloys Corporation (XV-7.4.86), 
232. 

FERRY SERVICE : 

Requests ror IItartiog Ferry Service 00 
Mondvi·Okha Roule in Gujarat 
(XIII-6.3.86), 197·98. 

FERTILIZER. CORPORATION OF 
INDIA: 

Closure 01 Talcher Unit or Fertilizer 
Corporation or India (XIV-17.3.86), 
123. 

Lou to Hindustan Fertilizer Corpor· 
ation and Fertilizer Corporation of 
IndIa (X\V-·17.3.86). 121·22. 

Shirtin, or Work of Plaonin8 aod 
Development of Slndrl Unit of FCI 
(XV-3J.3.86), 5.8. 

FERTILIZERS: 

Accident, in Talcher Fertilizer Factory 
(XVII-28.4.86). 9)·94 

AllocatIon of Funds FertilillCf Sale 
Points in OIls .. (XV-7.4.86), 226. 
27. 

Clearance to Na8arjuna and Godavari 
Ferlihser. and Cbemlca" Ltd. 
(XIV-12.3 86). 54. 

Closure of Baraunl unit of HFC 
(XVlI-2R.4.86), 143. 

Crisis in Fertilizers Industry (XVI-
21.4.86), 129·30. 

Denial of concessioo, under libuallscd 
industrial policy to maDDfactures of 
inorganic {crlilisers, DruII etc. 
(XIY-ll.3.86).227·28. 

Deposits of Rock Pholphaie iD Jbamar 
Kolda Udaipur lXVI -21.4.86), J4{', 

Dlmioishin, trend in Aarlcu It ural 
Production due to Chemical Perti. 
liters (XlI1- 4.3.86), 234-235. 

Effect of mcreese in prices of' fertilizers 
(XIII -4.3.86), 2~3-2S4. 

Elttnsion of EPF Act t., Ba.nka {XV-
7.4.86}, 77·78. 

Haldia Complex or HPCL (XVIl-
28.4.86), 70. 

Import bill and foreigD Cltcbaaae com-
ponent of ferlilizer (XV - 24.3.86), 
136. 

Increuo in price, of fertilizers (XIlI-
4.3'86). !6-57. 

Inl~nslve rutl!iter promotion CompaiaD 
(XIlI-4.3.86),62-67. 

\ 
Moderoiilllion of old NallJ&l Uoit of· 

N.F.L. (XV-24.3.86J. 218. 

Multinational Companies eopaed m 
manufacturina/Fertilizers (XV-
31.3.8(.). 318·9. 

Offloadin, of fertilizers by a ik:tiliOUI 
Firm at Tenali (A.P.) (X1II-
27.2.86), 249·50. 

Policy resardiDC Allotment of FertiU· 
zers to States (XYIl-2S .... 86). 1()9. 

114. 

Production and Impolt of FertlllzerlJ 
(XV-7.4.S6), 77·78. 

Production of Cheaper Fertilizen 
(XV-3J .3.S6). 241-2. 

Rise io Fertiliser Prices (XIII-3.3.S6). 
121. 

Riae io Prices or Fertman (XllI-
4.3.86), 241·242. 

Sa:~ oj rertiliuh [Mouab Coopera. 
tives (XVI-S.5.86). S5·86. 

Seminer on Crop Production Tecbni-
ques and PertiliseR ManaaclMDt in 
Ralnfed "lficullure io South Alia 
{X1l1-4.3,S6).271·212. 

Slmina up Chemica: Fertilizer Faclory 
in GUM, Madbya Pradesh (XIV-
17.3.86), 132·33. 

SeUint up of nilro-pholJ)llate unit at 
NUllA) (XV-7.4.86). 219·20. 

Sbortfall in productiOD 01 Pertillzert 
<"V-24.J.86). J8S086. 



SUl3JECT INnEX 

Step. comtem"latcd by NFL to iocre-
ase fertili$er productioo (XVI-
21.4.86), 224-25. 

Stock of Fertilizers io Factories (XV-
7.4.86), 98-99. 

Subsidy for Fertilizer Supply io Kerala 
(XV-24.3.86), 177. 

Subsidy 00 Fertilizers (XV-24.3.86), 
290-92. 

Supply of sub·ataDdard fertilizers to 
farmers (XVI-21.4.86), "-58. 

Survey of avaiability of Fertilizer. 
(XV-7.4 86). 228-JO. 

Target for Ferlilizc:r 
(XJII-4.3.86), 45~46. 

productioD 

Use of Fertilizers (XV-7.4.86), 154-
51'. 
(XV-24.3.86), 231-34. 

Use of new lciod of Fortilizers (XIV-
17.3.86), 83·84. 

Utilisation of Fertilizers (XVll-
5.5.86), 68·61. 

Utllisatioo of Fertilisers iD A & N 
Islaods (XVI-21.4.86), 88-90. 

DEBATES 

Need to diapo~e of the 5ub-slandard 
fertilizer at a reduced price either 
Ihrou,b Food Corporatioo of Iodia 
or any other ageDcy (UDder Rule 
377) (XIV-12.3.86), 209-10. 

Steep rise in prices of Fertilizers and 
Petroleum Producl1 (A.M.) 359-500. 

Demand for selling up a cbemlcal-
based fertilizer faCTOry in Tikamgarb 
district of Madbya Pradesb (Under 
Rule 377) (XIII-5.3.86), 211-12. 

Demand for aetting up Nitrogen 
Fertilizer PlaDt in Tanda Tehsil of 
Faizabad in U.P. (Under Rule 377) 
(XIV -13.3.86), 301-302. 

Need to expedite tbe settin, up of 
Fertilizer factoriel in Jagdishpur. 
Sba}ijahaopur, Aonla aod BadauD 
(UDder l~ulll 317) (XV -1.4.86). 
310.11. 

FERTILIZERS AND CHEMICALS 
TRA VANCORE LTD. 

Loss of Imported Phosphoric Acid for 
usc in FACT (XVIl-S.S.86). 83. 

Modernization of the Fertilizer and 
chemi.:als TravaDcore Limited 
Udyopmandal aDd Cochin Division 
(XV- 24.3.86) 299-300. 

FERTILIZER PLANT(S) : 

Committee for Illgroupini Fertilizer 
PlaDtI (XIV-17.J.86), U4. 

ContingeDCY Plan for Gas-based 
Fellllizer Plants ,XV -·24.3.86), 41. 

DeslgDirg and Engineering of Public 
Sector Fertilizer Plants by Italian 
Firm (XVII-5.5.86), 85-87. 

EstahlisbmeDt of Fertilizer Plant at 
Metenge in Sibsagar, Assam (XIV-
17.3.86), 161. 

Expansion of Madras Fertilizer Pial'll 
(XIV -10.3.86), 172·173. 

Fertilizer Plants funcl ioning in PubLc 
Sector with Foreign Aid (XV-
24.3.86), 207-208. 

Fertilizer Plants in Public Seclor 
(XVII-· 5.5.86), 61·68. 

FUDclioning of Sbriram Food lind 
Fertilizers Indu~lries (XIV -1O.l.86) 
288. 

Gas based ferailizer plaDts in Karn· 
taka (XVI-21.4.88), 119. 

Modernisation of Fertilizer Factories 
(XVII-5.S.86), 83·84. 

Modernisation of fertilizer plants by 
IFFCO (XV-7.4.86), 242. 

New Fc:rliher PlaDts (XIV - 10.3.86). 
30·31. 

Proposal fro:n Tripura GoverDment 
to set up Gas Based Ferlllizcr 
FactOlY (XIV-i7.3.86), 85.1\6. 

Proposal to sct up Fertilizer Planll 
tn Tamil Nadu (XV-31.3.86), 217. 

Revampio, of Sick Fertilizer Plao~ 
(XIV-10.3.86), 208·~. 



Settinl up coal. based fertilizer plants 
(XV-24.3.86), 38. 

SettiDg up Fertilizer Plant at District 
24 Parpnas. West Beng.1 (XIV-
17.3.86),214-15. 

FERTILIZER. PROJECT: 

Extenaion for Indo-British Fertmaer 
Education Project (XUI--4.3.86). 
117. 

Indo.Oylf fertilizer project 18 Metby 
{XIV-IO.3.86},315.)16. 

FIBR.E OPTICS: 

Fibre Optics TocbnolOlY (XV-
2.4.86), lJ6-17. 

FILAMENT INDUSTRY: 

Cri!is in filament Industry due to 
Import of filament yarn (XV-
4.4.86), 308·309. 

FILAMENT YARN : 

Disparity between duty on filament 
and Fibre (XlIT-21.2.S6j. 43. 

FILARIA: 

Construction of ReJion.1 Filaria Con· 
tre in RajabmUDdry (X Vl-24.4. 86) • 
245. 

Incidence of Filaria (XIlI-6.3.86), 
172·74. 

Spr.y with dieldrin etS.to conl.in 
filari.sis under W.H.O.lupcrvsion 
(XVI-17.4.86). 168. 

FILM(S) ; 

BaD on Import or French Pilm 'Hail 
Mary' (XVlI-2S.4.86), 168.169. 

Clearance of film prints !'rom Curtoms 
for Filmolsav (XIV---IO.3.86), 147· 
148. 

Criteria adopted for selection and 
telecaat of Films (XVII-S.S.86), 
130. 

Criteria for Imporl or FordiD Films 
(XlV--IO.3.86). 32-38. 

Demaad of South IDdian Film Cham-
ber of Commerce lor Censorsbip 
Code (XlV-20.3.36), 69. 

Disparity belwCt'1I duty oolll.ment 
.ndPibre ()''UI--2J .2.86), 43. 

Documentary films on life of Dr. B.R. 
Ambedkar (XVU-5.5.86), 192~93. 

Earolngs from tbo film ·'O.ndbi" 
(XIH-4.3.86), 55-S6. 

Ellbibition of Blue Films (XV-
31.3.86). 367·8. 

Export ofIndiao Films (XlV-17.3.S6) 
213-14. 

Film Censorship IXVI-17.4.86). 195. 

Film/DocUDleDtary 
Superstiluous 
17.3.86). 87-8S. 

00 removal of 
Beliefl (XJV-

Film 00 lodira Oandhi (XVII-
5.5.86). 99. 

Film 00 Jawabarlal N.hru (XVU-
S.5.86). 176. 

Film OD Nehru (XV-24.3.86), 327. 

FJlm on Mahatma Gandhi (XVI-
21.4.86), 247. 

Film 00 Tamil rdu,ee camps io lodia 
(X¥11-7.5.86). lll. 

FiJIIlI 00 tribal life (XVII -5 $.86). 
111-\3. 

Films produced by film Ioduluy 
(XIV-IO.3.86).216-226. 

Films produced wirbout depictioo 'of 
Indi.1I Culture (XIV--JO.3.86), 148. 

Film, Study Ce.otre. in Collcan f od 
Unlvefllities (XVI--24.4.86), 177. 

Forei,o El(c;hance earDed throuah 
Export of Films. Booki etc. 
(Xm-4.3.!!6). 2l!7·296. 

Inclusion of Hindi Pilms iu Filmotaav 
1986 (XIV-17.3.86), 107·109. 

Iildlan· Films inVited by Q.t.r TV 
(XVn ...... 28.4.86) IR9·190. 

Non·payment of Income lax by film. ....n (X1JJ-21.2 86). 139-40. 

Payment, to }troducers for Tel~tt 
of p,.ture Film. (XVH-28.4.86). 
166. 



Production of Blue fUm. (XIV-
10.3.86),72-73. 

Production of feature films by Govern-
meat (XIV--10.3.8 ). 13-}{i. 

Proposed changes in film censorship' 
Policy (XHI-6.3.86). 80-81. 

Review of Video films in newspapers 
(XIV-17.3.86), 171-12 .. 

Selection of films to be telecast on 
Doordarsban (XVI-21.4.86).229. 

Telecast of film on sister Alphonsa 
(XVI-l'.U6),109. 

Telecast of films Exhibited in film Fes· 
tlval at Hyderabad (XV-7.4.86), 58. 

Telecast of Filma Produced by AjaDta 
Arts, Bimal Roy and ~.K. Produc· 
tions (XVIl-28.4.86), 165. 

Telecaat of Malayalam films in Chitra-
mala (XV--7.4.86), 153-54. 

Telecast of Movie "New Delhi Times" 
(XV-31.3.86),56-57. 

Telecast of regional films on noordar· 
shan (XIV-17.3.86), 61-64. 

Telecast of Regiollal Films on Natiooal 
Network (XIll-43.86), 110. 

FILM(S) : 

Telecast of Telugu' Films on Delhi 
Doordarshan (XVI-21.4.86), 2-5. 

FILM AND TELEVISION INSTITUTE 
OF INDIA: 

Problems and Irregularities faced by 
the Film and T c:lcvision Institute 
oflndia (XV-24.3.86),325-26. 

FILM CENSORSHlP : .. 
Amendment of Film Censorship Rules: 

(XVI-24.4.1I6), 1-7. 

FILM FEDERA nON OF INDIA: 
Representauon (rom Film Federation 

of India about Customs and Excise 
Duties (XVI-25.4 86), 290. 

FILM FESTIVAL/FILMOrSAV: 

Clearance of. film prints from Customs 
for Filmolsav (XIV-I0.3.86), 147. 
48. 
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FILMOTSAV: 

Exhibitions of Film at F,lmotsav at 
Hyderabad (XIV-I0.J.86). 146-47. 

FIlMOTSAV, 1986: 

Inclusion of Hindi Films in Filmotsav 
1986 (XIV-17.3.86), 107-109. 

FILMOTSAV : 

Inclusion of U.S. banded film 'Class 
or 1984' in FilmolSav Hyderabad 
(XIV-10.3.86), 325. 

FILM FESTIVAL: . 
InternatioDal Children's Film Festival 

held al Bangalore (XIV-I0.3.86), 
306-307. 

FILM FESTIVAL: 

Int~m8tional Film Festival at Hydera-
bad (XHI-6.3.86), .. 60-6L 

FIM FESTIVAL <S) : 

Selection of Film. of film Festivals 
(XV-2U.86), 17-22. 

FILMOTSAV: 

Telecast of Feature films selected for 
Filmotsav (XIV-10.3.86), 227. 

FILM FESTIVAL: 

Telecast of Films Exhibited in Film 
Festival at Hyderabad (XV-7.4.86), 
58. 

FILM INDUSTRY: 

Welfare Measures available for Cinema 
Workers (XVlI-28.4.86), 223. 

FILM INDUSTRY: 

Welfare of Cine Workers (XVII-
28.4.86), 221-222. 

FILM INDUSTRY: . 
Welfare of film workers (XVlI-

28.4.86). 25()"25L 

FILM INSTlTUTE : 

Appointment of an lAS office as 
DirectOT of Fjlm and T. V. Institute 
(XVI-'21.4.86),208. 
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FINANCE COMMISSION, EIGHTH: 

JlDpJemeatatloa of Recommendations 
of Eiahlh Finance Commiasion 
(XIV-14.3.86), Jll. 

FINANCIAL ASSIST ANCE : 

Allotment of funds to North Eastern 
Coacil(XlIl-26.2.86), 100-202. 

Assistance to States for cleaDilII of 
Rivers (XVI-J6.4.86), 81-82. 

Central Assistaace to open Healtb 
Centres (XVl-24.4.86), 69-70. 

FioaDcial aid to health clubs (XVI-
24.4.86),273-74. 

Financial allocation to Himachal 
Pradesb under CSRVP (XIV-
17.3.86), 179. 

Fmaac:ial assislance by foreign coun-
tries for deYelopment of Hyderabad 
(XVII-5.S.86), 187-8&. 

Fiaaocial Assistance for Buddbittl 
Tibetaa Institutions (XVI--24.4.86), 
199-200. 

\ 

Financial assistance for cODstructlon 
of court bulldinas in Aodhra 
Pradesh (XVIl-6.S.S6). SI. 

FiDancial Assistance for CODltruction 
of Reaional Cancer Centre, Trivan. 
drum (XV-3.4.S6). 19.5-96. 

. Financial assistance to manufacturen 
of lrawlen (XV--l.4.S6), 21S-26. 

Fiaaocial asustance for ModeroiHtion 
of N.tieoal Textile Corporation 
MiD! (XVI -11.4.86), 266-67. 

Financi.1 A .. istan<:e to Baop/ore 
Unit of BiDaY', Ltd. (XVll-
2.5.86), 210-1t. 

Financial Assiatance 10 Farmers 
. (Xvn-S.S.86), 267-68 

Fhlanclal Aniltauee to Free Lelal 
Aid Boards (XV-·1,4.86), 194-98. 

Financial Alliltance to Gujarat for 
DrinklDa Waler Supply Scheme 
(XIV-17.3.86), 38-40. 

piJl,Uleial Aasistance 10 Kerala' Hand· 
100m Development Corporation 
(XVll-2.S.86),266-67. 

loackquate Financial Allocatioa to 
Haman Resources D",elopment 
(XIV-19.3.86), 86-&7. 

Increased Financial Auistance for 
Slale. (XVJ--16,4 86). 146-48. 

Stoppa.e of financial &slIillance to 
Tea-Gardens in Darjeeliaa and 
North Beolal by N.tioaalised 
Buts (XIII-28.286). 36. 

DEBATES 

Demand {or additional finaDCial .. sil-
tance of Rt. 13,56 crores to Madhya 
Pradesh Goveroment for water 
aupply Ichema. in problem villalea 
and towns of .be State (Under 
Rule 377) lXVlI--S.S.86), 15-16. 

Demand for assiltance of rupeeS 'en 
cror" (or relief of Ibe victims of 
tbe recent earthquake in Kanara 
Valley of H.P. (Under Rule 377) 
(XVll-8.S.86). 20-21. 

Demand (or central fin.nclill Issistance 
fO Bihar Government (or construc-
ti. of a bridge in Navadih sub-
dlvitlon of Gird,b district of Bihar 
(Under Rule 377) (XV-8.4.86). 
303. 

Demand for lin.ncial AllistllDce to 
Andbra Pradesh Government ror 
meetina severe dronght lilualion 
In tbe Stale I.Under Rule 377) 
(XVII-8.5.86), 23-24. 

Need f~r financial assistance to Orissa 
Government for buyinl adequate 
number of jeep mounted rill for 
Salina affDCted areas (Under Rule 
377) (XVTI-8.S.86). 23. 

Need to extend financial asslst.nca to 
the Kamla (Texttle) Mills Private 
Ltd., Bombay (Under Rula 377) 
(XVlI-8.S.86), 18. 

Need to give financial assistance 10 
caltural insiltutes in Blh.r (Under 
Rulo 377) (XlII-211.2.IL,), 29l. 

Need to provide adequato financial 
aIIil'anee to ~ajasthan for aiviD. ra-
lief to farmen affected by heavy 
raiolall aDd hailstorm (Xlll-
.,/0 ., fIIo\ 'OOOt 
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FINANCIAL INSTITUTION(S) : 

Assistance by Financial Institutions 
(or prom'Otion of Industrial Deve-
lopment (XIV-7.3.86), 202-208. 

Concessional finance from Internat-
ional Financial Alency (XVI-
11.4. 86), 64-6~. 

Establishments of Financial Institution 
for smail Scale Sector (XVI-
25.4.86), 275. 

Financing of Developmeut Scheme, 
by Financi31 Institutions (XVII-
2.S.86), 221-:!2. 

Formulation of 'Healtb Codes System' 
for 'Ioans liven by Financial Insti-
tutions (XIII-21.2.86), 73-74. 

Individuals and firms enlaged in 
money Irndinl/, and accepting ae. 
posits (XIV-7.3.86), 181-82. 

Legislation to conlrol activities of 
Non-banking financial Companies 
(X1II-21.2.86), 72-73. 

Naticonalisalion of non-banking finan-
cial companies (XVI-25.4.86), 271-
72. 

Per capita capilal investment by Fina-
ncial institutions (XV-4.4.86). 96-
98. 

Private Industries borrowings from 
Public Institutions (XV-4 4.86),155-
56. 

FINANCIAL RESOURCES: 

Financial Resources by Slates (XVI-
16.4.86), 147-48. 

FINANCIAL YEAR: 

Proposal to change Financial Yur 
(XV-4.4.86). 217. 

DEBATES 
Need to commence tbe financial year 

(In 1st September (Under Rule 377) 
(XV-l.4.86),3OS-06. 

FINGER PRINT BUREAU: 

Sleps to strengthc)) Finger Print 
Bureau, Calcutta (XIV-12.3.86). 
13S. 

FINISHED LEATHER: 

Need to mai))tain 1981 lSI norms for 
finisbed leatber (Under Rnle 377) 
IXVII-28.4 86), 309. 

FIRE 
Enquiry into the incident of fire T.S,S. 

Nancowry (XV-31.3.86). 185-86. 

Fire Accidents In Cochin Refinery 
(XVI-IS.4.86), 224. 

Fire Accident. iD Viaakbapatoam Port 
(XIII-6.3.86), 178-79. 

Fire Figbting Mealur. (XVII-7.S.86) 
251-52. 

Fire in ABbok Vibar. Delbi (XVl-
21.4.86), 72-74. 

Fir" in bead POlt office in Balli 
(XVI-lS,4.86), 31-33. 

Fire in Muhi-storey Buildinas ill 
Delbi (XV-2.4.86), 228-230. 

Fire in oil wells in Oil Produclnl 
States (XIV--ll.3.86), 183-84. 

Fire in Terai Forest Areas tXVII-
7.5.86),212-213. 

Fire Preventive precautions In botes 
and multistorl'ed buildinp (XIII-
26.2.86), 161.162. 

Observance of Fire Protection Rule in 
Higb-rise Buildin8s (XIII-26. 2. 86), 
237. 

FIRE ARMS: 

Need for directinll tbe U.P. Govern. 
ment to grant fire arms licences to 
all tbose persons wbo require tbem 
for lenuine reaSODS (Under Rule 
377), (XVII-S.S.86), 283, 

FIRING RANGE: 

FirIng Practice Ran8e in Himacbal 
Pradesh (XUI-S.3.86), 113-14. 

Land acquisition for Field Flrinll 
Ranlle in Bikaner District of Rajas. 
than (XVII-7.S.86), 197-98. . 

FISCAL POLICIES: 

Fiscal policies obstructing Irowth 
small scale units (XIII-25.2.86), 45. 

Long Term Fiacal Policy (XV-
4.4.86), 70. 
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Withdrawal of investment AHowallcell 
(XIV-14.3.86), 189·90. 

FISH: 

Bilateral programme aided by UK for 
processing of Low Value Pitb 
(XV-31.3.86). 328·9. 

Decline in Fish Catch (XVI-21.4.86), 
61. 

Exportaad CoDlllmpiiOD of Fishes 
(XV--243.86), 181-83. 

Export of fisb and prawnl' (XVII-
5.3.86), 39-40. 

F.F.D.A. in Kerala (XIV-17.3.86), 
211-12. 

Fish Fanners Developmentqencies 
in States/UTa (XIV-17.3.86). 205-
206. 

FiBb LaDdinl Centres for traditional 
fishermen in Kerala (XIV-IO.3.86), 
313·314. 

Growlh rale of Fish from Inland 
Water (XVI- 21.4.86). 93-94. 

Loss and Spoilage of Fish due to lack 
of Storale and TriMPortatioe Facl· 
Iitiei (XV-24.3.S6), 2.s. 

Production of Fish from Inland Water 
in Orissa '(XV-31.3 86), 334-5. 

Propolal to set up Central Brackl.h 
Waler Fish Culture Research IDlti. 
tute in Tamil Nadu (XVJI-. 

. 5.5.86). 2SS. 
Refri,era1ed wagnos to transport 

marine fish from coaatal ar.:as of 
Kerala (XVr-I7.4.86). 58.59. 

StalloaDcy in shrimp calches (XIII.-
21.2.86), 208. 

FISHERIES: 

Adoption of Japanese techno!OIY for 
FI~h Breedin, Centrel (XV..l 
31.3.(6), 320·1. 

Area reserved for Iaiah yjeldiD, acta 
(XIV-IO.3.86), 235.236. 

Auistance for Decp Sea-Fishing 
(XVUI-28.4.86). 19.21. 

Assistlll« to Kera'a r"r deep .oa 
fisbill, (Xrv --10.3.86). 90. . 

Bene6ts of 'ocrean In Fich Produc:tioD 
to fiabermen (XVII--'28.4.86). J!i2-
I". 

Central Institute for Brackish Water 
Pilheries in Korala (XVII-5.5.86). 
134-3~. 

Centrally SpoDsoredSchemel in Keral. 
for Development of Fithed. (XV-
31.3.86), 270-1. 

Cold Water Fi.herlel R"...rch CeDtre 
In Uttar Pradelb (XV-31.3.86), 
322-3. 

Development of Fisheriel (XV _ 
24.3.86). 193·94. 251·56. 

Development of inlaDd fisheries 
(XVII-S.S.86), 135-36. 

Development of InlaDd Fithmes iD 
Bracki,b Water iD Koral. (XV-
24.3.86), 192·93. 

Fisb Seed Farm Halcheries in Statel 
aDd UTI (XIV-17.3.86). 207-208. 

Fish seed Farms iD tbe Country (XV-
24.3.86). 129·30. 

Fisheries Developmcut ill Guiaral 
(XV -31.3.86), 167. 

Ftabery Science Couree in ADdhra 
Pradesh (XV -24.3.86), 34. 

Forel,n Collaboration in Filbery 
IDdu~try (X lV-17.3.86). 160. 

Growth of Fisherie. tn Wut Benpl 
(XVI-21.4.86). 5S. 

Impact or iDdicriminato UII or punOlo-
in nell (XVII-2B.4.86), 253. 

Impact or Parl'lIn Filhl .. ".on 
Fishing Industr) (XIV-IO.3.86). 
86-87. 

Indo·ltalian project OIl fisherlll 
(XVU-S.5.86), 132-33. 

Inland Fi.beries in ICarDataka (XIlI-
4.3.86), 294. 

Keraka ScbcD'e ror Foreian Collabor-
atioa in Filhift. looDtt" (XVII-
28.4.86), 12'·30. 
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Loans to· Fjshinl Industry (XVII-
28.4.86), 23-2,5, 

Promotion of Marina Fisheries In 
Orisaa (XIV -17.3.86), 193-94. 

Proposal to set up Central Brackish 
Water Fish Culture Research Insti-
tute in Tamil Nadu IXVlI-5.S.86), 
2SS. 

Scheme lor development of Fisheries 
In Lakshadweep Island~XV-24.3.86), 
234-35. • 

UNDP Aid for FisberleI{XV-7.4.86) 
18-25. . 

FISHERMEN: 

A'tornative Job Opportunities to 
Fisbermen during off-Season (XV-
7.4.86), 81-82. 

Assiatancc to Fisherman by Banks 
(XV-4.4.86), 68-69. 

Benefits of increase in Fisb Production 
to fisliermen, (XVII-28.4.86), 
IS2-157. 

Contribution from National Fishermen 
Welfare Fund for Kerala (XVII-
28.4.86), 61. 

Delay in issue of permits to fishermen 
(XV-4.4.86), 172-73. 

Don_k aided project OD tipliftmeDt 
of fishermen (XV-7.4.86), 196-97. 

Destruction of fisbiDg DelS or fisbermen 
by Navy~s Patrolling Boata (XVI-
23.4.86).69.70. 

Financial Assistance to Kerala under 
National Welfare FUDd for Fisber-
men (XV-7.4.86), 126. 

Improving livilll conditions of fisber-
meD in Tamil Nadu (XVII-5.S.86), 
116. 

IDClusion of fishermen of Tamil Nadu 
in tbe' list ofSCfST (XV -2.4.86). 

.j().Sl. 

Interim Relief for Pressmen (XV-
7.4.86). 232. 

.' Malnutrition amOll"t Fisbermen (XV-
7.4.86). 67. . 

Marketing Facillties fot. Fi,hermeD 
(XIH-4.3.86); 281~82. 

Plight of FisherDlen of East Godavari 
District (XVI-21.4.86), 262·63. 

Revival of Charter Policy (XVII-
28.4.86), 149.50. 

SaDctioniDg of Additional Fisb LandlD, 
Centres· in the· Country (XVII,.... 
28 4.86), 243-45. ' 

Sea fisbiog iD Andman and Nicobar 
Islands (XIlI-4.3.86), 44. 

Usc of Fishing grounds of Andbra 
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(XV-2.4.86). 147·48. 

Commissioning of Fishing Veasels of 
IFP (XIV-IO.3.86), 38. 
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(XVI-21.4.86). 1I7. 

Deep Sea fisbio, Trawlers (XIII-
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24.3.86" 184-85. 

Pishinl Harbour It ParaVOOt (Quilon) 
(XV-7.4.86), 184-85. 

Flsbinl barbour in kenla (XV-
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Fishing HII.rbou,. in WesterD Coaat 
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DEBA.TES 
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Need to take, necessary measures to 
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FLORA: 
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FLOUR MILLS: 
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Sttting up of Flour Mills in Haryana 
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6.3.86). 174-75. 

Study of Fluoride Toxicity and 
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Orissa (XV--4.4.86). 61,,(;1. 

Boildlna up of godown in Andaman 
Nicobar to facilitate adequate sto-
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Cocbln (XV--4.4.86). 259·60. 

Decentralisation of Storage of FCI's 
Food Stock. (XV-4.4 86). 109·' ,0. 
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XIV-7,3.86),245. 
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Amul under W.F.P. (XVII-S.S.86), 
53·54. 

Rate of increase in Food&rains Pro· 
duction (XIV-17.3.86), 134.35. 

Reduction" in co.t of l'f'od~tion of 
foodtrainl ;<XIlI -4.3.86), 215. 

Rise in Foodgrai. Pricct (XIV_ 
17.3.86),216-17. 

Rise in prices of wbeat aad ~ico in 
Fair Price Shops (XIIl-21.2.36), 
74-76. . 

Sale Centres lor IUpply' of 100dpaiDJ 
at cheap ratll in Adlvul Area 
(XIV-14.3.86), 3S.36. 

Sate of Soodl ~II Packqed for·1Il in 
Public Distribution S)'Item{XIV-
H.3.86).21()'1l. 

Scheme: to provide sublidleed rood· 
aralns to families livi\ll-beJow pove· 
rty line (XVI-l 1.4.86), 103·10S •. 

POODGRAINS : 

Smullllina in Foodaraill. (>QlI-
21.2 86). 227·28. 

Stocks of Foodgrain. (XIV-7.l.86). 
229.30. 

Subsidised (oodgeains in rural famlliea 
in Ori6111 (XV -21.3.86), 199. 

Subsidy for public distribution of 
food,rainl In Kerall (XIU-
21.2 86), 67. , 

Subsidy (or public diltributiOD of 
fOodlralnl in States (XIII-28.2.86), 
9().91. 

Supply of food.rains at'lublidised 
rates tbroup 'Public DiflribUlion 
Syilem 0'111-21.2.86), 1~6. 

Supply of Foodg.ra1n. to Kamataka 
(XVII--·28.4.86), 19. 

Supply of Food"aiaa to Stat.. for 
Rural Employment 'Proar.mute 
(XVIl-S.S.86), 94-96. 

Supoty of foodar.int to "otters in 
Tea Gardens (XVI-lI.4.86). 47-48. 

Supply of Rice and Wheat to Orilla 
for Pnblic Diltributiou System 
(XJV-14.3.86), 34. 

Supply ofatand.rd quality foodaraial 
tbrouab FCI (XVl-ll.3.86), 274-
~. . 

Supply of lublJdiled lIainl ulld« 
lalOarawd TriMI. De¥.lopaJODl 
Pr08ramme (XW~21.2.16)~:106. 
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Support/minimum. price of foodgrains 
(XV-7.4.86),76. 

Usefulness of space technology in 
iacreasinl foodarain productloa 
(XV -2.4.86), 110-112. 

Transportatioa of Poodgra·lns from 
Haryaaa aad Punjab (XVI-
1"7.4.86), 78. 

DEBATeS 

Managemont of Foodlfaias by tho . 
Food Corporation of India (HAH 
Dis) (XVI-17.4 86), 350-69. 

MeasUlllS aoecled to lift the heavy 
stocks of foodarains accumul,ted 
in Punjab (Under Rule 377), (XV-;-
1.4.86). 309. 

Need to open at least ten purchaso 
certre in each Development Block 
of Uttar Pradesh for the purcbase 
of Rabi crop. (Under Rule 377) 
XVI-24.4.86),298. 

POODS, FATS AND FERTILIZERS, 
M/S. 

Erection of Rice BraD Oil Plant in 
collaboration with Japan by MIs. 
Foods, Fats and Fartilizers 
(XIII -28.2.86), 63. 

FOOTWEAR DESIGN AND DEVELOP-
MENT INSTITUTE : 

Proposal for letting up a Footwear 
DOIigD and Development Institute 
(XIV -7.3.86), 1.39. 

FOREIGN AGENCIES: 

Gifts received by forcip a,cDcies in 
India (XVn-7.S.86), 137·138. 

FOREIGN AGREEMENT(S) : 

Agreement of Electroaics Iadia Limi-
ted witb Indonesiaa Firm for Photo 
Vollic System (XIV -19.3.86), 144-
145. 

Agreemelit with Export Import baak 
of USA for joint Indo US projects 
(XIV -;-14.3.86), 73. 

Alrecmcnt with Pioneer Manaaement 
ServlcOl, USA on Oil Drillin, in 
Deep Waters in Andamaas (XVI-
15,4.86), 161-62. 

Aareements with West Germany 
(XlV -J2.3.86), 128-129. 

Cultural Agreement with USSR (XVI-
17.4.86), 180. . 

Extradition treaty with U.K. (XlV-
12.3.86), 159-160. 

Increase in investlDCllt in JoiDt venture 
in IndonO!ia (XV-4.4.86), 166-69. 

Jndo·German agreemenl on shippiq 
. te!:hnololY (XIV-13~3.86). rir. 

Indo·Soviel Bilateral AlI'eemcat OD 
Powe .. (XVI-IS.4.86}, 35-36. 

In<'o.US alreement regardiag advanced 
computer syslem in India (XlV-
(12.3.86), 164. 

Indo-USSR Protocol on Diary Coop.. 
eralion (XV-24.3.86}, 237-238. 

Memorandum of nnderslandiag siped 
between India aDd France (XV-
8.4.86), 25-28. 

Scrapping of rice export Accord willi 
Arab CouDtries (XV-4.4.86), 296. 

Yen agreement for lupply of pipes for 
Hazira-Bi.iaipur-Jagdisbpur Pipel,ne 
Project (XV-2S.3.86), 83-84. 

FOREIGN PAID ASSISTANCE: 

AmericaD Military Aid 10 Pakistan 
tXlII-5.3.86). 152-S3. 

Assessment of External AssistaDce 
for Modernisation of Tulile In-
dustries (XVI-25.4.86), 305. 

DaDish Assistance to Orissa for Rural 
water Supply Projects (XVI-
21.4.86).145. 

Fertilizer Plants fuacliODiDS in Public 
Sector with Foreign Aid (XV-
24.3.86), 207·208, 

Financial and Technololical Assistanco 
rrom Italiall and Japancsc Firllll 
(XVI-15.4.86), 176-17. 

Foreign Aid for Drinking Water 
Scbemes (XIV-10.3.86), 191-192. 

ForeilD Aid for Irrisation Projects 
(XV-31.3.86), 148-49, 
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Foreiln aid for power lenftation 
(XIlI-25.2.86), 24-28. 

Foreirn Aided Devtlopment ot Poresta 
(XV-2 4.86).230-234. 

Funds from Foreijpl Countries for 
Dcvclopmen.t of TelecommuoicatioDi 
(XVr-IS.4.86). 211·12. 

Monitoriol and Evaluation of Foreiln 
Aided Scbemes (XVI-V.4.86), 
1\7. 

FOREIGN AIRLINES: 

Minim1HD palSe..- ka5c in foreilll 
airline at Indian Airports (XV-
3 4.86), 211-12. 

FOREIGN CITIZENSHIP: 

Porei8a citheenabip acquirM by 
Indiana (XVI-23.4.r6). 151·1S2. 

J'otEIOl'4 COLLABORATION: 

Alreemeou wilh Middle But ('ount-
ries (XIV-I2.3.86). 31-32. 

CoDaboratioD Alreementa between 
Indian and Jtlliian FiTins (XV-
25.3.86), 112-113. 

ColJaboratioa apoIImflDU for Auto 
parts with Japan (XIU - 25.2.%). 
21·24. 

Collaboration Agreements with Japan 
for Auto Paris (XIV-18.3.86), 81· 
82. 

Collaboration alreements with Japan 
in 'electronics (XIV -123.86).81-82. 

Collaboration &arcements belween 
Indian and Japane1lC firlDl (XV-
25.3.86), 117-118. 

Collaboration arritlllemenu between 
Indian and I'alian Firms in tbe 
Field or Agriculture (XV -31.386), 
244. 

Co\labMRljon with Olher Countries 
to Elplore Ocean-Bed (XIIl-
26 2 86), 83. 

Development of R!V Mahal Coal 
MiMI with Canadian AlllstaDe» 
• OU' .. YI" "c "" O~" ""IA ..,-:tC' 

Ellpenditure on Technical Cooperatlon 
wltb.DeYelopinl Countries (XVll-
3'0."-86). 173·76. 

Foreiin CII.rl .... d Fislaia, Beau Fisb· 
iDI in Water of the Wealetn Caul 
XVII-28.4.86). 122-124. 

Forelln Co11aboratioa lor Etec:trODic 
Production (XIV -19.3.86). 37.40. 

Porelln collahoratlon for manufacture 
or PnleDJer Car (Xm- 25.2.86). 
199. 

FOREIGN COLLA BORA nON: 

Forejp Cofi.bonbon ia FlIbery 
lodustrY (XIV-J7.~86), 160. 

Foreign Collaboration in Oil Explor.-
tion (XIV-IS.3.86), 143. 

Fore/,n Collaa.oJaliorl 10 lDIIf,luracture 
computera (XVI-23.4.86). )09-1)0. 

Foreiln Collabor.tlon witb Cocllin 
Sklpyard fOr BuildJoa of SIHpa 
(XVI-17.4.U). 82. 

PoroJp Coilabor.tioD with Indian 
TeI."lton. J odllll"" for self-
reliane. (XIV -18,3 86). 41-42. 

Forei,D CollaboratioUl (XIII-
4.3.86), 4" -420. 
(XV - 8.4.86). lIS-87. 

Foreiln TechnololY (or Solar Euerl" 
Systems (XV-2.4.86), 192,193. 

Holland and Fre8l:b uais&aac;e In 
curbin, Industrial PolludoD (XIV-. 
12.1.~6). Ill-I 14. 

Indo-German Venlure tOtDIIDufaclure 
V.C.R. (XJJI-'s.3.86), ". 

FOREIGN COLLABORATIO.NS: 

Jndo-Iulf project in Meeb), (XIV-
10,3 .86). 315-316. 

Indo-HuQ&llfY Alreement for Boilers 
for Power P~nta (XVIl-29.4.86). 
294. 

Indo-JaP8ll ColI.bor.tion 1n Eltctro-
Diet items (XlII-'s.3.S6), 92-104 .. 

Indo-Mauritius Joint Sbippiaa Vellturci 
(XIII-6.3.86),71-72 . 



Indo-Polish CooPeratiOn (XVII-
6.S.86). 70-71. 

Indo-South Korea protocol of cooper a-
tion (XV-2.4.86). 143-141 

Indo-U.K. Joint Venture ()(V-l.4,8o). 
107. 

Indo-US CollaboraU·ve projCCt for the 
Welfare of disablid (XVI-16.4.86). 

lDdo-US Collaborative Project for the 
Welfare of Handicapped (XVI-
16.4.86), 72-73. 

Indo-USSR cooperation in Electronics 
(XVI-9-4.86), 182-185. 

Industrial Projects with Soviet Colla. 
baration (XV.....a.4.86). 279-80. 

Institutions receiving foreian cootribu-
tioo! (XVn-3~.4.86). 140-47. 

Japanese collaboration for moderoisa-
tion of Heavy Engioeering Corpora-
tion (XIV-I 8.3.8'" 221-222. 

Kerala Scheme ror Foreign Collabora-
tion in Fishing lodustry (XVII-
284.86), 129-130. 

Meeting of Indo-Soyiet Workine ,roup 
on power (XIII-2S.2.86), 233-234. 

Mcetina of US backed Business Inter_ 
natiooal with the Unioo Govern-
meot (XIJI·-21.2.86), 141.42. 

Modero Tool Room in Orissa.(XV-
25.3.86), 212. 

MoJcrniaation of wagon Beet with 
foreign collaboration (XII1-6 3.86), 
119-120. 

Need for Streamlioing the Procedures 
(XIV-7.3.86), 26·28. 

Offer of foreign cotlaboration fnr 
Thein Dam :XIV-II.3.86), 239-40. 

Permission to MIs. Burroughs Welcome 
Ltd. for Foreign Collabotation with 
MIs Nib lncorpor .. ted, U.S.A. 
(XVlI-29.H6), 100-101. 

Proposal to streamline procedure for 
clearilll for ~i8ll eollaboralion .... ee-
meDti (XIII-4,3.a6).S64 .• 
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Protocol iianed for cooperation bet. 
ween India and Soviet UOlOD in 
Automobile Indll6tty (XiV-lil.3.86) 
40-41. 

SeUlDg up Units for Manufacture 01 
Medical Equipments witb Hungary', 
Coliaborlltlon lXVI-l:5.4.86), 126-27 

Survey of Foreigo Coliaborahoo ID 

Indian Industry (XllI-2S.2.86), 103. 

Technical Collaboration with Bela!um 
(XV-8.4.116). 132. 

hchnoJosicaijFinancial Collaboration 
witb FordID couDlnca for ileUUl, u~ 
Leather Goods Industry Unila (XV-
8.4.86). 108-109. 

U.S. Inyestmeot Collaboration io 
Public Sector Industries (Xtn-
4.3.86), 543-544. 

Usc of forelgD brand names by com-
panies (XV-IA,86), 57. 

FOREIGN COMPANY(IES): 

Agreement with Foreign Firms for Oil 
Exploration/Exploidation of Oil 
Deposits (XVII-6.5.86), 242. 

Benefits out of contracts liven to 
foreign compan;es for oil exploration 
(XIV --11.3.86), 31. 

Consultaocy Service (0 Public Sector 
Unlls by NOD.resident Indian Com-
pany (XIV --18.3.86), 225. 

Extension of time to Foreign Com-
paoies for giving b;ds for oil 
exploration in 27 off-shore Blocks 
(XVII-29.4.86), 295-%. 

Proposal of U.S. oil company to quit 
Cochlo Refineries Lcd. (XV-
25.3.86), 231-232. 

RBI~oqulry about purchase of shar;: 
by CAPRO Group of Companies 
(XVI-25.4.86), 122-23. 

Repatr.iui,on of Profit by Foreign com-
panies (XIV-14.3.86), 103-5. 

FORE1GNCONTRIBUTION(S) : 

ForeiaD Contributions to certain Delhi 
Or,aaisation (XVI-16.4.86),1S8.9~ 
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JOftllmeDt of Ar.be in India (XVI-
lJ.4.86), WI. 

PORBJON LOANS: 

Uect of foreitn loans OD economy 
(XIV-14.3.l!6), 107. 

Effect of Foreign loans on tbe Econo-
my of IDdfll (XIV-14,3.86), 175. 

Conccuional Loan from Japan (XIV-
14.3.86), 41-42. 

Large Scale ForeiaD Barrowiaa by 
India (XV-4.U6), 189.90. 

Loan by Expo"-Import Bank of 
America (or Kamataka State Elec· 
tricity Board for bUY'1!JI Gu Turbi-
Des from USA (XV-4.4.86),t99·200. 

'OUlst_adana debt from World Bank, 
LMF and other I nlernational 
Financial Institutions (XIV-
14.3.86), 130..32. 

FOREIGN MAIUtETS : 

ExptoringMarketl abroad for II1Irplus 
wbeat (XII1-21.2.86), 156. 

Impact on beJa~e of payment due to 
price fall In International Market 
(XV-8.4.86),218. 

POREIGN MISSIONARIES : 

Foreiln MNionaries relidinl in India 
(XVII-7.S.86), J70..73. 

FOIlEION MISSIONS: 
Institutions roo by Foreip Miuionl 

iu Oriasa (XVI-16.4.86), 193. 
FOREIGN NATIONALS: 

Adoption of CbildrCII by ForellllUl 
(XVII-7.S.86), 9'-96. 

Eutry of two Kuwaiti Nationall despite 
buoa entry iafo India (XVI-
9.4.86), 209. 

Illdian/pakistaoi detaineea freed (XVl-
9.4.86>, '2. 

Infiltrltioa of for~p oatioaal into 
the A and N IJiand. (XVI-23.4.86), 
II-IS. 

Pattltaoi 'kilWd til ODeO __ ,"til BSF 
(KVn-30.4.86), HI. 

. Patiltui Natiouals III lIaella IS 
PSUEDOIourists (XVl-9 .... 86), 
20S.206. 

Reaettlemeat of Gulf ImmiFull in 
lterale (XVIl-28.4.~,228. 

Statement made by Kuwaiti National 
.. bo vililed X«ala (XVII-30.4.86). 
53-54. 

FOREIGN OFFICE: 

Reorganisation of Foreip Office 
(XV-2,4.86), 80-81. 

GOREION RELATIONS: 

Indo-CblDa RelatloDS (XflJ.-H 86). 
132·33. 

P.M'. meet witb PakiltaD', Prime 
MiDi'ler lXVI--9 4.86), 86-87. 

Relation whb Scandiavisn Countries 
(XI V --12.3 116), 57·SII. 

Stand of Pak MIII)im lealue: 00 Indo-
relation (XfU-S.3.16), 166-67. 

FORBI.GN SERVICE: 

Foreian Service Inatltute (XIV-
12.3.86), 163. 

Ollie;al. serve-d .. Secrelarle. in p. A, 
Minillry (XVI---16.4.86), 150-58. 

FOREIGN TECHNOLOGY: 

Impact 01 Fon:iIa know-how OD 
Automobile Industry (X1V-IS.3.86), 
94-9S. 

import of teclulolOlJ (or balie needs 
of clot bini (XI V -14.3.i6),JlJ. 

FOREIGN TOUR: 

Vilk or Minister of ExterNl A8'alrs 
10 U.S.A. (XIV -12.3.86),43. 

FOREIGN TRADE: 

Barlar System witb ForeicD Countries 
(XV -4.4.86), 285. 

Bilaeral Trade A,reemeDt betweeD 
India ancl Poland .(XV-2&.3.86), 
212·13. 

Bila&ecal kade _tWeeD JGd.1a aDd 
tDcIoaeMa (XV-2l.3,I6~, 
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Boosting ofexports (XVI-2S.486). 
1~7. 

Clandestine trade by Indin Agenciea 
with Soutb Africa (XV-4.4.86) 
85-86. 

Decline in Foreign Trade (XIV-
7.3.86). 208-269. 

Declining trade with African countries 
(XVI--25 4.86),272-73. 

Expansion of Indo-US Bilateral Trade 
(XVI-2S.4.86),30). 

ImpOft and export of iron and import 
of scrap (XVI-25.4.86). 20~-209. 

Import and Exports of marine products 
(XVI-2'.4.86).133. 

Increase In Indo-Soviet Trade (XIII-
21.2.86), ' lOS. 

Increase in Indo-U.S. Trade (XV-
4.4.86), 76. 

Indian businessmen losing contracts in 
Africa atld elsewhere (XIII-
21.2.86), 104-105. 

Indo-Pak Tr.de Talks (XnI-21,2.86), 
175-76. 

Indo-Soyiet Trade with Rupee Pay-
ment System (XIlI-21.2.86), 252· 
53. 

Issue or Import· Export PISS Books 
(XVI-ZS:4.86), 309. 

liflin. or Ban by Pakistan OD Private 
Trade with India (XV-4.4.81'). 262-
64. 

Measures to ease Pressure on Indians 
Balance of Payment Problem 
(XVI-25.4.86), 53. 

Measures to reduce trade Gap (XV-
21.3.86), 145-4(;. 

Programme of action of GATT coo-
tracting plrtiea (XVl-lS.4.86),303-
305. 

RBI Scbeme to Boost Po~eign Trade 
(XVII-2.5.86), 5-8. 

Trade and Economic Co-operation 
between India and Pakistan 
(XIIl-2t .2.86), 168. 

Trade between India and Canada 
(XV'--21.3.86), 113-U5. 

Trade betweeu lndia and Japan (XIV-
]4.3.86). 1-6. 

Trade between India and Soutb :Korea 
(XV--4.4.86), 132-38. 

Trade deficit (XIV-14.3.86), 222-23. 

Trade deficit In Seveath Five Year 
P!an (XV -21.3 .• 6), 127-128. 

Trade deficit with BEC Countries 
(XIII-21.286),76-77. 

Trade pp (XIV-14.3.86), 214. 

Trade Imbalance (XV-4.4.86), 291. 
92. 

Trade Imbalance due to Liberalisation 
of Import Policy (XIII-21.2.86), 
221-22. 

Trade witb China (XVI-9.4.86), 180. 

Trade with USSR (XV -4.4.86), 184-
85. 

Variations in Trade Gap (XVI-
-25.4.86), 290-91. 

Visits of foreign trade delegations to 
India during 1985 (XVI-25.4.86). 
204. 

Visit of Belgian Trade De'qation 
(XV-21.3.86),2116. 

Visits of Indian Trade De'eptionl 
abroad in 1985 (XVl-25.4.86), 200. 

FOREIGN TRAVEL SERVICE : 

Chanae in R.ules for Foreign and 
Neiahboutbood Travel Services 
(X Vll-2.5.86), 234-36. 

FOREIGNERS (DETERMINATION BY 
TRIBUNALS) ACT: 

Ned to amend the Foreicuers 
(DetermlDation by Tribunals) Act, 
1983 (Under R.ule 3TI) (XIV-
12.3.86), 210_11. 

FORESTS: 

AfJon:8tatioll Pro&ramme (XIII-
5.3.86), 122-26. 
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Alienation of Reserved Forest area 
for Yeleru Reservoir Project (AP) 
'XVI-23A.861, IS·22. 

Allocation of Funds to Orissa for 
Wasteland Development arid Social 
Forestry (XVI-16.4.86), 30-42. 

Allocation to Kerala for Social Fore· 
stry (XIV -12. 3.86), 29-30. 

Amendment to Porest (Conservation) 
Act, 1980 (XIlI-26.2.86). 68-69. 

Annual Plan on Social Poreslry 
(XVI - 9.4.86).200. 

Area under Forest cover in Goa 
(XVI-9.4.86). 173-li4. 

Assistance for Development or Forests 
in Rajutban (XVI--16.4.86). 310-11, 

Cases received by Central Govern-
ment froin Madbya Prade5b UDder 
Forest (Conservation) Act. 1980 
(XIIl--S.3.f!6). 74-7S. 

Clearance of forest land for irrigation 
project (XVn-7.S.86), 137. 

Clearance of Forest Land under For-
est (Conservation) Act. 1980 (XV-
2.~.86), 187-188. 

Clearance to Himachal Pradesh for 
felling of trees for various Schemes 
(X1lI-26.2.86). 128·130. 

College of Forestry in AgrIcultural 
Universitie~ (XIlI-4.3.86). 290-291. 

Coostruction of Harsaun"Kakadiahat 
aod Cbauhatia Bam.yum motor 
roads (XVI-9.4.86), 179·180. 

, 
I , 
I 
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Conversion cf Wureland into Profi- I 
table Forestry (XIIl-5.3.Fti). 14-18. 

. Deforo!~la'ionlReforestat on ' during I 
Silltb Five Year Plao (XllI-
26 2 86), 75-83. 

Denudation of forest (XIlI·-5.3.86), 
117·18. 

Denudation of Forests (XV - 2.4.86), 
239-247. 

Destruction of foreft. io Mahanbtr. 
(XVI-94.86), 113-114. 

Development of Fast Growlag Plant 
Species (XVU-7 3.86). 111-112. 

Development of latclfated Forcttry 
In Kerala (XVI-23.4.86), f6. 

Dlflicaltie. ia Couatrucdon of Roads 
tn Forut Ar~. (XVI-16.4.86), 78-
79. 

Encouraaemeat to people livin. in 
billy areas to adopt Porestry 
(XVII-7.S 86" 214-216. 

Eocroachment in Reserve Foroeta 
(XV--2.4.86), 135.136. 

Evergceen RevOlutioll of Poruta 
(XVII·-30.4.86>, 202-04. 

Farm forestry a component of DLF .. -' 
(XIV-tO.3.86),298. 

Financial Outlay for Social Porestry 
(XIV-t2.386), 126. 

Fire in Terai Forest Areal (XVIl-
7.5 81i), 212·213. 

Foreign Aided Development 01 Foresta 
(XV-2 4.86),230-234. 

Porest area 10 Rajastban (XV-
2.4.86), 34-35. 

Forest-based indultrl.. in Bihar 
(XIV-183.86).201. 

Forest (conservation) Act, 1980 (XIlI-
33.86). 167. 

Forest Cover io India (XID-5.3.86), 
141-43. 

Forest ill the A &. N blaads (XVI-
16.4.86), 89. 

Foresl land for Slbirimala Pilsrim 
centre (XVII-30.4.86), 97~ 

Forest land In Kerall (XVI-16.4.86), 
3.8. ...j 

Forestry Project in Kara.taka (XVI-
16.4.86), 175. 

Guidelloos to Slate Gonromontl 
t.rdio. ConlervalioDS of fores .. 
(XVlJ-7.S.86),222·223. 

Impl:llleotation 01 social lomllY pro-
Ilammel ill Madhya Pradesh 
(XVI-·-9.4,86}.88. 

ImplemeDtatioD of loc:iaI loreatry 
Icbemes (XIV-12.3.86), 124. 
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Irrlgalion Projects held up for want 
o( foreat clearaoce (XVII -30.4.86), 
54-56. 

LoIS of Forests Land (XV-2.4.86), 
10S-1 07. 

Measurea to protecl Forests (XIV-
19.3.86), 125-128. 

Mooitorln, and Evalualion of Social 
Forestry Programmes (XJV-
12.3.86), 55-56. 

Perrnisa/ on for Forest Clearaoce 10 
Slate Govermneots' (XV-2.4 86). 
169. 

Planlation of Eucalyptus (XIII-
26.2.86), Ill. 

Protectioa Forest Wealtb (XV-
2.4.86),251-252. 

Protection o( Forests (XVII-30.4.86), 
200-02. 

Protection o( forests in Kerala (XVII-
30.4.86), 45-46. 

Revision of National Porest Policy 
(XIV -12.3.86), 125. 

Schemes (or use of forest land io 
Mabarashlra (XIV-12.3.86), 31. 

Sellina up of a National Forest Rese-
arcb and Development Institule 
(XVI-164 84), 216. 

Setting up of forest based industries 
io West Bengal (XV-8.4.86). 265-
66. 

Selting up of Indian Council of Fore-
stry Reaearcb (XIV-12.3.86), 63. 

Social forestry in Andbra Pradesb 
(XVI-9.4.86). 85. 

Social Forestry in Barren Areas (XV-
2.4.86), 244-245. 

Soelal Forestry Programmes (XIII-
262.8J), 148·152. 

Social Forestry programmes in Orissa 
(XVII -30.4.86), 80. 

Tille deeds to settlers ill foreat land in 
Kera'a (Xlll-26.2.86), 217 •• 

Transit pass for timber purcba~ed from 

Andaman Forelt Department 
(XVI-16.4.86), 176-77. 

Tribals living In Forest Land (XVI-
. 9.4.86), 65. 

Utilisation of forest liDd and forest 
Pancbayat land for purposes otber 
tban forestry (XIV-12.3.86), 123-
124. 

Utilisatioo of satellite dale for develop-
ment offorests (XVI-16.4.86), 172. 

Vio!atioo of Forest (Conservation) 
Act, 1980 by States (Xm.-S.3.86), 
54. 

World Bank belp for Social Foreatry 
Project (XVII-7.S.86), 198-199. 

DEBATES 

Need to direct tbe State Government 
to stop de-forestation in tbe district 
of Bastar in Madhya Pradesh aod 
instead make arranaementl to supply 
wood from Bodbgbat submerged 
areas to tbe consumer stores of tbe 
district (Under Rule 377) (XIV-
19.3.86), 183-84. 

Need to streamline the marketina 
facilities for forest products of tribal 
areas of Madhya Prade~b (Under 
Rule 377), (XVI-17.4.86), 232-33. 

FOREST ACT: 

Approval for construction of Collegl 
Building in Almora District of Uttar 
Pradesb under Forest Act (XVI-
23.4 86), 171. 

Approval for construction of colleae 
buildicg in Pithorallllrh - District 
uoder Forest (Conservation) Act, 
1980 (XV - 2.4.86), 180-181. 

Forest (Cooservatioo) Act (XIV-
12.3.86), 44. 

Scbeme pending clearaote under 
fared '(Conservation) Act, 1980 
(XV-2.4.86), 180-181. 

FOREST & PLANT A TION DEVELOP. 
MENT CORPORATlON: 

Constitution of A&N Forest Develop-
ment and Planatation CorporatioD 
(XVI-16.4.86), 184-85. 
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Proposal~ of A&N Islands Porest and 
prantalion Development Corpora-
lion pCllJdiDg clearancc (XVI-
16.4.86), 183. 

FOREST (CONSER V A TION) ACT : 

Cases of Orissa SIBle under (oreat Act 
received by Union Government 
(XVlI-304.86). 68. 

Caw received from Bibar under 
Forest (Con9CITvalion) Act 1980 
(XVI-9.4.86),51. 

FOREST CONSERVATION) ACT: 

Violation of Forest (Conservallon) 
Act, ]980 by MP G01'CI'IIment 
(XV-2.4.86I, 144-14'. 

FORWARD TRADING: 

Forward Trading in Colton (XlV 
7.3.86), 85.86. 

IlleaaJforward tradinl (XllI-·28.2.86) 
142-43. 

FRANCE: 

Assistance by France for Industrial 
InfrBJfruclural ProjClCI' (XV-
1,4.86). 2(\3-204. 

Dolpbill bellcopters d.:al whh France 
(XVI-24.4.86),247. 

Indo-France agreement ler co-opera-
tion inCQaI sector IXIV-18.3.86}. 
176-117 _ 

Joint Projecil 01 India and France 
(XV-2.4.86I, 33·31. 

Memorandum or under&tanding signed 
between India and Praoce (XV-
84.86), 25-28. 

FR.AUD(S) : 

Need to live publicity to cases of' 
staud in banks and reveral tbe 
names of culprits and tbe nature of 
puoi5bment aiven to th~m (Under' 
Rule 377) (XUl-27.2.86J. 275. 

FREEDOM FIGHTERS: 

AJl.ot~ent of lnduilrral Plota .in Narel. 
by DSIPC to FreC40m Fipters 
(XlV -18.3.86), 187. 

Allotment of LPG. ~ '0 Free-
dom Flabers in HaryaDa.,,(XVI-
15.4.86), 221. 

Complaints rqardinl araot of pension 
to BOlUS Persons (XVI-9.4.86), 
89-90. 

Erection of monument at Bwtadoar in 
memory of the' Freedom 6abters 
(XV 11,....30.4.86). 96. 

Facilities provided to Freedom Figh. 
tef.1I {XVI-16i4.86). J~tOI. 

Financial a.slstance 10 Freedom Figh-
teu for treatment (Xll1- 5.3.86), 
179-18Z-

Free all Route Travel PaallCa to Free-
domFiahters io me BuMa (XVI-
17.4.86), 162. 
(XIII-26,2.86). 96-97. 

Freedom Fighlers of Erstwhile Hyde-
rabadState (XVl-16.4 86). 103. 

Freedom Fi,hters Penlion (XIV-
19.3.86), 123. 

Freedom 6,bters J)CIn~ion cues (XIII-
5.3.86), 108-109. 

PoJecdom fiahtera peoalon lor Arya 
Samajia's of Hycerabad (XVI-
23.4.&6). J 87. 

Graot of Freedom flab.era Pen,ion to 
uadcilCrvlna penD.. ·(XVII-
30.4.86), 4«1-41. 

Frudom lighlers J)CInalollJ in Himacbal 
Pradealt and. olher StalM.(XVI--
loA 8'), 61·(;4. 

blue of prisoner Of abaconder ,crt I. 
ficale for freedom fighter pensioa 
{XV -2.4.86), 112·114, 

LPG agencies aiveD to free40m fishterl 
(XlIl--25.2.86). 104 .. 

Memorandum to im:lude Kallar. 
Panlode IIruJlLle foz Freedom 
Fllbters. Penmn (X Vl-9.4.86). 
161-162: 

Memoraodum to Includ. Puaaapara· 
Nay.Jar .uuale for Freedom 
Piabler.. peujoo (XVl-9.4.86), 
47-48. 
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Payment 01 increuad pension to 
Freedom Pljhten (XV1I-7.S86), 
1·8. 

Pending cues of Freedom Fighters 
Pension In Mabarashlra (XVI-
9.486), 60. 

Pendin, cases of freedom figbters 
pension of Himachal Pradesb 
(XVI-9.4.86), 49·50. 

Pending cases of Goa Freedom 
Fiabter8 (XIV -19.3.86), 76. 

Pending cases of Haryana Freedom 
Pilbters (XIV-19.3.86), 88-89. 

Pension to freedom figbters in the 
country lind AodbraPradesh 
(XVI-23.4.1I6), t82·1~. 

Recoosti'ution and runelions of the 
non-official adviso ry coannittee for 
Swaotantrata Sain;k Samman 
Pension (XIV-12.3.86), 160. 

Recording of Jnlerviews of Freedom 
Fighters (XV-.J1.3.86), 277·88. 

Restoration ot suspended cases of 
Swat ant rata Sainik Samman Pen-
sion (XV-2.4.86), 120. 

Rostoration of Suspended Cases of 
Swatanlrata Sainik SeIDman Pen-
sion (XV-2.4.86). 199-200. 

DEBATES 

Need to provide free railway passes 
and other amenlitles to all tbe 
freedom fighters in tbe country 
(Under Rulc' 317) (XIll-27.2.86), 
277. 

Need to tal.e urgent steps to clear the 
freedom !lgbters' pension cases 
(Under Rule 377) (XIV-20.3.86), 
212. 

FREEDOM FlGHTER ADVISORY 
COMMITTEE: 

Reconstitution of Non·official freedom 
Fighters Advisory. Committee 
(XVU-7.~ .86), 9Q,.91. 

FltEIGHr ANO FARES: 

F.reigbt cha,rg'!s or Air India for vege-
tabl" (XVI-2H.86), 20$ .. ~. 

Freight equalisation policy (XVI-
16A.~. 

FRUITS AND VEGETABLES: 

Bacterial Disease on Veaetable Crops 
io Kefala (XV-31.3.86), 270-77. 

Bio·Agcots Released fo! Controlliog 
Diseases of FrUits and Vc&\etables 
(XVII-5.S.86), 79-80. 

Dimlnisbina Trend in Mango Cultiva-
tion (XVII-28.4.86), 53. 

Fall iaBanana Crop (XV-31.3 86). 
262. 

Funds for R&D Ceotre on Temperatt 
Frulls ·(XV-24.3.86), 261. 

Laod under Mulberry PlantatioDl 
(XVI-25.4.86), 34.35. 

Mango Cullivation in Maharasblra 
(XV-31.3.86),216. 

Production and Ex:port of grapes 
(XIV-IO.3.86), 158-159. 

Production of Fruits and Vegetables 
(XV -7.4.86), '26.32, 

ReHer claims of fruil growers from 
Kashmir (XVJ.-21.4.86), 112-13. 

Vegelable Bnd Fru;1 Development 
Scheme (XVII-S.5.86). 54-55. 

FRUIT JUICE: 

Publicity of 'Rasika' Fruit Juice 
(XVIl -2.5.86). 225. 

Selling up FrUit Juice Piants during 
Seventb Plan (XVI-.l1.4.86). 136-
37. 

Permission for fruit Juire trollies al 
New Delhi Railway Station (XVI_ 
17 .4.86), 57-58. 

FRUIT RESEARCH CENTRES; 

Setting up of RqiOllal Fruit Research 
Centres in M.P. (XVlI-5.S.86),24-
26. 

FRAUDS: 

. Alleged Fraud inDDA (XVU-S.S.86) 
167. I 
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Alleaed fraud of Rs. 10 laltbt by an 
Import firm (XIV-14,3.86), 126-
127. 

Fraud cases in Post office Savin .. 
Banks ACCOUllts (XVII-6.S.86), 
138·39. 

'Fraud in f>unjllb National Balik 
(XVIl-2.S.86), 85. 

Fraud In Sampala Cooperative Bank, 
Plinc (XVII-2.5.86), 77-78. 

Fraud in State Bank 0' India bran-
ches in Gandbi Napr aud Navsari 
(GujaTat) (XIV-14.3.86), 231.32. 

Frauds committed by official, of State 
Bank of Patiala (XVI-ll.4.86), 
115·16. 

Increase in Frauds in Banks (XIV-
7.3.86), 231·32. 

FREE LEGAL AID : 

People Benefited by les aid assistance 
in KeTala (XVI-15.4,86), 223_24. 

Financial Auistancc to Free Lcpl 
Aid Boards (XV-I.4.86), 194-98. 

FROGS: 

Protc4\tioD of FrOBS (XVI--23.4.86), 
165. 

Trappinl of Fross (XVI--16.4.86). 
210. 

FUEL : 

EnefIY savini rru!uures (XV---·1.4.86), 
90-9] . 

Setlllli up of Pilot Project for Oblatn-
inl Fuel froDi Coal eXV-1.4.86), 
129-30. 

Steps to Increase fuel 'IIIo'l)od produc_ 
tion (XVII-30.4.86), 179·82. 

FUNDAMENTAL RIGHTS: 
Conferment of same fiab,. as enjoyed 

by Indian citizenl on penON of 
Indian orieln li ... in, .broad (Res.) 
(XVI--2S.4.86), 4~5-70. 

FUNDS: 
Addltioaal Punds to MIO Human 

Resour.:e Development (XVJ-
17,4.&6). 176-178 •. 

Allocation of Funda for DeveloPftJent 
of Railway. ·in On_ (XVl-
244.86), 211·12. 

AlJocati(ln oflund. to Karnataka for 
Wasteland Development (XIV-
12.3.86). 26-29. 

Misuse of fuods by social orpailalioDs 
(XV-2.4.86), 167·168. 

Provision of Adequate funda for HilJ 
Area Developmeot Prolramme 
(XIV-12.3.86), 40-42, 

Re·iavestmeot of Fuoda by Nation· 
aHled Baub (XllI--21.2.86), 54-55. 

Sanction of Fuods for Construction of 
Dharamsalas (XVI-ll.4.86), 278-
79. 

Shor" .. of funds for Water Supply 
aod SaBilalion (XIV-17.3.86l, 109· 
112. 

TecbnolOlY Developmeltt Fund (XV-
2.4.86), 27·28. 

FURNITURE: 

Alumiriam as a replacemcnt of wood 
for furniture etc. (XIV-17.3.86). 
152·53. 

o 
GATT : 

Proarammc of action of OA TT con-
tcactin. pllfties (XVI-25.8.86), 
303-05. 

G.C. SHEETS: 

Shorta.c of GP/GC Sbee'~ (XIV-
10_3.86), 314·15. 

G.D.R. : 

Exploration In deeper waten by West 
Ocrman firm (XIV-I 1.3.86), 
210, 

German Democratic Republic offer ror 
development of opcn call minin, 
in Oriua 0'111-4.3.86), SOl. . 

German offcr 10 Develop Paradtp Port 
(XII 1-27.2.86), 200-01. 



Import ot Turbo <nnerator from East 
European Countries (XV-8.4.86), 
140. 

Indo-German agreement in shipping 
tecbnololY (XIV-13.3.86). 97. 

Indo-West German Railway Official. 
for Mutual Cooperation (XVI-
104.86). 289. 

DEflATES 

Need to look into the technical com-
petence of tbe West German firm 
M.A.N_ before beiDa awarded con_ 
tract by L1l!Gite CorporatiOD Ltd. 
(or supply of sophi5ticated equip-
monts (Under Rule 377) (XVII-
5.5.86), 286-87. 

GVK RAO COMMITTEE: 
Restructuring of Planning and Imp;e-

mentation set up for poverty 
alleviation programmes (XVI-
9.4:86,,119-124. 

GADGIL FORMULA: 

Revamping of Gadgil formula (XVII-
30.4.86). 135. 

GAMES AND SPORTS: 
Setting up of anotber National Institute 

of Sports (XIlI-6.l.86), 147. 

GAMMA RADIATION: 

Need to adopt measures to protect 
employees of Bharat Electronics 
Ltd. Gbaziabad from exposure to 
tbe I8mmaradiation (Under Rule 
377) (XV-3.4.86). 

GANDAK CANAL PROJECT : 

(XV-24.4.86), 231·32. 

GAUDHAR: 
Oil and Gas reserves at Gaudhar 

in Cam bay (XlV-I 1.3.86), 48. 

GANDHI MAHATMA: 

Eearnlogs from the film "Gandhi" 
(XIIl-3.3.86),5S-56. 

Telecast of Film 'Gaodhi' (XVII-
28.4.86), 94-95. 

GANDHI SMT_ INDIRA: 

Film on Indira Gandhi (XVJ-5.5.86), 
99. 

Inclusion of Biography of Shrimati 
Indira Gandhi in scbool syllabus 
(XVI-24.4 86). 

GANDHIGRAM INSTITUTE OF RURAL 
HEALTH AND FAMILY WELFARE. 
AMBATHURAI : 

Taking over 01 Gandbigram Institute 
of Rural HeaUh and Family Welfare, 
Ambatburai (XIll -27.2:86), 90. 

GANGA: 

Agreem~nt for Transfer oI;'Technique to 
clean Ganga River (XVI-9.4.86), 
6~·66. 

Anti Erosion Project for Ri!!ht Bank 
of Ganga (XIII-6.3.86), 59-60. 

CLEANING OF GANGA FOR KUMBH 
MELA AT HARlDWA.R : 

(XIII-S.3.86), 40-41. 

Cleaning of River Ga nga in Bihar 
~XIV--19.3.86), SS. 

Clcaning of Gaoga River (XIV-
19.3.86), 140-41. 

Pollution in Ganga 
Southern Sides 
61-62. 

by Northern 
(XV-2.4.86), 

Progress of PassCDllcr and Cargo 
service 00 River Brabmaputra aDd 
Gaoga (XVI-24.4.86), 63. 

Railway Bridge connecting Baserha 
Sultaoianj over Ganga (XllI-
6.3 86), 193. 

Survey for finding source of Pollution 
of Ganga (XV-2.4.S6), 2lS-19. 

Test Centres for Ganga Water (XV-
2.486),219-221. 

GANGA ACTION PLAN: 

AmouDt for Murshidabad District, 
UDder Ganga action plan (XIV-
19.3.86), 57·58. 

First Phase of Ganga Action Plan 
(XVI-23~4.16), 7·11. 



Utilisation or Services of YOGtll for 
Oaop Action Plan (XIV-19.3.86), 
SQ 

GANGA-CAUVERY LINK PROJECT : 
Gaup-Cauvery link PToject (XV-

4.4.86),50. 

GANGA POLLUTION: 

EnvfrODlDeatal Drive at Hardwar 
(XVI-23.4.86), 1-3. 

GANGA PROSECT: 

Oaat.. purification project (XIV-
12.3.86), 84-85. 

Retura of investment made in Gan,a 
Project (XVIl-7.5 86), 131.33. 

GANGTOK: 

SeUiq up of HPT in Ganllok (XV-
24.3.86), 233-34. 

Transmissions operated by AlR. 
Oangtok (XIV-17.l.86), 122-23. 

DEBATES 
Need to construct an airstrip at 

GanBlok, Sikkim (UaderRule 377) 
(XV-21.3.86). 340. 

GANJAM: 

Workilll of un;t of Indian Raro Barth 
Limited in OaDjam district (XVII-
30.4.86). 136-37. 

GARDEN PROIECTS : 

De\lelopilmlt of Qarden Projects ia 
States DDrio, Sixth Plan (XVII-
2.S .86), 75-76. 

GAttIA: 

Proposal 10 exteod M.tro Railway 
Calcutta to O.ria (XUJ-27.2.86), 
121-22. 

OARL1C: 

Therapeutic: value of ,artic: (XV-
2.4.86). 6-9. 

GARMENTS : 
Curb in Import of JediaD Oarment. by 

U.S.A. (XVIJ-2.5 86), 18-20, 

European c:ountriea ,paV-I".3 .86). 
2.21. 

Export of Garments (XIV-7.3.86), 
173-75. 

Export of .. nnenl for 1985 aDd 1986 
(XIV-I43.86), 71. 

Exports of G.rm~Dt. in 1984·85 
(XIII- 28286), 58-59. 

Pall In exports of ,armeutl to EEC 
(XlV-14.3.86),7+-75. 

GarmeDt Export (XIll-21.2.86), 
52. 

Incentives 10 prmen! unitl in Delhi 
(XIV-I43.86),'242-44. 

Proposal for transfer of export quola 
work of ,anoeltls to a ttatutory 
body (XV-4 4.86),.177.78. 

TraiDio, PrOlrammes for Exporters of 
Garmeots (XIII-2B 2.86), 201-02. 

GAS: 

Analysis on o.I,as reserves (XIV -
11 .3.86), 197~98. 

ASseSmlCDt of additional oil and ,.1 
reserves (XlV-1I.3.86),20S. 

Availability o( Gas from Bombay Hlah 
aDd Hulre (XV-2S.3 86),198-99. 

Delay iD providio, Cookilll Ga,io 
Delhi (XIIJ--25.2.86). 93-9S. 

DeRlAod (or ps at reduced price by 
Tea Compaaies (XIJI-2S.286), 
ISO-59. 

Demaod for psloMaharaslitra (XV-
I .4.16), 39-40, 

Emission of Oas/Smoke, EJliueull by 
Khetri Cop~r Pro.i«' (X Vl-
21.4.86), 23·27. 

Plarnt, of IU iea Bombay Bl,b '(XI V -
11.3.86). 103. 

OaR bued iadustries io Jbablla, 
aatlam ad Ujjain (XHl-4.3.86), 
525-26. 

Ga.-Oa"d Tbermal Power Station al 
Ramprb. laiRlmer (XUl-2S·2.86). 
~9. 
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Gas filling Station and Bottlina plant 
in Village Sbabpurer in Jabalpur 
(XV -1.4.86), 185-86. 

Gas. supply to Mabarasblra (XIV-
18.3.86), 86. 

Oil and Gal Fields (XIV-18.3.86), 
SO. 

Oil and Gas reserves at Gandbar In 
Cambay (XIV-l1.3.1!6), 48. 

Oil and gas reserves in Tripura (XIIl-
2S 2.86), 235-36. 

Optimum Naeural Gu Supply Pro-
gramme by Oil Jndia LId. (XVII-
29.4.86), 135-36. 

Selling pdce of L.P.G. in different 
parts of country (XIIl-4.3,86); 
397. 

Selling up of a gas based factory in 
North India (XIV-II.3.86), 
194-95. 

Setting up of Gas-based Power Projects 
(XV II-29.4.86), 34-35_ 

Setting up of LPG Bolling Planta 
(XVII-29.4.86),75. 

Sbifting of industries emitting gases 
(XIll-4. 3.86), 372. 

Supply of Gas at Different Rates io 
Stale ElcQtriclly Boards/companics 
(XV-I.4.86),261-64. 

Supply of aas ror domertic consump-
tion and fertilizer manufacturina 
unils (XIIl-25.2.86), 173. 

Supply of 8aS to Andbra Pradesb 
Slate Eleclricity Board from Krisbna 
Godavari Basin (XV - 1.4.86). 
100·01. 

Supply of Gas to Fertilizer. Factories 
in' Hajira ilnd Ankleshwar in Gujarat 
(XIll-25.2.86), 258-59. 

Supply of gas to gas turbinc pJant at 
Uran in Mabarasbtra (XIII-
4.3.86). 

Supply of Gas to Tbal Unit of 
Rashtriya Chemicals and Fcnilizers· 
Ltd. (XIIl-25.2,86), 12$-26, 

Supply of aas througb pipelines (XIV-
11.3.86), 202. 

Utilization of ,as deposit near 
Amalapuram In Godavari Balin, 
Andbra Pradesh (XIII--4.3.86), 
518.59. 

Variation in Rate orGas Supplied by 
ONGC (XV-25.3.86), 183-84. 

DEBA.TES 

Filiation of prices of gas supplied for 
power generation at Uran. 
Maharashlra on coal equivalent 
basis (Under Rule 377) (XV-IA.86) 
308. ' 

GAS AGENCIES: 

New Petroleum and Gas Agencies 
opened by 1.0,C. (XIII-4.3.86), 
420.447. 

Priority to scbeduled castes in allot-
ment of L.P.G. Apncies.(XIlI-
4.3.86), 552-53. 

Sanction of petrol pumps and gas 
alCncies in Kerala (XlU--4.3.86). 
322-23. 

GAS AUTHORITY OF INDIA: 

Appointment of Medic.1 Advisors by 
Gas Authority of India (XYII-
6.S.86), 232-33. 

GAS BLAST: 

Mysterious gas blllSt at Dh lai Steel 
Plant (XIII-4.3.86), 203-204. 

GAS BOTTLING PLANT: 

LPG bottling plant neer Hazira 
(XIII-4.3,86). 394-95. 

GAS CONNECTION: 

Applications relistered for LPG con-
oeedon! in Jbalawar City, Rajasthan 
(XlII-4.3.e6), 35$·56. 

L.P.G. connection in Nagllur 
(Mabarashtra) (XIll-4.3.86), 
3SI. 

Pendiq appJicalioJ)8 for LPG connec-
tion io-. Baaaaloro City (XIlI-
4.3.86), 539-40. 
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Waiting list of LPG connections In 
Gujarlt (XIII-4.3.86), 561-62. 

GAS CRACK'ER COMPLEX: 

Demand for taltlDg immediate steps to 
stop wastago of flar.:d ,as and set 
up a gas Cracker Comolex in Assam 
(Under Rule 371) (XV-8.4.86). 
300. 

GAS CYLINDER: 

Clearance for LPG Cylinder UDit at 
Durgapur in West Benaal (XUl-
4.3.86). 416. 

Detection of Spurious Gas Cylinden 
(XVII-29.486). 255-57. 

Issue 0' hcences for manufacture of 
L.P.G. cylinders (XIII-4.386). 
323. 

LPG Cylinder Plan Is (XIJI-4.386). 
414. 

LicenCt's 
LPG. 
418.19. 

issued fOf manufacturing 
Cylinders (XI1I-4.3.86). 

Loog Term Policy for Manufacture of 
LPG Cylinders (XIIl-4.3.86), 
41?·414. 

Noo·fuDctiooina of L.P.G, cylinder 
manufacturing onits (XUI--4.3.86), 
418. 

Production of L.P.G Cylindm(XIIl-
4.3.86), 416-17. 

GAS LEAKAGE: 

GIS leakage in Century Spinnlna and 
W~avil1g MjIIs B{lmbay (XIV-
17.3.86), 149·50. 

Gte Leakage in Rourke!a Sleel Plant 
(Xlv-t7.3.86), 197-98. 

Gas Leak in vacious Ind\l$lnes 
(XJ(J-4.3.$6), 301·lO2. 

Leakage of Gas (rom Shritam Food. 
and Feni'izer Plaut, Delhi (XIII-
4,3.86), 300·301. . 

GAS PIPELINE PROJECT : 

Aero.derivative Enlline. for H.B J. 
Ga. Pipeline Prnject (XV-8.486), 
202. 

GAS PLANTS : 

Raodom Census of biOo," piants by 
Khadi aod Villap IodUltriea Com-
mission (XIII-25.:!.86), 186-81. 

GAS RECOVERY: 

Capital Outlay for Oplimum Utillaadon 
of Oa. Recovery (XlII-25.2.86). 
134-35. 

GAS STOVE: 

Iostructi008 to Gas Sto"" Manu. 
facturers for adoptio, sarety mea-
surea (XV-l.4.86), 211·12. 

Tie-up sales of ... 1l0Yel by LPG 
apncies (XIV-JI.3.86), 193. 

GAS TERMINAL: 

Seltin, up of SecoDd Gas TermlDaJ at 
Usaf Mabarashtra (XV-l.4.86), 
lSI. 

GAS TURBINE PROJECT : 

Implementation or Gu Turbine Pro-
jects (XIV -11.3.86), 106. 

GAS UTILISATION: 

Uliliut.ioo of IA' lO iDl waste (XIIl-
4.3.86), 534-35 .. 

GAS VICTIMS: 

Settlement of Compensation c:laimI to 
the Bhopal Gu victim •. (X111-
25.286).141.42. 

GAZIPUR: 

STD lerv/cel betwll!eo Delbi ... d 
Ballla aod betw eD Delhi, Azamprb 
aod Gazipur (XlU-25.2.86), 
122·2), 

GENE SANCTUARY(IBS): 

Opooin, of gene laocluarie. (XV-
24.3.86), 200-01. 

GENERAL BUDGET: 
Review of Voioo Budpt 1986-81 by 

A~.oejatloo or 10dl... Blllineerlq 
Industry (XV--4.4.86), 289.90. 

GENERAL ENGINEER RESER VB 
FORCE: 

RetrOll~haaeot 01 Employeet of General 
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En&iocoring Reserve Force (XIII-
26.2.86), 64. 

t 

GENERAL INSURANCE CORPOR-
ATlON: 

Allocation or loan. by LIC and GIC 
(XV-21.386), 227. 

Claims of insurance of hvestock. crops 
etc. pending with Josuraace Com-
panies (XV-21.3.86), 142-43. 

Delay in settlement of insurance claims 
of IRDP Beaeficiaries (XV-
21.3.86). 275-76. 

Deposit of GlC and LIC finances with 
State Cooperative Banks (XVI-
25 4.86), 226. 

GIC's policies for weaker sections 
(XV-21.3.86). 141-42. 

Insurance of Crops and Cattle by 
General Insurance Corporation 
(XVII-28.4.86), 229-234. 

Opening of Divisional Office of 
National Insurance COUIpany at 
AnBnt8pur (XV-4.4.86), 247-48. 

Ponding Insurance Claims with GIC 
. (XVI -25.4.86) 41-42. 

Reviow of Insuraoce rate structure by 
General Insurance Corporation 
(XVI-II.4.86), 102·03. 

Settlement of Claims received by GTC 
regarding damage to Crops (XVIl-
28.~.86), 233-38. 

GEOLOGICAL SURVEY OF INDIA: 

Deposits of Ferrous and Non-Ferrous 
Minerals (XVlI-28.4.86), 194.95. 

Geological Survey of India (XIV-
17.3.86),21·25. 

GSI Survey in Prakasam District 
(XV-7.4.86).60. 

Multi-coloured Scientific Plates on 
Monghyr District published by 
G.S.1. (XVII-28.4.86), 56. 

Oponinl of uuit of Geological Survey 
of India ill Impbal (XIII-4.3.86), 
195. 

Survey by G.S.I. In Bihar (XIll-
4.3.86), 129. 

GEORGIA INSTITUTE OF TECHNO-
LOGY: 

Collaboration witb Genrsis Institute 
ef Technology. U.S.A. (XVI-
244.86), 116. 

GEO-STATIONARY LAUNCH VEHI-
CLE STATION: 

Establisbment of G.S.L.V. at Valia-
mala. Kerala (XIfI-5.3.86), 51-
52. 

GHAZIPUR: 

Llnkiog Gbazipur with AIr (XIII-
27.2.86). 198·99. 

GHORA SAHAN RAILWAY STATION: 

Development of Gbora Saban Rail-
way Station (Nortb Eastern Rail. 
way). (XVI-24.4.86), 122-23. 

GHOSE, SHRI ATULYA : 

Obutuary Reference Deatb of Sbri 
(XVI-25.4.86), 1-2 • 

GHOSUNDA PROJECT: 

Gbosunda Irrigation Project (XVI-
17.4.86). 140-141. 

GIFTS: 

Gifts received by foreian aJCDcies 10 
India (XVII-7.5.86). 137-138. 

GIFT SCHEMES: 

Working of Gifts Schemes (XVIl-
29.4 .86), 36-37. 

GINGER: 

Price of GiDger (XIV~10.3.86). 312-
313. 

GIRLS: 

Cases of Abduction of Girls (XVI-
9.4.86), 116. 

Grant to Statos for Construction of 
Scheduled Cutl! Girls HOItel 
{XVI-9.4.86), 205. 



GLA$S INDUSTJ(,\' 

Creation' of furthe1' capacities ill 
01155 l~r)' (XV -11.4.86),.2%1. 

GLOBAL TENDERS: 

GI~I teader by NTPC for Satellte 
Earth Statioe Antenlla' (XV-
25.3.86), 127. 

OloQll TII!Qdora for Power OODCICatilla 
Equipmentl 'XVI-J5 .... 86). 194. 

Global Tender Notice fflt procarin, 
Technoloay for Te1ecommunlcallon 
Equipment (XIV-I 1.3.86), 170. 

GLUCOSE: 

AdmiolstrliDl of fuDiUI containlna- . 
tecl ,lucose to a Child (XVI-
17.4.86). 163. 

GOA: 
Admin:strativc Tribunal BCDA:b for 

Goa (XV - 2.4 86), 93. 

Ara under Forest cover io Ooa 
(XVI-9.4.86). 173-174. 

Central ISlillance for floodl to Goa,; 
Daman and Diu (XV-31.3.a6), 
163-6~. 

Central lllduslr~1 Security Force Uoil, 
in Goa (XVI-9.486), 174. 

Change in .truetore of Goa Admioi ... 
. tralive Tribunal (XVI-9.4.86), 63-
64. 

Division of GOI into two Rcvenue 
Districts (XV-2 4.86), 202. 

Domestic and foreian tourilll ill Goa 
(X VI -11.4.86), 2S8-S9. 

Development of Morek in W. Benpl 
and Goa as Tourist resorts (XV-
21.3.86). 139. 

Enbancemenl of Habla 10 and from 
Goa (XIV-13.3.86'. IIS-H>, 

Horticultural Crops in Goa. Damall 
aad Diu (XVI-21.4.86), 131-32. 

Now bridle over river Mandovi in 
Goa (Xl V -13.3.86), 89. 

Pcadioa cue. ·of Goa Freedom Flabte" 
(XIV-19,3.86}.76. 

PJaacMioll .(rubber la Goa (XVf-
1J 4.86), liS. 

Portraits of Farella Governot. lor 
Public Show in Goa (XV-J.4.86), 
58-59. 

Proare .. of CoMtruc:t;oa of Cotvale 
Bride in Goa (XVI-10.4.86), 
307. 

PIOPOAI for cODatruclioD of Yarti 
Niw .. in Goa (XV-21.3.8~). 119. 

ReHipt of foreip coatriballoni by 
Certaia conlulICtiqa ill Banplore 
Bibar A Goa (XVI-I 6.4. 86). 187. -
88. 

Seizure of ContrabaDd Oood. at 
Honda and Tlvim Near Go.O'Vll-
2.5 !.l6). 193. 

Separate Hiab Courl for Goa (XlIl-
4.3.86). 311-312. 

Selliu up. of' telepboae eachanle at 
Dlvar (Goa) (XIV-18.3.86). 79. 

S~Wl.od 10 Goa (XlY-12.3.86), 
!IO. 

Survey of Minerall I>epoaitl ia Goa 
(XIV-13.3.S6), 21S.21~. 

TrllMlation of Civil Code in Goa 
(XV-lS.3.86), 196. 

Transmilliion lower at Pao~ ill Ooa 
(XIV-JO,).86). 237-238, 

DEBA.TES 
DemaDd for a seamen Ilecruitilll Cln-

tr~ 10 (loa (Under Rule 377) (XV-
44.S6). )68. 

Need,to lolve lbe problem of miniD' 
rejects emaaalUla from IroD ore 
and hI_qaoele mines tn tbe ditt-
riet of Goa(Mauer,Ullder Rule 377) 
(Xm·-4.3.86). 599. 

GOA, DAMAN ADfU : 

AppoiallJl_t of J~ io Panaji 
BeDell of BombQ' Hitbt Court 
(XV-8.4.86), 184. 

Demand for creation of "-oats for 
AddhloDIII Dittrict Judeel for Goa 
Daman aM Diu (XV-2S,3.86), 
85. 



District induattie& 
Damao aod Diu 
273-74. 

tellrrea iaGoa, 
(XVI-IS.4.86), 

Industrial survey of 008. Daman lIod 
Diu (XVI-IS.4.86), 273. 

Industrial trrbunal and labour court 
for Goa, DatlHn aad Diu (XVI-
21.4.86), 238-39. 

Porluaueae laws and decrees In force 
in Goa, Daman .ndDiu (XVI-
23.4.86). 204-208. 

POlts of Civil Judges, ete. Goa, Daman 
and Diu (XV-8.4.86), 19-22. 

Postal delivery eentres in Goa, Damu 
and·Diu(XV-8.4.86), 183. 

Power .equiremCi:1I or Ooa, Daman 
and Diu (XV-8.4.86), 267, 

Remote aensinl survey of Ooa; Daman 
and Diu (XIV-19.3.86), 46-47. 

OOAT BREEDING: 

Special Plan to boost Goat'B~edini 
(XVI-21.486), 153. 

GOAT RESEARCH CENTRE (S) : 

Need to set up a researcb Ceotre at 
Kasaragod in Kerala for conduct-
in, researeb 00 goat reariDI (Under 
Role 377) (XIIl·--27.U6), 276. 

GODAR GAS PLANT(S) : 

Oobar las plants io Orissa (XVlI-
6.5.86). 203-204. 

IncentlvOl to Gobar Gas Centers 
(XVfl--6.5.86). 75. 

Tarlet fixed by K.V.I.C. for Gobar 
Gas in Mabarasbtra (XVIl-
294.86), 291-293. 

GODAVARI-KRISHNA BASIN: 

Drillin, of wells in Godavari-Krlshl,a 
Basio (XV-1.4.86), 212-13. 

Use of Godavari 
10:4'.86}. 143-44. 

OODOWNS: 

Waters (XVI-

CoilttnlGtion'of CiVit SUI'Pltes Geda-
ft. (XVI -25.4.86). 114. ' 
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Construction of Godowns by Private 
Parties for Hire by F.C.I. (XV-
4.4.86). 1·8. 

Construction of Godowns by Private 
Seetor for Increa.inl Storage Capa-
city (XVI-/J.4.86), 213-14. 

GOITRE: 

Goitre affected areas in Kerala (XVI-
17.4.86). 125-126. 

Persoos affected by Goitr. (XV-
27.3.86). 96-7. 

Suaestlon to declare Delbl as' 'Ioitre 
affected area (XVI-24.4.86), 1)9. 
60. 

Supply of lodised Salt for Eradication 
of Goitre disease in Bibar (XVI-
10.4.86), 94·95 

GOLD: 

Annual production and requirement 
of gold (XlV-17-3.86), 143_44. 

Closing of Bbarat Gold Mines al Kolar 
(XVII-28.4.81». 132. 

Curbing Gold Jewellery Trade (XVII-
2.5.&6), 239. 

Gold deposits found in Kndurkocha 
(XlII-4.3.86). 245·246. 

Gold found in village Karmatia. D's· 
trict Mongbyr (Bibar). (XIV-
10.3.86), 316. 

Gold in Government Treasury (XVI·-
25.4 86),186-87. 

Gold Slocks with Government (XVII-
2.5.86), 169-70. 

Measutes to Prevent Smuggling in 
Gold (XIV-7.3.86). 37-38. 

Price fixed for lold produced by Kdtar 
Gold Field' Mincs (Xl V -10.3.86), 
305. 

Proposal to levy fee for 
fresh licence to dea lers 
(XVI·--25.4.86). 175-76. 

issuse of 
in 10112 

Releasinl of Gold from Portuguese 
GOftra!l1ent (XV1-1 , .... 86). 14Q. 
41. 



· SmnuHua of Gold (XIV-7.3.86),I26 
n. 
(XIlI-21.2.86), 232-33. 

Steps to curb llleaal transactions in 
Bold jewellery (XVI-2S.4.86), 
248. 

GOLD MINES: 
Allocation for loperalioB Gold Mines 

in A.P. (XVI-21.4.86), 154-
5S. 

Diacovery of Gold Mi.nes (XlV-
10.3.86), 127-129. 

Gold Mines in Bihar (XVII-S.S.1!6), 
IS-19. 

GOLD ORNAMENTS: 

Allcaed Unaccounted Sales and Pur-
chase of Gold Ornaments by Jewel-
Ian (XVII-I.S.86), 280. 

GOLDEN TEMPLE: 

Pakistan Intol\ipnce Officer rcsidilll 
in Amrluar Golden Temple (XVI-
9.4.86), 63. 

GOLDSMITHS: 
Minimum F.e for issue of profcuiooal 

Certificate 10 Goldamith. (XV-
4.4.86), 75. 

GONDAL WORKSHOP: 

Out Turn Work done at Gondal 
Wortsbip in Saurashtra Rcaion 
(XVI-I74.86) 197·200. , 

GOODS TRAFFIC: 

Plan 10 increase more Gooda Traffic 
by impertin, Modem Frei,bl 
Boai~ (XV-3.4.86), 148-59. 

GOODS YARD: 

Coostrllction of Goods Yard at Abada 
S.F. Railway (XV-3.4.86),77.78. 

GORAICHPUR (U.P.): 

Openin. of Recruitment Centre at 
Gorakbpur (Xm-26.2.86I, 68. 

Settinc up of Thermal Power Plant at 
GOJ(.khpur (XV -1.4.86), 73-74. 

GOVERDSAN PARWAT: 

Proposed Mathura.Ahvar llallv.ay line 
passing tbroll8b Govrdbana Par"al 
(XVI-24.4.861, 232. 

GOVERNMENT ACCOMMODATION: 

AHotment ofaecommodalion 10 Cen-
tral Government Employees Consu· 
mer Cooperative Society. New 
Delhi (XIV··-10.3.86), 70·~·1. 

AllotmC!nt of Government Accommo-
dation to Employees in Bbubanes-
war and CuttKk (XV-2S.3.86). 
262·263. 

Allotment of Government accomoda· 
lion 10 employees of State Govern· 
mentl (XVlI-S.S.86). 160·62 

Allotment of Government accommo-
dation to private parues (XIV-
10.3.86). 281. 

Allolment of Accommodalion to Sub-
leUe Government employees 
(XVU-2lI.486),3S-37. 

Allotment of Government 
dation to the WaNS 
Government Servant. 
28.4.86), 70-71. 

aecommo-
of Retired 

(XVIl-

AlloUDeDt .of Government accommo· 
dation under ladi" pool (XVIl-
S.S.86), 73.74. 

Allotment of bou~OI to Government 
employees in Baqlllore ~XV1-

21.4.86), 28S; 

Allotment/vacallon of General Pool 
accommodation by members (XV-
7.4.86), 237·42. 

Allotment of Quarters at ChaQdiprb 
(XVI -23.4.86), 133-134 

ConltruCfion of GoverAment Quarters 
at Bhobaneshwar/Cuulck (XV-
31.3.86), 309 !O. 

Construction or . Houses lor Central 
Government .Employeel in West 
Bengal (XVH-23.4.86) 121-122. 

Construction o( boutes for Emp!o1ea 
In 1986-8.7 (XV-31.1.",,- 232. 
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Construction of quarters for employees 
of departments of Post and Tele-
commnnications :n Tamil Nadu 
(XV -1.4.86), 259-61. 

Construction of QUarters for Tele-
. communications Staff at Pbulbani in 

Orissa C~Vl-15.4.l!b). bO-SI. 

Dearth of Government accommoda-
tion in New Delhi (XIV-17.3.86), 
150-51. 

eviction of Government Accommoda-
tion (XVI-21.4.8b), 82-83. 

Ex-M. Ps occupying Government 
bon8alowsfOati (XVI-21.4.86), 
121-24. 

Housin, Projects fot Central Govern-
mont Employees (XVH-28.4.86), 
89. 

Licence fee of Government accommo-
dation (XV-24.3.86), 320-21. 

Provision of Houses at Concessional 
Rates. to Ciass I V Employees 
(XVII-28.4.86), 21. 

Quarters Constructed and released for 
Governmeot employees (XVl-
21.4.86). 256. 

Quarters for P & T employees in 
U.P. (XVII-6.5.86), 76..n. 

Realisation of water and 
bills for Government 
(XVlI-7.5.86), 246-247. 

electricity 
Quarters 

Residential Accommodation to Emp-
loyees of' Army Headquarters 
(XVI-J6.4.86). 47-48. 

Sub-letting of Government accommJ-
dation (XV-3I,3.86), 369-70 
(7.4 86), 86-87. 

Transfer of General Pool Accommoda. 
lion 10 etber Pools (XV-24.3.86), 
305·06. 

Vacation of Government accommoda-
tiOIl after superanuation (XV--
24.3.86), 135 136. 

Vacallon of Ooverllment by retired 
persalls (XVII-,s.5.86). 1~1-23. 

1· 

GOVT. BORROWING: 

Larae Scale fiorrowing (XV-2.4.86), 
210. 

GOVERNMENT BUILDING: 

Collapse of ,.aval Building in Bombay 
(XVIl-30.4.86). 9&-99. 

Con,truclion of Office Buildinp in 
Trans-Yamuna area (XV-24.3 86), 
189-90. 

Need for allocating funds under Plan 
expenditure for proper maintenance 
of Ooverrunenl buildings in various 
States (Under Rule 377) (XV-
21.3.86), 341-42. 

00VERNMENT DEPARTMENTS: 

Committee 10 review work of Depart-
ment of Employees (XVI-15.4;66), 
76-77. 

Common Recruitment rules in various 
Departmeots/Directorale of the 
Miaislry (XVI-23.4.86) 74, 

Computerisations programme for 
Inoome Tax Department (XIV-
19.3.86 . 124. 

Delay in timely supply of article- by 
DOS & D (XVI-25.4.86), 257·58. 

Examination for promotions to post 
of UDCs in Office of CPF Com-
misrioDer \XV-7.4.86), 91. 

Expansion of Costing and Economic 
Analysis Divisions (XV-1.4.86), 
109-10. 

Making of profits by jute mills supplied 
to DOS & D (XVI-25.4,86). 
195-97. 

GOVERNMENTS DEPARTMENT: 

Merger of departments of Sc:ienlific 
Research (XV-2.4.86), 142-143. 

Minimising fole of ElI.cisc Department 
(XVI-,.25.486), 73. 

Purchases made by DGS & D and 
. set up of Its Supply Missions abroad 
(XVI-1S.4.86), 198·9'J~ . 



Ilecommendations of workina aroup 
set up to aamlne Exp!oaivos Depart-
ment (XV-I.4.86), 97-98. 

lleauJariaatioD of aervicel of tempo-
raryex.Naval PenOllocl employed 
in Customa Marine Departmrnt 
(XVI-tl.486) 165-%. 

GOVERNMENT EMPLOYEES: 

Action against officers rlom WbOM 
custody classified informalion leaked 
(XVII-30.4.86), 131-32. 

CompcDllltion 10 fixed locome lI'0up 
lor 4ealin, purc:buiJIa power 01 
rupee (XllI-21.2.86). 29. 

ConapeAatOry Allow.ace to CcDual 
Govefnmen t Employees work in, In 
ctaaadiprh (XV-4.4.86), 164-65. 

Comprehensive Cadre Iltvlew (XVI-
15.4.86), 57-58. 

CemputcrisaUoa to improve elldeacy 
of Public ServaDts (XIV -12.3.86), 
58·59. 

D.A. loatamleDts to Central G~rn-
IIICllI Employ_ (XV-21.3.86), 
290-91. 

(XIIl-21.2.86), 32. 

D.A. to Ccbtral Ooveromnt Emp-
loyees (XVI-I 1.4.86). 70-76. 
(XV-21.l.86), IS7-138, 264-65. 

Dctermiuation of Muiority inlnclian 
Statistical Service (XV-2.4.86), 109. 

Eliaibility of Houle ReDt Allowance 
to Central Government Employees 
(XVII-l.'.86), 2S3. 

Emoluments of daily wa.. clerks 
(XVI-164.86}, 127-128. 

Fixation of leniorily amona direct 
Rcms and Depart_otal Promo-
t ... (XV-2.4.86), J09-IO. 

bercased Transfer Allowance for 
Governmenl ataff (XIV-14.3 86), 
274-75. 

£quafiaa'B' Gra"e CfUk. fa UDC 
Scale (XV-4.4.86), S4-SS. 

Ex aoUnation for promotions· to· post 
of UDC. In Office of cpfi Com· 
milsioner (XV-7.4.86). 91. 

Exlravaaant SpendiDl on FeltivilJea 
(XIII-21.2.86), S4. 

Family atation politln .. trXVI-16.4.86} 
139-40. 

FiIIlnl of ad hoc vacancies by Promo-
tions (XVI-16.4.86), 130. , 

House Buildl .. AdvaDce to Telecom 
employ_ in ·Ori ... (XV-8.4.86), 
162-64. 

IDCllltive to Ooverm.nont employees 
haviq one cblld (XVI~lO.4.86), 

98 

MedIcal expenses facility to retired 
OovernmeDt servants (XVl~24 4.86 
243-44. 

New proforma for Ch.acter Roll of 
Central Oovernment Employees 
(XV -2.4.86), ·103. 

Pay Scale of Junior Bnaincers in 
Aodman and Nicobar Island. 
(XV-31.3.86), 16-19. 

Pension to CoDtral OOYerDlllCnl Emp-
loyees (XVI-16.4.86), 216·17. 

Penoaal H.arinl to Employ_ before 
Imposition of Major Penalty (XVI-
9".86),140-141. 

Po.tina of busband and wife at one 
place (XVI-2S.4.86), 8081. 

Premature retirement aovabl by IASI 
IPS Officer, (XVII-7.!5.86), 

Promotion or J.E. in cpwn (XVI-
21.4.86), 2~6. 

Quanen coaluuctl!d and ... ,"ltd for 
Government flDPlOy_ (XVI-
21.4.86). lS6 

R_ida on Howes of OBicers (XVI-
9,4.86), 117. 

bide OIl HOllu. of OBicer. of Com-
merce Ministry (XV-·21.3 86).203, 

It.epresentatlona from Governmenl 
Employees of Nabe for payment of 
HCNIH 'A4II1tAllow.1iCe {XVI-
H. 4 .16~,; &3-114. 



ReacA'~ ud Irainedpool EmployeCl 
in P &. T Depptmlnt (XV -
8.4.8b), 285-86. 

Resideotial Acc.ommodatioD to Emp· 
loyees of Army Headquarters (XVl-
16.4.86). 47-48. 

Retrenohment of CCD'US workers in 
West Bengal (XVII-lOA 86). 158-59 

Revision of Rules Governiog Ceotral 
Government Employees (XIV-
123.116). 33. 

Rewards to Government Employees 
on Independence Day/Republic 
Day lXVII-7.5.86), 92-93. 

Same Station PostiDi for Couples· in 
Governmenl eervice (XVIl-30.4.86) 
184. 

Sche"" to familiarise tbe Central Go-
vernment Officials witb Modem 
Management (XIV-19.3.86). 104-05. 

Sendioll retired officials abroad by 
TFAl (XVI-2S.4.86), 105-106. 

Special allowaoces to employees serving 
in Adivasi Areas (X1I1-25.2.86), 
173·176. 

Special facilities for women employee. 
(XVll-30 4.8(;).66-68. 

State-wise break-up of Secretaries and 
Additional Secrelaries at tbe Centre 
(XV I -16.4.86), 84.88. 

Steps to ulilise full wor",ol capacity 
of Government savantl (XVI-
16,4.86), 116-17. 

Study of efficiency of employees of 
Public Scclor vis-a-vi~ Government 
Employees lXIV-I2.3.86}, 163. . 

Tbreat to officials by Business Houles 
rlided (XV --:-21.3.86). 23S.36. 

Tran.fer of surplus work of audit from 
Abmedabad to Raj"ot (XIV-
14.3.86), 168-69. 

Withdrawal of Allotment of GOVCln-
I1lCnt Accommodation from Emp-
10)'les 011/Dilll- House io Deilli 
(XVlI-28.4.86). 92·93. 
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DEBATES 
M .. ,urlD8 needed to root out corrup-

tion from amongst tbe Government 
employ_ (l'oder RuleJ77) (XVII •• 
30.4.8(i). 249·50. 

GOVERNMENT EXPENDITURE: 

Central expenditure for 1986-87 (XIV-
!4.3.86). 176-77. 

Red\lction of w8lteful expeJlditure 
(XV-21.3.86), 88-99. 

GOVERNMENT MEDICAL STORE 
DBPOT: 

Cad mach Double Rotary machioe and 
Colfiod mill for GOVemmetlt Medical 
Store DepOl, Madr., (XVI-17.4.86 
170. 

Proposal for modernising factory of 
Government Mrdical Store Depot. 
Madr .. (XYI-17.4.86). 169. 

Rcpresentatioo to mClle biolOlical lab 
Animal Houae with Govt. 
MediQ81 Store Depot, Madra 
(XVI-l 7.4.86), 170-171. 

GOVERNMENT OPFJCES : 

Austerily in Government Departments 
(XIII-21.2.861. 172-73. 

Bifurcation of Pow Telegraphs 
Department (XVII-29.4.86). 253-55 

Extension of Family Peasion StlMme 
(or employses of Central Govern. 
ment Establishments (XVIJ -7.5.86), 
64-65. 

Leakale of Secret Information tbrough 
ulCd Slnlle Strike Carbon Tapee 
(XVI- 9.4.86), 101. 

Privalisation of Security and Clcaniq 
arrangements in Government Offices 
(XVI-23.4.86),22-27, 

Processing of Enemy property claiml 
by Office of Custodian of Enemy 
Property (XV-4.4.86). 169-70. 

ReplKriatiol1of litaft' of CDA Meerut 
to Cbeodiprh (XVl-9.4.86), 43-44. 



SUBJECT1lQ)EX 

Report of Department of PersoDnel 
and Admlnisrrative RerortDI on 
DGS &. D (XY-4.4.86), 149-S3. 

Revenue earned aDd eltpclnditllre incur-
red by Calicut and CocbiD Passport 
Offices (XVI·_·9.4.86). 188. 

Separation of Telegrapbs Department 
from Postal Department (XV-
25-3-86), 185-186. 

Sbifting of Central Government Offices 
from Delbi (XV-31 3 86). 246-7. 

Sblfting of GoverDlJlent omen outside 
DeIhl (XIV-IO 3.86),278-280. 

State-wise brcaek-up of Scc:retariea aDd 
Additional SC(:rcterieli at the CeDtre 
lXVI-16.4.86), 84-88. 

Up-gradation of Remote SensiDI 
AceDc), (XVI -9.4.86), 142-143. 

Use of Coir Mals instead of Woolen 
Carpets iD Government Office. 
(XV -25.3.86), 221-222. 

GOVERNMENT OFFICERS: 

Compcnsat:OD paid to departmeDts of 
Otfrc.:n killed m Indian Embauics 
(XVI-23.4.86), 162. 

GOVERNMENT POSTS; 

BaD 00 flllini up of ~ost, aod crcalion 
of New Posts (XIV-lS.3.86). 122. 

Deputatioo to ex..cadre posts (XVU-
30.4.86), 95. 

Lcsislation for reservation of jobs for 
bandicappe.d (XVII-30.4.1l6), 159-
60. 

Vacant Posts io AIR (XV--7.4.86), 
234-35. 

Vacanl posts of AssII. EDg'oeers io 
C.P.W.D. (XV-7.4.86), 191-92. 

Vacaul-posts of Prolramme Cadre in 
AIR lXV-7- .. tl6) 236. 

DEIJATES 

Demand for liftioa ban 00 fillina up 
exiltjol vacancies aDd creation of 
new POitl in the P '" T Departm~nl 
(Under Rule 377)(XIU-3.3.86), 212. 

Need 10 fiD up tbe hlerYatJoD quota 
forScbec:luled Castes aDd Scbedulec:l 
Tribes candid,te. in Go .. rDmetlt 
Service 10 Iroup '0' post. (Under 
Rule 377) (XVI-17.4.86), 233.34. 

GOVT. RULES : 

Challle in Rules lor IPS (XV-2.4.86), 

GOVERNMENT SeRVICES:: 

Proposal 10 caise aae limit for Ceotral 
Governmenl Service. (XIII-,.4.86). 
36. 

Review of Or,aoisatioo or Central 
Senoices (XV--2.4.861, 214. 

GOVT. SUBSIDY; 

AmOuDt spent 00 subsidy In variolll 
Sectors (XV-21.3.86), 204-205. 

Central Subsidy Scheme of lupplyina 
wheat aad rice for trlbals.lo Aodbra 
Pradesb (XV-21.3.86), 130-132. 

GOVERNMENT TREASURY: 

Gold in Governmeot Tre&IW')' 
(XVI-25.4.861. 186-87. 

GOVERNMENT WORKING: 

Causes for Delaf In Docisioo-makin& 
eXV-l 4.86), 195·96. 

.GOVINDGARH BAGWAR RLY LINE: 

Survey and Conslru<:tioo or Satna-
Rlwaand Govillclprh-Bapar IUy. 
lioe (XVI-17.4.86), 137. 

GRAIN: 

Shorlaae or Ground Dul and Gram 
Seeds (XV--7.4.86). 12·18. 

GRANITE: 

Llctnce to lohn Mayers GraDite W. 
for Graoil. PrOCCllln, Plant at 
SulJarpel io Nellore District (XV-
25.3.86) 116-91. 

GRANTS AND AIDS: 
Centra' A.slltanco for 'DR. P.V. 

MaDdUk Memorial HOSpital' (XV-
3.4.86). 169-70. 

Centra" •• tlataaoe forimaa'ioD In 
Trml Sub-PI .. Area 0'111-6.3.86). 
151-152. 
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Contracts and Irants for development 
of Electronics Products (XV-
2.4.86), 89·92. 

External Assisiance for projecls in 
• Kenla (Xm-6.3.86), 1()()"IOI. 

Grants to Research centres by Indian 
Council of Social Sciences Researcb 
(X1II-6.3.86), 103-108. 

Grlbta to weaker .eclion for conltruc-
lion of bouses (XV-24.3.86), 187-
88. 

GRAPHITE ELECTRODES: 

'" (XVU-2.S.87). 252. 

Export of Grapbite Elcclrodes· (XVII-
6.5,86), 78. 

GRATUITY BOARD: 
Settinl Uti of Gratuity Board (XIV-

17.3.86),42. 
GREEN LAND: 

. Green land in Hari Napar and Maya-
pvrl (XVI-2l.4.86), 119. 

GREEN CARD FACILITY : 

Facility of Grccn Cards (XIlI-6.3.86). 
141-42. 

GREEN CENTRAL TRIPS: 
Proposal for arecn Central trips on 

all National HilhwltYs (XVI-
17.4.86), 139, 

GREEN REVOLUTION: 

Green Revolution in Dry Land areas 
(XIV-17.3.86), m. 

SecoDd Green Revolution (XV-t 7.4.86). 117. 

r GRID: 
t ResiDual Grid of Telecasting (XVII-

28.4.86). 174.175. 

GRtEVANCES CELL: 
Grievances Cell ill Staff Selection 

Commission (XIV-19.3.86). 143·144. 

GRINDLA YS BANKS: 
Non.traDuction of ordinary Ba1lkiDI 

Busincss by calcutta-baNd branches 
of Grind'.ys Bauk (XVI-l 1.4.86). 

~ 61. 

"Oilic!tion of Map· ExclidiDg J and 
K by National and Grindleys Bank 
(XVII-2.5.86), 282-84. 

GROSS NATIONAL PRODUCT: 

Indian's Gross National Product and 
Grosl National IDcome (XVI-

.16.4,86), 221-24. 

GROUNDNUT: 

Decline in Export of band-picked 
grou'ldnut (XVI-2S.4.86). 144-145. 

Export of Ground Dut and Oilcakel 
(XIV-7.3.86),47-48. 

Failure of aroundnut crop in Saura-
mtra (XVI-21.4.86). 7-10. 

Sbortaae of Oroundnut and Gram 
Seeds (XV-7.4.86), 12-18. 

GROUND WATER: 

Aerial Survey of ground water resour-
ces of Bihar (XVI-10.4.86). 138. 

Steps taken to arrest recession of 
ground water level (XIV-13.3.86), 
161. 

GROUP HOUSING SOCIETIES : 

Financial assistaace by HUDCO to 
Group Housinl Societies (XV-
24.3.86), 136-144. 

GROWTH CENTRES: 

Industrial growth centres for balanced 
regional develOpMent (XVII-
6.5.86). 99-101. 

GROWTH RA. TE : 

Deceleration of growtb rate in Iadus-
trial Production (XIII-2S.2.86), 
195·96: 

PercentaJe Growth rate in the sixtb 
and Seventb Five year Plan (XV-
2.4.86). 83·84. 

GUAAND MONOBARPUR : 

Iron ore stockswitb HSW mines at 
Gua and Monobarpur (XIV-
10.3.86), 241·42. 

GUERILLA PROBLEM: 
Talk.s with Sbri Laldenp in Guerilla 

pro"lem (XVI-23 4.86). 85. 
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GUERILLA WARFANE INSTITUTE: 

Setting up of Institute of Guerilla 
warflDe by Pak at Ailbad (XVl-
2.H.86). 1SO-181. 

GOVT. HOUSES : 

Housing of foreign dianltariH in 
Hyderabad House (XVI-9.4.86>, 87. 

GUIARAT: 

Allotment of walons for Trao,porta-
tll;Jn of Salt. Coal and Fertilizer. to 
Gujarat during 1985-86 (XVI-
17.4.86). Iso. 82. 

Allotment of walonl for transportation 
of aalt from Gujarat (XVI-
17.4.86), 184-185. 

Central assistance to Gujlrat towards 
NMEP (XV-31.3.8(,), 141-44. 

Clearance of poooer atDoration project. 
or Gujarat (XIV-IB.3.86), 2.15. 

Closure of Textiles Mills in Gujarat 
(XIII-·2S.1.8f.), 190.91. 

Coal Slurry PineUne Project in 
Gujarat (XIV-1S.3,86). 21~·216. 

Communication Facility in Gujarat 
(XVI-lS.4.86),9M8. 

Complaints agllin't officials of MIs. 
IndIan Petrochemicals Limited. 
Baroda (XVII -29.4.86). 217·218. 

Convenion of Metre Guale to Broad 
Gauge line in Saurashtra Rqioll 
of Gujarat (XIV-·-20.H6), 57·58. 

Demand fer b~nch of Higb Court in 
Sauraahtr. (XV-2S.3.86). ISS. 

Drougbt in Gujarat (XV--7.4.86), 
198.99. 

Electronic Indultry in Guiarat lXVJI-
30.4.86). 158. 

FJoancil1 Auist.n.;e to Guj1Irat for 
Drinking W.ler Supply Scheme 
(XfV-17.3.86), 311-40. 

Funclionin, of Kandla Tbermal POlller 
Station in Gujarat (XV-25.3.S6). 
100. 

Olut of CoUQ11 in Gujlrat (,XVl-
11.4.86), 141. 

Haro ... ln, wind enulY in Oujuat 
Ind Tamil Nadu (XV-8.4 86), 
167·68. 

Hydro-EIoctric: Proj«, uDder C"nltru-
c:tion In Gujuat (XV-25.3.86), 
2.SS-57. 

Import of power &cneratina mac:hinuy 
public: lector units in Guj.rat (XV--
1.4.116), 219-20. 

Increase in allocation of SKO to 
Gujarat (XIII--4.3.86). 398-400. 

Iolearated Rur,,' EnerlY ('.entres at 
Khandia (Guj.rat)·(XIV-ll.3.86), 
184-85. 

Invit.tion to Emilr.nt Indians in 
Gulf for Investment in Rajulban 
and Gujarat (XVII-2.S.86), 112. 

LPG, Project al Bhatpore near Surat 
in Gujarat (XVII-6.S.86), 51·52. 

Loolln, of Bank of India. Navar.lII· 
pura Brancb. Abmedabad (XVI-
25.4.86), 181-84. 

Low Power T.V. Transmitter ror 
Veraval in Gujarat (XV-7.4.86). 
63-64. 

Mlnulacturin. 01 Dfailal Electronic: 
Telephone ExcblD&Ol in Oujlrat 
(XV-2.5.3.86). 148. 

Mic:ro .... vc: link bel ween Veraval Ind 
Una in Gujarat (XV-I.4.86), 219. 

Mininl of Coal Deposill in Oujarat 
(XV-·-I.-4.86),I23. 

Mo('erni<8Iion of Telepbone Services 
in GUJarat (Xllf-25.2.86). 26()..264. 

New Electronic Telephone Exchanael 
in Guj.rat (XIV-.. 18.3.86), 213.2i6. 

New Telex Ind Telephone Connections 
in Ouj,ral (XIII-25.2.86). 133·134. 

Non'lvail,bllity of PI,lron in Guj.rat 
(XV-7.3.86), 99·100. 

Oil drillinl In Gujerat (XV-1.4.86), 
243-44. 

011 drilling in Kbambat area,Gujarat 
(XIV-IU 86), ll1-12. 

Oil Exploration in Saurubtra (XV-
25.3.86). 154. 
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Oil Production from Bombay High 
and Gujarat Pie Ids (XIIl-
25.2.86), 132-133. 

Oldest Manuscript found in GUJarat 
(XV-27.3.86), 113-14. 

Opening of Sub-Post Offices in Gujarat 
(XVI-15.4.86),86. 

Payment to 'Gujarat towards Sardar 
Sarovar Project (XIIl-27.2.86), 
133. 

Petro-Cbemical Project near Hajira 
(XV-2S.386). 229-30. 

Power sbortage' in Karnataka and 
Glljarat States (XI1l-2S.2.86), 
95-96. 

Purchase of cotton by Collon Cor-
poration of India in Gujara! (XIII-
28.2.86). 106-7. 

kaids conducled in Gujarat (XIIl-
21.2.86), 171-72. 

Rate of populalion growth in India 
and Gujarat (XV -31.3.86), 198-99. 

Rebabilitation of Sick Industrial Units 
in Gl\.iarat and Maharashtra (XV-
4.4.86), 123. 

Remunerative Price for Agricultural 
Produce in Gujarat (XVI-21.4.86), 
62-63. 

Renewal of Railway Track in Gujara! 
(XlII--· 27 .2.86), 240-41. 

Requests for starting Ferry Service on 
Mandvi-Okha Route in Gujarat 
(XllI-6.3.86), 197-98. 

Residential Scbools for SC and ST 
girls in Gujarat (XVI -9.4.86), 41. 

Review of Maharashtra and Gujarat 
Flectricity Boards (XIII -4.3.86), 
384-8S. 

Revision or Royally on Petroleum 
and Crude Oil given to Gujarat 
(XHI-4.3.86), 573-74. 

Salinity in Saurasbtra region of 
Gujarat (XIV_10.3.86), 66-67. 

Scarcity of kerosene in Gujarat 
(XIV-II.3.86).98. 

Setting up of LPG Plants In Guja,a! 
and And bra Pradesh (XVlI-
29.4.86), 241-42. 

Setting up of Super Thermal Power 
Station in Gujarat (XV-2S.3.86). 
180-87. 

Setting up of TV Centres in G,ujarat 
(XIV-17.3 86), 132 

Sbortage of LPG in Saurashtra (XV-
25.3.86), 50. 

Sbortfall between Demand and Avail-
ability of Power in different Zones 
aDd In Gujaral (XVlI-29.4.86), 
103-5. 

Sbort Supply of Wagons ror Trans' 
portat;on of Salt at Surendraoagar 
Slation (XVI-24.4.86), 86-87. 

Smuggling in GUJarat (XIII-2B.2 86). 
192-93. 

Supply of Gas to Fertilizer. Factories 
in Hajira and Anklesbwar in 
Gujarat (XIII-2S.2.8o), 258-59. 

Supply or Kerosene to Gujarat (XV-
8.4.86). 124-25. 

Supply of sub-slandard life saving 
drugs to hospitals in Gujaeat 
(XVI-I0.4.86), 31 ~.20. 

Supply of water through Railways in 
famine bit areas of Gujarat (XIV-
13.3.86), 108. 

Telephone racilities in vqlage of 
Gujarnt (XrV·-IS,3.86), 102·3. 

Time bound programme to solve 
wl!ter Problems of Gujarat and 
Maharashtra (XVI-17.4.86), 97. 

Waiting list of LPG connections in 
Gujarat (XilI-4.3.86), 561-62. 

Water scarcity in Gujarat (XIn-
6.3.86), 109-10. 

DEBATES 

Need for remedial measures in ord~r 
to roecol tbe severe drought situa-
lion in Gujafat (Under Rule 377) 
(Xm-2S.2 86). 364-65, 



Need to t.ke m6asures to safeguard 
tbe inter~. of cottnn II'OWUS of 
Gujarat (Under Rule 371) (XIV-
12.3.86), ~..()8. 

Seuina up of a CoaImittee to look 
into the ariev.ncea of small fisber· 
IDeD in Kutch, Maud"i and 
BudresbwlU' distrk:ta of Gujaral 
(Under Rule 377) (XIV-I1.3.lI6). 
264. 

GUJARAT REFINERY: 

DebouleDeckina of distillatioD urull 
of Gujerat Refinery (XVI1--6.S.86), 
125·26. 

Gtn.F COUNTRI ES : 

AII'ccment between India and Gulf 
countries for employment of Indi.n 
workers (XIIl-4.3.86), 107. 

AmouDt charled 
seeurs by 
Employers 
218.19. 

from Indian Job 
Gulf Countries 

(XVII-7.S 86), 

COIIlplaiDU agaiost Indiao Embassies 
in Gulf countries (XVII-7.S.86). 
133. 

Export of Cardamom to GuU COIIO. 
trica (XlII-21.2.86), 209-10. 

lndi.os iD j_ill of lull countries 
(XYII-7.S.86). 1()().()4. 

Iodin Workers in Gulf Cuuntries 
(XllI--4.3.86). 127. 

Indian workers SCDt to Gulf countries 
by Private aecDcica (XIV--IO.3.86). 
279-81. 

MalayaJam kDowinJ Officers.ln Indian 
Emba,sies in Gulf Countria 
(XVI-16.4.86). 149. 

ReductioD 'n Air Fare 10 Gulf Seclor 
(><111--6.3.86). 143. 

Security deposits by worltert takinl 
jobs abroad (XV-7.4.86).16667. 

Treatment o.r womeo wOlllina in Gulf 
cOUD~iCl u slavel (XV-2.4.86), 
110. 

DEBATES 

,,"ccd to a!tract more foreign tourists 
to India particularly from Middle· 
Easter. Gulf and Soutb Eastern 
countries (Under Rule 3"7), (XIV-
12.3.86), 211. 

GULF FLIGHTS: 

NOD.availabillty of caterina personnel 
in Air India fiillbll to Gulf (XVI--
17.4.86). 189·90. 

Poor quality food .upplied in Gulf 
bound flights (XVI-17.4.86). 
188-89. 

GULF OF KUTCH: 

Tidal PrOject io Gulf of Kutcb (XIV-
11.3.86). 191·92. 

GULF PASSENGERS: 

Air India's iDcome from Gulf passen· 
lers (XVI-17.4.86), 184. 

GUNA FERTILIZERS PLANT: 

FuDCtioning of GaDa Fertilizers Plant, 
Madbya Pradesb (XVII-S.S.86). 
IS3·54. 

GUNTUR MACHERLA RAIL LINE: 

Conversion cf Gunlur Machella Rail 
Line into Broad Ga. tSoulh 
Central Railway) (XVI-17.4.86), 
108. 

GUPTA CABLES PRIVATE LTD: 

Tax Evasion by 'MIs Gupta Cables 
Privat.CI Limlled Bbubanubwar 
(XVII-2.S 86). 55-56. 

GURGOAN: 

MaJpracties by LPG • ...,t8 in Gurpo 
(HaryaDa) (XI V -11.3.8~). 68-69. 

GWALlOR RAYON: 

Closure of Gwalior Rayon. factory, 
CaUcut <XIY ... 7.3116). l(iO. 

GYPSUM: 

Productklo of Gypsum (XV-3I,3.86). 
21S. 
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H.B.l. PIPELINE: 

Aero-derivative Enaines for H.B.l. 
Gas Pipeline Project (XV-8.4.86), 
202. 

MI.ulacture, of pipelines needed for 
BH} pipeline project by Indian 
manufacturers (XVIl-6.5.86), 137-
38. 

World Bank Offer to finaoce Cons-
truction o(HBl Pipeline (XV-
25. 1.86), 222. 

DEBATES 

Award of contrut for the HBI Gas 
Pipeline St. (XV -7.4.86), 253-54. 

HAILSTORMS: 

Damage caused due to ctcent hail-
storm in Uldharbha region in 
Maharashlra and need 10 provide 
neccasary relief to the people (Under 
Rule 377) (X 1lI-26. 2. 86), 289. 

Need to extend relief to popolc affected 
by bailstorm in Mooteswar. Pur-
ba5tbal and NaBda,bat blocks of 
Kaloa subdlvi.ioo in West Bengal 
(Under Rule 371) (XVI -244.86), 
297. 

Need to give financial assislance 10 Ibe 
farmers of Punjab whose crops bave 
been damaged in tbe Tecent bail· 

. storms (Under Rule 377) (XV-
25.386), 30t. 

Need to provide financial a~sistasce to 
the farmers affected by bailstorm 
In Morena district of Madhya 
Pradesb (Under Rule 371) (XIII-
27.2.86), 275-76. 

HAJ PILGRIMAGE: 

Application for Hai Passales from Sca 
Pilarims from Bibar (XVI-9.4,;86), 
103·104. 

DEBATES 

Need to increase tbe number of ships 
for Haj Pilarim. and provide sub· 
lidy to tbe pilgrims travellin, by 
air (Under Rule 377) lX~ -25.3.86), 
299-300. 

Haj Traffic (XV -27.3.86), 92-1. 

HALDIA COMPLEX: 

Commercial 
Fertilizer 
338-9. 

Production in Haldia 
Project (XV-3L3.86), 

Expansion of Haldia Refinery (XV-
8.4.86). 258-59. 

Expansion of Haldia Refinery (XV-
25.3.86), 156. 

Haldia·Baraupi pipekae in Reniganj 
Coalfield (West Benaal) (XlU-
4.3.86). 543 

Impro,vement in telephone system 'of 
Haldia Ind\lstrial Area (XIV-
11.3.86),115-16. 

Oil Reserve for Haldi. Refinery (XV-
8.4.86), 227. 

RevalllPiog of Hald.ia Refinery (XV-
25,3.86), 155·156. 

Setling up of Pdro-cbemill&l complex 
at Haldia (XIIJ-4.3.86), 34-35. 

Ship rePairinl Complex at Haldia 
(XVI--JO.4.86), 3·7. 

Transfer leiter of IDtent regardinl 
Haldia Petro·Cbcmi\:ll1 project from 
West-Bengal Industrial Development 
Corporation to Hald;a Petro 
chtmical limiled (XV-IA.8S), 
288·89. 

HALF AN HOUR D1SCUSSION(S) : 

Guidelines to Siaies on Family Plann. 
ing (XVI-23.4.86), 382.400. 

Irrigation Projects Awaiting Clearanco 
(XVlJ·-2S.4 86). 4IS.40. 

Manaaeruent of Foodgrains by tbe 
Food CorporatioD of Iodia (XVI-
17.4.86), 350-69. 

Power Requirement of RajasthaD 
(XIV--20.3.86), 299-314. 

TeChnology Mission for Drioklas 
Water (XVII-2.5.86), 389-412. 

HALLEY'S COMET: 

EJfect of Halley' Comet on Earth 
(XVI-2.4M). 36-37. 



DEBATES 

Need to study tbe effects of Halley', 
Comet on lodlan Climate (Under 
Rule 3n) (XIV-l7.3.86), 228-29. 

HANDICAPPED PERSONS: 

A,encies for Welfare of Handicapped 
In tbe capital (XVI-9.4.86). 95-
97. 

Assistance to Handicapped (X VII-
30.4.86). 52·53. 

AuistaDce to Handicapped by Com· 
mercial Banke (XVI-25.4.86). 51. 

CeAtral assistaoc:e to Tripura for 
Welfare of Handicapped (XlIl-
5.3.86). 122. 

Free railway paSSCS to blinds (XV-
3.4.86). 141. 

Indo-US Collaborative Project for the 
Welfare of Handicapped (XVI-
16.4.86) 72·73. 

IDltitutioas for Welfare of Handicap-
ped (XIII-26.2.86). 1 .. 6. 

Intqrated Ed_tion for Disabled 
(XVI-IO .... 86). 276-n. 

Legislation for reservation of jobs for 
bandicapped (XVIl-30.486). 159. 
60. 

Number of Deaf io tbe Country (XV-
2.4.86). 23S·2.iS. 

Number of uoemployed haodicapped 
(XVI-1M 86). 47. 

Preference in allotment of telepbone 
connection to bandicapped penon. 
(XVII-6.S.86), 186-89. 

Public telepbone booth. manned by 
handicapped persona in Bao,alore 

{XIV-IJ.386}. 188-89. 

Ileaervation for Handicapped persons 
(XVI-n.4 86). 70. 

Reservation of Jobs for Handicapped 
Penon. (XVIl-294.86). 263. 

Restoration of cooc:eeaioo to DJ_bled 
ell-servicemen by Banka (XIV-
14.3.86). 123·24. 

Sottln, up of tecbnlcal CClntrea tor 
welare of handicapped {XVI-
16.4.86}.65·66. 

Special Can for Disabled (XIIl-
8.3.86). 182-83. 

Special .cherne for education of dlsab. 
led persons (XIII-6.3.86). 127·128. 

Survey to know tbe Pbys:cally Handi· 
capecl (XV-2.4.86), 241·242. 

Voluntary Or,anisalions for Welfare 
of Haodicapped (XVII-30.4.86). 
168·69. 

Voluotary Orpniaations for tbe Wei. ~ 
(are of MeDIally Retarded (XVl- • 
16.4.86). J 6-24. 

DEBATE'S 

Need to look inlo tbe .catin, afrcOlo-
menta made for bandicapped candi-
dates appearing in tbe Dankin, 
Service R«uitlllent Board Exami. 
nation beld in Banaalore rUndor 
Rule ~77) (XIV-19.3.86). 187.88. 

HANDICRAFTS: 

Export of handicrafts (XIII-21.2.86). 
47. 

Production and export of bandicraft. 
(XVI-2S.4.86). 231-36. 

Protection to Haodicraft Centres pro-
duct. against bi,b rechnolo" pro-

duct. (XIII-26 2.86). 14~.146. 

HANDLOO\1S : 

Allocation of funds fOI development 
of band loom in Aodbra Pradesb 
(XIV-7.386). 175-80. 

Articles Reserved for Exclusive pio-
duction by Handloom Industry 
(XIlI-21.2,86). lS8-59. 

Development of HaDdloom industr)' 
(XIV-14.3.86), JOJ.)03. 

Effect. of New Textile Polky on Hand-
loom Weavers (XIII-28.2.86)~ 91· 
92. 

Export 01 Handloom. (XV - 21.3.86). 
231-39. 
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Export of handlooms and Textiles 
(XIV-14.3.86).38-40. 

Eltport of Handloom and Textile pro-
ducU (XV-4.4.S6). 82-84. 

E"port of bandloQm products (XIII-
28.2.86).44-46. 

Financial allocation to Kerala Hand. 
loom Development Corporation 
(XVI-2S.486). 168. 

Financia I grant to North Eastern 
Council for Development of Hand-
loom Industries (XIlI-2U.86). 33-
34. 

Formulation of Scheme for Poor 
. H3ndloom Weaver. (XIII-28.2.86), 

203·204. . 

Housin8 scheme for hllndloom weavers 
of Kerala (XVI-2S.4.86), 241. 

Intensive Handloom Devlopment 
Project for Hill Areas of U.P. 
(XIlI-28.2.8.·), 154_5S. 

Items for Production in Handloom 
Sector (XVI- 25.4.86). 7-12. 

Measurel for upliftment of bandloom 
__ avers io Bibar and Uttar Pradesb 
(XIV-7.3.86),95.96. 

Modernisation of Handloodm Sector 
(XIV-14.3.86). 263. 

New Stratogy for Eltport of Hand-
loom lXV-2\.3 86), 99. 

Outlay for Development of Handloom 
Sector during Seventb Plan (XVI-
11.4.86), 203·205. 

Production and exports of Handloom 
and other garments (XV-21.3.86). 
217·19. 

Re-imbur~ement on rebate on sale of 
baodl"onl clotb in Kerala (X1V-
7.3.86), 56. 

Reservation of certain items for ex-
clulliivo production by Hand loom 
Sector (XVI--2S.4.86). 299-301. 

Sale of Handloorn Cloth at Controlled 
Price (XIII-2L2.86). 179. 

Steps taken for modernisation 01 
handloom induatry (XIV-14.3.S,> 
147-48. • 

Supply of more controlled cloth by 
bandlo~m soc tor and ita impact OR 
hand'oom Industry (XIV-7.l.86). 
92. 

Transfer of productioD of Janata cloth 
to tbe Handloom Soctor (XIV-
14.3.86), 166-67. 

Working and Iivin, condftions 01 
Fishermen and Handloom Woeven 
(XIII-43.86). 295. 

HARBOUR(S) : 

Demand for immediate mealures for 
resumptlon of work at tbe sassoon 
Dock Fisbing Harbour. Bombay 
(Under Rule 377) (XIV-13.3.86), 
300-301. 

HARDWAR: 

Cleaning of Gan,a for Knmbh Mela 
at Hardwar (XIlI-S.3.86). 40-41. 

Environmental Drive at Hardwar 
(XVI-23.4.86), 1-3. 

HARUANS: 

Demand for Streamlining proceduro 
for grant.nll loaol to tbe educated 
unemployed Harlian youth and 

. otber in Sri Ganganqar district of 
Rajasthan (Under Rule 377) (XV-
8.4.86), 302-303. 

Re(lular payment of rent or allotment 
of alterDative land to the landless 
Harijaos aDd refuaees whose lands 
bave been acquired for construction 
of a defence channel in Jammu 
district of J and K (Under Rule 377) 
(XVl-9.4.86). 222·23. 

HARYANA: 
Accumulation nf foodgrains stocks in 

punjab and Haryana (XV-4.4.86), 
156·57. 

Amount allocated to Haryana for 
social welfare schemes (XIV-
12.3.86). 101·102. 

Annual Plan for Haryana for 1986-87 
lXVI-16.4.86). 74-76. 
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Atomic 'Powor Statioo in Haryana 
(XVI-9.4A16), t.35.136. 

Connecling Dis.trict Headquarters of 
Haryana by S;T.D. Sy.tem (XIlI-
25..2..86), 225-227. 

onstrnction of ovcrbridgc on Railway 
linc In Soncpat (XIII-6.3 86). 108. 

Dealers (or Maruti Car in liaryana 
(XVI-·15.4.S6), 101. 

Development of Allfobn in Haryaoa aa 
a Tourist Centre (XVI-24.4.86) 
12S-129. 

Development of Energy in Haryana 
(XIV-lS.3.86), 144-145. 

Development of ttlecommutrication 
system in HaryaD1l (XIIl-'2S.286), 
217·222. 

Disputc between Haryana and Punjab 
regarding Cb.ndigarh (XV-2 4,86), 
38. 

Elecrroalic: Industry in Har)'ana 
(XVI-16;4.86), 133-34. 

Un1ciDg of Cbarltbtd.driwitb Rolltalt 
by S.T.D. (XV-15:3,86), 209. 

Mini Telepoone Exchanges in Hn)'8D8 
(XlII 15.2.86), 9')·100. 

New Post Offices In Punjab and 
Haryana durin. 1986 (XV-J .4.86), 
134-35. 

Opening of brane_of nationalised 
banks in Haryana (XIV-14.3.86), 
258-59. 
(XV-4.4.86), 125. 

Opening of new Posl and Telqrapb 
Offices in Haryana (X V -8.4.86). 
219-20. 

Opening of new Po" Officel in Hary. 
ana (XIV-18.3.86). 14~. 

Opening of telephone elIchaoaes 
10 Haryana (XV-8.4.86). 218-19. 

Promotion of TourillTl in Haryana 
(XIV-7.3.86), 16-19. 

Purchase of 'pa~ III Hary ... atJd 
PUnjab ,XIV- 14.3 86), 180-81, 

Resumption of traia. c:ancellcd 10 
Punjab and Haryaaa (XlV-13,3.86) 
1 '6-. 

Sollinl price of L.P.G. at GUtpOD 
(XV-25.J.86).77.78, 

Separale Telecom aad Portal Circlet 
for Himacbal Pradesh. Paojab alld 
Harya1la (XlII -25 .2.86),35-36. 

Scttllll up of Flour Mill. in Har;aua 
(XV-21.3.86). 311. 

Settilll up of St .. 1 Plant at MobiAdcr· 
prll (Ha,yana) XIU-4.l.86), 132. 

Sbor18ae of raw material in eel 
Cement Factory at Cbarklll Dadri 
(Baryaua) (XIII..-4.3.86). 531. 

Submission 0; falslt cerllfic:ale. fa ItPF 
ComlDissioHr of Huyana (XVI-
21.4.86), 110. 

SUW!, of bRleta to Re-rollio& Mill. iD 
Puaiab aod Har,.. (XV-Z4.3.86). 
173. 

Supply of DIesel '0 Haryaaa (XIV-
18.3.86), 143-144. 

Survey of Underaround Minora. 
Weatrll In Mohimhll1arb, HaQ ... 
(XV _24.'3.86).241.48. 

Telepbone facilities ia the viII. of 
Haryana (XIII -2~.2.86). 2OI-l1"2. 

Teltphone Service In Faridabad. 
Haryana (XV-15.3.86), lOS. 

Traosportation of Foodarainl from 
Haryaaa aod PuiUab (XVI-J7.4.I6) 
78. 

Uparadation of POIt Offic:es in Har-
.yaaa (XlII--25 2.86). 217-218. 

Upgradalion of lub.post oIicCI in 
Haryaoa (XIII-lS.2.86), 212. 

HAZAR DWARf PALACE: 

Plan to Taite over 'Hazar Dwar! 
Palace' (XlV-lO.3.86), 113-114. 

HAZARI BAOH : 

Ordn_ Factory in HlZlrJbqIa 
(XIV-12,3.86).138.139. 
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HAZIRA: 

LPG bottling plant near Hasira 
(Xlll--4.3.89), 394-395)' 

Functionins ot Hazira Fertilizer Plant 
XIII-4.3.86), 97. 

HEALTH: 

Additional Funds to States for Health 
Care dutins 1985-86), XV-27.3 86), 
61. 

Board for health and safety of wor-
ketll (XVI-21.4.86). 159-60. 

Ceotral "Jistance for expansion of 
bealtb centres in billy areas and 
Manlpur (XVI-24 4 86), 118. 

Central Assistance to open Health 
Cenlres (XVI-24.4.86). 69-70. 

Demand for Health Foods Abroad 
(XV-21.3.86), 146-47. 

Evaluation of area Projects (XIII-
6.3.86). 201-203. 

Financial aid to health cluba (XVI-
24.4.86), 273-74. 

Financial assistance for Health 
S.;hemes in Konkan region of 
Maharashtra (XV-3.4.86). 103-
104. 

Healtb products promoted to produce 
weigbt loss (XVII-6.5.86), 38. 

Hilber Tecbnical Training for Health 
Guld~s (XV-3.4.86), 129-30. 

Legislation on manufacture, import 
and disposal of Hazardous sub-
stances (X1Il- 5.3.86), 118-19. 

Medical 
Heallh 
J31-32. 

Facilit;es 
Centres 

in Government 
(XIII - 27.2.86), 

National Advisory Board on occupa-
tional Healtb and Sarety (XVI-
21.4,86), 219·20. 

Nutrll' on as Integrated parI of Health 
Care (XVI -24.4.86), 163-64. 

Opening of Primary Healtb Centres 
OriBla during Seventb Plan (XVI-
10.4.86),80. 

Per Capila Expenditure 00 Health 
(XIV -20.3.86), 116-118. 

Primary Health Centres opened In 
Mabaruhtra (XVI-10.4.86), 80. 

Provision of Health Card for every 
citizen (XV-27.3.86), 108-9. 

Report of Committee on Healtb baz-
ards in Asbestos Industries (XVI-
21.4 86), 107. 

SiUing lip of Medical Granls Commis-
sion and Health Scince University 
in eacb Stale (XIII-27.2.86), 199. 
200. 

Setting up of Medicine Store at 
Karnal under Direcorate General 
of Health Services (XVI-IO.4.86) 
204-206. 

Setting up of Occupational Health 
Clinic 10 diganose occupational 
disease. during Seventh Plan (XVII-
28.4.86), 220. 

Step to reduce infant mortallty rale 
and provision for Maternity and 
Child Services in Madhya Pradesb 
(XIV-13.3.86). 120-21. 

Workshop on Child Survival and 
Development (XJII-27.2.86). 171-
72. 

HEALTH HAZARD (S): 

Health bazard due to production of 
Dioxin (XVII-6.S.86), 253-54. 

Health h"zards faced by employees of 
AIomic Power Plants (XVI-
16.4.86). 43-44, 

Health bazads faced by Silicon mioe 
workers (XVI-123-24. 

HEART DISEASE: 

Cat seaners in SafdarjunlJ Hospital 
(XV-27.3.86), 106. 

Import of heart valves (XV-31.3.86), 
202-203. 

Incidence' of beatt disease (XYI-
24.4.86),135..56. 
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'HSA VY ENGINEERING CORPORA. 
TlON: 

Allol.m~Dt of Ql!arters to employees of 
Hcavy Engineering Corporat;oD, 
Ranchi (XIIl-2S.2.86), HIS·IIl!}. 

ApPo:DtmeDI IKId ProlDolion of self 
ST.s in Heavy EnliGcering CorJ)Ora' 
tion, Ranc::bi (XVl-IS.4.86), 59-61. 

Crisis in Heavy Enginccrins Corpora. 
tion Plan.1 al Ranchi (XUI-
25.2.86),114.115. 

Employment of Displaced Poraona In 
Heavy Engineering Corporation, 
Renchi IXlV-t8.U6), ':'3. 

Intereal subsidy 10 Public Sector 
Heavy EnginecriDg UnUs (XV-
1.4.1t6), 102. 

Japanese collaboration roc IIl«Mkmlsa· 
tion or Heavy EngiDeerq Corpora· 
tion (XIV-IS.3.86), 221·2'2. 

Low Production in Heavy Engineeriog 
Corporation Raochi (XIII-4.3.86). 
344·345. 

Non pa.-meat of .1~riciIY billa I)y 
Heavy EnlliDccrir.a Corporation. 
Raallbi (XIlI--2S 2. 86), lOj.10fi. 

HEA"Y WA1ER : 

Atomic Power and Hcavy Water Plant 
in Bihar (XIV-19.3.86). UJ2·IOO. 

Heavy water from China tolndia 
(XV -2.4 .. 6), 101. 

Location of Hcavy Water Plant 
(XVI_I6.4.8.>). 129-30. 

Sellinll up of Hcavy Water Plan IS 
<XlJI-26 2.86), 211. 

HELICOPTER(S) : 

Dolphin helicopters deal witb Fraocc 
(XVI-24.4 86). 247. 

Feasibility AJr\'eycondac:ted by I.A. 
for Helicopter CorporatIon (XVI-
10.4.86). 225-26. 

Helicopters rorexpcditing Proc::est oC 
electrificatloo of treoR (XlIf-
27.2.86), 245. 

Naval Helicopters fur the 1110 at 
CivJliu VIPs(XVU-30.4.86},20S· 
10. 

OvuhauliJl' of H"licopters al EJlIfno-
erina Bile at .8o&UID~1 Airport 
(XVI-17.4.86). 109. 

Purcbase of bellcoptera by O.N.G.C. 
(XlJI-25.2.86). 145.-146. 

Purchase or Weltlan" Helicoptm 
(XXVJ--IO.4.86), 7·14. 

Rc.placemcat of Siqlo ED,iDeHe&icop-
ton b6. DOIlb&e Eotin. ~Iil:opten 
(XV-2.4.86), 131. 

U" of Helicoptcra by oil aad PI 
u,lforatioo qcac:iea (XVI-
IS.4.86), 231-32. 

Use of Watland HeU:optcn by 
ONGC (XVII- 29.4.86), 89. 

HELMET: 

Compu'aor, _ of t-.. by pilUoo 
rider. (XVI-17.4.86), 72·73. 

HEROIN: 

Laboratory for convertina opium into 
beroln in· Delhi (XIV-12.3.86). 
76. 

SeIzure or heroin OD Indo-Pal. Border 
(XIJI- 5.3.86). 182·83. 

HEUN TSANG MEMOR1AL HALL; 

Merger of Heun TIBbS Memorial Hall 
witb Nava NalaDda Mtbavibara 
(XUI-27.2.86), 151·S2. 

HIDES A~D SKtKS: 

All IMia Survey Report Oft Marketlq 
aspects of Hidea and Skine (Xl V-
14.3.86). 217·19. 

RIGH COUkT(S) : 

APpointment of Women JudlcS 10 
Hiab Courts, (XVI~tS.4186). 280. 

Beach 01 Hlah Com at Rajpur 
(XV1-·15.4.86). 110. 

JCJlcb of Koral. Hitb Court at TriVlJl. 
"ruID \XIV-18.3,86), 135·136. 
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'Beneb of Madras :Hlgh Court It Madu-
raiC"VII-19 .... 86). 70. 

Civil/Criminal cases pendinll in' Hima-
c:bal Pradesb Higb COUft (XIlI-
4.3.86), 522-524. 

Construction ofbulldJng for lmpbal 
Bench of Gaubati High Court 
(XIII-2S.2.86), 228·229. 

Death sentences pending for confirma-
tion by Supreme Court and Hip 
Courta.(XIV-Il.3.86),244-46. 

Dtmtand for bench of HiBh Court in 
Saurubtra (XV -25.3.86), ISS. 

Fitling' up of ' ncaocies' in K~rnataka 
Higb Court (XVIl- 29.4.86). 179. 

Increase in Sahrry aod otb.remolu-
men II of Judges of Supremo Court 
and Higb Courts (XIlI-4.3.86), 
499. . 

lotro<iuation of tape recording of 
ordus of Suprome Court and High 
Courts (XlII-25.2.86), 207.208. 

Judaea belonaioa to Scheduled CHICS 
and Scbeduled Tribes in Higb 
Courts (XIII-4.3.86). 478-479. 

Number of jud;es required in HiSh 
Courts for Oispo5ll1 of pending cases 
(XV-I.4.85), 170·74. 

Number of Pendina cases before Delhi 
Kilh Court (XY--25 3.86), lB4-185, 

Pendiog cases in SU,Heme Court aDd 
Hlab Courts (XIII - 25.2.B6). 58.64. 

Pending Caftsjo Su.,re~ Court and 
High Courts afler settiDg up of 
Administrative Tribubals (XVll-
29.~.86), 92.97. 

Public Irtterest Cases in Hish Courts 
aod Supreme Court (XI V -18,3.86), 
135. 

Repuiremeot of Judges io Allahabad 
High Court (XVII-6.5;86). 179-IBO. 

Separate Hiab Coutt for Goa (XUJ-
4;.3.86), 3U·}12. 

SouiDl up II. BeB~h ~f Orissa Hlab 
Court at B~llrampur (XVI-16.4.86) 
'.9. 

Selling up of a Baoch of Allahabad 
High Court io Western U.P. (XIII-
4.3.86), 1-7. 

Sdtine up of Additional Benches of 
Higb Coun io Madhya 'Pradesh 
(XIII-4.3.86). 528. 

Slate Capitals without Higb Court or 
Beoeb (XVI-15.4.86), 4-S. 

Teo,osfer of Chief JlUtice/Judgea of 
HiSb Courts (XV -1.4.8~). 2lI5-86. 

Vacam:iea of Hilb Court Judges in 
Ao~bns Pcadah (XVI-lSi4.86), 
62-63. 

HIOll COURTS: 

Vacancies of Judges io Hlgb Courts of 
Andbra Pradesh, Madhya Pradesb 
and Madt83 (XV -25.3;86), 206-
209. 

Vacancies of Judges in Supreme 
Court and Higb Courts (XlII-
25.2.86). 55- 8. 

Wtitpelitioos and otber cases pendiog 
in Higb Courts and Supreme Court 
(XIV -18.3.86), 184-186. 

Write Petitions and Revisioo Petitioos 
relating 10 land reforms pending in 
Calculla Higb Courts (XIV-
18 3.86). 69·71. 

Writs/Suits pellding io Supreme Court 
and High Courts (XIV-I1.3S6) 
120·2~. 

Women judges in High Courts aod 
Supreme Court (XIV-18.3.86), 
227·228. 

DE/JATES 

Need to fill up tt.e exisliog vacane ies 
of Judses in the High Courtof 
Andlua Pradesb (Under R"le 377) 
(XYI-24.4.B6). 296-97. 

HIGH SECURITY ANI~AL DISEASE 
LABORATORY: 

Setting up of Hish SecurHY Animal Oi-
aea,e LaborafOry' in Bbo",1 (XV_ 
7.4.86),137. 



HIJACKING 

Hijacklnl of IA Fliabts (XlII-
27.2.86), 107-08. 

Prosecution of Indian Plane Hijackers 
in Pakistan (XIIl-S.3.86), 59-60. 

HILL AREAS; 

AUocation or adfQuate funds for pro-
motion or tourism in bill Stales/ 
Union Territories (XVI-l 1.4 86). 
178-80. 

Areaainclu4ed in bill Area Develop· 
ment Proaramdle (XUl-S.3.86). 
lSS-60. 

Development of Hilly Areas and Wes-
tern Gbats (XVI-16.4 116). 49·50. 

Development of Horsley bills in 
Andhra Pradesb (XVI-lt.4.86). 
51·52. 

Development of Transport Informa· 
tion in Backward and Hilly Areas 
(XVIl-7.5 86).8·27. 

Electronics based industries In Hill 
Reaioos (XVI-9.4.86), 111·112. 

Encouragement to people livlna in 
billy areas to adopt Forestry 
(XVIl-7.5.86). 214-216. 

Hill areas development prosramme 
in RajastbaD (XJII-S.3.86). 107-
lOB. 

Hdl Hlahway Scbeme in Kerala 
(XIll-6.3.86). 131·32. 

Installation of Public call Ofticel in 
border bill areas (XV-l.4.86), 
177.84. 

Low Producti~ity of Paddy in Hill 
Areas (XVIl--5 5.86" 4-9 i 

Mail delivuy scrvice1 in bill d~trict. 
(XlIl-4.l.86). 503. 

Need for keepins adequate Itock of 
essential :H)D'Imodlties In hill areae 
and Entern region (XVI-25.4.86), 
211·12. 

Payment of wages to tbe casual work. 
UJI in Central Goveroment projects 
in hill areas (XVIl-28.4.86). 262· 
U3. 

PI&Dtatioll of Hilly areaa Of Uttat 
Pradesh (XVI-13.4.86), 170,.171. 

Plan pro~jlloa for 1986-87 for HlII 
Distric:tI of U.P. (XV-~.4.86). 

112 .. 
Puservatioa of Hlmalaya,.nd other 

billy regioDs (XVJ-IJ.4.8b). 48-
49. 

Priority to hilly and lackward 8(eas 
(XV-2.4.86), 151-IS3. 

Proposal {or HHI Area Development 
Prosrarome (XV-2.4 86). 1.-«)..14.1. 

Provillon of Adequate fuadtfor Hill 
Area Development Pro,ramme 
(XIV-12.3.86).40-42. 

RecommeDdati~ or Worklnl 
GroupoD bill areas xvn -7.5.86), 
152·IS6. 

Relnation for Y oungmen of Nortb 
Wesf Hilly areas for Recruitment 
to para-MiJltary Forces (XVI-
16.4-86), 138. 

Relualioo in Physical Musurement 
for YounameD of Nortb West Hilly 
Areas (XVI-16.486). 207-08. 

ReDiole aeafoiD, survey of UP Hitls 
(XVl- 16.4.86), 42-43. 

Seetlnl up of Industries in Hili/Back. 
ward Areas (XIV-1I.3.86). 229-
30. 

Special arantl for developmeot of 
hilly and inICCUsib'e arell (XV-· 
24.3.86). 321. 

Special Scbeme for upans.\oo and 
development of electronic:: industry 
In Hill Areas (XV 1-9.4.86). 132-
133. 

Supply or ualforml to P. and T. 
employees in hill areas (XIV-
18.3.1!6), 89. 

T. V. facilities 10 billy aDd Adlvali 
arta. (XIV-I0,3.86), 243·244 •. 

Tribal AtOll inclusion in Hill Areas 
J)eve'opnllitlt Prosramm. (XV -
2,4.161. 59.60. 
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HtMACHAL PRADESH: 

Afforestation in Himachal Pradesh 
(XIV-12,3.86), ~6. 

Allocation for promotion of Tourism 
in Himachal Pradesh during Seventh 
Plan (XIV-14.3.86). 157-58. 

Allocation of funds to H.P. for cons-
tructioD of bouslng colonies (XVI-
21.4.86), 174-75. 

Centrally sponsored SchemeEfor BHI 
MPAL-NAUNGHI Group of 
Villnge in H.P. (XIV....:.J7.3.86). 
145-46. 

ChanndisalioD of Swan Nadi iii H.P .. 
(XIV -13.3.86). 125-26. 

Civil/Criminal cases pending In Hima-
chal Pradesh Higb Court (XlII-
4 3.86). S22. 

Clearance to Himacbal Pradesh for 
fellinl! of treas for various Scbemes 
(XlII-26.2.86), 128-136. 

Closing of branch POft Offices in 
Hlmacbal Pradesh (XVJJ --29.486). 
63-65. ' 

Construction of Head Poat Office 
Building at Hamjrpur and new build 
iOI at Dehra in Himachal Pradesb 
(XIV-18.3.86). 123-124. 

Conitruclion of Yatrika at Sri Naina 
Devi In H.P. (XVI-25.4.8/l), 213. 

Delivery of Telearama durio& Nigbt io 
Hlmacbal Pradesb (XV - 8.4.86). 
67-68. 

Drinkiog water Facilities in Himachal 
Pradelh (XIV -10.3.86) 193·206. 

DownlradatiOD and c:osing of Depart. 
mental sub officr/Railway Mail 
Sorting oBk:es and ExtrA Depart-
mental Brancb Offices in Himachal 
Pradesh (XVII-29 4.86), 307·313. 

Earthquakes in Himachal Pradesh 
(XVII-7.5.86), 42-4S. 

Execution of Nathpa.Jbakhri Hydel 
Project in Himachal Pradesh with 
alllltanco fPOm World Bank (X1V-
11.3."). 152. 

Export of Hima;bal Apples (XlJI-
28 2.86), 87·88. 

. FC! Godowns in Himachal Pradesb 
(XIV-7.3.86), 144 .. 

Freedom Fighters Pension in Himacbal 
Pr.desh and other States (XVI-
16.4.86). 61·64. 

Financial allocation to Himachal 
Pradesb under CSRWP (XIV-
17.386), J79. 

Firing Practice Range in Himacbal 
Pradesh (XIIl-5.3.86), 113.114. 

Glut of Potato Seed in Himacbal 
Pradesh (XIII-4.3.86), 220. 

Grant of Licences to NatiODalilOd 
Banks for Opening of Branches in 
Hill Areas of Himachal Pradesh 
(XIV -7.3.86). 171. 

Grants to Voluntary Organisation in 
Himachal Pradesh (XIlI-26.2.86), 
187-188. 

Installation of Division 
Circuits in DbaralDsala 
Engineering Division 
29.486). 192·194. 

J IUIction./ 
Telegraph 

(XVII-

Licence for selling :1p roller flour 
mill. in Himacbal Pradesh (XIU-
28.2.86). 43-44. 

New Hydel Proj<;;cts in Himacbal 
Pradesb (XIV-II.4.86). 221. 

'New Industries in Himacbal Pradesh 
(X1Il- 4. 3.86), .!i25. 
(XIV- 11.3.86), 22()'21. 

New railway lines in Himachal Prad"b 
(XIV-13.3.86), 189.90. 

Openining of Bank Brancbes in Hima-
chal Pradesh (XV-21.3.86), 196-
97. 

Opening of Brancbes of .PuDjab 
. Natronal Baok in Himacbal"radesh 
(XV-4.U6),70-71. 

OPening of o.r branches Small Indu-
Itries Service InstItute: io Himachal 
PradOlib (XIV --11.3.86). 52,. 



OpeuiIII of Dew GRImm Bani! Branch· 
es io Xao,ra Dittrlct (H.p.) (XV-
4.4.86), 182-83. 

Peodio, cales of freedom i.htcrs pea· 
sioo of Himachal Pradesh (XVI-
9.4.86). '''9-50. 

Power leoeratiOD schemel in Hima· 
chal Pradesh (XIV-11.3.86), 119-
20. 

Preservalioo of Himalayas aDd otber 
billy relioos (XVI-9.4.86), 48. 
49. 

Promotioo of Pilgrimaeo Tounsm (0 
HimachalP,adesb in Seyentb Plao 
(XVI-ll.4.86). 181-82. 

Proposal for a separate 5ub-office of 
save foodgraio compaign ror Hima· 
chal Pradesh eXIII--28.2.86), 17.0 

PlovisioD for Natlooal Highways 10 
Himachal Pradesh durin, Seventb 
Plao (XIV-13.3.86). 268. 

Rail Pares io Hilly Area. of Himachal 
Pr~ (X1V-20.3.86). 78. 

Railwa, lines io Himac.bal Pradesh 
(XIV-13.~.86), 103' 

Scbeme (or promotioD of tourism . lo 
HimaCbal Pradesh duriDI Seventh 
Plao (XVI-It 4.86), 307-)08. 

Separate Telecom and POltal Circles 
(or Himdlal Pradesh, PODjab, aDd 
HaryaDa (XIII-·:25.2 86), 35·36. 

Setlio, up or more Gramio &ok. 10 
Himachal ·Pradesb (XV--21.3.86), 
197.99. 

SeUioa up AIR aod TV transmitters 
iD Himachal Pradesh (XV-7.4.86), 
182-83. 

Settiaa up aod Upl'adatioo of Post 
Offices io HanacbalPradelh 
(XIIJ-2S.2.86). 190-193. 

s.tt.. ap of .uaar mills 10 Madbya 
Pradnb (XV~4.4.86}. 99-lOl. 

set(ma op of T.V. ceot,.. •• Hima. 
ellal Pra6eR (XVI-21.4.16), 85-
16. 

Step to reduce tnfaat mortality tale 
aod provision for Maternity and 
Child Service in Madhya Pradeah 
(XIV 13.3.86), nO .. 21. 

SlIA'cy made in RunpurBlock of 
Hilllllc:bal Pradeih under IltDP 
(XV-24.3.86), 293 .. 94. 

Take over of Nahan Foundry in 
Himacbal Pradesb (XIII-4.3.B6), 
379·380. 

TelepboDe I:-xcb ..... III Hill Ar~u of 
HllDlcbal Pradesh (XIlI--Z'.2.86), 
84-86. 

Tram terrice between ~bJua.kot and 
Jawalamuklli R~d (XUl-6.3.86). 
123. 

Word loMl in Tel.paph Enainearinll 
Divisloos in Himachal P,.desb 
(XVII-29.4.86). 30S·307. 

DEBATES 

Demand for a,.istance of rupe~s teo 
erorel (or rellef of tbe. victims or 
tbe re;eot earthquake io Kuara 
Valley of H. P (Under Rule 377) 
(XVn-8.5.86). 20.21. 

Demaad for early clearaoce and cons-
Iruction of the SWAN cbunelisa· 
tion and the Shivalik Project io 
HI_cllal Pradesb (UJMlu Rule 377) 
(X1V-,J03.1l6). 341. 

Oemaad I'or impru'fina TeleccnDmllni-
calion "rvice ta Ka.a.Haaurpur. 
Una and Bila~ur dlttricU of 
Himacbal Pradesh (Under Rule 371) 
(XVII--8_S.116), 19-20. 

Need 10 bandover tbe hillorical build· 
ina prDlO1llly boas"" tbe htilirule 
of Ad.'lICe 'tndies to tbe fHmac:bal 
Practeah Goveromeat (Under Rule 
377) (XVll--":lMJ.4.86), 2S"'~5, 

HIMALAYAN REGION: 

DevelopmeDI of Tourial Centr .. in 
Himalayan Reaiooi (Xllf-21.2.86), 
21'. 

Scbeme of A •• lltance to deftlop 
IriktDJ in Himalayan RWliOft (XV-
4.4.16), 63064. 



Slop. to curb denudatioD of Himala. 
yaD Rction (XVII-30.4.86). 130· 
3\. 

Various Committee for the develop.. 
ment of Himalayan Region 
(XVII- 30 4.86), 166·67. 

HINDI : 

Acceptance of Iilndi by States as 
Official language (XIV-2.4.86), 
123. 

Central Assistance for Appointment 
of Hindi Teachers (XVI-17.4.86). 
48-49. 

Committee for Hindi version or 
constltutiOIl (XV -19.3.86), ~9. 

Hindi Officers in Collectorate of CeD-
tral Excise and Cusloms (XVII-
2.5.86-), 1S8-59. 

Promo'ion of Hindi Air India.(XIV-
20.3.86). 115-116. 

Propagation of Hindi (XVI-I 0.4 86). 
90·93. 

Publication of Law Books in Hindi 
(XV -1.4.t!6), 25-36. 

Steps to populacise Hindi (XV-
31.3.86), 359. 

Telecast of Programmes in Hindi 
(XVII-5.S 86), 102-03. 

Use of Hindi for cOD¥ersation with 
foreign officials (XVI-23.4 86), 
72, 

Use of Hindi in AlE Station localed 
in nOD-Hindi speaking areas (XIII-
4.3.86), 195-1%. 

Use of HlDdi in Official Work in 
Supreme COUlt (XVI-J6.4.86) 
99·100 

Work done in Hindi in Indian Air-
Iinel (XIV-13 3.~6" 1~23. 

DEBATES 

Tardy implementation of coastilu'ional 
provisions in regard to use of Hindi 
as official language of the Union. 
(CA) (XVll-7.586). 2<)4-323, 

HINDI SAHITYA SAMMELAN : 

1,] niverslty slatus to Jamia Milia 

Islamia and Hindi Sabitya Sam .. 
lan, Prayag (XVI-24.4.86), 234. 

Emptoyee. ·traiud in Hindi shorthand-
typin8 (XV-2.4.86). 163-64. 

HINDUSTAN AERONAUTICS LTD. : 

Expansion of H.A.L. aDd BEL (XV-
2.4.86), 120-21. 

Layoff in H.A.L. detachment of 
Ag~a CaDit. (XVlI-28.4.86). 
268. 

HINl\USTAN ANTIBroTICS LTD. : 

Expansion and modomisatlon of 
Pencillin. Ampicillin aDd Strepto- . 
mycin planls of Hindustan ADa.. 
biotci Ltd. (XV-1.4.86). 27S-79. 

HINDUSTA~ COPPER LTD. : 

Malaj Khand Proiect of Hinduataa 
Copper Limited (XVII-28.4.86), 
159, 

HINDUSTAN 'FERTILIZERS 'COR-
PORATlON: 

Closure of Barauni unit of HFC 
(XVII-28.4.86), 143. 

Expansion programme of DUl'8apur 
Unit of Hilldustan Fertiliser. Cor-
poration (XV-~.4.86), 3. 

Haldia Complex of HFICL (XVII-;-
28:4.86).70. 

Loss to Hindustan Fertilizer Corpo-
ration and Fertili:zer Corporation of 
India (XlV-17.3.86). 121-22. 

Sbifting of Headquarters of H.F.C. 
to Calcutta (XVI-21.4.86) 
155-56. 

HlNDUST AN INSECTICIDES LTD. : 

Inferior quality of DDT/BHC pro· 
duced by Hindustan Insecticides 
Limited, UdYOJ!IUMal (XHI-
4.3 86). 498.99. 

Production taraet of Hindustan InllCc-
ticldes Limited. Udyogmandal 
(XIII-4,3.I1&},498 
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HINDUSTAN LATEX LTD. MIS. : 

Capacity of HioduslaoLatex Limit ed 
(XV - .3.4.86). lO5-{)6, 

HINDUSTAN LEVER: 

Enquiry agaiost Hiodustao LevetLtd. 
(XIIl-4.3.86), 318, 

Lettcr of inteol to MIs, Hindullao 
Lcver ior detel"Jcol powder (XV-
1.4.86). 18). 

Permission 10 Hindustan Lever Limi. 
ted to Retain Subsidiary Stalus to 
Uoile"cr (XVll---2.S.86). 53. 

Permission to Hinduslan lever to 
acquire a sick detergcnt unit (XV-
2S,3.R6},91.92, 

R&D Ccotre of Hindu$tBll Lever at 
Aodberi, Bombay (XIV-193.86), 
166-67. 

Rcalisation of Exclsc Duty from 
• Hindustan Lonr Limited (XIlI-

28.2.86), 57. 

Tallow used in HindUSlan Lever Ltd. 
(XV-1.4.86), 51. 

HINOU<iTAN MACHINE TOOLS : 

Decline io demand for HMT Latbes 
(XIV-18.3.86). 169, 

Demand and supply of watches aDd 
location of\ncillary unitt of HMT 
(X\1-IS.4.86), 165-66. 

Demand for HMT Ladies Watcbes 
(XH-15.4.86) 222. 

DiYersificatiOQ of Printinl Macbinery 
Unlts a~ HMT Ltd,. Kalamallary 
(XV.--S.4.S6), 168-69. 

Equily participation by public iD 
BHEL. Maruli Udyog Ltd. and 
HMT Ltd. (XV - 8.4.g6), 13S·39. 

Hoavy Machinery Manufactured by 
HMT Kahlma,s·.ry, Kerala (XIII--
4.3.86), 554. 

Losses/profits in tractor faclory of 
Hsndu51an Machine Tools Ltd. 
(XV-8.4.86), 255-56. 

Production iD HMT bulbs division 
(XVI-15.4.86), 101·02. 

Setting. up of Ancillary UDits by 
Hiodastaa Machine Tools Ltd. io 
Hili Areas of Ultar Pradesh 
(XVI-IS.4.86), 24344. 

DEBATES 
Demand for settiag up a Watcb 

ASlembly unit by HMT in Ladakh 
region (Under rule 377) (XIV-
10.3.86), 340-41. 

Hl\:OUSTAN NEWS PRINT LTD. 

Complaints of Corporation iD 
Hiadunan NewspriDt LimiCCd, 
K~raJa (XVI-lS.4.86), 287. 

Contracts for Butnl Stooe Ume by 
HinduslaD Ne\ll"rin'l LImited K:erala 
(XVI-IS,4.86), 181·82. 

Improper storale of Imported PilIp in 
Hiodustan Newsprint Ltd. Kerala 
{XVI-IS .. U6).47-48. 

Improper stotBJe of raw material by 
HindUitao l'iewlpriot Ltd., Kerala 
(XVII-29.4.86), 87·88. 

ProcoremeDt of butal ItOGO lime by 
Hlnduslan NewsprtDta LId. KeraJa 
(XVIII-6.S.86), ISO. 

Supply of leoder and soaked Bamboo 
reeds 10 Hlodulitua Newsprint' 
Limited in KeraJa (XV-l.04.86), 
102·03. 

HINOUSTAN PAPER CORPORATION 
PROJECT KASHIPUR : 

HindustltD Paper CorpoJ'llllon Project 
at K.ashlpur (U. P.) (XV -1.4.86). 
40-41. 

HINDUSTAN PETROLIEUM CORPO· 
RATION LTD. : 

ExpansioD of HPCL COBl'al Refieriu 
(XV'--15.4.!!6).137. 

HINOUSTAN PHOTO FILMS MANU. 
FA.CTURING CO. LTD. : 

APproval 01 Polyester Medical X·Ray 
film expansioD Project at Hlodultao 
photo &Ims Manufactariua Co. Ud. 
(XVI-15.4.86),75-76. 



SlllJ!CT INDEX 

Import of Raw Film and Production 
by Hindustan Photo Film Manu-
facturinl Company Ltd. (X V-
8.4.86), 112-18. 

Prqjectl of Hindustan Photo Filma 
MaDufacturing Comp&DY Ltd. 
(XV-1.4.86), 1.486), 151-S2. 

HINDUST AN PILKINGTON GLASS 
WORKS LTD. : . 

Revival of Hindustan Pilkiilgton Glass 
Workl Ltd. (XIII-4.3.86), 76-77. 

HINDUSTAN SHIPYARD LTD. : 

Construction of off shore Platforma 
in Hindustan Shipyard LId. 
Vi.akbapatnam (XVI-17.4.86), 
103-04. 

Lou Incurred hy Hindustan Shipyard 
Ltd, (XV -3 4 86) 93-94. 

Of!' sbore Platform Project Undertaken 
by Hindustan Shipyard Limited 
(XVI-t7.4.86), 36-37, 

HINDUSTAN STEEL CO. LTD. : 

Iron ore stocks with HSCO mines at 
GIUI and MonobarpuT (XIV-
10.3.86),241·42. 

Permi~sion to continue HSCL (XVI-
21.4.86), 278-79. 

HINDUSTAN STEEL WORKS CON-
STRUCTION LIMITED: 

Viabi'ity qf Hlndu,t8n Steel Works 
CODstruction Ltd. (XIV -17.3.86), 
21()"11. 

Windina up Hindustan Steel Works 
Construction Ltd. (XlIl-4.3.86), 
266. 

HIRAKUD DUM: 

Cracb noticed in Hirakud Dam 
(XVI-17.4.86), 40. 

HISTORICAL MONUMENT(S) : 

Need to conduct survey of forts or 
blltoricai!architel:tural value in 
Ralasthan and arrange for their 
proper maintenance (Under Rula 
377) (XVI-I 0.4.86), 337-3,8. 

Urgent Iteps needed to protect the 
historic fortak Kburda Orilsa and 
10 iSlIue commemorative postal 
stamps in memory of "Jai Rajlluru" 
and "BulLi Ja.ablUldhu" (XllI-
26.2.86), 292. 

Holiday Homes (XVI-10.4.86). 
140-48, 

HOME GUARDS: 

More Fund, to Home Guards in 
Stales (XVI-16.4.86), 207. 

POlting of HOlDe Guards at DIC Bus 
Stops (XVI-17.4.86), In. 

HOMEOPATHY: 

Allocation to Homoeopathic Research 
Institute in Kottayam (Kerala) 
(XV-3.4'86), 54. 

Development of Ayurveda and Homo-
eopatby (XIII-27.2.86), 67-68. 

Research Scheme in Homocopathlc 
Medicine (XVlI-30.4.86), 235-36. 

Steps to popularise System of Treat-
ment under Ayorvedic and Homeo-
pathic MlldiciDe8 (XVI-24.4.86). 
60·61. 

HONEY: 

H('ncy Production (XVII-29.4.86). 
·297-301. 

Medical value of 'Honey' (XVI-
17.4.86), 88. 

HONG KONG : 

Inflow of colour T.V. sets and V.C. 
Rs. from Hilng KODg and Sinl.-
pore (XV-21.3.86), 215-1'. 

Indian Trade Representative io Hong 
Koog (XUI-26.2.86). 193. 

Smuggling of gold from Dubai. Honl 
Koog and Singapore (XIII-
28.2.86), 95·96. 

Threat' by IDdian Community to leave 
HODg Kong (XVI-16.4.R6), 
128-~9. 



H90GHLY RIVER: 

Deed,ln, Operation io Hooab1y River 
by Dredsio. Corporation of India 
(XVI-IO 4.86). 8S-87. 

HORLICKS LTD. MIs: 
Implementation of cO'Jditionl Itlpula-

ted 10 Industrial Ucencc Ifaoted 
to MIs Horlicks (XVI -21.4.86). 
73-74. 

HORSES: 

Import of Horael lXVIi-l.S.86). 
262-63. 

Preservation of indigenous breeds of 
borses (XIV -10.3.86). 273-74. 

HORTICULTURE: 

Development of Horticulture (XV-
24,3.86), 3J-34. 

Fllods for ·Horticulture to Kerala ror 
1985-86 (XV-243.86), 326. 

Fundi for R &: D Centre on Tempe-
rate Fruits {XV - 24 3.86), 261. 

Horticultural Crops in Goa, Daman 
aod Diu (XVI-21.4.86), 131-32. 

Horticulture DeveloplllfDt Prosramme 
(XIIl-4 3.86). 163·64. 

Horticulture Scbemes for Tribal areas 
of Orill8 (XV-24.3.86). 191. 

Medicinal aod aromatic plaoll in 
horticultural farms (XV-27.3.86), 
126. 

Res·arch centre for horticulture cro", 
(XV-3J 3.86).317-18. .' 

World Bank assistance for Horticulture 
De,clopment Projects (XIII -
28.2.86). 1~3. 

HOSPITAl(S) : 

Allocation to Orissa for purcbase of 
Hospital Equipmentl (XVI-
24.4.86),201. 

Bed populatloD ratio In hospitall or 
Metropolitan Cities (XIH-17.2.116), 
216-17. 

Cancer Uoits io Ihe counlry (XIII-
27.2.86), 1S6-Q. 

Ceotral APiltaocefor 'Dr. P. V, 
Mardlill. Memorial HOIpilal' (XV-
3.4.86), 169-70 

Collection of Raro Blood Groups at 
District Headquartcn Hospitals 
(XVI-l4.4.86).79. 

Cooditioo of Dr. Ram Mancha, Lobia 
HOlphal (XlI1-27.2.86). 236-37. 

Demand and Ivailabillt, of Hospilals 
beda in Delhi (XV-3.4.86), 121-22. 

. D~mand to set up Natioaal In.titul. 
or Materoal and Cblld Healtb 
Centro io Indore lXV-3.4.86), 
1'6. 

Pacililiell and services io Public Ho .. 
Pltal, (XV-3 4.86). 115-16. 

Government supervision on tbo 
workinll o( private-run Hospitals 
(X1V-13.3.86),28-30. 

HO$pi'als for treatmeot of leprolY 
(XIJI-6.3.86). 136-37. 

Imported Hosp/tal Equipment. (XIV-
20.3.86), 77-78. 

L~boratory lecbnolOliits in teacbio. 
ud oon-teacbioB hospilall (XVI-
244.86). 271-72. 

New' faclliU", in JIPMER HOIpital, 
Poodlcherry (X1V-13 .. 3.86), 
247-49. 

Non.availability of Traincd Diet/clul 
and . improvement. In HoapltAl 
KilchtOi (XV -27.3.86), 99-100, 

Non'avallab,lity of Senior DocIO,.. in 
HI)'p·tal. 00 Saturdays and Holi-
daYI (XIIl--·6.J.86). 12-18. 

Non-Official Commillea to improve 
work in, of HOlpitals (XIH-
6.3.86), 151. 

O~oiOB of Ayurvcdic Hospital. io tbe 
couotry (XVI-24.4.86). J 116-88. 

Privately owoed Hospitals, Nunin, 
Holl1Ol aod loteollve Care . Uoill 
io Delhi (XIJI-27 2.86). Il7, 

separate O,P.D. in Delhi Hospitals 
for old penool (XVI-10.4.86). 

278. 



Shifting br Petrol Pump rrom near 
Ho.pital in Santacruz, Bombay 
(XIV-18.3.86).97.98. 

Shoc:k1", conditions in Delhi hospitals 
(XIIl-27 2.86). 32. 

Shorlaae of Doctors in P.H.Cs and 
Allopathic Dispensaries (XIII-
6.3.86). 101''()2. 

Shortage of Life Savini Drugs in 
Government Hospitals (XllI-
27.2.86). 119-20. 

Treatment of drug addicts in Delhi 
~ Hoaphais (XIV-13.3.86). 106·07. 

Unaoi Hospital and Research 
Centre In Kerala (XVI-24.4.86), 
214. 

Unhygienic conditions in C.O.H.S. 
Maternity Hospital. R. K. ,Puram, 
New Delhi (XV-21.3.86), 176-77. 

Use of Compurers in Central 
Government Hospitals (XV -
27.3.86), 108. 

Use of linear Accelerators. Computer 
Scanners and Y AG tasers in Hospi· 
tals (XVI-IO.4.86). 154-55. 

Vacanl posts of Medical Specialists in 
Central Government Hospitals 
(XVI-IO.4 86). 104·\4. 

HOSTEl(S) : 

Construction of hostels for Officers 
in Delhi (XV-24.3.86). 188·89. 

Construction of Hostels for SC/ST 
Itudents (XVI--·23.4.86), 189·96. 

Facility of Hoslel subsi!!y to Cjo; 
drem pl. Railway employees resi· 
ding in b08te1s(XVI-1O.4 86), 14S· 
46. 

Hostels for workillll women (XIV-
13.3 86). 53·54. 

(XV-l.4.86), 158·60. 

Maintenance of Governmenl Hoslel. 
by CPWD (XVIl-28.1.86). ISO-51. 

HOTEL(S) : 
Alleged GambJifll and Usc of Narcotic 

Drugs in Five Star HOlels of Now 
Dolhi (XVII-2.S.86), 99. 

Conslructlon of Drive·in·HoteLs on 
National Hiahway (XVII - 2.S.S6). 
88·89. 

Construction of HOlels and Tourist 
Lodges (XIII-21.2.86), 127. 

Conslruclion of Hotels in Orissa with 
tbe Assistance of I.T.D.C. lXIlI-
28.2 86). 29·31. 

Construction of nC\llr hote:. (XIV-
7.3. ,86). 65-66. 

Construction of new botels in Kera!a 
by I.T.D.C. (X1V-7.3.86), SiI. 

Criteria for according Five Star or 
luxury rating to Public Sector 
Hotels (XIV-7.3.86), )28-29. 

Dispute Between Management and 
employees of Centaur HOlel. New 
Delbi (XIV-20.3.86). 95-96. 

Financial assistance for construction 
of five star botels in private sector 
In Kerala (XIV -14.3.86). 87·88. 

Five Star Hotels in Delbi constructed 
for Asiad (XV-4.4.86), 160·61. 

Five Star HOlels in tbe Country 
(XIII-28 2.86), 185·86. 
(XVI -25.4.86), 291·92. 

Functioning ofSiddarth Hotels witbout 
Completion certificale (XV-
7.4.86). 151. 

Hotel Loan Fund 10 finance Two-
Slar/Three·Star HOlels (XV-
4.4.86), 183·84. 

Hotel mana,ement institulions recel· 
ving Aid from Government. (XIV-
14.3.86).171·73. 

Hotels/Restaurants Run by ITDC in 
Foreitm Counlrles (XVlI-2.5.86). 
5)·53. 

ITDC 'Hotels in Orissa (X1V-
7.3.86), 142·43. 

Losses in Five Star Hotels in Public: 
and Private Sector (Xv:n-2.S.86), 
120-23. 

Low occupancy of Hotels in Sancbi 
and Khajurabo (XV -4.4.86), 2ZO< 
~1. 



Pa)'~a1 or bonus to emptoYMI of 
ITDCHotels (XVI-2S.4.86). 192· 
94. 

Proposals ·for eltabliabme:at ODe two 
and three star lIotela{XV-4.4.86). 
175·16. 

Ile-opening or Sidbariba CooliBenlal 
Holel (XIV-14.3.8li). 259. 

Ileyi.ioll of tellBS of payment.a witb 
C.J. Interoatlonal Hot~ (XVI--
21.4.86), 166. 

Scheme of ConcealloG' to Sta4eDls 
aad Youths io l.T.D.C. Hotels 
(XIV-7.3 86), U 

Turnoyer of Asbot Ir8UP of Hotel. 
(XIV-7.3.86),202. 

Workill& of tbree star/Ove star hotels 
(XVI-25.4.86), 158-60. 

HOUSE RENT: 
lDcrca5e ill 1lollseRDt is ))ellil (XIV-

10.3.86), 48. 

HOUSE RENT ALLOWANCE: 

SUlleatidn for uPlf1!dation of cities 
for boUJe rent allowaace (XVI-
11.4.86).276-77. 

HOUSING ~ 

Allocation offunds to H.P. fi)f con· 
structlon of hOllSiol col onies 
(XVI-21.4.86), 174·75. 

Allotment of Laad to Cooperative 
Group Rousinl Societies (XVII-
28 4.86), 127-128. 

Amount allotted for Raral Housinl 
(X1II-4.3.86), 295-296. 

Amount laDetiolled by HUDeO for 
boat/al projects (XIV -10.3.86). 
57·59. 

AmouDt spent by State Bant or Jndla 
and BaD . of Jndia lor coaltrvcUOQ 
a. houSCI (Xvr--25.4.86). 218.19. 

Baildiot activit, or Private Contrac· 
tors (XV-·3l.3.M), 320-1. 

Cetltre for Information oDbou •• 
buildinls methods 10 Karnataka 
(XVn-28.4.86), 89. 

COnltrUctioD of bcus~sby ttoase 
Bljildilll Coo~eratJve Societies In 
Delhi (XVI-21.4.86).224, 

COJJ1ttuction .,fhOUH'I by Prlv,to 
Firms on behalf' of DDA (XIV-
17.3.86). 133·34. 

Conllruction of ROtlses for LaDdies. 
Rural Workers (XVU-2f!.4.86). 
172·173. 

Coal'ruction of Low Coat Houses 
(XVI-21.486),232-37. 

Coatracts for CODStrvCtlon of Houaea 
at Robiai (XV-7.4.86), 33-34. 

Development CODuca for HousiDa 
(XIV-IO.38(i), 205. 

Discontmuaoce of allotlDeot of laad 
to ~oup Houaioa .Sociedea (XV-
31.3 116), 339-40. 

EnbaDcemeDt of HOUlIiII AssillaDCC 
(XIV-I0 3.86). 174-175. 

HOlISe BUi!dilll activitie. by Banks 
(XVI-21.4.8n), 105·106. 

House tite. for rural famltiet (XIV-
10.3.86). 285·288. 

Housina Board for PJaotat10n Labom 
(XV-7.4.86),97·98. 

HOIl.lal Problem (XV-24.3.86), 2·6. 

HousiDI Projects for Ceol,a' Oowm-
lDent Employees (XVU-28.4.16" 
89. 

"ousin. Schemes by HUDCO (XIV--
17.3.86), 118·19. 

Hou.ioa ~be~~ in Madlay. Pradesb 
in 7tb Plao (XV--7.4.116). 1113. 

Implemeatation of 'adire Awa., Yojoa 
(XVl-21.4.86J, 254·256. 

JoertallO iD C~t of COnattUCIiOll of 
Houses In Dclhi(XVIl-28.4.86). 40. 
49. 

Lep.latioD 10 compel Employer. to 
provide houses to tbelr worken 
(XVII-·5.S 86). 50-51. 

Mortaa.e .. Ie uf Houses to Middle 
CIao People (XVn.-5.5.86). 179. 

Natior-at Houaioa Policy .VUV-
10.3.86). 71. 



New housingsgbomes by HUDCO 
(XIV -1tI.3.B6}2S8-27.1. 

New Technology for Cheaper Houses 
{XVI-2I .... 86). 109. 

Pre-Fabrication how-how for Develop-
ment of Housing (XIV-I7.3.86). 
20&-209. 

Projects under implemenlion by 
National Building~ Construction 
Corporation Ud. (XVU-28.4.86). 
99·101. 

Propo<al for Involving Private Sector 
for Housing in Delhi (XVrI-
28.4.86). 94. 

Proposal to rccoallise housing sector 
as an industry ~XIV -11.3.86). 57-
58. 

Pr~posals for House Building Activi-
Ilea (XIV-19.3.86), 123·124. 

Provition of • DOUBe unit 10 each 
family (XVI-2J.4.86), 101_10~. 

Provision of Rouses to weaker sections 
io urbao and rural.areas (XVI-
21;4.86). 117-18. 

Reduction in Building cosls of Houses 
(XVI-21.4.86).5-7. 

Working of Cooifl.'rative Group Hous-
ill(! SocietieS in Delhi (XIV-
10.3.86). 319-321. 

World bank assistaoce for housing 
Project io Bombey (XrV-10.3.86), 
237. 

DEBATES 

Need to provide financial assistance 
by commercial bank to Housing 
Boards (Under Rule 377) (XIV-
13.3.86), 302-303. 

HOUSING AND URBAN D£VELOP-
MENT CORPORAtiON: 

AlJocatioD 01 PlI8da by HUDCO to 
West Be.,.1 (XV-3J .3.86), 266-7. 

Allocation of Funds to Kerala by 
HUDCO for 1986-87 (Xm-4.3.86). 
285-286. 

AHotadon of funda to U.P. by 
RVDCO (XIlI-4.3.86). I~; 

Allotment of fiats under HUbco 
Scheme 1979 (XllI-4.J.86), 246-
Z50. 
(Xl V-17.l.86), 67.611. 

Amount sanctioDed by HUDCO for 
housing prcjecls (XIV-I0.3.86), 
57.59. 

Delay in allotment of fiats under 
HUDCO pattern scheme, 1~79 
(XVl-21.4 8.;). 168. 

Enhancement of credit ceiliog ~nd 
repayment period by HUDeO 
(XI1l-4 3.86). 221·232. 

Financial assistance by HUDeO to 
Group Housing Societies (XV-
24.~.86), 136-144. 

Financial &Iructure of HUDCO 
(XIV -10.3.86), 97·106. 

HUDCO Assistance to Orissa (XV-
31.3.86).340-1. 

HUDeO leans for itOUSltS to indivi· 
duals (XIV -173.86), 69·70. 

Housing Scbemes by HUDCO (XIV-
17.3.86), 118-19. 

Increasc in allocatioD of Fuods to 
HUDCO to mcet ddmands from 
States (XVII- 28.4.86), liS. 

Liberal aid by HUDCO to Andhra 
Pradesh (XIV-17.3.86), 173-74. 

New housing schemes by HUDCO 
(XIV-IO.3.86), m·27!. 

Offices of HUDCO and NBO. in 
Orisaaj XVI-21.4.86), 175. 

Proposals by Kerala State HoueiDs 
Board to HUDCO (XVI- 21.4.86), 
258. 

Itegiorrai offices of HUDeO and 
National Buil'dinc Organisat:on In 
Bhopal (XIV-IO.3.86).206-207. 

Sanction of 6.01llls by HUDCO to 
G.C.D .. A. (XVIl-28.4.86), 169. 

DEBATES 

Need to raise credit limit fixed by 
HUDCO (Under Rule 371., (X1V-
13.3.86), 30 •• 



BOWllAH: 

ComplaiDu or disorder of telepboDe. 
In Howrab (XIV-ll.3.86), 156. 

HUMAN RESOURCE DEVELOPMENT 

AdditioDal Funds to M [0 Human 
Retource Dc~elopmenl (XVI-
17.4.86),176-178. 

Ioadequate FiDancial AllocatJoD to 
Haman Resources Development 

(XIV -19.3.86), 86·87. 

IIYDEL POWER : 

ADandpur Sabib Aydel ChaDnel Pro-
ject (XIV -13.3.80), 50. 

Approval of Hydel Projectl in Uttar 
Pradesb (XIV-Il.3.86l, 181. 

Assessment for rcduciDI coat of Small 
Hydel Units (XVII-29.4.86), 208-209. 

Clearance to Hydro· Electric Projec:tl 
iD Orilla by CeDlral Electricity 
Authority (XV-I.4.86), 214. 

Completion of Hydel Projects in 
Orissa (XV-25.3 86), 121-123. 

CompletloD on Hydro-Electric Projects 
(XVI-15.4.86), 159-61. 

CoaItructioD of bydro-electric pro-
j.ctl by N.R.P.C. (XIV-ll.3.86). 
109-10. 

Contract for cODstruction of Hydel 
Power House and Hi.b Dam in 
Narmada Sapr Project (XVIl-
6 • .5.86), 113·14. 

DbalClw81i Hydro-Electric Project 
(XV-I.4.86),216. 

Eocutioa of Hydel projec:u iD illites 
(XVI-IS.4.86), 247-.59. 

ElIecUlioD of upper Iodlravati Hydro-
elo:ctric project iD Orisaa (XVrT-
6.5.86), 236-37. 

Puadl for Hyd.-electrlc Power 
DevelopmeDt (XIV-ll 3.86), 118. 

Aydel PrOjecltl iD Auam (XVII-
6.5.86), 120. 

lacJo..Swisl dillCUllion on Hydro-eJec-
trl~ tMfI1 (XVII-6.5.16), 204. 

LoaD from Kuwait for lUll Nadi 
Hydro Electric Projeot (Kamatalta) 
(XVI-2S.4.86), 38. 

Micro·hyde! demonstration projects 
of Rural Electrlficatiou CorporadoD 
(XV-8,4.86),173. 

Now Hydel Projects in Himacbal 
PradClh (XIV -11.3,80). 221. 

OD·,Oio, Hydro-Electric Project in 
Kerala (XVI-15.4.86), 38-39. 

Proarell of Koyoa Hydro-Electrical 
OCDerauon Fourtb SI*I' (XVIl-
29.4.86), 28S, 

Proare.a of RaDlit Hydel Project in 
Sikkim (XIV-ll.3.86) 104. 

Proposal for expansioD of Sril8l1am 
Hydro electric Power Project by 
ADdbra Pradesh (XIV-18,386), 
113·114. 

Retrencbment of Temporary Employees 
in Dhlluligaa,a Hydel Project 
(XVI-IS.4.86), 2n-43. 

Settin, up of miDi and mltro hydro-
electric POWtf uDin ,XlV-l8.3.86), 
104-105, 

Sellio, up of hydel projects witb 
BelaiaD aid lXV-1.4.86), 240.41. 

SeWD, lip of more Hydel Power Pro-
jectiiD Kerala (XIV-II,l,86), 60· 
68. 

WorkiDI of Hydro-Elettrlc Projects 
(XVII·-29.4.8fi). 43-45. 

World·BaDk AniSlaDce 10 Edamalayar 
Hydro-ElectrIC Project or Kuala 
(XV-4.4.86), 120. 

HYDERABAD: 

Avain Resear~b CeDtre ae Hyderabad 
(XV-7.4.86), m. 

D"ivenion of Krishna Walen fot drink-
iDa requiremeDt of Hyderabad and 
Secunderabad (XV-7.4.86). 228. 

Exhibitions of Film at Pilmotsav at· 
Hyderabad (XIV·-JO.3.86), 146-147. 

Presdom Fi.bler. or Erstwhile Hydera-
ba4 Swtl ~XVI-16~4.86), 103, 
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Freedom fighters peolion for~· Arya 
SamajisB of Hyderabad (XVI-
23.4.86). 187. 

Financial assistance by foreiao coun· 
tries for development of Hyderabad 
(XVlI-5.S.R6), 187-88. 

International FIlm Festival at Hydera. 
bad (XIII-4.3.86), 60-61. 

International flights operating ;'rom 
Hyderabad (XVI-IO .•. 86), 53.54. 

Micw .. wave facility in Hyderabad 
Doordanbao (XVI-21.4.86), 226· 
227. 

Open University at Hyderabad (XlII-
27 2 86), 105·06. 

Proto-type Development and Trainill8 
Centre at Hyderabad (XVIl-
29.4-86). 50-51. 

Super computer al Hyderbad (XVI-
9.4.86), 56. 

HYDER A BAD HOUSE: 

Renl for Hyderabad HOUle (XVIl-
7.S.86),259.260. 

HYDROCARBON : 
Effect 01 Hydrocarbon Emissions into 

Atmosphere (XV-2.4.86), i2-74. 

HYDROCARBONS INDIA LTD. MIS. 

Jobs undertaken by Hydrocarbons 
India LId. (XV-1.4.86), 95·96. 

Formation of consortium under Hydro 
Carbons India LId. (XV -Il 4.86), 
178-79. 

HYDROLOGICAL SURVEY; 

Hydroloaical survey in ADdaman and 
Nicobar Islands (XVI-24.4.86), 
213. 

HYPER PURE POLY SILICON: 

Supply of Hyper Pure Poly Silicon 
(XIV -12.3.86), 158-159. 

I.T.C. LTD. MIS: 
Violation of M.R.T.P. Act by MIa 

I.T.C. Limited (XV-1.4.S6), 93-
94. 

IB V ALLEY THERMAL POWEll 
STATION: 

Execution of IB Valley Tbcrmai 
Power Station in Orissa (XID-
4.3.86), SSO-SSl. 

IDENTITY CARDS: 

Issue of Identity Cards to tbe Citizeal 
in the Border districts of the coua-
try (XVI-16.4.86), 215-16. 

Issue of Identity cards to Populace 01 
the Border of PUnjab (XVI-
]6.4.86) 21S. 

mOLeS) ; 

Museum for preservation of Idols.' 
Jalleshwar Temple (XVI-]O.4.86(. 
227 .. 28. 

Theft of Idols from Hill Area TempI" 
(XVI-I0.4.86),226-27. 

ILLITERACY : 

Eradication of Illiteracy (XnI-
6.3.86), 207·209. 

Steps to reduce illiteracy amonpt 
Scheduled CaBtes or Madbya 
Pradesh (XVI-17.4.86), 64-65. 

IMMIGRATION OFFICE: 

Kerpinll of passport office and pro-
tector of immigration df6ce at OIM 
place (XVII-30.4.86), 161-62. 

IMMUNILISATION PROGRAMME: 

Expanded ImmuniliBation Proaramm. 
by Status (XIII-27.2 86), 226. 

OUllay for immunisation proaramma 
duriog Seventh Plao (XVI-
17.4.86), 83-84. 

Purchase of serums and vaccines for 
immunisation programmes (XVI-
10.4.86) 76·78. 

IMPHAL: 

Activities of Liberation Army i. 
Impha) (XVlI-7.S.86), 169·170. 
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AIIo--..aliJD of fW14s (or devolopment 
of Impha! (XIIl-4.3.86), 194·195. 

Conslruc!ion of T. V. StaJioDS and 
Short Wave Tr8osmisaioo infra-
structure under A.LR. Imphal 
(XIH-4.3.!\6), 196-197. 

Replacement of Impha! Telepbone 
. Exchan~c Machinery (XIII-

25.2.86), I04-JOS. 

Opening of unit of Geological Sutvcy 
of India in (mphal (XIlJ-.:....43.86). 
195. 

IMPORT(S) ; 

AgTCemcDt for import of Oil (XV-
J .4.86). 60. 

Allocation of Impotted Edible Oils 
to Slales (XV -4.4.86).125-26. 

Annual import of Robber lXIV-
14.3.86), Z34-3S. 

AppoiotmeoL of . MonitoriAl A 'Irncy 
to rqulate import of Mono Etby-
lene Glycol (XTV-11.3.86). 168-
69. 

Ban on Impolt of Silk Yarn (XVI-
25.4.86), 295. 

Ban/ccstriction on import of basic 
matedal of certaIn drup lXV-
8.4.86). 199-200. 

Canal;sation of Import ·of Picture 
Tubes (XVI-9.4.86), 66-67. 

Catal,oueof R;ce Varieties (XVll·-
28.4.B6),49-5O. .. 

Cut in Import Ilems (XV-4.4.86). 
289. 

Oc.;i$100 to stop anoual declaration 
of Imporl Policy (XVI· .. 25.4.86). 
2SS. 

Decision to atop further hnporl edible 
oil (XUI-·21.2 86). 255·56. 

Fire imposed 00 Bank of Madurai 
for conniviD, in Illellal import of 
Steel (XVI--11.4.86). 87-88. 

Forei,n exchaotfC iJlvolved. in· Import 
.r wltware (XVr--16.4.86). 18S-86. 

F(N:~DExc:balllCapeat oa ImpOrt of 
NQD-~nl.i.1 Goodl(XV}-Il.4.86). 
137·38. 

Frauch ..... Import of P~r Fabric 
by 0011» hlOdB_iDAllUDtI.D (XV-
4.4.86). 294-96. 

Ideotiftc:atipn of new itema to be im-
ported hom. NewZeal.ad (XVI-
25 4.86). 246-4~. 

IIlegalimporl of Wool-Tops (XIII-
21.2.86), 71-72. 

Import 19d dilUibudoo 01 looc\arIlDI . ( in Sixth Plan (XV-4,4 ").102-105. 

Importa lod Exportl ~Ied bJ STC 
(XVII- 2 5.86). 212·23. 

. Imporl and Exportlin firat aix moutD 
of 1985-86 (XJV-7.l.86). 102.-108, 

Import aDd Export or cru~e oil 
(XlV-II.] 86). 16020. 

Import aDd Export 01 Rice. (XIV-
14.3.86), 22-26. 

Import 104 t.huufacture of Cam-
pU.ters. (XVI-9.416). 143-149. 

Import and Release 0' Set.. I0Il4 
Vlcciw:s wit bout Teat (XVI-24.4, 
86), 20 1-202. 

Import aad requ,remcat of Vitlmla 
B6 (XVII-29.4.86), 203-20$. 

JIT.port-bated modernisatioll {XIV-
11.3.86).75. 

Import Bill aod roreian Reba_ 
component or t.rtilizl!r (XV-l.U. 
86). 136. . 

Import Bin lor Edible on. XtIl-
21 2,86), 34_)5. 

Import -Ell port ratio oIlGcJf.a Trade 
(XIll-21 2 86). 259-60, 

I~"ort of 6: APA (XV-S.4.86) 2n. 
Import oLairoc:rafl by indivJdual. and 

compaoiel (XV-4,4,86). 190-94. 

Import of ArID' by STC (XVIJ-
2.'.86). 173-76. 

Import of Cuhew Nut. (XVl1-
:U.86).216-17. 
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Import of Cashewnuls and Measures 
10 InereaseProduelion (XVTI-
2.5.86),39.40. 

Import of Clovas (XVII--2.5.86), 
41.44,82. 

Import of Coal (XVI-15.4.86). 109. 

Imporl of Coeonut oil(XVII-2.S.86), 
149-50. 

Import of coking coal (XV-7.4.86), 
194.95. 

Import of colour T. V. kits (XIII-
5.3.86),65-66. 

Import of Copra under OGL (XV-
21.3.86). 102. 

Import of Cotton (XVI-25.4.86), 
182·83. 

'Import of Crude and petroleum pro· 
duclI (XVII-6.S.Il6),47. 

Import of Deep Sea Trawlera(XV-
7.4.86), 18. 

Im\)ort of Dipyradamol (XVI-
10.4.86). 308, 

Import of Drug Intermediates (XV-
1.4-86), 84-85. 

Imports of Drugs and Drul 'otero 
mediates under take names (XV-
4.4.S6). 18i·89. 

Import of edIble oils and productIon 
of palmolein oil (XIV-14.3.86), 
91·93. 

Import of fquipmenl8k by O.N.O.C 
lXV-8.4.~6). 77-78, 

Import cf Floppy Discs/Diskettes 
(XVII-7.5.S6).84. 

Import of heart valves (XV-JI.3.86), 
202-203. 

Import of Horses (XVII-2.S.86), 
262-63. 

Import of Kerosene Oil (XVII-
65.86),156.57. 

Import of machine, tools by cars and 
jeep manufactures (XVI-15.4,86), 
147-49. 

Import of Machin"ry for Telecommuni-
cation Services (XV - 25.3.86). 32-40 

Import of machinery aod epuipmeat 
needed by Tourism Industry (XIV-
7.3.86), 66-67. 

Import of Magnesile (XV-4.586). 
254. 

Import of milk and milk products aad 
export cattlefeed (XVI-21.4.86), 
193·94. 

Iruport of Milk Prodncts (XVI-
21.4.86), 97-9S. 

Import of Mobile Phone Exchan.ea 
(XV-1.4.86), 152-54. 

Import of modem sleel technololY 
(XVI-21 4.86), 213. 

Import of Natural Rubber (XVII-
2.5.S6), 163. 

Import of Newsprint (XVJI-S.S.86), 
1l9·21.109~110,217. 

Jmport of Newsprint and Sugar by 
State Trading Corporation (XV-
4.4.86), 256·59. 

Ilbpott of newsprint to meet domestic 
demand (XIV-14.3.S6), 99. 

Import of oil from Iran and Iraq at 
higher than the market price 
(XIV-ll.3.86), 133.34. 

Import of oilseeds in place oj edibl. 
oil (XVI-2S.4.86), 67. 

Import of oil seeds, pulses and supr 
(XIV-14.3.86),44. 

Import of Optical Fibres (XVI-
15.4.86), 54·56. 

Import of Oxyjedrioe by Companies 
in vioialions of Industrial Licences 
(XVII-29.4.861,21.23. 

Imporl of Pcniciliia for Manufacture 
of 6 APA (XV-S.4.86). 90-91. 

Import of Penultimate in the name or 
Intermediate for Manufacture or 
Bthamputol (XVII-29.4.86), 270-71. 

Import of Pesticides (XVII-28.4.S6) 
170-72. • 

Import of ProtO-Type electric Enaines 
(XIIl-27.2.86),233-34. 



Import of Pulses (XVII -5.5.86), 174. 

Impor1 ofrapesud Oil (XVII-2.S.86), 
187-88. 

Import of raw rubber (XIV-7.3.86), 
15I. 

Import of raw su~ar (XIV.-:t4.3.86). 
213-14. 

Import OrRaYOD GrlideWOod Pulp 
(XV- 2S.3J6). 26-28. 

Import of Rias by ONGC due to 
Slippages io Supply by BHEL 
(XVI-.:IS .... 86).36-37. 

Imports of River Crafts, Fishia, Tra-
wiers (XVlI-2.5.86), 249. 

Jmport of ruhhr (XVI-ll .... 86). lOS-
J06. 

Import of seeda of pulses (XVII-
5.5.861, 203. 

Imporl of Shoddy aod Ra&5 (X V-
4.4.86) . 22-25. 

Import of Skimmed ·Milk Powder 
(XVII-5.5.86), 130-31. 

Import ofstoallddllnce ·instrumentl 
(XVIJ--7 .5.86). 191-92. 

Import of SUllar (XVI-2S.4.86). 25-
31. 36-37. 127-211. 135-36. 
(XVU- 2.H·6).13S-36. 

Import of SUlar, COltoD aad Mao 
made Fibre ial9~5 (XIV-14.3.86). 
193. 

Imports of TechnolOBY(XVII-lOA.86) 
188. 

Import of Sugar in 1986-87 (XllI-
23.2.861. 10-14. 

Import of SJno-bue for production of 
Elhobepazine Cilrate(XVII--29.4.86 
fD. 

Import of T. V. Componeats (XIII-
5.3 86). 45-46. 

. tm"o" of SYllthetic Fibre and its 
Impact on Tutile Industry tXVII-
25.86).247. 

Import of Tea (or domestic coniumI'. 
tJoa by 2000 A.D. (XIV-7.3.86). 
179-80. 

Import of TechnoJ",ies (XIV-n.3 86) 
85·86. 188. 

Import of techaolOlY for buic needs 
ofelolbin, (XtV-14.3:86), 191. 

Import of Tecbnoloay fur Ba.ic Needs 
OfPeotlle (X'V-'I'J.3.86,I.18--U. 

Import of techDoJoty for· C8Dtrol of 
acoustic pollution (XVI-9.4.86). 
56-57. 

Iml'ort of technolOlY for 'Su~crse 
(XV-4.4.86), 197. 

Import. by Telecom1mJrii~~s Depart 
ment durmg Seventh Plaa period 
(XVII- 6 5,86). '132-33. 

Import of Tuble Machinery (XV-
21.3.86). 221~22. 

Imporl of Tia (XJ~-17.3.86,. 4-6. 

Imporl of Tvi'bb Ge'n'etator from East 
EaropHn CoulllriCI {XV-8.4.86), 
140. 

kaport ·of V,ca (XVI-21. ... 86). 152.~3. 

Imporl of walch cases (Xl V -I •. 3.86), 
2J7-38. 

Import of Wheal and Rice -durilll 
1986-87 (XlJI-28.2.86). 204-205. 

Importa vi,-a·vis Exports (XIIl-
28.2 86). 78-80. 

Imporl of VCR's(XVII-7 5.86). 243. 
Issue of Imporl-Export Pu. Bockl 

(XVI -lS.4:r6), 289-90. 309. 

bsuc of instructloos reprdilll mlllimi· 
SiD, hllports from RllpeePaymcnt 
Couotrie, (XVJ-25 4.86).502. 

leakage of decision ....,..msa import 
pOlicy of TPA (XIV-·JI.3.86), 
175-1~. 

Leaislation on manuracture. import 
and dlsponl oCHaoareleus Subs-
taocca (XIfI-5.3.86), 118;:19. 

'LI_Iia, of III_tlDenl. and Imporu 
(XlIJ - 29.2.86). 71-72. 



Lower import Bill from October, 19!5 
Marcb 1986 (XIV -14.3.86), 209-10. 

Malpractice. In Import of Rags (XIII-
21.286), IIl-tH. 

Misuse of advance licence facililies 
(Xlfl -21".2.86), 146-47. 

Nodal agency to coordinate Imports 
(Xtn'-28.2.86), 160. 

Payment for Import. of. all la 1986-87 
(XIV-ll.386),188. 

PcrmissioQ. to TamJ.l Nadu, Eloetricity 
Board to 'mport coal from Australia 
(XV-2S.3.86), 145. 

Permission to TISCO to import Lime-
Itone and Coking Coal (XVI-
21.4.86). 289.81. 

Policy foc Import of Bulk Drup 
(XVI-1M 86), 217. 

Policy on import of Deep·Sea Trav-
lers(XIV-17.3.So}, .55. 

Production and Import of Craft Paper 
(XIV-I8.3.86), 196. 

ProdUClIon and Imporl of Ferlilizers 
(XV-7.4.86), 77-78. 

Production and Imporl of Pesticides 
(XVII-5.S.86), 9~H)1. 

Proposal to reJuce Imporl of Drugs 
(XVII-29.4.86), 51. 

RequirClmeDts of Imports UDder 001 
(XVII-2 5 86), 262-64. 

Setting up of Ther.m<\l Power Planls 
based on Imported Coal (XV-
25.3.86)' 212. 

Sbifting of TPA from OGL to Limited 
permiSSIble h~t (XIV-7.3.8b), 68, 

Simplifying Iml)Ort.E1tport Procedure 
(XVII-2.5,Hl), 196-97. 

Spurt In Impol ts of High Technology 
ltem§ from United Stale of America 
(XIV-14.3.86), 125-26. 

tJarOilriclod Import of Soda Ash 
(XV-25.3.86),41, 

Upwar4, treDd i <1 A&,fiClllturlll Imports 
(KIV -10).b6). 186.88. 

IMrORT DUTY: 

Evasion of Import Duty by Taper 
Roller Bearing Dea!ers (XVII-
25.86). 207·208. 

Import DUlY 00 D~T/PTA (XVlI-
25.86), 164·6~. 

Import dUlY 00 flexible packaain& mate. 
rIal for packinl agro baaed products 
(XVI - 25.4.86),77_78. 

Reduction ill basil: duty aD import of 
DOD·forling quality billets (XllI-
21.2.86) •. lO5-IOCi. 

IMPORT LICENCES 

Mj~use of Import Licences (XI"-
7.3.86), 240-41. 

Obtaining of Import Licences by 
Misrl:preseotali~ by Certain Firms 
lXVIl-2.5.86), 142-43. 

Violation of Import licences (XI\'-
7.3 86). 253. 

IMPORT POLlCY: 

Amendment to Import Policy (XIII-
21.2.86). 158. . 

Effecl of fall in price of Crdue on 
India's Imporl Policy (XlIi-2R.2 86 
180_81. 

Import Policy for Steel Slrips (XV-
24.3.86), 191-92. 

liberalisation of Import Policy and 
Release of Payment situalion (XIV-
14.3.8·), 37-38. 

PrCilPOIial for reviewing Import policy 
(XIV-14.3.86), 125. 

Trade Imbalance due to Liboralisation 
of Import Policy (XIII-21.2.86), 
221-22. 

INCOMB: 

Ceihnlon income (XV -2.4.86), 168. 

Disclosure of tJnl81t~d Income (X VJl-
2.5.86). 112. 

Effect of concessions on disclosures of 
COlIl:caled· Incomo(XVI-11.4.86,) 
86-87. 



Nutrition Level of Poor and Fixed 
Income Group (XIV-19.3.86), 
120-121. 

Penon. cbalianed for concealment of 
Iocome (XIIl-28.2.86), 173. 

Scheme for disclosure of concealed 
Income (XIIl-28.2.86), 94-95. 

INCOME TAX: 

Amount recovered from the raids durinl 
1985-86 (XVJ--ll.4.86), 84-8.5. 

Assessment of Assets of Actaarya 
Rajneesb for Income Tax purposes 
(XVI-11.4.86), 3.5-37. 

Bogus income-tax claims rackets un-
earthed io Madras and BanBiore 
(XV -21.3.86), 237·38. 

Buildinas and Ea'ates taken over for 
mis-quoting aC'ual price (XIV-
14.3.86), 174. 

Cues pending before Settlement Com. 
milsion (XVI-1I.4.86), 208-12-

Collection of Sales Tax, Central Sales 
Tax and Income Tax(XVI-II.4.86) 
8.5·86. 

Delay in aSselsment of raid cases 
(XIV -7.3.&6). 130·31. 

Ellemption of income lax 10 Birla 
Institute of TechnololY, Mesra, 
Rancbi for condu~tinB research work 
(XV -21.3.86), 303-304. 

Income-tilt and Central Excise OUI-
standing from business, bou.es Indi-
Viduals and HUFs (Xm-28.2.S6). 
160-61. 

Income Tax Assessments in varioul 
Tax Brackets (XV-·21.3.86). 161. 

Income Tn Cases pending in Supreme 
. Court (XV-4.U6), 266-67. 

Income-tax due from 
Owners in Tripura 
43-4.5. 

Tea Garden 
(XV-4.4.86), 

Income-Tax exemption limit and value 
of Rup" (XV-4.4.86), 2". 

la.come Tax on insurance claima paid 
in excess of written value of Machi-
per)' (XV --2J.3.86). 302. 

Income-tax payeCl (xvt-Jt.4.~'i), 
167-76. 

Income Tax Raids durina March, 1986 
(XVI-ll.4.86), 133. 

Income Tilt Receipts (XIII-·21.2.86), 
S8-89. 

Income Tax relief on Depolits ac:cepted 
by Public Sector Uodertaltlnp 
(XVI-lS.4.86), 91-92. 

Increase in Revenue Recelpl. from 
Income Tax (Xm-21.2.86), 2\0-11. 

Measures 10 Prevent Income Tax 
EvasiOD (XVII-2.S.86), .53·.54. 

Net pins from Income Tax Raids 
(XIV -14.3.86), 26-28. 

NOD-Payment of Jncome Tax by Film 
Arliats, Producers Ind Directors 
XVIJ-2.S.l!6). 27S-~0. 

Non-payment of income tall by film 
stars (XI/l-21.2,Sc), 13940. 

Ovcr-At~e5smenl by Jacome-Tax 
Oftlcers (XVII-2.S.S6), 108-\09. 

Proposal to Exempt arant-in -aid (rom 
Income Tax (XIV-14.3.S6), 122. 

Proposal to increase income lall exem-
ption limit 'or the purpose of .ale 
of property (XV-··21.3.B'.l) 31..5-16. 

PropOl8\ to rationalise income' tax 
structure (XIV-.-14.3.B6), 42-43. 

Raids on Houst. of Governmenl OfBclal 
(XIIl-S.3.S6),176-7S. 

Raids on premises of Income Tu 
OftIcen (XIII-21.286) 78, JlJ-3S. 

Raid. on Tradioa and Commercial 
EstabU.hmcDts in Jbao.si (XIII--
21.2.86). 159·60 . 

Recovery 01 Tax arrear. from bi, 
Businen Houses (XlV -7.3.86). 
1.50.56. 

Recovery of Tall arrears from .com-
panlea (XIlI-21.2.86), 37-41. 

Repretetltat!on for ElIcmptlq Hard 
DUly Allo_nce from Income Tall 
(XVn-2.H6). 113. 



Response to recent Voluntary Income 
Tax Disclosure Scbeme (XVI-
25.4,86). 259. 

Tax Evasion by Mis Gupta Cables 
Private Limited Bbuba.lesbwar 
(XVn-2 S.86). S5-56. 

Tax Holiday to 100 per cent Exporl 
Oriented Units (XVI-I 1.4 86),216, 

Violation of Income-Tax Rules by 
Les.inll Companies (XVlI-.2.5.86), 
217. 

Voluntary Disclosure Scheme (XVII-
2.5.86). 144-4S. 

DEBATLS 

Need 10 guarantee social security to 
active sportsmen and performing 
artists and also to exempt them 
from income tax (Under Rule 377) 
(XV-3J.3.86). 386-87. 

INCOME TAX ACT: 

Restoration of Provisions of Section 
3SCC of Income Tax Act (XV--
21.3.86), 207-208. 

Survey Operations under Section 
133-A of Income Tax Act (XV-
4.4.86) 11'. 

INCOME TAX DEPARTMENT: 

Installation of Computers in Income 
Tax Deparlmc:nt in Major Cities 
(XVI-I 1.4.86), 43, 

Leaka,e of Information Re6arding 
Raids (XVII-2.S.86), 101-102. 

Raid. by Income Tax. Cusloms and 
Excise Deparlment (XIII-21.2.86), 
245. 

Raids conducted by Income Tax 
Autborities in Karnataka (XIV-
7.3.86), 101-102. 

INDIA METERS LTD. 

Take over of India Melon Limited 
by a Public Sector Unit (XVII-
2.5.86), 273. 

INDIA TOURISM DEVELOPMENT 
CORPOIlATION: 

Consumption of imported I!quor in 

ITDC hOlels in Delbi/New Delbi 
fXIV-14,3 86), t:7-68. 

Duty free shops in ITDC Hotels 
(XV-11.3.86),132·133. 

Hotel~/Restaurants Run by ITDC in 
Foreilln Countries (XVU-2.5.86). 
51-53. 

Losses in nDC Hotels and otber 
Projects (XIII-·28.2.86), 52·54. 

Luxury Hotels set up by ITDC 
(XIV--7.3.86), 139.40. 

Occupancy in India Tourism Develop. 
ment Corporation Hotels (XV ~ 
21.3.86). 48-52. 

Payment of bonus to employees of 
)TDC Hotels (XVI-25.4.86), 192· 
94. 

Programme for Construction of Fivc 
Star Hotcls by ITDe to Attract 
Foreilln Tourists (XVU-l.5.86), 
243. 

Scbeme of Conces~ions 10 Students 
and Youtbs in I.T.D.C. Hotels 
(XlV-7.3.86!, 83. 

Transfer of bigh ranking officers in 
!TDC (XVI-I 1.4.86), 286-88. 

INDIANS ABROAD : 

Amendment in Regulations Govcrninl 
Recruiting Allencies under Emigra-
tion Act (XV--31.3.R6). 277. 

Applicability of Laws 
Fore;go Countries 
89-91. 

to Indians in 
(XVI-I 6.4.86), 

Conviction of Indian Nationals in 
abroad lor Petty Offences (XVI-
9.4.86),160. 

Deportation of Indians from Malaysia 
(XVI1-30.4.86),6S-fJ9. 

Fake agencies for sendinll labour 
abroad (XVII-28.4.86), 254-257. 

Fa'se agencies sending workers 
abroad (XVIl-28.4.86). 259-261. 

H unller strike by J adian Internees in 
Pak Jails (XVH-30.4 86), 138-
39. 



Indian dQdora workhag in (orelan 
countries (XIV-I3.3.86); 146. 

IBdiaos killed in Iran-lraq War(XJIl-
5.3.86), 116·17. 

Indlaas killed in SiD.aC!OfO Hotel 
Collapse·(XVI.-9.4.S6), 16Q.l6l. 

Jndian Lurldn, in Saudi Arabia 
(XIV-17.3.86), 212. 

Indian workers senl 10 Gulf countrle. 
by Ptivace agenci~. (XIV-10.3.U), 
279.281. 

Indlam. wida .alied passports in Pak 
Jail. (XVlI-30.4.86), Ill. 

Indian workers workiDg in Jordan 
(XIV-l 0.3.86), 318. 

No_nidat Iodians iDvesamenl in 
seUial up iadustries in Andbra 
Pradedl (XVIl--6.5.86). 255·56. 

Proposal from noo-retidenl Indians 
for establisbinl Industrial U ail. 
(XV-1.4.86).2g9· 90. 

R:aiatratioa of Iadian Nalionals resi· 
dlnlabroad (XV--2.4.86). 154. 

Remittaace of forelgo ex.;baolle by 
p~ple from Kerala workinl abroad 
(XV--4.4.86), 162.63. 

Review on worklD,faotivltioc or Iadlan 
diplomats (XVI-9.4.86). 91. 

Security of Indiaa Naliooab in Soulb 
Yemen (XIlI-26.2.86). 9·16. 

SIan.. Abroad by EEPC Men 
(XVI-~.4.86), 56-56. 

Test of Indians for AIDS before 
eDtcria, for.ilD cOIIDUiei (X V -
3.4.86), 125-26. 

Tbreat by ladian CommWlity 10 leave 
. Houa Koaa (XVJ-16..4.I!6). 128-
29. 

"Tube Moaey" from ludia .. AblO1ld 
(XVI-ltA.86). 8-16. 

DEBATES 
eoafermcnt or Same Riibu as enjoy· 

ed by 111'" al~DI 011 per.oat of 
Iad:iu Ofilia liviD, 8lnOad (R .. ) 
(XVI-2S.4.86), 4Ss-69. 

Deaaand For stopplna the· sY ... o( 
obtainln. visas by Jodi .... in U.K •• 
USA, Canada, MaJay~la anc\ Sio,a· 
pore dClirous o(vlsit.ing Jodia (Under 
Rule 37,) (xrv -10 3.86), 343. 

INDIAN ADMINISTRATIVE SER.VICE: 

Allotmenl of Sc:bedu.led C_e/Tr.be 
IAS-Officeruo Home State Cadres 
(XVJI·-7.S.86), 200·201. 

CoacbiDa Ceolres (or lAS Examina-
tions (XIV-19 3.86),42-43. 

Emp\OymeDl of lAS Officen iohblic: 
Sector Uodertak iup after relire-
meol (XIV-19.3.86), 72·73. 

Memorandum by lAS o~ (XV-
2.4.86). 213-214. 

Propamme fOf lrainilll of lAS Offi. 
CBS (XIU-5 3.86), 84-90. 

Promotion Quota of Slale services iD 
Indian Admlniluat!n Servlc .. 
(XV[-9.4.86), 206-207. 

RBOI',lIJisation of IDdiao Admiaiatra-
tin Service (XItI-· .. 26.2.86). 117. 
,,~. 

Scheme 10 make All ladla Services 
efficieul (X 111-26.2.116), J 81·182. 

Sbort COOf,., roll lAS Officers on 
Rura' Problems (XV···2,4.86). 182-
J83. 

Special RecOtDhioD to lAS Officers 
witb Succcl5ful TeDure as Collec-
lars (XV--2.4.S6), J84. 

ZemalCadtes r« Indin AdnaiaMtra. 
tive Sorvj~e (XUl-26.2. i6); 24. 
26. 

INDIAN AIR. f ORCS: 

Inductioo of MIG Aircraft In, I.A.F. 
(XllI--26.2.86), 218. 

UIC of IAF Plaoel by MioitlriCl 
(XVI .. -9.4.86). 137·08, 

INDIAN AIRLJNES : 

A.dvisory COIIlmi"- for Cutt.mer 
Service. 01 Ai~w. (XV-3.4.84). 
187·88. 



SUJlJEct INl)BX 

·Allotment dfQua~rt to SC/ST em-
ployeCl! of'llldianAitlmes (XV-
3.4.86), 141-42. 

"malgamelion or Air-lndia, Indian 
Airlines and VayudOOI (XVI--
17.4.8,,), 162. 

Amount spetl! on edverttuments by 
Air India and Indian Airline, 
(XIIT-6 3.86), 94. 

Appointln'3nt of fiaisonofficers in 
Indian Airlines (XVI-IOA.86), 
248. 

Benefits to Cabin Crew (XV(-24 4.86) 
184-85. 

Book Transfer by I A. for use of 
domestic flights by. MiniSlers etc. 
(XVI-24.4.86), 193-94. 

Commuter Airerart ror Indian Air-
lines and Vayudoot (XIV - . 
13.3.86), 105. 

Computerised reservations in Indian 
Airhnes (XVI-10.4.86) 137-38. 

Conversion of Air Flights from Avero 
10 Boeing (XV-3.4.86), 213. 

DeductioD of Union', subscription 
from salary of'noployeesby Indian 
Airlines (XVI-24.4.86), 244. 

Delhi-Ahmedabad Hight via Jaipur and 
Jodhpur (XVI-24.4.86), 13I-32. 

Deterioration in Indian Airlines .ervie 
(XV·-3.4~86). 214. 

Dilcount on SfGUI) package tours by 
Indian Airlines and Vayudool\XVI-
24.4.86}, 238. 

Expansion of computer system of 
Indian AirlimB (XV-3J.3.86), 189. 
90. 

ExpendilUre on production of House 
Journal (XV-3.4.86). 105. 

Feasibility survey conduct~d by I.A. 
for HelicopterCorpora!ion (XVI-
10.4.86), 225-26. 

Pilling up of vacancies Reserved for 
SC/ST in Indian Airlines (XV-
3.4.86), 173-7~ .• 

Fleet of ladiaDs Airlines (XVI-
10.4.86), 245-246. 

General Sales Agents of I.A. alld 
A.I. (XVI-I7.4.86), 174-176. 

Growtb·rate or Air India, IDdian Air-
hnesand Vayudoot (XtV-J3.3.86). 
228. 

Hijacking of IA Flillbts (XUI-
Z7.2.86), 107-08. 

Impro,ement iD I.A. Services (XIV-
20.3.86), 41. 

IDcrease iD .ellgino faiJurOl iD Iodin 
Airlines Airbuses (XV-3.4.86), 163· 
65. 

Loss to lAC due to hike iD . fuel price 
(XIV-IJ.3;86),267-68. 

Loss to Indian AirlillCS due to bike 
in Fuel Prfce (XIII-27.2.86), 
227. 

Monitorin, of delay in IA lli,bts 
(XVI-24.4.86), 117-18. 

New scbeme for foreign tourists by 
Indian Airlines (XIV-13.3.86),68-
69. 

P8~flhandJedaDd Foreign Ex-
change earned by I1ldiaD AirliDOI 
(XVI-2~.4.86), 175_76. 

Poor Fli,ht Kitchen Service (XVI-
24.4.80), 244-45. 

Proposal to cover more foreign cOUDt. 
rie.q by Indian Airlines. (XV-
31.3.86), 198. 

Provision of SealS to Cancelled Fliaht 
passcagers (XVI-24.4 86), 200-201. 

Quarrel in I.A. Flight (XVI~24.4.86), 
254-55. 

RecruilmeDt of female 
indian Airlines 
114-115. 

Employees ill 
(XIV-20.3.86), 

Re-emyloyment of meials ID Indian 
Airlines and Air India (XVI-
24.4.86), 268. 

Reservation policy for employees of 
IA tXVI-104.86), 54. 

Snomar on Air Safety tXIII-
. 6.3.86),56. 
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Sbortall: of pilots in Indiaa Airlinos 
\XIJI-6386,) 18·21. 

Traosfer of Cia. IV SC/ST Employees 
of JA (XV-JA.86). 98.99. 

Work done io Hindi in Indian Airlines 
(XIV-13.3.86). 19·23. 

INDIAN ALUMINIUM COMPANY: 

Sickness of INDALCO (XV-31 3.86). 
765. 

INDIAN AND EASTERN NEWSPAPER. 
SOCiETY: 

Demaods or lodiao aod Eastern 
Newspapers Society JCjudiol 
IndigenODs NewspriatJ (XVI-
15.4.86), 288·90. 

I.E.N.S. RepresentatioD 
prospect of Newspaper 
28.4.86), 220·221. 

Indian Broadcasting Service 
103.86). 274-27S. 
(XV-7.4.86).131.33. 

00 fulure 
(XVlI-

(XIV-

Introduction of Indian Broadcasrinl 
proaramme service (XVI-21.4.86), 
289·90. 

INDIAN CHRISTIAN MARRIAGE 
ACT: 

Revision of Indian Christian Marria.e 
Act (XIII-4.3.86). 468. 

INDIAN COUNCIL OF AGRI· 
CULTURAL R.ESEARCH : 

Cata!tooe of Rice Varieties lXVII-
28,4.86). ~9.SO. 

Consultancy Senice by ICAR (XIV-
173.1r6). 14·17. 

COD5ultaDcy Service by lCAR for 
Small Marlinal Farmers (XV-
31.3.86.316·7. 

Development of Oilseed, varieties by 
ICAR (XIII. 4.3 86), 255·260. 

Evaluatioo of ICAR (XVn-s,s 86), 
46. 

ExamiDlltion of Reports of ICAR 
lnllitute by A udit or&{X V II ,-5.5.86) 
167-69. 

Failure of R It: D effort. by leAR la 
Weat Ben,a' (XVt-21.4.86), 178· 
85. 

ICAR.'s Lab. to Iud liat (XV-
24.3.86), 35.36. 

ICAR's I. &. D effOrtl Oil Pulm, 
O.JlCCds, Coconut" Fruita. Milk 
etc. (XIJI-4.3.86), 2$4-255. 

ICAR', work on Marfn. Bea-S,.tem 
(XV~24.3.86). j9().91. 

Increase in popultry prodtK:tion 
(XVU-28.486). 248. 

lick of Communication ill Teclulo-
1011 Tran~ler «XV-7.4.86), 66. 

Mishandllna of Fllnd. in ICAR', on 
Seeds Directorate (XIV -10.3.86). 
72. 

Probe into Work1tll 01 ICAR (XV-
7.4.86), 156. 

Strike by labourers in I.C.A.R. farm. 
SbilloDI (XIIt-3.3.86), 

INDIAN COUNCIL OF CHILD WEI.. 
FARE: 

Review of workilll 01 I.C.C.W. 
(XIV-13.3.S6), 69·70. 

INDIAN COUNCIL OF POOr) SCIEN. 
TISTS AND TECHNOLOGISTS : 

Recommendations of ladian Cauncil 
of Food ScientJlt. aad Techaolo-
aillS (XVI-25.4.86), 181.82. 

INDIAN COUNCIL OF MEDICAL 
RESEARCH: 

Teldaa o\er of Rejendrl M.morial 
InsUtute. Patna by ICMIl (XIV-
20.3.S6), 94.95. 

INDIAN COUNCIL OF SOCIAL 
SCIENCE RESEARCH : 

Grillt' 10 Re!clrch centre. by Indian 
Council of Social Scieace Research 
(XJII-6.3.1l6). 103.108. 

INDIAN COUNCIL OF WORLD 
AFfAIRS: 

Oranu a1ven to Jndian Council of 
Wor'" Aft'ain (XV-3.4.86), 108·09. 
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INDlAN DAIRY CORPORATION: 

Monltofto, and evaluation of Indian 
Dairy Corporation and National 
Dairy Development BQud (XVII-
28.4.86). 147·48. 

Profit earned by Indian Dairy Cor-
poration (XYL-21.4.S6), 78-80. 

INDfAN DRUOS AND PHARMACEU-
TICALS LTD. : 

Development of Researcb and Analy-
sis Win. of IOPL. Hyderabad 

. (Andhra Pradesh) (XVlI~.S.86), 

2.46. 

Impom of Drug Intermediates for 
production of bulk druas produced 
by lDPL (XVI-i5.4.86), 40-41. 

Implementation Of new manallement 
pali":y by IOPL (XIV-l 1.3.86), 
198. 

Lossel suffered by I.D.P.L. (XIH-
25.2.86), 189-90. 

Plan Ior Financial RostructuriDg of 
I.D.P.L. (XV-8.4.86), 131. 

Produ::tion of Doxycyclino by IDPL 
(XVII~ . .s 86). 123-24. 

Production of Erythromycin in Indian 
Drugs and Pharmaceuticals Limiled 
(XV1-15.4 86), 63. 

Production of Metronidazole by 
IOPL (XVn-29.4.86), 68. 

Production of O~ytetracycl'nc by 
IOPI (XVII-6.S.86), 113. 

Purchase of Technology by lDPL for 
Production of Potassium Penicillin 
(XVI-15.4.S6), 63-64. 

Qualit, Test of Medicines Mallufaotu-
red by IOPL (XV-S.4.86). 
45-46. 

Requirement of Trimethoprun and 
Sulpha Methazole and Production 
by lOPL (XVII-29.4.86), 69·10. 

Settiog up a unit of Indian Drugs and 
Pharmaceuticals Limited in Madbya 
Pradesh (XV-25.3.86). 102. 

Writins off of accumUlated losses of 
IOPL (XIII---4.3.86), 3'9·360.' 

DEBATES 

Need for measures 10 solve the di1ll-
culties faeea by I.D.P.L. (Under 
Rule 371) (XVI-17.4_86). 235-36. 

INDIAN ECONOMIC SERVICE : . 

Career prOpCClf of Ofllcers of In4ian 
Economic Service (XIII-18.2.86), 
61-62. 

Orieverccs of Members of Indian 
Economic Service (XV~.4.86), 
SO-Sl. 

INDIAN EXPLOSIVE LTD. : 

Evasion of Excise Duty by I.E.L. 
Gomia (XVI-25.4.S6), 27S-79. 

INDIAN FARMERS FERTILISER 
CORPORATION: 

Modernisation of fertilizer plants by 
IFPCO (X V-H. 86), 242. 

INDIAN INSTITUTE OF FOREIGN 
TRADE: 

Assistance to States by Indian Institute 
of Forei&D Trade (XVI-:v.4.86), 
171.79. 

INDIAN INSTITUTE OF MARINE 
T~HNOLOOY : 

Proposal to sel up Indian Institute or 
Marine Technology (XV-2.4.86), 
S8. 

INDIAN INSTITUTE OF PETRO-
LEUM: 

Low air pressure atomissing burner 
developed by Indian Institute of 
Pelroleum (XV-2.4.S6), 16:·62. 

INDIAN INSTITUTES OF TECHNO-
LOGY: 

Non-acceptance of Researcb Papen 
in Hindi by 1.1. T. Ddhi (XlII-
27.2.86). 183-84. 

Setting up of 1.I.Ts. during 7th Plan 
(XVI--24.4.86}, l25-26. 

INDIAN IRON AND STEEL CO. 

Loan from Japan for Indiaa IrOil and 
Sleel Company (XVfI-5.5.86), 
162-63. 
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INDIAN LABOUR CONFERENCE: 

Recommendation. oC Indian Labour 
Conference and ImplelDe1ltatioD 
thereof (XV-24.3.116), 289·90. 

INDiAN LAW INSTITUTE : 

WMiljn, of Indian Law IDstltute 
(XVI-IS.4.86), .77·79. 

INDIAN UTERATURE: 

Promoljoa of traDs'alioa of Indian 
lansuaSeI classiCi iDto foreip 
laDaualCl (XV-27.3.86), 123-24. 

INDIAN MILITARY ACADEMY, 
DEHRADUN: 

Vacancier in IMA Debradan (XVII-
30.4.86). 155·57. 

INDJANMOLASSES CO. LID. : 

CODlrol Awarded 10 MI •. IDdiaD 
Molasses Company by STC for 
bandlin, Export (XJI1-28.2.86), 
66-67. 

INDIAN NATIONAL -CONGRESS : 

Commemorative Posla' Stamp. re,arcS-
in, CeoteDary of IndiaD NatioDal 
Coogreas (XIV-IS.3.86). 55-S6. 

Participation of public eDler .... in 
tbe exhibition. oraaniseel by IndiaD 
NatioDal CODlfeBJ (XIIl-4).S6), 
375·76. 

INDIAIII NATIONAL SATEl.LITES: 

Data IraDsmilleJ by INSA T -IB 
(XVI-23 4.86), 30·3. 

Efrect of Cballenae burDiD, 00 lun. 
Cliooinl 01 ISSA f-IB (XIV-
12.3.861. 117·:8. 

INSAT-JC (XIIf-26.2.86). 61-62. 

Introduction of V.P.T. Co·Axlal 
Microwave aod I NSAT Sy.tem 0: 
CommuDieatioo5 (XV":"'J.4.86J, 
141·43. 

Lauochinj of INSAT·IC (XlIl-
26.2.86). 88·90. 

Procurement or tNSA"f·lD (XlV-
19.3.86). 14,.·46. 

T. V. transmissioD faeiliat" 10 Stlltei 
I.Oup INSAT·le (XlU,....26.2.86), 
200. 

TrailllDl or IDdlan ScleDthts "Iected 
(or Byi.., with US Space Shuule 
(XJII-Ui.2.86), 10'7.0&. 

Use of INSAT·IB for rebroad casti., 
CeotraUy Oriainarilll ProtrllllllDt 
(XIV-tO 3.86), 175·79. 

U,ilitatlOD or capacity 01 'elccOllllDIlDI· 
catloD circui&a iD INSAT-B Detwork 
(XIV-II.3.86).44-45. 

INDIAN NATIONAL TRUST POR ART 
AND CULTURAL HERITAGE: 

Mulil-crore mismaDa .. meO, ia 
INTACH Cultural Procrammea 
(XUI-6.3.B6), 81. 

INDIAN NAVAL SHIP: 

EllpaDlioD of INS Drooacball'a (XlV-
12.3.8"). 93. 

INDIAN OCEAN: 

China's base ia IndiaD OceaD (XV-
2.4.86), 45-46. 

Foreian Naval iD Indiaa OceaD 
(XVII-·7.5.86). 47·48. 

10dian Claim ror Deep ...,a Nlaia, ill 
Indian OI:e1lD (XVII-30.4.86). 
30-31. 

Layin, of pipeline rrom CochlD to 
Trlcby (XV-25 3 86., 162-63. 

Obstacle caused by rordlD Daval 
basel ia Indian OceaD ,to Qceaa 
"cvdopmoDt a ·'!i.vitin (XV-2.4.86), 
208-09. 

INDIAN OIL CORPORATION: 

New Petroleum aDd Gas A,cDciea' 
opened by I O.C. (XIlI-4.J.H). 
420-47. 

RccommeilcfatioDI of ValUdcftll Com-
mince on EllplolloD iD L.O C Plant II' Delhi (XIV-ll.3.I6). 128-19. 

SceDrity arranaemeol al to.c. Ter-
miDII.a' Bij ..... D, Del1l1 (XlII-
25.2.86). 29:·93. 



Seturity arrangement by Indian Oil 
Corpor8lion tbrouah contractor 
(XIII-4.3.86), 499-500. 

INDIAN PENAL CODE: 

Removal of Section 309 from Ind.an 
Penal Code (XlV-19.3.86), 
81-82. 

INDIAN PETROCHEMICALS LTD. 
BARODA: 

.complaints apin.t officials of MI. 
Indian Petrochemicals Limited, 
Baroda (XVII-29.4.86), 217-18. 

Improving productivity by IPCL 
(XIV-1I.3.86), 154-SS. 

INDIAN POLICE SERVICE: 

Change in Rules for IPS (XV-24 4 86), 
217. 

Pbysical standards for Indian Police 
service (XVI-9.1.86), 136-37. 

Recruitment of more number of 
women IPS officers (XUI-S.3.86), 
165. 

INDIAN RAILWAYS INSTITUTE OF 
MECHANICAL AND ELECTRICAL 
ENGINEERING: 

UPlradation of Indian Railway. 
Iostitute of Mechanical and Electri-
cal Ensir.eerin, Jamalpur (XIH-
6.3.86), 195 

INDIAN RARE EARTH LTD. : 

Work ins of unit or Indian Rare Earth 
Limlted in Gaojam district (XVlI-
304.86), 136-37. 

INDIAN REMOTE SENSING SATE-
LLITE UTILISATION PRO-
GRAMME: . 

Application projects of IUP (XV -
2.4.86), 173- 30. 

INDIAN ROAD CONSTRUCTION 
CORPORATWN : 

. Chealing of Job Secken (XVII-
~.4,86). 72. 

INDIAN SHAVING PRODUCTS LTD. : 

Foreign collaboration of Indian Shav-
ing Products Ltd. with GdleUe' 
(XIII-28.2.86), 46. 

INDIAN SPCIAL SeRVICE: 

Constitution of Indian Social Service 
(XVH-7.S.I16), l82-83. 

INDIAN SPACE RESEARCH ORGANI. 
SATION: 

Space Project ofISRO (XIV-12.3.S6), 
114-15. 

INDIAN STANDARDS INSTITUTE: 

lSI Marks for washing powders aad 
Detergents (XIV-7.3.86). '127. 

More Items under lSI Certification 
Scheme (XIII-28.2.86), 193, 

Rellistratlon of all mallufacturers or 
household Electriclll Appliances 
for compulsory manufacture of 
Goods of lSI mark (XIII-28.2.86), 
129-3Z. 

DEBATES 
Need to maintain 1981 lSI norms for 

finished lealher (Under Rule 377) 
(XVII- 28.4 86), 309. 

INDIAN STATISTICAL SERVICE: 

Determination of seniority in Indian 
Stalistical Service (XV-2.4.S6), 
109. 

Stren~th of Indian Sialistical service 
(XV-2.4.86),143. 

INDIAN TELEPHONE INDUSTRIES: 

Foreign collaboration with Indian 
Telephone Industries for self-reliance 
(XIV-1S.3.86). 41-42. 

ITI ;n Andaman and Nicobar Islands 
(XVI!....21.4.86). 191-92. 309-312. 

Issue of bonds by Indian Telephone 
Industries (XV-1.4.86)69-70. 

Manufacture of Telephone Instrumenls 
hy Indian Telephone Industrie. 
(XVII- 29.4.86). 102-03 . 

Model I.T.r. at Haldwan; (UP). 
(XVl-21.4.86). 63-+4, 



.. 
No public support to Boads of m 

aDd NTPC (XV-21.3.86), 248-49. 

ltetreodJmeot of Employees ia] ndiaD 
Telephone Industries (XVII-
29.4.86), 170-71. 

$eniD, up of uoit of Indian Telephone 
Indastrles at Cauoatlore In Kerala 
(XV--8.4.86) 274-75. 

INDIAN WOOLfN MILLS' .FEDERA· 
TION: 

Repnseolatiou from Indin Wooten 
Mills' Federation Re: Import of 
Wool tops (XllI-21.2.86), 199. 

INDIGENOUS BELTING INOUSTRIES 
ASSOCIATION: 

RepresontalioD from Indigenous Bell· 
inl Industries Association (XVlf-
2.5.86), 274. 

INDIGENOUS SYSTEMS OF MEm-
CINE: 

Allocation for promotional Indian 
System of Medicine (XIV-13.3.86), 
131-32. 

Involvement 01· private practitlon:n of 
iud'lenous systems of mediCine in 
family plauninl proarammn (XV-
3 .• 86). Sol O. 

SIIort term Diploma counell for 
AyUEvoda. Uoaoi and Sidba Systems 
(XV-3.4.86), 185·87. 

INDIRA CANAL PROJECT: 

Need to direct Rajastbao Goverameol 
to stD$) feCOvuy of d_ from 
farmers oitbe Indira Canal Project 
area (Uoder Rule 311) (XIII-
6.3.86},238. 

INDIRA GANDHI AWAS YOJANA : 

Allocatioo of fuods to Rajasthan under 
Indira Gllldbt Awas Yojana 
(XVn-Z8.4.86), 80-11. 

Implemeutationof Indira A ..... Yojan. 
(XVl-21 .4.86). 2S4-~. 

lndim GaDtlhi' Canal (X1ll-V.2.86), 
44-45,87. 

Celltraluk.-oMr 01 I_eli ... Oal\cSbl 
,caual ·Project (Xl~-13.3 .. "'). 
151·58. 

Construction of lIow canal. .ndlifc 
Clnals under Indira Gandhi Canat 
Project (XfV-I3.J.86), 14143. 

SecOD~ Pha~e of Iodlra QaDdIlI Caoal 
(XVJ-17.4.86).8-14. 

INDIRA GANDHI STADIUM: 

Construction of Hotel near Indira 
GaDdIri Stadium by DO-A {XYlI-
5.!I.86,. 59-60. 

Jodira Sarowar Hydel Project (XVII-
29.4.86). 90-91. 

Proposal for approyal to Indira 
Sarovar HOlet Project (XIV-
19.3.86), 41. 

INDO BURMA PETROLEUM: 

Orenio, of IBP Departrncnta' Petrol 
Service statioos in Deihl (XIV-
18.3.86) 71.12. . 

INOO-Fr.eDCtl Centre for Mwnced 
Retearcll (Xlv-·t'.J.86), 44_ 

INDO·GANGETIC PLAIN: 

Waler-loalD' In Indo-Galli!!tlc Plain 
lXV-3.4.86), '4·5~. 

INDO·GULF PROJECT ; 

Indo-Gulf fertilizer project in Melby 
(XlV -10.3,86). 3J.5-16. 

INDO·NEPAL BORDER: 

SmuU'iOI of flOods across Indo-Nepal 
Border (XVI·--·U .4.86). 187-88. 

INDO·PAK BORDER: 

Deployment of UN Oblervcra allndo 
Pa' Border (XV--2.4.16). lIe-II. 

INDO.PAK SUB·COMMISSJ-ON: 

Aamrments concluded by IlNIo-Pall 
Sub-comnrission (XIV- T2.3.86). 
161-63. 

INDO.YtTOOsLA V 
COUNCIL: 

i!USIHSSS 

htlia, up 01 lndo-Yqos!av Bullaess 
CouDCfI (XVI-2U.B'). 3Q2.0l. 



Agreement of Electronics India 
Limited with Indone~ia Firm for 
Photo ValUc System (Xl V-19.3.86), 
14445. 

Bilateral trade between ladia and 
Indonesia (XV-21 3.86), 171·72. 

Increase in Investment in 10lnt Venture 
in Indonesia (XV-4.4 86),166-69. 

Visit of External Affairs Minister to 
Indone,ia (XVI-9.4.86), 142. 

INnRAPRASTHA 5T ADIUM: 

Allotmeat of J.P. Stadium (XV-
7.4.86), 36-46. 

INDUS VALLEY CIVILISATION: 

Likely damage Histoneal Indus 
Valloy Civilization site ill Kutch 
villalo (XV-31.3.86), 156·57. 

Industrial accident. (XV-31.3.86) 
373-74. 

Safety of Workers from Industrial 
Ac:cidents (XV-24.3.86), 31-33. 

INDUSTllIAL ALCOHOL: 
Shortale of Iridustrial Alcohol (XV-

1.4.116), 237-38. 

INDUSTR1AL CREDIt AND INVEST· 

• 

MENT CORPORATION OF 
INDIA: 

LOtin to indllllrial units by I.C.I C.I. 
(XXVI-I 1.4.86), 306 07. 

Utmlltionof Loan. Biven by World 
Bank and Allian DevelOpment Bank 
to ICICI for induslriAl Dev~lop
ment (XVl-Il.4.86), 206-07. 

INDUSTRIAL DEVELOPMENT: 

Development of Bombay through 
Industrial Development Activities 
(XVII-5 5.86), 57. 

IDduatrial devtlopment In Andbra 
Pradesh (X VIl-6.S.86), 139-40. 

Need for Incluai01l ia Secondary an 
adult .education c:urric:e!a a compara· 
tlve studY of .,r/cultural.. industrial 
aDd IICOnoatic: developmcnt in India 
and the propss made by' tbe 

advanced countries (Under Rule 
371) (XV-31.3 86). 384·85. 

INDUSTRIAL DEVELOPMENT BANK 
OF INDIA: 

Assistance to Coopen~tive Sector by 
IDBI (XVII-2.S.86), 231. 

A.sistsnce by lOBI to Stale Financial 
Corporation (XVI-25.4.86), 146 

Bad 8!ld doubtful debts of lOBI 
(XVI-25.4.86),275.76. 

Financinl of SpiDDina Mills by lOBI 
(XVI - 25.4.86), 32S·26. 

IDRI as.sisianGC to Karnataka (XVI-
25486), 140-41. 

lOBI brsches for NRI cens :n Kerala 
(XIV-14.3.86), 249·50. 

Investment by lOBI in States (XVI-
11.4.86), 282-83. 

Liberalisation of funding procedure 
by L.D.B.I. (XV-3.4.86), 80. 

Permission to lOBI to Negotiate Loan 
from Consortium or European 
Commerc;al Banks (XIV-7.3.86), 
213-14. 

Representation of Industrial Cooper-
atives on lOBI's Board of Directors 
(XVIJ-2.5.86), 231·32. 

INDUSTRIAL DEVELOPMENT BANK 
OF 1l'DIA : 

Stoppage of loan by industrial deve· 
lopment bank of India to West 
Bengal Film Development Corpor-
ation (XV-21.3.86), 85-86 . 

INDUSTRIAL IlISPUTES : 

Separate Courts to settle tndostri~l 
disputes (XVII-S.S.86), ISS-58. 

Setting up of separate labour Bench 
in Bihar (XV -31.3.86),244-5. 

INDUSTRIAL DISPUTES ACT : 

Amendment of Industrial Disputes Act 
BDd Trade Unions Act (XVI-
21.4.86). 93. 
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Amendments to industrial disputes 
Act to facilitate closure of weak 
(XIV -10.3 86). 241. 

Amendments 10 Ibe IadlHtria' dilPute 
Act for early disposal of peudJn, 
cases (XIV-10.386), 326·321. 

INDUSTR.IAL ESTABLISHMENTS: 

Leaislariou for we'fare of bUliueu 
commercial/industrial estabUshmenli 
(XVI-23.4.86),209-210. 

Plots in BadJi Industrial Eatate JaOC-
tioned without InvitiDa applications 
from public (XIV-II.3.86), 195. 

Stappale of production In 
IadUllrlal Estales in 
(XVIl-6.5.86), 49·~. 

Mini 
ICeral. 

INDUSTRIAL Fl'lANCE CORPORA-
TION OF INDIA: 

IPCI Scbema for Subsldisin, Medium 
aad Small Units (XIV -7.3.86), 186-
290. 

Subsidy and AS5ia1ance Scheme imple-
mented by Indu.uial Plnance Cor-
poration of India (XV -4.4.86), 
233-42. 

Project. Sanctioned by Indultrial 
Fiuance Corpor.llou of· Iodi. 
(XVII- 2.5.86). 96-100. 

Industri.1 Growtb (XV-1.4.86). 204-
06. 

INDUSTRIAL GROWTH CENTRES : 

[)cvelopment of Industrial Growth 
Cenlres darinl Seycntb PIg (XV-
1.4.86), 4S ·48. 

Iadustri.1 Growtb Centres Approved 
, for Madhy. Pradnh durina Sixth 

PIau (XV-l.4.86).'60-6t. 

INDUSTRIAL HOUSES : 
Violation of FERA by bil industrial 

Houses (XIII-21.2 86). 222-27. 

INDUSTRIAL LICENCES: 

Chan. III llcenainl II orm. for unaln 
ladnstriet (XV -8.4.86), 37-38. 

Del.y in lrantin. industrial licences 
for ""iul up ;( cooperative ,pinlu, 
pallJI (XV1-lS.4.86), 323-24. 

11Idustrial Licences for bacJtw.tdarNi 
isaued duri." i985 (XV-lS.3.86). 
236-236. 

Letters of I ulen' and Indu.tri.1 Lice-
_ lllUed to Madbya Pradesb 
Government Uodenaklnp (XV-
1.4.86), 1~-60. 

Licence for m.nufacture of Saibut.mol 
(XVII-6.S.86), 127. 

INDUSTRIAL POLICY : 

Deni.1 of Conten/onl under Llberali.ed 
Industrial Policy to M.Dufactur .... _ 
of Inoralnic Pertllize,., Druas etc. 
(XIV -,1.3.86), 227-28. 

Droppinl of Contro', (XVn-6.5.86), 
68. 

Review aad rcvjaiou of Industri.1 
Policle. (XJII-lS 2 86), 243-244. 

Review of Indu~trjll Policy (XVU--
6.5.86). 183·84. 

INDUSTRIAL POLICY PLANNING 
GROUP: 

Collltilution Iud Funct'on. of Ibe 
propoaed fndUilrial policy pla.uiDl __ 
aroup (XIlI-4.3.86), 542-543. 

INDUSTRIAL POLICY RESOLUTION: 

Proposal 10 o1tclude Iteel Crom 
Schedule 'A' or Indu5!rjal Policy 
Reso!ution (XIV-17.3.86). 69-70. 

ludustrial Produc&lOD (XV -25.3.86), 
2.5. 

Dereaerv.tion of IadUJlrialProducll .. 
for tbe Smau Scale Sector (XUI-
25.2.86), 195. 

Eaceleratioo oC arowtb r.te in JnduW'i. 
al Productiou (XII1-25.2.86), 19S· 
196. 

INDUSTRIAL PROJECT: 

Allililuce by France r~r Industrial 
lufrastructura' Projects (XV-
1.4.86). 203-04. 

ludustrl.1 projecll In Kerala' (XVII-
6.S 86). 177-78. 

Industrial Proj«t. with SOviet 
Collaboration (XV-8.486), 269· 
70. 

., 
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Role of Union and State Governments 
in regard to Industrial Projects 
(XVII - 6.5.86). 64-65. 

INDUSTRIAL RECONSTRUCTION 
BANK OF INDIA. (IRBI): 

Industrial units rnivcd witb I.R.B I. 
assistance (XV -21.3.86). 107-108. 

INDUSTRIAL RELATION BILL: 

Consolidated Industrial Relations Bill 
(24.3.86), 250-51. 

INDUSTRIAL SAFETY: 

Legislation on Hazardous substances 
(XVl-16.4 86), 226-27. 

INDUSTRIAL SICKNESS: 

Id.:ntification of Industrial Sickness 
(XIlI-18.2.86), 108-109. 

nEBATES 

Measures needed to so:v~ tbe problem 
of industrial sickness in West 
Ben!!al (Malter Under Rule 377) 
(XlfI-26.2.86J, 291·92. 

INDUSTRIAL TRAINING INSTIT· 
UTE(S) : 

Need for opening an ITI ~hool of 
Damanjodi. Orissa to train Scbedu-
led Castes/Scheduled Tribes and 
otber candidates for absorption in 
the propo~ed Nalional Aluminium 
Company Project (Under Rule 317) 
(XV-3.4.86). 261-62. 

INL>USTRIAL TRIBUNAL: 

Industrial Tribunal Bnd Labour Court 
for Goa Ind DIU (XVI-21.4.86), 
238·39. 

INDUSTRIAL UNITS: 

Demand Constraint in Industrial Units 
(XVI-IS.4.86J, 279·80. 

High in/eresl rates responsible for 
s'ckness of Industrial Units IXIV-
7.3.86), 184. 

Hundred per cont Ellport Oriented 
untts (XIII-21.2.86), 79. 

Re-Imdor~ement of licences of industrI-
al units for bigbest productloll 
achiel'ed ·(XIII-21.2.B6), 183-90. 

Sou ins up of more Nylon Filament 
yarn Units (XV-25.3.86), 153-54. 

Small Industrial Units set up by 'bi, 
House In Backward Areas of Ori .. 
(XIII-4.3.86), 415-416. 

Vacation of Industrial Unit. from 
Residential Areas (XVI-21.4.86), 
73. 

DEBATES 

Need 10 drop the proposal of mercln, 
Bbarat Baigan Company, Muzaffar-
pur, Bihar witb I Sick industrial 
units of West Benaal (Under Rule 
377) (XV-7.4.86), 255·56. 

Need to set up industrial units in 
Madhubani district of Bibar to 
provide gainful employment to tbe 
local people (Under Rule 377) 
(Xrn-25.2.86), 3S9. 

INDUSTRIAL WORKERS: 

Effect of Temperature, Humidity etc. 
on oulput of IndUitrial Worker. 
(XV-24.3.86), .331-32. 

Housing Scbeme for Industrial Work-
ers (XVII-28.4.86). 89-90. 

industrial Workers of Large Industrial 
Houses (XV-31.3.86). 263-4. 

Non-use of protective Gear by work-
ers In Pesticide Factories (XV-
31.3.86), 225·6. 

Special Housins Scbeme for Industrial 
Workers (XV-31.3.86), 363. 

INDUSTRIALISATION: 

Imbalanco in industrialisation due to 
disparity in investment in Public 
8nd Private Seclors (XIII-25.2.86), 
28-32. 

Industrialisation of ·Andaman and 
Nicobar Islands (XVll-29.4.86), 
178-179. 

Sleps for balanced rogional develop-
ment and innustrialisatlon (XVII-
6.5.86),204.205. 



INDUSTRIES : 

Accid.e1U Pr.onc lodU&lries and Measu-
res 10 check Acddcnl8 (XV-31.3.86). 

371-3. 

Acbievement of targets by Capital 
100ds IDduslry(XV--J.4.86), &9. 

Allocation for development of indu-
"' atries In 'No 1I1dusrry' Districl8 

(XVlI-6.S.86). %40. 

Altocation of funds to KerBla (or 
Dc"clopment of Industries durilll 
1980-85 (XVI-9.4.86). 201-205 

AUocation of more Alcobol aDd 
Molasses to Orissa (XIV-18.3.86). 
SO-51. 

AllolmelU of coal to industrl" 10 Buti 
District of V.P. (XVII-6.S.86). 
149·50. 

Allotm~nt of Industrial plot to a heavy 
indermy io Delbi (XIV-IS.3.86l, 
130. 

A~poio(DltOI of a High Powered Com-
mittee to lool; ioto tbe workiuaof 
Institution imparliDg Industrial 
Safety COUI'KI (XVII-28.4.S6). 
228. 

Assistance to Assam 
cloacd industrial 
J 1.3.M), 136. 

for roor-eoioa 
units (XIV-

Ass)&taoce to Oril511 (or Development 
of Infrastructure ror laduslry (XV-
1.4.86), 167·63 .. 

Co •• (or pooled Research and Develop. 
ment Fund (or Industries (XIV-
19.3.86),4J-44. 

Check on in:reasing capacity of power 
incentive iadustries (XVII-7.S.86), 
53-54. 

Closed Industries (X1IJ-4.3.86), 479-
480. 

Closure of iDdus'rie~ in Paridabad due 
to power .horta~ (XIV-·I' .3.86), 
238-39. 

CkJlUre -01 ).~~ Seak: l111iusl rle'l 
dmina J~5 (XV-1.4.S6). 1S6-
57. 

(:ompu!lOry (:OIt Accouotiq for 
l!4aiOf Industries (XV-2$.3.86). 
ISI-IS2. 

(:ompalaory eIICiIt'IY audit tu ... ted 
industries (XIV-ll.3.i6), ~. 

Consultation with 'oul pubHc f'C9I'e-
Jcntalives for settlnlup ladustri. 
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Progress of Jndo·lraD Trade and Seel. 
Inll up of Joinl Venlures iD Iran 
(XIlI-2S.2.86), IS6-87. 

IRAQ: 

IraD-Iraq War (XIV-19.3.86), 6-9. 

IRON AND STEEL: 

Construction of 'Pellet Plant at Manga-
;ore (XVI--21.4.86), 267. 

Freight Equalisation Policy for Iron 
and Steel (XVI-21.4.8g), 14S-49. 

Import and export of iron and imoorl 
of Scrap tXVJ- 25.4.86).208-209. 

Ioedeqaate Sopp:!, of Iroo Bnd Steel 
Ra .... Materials (XV -7.4.8 ), 227-28. 

Kudrc:mukh Ore Project (XVl-
21.4.86), 274-75. 

Reduction inba.icduty on import of 
Don-forging quality billets (XIlI-
2t.2.t6), 105·106. 

Steel Ite-rolling capacity (XVI-
21.486), 281-82. 

Su.pply of Billets to Re.rollW8 mill. in 
Punjab and Haryana(XV-24.3.86}, 
173. 

IRAN ORE: 

Development of IrOD . Ore Mines in 
Karnataka (XV-31.3.16), 267. 

Export of IroD-Ore (XIII-23.2.86), 
83-84, 309-10. 

Export or Iron Ore Concentrate of 
JapaD from Kudremukb IrOD Ore 
Company (XV-24.3.86), 248-50. 

Export -of iroDore dwiJla Seventb PIIID 
(XVI-.l.4.86), 119·20. 

Import of iron ore from Orisaa IXV-
4.4.86), 60. 

Export of Kudremukb lroD-Ore (0 
JapaD (XV-21.3.86), 33-34. 

Export of Iron Ore to South Korea 
and JapaD (XV-t4.3.86), IS1·82. 

Increase in Ellport Price of IroD Ore 
(XV -21.3.S6), 293-94. 

lodo-Romania Agreement for Export 
of Iron Ore and Import of Steel 
(XIV-7.3.86), 140-41. 

lroD Ore E~port (XVI-2S.4.86), 274-
75. 

Iron Ore Export Target of MMTC 
(XVI1-2.5.86), 21S. 

lroDore stocks witb HSCO mines at 
Guaand Monobarpur (XlV-
10.3.86), 241-242. 

Procurement of Iron Ore 'from Kudre-
mukb (XV-21.3.86), 149-50. 

Sick Iroo Ore MiDes (XV - 31.3.86), 
20-23. 

Tbak.uraoi Iron Ore Mines in Keom. 
Jbar district, Orissa (XVII-1.4.86), 
%. 
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DEBATES 

Nc:td td increase the procurement of 
Iron ore from non.capti .. e mines 
(Under Rulo 377) (XV-J.4.86). 307. 

Need to solve the probkm of mlllini 
reject. emanating from )roo Ore 
andManganese mines ill tbe district 
of Goa (Malter Under Rule 377) 
(X 1II-4.3. 86}.. !599. 

IRRIGATION: 

Amount allocated and spent on irrl,a-
tion in BIhar (XJJ(-27.2.86). 120-
21. 

Central assistance for Ifri.ation in 
Tribal Sub-Plan Afta (XIll-
6.3.~6). IS1·!52. 

ChBnnelisalion of entire river wafer 
""aurers {XV-3.4 86),79-80. 

Cbaonelisation of Swan Nildi in H.P. 
(XIV-13.3.86\,125·26-

Clearance or forett land for irrigation 
project (XVII -7 5.86), 137. 

Construction of flow canal. and lift 
canals ullder lndira Gandhi Canal 
Project (XIV-I3:3.86). 142·43. 

FinanCial Allocation for Irri,alion In 
Seventb P:an (XUl-27.2.86;.124-28 

Financial auislance 10 RajaJlban fpr 
IniptioD (XV-3.4.86;. 140-41. 

Foreign aid for irrigation projects 
(XV-31.3.86), 149·50. 

Gross lrri~aled Area (Xl If - 13.3.86). 
148-49. 

lnvo!vemcnl of Farmers in Plaonina 
and Management of Irrigation Sys-
tem (XV-31.3.86,. 40·41. 

Jrri"ation facllitie. in Adivasl ar~as 
(XV-3.4.86),177.78. 

Irription potenlialof Madbya Pradesh 
(XV - lA.&). 104_IOS •. 

IrriJation polential in Ori ... (XV-
27.3.86), 121·22. 

Ifri,adon pump leta linanced by 
ll/ABARD (XVI-IJ.4.86). 101-102. 

- Irriptillll Technique •. {XIV - 2O.3.16}, 
67-68. 

Major aDd mediUJD irrl,ation project, 
of U.P. approved fot SeveDtb Plu 
(XVI-24.486), 204-206. 

Mendovi lrriaalion Pro~ (XUI-
27.2.86), 194. 

ModernIsation of canal' (XV-3.4.">. 
43. 

Modernisation of Kunaool-Cuddapab 
Canala System (XV-3.4.86), 128. 

National Institute for IrriptioD 
Management (XIV-13.3.86), 56. 

NOD·utWsarloo or Jrriptioo Potential 
(XVI-IO.4.86). 47. 

Proposal for settin, up Irriaalion 
Development Corporation (XVI-
24.486). J54. 

Spreedi." Iniaation without proper 
dramaa •• "tem (XIV-17.3.86). U.s. 

Sprinkler Irrilal;on System (XVI-
24.4.86). 1(19. 

Subsidy paid to fermer. ror the pur. 
cbase of sprinkler InilaUon equip. 
meRt (XV -3.486) 227. 

Sublidy to States for Purebaae of 
Sprinkler Irrigatioo EquipmeDti 
(XVII-28.4.86). 53_54. 

Tribal area$ broulbt uader Irriaatloa 
(XVI-24.48fi),IS4-S.5. 

World Bank Aid fot Mataar .. btra'. 
Irrilation ProJCCI~ (XIV-20.3.86). 
85-86. 

World Bank Loan for Upper Kriabna 
lrrilalion Projm (XV-n.3.86). 
126 .. 

DEBATES 

Demand for introduction of dry land 
farmlna le<:hnolOJY in area. IackiDl 
IrrigatiOn facfHflCt (UDder Jlute377) 
(XVJl-.-8.$.86)~ J2·t3. 
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IRRIGATION PROJECTS: 

Approved Irription Projects of 
Madhya Pradesh (XV-3.4 86), 71-
74. 

Assistance ,iven to Orissa for Irriga-
tion Scbemes in Silltb Plan (XlII-
6.3.86). 194. 

Bacha Irrigation Project (XV-3.4.86), 
169. 

BlI3bua Major Irrigalon Project 
(XIII-27,2.86), 171. 

Central assistance for Irri,ation Pro-
jects (XVI-IO.4.86), ]44-45. 

Clearance to Bhensatori Irrigation 
scheme in dletrict Guna, Madhya 
Pradesh (XIV -12.3.86), 22-26. 

Completion of Irrigation Projects 
(XVI-I 7.4.86), 111118. 

Completion of on-goiog Irrigation 
Projects in Tribal areas of Orissa 
(XV-3.486). 53-54. 

Completion of Small and Minor 
Power Irrlilation Projects (XV-
1.486). 288. 

Cost Escalation I~igationProjects 
(XlII-63.86), 31-33: 

Creation of ~parate fund f or Indivi-
dual irrigation projects (XIV-
13.3.86),96.97. 

Dakranala )rrigalion Scheme of Bibar 
(XVI-lOA 86), 269. 

Delay in clearaDce of Irrigation Pro· 
jects (XVI-17.4.86), 75. 

Gbosunda [rrigation Project lXVI-
17.4.86), 140-141. 

Guidelines for muljj-purpose and 
lrrigalion Projects (XVI-23.4.86), 
123·124. 

Irrigation projects awaiting clearance 
(XY.-3.4.86). 24-39. 

Irriaation projects causin!! ecological 
imbalance (XrV-12.3.86), 98-99. 

Irrigation Project for Sagar District 
<XI V-20.3. 86), 128. 

Irrigation Projects beld up for want 
of forest clearance (XVII-30.4.86), 
54-SS. 

Irrigation projects of Kamataka 
awaiting clearance ,(XVI-17,4.86), 
164-165. 

Irrigation Projects of West Benp. 
Awaiting clearance (XV -3.4.86), 
166-68. 

Irrigation Schemes in Madhya Pradesh 
pendinll clearance by Central Go-
vernment (XV-2.4.86), 187-190. 

Ken Multipurpose Irrigation Scbeme 
(XIV-I 3.3 86), 121. 

Maharasbtra's Irrigation Projects pen-
dIng for clearance (XIII-27.2.86), 
129 

Major and Medium Irrigation Schemes 
of Bibar under implementation 
(X1Il-6.3.86), 148-49. 

Major Ireillation Projects for Seventh 
Plan (XVI-IO.4.86), 241-46. 

Mandovi Irrigation Project (XIII-
17.2.86), 194. 

Narmada Saaar aad Bodbgbat Pro-
jects in Madhya Pradesb (XYI-
9.4.86) 137. 

New Irrigation Project in Rajasthan 
(XIV -20.3.8~, 132-133. 

Orissa's Irrigation Projects awaitina 
clearance (Xl V -13.3.86), 55-56. 

PeDglnga Project in Mabarashtra 
(XIlJ - 63.86), 55. 

Plan provision for Irrigation scbemes 
in Madbya Pradesh (XIV-12.3.86), 
168. 

Priority to MIDor Irr;gation Projects 
(XIII.--27.2.86), Iq~191. 
Quality Control or Irrigation Projecta 

(XV-3.4.86), 166. 

Return from Major and MediUm 
Irrigation Projects (XV-3.4.86), 
123·24. 

Rusbtkniya Command Area Develo-
pment Scbeme (XIIl-6.3.86), 
~1-62 



Scheme ror Plodernisation of I rrila-
tien Projects (XV-3.4.86), lSI-52. 

Spillover Tnilation Projecil of Sixth 
Pia)) (XVI-JO.4.86). 234-36. 

Srisal1am Left Bank Clnal .cbeme 
(Xm-6.3.86), 178. 

Subarnarekba Irrigation Projecl 
(XVI-lO.486). 123-24. 

Tecbnical support to State Govero-
meot, for drawing up lrriaalion 
Project. (XVJ-IO 4.86.1. 282. 

Terms aod Conditioos of World Baok 
Loao lor Irrigation Projects (XVI-
14,3.86), 142. 

1beubal Irrigation Project (XIII-
27.2.86), 202. 

Vamsdbara Stllge-I1 Project (XIII-
27.2.86), 203..()4. 

Weslern Kosi Can.1 Project (Xlll-
6.3.86). J 91. 

World Bank asslsl.ncll lor Irr"allon 
in Bibllr (XV-l.4.86). 89. 

World Bllok loan for Orina-, Medium 
lrri¥aticn Projects (XIV-13.386). 
101. 

World Bank 10110 for Srisailam Ri,bt 
Bank Canal (XIIl--6.3.86). 1~6 .. S7. 

DEBATES 

Irrilatloo Project. Awailinl Clearance 
(HAH Dis) (XVIl-28.4.86). 48-
40. 

Need (or early completioo of tho 00-
10io, lift canal irri,ation proje;:1S 
in tbe billy regions of tbe country 
(Under Rule 371) (XlII- 27.2.86). 
276·77. 

Need to ,rant early C'earanee to fbe 
Muhaoe damlnd Pun pun Irri,ation 
projce" io Bihar (Under Rule 377) 
(XIV-20.3.86).2;3. 

Need to lake over the Sitamathi Baa-
mati Irritation Pwject for early 
completiolls (Maller UDder Rule 
371) (XIU-4.3.86), 598-99. 

ISLAM: 

Liberation of Jodla tbrou" Islim 
(XVI-23.4.86), 177. 

ISLAMIC COMMON MARKET : 
Eat.:blisbmeat of an IsI.mic Commoo 

Market (XIII-21.2.86). 219-20. 

ISLANDS: 

Development of Uninhabited lllaoda 
of Iodi. (XIII-26.2.1!6), 22S·227. 

Rehabilitation of Ex-Soldiefl end 
Youths In Uninb.bleed hl.nd, 
(XVI-16.4.S6), 2~. 

ITALY: 

Collaboration Agreement. !)eUneD 
lndlllo and hal ian Firm. (XV-
25.3.86). HZ·1I3. 

Import of DIU" from Italy (XIV-
7.3.86), 164. 

Jndo-Italiao project on fisheriei 
(XVII-5.S.86), 132-33. 

J.K. SYNTHETICS LTD: 

Iodustrlal Project Maod.",ar (1bll.war) 
b~ I.K. Syntheticl Ltd. (XIV-, 
18. J. 86). 6". 

lABALPUR: 
Oa, flllio, Slation aDd BOitlin, piant 

10 Villa,e Sbanpura io Jabalpur 
(XV -1.4.86). 185-86. 

JABALPUR &: MADAN RLY. 
STATIONS: 

Sbiftln, of GodoWIU of J.baIpur and 
Madan Mabal Railway SlatiODs 
~XVJ·-17.4.86). 140. 

JAGANNATH TEMPLE: 

lleDevation of Lord lapoDetb Temple 
(XVI-17.4.86),6-8. 

JAIL(S) : 

AmeoGmeot 01 jail rules of Tlitar Jall 
(XVlI-30.4.86), 7',7'. 

eales of jail bre.k til Tiber Jail 
(XV 1-16.4.86). 66-67. 



Cenlral direction re,arding children in 
Jails (XllI-26.2.86). 183·J84. 

Dismissal of Tlhar Jail officials at the 
Behest of Cbarles Sobbraj (XVI-
9.4.86),97. 

Escape of Cbarles Sobbraj from Tihar 
Jail (XVl-9.4.86). 33·34. 

Indian Lan,uisbing in Pak Jails 
(XVII-7.5.86). 113·114. 

Indians in jai Is of ,ull cOQntria 
(XVIl-7.!I.86). 100-104. 

Premature release of Pakistani spiel 
from Tlbar jail (XVll-7.5.86). 
16!1·166. 

To let up National .Memorial in jails 
in the country (XVJI-30.4.86). 
160.61. 

DEBATES 

Escape of Pri.oners from Tibar Jail 
00 16th March. 1986 (Dis) (XIV-
193.86). 258·310. 

JAIL REFORMS COMMITTEE: 

Recommendations of Jail Reforms 
Committee (XVI-23.4.86). 175'176. 

JAIPUR: 

Seuin, up of Jaipur Stock Exchange 
(XVII-2 5.86). 139-40. 

JALANDHAR: 

Linking of Hamlrpur, Bilaspur, Una 
and Dbarmshala whb Trunk Auto 
Exchan,e, Jalandbar (XIfI-4.3.86). 
453-455. 

Time allotted ror Pabari languagc on 
Doordarsban Keudra Jalandbar 
(XIII-4.3.86). 94·95. 

JALAN DHAR.PATHANKOT 
WAY: 

HIGH· 

Widening of National Higbway No. 
I.A !letween Jalandbar and Patban· 
kat (XVI-17.4.86), 140. 

JALPAIGURI : 

T V CENTRE at Jalpaiauri (XIV-
• 10.3116). 1&4-185 •. 

JAM A MASJID: 

Particulars of WaU Properties dedlca· 
ted to unkeep of Jama Masjid 
{XIV-19.3.86).164-165. 

JAMIA MILLIA ISLAMIA : 

Central University Status to Jamia 
Milia IIlamla (XIV-20.3.86), 38.39. 

University status to Jamia Milia Isla· 
mia and Hindi Sabitya Sammelan 
PraYIIiJ (XVI -24.4.86), 234. 

UPRradation of Aircraft Maintenance 
Engineerinll course to DCllree level 
in lamia Millia Islam.a (XV-
3.4 86). 84-85. 

JAMMU AND KASHMIR; 

Allocation to Ja~mu and Kasbruir 
under A.R.W.P. tXV-31.3.86), 
2~S-60. 

Anti·National activiticl in Jammu and 
Kashmir (XIV-23.4.86J, J77-17g. 

Arrest of ttuorists in J & K (XVII-
30.4 86). 187·88. 

Concentration of Pak Troops along 
J & K Border (XVI-9.4 86), 32·33. 

Entry of terrorisls in J & K & Punjab 
from across the border (XVII-
7.!I.86). I H2. 

Facililies for Toorism in Gulmarll 
(Kashmir) (XIII-21.2.86), 85-86. 

Findings of Teams sent by Centre on 
Assessment of riots in J & K 
(XVI-9.4.86). 196. 

Firin. by Pak Troops In Jammu Seclor 
(XV-2.4.86). 244. 

Flash Floods in 1 & K (XVI-17.4.86). 
151·152. 

Issue of arms licences to anti·soc.al 
persons in Jammu and Kashmir 
(XVlI-7.5.86).247.248. 

Loss of life aDd properlry due to riots 
in J & K (XV-2.4.86). 170.l7J. 

Ne~s item captioned 'AIR not availa. 
ble in J & K Border Areas' (XVII_ 
28.4.86). 13O-l31, 



Printiog of brochures on tourist plac:es 
ill Ladakh (XVl-2H.86), 16H4. 

Railway linc betwetn .Jammu and 
Udbampur (XVI·-IO.4.86). 96·97. 

Relicf claims of fruit Browers rrom 
Kashmir (XVI-2J 04.86), 112·13. 

Rescn'aUoo of historical monuments 
'eltio, submerged under Salel Dam, 
(XVl-2404.86),200. 

Setback to tourist industry doe to 
disturbances In J a: K (XVI-
15.4,86), 79,80. 

Shifting of cold water Fiaheries Reo 
&earch Centre {XIV-17.3.86), 18S. 

Short weiBhl of LP.G. Cylindert in 
J a: K (XVII-r-6.S.86). 56. 

Steps to conlrol thc Activuies of Anti-
national and antisocial elemcnts in 
Kashmir {XVI-9,4.86), 40-41. 

Students admitted is Medi<:al Colleaes 
of Delhi on Nomination from J & K 
(XV-3.4.86) S5-S6. 

Vayudoot II01'vice in J a: K Sector 
(XVI-24,4 86), 93. 

DEBATES 

Demand for settling claims of refugees 
rrom Pakistan occupied arcal of 

J & K and also conferring cititcn. 
sbip rights on rerulees who miara-
led to J & K from West Pakistan 
at the lime of partition (Under 
Rule 377) {XVI-I1.4;86), 234·3S. 

Fanare .r Coostltutional MaChinery 
in Jammu and Kashmir (St) (XIV-
10.3.86), 338.39, 

Need for rectifyin& the map publl.hed 
in a European financia. _pune 
excludiDI Jammu & Kalbmir and 
some other pans 01 IDdia drom 
IDdll's lerritories (UDder Rule 377) 
(XIV-18.3.1-!6), 256, 

Nce4 to construct aD all "'estber road 
to Zanskar and Linasbed area of 
Leb (J &. K) ,Under Rule 377) 
lXVlI-30 4.86). 252. 

Need to arant relief to tbe victima of 
helVY fDowfa/l in Jllllmu and 

Kasbmfr State (trnder Rule 371) 
(xtn-·27.2.86.),277.78. 

ReJUlar payment of rcolor allotment 
of alternative land 10 the land Ie .. 
Hariians and refulcCl whOle laad, 
have been acquired for COII_lICtion 
of a defence cbannel ill Jammu 
dlSifict of J and K (Under Rule 377) 
(XVI-- 9.4.86), 222-13. 

I' JAMNAGAR MUNICIPALITY: 

Disconnection of watec aupply to 
armed forces by Jamnlpt Munici· 
paltt, (XVI-23 4,86). 133. 

JANABADI ORGANISA110N : 

~mand. of Janabldi Orpnlsad(\n It 
Ball_sou 10 Orissa (XVI- 24.4.86), 
2(>6·68. 

,JANATA CLOTH: 

Rise in Price or Janala Cloth 
(XXVI -11.4.&6), 129. 

JANA\' ANI PItOGRAMME: 

Jntf'oductkHI of Ianannf Pro,ramme 
on Slate TV CeDtr'el (XV II -
S.S.86). 221.22. 

JAPAN: 

Collaboration 881«ment. between 
Indian and Japaoese 6,"" (XV-
25,3 86), J 17·118. 

CollaboratioD a,reements for Auto 
parts with SaPID (XnI-2S.2.86" 
21·24. 

Collaboration Allreenu:o.t, wltb JaplD 
for Auto ParIS (XIV- 18.3.86-). 81· 
!S2, 

Collaboration Aareementa with Japan 
in electronics (XIV·-12.3,86). 81-
S2. 

Conus.ional loan rrom Japan (XIV-
\4.3.116), 41·42, 

Eroction or Ric. Brau Oil Plant ID 
coliaboradon wilD JapaD by MI •• 
Pood_, Patl and Fenillzera (Xl1I-
28.2,86), 63, 



1:!xport or IroD Ofe to Japan (XV-
21.3.86). 102. 
(XVI-l1.4.86).92. 

Export of Kudrcmukb Iron-Ore to 
Japan (XV-21.3.86), 33-34. 

Exports to Japao (XVJ-II.4.86). 186-
87. 

Hiah Japanese tecbnology transfer to 
India (XVI-164.86), J4-16. 

Import of passenger coachos from 
Japan (XIIl-6.3.86). 60-61. 

Japan Technical and Industrial ASSIS-
tance 10 India (XVI-IL4.86), 318. 

Loan from Japan fOl' Indian Iron and 
Steel and Company \XVlI-5.S.86}, 
J62-63. 

Production of Export of Indian Gar-
mentl to Japan (XIII-28.2.86), 49-
SO. 

Promotion or Japanese Tourist Traffic 
to India (XVII-2.S.8f), 9-]4. 

Propoaal for Festiyal of India in Japan 
aod Japao Week in India (XIV-
20.3.86). J).15. 

Proposed Japanese AlSiataoCl! Agree-
ment (XIV-7.3.86), 259·60. 

Sillliog of' computer/raj;",ay techno-
101Y with Japan (XIV-7.3.86), 247. 

Trade between India and Japall 
(XIV -14.3.86) 1-). 

Yeo ail'eement fOI ~pply of pipes for 
Hazira-Bijaipur.Jagdi.bpur Pipeline 
Project {.XV-2S.3.1I6}. 83-84. 

Y CD ctedit fOf gas. based power plants 
and transmilsioo netwon (XIV-
11.3.86), 233-34. 

APANESE COLLABORATION: 

Power Plant in Alsam with Jap8:Dese 
Collaboration (XIIf-4.3.86).309. 

fAPANESE MISSION: 

VI6it of Japanese Milslon for desilln 
study for 5110jay Gandhi Post Gra-
duate Insdtute of Medical Sciftlces 
(XXVI-17.4.B6). 82-83. 

JASMINE CONCENTRATE PLANT: 

Proposal to sei up JaslD:iDe Conceo. 
trate plant in Maharashtra (XllI-
28.2.8~), 62-63. 

JAUNPUR: 

Sanclion of fund, ior Telecommunica-
lion Cables Project at Jaunpur 
(XIfI-4 3.86) 358. 

JAWAHARLAL NEHRU, SHRI: 

Film on Jawab1lrlal Nehru (XVJI-
5.5.86), 176. 

JAWAHARLAL INSTT. OF POST-GRA-
DUATE MEOICAL EDUCATION 
AND RESEARCH : 

New facilities in JIPMER Hospital. 
Pondicherry (XIV-13.l.86) 247-49. 

New Post Graduate Courses in 
JIPMER (XIV-13.3.86), 247. 

Vacant teaching pOil at J1PMER. 
Pondic:herry (XIV-13.3.86). 229-
46 

JAWAHAR LAL NEHRU UNIVERSITY: 

AdlD:'i&sion Policy of J.N U (XIV-
20.3.86). 89. 

Drop-out rates and per capita invest-
. ment OD eacb student of JNU 
(XVI-lO.4.86). 59-62. 

RCCOIDilinn of Ph, D. Prosramme for 
physlciaDs in J.L.N. Uoiyersity 
(XVI-24.4.86}.246. 

Research work destroyed by termites 
in J.N.U. (XVI.-IO.4.86), 146. 

Research wotk in Science Policy 
Centre of Jawaharlal Nehru Uni-
yersity (XIV -13,3.86), 112. 

VacRnt Se~t8 in school of Social 
Sciences inJ.N.V. (XIH-6.3.86), 
220-21. 

JAY ANTI JANATA EXPttESS : 

Proposal to include Kenl. Express 
and JaYBofi Janata for Computer 
Reseryatlon at New 'Delhi Railway 
Station (XVI-17.4.86), 121-126. 



JEDDAH: 

Trivandrum·Jeddab Fliaht (XIV-
20.3.86), 100. 

JESSOP AND CO. LTD. MIS. : 
Supply of Spurious Spare Partl by 

Mfs. Je<lIOP It Co. Ltd. (XVII-
29.4.86), 194·195. 

JEWELLERY: 

Exemption of Silver and Gold Orna-
ments from Exciee Out, (XV--
21.3.86), 81-82. 

Jewellery Exhibition in Oman (XV-
21.3.86),276-77. 

Jewellery Exports (XIII-28.2,86), 65-
66. 

Measures 10 promote nport of pre-
clous nODes, jewellery etc, (XV-
21.3.86), 204. 

Nizam Hyderabad Jewellery at Air· 
ports (XIII-6.3.F6), 57. 

Steps to curb iIIesal traosactiOGl 
10 ,old jewellery (XVI-25.4.86), 
248. 

JHANSI MAHARANI LAXMIBAl: 

Transfer of Jurisdiction of Fort of 
MabaraDi Jballli Lumlbai (XIV-
12.3.86). 60. 

IHUMMING CULTIVATION: 

Tackliq Ihummin, CultivatiOft In 
North-Eastern State (XIV-
10.3.86).711-81. 

JBUNJHUNU: 

Proposal to link JbUDjbUGu witb 
National Hlabway (Xm-27.1.86), 
29·32. 

JOB RAClCBTS : 
Action apialt agencies IWlodling job 

seekers (XV-31 ,3,116), 356. 

10HN MAYEJI.S GRANITE LTD. MI.: 

LleftlCe to 101m Mayers Granite Ltd, 
lor Granire Procel.lna Plant at 
Sullarpet in NeIJore District (XV-
25,3.86), 86-91. 

JOINT COMMISSIONS: 

Indo-US Joint Commillioo MOOIUI, 
(XUI-26.2.86), 109·10. 

JOINT VENTURES: 

Joiat Velltures witb Vietnam 00 011 
Exploration (XVII-29.4.86), 
165.66. 

Licen.lna Policy lor VCR aad VCP 
for JOiDt Ventures (XVII-29,4.86), 
133-,.. 

JORDAN: 

Jodin workers worklll8 in Jordan 
(XIV-10.3.86).318. 

JOUR.NALISM : 

Promotion of Journalism (XVU-
28.4,86), 75·80. 

Promotion of TV Jouroalism exV-
7.4.86), 196-97. 

JOURNALISTS: 

ConeCllioo 10 Jouroalists (XIV--
13.3.86), J 17·19. 

Foreian Journalist. wbo vilited lodia 
(XIII-4.3,86). 107, 

ladlan journalist scnt abroad (XVI-
21.4.86), 68-70, 

Interim Relief for NeWlDlClo (XV~.-
74,86). lSI-52. 

Interim Relief ror Pre.mea (XV-
7.4.86). 232, 

Interim Relier to Joumaliltl (XIV-
17.3.86), 175·76. 

JlIrerim Relief 10 Wonloa Joum.list. 
(XV-7.4.86),47. 

Interim relief 10 Workiq Jouroalists 
(XVU-S.5.86). 222. 

Journalists invited 'rom abroad to 
cover eveotl (XIV-IO.3.86), 
317·18, 

Safeey Iud welCare of Jouroalilta (XV-
3J ,3.86), 3S6. ' 

Security ArrangelDlntl ror JoufJllIiIt. 
(XVIl-2I.4,86). 16-19, 
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Sending Journalists of fact Bnding 
Missions (XIV-IO.3.86), 78. 

'Single Window Service' for allotment 
of cars to journalists (XV-l.4.86J, 
52. 

Wilbdrawa' of Restrictions on Indian 
and Pakistani Journalists (XIV-
198·99. 

JOURNALS AND PERIODICALS: 

E"pendilure on production of Houae 
Journal (XV-3.4.86), 105. 

Facilities for newspapers and magazines 
published by Social Organisationl 
(XVJ-21.4.86), 98·102. 

Newspapers and journals registered 
with Registrar 01 Newspapers 
(XVI-2 .4.86). 104-05. 

Payment of RC¥Iluneration to 
Writers contributing Articles lor 
"Dbagiratb" (XV-3.V6), 134·35. 

JUDGES: 

Amendment to Advocates Act to debar 
practice by relatives of Judgea In 
the same Court (XIV-I 1.3.86), 
244. 

Appointmcmt of Judges 01 Supreme 
Court on Commissions and Com· 
miltees (XV-25.3.86), 222·23. 

Appointment of Pancha),.! Judge. 
(XVT-15.4.8S), 226. 

Demand for creation of Postl for 
Additional Dititric! Judges for Goa-
Daman and Diu (XV-2S.3.86), 
8S. 

Increase in Salaries of Judges of Sub· 
ordinate Courts (XV-1.4.86). 
185. 

Increase io Salary and other emo!u· 
menls of Judges of Supreme Couru 
aod Higb Courts \XTIT-4.3.86). 
499. 

Number of judlcs required in Hillh 
Courts for D;sposal of peDdinll 
cases (XV-I.4.86), 170-74. 

Retirement a,e 01 Supreme Court &: 
Hilib Court Judges (XIIl-2S.2.86). 
244-45. 

Salaries and Allowances of JudI" 01 
Supreme Court and Hi,h Court. 
(XV-1.4.86). 38. 

Threatoing Letter to Jud.e by Anti 
Social Elements wbose casea are 
Ptodlna in court. (XVII-7.S.86), 
271·72. 

Vacancie. of Jud.es In Hiab Courll of 
Andbra Pradesb, Madhya Pradesh 
aod Madras (XV-25.3.86). 
206-99. 

Vacancies of Judges in Supreme Court 
and Higb Courts (XIII-25.2.86), 
56-58. 

JUDICIAL OFFICERS: 

Settinl up of Academy for traiDiniof 
Judicial Officers (XlJI-2S 2.86), 
8·12. 

JUDICIAL REFORMS : 

(XIII-25.2.86), 187-88. 

JUDICIAL SYSTEM: 

Morkshop Orllaniled by Law Com-
mission on Judicial System (XVI-
15.4.86), 89-90. 

JUDICIARY: 

Appointing Olore Judges to clear 
pendinll cases (XV-8.4.86), 
126·30. 

Appointment of Judge. in Panaji 
Bencb of Bombay High Court 
(XV-8.4.86), 184. 

Judicial rdOlms (XIV-I 8.3.86), 
171·72. 
(XV-2S.3.86), 22·26. 

Legislation on national Icpl services 
(XVII-6.5·86). 166-67. 

Opinion souabt by Law Commission 
Oil Administration of Justice (XV-
8.4.86), 174. 

Posts of Civil JudgCls, etc. Goa, Daman 
and Diu (XV-B.4.86), 19-22. 

Reduction of burden 00 Courts by Lot 
Adalats (XVII-6.5.86), 229. 

Requirement of Jud,es in Allahabad' 
Hiah Court (XVII-6.5.86), 179-.80. 



ie/sf Judaca in .Allahabad Wtb Court 
(XVII---"65.86), 58. 

Sleps ,takeD to reslrict litlption on 
trilliua ~a~rs (XV JI-6.5.86), 
66·67. 

Survey on fuoctioniq of Ipeclal 
Courts (XV.-8.4.86), 82 .. t!3. 

Uniform PaY sCale for Jadp' (XVII-
6.586). 37. 

Vacancies of Judacs in PH_ Hillb 
Courl (XV-S.4 86). 142. 

JU.ALA paOJECT : 

Clearance of Jurala Project tXV1-
17.4.86), 54. 

IUTB: 

Demand of raw Jute in 1986 (XIV-
7.3.86), 58. 

DislriSll sale of Raw Jute in Ori .. a 
Villages (XIV--l4.3.1!6), 161. 

Export of jute and jUle prochlch 
(XIV-143.86). 146-47. 

Export "C Jute to USSR and otber 
countrie$ (XIV-14.3.86), 163-64. 

E~port of raw jute by JII\eCorporal!on 
of Jndia (XIU--21.2.86), 136. 

Jut. Export (XVI-25.4.86).20S·06. 

Prices for raw jute (XVJI-28.4.86), 
266.67. 

Production of Jute IXV--4.4.86), 
173·74. 

Purcbuc of jute by Jule COl'!iOralion 
of India (XIV-14,3.li6), 90·91. 

I'urchl$e of JUll by J. C.I. in Seventh 
Plan {XVI-lI 4.116}. 2ot\. 

Purchase of raw )ule by Jute Corpor. 
allon of Jndia (XH-···21.286). 
260-63. 

(XIV-7.3.86), 69. 

Supportprioe of raw Jute for J986), 
(XIII-43.86). 101·02. 

DEBA'Tf.S 

Sa"uiory Miointllm Pric. lor Raw 
... (S1') (XUl--21.2,8(;). 29:9-30). 

Reporte.J Cmis in Jute Indu,t,ry.(C.A) 
(XV-4.4 86).345·64, 

.JUTE CORPOIlATION OF INDIA: 

Saport of raw jlUl 1Iy J,ute Corpor-
ation of Inuia (XIII-ll.l.86), 
136. 

Purcbue onute by J.C.I. in SeYeotb 
Plan (XVI--1l.4.86). 201. 

Purchase of ra" jute c:orporaliOD ot 
ladie 0'111-11.236), -"3. 
<XIV-7.3.86).69. 

Purchase Programme of Jute Corpor-
ation of India (XVI-2S.4.86), 
22-25. 

JUTE GROWERS: 

Bonus 10 jute vowers (XXVI-
) l.4.86J, 1~1. 

.JUTE JNDUSTR Y : 

ModerniaatlOD PIaD for Jut. Induslry 
(XV-4.4.86). 227·28. 

....n for modoniutwn of Jute Indu .. 
try (XV-4.4.t6).245-46. 

PrOblems of jute industry due to 
synthetic aeclor (XIV-14.3.86), 
6\..Q. 

Sltps to R.ebabillaal.e Jute Industry 
(XVll-2.5.86), 87·88. 

Syolbetlcs iadustry V,. J.ule Industry 
(XV-21.3.86), 128·29. 

J"UTEM-IUS : 

capacity and Production of Jul. MUll 
(XVI--2S 4.86), SI·52. 

Cloiure of Jute Mills (XVfI-2.S.86), 
202·206. 
(XV -4.4.861. 32..34. 

lule Mill al O.I,.oD 10 Assam (XIV-
7.3.86). 128·29. 

JUIO Mill. in Oft.. (XIV -7..3,86), 
257, 

Makinl of profill by jUle miU, supplied 
10 DOS" D tXVl-1$.4.86), 
195-97 • 
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Nationalisation of Jute Mills in West 
Donlal (XUI-28.2.86). 89-90. 

JUVENILES: 

RfJport on Juveniles In Slums (XUI-
26.2.86). 88. 

JUVENILE DELIQUENCY : 

Guidelines to Film Producers for Dis-
couraJing Juvenile Delinquency 
(XVI-24.4.86).27-33. 

Juvenile Delinquency (XIV-19.3.86), 
36. 

K 

KMP OIL INDUSTRIES, CALCUTTA: 

Violation of MRTP Act by wings 
Wear (P)' Ltd. New Delhi and 
K.M.P. oil at Industries. Calculla 
(XV-l.4.86) 86-87. 

K.V.C. CENTRE: 

K.V.C. Centre in Dbaojanagar. Orissa 
(XIV-10.3.86). 127. 

KACHHPURA RAILWAY CROSSING: 

Construction of Foot over-bridge on 
Kacbhpura Railway Crossing (Jabal-
pur) (XVI-17.4.86), 79. 

KADI FIRE ACCJDENT: 

Loss due to fire accident at Kadl 
(XIU-4.3 86). 532-533. 

KAHALGAON: 

Poreiln assistance for Sup~r Thermal 
Power Statton at Kahalgaon (XIIl-
4.3.86). 370-71. 

KAIGA PEOPLE: 

Rehabilitation of Kaiea People (XlV-
19.3.86). 119. 

KAKINADA: 

Restoration of telegraphic facilities in 
all post offices in Kakinada town 
A.P_ (Under Rule 377) (XV-
44.86), 365. 

KALAHANDI : 

Declaration of Kalahaneli as -No Indu-
atry District (XlIl-4.3.86) •. 540-41. 

/ 

Opening of Su"-division office (Tela. 
phones) at Db.wanl Pama district 
Kalahandi (XlV-lI.3.86). 54·58. 

Selling up of Paper Cement Industry 
in Kalahandi (Orilsa), 159-60. 

DEBATES 

Need to declare Kalabandl district of 
Orisaa as a (No Industry District, 

JUnder Rule 377), (XVII-7.5.86). 
327-28 

KALAIKUNDA RAILWAY STATION: 

Luk of faciltics at Kalaikunda Railway 
Station (XVI-17.4.86), 165. ' 

KALI PR01ECT: 

Raichur Tbermal Power Plant and 
Kali Projecl at Soopa (XIV-II.3.86 
41.42. 

KALKA MAIL: 

Diversic.n of 1/2 Kalka Mail to New 
Delbi instead of Deihl (XVI-
244.86). 87' 

KALYAN: 

Home Platform Project al Kalyaa 
Station Central Railway C"VI-
10.4.86), 211. 

Waitirg Iisl for new telephone connee· 
lioni in Kalyan Telepbone Division 
(XlIl-4.3.86), 391-392. 

KALYANI RESERVOIR: 

Waler pollulion in Kalyani reaevoir 
(XVI--23.4.86), 179-180. 

KAMLA CANAL PROJECT: 

Kamla Canal Project (XVI-17.4.86), 
53. 

KAMLA (TEXTILE) MILLS PVT. LTD. 
BOMBAY: 
Need 10 extend financial aasistance 

to the Kamla (Textile) Mil/s Private 
Ltd.. Bombay (Under Rule 377) 
XVIl-8.5.86), 18. 

KANSABATI PROJECT : 

ModernisatIon of Kenasabali Project 
lXllI-27.286). 191-98, 
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KANDLA THERMAL POWER STA-
TION: 

Fuoclloniol of Kandla Thermal Power 
Station in Gujarat (XV-lS.3.86), 
100. 

ICANGRA VALLEY RAILWAY: 

PaSlen,er Amenilies at Kiratpur Sir-
hiad-Nangal Dam Section and 
olber Railway Slaliona 00 Kanara 
Valley Railway' (XVI-17.4.1O). 
49~30. 

KANISHItA AtItCRAf"r: 

Memorial for Kanishka victims lXVI-
24.4.86), 263-64. 

KANfSHKAJUMBO JET; 

Replacement of Jumbo Jet Kaoi.hlea 
(XVI-17.486). IU-I44. 

ICANNADA: 

KalNlada progrUlmeJ telecast by Danaa. 
lore Doordarashao Kendra (Xlll-
4.3.86). 198.99. 

KANNADA BHAWAN: 

Releass of foreign excballle (or coo-
struclion of Kaooada Bhawan in 
New York (XlV-B.3 86). 261-62. 

KANAUJ: 

N fed to ",eervc tile ancient cultural 
beril.le of Kaonauj modernise it. 
~rfumeindo5try aodse1 up ot1ler 
industries (Under Rule 377), (XV-
25.3.86), 302·03. 

KANPUR: 

'A' Cla~s City facilitiu in Kanpur 
(XIV .. ·J4.3.86).11\4.85. 

Income Tall and EXCIse DUly out.tand-
ing from Companies. HUF's mdivi. 
duals in Kanpur (XV--4 4.86).69. 

Water Borne Sanitary 'V.tern at 
Kanpur (XVI·-9.4.86). 195-96. 

DEBAT£-S 
Demand for developing Bltboort .... n 

near KantJur as a lourl't c('otrc 
(Under Rule 377) (XVlJ-29.4.86). 
333-34. 

Demand (or introducfna rapid 'trans-
pOrt.,stem' betwecoKlopur lod 
it. nearby townl in U.P, (Un.et 
Rule 377) (XVII-S.5.86). 285·86. 

Demud for public sector heavy Indu-
Itrial Wlit in i.:allpurdi5triet (Under 
Rule 377) (XV-3.4.86), 26J-64 

}!hed to i1lCfOIIuee a train between 
- Delhi 'and Kil_ur keepiDl io view 

I be difficu' tits faced by t be pUleo. 
gel Uodultu'e l77)(XVI-23.486), 
m 26. 

Need to start new traios Crom Kanpur 
to Bombay. DeJIIi ad LllClln_aad 
allO to increase the reocrYalion 
quota for . Koper in ltajdbanl 
Elrprul (Undf:J' Ru"'311) (X1V-
19.3.(6). 189. 

KANPUR CHEMICAL WORKS: 

Neod to chock ~o IUJderero_d waler 
pollulion ·ca uacG by waite. releaJed 
by Ie_opur Chemical Works (Under 
Itule 31/) (XIV-l1.3.86).:KiO. 

KAHPOR GANGA DAM' PROJECT : 

Implementation of the l)r4.lposed Kanput 
Ganp Dam Project during Seventh 
Plan (Under Rule 377) (XV(-
15.4.&6) lOS. 

KANYAKUMAtU: 

Jntroduction of more Erpreu Tt.tat 
10 Kaoyakuma.rl (XVI-IO.4.86). 
212. 

New A Irport in Kiltyak.tmlari District 
(Xn 17.4.H (;;. 104-105. 

KARIMGANJ: 

Ultra Hllh FrequelleY lIl'S'Cm at Klrim-
,aoi Trunk Telephone Excbanae 
(~1Il-4 3 116"-.565-566 

KARGlL: 

Satetltle Earth CoD'lftludication Statioo 
at Karail (XIV-Il.3.116). 1M. 

KARNAL: 

~.uttI8CY SeFficeby N.DR.L.t 
. Kamal (XVII-';U6). 77.18. 



KAttNAL REFINERY: 

Setting up of Karaal and Mall8alore 
retiner:e. (XIJI-43.86), 367. 

KAllNATAKA: 

Acquiring Transformers for Bansal ore 
Doordarshan (XVU-28.4.86), 39-40 

Allocalion of Foodgrains to KarnBtaka 
(XVI-l 1.4.86). 275-76 .. 

Allocation of fuods 10 Karnataka for 
West/and Development (XJV-
12.3.116). 26-29. 

Allotment of Governmcnt Accomn::oda-
tlon to Employees in BhubaocMlwar' 
and CUllack (XV-2S.3 86). 262-64. 

Amount spenl by Karnatlika for Rural 
Development Programme (XV-
24,3 86}, 187. 

Assistance to Mahila Mandals in 
~arnataka (XVI-24.4.86) 97. 

Assistance to Kerala under DPAP 
(XVI-21.4.86), 265· 68. 

Benefits of central scheme of distribu-
tion of subsidised foodgr~ins to 
rural famIlies in Karoataka (XIV--
7,3.86), IS7.S9. 

Border dispute between Kera'a and 
Karnataka (XVI-9.486), ]88-89. 

Central aid to Karnataka to meet 
draught situation (XIIl-43.86l, 
61-62. 

Cen:re for inrormation on houae build-
ings methods in Karllataka (XVJl-
28.4.86). 89. 

ClearaDCe to new power projects of 
KarDataka (XVII -6.5,86) 103-04. 

ClearllDoc to Sba1'avathy TaiJ Race 
Project at Karnalaka (XV-f.4.86), 
268-69. 

Dairy Schemes Financed by NCDC. 
and NDDB In Kal'fl8taka (XV-
7.4.86), 203. 

De'lY In sralltin~ leiter of intent/indu-
alMI Jicoocc for DeW coopoNtlve 
sugar mills in ~k. (XVI-
24.4.86), 323. 

D"veloJ)ment of Iron Ore Mines in 
KaFnataka (XV-31.3.86), 'JI57. 

Development of oil&eeds in Karnataka' 
(XVI-21.4.86), 268. 

Diesel required for power plant in 
KaroBtaka. (Xl V -18 3.86), 229-230, 

Districts covered by National Olisc<:d 
Development Projects in Karnataka 
XV -31.3,86). 364·S. 

Diversion of plan .unds for drouabt 
rehef mcasurca by GoverlUDCsl of 
~amatalta ,XIll-21.2 Sf), 67-68. 

Dunkj,oa Water Supply Scheme in 
Cbikmanlalur (XVU~28.4,S6). 
81-82. 

Drougbt assistaoce to Kvnalaka 
(XIV-7.3.86).260-64. 

Dr, and farming in Kacnataka (XIV~ 
17.386), 178-79. 

Estabiisbmenl of Institute of TOurism 
and Holel Management in Karnalaka 
(XVI-l 1.4.8~), 304·305. 

Establisbment of Regional Reference 
Standards Laboratory in Karoalaka 
(XVIl-2.5.86), 84-85. 

Expansion and conversion of M.G. to 
BG. Railway lines in Karolltaka 
Sille (XV-3.4 86), 19. 

Expenditure of Credit Camps orga.nised 
in Karnat<lka (XVI~2S.4.8~), 287-88. 

Forestry Project in Karnataka (XVI-
16.4.86), 175. 

Gas based fertilizer plants in Karnataka 
(XVI -21.4.86). 119. 

Guinea worm affected area in Kama-
taka Stale (XIV--13.3.86), 121-22. 

IDBl assistance to Karoall1ka (XIV-
2S.4.86) 140-41. 

Inland Flsbcries in Karoalaka (XIII-
4 3.86), 294. 

Integrated Cbils Development Service 
Proaramme in Ka!OAlaka (XXVI_ 
10.4.86), 191-92. 
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. IDYCltment on Vijayan.,_r Steel Plant 
in Kernataka (XIV-I 7.3.86). 124. 

frrilalioD project I of IC.arnataka 
awaiting clearence (XVJ-17.4.86). 
164..165. 

Kamataka', offer to witbdr.,., objec-
tions on Te1uau Ganp Projecl 
(XVI-24.4.86).9-12. 

Karnataka', mastcr plan fClr waler 
resources (XV-3.4.86). 89-90. 

Uon. in Bannargbalta Safari Park, 
Karnllaka (XV -2.4;86). 141. 

Maharlsbtra Karn •• aka Border Di ... 
pute (XIV-J9.3.86). 93 

Master Plan sent by Karnatak. for 
tacklil18 problems or Sea Erodon 
elc. (XVI-17.4.86). 106-107. 

Miner.' deposiu in K.rnatak. (XV-
31.3.86). 330.1. 

Multi-fuol Boiler Thermal Project al 
Mangalore in loi.ot Sector (XVll-
6..5-86). 185-86. 

NeMuYunk Kendr •• in Kernel .... 
(XIIl-6.3.86). 18o-SI. 

'No industry Diatrict" in Kafnataka 
(XVI-15.4.86),261. 

Number of SCjST familiel benefitfd in 
K.rnata"a (XVII-7.S.86), 94.95. 

Openiog of more uoits of Coir Board 
in Klm.taka (XIV-lS.3.86), 74. 

Openina of Petrol Bunk al Jayanagarj 
J.P. Nagar in Banplore (XV--
25.3.86), 215·16. 

Opening of Public Call Otllce. and 
POSI Offices in Karnataka (XV-
1.4.86). 92-93. 

Ore production at Donimalei unll of 
NMOC (XVI -21.4.fI6), 274. 

Power .hortaae in Karnalaka .nd 
Gujant Sl.te. (XIlI-25.2.86), 95. 
96. 

Promotion of Tourism in Kamataka 
durinl Seventh Five Year P:al1 
(XV-21.3.~). 28S. 

" 

ProPOS1l)s fordeclar.lion of Natiob" 
Hillaway. in K.rn.t.ka (XVI-
10.4.86), 122-24. 

Proposed lakinl up of SUper Thermal" 
Pr~ in K.mataka (XlII-
25.2,86). 237·238. 

Purch.se 0' Units for Ghatapral:,ha 
Power House. Karnalaka (XVIJ-
29.4.86), 233. • 

QuantilY of CAllE food livOG to 
Kamalalta (XVI -10.4.86), 247-48. 

Raids cooducted by loc:ome T.x 
Authorities in Ruoataka (XIV-
7.3.86). 101-102. 

Raids 10 Kamat.ka (XV-21.3.86), 
118-119. 

Roller mills to be act up in Karlllltaka 
(XVI-t1.4.86), 322·23. 

Schemes to preveat pollution or ri veri 
in Karnatak. (XVIf-lO.4.86). 1113. 

Seltio. up of MClallurrical Induttri .. 
iD Public Sector In Karna"t. (XIV 
-17.3.86), IS2. 

Se"ina up 01 PD"erloomaJn Co-
oper.tlve Sector in Karnataka 
(XIV-IO.86). 195. 

Sick Textile Mills III Karoat.ka 
(XIV·_·7.3.86" 227-28. 

Supply of enenlial commoditie. to 
Karnatalt. to meet drouabt c:on-
ditioD (XIV-·14.3.86), 27.~·76. 

Supply 9f. Food,r.ioJ 10 Xarnataka 
lXVJI-28.4.86). 69, 

Supply of paper 10 Karnataka In 
1986-87 (XIV- IU.86). B9 .. 

Supply of walOoa for fodder rrom 
Puajab to Karnataka (XIV-
20.3.86). 88. 

Survey of Chromium depD$lb in 
Karoat.ka (XV--14.3.86), 167, 

Unmallned Railway Crout"" In 
Karnat.ka (XIV-13.3.86), 72·73. 

Viayerwario Iron and 5tHI Ltd. 
Bbadravathi, Kamatlka (Xm-
U.86), 197.198. 



Water Management System in Kar-
nataka (XV-~7.3.86) 10)-4. 

DEBATES 
Conversion of National Higbway bel-

ween Bangalore and NelawBDgala 
inlo a double road (Maller Under 
Rulo 377) (XVII-6.5.86), 273-74. 

Demand for release of Ihe balance 
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slasbing of salos till by PODdicherry 
(XIV-l .3.86). 61. 

Request from Kerala HousiDg Board 
for Assistance from Baaks {XV-
4.4.86). 73-74. 

Request from Kerala (0 update facili-
ties at Calicut Resional EDgineerinll 
College (XV-3.4.86), 178·79. 

ResettlemeDt oC Gulf Immillrants in 
Kerala lXVIl-28.4.86), 228. 

Re:vival of 'sick I Ddusl rial UDits in 
Korala (XV-25.J.86), 267-268, 



sm Facilities in Districts of Jeerala 
(XIV-l13.86), 118. 

STD facility in MaDaDthody In Wynad 
District of Kerala (XV1-U.486), 
62. 

S.T.D~ Fac lities in TelcpboDe Ex-
cbanJCS or Camnaoore District, 
Kerala (XV-8.4.86), 273·74. 

Sale of Wheat allotled to Ke~ for 
"Food for Work PrOIlamme" In 
OpCll Market (XVI-21.486), 257· 
58. 

SanctioD of Petrol pump~ aDd gas 
agencies io Kerala (XI1l-4.3.86), 
322.323. 

Satalite LallDchiDI atatioDs at Kerala 
(XIIl-S.3.86), 118. 

Sclaeme for development of coconut in 
Kcrala (XVI - 21.4.86), 252·53. 

Scbeme for developmeDt of 'Patbira 
Manal' Island in Alleppey DI~tnct 

10 Kerala (XVI-25.4.86), 241.42. 

Scheme for developmenl of Tuurilllll 
ia Kerala (XIV-14.3.86), 208-~ 

Setfiq up of Aromatic ElIltact,on 
Project io Kerala (XV-S.4.Sb), 
168. 

Scttioa up of Heavy lod\l$lry in Kerala 
(XIU-25.2.86), 88. 

Seuin& up of more Hyd~l Power Pro-
jecu io Kaala (XIV-IU.86). 60-
68. 

Seulns up of Ocean Thermal EoerlY 
Coa¥enion PlaDt in Korala (XVJ-· 
15.4.86), 131. 

Souinl up of Robber-Based lndustrios 
in Kerala (XVII-2.S.86), 2V. 

Sctlloa up of T. V. Centres in Kerala 
(XVI-2J.U!l), 39-40. 

Settioa op of Telepbone ElIcha.naes in 
IduHi District, Kerala (XVIl-
6.S.86), 240-4·1. 

Settina up of telepbonc Qcbaoaes in 
Palpt District, Kera'a (XVU-
6.5.86), 109·11'0. 

Sottlna up of unit of ladian teJepbene . 
Industries at Canoanore in Keral. 
(XV--S.4.86), 274-75. 

Special Ceotral Assistance for Tribal 
Sub·Plao for Kerala (XV-2.4.86J, 
222. 

Spke8 Research Centres In Kerala 
(XVII-28.4.86). 187. 

Stcps t.ken to remove compleintl of 
L.P.G. CYlinder maduractu~,. in 
Ke~la (XIII-.. 2S.2.86), 119-120. 

Stoppale of production in Mini lodus-
trial Euates In Kerala (XVlI-
6 S.86), 49-50. 

SubSidy lor Fertilizer Supply io Keral. 
(XV -24.3 86). 177. 

Subsidy for public distributiou of food 
srains in Kerala (XIIl-212.86), 
67. 

Subsidy on Ja081a Clolh liven 10 
~r.:. (XVU-2.S.86), 46. 

Subsidy to paddy cullivators io Kerala 
(XV-31.3.86), 3SO-~2. 

TV cevcraae in Jeeral. (XIII-4.3.86), 
2.7·2IS. 

T.V. Coverage in Kerala (XV -7.4.86) 
S8-S9. 

Telephone Coancctions i.ll Kerala 
(XVIl-6.S.86) 75·76. 

Telephouo coonec;lions iD Shertbalai 
Telephooe t::xchal\&c in Ketala 
(XIll--4.3.86), 511·$)2. 

TelepboQ Eacbllll": at Kailhamatllu 
(kerlla) (XV·- 25.3.86),28·32. 

Teleprinler faCIlities in diltrict 01 
keral. (XVJI-6.S.86). 110. 

Title deed. to settlel'll in foreat land in 
Kerala tXIlI-26.2.86), 217. 

Train .~eDt. 10 Kera!a (XVl-
17.4.86), 126-127. 

U Dui Hospital and Rue ... ch ecalre 
in Kerala (XVI-24.4.ti6), 214. 

Undue poml delay io Kerala (XIV-
)8.3.86), ~,. 



Unemployed ex-ten'lcemen in Kerala 
(XIV-12.3,86),89-9O. 

Unemployment Wales and Agricultural 
\I, orker. Peulion Paid by Kerala 
Government (XVII ··-5.5.86), 93, 

U paradation of Branch POlt Offices in 
Kerala (XV-25.3.S6), 77. 

UParadation of Post Offices in Palha-
namtbit!a DisllIct of Kera la 
(XVIl-29.4.86I, L9.170. 

Urdu Academy in Kera'a (XV-
3.4.86), 52. 

Utilisation or Cunda sanctioned to 
Kerala Governmer.t for Plan Pro-
~lS (XV~-( .4.86), 46. 

Vayudoot service in Kerala (XVI-
24.4.86). 206-07. 

Vayudoot Services in Kerala (XIV-
13.3.86),2C3-04. 

Villqe Electrification in Kerala(XIV-
IS.3.86), 112-13. 

Violation of Provisionl of Drill' Prices 
CODtro~ order by Drug msnufac-
lurinl firms iD Kerala (XVII-
29.4.86), 269. 

Wax' allotted to Kerala {or candles 
(XUI-4.3.86), 372. 

World BaDk Aided PraWD Culture 
Project in Kerala (XVII - 28.4.86), 
187-88. 

World Bank Assislance for laying 
under.rouod RailwBY lines in 
Wellingdon Island I. Cochio 
(Kera!a) (XV -21.3.86), 148. 

DEBATES 

Demand for adequate Central assis-
tance to provide relief to the 
drougbt affected people in Kerala 
(Under Rule 371) (XVI--11,4.86). 
231. 

Demand for augmenting the capa.!ty 
of transmiltcJl of AIR Stations in 
North Kerala (Under Rule 377) 
(XVH-S 5.86), 284. 

Oemalld for developing Nortbern 
part of Kerala to attraCt .'ourist 

tralm: (Under Rule 377) (XHI-
25.2 86), 35°-59. 

Demand for iDstalHnl aT. V. trans· 
miller in Pathanatnatbilla disfrict of 
Kerala (Under Rule 377) (XV-
8.486), 299-300. 

Demand for Setting up the proposed. 
electronic switcbing equipment 
factory at Palgbat in Ketala (Under 
Ruie 377) (XVII-29.4 .. 86). 
:m-32. 

Demand ror taking necessary mea-
sures to provide facilities to fisher-
m.n at Kasaraged Harbour in 
Kerala (Under Rule 377) (XllI-
5.3.86).214. 

Financial aod tecboical assistance to 
Kerala ror development of Mappila 
Ba)" Caonlnote, as a fultfledged 
port (Uo(ler Rule 377) (XV-
1.4.86), 308-09. 

Need· for &toci<inll SI cllj m"le"al at the 
yard of Steel Autbority of India at 
Walliogton Island, CocbiD (Under 
Rule 377) (XV-8.4.86), 299. 

Need to aUocate mQre funds for 
setfing up propos~d fish farm 
development IIgencies and brackish 
water farn1ers development agencies 
in Kerala (Under Rule 377) (XV-
3.4.86), 260·61. 

Need to bring tho e:Dtire Malabar area 
of Kerala under TV coverage (XV·-. 
7.4.86), (Under Rule 377) 2S6-S7. 

Need te contruct a new hridp in 
place of Mattancheny bridge in 
Kerala (Under RUle 377) (XIV-
18.386).257. 

Need t-o declare WattT'llray from 
Trivandrum to Coemn a National 
Waterway (Uoder Rule 377) (XV-
8.4.86), 297-98. 

Need to increase tbe number of direct 
trains froDl metropolitan citle. to 
Kerala (Matter UDder R.ule 377) 
(XVII-6.5.86),278-79. 

l"eed to provide facilities in all T.V. 
Centres in Kerala for relayina 
prOJl'amme io Malyalamfrom T.V. 
statioJls in TrivaDarum (Matter 



Ullder Rule 377) (XVII-6.5.B6). 
273. 

Need to set up a r~search Cutre at 
Ka .. raand in Kenla for conductinl 
research on loat rcarill, (Under 
Rule 377) (XIII-27.2.86), 276. 

Need to set up a unit of the National 
Institute of Sports in Kuala parti. 
cu}ary In Cannanore (Under Rnle 
377) (XIV-;-20 3.86).21)9.10. 

Provision or more airport racilitiea In 
Kerala (Under Rule 377) (XIV-
11.3.86), 260.61. 

KERALA EXPRESS: 

Lale runnin, or Ketala Express (XVI-
24.4.86).213-14. 

Proposal to include Kerala Ellpretl 
and Jayanli Janata for Computer 
Reservatioo at New Delhi Railway 
Statioo (XVI-17.4.86). 122·26. 

Suspenlioo of bookinl of parccll io 
Kcrata Express (XVI-tO.4.86), 
93·94. 

KERALA HANDLOOM DEVELOP· 
MENT CORPORA nON :. 

Fiuancial allocation to Kerala Hand· 
loom Development Corporatioo 
(X VI-25 .... 86). 168. 

Financial A ...... DCC to Kerala Head· 
loom Dcvelopmeot Corporalioo 
(XVll-2.5.86). 266-67. 

KERAUTES : 

Keralites ",orkiol io UAE (XVI-
21 .... 86), 9S. 

KEROSENE: 

Additional demand for brONDe by 
Kerala for fbhlnl .ector (XIIl-
25.2.86), 102.Q3. 

Allocalioo of Keroseno for Madhya 
Pra4esh (X1n-25.2.86), 161-62. 

Allocatioo of Kerosene to Andhra 
Pradesh (XVI -15.4,86), 141, 

Allocation of KerOleoe to Mah.ra.tta 
(XIII-4.3.86), 496-98. 

AUocation or keroseM to Orl ... 
(X111-2S.2.86), 155, 

Allocation of KerolOne to Orissa 
(XIV-:-lS.3,86),226, 

Allotment of Kerosene 10 Kerala 
(XIV -11.3.86), 46-47. 

A vaUability of kerosene oil (Xl V·-
11.3.86). 135·36. 

Cheatioa of tbe public by traders in 
weithts aDd meaaur05 of Korosooe 
Oil io DeIhl (XVII-2.H6), 124. 

Import of Kerosene Oil (XVIl-
6.S 86), 50-57. 

Increase iD Kerolene quota for rural 
and backward areas of Bibar (XVII 
~.5,86). 233·34. 

Keroseno on agentl/dlstributorl 
(XVI-15.4.86),48 .... 9. 

Mathur Committee 00 AllocatiOD of 
Kero_e to Statca and Uoloo 
Terriloriea (XVJl·-29.4.86). I3S·39. 

ProdllCtWll and Supply of Kerosene 
011 (XVI-lS.4.S6), 105-09. 

ProductiOll/lmporl of Petrol. KcrOlcne 
Diflal and Gas (XVI-1S.4.86). 
58.59. 

Scarcity of kerosene io Gujaral (XIV-
1\.3.86). 98. 

Selection .ystem of allottina I. p. G,! 
Ker05eoe Ascnc:iel (XVI-lS.4.86), 
266-67. 

Silortap or Keroaenc io R~.than 
(XIV-IS,3.86), 13S·39. 

Subsidy on kerolene oil (XlV-
I I .3.86), 97·98. 

Supply of Kerosene for use of rural 
poor (XVII--6.!I.86). 201·02. 

Supply ol.Ker"sene to Gujarat (XV-
8.4,86), 124025. 

Supply of XerolleDe to States (XIV-
18.3.86). 2J8·22. 

D£BATES 

Need to increase the 1l'I0otbly aDd 
quarterly quota of Kerosene 011 to 
Orilla (UDder Rille 377) (XIV-
11,3.16" 261. 



SUBJECT INDEX 2111 

KESARI DAL: 

Cultivation of banned Kesarl 0.1 
(XIV-17386).120-21. 

KHADI : 

Outlay for tbe growtb of Kbadi and 
Village Industries (X 111-4. 3. 86}. 
395-96. 

KHADI AND VILLAGE INDUSTRIES 
COMMISSION: 

Employment provided by Kbadi and 
village Indu,tries Commission 
(XV-I 4.86). 79-84. 

Industries brougbt under Kbadi Gra-
mudyog Commission (XIV-ll.3.86), 
227. 

KVIC Schemes for Seventb Plan 
eXV-25.3 86). 44.45. 

Payment of rebate claim to Bombay 
Khadi and Village Industries Com. 
miSiion (XV-25.3.86) 191-92. 

Pension to Employees Working in 
Commercial Organisation of Kbadi 
and Village Industries Commission 
(XIV-18.3.56), 193·94. 

Safeguard in Palmyra Tapping Occup-
ation (XVIl-29.4.86). 26·28. 

KHADI INDUSTRY: 

Encouragement to woollen Kbadi 
industry (XV-8.4.86). 162.64. 

Export of Goods manufactured in 
Kbadi Gramodyog Sector (XVII-
6.5.86). 250·52. 

Kbadi and Village Industries in 
Sikkim (XVII- 6.5.86).243-44. 

Khadl and Vil'age Industries set up 
in Orissa (XVII-29.4.86). 65. 

Production of Kbadi and Villas.e 
Industries (XVlI--6.5.86). 11·21. 

Setting up Kbadi and Village lnd~s
tries in rural areas for Gcncralln& 
Employment (XV-1.4.86). 98. 

Setting up of Cottage/Kbadi Indus· 
tries (XV-2S.3.86), 257-62 .. 

KHAGARIA RIALWAY STATION: 

Compensation to Victims of Train 
Accident at Kba&aria Railway 
Station (XVI-I0.4.86), 133·34. 

KHAJURAO: 

Lin,ina of Kbajurao witb Bombay by 
air lXVI-17.4.86). 74-75. 

KHETRI COPPER PROJECT : 

Emblion of Gas/Smoke. Emuents by 
Khetri Copper Project (XVI-
21.4.86). 23·27. 

Labourers Working in Kbetri Copper 
Complex (XVII-28.4.86), 124·25. 

KHETRI MINES : 

Copper Extraction from Khetri Mines 
(XV-7.4.86),152. 

KHUDABUX ORIENTAL PUBLIC 
LIBRARY: 

Expansion of Khudabux Oriental 
Public Library (XVI-24.4.86), 
208-09. 

KHURDA FORT: 

Protection to Kburda Fort as Hiatori. 
cal Monument (XIII -27.2.86). 
196·97. 

KHURDA ROAD BOLANGlR RAIL 
LINE: 

Survey of Kburda Road Bolangir raU 
line (XVI-17.4.86), 68.69. 

KINETIC ENGINEERING LTD. PUNE: 

Manufacturing capacity of MIs Kinetic 
Engineering Limited and Violation 
tbeleor (XVII-29.4.86), 172-73. 

KIRLOSKAR CO. : 

Arrest of KirlOlkar Executives by 
Directorate of Revenue IntctJigence 
(XIV -7 3.86). 148·49. 

KIT IMPORT AND LABEL TECHNO· 
LOGY: 

Subdued of Electronics development 
by the policy of 'Kit Import and 
lahel Technology' (XIV-19.3.86), 
161-62. 
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KITCHEN EQUlPMENTS : 

ImprovlD& Domestic Kitchen Equip-
ments. (XVI--·9 4.86).185-86. 

KOEL KARO SCHEME: 

Expenditure on Koel Karo Scheme 
(XIV-lt .3,86).202-03. 

KOLAR OOLD MINE{S) : 

Deposits of Uranium in Oold MIDe 
.area uf KDlal (XV-24.386). 
39-40. 

Payme[!t 01 Wages 10 Kolar Gold 
field Mine! Emplo)'u' (XIV-
JO.3.~6), 306. 

Price fixed for lold pnlducodby ·.KoIar 
Gold Field Mioes (XIV-
10;3,tl6). :mS. ' 

Working of Kolar Gold Mines (XIV-
17,3.86). 1t3.14. 

KOLHAPUR: 

Proposal to Attach' Kothapur-Min,c 
Bom","y Rail Track to Central 
Raih,,-ay (XVI-JO .•• 86), 289-90. 

KOLHAP.l1R BOMBAY EXPa.ESS : 

Ploposall0 curlail journoy Time of 
Kolhapur-Bombay MahaIaxmi 
Exprc" (XVI-17 4.86).99. 

KOLHAPUR MIRAGE STATION: 

Shortage of PUteDFr amenities at 
Railway Station. frOGl KolbapLlJ' to 
Mirelle (XXVI- 17.4.86). 98-99. 

K-oNARK: 

'El[tensioo of -Marille Drive from 
KODerak to Harachandi {XVl---
H .486). 191. 

Protection of "rchaeolog,ical monu-
ments of Konark femple <XVI-
24.4.8f.). 115. 

KONKAN: 

Developments of Konllan COlSt 
(XIV-J2 .. H6). 109·1\1. 

'Scttillfl up 01_ in4U1lr~' in KookeD 
rClh)D (XV--l.4.S6), 54. 

KOOL CROWN CORKS PVT. LTD.! 

Vi"ion of UceDced Ca9acitr b, 
MIS, Pure Drialls (New 'e.lbi) Ltd. 
& MIs Kool CrOWD Corke PVC. Ltd. 
(XV-4.4.86). 48-49. 

IC.OPILl HYDBL PJlOJECT : 

Hiab tenlioD line from lC,opili Hydel 
Project to PaDcb,ram Grid (XIII-
4.3 '86). 398. . 

KORAPUT RA YAGAOA LINE: 

Progress in cObstruction of Koraput· 
Ray.pd. AliI.a, Line (XVI-
17.4.86). 92. 

XOREA: 

Indo· South Korea protoCCfI of CG-
operation (XV -2.4.86). 143-44. 

KOTA: 

KOla Arornie Power Plant (XIV-
12.3.e6). 121. 

ScttiDi qp of Gas·ba~ Thermal 
Power Plant In KOla' by NatioDal 
Tbermal Power ~rporation (XIIl-
25.2_86),268-69. 

DEBATES 

Demand for more flDllJIj;ial a .. lalalMlll 
to RajaSlban GOVenuneDt for 
repair, maintenance and campl«ioD 
01 the OIarnbal Commaod area 
development Project. Xot& (Under 
Ilille 377) ~XV-3 4.86). 264. 

KOTA HEAVY WATEll PLANT: 

Functionml of Kola Heavy Water 
Plant (XVI-9.4.86). 91·92. 

.KOYNA HYDEL DAM: 

Progress or KOYDa Hydro-Electrical 
I GcnfratloD Fcurtb St.,. (XVfI-

\ 
' 29.-4.86). 285. 

KIUSHl V,IGYAN KENDllA: . 

K. 'oJ.K. in Pitboraptb nd Almora 
(U.P.) (XV-24.3:86},260-6:. 

Kirslri'V!tyn KAadra,. B .... Dqlt 
(X'V1-11.4;M). 9-81. 



SVIlhCT INDEX 

Settiq liP of Krisbi ViIYan Kendras 
and operational Researcb Centres 
(XIV-10.3.86),245-48. 

Tralninl to farmen by Krishi Vilyan 
Kendra Sikldm (XVI-21.4.86), 
26S. 

KRISHNA GODAVARI BASIN: 
011 drillina at Tati Pakka in Krlsbna 

Godavari Basin (A.P.) (XV-
. 8 4.86), 139. 

Proareas of Drilling Operations In 
Krishna Godavari Basin (XIV-
11.3.86), 222. 

XRISHNA WATERS: 
Sharille of Krlsbna Waters by 

Mabarashtra. Karnataka and 
Andbra Pradesb (XVI-17. 4 86). 
166.67. 

XlIDURKOCHA : 

Gold dctpOlits found in Kudurkocba 
(X1II-4.3.86). 24546. 

KlIMBH MELA : 

Cleaninlof Ganga for Kumbh Mela 
at Hardwar (XIII-S.3.86) 4041. 

DEB.tTES 
Ref.rence by Speaker lXVI-IS.4.86), 

1-2. 

XUTIA KANOHAS : 
Scheme for welfare of Kutia Kandhas 

families (XVI-23.4.86), 110.11. 

KUWAIT : 
LoaD from Kuwait for Kali Nadi 

Hydro Electric Project (Karnataka) 
(XVI-25.4 P6). 38. 

Statement made by Kuwaiti National 
who visited Kerala (XVII-lO.4 86). 
53-54. 

Tourists from Kuwait lXIV--7.3.86), 
61. 

KUWANO PUMP CANAL SCHEME: 
Alllmenlation of capacity of Kuwano 

Pu.mp Canal Scheme (XVI-24.4.86), 
98. 

L 

L.O. TEXTILE INDUSTRIES 
MIS. 

LTD. 

Fraud of custODII duty by MI. L.D. 
Textiles Industries Limited, Ankl .. 
sbwar (XV-21.3.86) 126-127. 

LOK NAYAK JAYAPARKASH NARA-
Y AN HOSPITAL: 
Death of Patient io l.N.J.P. Hospital, 

Delhi (XVI-17.4.8~). 206-207. 
LABORATORY : 

Common prOllramme of action In 
research and development (XVII-
30.4.86). 53_ 

Establishment of Regional Referenco 
Standards Laboratory in Kamataka 
(XVII-2.S.86).84-8S. 

Plan for Non-Governmental Laboara 
tories for Food and Drua testinl 
(XIV -13.3.86), 285-86. 

LABORATORY TECHNOLOGISTS: 
Loboratory tec,hnolo.ists in teachiq 

and non-teaching hospitals (XVI-
24.4.86),27;·72. 

LABOURER(S) : 
Contract labourer. 10 Bharat' Heavy 

Electricals Limited (XV-I.4.86), 
228·29. 

Development of Industrial Satellite 
TOWOB for low-income labour (oree 
(XVIl-29.4.86), 214-215. 

ESl benefits to agricultural labour 
(XVlI-28.4 86), 259. 

Fake agencies for sendiol labour 
abroad (XVII-28.4.86). 2S4-2~7. 

False agcncies sending wor"-en abroad 
(XVII-284.86), 259-261. 

40 Oriya Labourers killed in J &: It 
Mishap (XVI-21.4.86). 257. 

Housing Board for Plantation Labour 
(XV-7.4.86).97-98. 

Income ceilina of Worken (XVII_ 
28.4.86). 143-145. 



Labour Houses Constructed iD PlaD-
tation AND ac:rV-17.J:86);1sa.60. 

LiceDces of contractors In Orissa for 
teDdia, ,labout abroad (XJV-
17.3;86); 60061. 

Medical Examination for T.B. IDffe. 
ted Labouren (XV-3.4,16),,294-
206. 

Mi.~aDt Labour from Billar (XV-
n3<86),' 324-25. 

MIIl.Dt Labour fromBthlir nd 
otber States (XVIl-28.4.86),222-223. 

Mi,l'"ant 'labour in Assam (XVll-
5.5.86), 265. 

Pa)'ml'Dt or .".,es to tbe casual worlt-
lal in Central Qe'WeT1Idlent projects 
in bill arca5 (XVlI-2t.4.U), 262-
263. 

Pead;DI labour case. (XIV-J7.3.86), 
12·73. 

Report orCcntral Standi." Q)mmittt'e 
on Unorp.aiaed Labour (XV-
24. 3.86),166. 

Reservation of ladU51flu ',for Women 
Labour (XV-24.3.86), 251. 

Security Ikposits by workera takioa 
}eM abroad {XV·-1.4.86).166-67. 

Service Conditlo~ of UaOl'hDhed 
Labour (XV-31.3.86). 360-61. 

Sellin, up of Labour Commi.1ioD at 
Porr Blan (XV --7.4.86), (12. 

Revival of Standing Labour Committee 
(X1II-4.3.86). 267. 

LABOUR LAWS: 

Violation of labour laws (XVII-
30.4.(6), 211-12. 

Workers ,PllrtiQpe.t.ioa in mlnasemenl 
(XVII-28.4.Il6), 146-147. 

WGrkc~ Participatfoa in Put.Uc Sector 
Steel Plantl (XV-31.3.86), 347-8. 

LABOUR COUR.TS : 

c-aea Peedinx before La"ourCourtl 
(XV- 7•4.86},231-32. 

IDdaatrial tribwW aDd -Jakarc:ourt 
for Goa,D.mu an4 OIu (XVI-
21.4.86). 2SS·)9. 

LABOUR, CONTRACTS : 

Labour contracts iD DeI.lICe (XIII-
U.I6), 16)..64. 

LAC: 

AI.llenee 10 Oro.ell of Slicklac 
(XVII-2.5.86), J59-60. 

LADAKH: 

Demand of people of Ladakh for 
Scheduled Tribe IitVIII ;tXYJI-
3O.4.86),J99. 

Finllda' -'localieal 'for WkliDp of 
Institute of BIKIiIINIt StudIeIaID Leb. 
Ladda\h (XVI-2H,86), 119-20. 

Iacrel$e 10 Smu .. ltaa Ie""' Ladellb 
r.,ioo in J &: K (XIU-28.2.16), 
77-78. 

DEBATES 

D •• ucMor ICtLiaaIl.P • Watch AIaem-
bf¥.tI8il by HUT ill Ladakh retioo 
(Under Rule 377) (XIV-tO.3.86), 
3<10-41. 

Need to direct the Ilqhtnr GeOCla! 
of lodla to conductllUrvcy of 
different ethniceroupa ID LadNh 
for &raotlll, Scheduled Tribra "Itol 
"(Uader Rule 377) (XVl- 9.H6), 
223-24. 

LAKSHADWEEP : -Class I &: II pos.. iD l.at._d.eep 
(XI1I- 26.2.86), 97. 

Coo1JCctinl Jalaadc in Llhb.dwcep 
witb Ketlll mlml.1Id by ·telepbone 
ICfvi~e(Xf1l-2'-2:86). 121.122. 

ConstructiOD of Airport in Lahhed-
weep talaDds (XIV-20 316), 93. 

Drlnklog waler flcllitles ill Labbad. 
weep 1.1a" '(XIV -to,',"), 85. 

IolandWater Tnnrporf c:ooalC1iaa 
varlov. islaach of u"b.dweep 
(XIV-13.3.86). 94. 



PrOp ••• 1 to increase TOurism· in 
LBkshBdweep blaDds (XVJI-
2.5.86), 233. 

Purchase of fishina trawlen by LBksha-
dweep (XV - 24.3.86), 165·66. 

Scheme for development of Fisheries 
in Lakshadweep Island, (XV -
24.3.86), 234-35. 

Sellinl cp of Industries in Laktha-
dweep under 20-Polnt Propammo 
(XV -1.4.86), 19-25. 

Survey for potable driDkl'll1l water in 
Laklhadwec:p (XIV -10.3.86). 275. 
276. 

Vacant Posts of Doctors in Laksbe· 
dweep (XlII-21.2 86), 231-32. 

LAL BAHADUR SHASTRI. SHRI : 

Installation of 'he statue of laiC Shri 
Lal Bahadur Shastri at BHEf, 
Hyderabad (XVII-6.S.86), 152. 

LALA RAM SARUP T.B. HOSPITAL: 

Workiog of Lala Ram Sarup T.B. 
Hospital, Mehrauli (XVI-24.4.86), 
12-14. 

LALDONOA. SHRI: 

Taitt wltb Shri LaldeDla in Guerilla 
problem (XVl-23.4.86). 85. 

LALIT KALA AKADEMY : 

Trieooale Ellbibidon orgaoised by 
Lalit Kala Akademy (XVI-10.4.86), 
264·65. 

LAND: 
Allocation of land for Radio Slalioo 

Jabalpur (XV-7.4.86). 84-85. 

Allotment oC Laod by D.DA. to 
Indian Rai:"ay Conlltructfon Com-
pany (XV-24.3.86). 40-41; 

Allotment of Land by Directorate of 
J nduttrica. DelhI al Low Rates 
(XVlI-29.4.86).2'4-275. 

AJlotmODt or LaDd to ,Cooperative 
Group Housina Socicliel (XVII-
28.4.86), 12'M28; 

Allotme.nt of. laod to fishermon and 
shepherda in Andhra Pradelh 
(XVI-9.4.86), 51·52. 

28j 

Allotment of .land to landieu .persona 
in Bihar (XIV-tO.3.86). 191. 

Al'olmc.n1 of· Surplus Land to SCs 
and ST. (XVlI-28.4.86), 239-240. 

AssIstance for reclamation of Land 
affected by Cyclone (XV-1U.86). 
355. 

Auotion of Commercial Laild in Laxmi 
Nalat (XV-7.4.86). 35.36. 

Bunelin, uf land,ja,Mehrauli (XVI-
21.486). 119-20. 

CODstitutiofl of Stat.eLand Use Boards 
(X1V---17.3.86), J06-107. 

Credit Flow for Development of Agri. 
cultural Land (XVIl-5.5.86), 82· 
83. 

Demarcation of lands, under land 
Tenure Rellularion in Andamao and 
Nicobar Islands (XVI-21.4.86), 77· 
78. 

Development of Wasteland (XVI-
9.4.86), 124-130. 

Enhancement of ,Productivity of 
unirrigated land oelV -17.3.85), 63-
65. 

Land acquired for Sa'iem Sleel Plant 
(X V -24.3.86), 194-95. 

Land degradation (XIV-10.386), 
328-330, 

Land Grabbing In East Delhi (XIV-
17.3.86). 215·16. 

Laod holding System in Tribal Areas 
(X1V-19.3.86), IOS-IIO. 

Land leased to LakShmioarayanTemple 
Trust, New Delhi (XVI~2\'4.86), 
75·77. 

Land Reform! (XIV-17.3.86). 88.94. 

Land under MUlberry PlantatioDt 
(XVI-25.4.86). 34_35. 

Land used for manufacture of Salt 
(X\' 11-6.5.86), 225·26. 

Lqislation to fill. urban land cciliDl 
(XIV-IO.3.86), 16·20, 



R.eductioil in Il.Dd cei1iDI (XlV-
10.3.86), 172. 

Submeraenco of M.P. Land 4uc to 
Construction of Project of a nei,b· 
bourina State (XIV-20.I.86), 154. 

Urban land polley (XIV-10.3.86), 
141·143. 

Utilitation of Surplus land iu Bombay 
(XVI-21.4.86). 15,·52. 

Vacation of DDA Land from Squatters 
(XV-7.4.86)' IS2·53. 

yalue Payable (or LaDCI Notified under 
the Laod AC4uldtion Act (XV-
7.4.86), 126-21. 

LAND ACQUISITION: 
Estimates for laad acquisitiou for 

QUilon byepass in Kerala (XVI--": 
24.4.86). 207. 

DEBAN: 

Need to live employment to land 
hold~rs wboac lands have been 
acquired in Ramquodam and 
VisakbapatnaID iu Andbra Pradesb 
for construction of National Thermal 
Power Station aod Steel Industry 
(Under Rule 377), (XIV-II.3.B6). 
264-6S. 

Regular payment of rent or allolment 
of alternative land to tbe laadleu 
Harijans and refugc~s wbose lands 
bave been acquired (or coollrQction 
of a defence cbanuel in Jammu 
dialrlct of J and K (Under Rule 377) 
(XVI-9.4.86),222·23. 

LAND ACQUISITION (AMENDMENT) 
ACT. 1984. 

Problems In implemcntation or Land 
Acquisition (Amendment) Act. 19114 
in Orl_ State (XV-7.4.86).28.30. 

Value Payable for Land Not'fied under 
tbe Land Acquiaition Act (XV-
7.4.86). 120·21. 

LAND DEVELOPMENT AUTHORI· 
TIES : 

Land Dewlnptnenl Authorities in 
States (XiV-19.3.86), '8-59. 

LANDDEVELOPMBNT B~ : 

A,ricultural Credit by Land Onelo"," 
ment Bank durlna ·Snellfb Plan 
(XVII-5.5.86), 58. 

LAND POLICY: 

National Land Use Polic), (XIlI-
4.3.86), 114-115. 

LAND R.EFORM ACT : 

Proposal or Orlsaa to place a Laud 
Reform Act in Nilllb Schedule 
(XV -24.3.86) 216.17. 

LANDED PROPERTY: 

lepl ri,bts or tribal women over 
landed property (XVII-30.4.86). 
89-90. 

LANDLESS LABOUR(ERS) : 

ConltructioD of Houses for land'" 
rural workers (XVIl-28.486), 
172·173. 

.Land to lADdlcts Labourera (XIV-
17.3.86), 181·84. 

LAND OWNeIlS : 

Need to live employment to Iud 
bolderl wb01le lands flne heeD 
acquired in Ramaptndam aD. 
Visakbapatnam in Aodhra Praduh 
for CODltrDclion of Natloaal Thel' 
mal Power Stat/oa and Steel 
Induatry (Undor Rule 377) (XlV-
I 1.3.86), 264-6S 

LANDSLIDES : 

Prevention of Landslides oc.V-
7.4.86), 78-79. 

LANGUAGE(S) : 

Implementalion o( tbr.. lanauaae 
fOrlllu.la by States (XVI--I0.4.86), 
250.51. 

"ramotion or Reaioaal La" ..... " 
(XIll-6.3.86). 58·59. 

Promotioa or Soutb·Eaat AliaD 
LanpalCl by Unlvertlty 'GrIDII 
Commission (XlV-20.3.86), 70. 

Promotion or UnRCOlDI.ed Lanauaan 
(XVI~14.4.86). 164-65. 



iltriIIECT INDEX 

Settilll up of Autonomous Lanluale 
Aaenciea (XIII-4 3.86). 134. 

DEBATES 

Need to include Maithili in the Eighth 
Schedule of the Coasltution (Under 
Rule 377) (XVII-28.4.86). 306. 

LANGUAGE GRANT COMMITTEE: 

Ulllual' Grant Committee/Cell 
(XVI-24.4.86), 89-90. 

LAPROSCOPIC STERILISATION 
OPERATION: 

Death. due to Sterilisation Operation 
throuah Laproscoplc Method 
(XVI-17.4.8(o), 76. 

LASER SCALPEL SURGERY: 

Introduction of Laser Scalpel Surgery 
in India (XVI-1M 86), 82. 

LAWS: 

Applicability of Laws to Indians 10 
foreian Counlries (XVI-16.4 86). 
89_91, 

LAW BOOKS: 

Publication of Law Books in Hindi 
(XV-1.4.E6),25-36. 

LAW COMMISSION: 

Delay in appointment of Law Commis· 
sion (XVI-IS.4.86), 201-202, 

Opinion sought by Law Commission 
on Admim'tration of Justice (XV-
8.4.86). 174. 

Workshop or,aniscd by Law Commis· 
lion (XV-25.3.86). 120-121. 

LAWYERS: 

Propoaal to aprolDt Government Law· 
yers by Andaman and Nicobar 
Administration (XVII--294.86), 
176-177. 

LAXMIBAI OF JHANSI, MAHARANI: 

Traoafer of Jurisdiction of Fort of 
Maharani Jhansi Lallmibai (XIV-
12,3.16). 60. 

LAY·OFFS 

Lay elf iu H.A.L. detachment of Agra 
Cantl. (XVH-28.4.86), 268. 

LEASE HOLD SYSTEM: 
Abolition of lease Hold System in 

Delhi (XIII--4.3.86). 287. 

LEASING ACTIVITIES: 

Permiss'on to Banks to take up leasing 
AClivities (XVJ:-li.4.86), 302·303. 

LEASING COMPANIES: 

Boom in leasing companies enterina 
capital market (XIV-7.3.86),218· 
19. 

Violation' of Income·Tax Rules by 
Leasing Companies (XVll-2.5.86), 
217. 

LEATHER: 
Constraints faced hy leather Ex!'orters 

due to shortage of Raw Material 
(XIV-14.3.86), 210·21. 

Export of Leather (XVI-I 1.4.86). 
2eO·7· . 

Growing demand for Indian Leather 
abroad (XIV -7.3.86). 77. 

Targel of leather export (XIV-7.3.86), 
160·61. 

rl£;'ATES 

Demand for protection of the indl· 
genous industry manufacturin, 
wattle extraclused in leather 
tanning (Under Rule 377). XVII-
8.5.86), 22·23. 

LEATHER GOODS: 

Export of leather goods (XV -21.3.86), 
46-47. 

Liberalisation of licensina of Units for 
manufacture of leather good I 
(XIII-4.3.86), 389-90. 

LEATHER INDUSTRY: 

Clandaline Export of Indian Leathar 
(XW-21.2.86), 41-42~, 



suai'acr ttouMll· 

Tcchnoloaical/Financial C"naboralioD 
with Foreipa couDtriea for leUi ... 
up Leatbar Goods Indu .. !,), Unitl 
(XV~.4.86). 108-109. 

LEAVE OF ABSENCE FROM THE 
SITTINGS OF THE HOUSE 
(X V -11.l.86). 334-315. 

LEAVE TRAVEL COlolCBSSION : 

L.T.C. availed of by Goftrll1lleDt 
Emplioyeea (X1II-S.3 86). 41. 

Facilities to Paueoacn aYaH"" LTC 
(XIIl-6.3.86), 66..67, 

LEGAL AID: 

Lep) Service Prolramme in Aodhra 
Pradnb (XV-8;4 86). SS. 

Persons helped by Le.a' Aid Boarda 
{XI1I-4.3.86}. 374. 

Lepl aid committee. in State. (XIV-
11.3.86),71. 

Legal aid scbeme (XV -lS.3.86), 276-
277. 

Leaialatioo 08 oational 1.,.1 Krv!«. 
(XVII-6.S.86). 166-67. 

LEOALGLOSSAR.Y : 

Dictionary for standard 1 .. 1 termino· 
ICIlY (XVn-{).S.86), 119.20; 

LEGAL SYSTEM : 

LeaaJ System Deaipod to eMure 
EcOllOlDk I.der (XV-I.4.16}. 188-
90. 

U01SLATlON: 

Freedom of Information Le,i,latlon 
(XV-2.4.86), 249-50. 

~ ~ 0. ... H,liceiIts and 
DeDtal Technicians (XIV-20.3.86), 
118- Jl9. 

Le!P.Jatloll Ott· HazarcSoal SUbstances 
(XVI-16.4.86), 226--227~ 

Lcalslat/vc PrO¥illonl 10 pc_ct 
inlerestl of PatieDI, .,alnlt N.,.U. 
,eaee by Docton {XIV-20.1.86), 
~7.3'. 

Leti.hitton If) atop bu.,.unp.w hlack. 
mOlto;- throaJli lolletfet, (XIV-
123.86). 148.149. 

LEGISLATIVE DRAFTING COURSE: 

Coune in b,islative Drahill, ~XV-
2S.3.86). 1~-196; 

LEH: 

AppoiallDtot ofAerodrolMOffioer at 
Lob (XVI-21.4.86).2S5-.S6. 

CiYiI AIr Tcrmioal BuUcliDa at Lell 
(XlIl-27.2.86). 123. 

eommlllioaiDI of Automatic Tele-
phone HacbaDie at, Loa. (XIV-
11.3.86),20-22. 

Medium wavetryaillar' of, All.. 
Leb (XIV-10.3.86), 131. 

DEBATES 
Need to construct an al1 weatber road 

to Zalilkar aDd Linpbed area of 
Leb (J.t:~HUnder rule '71) (XVIl-
30.4.8'). lS2. 

LEPROSY: 

Anti-Lepro.y Week iD Capital (XIV-
13.3.86,. 164-65. 

Eradiction of Leprosy (XIlI-6.3.86). 
63-64. 

Expenditure oDEr.diotion of Leprosy 
(XIV-20.3.86).29 .. 17. 

Financial assi,IaDce to Orilla for 
eradication of LeprOllY (XIIl-
27.2.86), J69. 

HOIpital1 for treatment of leprol)' 
(XUl-6.386). 136-37. 

Multi.Oral Treatment for Leprol), 
Patient. (XVI-24.4.86). 36-51. 

New S..,. to Cur. Leprosy Patieots 
(XIlI-27.2i6). ~17-88. 

Propapoda reaardlD, infectiousness 
of leprosy (XV-27.386) 90. 

R.ehabilitation 0; Leprosy cured 
I'alieno (XIII -27.2.86);'51.'2. 

llesnrc1ion pteveothtn or Lepro.y 
(XV1-17.4.86), 130-t31. 



SU1lJBcT INDEX 

Slrps to eradicate Leprosy amongst 
cb,hken(XIIl-6.3.86J.92. 

Treatment and Rebabllitation of 
Leper. in Madbya Pradesh (XIlI-
6.3.86). 110-12. 

UNICEF'S call for Elimination of Pre-
judice again<rt Leprosy (XIII-
6.3.86), 175·76. 

VaceiDes . to cure leprosy patients 
(XIIl-6.386), J47. 

Voluntary Or,lnisatioDS eDgaged iD 
...... tlUvill' Leprosy patients in OriSlll 

(XV -3.4.86), 161-63. 

• 

LETTERS OF INTENT: 

Application. Pending for laue of 
Letten of Jntent (or Manu(acture 
of Acrylic Fibre (XVI-IS.4.86), 
174-7~. 

LETTERS OF INTENT: 
(XV1-1S.486),119-24. 

Letters of Intent and Industrial 
Licences Issued to Madbya Pradesb 
Government Undertakings (XV-
1.4.86), 159-60. 

Letler of intent to MIs. Hindustan 
Lever (or detergent powder (XV-
14.86), 183. 

Manufacture and issue of letters of 
intent for Acrylic Fibre (XV-
2S.3.86). 283-284. 

• LETTER OF INTENT: 

Transfer Letter of intent reproin, 
Haldia Petrocbemical Project (rom 
West Benaal Industrial Development 
Corporation to Haldia Petrocbemi-
cal Ltd. (XV -1.4.86),288-89. 

LEVYI(ES) : 

Levy of Duty on Prizes won by Indian 
Sportsmen in International Compe-
titions (XVI--IOA.86), 302-304. 

LIBERATION ARMY: 

Actlyiti. or Liberallon Army in 
Impbal (XVII-7.S,86), 1690170 .. 

LIBRARY MOVEMENT: 

Library Movement for Rural Areas 
(XVI - 24.4.86), 78-79. 

LIBYA: 

Construction o( Scbool bulldinp in 
Libya under PeDtO-Project Limited 

(XVI-21.4.S6), 153-54. 

Economic saoction, agaiost Libya 
(XVI-23.4.86). J3S-136. 

Import of oil iDcludUl& from Iran, 
Iraq and Lib,a (XIII-4.3.116). 346-
350. 

India's cooeero owr use. or force 
.,aiDst Libya (XIII-26.2.86). J07. 

Liby.', inyolvement in Terrorists acta 
iD Rome aDd Atheos(XIII-
262.86) 109. 

Manpower export contract betwe~D the 
overseas Development aDd Employ-
ment promotion consultaDtt, Kerala 
and Libya (XV-24.3.86), 259. 

News item captioned libya promised 
not to recruJt IDdian" (XVII-
7.5.86), IS7-1~8. 

Ont .. odinaamoun, for projects under 
takeD by N.B.C.C. iD Libya (XV-
24.3.86), 293. 

Recruil1D~nt of Indians for Libyan 
Army (XVII-7.S.86), 121. 

DEBATES 
Recent Bombin, of Tripoli and . BeD,-

bazl by US Aircraft (Dis) (XVI--
16.4.S6), 328-400. 

Recent Bombing of Tripoli and BeD," 
bazi by US Aircraft (Res) (XVI-
16.4.86). 400-402. 

LICENCES: 

Applications for Letters of· IDtentl 
Industrial UceDces for Kerala 
pendiDg (XIIl-4.3.86>. 401-402. 

Applications from Kerala for Letters 
of Intent and lo4ustrialLic:encel 
(:>IiIII-4.H6),306-307. 
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LICENCES: 

Delicellsinc of Industries (XV-
25.3.86), 205-206. 

Droppina of Controls (XVII-6.5.86). 
68. 

Implementalion of conditioD$slipula-
ted ;0 InduJtrial Licence 8fanled to 
Mis. Horlicks (XVI-21.41!6). 73-
74. 

IOdustrial Licencca and Leiters of 
loteot iuUed to MRTP aDd FEIlA 
Companies (XIll-4.3.86), 370. 

Industrial Licences issued duriol J 98S 
0'111-4.3.86), 447.453. 

lilac of Arms Licence to Anti-social 
Persons in Jammu <% K.ashmtr 
(XVl-7.5.86I. 247-248. 

laue or licences for manurKture of 
L.P.G. cylinders (XIJI-4.3.86), 
323. 

Jnduttrial1i«llces for VCIl and micro-
_ve oveo uoi.1 (XIV -19.3.86), 
56.57. 

Libel ali .. ti01l of IiceDsinl of U nils for 
manuracture of leather JOOdI 
(XlIl-4.3.86),389-:l90. 

LICENCES OP LETTERS OF 
JNTERNT: 

Licence for Ceramic Factory at Y.nam 
in Andbr. Prade.~b (XVII- 29.4.86), 
7-10. 

Licence for Industri.1 Solvent pl.nt to 
Ku.la Stale Indostrial Developmeot 
Corporal;on (XJJ(--25.2.86), 93. 

Licence for m&lIofac:lure of VCR. and 
micro",ave OVtD. (XI V --12:3.86). 
80-8t. 

Licence for P.T.A. to PICUP (XVII-
6.!!.86), 78·79. 

Licences for lelting up ioduatriea 
(XV-S4.86), 191-99. 

Licem:e for Taxmark (XVn-2.S.86), 
,s..S9. 

Liceuca illued for .:.r., jeeps, mopeds 
el(;, O'V-25.3.86), 168-169. 

u~ luued tor maoulacturial 
L.P.G. Cylinders O'IIl-4.3.16). 
41S-419. 

Lieeaces tllued 10 UPTIlON for 
E'ectrDDica Industry (XIV -19.3.16) 
131.. 

Misuse o.f AdvaDcc UceJlC4l by Silt 
Exporter. (XVI-Il.4 86), 63.64. 

Policla ror Provldi .. LiceDCel to. tbe 
VCR MaDufacturers (XV-2A.86), 
246.247. 

Procedure for o.blafolD, Iiceacet rot 
aeulna up manafKturtD, CioIn1'&oy 
(XV-31.3.S6), 223-4. 

Proposa' 10 levy lee for lasuc of "... 
llceac:e 10 dealen ia ,old O'VI-
25.4.86) 175-;6. 

RC-CDdo.rsemeDI of licen«s or iDdOlt. 
rt.1 units for biahelt prodacliOll 
ac:hie¥ed (XIU--21.2.86), JIJ..90. 

Relax.tion of Industria. liceac:e Rulel 
rOt SeJ.<:ted JDd_rlCI (XIII- • 
25.2.86>, 246-47. 

Sbare of Small Scale Indllltrial unit-~ 
in Jmport Licences (XVI-25.416). 
J47·~6. 

DEBATES 

Uc:eDCC 10. the Sioplore W.t.r 
SUPII'y and Sewuap Board for 
,eWIII up "'irelea COllllDuoicatiOD 
'y.tem OCIll-2ti.2.86). 295. 

LICENCING POLICY 

' .. 
Applic.Mity or Uberaliled Liceruilll'" 

Policy to. Drna 10d""11 (XIII _. 
25.2.86), 5,. 

LIFE INSURA NCE : 

DillriCII 0.1 K .... I. covond by Per-
10Dai Acddcol IDiuruce Socia' 
Secutily Sebeme (XIlJ-21.2.16) • 
254·". . • 

Inlllrance or LPG Co.lomen lor 
0..,11 due to. cyJlnder lPIplotioaa 
(X¥-8.U6). 



Peadln, Railway Projects of Madhya 
Pradesh (XVI-Z4 4.86). 194-95. 

Porro.Chomlcal Complex in Madhya 
Pradesh (X V II.-c29.4. 86). 32. 

Plan Provision for Irription Schemes 
in Madbya Pradesh (XIV-12.3.86), 
168. 

Pol/ution by cement units in Jabalpur 
District (XVII-6.5.86), 69, 

Pollution or RIvers by Pllpcr Mills in 
MlIdhya Prlldesh (X V 1I-29.4.86). 
5-7. 

Power Generation in Madhya Pradab 
(XV-S.4.86), 213-14. 

Prescnt rai/wllY lines and Clrpanlion, 
proarammo in Madhya Pradesh 
duriq Sevenlh Plan(XVI-l0.4.86), 
268. 

Projects operated by N.M.D.C. in 
Madhya Pradesh (XIV-IO.3.86), 

52·53. 

Proposal from Madhya Pradesb for 
iOcrcaaing royalty on Coal (XIII-
4.3.86), 525·526. 

Purchases by Government Uader-
lakin, from Small aDd Ancillary 
Industries in Madhya Pradesh 
(XVI -1S.4.86), 208. 

Reduction in Plan Allocalion (or 
Industries in Madhya Pradesh 
(XV-2 4.86), 164. 

Royalty OD Minerals outslandin, 
a,ainst Government of Jndia Under· 
takings in M.P. (XIV-IO.3.86), 
208. 

Scheme for upllftment of Scheduled 
Cut(lS io Madhya Pradesh (XVI-
9. t,86). 1 YO-91. 

Sellina up Chemical Fertilizer Factory 
in Guna. Madhya Pradesh (XIV-
)7.3.86). 132-33. 

SellinB up or AIR Station at IChandwa 
in Madhya Praclesb (XV-24.3.86), 
271-72. 

Settiq up of a Factory Based on 
Rock Phosphate Mineras tn 
Ma4hya Pradeah (XV-313.86). 
37 .... 5. 

Seltin, up a uoit of Indian DrUII 
and Pharmacouticals Lunited in 
Madhya Pradesh (XV-25 3.86). 
102. 

Selling up or Additiona' Benches of 
Hi,h Court in Madhya Pradesb 
(XIII-4.3 86) • .528. 

Setting up of Engine Factory of 
Rharat Earth Moven in Sagar, 
Madbya Pradesh (XIII- 5.3.86), 
54-5 . 

SeUin, up of Hydol or Thermal 
Power Plant in Morena District, 
Madhya Pradesb (XV-25.3.86), 
84-85. 

SeHing up of National Parks in 
Madhya Pradesh (X1II-5.3.86). 
43-44. 

Setlin, up of Resional Fruit Research 
Ceotres in M.P. (XVII-5 . .5.86). 
2426. 

Sellin, up of Thermal P_er Station 
at Khallia. Madhya Pradesh (XIV-
18.3.86), 90. 

Sellin, up of tralniq institutes in the 
field of electricity in Madhya Pra-
desh (XV-2S 3 86), 113-114. 

Small Scale Industries in Madbya 
Pradesh (XV -1.4.86). 86, 

Sports complex in Madbya Pradesh 
(XV-3.4.86). 64. 

Steps to reduce illiteracy amonpt 
Scheduled Caates of Madhya Pra-
desh (XVI-J7.4.86). 64-65. 

Stro,'glbening and widening of Road. 
used for Coal Transportatioa in 
Madhya Pradesh (XVI-15.4.86). 
182. 

Storate facilities in Tribal DIstricts ill 
Madhya Pradesb (XVI-21.486), 
140-41. 

Submcracnce of Land 10 Eastern Diatt. 
due to constructioo of Incbampalli 
Dam (XIll-6.3.B6). 90. 

Submergence of M.P. Land due to 
Construction of Project of a Nei,b-
boum, State (XIV -20.3.86). J54. 



Te~bdne faditMes ill vm .. .,. of 
nUlone Diitiiczt of Madhya 
Pradesh (XIV -11.3.86}-,49. 

TraDsmiuioD System for Supply of 
EtCCtrhrity to Madb,lPradesb from 
Power Station at VIDdhyachal 
(XVI-15.4.S6),227. 

Treatment and RebabilitatioD of 
Lrpen in Madhya Pradeah (XIIl-
6 3.86). 11!)'112. 

Trutk parking Complexes aloD, 
Natiooal HijJbwaYI 10 M.dhya 
Pr.desh (XV-3.4,86), 1&4-5'. 

UPlf1Idatioo of sub-post offices ID 
J)islrict KhBrgone: fa Madhya 
Pradesh (XIII-2S.2.86), 44. 

. UpJiftll'I!Dt of backwa.rd clasaes ID 
Madhya Pradesb (XVI-23.4.86), 
109. 

V.yudoot Service in Madb,a Pradesb 
Seclon (XV -3.4.86). 1)0.31. 

Water supply 10 Jabalpur city (XVI-
21.4.86}.llO-21. 

WorkIng or P.COS .Dd·Telephone: Fx-
C"!~gl!l ill M:l(!hya Prac!esh (XVII-
29.4.86). 225,2.11. 

flEltAT'ES 
Demand for construclion of a r.ilw.y 

lino from MaJiarajpur stadon to 
Mandla Fort in Madhya Pradl!5b 
(Under Rule 377) (XV -2 1.3. 86), 
:J3s..J6. 

Demand for pen"onary and otber 
beoctitt 10 th( employees of "Ban-
vui Seva Mand.al" ill Madbya 
Pradesh (Under Rule 377) (XVI-
24.4.P6). 295. I 

Demand fOT selLi", up. chemical- I 
• baud fertiltlief faclufY 111 Tikamprh I, 

district of Madhya Pradetlt (Under 
(lute 377) (XIII-S.l.8ti), 211.12. I 

Demand 10 illtroduce Afr Ikrme to 
Sagar in Madhya Pradolb (Uader 
Rule 3i7) ({XV-24.186). 352. 

DemaIId for additiooal fiuKial uti ... 
tance o( A •. ll.56 .rorca. to MadJiya 
Prade&b Government ,'or ",ater 
aui'Ply schemel III problem • lIla,a 
ind toWOJ or Ibo Slate (Ueder Rille 
W) (XVU-8,$.86). 15.16. 

I 

I 
! 

I 

'N«etaary .tepa nftdecl k).CCIl Ihe 
cIome bt41amolldaftCt stone qua-
rrleslo Panna dlflrict of Madbya 
Pradcab(UnderRule 377) (Xl1I-
6.3.86),241.4 '. 

Need to clev~l09lhe "ShaniftO temple" 
ill Morena Diauict of Madhya 
Pradesb.. a tourist ruort (Ullder 
Rule 377) (XJV-20.4.1l6).110. 

Need 10 direct the Stale Goura-
mfttt to SlOP' de:for~doft 'm the 
disrrlcr of Dastar In Madbya Pradesb 
aod illllead mike arran,cmenll to 
IUPCllywood from Bodbabat sub-
mel"le6- areaa 10 the CODMllller Ilor.. • 
of tbe diltrk:t (Under Rule 377) 
(XIV-l9.3.86), J83-414 . 

N_dro Ii" lkeocel'or...... up a 
Cemenl Factory in Ibe lIhkcna dill-
trlet or M.dhy. Pr.d.tb (Under 
Rule 377) (XVn-28~1 307-08. 

Need to open lbe blocked FOuln OD 
road. layinl incomplete on the 'bor-
der or Rajasthan alld Madbya 
Pradub Slates (UDder Rule 377)' 
(XVI-21.4.S6).310-1I. 

Nerd ,to provide financial .utance to 
lbe farlllU$ aUecled by hailstorm ill 
Morena ditlricI of .... dJ»aa Pradetb 
(Under Rule 377) (XIlI-D.2.56). 
215·16, 

-.... 

Need to prbYtcIe faDd, tor Jlnklnl 
Salila in Madh,. Pradeab witb otbtr 
imporl.Dt cities oUnct. by S.T.D. 
(UDder Rule 371) (XVI-J6.4.S6). 'to 
234. 

Hce4 to Itt ." indUitrift .. 1M 9ublic ..J 
•• '" in • .." dtllriCt of Madhya 
Pndesh. peMiCdlarJ)I ill' BUDdd. 
1Lbaa4 lUader Rule 377) (XVI-
2JA.~6). 305. 

Need 10 fIlOp eviction 0' Irlball Milled 
in'dIe forest "nd.of ..... , dft. 
tric:t or t-hdtaA Pradesh (UDd« 
Rule 377) (XVI-16.4.86), %)7·38. 

foIllcd to'lffumtlQt Use tbattetittl fael-
Htle, for fore.' prbdU4U oj tribal 
.,.. or Mad1rya P,HQb (Uader 
Rule 37'1) ( 17.4.86). 232-3). 



MADHU8.a.N1 PAINiUNGS : 

Expor" of Madbubani PaintiJIII 
(XIl1-2 I .1.86). 212. 

MADRAS: 

Bos8. mcose-tax claim r:ackou 00-
eanbe4 In Mad,u.aad Banploro 
(XV-21.3.86). 237-38. 

COJlItruc:tioD of ovcr/U odiCr lSridaCl 
OD ·N.adcu-TbJUljllvur lUil.,,. Line 
(XVI-I0.4.86), 161-62. 

De,velopmcntal achemos (or Medical 
." Itoro Depol Madlal durinl.S.venlh 

Plan (XVl-24.4.86,. 84-85. 

P.norllY Con.erv.lion in Madral Re-
fioerin (XVll -29.4.86). 145-46. 

Supp Y of macbi:oe by UNICEF for 
OOVI. Medical Store Depot. Madras 
(XIV-17.4.S6). 57. 

l'BII.fTES 

Need 10 improve Ihe work ins of 51. 
Tbomas Mount-cwn-Pallavaram 
Cantonment Board, Madraa (Under 
Rule 377). (XIV-19.3 86). 187. 

Noed to improve the worldna of St. 
Thomas ~-C41m-Pallav.ram 
Cantonment BoaFd. Mack .. (Under 
Rule 377). (X!V-19.3.86). 187. 

MADRAS ATOMIC POWER PLANT: 

Non-Fuut;onina 01 Unit.! of MAPP 
(XVI-16.4.86), 14.1-4l. 

MADRAS FERTIliZER PLANT: 

Expansion of Madras FcrtiJ,ur 
Planl (XIV-10.3,S6). 172-173-

MADRAS RACE CLUB: 

Need 10 aive al! ent to the 8m passed 
by the State Governmenl of Tamil 
NAdu rq~r,laDl luiDI over of 
Madral RaeeClub (Unwauio 377) 
(XIV-II ,3.8(,). 263. 

MADURAI: 

Cclabin-Madiu.aia.ilway LinCi (XlV-
20.3.86). 

MAGNBSlTE: 

Imporl of Maanesile (XV-4.4.86), 
254. 

MAHANADI, RIVER: 

RoodCo.ntr~J. of Ma,bluJildl (XIV-
20,3.86). 148-149, 

Unki.nllof M"banadl witb Tambata-
wani in Tamil Nadu (XVI-
10.4.86).292. 

Oil cxpJoratioJ) in Mahaaadi off-ab4>rCl 
(XV-1.4.86). 273.7<\. 

MAHARASHTRA : 

Allocation of J(erosenc to Maharashtra 
(XUI-4.3.85), 496-498. 

Amounl allotted 10 Mabarasbtra for 
sOtCial welwe sc:bel;nes (XVf-
9,4 86). 115-116. 

Applica'ioDl for licences for t~aosioo 
of sogar fActories in Mabara,hlra 
(XVI-25.3.86), 222. 

Assent to Bill from Mabarashlra 
(XV-2,4.S6). 217-218. 

Assistance for Scheme of tackling 
traffic and traasportBIlonprob/em 
In Maharashlra (XVI-21.4 86). 
290-91. 

Assistance to Mabara,btra for welfare 
or SCs/STs (XVJ--9.4,I".l). 55. 

Assistlll~ce under J.C.D.S. 10 Madbay 
P,adc$h and Maharashtra (XV-
31.3.86). 146. 

Baux;tt deposils located in RatDqiri 
(XIV-17.3.86), 1~8. 

Shant Aluminium Project at Ratnaairi 
(XIV-17 3.86). 166. 

Boeing service be/wecn Bombay-
Bat04a-Sombay (XIU-fl 3.86). 
IOS-I09. 

Central Assistll)Ce to Cpmbat Ex-
tremist Activity in Andhra Pradesh 
Mailanshlra (XVll-30.4.8(,). 39-40. 

Checldnl of methods of storAjCl 
and supply of LPG Cylindt'rs in 
Kolhap.llC (XVJ(-29.4,86). ~ 13-31S, 



Closun of powerlooM$ in Maharaabt, .. 
(XV-··21.3.86). 277. 

Coaltitutioo of Development· Board 
tn Mabaraablra (XIII - 26.2.(16), 31. 

Construction of AIR Studio buildln. 
at Parbbanj Town of M.baramtra 
(XlJI-4.3.86). 158-159. 

CODltruction of lodoWD' ror paddy 
in Vidatbba ReaiOD (Mabarasbtra) 
(XV-21.3.86), 101-102. 

Corneriol 01 Suaarcaae by Co-opera-
tive Supr Faclories 10 Maharuhtra 
(XV-4.4.86), 195. 

DtllDand for formulation of tbree 
zones or Co-operative Supr Facto· 
ries In Mabarasbua (XVI-2S.4.86). 
190-91. 

Demand for ps in Mabarashlca (XV-
1.4..86). 39-40. 

Descructlon of forest in Mabarashlra 
(XVI-9.4.~), IJ3-lJ4. 

Development of EoorlY {rom NOD--
Conventional Source. in Maharasb-
tta (XVU-29.4.86). 7;-71.. 

DevelopmtDt or Tourist C.eotres io 
Mabar.,btra (XIV-7.386>. 200. 

Doublin, of railway tracks ia Mahara. 
Ib1ra during Sixtb Plao (XVI-·-
17 .4.86), S6. 

Financial Auislance for Heallh 
Set-eme in Kon~an Rqion of 
Maharashtra (XV-3.".86), 101-104. 

FinaDCial Auittance to aUCJDC1lt Water 
RetOUr,. in Konbo Reaioo 
(XIV-2D.3.86). 113. 

Financial Crisis in NTC MWI in 
Vidarbba (XVJ·-2S"'.66), 31·32. 

FirmtJ Orpnisa/lon I rU1HIina iIlopl 
bankioa bosiDCtlS In Thane Dittrjtt 
(Mabara.htra) (XIV--1.3.86). 127. 

Filbina barbour projeels in Mahara-
ahua (XV-24.,l.86), 22·24, 

Free Diltrlbolioo 01 Wheat uDder 
Employment GuaraDlee Seheme of 
Mabamhua (XVII-S.5.B6), 9)..94. 

FunctloDiol of W.G. Forte aM Allied 
. lDduttrles at leodal ill SlaclbudlllJ 

district nf Maba,..,htra (X Vft .;... 
7 S.86~, 61-62. 

Gas .upply to Mahara.hl,.. (XIV-
)8.3.86), 96. 

GeneratioD of Electricity throuab 
~fta wind Mill on Xoatan 
Coast (XIV-18.3.86). S6-57. 

GeneratioD of Unaccounted Money 
rrom 0I5poIII of Molatea ill Maha-
raalltra (XIII-la.2.86), 183-84, 

Hundred pcr~ol Export-Oriented 
Uoits iD Maharashlra (XIV -7.3,116), 
64-65. 

Installation of Telephonl mba.,... 
in Iotaharubtra (XVI- J5.4.86), 
173.74. 

Introduction of. train bc:tween Puae 
aDd Ahmedablld (XV - 3.4.86), 49. 

Introduction of Inland Wa .. Tr ... • 
port 00 Wetl Koohb Coalt under 
Centra"y SPOMOted Scheme (XIV-
20.U6). IS1. 

L.P.G. aaeDCJea ill Kolbapur District. 
Mablfathtra (XVl-l5.4,86). 61-62. 

L.P.O. conDCCfion In N.,pur (Mahara· 
abtra) (X 111·_·4. 3.86). 3'1. 

Liflilll of .foct. of CotiOil In WabaN-
Ira aDd Ou,iaral Oft aappol1 pricea 
(XIV-·7.3.86,,9l-!I4. 

LOD, term rclior to CoItOIl Iro.,ers of 
Mahara.lt. lXIV-I •• 3.K). 241-41. 

Mabar •• btra-Xaroatak Border ~ 
(XIV--19.3.86) 93. 

Mabarashtra '. 
peadiq (or 
27.2.86). 129. 

JrdptlOD 
clear'Dee 

Projecta 
{XIII-· 

Maharasblra SavinI' O,ovp (Xln-
21.2.86); 121-22. 

Manso Cultlv.tio.D .io Maltarubtra 
(XV·_·31.U6). 216. 

Marine Park in K.oaka ..... loa 01 
M.bar.sbua (Xm .. -11.1.86). 26S-
66. 

Marine Park ID MaharlSbl" (XlU-
5.3.86). 1.26-17. 

MODe)' for M ........ hua DJIt,IoJ. 
(XV-2 .... I6\,186-187. 



More direct clchan,1 lines and )oog 
4iltaDCe public: telepboses io 
Mabara,heraScaee (XIV-ll.3.861, 
67. 

Natlolllliintioll of Textile Mills In 
Mablrlshlra (XV -4.4.86), 267-69. 

Nayal Tralnina School on Mall/ao 
Coast Mabaruhtra(XIV-12.3.86), 
110-111. 

New Railway lines in Mlbarlsbtra 
dUriol Se¥eDtb Plan (XlV -13.3.86). 
268·69. 

New Telepbooe coonections from 
Yavalmal (Maharaablra) Telepbone 
Eacbanp (XIII-4.1.86),500. 

New Telepboae Eacbanlll al Gore-
loan and Kandivalee (XV -25.3.86) 
92-91. 

Non-availability of wa,olll in Mlba-
rlshlra for franaportinl Ifapcs, 
ooion. aod olber I/qetab'es (XIII-· 
6.3.86), ISO-SI. 

Oil eaploratloo in Saurasbtra by fore-
lao companies (XV-8.4.86), 44-45. 

Openioa of Brancbes or Nationalised 
Banks io Nuik (Mabara,blra) 
(XVI-I 1.4.86), 82-83. 

Openina of New POll Offices in Dbule 
Diltrict In Mabara,blrl (XIII-
4 3.86). 343·344. 

OpeaiDl of Ne", POlt Offices In Small 
YlUaacl of Mabarallblra (XV-
1.4.86), 48-SO. 

Openina oC Public Call Offices and 
e,chaBles in Handed and Parbhlni 
district. In Mabarashlra (XIlI-
4.3.86), 389. 

Openhll of Public can Offiu& and 
Sub-poll Offices io Dbule distrlcl 
or Mabarublra (XIV-II.3,861, 10S-
06. 

Openin. of Telearapb Office io Dhule 
Dlilrict of Mabaraabtra (XIII-
15.1.86), 75-76. 

Opeoln. of letearapb Offices and Post 
OttIces io Kolbapur Districl of 
totabarubrra (XVI-15.4.86), 171-72. 

't •.•• 

301 

Opeoiog of telepboile eachaDles in 
Dbule District of Mabarasblra 
(XJV-IB.3.86). 91. 

Oulllow of Money frOID Nabarashtra 
aod Wesl Bengal tOOlGer Arcas 
lXlIl-2J .2. 86), 53-54~ 

PendiDl cases of Freedom· Filhtera 
haaioo in tdabarasbtra (XV1-
9.4.86},59 

Peopnp Project is MaJaarasblra 
(XJIJ-6.3.B6). SSe 

Plighl of Power/oom Sector in Maba-
rashrra (XVII-2.S.86), 2U. 

POllal Agency Scb~me in Mabarashtra 
(XV-8.4:86). 141-51. 

Power Geaeratioo at .Koyana Hydro-
Electric Project in Maharashtra 
(XVI-IS.4.B6). 241-242. 

Power projects appro~ed for Maba-
rashlra (XlII .. ·4 3.l!6), 310-311. 

Primary Heallh C.enlrea opened in 
Maharasblra (XVI-IO.4.86). BO. 

Prolre5S in conversion of railway lines 
10 Ma~arasbtra lXV-34:86). 120-
21. 

Promotion of Tourism in Mabarasb-
tra durioc Seventb Plan (XV-
4.4.B6), 76-77. 

Proposal to set up Jasmine Concen-
trate plaot io td~harasblJ'l (XIII-
28.2.8C;). 62-63. 

Proposal to set up Suaar Fact",ie. in 
M abara,htra l X V 1- 11.4.86). 201-
203. 

Proposal to sbift NTC mills io Bom-
bay to backward areas in Mahara-
shIrl (XVI-Il.4.86), 264-65. 

Rail Liok betweeo Roba and Dalfl80ll 
io Konkan area (XUI-27.2.86), 
234. . 

Ralh ... y Projects for Development of 
Transport Pacilitiesis ManthwacJa 
(Mabaraabtra State) (XVJ-I0.4.86). 
213-14. 

Recommeadatlon 10 at .. ·bolllt-re., to 



wOl'kert 01 NTC in Mabarathtrl 
(XYl-U.4.86), "-

'Rebaliblilatlon of aiel! Industrial unltl 
is GlQarM ad Mabara.bera (XV-
4.4.16). 12-3. 

'RejovCDatioD of OrlDie Ire.. affecled 
br bailst_ in Vidu'bha 1'IIioo of 
M ... rubtra (XV-7.4.86), «)0.01. 

Remufleratift Prien for ","culloral 
PnJctuce fD Mallara"" (XV-
7.4.S6). 134-3.5. 

KevI.w of MabUMblra aDd Guiarat 
E.Jccttic;tJ Bouda ~XJIl-4.3.86). 
384-385. 

Road Oyer·bridae botween XandJvalee 
aDd Borivalee ,Bombay) (XV-
31.3.86), 140-41. 

STD I.CUity in cit!" aad townl of 
Naharalhtta (XV--1.4.86), 65-66. 

Scheme for Repair Incl IIIIIII'0vemCDI 
or National Hiailways in M.blralb-
tra (XVI-17.4.86), 51.51. 

S<:bemes for Ule of foreal laud in 
MaIlarasbtra (XIV -12.3.86), 3t. 

Selection of M.tud (MabatubU.) II 
Altema'e SupplyS.,e by ONGC 
(XIlI-4 Ub). 481. 

SetllDI op of a cement plaa' al CItaD-
kba-Wanl.Disn, Vavatmal (Mahara-

.• IIIra) (XJIl-4.J.86). 368. 

Sen!DI np of Cemenl PI.ott ia Blltar 
and Maharasblra (XVII-29.4.86). 
1-5. 

Settinl up or Cellltal Worbhop at 
ChaDdrapur. Mabafllbtra (XVI-
21.4.86), n1·2.8. 

Seldna up of Public Sector Indu.trial 
Proj«tl in Konkan (Mabara,b"a) 
(XIll-4.3.86) 569. 

SettiA& up of refioery pl.nt in Mabara-
.btra (XllI-4.3.86). 541. 

~ up of Secoad 0.. T ....... l al 
Uar Nabarathlta (XV-I .•. 86), 
lSI. 

SeUbti up or Splnllll Milb in 
....,., .. btra (XV1-U,4.16). 11. 

Soil £roeion II!.Koukaa "SloD otMa. 
baadItr. due Ie c:utriaa 01 treel 
(XVI-23.4.86), 81. 

Spinaiq mills in M.barllhtra (XV-
21 ;3.86). 35·)6. 

Stud, io DaIry Development ill aOD-
Operalioa Flood clilUlCti of "aba-
rattatra (XV-7.4.i6) •. )4.)5. 

Sub posl offic.s IDd br.nch post 
oflk:es in Mabllrllbtra (XUI-
4.3.86). 512·513. 

Suppl)r of , •• 10 II. turbiDe plaot at 
Una 10 M ........ '*. PHII-
4.3.16), '.M42 

Taraet filled by K.V.I.C. forGobar 
Gas III Mabaraabtra (X\l1f - ~.4.86) 

291·191. 

Tecboo-ladul.lria\ Park in Maharnblra 
wieb Weal Germu .... NC. (XIV--
18.3.86). 124. 

Tclepbooe cOPoeclioJls io M.barlubua 
(XV-S.486) 106-l07. 

Telephoae CKcbln ... and public call 
oftIcea ia Mahara,h"l (XIJI-
4.316), 513-511. 

TelepboDe Lion in M.barnhlra 
(XV -25.3.86). \90.191. 

TUIlle miU. ron by N.tJOMI Texlile 
Corporltion ill M.bar.dlUa (XVI--
25.4.86) 86.88. 

Time bouad Prasrammc to Sol"e 
Water Problems of Oujarat a.ad 
Mahar.,blra (XVI-l7.4.86l. 97. 

Tr ... Plantation in NiI&irl to Maba· 
rasbtr. (XV-2.4.86), ft..U. 

Uptradatloa of Sub Poac Otfi:ea 10 
hhbarubl" (XV-25.3.86). 10. 

Waiti ... list lot T~I ........ CoDftec-
tlOllS in Kolba,"" Di.net 01 
Mabarasb.,a (XVI-IS.4.t6). 172-
73. 

Wai .... litt IcK lclepbOlM ~:O.DteI1oQ '0 Maba,.sblt. (X1V-18.3.'6), 46-
48. 

W .. et Scam" ill "aewaslma (XlII-
".3.16), 115·l.16. 



Water Supply 10 Mabaraabtn (XV-
31.3.86), 348. 

Working of Raw COItOJl Monopoly 
Procurement Scbemes in Maba-
rublra (XIV-7.3.86" 40-41. 

World Baok Aid for Mahtrasbtra', 
(rri,alion Projecls (XIV-20.3.86). 
85-86. . 

DEBATES 

Dama,e caused due to reCOllt hailstorm 
in Vidharbha rt'g.oo hi Maharasbtra 
and oeed to provide aecessary relief 
10 the people (Under Rule 377), 
(XIII-26.2.86), 289. 

FillatioD of price of 881lupplied for 
power leneralioo at Uraa, Maba-
r .. hua on c031 equivalent bois 
(Uader Rule 377) (XV -1.4.86), 
338. 

Need to "adOPt necessary meuures to 
safegullrd the interest, of power-
loom worken enga,ed in the maau-
facture of coloured sa...,s io 
M~llaoo and otber parts of 
Maharashln (Uader Rule 377) 
(XV(-J0.4.R6), 332~33. 

Nftd to hrio. Vasal NaJ .. opra and 
Vi .. r at •• , of Maharashtra under 
the jurisdiction or Ihe proposed 
corporation or Telecommuuicatioa 
for Delbl and Bombay (Matter 
Under Rule 3i1). XIII-4.) 86). 
5911. 

Need 10 provide more financial assis-
lance 10 tbe Slate Government of 
Mabara5hlra for IOlvina drink1n8 
waler problem in the State (Under 
Rule 377). (XlH-S.3.86). 213-14. 

~AHARASHTRA COTTON CORPOR-
AnON: 

Purcbase of cotton from Maharasbtra 
Cottoo Corporation by National 
Textile Corporation (XVI-I 1.4.86) 
99·100. 

,fAHARA5HTRA COTTON FEDERA-
liON: 

Need to ·Ii¥e fioAncial .. sistaoce to 
th&" Mabaruhtra Coltoo Federatioo 
for purcbaaloa c:ottoo from tbe 

farJlK'n (UDder Rule 377) (XVI-
16;4j16) 234-35. 

MAHARASHTRA ELECTRONICS 
CORPORATION LT!>. (MELTIlON) : 

IntroductiOD of Di,ltal Microwave 
Systems of tranami.sloo (XVII-
28.4.86). 134-135. 

MAHATMA GANDHI: 

Film on Mabatma Gandlat (XVI-
21.4.86), 247. 

Reported move of South Afrieaa 
Government to demolisil tbe bufl-
din, in Pietermaritzbur. where 
Mahatma GaDdhi lived (XVI-
9.4.86), 1-7. 

MAHILA MANDAL: 

M.waace to Mahila Mandala in 
Karoala"_ (XVI-24.4.86), 97. 

MA.THlLI : 

Neod to include Maithili 10 the Eiahth 
Sebcdule of the Coolitutioa (Under 
R"le 371) (XVII-28.4.86), 306. 

MALARIA: 

Demaod or Tamil l"adu for assistancl 
UDder N.M.B.P. (XVI-IO.4.86). 
56-58. 

Increase in incideace of Malaria 
(XV-27.3.86). 

Maluia cues State· wise (XIV-
13.3.86), Ul4-B(;. 

DEBATES 

Effective measures Deeded to control 
malaria in tho eouatry (UDder Rule 
377) (XVII -30.4.86), 251-52. 

MALDIVES : 

Jndia', Assistaoc:e to Maldjves(XIII-
S.3.f6), 38·39. 

Sb.ippln, service between ladia aad 
Maldivei (XVI-lO 4.86), 288. 

MALAPPURAM : 

Mineral deposits io Mallappuram 
di.trict, Kuala (XIV-17.3.86). 65-
66. 
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Pekillaon visiiio, MaRapuram witb-
out Vin/Passport (XV-2.4.86l. 
204. 

MALATHIAN: 

Witbdrawal of centr.1 asailtance to 
States for procurcmcat of Mat.tbi.n 
(XV-31.3 86). 4849. . 

MALAYSIA: 

Deporl.tioD of Indian. from MaI.ysi. 
(XVn--30.4.86), 68-69. 

Exports of Iodi.o Projettl 10 Mal.ysia 
(XV-.l1.3.86), 129-130. 

New ilosmror eJlport to Malaysia 
(XVI-25.4.86), ]64. 

MANALI : 

Ilecoromeodatioos made at Maoali 
Meeting of NortherD Zonal Council 
(XUJ--5.3.86), 113. 

MANOAYS: 

Creatiooof manda,' uDder 4nll· 
poverty PrOJrammcs onu -4.3.86}, 
49-~7. 

Mandays lost during 19U due to 
link.:! and Iuckoutli \XVII-28.4.86) 
247·246. 

MANGALORE: 

Col)ltrudion of Pellct Plant at M.ap-
lore (XVI-21.4.8b). 267. 

Introductloo or tralD betweea Man.a· 
lore-Palgbat (XVI-·IO.4.86). 51 

Setting up of Kamal and Manlalore 
refineries (X IfI - 4.3 86), 367. 

St1tiol up of Oil RenDAry at M.n,a. 
lore (XllI-lS 2.86), ltO. 

Indo-MaDJoliao Agre-menl 00 Gr .... 
lao (XUJ-··4 )tl6}, 2l!4.2S5. 

MANOANESE. 

MaoaallCK Mines (XV-7.4.86). 220. 

MANIPUR: 

AllocatioG 01 (oodaraio! 10 Maarpur 
(XVU-S.5.86), 154-56. 

Central .... stanu rOt elpanaioa of 
bealth CCDtrea in billy.,... ud J 

Maolpur (XVJ -244.86). 118. 

EleC1ron/c Uoit. ia M.nlplU' (XVI-
.9.4.86), 131·132-

Location of Electronic rod.try in 
Public SeC10r 10 Maotpur (XlIl-
26..2 .86). 6~.67. 

on reserve 10 Manlpur (XV-8 .... 86). 
28-30. 

SurY~y of W.terfalls aocJ Streaml lo 
M.nipur (<< Hydel Power (XVII-
19.4.86). 97·98. 

Tr.ollDissloD Cbaooell iu Maolpur 
(XV-84.86). lt1.88. 

UPlF.dlal of .talUI of FCI oIlce at 
Jmpbal io Mallipur (XtIT-21.2.86). 
165-66. 

MANPOWER: 

Casel of cheatioJ apiMt W.apowat 
Export/III Aleotl (XVIl-S.6.86), 
115·76. 

·VoverDmnt Maapower Corporation 
(XV--24.3.86,. 186-87. 

Manpower Export c:oolr.ct botWMll 
tbe Oversea. DeveJopmeat &ad 
ElDoIoymeot promot'oa c:oasuttuu, 
Keta'. and Libya (XV -.24.3.86), 
2S9. 

Sb«te,e oIlD1npower (X1IT-S.3.86). 
174. 

T"holcaJly qualified JJI8DJ)OWer com--
puteriled dec;uolliCi (XIV -U.3.86). 
44-41. 

MANURE: 

Utilhallon of Ol'JWC: Manure fOl' 
AlrK:ulture (XV -n.3.86) 219-20. 

MAPS : 

Circ:ulaljoo of aD Eur~n FlaaactaJ 
Mqaziae tootailllDl Moo, map 01 
lo6'a (XVl-1I.486). ~J. 

PublIcation of Map Euludllll J.tK bJ' 
.Na,ioe.1 all4 GrhtcUa1l ...... 
(XVlJ--2.S.86). 282-.1i. 

Pubuo.tiob of Map tohtktqXa.""" 
u MiliUm Stat. (XIV -12.3.86). 
U8. 
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DeBA.TES 
N~ed for rectifyiJlI the map publisbed 

ia a European .ftnaDCial mapzine 
. excluding Jammu " Ka.bmir and 
lome otber parll of India drom 
India', lerritories (Under Rule 377) 
(XIV -111.3.86), 156. 

Y"PPILA BAY: 

Financial and technical allislance 10 
~e .... la for developmenl of Mappila 
Bay, Caollanore, 8a·a (ullfledged 
porI (Under Rule 377), (XV-
1.4.86), 3()8.09. 

MARINE ECO·SYSTEM : 
(XIV-19.3.86). I.cWO. 

MARINE OFFICERS: 

AbIMrltion of TraiDed .),Qriae Oftieers 
(XlI1-272.86). 2:!8.29. 

MARTNE PARK: 

Marine Part in Konken fralon of 
Maharashlra (XIJI -21.2. 86). 

Marine Park in Meharathtra (XnI-
S.3.86). 126-17. 

MARINE PRODUCTS: 

Export of Marine Products (XIV-
7.3.86),41, (XVII-2.S.86), 201. 

Exports of Marine Product~ from Ports 
or Sluruhtfa (XV-4.4.86), IS3. 

flllKlrt of Sci Food (XVI-2S.4 86). 
116·17. 

Import •. alld EJlPort~ of marine pro-
duets (XVI-25.~.86). n3, 

Import of bannrd by Marine products 
Exporlers (XIJT-2\'2.~6), 12().21. 

MARINE RESOURCES: 

ExploitatIon of Marine Resource~ 

(XIV-17.386l. m. 
MARINE UNIVERSITY: 

, 
Marine University in Kuala (XV-

31.3.86). 19-20. 

. MARITIME RECONNAISSANCE: 

Marlt""!: ret'onnaissaDCe for Navy 
(Xvtl-30 4.86), 6J..64. 

MARRIAGES ; 

Resi$trati01l of Marriagel (XV-
25.3.86), 203 . 

DEBATES 

Dcmand for !Uki.nB lC!siJU:ation of 
marriaec1 oblisatory (Under Jlule 
377) (XIII-5.l.86), 212-13. 

MARRIAGES ACT: 

Enactmeot of Rcpstration ofMarri-
ages Acl (XVU-6.S.86). 153-54. 

MARUTI CARS: 

Allotment of Maruli vehicles (XV-
8.4;86), 154-5S. 

Allotment of New Model of Maruti 
Cars (XVI-lS.4.116), 7S. 

Availability of spare pu .. of Maruti 
car (XIII-2S.2.86), 207-208. 

Barter of Maruti Can for Enginurilll 
Goods (XVll-6.5.86), 72. 

Citrocn car versUJ Maruti (XIII-
ZS.2.86), 107. 

Dealers for MarutJ Car in Haryaaa 
(XVI -15.4,86), 101. 

Export of Maruri Cars (XVIJ-6.S.86). 
32. 

Foreign ElIcbanec for Import of 
AcceSiories (or MaruI! Cars (XV-
.8.4.86), 30-31. 

HIgh prices of Maruti spare partl 
XIlJ--43 86), S32. 

lmp&cl of chauge of Model of Maron 
Vehicle on availabilily of spar. 
(XVlI-29.4.86). 302-303. 

Introduction of oew model of Maruti 
Car (XVII-6.S.56), .201. 

Policy regardina repstratioo for 
Maruli Cars{Vans (XIU-4.3.86). 
377-378. 

Production aot: distribulion of Marllti 
Cars (XVI-IS 4.86), 64-74. 

ProductioD of Maroti Cars (XIV-
18.3.86).·:n. 

Production of Spare Parts or Maruti 
Can (XVII-29.4.86), 18().18l. 



Prospects 01 BJPQrlin, Can laeludlll, 
Mumi (XVll-6 5.86). 231 •. 

Special COOCe8SiOD for transporlatioD 
of Maruti car if sent by train (rom 
D~'bi Contonmenl station {XVI-
10.4.86). 97·98. 

Slabilisation of Maruli Car Pricea and 
updating its Model (X"'I- I 5.4.86). 
287·88. 

Suspension of Product/oil ror CballJO 
in Mo~1 of Marutt Car (XVl-
15.4.86). 28~·86. 

SUlpeDution of ,ate and ri.e in price 
or Marutl Car (XVlI- 6.5.86). 
173-74. 

Use or foreign trade mark by FlICOftt, 
Maruli and DCM (XVII-29.4.86). 
40-41. 

MARUTI UDYOG LIMITED: 

Allooallon or Vcbl.::lcs to Disablecl 
Persons by MII1uti UdYOI Ltd. 
(Xl11-4.3.1I6), 344. 

Appoinfmtn~ of du:cn by Maruli 
Vdyog Lhnit-d (XIV-1I.3.86), 
137-42. 

Capacity utifisalion of Maroti UdyOl 
Limited IXIII-25.2.86). 260. 

Delay in De.patch of allot meat 
letters to allotten by Manltl 
UdyOl Ltd. (XVI-IH.l!6). 39. 

Delay in Indiltni,atioD Proarlmme by 
Maruti Udyo, Lid. (XIV-IJ .3.86), 
U8. 

lHmand by Suzuki Moton Ltd. 10 
incruse Itl equity .ti.re in M.ruti 
UdyOl Lid. (XVII-6.H6). 172. 

Em"loytes' ParticipatioD in MaDlae-
ment in Marod UdyOJ Ltd. lXV-
1.4.86). 74. 

Equity Parliclpation by pubHc In BHEL 
M.ruli UdyOl LId. aDd H.M.T. 
Ltd. (XV -8.4.86), 138-39. 

Holdin, Back 0' earl i. Gura.on 
Stockyard by Marutl 'Udy", Ltd. 
(XVI-I3.4.86).94-9S. 

lJldipoilati01l pl.D for ~aced tarFt 

by Maruai Ud,01 Ltd. (XlV-
11.3.86), 113-1<4. 

IbdileoiJation pl.n of MaMI Car. 
V.. Ind JeepOOV-tl.3.86). 
232. 

Soperadoa of POI'I of Claairmaa .n4 
M ••• ai., Director la Marotl 
Ud,,,, Ltd. (XIV-1U.B6), 
9·12. 

Sa"l, or know-bow for sparel by 
Marutl Udyo, Ltd. (XVU-6.S.86). 
235. 

Velalclee sold by Maruli UdyOJ .ad . 
Commiluoa Ditbullled to Dealers 
(XIV -18.3.86), 134-35. 

MASTER PLAN: 

Let!.latioa to Formul.te "a.er PIa. 
for an Towns (XlV-I0.3.16). 
233. 

Maarer PlaD for Delhi (XV-31.l.86). 
331. 

MUlv PlaDJ for Urb.a ArM. (XIV-
17.3.86). 36-)7. 

M ••• er PI.o KD' by K'rOlla"a for 
lick Hili problema of Sea Eroaioa~

etc. (XVI-I7.4.86). 106-07. 

NATTERS UNDER RULE 3n ~ 
AlIocatloD oIlDOl. fUlleIs (or Tel ... 

CommuDicalloD department cturiot 
St.eDtb Pive Year Pia" (XV-
24.3 86). 351. 

eoollruclion of. It.iI .. a)'ovv·brldte .. 
~Ir Al ... r R.I ...... ' StatlOD (XV- -
14.~(·), 312·13. 

CODveralo. or N.tlona' Hit.hway ... 
bet_cD BaaaaJor. 'Dd NelallllD,'" 
iato I double road (Xvn:"" 6 . .5.86), 
273-1<4. 

DI~a .. cautcd due to nant ltailatorm 
In Vjdhar~h. reaioota M ..... ln,. 
aad aced to provido lteceUlr)' +-
fellef to the people {XIII-'-26.2.16). 
289. 

Demaild for a dfnc:t e1lJI(W traj. 
betwoeD Jodhpur' aDd AJunedabaci 
vi. Bltildi (XVI-U ... S'). 300-01 
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lioa and tbe Shivalik Project ia' 
Himacbal Pradesh (XIV -10.3.86), • 
341. 

t>oroand (or a R~. 100 crore ,raot to 
Mabarubtra Government for carry-
iDe oot houllae/alum clearance 
scbomea 10 Bombay (XIV-I0.3.16), 
340. 

Demand for achieviDi the objective, 
laid down In lhe Sixth Five-Year 
Plan for removal of poverty aDd 
un-el1lploymeDt la Blbar (XIII-
~.3.86). 11S·16. 

Demand fot adequate Ceot,at Alsis-
tanc:e to provide relief to the drouabt 
afFected PlOJ)le ia ICerala(XVI-
17,4.86" 231. 

Demand for anOlber tbermal power 
a'atlon at Delhi to meet the power 
.horla,e in Ihe caphal (XVI-
17.4.86) 236-37. 

DemaDd for assistaDce of rupees ten 
crores for relief of the victims of 
the receDt tartbquak.e In ICanrrl 
Valley of H.P_ (UDder Rule 377) 
neVII-8.S 86), 20-21. 

[)cmaod for construction of a National 
Highway linking Rajabmundry and 
NaSpur by a direct route (Under 
Rule 377), (8.S.86), 21·22. 

Demand for constructioo of a railway 
line from Maharajallur station to 
Mand" Fort In Madhya Pradesb 
(XV-21.l.85),33S·36. 

Demand (or construction of bridps at 
Rall .. ay crossings over nltioDal 
hi,hways in the country by the 
railway administration itself (XVII-
8.5.86), 18-t9. 

Demand for developing Bitboor town I 

lIear ICaDpllr as a touriat ceotre, 
(XVII-29.4 86), 3J3-34_ 

Demand for developiog Northern parI 
of ICerala to attract tourill traffic 
(XlII-2S.2 llti). 35S·S9. 

OemloJ for di\'ertinl a few ships from 
Cochin, Ma 1ealore and Toticor!n 
Portl til Cal;cu'/Beypore Port to 
provide emp'oyment 10 idle worken 
at tbe latter porI (XlII-2S.2.86), 
36()..61. 

o.tnaDd for ea rly clearance and con.-
IIrvctloa of tbe SWAN chanBolI.~· 

Demand for erect 109 a monument in 
memory of Ihe la!e Slbte Hilln 
(XVII-S.S.86), 16-18. 

Demand for execution of work OD 
Sakri-Hasanpur railway rm. 
(XVII-8.3.86), '4-13_ 

Demand for financial usistance or RI. 
.500 crore. to Rajasthan Government 
to enable it 10 meet tbe acute drog. 
alit tbere (XIlI-25.2.86), 361-62. 

Demand for financial ass,stance to 
Audhra Pradesh Government for 
meeting severe drougbt situation in 
the State (XVIl-S,S.S6),23_ 

Demand for immediate measures for 
resumption of work at tbe Sassoon 
Dock Fishing Harbour. Bombay 
(XIV-J3.3.86), 300·301. • 

Demand for improving Telecommuni· 
cation service In Kanara, Hamirpur, 
Una aod Bilaspur district of 
HImachal Pradesh (XVIl-S.5.86). 
19-20. 

Demand for including Bbyinder area 
io Bombay Telephone Corporation 
(XV--2I.3,86), ~39. 

Demand for introduction of dry land 
farming tecbnology in areas laking 
irrigation facilities (XVII-8. S. 86), 
12-13. 

Demand for liftinl ban OD filling up 
elIistlng veca ncies Ind cr~ation of 
new posts in tbe P &; T Department 
(XHI-5.3.86), 212. 

Demand for makin« rl"'gistratioD of 
m8ITiages obligatory (XIII-S.l.86), 
212·13. 

Demand for measures for upliftment of 
the Adlvasis in Pali Di5trict of 
Rajasthan (XIV -10.3.86), 339-40. 

Deill.od for measures to prevent 
pollution of air and water at Braja-
rajnapr and TalCher if' Oms. 
(XVII-29.4.86),333. 



DeeMed'for lDUIUNi'to provi4e ade-
quate traasporl racilliiea in tbe 
COlllltry. especially io Delbi OD 
Bandb days (XV - 21.3.86), 340-41. 

Demand for measures to Ptcmde tbe' 
Yina,. of Puroea District iD Bihar 
witb adequate drink-in, water 'KUity 
{XIV - 10.3.86" 341-42. 

Demaod for more f"ODta for cooa-
truction or bouHI ror triba.l families 
diapJacecl duo to Dandakamaya 
Pl'ojccl in Koraput (Orivsa) 
(XVU-30.44.86), 2S().Sl. 

n.mamd for Of)enllll Ayurveciic 
__ 'I meat in e.et" Disukt Hos-
pital Del 8ivloa the sa_ pay etc. 
to lbe Ayurvedic docto" as 11 beinl 
liveD to tbe AIJdpatlu<.: ~Ot' 

. (XV-21 3.86).338. 

Demand (or openialbntDcbe:s of Allri-
cultural l)cvelopment Bank in 
Alip1Ij, Patiali and Bbarpia: in 
Etah dis.riel of Unat Pradesb 
(XVI-!1.4-;86), 237-38. 

Demaod for pensionary and otber 
benefits to the employees -of "Bao-
... i Seva Modal" ia Madbya 
Pradnb (XVJ~24.4.86), 195. 

Demand for pr.nection or the lnd .. 
pnOOI toduJUy maauilLClun., 
w ... le extract used in lcathet laDD-
lnl (XVU -8.5.86), 22·23. 

Demud for provtdioll allomauve 
empJoyoement lO tbe Yop It.aCHfi 
bein, RmOVM from service by 
Xeodriya Vid,ala)'a Saoplban 
(XVII-29:4.86), 33S-)6. 

Demand 'or providina naaooiaJauit-
taacc for COOIU'UCllOD of dam atrOl' 
Suban. ri rivcr io Aasam (XIJI-
5.3.86), 211;. 

.Demand for Ktlill& up a ~bemicaJ

based fcrll1iser factotyiJI T.kamprb 
district of Madbya Pcadub lXUI-
5.3.86), 211-12. 

D.ltDaad rOl settlnll up a wltcb • ....-nbly 
uDit by HMT jo Ladatb reaton 
(Xl V ··-1 () 3.86). J.4O.4 J • 

Demand for lie ttl., QP Nitro,etI ~et. 
tililer PIa.. ~ 1aod. Tchlil of 
F.8iuba4ID U.P, (XlV -13,3.16), 
301·302. 

Demud for "ulna up T.V. &ruI-
mmeR In Bqetbwar. hi.,... 
Diri_t. Dbarclulla aGd U.t.yan 
in Uttar PlIdeib (XIV-1l386). 
JOS-3();J. 

Oemnd for setti,. up tho prcpeud 
afectranic lW1$chioa equipment 
tactorr at P.'~ ill Xu.JII(XV(J-
29.4.86), 331·32. 

DelDftJloil for stal1illl a acw trai.a ·6-om 
R.atJam or Kota.e Delhi (X,V--
13.3.86),301. 

Demand (or stoppa .. of NillchaJ aud 
New NilacUi f!ltpren UUM at 
Jaiput·K~nj,bar Road Statlou 10 
Orb .. (XVU-29.4.B6), 3l2·33. 

DnIIaad fo; &.IopploJ the I)'$t..-o of 
oblllnio, "i.aJ by Indiatll mU K •• 
USA Caoada, Malaysia aDd Slop-
pore detirous or vlJiIfna fDdla. 
(XIV-IO.,l.86).343. 

Deman4ror lurvey of viii... iA 
P8Izabad and Barabaa&1 duSr. or 
U.P. to prepara sU«aII rOt provld-
iaa .Iok,.. watu 'Mre tX1V-
10.3.86). 341-

Demand ror ,Utvcy 01 ".aM IQIICd 
areas and mcawrca lo .. n crops 
f1'omdeuruc;!loD In INUI arca. 
(XVIJ--8.S.86). 14. 

Demand for lakin~ nc«ult")' m",ureI 
10 pro"lde fa:i!tllet 10 ftthu...., I' 
Katarapd Ha.l>otK inK~raJa (XIII 
-'-3.86),214. 

Dcrund for tIpInorn. JunlorNMJIII 
Sellonl. to liemor Nat,ut Scbool. 
to ~allUre .ut~1t ...... 00 or 
.tuden .. or tbe Junior Willi to 11M 
Se.iotWiDi (XVI--tH •• ), W . 

DaatancJ to iotrodute Air Sank. 10 
Sqar ira Mdbya Pradetb(XV-
U.3.86). l5~. 

Oem.DeI to ralte support prle .. or aU 
tllflcult&ltal proclucc bl about 2J 
.percent (XU.-·1S 2.16), .357051. 
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~ .&0 re-SIMt tbe Room Group 
oI1tHhutrifl. Billar {XVI-
ll .... 86t. 305--06. 

Development of Hilly resions (XVll-
6.'-86). 275-76. 

D'iveaioD of National Highway passin. 
Ihrouab Nagpur city to rhe oUler 
lilde of tbe City (XVI-IS.4.86), 302. 

Effective measures needed to control 
malaria in tbe country (XVII-
30.4.86). :m. 

E81abl.sliment of Higb Power T.V. 
Transmitter at Vis.khapahl&ftl and 
Vijayawada (XVI-9.4.86). 221-22. 

ElIte.sioD of Tlrod-Tunaar Road 
paneuser train UplO Dbandra 10wn 
(XVH-6.5.86).274-75. 

Financial Ind teehnJcal auittlnee to 
Kerall (or development of Mappila 
BlY. Caoouore. as a (uJlfledged 
port (Under Rule 377) (XV-
1.4.86). 308·()9. 

Fixation 01 price of la. supplied for 
power IClleration al Uran, Maba-
.... blra 0.11 coal equlvalciU basis 
(XV-1,4.86I,308. 

Implementation of tbe proposed 
Kaoput Ganga Dam Project during 
Seventb Plan (XVI-IS,{86). 305. 

In.tallalion of h!~h power T. V. traDS-
minGr In Cburu District of .aja-
.tlMln (XV-'24.H6). 354. 

Licence to the Balll~",ore Water supply 
IDd Sewertlge Board fOf selling up 
wfreless communiallion system 
(XIII-26.2.86), 295. 

MaintelllJlco. protection and tonova-
tion of Konark. 8bubaneliwar. Puri 
and other IClI\Plea of IDdia's cultural 
berltage in Orissa tXIV-19.3.86,. I 

185-86. 

Measurc:s Deeded to develop Paradeep 
PorI by fiaalisioa Soutb K.orean 
Packqe offor aDd to complete Jatb-
pura Baaspaoi Railwa) liae (XV-
2U.86). 352·53. 1 

u.aurea nalded to Ii(t lbe beavy 
Itoclts of fOC!darainaa('cwnulated in 
.. _b tXV~t.".8C). 309 •. 

Me&Sures nM4ed to rool out COUIIP-
1J0o from8G)O~ tbe ""v~.ament 
eOjplQJlees (XVll-30.4.86),2-I9-50. 

Measure8 needed to 10Jv~ tbe problem 
of industrial siekntss in West Bcapl 
(XHI-26.2.86', 29J-92. 

Noce5Sar~ ~asure:" neede4 to avoid 
coJtllict between the . bOil' owuers 
aad fishermen of Orina and .Andhra 
p,.adeab (XIlI-6.3.86}, ~37. 

N~cessary measures oeeded to eosure 
romua.efauvc prices of agicuUunl 
prodUlle to lbe farmers (XlV-
I UJ!<>I. 262. 

Necessary sleps needed to' stop the 
closure of diamond and stone qsar· 
ries in Pltnna district of Madbya 
Pradesb (XIII-6.3.86). 24l--42. 

Need for allocating funds under Plan 
expfodlrure for proper maintenance 
of Government buildlogs in various 
Slates (XV-2l.l.86). 341-42. 

Net'd for an Eastern India Devolop-
ment Council 10 ensure lbe balanced 
development of eastern India. parti-
cularly West Bengal duriqg Sevenlb 
Five Year Plan lXIV-19.3.86J. 186. 

Need {Of arranging adequate supplies 
of cO;l.1 to industries aDd small seale 
UBilS in Orissa (XIU-21.2.86), 360. 

Need Cor completioo of iDter -State 
Duraapor-Jamsbedpur 400 KV line 
to meet pOwer reQ.ulremeDts of 
Orissa (XVIl-29.4.Hi), 335. 

Need for early clearance of Ihe scbeme 
for modefnt~alioD of tbe Sone 
caJla~ peadiDI witb lbePlaDtMlII 
CommissioD (XIV-18.3.86), 257c58. 

Need for early compl.tioD or railway 
projects in tbe North-Eastern parts 
of India tXVI-16.4.1I6,. 239. 

Need for early completion of the on-
going lift canal irrigaticD projects 
iu the billy regions of lbe cQ\IIItf)' 
(XUl-27.2;86). 276.71. 

Needfor expansion ofinsurance ~ervice 
In Ule State ot Sikkll"tl (XVlll-
29.4,86). 336-:;7 • 



Need for fiDaDciaI auislancc 10 Oriua 
Govenuoeot for buyiol adequate 
Dumber of jeep mOUllted tip for 
Salina affected lrel. (XVJI-
1.5.86). 23. 

Need for inclusioo 10 SecolMJll')' lod 
adull education curricula a~· 
paradYe sludy of q;ricuttural. 
industrial aod economic develop-
ment in Jodi a aod Ibe propesa made 
by tbe advaaced countriet (XV-
31.3.86) 384-85. 

Need for Iinldq Soulbcm Rivers "Hb 
Nortbern Riven Ind WCltCI"D Rivers 
wilh Ea,tern Riven (Xl V -13 .3.86). 
304. 

Need fot mea.llre. to solve the difllcul-
tiel faced by I.D.PL. (XVI-17.4.86) 
235-36. 

Need for providina the resideet. of 
Secunderabad Cantt. area witb tbe 
basic CIVIC amenities (XIV-
10.3.86), 342-43. 

Need for rec;tifyina tbe map publiabed 
in I Eacopcan fiDaDCial mapzioe 
clIcludiollammu &: Kubmir Ind 
someotber Pins of lodia from 
ladla-s territories (XIV-II.3.86). 
256. 

Need for remedIal mea.ures in onSer 
to meet tbe severe den.t sJtuatloa 
in Gujarlt (X1II-lS.2.86). 364-65. 

Need 10 lbolisb cODtract _, .. em in 
Cbromite mines ia Oel ... (XV1-
9.4 86). 224-25. 

Need to lbolish court fee in tbe coun-
try (XV-2S.3.86), 303-04. 

Need to adopt eft'ectlve measures for 
immediate Io .. allllioo· of 1110-", 
pJllGb in Bustar di.tric;1 of Madbya 
Pradelh (XV-·7.487), 254-55. 

Need to Idopt immediate _,ures to 
cbecJc exploitalion of cblld labour 
iD tbe countr, (XV ~ 7.4.86). 

Need to adopt Decellary meatures to 
weauard tbe IDterCtt. of "0W'Cr_ 
100m worker. eDII,ed in tbe mlGu~ 
filCtaR of coloured .rees In Mel .. 
aoo aDd otber part. of Mahar .. b. 
lrI (XVl~JO.4.I6), 331-33. 

Need to adopt Protec:lI¥e measurei to 
.af"uard tbe interetc. 0' farm work-
ers Jncapacitated in tbresber accid· 
ents (XVI-23.4.86). 227. 

Need to allocafe adequate funds by 
Central Silk Board for ImprOvlISIIClllt 
of SericuJturc to Ananlapur dJltnCC 
of Andbra Pradesil tXIV-19.3.86). 
188-89. 

Need to allocate more iunda for lOti· 
IDI up proposed filib farm develop-
ment a~ocie$ aod bra.:k,.h wacCl' 
farmers deve!opmnt a,enci" in 
Ketall (XV-3.4.86I. 2(JO.6,. 

Need to allow 'M!s SiPlbal Super 
Pbolphate to sel up I Va!l In Kan· 
put Shah Salempur village of Faill· 
bad district of V.P. (XVI-21.4.86), 
226. 

Need to a!DCDd aniele 110 and 311 of 
the Constitulion (XIII.··26.2.80). 
293.94. 

Need to amend Delbi Rent Control 
Act to enable the defCioce petloonel 
to repin tbe pouession of their 
bou.. ~rore retiremeot (X1V-
17.386). 228 

Need to amend Fom,nett (Delermina-
tioa by Tribunals) Act. J983iXI V_ 
1::'3.86). 21G-11. 

Need to appoiDI adequale Itall" in tbe 
office o( Ibe CeDlral Board of 
Film Centres, Madru (XVJJ-
30.4.86). 253-.54. 

Need tu anaop live teleca .. of Car 
Festival of Lor' Sbri lapOMtb 
lteld every year .t Purl Dblm 
(XJV-1l3.86). 208-09. 

Need to .'taeb I Plntry CIIr alMJ an 
Allahabad boalc to lbe Vtla'i 
Kalinaa ElIprm trala. (X1Jl_ 
6386). 236. 

NHd to lltath ThakutllDllron Orc 
Mlb .. of Or_ with a SI«I Pilot 
(XVII - 28.416).307. 

Need to .llract more (or. Ian tourists 
to INI. particular,. (rOM Mlddlc 
""tero, Gul' lad Soulb.e..tttn 
COIlOtrica (XIV -11.).86),111 .. 



Need to brio, about oeceuary modi-
flcatlon I.n .he Schedule for Scbe-
duled Cutes and Scheduled Tribes 
(XVII-·29.486), 334-335. 

Need to bring Va!.I. Nalalopra aDd 
Virar arcss of Maharashlra under 
the jurildictlon of tbe propO!ed 
Corporation of Telecommunication 
for Delbi aDd Bombay (X II 1-
4.3.86) S98. 

Need to build necea.ary Inrrassructure 
for the rapid economic development 
of Tripura (XVII-7.S.86). 330-3\. 

Need to check tbe underground water 
pollution caused by wastea relcsted 
by Kanpur Chemical Works (XIV-
11.3.86). 260. 

Need to commeDCC the financial yrar 
on 1st Septrmber (XV-t.486). 
306·7. 

Need to completely exempt all the 
components of power tillers from 
excise duty (Under Rule 377) (XV-
7.4.86). 

Need to conduct survey of forti of 
historical/architectural value in 
Rajasthan and arrange for their 
proper maintenance (XVI-10.4.86) 
337·38. 

Need to cOnnect Abmedn.,ar town 
with Veyudoot Service I.XVI-21.4. 
86). 308. 

Need to connect Cblttor,arb in Raju-
tban wltb tbe Vayudoot Service 
(XVI-24 .4.86),298. 

Need to connect Ranalcpur Jain Temple 
in the Arayali Hills of Rajastban 
wilh V.yudoot S~rvjcr (Under Rule 
377). (XVfl-·7.3.S6). 326. 

Need to consider the policy of levyin, 
e;o;cise duty on articles of meSi cen· 
sumption like 'paan' and cigarettes 
and to streamline the procedure 
rellardinll sranl of clearance to new 
brands of cigarettes (XV--25.3.86). 
2Q8.99. 

Need to conllruct a new bridJe ID 
pia elf. of MaUaDcberry bridp in 
ICerala (XIV-18,3.86).257. 

511 

Need to constrDct ao all weather rOad 
to Zan,lear and Liophcd area of 
Leb (J a: K) (XVIl-30.4.86), 
252. 

Need to construct 
Ganltok, Silckim 
340. . 

an airstrip at 
(XV-21.3.86), 

Need to construct fly·overa 00 Wes-
tern Railway suburban section of 
Bombay between Bandra aod Dabi-
sar witb tbe help of firms io the 
private sector (XIV-20.3.86). 208-09 

Need to CODltruct railway brld ... at 
Kbusbki Bagb railway crosslng and at 
tbe Railway Station tn Banmmankhl 
area of Pumea district of Bibar 
(XV-24.3.S6), 3S6·S7. 

Need to declare /8 species or birds in 
Ori .... cndaDgCJ:ed specie. to 
lave them from extinction (XIIl-
6.386), 238-39. 

Need to dec/are Ahmednagar Fort .. 
a Natiooal Monument and to remove 
rectrictioDl 00 the entry of the 
vi,ilors ioto tbe Fort (XVI-
10.4.86), 334. 

Need to declare Bbubancshwar Airpon 
U CUllom airport and Bhubanesbwar 
city a. C'lstoms warcbouain8 ItatioD 
(XVlJ-28. 1 .86), 310-11. 

Need to declare Kalahandi district of 
Orissa as a 'No Industry District' 
(XVII-7.5.86),327·28. 

Need to declale Nagar Malshet Kalyu 
Ghat Road as National Higbway 
(XVI-10.4.S6), 333-34. 

Need to declare Palna UniYersity a 
Central University (Xl V-IS.3.86). 
256057, 

Need to declare Ravi Jauapur areas of 
U"arkashi and Tehri districts of 
Ullar Pradesb as tribal areaa(XVI-
J6.4.86). 23t.37. 

Need to develop piparhawa vlll .. es .. 
a tOlKist centre (XVI-23.4.86), 
227·28. 

Need to devei.,p lhe 'Sbaoideo temple' 



m>Moreaa ,District of .<Madbya-
P.ftIittIsb a, . a ·tou,l&t ruort (XlV-
20.1;86). 210. 

r-'eed to direct Nalional Mineral Cor-
poralion 10 set up development 
Corporation to w' up. ~ilj factory 
in Bastar district of MadbyaPrmab 
(XV-14.3.86). 35\)-51. 

.Need to direct Rajasthao Government 
t~ !top recovery of dues from Far-
mer. of tbe Indira Gaodhi Project 
ana (XIIJ--6.3.86). 238. 

Need to direct Stale GOlletnmenll to 
adopt measures for 1IWelfare of ru-
mm. (~V-1.4.86). 31i·J2. 

Need to'4iftct dte FOOd Corporation 
of India to pun:ltase mustard seeell 
at support price (XV-21.3.86). 339. 

. Need 10 6frect ·tbe Reaht,... General 
of lllllia to eondun a sarvey of dill'e· 
reet ethnic ,rolSps ia Ladakh for 
Itranlinl Scheduled Tribes SlatUi 
(XVI-9.4.l:Ib). 2~3·2t 

Need to dif«t the Sta.Oovernment 
of 'Biler taltal' dicrlMiDatiOll 
.,.iDst Oriya Lint'Qfdic minorities 
in Sm.bbbum dimlct of Bibar 
(XV-lS.3 80). 301·32 

Need l.,.direct ebe saate Government 
to stop '\ie.rOrelt'lion In lhe district 
of !':aSllr in Madbya Pradesh and 
1nsteact make ·arrlniCllleBrs· to ,upply 
wood frOID Bod"..... submerged 
areat to ~be COD.umer ltores of lhe 
distrid (XIV 19.3 8"). 183.84. 

Nt-ecI to di<pote of· 1M .ab·.l.ndard 
re/1i'iut at'a ndu.::tJd ·price eitber 
Ihroucb Food Corporation o( Indl. 
ouny other I&cncy (XI V -12.3.86) 
20~/.10. 

Need 10 draw up a N.rlonal Proar.me 
tOa!!ebt'lfe tlie 123tbatrth Annl· 
'fIIrtITlt,. of Out"~" 'Rabindr. Natb 
Taaore (X1V--19.1.86),J84·85. 

Need !n drop the premo •• 1 for import 
. oUa.-olca -techllOJOIv i ... 1ac field '. 
(Jf. photovalt.iea (XVI-10.4.86). 
33s.3~. 

Need to drelp lhe propon' of .bif'Uo., 
o'''Tout'dm plaa. of lndil" R.re 

EartltlAd. from· Bomba,'.o Orilla 
(X1II-43.86), 59'MI. 

Need .to ell.ure adeqaate .oct earl, 
payment to the' flrmers for t .... 
prodaoe purchated ·by FCI tbrOtilb 
i&l1!lriOUI ,ateJlciel (XVI-.J6 ..... 86). 
.236. 

NMd .0 easure supply of water 'rom 
Baa Sapr dam on Soae river to 
Mlrzapur. Allahabad ·,ndBln. db-
tNa. io·U.P. (XV-3U 86).383-84. 

Need to establish • eIIaioor Cout 
GaatdS'atioDI sI1 110111 tbe 2110 
miles or Ma coat of <klua.(XIV-
17.]86), 226-27. 

Need 10 expendite lbe _,.... up of 
Fertilizer f'dori" in Jaadithpur, 
Shlbjtbaapur .IIDOIa ..... ..dl. 
(X V - J.4.86).3I0-1I • 

Need to explore reasibility o(atablilla. 
in, NucJear po-r'reject·kJ Orilla 
to help ~COIDII'''''' Go,..... ID 
Use ealleftS · ... Ioa of Cite Statioa 
(XJV-ll.3.86),304-45. 

Need to _I,od 8ancial ....... ce to 
tho Itamt. (Textile)· MJItI Pri ...... 
Ltd •• Bombay (XVU-I.!UI6). II. 

Nced 10 extcDd relief to .people d. 
ted by hailstorm io · .. oat ....... 
PHrt.sdaa l'alf6:Nanda,1atItIOck1 01 
ltal.a IUb-dmaioa III W.. BeIIpJ 
(XVI-14.486). 291. 

Netd to til, up tile ·eaillitlt WlCaac:iel 
c-r J1ld." ia '...·H.... 'Court 01 
Andb~. Pt.desh (XVI-14.4.86), 
296-97. 

Need to fill up abe reservation quoaa 
for. Scheduled Ca_ .ad ScWo .... 
Tribes Clodid .• ~e. III .ovtr ..... 1 
H,yi&le i_troup 'D' ..,... (XVI-
17 .... lib). 2»034. 

N .. d 10 fullli tbe minimum buic r.-
quiremenll of Ptlma" kboola eepc. 
c:iaUy tbose located to lbe rum 
arcal or .be country tXVI-JO.4.86). 
333. 

Need io ,iYe I •• t. c:~tioO 
to lbe ow ..... Of 'bOUll ..... 01 cattle 
wbk1a dMld rtCeOUy fa n..,... 



stJBleCT tNDI!"X 313 

in Bihar and take immediate ateps 
to save tbe lick caUle(XrV - 17,3.86). 
230. 

Need to give assent to the Bill passed 
I>y the State Government of Tamil 
Nltdu rcelrdJnl ta1dnll over of 
Madras race club (XIV -11.3.86). 
263. 

Need to ghe clearance to tbe Sldmukh 
and- Nluhar Canal Project. In 
Rajasthan (XIII--27.2.86}, 274.75. 

Need to ,ive earl) elearance to Pal,. 
vaqlm Proiect. Andbra Pradesh 
(XVI-21.4.86). 308-09. 

Nefd to give early clearaace to tbe 
prOPosal' for tbe seUln, up of a 
Cement plant al Jeypur in Orissa 
(XVl-2J.4.86,. 228-29. 

Need to give employment 10 land 
holdeT'S wbMe lands have been acqui 
red in Raml,undam and Vilhakba-
patnam in Andhra Pradesh for con· 
struction of Nalional Thtrmal POW~I 
StaUoD and ,Slerl IndvllfY (XlV-
II ,3.86). 264.65. 

Need to give finlncial alSiSlance to 
cullUral Inslitutel In Bihar (XII 1-
16.2.86}, 29l· 

Nud to ,ivefinalldal Issi6tlnce to tbe 
farmers 0' Punjab whose crops bave 
been damaged in tbe recent bail-' 
storm (XV -25.3 86). 301. 

Need 10 livc 5naneial •• sistance to 
the Maharasblra ColI"n Federation 
for purcba,ing cotton from tbe fnT-
men lXVI--16.4.86), 2:15. 

Need tOil ve I iC'ence for setting up a . 
Cement Factory in Morena district 
of Madbya Pradesh (XVll-28.4.116), 
307·08. 

Need to gj~e publicity to cases of 
fraud in baQks and leveal tbe names 
of culprits and tbe nature of punisb. 
ment given to them (XIII-27.2.S6), 
215. 

Need to ,rant cJea:anct' of Ibe Petro. 
Chemical Project at Haldia in We~t 
BeD,al (XIV-IS.3.116), 258. 

Neild to aunt ~. jon .roc;o,nilioa to 

All India Kendriya Vidyalay. 
Association (AJKVTA). (XVII-
7.'-86), 3jl.32, 

Need to 8£l1It early clearance to the 
Muhane dam and Punpun Irrip-
lion Projecls in Bihar (XIV-
20.3.86). 213. 

Need to araDI early clearance to tbe 
luper tbermal ·power project propo-
sed to be letup al Talcher in Ori ... 
(XVII-7.5.86). 329-30. 

Need to arl,,1 equal pension to all n-
servicemen includin. tbe ex-service-
men of BUrma (XIV-20.3.86), 
2t()..11. 

Need to grant relief to tbe victims 
of beavy snowfall in Jammu and 
Kasbmir State (XIV-27.2.86), 
277-7S. 

Need 10 around Boeiag 747 aircraft 
and conduct Decessa.ry teslS 10 deter 
mine their ,truclural defects (XIV-
17.3.86), 227. 

Need to IUlrantee social s('curity to 
active sportsmen and performiq 
artists and also to er:empt m_ 
from income tax (XV -31.3.86), 
386·87. 

Need to bandover Ibe bistorical build-
ins presently heas In5tilute of 
AdYance studies to the Himachal 
Pradesh Govc:mment (XVII 
-30.4.86), 254-55. 

Need to impro"e tbe working of St. 
Thomas M ount-cum-Plllavaram 
Cantonment Board, Madlls lXIV-
19.3.86). 187. 

Need to impro~-e working of tele. 
commUniCtllion syslem in Kota aDd 
Jhalawar districts of Rajasthan 
(XIII-5.3.86).210.1I. 

Need to include: Mailbih in the Eiabth 
Scbedule of tbe CODSti lurioD 
(XVII-28.4.86),3C6. 

Need to include the Tharu Irlbe ill 
tbe list of Scheduled Tribes (X'V-
31.3 116), 386. 

Need to increase ,he monthly and 
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Quarterly Quota of KetOIeDe oil to 
Ori ... (XIV -11:3.86).261. 

Need to iocrease the number of direct 
train from metropolltancftia to 
Kerala (XVIl-6.S 86).278-19. 

Need 10 increue tbe D"mber of sblps 
for Raj Pfl,rill1l lod provide lub-
sid), to tbepllullT11 t""tI1IInl b)' 
air fXV-lS.3 86). 299·300. 

Need to increlle the proeuremeat of 
iron ore from non-captive miDes 
(XV - 1.4 86). 307 

Need to instruct tbe United Bank of 
India to liberllise ita policy in 
respect of tea baoclo. (XItI-
lS.%.86). 363. 

Need to IDtroducc a trlin between 
Delbl .nd K'Inrur keel'l", In view 
tbe dilfitultletflced by tbe pallen-
lei'S (XVI - 23.4.861. 225-26. 

Noed to introduce Tellllu prosrammea 
In Ibe network pro,rl_ of 
Doordanh.n (Under Role 377). 
{XV -7.4.86'. 2S9. 

Need to introduce VJI)'udoot IICn'lce 
linkiolll Trivendrum and Cochin .. tit 
Kuma'i in tbe Wesl.fn Gbatl rqioa 
<'XVll-7.S.86),326-27. 

Need 10 iuut! ac'mmenorallve slamp 
in memory of Shri Ram Prasad 
Bismil (XVI-23 4.86). 230. 

Need to la, on tbe TaW. of lbe 
Ho_ tbe full lexll of tbe opinion. 
of Ministries of Home and llw 
rellardin, . Bill on Mu~lim women, 
poudin, in Loll Sabba (XIIl-
1i.).86). 2J9·41. 

Need to limit the L. P.O. cylioder 
quotl to one thouund cyhnders 
per d~ler for enrurin, speedy deli-
ver, to rbe cu."omers (XVJl-
6. S 86). 276·77. 

Need to look inlo tbe leltina arraD,,-
mOOIS made for handicapped appear. 
in, ill the Banllio. Service Recruit. 
ment Board Examiaatloa held in 
Ban,alore (XIV -19.3.86), 187-88 

Need to maintlin 1981 lSI norms rQr 
finished lealber (XVU - 28.4.86), 
309. 

DemaocI to make Scheduled Cut .. 
and Scbeclalecl Tribes Commllllion 
more efFe~tlve (XVn-30.4.86), 252-
". J 

Need to opea .an IDstilute tn every 
backward distric' of the country to 
traiD Durset. compunder, dri"en 
etc:. (XV -1.4.86). 2'S. 

Need to open It least.n parcha .. 
ceotrea 10 eacb Development Bloc:k 
of Ulqr Prlde,b for the pureba" of 
RaW Crop (XVI-24.4.86). 
298-99. . 

Need to opeD more bank brane .... in 
Midnapur dillric:t of West 8enJa1 
(XVI-IS.4.81), 303-04. 

Need 10 open Ihe blocked routes 08 
roada tyiaa locomplet. on the bore 
der of Rajastban and Madhya 
Pradesh States (XVI--21 4.86). 310-
II. 

Need to pay ~opert' tall to tbe local 
bodies on tbe bulldinp 0WDeCI by 
C-ntraJ Goverarneat in Tamil Nldu 
(XltI-6.3.1I6). 241. 

Need to preseTVa the lackol cullurll 
berit ... of KIDD8nj. modemiae Ita 
perfume industry Ind leI up other 
industries (XV-2S 3.86). 302-03. 

Need to prevent the closure and abiFt. 
in, of 'aclorle. from bomba,., Tltaaa 
lad AmberDath (XVI-IO.4.86>. 
336·37. 

Need to prOylde a 1"" ~1U1ioo to 
lIoutJdlr)' c",put. bctweeo Uttar 
P'I"nb and Ribar (XV·-24.3.8'i). 
3S5. 

Need.o "proYIde adequate laa1kiaJ .... 
a .. I".nee to RljastlalD for atvinc 
relief to farmt,. IfFcded by heavy 
raillflll.nd 'ball'lorm (XlJI-
26.2.(6). ~91. 

Nne! to provicle ldeQuate (uDd. for 
exp~Dsion of ex iat int mala telephone ... 
exehlnae al Bhubaaeawar durioa 
Seventb PliO (Xllf-6.3.86). 231·38. 

Need to provide adequate raJl., to the 
drou.bt afFecled people of Ch"ra 
district ofltlja~"n exV-21.3.86). 
336-31. 



Need to provide all lKlIitiea to oranle 
atowen in Jbalwara dislrltl of 
RajaJlhao (Xl V-12.3.86). 211-12· 

Need 10 provide I:ompensalioll and 
rebabilitalion IraatS to tbe penons 
wbose bOUKI aDd crops bave been 
damqcd due 10 water 10lliDI in 
varioUi parta of Rajasthan (XVII-
7.S.86), 3~·16. 

Need to provide diesel oil at lub.ldi. 
sed rates to iIJUlller liabormeo of 
Katloada in Andb,a Pradesb 
(XVI-lilA.SiI),240. 

Need to provide direct rail linlt bet-
ween western pari of Orissa and 
BbubaOClwar by in.roducillll Maba-
naill Expr", (XVI-9.4.S6), 222. 

Need to provide eloctritlty in tbe 
uoautborlsed toloolet or Delbl aod 
al_o to tbe farmer. for tbreahinl of 
,..aios (XVI-21.4.S6). 307-OS. 

Need to proYlde fat/lilies '0 aU T. V. 
Centres in Kerala for relayinl pro-
Iramme In Malyalam from T.V. 
Slation io Trivandrum (XVII -
6.S.86). 273. 

Need to provide fioaocial assl'lance 
by commercial baok to Housing 
Boards (XIV -13.3.86). 302·303. 

Need to provide financial assistance 10 
the farmers atfetted by hailstorm 
in Morena dlstritt of Madbya 
Pradesh (XIII-27.2.86).21S-76. 

N "cd to provide financial assistante to 
Ihe luoe .,f Rs. 300 crores to tbe 
Goveroment o( Aodbra Pradelb for 
takina measuret to meet tbe drouabt 
Nluatioo in Rayalteama aod Telan-
pna area. of tbe State (XIlI-
4.3.86). 602. 

Need 10 provide free railway passes 
and otber amooltle, to all tbe free· 
dom liahlers io tbe country (XIII-
27.2.116). 177. 

Need to provide fund, for J10kina 
Satoa io Madhya Pradosh witb otber 
important cili .. of Iodia by S.T.D. 
(XVI-16.4.86). 234. 

Nced to provide araots to tbe farmers 
for purc:buiq diesel, tractprs and 
otber equlpmencs (XVlI-U.4.86). 
309·10. 

Need to provide jobs to the dilplaced 
persons aDd absorb al least 3000 
mote persons before completion of 
1st pbase of tbe Vi5&knapatoam 
Steel Plaot (Xl V -12.3.86), 208. 

Need to provide more fioancial assi .. 
,aoce 10 tbe Slate Goveroment of 
Mabaraabtra for 501\'1111 dtlnltins 
water problem 1.0 lbe Stale (XllI-
S.3.86). 213-.4. 

Need to proyide more (uod! to tbe 
State Goveromeot of Aodbra 
Pradesb fot solvioa tbe drlokio, 
water problem (XVJI-28.4.S6). 
308. 

Need to provide S.T.D. facility in 
Goodia, Bbaodara and TlDDsar 
Telephone Excbanges (XVI-2404.86) 
296. 

Need to provide stoppage of Cbetak 
Express traio at Harsauli ratlway 
stalion 10 Rajastban (XVII--6.S.86). 
277-7&. 

Need to raise credit limit fhed by 
HUDCO (XIV-13.3.86), 30). 

Need to retonsider tbe detiaioo regu· 
diog clO'lure of SlIb.post offices in 
the rural areu of U.P. (XV1-
94.86). 224. 

Need to recoosider the decRioo to 
impon C.A.B. sigDal aod automalic. 
tra,o proteclion system aod the 
sophisticated Antenoa system (XV-
24.3.86). 355·56. 

Need 10 rebabilitate Jbuui-Jboopri 
and footpath dwellers or Delhi 
(XVII-28.4.86). 308. 

Necd to remove restriction 00 tbo 
"Ioncr timc" stretcb of tbe Leb-
Manali Road (X "-JI.3.86). 385. 

Nc\:d to reo ovate some Clnal and 
extension of distributory from 
Bhawa to Parco and npairs at 
Kurlturi line (XIV-12.3.86). 209. 
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Need to reopen Aaholt hp« Mill. 
DUbbUlll. Bibar (XVI-9.4.86), 
225. 

Need to .,,·route Kouhi Wre&1 
IhtOuah 'auni)!", PrtlaPlarh (XIV-
18.3.86), 2S8.5~. 

Need to retain Ihe Advance flood 
Forecaslin. Division In Burla. 
Orissa (XVn-7.5.86), 328, 

Need to revert to earlier time schedule 
aod routes of super faSt Ir.lO' 915 
and 916 runi'ina between Puri and 
New Delhi (XVI-21.4.86), 306. 
307. 

Need to review tbe policy reaardill& 
iluport of Rayon ,rade pulp (XV--
15.3.86). 302. 

Need to aafelluard tbe interests of the 
work·:" retidioll in the Labour 
Coiony 'It OneDI Power Cables 
LId., KOla, Il:.jutban (XVII-
30.4.86), 255·56. 

Need to saoctiOD adequate (uadl for 
providing drinkina wattf to 800pal 
trom river Narmada (XJV-·20.3.86). 
207·208. 

Need 10 ,.ncliOQ an atomic power 
plant in Bihar 10 meet tbep.)w~r 
requir-ementl or tbe Stale (XV·· 
7.4'<ll-). 258-59. 

Need to set up a billb powered com-
mlSSlOO 10 look Into tbe workillJ 
of tbe banks (XV-2S.3.86), 301). 
301. 

Need 10 101 up a restRrcb Cenlre at I 
K.asal1laOd in Xerala ror conductin, 
researcb 011 roatrearla. (XIII·.. I 

N::2~:b:t 2~:'a second uait ~ D~lal 1 
El"lronic Switcb'''' Eqlriprllcnl I! 
raclOt')' al Banplore (XVI--2J.4.S6) 
309·10 

Need to iet lip a TVR.elay. Ceotre at 
Bqosarai in Bihar (XV,,31).X6), 
381·88. 

N-.d to set upa lIail or.lhe~lhnal\ 
lastitute of Sporti III . Xu.1lI parti· 
cularly 10 Cannanore (XIV.....;20.3.86) 
609·10, 

I 
I 
I 

. \ 

Need to sd 119 an Orda.n". P"'OtY 
. ia Bibar (XV ·-31.3.86), 38S-86. 
Need to set lip braacbes of all Solec· 

tion Board. for recrui!mtal to Banks 
In Bibar fXIV-lJ.3.86) •. 262-63. 

Nee4 to aet up tbitustrlal Ulrill io 
MI1dt!uhani district of Bib'r to 
provide 8l1infu\ e'mpl'oymecu to tbe 
local people (XIfI-·25.2.86), 359. 

Nettd 10 tel up /odu'lrie. in Central 
Sector in Rajaslban (XIV-ItU.86). 
259.(,0. 

Need to 'e'1 up industries m tbe pobllc: 
IeClor ia' every district of Madbya 
Pradesh. plrticularly in BUDdel. 
kband (XVI··214.86), 3OS. 

N«d to SCI up more D.S.F. posta all 
11011. Ihe BenaJadetb border (XVr--
15.4.1'6). 302-303. 

Need 10 .el up lI'I1all and m.dlum 
.cale iadWitrit. io K.olar dia'rlc:t or 
KarDatala (XV-·24,3.S6). 353. 

Nt-ed 10 Hf up .Ihe propoted .teel· 
pt.nl .t Daitari 10 Orlua (XVn-
6.5.86).27S. 

Need to sbln the headquarters of 
Damodar Vallty CorPor.don to 
Mailbao in Dihar (XVt .. ·-t6.4 116). 
23S-19. 

Need 10 start I carpel .ecbnoJo,!, 
cenlre at Dha\ui T.'luk i-, Ta.i1 
Nadu (Under Rule 371) '(XlJJ-
4.3.86). 6()()..60I. 

Need to .tart new tnins f,olll KaDpUf 

. 
.~ 

to Bombay. D:'bi ·.Itd Luckaow and ... 
11$0 10 incrnst' ."0 "'naCIOD 
quotaforXanpur Ie Rajdhaaf 
ElLpte.. (XIV .. ]9.3.$6).189. 

Need 10 stltl wt:I'are IChcmea (or 
. wolnto In 1("01 ~b.,eil4r Delhi 

(XVI--U.1I6). 223. 

Nc:ed 10 stop evictiOQ of frUia" ... dld 
in the fores. land, or Ba.la, 
dBtriet of Madhya Pl'lldetb(XVl--
)6.4.86,,2]7.111. 

Need fo tt ..... fiae 11M mark.dDt 
faciHtlea for tor", prOlhlc .. or 



tribal .rea, of Madhya Pradesh 
(XVI-17.4.86),231·33. 

Need to .treamline tbe procedure 
reprdinll telethon 01 ,member • .of 
tbo Union and State Public Service 
CO'1nnis~ionl and to 'brrng about 
oe~."'J)' changes in !f1e method of 
selection of candidaln by the 
CommissioDS (XVI.-IO.4.86), 334. 
3S. 

N.eed to lilrietly enforce rhe safely 
"aularioDs in the indumial uAil, 
located In and around Baroda and 
also imprO¥e ,arety. COOOilioM in 
these units 10 aven Bhopal type 
mishap (XIV-20.3.1I6). 211-12. 

Need to Sludy til: tfTects of Halley's 
Comet on Indian Climalo .(XIV·.-
n .3.&6), 22S·29. 

Noed to lupply Alcohol (R~cfified 

spirit) to West Bengal for manu· 
facture of Homoeopalbic medicio" 
(XVI-23.4.86). 229-36. 

Need to 5Upp!J rig machine. 10 Rajas-
tbln to provide drinking wa'er to 
peopela Cblttortlrb (XlfI-M.!l6) 
235-36. 

Need to I.ke appropriate st~1 10 set 
up propoSed .pinnin, mill at a 
Alillanj in tbe dIstrict of Elsb, 
UUar Pradelh for tbe upliftment of 
people in tbis backward area (Xl V-
20.3.86), 213·14. 

Need to talce m~asuresto protect the 
.bippilll IDdustr, (XVl-1S.4.86). 
301-302. 

Need to lake mea,urel 10 sa(cauard 
tbe inlerests of colton growers of 
Glijar&' lXIV-12.3 86),206-2011. 

MATTER UNDER RULE 371 : 
Need to take necu!ary rrteasures to 

control tbe flood. in Mahanadi 
basin in the districl vf Cullill.; and 
Purl (XIV -·12.38"). 210. 

Need to take nCCQsary measures to 
prClervCl 'S.lar' t~ees in Rajasthan 
(XVJI-7.5.86),328.29. 

Need 10 lah over tbe AnaDd ~uaar 
Mill in Khalilabad, U.P; (xV-
21.3.86), 137, 

Need 10 take over the manaamlfni of 
Empress.' MQls, Nqpur (xiv-
r7.J:86), 227-28. 

Need to take oyer Ibc Sitamar.hi 
Bagmali Jrri(!ation Project for early 
completions (XIII--4.3.86); 598·99. 

""ndro· take .tvere measures to stop 
the publiGation, circulation aDd !ale 
of obscene Iilerature ia tbe ~oQlltry 
(XUI-4.3.86). 

Need to take steps to ensure remune--
ra1i>'e prices to tobacco growers and 
sanction more money for research 
"0 tobacco (XIV-17.3.86), 229-
30. 

Need 10. take urgeD'! steps fot timely 
comp:etion of big project.$ iQ' order 
10 obviate e5calation in cosl (XIII-
25 2 36), 361·63. 

Need to tate UTge6t steps to clear !lie 
freedom 'figbters' penSion cas~s 
(XIV-20.3.g6). 212. 

Need to lteat revenue vinale as 
'defined area' Instead of TaJu!.;1 
Block fOf crop insurance aDd 10 
include cotton, tobacco, sugarcabe 
and c;billoos also ID the crop insu-
rance scheme (XVI-~3.4.g6), 229. 

Places of toulis' imponanceiD ,~. 
(XVI-15.486). 3,'4. 

Ptovlding finaocial- assistance for 
d \'elopment of Uppada villalle in 
East GodavariD!Slrict of Andra 

. Pradesh as a tourist ceJrtre{XVII-
30.4,86), 253. 

Prt>yislcn of more airport facililies in 
Kerala ,XIV--H3.86), 260-61. 

. Regular piI),ment of rent cr a!lo'meIIl 
of alternative .land to tbelandleu 
Harijans and TCfuj!ccs whose laads 
h~vc Ocen atQUU'cdfor COo~lluction 
of a defence channel in Jammu 
district of J&K (Under Rule 377) 
(X,,"'-9.4.86), 222-ll. 

Reported -delay in compktion of 
Hazira·Bljaipur-Ja,dlshpur PipeliDo 

'Pr()ject (XIV~·12.3.116). 179, 180-
'S3, 



lloported reduction in uac:tioDed 
Ibnt for Taoda Thermal Projec:t 
Falzabad. U.P. and ur,eat need 10 
complete tbe project(XIU -26.2.86). 
290. . 

SOUiq up of a Committee to look 
into Ibe ptoYaocea of amaU Saber-
mea in Kutcb. Maudvi aDd Budreall· 
war diitric:'1 of Gujarat (XIV-
J 1.3.86). 264. 

Tolepbooe 5Yltem in CalcUlla (XV-
..... 86).310. 

Urpot .. cps needed to protect tbe 
b~loric fOlt at Kburda. Ori_ and 
to i.ue commemorative poltal 
stamps 10 memory of "Ja. Rajguru" 
and "Buxi J .. abtmdbu" (XIlI .. -
26.2.86). 292. 

MAURITIUS: 

flldo-Mauritius joiDI ablppie, venture 
(XlJI-6.3.86). 71·72. 

MAZAOON DOCK : 

lrfttUlaritiei ht M.lzaaoD Doell •• 
Bombay (XIV-12.3.So), 119·120. 

MEASLES: 

Immunisation ApiDst Meallea (XIJI-
27.1.~ ]08. 

MEDIA COVEllAGE ; 

Laraer covera.e 10 Coreian DeWS by 
News Media (XVlI-28.4.86). 73· 
74. 

Media Coveraae on AfrK:an. Mia and 
Ladn Amerlcau CouDtries (XIV-
10.3.86) .. 211.212. 

Media Support to Educate Parmer. 
(XVIt-S.S.86). 171-72. 

NllioDal Award ror Beat Media 
(XVI-21.4.lI6). 2S8. 

Natioaal Media (XIV-I 7.3. (16), 194-
9'. 

NetI's Captlooe. 'Wester. Medii 
SIIapea Third World Viewt' (XVIJ-
28.4.86), S'-56. 

SIW'iDa of elrpertiM In COIbIDGQlc:ation 
,ad media (XV-24.3.86), 196-200. 

Uae of media aervicel for Goverbmeftt 
Polici.. Ind Proar.mmtll (XV-
24.3,86).322·23. 

MEDICAL COLLEGES : 

Admiaaion of Women in Mriik:al 
CoIIqa (XV -27.3.86), 104. 

AJlocatioll (or MUiua up of Medical 
'.ltilutioOl io Tribal and Sub-Piau 
areas (XVI--J7.4.86), 3S-36. 

Annual AdmiaaioDl io AI~b Medlcll 
CoUeacs lXVI-I0.4.86). 131-32. 

Malpl1lctk:el iD Enlraoee EumiDAliool 
to Medic:al aod BualNCriq Co Ileac. 
(XJV-20.3.86), 38. 

• New Medical Colicaea dur.JII Seveath 
Plao (XV-27.3.86), 68-69. 

Permitlion to Volunlary O .... ni .. IiODS 
to ,lart Medical Coli., (XlII-
27.2.86), 1116. 

Prior .. nction of Medkal Covacil (or 
lCUiq up a Medical Collc,e (XJJI-
6.3.86), 96-97. 

Recopidoaof unrec:OIolaed Medical 
Coli .. (XVI--17.4.i!6). S6-SI. 

Revietl' of R.-ervadOil Polic~ in 
Adm_oa '0 Medical CoUqft 
(XV-27.3.86).73·74. 

Scheme 10 start Rutal Medical Co, ..... 
(XfII--6 3 86). 183. 

SludeDta admitted ia Mtdlc:al Col ..... 
of Delbi oa DOIDiaatioa from JU 
(XV-3.4.86),55-56. 

MEDICAL COUNCIL: 

PropoaaJ Co ameDd Medical Couoeil 
Aa (XIV--13 3.86). 99. 

MEDICAL COUNCIL OF INDIA ACT : 
Need to wilhdrlw Ibe circular iltOtd 

by GovcrDmoot 0' lodia retardiD, 
...... l1ltion of priVal. medkal 
pl1lctiliooerl Ind 10 amead the 
Me4ic:a1 COUDC1J of ledla Act 
(Uader Rule 371) (XIII-16.2.86). 
293. 

MBDICAL EDUCATION: 
Pundl a1louecl 10 X "ala vllder ac· 



SUBJECT INDI!X 

orientation of Medical EducatioD 
Scbeme (XIV-13.3.86) 179-81. 

Improvemelrt in Medical EducatloD 
aDd Uniform Curriculum (XIV-
20.3.86),42-43. 

Review of existina MBBS curriculum 
(XVI-I7.486),S2-53. 

Review of MBBS curriculum (XIII-
27 2.86). 149-$0. 

Scheme 10 alart Rural MedicalColiOiles 
(XfII-·6.J.86). 183. 

Shorl term Diploma counes for Ayur-
veda. Unani aDd Sidba Sy.tems 
(XV-3.4 86). 185-87. 

MEDICAL EDUCATION REVIEW 
COMMITTEE: 

StalemeDI Re; Government's Deci-
sions OD Ibe Report of tbe Medical 
Education Review Committee 
(XVH-2.S.86), 387-89. 

MEDICAL EQUIPMENTS : 

Plea to scrap dUly on medical equip-
menl (XIV-13.3.86), 114. 

MEDICAL EXPENSES: 

Medical expenses racility to retired 
Government servanU (XVI-
24.4.86), 243-44. 

MEDICAL FACILITIES: 
Allocation of Fuods for Medical 

Asalstance to Deedi Workers (XV-
74.86), 62-63. 

Ev,luafion of area Projects (XIIl-
6.3.86), 201-203. 

Home VISitS by N.D.M.C. Doctor. 
'XV -·3.4.86), 177. 

Ltllislad\'c Provisions 10 protecl inler. 
esl, of Patient. a,ainst Negliaencc 
by Doclors (XIV-203.86), 37-38. 

Medical care under ESIO (XlII-
-4.3.86), 243-244. 

Medical Facililies for Trlbab in Kerala 
(XIU-27.2.86), 248. 

Medical Facilities in GovernmeDl 
He.llb Cenlres (XlJI-27.2 8b), 131. 
32. 

Medical trea'meDt of I!~ .... rvlceme.t 
(XV-2.4.86), 1511. 

Non-availability of Senior Doctors ill 
HOlpitah on Saturday. and Holi. 
day. (XnI-6.3.86), 12-18. 

Setting up of Centre of ExceUoncc iD 
Medical Care aDd Treatment (XVI-
17.4.86). 122. 

Special Medical Facilities to Bidi 
Worken (XlIJ-4.3.86). 83. 

Time bound procramme to provide 
adequate Medical Facilitiea (XV-
27.3.86), 111-12. 

MEDICAL GRANTS COMMISSION: 

SetliDI up of Medical Graats Commis-
sion and Health Scionce Uuivenity 
iD each State (XIII-27.2.86), 199-
200. 

MEDICINAL HERBS: 

NatioDal Centre for Medicinal and 
Aromalic PlaDts (XIV-IO.3.86), 
149-150. 

R_reh and Developmcot of Medici-
nal Herbs for Export aDd Domestic 
use tXVI-24.4.86), 13-27. 

MEDICAL PRACTITIONERS: 

LqlllatioD of IndiaD CouDcil of Para 
Medical Rehabilitation Professloll 
(XIV-I3.3.86), 150. 

DEBATES 
Need to withdraw 'be circular illued 

by Government of Iodla reprdiq 
realstratioD of private medical 
Practltionen and to amend the 
Medical CouDell of IDdia Act, 
(Under Rule 317) (XIlI-26.2.86). 
293. 

MEDICAL RESEARCH CENTRE: 

Reaiooa' Medical Research CeDtre. 
DibToprh and Health Surwy of 
people of Tripura (XV-3.4.86), 
197·98. 

MEDICAL UNIT(S) : 

Arraqcments for Medicel Unit ill 
su.,...,.., trains (XVI-I0.4.86), 95. 



Deve!opment of Mefloquine lXIJI-
·06_~.~6). 171. 

. MEGHAUYA: 
, 

Lu~r"ive coal mini .. , In Jaintia Hills 
(XV-8.4)~6). liO. . 

MERTA COMMITTEE REPOT : 

, . 

Retton of Mehta ComtnlltleOil 'selee· 
"onof Co"~ive Barpiniftl Alent. 
(XtV-IO.3.86), 18Z.i84. . 

MEMBERS OF PARLIAMENT: 

Allotment pf ftats to M.P tI by DDA 
(XVIt-784.86),JOt-)02: 

Allotment/vacltiod of :Geeen.t Pool 
Acoorrimodatioti byillunbers (XV-
74.86), 737A2. 

Complaints of CorruptioD received 
fCOOl Members ofParli.ment(XJV-
1'0.&(;). 158-159. 

Ex-M.P.s occul')'ing GowrnmtDt 
bUDgalows/fiau (XVI....;2J.4.f:l6). 121-
24. 

Fillin, of .aaDual property return by 
M. P. Ind Ministers (XIIJ--26.2 86) 
177. 

Guidelines 10 ~I with '~lI'Iuoiu· 
t'ODA froce Mt~BoI .,arliameDt 
(XVI-23 4.86), 67·t,9. 

M.P .• in Oelepliool to Jnleroatlonal 
ConfCIeu..:es (XVII-7.S 86).81,&2. 

'''om:oatr('fl of ·M.P.s I. de/ecaHon 
vitlt;o, l<broad (XJII~2·1.:z.86). 119-
~n. 

Qu~~tJJ)djn8 AmOuflll :ajainil [x. 
Mininers and lx-M.P" (XV-. 
24.3 86). S8-126. 

Stale Ic~cl meetilll of /!of p ••. (XVI-
21.4,116)~.~ 1)-14. 

£. ~. 

l'e1ephonc CoDtlCCtion On Mr', recom. 
meadalion (XIV-II.3.86). 12.1S. 

Telephonc ccmaeetlol1l 01'.1 '1'tcom-
mcDdatiOn of MCIllbora 01 Parlia. 

·_t tXV~J.4.%) •. 2~. 

·NBM8ERSSWORN: 

Sbri Abdul Hamid (XUJ-20.1.A6). I. 

. Ahmed. Shr; Saifudd!o (XTlf-..:2O" 1 86), 
J. . 

. Sbri Ataur Rebmaa {XIII-20.2.86). J, 
Bbury, Sllri HareD (XIII-20,2.86J. I. 

Cballba, Sllri P'taI (Xm-20.2..86), I. 
Cboudbury. Sbri Samar Brlbma(Xll1-

20.2.86), 1. 

Oas, Sbrl Bipia Pal (XUJ -'20.2.86}. I. 

Du. Sbri Su"*nan (X1II-20~2.86). I. 

Oev. Shri Soo'''' Mo_ (XlU-
20.286), I. 

En,Ii, Sbri Buen SiJIIb (XlII-
20.2.86). 1. 

G~.lmi Shri DiMib (XUl-20.1.86), 
J. 

Salkia Sbri Glhl (XIII-2O.1.8'). J. 

S.lkia, Shrl M.R. !xm . 20.%.16). 1. 

P,otl, Sbrl BbadreswartXIIf-20.2.86}, 
I. 

MENINGITIS: 

Alarmial tituatloD ....... out of 
reporled loci_eo or MeoiIIIIdI 
epidemic ia DeIhl (0. A.) (XlV-
IS.3 86). 1AJ,.SS. 

MBNT AL DISEASES: 

CIUWI of Men ... actardauOIJ (XIll-
(,3.16). 10-12. 

MedicI I FacilJtiea rQr P,),cbialrio 
Palienl. (XV·-JIJ.86). 39-40. 

VoluDtat) <>ralnilltioo. Io.r tlte Wei-
(ue of Memally Retarded (XVI-
J6 4 86). 16-24. 

MERCHANT BANKING COMPANIES : 

MlIlIllrqom powlb of MuOaat Baot· 
iog CompaDittl (XIV-IA.3.M). 166. 

MESSA~E FROM THE PRESIDENT 
(XV-·-2$.3.116), ~Il. 

MESSAGES FROM RAJ VA SABIlA: 
MlDiQbrr.&ive lrlbuDlJ (A1DeGdmcfll) 

Bill, 19$6 Encfothlt I copy of tIM 



Mid Bill pUled by R.S. on 11.3.86 
(XIV~JU.86), 298. 

Appropriation Bill, 1986 Returniul the 
Kid RU as pauef by L.S. witbout 
allY re<:ommendalion (X V -21.3.86), 
417. 

Appropriation (No.2) Bill, 1986 
B.turolna the '.Id Bill II PUled by 
L.S. at iu aiuin, on 17.3.86,· wllh 
Oul any recommendahon (XV-
21.3~86), 418. 

Appropriatiou (No.3) Bill, 1986, Re. 
Re.urmDJ.oltlaes8id, Bill without 
any recommcDdat/oo (XVII-
30.4.86), 24~. 

A ppropriation (Railway,) Bill. 1986. 
Returnllll tbe said Bill '"tbout any 
nlcommeodation to Lok Sabba 
(XIV-20.3.86), 18S. 

Appropriation (Railways) No. 2 Bill, 
1986, Retarnln, the said Bill witbout 
any rccolJllDOlldadon toLok Sabbs 
(XIV-20,3.86). 186. 

Appropriation (Railways) No.3 Bill. 
198:, Returninll tbe Kid Bill without 
aoy recommendation to Lok Sabha 
(XIV-20.3.86), 186. 

Allpropriation (Vote 011 Account) Bill. 
1986. Re : Returnlq tbe said Bill 8& 
passed by L.S. without auy recom· 
mendatlOn (XIV-19.3.86), 176. 

Coutract labour (RClulitlon and 
Abobillon AIIIeodment Bill, 1986 : 
Eocloainl a copy of tbe said Bill 
passed by R.S. on 1J.3.86 (XIV-
13.3.86), 297. 

Fioance Bill. 1986. Returoiol theaaid 
Bill without aoy recommendation 
(XVIl·-·7.5.86),284. 

Imer-State Water Di,putet {AlIIOJId. 
IDIDt, Bill, 19116. Enclosllla tp .aid 
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ElectloD to the National Welfare Board 
for Scararera (XIV-20.3.86), 201. 

MOTOR VEHICLES: 

Allotment of Marutl vehicles (XV-
8.4.86). IS4-SS. 

Excise duty on trucks and bUICI 
(XVII-29.4.86). 83·84. 

Import of cbaDse of Model of Maruli 
V cbicle OD availabilley of 'Plrel 
(XVII-29.486), 302-303. 

Incroa.e in Excise Duty on vebicl. 
industry (XVII-22.4.16), 85. 

lotrocluetionof Clew model of Maruti 
Car lXVIl-6.S.8t'i). 201. 



"t~m:os iAUed for' carl, jeeps;' motNd5 
etc, (XV-l5.3 86,. 16i-t69. 

M.aollfaclure or N~w Modell of Motor 
Vehicles (XV:'-8.4.86), 74, . 

Maaufac:lW'iug capacity of MIS Kiaetic: 
Eoai~io& Linrlted and Vi_tloll 
there'of' (XVn--~.4.f6). 172 .. 173. 

Prices of two-wheelers {XVll-
29,U6), 6H3. 

Productioa' of Spare Plrts or Marut! 
ears (XVII-29.4.86). 180·Un. 

Pros~1 of Exporlio, Cars iocludiaa 
Maturi (XVn-6.5:861, 2.11. 

Rlt1oaaUsatioa of mOlar \'ebic~. tilles 
(XV-l.4 86). )8·23. 

Sele aDd purchMe, or·Unpor~:c&rl 
(XIlI-21.2.86). 88. 

Steptto curb' monot)OJy .ill. ,lCQoter 
productioD Industry (XVIJ-
29.4:86), 87. 

Ule of LPG in motor .vehicle. (XV-
8.4.86), 226-27. 

NO-TOR VEHlCLESACT : 

Re~rt of workiul 'fOUl!' Olll Motor 
Velr,iclci Act (XV1- 10.4.86). 199. 
lOl. 

MULTI ACCESS RURAL RADIO 
SCHEME; 

Multi aec:es~ Rural Radio Scbeme 10 
Orii5a ex v -1.4.86\, 276-77. 

".,.u,LT1.FIBRE AGREEMENT" 
(XV-·U86).Sl.S3. 

MULTINATIONALS COMPANiES: 

COflfracl, for TeI~ommunattoD Te-
chnolo,i« 10 Multinatklna .. (XV1-
15.4.S6), 139-40. 

Income aDd profit of multi-oadoal. 
u4 IJK)JlCllPoly boullCf (XV-
2UJlb). 17-~. 

M.N,Cs ftsldn, trade (XIV -10.3.86), 
&66-167. 

MultiGationala RUDnina Blliia_ of 
Pilhl.aTta~.I.fI'Wltboutpott .. iufon 
01 Govt.(XIV-IO.H6)~76-77. 

Reduc:IiOJl in ForefpEqu!ty b1"1IMiJd.. 
.¥ioua' Dr. Compalliel(XVI~ 
11.4 86). 93·". 

Sale or Coffee to J,.oedoa beted. COllI· 
Pleies at I lower price (Xvt-
25.4:a6l. 230-3.1. 

Steps to Prevent MulHa"icmaJ. ColD-
plaitt (rom SUPptyllll mit), prep.,. 
tiOM (XIII ~ 27.2.86). liS. 

Sluily reprdlna' PtDfttabftlly of Mlild· 
national Oru, CompuiW (XV-
.11.4.86), 73. 

Unauthorised capacity expaosiaa by 
Multinational Dru, tJokl ,XV-
1.4.86), 62-63. 

Violation of FERA aDd COPI!POSA 
!Jy Muldaltlooal Ciaaren. Compa. 
nies (XVI~J1.4 .. I6). 317. 

MUSHROOM! 

PopdlaUoe of Musbroom CwklfttioD 
(Xvn···s.'.86). 118. 

Sellinl up o( MIIIMoom IDdUltty ia 
StltWm (XVII-28.4.S6). 129, 

MUSIC: 

Area of 'Mulic w!tll M_ .... ·, ...., 
member. at Coc:blD (XVII-7.S.I6). 
58-59, 

Selection of talcott 10 " ..... 1 .uUc: 
lmollS ,eaol' (XVI-2L4.16). 
231·232. 

MUSK DEER: 

Steps to prevt'nt kill'" of MIIIt, Deer 
(XVI-16.4.M), '7~8I. 

MUSLIM COMMUNITY: 

Inclusion of M .. liID eo-lt1 .. 
the lI.t of otller heAtward gIuMI 
(XVl~--23:U6). 41 ...... 

Mal"t~ance ea... kid by . M ...... 
women in Count ua*r hctioal~ 
01 Crimina' Ptocedure Code (XVl-
16.H6), 107, 

Rt'preMotation of M)IIIim womeu OD 
InedequenciH of lbarlat <"V-
84,1Ii), 

Writ pettriOIlt paedi.. .. .. ..... 
COlin reprdiDs 08IIIdt ....... , 01 
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Mualim Perlonal Law (XV-I.4.86), 
2114-85, 

MUSEUM 
Setting up of Museum of Manuscript 

of RamayanB (XIV-20.3.86), 92. • 

MYSORE CENTRAL FOOD TECHNO-
LOGICAL RESEARCH I NSnTUTE : 

Sbifriq of Realooal Centre. of M.C.F, 
T.Il.(. hom Nagp.ur (XV -24.86), 
84-85 

MYSORE PALACE: 

Seizure of Antiques of MYJOre Palace 
by C,B.1. (XIII - 6.3.(6), 53-54. 

MYSORE SOAP FACTORY: 

AtrotmeDl of Imponed raw-malerial 
to M,.ore Soap pactory. BAllialore 
(XV-I 4.86). 36·37. 

N 

NMlARJl'NA AND 
FERTJLlSERS AND 

LTD: 

GODAVARI 
CHEMICALS 

Clearance 10 Nagarjuna aDd Godavari 
Fertilisers and Chnnicals Ltd. 
(XIV-12.3 86), ~. 

NAGAS : 

RepOrt on status of ZeliaqroD8 Nalal 
(XVlI-7.S.80).59-60. 

NAGALAND: 

A.sam Napla.d bOTder dispute 
(XVII-30.4.86). 78·79. 

Ilequelt for Central Assistance to 
crub anti·national aC'tlvities io 
Na.aland (XVI-9.4.86). 135. 

NAOP'UR: 

Conversion of Nqpur Telepbone Ex-
cbanae jato Electronic Telepbone 
EJlchlo,e (XIlI-4.3.86l 535. 

Daily Bo~ FII,bu to Nagpur 
(XllI-27.2.86"193. 

Sotting up of HPT at Nall'ur (XV-
24.3.86). 237. 

Settin.: up South Ceotral Cultural 
CeBtft at NBJPW' (XIV-I).386). 
191.92. 

DEBATES 
Demand for Conslrut11onof Natiooal 

Highway linldot Rajaluinlndry and 
Nagpur by a direct rOlfte (Under 
Rule 377) (XVII-·8.5.86), 21.22. 

Diversion of N.tional Higb<way passinl 
tbrougb Nagpur city to the outer 
side of tbe city (Under Rule 371) 

. (XVI-15.4.86), 3e12. 

NAHAN FOUNDIlY: 

Take over of Nahan Foundry in 
Himacbal Pradesh (XIIl-4.3.86), 
319080. 

NALANDA UNIVERSlTY : 

Remains of Nalaoda University 
(XIII-6.3.86), 1-5, 

NAIlCOTlCS : 

Disposal of conlrobaod narcotlea 
seized tXIV-14.3.86), 215-:6. 

Illegal dealln, in Nucotic (Xlll-
21.2.86). SO-SI. 

Iocreasein smualintl of narcotics 
(XlII-28.2.86). 138.39. 

Narcotics Drugs !eized by Anti·Narco-
tics A,eocies (XIJI-28.2.86), 32-33. 

Narcotics Haul made on Gujarat 
Maharashtra Border (XIII-
21.2.86). 176-77. 

Raids cooducted for seizure of "' arcoi-
tiea In tbe Capital {XIV-24A.86), 
86-87. 

Recovery of heroin and brown Bupr 
in Bombay {XIV-I4.3.86),217-78. 

NARCO nes CONTROL BUREAU: 

Proposal to sel up a Narcotics control 
Bureau (XIV-7.3.86). :61-63. 

NARMADA PROJECT: 

World Bank loan for Narmada 
Project (XIV- 13.3.86) 192.-93. 

NARMADA SAGAR' PROJECT : 

Contract for construction of Hydel 
Po_er House and Hith Dam in 
Numaa Sagar Project (XVII-
6.5.86). 113-14. 
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Land Coasenarioa aDd Aft'orest.lion 
ill .. ,ucr proDC I"'S or Narmada 
Sapr ad Sardar SarOYI, .Projects 
(XIV-19.3.S6). 129.130. 

N.rmada V.lIey DevelofllneJit ·Projeet 
(XVI--1D.4..86).39-46. 

Development c>f Harm.daVaney 
(XIJI- 6 3.86). 170. 

• rription potential of Narmada Project 
lXVI-JO.4.86).203.04. 

NAR.ORA ATOMIC POWBR PLA.NT: 

Equipment! for Narora Atomic Power 
Plallt (XVU - 30.4.86), 43-44. 

. JIIATHPA JHAItRI PROJECT (XV-
1.4.86). 1-4, 

NATIONAL ACADEMY OP AGRI· 
CULTUIlU RESEARCH MANAGE. 
ME~T: 

Trl8ll11 or staft' by National Academy 
of A",cul'ura' Researcb Mana ... 
meot (XIV - 10.3.86). 239-41. 

NATIONAL AGRICULTURE CO-OPE· 
R.~ TlVE MARKETING FEDERA: 

nON: 
Porella .. of Copra hy Na, onl AIfI-

culture Co-operative Mlrhtinc 
FederalloD (XIV~17.).86). 105-06. 

NATIONAL AGRICULTURAL PRICE 
M.ARKETJNG COMMISSION : 

Nationl Aaricultural Price Market-
illl Commiltion for biD, pric .. 
(XIV-17.) 86). 190-91. 

NAtIONAL AIRPOllTS AUTHORITY 
tXV-·J .... S6).49·51. 
(XVI-U 4.86). 273. 

NATIONAL ALUMINIUM: 

Execution or NALCO Project i. Ori. 
I •• (XIV-JO.3.~6). 144-14'. 

NALCO Proposal lor SWitehiD, Equip. 
meat Uuit (XV-7.4.li6,.230; 

NATIONAL ANTHEM : 

JII.tloaalAathcm at Puytf time I., 
Scbooll aDd CoJIClH (XVI-
Jo.4.1l6). 163·64. 

NatiOHI ADUtem ioEc1ucatioGIII Iat-
tltulioD' (XVI-1004.a&). 30-31. 

NATIONAL AWARD(S) : 

CrIteria for •• .,.I:,'of P.eIiDa Sbhe etc. 
.... rds (XIV-12.3.86). 71·73. 

Na~aI Award for Belt. Media 
(XVI-21.4.86), 258. 

NATlONAL BANk OF AGRleUl ... 
TUR.AL RURAL DEVEOPMENT : 

Chaner of Demand.'rom An lodia 
'NABARD' EmployCea' Ailt'lCiaftoa 
(XJU-21.2.a6).lSI·52. 

Credit Bow 'rom ItlU/NABAR.D 
(XVI_21.4.86). 133-36 • 

Disparity ill Pay Seal.. Betwc .. RBI 
C.ptHi aDd Nnw Recruit •. ~ NAB-
ARD in Xe ... Ja u' Karuatata 
(XVII-JI.6.86).213-14. 

Eapao.ioa or Ac'",'t!e. of NABARD 
iDx.ala.84 Xaraat.". (XVI __ 
11.6."). 12 '.)0. 

fOA 'n NABARD (Xvn -2.5.86)1 
.7·52. 

IBRD Loan to NABAR.D (XIV-
73.86),38. 

Irrlptiou pump lell BDlDced '" 
NABARD (XVJ"'-1I.4.86).IOI-02. 

IOirodUC:'ioll ., Special Scheme for 
Small EatreNeftcara '" 'NABAan' 
(XID-21.2.16), nl-n. 

Loan. 10 Parmers by Nat;OIIal Dault 
fCII Alrkulture aad Jtunll)cttlop-
metIt (XVII-·lI .. 4.86l. 87.88.·· 

StcPP'1If up 01 rcfinaac. Ilipport for 
Farm Meehania.UolI Prot ....... ",. 
NABARD (XVI-lS.4.86). 310.11. 

Netl __ 1 Booll Polk, 
10.4.86).82·13. 

(XVI-

S""utio., to Ht lip AutOllOlDOtJI 
OrPDitatioo for Cblklma', Liter.· 
__ (XV-·3.4.86),19l. 

NATIONAL BOOK TRUST: 

BOok, pob/ilbd b)' N.B.T. (Xl\,-
13.3.86). 21).26. 



&ooks .Iocked byN.B.T. 
;3.3.86}, 197·98. 

(XIV-

Coordination belweeo Publications 
Division and Natiooal Book Trull 
(XIII-4.3.86), 236. 

Expiry of cerm of Cbairman National 
Book Tru&I (XVI-24.4.86), 266 .. 

N.B.T. &bemo 10 subaidilc publica-
tion of boo'" in Reciooa Lan,uaps 
(XIV-20.l.86), 90.91. 

Payment of Royalty to Authors by 
N.B.T. (XVl-24.4.86), 45.56. 

Recommendations made by workin, 
aroup set up by N.B.T. (XV-
31.3.86). 193·94. 

Titles included in Adan Pradan 
Scheme of National Book Trust 
(XIV-20.3.86). 116. 

NATIONAL BUILDING CONST-
RUCTION CORPORATION: 

Completion of Projf'Ct in Calcutta by 
N.B.C.C. (XIV - 17.3.86). 17-19. 

Outltandina amount for project. 
uDdenaken by N S.C.C. in Libya 
(XV -24.3 86). 293. 

Projocts uoder implemeotation by 
Naliooal Buildings Conltruction 
Corporation Ltd. (XV H-28.4.86). 
\19-101. 

Setting up of branch offices of NBCC 
In Bihar tXUl-4.3.86). S7·j9. 

DEBATES 

Demand for intHventioo of Union 
Governm~nt for hrtini lock·out in 
all oO'loing project. by N BCC 
management (UDder Rutc 3TI) 
(XIll-S.l.86), 214·IS. 

NATIONAL BUILDINGS ORGANIZA· 
TION: 

Consultancy and otber Servi.:es 
rendered by NatioD.1 Buildiogs 
Or,ul.'tlor. tXV-24.3.86), \3·17. 

. New Peslps by NBO (XVI-21.4.86), 
131. 

Offices of HUDCO and NPO In 
aria .. (XVI -21.<U6). 17S. 
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Rcaiooal offices of RUDCO and 
Nalional Buildin8 Or8anisation in 
Bbopal (XIV-IO.3.86). 206-207. 

NATIONAL CADET CORPS : 

Opportunities for Military Trainins 
like NCC to School.Collep Cbild-
ren (XVI-16.4 K6), 211·12. 

Review of workina of NCC (XV-
2.4.86), llCi. 

NATIO""AL CAPITAL REGION (XV-
7.3.86), 2S·28 

Development of National Capital 
Region tXVIl-28.4.86). 8-13. 

FUDds for National Capital Resion 
(XVII -28.4,86). U-16. 

lmplementation of National Capital 
Region (XVll-28.4.86),142. 

Shifting of Delhi Flying Clubaad 
Delhi Race Course Club to the 
N.C,R, (XV-7.4.86), 219. 

NATIONAL COMMISSION ON TEA· 
CHERS: 

Reports of National Commissions on 
Teachers (XUI-27.2 8<». 91-100. 

NATIONAL COMMISSION TO PUR-
CHASE AND PRESERVE ANTI-
QUES : 

Settiog up 0' National Commission to 
Purcbase and Preserve Antiques 
(XVI -17.4.86). 106. 

NATIONAL CONSUMER COOPERA. 
TIVE FEDERATION: 

Claim of NTC agajnst National Con-
sumer Co-opOrative Federalion 
(XVl-25.4 116), 2-5. 

NATIONAL COOPERATIVE DEVE-
LOPMENT CORPORATIO~ : 

Assistance by National Cooperatives 
Developmeot Corporation (XVII.,.... 
28.4 86), 82-g~. 

Assistance by NCDC to Slates 
(XVIl·-Z8,4,86). 136-140, 



NATIOXAL COOPERAnVE DEVE: 
LOPNENTC"ORPORAnON : 

O.iry Schemes Nnanced by NCDC 
lind NOOB ill K.nuI ..... (XV-
7.4.86). 203. 

Fullda .cIi.ldbu1ed by NCDC(XVI-
21.4.Ml, 282<-84. 

Schema by NCOC 10 IDv;.orate Co-
operatives (XVI-:21.4 86,. 96-97. 

NATIONAL AGRICULTURAL CO-
OPER.ATlVE MARKETlNG FED-
ERATION: 

C.pifal needs of NAFED (XVlI-
5.5.86). 193-94. 

Purcbue of Turmeric by r- AFED 
(XVl-21.4.86), 163-t4. 

SupportS price for CoeonlH paid by 
NAFED (XIlI - 4.3.86), JJ1f,.19. 

NATIONAL COUNCJL OF EDUCA-
TIONAL RESEARCH &. .TRAIN-

ING: 

Boob Published by NCEllT (XlII-
77.2.86), 243-44. 

CommuDity chorus 100, ICheme 
(XVI-IO.4.S6). 26t-62. 

Professon, Readnrs aDd Lecturer. in 
N.C.E.Il.T. (XIU-27.1.86). 9-60. 

kcporl of Task Force on NCERT 
(XIV -13.3.S6), 60. 

kelearc:b Schemes of N..c.E.R.T. 
(XtU-27.2.86I, 62-66. 

NATIONAL CRIME RECORDS 
BUJlEkU: 

(XlIl-262.66). 111. 
FuDCtiool 0; N.tlonal Crime Record 

Bureau (XVI-16.4.86), 74. 

NATIONAL COOPERATIVE DEVE. 
LOPMeNT MAtlKETlNGFUND : 

Contelwtion to Nation!1 Cooperatln 
DeveloPIHDt and Markell",. Fund 
(XVIl-S.!i.86), ~62-63. 

NAT10NAL DAIRY DEVELOPMENT 
BOUD: 

Dairy' . ScbcmeaFi0aBce4 by NCDC 

aDd NDDB in ·ielmat.ka (XV-
7.4.86), 203. 

DlvemficatiOD oT NDDBAedviticl 
(XV-24.3.t6). 313·14. 

Import of Pulsel by Natloual Dalr,. 
Do.elopment Board (XV -1 .... 86). 
1'32-103. 

Mooitorilllalld eval"'tioa oflodiall 
Dairy CorporahoG .Dd 'Natioul 
Dairy DevelopmeOI Board (XVn-
21.4.86). 14748. 

RccopilioD to NDDB uti In-house 
R&D UDlta ill IDdllltry (XVII-
7.5.86),60-61. 

NATIONAL DAIRY tie5EAIlCH INSTI· 
TUTE: 

COOlvbaDC,. ServIce by N.D.R L., 
Kamal lXVIf.--~ .5.16).71-71. 

NATIONAL DAIRY RESEAIlCH IN' 
STITUTE~ 

Develop.atol V"ariaa a.r:ftc b, 
NDJdtXVlI-lI.4.86).l33-34. 

NATIONAL DEBATE: 
Nalioul debate 00 imponut ialues 

(XIV-IO 386).48. 
NATIONAL DEBT: 

Itatio or Natio .. ' Dobe to Grosl 
Na,ional Product (XIV-J4.3.86). 
J33-34. 

NATIONAL DEFENCE ACADEMY: 
R.olretlCbmoof Of lUddaa' Ita' of 

NDA (XVI-·9.4.36). S8·~. 
To.cbiJl,lla« in NDA (XVI-9 .... 86). 

208. 

TcaeiliD, VUlIlKie1l In N..D."'. (XVll-
30,4.86), I&H02. 

TralDiDJ in N.lIconal Defeoec Academy 
<"VI-16.4.86). 171-72. 

NATJONAL DEPOSrT SCHEME: 
lIsur.1IoC& of Dew ledn of NatiOllaI 

depoait IK:lIIJne In toOl term IlKaI 
pqlicy (XlU-11.2.86). 241'48. 

NATIONAL DRUGS & PHARMACeU-
TICALS DEVELOPMENT COUNCIL : 

Composition 0' NDPDe preparlae 
New OrUJ PoJlc, (XVJJ-2t4.86). 
IQ-I6!. 



NA'tiONAL BDUOATIONPOLICY : 

NatioaaJ EIIueation Pol4:y, 1986 (SI.) 
(XVI-21.4.86). 304-305. 

NATlONAL £DUCATION TESTING 
SERVICE: 

PropoMl for "Natlollal .Ed_lioo 
Teltlr-& Service" (XYI-2H.86). 
232·33. 

NATIONAL ENVIRONMENTAL 
MANAGEMENT INSTITUTE: 

SOlllol up of NatioDal Environmental 
Mana,emeal IDstitute (XIlI-5.3.86) 
138. 

NATIONAL FAMILY' PLANNING 
PIlOGRAMME : 

PropouJfor involvemeot of Medical 
professioD io National Fa:nily 
Pla.Dnilll l'rolramme (XIII -27.2.86) 
42-43. 

NATIONAL FEIlTILlZERS. LIMITED: 

Model'tlharioD of old Nan,al UOil of 
N.F.L. (XV-24.3.86). 218. 

Workilll of uoits of National Ferti-
lizcrlLimited (XVlI-Sc S.86), J 7(). 
1). 

NATIO!'lAL ALM ARCfllVES OF 
lNDIA: 
FUDCtiqiDl 01 NFAI. Puc (XV-

24,3.86),36-37. 

PraenetiOll of Filmt by Natiooal 
FiIIII Ardd,.. of lodie. PUIIC (X V -
~U,I6), 38-39. 

NA TlONAL FILM DEVELOPMENT 
CORPORAT·ION : 

PUQClioO/1II of NFOC (XV -11.1.86), 
319·30. 

Loa., advatrced by tbe NFDC (XV-
7.4.86), ISS. 

Loans Saactlooed 10 Slates by NFDC 
(XV -31.3.86), 300-304. 

a~w of' Worklna of NFDC (XV-
1l.l.86). SJ·4. . 

NATIONAL FJIHIiJUES CQRP6RA-
TION (XVJl-S.':86), 2-4. 
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NATIONAL FLAG: 

Depiction of National Flag on T.V. 
before News in Hiodl (XV-7.4.86). 
71. 

NATIONAL FOREST RESEARCH AND 
DEVELOPMENT :NSTITVTE : 

Selling up of a NatioD&! Forest 
Re.~arr.b and Developmeot Iostitute 
(XVI-J6.4.86), 216. 

NATIONAL HEALTH POLICY: 

Community iovolvement 'in Nadonal 
Health Policy (XIV-l1.l.86), 97· 
99, 

NATIONAL HEALTH RESEARCH 
FOUNDATION: 

AClivities for National Hea.llb Research 
Foundatioo (XV-31.l.86) ]40. 

NATIONAL 'HERALD : 

Payment of doe wagato employees 
or Natiooal Herald, Lucltoow 
(Xm-4.3.86), 261-262. 

NA nONAL RIGHWfl.YS : 

Allocation and achievemeoh ree : 
development and malnRllaDCt! of 
Natiooal Hilhways (XUI-6.3.86). 
95.96. 

I\II(!Cation and OlIpendltlHetor widen-
iog of con.clt BhobanftWar section 
of National Hichway No. S'{XXVI-
10.4.86). 88-89. 

A Hocltion for deve10pmetlt ,.ltd maiD-
teoance of National Hiehway. 
during Seventh Plan (XV -3 .... 86). 
103. 

Allocation ror Developmenl of 
Natiooal Hi/lhways in V.P. (XIV-
13 3.86). 157. 

AI'ocations to Siaies/Uoion Territo-
riesout of Central'Road Fund and 
Guidelines for giving priority to 
loter. Inter-State Highways and 
Bridges (XfV-20.1.86), S4-56. 

Bridge over Rlvl!rPoonPoon OD 
Nalional Hiabway No, 30 iDBibar 
(XVl-t7.4.80). 161. 



Completioo of National Hipway 
RoadcooMCtina MootbakWallam· 
Edapally. Kumbalam-AroorBrId,o 
&lid Wellin.t" hlaad Brid,e work 
til !Cera}a tXVI-10.4.86}, 218-29. 

CoDltructioD of Drive·m·Hota" OD 
National Hilbw.,. (XVII-2.S.86), 
88-89. 

CODttruc:tioD of Over Bridaea (XIII-
6.3.86). 191·92. 

CoDslructioD of V.rlpuma brid .. 00 
NatiOll8I Htab •• y No. 17 (XV-
3.4.86), 139-40. 

CcDllractioD work oa J.lpur·Jabalpur 
National Hithway No. }2 (XV-
313.16), 165·66. 

DeclaratioD of ioter-state road. 10 
!Cerala .. Najional lIiabwa,. 
(XVI-24.4.86),236.37. 

DevelopalCDt aDd malotenallce of 
NalioDal Hip .. y, iD Oriua (XIV--
J3.3.86). 177. 

Ealimates for rectificatlOD of Dameaes 
caused 10 National Hltbwl),' ID 
Kerala OUV-:JlU.86). 13)..~4. 

EapcoclitUfo iDcuncd on r.pain aDd 
improYftllmt of National Hipway. 
ill Uttar PradGIb (XV-3!.3.S6), 
J43. 

FalliD& Standard. io maiDtCIWIU of 
National H.,It.ay. (XV-3.4.86), 
63-64. 

Four laDe Expreu way for Nat.looal 
Hilbway No. 8 rrom Ahmedabad 
10 Baron (XIV -13.3.86). 266. 

ImproYCmeol of Calcutta· Bombay 
Nation. I Hiabway (XIV-I 3.3.86). 
63-64. 

Improyemeut of Napur·Hydcrabad 
SectiOIl of Nalional H~w.y No.7 
(XIV-17.4.86), '1>3-64. 

Improvemeut of National Hi,bwey 
No. 44 (XIV-19.3.86). 7t. 

Improvemen, or Nation.1 Hip •• )' 
No. 44 u.1I wealber road (XIV-
12.3.16). 100-101. 

ImtnOvClJJCnl of NatloA.1 H.hway. in 
JilJar (Xlll-6.3.86). 5546. 

lmprOVCDWQt and .maiJ;lteaatlCllo' 
NatioDal Hi,bway No. 67 10 Tamil 
N.d ... (XVI-I7.4.16). 1]4.135. 

Improvinl malnlenance or National 
Hlab_y No. 17 tD Kcrala (XVI':-
10 .... 86). 100. 10). 

Mabtleaaace of Natloaal HilbwIY' ill 
Gua&ur and Prake'am Dtatrictlor 
A.P. (XV-27.3.86), •. 

NATIONAL HIGHWAY; 

Naliooal Hial!WIY 44 (XV -2.4.86), 
130. 

(XVI-9.4.86). 77·78, 

National Hiahwa)' No. 3J.A (XVII~-
30.4.86).62-63. 

NATIONAL HIGHWAY PROJJ!CTS 
(XIll-27.2s",), 179--84. 

Natiooal Hlaewa, wor'" deJa"ed due 
to contracton backi.,. out (XIII-
6.3.86). 127. 

New Proposals for Declaralion of 
N.tional 8labwaysin Madbya 
Pradesh (XV--27.3.86}, 110. 

0 ... Bridae at Railw., Crouln, Dear -
Karlmaanj RailwlY SI.'ion on 
"'alional Hlpway No. 44 (XJV-
If>.3.86). 157·58. 

Protrammc for Planlin, or tree. alolll 
NalloDIJ HI,hway, ia I.lja&tbao 
(XVI- 10.4.86) 164. 

Proposal for a bya pa .. from Majoleb 
10 Raanpur Road OD Natloaal HIab-
way No. 24 (XVI-:,".".86), Sj. 

ProposalfOl CODlU'uc:tloe 01 Ill .. 
Road for link-ina lII.tioGa' HiP-,., 
palliaa tbrOUJb Jabalput' (XV-
3.4,86), 130. . . 

PrOJlOl8l for Jrl:CG CUI ret tri.,. on .11 
Natio.Da' Hi,bways (XVI -17.4.8t). 
139. 

Propella" for worb to be &aha vp 
on National H,ab .... y in OriHa 
(XVI-tO.4.86). 221·22. 

Prope .. 1 to link Ibunjbulu with 
JlUtion.' Bi,na,. (XIU-%7.2.t6). 
29-11. 



Proposal. for declaration of National 
Hlabways in Kamataka (XVI-
to 4.86), 122-24. 

Provision for National Highways in 
Himachal Pradesb durinl Seventh 
Plan (XIV-I3.3.86), 268. 

Reconstruction of Srid .. e, on National 
Hi,bway No.1 between Delbi and 
Amritsar (XIV-20.3.87) 119. 

Repair of bridge on National Higbway 
NO.7 in Secunderabad cantonment 
(XVII-7.5.86), 191. 

Requ~t for reallgl!ment of certain 
portion of National Higbway No. 
31 A in Silo im (XVII-30.4.86), 
137_38. 

S"heme for Repair and Improvement 
of National Highways In 
Mahar"btra (XVI -17.4 86). 
51-52. 

Shortage of dleaei al fillin, stations on 
Madras-Vijayawada-Hydcrabad Hiab 
way (XVII--6.5.86), 200. 

Standard specifications of a National 
Highway (XV-- 34.86). 87. 

WldeniDI scheme of Cullack-
8bubaneeb.wat National Hiahway 
No.5 (XV-27.3.86). 124-25. 

Widen!D, of National Highway. dunna 
Seventh Plan (XIV-133.86), 
39-40. 

Wldenin. of National Highways in 
Rajasthan (XIV--13.3.86). 195. 

Widening of National Hilbway No. 
I-A between Jalandbar and 
Patbankot (XVJ-17.4 86). 140. 

Widening of National Highway No.1 
(rom Delhi to Amrilsar (XV-3.4.86), 
82. 

DEBATES 
Demand tor c:onltruclion of a National 

H.gbway IinkinJ Rajabmundry and 
Nalpnr by a direct route (Under 
Rule·377). (XVlI-8.~.86). 21-22-

Doroand (or construction of bridlet at 
Railway crOlliql over national 
bi,bwlYs in the country by the 

railway administration itself (Under 
kule 377), (XVII-8.5.86). 18..19. 

DiverSion of National Hi,hway paasiDl 
tbrov,b Na,pur city to tbe outer 
side of tbe city (Vnder Rule 377) 
(XVI-1S.4.86), 302. 

Need to declare Na,ar Mallbet 
KalYln Obat Road II Natlooal 
Hi,bway (Under Rule 377) (XVI-
10.4 86), 333-34. 

NATIONAL HORTICULTURe BOARD: 
(XV-24.3.86). 131-32. 

NATIONAL HOUSING BANK: 

Proposal [or National Houling Buk 
(XIU-4.3.86). 83_84. 

NATIONAL HYDROELECTRIC POWER 
CORPORATION: 

Construction of bydro-electric: projects 
by N.H.P.C. (XIV-11.3.S6), 
109-10. (XIV-18.3.86), 95. 

. NATIONAL INFORMATION CEN-
TRE(S) : 

Computerisation of 430 Districts in 
country (XVII-7.S.86), 207.08. 

NATIONAL INSTITUTE OF CHILD 
HEALTH: 

Publicity Re: advantages (of Breast 
Feeding and Sewne up a National 
Institute of Child Healtb (XUI-
27.2.86), 32-33. 

NATIONAL INSfiTUTE OF DISASTER 
MANAGEMENT; (XIV-10.3.86), 
307. 

Establisbment of National Tnstitute of 
DIsaster Mana,ement in ADdbr. 
Pradesh (XV-7.4.86), 4-7. 

NATIONAL INSTITUTE OF PHARMA-
CEUTICAL SCIENCES : 

Settinl up of National Institute of 
Pharmaceutical Education aDd 
Research (XI II - 6.3,86), 154. 

NATIONAL INSTITUTE OF HOMOEO-
PATHY: 

Corruption in National Institute of 
Homeopathy (XItI-27:2.86), 
239. 



S~fNDBX 

NIlTIQN~L INlTITUTE OF NATURO 
PATRY PUNE : 

AaIou"lIJI!IDt OD Netiooal lnalit Ule 
(Km~27 .2.(6), 19l-92. 

NATIONAL INSTITUTB OFPUBLIC 
COOPERATION: 

SufWY b), NatiOllal IDslitlile of· Public 
C06PtII'aliOll aodOuld Development 
(XV-3 4.86), HI. 

NATIONAL INSTITUTE OF SPOltTS : 

Setting up or another National Iosntute I' 
of:Sporr."IXI.fi-6.).86). 147. 

DE8Jf·TES 

Need 10 se' up a uDi~ of tbe- N.lioul 
ll1l1ito~ of SpoIItI jn,KeraJa parti. 
cularly in CaDaaeor~ (Uadet Rule 
377) (XIV...,.-20.3,g6). 209-10. 

N.lnONAL 1NTEGRATION COUN-
CIL ; 

Neetiea. of Natiooal In, •• tio., 
Council (XTV -12.3 86). 64-68 ; 
(XVIl-30,4.86). 17()'7L 

NATIONAL JUTE M1LLS CORPOR-
ATION: 

Loas and Profit in Natkmal Textile 
CorporaduD aod Natloaal Jute 
Mills Corporation (XVI-2$ 4.86). 
68·72. 

NATIONAL JUTE MANUPACTURERS 
CORPORATION: 

l iD5ses incur~ by Nitiolllli Jute 
Manufacturers' Corporalion (XIIl-
28.2,86). J 21·22. 

)'iATfONAL LAND LISE AND \\'ASTF_ 
LAND DEVELOPMENT COUNCIL: 
Action pmo drawn up by Nation.1 

Land ute antS· WalleteRd. (DeveIOl'-
ment Council IXVI-23.4.!l6), 
H2·18. 

MHlin.c o( National LaDCI Ute Waste 
LaadOevelopmeat Council (XIV--
19.3.86). 71.7%~ .00.os, 

NATIONAL LEADER(S): 

TeJecast of Birlh or Deafh anniwr. 
uries of National L,adUI.(XUJ-
4.3.86). 274-7~. 

j 

I 

I 
I 
I 

I 

I 
I 

I , 

NATIONALUBR.ARY(lES) : 
PurchaR 0" ,.op.... boob by 

Nation.l Llbr.", CalenJ". (XVI-
24.4.86), l47-48. 

NATIONAL LOAN SCHOLARSHIP 
SCHEMe; 

Recovery of LOID. (rom Scbotanhill 
ho1dera (XIII-6,3.86" 1S2·n. 

NATIONAL MALASIA ERADICATION 
PROGRAMME: 

CeDtral a .. is'aDceto Oqja'1rl1owardl 
NMEP (XV-31.3.86). J4U4. 

Dem.nd or On... OOftJ1hDeDt for 
.s~at.nc:e uDder NNEP (XV-
3.4.86), 18~-86. 

NATIONAL MEMORIAl.(S) : 

To set up Na.ional Memorial ill jails 
in tbe country (XVd-30.486), 
'~I. 

NATURAL MENTAL HEATH PRO-
GRAMME: 

NadOAII .MCDIIII Health PrCIfI'&IIIIM' 
likeD up 1:-)' "".tiooal latdtute of 
Mcatal Heale' ud ~oIoab' 
Sc'-IICI!, .. 01&.... (XV - 3.4.86). 
S2.. 

NATIONAL MJNERAL DEVELOPMENT 
COR PORATI ON : 

Orc l'roducUoD al Domiaalal uoh or 
NMDC (XVI-2U.86), 2?4JS. 

Projectl oper.t~d hy NMDC *a 
Madbya Pradeth (XIV - 10.3 116), 
5B3 

DEBATes 

Need to dina Natloaal Mln.,al Cor. 
j:orauon to Itl up dnclopm.nl 
Corponllioa to ... ,up. da 1Kt0l'1 
III Btltt.r diltnct of MIdb)ra'ftatkIat 
(XV-24.3.86f, 3»-51. 

NATJONAL MONUMENT(S): 

Dedarto. Sada ... , At.... .. 
Nltkmal MoII ..... OI (XVl ....... O.4.86). 
266. 



SUBJECT INDEX 

DEBATES 

Need to declare Ahmednagar Fort as 
a National monument and to 
remove tellrictions on the entry 01 

the visitor. inlo tbe Fort(UndcJ'Rule 
3TI) \XVI-IO.4.86), 334. 

NATIONAL NUTRITION MONI-
TORING BUREAU: 

Under Nourishment caused by Mal-
nutrition (XV-3.4.86). 208-10. 

NATIONAL OILSBEDS AND VEGE-
TABLE. OIL DEVE.LOPMENT 
BOARD: 

Projects Implemented by National 
Oilseed. and Veaetablo Oil Deve-
lopment Board lXV-i.4 86), 
J65-66. 

NATIONAL OILLEEDS DEVELOP-
MENT PROJECT : 

locentlves and racilitiea under National 
Oil~eeds Dl'velopment Project (XV-
24.3 86). 311-13. 

NATIONAL PARK(S) : 

Funds for National parkl and project 
tiger programmes by Centre (XVII-
30.4.86). 135-:6. 

National Park in W. Bengal (XIII-
5.3.86). 73. 

SeWnl up of Nationa' Parka in 
Madbya Pradesb (XIII-5.3.S6). 
43-44. 

NATIONAL PERMIT(S): 

Non-utilisation of Nalional pennits 
reserved for Schl'duled Castes! 
SChoduled Tribes (XV-3.4.86). 
113-8~. 

NATIONAL PHYSICAL LABORA-
TOi.Y: 

Development 
Cathode 
134-35. 

of leneral purpose 
Rays (XVI-9.4.86), 

NATIONAL POWER GRID : 

Centr.I Transmission Proiect-l 
Scbemes (XV--2S.3.S6). 214 IS. 

NATIONAL POWER POLICY: 

Formulation of National Power 
Policy (XV-25.3.S6), 147-48. 

NATIONAL PRODUCTIVITY COUN-
CIL: 

Tbrust Areas Indentified by National, 
Productivity Council (XIV-18.3.86), 
154·55. 

NATIONAL PROGRAMME: 

Teleclls( of National ProlramiDe 
lXVll-S.S.86), 113-14. 

NATIONAL PROJECTS CONSTRU-
CTION CORPORATION: 

Delay In Construction 01 Project 
. andertaken by NPCC (XVIl-

6.5.86). 237-38. 

NATIONAL RURAL EMPLOYMENT 
PROGR-\MME: 

A.:bievemenls made under NREP and 
RlBGP (XIV-IO.3 86), 112. 

Allocation of funds under NREP and 
RIEGP (XIV-IO 3.86) 299. 

AIIotment of Rice instead or Wbeat 
to Kerala under NREP & RLEGP 
(XV-7.4.86),226. 

Assistance to SCs under NREP and 
lRDP (XV-24 3.86),213-215. 

Construction of School Buildinp 
under NREP (XVII-S.S.86). 
216-1S. 

Release of funds to West Belllal 
uader (u(a1 employmcntprogramme 
(XVII-S 5 86). 71-13. 

Rice and Wbeat allocated to Andbra 
Pradesb under NREP and RLEGP 
(XVI-28.4.86). 205·06. 

Supply of Foodgrains to States for 
Rural Employment Programme 
(XVn -S.5.86). 94·98. 

Supply of wheat to Orissa under 
NREP (XVlI-24.4.86), 160-61. 

Use of fund. allocated for IRDP anc 
NREP tXVlI-7.5.!l6), 55-56. 



SU:aJECT INDEX 

Wheat aDd rice allotted 10 Andbra 
Pradeab Dnder NREP aad IlLEGP 
for 1986-87 (XV-7.4.86), 149.'0. 

NATlONAL SAVINGS CERTIFIC. 
ATE(S) : 

PriDlh,. of Rs. ] 0/- Pc1)omiDalion 
Naiioall. Sa-rinp S4:beG,ci eertl· 
ficate' (XiU-28.2.&6), '131-32. 

Relaxatioll ot Rules and Premature 
Eneashmenl ~r Term DepOslt Cud-
fic:ata lod Nalional Savina. Certi· 
ficates (XVII-l.S.1I6), 280-8t. 

Shortale or Nallooa' SaYia,J (!eni· 
ficates io .aplore Posl omce. 
.(XIIl-4.3 86), 383. 

'NATION'ALSEEDS CORPbRATtON: 

Over spendin, by NSC (XV-24.3.86), 
131. 

NATIONAL SEf))SPROJECt'(S) : 

thifdpbase of NatioDalSeeds Projeetl 
(XVlI-5 5.86). 132. 

NATIONAL SERVICE sCHEME: 

MoQe,)' .. nctiooed to Uuivenitiea 
under ~.ljODaI Service' Scbeme 
(XV-27.l.86), 107. 

NATIONAL SHIPPING BOARD: 

l~plenmllatlon of . dedi/on. of 
. National Shlppin, Board (XVI-
24.4.86), 215-16. 

NATIONAL SMALL INDUSTRIES 
CORPORATION : 

Compilllllio motivate cuterpreneufI 
by NSIC (XVII· .. 6.,'.86). 104-06. 

Hire Purchase Scbeme of NSIC (XIV-
18.3.861, 62-64. 

Lones by Nalional Sma I Jodusfrlu 
CorporalioD Ltd. lXJV-·1I.3,86), 
107-05. 

Reeovery of dun by NSIC for 
macbines supplied oabirO-JlUtcba,. 
5ystem to Small Scale Uilit. (Xm -
4.3.86), 472-

NATio'NAL SUGAR I NSTI ToTs : 
Proposal to tel up. ocw i.tltute of 

NA nOHAL TEXTILE CORPOR-
AnON: 

Accumulated atock or cloth aud yaril 
with NYC (XV-1J.386>. 21~1O. 

Ajam Jabt Mill. at Warrao,a. lacurr-',it, hmes·(XVr':':25.d6).1I7~18. 
Allocation Of funda tor IDOCIcrDintioD 

of . mc mtlla (XJ'V-J'4.H6), 
221-'22. 

Amount llIfol on moderullaliOD of 
alek lClll1e arm. "uader N .. Ooaal 
'('lItlle CctpOratJoa (XVl- :S.4.86), 
2.n~. 

Claim or NTC .,.1051 National Coo-. 
'1IIIler eo-GJ:eralive Federatioo 
(XVI-15.4 86) 1·'. 

Cloture or Ceotra. Conoo Mill. or 
NTe. C.1cotta IXVI-·Il.".86}, 
1l2·3). 

Closure o( loslq miU. of me (X IV-
7.3 86). 82_ 

Cronrre'or~TCmills laW.t'Ik ... I. 
A~ra Pr~dc~b,' UUar Prade.b 
aDd Karoatata (xV-2 l.3. 16), 
33. 

Closure of NTCTutlJ. MUla (XV-
'4.4.86), 297-99 . 

Closure or Sick Mill. uoder NTC 
(XJV-7.l.86), 83·84. 

Closure of' S~Oom . of JllJtiaaal 
Textlje Corporalioa a' AlleppcJ 
(XVI--ll.4:86,. 77~78, 

Curtailment" in M~ehli .. 'JoD PrOo 
lramme or National T.Jttile Cor· 
poration (XV 1---2.' 86),94. 

Decision to de..lIst prJ""" .. mea "-.1 of Natioul Tqtll, Corpor-
~IOD 10, ~ .. ero IlcIlOa(XVI-
25.4 86), 1Is.:16. 

Declia~ in Sale ot r,od""tt of ~.~ 
TUllle Corporation (WBABO) 
(XVI-J 1.4.~). 22·26. 

DirCctio.,. 10 GomomeDt ~tt 



to purcbaae clotb rrom Nrc (XlV-
7j.8~). 183·84. ' " ' 

Distribution or 'ontrol/eel Clotb 10 
, Poor people ' '(XVII-2.5'.86). 

259. -

Direct Sale of Clotb aod Yam by 
Eastern' Relloo SubsJdieary of 
Natiooil Texihe CorporatioD (XV-
21.3.86), 265-66. ' , 

Export by NalioDal Texlile Corpora.-
I~ (XIV -14.3.,,). 69-70. 

FIDaocial eriisls io NYC Mills in 
Vidarbb. (XVI-25.'\.~). 31-32. 

PloaQtiog assistance for Modernisation 
or Nahonal T~xtile- Corpor.tion 
Mills (XVI--II.4.86), 266-67. 

Formula to determine cosl escalation 
of prices in conlracts for moderni-
salion of NrC (,!-V--4.4.86). 
80-81. 

LON .nd Profit in Nation,al Text,1e 
CorporatioD and National Jute 
Mills Corporation (XVI-2S.4.86). 
68·72. 

Loss in NTC (WBA 80) (XVl--
11.4.86). 189-90. 231-40. 

Loues Suft'fl'Od by National Tellliles 
Corporation (XVIf--2.S 86', 
356-38. 

Mana aerial Cadre of National Text ile 
Carporatio" (XVI-~.4.86), 39. 

MisD'lanagemeDI al the Sabaraopor. 
Unil of NTC (XV-:-4.4.8,6), 63. 

ModernisaliQn and Ex~.osion of NTC 
(XVII-2.5.86),45-46. " 

Modernisation of Equipment. by NTC 
• (XlV-14.3.861. 7S-77. 

Modernisation of D'liU, under NYC 
(XiV -14.3.86). 245·47. ' 

Modernilatlun of N.lional T~xtile 
Corporalion Mill. (XIIl-28.7.86). 
193-94. 

Modernisation l'ro,ramme of NTC 
(WBABO) (Xvt-1l4.86). SO-SI. 

M ocIeroisation 0 r sick mills for export 
produetioli ' ., (Xm-21.2 86). 
$5.5'. 

NTC Mills (uDctioninl without Chair· 
maD:cum-Maoaginl Director (XV-
4.4_86), ISS·59. 

Non-paymeot OfaraluilY 10 erstwhile 
'employ~es of' 'filltlle triille talr~o 

oyer by NYC pcn! -14,5.86). 
72·7j, 

Norms for supply of Coot rolled Cloth 
by NTC (XIV -143.86).83-84. 

J,>roduct.iou and clemaod of cloth 
j,rodu~ iD NTC MiJlt (XIV-
14.3.86), 216. ' 

Productioo of Cloth by NrC (XVII-
2.5.86), 40-41. 

Production of Standard Clolb by NrC 
(XV-21.3.86).209-IO, ' 

Proposal 10 close dowo eilht Textile 
Mills of NTC (XIII-28_2.86), 
89·90, 

Proposal to open retail shop of NTC 
iu Andbra Pradesh (XVI-2H.~). 
75. ' . 

Proposal to shifl NTC mills iD Bombay 
to hackward areas iD Maharashlra 
(XYl-1l 4.86). 264-65. 

Purchase of cotloo from Maharashlra 
Cottoo Corporation by National 
Textile CorporatioD (XVI-Il.4.86), 
99-100. 

RecomD'lcodation to give house-rent 
to workers of NTC in Mabarasbtra 
(XVI-ll.4.86j,96. 

Recommendation D'lade by Independenl 
COnsUlt.Dt of National Textile 
CorporalioD (XIV-14.3.86). 
223. ' 

Rehabiht.lion workers of NTC in 
DOD'lba~ (XV ~ 2 Lf86). 133·34. 

Reported malpractice of traders deaFDa 
wjtb NTC iD EasterD region (XY-
21.3.1~6), 43-44. 

SCI up of a Committee to look into the 
affairs Of ioslns National Textile 
c~fp~ratioD MiU.(XIV-7.3.86), 
2So.st ' 



Shortaae of IlawCottoA io Natiooal 
Textilo Corpomioo (WBABO) 
(XVI-1I.4.86), 285-86. 

Show rooms of NTC ia Uttar Pradesh 
(XV -21.3,86). 261-62. 

Sid. milia under NTC (XIV--14.3.861, 
223-24; 233-34. 
(XVlI-2.S.86). 176·77. 

Textile mills nul by Naliooal Textile 
Corporation io Maharaslaln (XVI-
25.4.86). 86-88. 

ViabilitJ of retail a'tops or National 
Textile CorporalioD (X1ll-21.1.86), 
169-71. 

ViJilancc ebulet ... iOlt employees or 
NTC (WBABO) (XVI-25.4.86), 
314. 

Zone-wise profit{1oss in ro;TC (X V-
2J .3.86). 120-24. 

NATIONAL THERMAL POWER COR-
PORATION: 

Coast~tioa of Earth Stalione to link 
Wlits of O!'l:GC aad HTPC tbrouah 
Salelite (XV -1.4.86), 242-43. 

Global lender by HTPC for Sete1ite 
Earlh Sialion ADtcona (XV-
2~.3 86). 127. 

tsaue of Power Bonds by NTPC 
(Xtn-4.3.86), 21·23. 
(XV-2S.l.86). ISI·S!. 

No pu.blic support to Bood. of ITI 
aa4 NTPC (XV - 21.3.86). 2.48-49. 

Quality of Cosl supplied to NTPC 
Shaltli Napr, K.Ola (XVII-29.4.86) 
39-40. 

Super Thermal Power' SlatioD at 
T.Jeber (XV -8.4.86), 170. 

Su.pply of anteDna by ECIL to NTPC 
!XUl-5.l.86), 159-«>. 

Supply of Water 10 NYPC frum Hatdco 
.alllo Dam (XVU-29.4.86), 52-53, 

TurmaJ/li)'del power Stacio. rOD by 
NTPC/NHPC (XVII-6.~.86). 158. s,. 

Use of New TecbnoiOlY by NYpe il 
Power PlaulS (XV-2S 3.86), 225-26 

NATIONAL TRANSPORT DEVELOP· 
MENT COUNCIL: 

ImolemeDt.tioD or Recommead.tion of 
National TralttJlort Devetopaleot 
CouodJ on Road SafelY (XV-
3.4.86), 8J.8Z. 

NATIONAL TRANSPORT PERMIT: 

Abolition of National Tralhport f.r. 
m" Quot. (XI1I-27.2 86). 116. 

NATIONAL TREE: 

I DedariDI Oak Tree a. a NanOll8I 
Tree ,XViI-7.'.86). 2.7. 

I NATIONAL TEST HOUSE: 

I 
i 
! 

I 
I 
! 
I 
I 
1 

Equipmeot GIfted by UNJDO LyUJa 
Idle at Nalioo.1 TeM HoUM at 
Bombay (XVII--2.'.86), 192. 

NATIONAL USERS CONSULATAnVE 
COMMITTEE (XIV-·ll.3.86). 202. 

NATIONAL WASTELAND COUNCIL: 

Meet"" of Na.ional Wdlelud CouDCiI 
(XIIl-S.3.86). n. 

NAnOt-AL WASTELAND DEVELOp· 
MENT BOARD: 

Scbemca of Nali~Qal WlillelaDd Deve-
lopmeot Boud (XVI-9.4k). 44-45 

NATIONA'. WATER DEVELOPMENT 
AGENCY ; 

National Waler 1>evelopment A,eney', 
Plaa ror IraMfer of Surplus Water 
(Xlii-V 2.86). 49·~. 

N.tional W.tordled OUlLlopmcOI Pro· 
Iramme (XVIl,-28.4.1I6). 245-<16. 

National Waleubed Dc:volopmeat 
ProlBlDme for aafored Aarlcultat. 
(XV-7.4.66). 167-72. 

NATIONAL WATERWAYS: 

Deeter,lion of Tcivandrwn MaDC" 
war Waterway tD K.erala .. National 
Waterway (XVI·-l0.4.86). 3$-39. 

W.t .... p iacluded rordeclaratl .. a. 
Nation.l Waterway, durina SevCDl1li 
Plan (XVI-17.4.86). 99. 



DEBATES 

Need 10 declare walf-tway from Tri-
vandrum to Cochin a National 
Walerwa, (Under Rule 3771 (XV-
8.4.8 ). 297-98. 

NATIONAL YOGA INSTITUTES: 

Selling up of National Yoga InstituIes 
(XIII-6.3.86), 33-34. 

NATURAL CALAMITIES : 

Aerlcultllre land alfecttd by natural 
«lam it its (XIV - 20.3.86), 16~-72. 

Assi,taDce for nalural calamities (XIII 
4.3.8(;), 277-80. 

Assistance to West Bensal for people 
atrected by Cyclone and Flood 
(XIV-IO.3.86), 46-47. 

Avertin, Natural Calamities in Sikklm 
(XV-24'l.86) 41. 

Damaae towbeal, Iram and oranle 
crop by hailslorm (XIV-IO.3.86), 
242-43 

Delay in IIrantm, assistance for nalu-
ral calamities (XI V -1 0.3.86), 256, 

Insufficient Fuods for Slates to meet 
Natural Calamities (XVI-25.4.S7), 
112·13. 

Mealures a,ainst natural calamilies 
(XIIl-4.3.86). 169·70. 

Permanenl MechaniSUl 10 Avert Nalu· 
ral Calamities (XV - 31.3.86). 59-60, 

Relief for DlItural Calamilios (XIII--
4.3.86},237. 

DEBATES 

For reply to the poinls made by Shri 
P. Kolandaivelu 'M.P. Re : Informa· 
tion ,ivC1l by the Minister of State 
In the Department of Agriculture 
and Cooporation on IOcb March 
1986 durin, the discussion on Drou-
,hI and Natural Calamities (Sf.) 
(XIV-19.3.86), 179-80. 

Need to erant relief to the victims of 
bovy Inowfall in Jammu and Kash· 
mir State tUnd,r Rule 377) (Xm--
27.1.86). 271-7$, 

Need to provide adeqoate filJllncial 
assiStance to Rajasthan for livinl 
relld to farmers affected by heavy 
rainfall and hailstorm (XI1I-26.2. 
86),290,91. 

Re : Information given by Minister of 
Slale in the Departmeot of Agricul· 
ture and Cooperation on IOcb 
March 1986 during the discussion 
on drought aud natural calamities 
(SI.) (XIV -19.3·86), .78.79. 

Situation arising out of drollJht and 
olher nalural calamities io various 
parts of tbe country (Oil.) (XIII-
63.86), 361-444. 
(XrV-IO.3.86), 455-82. 

NATURAL GASES: 
Chemical Unit engaged In produc:ina 

Chemicals for makiog natural Gases 
fit for usc (XIV-JS.4.86), 44-45. 

Clearance of second pha~e of South. 
Bassein GIUi Process ComplclI(XV-
8 4 86), 2M·65. 

Compressed '''atural Gas sobatitute 
for petrol in motor vebicles (XVII-
65.86), 239.40. 

Flaring of Gas io Assam (XV-8.4.86), 
137·38. 

Full utilization of Natural Gas avail· 
able in NarimaoBm (XV-8.4.86), 
280-81. 

Gas deposils In Gangetic Basio (XVII 
--6.5 86). 124. 

Proposals made by Task Force 00 
81S available in Assam (XVII-
6.5.86). 203-206. 

NATURAL RESOURCES: 

SeUing up of National Natural R.e-
sources Management System (XVI-
9.4.86), 153.56. 

NATURE CURE COLLEGE, HYDE&A-
BAD: 

Up,rada«oD of Nature Cure CallCle 
in Hydera.bad (XIII-27.2,86), 245-
46. 

NATUROPATHY: 
Development of Natfoa.' TDititute ~ 



Naturepath., ~ Pune a, 'J:euller 
iOldtllfe 0( iDdiaeDOUI 'Yllem 
(XIV'-U.3.86,). 113.1'" 

Inc::luaioo 01 yo,a al)d Nat!Uopa,by 
io DeW edUC&tiOD polley (XVI-
'O •. 86~ 9l$-99. 

Natutopl,thy Treatment for Caoc::cr 
(XV-3t.3.B6),4S. 

s.... to CIDC8..... Naturopatby 
(XfII-6,3.86). 93-95. 

MAUHAR CANAL PROJECT : 

Nee4 10. ,ivi c; ... ~ to '-. Sidb-
muJr.b IDd Na., Cu4J Project. 
io R~ (Uader .... !te 377) 
(XIlI-272.86). 274-75. 

NAVA NAl-ANP". MAHAV~HARA: 

Merp of HeuD Tsa8, Memorial 
Hall willi ~¥. Nalaada Malla-
flbara (XIIl-27.1.86). 151·52. 

NAVAL ACTlVJTltiS : 

Stepa for promotioD .ad coeour •• c-
meot of N.val Ic.tivitics (XVII-
7.5.86), 217·) 8. 

MAV AL BASES : 

Obstacle c::auacd by forei.. Daval 
bNn ill ".diaa Oc::eao to OceaD 
dcvolopamt ac::tJvl1iea (XV-
2.4.86).208-209. 

VS Bl'ortI to... NI",I s.ac i. Sri 
Leoka (XVI-2,3,4.84). 74.55. 

JiAVAL TRAINING CENTRE: 

Naval Base aad Nava,) Tr~Di .. CeDt· 
fill in Tamil Nadu (XVI-9.4.86). 
lSI. 

Nt",1 Ttl ... Sc,bool oa .... ,v •• 
eo..a, Malaaruhtr. (XIV-12.3.86). 
110-11. 

IIAVY: 

Destructioa oIlibiD, Dell of ftlber-
..... by Navy', Patrotfllll Boat. 
(XVI-13.4.86). fj9,70 

Maridtne recoll .. "_ fIJI" IIlJ.vy 
(XVn.,....3U 86). 63-64. 

NEHRU, JAWAHAR LAt : 

Film 0,0. Nc~~u (XV-24.3.86h 321. 
NBHRU M£MOR-IAL MUSEU": 

Book. miulD, 'ro~Neb,ru "'t,mOrial 
Museum aDd Library. Ncw Delbi 
(XVI-244.86). 1.&,... 

NESIlU YUVA~ KEl\DllA($) : 

Nebtu YuvaJr. Kcadru ill OwahIr •• d 
Pr.hllm dlltricl1 or ADdbt. Pta-
deslt (XVI-IO.4.S6), 62-43.. 

Nc~u 'tllva" Ke.Qdr.as ita &4mat.h 
(XIII-6.3 86). J 8O-s1. . 

OpeDloa of Nebru YU\'~~~Ddr.s 
(XfV-20.3,S6). 120. . 

NEPAL: 

DevelollDlCnt and UtildltiOD of 
'WI.1t IlCllOtUcCi Of lIIepal (XlV--
13.3.86). 156-57. 

Pure..... of llifarcue from N.pI' 
(XIV-14.3.86). 96-~7. 

Scheme for defeDce Iud development 
of ID40.Tibet IQd lodo-Ncpal bot· 
der. (XI V - 1.2.3.84). ". 

Ie...... {or Ifrdltlleniaa oll.do-
Nepal .order (XIIJ -26.286,. 110. 

SmualiGl of ,DOd. 'rom Ne.,.1 
(XIV.,.....I4.1.86). I~I. 

NEPALI PILMS : 

Telecjtt of N~lli 6kD1 J, N.,JoItaI 
Proarammc (XIV--l0.S.I6), 304-05. 

NBPALI LANGUAGE: 

PublicatiOD of Boob on Natiooal 
Leaden Ia Nepali (XV --31.l.86). 
SO. 

UJ.»SSISSC .dvertlstmnt, 1.0 Ncpali 
~IJII' 1I0W."""'''' (X11I-
4,l.U).I03-1()4. 

NETHEIlLANDS : 

Dutch belli III tbe hId of Nlvilatloo 
(XIU~6.3.~>, 151.53. 

~D~ cO-9'per,t~1I witb Neth.rla1ld1 
(XIIJ-21.2.16); JI7~". . 



Exporl of 'futile. to J1felh.rlaad. 
(XIV -7.3.86), 2tO. 

Outcome of viti I of QueeoBealrix of 
tbe Netherlands (XIV-19.3.S6), 
J3S •. 

Tr'~e rdafion. flef_alnma and 
Netb'etlands (X1rf-"28.2.t6). 59-60. 

NEW DELHI MUNICPAL COMMITTEE 

HOME visilsby N.D.M.C Doctors 
(XV-3.4.S6), 177. 

Value of Homoeopllhlc and Ayurvedic 
medicines purcbased byN.D.M.C. 
(XV-3.4.86), 99. 

NEW DELHI RAILWAY STATION: 

Al1otll'lent of additlOBal 'ilall/book 
counter II New Delhi Railway 
Station O{VI-24.4.86), 251·52. 

Permission for fruil juice trolli.:s at 
New berM RailwiyStltion (XVI-
17 4 S~). 51·58. 

NEWZEALAND : 
Expansion of Trade Ties wilb New 

Zealand (XVI-I 1.4.86), 66. 

.,Jdencificatloa of Dew hems to be 
. Imported from New Zealand (XVI-
25.4.86), 246-47. 

NEWS AGENCY(lES) : 

Closure of Hi'Ddi 'News Apncies 
(XVII-S.S.S6).26().til. 

Reports of the 'Press CommiSsioD aod 
Kuldip Nayar Committee (XVII-
284.86.1, 203·05. 

NEWS BUREAUX: 
Assistance to P. T.1. co' opei'ate newl 

bureaux In for.i,o c<HIotries 
(XIV-11.3.86), 70-71. 

Inttoductfon of Separate 'News Bureau 
by Doordarshan (XVIl-28.4.86), 
189. 

NEWSR.eADER(S) : 
. GuidMitle.- for ie~OD of Ne.sreaders 

(X"II~5.S:"6), 191·92 

NEWS SERVICE: 

Lall8uaae New.Seriice (XVI-21.4.86), 
264. 

"NEWSLINE" l'ROG1lAMME: 
Telecalt oIN_lIloe, PRIIi'amme 

(XVII-28.'U6), 75. 

NEWSMEN: 

Ioterim Relief for NewlIDeII (XV-
7.4.86), lSI-52. 

NEWS PAPER(S) : 

Advertisements to News Papers ia 
Qujarat (XV -7.4.86), 73-75. 

Copy-ri*bt Of Articles pubTisbcd in 
Journals (XIV-20.3.86),' 68-69 • 

. Ex~o,e of NeWspa'J)ers &: Maaazlaa 
betweeo 10Cli ... d Patfaiao (XIV-
17.3.86). 199·200. 

Expenditure 00 special SuppiemeDti 
in Newspapers 00 loteroatioaa' 
Custom. Day (XIII-2I.2.86), S3-SS. 

faCilities for oewspapera audmqazi-
nea wbllslted by Soc:ial Orpnisa-
tiool (XVI-21.4.86), 98-102. 

t E.JIf.S.' RClj1thelitlitioD 00 (uture 
pr08pec:t 'of Newspaper (XVII-
28.486), 220-21 . 

Iot..-aatiDDal EditioDl of NeMJ)apen 
for Non-Resident Jodi.ol (XVII-
2.5.86), 101. 

Lill of_paper (or UPSC ad.ertise-
mnls (XVI-21.486), 192. 

Newl1'apers and jouraals r.eeislered 
with Rqiltra' of Newspapers 
(XVI-21.4.86), 1 ()4.. lOS. 

Newspriot aod advfftisemenls to small 
& rural oewspapers (Xm-4.3.86" 
199>.200. 

RecOloitioo of federatioo aod alloei.· 
tlons of small 8nddledlum newI-
papers (XV-3J ,3.86), 3S9.60. 

Review of Video ·lNms io ocwspapers 
(XIV-17.3.S6), 172.73. 

Vialt of P.M. to Droucbt Affected 
States (XVII-S.S.86), n·82. 



SUBJECT INDEX 

DEII..tTES 

Need Ior rcc1iCyina tbe map publish~d 
in a European filiancialmapZlnc 
t'xcludilll Jammu & Kashmir and 
some Other parts of ladia 'rom 
ladian'a territories (l,.loderB.II1e 377) 
(XIV-1R.3.86), 256. 

NEWSPRINT: 

AUotment of DOW~priat to Sikkim 
(XVI-21.4.86., 188. 

• Availability or NewspHot (XV-
3l,3.86). 241. 

Cb«k 00 Maldiltribulion of Paper 
and Newsprint in Stales (XIV-
10.3 86), 76. 

Cost ,Iud)' and improvina quali.,. or 
lodileoous new.pri., (XV-B.4.86), 
171.78. 

Distribution of paJ)fTS for ase 10 
newspaper industry (XIV-IO.3.86), 
189. 

Effect or Newsprint Price Hike on 
Press (XVU-29.4 86),41-42. 

Import of Newsprint (XIV--l' 3.86). 
267. (XV-21 386). 109-110. 

(XVII-5.S.86), 119-21. 

Import of Newlprhrr and S .... ar by 
StateTradll'l' Corporatioa (XV-
4.4.S6), 256-59. 

. Import or no..,prmt to meet domestic 
delM.lld (XI V - J4 3 86). 99. 

Jmprop.-r MOrlse Of raw mal~rial by 
Hindu,tan Newsprint Ltd.. Kcrala 
(X Vll-29.4.86), 87-88. 

Jocreaso io Power taflfl' and Royalty 
for Forest·Based Raw Material 
lor Newsprint (XV -25.3.86). 53.s... 

Inerc:aae to price of r-lcwsprfot 
(XliI-25.2.S6). 1S6·IS7. 

New.prlot Allocation policy (XIII_ 
4.3.86). 294.295. 
(XV-14.3.86I. 307. 

NeWlprimand advertllemeot. to amall 
& rural o~wspapen (Xt1l-4.316). 

Pric:es of loditcaousaod Imported 
Newsprint (XIV-11.3.&6). 176-78. 

Pr~uclloo of .aewsptint (X1II-4.3.86), 
360. 
(XIV-II.3.86), 162-63. 

Represeou,ioo 'rom acwaJJriot ... u· 
facturer. to l'CI"iew ..... rlatprlcel 
(XVII--6.S 87), 167.Q. 

RequIrement, Productio~ aOd prices of 
IndipoQul aod imported DelupriDl 
(X111-4.3.86). 320-322 • 

Rise 10 pllcet of domestic: .e .. priGt 
(XJIl-43.86), SOS. 

IlLie In price of loditeDoUl ..... ptiot 
(XHI-2'.2.86), 229-30. 

Sanction for Additional Productioa of 
Ncw'i'riat (XVII·_·-6.S 86),24-50. 

Supply of newlprlol quota to ullt1l 
(XIV-10.3.86),61. 

Tarift' Rales of Imported newsprint 
(XV -21 :3.86).257-58. 

Taxe. 00 Nev. .. Priot (XIV-14.3.86), 
267. 

NEYVELl L1G~ITE CORPORATION: 

~tcDtion of teCoad miD. expaDdoD 
project or NeyYdi Upite Cllrpon-
rioo limited (XVJ-I'.4.86), 98-". 

E"pasuioo of N.yvell Upi'. MJoea, 
Tbermal Power CaP*dtiel a04 
Briqu1nlnt Plaot O'VII-29.4.16), 
179--180. 

00'80iOl s.:b.cmet of Nt)'VCli Liplte 
Corpowioa (XVI--IS4.16), :z3O.JI. 

Recovery of A.lTurs by Neyvall 
LigAne CorporatiOil rrom Tamil 
Nadia E*:lricity Board (XV-
25.186). U!o.UI. 

It cporl o( Commit'" OD aceideDl i. 
Neyvell U,nile CorporatiOil Limi-
led (XVH-,,6.'.86). 46-47. 

Second Th( rmal Po,", StatiOil EQIBA. 
sion Scheme of N.,.... Liaait. 
Corporation (XVI-UA.86). 121-19. 

Supply of defective buck.. wbeet ea-
cavatoR by M.A.N .• Wet! GBI'II\U1 



SUIJ'EC't INDEX 34' 
te Neyvell Upile Corporation Ltd. 
(XV-1.4.86),6)..64. 

Supply or Ea:c:avatora to Neyveli 
Lilllite Corporation by M.A.N .• 
Wat Germelly (XVI-I'.4.86), 
282·83. 

TeDd« (or aecoad mille upansloD 
of Neyveli Liaoite Corporation 
Ltd. (XV-1.4.86), 60-61. 
(XVIl-6.~.86), 40-41. 

Teaden for Pr.1I of N.yvali Uanite 
Corporation Ltd_ (XVlI-29.4.86), 32-

34. 

Third Mioe EllPaMioo of Neyveli 
Lilllite CorporatJolI Limbed, Ney-
veli (XV-8.4.86), 263-64. 

NICARAGUA: 

Aid to Nj~rll'UI (XVII-lOA. 86), 
147.48. 

DEBATES 
Situattoo in Niceraaua (Dia) (XIV-

73.16), 289'323. 

NIGElUA : 

Educational facilities ill India (or 
people or Indian orilin ill Nigeria 
(XVI-21.4.86). 34-3S. 

NITRO-PHOSPHATE UNIT: 

Seullll up 01 AitrO"1)h05phlte ullit 
at Nan.al (XV-7.4.86), 219-20. 

NIZAM OP HYDERABAD : 

Nizam Hyderabad lewellery (XIII-
6.1.86). 57. 

'NO INDUSTRY' DISTRICT(S): 

AlloelloO ror devclopmcllt orilldustrks 
in 'No Industry' Districts (XVII-
6.'.86), 240. 

Declaration of Catclory 'A' 'No 
Induury' Districts and supply of 
raw materials ami II industrics 
(XVII-29.4.1!6), 279-84 

Declaratioo or Xalahaadl as 'No 
Industry District (XlII-4.3.86), 
S4t).41. 

Demand for declatioa Ilaiaarb district 

ill Madhya Pradesh as 'No Illdustry 
District' (XV1-1S.4.86), 99. 

Growth centres in all districts -durin8 
1986-87 (XVU-6.s.86), 99. 

Inclulion or Chitlor8arb district under 
'No industry' district Scheme in 
Rljasthan (XVI-15.4.86). 210. 

Illclusion of District. wltb Milk 
Dairies IS 'No Industry Districts' 
in Gujarlt (XVI-15.4 86), 219-20. 

Indultrial Ifowth celltres for balanced 
regional devclopment (XVIl-
6.5.86).99-101. 

'No industry' districts in Andhra 
Pradcsh tXIlI-4,3.86), 481-85. 

'No Industry District.' in Karnatata 
(XVI-15.4.86). 261. 

No Industry Districts in Kerala 
(XIlI-4.3.86), 345. 

'No Industry' Districts in Madhya 
Pradesb and iodustrita set up with 
Central Assistancc (XIII-lS.2.86), 
160-61. 

Proposal for two Growth Ccntres ror 
each District (XVlI-6.S.86), 
21-lS. 

Review of 'No Industry District 
Scbeme (XIII-2S.2.86), 131-32. 

DEBATES 

Need to declarc Katabandi district of 
Orissa as a 'No Industry' District 
(Under Rule 377) (XVII-7.'.86), 
327-28. 

NOMADIC TRIBE(S) : 

ncDotitlcd Communities aDd Nomadic 
Tribes (XIV-12.1.86), IS·18. 

NON-ALiGNED COUNTRY(lES): 
Confertnce of information Ministers 

of the Non-AIIJDcd c;ouotrles 
(XlIl-S.3.86), 63-69. 

NON-ALIGNED MOVEMENT: 

NA M oonHOSUI on 'IItCll'llatioDII 
Terrorism problem (XVII-7.S.86), 
125-%6. 



SUBJECT IND!X 

NAM'. effOl'tl to solve Htbole Problem 
of. Sri Laoka (XVI-23.4.I6), 
]67. 

NAM foreiln Mioisters meet (XVII-
30 4.86), 171-72. 

Iodia's Participation io tbe IMP .ad 
World Bank Meelill, in Waablnltoo 
(XVII-2,5.86l, S. 

MMtiDI between offic:ia" 00 NAM 
alld other devdollwi couatries for I 
reviewllll ecODomic cooperation 
(XVII __ 1.H6), 180·81. I 

i Miaisterial Committee of NAM for 
North·Soutb DialOlue (XVII-
7.5.86), 39-42. 

Ntatb Summit Meetlna of NAM 
(XVII-30.4.86). 109-10. 

Non-.hlDed FOlei'D Mioisaen 
MeetiOl in Delhi oeVJJ-7.S.86). 
45-41. 

NON-BANKING COMPANY(IES) :' 

Cootrol over worklnK of orivate oon. 
bllnltiD!! comp.nie, (XV·-II 3.~), 
289-90. 

SecuriDI of Depodu by Non-Btnkiaa 
Companies (XV-It 3.86), 266-67. 

NON-CONVENTIONAL EDIBLE 01l.(S): 

Plao to promote market.billty o( 
nOD-conventional oils (XVI-
254 86), 201. 

NON-COVENTIONAL ENERGY: 

Generalioo of Power throllllb DOD. 
c:oovcnlion81 ,ourets of cac,., 
(XIV-lIl.86),3-1. 

H.rou.iol ";ad eneJIY in Oujara' .nd 
Tamil Nadu (XV-II,4.16). 161-68. 

Non..convcotiooal encr" m04el units 
(XV-I.H6),4·9. 

PFoduc:tloo of eleclTieffy 1rom rene-
wable and noo·eonvetltlonal en"" 
source. (XIV-lI.3.B6), 40-41. 

Project, on Hydrole.n EoerIY Tecboo. 
'Joay (XVII-6.S.86). 164. 

Ule of aoa-<:onvenlioDiI Eocra)' 
0.4 .... (XV-J.4.86), 108-09, 

I 
! 
I 
I. 
I 
I 

NON-CONVENTIONAL WATER IlE-
SOURCES (XItI~.3.86), 171m. 

NON-PLAN EXPENDITURE: 

Economy in NOD.PIaO expenditure 
(XV-2.486). 199-200. 

Non-plaa EltpeDditure OCV ..... 2 .... ~6). 
128-29. 

NON-IlESIDENT INDIANS: 

Amount r~iyed from DOD-resldeat 
lolllla, for ill90stm ... I. tad.tries 
(XIV-l ... 3.86).276-17. 

Clearance of inYHtmODt ptOJ!OI.I. d .. 
oon-rnlcleat ladJaDl (XIV-1.3.86). 
219-20. 

CODy .. tq Noa-Ileaident la4iau 
Depoaits (XVII-2 '.16). 196. 

IDBI bradlea for NRI ('elf, I. Itoral. 
(XIV-IV.86),2 .... S0. 

Incentlye to aUr.ct InftstmeDI, from 
_l'OIi6eat. ladiaDi (X1V-T.3.16). 

123-2'. 

InceDtiye to Doo-retRteat Jadlu. for 
."ltll", in IDdia ,XI V- 14.3.16). 
114·1S. 

Illduttrin Nt up by No.r ... t 
ladlllDl (XV-25.3.86), 193-94. 

Investment by lIOa·re.w.ot IAdiaa. 
(XVT-1U.86),293-94. 

InYCIummt, m ladia by NOll-llni4cflt 
lmStaat (XIII-21.2.U" 201. 

loyeltmeOI In Jodic .. CODIpauin by 
N'H~ (XIV .. 14 :J.16). 248-49, 

lovcltmcllt opponumtltt to I,dlaa 
expatriales 10 Saudi Ar." <"V-
21 3.8~} «. 

liberalbatloo .r Nil. Investment 
Scbeme (XVI-2S.4.8fi). 316. 

NqOli.(ions for a"oi418, dOuble 
fiUlloR oa Judl.o. rnldint fa 
Uale,d Sta'" (XV-2JJ.IfJ), 
115. 

Problem. or Pencal Of IDdu 
Oritio ill Soalb Arr.Ie. (X1l1-
26.2.86). 42-43. 



Propos,It 0' Noa·resident lodiaas to 
lOt Up indUitriet is Kuala (XIV-
11.3.86). 39-40. 

ll.B.I.Commlttee on invCltment by 
non-resident Indians (XI1l-28.2.86). 
1.59·60, 

NRI Projects and TecbDolollY Parks 
(XV-l.'4,86),223.24. 

RemiUaoce by Non-Resident Indianl 
(XIV-J4.3.86).27O-n. 

Takiq over of lick units by Non-
.... ,delll Ind.aos (XVI-2.5.4.86), 
2-49-50. 

NORWAY: 

Air-India Dhabls between India and 
Norway (XIV-20 3.86).47.48. 

Collaboration offer of Norway io tb: 
Pleld of Ship buildinll (XV-27.1.86), 
62·66. 

Defection by EmhoUsy penonnel in 
Norway (XIII -5.3.86), 49_~0. 

Extradition of Indian Embassy PersoD-
nel who sourht Asylum in Norway 
(XIV-123.86). 127·28. 

Indo-Norwellian Trade Talks (X11l-
28.2.86). 145. 

NORTH EASTERN COUNCIL: 

Allo:ment of rund~ to Nortb>'E.ttom 
Counc:iI (XIII-26 2.S6), 200-02. 

Pioaneia) gflllt to Nonb Eastcrn 
Couocil for D!velopment Handloom 
Industries (XIlI--2t.2.86). n·34. 

NORTH EASTERN HANDICRFTS 
AND HASDLOOM DEVELOPMENT 
COR¥ORATION : 

Anistance to Tripura by North 
Eastern Handicrafts aod Handlooms 
Development Corporation (XV-
4.4.86), 46-47. 

NORTH EASTERN REGION: 

Allocations foc Special Nutrition 
Prolramme h. North E •• tero ReaJon 
(X1lI-27.2.8.j), 215-16. 

Allocation of fllndS 10 Nortb Eastern 
5talOt (XVIl·-7.5.S6), 52·53., 
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FUslJlcial assistance to Cullural institu· 
tions of North· Eastern Rellion 
(XVl-24.4.86),65-66. 

Installation of Micro-Wave Satellitc 
Link Stalions in North Eastern 
Region (XV - 8.4.86). 223. 

Major Railway Projecls for NOrlh 
EasternRqioD (Xlll-27.2.86), 
134-35. 

Scllilll up Cultural Centro Us Nordl 
EaSlern RcaioD (Xlll-6.3.86), 
156 • 

lJEIlATE 

Need for early completion of railwa)' 
projects in tbc North-Eastern pari. 
of Jndia (Under Rule 377) (XVI-
16.4.86), 239. 

NORTH·Sm1rH DIALOGUE: 

North·SoUlh Dialosue to Resolve 
Ecollomic Cnis (XlV-1'9.J.86), 
47··,g. 

NORWAY: 

Collaboration by Norway in Oil 
Exploration (XV-2S.3.86. 56-57. 

NUCLEAR FUEL: 

Solf-sufficiency in nuclear fuel (XVI-
23.4.86). 127.28. 

Supply of Nuclear Fuel \0 friendly 
countries (XIV-)9.3.86), 122-23. 

NUCLEAR INSTALLATIONS: 

Aarccment betwecn lodia and Pakistan 
fegarding Nuclear Installations 
(XIII-26.2.86), 108-09, 

NUCLEAR ISSUE(S) : 

Seminar on developing countries and 
Nuclear lssues (XIV-12.3.86), 
94. 

NUCLEAR PLANT(S) : 

Cost of production of Power from' 
Hydel, Th~rma1 and Nuclear POWd 
Plants (XVII-29.4.86), 183-86. 

De-commissiooinll of. Nuclear Plan' 
(XVII-10.4.86), 111, 



Foreiao uaI .. ~ for NUdoar Pow. 
Projects (XVIl-lO.4.86), 65. 

MalaaballplII'8m NueLar Plpt (XVII-
30.4 86). 111. 

Nuclear Puwer Plaots duriDl ~eveotb 
Pip (XVIl-7.S.86). 1S9-60. 

Nuclear Power Statioe at Well' Coast 
(XVlI-lO.4.86). 183·84. 

Nuclnr Power S'atloll in WOIt Benpl 
(XVII-lO.4.86), 4S. 

Safet, Mealurell .. ainS! Noclear 
Power Projects Eftlocnll (XVI- Ii 
16.4.86,. l4-lO. 

Seuto,op of Nuclear Power PlaolS is 
States (XI\'-t9.3.86). 12. 

Setdoa up of Nuclear P,p~er Projects 
in the couolry (XVIl-7.5.86), 
t22·23. 

NUCLEAR POLICY: 

Jam', Nuclear Poli.:y (Xfll-26.2 86}. 
187·88. 

NUCLEAR rOWER CORPORATION: 

SeuiDa up of Nuclear Power Corpor· 
allOO (XlU-26.2.86), 93-94. 

NUCLEAR POWER PROJECT: 

Need to explore feuibihty of IIIlabhhilll 
Nuclear Power Project io Od ... to 
help overcome power Ihortl,e in tbe 
cutena rqioo of rhe Slation (Uader 
Rule 377) (XIV - U.3.86). 304~. 

I 
! 
! 

NUCLEAB. TEST(S): ! 
Withdra_l or USSR for Unilatera' 1 

Moralorium or Nu Jear T rat (XVU- ! 
lO.4.86), 177. II 

NUCLEAR WEAPON{S) : 

US responao '0 Six Natlonl appeal 011 ' 
Nuclear WeapollS , •• tina (XV1- I) 

9.4.86). 91. 

NURSING HOME(S) : I 
.... oomioa 01 Uorqiil.rt4 Nunllll 

HOtIIft io Delbi (XIV-U.3.86). \' 
J66-7~. 

...... '·Item captioned "A 'ldlJer &lome' 

ant dOor" (xm-21 j.N), 
43-44. 

Privilely owDed HoaP/tala. Nurtin, 
Homes udInteDuve Care Uaf .. in 
Delbl (XUI-27.2.16).. 127. 

NUTRITION LEVEL($) : 

ImproviDI Nutrition oITdbele(XVI-
17.4.86). 100-02. 

NUlritlon .. ia1ellMed pan of Health 
Carc (XVI-2 ... 4.86), 163-64. 

Nutrittoa Len. of Poor a ... Pi lied 
locome Oroup (XIV-.t'.386). 
120.21. 

Nutritiooal Stalul of Vulll.rable 
Groupe ,XVI-U.4.t6), 1".&2. 

NUTRITION PROORAMMB(S) : 

AU«atloai for Spec ... · NaaritfoaPro-
If'IlIIm. in Nonb easltr,a Repon 
(XUJ-27 2.86), 215·16. 

Surve, coo4uc:ced bJ World Baok Jle : 
Nutritloa Protlfllllmel (XUJ-
21.1.86). 141. 

Soney on NutrR.lcna Propacnme ID 
ladia (XVI-11,".I6). 54-S5. 

Uader NouriatlmeD! ~ It, Mal-
Duttitioa (XV -'-4.86). 201-10, 

NYAY A PANCHA'VAT(S): 

Lqa1 _tu. for Lok AdeJatl lad N,IP Pucla.,.,. (XlV-II.3."). 
181--n. 

o 
OAlC TREES : 

Productioa of Sffk FrOftl w.... a.r. 
ad 011 OAK .Tree. (XVlI-l.S.I6). 
137.)8. 

OBITUARY JlEPBRI!NCF.(S) : 

Dealb of Sbrl Alul,. Obo .. (XVr-
21.4.86), ).2. . 

Delltb of Shri 8. V. Dedi, pevn-
'.1.86), J. 

Dc.'h of Sbrl Doonpr Sllllb (XIU-. 
20.2.86), 1'·11 . 

Deach 01 Slid Ful Silllh JI BbHat 



Sltasb JI Dabl.i (XIH-20.2.86), 
IS-17. 

I)qtb of Sbri Kaowar Lal Gupta 
(XIlI-202.86). IS-17. 

Death of Sbrl .MS.K. Sathiyendran 
(XlD-20.1.86), 1S-11. 

Deatb of Sbri Olof Palme, Prime 
Minister of Sweden (XllI-3.3.86), 
)-6. 

Deatb of Sbri Prabodb CbaDdra 
(XIII-20.2.86). 15.17. 

Deatb of Shrl Prafulla Cbandra 
Borooah (XVI-2S.4.86). 1-2. 

OBRA POWER STATION: 

Repair of Obra Power Station Machi-
nes (XIV-I 1.3.86). 186-87. 

OBSCENE LITERATURE: 

Need to ,ate severe meatura to stop 
tbe publicalioo. circulation and 
aale o( oblcene laterature in tbe 
country (Xm·-4.3.86) (Mattrr 
UDder Rule In) 601-60%. 

OCEAN(S) : 

EDcraY from tbe ~aDs (XVII-
30.4.86), 170. 

OCEANOGRAPHY: 

SettiGa up of new 'aboratories for 
CK:eaDorapblc studies (XVII-
7.'-86). 217- 2:8. 

OCEAN REMAINS: 

Elq)lorariotl of Ocean RemaiDs 
(XVII-30.4.86), 8·14. 

OCIllOI : 

AboIiti1»1l of Octroi dvt, (X V 11-
28.4.86). 88. 

Dtmaad for Abobtion of Oc:t roi Duty 
(XVI-ll.3.86). 84. 

OFFICI! IlECORD(S) : 

OoItructioD of records of office of 
ACCOlUllant General Allahabad 
(XIV-7,3,86). 257·S8, 

OP'PIC1A:L LANaUAGE ; 
AGClptaDce of HiDdl by States a.s 

Official Laoguage (XV-2A.SO), 
123. 

Promotion of Official LaGauaaes 
(XUl-S.3.8b), 45. 

P.e of Official Lanluage iD Courts 
(XVl- 1~.4.86) SO·jl. 

DEBATES 

Tardy implementation of constitutional 
provisions in regard to use of 
Hindi as official laDluaae of the 
Union (CA) (XVII-7.S86), 294-
323. 

OFFICIAL SECRET(S) : 

Leakageo( Secret Iaformatiae dm>ugb 
used Siqle Strike Carbon Tapes 
(XVI-9.4.86). 101. 

Smuggllog of Rosearcb Seeret. in 
Science and Technology (XVI-
9.4.86), 187_188. 

OPRCIAL SECRET ACT : 

Action against officers from wbose 
cll'lody c:lasllfied iolortl)8tion 
lemd (XVU-30.4-.86~ 131-32. 

OFFSHORE PLATFORM PllOJECT: 

Offshore Platform Project Under-
tilteD by HiDdultao smpyuct Limi· 

. ted (XVI-l1.4.86), ~37. 

OIL: 

Agreement for import of Oil (XV-
1.486),60. 

Analysis on oil gas reserves (XIV-
11.3.86), 197-98. 

Assessment of addttionat oil and PI 
reserves (XIV-lt.3.86) lOS. 

CODservation of lubricatlogOU (XV-
25.3.86). 126. 

Debotlleneckiol of distillation unita 
of Gujarat RefiDer)' (XVII-
6.S.86). 125-26. 

Demand and Production or Crude 
Oil (XIII-4.J.86). 341. 

Different rates of rDyaltyoD Crw:Je 
Oil to varioul Stetea (Xll1-4.3.i6). 
336. 



OIL: 
Export of Crude oil .ad Import of 

Reioed Oil {XIV-J8.3.86).11-2-4· 

FeaNbility c.f Underground OlJ StoratC 
(XV-8.4.86).224-lS. 

ImPOrt of oil from Iran and Iraq at 
biahor tbaD lbe market price (XIV-
11.3.86). 133·34. 

IlDl'Ort of oil lnetudllll fr DIll Irao. 
Iraq and Ubya (X1I1~ 4.3.86), ~ 
350. 

ICapoor Corumittee 00 coaeervalioo 
of oil (XIIl-4.3.86). 35·38. 

Measures to Iocflue oil Store,_ Cap-
acity (XVI1-29.4 86). 13J·135. 

New oil reserves 10 meet 1f000b io 
cJcrnand of oil (XIV-II.3.M). 
117. " 

OfIi.:er by S"edeo for Deep Water 
0" Productioo TecbooJOIY (XV-
8.4.86). 225. 

011 and Ga. reunea at Gandhar 10 
Cambay (XlV -11.3.86), 48. 

Oil aDd a.. rete"" ia Tripara 
(XUI-25.l86). 215-236. 

Oil ProdattioD from Bombay HJp 
and GujaJat 011 Fields (XI1I-
25.1.86) 132·33. 

on rotcn>_ for Haldia RelDery (XV-
8.4.86), 227. 

Oil reserves io Maaipur (XV-8.4.86). 
28-30. 

Paymenl for Import of oil io 1986-17 
(XJV-JU 86).188. 

Plee.. "ben 011 found (X1Il-
25.2.86), 69-70. 

ProcCSliIll of crude oil (XIV-
18.3.86), 173-74, 

Proisuclioo ud import or crude off 
(XJU-1S.2.86), 1115-86. 

ProductiOD and Import of Crtrde for 
Oillldaeriet (XVIl-29.4.1I6). 10-
12. 

Productioo or crude oil (XVlI-
'!5M), U7, 

P,odoctloa 01 oil from coal (Xvlt-
6.S.U), 102·103. 

PrOlflGlme of ONGC ror OU recovery 
in Seveolh. Plall (XIII-lS.2.86). 
201. 

Purcbasc of Oil from lateroaliooal 
MarkellXV-I.4.B6). 201. 

a .. isioD 
ror 
24748. 

of RCi)'ahy 00 crade 
Gujarat (XV-I.4.86). 

Revision 01 Royall)' 011 Oil b,. Aue.m 
(XV-B.4.86), 274. 

Safel' WUlURi at 011 Wltll loslAlla-
liool (XV-1U.86). IS2·153. 

Self-Jutllciency in ..()il Prodorllon 
(XlII-lS.U6), 8).84. 

Steps laken 10 meet requiremcDt of 
crude la SltVt'fttlJ Five Year Plan 
(XUl-lS.2.86). 88-89. 

Survey of Oil deposits 10 West Benial 
(XV-I.".86), 9·14. 

U S. Trade Minion for Od aod G., 
io ladla (XIJI-2S.2 116). 2n.m. 

OIL AND NATURAL GAS COMMISS-
ION: 

Acquililion of New Tacboo\oiY by 
ONGC for tleppiDl up Oil Pro-
41M:11oD. <XIV-l8.l.86), 21·28. 

Allocalioo 10 ONaC for ail .xplMa· 
boa (XV--I 4.86). 233·3$. 

CbuaerlD, of IUp by ONoe (XVt-
1'-4.86),2IS-'6. 

CODltruction of .. rtb ataliOOl to !Jak. 
uniu of ONoe aad NTPC throuP 
.. tellite (XV-I.4.86J. 14l~). 

EmployillJ loretta Marine EqilKcr', 
llIItead 0( lDd1an Srttiaecrl ID 
ONGC (XVIl-6 '-'6). 17l. 

Enqutry IDto ".II •• ille!l byO.N. 
O.C. WIder R.O. 011 ",,,'or.UoG 
(XIlI-H.M6). 394. 

FormatloD 01 conlOl'tium and.r bydro-
Carboni In6l.a Led .. (XV-IA."). 
17 •• 791 



. Hirin, of oil carriap at hlaher rates 
(XV-1.4.86) 230 

Import of Equipment by O.NG.C. 
(XV--8 4.86). 77.7S. 

Import of equipment for drilllni toy 
ONGC (XV-8.4.86), 123-24. 

Import of Rigs by ONGC due to 
Slippages in supply by BHEL 
{XVI-15.4.86). 36-37. 

In-job ttainiDI of SCfST Employees 
by O.N.G.C. (XV-S.4.86), nO-71. 

Lones suffered by ONGC due to fire 
accidents In 011 weill (XlJI-
25.286), 179·180. 

Oil Drillillg by Oil and Natural 011 
Commission in 1986 (XV-l.4.86), 
140-42. 

Openin, of Relional office of ONGC 
al J{akinada or Rajmandry (XV-
1.4.86), 93. 

Privalisation of Oversea" Supply 
Venels by ONGC (XV-8.U6), 

16~-70. 

Profit. to O.N.G C. on account of 
increale in price of Petroleum 
and Petroleum Products 0011-
25.2.86). 173-78. 

Programme of ONGC for Oil recovery 
in Seventh Plu (XIIl-25.2.86). 
201. 

Purchase of belicOPterl by O.N.G C. 
(XIIl-25.2.86), 145-146. 

Pure hale of rill from BUEL by 
ONGC (XV-S.4.86). 125. 

Recruitment of. local people by ONGC 
I' SibSillar (XIV-18.3.86). 93. 
Recruitment of lo;al people by ONGC 

in E.~tcrn Resion ~XIV -11.:t.86). 
2OS-09. 

Recruitment of local people of Assam 
in ONGC Projects (XV-S.4.S6), 
104-105. 

Regional/Administrative offices of 
ONGC al ThaQjavur (XV-
8.4.86), 98.99. 

IlCiularlsation or 1:ootinlent employees 
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by O,N.G.C at Sib .... r· (XV-
l.486),56. 

Representation of SC/ST on tbe 
Board of DirectOR of O.N.G.C. 
(XIII-2S.2.S6), 193-194. 

Selection of Marad (MaharalbUa) 
as Alternate Supply Base by ONGC 
(XIII-4.3.86),481. 

Setback in Acquisition of Off shore 
Platforms by ONGC (XVI-
14.S.86), 143-44. 

Setting up of Co-,cneretion Plants by 
Oil Ind Natnral Oas Commission 
(XIV-18.3.86), 39. 

U,e ot Westland HelicopteR by 
ONGC {XVll-29.4.86), 89. 

Variatioll ill Rate of Gu Sapplied by 
ONGC (XV-25.3.1!6), 183-84. 

OIL CARRIAGE: 

Hirial of oi' carriase at higher rat .. 
(XV-1.4.86),230. 

OIL COMPANY(IES) : 

Augmentation or sborlage capacity of 
Public Sector Oil Companies in 
Oriua (XIV-18.3.86), 125·121. 

Incrnse in cost LPG Phase III Mar-
k,tina Projects (XVII-19.4.86), 
295. 

OIL CORPORATlON(S); 

Policy reg. LPG Distribution Aaell-
des In Oil Corporations (XV-
8.4.86), 214-IS. 

OIL DEPOSITS: 

Oil Deposits in West Benpl (XIV-
]8.3,86), 138. 

OILSEEDS DIRECTORATE: 

Misbandin, of Funds ill leAR's 011-
seeds Directorale (XIV-I0.3.&6). 
72. 

OIL DRILLING : 

Aareement witb U.S.S.R. for driliiDI 
in Cambay and CIUvery basiD 
(XIII-2S.2 86). 120-121. 



1)claill of Rip Deployed ·tor Drillir, 
tXIU-25.2.86}. 1240IU. 

Drilliaa Equipment lJUGftotd from 
.USA,(XV--U·.86) 204-lOS. 

HlriDa of drillina ships for otr-sbor~ 
~Iioaln ADdamu uel Nita-
bar laland (XV-l.4.86),2lt--30. 

I nduetioo of r oreian experts iD drillinl 
apera"". at BodRl in 24-pa .... r.s 
(West Bcn,al <XIV-,JI.3.86), 
100. 

lacta!latioo of Platfonn 10 Bay of 
Beataloo Aadbra Pradeab Coalt 
(XVII-29.4..16), 2-40-41. 

on drl1fibl .t Klribluru kIT,HI Oil ' 
WeUaOCV-J.4.S6), 103. 

on drilliDg ., Tad Path in Krilhaa 
God .... ri a.siB (A.P.) (XV-
8.4.86), 139. 

0,1 Drillin. by Oil and Nalural Gil 
ComlJ)iuion in J986 XV - 1.4.16), 
140-42. 

011 drllliDa by USSR in WestBenpI 
Hlmalayao Footbill.' .nd Dbanair! 
Valley (XV-1.4.!6). 216-17. 

Oil dril!iat in Gujuat (XV-1.4.86), 
243-44, 

on drilli., in lebaebat area. Gujaral 
(XIV-ll.3.86), 111·12. 

Oil drmin, Dear Dral .......... o, Am-
dhra Pradelb (XVII-~.S.86), 

S3.S4. 

POIIUlloD eaund by Drillf... Opera-
tionl IXVIl-294.81). 315.316. 

Protress of DrllliQ, OperatIons kri-
shna Godavari Bum (XlV-
Ii .3.&Gl. 222. 

SUlpension of drillio. In .Eutem 
Zone IXlV-IB.3 8). 49. 

UtiliaiJIa bead or Bbimunipalfl.J .. ell 
at Modl·t aad relene or lJblmuni. 
palli·n (XV-JA.86), 223-24. 

OIL EXPLORATION: 

A,,-eaDe'Dt wllb Foreip PtrtDt for 
Otl Exptwadoo 'Exploit.tiaft or 
Oil Jl)epolitl (X'V11_6.'.86). 
242. 

A.~t with Cue. fot pu ..... 
of oM drllJiq fClGipate. (XV-
1.4.86). 205.()6. 

Allocation for 
Sixlb Plao 
36. 

Oil ExpforaUoa la 
(XV -2"',86), :w-

Alloeatioft for oil Esploratloo ia 
Sewnth Piau (XlV-I-LU6). J9C). 
91. 

Allocatio.o to ONGC for oil uplora. 
cloa (XlV-U.86), 233-
3.5. 

Amouat tlaYm.rted fCll' oH eaplota&joo J 

In (XIV--18.3.S6). 204, ' 

Dene6te 001 of ooatracts Ii.... to 
foftlp compaatafor 011 ""'ora-
tloo tX1V-II.3.16), 11. 

Collaboration by Norway 111 Oil Ba. 
plorat1oa(XV-25.3.16), S6-". 

Contract liven for Oil Bap!oration i. 
Purl, Cuttack aa' BaIaJor. Dill-
riet, 0( Orilla (XV-I ..... ). J6f.. 
70. 

DrilliDi or weill In OodavarUCdabu 
Balin (XV-1.4.86), 212-13, 

Enqwry 11110 weUa drilled by ONGC 
under K.G. 011 caploradOll (XIJI-
4.3.86), 394. 

EApeediture oa uploradoB of miDeraJ 
oil (X.HI-4.3.86), Sl4. 

ExplotatiOli in 41"1* ...... by Will 
Germ ... firm Q(lV-II.l .• ). 210. 

Extension of li~ to forelp CfttPAo 
nin for &Iv"" bids lor Ott. explor-
anoa la 27 oIf-Shorc 81oet~Vn-
29-A.86} 1"'296. 

Poreiao cotllbonatiOD ill Ott Explora. 
lioa (XIV -11.3.86). t.O. 

Ffal! Jeaden for 011 EXIIlora,lott la 
West Benpl lXV~8.4.86), 172-73. 

Import of c:ornpldera for oil .. plot •• 
boo (XL" -11 .3.86), '29.3G. 

J~t veolure oaaU MPl«atioa 00 
lbe basis or Third bkS (XUl-
4,3.86), .... 



Joint venture witb VietDU'l on Oil 
Exploration (XVII-29486), 165. 
66. 

Oil Drilling, Exploration and layln, 
Oil Pipelines (XJV-1I.3.86), 
161. 

Oil Ellplora'ion in B.bar(XIV-
18.3.86),111·12. 

Oil ExplOf8ticn iD Korala (XIII-
25.2.86), 198. 

Oil Explol'lltioo.in Keraladnri.., Sixth 
Plan (XV-25.3.S6), 129. 

Oil exploration In Madbya Pradesh 
(XVII-;d.86), 124:-25. 

Oil exploration in Mabanadi off .. bore 
] .4.86), 273·74. 

Oil ElCploration in Orissa (XIV-
11.3.86), 70-71. 

Oil Exploration in Rajasthan (XVIl-
6.5.86), 10.11; 191·92. 

Oil E'ploratioo in Saurubtra (XV-
25.3.86), 154. 

011 exploration in Saurashtra by for· 
elln companies (XV -8.4.86). 44-
45. 

Oil Exploration in U.P. (XIII-
4.3.86), 495. 

Oil Exploration in West BeDpl 
(XIlI-25.2.86), 127·128. 

Oil Ellplor8tUmon WesterD Coast 
(XV -25.3.86).47. 

Participation iD Oil Exploration by 
Forelln Countries (Xm-2S. 2. 86), 
171·72. 

Providin, jobs to Ioc:al people at oil 
wells (XV-1.4.86). 212. 

Removal of Bouleaecka in Oil Explo-
radon (XlU-4.3.86). 570·571. 

RepercuWoa of D"ay in Tbird Bid 
on oil Exploration PrOllramme 
(XV -14.86),201.02. 

Setl1 ... qpof Oft Exploration Ad.visory 
Committee (XHl-4 3 86), 407. 

Survey for 011 ;ElCploratioo ill b;u· 
tbaD (XV-1S.3.86),96.S7. 
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Targets for Oit'Exploratton aDd 
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(XV-l.4.86). 270. 

latroductioa 01 retention pri~. fot 
Oil Reliaeriea (XV-S.4.86), 224. 
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Jnlurance Scheme (XVII-S.'.86), 
185-87. 

Lakllu In an Opium F8C1or)' .nd 
gowtb of GaDdestine Opium F&mII 
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Banspaal-Jakbapura rail Iioe In Orissa 
(XVI-IO.4,8S), rllI·19. 

Bio-Gas P;anl9 in Orissa (XV-
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Demaad for more Ecfible Oil by 
GoverAlDOn! of Orissa 0'111-
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6.5.86). 236-37. 

Expansion of Nadapuram Telephone 
bebenle in Calicut District (XV-
8 4.~6), 119-90. 

Eliploitatioo of Minerai. io Orissa 
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162-64. 

HUDCO ASlis/ante to Orissa (XV-
31.3 86), 340..1. 

lTDC Hotels in Orissa 
l7.3.S6), 142-43. 

ImplcmelJtotioD of Pilot project on 
Computer Education in Sl;bools of 
Orissa (XVI-l 0.4. 86). 60-74. 

Implementatioo oC Projects for Genera. 
tion of Eleclr!cty 10 Orisaa (XVJ-
15.4.86),232.37. 



Implcmentation of Sclf-c:lIploYmllDt 
Schemcs in Orissa (XIV-17.386). 
96-97. 

ImP.Qtt of Nitroaen StORie Tanka for 
Cross-Brudio. Pro,r~mme io 
Orjua (XV-31.3.116). 229. 

lacruse in Allal:atiOliof Wheat 10 
Orissa (XIV-7.3.86'). 44. 

lacreue in Cost of Alumioa and 
01 Estimate of.AlumioilHD Complex 
in Orissa (XVII-28.4.86). 38-.)9. 

IDduatrial PFOIfcU of Orissa (XIV--
11.186), 235. 

Inlabd Water TranJporl projecl ror 
Oriua doriog Seventb Plan (XVI-
24.4.86), 149·50. 

IDAtallatioD of Mobile Telcpbonc Ell' 
cb._s In Ori ... (XVIl-6.S.86J, 
14J...4S. 

It'flilOlioos nm by Foreiln Millions 
ill Orisaa (XVI.· IU.86), 193. 

10leafat~d Rural Ocwlor.mot Project. 
in Oritsa (XIV-14 3.86). 229-30. 

10tn~c1uctioo of Local Trains in 
Orissa (XV.J-IO 4."), 2)1.32. 

Investment by Slale Benk of Iodia 
for development or iodu...-itl in 
Orissa (XVI-2S.486), 161. 

lrrIgatiOu poteatial, ill OriNa ~XV-
27.),86). 121·2. 

Jute Milta in Orissa (Xl V-7.l.86), 
257. 

IC,V.C. Centre in Bbanjanl,ar. Orits. 
(XIV····IO.3.!6) 1 ;7. 

Keodri),1 Schools in Orissa (XV--
3 .3.86)., W. 

ICendriva Vldyalaya Buildltll1lt ICburd. 
Road Orilla (XV-.J 4.86). 66. 

Xhadl and vm. Industries _ up in 
Orissa (XVII-19.4.16). 65. 

. Ittftlli Vity.D lCendrl, Bunj a Dip, 
(XVT -214.86). 79.81: 

LPG cooaHDera.'1Id real.. OUt/.ClI in 
OrilM (XV-I.4,86>.,246.S6, 

LPG colllltctions iaOriUII:.(XVII-
29.4.86), 201. 

LPG ConuctiCJtJ ia TOhi ia .om. 
(XIV - 11.3.86).215·1(;. 

LieeMel of cOIItr.ctora;o Ori... ror 
.odl", ,.bar abroad (XlV-
17.3.86). ~1. 

LimelfODC deposits la Oriua. Bjllar 
.nd Madhya Pra4eeh (XVJ-
21.4.86) •. 86·89. 

U.k· ROId:fla Ra.l,reu io QrJ .. 
(XVI-.. ll.4.86). 21"'15. 

Linina KeoDjbartuhwltb V.yudooa 
Stmc:e (XVl-24.4.86l, m·JO. 

Linkiasor .ub·d.i~itioaat headQuatten 
oJ Dittrlcl Sambalpar(OriIIa) witlt 
District Hcadqu,.... (XDl-
4.3.86). 459. 

Low;." ..... ,b1 Coannerci.1 "ab 
In Orim (XVJ-lS.4.86l. 12141. 

M,'." •• aceofbi.toriBl temp_ IJs 
OrilSa (XVI-24 .... 86). 99-188 .. 

Micro pr.;.cu for wei,..,. oIldb1. ill 
Ort .. (XVI-.23.4.86),Jo...GI. 

Mj~ppropriallOD of flUIds for retiet 
won. 1.11 Ori ... (XV--3J.U6). 353-
4. 

Model School. aad Central SChooIa 
in Orissl (XV-3.".86). 391. 

Multi ICceu Rural R.dio Scbemc In 
Omsa (XV--·1.4.86).21677~ 

Narrow G.ute Uoet .. ~....,.poai 
(Ma),urbbaDj Dlan.) NauPAra· 
GUDUJ)Uf (Ci.ojn)Datt.) .o.t.a 
(XIV 20.3.86). 147. 

New Joduatrics II) Off •• (XIV-
lU 86). 169. 

New RaIl LiDn 18 Or ... · duriD, 
Seventh PI.n (XVI-24 4.86). 210-11 

New rat,.,. It au ia O'WI (XllI--
6.3.86). m.u. 
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Orisu for flood dore, .. 'inl network 
(XIV--13.3.86), 105-6. 

New TV centres in Odlsa (XIV-
10.3.86), 293-94. 

New T.V. Centres In Orissa (XV-
24.3.86), 24·26. 

Number of SCjST families benefited 
in Odna (XVIl-30. 4. 86) , 187. 

Office of HUDCO and NBO in Orissa 
(XVI-21.4.86), 175. 

Oil Exploration in Ori.,. (XIV-
11.3.86), 70-71. 

Openlnll of Bank brancbes in 
Ori.a in Scnnth P·lan (Xln-
21.2.86), 266-67. 

Openin. of branches of Uniou Bank 
of India in Orissa lXIV-14.3.86), 
244-45. 

OpcniDI of brancbe. of United Com 
mercial Bank in Orissa (XVI-
11.4.86). 263-64. 

Openinll of branches of State Bank of 
India in Pbulbani district (Oriua) 
(XV - 44.86). 87. 

Opeoi81 of New PO" Offices in Orissa 
(XIV--11.3.86),164-65. 

OpeniDI of New Post Offices in Rural 
Areal of Orissa (XVU-29.4 86), 
72·7), 

Opening of new ttlephone e,llcbaDles 
in Ori .. a (XIll-4.3.86), 551-5.52. 

Openinl of New Telepbone Excbanllea, 
Post Offices and Tele&rapb Offices 
,n Or iSla (XV-25.3.86), 59-61. 

Opcnina of new Textile Mill, in Orissa 
(XVI-Il.4.86), 272-73. 

Open;n, of petrol pumps in Keo.ojhar 
dlltrlct (Ori5$a) IXVII-'-6.S.86). 
238·39. 

Openin, of POit Offices and Sub-Posl 
Office, in Kalaband District of 
Orissa (XV-8.4.86), 74. 

Opening of Post Offices, Sub· Post 
Offices and Braoch Poet Offices in 
Orina (XV-8.4.86), 75. 

Openina of PubHc Call Offices and 
Brancb POlt Office. in Ofllas 
(XIII-4.3.86), 565. 

Opening of Sub-Divisional Office 
(Te/ephonn) at Bbawani Patna, 
District Kalabandi (XIV -11.3.86), 
54.58. 

Openin, or abolisbinl of pastenger-
baits in Orissa in South Eastern 
Ral/yway (XVI-IO.4.86), 50. 

Ordnance Factory in Orissa aod 
otber States (XIV-12.3.86J, JJ6-17. 

i'Orissa" al a special catqory Slat. 
(XIJI-5.3.86), 90-91. 

Orissa OovernlDCDl'a demand for 
additional funda for Primary Educa-
tion ctc. (XVI-I0.4.86), ]65. 

Orissa's Irri,ation Projects awaitin, 
clearance (XIV-13.3.86), 55-56. 

Orissa', power requirement (XIII-
25.2.86), 5-8. 

Orissa students participatiDg in 
National Talcnt Searcb Contelt 
(XVI -24.4.86), 184. 

Over Bridge at Randla near Baluore 
district (Orissa) (XVI-24.4.86), 
70. 

Pa~r Mills in Orissa (XV-l.4.86,~ 
114-15. 

Performance of Oriua on Family 
Planning (XIII-27.2.86). 188. 

Pelro-Chemical Project In Orissa 
(XV -25.3.86), 212-213. 

Places linked with S.T.D. in and 
out~lde Orissa (XVIJ-29.4.86), 202-
203. 

Postal Ol\"ision at Kalabandi, Oriasa 
(XIV -11.3.86), 194, 

Problems in Implementation of Land 
Acquistion (Amendment) Act, 1984 
to Orissa State (XV-7.4.86), 28-
30. 

Production of Coconut seedlin8 in 
Orissa lXV-7.4.86}.202-03. 

dfoduction of Fisb from Inland Water 
in Qrisas (XV-31.3.86). 3)4.5. 



ProfitTlost ioPubHe Sector UDdertak-
iop in OrlUi (XV -1.4.16). <40-42. 

Proveu of vn uoit Hlratud Hydro-
Elec:lric Project in Or~ (XV-
8.4.86). 255. 

PromotIon of Narinil Fisberics in 
Orissa (XIV-)7.).86). 19!-94. 

Proposal (or a bridgeovu river 
Mabacanda on 90udl Kiabta 
Road in Ori"a (XVt-'O.4.86), 217, 

Proposalt 'or worts to betaken up 011 
l'Iational H1a11way in Oripe (XVI-
lO.4.8(». 221-22. 

Proposall from Orissa for Pollution 
AileUment Labotatory (XIV-
19.3.86), 114-15. 

ProPosa' from Oris58 10 Increase 
Royally on Coal {XVl~I:.4.86). 
281_82. 

Purchase or Paddy t>y FCl in Oriua 
(XIV-14)3.116), 16()'61. 

llailway Proirets to Ori5sa cle.red by 
Plannin, CommiliiOll (XVI-
23.4.36). 1.15·12 ... 

Itt_ioDal PlaDt Resource Centre in 
Ori~ (XV-l.486). 248.49. 

Rehabilitation of Tribal Bonded 
Labo:.r in Oria~. (XlIl-.... 3.86l. 
265. 

Itelease of fundi for road. and bridta 
uude; inler·St.1 e or economic 
im.I'or!ance ICbcmc in Or;151 (XV-
27.3.86). 125. 

Retrenchment of Non.formal Educ.-
lion Teachers in OrilY (XVI-
24.4.86l. 226-27. I 

R.eViaiOD in rale or Ro)alty on Coal 1\ 

io Orilla tXV1-·15.4.86). 229-30. 

Revival of lick Unitll in Oris .. (XIV_. 
18.3.86). III. 

)load over brtd" a" Balaaorc III 
OriJ1,a (XVI-I0.486). 213-24 

ROCket Launcblns Centre 10 Ori.,. 
(XV-2..4.86). J2 -ll. 

loeket TntiOJ Ran,e .t Beliapal 
(OriS.a), (XUt-H.S6), U4.l$. 

I 

R'urat'BMilftrhl Orilta(XfV-'14.3.86>, 
127-2B. 

Itum Electrification . ProtnmlH. 
KalebaDdt. art... (XlV";"II.3.86). 
It(). 

Ru.hib',a [Commlnd AM Develop-
mellt Scharle tXUJ-·6.3·1!6), 61-62. 

8m Pacftlffa m Ori... (XVII-
2904.86), 137·138. 

STi/SCe or Ott... beoti6tt'd under 
Vlnoul tchcmel (XV - 2.4.86), 78-80 

Sale or CbUdrcD ia Oriieil (XVH- .. 
6.5.86\, 31. 

SCareity or drilll\ltI. .ater 'e Orilla 
(XIV-17 .3.86).148-49. 

sdtenift aDder IDUWra.1d W'-'bed 
Mao8Prneftl lD ~tClmleot. Ir ... in 
Orl_ (XV- 24.3.86), 2OJ~201. 

Sc:ttitia up of AlR StaUoa. ill Oriua 
(Xtv-tO.l86).2C4-4S. 

Senln. UP o( ao Alom.le EDefJyecla-
btfttUrient III Orina (XV1T.JO.4.!I6). 
aNy. 

Se""" up a Bench or OriSBa HiP 
C~ at Berbampur{XVf-tM.86). 
5·9. 

Settmw up of Central PubHt Sector 
PtojeeU In Botaorn _ad Pbu'banl 
Pilrriet. In Ori,s. (XlV--J8.l86). 
87. 

Settiq 111) .. C'heffie C1Ii'ame Planf at 
Brabmanlpal . hi Cutt,ct, Ort ... 
(X V 7 ·U6'I . 221) 

. S~ift' up or ISItOCrf Orlntcd Unh. 
i& Orbu {XV-4.4.86,. 202. 

SC'ttia. up or DeW rollerftoW mllIl in 
011 ••• (XIV-14.l 16),14$.46. 

Setf'" up of oil fermi ... 1 at Paradetp 
pUII-·· lS.2.86), 3~·35. 

Setlm, UJI of PiIlMDt .alSeYitanium 
Dl(Il~1de Plaot at 01'11.. ,XVII-
19.4.86). 206-107. 

lead., . ill> of TV Sllldloin Orilla 
(XV -11.3.86),24""'. 

SbIniq OfPlood F~1If Divlq., 



ft.om :aMla Orissa lXIV-20.3.86}. 
84-85. 

Small Industrial UJrits setup by bill 
House iD Back .... rd Areas of Orilia 
(XUI-4.3.86), 415-16. 

Social forestry in Tribal Areas of 
Orissa (XVl-9.4 86), 60-61. 

Sogiel .fo~estry pr.Q&ramm~s in Orissa 
(XVll-lO.4.86). 80. 
(XVIl-7.5.86). 75·76. 

Special C.:otral Asai'taoce to tribal 
lamille. io Orissa (XV-:Z.4.86).45. 

Sleps to improvc Tel.pb~s Dial 
1000 in Bbubancshwar (Xlll-
25.2.8(», J62·6J. 

ilvdy COlldw:tcd by Jad/an Cbamber 
of COllllDcrce on Fioaoce lor lndus. 
try iD Orlsaa (XVI-14.4.86), 39-40. 

Subsidiscd foodgrarioa in rural/amilies 
iu Oriasa (XV- 21 3.86), .99. 

Sua.r Faclories io Cooperative Sector 
Nayalarb and Badomba (XIII-
28 2 86). 127·30. 

SUll8estion to havc offices of Chid 
EOllineers in Orissa' (XV - 3.4.86). 
183·84. 

Suner Thermal Power Station at Tal· 
cMr io Orissa with world bank 
assistance (XIV -11 3.86), 148. 

Supply of foodguios 10 drouabt 
affected di.tricis of Orw. (XlIl·-
43.86). 183·89. 

Supply orPalmo1ejnand rapeseed 
oil.to Orina {XV-.21.3.86). 39,.41. 

Supply of Power from Madbya Pradc·b 
AOllhra Pradesh and Faraka to 
orissa (XIV -11.3.86). 166-67. 

SUJlply of Rice and Wbeat 10 Orissa 
for Public ·DiJtnbu·ion System 
(XIV-14.3.!l6). 34. 

Supply of Wheat to Orlasa under 
NREP (XVU-28.4.86). )60·61. 

Survey of RaJl Links in Orilsa (XVI-
(10.4.16), 216·17. 

t~opc Coaoec&iollS io" Orjasa 
(XV-l.4.86). U5·22. 

Telephone s,)'stem io Ori"a 
Tclcp~oc Corporation 
1.4.80),2H·45. 

36l 

nndcr 
(XV-

Thakuraoi.IroD Ore Mines In Kban-
jbar diatnct, OrllH (XVIl-28.4.86) 
96. 

Tbeft of aJack Marblc Garuda from 
a Orissa Temple (XVI-24.4.86), 
228-29. 

Total requirement and tar,e' &od 
tOI auamenuD& Po ... er io Orilla 
(XIll-4.3.86),458·59. 

Va,dQoot lerv~. io Oriasa (XV-
3.4.86). 85-86. 

Voluolary Or,anisations eopged ill 
. servlO, Leprosy pallenlS in Orisaa 

(XV-3.4.86), 161·63. 

World Bank Assistance for projecu in 
Orissa (XV -21.3.86), 86-87. 

pEB.·4.TES 

Demand for more funds for construc-
tioll of houses . for tribal families 
displactd due to Daodak.rnaya 
Project in Koraput (Orissa) (lJnder 
Rule 377) (XVII-lOA 86), 250·51. 

Maintenaocc, Protection aod renova.. 
lioo of Konark. Bhubaneswar. Puri 
aod olher temples of lodia's CUllu-
ral heWage in Orissa (Under Rule 
377) (XIV-19 3.86). 285·86). 

~ccssary meuures needed to avoid 
conflict between Ibe boat owners 
aod 6~hermen of Orissa and Apdhea 
Pradesh (Uoder Rulc 377) tXUI-
6.3.86). 236-37. 

Need for arrangln, adequllle supplies 
of coal to industries aod small 
scale UDiu in Orissa (Under Rule 
377) (XUI-25.2.86), 360. 

Need for completion of inter·Stato 
Durllapur·JamUlcdpur 400 K V Iino 
10 meet pow~r requircmeols of 
Orh.. \Undcr Rul~377) (XVIl-
29.4.86), 335. 

Need for financial assistance to Orissa 
Go\ernment for bUYiD8 adeQuato 
Dumber of jeep mounted rilS for 
aalipa-ali'ccted arca~ (Under Rul, 
377) (XVJI-B.5.86), 23. 



Demand for moaautd to preveal poilu. 
noD of air aDd _ter at Brajaraj-
naau aad Ta!cber in 0rI$Ia (OJld~r 
Ilule 377) (XVlI-29.4.86), 333. 

Demand for atoppaae of Nilschal. and 
New Nilacba! Exprell traint at 
Jaipur-Keonbar Road Station In 
Orissa. (Uader Rule 377) tXVII-
29.4.86), 332-3.:. 

Noed for opeainl an ITI school of 
Damanjodi. Orissa to traia Schedu-
led CasslesjS.!bedulcd Tribes and 
other candidate. for absorpliOll in 
the proposed National Aluminium 
Company Proj~t (U.der Rule 317) 
(XV-3.4.86) 261-62. 

Need to abolish contract syllem in 
Chromite mines is Orissa (Under 
Rule 317) (XVI-9.4.86). 224-75. 

Need 10 declare 18 .pecies of birds 
in Orissa as endangered .pecies to 
&ave them from elltinction (Under 
Ru~ 377J (XITl-6.J.86), 2l3-39. 

Need 10 declare Kalahaodi diatrict of 
Orissa as a 'No Industry District' 
(Under Rule 317) <XVII-7.586), 
327-28. 

Need to alabUsh a cbain of Coast 
Guard Stalions all alona the 200 
miles of ~ coast of Oritsa (Under 
Rule 377) (XV-17.3.S6/. 226-27. 

Need fO explore fe.sibilhy of ef1~b1i· 
shinS Nocl.:ar POWCf Projecl in 
Orill. to belp overcome power 
short ale in tbe eastern rcaion of lhe 
State (Under Rule 377) O([V .. -
13.3.86). 3IM·lOS. 

Need to aivc early clearance to the 
proposal for the .scuina up or a 
Cement plutat Jaipur in Orl •• 
(Uoder Rule 377) (XVJ-2H.86). 
228·29. 

Weed to .... at e.rly clearanee to the 
lUoer tbermal Power project pro· 
pOl"d to tel up a' Talcher ill Orl"a 
{UDder Rule 317) (XVII-7.'.86), 
329-30. 

Need '0 iucreaH tbe monthl, and 
qaartcr1y quota of K"OHDe oil to 

OrJua {Under Ru1e37'1) (XIV-
11.3.86), 261. 

Need. to provide direct rail link between 
_Cern part of Ori ... and Bhuhanc 
.hwar by introdudna Mabanadl 
E"press (UDder Ru'e 317) (XVI-
9 :4.116). 222; 

Need 10 retain Ihe Advance Flood 
Forecatlin, Dlvlsioo ,. Boria Oris .. 
(Under Rule 317) (XVU-7.S.86). 
328. 

Need to set up the propoted sleel 
plant at Daitari in Ori_ (M.tter 
UDder Rule 377) (XVIJ-6 . .5.86), 
2?~. 

Need to take nec:eSllary mea~Ules to 
conuol tbe 1Joods in MaJw8ll1 buill 
in lhe dlttrlct" of Cullack and 
Purl (Under Rul" m) (XIV-
J2.3.86). 210. 

Ufltnt sleps needed Co protect tbe 
Imtorlc fori .C Kburda. OriN. aDd 
Co i"ue .cOlD~r.ti" postalSlamp 
In memory of ",.i Rejauru" and 
"Buxl Ja,bandhu" (Under Rule 
377) (XIII-16.2.86). 292. 

ORISSA COAST CANAL: 

lDclusiOl) of OrilSa Coa~t Canal in 
Seve.olh Plan (XV-27.Uo), 71. 

OIUSSA FLOOD CONTROL: 

World Bdk Aid ror Orill.·, Flood 
COI)lrol ~bcmes (X V I-J7 .... 86). 
107. 

OIUSSA MAR.ITIME AND CHILJKA 
AREA DEVELOPMENT COR.PORA 
TION: 

Financial At,i$lance 10 Orl.sa Maril im8 
and Cblllka Arca Dn'ClopCDe1lt 
CorporatioD .Lld. for bracklall water 
Prawo arilure (XVJl-'.5.S6). 170 

ORISSA SAND COMPLE.X : 

Completion of OriUa S.nd. C.omplu 
Pro}«1 (XIV--J9.1.86). 4'-46. 

ORIY A lINGUISTIC MJNOaITY(IES)~ 

Need to direct 1M St.IC Oownt_~ 
of Bihar to ItOP 4tlCrilldDatloa 
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lIIias! Odya Linguistic minorities 
iD Slnahbhul1l districi of Blbar 
(UDder Rule 377) (XV-2S.3.86). 
301-02. 

ORIYA SONG(S): 

Teleea,t of Ori),a Sonp;n Cbitramala 
(XV-24.3.86). 257-59 .. 

ORKA Y SILK AND RELIANCE INDU-
STRIES MI.: 
Raids conducled on office and Rea;den-

ttal Premises of Mao,comeDt of 
Orkay SHk and Reliance Indusiries 
Bombay (Xlii - 21.2.86). 174-75. 

ORTHOPAEDIC SURGEON\S) : 

POltllll of Orrhopead.c SurleollJ aft~r 
traloinl from Commonwealth Medi-
cal F.llowsbip (XVl-17.4.86),58. 

OVERBRIDGES : 

Construction of over bridges at Rajen-
dra Nagu. Yarpur and Cbikhora 
(Patna Bihar) (XVI-24.4.86). 188. 

Construction or railway over-bridges in 
Madbya Pradesh (XVI-24.4.86). 
117. 

Over Bridge al Randia near Bala~ore 
district (OrISsa) (XVI-24·4.86). 70. 

Over or Under Bridge al Railway 
Crossin, near Okbla Railway Sta· 
tion (XVI-Z4.4.86), 57. 

ROAd Over Bridge lIear Gudivada 
Rail"ay Statioo on V,jayawada 
Macbllipatoam line (A.P.) (XVI-
24.4.86). 79-80. 

OVERSE~ COMMUNICATION 
SERVICE: 
Statement R.: Formation of a Cor· 

pora.lon (or Bombay and De bi 
T.lephone SY'tems and anolh~r 
CorpOration for Oversea. CommunI-
cation Service (XIV-II.3.S'»), 
252-55. 

p 

P.T.A. 
Licerlce lor P.t.A. to PICUP(Xvtl-

6.5.86>. 71-'9. 

LIcence for production of p.r.A.lo 
MIs. Reliance Indusrries Limited, 
(XVII-29.4.86), J66-169. 

Viable policy over future use of PTA 
(XVlI-6 S 86). 133. 

PAAN: 

Need to cODsider the policy of levyill8 
e_cisc duty on articles ofma •• 
consumption like 'Paan' and 
ciarettes and 10 slreamliDCI the 
procedure regarding grant of 
clearaDc: to new brands of cigre-
Ites (Under Rule J77}(XV-2S.3.86), 
298-99. 

P-\CE MAKER: 

Manufacturing of Pace Maker in tbe 
Country (XV-27.5.86). 112-13. 

PACKAGING MATERIAL(S) : 

Import dUly on flexible packaging 
malerial for packing a!lm-based 
products (XVI-2S 4.86), 77-78. 

PADDY: 

Construction of godOWDS for paddy 
in Vidarbba Region (Mabarasbtra) 
(XV -2J.3.~6). 101.102. 

Damago caused. to paddy by 'Salfloia, 
(Arrlcan Payal) in Kultanad 
(Kerala) (XVI--21.4.86), 271_72. 

Damage 10 paddy due 10 inadequate 
storage facilllY in Amalapuram 
Razo!u Mumdivram in A.P. (XVI-
11.486). 229-31. 

Demand of farmers of Tamil Notdu 
for Higber Price for Paddy (XVII-
5.S.86). 7S. 

Distress sale of Peddy in Andbra 
Prad~sh (XIV·-7.3 86). 261-63. 

Lones suffored by State GovCfnment 
in procurement of Daddy at support 
price (XIV -14.3.86),94, 

Low Productivity of Paddy in Hill 
Areas (XVU-5.5.86). 4-9. 

Paddy cultivation in Oiara area oC 
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21.2.86), 175·76. 

IDftltntion 1010 ladia .10lIl IAdo-PeIt 
border IXfll-5.3.86), ".74. 
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lrnplcme,nlallon of Palekar Award In 
Delhi O'V11-5.5.86). 114-15. 
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2.5.86), 289. 

Annual Accounts etc. of IDdilln IDSti. 
tute of TechoololY. Kaopur. for 
1984-85 (XIll-27 2.86).271. 
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Annuat ACCOllDls of and Review on 
Ihe Annual Accollnts and the Audit 
Report of tbe Kandla Port Trust 
for 1984·85 (XIV - 13,3.86), 293. 
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17.4 86), 229. 

ADn.-' A~ountl of Vi.VIi·Bharltl. 
Sanlintketao for 19a4'!!S aDd .. ate· 
~n' for de'a, in layi"' lbete 
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R.view 00 lbe worlciDJ 01 Nhava. 
Sheva Port Trust for 198 .... 1" (XlH-
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Rnie ... 00 lbe worldlll of P.rad", 
Port Tram fer 19J4.1I' (XlII-
20.286). 11. 

Annual AdIQ1Dlttr!ltlve Ilepon alld 
R.:ovf(,,· Oil fbI; "·(l.~kln.or eacb .. 1'" 
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Annual Reporl aDd Account of Ihe 
Employees PrOVident Fund ol'1ani. 
sat:oo for 1984-8$ (XII 1-4 3.86). 
S86. 

Aooual Report lind Annual Accounts 
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and Siddha for 1984·85 (XV If-
5.5.86), 274-7S. 

Annual Report, Annual Accounls and 
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'Iytna rIMae papers (XIV --7.'3.16). 
271. 

Annni ll"port lOd ,eview08 tbe 
wort"'- cft'he Burn SlHdud Com-
paDY Lht. for 1984-85 (XI1l-
4.3.86), ~J. 

Annual Report an;) Re';!ew 00 tbe 
worttq of Calculta Dock .. abour 
Boanl for 1984-85 anJ statemem (or 
dclay in 'IYIO,ltJcae ~pett (XIV -
20,) 80,. l79-ijO. 

Anoual Raport and Reyh:w on tbe 
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A5IIonlOtion for 1984.85 w~h 

Anditf'd Accounts (XVIT-30A.86), 
144-45. 
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270. 

A.nual R.eport AnDual Account. and 
review on the . workiDi at POSt 
ar_dllate Iastilute of Medical 
Eduulion aDd RClearch, Cbandigarb 
for ln4·8S (XVI-I? 4.86),226-27. 

A.uual Aeport and review on tbe 
wor"IOI o( Power Engineers Train. 
ina Scx;iety, New Delbi. ror 1984.85 
and atarement for delay in laying 
these papers (XVII - 29.4.86), 
322. 

Annual Report and review OR tbe 
"«klut of PrOCHsed Food, Export 
Promoti\lll Council, New Delbi for 
]984-85 and atatement for delay in 
I_,ing tbese papelS (XIV-14.3.86). 
282. 

Annual Report and remw on tbe 
workin, of Repatriates Cooperative 
Fiuanco and Development Bank 
Ltd. Madras for 1984-85 and slate· 
ment for delay in layina tbese 
papers (XVI-23.4,86), 221. 

Annual Reporl and review on tbe 
workiua of Sabllya Akadcmi, New 
Delbi for 1984·85 lind IIlIlement for 
delay tbeae papers (X1II-
20.2.86), 22. 

,\Daual Report and review of the 
ProjecII aad Devel,'pment India 
Limited for ]984·85 (XIII-4.3.86), 
590. 

~nDual Report and review on tbe 
Workin, of Rajallban Stale Ageo 
Industries Corporation Ltd. for 
19&2-83 (XIII-4.3.86), 596, 

'unual Report and Review on tbe 
work in, of Rampur Raja Library, 
Rampul for 1984·85 and Slatemenl 
for delay in '.yin, these papers 
(XIV -20.3,86), 184. 

~Daual Report of and Review on tbe 
worklnll of Rebabliletion Plantations 
Limited, Puna II[ for 1984-85 and 
Stalement for delay in "yiB, thele 
.paperl (XIV - 19.3.86). 174 

• IIDualReport andreYiew oa the 
work.! OJ tbe Scliool of PltaDiIII IDd 

A~bit"ture, New Delbi for 19s..85 
(XV-3.4.66).241. 

Annual Report and Review on tbe 
workinJ of Siqarcni Collieriea Co-
mpany for 1984-15 (XllI-4.3.86), 
584. 

Annual Report and Review on tbe 
working of tbe Salar Jun, MUICOID 
Hyderabad for 1984-85. (XV-
3.4 .86), 242, 

Annual Report and Review on the 
workinB of tile Spice Export Pro-
molloa COlJncil. Eroakulam. Cocbin 
tor 1984-85 and Statement for delay 
in layinl tbeee pape" (XIV-
14.3.86), 282. 

Annual Report and review on tbe 
workiGa of Tea TradlDg Corpora-
lion of India Limitled. Calcutta for 
the year 1984-85 aad Statement for 
delay in layinll these papers (XIV -
7.3.86), 269·70. 

AnouaJ Report and review on tbe 
workinB of Tyre Corporation of 
Iodla Ltd. for 1984-85 (XIII-
4.3.86), 592. 

Annual Report and review on tbe 
work 109 of the Victoria Memorial 
Calculi a for 1984-85 (XV-3.4.86), 
242. 

Annual Report and Review on tbe 
w'lrking of VisatbapatBllm Dock 
Labour Board for 1984-85 and State-
ment for delay in laying these 
papers (XIV-20.3 86), In 

Annual Report of and Rme", on 
Cotton Textiles Export Promotion 
Couo:il, Bombay, for 1984-85 
(XIll-28.2.8t.), 221. 

Annual Report of and Review 00 
Indian inycstment Center. New Delbi, 

for 1984·85 (XIll-28.2 86), 224. 

Annual Report, Audited Accounts aDd 
Review on tbe worung of Bal 
Dbavlln Soceity India New Delbi 
aad Statement lor delay in laytDl 
these pallers (XIV- 20.3.86), 184 . 

Almualllcport of Berwa Rmf Board 
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Jbanaifor J9S4-8S aDd Statement 
fot delay ia laylnl tbetc papen 
(Xl 11-6.3. 86). 222. 

Allllual Report 01 Chier CommistiOllera 
of RaJlwa, Safety. Luc!toow 00 
the wotkinl of Camml_on of 
Riilway Safety fot 1984-85 (XIV-
20.3.86), 178. 

Auual Report of tbe Coal Min. 
Labour Welfare oqaai.atloo Dban-
bad for 1984-85 and StatemeDt for 
deilY in "ylnl these Piper (XVIl-
7,5.86),275. 

Annual Report 01 Commlmon for 
Scbeduled cast. and Scheduled 
Tribes ror 19112-83 and Memorandum 
01 tetion takeD (XIll-5.3.86J, 193. 

AnDual Report of CODtroll« OCDeral 
ofPlt~nli,Des;,n, od Trade Markt 
for 1984_85 (XITI-25.2.86). 289. 

Aanual Report of Deposit Insuraace 
aDd Credit OUlrantce Corporation 
Bombay for the year Cllded 
31.12.1915 alonpltb Audited 
Account. (XVI--2S.4.86), 332. 

AIIDual Report of 'be Employees State 
Insurance Corporation for 1984-85 
{XIII-4.386),587. 

AnDuat RellOrt of GeDerl1 IDlurake 
Corplrion of India I.nd iI •• ubtldfa-
~ for period duriD, 3J .12.1984 
(XVlI-2.H6), 293. 

A Doual RellOrt 01 Indian Coumil of 
Agricultural RellCarch New Delhi for 
1984-R5 and Statement for delay 10 
'ayinl''''t p.pera (XVU ...... 7.'.86). 
274. 

Anllua' Report of the Illdian IDllltute 
of Mass COinmoDical!on,. New 
Delhi for 1984-85 (XV-7.4.S6). 
2so..51. 

AnDual Report of tbe Iudilu Law 
Imtitut4l. New D .. bi J984-86 (XIU-
4.'-86). S89. 

Apual Report of tbe ladattrial 
PiDame for year (,Dded 3(U.I985 
alon,wlth Statement ahowlo, tbe 
1.*&1 aDd Liabilities IIId Prole aDd 

Loa ACCOUDt of tile CorporatioD 
(XV-4.486},321-22. 

ADD"" Report or the Inltitute of 
CooatJtutioDat aDd ParHameolary 
Stud/c. ror 1984-85 lXlU-4.3.86). 
SIJ9. 

ADnual Report of Narmada Ccutral 
Autborlty for 1984-8S(XiU-6.3.86} 
222. 

AGDual Report of the Natlooal Bank 
for Asricultl"e for J984-85toaetber 
with Audited Accounts (XV-
29.3.86). 332-333. 

ADnual Report of NatioDal BundiDI 
CoDlb"Uction CorporatioD for 1984-
8S (X1II--4.3.86), 581. 

AOIIual Repo" of tbe Natiollal Horti-
culture Board for 1984-U (XJIl-
4.3.16), S96. 

AnDUlI Report etc. or the Textile. 
Committee. Bomba)" for 1984-85 
(XIII-ll.l.86), 220. 

Annual Report on Indusdal aDd Com-
DIC1'clal UDlfertakiOlll of ~ttal 
Oovernment (Public Euterprisct Ser-
"ey) Vola. I to Ill, for J984085 
(Xm--27.2.86). 266.67. 

ADDU I Report OD the workl111 IDd 
admlaisunil ioD 01 tbe Compols 
Act. J9!6 (XIV-Il.3.S6), 25J. 

AUDllal Report on tbe wortlo. of 
proviSiGDS of see.loll HI. of tbJ 
Protection of Civil Rishl. locI, 
1955 (XIII-262.86), 2'6. 

AlUlual Report ullder MRTP Act, 
1960 (XVll-6.5.S6), 261, 

1.011011 AUClsmeDt Report OIl the 
Pro,ramme IDd fl. implemcnlatiGD 
for acc:erclatio, tbe Sp,,.4 IDd 
development or HIDdi and jll pro-
&rea.ive use for tbe official 
purpose of tbe UaioD lXVlI-
7.5.86), 276.71. 

Appe1lat<l Tribur.al ror Forl.tttd PrO. 
pert)' (CorpOtldellco 01 ServIccs of 
Chairman lad McmMra) Amend-
meat auln. 1 ~8$ (XllJ-2U.I6). 
258.Sf. 



AJ)preMlceshlp Amendment Rules 1986 
(XIV-17.3.86).222. 

Appropriation Accounta of Defence 
Servil:ea for 1984-85 (XVU-7.S.86), 
281. 

Appropriation Accounts Railways for 
1984-85 Pan I Review (XVII-
3.'.86), 9. 

Appropriation Accounts Railwa,. for 
1984-85 Part II Detailed Appropria. 
tion Accounts (XVII-8,j.86), 51-10. 

Audit Report on tbe Accounts or 
Office Board for 1983-84 (Pool 
Puod) and statoment delay in layilll 
these papen (XVIl-7.B6). 275. 

BCDpl Chemicals and Pbarmaceuticals 
Ltd. Annual Report Cor 1983·84 
alonl witb Audited Accouata and 
comments of CAG and Government 
Review tbercon (XVIJ-6.S.86), 
262. 

Block Accounts (inc:udi1l8) Capital 
Statemonta Comprising tbo Loan 
Accounll), Balance Sbeet aDd Profit 
and lOIS Account.. Railways for 
1984-85 (XVn-8.5.86). 10. 

Bra!tbwaite and Company Ltd. Anoual 
Report for 1984-85 along witb 
Audited Accounts and Comments 
of C.A.G. and Government Reviow 
thercon (XVII-6.5.86), 260. 

Central Excise (Sixtb Amendment) 
Rules 1986 (XIV-14.3.86), 284. 

Central Excise (Ninth Amendment), 
Rules. 1986 (XVI-16.4.86). 233. 

Central Warebouslng CorporatioD 
(Amendmont), Rule., 1986 (XIH-
28.2.86), 217. 

Committee on Absence of member. 
'rom the slttlol of the House 
Minute. of Sitting beld on 23.4.86 
(XVII-6.5.86), 263. 

Consolidated Report on the working of 
Public SClCtor Bank. for tbe year 
eoded 31.12.84 (XVII-7.5.86), 281. 

Contract Labour (RcauJation and 
Abolition: AmCDdment Bill. 1986 

(XIV-I3.3.86), 2!J8, 

Contract Labour (RelulatioD and 
AbolitioD) AmendmCDt ordinance 
1986 (XIU-20,2.86). 19. 

Correcting Statements re : Incident bel· 
ween Tellicberry and Make Station. 
on Southern Railway (XlV-18.3.86. 
239. 

Corrigendum to tbe Annual Accounts 
of the Central Silk Board, Banaa-
lore for 1982-83 (XIV-7.3.86),272. 

Corria_dum to Annual Report of lb. 
Indian Council uf Aaricultural 
Research (Part II Admimatratioll 
aad Pinanc:e) for 1983-84 (XIV-
103.86).314. . 

Council fOr Advancement of Rural 
T~cbooloaY Anoual Report for 
1984-85 (XVII-5.S.86), 274. 

D. V .C., Annual Report for 1984-85 
aloog witb Audited Accounts and 
Government Review thereon (XVII-
6.5.86), 258. 

D.V.C. Budget Estimate for 1986-81 
(XVIl-6.S.86), 258. 

Delhi Sales Tax Act, 1975 (XVII-
28.4.86), 278. 

D:posit Insurance and Credit Guaran-
tee Corporation Geoerll Relola-
tion 1961 (X[V-14.3.87), 284. 

Demands for Grants of Mioistry of 
Steel and Mines (XV -24.3.86), 
339. 

Detailed Demands for Grants of tbe 
Departments of Arts aDd culture 
for 1986-87, (XVI-17.4.86). 229. 

Detailed Demands for Grants 1986.87 
of the Department of Atomic Eoergy 
(XV-7.4.86).251, 

Detailed Demands (or Grants of tbe 
Department of Education for 1986-
87 (XVI-l 7.4.86), 229. 

Detailed Demands for Grants 1986.87 
of the Depanment of Electronics 
(XV-7.4.86). 

DelailecJ Demaads for Grants of tbe 
Department of Parliamentary ABairs 
ror 1986-87 (XVI-lS.4.86), m. 



Det'liled Demands for Grams of tbe 
DepartJ:lleDU of Posts aad Telecom-
mumcapollS (XVI-23.4.86), 220 

Detailed Demands for Grants, 
1986-87 of the Department of Space 
(XV-7.4.86).2SI. 

Detailed Demands for Grants of the 
Parliament Secrelariats of the Preai-
deDt and Vice President and Union 
Public Service Commission for 
1986-87 (XVI-2t.4.86), 300. 

Detailed Demands for Grants of 
Department of Woman's Welfare for 
1986-87 (XVI-21.4.86). 300. 

Detailed Demands for Grants of De-
partment of Youth Affairs and 
Sporta for 1986-87 (XVI-17 4.86), 
228. 

Detailed Demands for Grants of 
Ministry of Agricu!ture lor 1986-87 
(XVl-'-17.4.86),326. 

Detailed Demands for Grants of 
Ministry of EllerlY fllr 1986-87 
(XV-I.4.86),304. 

Detailed Demands for Grants of tbe 
'Mioistry of Enviroomeut and forests 
(XVr-ll.4.86),224. 
• Detailed Demands for Grants of the 

Ministry of External Affairs for 
1986-87 (XlV-19.3.%). 174. 

Detailed Demands for Grants of the 
Ministry of Finance (XVI-21.4.86), 
300. 

Detailed Derlland. for GraDts of tbe 
Ministry or Food and Civil Supplies 
for 1986-87 (XVI-9.4.86), 217. 

Detailed Damanels for Oranis of tbe 
MiDlstry of Hea'th and Family 
Welfare 1986·87 (XVI-lOA 86) 
331. 

Detailed Demands for Grant. of the 
MiDtatr)' of HUlDaD Resource Deve-
10pmenU for 1986-87 (XVI-17.4.86) 
229. 

Delalled Demanda for Grants of tbe 
Ministry of Industry (XVI-23.4.86) 
~4. 

Detailed Demands for OfUliS of Ih. 
Ministry of Information IDd Braid 
castinB (XVI-16.4.86). 232. 

Detailed Demands for Granta of til. 
Ministry of Labour (XVI-23.4.1.16), 
220.21. 

Detailod Demaods for Grallts of Ibe 
MiDistry or Law and Justice (XVI-
17.486), 227. 

Detailed Demands for Orant. of the 
Ministry of Personnel-Public Orivao 
ces and Pensions (XVI-16.4.86). 
233. 

Detailed Demands for Grlots of the 
Ministry of Petroleum in4 Natural 
Gas for 1986-87). (XIV-19.386), 
174. 

Detailed Demands for Graats of Ibe 
Miniltry of Planoin, (XVI-16.4.86, 
232·33. 

Detailed Demand! for GraDts of tbe 
MiDistry of Programme Implementa. 
tion (XVl-23.4.86). 219. 

Detailed Demand, for .Orbts of Mini-
stry of Textiles lor 1986-87. (XV1-
21.4.86),298. 

Detailed Demands for Grantl of the 
Ministry of Urban Development 
(XVI-23.4.86). 219. 

Detailed Demands for GraDls of the 
Ministry of Welfare for 198 -87 
(XVI-21.4.86), 299. 

Draft Notification re: ucmpaioa to 
Gov.e~DmeDt ComPU1cs from appllca-

blhty of sub.sectioo (I) 01 ICC IO~ 
of Companies Act (XV-14 3 D"') 
340-41 . . ,uu, 

Economic Survey. 1985.86 (XUI-
25.2.86), 282. 

Employees State Jns1JraDte Corpora-
tion (D~Dtal SUflCOII RecruitmeDt) 
~~~Ulallon 1985 (XVII-S.S.86), 

Ellplanalory Statements ~IV' 
f," .. 101 reasoOl 
or Immediate IcgllatinD by tho 

CODtract labour <Reaulatl d 
AboUtion) Ameodment :: all 
,986 (XIV-17.3.86). 222. 0 Dance, 



p. t. t. t. Annua' ROIIor! for 11J84·8S 
alooa with ADoual Accounts and 
Audit Report tbereon and Govern-
ment Review OIl tbe work'og of the 
Institute (XVll-S.5.86), 276. 

,Fifteetrtb Valuation Report of II:,: 
Vfe Insurance Corporation of 
India as on 31.3.85 (X1V-14.3.86). 
288. 

Fina8ce Accounu of Unio.o Govern-
ment for 1984-85 \XYII-7.5.86), 
281. 

Piaancial Estimates and PtrfotrDaoce 
BudlCt of Employees State Insu-
rance Corporation for 19%-87 
(XV-24.3.86),339-40. 

Food Corporation of lDdia (StarT) 
(Nienty-Second Amendment) Regu-
latioos 1986 (XlII-21.2.86), 278. 

Half Yonly Report of tbe Coir Board 
for the period from 1st A pc ii, 1985 
to 30tb Sept. 1985 (XllI-4.386). 
593. 

HandJooms (Reservation of Articles 
for ProdDCtioa) Rule, 1986 (XVI-
23.4.86), 220. 

J.D.C. Annual Repor! for 1984-85 
alona wjtb Audited AccounlS and 
tbo CommODIi of tbe C.A.G. Tbere 
00 and Government Review on 
the working of the Corporation 
(XVII-5.S.86). 219. 

IFFCO Annural Report for 1984-85 
alonl with audited Accounts and 
Government. Rc\iew 00 tbe workiog 
of tbecompany (XVII-S.5.86) 
277. 

Indian Post Service (Pay) Amendment 
Rule, 1986 (XIV-XIV-19:3.86). 
176. 

Indian Tellllr8pba(Amcndmeot) Rule •. 
1986), (XV --1S.4.86), 298-99. 

Inter.Sllle Migrant Workmen {Regula-
'ation of employment and conditions 
of service central (Amendment) 
Rules )98b (XVI-lI.4.86) 299. 

Inter-State water diputes (Amend. 
meat) 'Bill, a. palled by Raiya 
sebha (XV -21.3.86), 418. 
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Karnataka Cashew Development 
Corporation ADnU.al Report for 
1982·83 a10nl witb Audited Acco-
unts and comments of tbe C.A.G.· 
thereon and Government Review 
aD the working of the Corporation 
(XVH-S.5.86), 280. 

Law Corom;ssion-ODc bundred and 
Tenth Report (XVIl-6.S86), 259. 

Memorandum or Actioa taten on tbe 
recommendatioD of First Annual 
Report of tbe Commission for 
Scheduled Castes and Scbeduled 
Tribes for 1978-79 (XIII-S.3.a6., 
193. 

Memorandum cxplainin& Rasons for 
non acceptaDce of advice of Union 
Public Service Commisaion in cases 
referred 10 in tbeir Thirty-fifth Re-
porI (XIIl-26.2.86), 265. 

Mines (Amendment) Rulca, J986 (XVII 
-5.5.86), 275. 

Mermugao Harbour Craft (Amend-
ment) Rulel, '1985 (XIU-27.2.86), 
269. 

Motor Vehicles (Amendment) Bill 
Assent (XV-21.3.86), 333-3-'. 

Motor Y ~hicles(Amendment)Ordinance 
1986 (XlII 20.2.86), 19. 

N.C.C.T Annual Report for 1984-85 
and Government Review 00 its 
working (XVII-S.5.86). 280. 

NHEC. AnnuaJReport for 1984-85 
aloDg wltb Audited Accounts and 
Government Review on tbe worldna 
of tbe Cooperative (XVH-S.5.86), 
276. 

NEEPCO AnDual Report fDr 1984-85 
along with Audited Accounts aDd 
comments of the CAO and Govern-
mentReview thereon (XIl-6.5.86), 
259. 

National Bicycle Corporation of 
India, Annual Report for 1983-84 
aloOl whb Audited Accounts aDd 
COIJI1IleDIS of tbe C.A.G. aad 
Government ReVieW tbereon 
(XVII-6.S.56), 2tO. 



National rederation of tnduatrial 
Cooperatives, Annual R.eport and 
Annual Accounts 'or 1984-85 
tOlCther with Audited Aceounts 
and "Government Review tbereon 
(XVII-6.5.86), 261. 

Noti6cation No. F 415) WZM/85 daled 
19.3.85 regarding Market loans 
(XIV - 20.3.86), 178. 

Notification No. S. O. 521 (E) 12.7.85 
under Companies Act, 1956 (XlII-
4.3.86), 582. 

Notification constitutlna the Central 
Fertiliser Committee under ElSOntia! 
Commodities Act (XV-24.3.86), 
342. 

Notification making amendment to 
Notification under Monopolies and 
R.estrictive Trade Practices Act 
(XV-24.3.86), 341. 

Notification reprdinl constitutinl the 
Ravi and Beal water tribunal 
(XVI-I0.4.86), 330. 

Noti6cation I.e: Constitutina tbe 
Ra"j and Beas Tribunal and a 
Copy of reference to tbe said 
Tnounal (XIII-20.2.86), 18. 

Notification I.e : market loans alonl 
with a memorandum explaininJ the 
step up in Interest ratea in Govern-
ment loans (XVII-7.5.86), 281. 

Notification relctndiDl former Notifi. 
cation under Monopolies and 
Restrictive Trade Practit:es Act 
(XV-24.3.86), 341. 

Noti6cation under Air Corporation 
Act (XVII-2.S.86), 209. 

Notification under Air Corporationl 
Act and statement correctlOI reply 
to S.Q. No. 81 repliod on 27th 
Fcb. 1986 I.e. Ioqurly· into crash 
of Air India, Jumbo Jet Kani.hka 
(XV-30.4.86), 237-38. 

Notification under Aircraft Act, 1934 
(XVI-17.4,86), 227. 

Notification under AII.lndla Servicet 
Act (XIII-26.2.86), 263-65. 
(XIV-12,3.86), 175. 

(XVI-9.4.86), 219. 
(XVII-7.5.86), 283. 

Notification under Army Act (XIII- ' 
5.3.86), 194. 

Notification under Bankinl CompaDies 
(MqUlCtioD aDd traDlfer of under. 
taklnls) Act 1970 (XVI-25.4.86), 
329. 

Notification under Baokina Companies 
(Acquisitions and Tranafer of under· 
taklDI5 Act, 1980 (XVI-25.4.86), 
329. 

A. 
Notification under Cantonment Act. 

(Xl1I-S.3.86). 1!)4. 

Notifications under CeDtral Elciaes and 
Salt Act, 1944 (XHI-21.2.86), 
289·90. 

(XIlI-4.3.86), 589. 
(XIV-5.3.86),296. 
(XIV -7.3.86), 273.74. 
(XVl1-2.~.86), 291. 
(XVII-7.5.86), 278. 

Notifications UDder Central Eltci .. 
Rules 1944 (XIII-21.2.86). 288. 
89. 
(XUI-26.2.86), 262-63. 
(XIII-28.2.86). 223. 
(XlII-4.3.86), 590. 
(XIV-7.3.86),274.7S. 
(XIV-12.3.86), 174-75. 
(XIV-14.3.86), 286-88. 
(XIV-19.3.86), 175. 
(XV -21 .3.86), 332. 
(XV-20.3.86), 296-97. 
(XV -31.3.86), 379.80. 
(XVI-9.4.86). 219. 
(XVI-23.4.86), 221.23. 
(XVI-2S.4.86) 330. 
(XVIJ-7.S.86),278. 

Notification under citizeDship Act, 
1955 (XVI-9.4.86), 218. 

NotlficatioDs UDder Coal Mines Pro. 
videDt Fund and MiacelJaDeous 
Provitlon. Act, 1948 (XIIJ-4 3 86) 
582-83, .• 
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Notiftcatlon under Companiea Act, 
1956 (XIlI-4.3.86), 590-91. 

Notification under Company Secretaries 
Act. 1980 (XIV -18.3.86), 241. 

NotificatioD ullder Comul.. officen 
(Oath and Fees) Act and State-
ment for delay in layilll on paper I 
(XIV-12.3.86), 173-74. 

Notification under CODtract Labour 
(Regulation and Abolition) Act, 
1970 (XIIJ-4.3.86), 586. 

Notifications under Customs Act, 
1962) (XIII-21.2.86), 279-87. 
(XIII-26.2.86), 259-60j 
(XIII-2B.2.86), 223; 
(XIV-7.3.R6),272-73; 
(XIV-14.3.86), 284-86. 
(XIV-19.3.86), 175. 
(XV-25.3.86), 296. 
(XV - 31.3.86), 379. 
(XVI-9.4.86). 2IS-19. 
(XVI- 15.4.86), 299. 
(XVI-I 6.4.86). 402-04. 
(XVI-17.4.S6), 349-50. 
(XVI-23.4.86), 221. 
(XVI-25.4.86), 330-32. 
(XVI-25.4.86}.469-70, 
(XVn-2.5.86), 291·92. 
(XVII-7.S.86},279-80. 
(XVlI-8.5.86), 9. 

Notifications under Customs Act and 
under Central Excise and salt Act 
(X1V-I0.3.86), 335·336. 

Notification ullder Cusloms Tariff 
Act, 1975 (XIV-17.3.86), 358. 

Notifica lion under Delhi Agricultural 
Produco Marketing Regulation Act 
(XVn-S.5.86). 276. 

Notification under Delhi Develop-
ment Act (XIlI-25.2.86), 284. 
(XIV-IO.3.86). 335. 

Notification under DeIhl Pollee Act, 
1978 (XlII-5.3.86) , 192-

Notification under DeIhl Sales Tax 
(Amendment) Rules, 1986 (XV-
4.4.86), 319. 

Notification UDder Drup and eolme-
tics Act, 1940 (XVI-24.4.86), 286. 

Notification UDder BSlential Commo-
dities Act (XIII-2S.2.86) 285; 
(XIII -28.2.86), 217. 
(XIII-4.3.86), 595. 
(XIV-I0.3.86), 336. 
(XIV -17.3.86), 222-23. 
(XIV-18.3.86),240. 
(XV-1.4.S6), 304-05. 
(XVI-21.4.86), 300.01. 

Notification under Ellplosivea Act, 
1884 (XIV-11.3.86), 250. 

Notifications under export (Quality 
Control and Inspection) Act, 1963 
(XIII-28.2.86),217. 
(XlV-14.3.86), 280-81. 

Notification under Finance Act, 
1979 (XV1-25.4.86), 329-30. 

Notification under Finance Act, 
1979, Re : exemption of deleeatea 
of tbe Ministerial mcetinJ of the 
Coodrinating Bureau of Non-aI!8n-
cd Countries (XV-2S.3.86), 295. 

Notification under Foreign Marriap 
Act (XIV-12.3.86), 173. 

Notification under Former Secretary 
to State Service OftIcers (Conditions 
of Service) Act (XIV-12.3.86), 
175. 

Notifications under 
Saving Certificates 
28.2.86). 222. 

Government 
Act (XIII-

Notification under Handlooms (Re-
servation of Articles Cor Production) 
Act (XV-31.3.86), 379. 

Notifications under Income Tax Act, 
1961 (XlII-21.2.86), 287-88. 
(XIlI-26.2.86),260-62. 
(XVI-9.4.86),218. 

Notification under Indian Electricity 
Act. 1910 (XVII-lt.4.86l, 322. 

NotiAcation under Indian Post oflice 
Act, 1898 (XVII-29.4.86). 322-
21. 



NotificationJ under Indian Ilailways 
Att. TS90 (XIU-27.2.S6).266. 

Nolifi.C&lioJ18 IUlder Indllltries (Deve-
lopment and Relulation) Att. 
1951 (XIV-18.3.86). 241-42. 

(XVIJ-29.4.86), 323-25. 
(XVII-6_S.S6). 2S9. 

Notification under Life Insurance Cor-
poration Act. 1956 (XUI-21:2.86), 
290. 
(XVlf-2.S.86). 292-93. 

Notifications uDder tbe Life Insurance 
corporalion Alit, 1956 and statement 
for delay in laying these papers 
(XV-21.J.S6), 332. 

Notijkatioo uDder Lia!n House Act, 
1927 (XIV -13.3.S6), 291-92. 

Notification under Major PorI Trust 
Act (XIlf-27.2.86). 268. 
(Xl V - 20.3.86). 179. 
(XVI- 17 4.86) 22S. 
(XVII"--2.S 86), 294. 

Notifications under 104m .. and Min· 
rerals (Regulation and Develop. 
ment) Act, 1957 (XVlI-S.5.86), 
277. 

Notification under Monopolies and 
Restrictive Trade Plattices Att. 
(XIIl-lB.2 ~6), 224. 
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Report of IDdla Tea and Restau-
ranta Ltd. Bombay for 1984·85 and 
statl'meot for delay io IaYin, tbese 
papers (XVI-25.4.86), 328. 

Review on tbe workiol of and Annual 
Report of Jute Corporation of Iodia 
Ltd. Calcutta for 198~·8S and stale-
ment for delay in 1ayiol these papers 
(XVII-7.5.86),276. 

Review on tbe working of and Annual 
Report of Natlooal Maaufactures 
Corporation Ltd. Calc:utta for 
J 984-85 and statement for delay III 
layinl these papers (XVII _ 
7.5.86). 276. 

Reyiew 00 the: workiDI of aDd AnDual 
Roport of National aeod, Corpora-
tion Ltd. New Delbi for 19114-85 
and Itatement for delay in laylnl 
tbese papers (XIV-13.7.86). 
123.24. 

Review 00 tbe workinl of and Anoual 
Report of Neyueli Venite Corpora. 
tion Ud. Neyveli Cor 1984-115 
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and statement for delay in laying 
tbese papers (XIV -18.3.86), 239 

Review on the working of and AnDual 
Report of Stale Parms Corporation 
of India Ltd. New Delbi fen 1984-85 
and statemeot for delay in laying 
tbese papers (XVI-21.4.86), lOt. 

Review on the working of and Annual 
Report of Tannery and footwear 
Corporation of India Ltd. Kanpur 
for 1984·85 and uatement for delay 
in laying tbese papers (XVII-
29.4.86). 326. 

Review on the working of Bihar State 
Agro·Industrial Development Cor· 
poralion for 1978-89 (XV-
7.4.86), 2~2. 

Review 00 tbe working of India 
Institute of Ma~s Communication 
New Delbi for 1984·85 (XV-
7.4.~6), 252. 

Review on tbe working of the Madbya 
Pradesb Sta te Agra-Industries 
Development Corporation Ltd. 
Bhopal for 1978·79. and atatemeDt 
for delay in laying theae papers 
(XIV-IO.3.86),336·37. 

Re"iew on the working of National 
Banle for Agriculfure 8nd Rural 
Development for 1984·8S (XVII-
U.86),lO. 

Rice Milling Industry (Regulation 
and Licensin~) (Amendment) Rules, 
1986 (XVI-25.4.86). 328.29. 

Rice.milling Industr~ (Regulatioo 
and Licensing) (Second ADlend· 
ment) Rules (XIII-28.2.86), 217. 

Second and third Interim Reports of 
Kudaf Commission of Inquiry and 
Memorandum of Action Taken on 
these Reports tXVII-7.5.86), 2n. 

'Standards of Weigbts and Measures 
(Packaged Commoditiel)Amendment 
Rules, 1986 (XIIl-28 2.86), 217, 

Statement Correctins Answer to S Q 
No. 573 dt. 4.4.1986 about protestl 
allanst tax raids on business Houses 
(XVI-25.4.86), 332. 

Statement Correctilll repJy to S Q 

No. S46 dt. 3.4.1936 reo Irrigation 
Project awaitiDg clearancc (XVII-
7.5.86),274: 

Statement Correcting reply to U S Q 
No. 49n dt. 2(.0.121985 regarding 
MYlore 2nd Bangalore palaces 
(XITI-21.2.86" 290. 

Statement for defy in layiDC the Annual 
Report and Audited AccolIDt. of 
Central council of Indian Mcdicioea, 
New Delhi ror 1984-85 (XIV-
20.3.86), 177. 

Statement for delay in layilll tIM 
Annual Reportacd Audited Aceo-
unlsol Central Council ror Researcb 
in Yoga and Naturopatby, New 
Delhi for 1984-85 (XIV-20.3.81), 
177·78. 

Statement for delay in layina tho 
Annual Report and Audited 
Accounts or Central Rcaeareb 
Yoga, New Delhi for !984-85(XIV-
20.3.86), In, 

Statement for delay in laying tbe 
Annual Report and Audited 
Accounts of National Scbool of 
Drama, New Delhi (or 1984·85 
(XIII-6.3.86), 227·28. 

Statemeat for delay in laying the 
Annual Report and Audited 
Accounts of the Post Graduate 
I nstitute of Medical Education 
and Research. Cbaooigarb for 
1984-85 (XIV-13.3.86), 290. 

Statement for delay In laying the 
Annual Report and Audited 
Aceounts of Regional Enaneriq 
Colleges Srinagar. Rourkela and 
Silcber etc. (XlII-6.3.86), 228. 

Statement for delay in laying tbe 
Annual Report snd Audited 
AtcounlS of Shipping Development 
Fund Committee for 1984-85 (XIV-
20.3.86). 180. 

Statement (or delay ill layiog the 
AnDual Report and Audited 
Accounts Or Vlsbwayatan Yoga-
Sbram, New Delhi for 1984-85 
(XIV-20.3:86), In. 
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Statement giv.inl reasona for n.ot lay ina 
Annual Ropor.t etc. of National 
Bicycle Corporation of India Ltd. 
Bombay, for 1983-84 (XV-
24.3.86). 341_ 

Statemcot regardinl action taken or 
proposed tobe taken for Recom· 
mendation No. ]69 concerning Em· 
ployment Poney adopted at the 70th 
Session of Intecoatiooal Labour 
Conference. Geneu(XIV-IO.3.86), 
314. 

Statemeot Ea,anding decision of 
GO'#etnmeDt on tbe ~menda· 
tiOOl made in the .Report of Ihe 
Committee inclaa11e Us Charle 
finaucitU ycar (XV-I.4.86). 303. 

Statement rc delay in laying Anoual . 
Accounts etc. of Central Silk 
Board Bangalore for 1984·85 
(XVIl-2.S.36},289. 

Statement re dela) in Jayinl Annual 
Report elc. of A!I IDcia for 1984·85 
(XVII-7.S .P6). 289·90. 

Statement ro delay in laying Notiftca-
tion uDder Major Port Trnsts 
Act. 1%3, (XVll·-2.S.86), 294. 

Statemoot re delay in JayiDI Review 
and AnDual Report of Cardamom 
Trading Corpo{alion Ltd. BanpJore 
for 1984·85 (XVU - 2.5.86), 288. 

Statement re Vote on Account (or 
NatIOnal Airports Authority (XIV -
12.3.R6.), 174. 
Statemcot re Withdrawal of mODey 
for the Contingency Fund of India 
in respect of an officer of the 
Directorate of Field Publicity 
(XVlI-7.H6). 277. 

Statemcntsbowing realODI for delay iD 
laying the Annual Repon and Au-
dited Accoant of the Central Cott-
age Indu8tries Corporation of Jndia 
for 1884.8S(XV-7.3.86),272. 

Slatement showiDg realOIlS for delay 
in laying Annual ~eport of aud 
Review o.n National Dair.)' Develop • 

. ment Board; Anand for 1984.8S. 
(XV-24.3.87). 342·43. 

Statement showlng.realODs for dela, 
ill laying the .Annual Report etc. of 

tbe All J odia Inltitute of .peecb 
and Scarina (XVII-S.S.86),2BI. 

StatemCl,llt sbowing reaS01l1 for cltl.y 
ill laying the ADnul RcpOlt etc. 
0[ Animal welr.ro Board of India 
Cor 1984-85 (XVlI-5.S.86). 279. 

Statement sbowlns reasons for delay 
ill laying tbe AnDul Report etc. 
of F.T.I.1. for 1984-85 (XVII-
S.S.86). 276. 

StalemeDt sbowina realons for delay 
in laying tbe AnDUI' Report etc. 
of I.D.C. for 1984-8S (XVII-
5.S.86). 279. 

. St&temea' silo wing rel80lll (or delay 
iD layiog tbe Ann.al ~ort etc. 
of Karnataka Casbew Development 
CorporalioD for 1982-83. tXVII-
S.S.86). 280. 

Slatement showing reaao.. for delay 
in layiog tbe Annual Report etc. 
of NHEC for 1984-85 (XVII-
5.5.86). 278. 

Stalemenl .bowiq rea,ons (or delay 
in laying the ADnual Report of 
AU India Fadcratloo of Cooperative 
SpiDning Mills Ltd (XVII-S.5.86). 
279. 

SlaWment showiol the rcueDS for 
deJay in laying the Annual Report 
of D.T.C. for 1984-85 (XVlI-
6.S.S6), 258. 

Slatement ahowiDl tellODll (or delay 
in laying the A nllual Rcport of 
IFPCO for 1984-85 (XVlI-S.S.86), 
277. 

State_Dt showlDI reuonl for delay 
iD layinl the Annual Report etc. 
of the N ecr for 1984·8S OCVII-
S.S.86), 280. 

Staterooot sbo"ina reuoos fur delay 
ia 'a,iq the NEBPCo ABnUlI 
RepOl;I for 1984-85 (XVII-6.5.86). 
259. 

Statement Ibowlna reasons for delay 
iu layina 1M Annal Report of 
NFIC for 1914.85 (XVU-6.S.86), 
261. 
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~t Ibowina reaSODa for delay 
iD layilll OD tbe table Report oC tile 
CouDcil for Anncement of Rural 
TecbDol08Y (XVII-5 . .5.86),274. 

SlatemeDt sbowinl reasons for delay 
in layiDI tbe Report of the Ceotral 
CouDcil (or Research in Ayurveda 
and Siddba for 1984·85 (XVII-
5.5.86),275. 

Statement sbowinl rea SOilS for delay 
In layinl Review on and AnDual 

Report of Oil Plan India Ltd. 
Kottayam for 1984-8S (XV-
24 3.81), 342. 

Statement Ibowinl reasoDs for Dot 
layin, iD time tbe ADDUIl Report 
&. Audited Accounts of MI. Benpl 
Chemical and Pbarmaceuticals Ltd. 
for 1984-85 (XVII-8.S.86). 11. 

Statements showlnl action taken by 
Government 00 the asaurances etc. 
aiveD by MiDisters dunna various 
_ions of L S.(XVII-6.S.86}, 262. 

Stalement sbowlnl actiOD taken by 
GoverDment on various a.urances 
promiles and undertating 
.iven by Ministers dunna Various 
seaaoos of Lolr. Sabha (XIII-
26.2.86), 257·S8. 

StatemeDta shOwinl aellon taken by 
Government OD various aaurances 
promises etc. ,iveD by Ministers 
durinl varioul aesaioDs of 7tb and 
8th Lot Sabba (XV..,..) 4.86), 238. 

Statements sbowinll reasons for delay 
In layinl papers re Karaataka 
DairY Development Corporation. 
Haryana Alro·Industries Corpora. 
tion and Mabarasbtrs Asro.lndus· 
tries DevelopalCnt Corporation 
(XV-24.).86). 344. 

Stalutory Investigation into Railway 
Acc:lcleDts (Amendment) Rulea 1985 
(XIV-2O.3.86),178. 

Supreme Court Judges (Travellin, 
AlIOWIDCeI) Amendmeat Rule 1986 
(XVII-7.S.86), 277~78. 

Swadeabi Cotton Milia CCllltPany Ltd. 
(Acquisition aDd Traasfer of under. 

takiags) ordiDance 1986 (XVI-
23.4.86). 219·20. 

Tea (Amendment) Bill Mea for Rajya 
Sabha re : returnin, 'be said Bill 
wit bout any recommendation (XVI1-
8.5.86),11. 

Tb.d Aonual Report ,,( the Election 
Commission of India for 1985 
(XIV-18.3.86),240. 

Tblrty·fiftb Report of Unioa Public 
Servic Commiaton lor period 
1.4.84 to 31.3.85. (XlII-26.2.86), 
265. 

Union Government AppropriatiOD 
Accounts \CiviJ) for 1984.85 (XVI1-
7.5.86). 281. 

Union Government Appoprialion 
Account. (POSIS and Tcleerabt) for 
1984·85 (XVII-7.S.S6). 281. 

Union Public Service Commission 
(Exemption) for cODSultation 
Amendment RCiulations 1984 
(XVII-7.S.86), 283. 

Union Public Service Commiaion 
(Exemption from Consu:lalion) 
Amendmenl Rqulalion, 1985 
(XIII-S.3.S6), 196. 

PAPER MILL (S) : 

Clearance of Kalinla Paper Projects 
in Kalabandl Diltrict of Oriaa 
(XV-2S.) 86), 5S·56. 

Closure of Bealal Paper Mill, Rani. 
,aoj (West Banaal) (XlV-18.3.86), 
54·55. 

Construction of Clcbar Paper Mill al 
Panctlsram (Assam) lXlIl-4.).86), 
566. 

, Crisis In Titaprb Paper Milia (XVIl-
29.4.(6). 73.74. 

Establlsbment of Paper planta in 
Keoojbar and Mayurbbauj . District 
in Oriaa tXVll-6.5.S6). 104. 

Paper Mills In Ori .. a (XV-J.4.86), 
114-15. 

Pollu'ion or Rivers by Paper Mills in 
Madllya PradClb (XVII-29.4.86) 
S·7. • 
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Reopening of paper mills complex at 
Jacighopa in Assam (XVII-6.5.86), 
117-18. 

Setting up of Paper Mills (XV-V4.86) 
265·72, 

Supply of Bamboo for Cachar Paper 
Mill (Assam) (XIV-18.3.86), 224. 

Talce over of Titagarh Paper Mills 
Co. Ltd.. West Bengal (XIII-
25.2.86), 81-82. 

PAPER RESEARCH INSTITUTE: 

Proposal for estabUsbment of paper 
researcb institute in Aodbra Prad .h 
(XVIl-6.5.tl6). 44-45. 

PARADIP PHOSPHATES LIMITED, 
Orissa (XV-31.3.S6), 333·34. 

PARADIP PORT: 

Cargo bandied al Paradip Port (XVI-
24.4.86), 62. 

Construction of Fertilizer Berth at 
Paradip Port (XIV-20.l.86), S7. 

German offer to Develop Paradip 
Port (XIII-27.2.86), 200-201. 

Imported coldOC coal Iyin, at Paradip 
Pori (XVII-5.5.86), 214. 

Loss to Paradlp porI due to sU"'e of 
cargo handling workers (XIV-
13.3.86), 142. 

Oil luminal at Paradip (XV-1.4.86), 
297. 

Provision of transhipper facility for 
Paradip Pori (XIV-13 3 86,. 72. 

~emoval of wrecks of grounded dred-
gers at Paradip Port (XIII-27.2.86) 
202.203. 

Request for Naval belp to remove 
wrecks of Sunken Dredger. at 
Paradip Port (XV-3.4.86), 154-S5. 

Settiq up of oil lerminal at Paradeep 
(XIlI-2S.286), 34-35. 

Soulh Korean conEiilioDl (or develop.. 
ment of Paradlp Pon (XVI-
24.4.86), 128. 

Soutb Korean Propo,.1 for Dcvelop.. 
ment of Paradip Port (XIV-
20.3.86). !)9·HIO. 

Work diftUptions and indUltriaI dis-
put" in Paradip Port (Xll1-
27.2.86), 148-49. 

DEBATES 

Measures' Deeded to develop Paradip 
Pon by finalisins Soutb Korean 
Packaae offer and to complete 
Jakbpura Banspanl Railway Lino 
(Undor Rule 377) (XV -24.3.86), 
352-53. 

PARA MILITARY FORCES: 

Concenlration of Para Military Forces 
of Bangia Desb on Muburl River 
(XVII-30.4.8~). 235. 

Drill Addiction among Police Penon-
Dal (XVI-16.4.86), 49. 

Increase in strength of Paramilitary 
Forces (XJII -5.3.86),46.47. 

Para-military rccruiemcnl cODlrel for 
Silckim (XVII-7.S.86), 231·232. 

Re!axatlon for Youngmen 0' North 
West Hilly aroaa for Recruitment to 
para-military Forces (XVI-
16.4.86). 138. 

Security or para military foreet rrom 
attack by In!utaents (XVn-10.4.86) 
75. 

PARAVOOR: 

Fishing Harbour at Paravoor (QuiJon) 
(XV-7.4.86), 184-85. 

PARI-SE'l NETS; 

Impact of Pari-teo Fiabln, Dctt on 
Fhh,r..: Indu,,,), (XlV-tO.3.86), 
86-87. 

PARK (S) : 

Amusement Park on tbe castern bank 
of Yamuna (XUI--4.3.86), 190-91. 

Area of National Parka and Sanctua· 
rics (XV-2.4.86), 214-16. 

Developmcnt of Natural Parks, 
Sanctuarics and Natural Reserve, 
(XlII-26.2.S6), 32-40. 

Science &ed Technology Parks (XIV-
)9.3.86), 41-42. 



PARIS CONVENTION: 
Paris convoation on patents (XVIl-

6.5.86). 176. 

PARLIAMENTARY COMMIITEE(S) : 

Seiling up of a Parliamentary Com-
minee for tbe Welfare of ex_service-
men (XVI-23.4.86). ]69-70. 

PARMAR UNIVERSITY: 
Financial Assistance for Dr. V.S. 

Parmar University for Horticulture 
(XlV-]0.3.86). 179-80. 

PASSPORT lS) : 

Clearance of Passport applications 
(XIIl-05.3.86). 61-t'f). 

Confiscation of' Passports (XIII-
05).86), 32-34. 

Dual/multinatioDal passports wltb 
Indian citizens (XVII-7.586) 78-
79. 

Old pa!~port application form. 
(XVII-30A.8b). 103.104. 

Passport applications pendin8 at 
R.P.O. Cocbin and Calicut (XV-
2.4.86). ]23·124. 

Passporl issued durina 1985-86 (XVI-
2304.86). 102. 

Pendin8 passport applications in 
Deihl Realonal Passport Office 
(XV-2.4.86), 185. 

Revenue earned and upenditure 
incurred by Calicut ud Cachin 
Passport Offices (XVI-9.4.86), 
188. 

Validity period of Indian Passport 
(XV-2.4.86). 59. 

PASSPORT OFFICE(S) : 

Cbandilarh Passport Office (XVI-
16.4.86), SO. 

Closure of Vijaywada passport office 
(XVII-30.4.86). 242·43. 

IDstaliation of computers in Passport 
Offices (XVI -16.4.86). 142-43. 

KeepiDg of passport office aDd protec-
tor of lmmllll'alion otlico at one 
placo (XVil-10.4.16), 161·62. 

39$ 

Passport Offices (XI1J-S.3.86) 49. 

Passport office at Kuruklbetra (XIlI-
5.3.86), 106. 

Passport Office at TrivaDdrum (XIII-
5 3.86), 13()'31. 

Trivandrum Par.aport Office (XV-
2 4.86), 222. 

Workload bandIed by Bombay Pass-
port Office (XVII-30.4.86), 162-65. 

PASTURE DEVELOPMENT PRO· 
GRAMME (XVII-7.o5.86), 225. 

PATENT (S): 

Paris convention on patents (XYII-
6.5.86) ] 76. 

PATENTS ACT: 

AmeDdment to Patents Act (XV-
25.3.86), 57. 

PATNA: 

Adverlisemenll given to Hindi Dailiel 
from Palna (XVI-21.4.86), 89. 

Air station at BhaWlani Patna (XIV-
10.3.86), 298.99. 

Cancellation of NOllh bound trains 
from Patna (31.3.86), 189. 

Expansion 
Pnblic 
208-09 •. 

of Khudabux Oriental 
Library (XVI-24.4.86), 

Introduction of Bight between Palna 
aDd Bombay (XVI-IOA.S6), 201· 
02. 

Non Broadcasting of News about 
demonstration held at Patna (XYI-
21.4.86), 112. 

Raids on offices and Houses of 
Businessmen iD Patna (Bihar) 
(XIV-14.H6).83. 

Taking over of Rajendra Memorial 
ID~tltute. Patna by ICMR (XIV-
203.86) 94-95. 

Work on T.V. programmes production 
centre, Patna (XIIl-4.3.86), ]54-
55. 

PATNA HIGH COURT: 
Vacancies of Judges in Patna Hlah 

Court (XV-SA.86), i42. 



PAY COMMISSION: 

Report of Fourth Pay COIlImission 
(XVTI-2.5.86), lSI-S2. 

Report or Fourth Pay. Commission 
and gtanl of inlerim relief (XIlI-
21.2.86), 29-30. 

PEACE: 
MOIltiq,/seminars for promotinll peace 

(XVI-16.4.8t').69. 

PEACE TREATY : 

Propl'sal for peace treaty with Pakis-
tan (XlII-26.2.86), 19·24. 

PEDESTRIANS : 

Measores ror safety and cODvenience 
of pedestrians in Delhi (XVI-
10.4.86). 140-42. 

PEDESTRAIN PATH (5): 

Completion of Almora and Pithora. 
prb pedeatriaa paths (XVII-
30.4.86), 101-103. 

PBEIlLBSS GENERAL FINANCE AND 
INVESTMENT CO. LTD. : 

Need to Ilatiooalise tbe Pearless 
G_al PiDIIDCe and JD\ltltmcnt 
Co. LId. (Under Role 377) (XV-
3 4.86), 264. 

PENICILUN: 

Production of PmicilIio (XVII-
29.4.86). 37_311. 

Sbortage of Pcncillin (XVI-lS.4:86), 
12S.26. 

PENSION: 
Complainta regardin, grant of pension 

to Bogus Persons (XVI-9.4.86), 
89-90. 

ExtenaiOD of Family PcASIon Scbeme 
for employees of Central Govern. 
ment Establisbments (XVII-7.S.86) 
64-65. 

Freedom Fighters Pension (XIV-
19.3.86). 

Freedom fiahters PCDsiooallCS <,aTI-
5.3.86), IOS·I09. 

Freedom 6ahtcrs pens'ons in Himacbal 
Pradesh and otllcr Statel (XVI-
16.4.86). 61-64. 

Grant of Freedom fightera 1'..,';00 10 
undeservina persons (XVII-
30.4.86). 40-41. 

Issue of prisoner or abacooder certifi-
cate for freedom figbter pension 
(XV -2,4.86). 112-14. 

Maximum limit or relief to PeD!lODer 
for ri~ in cost of Jlviaa (XVI-
16.'.86), 123.24. 

Memorandum 10 in~lude Kallara Pan-
,ode l"rUBI'e for Freedom Plahtcrs 
Pension (XVI-19.486), 161·62. 

Memoraodum 10 iaclude PIIODapara-
Vayalar struggle for F~om Fish-
ters pension (XVI-9.4:86), 47-48. 

Payment of increased peDsiOD to 
Freedom Fiahters (XVll-··7.S.86). 
1-8. 

PaYDlent of pension to widows of 
Defence Personnel (XVll-30.4.86). 
153-54. 

Pension 10 Alrlculture workers below 
poverty Iinc (XV-243.66). 314-
18. 

PeBSion to Cenlral Government 
Employees (XVI-16 4.86), 216.17. 

Pension to Employees Workina in 
Commercial Orp.olsatioD of Khadl 
and Villa.c Indnstries CommillioD 
(XlV-IS.3.86), 193.94. 

Pension to infirm and old penon. 
(XV-2.4.86),252. 

Procedure for payment of pe1Ision 
(XIV -12.3.86/.95-96. 

Proposal for lump 10m payment In 
lieo of pen,ion (Xlft--S.3.86), 
SO. 

ReconSlilulion Ind functionl of tbe 
non-olkial advllOry committee for 
Swaotantrata Salnilt Samman 
Pen,loo (XIV--12.3.86), 160. 

RCIf(Q'ltlon of SU'pended cates of 
S .. atautrata Baillik Samrn.a PeDai01l 



ot Allam (XIII-S.3.86>, 111 ; 
(XV-U 86), 120 199-200. 

Revision of rate of disablement 
Pension uDder Employees Stale 
Insurance Scbeme (XIlI-3 3.86), 
82-83. 

Revision of structure and scales of 
disability pen~ion (XVn-7.S.86), 
55. 

PENSIONER(S) : 

Criteria for cbarging CGHS contribu-
tion from Pensioners (XVI-24.4.86), 
88-89. 

Dialogue witb Pensioners on tbeir 
problems (XVI-23.4.86), 163-6:4. 

Reappointmeot of Retired Officers as 
CoJU.UltlDlS in Planning Commission 
(XlII -26.2 86), 91·92.. 

Refund or two months salary to 
pensioners (XVI-I 6.4.86), 
59-60. 

Separate .. encics in States for Welfare 
of Pensioners (XlII-26.2.86), 
127-28. 

DEBA.TES 

Need to grant equal pension to all 
ex-servicemen including the ex-
aervicemt1l "f Burma. (Under Rule 
377) (XJV-20.3.86), 210.H. 

Need to take urgent steps to clear the 
freedom fiJbten' pension cases 
(Under Rule 377) (XrV-20.3.86>: 
212. 

Statement Re: Grant of Certain Con· 
coulons to Pensioners (XIV-
11.3.86), 255-57. 

PEPPER: 

Aareement witb U.S.A. for export of 
Pepper (XVI-25.4.86). 78. 

Black -listing of· Exporters of pepper 
(XVI-2S.4.86),250-51. 

Export of Pepper (XVII-2.5.86), 
164. 

Malpractic:esin export of Pepper to 
USA (XVI-2S.4.86). I~. 

Pepper Cultivatioa 10 Kerala (XV-
24.3.86) 189. 

PEPSI COLA: 

R<newed bid of Pepsi Cola to enter 
Indiao Market (XIII-4,3.86), 
462. 

PER CAPITA INCOME: 

Low Per Capita Income Growth in 
Bihar (XVI-16.4.86), 97-98. 

Per capita investment and income in 
U.P. (XVII-7.5.86), J26·30. 

PERFORMANCE REPORT: 

Quarterly Performance Report 10 the 
Centre by Stales Re. Physical Pro-
gress of Plan Programmes lXIV-
19.3.86),25-30. 

PERFUME INDUSTRY : 

Need to preserve the ancieot cultural 
heritage of Kanaauj, modernise its 
perfume mdustry and set up other 
industries (UDder Rule 377) (XV-
25.3-86), 302·03. 

PERMIT(S) : 

Trocks with ComPOUtO Permits (XUI-
6.3.86), 118-20. 

PBRSONAL EXPLANATION BY 
MEMBER(S) : 

Shri Arviad Netam (XIII-5.3.86), 
208-00. 

Sbri D.P. Jadeja (XIII-5.3.86), 
208. 

PERSONAL LAW(S) : 

Codification of Personal Laws (XVll-
6.5.86), 83-84. 

PERSONNEL PROMOTION SCHEME: 

Introduction of Personal PromotiOD 
Scheme in various Ufliversities 
(XIll-27.2.86). so..5l. 

PEST(S) : 

Assistanco to Orissa for Eradication of 
pests and Diseases (XV-31.3.86). 
310·11. 
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Lones or Crops due to Peats (XV-
7.4.86). 113·16. 

PESTICIDE(S): 

Amendment to PF A Act for layioa 
down tolerance limit of pesticidn/ 
insecticides in food (Xm-27.2.86), 
253-54. 

Evaluation or hazards of DDT and 
BHC pesticides (XIV-17.3.86), 
189-90. 

Existence of Residue of B.H.C. and 
DDT can caDse Cancer (XVI-
10.4.80). 49-50. 

Health hazard due to production of 
Di<)xin (XVH-6.5.86), 253-54. 

Import of Pesticides (XVIl-28.4.86), 
l7007l. 

Liftioa of Ban on Export of Pesticides 
by United Statcs (XV-7.4.86). 
111·22. 

Pesticides Formulations (XIV-
17.3.86). 25·29. 

Production and Import of Pesticides 
(XVlI-5.5.116), 99-101. 

Rules re.ardinl pesticide containcra 
(XV-31.3.86). 346. 

SettiDa up of IClparate departmcDt of 
Pes&icades (XV -24.3.8&). ,lj9-20. 
lXV -27 .3.86). 93. 

UIC of Pesticides (XV -24.3.86), 
147·50. 

UII oC pesticides and iDlCCticie, in tea 
lardem (XVll-28.4.86), 257. 

PETITION{S) : 

Amendment of Article 311 of tbe Con· 
stitulion of India (Pet) Presented 
(XIV -17.3.86).226. 

ProviaioD for elementary safety and 
Minimum civic amenities in Seevan 
Bima Napr. Borivli. Wclt Bombay 
(XllI-6.3.86). 230. 

PETROCHEMICAL COMPLEX(ES) : 

Pettocbemical complex in A.sam 
(XVII-6.S.80). 97·98. 

Petro-Chemical Compln. in Madbya 
Pradesb (XVII-29.4 86). 32-33. 

Petro-Cbomical Project in Orissa 
(XV-25.3.86), 212-13. 

SeUinl up of Petrochemicals Complexes 
in Flftb. Si)(tb, Seventh Plans 
(XV-1.4.87), 101. 

PETRO-CHEMICAL INDUSTRY(IES): 

Efftuent& discharaed by Petro-
chemical industries (XVn-30.4.86), 
51·52. 

PETRO·CHEMICAL PROJECJ'(S) : 

Petro·CbClmical Project neat Hajlra 
(XV -25,3.86),229·30. 

DEBA.TES 

Need 10 lrant clearance of the Petro-
Chemical Project at Haldia in West 
Bengal (Under Rule 377) (XIV-
18.3.86),158. 

PETRO· CHEMICAL UNIT(S) : 

Funds for Petro-Chemical Uoils 
(XIIJ-4.3.86). 374-75. 

SellIoa up of Petro-cbemical units 
(XV -8.4.86), 160-t1. 

PETROL: 

Conlumption of petrol in different 
tIOgmlllnll of OCOIIomlc activity 
(XVU -29.4.86). 84. 

Extractioo of polrol from coal (XV-
1.4.86), 54-55. 

Malpractice. due to ,upply or Petrol 
at Hiab Temperature (XIV-
18.3.86), 35.36. 

Produclioo{lmport of Petrol. JC:erOlCne, 
Diesel and Ga. (XVl-1S.4.80), 
'8·59. 

Ratiooiol of Pelrol (XIV-l1.3.86), 
240-41. 

Supply of Petrol to Varioul States 
(XVI-lS.4.86), 101.55. 

PETllOL PUMP(S) : 

Benami ll.UDJlin, of Potrol Pumps 
allotted to SC/ST (XV-1.4.86), 
2$740. 



SUBJECT INDEX 

Checkio, of Malpractices in Petrol 
filliPI Statiops (XVII-6.S.86), 
230-31. 

Guideline. for Allotment of Fuel 
Service Station (XVII-6.S.86), 
223-24. 

Opening of IBP Departmental Petrol 
Service stations in Deihl (XIV-
16.3.86), 71·72. 

Opening of L.P.G. Petrol Pumps in 
Faizabad Cistrict, U.p. (XV-
8.4.86). 143-44. 

Open in, of more petrol pumps and 
LPG Agencies in Jaunpur district 
in U.P. (XIV-18.3.86), 192-93. 

Opening of petrol and diesel pumps 
in Azamgarb, Uttar Pradesh 
(XIII- 4.3.86), 562-63, 

Opening of Pelrol Bunk at JayaDagar/ 
J.p. Nagar in Danplore (XV-
25.3.86), 215-16. 

Opening of Petrol/Diesel outlets at 
GiriJib District, Bibar (2S,3.86), 
144. 

Opening of Petrol-Diesel Outiets of 
Pitboragarb. V.P. (XIV-18.3.86), 
147-48. 

Opening of petrol pumps in Keonjbar 
district (Orissa) (XVII-6.5.86), 
238.39. 

Petrol pumps and LPG a,oncies allot-
ted to SC/ST in U.P. i.8.4.S6), 
243 

Petrol pumps in Cuddapsh District 
in Andhra Pradesh (XV-S.4.86), 
174 75. 

Petrol pumps on Rin, Road, Delhi 
(XlII-4.3.86), 391. 

Sanction of petrol pumps and ,as 
agenCies in Kerala (X 1lJ-4. 3.86), 
322·23. 

SbirdoS of Potrol Pump from near 
Hospital in Santacruz, Bombay 
(XIV-18.3.86),97.98. 

Shlftinl of Petrol Diesel/Kersoeno 
Depot from Raigaoj to Halcija 
Town CK.Vll-6 .. ~.g9), S9. 

PETROLEUM: 

Adverse effect of hike of Petroleum 
prices on exports (XIII-28.2.86), 
96. 

Instructions to Government Depart-
ments to reduco Petrol Consumption 
(XV-21.3.S6). ~i:f.,:"" 

Produc'ioa of. petrol~m· (XIV-
18.3.86),173.\ "o<I.J ." 

Vegetable substitute for Diesel' oil 
(XVII-6.S.86), 8-9. 

PETROLEUM CONSERVATION RE-
SEARCH ASSOCIATION: 

Energy saviDI measures (XV-I.4.86), 
90-91. 

PETROLEUM PIPELINE(S): 

Decision. taken on H.B.J. pipeline 
(XIIl-25.2.S6), 33-34. 

LayiDI of pipeliDe from Madras to 
B .. ogalore (XI-18.3.S6), 88. 

PermissioD for layin8 water pipeline 
tbroUlb Rallway IaDd in AsaDsol 
(XVI-l7.4.86), 6O-6t. 

Plpelloe belweeD Matbura aDd Karllal 
for supply of Petroleum (XV-
25.3.86), 209-10. 

Use of Fibre Optics Tecbnology for 
Pipeli~e (XIII-2S.2 86), 184-85. 

PETROLEUM PRODVCT(S) : 

Adulteration in Petroleum Products 
(XV-25.3.86), 74-78. 

Consumption of Petroleum Products 
by States and UnioD Territories 
(XV-I.4.86). 144-4S. 

Disparity in rates of Petroleum Pro-
ducts (XV-S.4.86), 121. 

Efforts to reduoe Consumption of 
petroleum products (XUI-2S.2.86), 
1l8·19. 

Import of Crude aDd Petroleum pro.. 
ducts (XVIl-6.S.86), 47-4S. 

Measures to reduce cODsumption 
of petroleum producls (XUl-
25.2.86). 213-14. 



SUlIJeCT INDEX 

Petroleum product storage cover 
(XIV-11.'.86), 170·71 ; 
(XIV-18 3.86).228·29. 

Price Hikes io Petroleum Products 
, (XIV-ll.l.80), 247. 

Price il:crpse of Petroleum Bnd 
Petro·euri\:.y:;\~ucts (XIII-25.'2.86), 
[~.mulllc1t:;o 

Prices f. Pet· oleum Products in A 
anel .'- .stands (XVI-15A.86). 
54. 

. Produclion of Crude, Gas Bod Alloea-
tionmade for OJ! Exploration 
(XVI- 15.4.86). 164-65. 

Profits to O.N.G.C. on account of 
increase in price of Petroleum and 
Petroleum Products (XIII-
252.86), 173·7ti. 

Rate of diesel consumption by rail 
aod road (XIV-13.3.86), 256-57. 

Reduction in consumption of petroleum 
products (XIV- 18.3.86), 87·88. 

Jleduction in prices of Petroleum pro-
ducts in proportion to rail in prices 
in Ioternational Markot (XIII-
25.2.86), 170. 

Re1ail outlets 01 Petrol. DIesel and 
LPG ID Moradabad District (XVII-
29.4.86), 144-45. 

Sbare to Slates out of additional 
Revenue from bike tn pric:cs of 
petroleum products (XIII-4.3.86), 
357. 

Strategy for reduction in Import of 
Petroleum Products (XV-18.3.86), 
94. 

Usc of Scarce Petroleum Producls by 
Industry ~XV-IS.3.86). 66. 

vEIJATES 
Steep rise in prices of Fertilizer and 

Petroleum Products (A.M.) 359·600. 

PEXSEM: 

Pexsem Scbeme (XV-2A.86). 153-54. 

PEY/PTA: 

laUe of Letters of Intent ror manu-
facture of PEY/PTA (XV-2S.3.86), 
106-111. 

PHARMACEUTICAL (S) : 

Orowtb in production of EoalDeerloa 
goods, cbeml~al. and plaarmaeeuti-
cals (XVII-6.5.86), 192-95. 

Permis.lon to MIs. Burroulb. Welcome 
Ltd. for Forei.n Collaboration with 
MIs. Nike In~orporated, U.S.A. 
(XVII-2M.86), 1Il0-01. 

Recommendations of Symposium on 
Pharmaeeutical., Quality and SafelY 
(XVI-I7.4.86), 202-203 . 

Seuilll up of National Inalitute or '. 
Pbarmaceutical Education and 
Researcb (XIU-6.3.86), 154, 

PHARMACBUTICAL INDUSTRY 
(IES) ; 

Pbarmaceutical industri" In India 
and cbeck on production of drop 
(XIIf-2S.2.86), 4'-'46. 

Separate Corporation for Pharmaceuti-
cal sector in Calcutta (XIlI-4.3.86) 
411-13. 

PHONETIC CODE: 

Pbonetic Code system to replace 
Identity Card system {X V-2.4. 86), 
201. 

PHOSPHORIC ACID; 

Losl of Imported Phosphoric Acid for 
Use in FACT (XVII-5.S.86). &3. 

PHOTOGRAPH OALLERY(IES) : 

Opeaiol of Gallery of Indin Pboto-
graph (XV·-3.4.86), 93. 

PHOTOGRAPHY; 

OpeniGa of Oallery of lndiaD 'boto-
lTaph (XV -3.4.86), 93. 

PHOTOVALTAICS; 

Need to drop the proposal for import 
of 'orellD technoloty In tbe lleld 
of pbotovoltalca (Under IbIle 377), 
(XVI-10A.86). 33.5-36. 

PHULWARI SHERIFF: 

DeveloplllODt of Pbulwart SheriI' 
(XVfi-S,S.86),51.$2. 



l. 

SlI:81ECT INDEX 401 

PIG IRON: 

Coaceslioo on import duty on Pill 
Iron (XV-4.4.86). 92·93. 

Non-availability of Pig Iron in Gujarat 
(XV-7.386),99-100. 

PILGRIMAGE: 

Pakislani pilgrim! ror Ajmer annual 
Ura (XVI-16.4.86), 1 2-13. 

PILORIMAGE CENTR~S): 

Linkin. Budbist Pilgrimage ('entres in 
East U.p. by Vayudoot (XIII-
27.2.86), 231. 

PILLION RlDER(S) : 

Compulsory use of helmet by pillion 
riders (XVI-17.4.86), 72-73 •. 

PILOT(S) : 

Women PlIots in lAC (XIV-ZOo 3.86), 
162-63. 

PILOT TEST HOUSE(S) : 

Operation of Pilot Test House Project 
(XVlI-2.5.S6), 136-37. 

PIPARHAWA: 

Need to develope Piparbawa villalle as 
a tourist cllntre (Under Rulo 377) 
(XVI -23.4.86), 227-21l. 

PIPERAZINE: 

Sbortfall in Production of Piperazine 
(XVII-29.4.86), 199.200. 

PIRACY: 
Piracy in Software Export (XVI-

23.4.86), 181. 

PISCICULTURE: 

Piscicu'ture Development in Sevcntb 
Plan (XV-7.4.86), 67·68. 

PITHORAGARH : 

Approval (or cODltruction of college 
bulldinll In Pllboraprb Dlslrict 
under Forest (Conservation) Act, 
1980 (XV-2.4.86), lBO-BI. 

Completloll of Almora and Pithora· 
garh Pedestrian Patbs (XVII-
30.4.86). )02-103. 

Construction or Kimtoli_R~1 road 
in Pitboraprb (U.P.) (XIII- 5.3.86) 
133. 

Electronic lines and Towers in Pitbora-
. garh under Forest Act, 1980 (XVI-

16.4.86), 126-27. 

Linking of Pitboraprb Bnd other 
religious places with Vayudool/ 
Helicopter Services (XVI-IOo4.86), 
228. 

PLAN(S) : 

Preparation of Five Year Perspective 
Plans by Slatcs (XIlI-4.3.86), 157· 
158. 

PLAN(S) ANNUAL : 

Aonual Plan Outlay for Kerala (XIII-
26.2.86), 219-22. 

Anoual Plans for States (XVI-9.4.86), 
82~84. 

PLAN EXPENDITURE: 

Need (or allocating fund! under PlaD 
expenditure for proper maintenance 
of Governmcnt buildings in various 
States (Under Rule 377) (XV-
21.3.86), 341-42. 

PLAN SIXTH FIVE·YEAR : 

Allocation during Sixth Five Year 
Plan for Anti-poverty programme 
(XVIl-7.S.86). 105-10. 

Allocation for Oil Exploration in 
Sixth Plan (XV-25.3.86), 235-236. 

Deforest 8 tion IReforesta ti on d urina 
Sixth Five Year Plan (XIU-26.2.86) 
75-83. 

Expenditure on dcveloproent of SmaO 
and Cottage Industries in Rural 
Ar~BS durilig Sixth Plan (XV-
8.4.86), 192-93. 

Growth of industries in backward re-
gions during Sixth Plan (XIV-
IS.3.86), 166-68. 

Oil Wells Drilled in Slx.th Plao (XIV-
18.3.86), 15~IS8. 

Production Targets of Coal durina 
Sixth PlaD (XV- 25.3.86). 263·265. 



SU1lJBCT INOIIX 

Pen:ent81e Gl'owth rate in tbe Sixth 
aad StveDtb Flvo YearJ>lan (XV-
2.4.86), 83-84. 

Purchasina power durioa Sixth Five 
Year Plan (XV-21.3.86), 205. 

Rice Production during Sixth Plan 
(XV -31.3.86), 311-14, 

Target fuced for production of food 
grains in Sixtb Plan (XIV-!O.386), 
53-54. 

Total amounts for Ori;sa 
Sixth FiYe Year Plan 
26.2.86), 277-228. 

for the 
(XflI-

Utilisat!on of funds sanctioned to 
Kerale Goveroment for Plan 
projocts (XVI-9.4.86), 46. 

DEBATES 

Demand for achievinl the objectivOi 
laid down in the Sixth FIve-Year 
Plan for remova' 01 po¥erty and 
un-employment in BIhar (Under 
Rule 377) (XUI--S.l.8bl, 21S-16. 

PLAN, SEVENTH FIVE YEAR: 

Allocation for development and 
maintenance of National Higbways 
durillll Seventh PlaJI (XV-3.4.86), 
103. 

AIJooujoa for oil upioFation in 
Seventh Pian O'IV-ll.3.86\, 190-91. 

Allocation for TelecommUDic:ation 
durinR SeveJ)lb Plan (XIV-
11.3.86). 10}·04. 

Allocatloog in the Seventh Flvc Year 
Plan (XIIT-26.2.86), 223.26. 

Amount for Punjab for Power Sector 
in Sneath Plan' (XVI-9.4.86), 
178. 

Anwunt released for project. in 
Orissa undltl" Seventh Five Year 
PIan (XIlI-·26.2.86), 228-.30. 

AUractiftl tour.t. In Soventh Plan 
0'111-21.2.86), 162-63. 

Construc:titm of New Airpons in 
SeYCllt1l Plan (XVI-tO.".86), 209. 

Construction of new raUway lines, 
doublina of linea and cC'nvul/ion 
project. durltla Seventh PlaD (XUI-
27.2.86), 205-12. 

Criteria for Openinl of New Tele· 
arlpb 0t5c .. durina Seventh Plan 
period (XV-Ii.4.86), 81·88. 

Demand Bnd Supply Position of 
Enerey (XV-2S.3.86), S9-60, 

Development of Border Area. (XVI-
9486), 187. 

Development of Fisheries iii Kerala 
durin. 7th Plan Period (XIV-
17.3.86). 163-64. 

Development of Industrial Growtb 
Centres duriDa Sc:vlruh Plea (XV-
I 4.86), 44-48. 

Development or Tourism 
durinl Seventh Plan 
27.2.86). 111-14. 

Iadlllf,y 
(X1fI-

Development of Tourist Centre durin, 
Seventh Plaa (XVI-H.".I6). 
107.116. 

Dillrlbution/produclioa of LPG 
Cylinders In Seventh Plan (Xl V-
18.3.86),205-206. 

Electronic Pr~iecll durin8 Seventh 
Plan (XVI-9.4.86), 199.200. 

ExpaoaloD of InternatioDlll SubIcriber 
Diallin8 FacUity durin. Seventh 
Plan (XV-2S.3.86), 48-49. 

Expan5ion of rural telecommuak:atiou 
in Se'" nih I""n (XV-l .... 86), 
241-42. 

Expansioo of Telex &lid TeJcaraPhy 
System (XV-25.3.87), 197.91. 

Flnanclal Allocation for IrrI,atlon 
in Sexenlb Plan (XllI-27.2.86), 
124-28. 

IDlprovement in the cOadit/ODI oC 
Farmer. durina ScvClltb prall (XV-
24.3.86), 2112-04. 

ladunrial Uplift 01 Kuala dUriq 
S.veadt Plan (XIV-18.J.I6), liS-
IS. 



Industrially backward and achraoced 
Slates and Proirammes for Seventh 
Plan (XIV-18.3.86), 160.64. 

Modernisation of' Airports during 
Seventh Plan (XIlI-6.3.86), 192. 

Narrowing down of Gap or backward 
Stalel (XVI-9.4.86), 67·68. 

New Airports in 
Seventb PllAn 
44. 

Kerala Doring 
(Xf\I-20. J.86), 

New Medil:lll Collqcs durio.Sneatb 
Plan (XV-27.3.86), 68-69. 

New Rail Links in,luded in Seventb 
Five Year Plan (XlII-27.2.S6). 
234-35. 

Nuclear Power Plants durini Seventh 
Plan (XVU- 7.5.86),159.60. 

Opcnioa of eloctroRi; excllaolOl duro 
iog Seventh Pliin period (XV-
1.4.86), 242. 

OpcuiDS:or Primary Healtb Centres in 
Orissa during Seventb Plan (XV1-
10.4.86), 80. 

OUlla1 for Developme.lt of Haodloom 
Sector dUring Sevec,tb Plan (XVI-
11.4.86). 203-20;. 

Pilciculture Dcvelopment in Seventh 
Plan (XV-7.4.86). 67-68. 

Power Generation durin. Seventb Plan 
(XVIl-6.S.86), 222-23. 

power Production and Requiremeot 
duriol Sevcotb Plan (XV -25.3.86), 
203-204. 

Primary Hcallb Centres durin. Seventb 
Plan (XlIl-27.2.86). 22·26. 

Principles of Pc:rsonnal Healtb, Gene-
rIAl Bnvlfonmeolal, Healtb, Potable 
waler etc. under Seventb Plan Cur· 
ncu'um (XV-3.4.86), 195. 

Prinling of SeveDlb Plan Documeot 
~X V -2.4.86), 226-27. 

Priority for construction of on·goins 
new Rail liDOS dlH'inl Se"entb Plan 
XV-3.4.86), 144-45. 

Prodw:tion of LPG Cylinclcn In Seve· 
ntb Plan (XV-l.4.86), 41-41. . 

Proposal to increase production of 
Coal durill8 Seventh Plan (XV-
25.3.86). 61. 

Proposal 10 open Marketiag Centre 
(XVII-284.116). 95-96. 

Railing of resources by Slates to meet 
requlreme.ots of Sevcath Plan 
(XVII-30.4.86), 238-43. 

Report ·of World Bank on India's 
Seventh Plan (XVI-l'.4.86). 
17~ . 

Requirement to TbtrmalGeneration 
EqUIpment (XV-25.3.86), 100-101. 

Revision of production larlet for 
ScvClltb pjan period by public 
sector undertakings (XVII-29.4.86) 
196·97. . 

Rllbber Produc:tionDurllll Seventh 
Plan (XVII -2 5.86). 223-24. 

Setting up or" AIR Sta'jons during 
Seventh Plan (XV-24.3.86), 239-
46. 

Setting up of High Power T. V. Centres 
dariDS Seventh Plan (XV-31.3.86). 
579. 

Setting up of 1.1. Ts durin. 7th Plan 
(XVI-24.486). 125-26. 

Setting up of light diesel and petrol 
retail outll'ts durina Seventh Plan 
(XV-1.4.86), 49-50. 

Settiog up of mini ~teel plaols in 
Seventh Plan (XIV-17.3.86), 45. 

Setting up of Occupational Healtb 
Clinic to diganose oa;upational 
disease duriog Seventh Plan(XVn-
28.4.86), 220. 

Sellin. up of Wind TllCbille& (XV-
25.3.86). 43. 

Scheme for openina of Model Schools 
durlO, Sevenlb Plan (XIV- 20.386) 
ISS·Is{). 

Taraet for setting up primary scbools 
during Seventb Plan (XV -3.4.86), 
89-90. 

Telephone cOll11cctions dlKinl Seventh 
Plan (XV-8.4.86). 2·7. 



Touriam Facilities to Students During 
Sneath Plan (XVII-2.S.S6), 178. 

DEBATES 

Allocation of more funds for TelC'-
communiClilion department durlog 
Sev~Dtb Five Year Plan (Under 
Rule 377) (XV--24.3.86), 351, 

Implementation of the proposed 
Kanpur Ganga Dam ProJect during 
Seventh Plan (Under Rule 377) 
(XVI-IS 4.86).305. 

Need for an Eutef1l India Develop-
ment Council to ensure tbe balanced 
development of eastern Jndla, 
particularly West Bengal durins 
Seventh Five Year Plan (Under 
Rille 377) (XIV-19.3.86), 186. 

Need to provide adequate funds for 
expallsion of existing main telepbone 
exl:bange at Bbuban_af during 
Seventb Plan (Under Rule 377) 
(X1II·-6,3.86). 237-38. 

PLAN ALLOCATION: 

Reduction in Plan Allocation for 
lDdnstries in Madhya Pradesb (XV-
2.4.86), 164. 

Utilisation of Plan allocation by States 
(XVI -23.4.86), 147-1S0. 

PLAN OUTLA Y : 

Aonual Plan outlay for States aDd 
Unioo Territories (XIIJ-26.2.86), 
54·58. 

Cot io Seventh Plan outlay for UUar 
Pradesh (XIV-J2.3.86), 79-80. 

National average of per capUa State 
plan outlay (XVIl-30.4.86), 134. 

Outlay for immullisatioo programme 
during Seventb Plao (XVI--17.4.86) 
83-84. 

PLAN PROGRAMME (S) : 

Quarterly Performance Report to the 
Centre by States Re. Pbysical 
Progres, of Plan Pro,rammes 
(XIV - 19.3.86), 2S-30. 

PLANNING BOARD(S) : 

State PlanDing Board! (XVI-IS.J-60. 

PLANNING COMMISSION: 

Allocation of fUDds for Railway Pro-
jects by PlaDniDg Commission 
(XIll-6.3 86), 144. 

Planniog CommiSl)ion 
Easenlial Supplies 
(XV -21.3.86), 96-98. 

Report on 
Prosramme 

Reappointment of Retired Officers aa 
Con5ullants in Planninll Commilllion 
(XIII-26.2.86), 91-92. 

Science and Technology as Essential 
aDd Integral Part of Socio·Ecouomic 
Sectors (XVI-.9.4.86). 10S-I07. 

DEBATES 
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New Fertilizer Plants (XIV-IO.3.86) 
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171-78. 

POLICE: 

Central assistance for development of 
Police Communication System in 
And"r. Pradesh (XVII-1.S.86), so. 
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Dusl eminion and abalement of noise 
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Office. Cocbin (XVII-29.4.86), 
67·68. 

News Item Captioned "New Poated 
System causing Inconvenience" 
(XVI-lS.4.86), 202·03. 

Parallel postal service run by private 
OrganisalioDs or persons (XVII-
29.4 86), ·200. 

Re-introduction of second postal deli-
very !y&tcm (XIlI-4.3.86), 538-39. 

RUDning of parallel postal service 
(XIV-l 1.3.86). 75·76. 

POSTS AND TELEGRAPHS: 

Absorption of Reserved Trained Per-
80ns in Telecommunications depart-
ment (XIV-I1.3.86). 82. 

BlfurcatioD of Posts and Telegraphs 
Department (XIII-25.2 86), 256-57. 

Bifurcation of Posls and Telegrapbs 
Department (>...'\'U-29.4.86). 253-
55. 

Closing D,)wn of Division. in Postal 
Circles lXVJJ-29.4.86). 77-78. 

Closing of Railway Ma;1 Service Se-
ctiODS (XVII-29.4.86). 205. 

Complaint! regarding delay in payment 
of money orders (XV-8.4.86), 161-
62. 

Comp'aterla.tion in Departments of 
Posts and Telecommunications 
(XIV-18.3.86), 136. 

Delay in delivery of Dak (XIII-
43.86),571. 

Delay in delivery tlf mail between 
Trivlndrum and D~lIti (XIY-
11.3.86). 102-03. 
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Delivcry of mail' in villqes 8IId re;-
mote areas (XIV-ll.3.116), 116-
17. 

Delivery of Telegrams during night in 
Himacbal Pradesh (XV --8.4.86), 
67.68. 

Drrect Telegraph and Telephone 
Channels to lint Haliatandi with 
Guwabali and Karim,8oj (XV-
1.4.86),215-16. 

Downward efficiency and curtailment 
of public service. in P & T Depart-

, ments (XVII-6.S.86), 154-58. 

Blectrlcity Board allowed tbeir own 
microwave communication network 
(XV-25 3.86). 278.379. 

Embezzlement iD Post Office Dhameta 
DisU. Kangra (XV-1.4.86). 281. 

Expansion of Costing and Economic 
ADalySis Di\'isions '(XV - 1.4 86). 
109·10. 

Installation of DlvisioD JlIIICtioDi/Cir-
cuits io Dbaram~. Tele~pb 

Engineering Division (XVII-
29.4.86). 192-194. 

Introduction of Mecbanical Mail Sort-
ing and E\ectronic Mall (XV-
25 ;3.36), 227-28. 

Introdu",'tion of Dew pOllal technology 
(XIV-II.3.86).211-12. 

Licence. for Postal Agencies (XVII-
29.4.86), 16-21. 

LicCIDsed Postal Alency Scheme (XV-
8.4.86), 1511-59. • . 

Mail delivery services in bill districts 
(XIlI-4.3.86), S03. 

Mail Vans in Uttar Pradesh Circle 
(XV -. ·8.4.86), 191·92. 

Misappropriation of Rupecs One 
LlIth in Branch POtt . Office, Bbar-
p1lori (XV-25.3 86), 141. 

National PrOl1'amme (or Electronic 
Telepbonet (XV-1.4.861. 186. 

Notices served for. DepOti! of Non-
returnable Contribution to Extra 
Departmelnal POll Omce. and 
BraQchPo.t Offices (XYIl-6.5.86), 
4z.44. 

Open1naof Dew Post an4TeJ., .. apb 
Offices in Haryana (XV-8 .... 86). 
219-20. 

Opcnilla of Sub.Diviliona.l Officc 
(Telephones) at Bb,waDI Pitaa, 
Dl.trkl KalabaDdi (XlV-lJ.3.86). 
.54-58. 

Poslal Agency Scheme in Maba~ihtra 
(XV-SA86). 14MI. 

Postal delivery ceatres in Goa. Daman 
ao'd Diu (XV:"'8.4.86), 183. 

Postal Division at Kalabaoen; Ori5-~a 
(XIV--11.3.86). 194. 

POIt, and Tel~rapb. civil circle, 
BbubaDcswaf (XIV-tl.3.86), 204. 

P and T land JyiD, V&caut at Azam· 
garh (U.P.) (XV-8,486). 181. 

Provilion of ~are 
jaoctilJll pillars 
114. 

h~ lioe phone 
(XIV -11.3.86). 

al-opooin, of Madbavanapr alld 
high tJoUruk Post Offtces (XIII-
25.2.86), 23S·239. 

aules and Orders fq.tdID, receipt of 
Mone,. Orders (XV -8.4.86). 91-
92. 

IiIlftDio, of. parallel ()OItal service 
(XIV-U.3.86),7j..76. 

Sanctionilll oi depart_DIal buildllll 
for civil WiD, olk:es of ~e.bwar 
(XI V -11.3.86), 203-04. 

Separation of Teletrapbl ~rtmeDt 
from POltal . Department (XV-
25.3.86). 185·86. 

Services of telephone No. 176 (XIV-
H.3.86) lJ2·13. 

SOttlDg up Taat Force to apeed up 
expansioD aod ,'rcarnlille faDclioD-
io, or Telecommunication Facll/ties 
(XV-'2U.86), 163.64. 

Shirtiag of E'xlstlna DepatlDltDtal Sub 
Post OfIicu 10 New BUildlo" 
(XV--I.4 86). 128-29. 

Sblfctn, or Wireless MonitorjO, Station 
from Jayanaaar, BIOI_lore (XV-
1.4.86). 155. 



ttlell'aph naallty .0 P-mt Offices in 
Azamtarh District of V.P. (XV'-:' 
8.4.86), 14-19. 

Unautheri,ed jbugg!son P<lT land in 
Kali Bari Marg, New Delbi (XV--
25.3.8"), 80·81. 

Uadue poIItal delay in Ketala (XIV-
18.3.86), 225. 

Wormoa'd tn Telegraph Engineering 
Dillisfons in Itimacbal Pradesh 
(XVII--29.4.86). 305-07. 

DEBATES 
Allocation of more fuods for Telecom-

mUQICAtion department during 
Seventh Five Year Plao (Under 
Rule 377) (XV-24.3.86), 351. 

Demand for lifting ban on tilling up 
existing vacancies and creation of 
new posts In tbe P & T Department 
(Under Rule 377) (XIII-S.3.86), 
212. 

Need for verifying articles and tbeir 
value before booking the insured 
parcels by P & T Departmeni (XV-
3.4.86). (Under Rule 377) 262-63. 

Need to improve working of telecom-
munication system in Kola and 
Jbalawbar districts of Rajasthan 
(Under Rule 377) (XflI--S.3.86), 
210-11. 

POSTS AND TELEGRAPH EM 
PLOYEES: 

Abolition of the system of Extra 
Departmental Employees in P & T 
Department (XHI-4.3.86). 480. 

Bonul to reserved trained pool emplo-
yees loP &. T Department (XIV-
11.3.86), 81',&1. 

Construction of Quarters for Emplo-
YCOI of DepartdJentl of Posta and 
Telecommunications in Tamil Nadu 
(XV-1.4.86), 25;-61. 

ConstrUction of Residential quartersl 
FlalS for P&'T Employees in Kerala 
(XlV -:18:3.86). 39.4(1. 

Pol; T: 
Criteria for OpoDining of 'New 

TelegrapbOffices during Seventb 
Pillftpetiod (XV -84.86); SI-88. 

Demonstration by employees of 
TelephOllC! Department, Delhi 
(XIV-11.3.86J,95-96. 

Functioning of Telegraph lines in 
Jh.aosi Division (XV~25.3.86), .-42. 

late Delivery of TeltBl'am' ilt Bibar 
(XV -1.4,86), 155.;56. 

Loss of tel~rams in C.T.Os <"UI-
2S~2.86), 9~-99. 

Opening of Telegrapb Office in Dbuie 
District of Mahansbtra (Xln-
25.286),7S-76. 

Publication of Latest Edit<ou of 
TelC'grapb Guide (XVI-IS.4.86), 
169-70. 

Quarters for P&T employees in U.P. 
(XVlI-6.5.86), 76-77. 

Reserved and trained pool Bmployees 
in P &. T Department (XV-
8.4.86), 285-86. 

Residenlial Accommodation for Postal 
Telecommunication EmpJoyees 
(XV-25.3 86), 62-68. 

Retrenchment of Employees,in It!diao 
Telephone Industries (XVII-
29.4.86), J7()'7l. 

Savnor Commission Report on Extra 
Departmental Employ"" (XIV-
11.3.86), 219. 

Shortage ofStaffio DeparlUlents of 
Post~ and Telecommunications 
(XIV -18.3.86). 231·32. 

StatuI. of Employees of Telephone 
Offices 1n New Delhi OD formation 
of Metropolitan Telephone Cor-
poratloll(XV -1.4.86), 58-59. 

Supply of uniforms to P. and T. 
employees HI bill arns (XlV-
18.3.86), 89. 

Telegraph Services In Rural Areas 
(XHl--4.3.86). 52o.s12. 

POSTAL SrATIO~ERY : 

Issue of Special Commemoratin 
Postal Stamps during 1986 pC\iU-
29.4.86).15+61. 
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. Pfintioa of Money Order and Tele-
&ram Forms· in KaDnade (XVI-
15.4.86), 259.60. 

Sale of Postal Covers and Stamps etc:. 
by Private Agencies (Xm-
25.2.86), 197.98. 

POTATO(ES) : 

Dec:line in Quality 01 potatoes (XIII-
4.3.86},96-97. 

Glut of Potato Seed in Himac:hal 
Pradesh (XlI-3.3.86), 220. 

New varieties of potato releaaed by 
Central Potato Research InstitlUe, 
Simla (XIII-4.3 86), 147·49. 

POULTRY: 

Decentralisation in the Management 
of Apiculture. Dairy and Poultry 
Parms (XVlI-5,5.86), 203. 

Increase in poultry pro~uction 

(XIII-28.4.86). 248. 

Poultary development in Seventh 
Plan (XIII-3.3 86), 183-86. 

Self·reliance In Pouitry Breedina 
(XIV-17.3.86).-'()().0t. ' 

POULTRY: 

National Poultry Board (XIII-
4.3.86), 264-65. 

POVERTY: 

Allocation durill8 Sixtb Five Year 
Plan for anti· poverty PlOSraBlme 
(XVIJ-7.5.86). lOS-lO~ 

Bank . assistance toward. Poverty 
Eradic:ationPl'OII'ammes in Madhya 
Pradesh (XV-21.3.8b). 251.52. 

Changes in poveny line duo to price 
bike (XVI-16.4.86). 63-6~. 

Cost of production of Report on 
Anti· Poverty Prosramma .(XIV-
(17,3.86), 200-01. 

Creation of mandays under Anti. 
poverty Programmu (XIII-
4,3.86), 49·57. 

Defijllition of "poor" and povorty line 
(XII1-l6.2I1f), 197-98, 

Eradication of poverty of Adivasi 
families (XVI-23.4.86), 45. 

Loan distributed in Jeerala under 
ADd-poverty provamme (XVII-
7.5.86), 178.79. 

Non-Governmental Agencies for 
Removal of Poverty (XIII-26.2.86), 
58-59. 

Number of families brouabl above 
poverty line in Uttar Pradesb 
(XVI-9.4.86), 68-70. 

Persons raised above roven)' line 
In Andhra Pradesb under 20.Point 
Proaramme (XVI-23.4.86), M-65. 

Poverty AIJ~vtation J9rogl'ammes (XVI-
9.4.86). IS7. 

Poverty line in 1984 (XllT-5.3,86), 
169.70. 

PrOI!:amm~5 to enable Scheduled 
Castes and Sc:bed'Jled Tribes to 
croll poverty line (XVII-30.4.86), 
34-39. 

Removal of poverty (XlII-5.3.86), 
174-75. 

Reslroc:turina of PlanniDI BDd Imple-
mentation set up for Poverty 
Alleviation Programmes (XVI-
9.4.86). 119-24, 

Scheduled castes/scbeduled tribes 
raiaed above poverty line (XIV-
19.3.86), 139.40. 

Scbemes for poverty aDd unemploy· 
ment (XVII-·30.4.1!6) 139-40. 

Scbeme to provide subsidised food. 
arlins to families IIvln, below 
ponrly line (XVI...,...11.4.86), 10J-05. 

Semi·StarvatioD CoodidOOI amona 
poor in Vil/aacs (XV-7.4.86), 
156-6:>. 

Study reaardilll poftrlY.ltricken 
people (XVII-~ 4.116). 42-43. 

Survey rqardtn, people livtlll in 
abaolute poyerty (XVI-23.4.86). 
33. 

Restructuring of PlaDDIIII and Jmple-
mentation set up (or pOYeI'ly aile-
vatioD prosrammaa (XVI-9.4.U). 
119·24. 
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Under-Utiliution .t 
Poverly Alleviation 
(XV-7.4.S6), 57-5'. 

POWER: 

amount for 
i'rogrammes 

Additional power supply to Bansalore 
(XIV -11.3.86), 32. 

Amount for Punjab for PowerSeclor 
in Sennth Plan (XVI-9.4.86). 178. 

A8'es~meot for reduciog COlt of small 
Hydel Units (XVH-29.486), 
208-09. 

Atomic Power Generation (XIU-
, 3.86), 144. 

Balance betwecn Hydel and Thermal 
Power generation' (XIV-ll.3.86), 
132. 

Campaign on T. V Preservation of 
Electric Power (XIV-IS.3.86), 151. 

Canadian Aid in Power Sector (XV-
1.4.86), 206-07. 

Central a~sislance to Bihar Govern-
meot for augmenting power resour-
ces (XIIl-25.2.86). 96. 

Central investment In Power Sector 
in Kerala (XIV-·18.3.86), 25-26. 

Clear,nce {or selling up of diesel 
lenerator at Banga'ore by Kar-
nataka Electricity Board (XVII-
6.5.86). 186. 

Clearance of power generation prejects 
of Gujarat (XIV-·18.l.86), 2.10. 

Clearance 10 New Power Projects 
(xrv - 18.3.86), 1'0.51. 

Clearance to s:hemes proposed by 
Bibar for power generation (XIV -
11.3.86), 196-97. 

Closure of Iodustries in Farldabld 
due 10 power sbortage (XIV-
11.3.86), 238,39. 

CommIssioning of new leneration 
capacity (XVII-6 . .5.86), 206-13. 

Consumption of Pnwer in Kerala 
(XVII-29,4.86), 78_79. 

Cost of production of power from 
Hydel, Tbermal and Nucl .. r .Power 

Plants (XVU-29,4.86), 183-36. 

Damage in Raichur Tbermal Power 
Station (XVII-6.5.86), 83. 

Decrease In eBicien.y of Thermal 
plants (XIII- 25.2.86), liD-II. 

Deficit in power supply in Eutenl 
region (XIJI I 25.2.86), 216-17. 

Delay in completion 01 hydel pOw~r 
projects (XTII -25.2.86), 41-42. 

Demand of power for Public Sector 
Steel Plant (XIII-l.3.86), 193-94. 

Demand of power on Damodar Valley 
Corporation from coal sector (XV-
25.3.86),223-74. 

Demand. Production and Supply of 
Power (XIV-18.3.36)' 209.10. 

Exploration of Geo-tbennai Potential 
(XVII -29.4.86), 101-02. 

ElIpll"ration of Solar Thermal Power 
(XVII-29.4.86). 149_~0. 

FleCT's SuaestioDS for living of 
Power in Jndwtry· (XV -S.4. 86), 
]88. 

Felling of trees ror eJectrl.my produc-
tion (XIV-12.l.86), 89. 

Fore;gn aid for power generation 
(XITI-25.2.S6l. 24-28. 

Formulation of National Power Po'icy 
(XV-25.l.86), 147-48. 

Generation Capacity of Srisailam 
Hydro Electric Power (XIV-
11,3.86), 207-08. 

Generation of Additional Power in 
Eastern Reslon (XV - 8,4 86), 251-
5~. 

Generation of power tbrouab non-
cooventlonal sources by big indus-
trial unlls (XIII-4.3.86), 313. 

Generation of Power through non-
conventional sources of energy 
(XIV-l 1.3 86),3-7. 

Generation of power tbrouah Solar 
Enersy (X1V·-11.3.86), 107. 
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H81De&ai.og of Hydro-Ekc~jc Power 
resourcn (XIV-lll.3.86), 185_187. 

High ICll$ioD hoe from Kopili Hydel 
Project to Panchgclm Grid (XIII-
4.3.86), 398. 

Imoort of power generaling Machloery 
io public seclor units in GlQarat 
(XV-' .4.86), 219-20 •. 

IndiraSaro\"ar Hyde) Project (XVU-
29.4,86),9\1-91. 

Indo-Soviet Bllaleral Agrj:ClDeot 00 
r.ower (XVl-lS.4 116).35-36. 

losiallalion of wind mills to mcet 
power requiremeot (X1l1-4',3.36). 
SI7, 

IIsue of Power Bonds by NTPe lXV-
2S.3.86}, ISI-SZ. 

Joint Sector Msnaacmeot in Power 
Seclor (XIV-18 3J~6). 57. 

LPG based prouction units (XV-
1.4.86), 218. 

Loaos of Slate Electricity Boards for 
· Inler·Stale . LiDes (XlV ___ 18;~;86). 
189-9\. 

Loss in power Blalion al RarnaBundam 
(XV --8.4.86},121-22. 

LOS5 oC E!celricty due to tbefts (XV-
25 .. 3.86), .SO-5!. 

Low generation of power in Talcher 
Power Plant due toiua1lequete • coal 
supply (XIV -18.3.86), 192. 

Metling or Indo-Sovitt worfliug group 
on power (XIII-25.2.86). 233-234. 

Modern tecbnique to saye trar-smis-
sion loues of power (XIII-'--4.3.86), 
517-1!!. 

Non-Payment of sbare of Expenditure 
by RajanbllD to Maclbya Pradesb 

· for additional Power,{XVl-15.4.86), 
276-71. 

: Orissa's power rcquirement 0011-
· 25.2.86). 5-8 .• 

Partlclpatioo of pri Y81e sector ill 
Power Geaeeadon (XIV ~lB.3.86), 
5-9.96097. 

Pla~u. for sea water cOBv,Craioll lato 
'ne~ (XIV-J8.3.86), 12~J4. 

Policy re.ardinll prociuctioa of Ther-
11111 Power Geaeratioa Equj~t 
(XV-2S.3.86), 118-19. 

Power cut io States and Union terri. 
torfe. (XVII-6.5.86l, 188-90, 

Power from National Grid 10 .Aa4bra 
Pradesb (XI1J-4.3.86), 485.94. 

Po_r Geaeratloa at: Korana Hallro-
" Electric Project in Mabataabtra 
(XVI-IS.4.86). 24142. 

, POWCT Geaera&ioD duriDilSevaatb .Plan 
(XVII-6.S.86), 222 .. 23. 

PoWer GeaeratioD In Madbya ·PrHoah 
(XV-8.4.86},213-14. 

Power .eaeralioo schemel in Hlmat:bal 
Pradesb (XIV-II.3.86>, lIIL1D. 

Power Jeneratioo tal1et (XV-8.4.86), 
248~50. 

Power Generation taraet and actual 
performance (XVJl-6,S.86), 235. 
36. 

Power Generation Tarlet ror J986-87 
(XlV--18.3.M).105-10. 

Pow.er Generation Target ia Uttar 
Prad~sb (XVJl - 6.5.86), 82; 

PoWer Productioa aad Roquirement 
during SeYe-olh Plall (XV-lS.3.86), 
203.04. 

Power requirement in AadalDan and 
Nicobar blands (XY-J.4,86), 190-
94, 

Power roqufremeot of GCUI, Daman 
aDd Diu fXV-8.4.86). 267. ' 

Power' Iloquiremeot of a.iulban 
(XIII-4.3.86), 14-17. 

Power ShcrtaaCl(XJlI-25.2,86}, 202, 

Power .horta .. Hi Karaatata and 
OwaralSutes (XIlI-2S.2,.86). "-
~. 

power, abortale in StatCII aDd. Union 
Territotie&{XV-8.4,86). 38-42. 

Power tarift' for Jndu,trfCII (XVU-
6.5,86); 191-1OZ. 
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Puni.hdlent for power tbeft (XIV-
11.3.86), 197. 

Report of uniform Power Tariffs Com-
mittee (XIV-18.3.86), 136. 

Reql,lirement of power in Delhi (XV-
14.86).91·92 

Reservation of electricity /powe' from 
Nati(>nal Grid for agricultural pur_ 
poses (XIV-18.3.86), 73-74. 

Round Table Conference on Energy 
Problem (XV-l.4 86),236-37. 

Scheme for production of power energy 
from Garbage (XIII-25.2.86), 4:t-
44. 

Setting up of diesel generators in Ru!a! 
Areas by Kamataka Power Cor-
poration (XVII-6.5.86), 186-87_ 

Shortage of Power Hils Industrial 
Unila in Northern India (XIV':"" 
18.3.86), lS3-IS4. 

Shortage df Power in Northern States 
(XV-1.4.86), 136-138. 

Shortfall between Demand Availability 
of Power in diJfermt Zones and tn 
Gujaral (XVII-29.4.86), 1()3-10S. 

Stable Supp!y of Power in Bihar and 
Uttar Pradesh (XVIl-6.S.86). 32-
33. 

Steps to increase power generation in 
Bihar, Haryana and Karnatak. 
(XVll-6.5.86), 166. 

Supply of coal and power to northerra 
units (XIV -18.3.86). 174-75. 

Supply of Power from Madbya Pra-
desb, Andhra Pradesb and Farakke 
to Orissa (XIV-I1.3.86), 166-67. 

Supply of Power to Economically 
Backw~rd Slates (XVI-l 5.4.86), 
22-25. 

Supp-Iy of power to States facing 
power sbortaae (XIV-lS.3,86), 187· 
89. 

Survey oj' Waterfalls and Streams In 
Manipur for Hydel Power (XYIl-
29.4.86), 97·98. . 

Theft of Power in Southern States 
(XV-25.3.86), 51-52. 

Thermal, Hydel and Atomic Power 
Generation In U.P. (XVII-29.4.86), 
219-220. 

Thermal Power Generation in Kapurdi 
area (Rajasthan) (XlV-ll.3.86), 
15-16. 

Tidal Power Project in Gulf of Cam-
bay (XIV-18.3.86), 100 .. 

Tolal reqoirement and targct fixed (or 
auamenting Power in Orissa (XlII-
4.3.86), 458.59. 

TransmiSlion Losses (XVII-29.4.S6), 
139-40. . 

Use of New Technofogy by NYPC in 
Power Plants (XV -25.3.S6), 225-
26. 

POWER BOND(S) : 

Issue of Power Bondi by NTPC 
(XIII-4.3.86), 21-23. 

POWER EQUIPMENT: 

Belslum offer for cheal' Power Equip-
ment (XV-S.4.86), 242-43. 

Requirement to Thermal Generation 
Equipment (XV-2S.3.86), 100-101. 

Supply of Steam Turbines and Genera-
ting Transformers by Bbar.t Heavy 
Electricals Ltd. (XVlI-6.S.S6), 34-
~6. 

DEBATES 

Demand for another thermal power 
station 8( Delhi to meet the power 
shortage in the capital (Under Rule 
377) (XVI-17.4.86), 236-37. 

Fixation of price of ps lupplied for 
power seneration at Uran, Mahara-
shIra on coal equivalent basis 
(Under Rule 317), (XV-1.4.86), 
30S. 

Need for completiou of inter-State 
DUflapur.Jamshedpur 400 KV line 
to meet power requirements of 
Orissa (Under Rule 377) (XVlI-
29.486), 335' 
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Need to nplore feasiblJlty of eetablilb· 
ing Nuclear Power Projecl in Orilsa 
10 bdp overcome powetahortaae io 
the ea.tern regioo of .the Siale 
(Under Rule 377) (XIV-ll.3.t6), 
304. ~OS. 

Power Requiremenl of Rajasthan 
(A.A.H. Dis.) (XIV-20.3.S6), 2~9. 

314. 

Power Finanre CorporatiOli (XIV -
1t.3.86), 43. 

POWER. PLANT(S) : 

Acquisition of power plant supply for 
Farakka Super Thermal StatioDS 
(XIII-4.3 86), S36. 

Atom.ic Power Plant In Punjab (XV-
2.4.86), 121. 

Commissloning oi Tbermal Plabts 
(XVIJ - 29.4.&6). 182-1111. 

Construction of Power Plants in 
Or~sa (XIIl-2S2.S6), 136-37. 

CMt of Power Projects taken up duro 
ing 7th Plan (XlII--2S.2.86), 97. 

Dielel required for power plant In 
Karn~laka (XIV -·18.3.86). 229.30. 

Ea~~laUoa in cost of Muzaff'arpur 
Power Plallt (XVII-29.4.86l. 209· 
10. 

Indo-RuDlary Agreement for B"ilerl 
for Power Plallts (XVII-29.4.86), 
294. 

Introduction of Magneto Hydro 
DynamiC Generalor TechoolOlY in 
Thermal Power Plants lXV-
153 . .%), 239-40. 

Kota Alomi.c Power P.aot (XIV-
12.3.86). J21. 

New Power Plaia in West BeD .. 1 
(XUl-4,3.86), 480-81. 

New Tbermal Power Plants (XIV-
11.3.86). 216·18. 

Nuclear cnerp pDeralion and DeW 
atOIDie power plantt (XJV-lt.3.86) 
91-92. ' 

Outalel in Tberrna.l Power Plaotl 
(XVlI-6.S.86).95-96. . 

Power pleDt in Assam wttb iepanese 
eoUaboratiOD (XIII-4.3.86), 309. 

Pow. PlaDtl worJdD8below capcity 
(XIIJ-4.3.86), SOI·03. 

Rals'q or Plant Load Faaor in 
Power Planta (XIII-25.2.86), 254· 
SS. 

Requirement of Coal at Thermal 
Power Plant Stock Yard at Talcber 
(XVlI-29A.86), 105. 

Servicing or imported power plants 
equlPOlCDt by. Bbarat Hea.vyElcctrl· 
cals .U6. (XV-S.4.86). 145·46. 

SeWDIL up of Gas·based Thermal 
Power PlaDt In Kota by National 
Thermal Pow .. r COfp(lratiOD (X111-
2'i.2 86). 268·69. 

Setting up of Hydel of Thermal Power 
. Plant in Morena District. Madhya 

Pradelh (XV-25 3.86). 84-85. 

Setting up of Nuclear Power Plants 
in SlalCl (XIV-19.3.S6,. 7%. 

Sellin, up of Power Plant. on Manaae. 
ment Contract Basil by Private 
Sector. (XV-2S.3.B). 141. 

Setting up a' Thermal Power Plants 
based on Imported Coal (XV-
25,3.86),212. 

Steps IG curb pollUtion called by 
power gtneration pints (XVt-
J6.U6). SJ..cS4. 

Talcher Thermal Power Plant (XV-
B4.66). ISS·56. 

Tbermal Power P:an. at Kanti. Bihar 
(XIH--4.3.86). 19·21. 

World Banlc Loan f(lr las.baaed power 
plant. (XVIJ-6.5.86;. 14-17. 

Yen credit 'or lIas.baled power plaDts 
and transmission network (XIV-
11.3 86\, 233·34. 

POWEll PROJ£CT(S): 
Alternative Power Praject iD place af 

Sileot Valley Hydro·Electric Project 
(XIV-18.1.a6). 79~O. 

Anticipated Enerofrom New Ptojectl 
(XVIl-2SA.86). 301-02. 



Appointmeat of S.C.IS.T. persons in 
Dbaulilanp Project. Pitboragarh, 
UUar Pradeab (XV -8.4.86). 190-9J. 

Approval to ltodabat Hydro.Blectric 
POWer project (XV-8 .... 86). 257. 

}ian on recruitment of siaff io power 
-projects in ADdamao and Nicobar 
Islaods (XV-I.4.86). 279. 

Clearaoce 10 new power projectl of 
Karlllllua (XVII-6.5.86). 10)-04 

Clear&nce to P rop<>5all of Aodbra 
. Pradesh for Power Generation 
(XV-S.4.S6). 81. 

Clearance to Puyankutty Hydro-Elec-
tric Project in Kerala (XIlI-
4-3.86), 7·11. 

Clearance to Sbaravathy Tail Race 
Project at Kllmataka (XV-8.4.86), 
268-69. 

Complaint about generator bought 
from Bharal Heavy Eleclricals 
Limited for Koyoa Hydro-electric 
Power Projecls tXVII-6.5.86). 
65. 

Completion of power Projects uader 
Execution in Stales (XV-2S.J.86). 
2.2-55. 

Construclioo of Bodbabat hydro-
electric project in Madhya Pradesh 
(XV-2.4.86). 172-73. 

C<>rporalions for Monetary Support-
to power projects (XV-1.4.86). 
236. 

Delay in Commissioning of Power 
Projects (XVlI-6.S.S6) 140-44. 

Delay in execution of power projects 
In Kera!a (XIlI-25.2.86). 76·78. 

ForeignAlsISlance for'Power Projects 
in Kerala (XVlI-6.5.86). 55. 

Funds for Thermal Power Generation 
(XVII-6.5.86). 25·28. 

International offer for power projects 
(XIII-4.3.86). 505-09. 

'Power projeots 
Matlarnbtra 
31<)-311. 

approved for 
(XfII-4.3.86), 

Power through micro.hydel ~Projecll 
in Sikkim (Xltl-25.2,86), 127. 

41~ 

Proaress of VII unit Hirakud Hydro· 
Electric 'Project ia Orissa (XV-
8.4.86). 255, 

Projects on Hydrogea Energy Techno-
IOly(XVII-ti.S.86), 164. 

Proposal for approval to 
Sarovar Hydel Project 
19.3.86),47. 

Indira 
(X1V-

Proposals frOID West Beaaal for new 
Power Project! (XV-l.4.86), 
208·10 . 

Proposed lakin! up of Super Thermal 
Project in Karnalaka (XIII-
25.2.86), 237·38. 

Rangit H ydro·elcctric project in 
Sikkim (XV-S.4.S6), 139-40. 

Setting up of Gas-baaed Power Projects 
(XVII-~9.4.86). 34-35. 

Setting up of Gas-based Thermal 
Power Project (XV-8.4.86), 
70-72. 

Setting up of new bodies to Finance 
Power Projects (XV-2S.3.86), 
101..()2. 

Super Thermal Project under negotia. 
tloo with World Baok (XVIl-
29.4.86). 303·04. 

Thermal/hydel power station, run by 
NTPCfNHPC (XVn-6.5.86), 
IS8.59. 

Utilisation of Maximum Capacity of 
Power Stations (XVJI-6.S.86). 

'226-28. 

Working of Hydro·Electric Projects 
(XVlI-29.4.86). 43-45. 

World Baak Assistaace for pOWer 
pr(ljects (XV-1.4.86), 106-07. 

World Baak Loan (lr Cycle Power 
Project (XVII-29.4.86). 151·52. 

Atomic Power Stations with 500 MW 
Capacity (XVII-7.S.86). ] 19. 

Clipacity utilisation or Thermal, Hydel 
and Nuclear Power Station (XV-
8.4.S6). 227-33. 



Construction of Power sub-station in 
Oridlb. Bihar by Damodar Valley 
CorporatioD lXVIl~.S.86).I48-49. 

Forlan assistance for Super Tbermal 
POweT Slation at Kahal8aon (XIlI-
4.3 86). 37()'371. 

Gas-bascd Power House in Banswara, 
Rajasthan (XIV-18.l.86), 64. 

Increase in installed capacity of Power 
Generation UnIts (XVI-1S.4.86). 
196-97. 

Installed Capacity of Power Project. of 
Tamil Nadu (XVI-IS.4 86). 146..47. 

Management of Badarpur Tbermal 
Power Stalion (XIlI-~.2.86). 

170-71. 

Power Stations in Andaman and 
Nlcobar Islands (XVIl-29.4.86). 
177. 

Proposed Thermal 
in Tami' Nadu 
29&-297. 

Power S:alion 
(XVI1-29.4.86), 

Purchase of Units for Gbataprabha 
Power House, Karnataka (XVU-
29.4.86). 233. 

Setting up of Additional Power Units 
in Uttar Pradesh (XVI-lS.4.86), 
102-3. 

Renovation of Hydro-electric power 
stations (XV-25.3.86), 281·82. 

Repair of Obra Power StatioD 
Machines (XIV-ll.86). 186·87. 

Setting up of Super Therllllli Power 
Station in Gujarat (XV-25.1.86), 
186·87. 

Tettin. up of Thermal Power Slation 
at Khania, Madhya Pradesh (XIV-
183.86), 90. 

Shortage of coal supplies to Tbermal 
Power Station (XVIl-29.4.86), 
286-87. 

Snpcr Thermal Power Station at 
Talcber (XV-8.4.86). 170. 

Ultra biah voltalle Power House in 
Uppal Villaae oear Hyckrabad in 
Andbra Pradub tXVII-29.4,86). 
270. 

POWER TRAIFF COMMITTEE ~ 

Report of uniform Power Tariffs 
Commillee (XIV-18.l.86), 136. 

POWER TRANSMISSON SCHEMES: 

Approval of power ttabl8Ji.ion 
scbemes (XVI-23.4.86), U7-48. 

POWER UNITS: 

Optimum Plaot 
Thermal Power 
29.4.86), 246-51. 

POWER LOOMS : 

Load Factor 0 I 
Units (XVII-

Closure of po_rlooms in Maharaall-
Ira (XV-21.3.86), 277. 

Closure of PowerloOlD Unit. (XIV-
7.3.86). '5. 

Di~'er5ification of power'oOIDJ lo roral 
areas (or rehabilitatioD of workers 
(XVI-II.4.86), 265. 

Effectsof Differential Excise Dutlu 
on Powetioom Sector (XIII-
21 2.86), 128. 

ManufacluriD, of Coloured Red 
Sheets, Towels by Powerlooms 
(XVII-25.86), 215-16. 

ModificatIon of Textile Polky In the 
Interflt of PowerlOOIDS {XIV-
7.3.86}, 185. 

PUsbt of Power loom Sector in Maha-
rashtra {XVII-·2.5.86), 211. 

Problems io Powcrloom Seclot due to 
New Texlile Policy (XIII-21.2.86), 
180-81. 

Proposal to rc,ister powerloOtDs 
(XIV--14.3.!56),8S·116. 

SelliDB up of powerlOOlD1 in Co-
operative Sector in Karnataka 
fXLV -14.3.86). 19S. 

DEBATES 

Need to adopt necessary meuufca to 
safCllnard the intereslS or power-
loom workers toga,ed in the 
manufacture of colcure4 .. rees in 
Mel,aon and otber parts of Maba-
rublra (Under Rule In) (XVI-
JO.4.16), 332,33. 



MlAGAtE MAIDAN : 

Anotment of space of Pragati Maidan 
(XV-lI.3.86). 258·260. 

PRAWN CULTURE PROJECT : 

World Bank Aided Prawn Culture 
Project in Kerala (XVII-28.8.86), 
187·88. 

PRESIDET: 

President's asaent to Bills (XI V-
12.3.86). 153·54. 

l.. President Address 

Laid (XIII-20 2.86), 2·15. 

Motion of Thanks on (XIII-
25.2 86). 36S·448. 
(XIII-26.2.86), 296-400. 

PRESS; 

Eft'ect of Newsprint Price Hike on 
Prcst (XVIl-29.4.86), 41·42. 

Happeninp ill Orissa resulting jeopar. 
dising freedom of tbePress and 
journalisum (XVI-21A.86), 212·13. 

Prest Censorship (XIV-10.3.86), 111· 
12. 

Proposal re: Code of Conduct for 
Press (XIII-4.3.86), 47-48. 

PRESS COUNCIL OF I~DIA: 

Complaints received by Prcss Council 
of India (XIII-4.3.86), 140-41. 

Reconstitution of Press Council of 
India (XlII-4.3.86), 303·305. 

PRESS INFORATION BUREAU: 

Gearing up of PIB service (XV-
31.3.86), 2S0·51. 

Posta o( Photographic Officen in PIB 
(XVII-28.4.8<i), 203-05. 

PreparatIon of daily digest by PIB. 
(XVlI-S.S.86), 241·46. 

PRESS TRUST OF INDIA: 

AWlance &0 P.T.I. to operate news 
bureaux In foreilD countries (HIV-
17.3.116). 70-71. 

PREVENTION OF FOOD ADULTERA· 
TION ACT: 

Amendment of Prevention of Food 
Adu:teratioD Act lXIIl-27.2 86), 
37. 

PRICE(S) : 

Board for filling prices of eS5Cntial 
commoditles (XVI-I1.4 86), 105. 

Changes in poverty line du.e to price 
hilre (XVI--16.4.86), 63.6S. 

Conlrol on rise in prices of Alricul. 
tural Produce (XVIl-5.586), 131. 
32. 

Cost of cultivation and price of beedi 
tobacco (XV-7.4.86). 193.94. 

DMT prices (XIII -25.2.86), . 40. 

Decline in Prices of Cardamom 
(XIlI-21.2.86), 81·82, 

Discontinuation of volunalary price 
control on vegetable ghee products' 
(XIV-7.3.86). 63·64. 

Dual Pricing system for essential com-
modities (XIV--7.3.86), 228·29. 

Effect of increase io coal price on end 
Ulers (XV-1.4.86), 162·6~ 

Effect of MODVAT St:heme on Prices 
of Finished Products (XVI-
11.4.86), 1·7. 

Effect on price hike on States Economy 
(XIV-J4.3.86), 116. 

Fall in Coffee Price (XIII-28.286), 
19-23. 

fall in price of Coconut (XVII-
5.S.86), 177. 

Fixation of prices of Essential Commo· 
dities for five years lXVI-25.4,86), 
86. 

Fixation of prices of medicines (XV-
1.4.86), 89-90. 

Gap between Prices and Income 
(XIV -7.3.86), 192·<)3. 

High increase in I he prices of Hra-
mone medicines (XV-1.4.86), 
224·25. 



Io:rease 10 price and Slvlqs during 
Sixth Five Year Plan (XIV-
14.3.86), 105-6. 

locrease in Pric~ af Coal. Food,raios 
etc~ on Ibe eYe of Bud,et Seal on 
lXIll- 21.2.86), 3~ -36. 

locrease in Prices of Enayme Products 
(XV -'I .4.86), 125-26. 

Increase in prices of food articles 
aupp6ed by Patt P~ Sbops 
(XIII-21.2 86), 83·85. 

Increase in prices of food.raios 
(XIll-21.2.86). 160-61. 

Increase in . price of Suaar (XVI-
lL4.86), 35. 

Iocreaee in prices of wheat, supr 
and rice in public dbtrlbutioo 
.)'Item (XIll-21.2.86), 92-94. 

Lon, term policy on Administered 
Price. (XV-4.4.86), 149. , 

Manufacture of TyrH aod Suncation 
for rcdocin& prices (XIII-25.286). 
165. 

Payment of Low Support price to 
Tobacoo 10 GroweR (XVII -
2.S.86). 194-95. 

Price FiAlioDAatbority aod Prices 
TribuaalCor 'fixlna pricea (XIV-
7.3.86),229. 

Price Hikes in Potro\e.um Ploducts 
(XIV-J1.3.86),247. 

Price lnereaae of Petroleum aDd 
Petroleum Products (XIU-
25,2.86), .1-5. 

PriCH of Agricullural Ptoductl (XIV-
10.3.86), 38-42. 

Price of GiJlpr (XIV -10.3.86), liz.. 
13. 

Price of Mol_ (XV-l.4.86), 73. 

Price situtatioD iD 1~-86 vH·vis 
1984-85 (XIII-21.2.86), 78-79. 

R.epreaeolatlOD!l reaarelin, Price of 
Molalses (XIII-25.2.86), IM-6S. 

IU .. in FoocJaraiD 'Prices 
17.3.86), 216-17. 

(XI V-

Rise In prices 01 coal (XIII-.·25.286). 
47. 

Rise ioprtcet of esaentialcommodl· 
lies (XIlI--2I.2.86), 6_14. 

Rise in Price of Janala Cloth (XVI-
11.4,86). 129. 

Rise 10 pric~s of wbeat and rice I.a Fair 
Price Sbops (XIII-21.2.86), 74-76. 

Sbortcomio,s io Price Stampin. Sys-
tem (XV-21.3 86). 160. 

Stamping Dale of Manufaclurer/SeUillB ' 
Rate OD Coosumer Ilems (XVII, .... , 
2.5.86),252-53, 

DEBATES 
Demand ror including cblllies aDd 

, turmeric in Agriculture Price 
Commission Ji" and d,clariDI 
support price of Cbillie~ at 'Rs 
1600/-, quiotal (Under Rule 377) 
(X V -3.4.86), 

Need to take sleps to eosure remuner-
alive priers to tobacco IIrowerl aDd 
sanctioD more money for research 
00 tobacco (Under Rule 377) (XIV-
17.3.86), 229-30. 

Statulory minimum price for Raw Jute 
(St.) (XIII-2t .2.86), 299-301. 

Steep ri. io prices of fertilizers and 
Petroleum products (B.M.) 359.500. 

PRICE INDEX : 

All India Averale Coasumer Pnce 
Jndex for Industrial aod, Urban 
Workers (XlIl-28.2.86), 56. 

Impact of Price 00 Con.umer Price 
fadell lor ludustrial Workers 
(XVlI-25.86). 167. 

Price Indell of EseeDtial Commoditilll 
(XUI-21.2.86),258. 

Rile in Wholesale Price Iodoll (XVIl-
2,.5.86), 14S-46. 

Rice In Wbolesale Price IDdex (rom 
January 1985 to January 1986 
(X1II-28.2.86). 34. 

V.riatfon or wholesale Price 10dCII 
'IUd 'Couumer Pta 18Clu (XVI-
11.4.86),295.97. 



Wbole •• le price IDdexfor A,riculture 
Based Primary Aniele. (XllI-
28.2.36). 20ii. 

PRICING POLlCY : 

New Priciog Poliey for VaDupati 
(XIII--2S.2.S6),31-3l. 

PRIMARY EDUCATION: 

Assisllnce .iveD for PClJDary Education 
duriog Seventh Plan to SlIte. 
(XVI-24.4.86), 94. 

Orissa government's demaod . for addi-
tlooal fonds for primar)" educatioo 
etc. (XVI-I004.S6), 165-66. 

Primary education tbrougll motber 
tongue (XVI-24.4 86), 270-71. 

Primary Rcbools without buildlD2S 
(XV-3.4.86), 129. 

Steps to cbeck drop-oot rate. at ele-
mentary stage (XIV-I3.3.86), 
73-75. 

Targets Fixed lor Primary Euatioo 
durng 1986-87 (XV-3A.86), 
188. 

Target for setting up primary scbools 
during Seventb Plan (XV-3.4.86), 
89-90. 

PRIMARY HEALTH CENTRE(S) : 

Anoual Allocation ror MediciDu iD a 
Primary Healtb Centre or a Sub-
Centre (XIIl-27.2 86), 217-18. 

Moniloring performance of Primary 
Health CeOtres (XV-3.4.86). 
88-89. 

Opening of P.H.Cs and C.H.Cs aDd 
sU~QCl1lrcS (XVI-17.4.86). 
19().92. 

Primary Healtb Ceotres dunna 
Seventh PI"n (XIIJ-27.2.86), 
22-26. 

Review of work in, of P.H.Ca (XVI-
17.486). 188. 

Shortage of Doctors in P.RCs and 
Al'opatbic Dispensaries (XIII-
6.3.85). 101.02. 

Untrained family welare work,i. and 
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otber 
Healtb 
69-70. 

functionaries at Primary 
Conttell (XIII-27.2.S6', 

PRIME MINISTER: 

Expenditore i~urred 

Minister'. ForeiJn 
2.4 86). 139-40. 

on Prime 
Visit (XV-

P,M', Villt to Stockholm (XVI-
9.4.86), 14142. 

Expenditure Incurred on Prime 
Millis'",', Foreian Visit (XV-
2.4 86), 139-40. 

PIUNTlNG·MACHINERY: 

Diversification of Printing Machinery 
Units.1 HMT Ud., Kalamassery 
(XV-8.4.86). 168-69. 

PRINTING PRESS(ES) : 

PropolIl to let up New Currency 
Nole Printina Pren in I>efts in 
Madbya Pradorb (XVI-Il.4.86), 
128-29. 

PRISONER{S) : 

P.O.Ws. in Pak Jails (XV-2.4.86), 
47. 

Review Cor premature release gf life 
sentcnce prisoncrs (XVII-30.4.86), 
185-86. 

Scheme for Welfare of PrJaioDcrs 
(XVI-2M 86) 163. 

Scbeme for Welfare of Prisoners 
(XVIl-30.4.86). ISO. 

Torturc of prisoners by Inmates in 
Tibar Jail (XVII-30.4.86). 132. 

DEBATE 

Escape of Prisoners irom Tillar Jail 
(SI.) (XIV-17.3.86), 275-76. 

Escape of Prisoners from Tibar Jail on 
16tb March 1986 (D.l.S.) (XfV-
19.3.86), 258-310. 

PRIVATE SECTOR : 
Co-operatlon 01.. Private Sector for 

Improvement in· Telepbono System 
(XV -1.4.86), .137.40. 

Eneourasilll Self-employment to 
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oducated Unemployod by Private 
Sector (XVII-6.5.86), 68-69. 

Equity Capital Investtd io Privale 
Sector (XVII-6.3.B6t. 241-42. 

Bandioa. over of noo-profitable Indus-
trial Units to Private Sector (XV-
25.3.86). 269. 

Increasing l'rivate Sector involvement 
in Industry (XIII-4.386). 458. 

Larle Mini SteeJPlants in Private 
Sector (XIV-17.3.B6), 119-20. 

Iodnction of Private Trade Channel 
in Procurement and Sopply 01 
Foodgraios (XUI-,-28.2.S6), 62, 

Manufacture of Telecommunication 
equipment. in Public and Private 
Sector unit, IXVH-'6.5 86), 249-50. 

Monltoriol re;ardin. Number of 
SC/ST Persons employed in Differ-
ent Private Orpniulions (XVII-
6.S.S6), 79-BO. 

Particip,ation of private sector io 
Power Generation (XIV-IS.3.86), 
5-9. , 

Pl!rtlcipation of Private Sector in 
Power Generation (XIV-18.3.S6), 
96-97. 

Participation of Private Sector in 
Space Programme (XIV-19.3.86). 
146. 

!lale of Private Sector Industrial 
Growth (XlII-4.2.86), 544-49. 

Settlnl up of Power Plant, on Mana-
lement .Contract Basis by Private 
Sector (XV - 25.3.86), 141. 

Setting up of new public and private 
lector industries in Rajasthan 
(XII1-4,3.86), 5~3. 

PRIVILEGE QUESTION: 

Alainsl Sbei S. B. Cbavan, Former 
Minister of Home Affairs and Shrl 
Arun Nebru, Minisler of State in 
tbe Department "fIoternal Sc<:urily 
(XIV -19.3.86), 169-72. 

Alainst Syed Shahabuddin M.P. 
for his Deroptory remarks ... iast • 

8hri Atif Mobd, Khan, M.P. at 
reported in the Hinduitaa Timca of 
4.3.86 (XVI-I7.4 86), 211-15. 

Asainst tbe Minister of Finam:e for 
allegedly relewDI to the Pr ... OD 
UI2.86 Estimatc4 of Projected 
Revenue and ExpeDdilore of CeDtraI 
Government boforo prelCotattoD of 
Budeot (XIlI-lB.2.86), 214-16. 

Against tho Minister of State to tb. 
Ministry of Finance for allegedly 
announcing exemptions from 
Cuuoms duty on certain luury 
goods a week before preeedtaUon 
of Bud,et by inuing NotHlcatJool 
UDder the CUll oms Act (XIIl-
28.2.86), 210-14. 

PRODUCTION CENTRE(S) : 

Production Centres ia Ketala (XVl-
15.4.86), 228-29. 

PRODUCTIVITY ; 

ICAR', R &; D efforts on PuJset, 
Oilsoeds, Coconuts, Fruits, Milk 
etc. (XlIl_4.3.86), 244-". 

Prodoctivity in Slate owned Steel 
Plants (XIIl--4.3.86I, 146-47. 

PROHIBITION: 

Auistaace to voluntary oraBniutions 
for Promotion Prohibition (XVU- . 
30.4.86). 226-34. 

Implt"1nCntatiog of probfbilioD policy 
(XVI-9.4.86), 70. 

PROJECT(S) : 

Application projc<:tl of IUP (XV-
2.4.86), 173·80. 

Centrally 8poneored projects ill 
Southern States (XIII-l.S,2.86), 
6S·66. 

Clearance I){ Central ProjoClt In K.erala 
(XV-S.4.86),273. 

Clearance of Developmeot Project. 
(XV-2.4.86),40. 

Completloll of identified projects 
(XVl-16.4.86). Ill-IS. 

Delay in completion of ceDtral projectl 
lXlV-t2.3.86), 18-22 • 
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Delay in completion of hydel power 
proiectl (XIlI-25.2.86), 41-42. 

Delay in construction or Project under-
taken by NPCC (XVII-6.S.86), 
237-38. 

ElIpan,ion of Central Projects in 
Kerala (XV-8.4.86), 273. 

Joint Projects of India and France 
(XV-2.4.86),33-34. 

New beavy armoured veblc)u projects 
(XIV-12.3.86), 83-84. 

Pendln8 Projects (XIIl-26.2.86), 
160-62. 

Projects bebind Scbedule (XIII-
5.3.86), 11-14. 

Projects lanluisbin8 for want of ado-
quate funds allocation (XUI-
5.3.86), 119-21. 

Projects Sanctioned by 
Finance Corporation 
(XVIl-2.S.86), 96-100. 

Jndustrial 
of India 

Projectl under RLEGP submitted by 
Government durins 1985-86 (XIV-
10.3.86), 50-51. 

Request for selling up of some Major 
Governwent Projects in U.P. (XV-
25.3.86),2.11. 

Researcb proiects being undertaken 
by C.S.I.R. (XV-2.4.86), 93-99. 

Vamsadbara Project (XVI-17.4.86), 
35. 

Witbholdins clearance of industrial 
and projects on accouot of arrears 
(XIII-21.2.86l,44..45. 

DEB.iTES 

Need to take urgent' steps for timely 
completion of big projects in order 
to obviate escalation in cost (Under 
Rule 377) (XIII-2S.2.86), 3~2-63. 

PROPERTY RIGHT(S): 
Husband and wife equal partners in 

property acquired after marriase 
(XIII-4.3.86), 396. 

PROPERTY TAX: 

Need to pay property tax to tbe'local 
bodies on the bulldlnss owned by 

Central Government In Tamil 
Nadu (Under Rule 377) \XIII-
6.3.86), 241. 

PR.OSECUTION DIRECTORATE: 

Proposal for a Directorate of Prose-
cution (XV-2.4.86), 193. 

PROVIDENT FUND: 

Expenditure Incurred on Administerinl 
the Employees Provident Fund 
(XVU-28.4.86), 223-25. 

Openins of office of employees Provi-
dent Fund Organisation at Jilpai-
guri (XVlII-28.4.86), 157. 

Payment of Pro\l,dent fund dues (XVI-
21.4.86), 159. 

Provident Fund Account Slips (XVI-
21.4.86). 15-17. 

Provident Fund of contract labour 
Bokaro Steel Plant (XVII-S.S.86), 
258-59. 

Rate of interest on Provident Fund of 
Teachers of a.vernment and alcfed 
scbools in Delbi (XVI-24.4.86), 
96-97. 

Violation of PF Laws by MIs. Modi 
Spinni~g and Weaving Mills Ltd. 
Modinagar (XVII-28.4.86), 226-27. 

PROXIVON CAPSULES: 

Approval or price of Prox;von Cap.. 
sules (XVII-29.4.86). 148. 

PUBLIC CALL OFFICES(S) : 

Opening of New Public Call Office. 
(XIII-4.3.86),476·77. 

Public Call Office~ in Hexs80n of 5 
Kilometen (XVJ-1S.4.86), 166..69. 

Opening of Public Call Offices and 
Branch Post Officel in Orissa 
(XIlI-4.3.86), 565. 

PUBLIC DISTRIBUTION SYSTEM: 

Action plan (or strengthening and 
expansIon of public dJstributiOD 
System (XV-21.3.86), 236-37. 

Allocation of Imported edible oils to 
Slates and Ullion TerritorIes through 
P.D.S. (X1lI-21.2.86), 248.50. 
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Allotmf'nt of essential commodities to 
States for distrtbution throu$b Fair 
Price Shops (XIII-21.2.86), 80·81. 

AS9istance to St8te.s/UDioD Territo~ies 
for &trcnglhing Public Distribution 
System (XVII-2.5.86), 267-70. 

Delc~atlon of Powers and Authority 
to' Super~ise working of Public 
Distribution System to Villaae 
Pancllayats (XVIl-2.S.86). 28l. 

Discontinuance of wholesale dealer 
for distribution of e.scntial com-
modities through PDS <XV-4.4.86) 
81-82. 

Financial Assistance for setting up 
Storage Space for Strengthening 
Public Distribution System (XJII-
28.2. 86). 176-77. 

InCTCase in issue price! of rice and 
wheat in Fair Price Shops (XIII-
21.2.86),115-16. 

InCTCase in prlcet of food articles 
lupplied by Pair Price Sbops (XHI-
21.2.86.'. 83-85. 

IDcr¢4se in prices or wheat, soaar' and 
rice in pub'ic di.lributlon ,ystem 
(Xllt-21.2.86),92·94. 

Proposal to coDfi~ Ra\\oning 10 
weaker sections only (XIV-14.3.86) 
2SS. 

Proposal 10 cover Additional Essential 
,0001 and drugs tbro\1llh PDS 
(XIV-14.3,86). 266·67. 

Proposal to set up Committees to loolt 
into difficulties of Traders and 
Industrialists (XIV-14. J.86), 211. 

RevampiuM Public Distribution Sy.tem 
(XIIf-21.2.86), 76. 

Sharina of lOti!:. incurred by Public 
Diltdbutioo System by Central and 
State Govtrnmenls (XtII-21.286), 
:28. 

Strengthening of Public Distribution 
System In rural areas (XIII-21.2.86) 
24'.46. 

Subsidy for publIC diltrlbutioo of 
foodaraius, lupr, edible 011 in 

Aadhra Pradesh (XVf-2S..t.S6), 
17$076. 

SUPl)'Y of Coal through PDS WIder 
Twenty Point Proalamme (XVII-
2. S.86), lOt· 

Supply or fODderalnl at aubtldieed 
rates througb Public Distribution 
System (XIII-21.2 86). 154-56. 

Voluntary Ccnsumer AIOCY for 
snpervision of Public Distribution 
System (XV-2U.86). 93-94. 

PUBLIC DUE (S) : 

One window plan in DclbJto pay 
public dues (XVII-7.S.86" 250-'1. 

Public Enterprises Centre or Continu-
ing Educalion (XV-25.3.86), 97-98. 

PUBLIC FINANCE: 

Workin, Group 10 Review Trend, in 
Public Finance (XIV-19.3.86). 
S~-86. 

PUBLIC FJNA NCIAL INSTlTUnONS : 

Assistance by public financial illSlltu-
tions to private sector (XIV-
14.3.86), 169-70. 

PUBLIC GRIEVANCE (5) : 

Ap!)!!a" pending ill the Departmont 
of Public Grievance. (XV-2.486), 
70-71. 

Cales of bardsbip In public 10 be 
taken up by public representatives 
(XV-2.4.86). 37. 

Follow UJ'! Aclion on Public Grievan-
ces (XIII-26.2.86), 11S·25. 

Guidelin~tI for rildl'ellla' of p1-I"'I;c Fie-
vances (XIIl-26.2.86). 52-'3. 

Pending Public Complaints (XIII-
26.2.86). 98·106. 

Voluntary agende. 10 be andclilted 
with redrnsa I of public ,rievucea 
(XIJI-~ .3.86). 8:·82. 

PUBLIC HOLIDA YeS) : 

Declaration or U.8adi al a Public 
Holiday (XVI-16 .... 86). 88.89, 



tclecast of Programmes during Day 
Time on Pubhc Holiday. (XVII-
28.4.86), 165·67. 

PUBIC HYGIENE: 

Use of Audio/Visual aids to improve 
awarness about Public Hygiene 
(XUl-27.286), 120. 

PUBLIC LIFE: 

Steps to Cleanse Public Lile (Xlll-
26.2 86). 20$-06. 

PUBLIC SECTOR: 

Accountability of officials for perfor. 
mlnce 0' !lublic sector units (Xl V -
11'3.116), 134-35. 

Acquiring of disproportionate aSlels 
by officials in Public Sector Under-
takings (XIII-2S.l.86), 42-43. 

Alleged irregularilie~ In public sector 
drug compauy iu Calcutta (XVI-
15.4 86), 45-46. 

Annual General Meetings of· Public 
Undertakings (XV-4.4.86), 113-14. 

Appointment of Inlernal Auditors in 
~ubhc Sector Undertakings (XlII-
25.2 86), 239. 

Appoinlmet'lt of retired persons as 
Chairman. Maoag:ng Directors etc. 
in Public Sector Undertaldngs (XV -
8.4.86)" 241. 

Aasessmenl of produ:tion and iove.t-
ment ill Public Sector Undertakings 
lXVI-IS 4.S6), 52·53. 

Assistance to Famili's wbose Land is 
Acquired for Selling up Public 
Sector Projects (XVll-29,4.86), 
99·100. 

As.i5tan~ to public Soct<)r to recovery 
tbeir dues (XIII-25-2.86). 236-37. 

Anistance to tbe Public Sector to 
recover tbeir duel (XIII-2S 2.S6), 
109-10. 

Audit of accounts of Pubiic Sector 
Units by Comptroller aod Anchtor 
G~oeral (XVI-25.4.86). 120. 

Audilori in Government u04ert.akiols 
(XV -2:.3.86).143-44. 

Autonomy to Public Sector .onder. 
takinlll in tbeit financial . policy 
matters (XV-1.4.86), 21S·19. 

Bad Spell of Pubiic Sector Uodertakinal 
(XVlI-6.!I.S), 72-73. 

Ban on recruitment ia Public Seelor 
BankS (XVr -25.4.86), 270-71. 

Ron .. ls issued by Public Sector Corn· 
panies (XV -21.3.86), 249·50. 

Business Management Officers 10 Run 
Public Undertakings lXVI-1504.S6}. 
293. 

Capacily utilisation of drug formula· 
lions and bulk drugs of public sector 
drug ondertakings (XVI-15.4.S6), 
208-09. r 

Capacity Utilisalion of Public Sector 
Units (XV1-l5.4.86), 195, 

Central GJvernment Undertakings in 
Kerala (XV-S.4 ~6), 93·94. 

Cenlral investment io Public Sector 
Undertakings (XIiI -4.3.86). 49S-%. 

Cenlral Government undertakings 
functioning in West-Bengal (XVII-
6.5.8b), \ \9-20. 

Chemical factories fUDctioning in 
Public Sector witb foreign aid 
(XIV-IS,3.86). 30. 

Committee on wage-structure and 
otber benefits for Employee>/Official 
in Pub:lc SeClor Undertakings (XV-
S.4.S6). 284-SS. 

Consultancy service by Public Sector 
Undenakinl' from abroad (XV-
8.4.86) 17!1.76. 

Consultancy Service to Public Sector 
Units by Non-resident Indian Com-
paDY (XIV-lS.3.86), 225, 

Cost escalatioD in major public sector 
projects (X III -26.2.86). 43-49. 

Creation of post ·or Ext,utive Director 
in Public Limited companies 
(XIV-1I.3.86),112. 

Delay in Implementation of ArjuD 
SeD Gupta Committee Rcport OD 



• Public Sector Enterprises (XVn-
29.4.S6), 243-45. 

Delinking of POSTS of Chairman and 
Managing Director in P"blic Sector 
UndenakingJ (XVI-15.4.86), 215. 

Effect of liberalisation on Imports on 
production or Public Sector Under· 
takings (XVIl-6.5.86), 172-73. 

Election Commilaion', Recommenda· 
tion on Politic:al Curbs on Staff of 
Public Units (XVII-29.4.86). 92. 

Employment of lAS Officer. in Pub-
lie Sector Undertakings after rrtire-
ment (XIV-19.3.86), 72·73. 

Employment of Women in Public 
Sector Undertakin.s (XIV-18.3 86), 
36-31. 

Eotenainmant of Guesls by Public 
Enterprises (XIV -11.3.86), 173. 

Entrusting of Pipeline work to Public 
Sector Undertakings (XVI-15.4.86) 
132·33. 

Equity participation by public in 
Public Sector UndertakiDp (XV-
8.4.86), 2.20-21. 

Exemption of public sector from pro-
visions of MRTP Act (XlIl-
25.2.86), 66. 

Exemption of Public Sector Under· 
takiniS from ESI Scheme (XV-
7.4.86), 160-61. 

Failure of Public Sector Units to 
presrnt Accountl in time (XVU-
29.4.86J. 45-46. 

Features on Public Sector· put out by 
Doordarshan (XVI-21.4.86), 264-
65. 

PUBLIC SECTOR: 

Fertilizer Plants in Public Sector 
(XVIl-5.5.86) •. 61-68. 

Fillin, up of Reserved POlta in Public 
Sector Units (XVl.-15.4.86). 93· 
94. 

Grouping of Heavy Engineering Cor· 
poration, Mining andAlied Machi. 
nery Corporation and Bbarat Eartb 

Moven Ltd. under a boldlna Coat-
])AD)' (XlV-18.3.86), 1110118. 

Guidolines reprdln, Salary, Emolu· 
ments and otber Benefits for Execu· 
tives in Public Seclor Undenakin .. 
(XVI-15.4.86J. 203·04. 

I dentjfication of Leading Public Sec-
tor Companies (XVI-16.4.86), 
70. 

Inducing Competition in Public Sector 
(XIV-18.3.86),149. 

Imbalance in industrialisalion due to ~ 
disparity In investmeut in Public 
and Private Sectors (XlII-25.2.86) 
28·32. 

Jmpon of Capital Goods by 
Public Seclor Companies (XV-
25.3.86), 12. 

Interest sublidy to Public Sector 
Heavy EII,ineerin, Unitl (XV-
1.4.86), 102. 

Inventory balding of plant and macbi-
nery for Public Sector companJes 
(XIV-1I.3.86). 49. 

IDvostmoDI in various State Enter- -.I.: 
priles by Union and State Govern· 
ments I,XVII- 6.5.86), 2S2-S3. 

Involvement of Workers in Man_at-
ment of Public Sector Unill 
(XVII-19.4.86). 75.76. 

Location of Electronic JOdDltry In 
Public Sector io Manipur ~XJn-
26.2.86), 66.67. ',fl. 

Location of headquarters of Public 
Undertakings (XIJI-4.3.86). 320. 
39. 

Loalles and Profits of PubUe Sector 
Undertakings In Kerala (XVII-
29.4.86), 210·21 I. 

Loues/Profit. Incurred by PubliC 
Soclor Undena"lngs (XIlI-2S.2.86) 
251·S4. 

Manufacture or Tele.:ommllnication 
equipment' in Public and PrIvate 
Sector Units (XVll-4;.5.86). 2"9-
SO. 



Manltpmenl of Public Sector Enler. 
prises (XIV-ll.3·86), 96-97. 

Medical facilities 10 Employees of 
Bbarat Electronic LId. (XVl-
9.4.86),71.72. 

Memoranda from Officer. of Cenlral 
Public Sec lor Undertakings 
(XVIl-29.4,86),278.279. 

New Frame Work for Appraisal of 
Public Seclot Unils (XIV-19.3.86), 
153. 

New Polity Approach for ManaBe· 
ment 0; Public Enlerprises (XllI-
25.2 86), 136, 

Norml for fixing pl'icts of public stc-
lor good, (XVII--6.5.86), 174-7S. 

Performance of Major Public Sector 
Undertakings (XV-25.3.86), 144-
145. 

Performance of public sector uuder-
lakinls in chemical, drugs and 
pbarmaceuticals (XIII- 25,2.86), 
203·04. 

Performance of public sector units 
(XIV-ll ,386), 199. 

Performance targcls for Public Seclor 
luduSlria1 U nilS IncUIIIDg lossess 
(XlII-4.3.86). 318. 

Plans for Improvinll Performance of 
Public Soclor Underlakmgs (XVII-
19.4,86),263. 

Policy regarding Loss-Incurring Public 
Undertakings (XVI-15.4.86), 195· 
96. 

Production of Steet in Publ'c Sector 
steel plants (X V 11-28.4.86), 61.63. 

Profil' from in vestments in Public 
Sector (XIV-1I.3.86), 48.49; 
(XV -8.4.86), 278·79. 

" Profit/Loss by Public" Seclor Enter-
priaea (XVII-6.S.86). 73. 

Profit/loss in Public Sector Underta-
kinas in Orissa (XV-2.4.86)_ 40-
42. 

Proposal 10 abolisb Buerau pi Public 
Entcprises (}CVII-6.5.86), 69. 

Proposal to raise capital through 
public subscriptton by Public Sector 
Units (XVlI-O.5.86" 74, 

Public Sector Projects going ibto 
losset (XVl-1S.4 86), S4-85, 

Public Undertakinss Functioning in 
Raja$lhan (XV -25.3.86), 265-66. . 

Public uodertakings 
during 1985-86 

incurring loss 
(XVII-6.5.86), 

IJS·19. 

Public undertakings of the Ministry 
operaling in Unar Pradesh lXIII-

4.3.116), 461-62. 

Purcha!es by Government 
kings from Small and 
Industries in Madhya 
lXVI-J5.4.86).208. 

Underta· 
Ancillary 

Pradesh 

Purchase of stationecy etc. from Ken. 
driya Bbandar by Public sector 
undertakings (XIV,-t8.3.86), 90-
91 

PUlling put of more and varied fea-
tures on public sector by Door-
dariban (XVII-28.4,86), 188-89. 

Raisioa Additional Resources by Pub-
lic Sector (XVI-25.4.86), 317. 

Recruitmenl norms for appointment 
10 top posts in public unlknakiaga 
(XIlI-4.3.86), 460.61. 

Reservation of jobs for 
Public Undertakinlls 
IS.3.S6), 73. 

women in 
(XIV"':" 

'Revenue targets of Public Sector 
Undertakings (XIV-IS,3.86), 77. 
78. 

Review of price and purcbll5e perfe-
renee policy for public sector (XV-
1.4.86), 240. 

Revision of production target for 
Seventh Plan period by public aec. 
tor underlakings lXVU-29.4.86). 
196-97. 

Role of Directors in Public Sector 
Management (XIV-ll.) 86). 95. 

Role of Public Sector in Micro·Elec· 
tronics, Computers and Blo-Tecb. 
noloay (XVIl·-29.4-86), 215, 



SC{ST Members 00 Board of Direc-
tors of Public EnterpriSflS (X V-
8.4.85), 263. 

Sobeme to bring Silt Public Sector 
Engineerina Uniu under a bolding 
Compaay (XV-8.4.86), 173·74. 

Settinl up of Contral Public Sector 
Projects In Soianlir aod Phulbaoi 
Districts in Orwa (XIV-18.3.86), 
87. 

Settina up of Chilbati Cemeot Project 
in Poblic Sector (XV -8.4.86), 203· 
04. 

Sellinl up of boldina Companies by 
Meraiog Sick Publtc Sector UOIlI 
(XVll-29.486), 262. 

Settio, up of ilKlultriea in areas io· 
hablted by ScheduJrd Casles, 
Gnjans and Adlvasis under Public 
Seclor lX1V-Il.3.86l, 31.-40. 

Setting up or new public anG pril'ale 
sector industries io Rajasthan 
(XIll-4.S.86), 553. 

Seltio, up of New Public Seclor unill 
(XIV-I1.3.S6), 81·82. 

Souioa 1lP of Public Sector Industrial 
Projects 10 K.oouo (Maharashtra) 
(Xlll-4.3.86), 569. 

Settin, up of Public Sector Units in 
Aodhra Pradesh (XVll-29.4.86), 
53. 

Sickne81 in Public Sector Undertak· 
iop (XIV -11).86), 160-61. 

SUldy of efficiency of employee. o( 
Public Sector v's-a·vi. Goycrnment 
employees (XIV-12.3.86), 163. 

Study of performsDce of public Mclor 
undertakings (XUl-4.3.86), .153. 
55. 

Subsidies t3 products of Public Sector 
Eoterprises (XIU-28.2.86), 70· 
71. 

Tenure of Chief Eltccutive in Public 
Seetor Enterprises (XIlI-4.3.86), 
471411. 

u.s. lDveauneat CollaberadOD io 

Public Sector loduICrfft l'nti-
4.3.86), 54l-44. 

Vacancies of Chief Execulive and 
fuoctlon .. 1 dtrecton In Public Enter· 
prises (XIIl-2S.2.@6), ISMS. 

Vacant posls of Heads 01 Public 
UodertakiolS (XIV-14.3.86), ISS. 
56. 

Voluntary Retirement 
Public Sector 
(XVII-29.4.86), 45. 

Scheme In 
Uodcrtakill81 

Wa,e alld PriciojJ Policy for Public ~ 

Seclor (XV-253.86). 11I·1I20 

WalS Revision Aareemeoh in Public 
Sector UndertakinlS (XlII-4.3.86). 
324·329. 

Writing off Gf accumulated losse. 
Incurred by Public Sector Units 
(XrII-25.2.86l. 99. 

DEBA.TES 
DemaDd for public 1CIC{0r beIIvy indus. 

trial unit in Kanpur district (Under 
Rule 377) (XV-3.4.86). 263-64. 

Need to set up iodullriea io tbe public 
sector In every district of Madhya 
Pradesb, parlicularly in Bunde/-
kliaDd (UDder Rille 371) (XVI-
21.4.86), 305. 

PUBLIC SERVICE COMMISSION(S) : 

N.ced to streamline Ibe procedure 
re,ardinl .electlon of members of 
the Unioa and Slate Public Service 
CommisaioDS and 10 brina about 
oecessary ehanile. in the metbod of 
selectioo of candidates by the 
Commission. (Under Rule 377) 
(XVI-IO.4.1!6), 334·35. 

PUBLlCATION(S) : 

GovernlNllt publicatioo. fa be in 
Olilot form (Xlll-S.3.84), 53-54. 

PublicatioDI brouabt out abroad 
cootalolol distortions about lodla 
(X1I1-S.3.86), 69-70. 

Publication of "Yojaoa" io Modern 
Iodlao Laqaa,c. (XV -- 24).86), 
46-48. 
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Publications 011 Topica of National 
Importance (XV-24.3.86),219-31. 

PUBLICATIONS DIVISION: 

Books publi~bed by the Publications 
Div210n (XVIl-S.S.S6), 224-40. 

Coordination betweeo Publications 
Dlvisioo and Nalional Book Trust 
(XIlI-43.86), 236. 

PublicatioDs in stock witbPublication 
Division (XUI-4.3.86), 120-21. 

PULP: 

Import of Rayon Grade Wood Pulp 
(XV-25.3.86),26-28. 

Improper storage of imported pulp in 
Hindustao Newsprint Ltd.. Kerala 
(XVI-15.4.86), 47-48. 

PULSE(S) : 

AS5i~lance to increalC Production of 
Pulses and Oilseeds (XVII-28.4.@6) 
175-76. 

FCI specification for Pulses (XVI-
25.4.86).4748. 

Import of Pulses (XIII-4.J.86).297-
98 (XVII-5.S.86), 174 .• 

Import of Pulses by National Dairy 
Development Board (XV-7.4.86), 
102-103. 

Import of oilaeed5, pulsel and sUliar 
(XIV-14.3.86),44. 

Master Plao for Pulses Development 
(XIV-17.3.86),34·35. 

Popularisation of pulses production 
(XVII-50S 86), 1 n. 

Production. availability ancl price of 
pulses (XV H-5.S.86), 194-96. 

Production of Foodgrains. Pulses, Oil-
Seeds in 1985 and storage facility 

. (XV -31.3. 86). 24%-43. 
Production target of pulses (XVII-

5.5.86), 19-23. 

ReQoirement vis a vis Production of 
Pulse~ (XIV-IO.3.86), ~30. 

Research and Development Olfseeds 
and Pulses in V.P. (XV-!4.3.86). 
272-290. 

Supply of pulses tbrouah Fair Price 
Sbops(XV- 21.3.86). 239-40. 

PUBUCITY: 

Fuoctioning of Regional Publicity 
Direclorates (XV-31.3.86). 298-99. 

PUBUCITY DIRECTORATES: 

Malerial printed by Regional Pnblicity 
Directorates (XIV -10,3.86), 2J4-
35. 

PUBLICITY EXPENDITURE: 

Expenditure incurred OIl Publicity by 
Bharat Heav>, Electricals Limited 
(XV -8.4.86), 55-66. 

PUBLISHER(S) : 

Conceaional Loaos to PubYailera 
(XV-27.3.86),I:ro-31. 

PUMP(S) : 

Pholovollaic Pumps (XV-2.4.!6), 55-
57. 

PUMPING SBT(S) : 

Installatioo Solar Pbotovoltaic Pum-
ping Sets (XVI-lS.4.86), 137. 

PUNE: 

FUnctioning of NFAI, Pune (XV-
24.3.86), 36-37. 

Preservation of films by National 
Film Archives of Indla,Pune exv-
24.3.86).38.39. 

PUNJAB: 

Accumulation or {oodgrains' stoch in 
Punjab and Haryana (XV-4.4;86), 
156-57. . 

Amouot for Punjab for Power Sector 
in Seveoth Plan (XVI-9.4.86). 178. 

Atomic Power Plant in Punjab (XV-
2.4.86), 121. 

Coal Quota for Small Scale Industries 
in 'Punjab (XVII-6.S.86), 61-62. 

Closing of Post Offices in Punj&b 
(XVll-6.5.86), 228.29. 

construction of SYL Canal (XVI_ 
10.4.86), 29:-30. 



432 SUBIECT INDEX 

Damage caused to ra !ways in Punjab 
during January, February, 1986 
(XI V -19.3.86),167·68 

Damage to wbeat crops in Punjab by 
Weedicides (XIV-10.3.86), 25S·S6. 

Dispute between Haryana and Punjab 
ret!arding Cbandigarh (XV - 24.86), 
38. 

Extremists activities in Punjab (XIII-
26.2.86). 29.30. 

Issue of Identity carda to Populace of 
the Border of Punjab (XVJ-
16.4.86), 21S. 

Looting of Banks in Punjab (XV-
21.3 86). 286-89. 

Mifitarv Station at Hosbiarpur district 
of Punjab (XflI-S.3.86), 42. 

New Central Schools in Punjab (XVI-
24.4.86), 274. 

New Industrial Projects in Punjab 
(XV-25.3.86), 182-183. 

New Post Offices In PUnjab and Har· 
yana during 1986 (XV-l 4.86). 
13~-35. 

News item captioned "Pak Bille-print 
for Anarcby in Punjab" (XIII-
26.2.86), 53-54. 

Ootlllanding labour and handllDi 
ebaTlles payable .to Punjab State 
OTllanisation by FCI (XVJ-I1.4.86) 
149-50. 

Procurement of foodlfrainl in Punjab 
(XV-;-4.4.86). 106-10l!. 

Puniab Wakf Property (XVI-9.4.86', 
98·101. 

Recruitment in Arm, in Punjab (XV-
2.4.86) 78. 

Resumption of Iraln. cancelled in 
Punjab and Haryana (XIV-13.3 86) 
126. 

Sanction of Amount by Punjab Wakf 
Board for Renovalion of Girls 
Higb Scbool (XVI--9.4.86), 101-103. 

Sei.Z'Ure of amulllied gonda in border 
areas of Punjllb and In Bombay 
(XVJ-23.4.86), 103.104. 

Separate Telecom aDd Po.tal Circlel 
for Himacbal Praduh, PuDjab and 
Haryana (XnI-2S.2.86),35.36. 

Softlns up or Susar Milia in Punjab 
(XVI-· 2S.4.86), 1I0·1I. 

Suyation to declare entire J'unjab as 
Industrially Backward (XVII-
6.S.86), 28-30. 

Supply of billet. to Re-rollinl Mill. In 
PUDjab and Hary8llB (XV-24.3.86), 
173. 

Supply of modern arms to Punjab 
Police (XIV-I2.3.86), 156. 

Supply of wasolll for fodder frOID 
Punjab to Karnatak. (XIV-20.3.86) 
88. 

Transportation of Foodarailllfrom 
Haryana lind Punjab (XVI-17.4.86) 
78. 

World Bank auislIDCe (or irription 
.ystems in Punjab (XID-27.2.86), 
36-37. 

DEBATES 

DevelopmOftt in Punjab (St.) (XVII-
30.4.86), 244. 

Development in Punjab (Dis) (XVll-
30.4.86), 352-400. 

Measures needed to lift the beny 
stocks of (oodstaina accomolatediD 
Punjab (Under Rule 317) (XV-
1.4.86), 309. 

Need to sive financial alliltance to 
the farmers of Punjab wbote crops 
have been damated in the recent 
bailstorml (Under ru'e 371) (XV-
25.3.86). 301. 

Need to impress upon PUDjab GOvel'n-
meot to band over tbe control of 
beadquartera of Ropar, Harlta and 
Feroupur to Bbatra Be .. Man.-
ment Board (Under rule 3n) 
(XIII-4.3.86), 599-600. 

PUNJAB ACCORD : 

CODltilution of a Fruh Panel on tbe 
PUnjab Aceord (XVI-16.4..86). 2Z3-
24. 



StJIJI!C1 l'NbIIlC 

Implementation of Punjab Accord 
(XIII-28.2.86), 1-9. 

PUNJAB AND SIND BANlt : 

Arrost of Brancb MaOller of Piperia-
dbani Brancb of Punjab .and Sind 
Bank (XVI-11.4.86), 316-17. 

Charles a,ainst tbe Officers of Punjab 
and Sind BaDk (XlV-7.3.861, 39. 

Loans Sanctioned for Truck/BUI by 
Punjab and Sind Bank (XVIl-
2.5.86), 79-80. 

Transfer of Officers of PuRiab and 
Sind Bank (XVI-Jl.4.86), 26-29. 

Fraud in Punjab Natiooal Baok 
(XVII-2.5.86). 85. 

LoaDS Advanced by London-Based 
Branche~ of Punjab National Bank 
(XVII-2.5.85), 95-96. 

Social lendln, by Punjab National 
Bank Bnd Andhra Bank in Andhra 
Pradesh (XIV-7.3.86), 175. 

PURE DRINKS LTD. : 

ViolatlOll of Licenced Capacity by 
MIs. Puce Drinks (New Delhi) Ltd. 
and MIs. Kool Crown Corks Pvt. 
Ltd. (XV-4.4.86), 48-49. 

PURl: 
Master Plan for Development at L"ord 

Jaaannath Temple (XVI-10.4.86), 
224-25. 

DEBATES 

Need to arranae live telecast of Car 
Festival of Lord Shri Jllgannatb beld 
every year at Puri Dham (Under 
Rule 377) (XIV -12.3.86), 208-209. 

PURSESEIN NET(S) : 

Impact of iudicriminBle use of purscse-
In neta (XVII- 28.4 86), 253. 

Q 

QUALITY CONTROL: 

Quality control Centres for Veternary 
Biological product (XVI-ZL4.86), 
83-84. 

Quality Control of SOlar and Fdibies 
(XVIl-2.S.86)," 193-94. 

Quality Coatrol in AlI'iculture Implc-
IDenta(XV-7.4.86), 49-~. 

QUEEN BEA TRIX : 

Outcome of visit of Queen Beatrix of 
the Netherlands (X1V-19.3.86), 
135. 

QUILON: 

Chlorine Itoraae tank of Mineral and 
Metala Factory at Chavara, Qviloa 
XVI-~1.4.86), 104. 

QUINUE: 

Cultivation of Quinue(XVII-28 .•. 86), 
57-58. 

Production and sborfago of Quiuin. 
(XVII-29.4.86). S4-55. 

QATAR: 

Indian Films invited by Qatar TV 
(XVlI-28A.86),189-90. 

R 

R.B.H.M. JUTE MILL: 

Losses in B.B.H.M. Jute Mill, Kathill 
(Bihar) (XIlI-Z8.Z.86), 138. 

RABIES: 

Production, installed capacity and 
demand of anti-rabic and polio 
vaccines (XIV~20.3.86), 1-6. 

Incidence of Rabbios (XVI-17.4.B6), 
151. 

Scarcily of Anti Rabies Vaccines 
(XVI-IO.4.86), 159. 

Technology MIlSton Project for 
Development of Rabies Vaccine 
(XVI-24.486),212. 

RADAR SYSTEM: 

Acquisition of Sophisticated Frencb 
Radar System by Pakistan (XVI-
9.4.86), 81-82. 

Suspension of Radar Facilities at 
Bombay Airport IXIV-20.3:86), 
47. 

RADIATION: 
Safeguards apia,t Radiation eff~l1i 



OD workerl of Indian Rare Earth. 
Limited (X1II-26.2 86), 146-47. 

Radiation exposure of B.E.T. Emplo-
yees (XV-2.4.86), 247-48. 

llADI()'ACTIVE WASTES: 

Tecbnique to control Iladio-Active 
Waste (XVI-23.4.86), 6S-66. 

RADIO SET(S) : 

Manufacture of Radio Sets (XVII-
7.5.86),263-

RADIO STATION(S) : 

AlIocatioD of Land ror Iladio StatioD 
Jabalpur (XV-7.4.16), 84-8'. 

Capacity of DeIhl Radio Statlon(XIV-
10.3.86), 132-42. 

RADIO THERAPY: 

Facility of Radio tberapy for cancer 
Treatment in LuckDow (XIV-
20.3.86), lSI-52. 

RAGS~ 

Malpraclices in Import of Rail (XIIl-
21.2.86) 112-14. 

RAlCHUR THERMAL POWER 
PLA.NT : 

Raicbur Tbermal Power Plant and 
Kali Projecl at Soaps (XIV-
11.3 86). 41-42. 

RAIDS: 

CBt raids on Bank Officials (XV-
2J.J.F6),223-29. 

Central Excise Raids in Calcutta city 
(XIV-143.86),267-68. 

Effects of raids on Diamond Trade 
(XV--21.3 86). 301-02. 

LeakaBe of Information ReprdiDI 
Raids (XVIl-2.5.86), 101. 

Net lains from Income Tax Raids 
(XIV-14.3.86), 26-28. 

Ilaidt coAducted in Gujarat (XIII-
21.2.86), 171·72. 

Raid. conducted 00 office aod Rnlden-
rial premise. of ManalO!llcOI of 

Orkay Silk and Reliance IndusJriea 
Bombay (X1II-21.2.86), 1:4·75. 

Raids al BUIloess E8tablisbments in 
Bibar (XVn-2.586) 260-61. 

Raids at peROO! io Fish Trade and 
Electric Fan Business in Calcutta 
(XV-21.3.86), 211_ 

Raids at Premises of businessmen 
cu ... ed in "mill Snacks lce-creams 
and otber eatabla (XV-4.4.86). 
209-210. 

Raid, at premises of Diamond Dealers 
(XV-<t.4.86),292-94. 

Raid. al realdeoca or official. of the 
office of Joiot Chief Controller of 
Imporll BDd Exs:orta (XV-21.3.86), 
306-10. 

Raids by Income Tax Custom. aod 
ExCise Departmeots (XIII-21.?86), 
24'. 

Raids carried out allainat Tn evadin, 
compaDiea (XIII-21.2 86), 153.54. 

Raids on Cilarelte Compaolea (XVJI.-
2.5.86). 99-101. 

Raids OD hODses and efllees of ban" 
officiaJa (XIII-21.2.86): IS-22. 

Raid. 00 boUlt! of Baok Officen 
• (XV -4 4 86). 130-32. 

R.ids on Houles of Ofticen of 
Commerce Ministry (XV-21.3.86), 
203. 

Raidt on offices and Ho_ of 
BU5iM~limeo in Patna (Bihar) 
(XI V---l4.3.86). 83. 

Reids on Premises of Income Tax 
Officers (XIlI-21.2.86) 70. 

Raid, on TrlldiDl and CummerciaJ 
Eltablisbment. 10 Jbaoli (XIII--
21.2.86). IS9-60. 

Raids to Detect Tax EVuion (XTII-
21.2.86). 208-09. 

Raids 10 llDeartb black money (XIV-
14.3.86). 145. 

Rei... of persons lIpprebeoded 
dUfi... operatioD Kat Bbairav 
(XV-4.4.86). 202~3. 



Results of tbe Ra\ds conducted by 
Income Tax Autborities in CBI 
(XHI-~1.2.86), 195-96. 

Safeauards and Riabt available to Raid 
vicUms (XIV-14.~.86), 252-53. 

Tax. collection by way of raids (XIIl-
21.2.86), 115. 

Raids on Houses of Governmeut 
officials (XIII-S.l.86), 176-78.· 

RAILWAYS; 

Advert,sement by Railways for pro-
vision of t3flO and ticketing facili-
ties at Srinagar 80d Jammu (XIn-
6.3.86}, 140. 

Agreement between Railways and 
Ahmadpur-Katwa-Railway Co. Ltd. 
(XVI-24.4.86), 38-39. 

AIIOtations for rapid transit system 
Sene me io Tamil Nadu and 
Kamataka (XV-27.3 86).134·35. 

Amount realised from ticketteu travel-
lera on Eastern Railway (XJV-
20.3.86), 107.08. 

Arrears payable by Railways to 
Burdwno Municipality (XV-
27.3.i6), 60-61. 

Average Kilometra,e of Rail (XV-
31.3.86), 182. 

Belter Travel facilities In Railways 
(XV-3.4.86), 173.75. 

Clearance of slums on railway land 
in CeDlral and Western Railways 
(Bombay) (XIV-13.3.86), 9~-93. 

Closing of railway crossina at Bikaner 
(XIV-13.3.86I, 147-48. 

Coa.tal Railway in Kerala (XIIl-
6.3 86), 102. 

Computerisatlon of reservacion on 
traina (XVI-24.4.86), 186. 

Concessional Railway travel facilities 
to tbe officer. and workers of 
Border Road Task Force (X1II-
27.2.86), 253. 

Con5truction of Goods Yard -at Abada 
S,F. Railway (XV-3.4.86), 77.7i. 

Demase caused to railway. I,n PWl.iab 
durln8 January, February, 198b 
(XIV-19 ~.86), 167-68. 

Delay in Circular Railway Project 
(XIIl~.3.86), 205-06. 

Departmental r:staurants and canteen. 
in Railway, (XVl-24.4.86). 
59. 

Development of Railways tn Kerata 
durina Seyenth Five Year Plan 
(XiV-13.3.86), 227-28. 

Dcwlopment of Railwa}s in Malabar 
region (Kerala) (XIV-13.3.86), 
249-50. 

Development of Railway Stations on 
Soulh Eastern Railway (XIII-

6.3.86), 62·64. 

Diesel engines for South Central 
Railway (XIII-6.3.86), 100. 

Dieselhation of Trains 'on Sahibganj 
Section of Eastern Railway (XV-
3.4.86), 194. 

Disposal of condemned railway matecial 
(XV-3.4.86), 1.5. 

Dl)mbivali Railw~y Terminus (XV _ 
27.3.86), 94. ' 

Expenditure incurred on 8aokura 
Damodar Railways (XIIl-27.2.86), 
197. 

Expenditure on computerisation of rail 
reservations (XIV-13.3.86), 198. 

Eapress Trains introduced on Luck now 
Faizarad-Varanasi Line (XIV-
20.3.86), lSO-51. 

Facilities (or Passeogers at Gaya 
Station (X111-27.2.86), 232 

Facilities to National Forum of Rail-
way Congressmen (XVI-I0.4.86) 
246-47. • 

Facilities to Passengers availing LTC 
(XIlI-6.3.86), 66-67. 

Filling up of vacaaeies in Railways 
tbrouab .Employment Exchanaa 
(XV-31.3.86),Z03-04. 



F&ID4e al10Ued for civil cO~str\lCtiOD 
wott. III TrlvalldrulII Railway Divl· 
sion (XV-31.3.86), 181-82. 

lmport of Japanese TechnoloS)' for 
mociernisalion of Railways and 
Development of RDSO (XIII-
27.2.86), 221·22. 

Increase in IUlISale charges (XIlI-
27.2.86),68_69. 

Inc:rease in Operational Cos.. of 
Railways (XIV-20.3.86). 110. 

Indo-West German Railway Officials 
for Mutual Coopwation (XVI-
10.486). 289. 

Indaction of Diesel EOlines on Mettu-
paJayam UGa8llludalam (Ooty) 
Metre Gauge SectiOD (XIII,--6.3.86). 
197. 

Introduction of Day Train between 
Howrab and BbubaDCSwar (XV-
3.4.86). 204. 

Introd.uctioll of EMU Rapid Trans-
pon System in big cities (XV-
31.3.86). 194. 

lntrodu~ion of Road-cum-Rail vehicle 
promoted by British Manufacture 
for Railway. (XV-3.486). 
213·14. -

Locomotives .iCl use in Railways (XIV-
13 3.86). 19J·9S. 

Lona covered Railway Yard at 
KAlailumda RaUway Station (S.E. 
Railway) (XV-3.4.86). S6-57. 

Loss to Railway. due to Stf.il:cs and 
agitations (XIV-13.3.S6). 176. 

Major Railway Project', for Nortb· 
Eastern Region (XIll-27.2.86), 
134-35. 

Maokhurd-&Iapur Rail Project 
(XltI-27.2.86), 6-1t 

New Trains Introjuced aDdproposed 
OD W~.tern Railway (XfII-6.3.86), 
199-200. 

Own your waaons scheme <XIII-
6.3.86). 131. 

PeodlD' .RaI'way Proje.cts of Madhya 
Pradesh (XV 1-24.4. 86), 19401J5. 

Plan toin<:[eale (:apacity to move 
more aoods(XIII-6 3.86). 59. 

Plan to increase More Goods Traffic 
by importlDg Modero Ff'eilht 
Boaica (XV-3.4.86), 148-49. 

PriDtinI of Reservation/Ca.ceJlation 
Forms in Kannada by Southern 
Railway (XIIl-27.2.86). 175-76. 

ProductloDjaugementation and 'moder-
nisation of Diesel locomollYe 
Works al Varnoasi (XV-3.4.56). 
42-43. 

l7oposaJ 10 extend Metro R.allway 
Calcutta to Garia (XIII-27.2.86). 
121-22. 

Providing SloppaaCl of Do'us Express 
and Tata-PatDII Express at Madbupur 
(XVI-24.4.86), 80-81. 

Railway Division at NandN (XlV-
13.3.86), 34. 

Railway V.r. COllsultative .Co8Ullllttee 
(or NF. llailway (XV-l.4.86" 
183. 

Railway-wiao bacak up of casual 
worker. (XVI-JO.4.86), 307·08. 

Recruitmcut in Dbanbad dieisioa aad 
maiDterance of SCfST quota {XV-
3.4.86), 180. 

Replacement of Steam Eallnes by 
Dielel OM. In Saucnhtra and Kutch 
Districts (XIU-6.l.86). 142-43. 

ReaervatiOD of berths aad seall by 
private aaen,. (X1V-ll.3.86), 
101-08. 

Schemes for Railw.y.. Airlines aod 
Steamer Servlce~ .for Encoura.illl 
Foreian Tourists (XVI-10.4.86), 
284-88. 

Scrap IOldby Railways (XIfJ~6.3.86) 
184.90. 

SeJflufficieocy in manufacture of wheel. 
and axtea (XIV-13.3.86), 77. 

Sbortqe of power lupply to Wheel 
ud AlI'leJ>lant. Baas.lore (XIV-
I3.U6). 162. 



Sborta.~ of water rupply .at R,ilway 
Complex, K. ... r .. pur (XV-27.3.S6) 
91-2. 

Slow Tedious and Hazardous Rail 
Journey in Assam (XV--3_4.86), 
203 204 

Standard size of language to be carried 
by paSlleogers inside compartments 
of prcatigious trains (XV~31.3.86), 

153-54. 

Stoppages of K.utabExl're5s (XV-
3.4.86), 41-42. 

Suaaestion to bave offices of Cbi~f 
Ena1neers in Om.sa (XV-3,486l. 
183_84. 

Supply of water tbrougb Railways in 
famine bit areas of Gujarat (XIV-
13.3 86), lOS. 

T~bnololical Improvements in Rail-
way System (XVI-24.4.86), 7-9. 

Ticketless travel on Indian Railway 
(XIII-6.3.86), 91. 

Train collision at Kbaaaria Railway 
Station of Norrb Eastern Railway 
(XV -3.4.86), 155-56. 

Transportation of Coal byllaliways 
(XIlI-6.3.86). 139-40. 

Unreserved travel system (XIV-
13.3.86), 100. 

!Jse of obsolete declared treadles to 
operate Signals in Adra Division of 
Soutb Eastern Railway (XVI-
24.4.86), 59-60. 

Year-wise Planned Target for Goods 
botb originating and 'oDne-kllometre 
from tbe year 1984-85 (XJlI-
63,86).221-22. 

ol! bATE'S 

Need to reconsider tbe decision to 
import C.A.B. stgnal and automatic. 
tral D protection system aDd tbe 
80pbisticated Antenna system (UDder 
Rule 377) (XV-24.3.86), 355-56. 

RAILWAY ACCIDENT(S): 

Collision of Traill near Jaipur (XI V-
13.3.86), 198~99. 

431 

Compensation to Victims of Train 
Addent at'· Kbagaria Railway Sta-
tion (XVI-IO.4.86). 133-34, 

Compensation to VictimS' of Train 
Accident near Telicbeccy (XIV-
20.3.86). 168. 

Derailment of Goods Train on New 
Over· Bridge on Krisbna in Andbra 
Pradesh (XIII-27.2.86), Hi6-107. 

Device to cbeck Train Mishaps (XIV-
20.3.86). 124-25. 

Level crolSing accident in Muzarfarpur 
(XIV-I3.3.86),119-20. 

Railway Accidonls (XIIl-27.2.86), 
113-15. 

Railway aCCIdents due to human failure 
(XV -21.3.86), 135. . 

Serious Mishap denied treatment by 
Railway Hospital (XVl-17.4.86), 
168-69. 

Train Accident at Railway' Car Sbed 
near Howrab Station (XIII-27.2.86) 
219-20. 

Train acc;dents in K"rala (XVl-
17.4.8~),126-27. 

Train accideDt in Sealdah Division on 
Eastern Railway (XIV-13.3.86), 
75-76. 

Train collision at Kbagaria R,lIlway 
Station of Nortb Eastern Railway 
(XV-3486), ISS-56. 

Train Derailments (XIII-6.3.86), 114. 

DEBATES 

Railway IDcident between Tellicherry 
snd Mabe StatIons (St) tXIlI-
211.286), 285-86, 

RAILWAY BOOKING(S): 

Advertisement by Railways for provi-
sion of cargo and ticketing facilities 
at Srinagar and lamtnu (XIIl-
6 3.86), 140. 

Booking and reservation facility at 
Yavatmal(Mabarashtra) (XIll-
6.3.&6); 147.43. 



Boo'" III of Betel Baskets at Sapan 
Station (Howrab-Kbarqpur Scc:tfon 
(XIV_24.4.S6), 61-62. 

Suspellslom of bookina of parcels io 
Kerala Express (XVI-I0.4.86), 
93-94. 

llAILWAY BOOK STALL(S): 

AllotlDDol of addhional stall/book cou-
nter at New Delbi Ratlway StatIon 
(XVI-24.4.86), 251-52. 

Allolment of Book lItalls to unemploy-
yed Gradnatel alRailway StatioDs 
(XV-3.4.86), 75. 

Book stall. al Railway Stations (XV-
3.4.86), 53. 

Fac:Uilies to Suva Scva Sanlb Ptaka· 
Iban for .ale of Boob and Map-
zi .... at Railway Stations (XV-
3.4.86), 73-74. 

Monopoly of Book Stall. al Railway 
Stasion (XVI-2A.4.86), 2S3-S4. 

RAILWAY BRlDGE(S): 

CoostrnclJon of Font over-hridle OR 
Kacbbpura Railway CrOlliDI (Jabal-
pur) (XVI-17.4.116), 7'. 

Construction.ol over bridpa by Rail. 
waY' iD Kerala (XIll--6.3.86), 70. 

CODlIruc:tioa of c:over-bridaca iR 
Andbra Pradesh (XV-3.4.B6), 216. 

Conllruction of overbrid .. in Railway 
liDe ID Sooepet (XlIl-6;3.86), 108. 

Consuuc:tion of over bridaes in Tban· 
javat Rail"ay LiDe {XVI-IO.4.S'), 
7So76. 

CoIlItruction of over/UDder Bridles 
on Madru-TblJljavor Railway Line 
(XVI-IO.4.86), 161-62. 

Expanlion of Baldyabad btidpa on 
Howrab-Bandel Main Line of East-
ern Railway (XVI-IO.4.S6). 153. 

katllDlDlwaU (Kalyan) Railway Over. 
Btid .. (XJU-6.3.86), 53. 

New Railway Bridaa ill the S.C. 
JLajlway (XVl-~.4.8'). 10. 

.... 

oviIr brldp at Nooocpalli ib Nandyal 
(XV-3A.86), 171.72. 

Overbridge Dear Mau RaUway Stalion 
(Azallllllrh) (XIll-6.3.86). 146-

Propoull of road over.brldau (XVI-
10.4.S6). 89. 

aau over·brfdge at .SabarmaU 
(Gujara.) {XVI-1704.86), 73. 

. Railway Ovcr.brid .. al Chlrla Railway 
StatioD (XVI-I0.4.86), 290. 

RallwlY Over.Brldge at Ratnamurtby ... 
Paotulu-Pcter at Vilakbapalnam 
(XIV-I3.3.86, ISS·56. 

Railway Brldae connectinl Basarab· 
Sullanaaoj over Ganaa (XlII-
6.3.86), 193. 

Railway over brid.. near Bahrpar 
(XV-3.4.16), III. 

Road over bridge at Balasore in Orilla 
(XVI-10.4 86). 223-24. 

Road over.brlelfe on radway fracle 
near Kalpar.a junctioD Raj Bbavan 
Road (Bbubaoeswaf) (XVI·-J7.4.86) 
74. 

Road under bridge forc:onnoc:tinl 
Jatni MalaodoWD in Durda Road 
Divialoa In Sootb Eastern Raliway 
(XVI-IO.4.86). 222-23. 

Tbird Railway Bridp over Krisbna 
River oo.r Vijayaw.d. (XV-31.3.86 
47.8. 

DEBATES 
Conllrucllon or a Ilailway oY .... brid'. 

aoar Alwar Rallway Stalloo (Uader 
Rule 377) (XV-I.4. S~). 312-11. 

N.cd to contract raUway brldpa at 
Kbulbkl Baah railway 1lI'0000na 
aDd at tbe Railway S.atlon in Barma 
okbi ar.a of I'urnea dl •• rict of 
Blbat (Uader Rule) (XV-·24.3.86). 
3S6.57. 

RAILWAY BUDGET 1986-R7 : 

19116-87-General DI.c:u .. ioD : 
(XlIl-4.3.86).639.7oo. 
(XlIJ-H.86). 216·332-
(XlIl-6.3.16), 7A2..36O. 



SUBJECT INDEX 

RLY. CATERING: 

Provision of eatab'esat cheap rates in 
trains and at station;, (XIV-13.3.86 
2S4-55. 

R u 'es for A lIolment of Stalls at Rail. 
way Stations (XVI-IOA.S6), 305-6. 

Sale of Substandard eatables at Railway 
Platform! (XIV-13.3.86). 104. 

Supply of sub-staodard food in N.F. 
Railway lXVI-IOA.86), 52-53. 

Supply of 5ub-standard food In trains 
between Delhi and Nagpur (XlII-
27.2.86). 192 

RAILWAY COACH(ES): 

Coatract for manufacturing of cast 
Steel Bogies (XVI-24.4.86), 227.28. 

Import of Latest Coach Manufactur· 
Ing Design (XIV-20.3.86), 7-10. 

Import of pasaenger coaches from 
Japan (XIII- 6.3.86), 60-6\. 

Production ot coaches (XV-27.l.86). 
126-7. 

Special coaches manuf~ctured In Inte-
,ral Coacb Factory (XIII-' 3.86). 
83-84. 

Replacement of Coacbes of Metre-
Gauge Trains bound for Rajasthan 
(XVI--24.486).20. 

RAILWAY COACH FACTORY: 

Technology for Kapurtbala Coach 
Factory (XV-27.3.86).I22. 

RAILWAY COMMUNITY HALLS: 
Construction of Community Halls by 

Railways (XVI-17.4.86), 47. 

RAILWAY COMPUTER RESRVATlON: 

Proposal to include Kerala Exprcas 
and Jayanti Janla for Computer 
reservation at New Delhi Rly. St.-
tlon (XVI-17.4.86), 122-26. 

RAILWAY CONGRESSMEN, NATIO-
NAL FORUM: 

Facilities to National Forum of Rail-
way Congressmen (XVI-IO.4.116), 
246-47. 

RAILWAY CONSTRUCTION COM-
PANY: 

Allotment of Land by D.D.A. to 
Indian Railway Construction Com-
pany (XV-24.3.86), 40-41. 

Unit of Itailway Construction Organi-
sation at Trivandrum (XVI-17.4,86 
75-76. 

RAILWAY CONTAINER SERVICE: 

L.S.O. conlainer Depots at Delhl,and 
Ahmedabad (XIV -13.3.86). 2J2-l, 

RAILWAY CONVENTION COMMITTEE 

Tbird Report of Railway Convention 
Commilree (Res) (XIV -133.86). 
350-482. 

RAILWAY DESIGN AND STANDARDS 
ORGANISATION: 

Import of Japanese Tecbnology for 
modernisation of Railway. and 
Dcve:opment of RDSO (XJII-
27.2.86). 221-22. 

RAILWAY DIVISION(S) : 

Jurisdiction of new Railway Division 
at Sambalpur (XVI-IO.4.86), 216. 

RAILWAY ELECTRIFICATION: 

Electri6calion of Mugbalsarai AsaolOl 
Rail line (XVI-17.4.S6), 88-89. 

Electrificatioc of Railway Line between 
Krishnagar and Behrampur (XIV-
20.3.86), 167. 

Electrification of traclion (XV-
27.3.86), 115. 

Electrification of trach in· South 
Eastern Railway (XV-27.3.86). 
127.8. 

HolicoPters for expediting Procom of 
Electri6cation of tracks (XIII-
27.2.86),245. 

Expenditure on doubling, Gaugc Con-
version and Elcctrlfication of rallway 
lines (XIV-20-3·86), 60-61, 

RAILWAY EMPLOYEE(S): 
Comparative study of Passes and PTO 

admislible to Rail_y Emplo)ocs 
(XVI-17.4.86). 2()4.206. 



SUBJIlCT INDO 

EumptioD of RaUwaymens fromappli-
cation or Industrial Disp~tes. Act 
(XIY-13.3.86). 197. 

Facility of Hostel subsidy to· Children 
of Railway eillploy~es residing In 
bostels (XYI-IO.4.86), 145-46. 

• Lowering of bonus percentage to 
railway eillployees (XIV -·ll.3.86), 
270.71. 

Posting of Railway Officers OD depu-
tationJ-econdment abroad (XYI-
17.4.86), 131-32. 

Scbeduled Tribe employees in Indian 
Railways (XVI-17.4.86) 71. 

Sccond SlagDalio:! increament to rail-
way employees (XVI- 10.4.86), 55. 

Termillation Nolicea served OD Railway 
Employees (XIlI-27.2.86). 236. 

RAILWAY ENGINE(S) : 

Diesel enginea for Soulb Central Rail-
ways (XIIl-6.l.86). 100. 

Domestic Requirement and Export of 
Electric Engines (XV-l.4.86). 196· 
97. 

Import of Prolo.Type electric Enalnel 
(XIII -27 2 86), 233·34. 

Induction of Diesel Eoa:oes 011 
Mellupalayam Udaaamandalam 
(Ooty) Metre GaUlle Section (X[)f-
63.86), 197. 

Overbaulina of electric loco, at Kha-
ragpur Railway Workshop (XIY-
13.l.86). 262·63. 

Repla.;emcnt of Steam En,inC5 by 
Dicst! ones. in Saura.htra aDd 
Kutcb District. (XIH.....-.6.3.86). 142. 
43. 

R.AILWAY ENGINEERlNG INSTI_ 
TUTE: 

UP8f8datiOD of Indian Railway Intti-
tuto of Mechanical and Electrical 
Engineerinll Jamall'or (XIII-
6386), J9S. 

RAILWAY FACTORY (fES): 

Railway ladorm/unitl ill Soutb \ 
(XVI-10.4.86). 272-74. 

RAILWAY FARE(S) 

Itu Fves in Hilly Ana. of Hlmacbal 
Pradesh (XIV~20.3.86), 78. 

Rules tellardinll refuDd of ran"ay 
. fares (XIll-27.2.86), 143-47. 

RAILWAY FREIGHT: 

Incrcaaeiu Jugage charlO' {XllI-
27.2.1!6}. 68-69. 

Tr8lllportation aDd FrelghtCbarps 
of Raw Cottoo/Raw Jute (XV-
27.3.86), 75-6. 

Imbalance between Railway aad Road 
Traffic in matter of Hlah Rated 
{relaht Traffic (XIV -ZO.3 .86). 
138. 

RAILWAY FLYOYER : 

Need to conltruct lIy-owrll on WeslUD 
Railway soburbaD JCCltloa of Bom-
bay betwuu Baudra aDd Dahfaar 
with the belp of firlnt iD the private 

. sector (Under Rule 37'1) (XIV-
20.3.86). 208-09, 

RAILWAY ,GOODS TRAFFIC: 

Goods traneport by Rail and· Road 
(XIV-13.l.861. 125. 

Sharins of Goods Transport by Rail 
and Road (XIV-13 3.86). 47.-48. 

Special concusion forlraal,orUtioD 
of Maruti car if scnt by trala from 
Delbi CantonlDeDt ItarioD (XVI-
10.4.86). 97-98. 

Ycarwise Plaoncd Ta,... for Oooda 
botb oriainfttiDg acadtonue-kilomo-
Ire from tbe )8ar 1984-8S. 
(XIIl--6.3.86), 221-22. 

Zone-wise break up oC claim, repr-
ding sbonaae of ,.,ods fXV-
27.3.86). 76·8. 

RAILWAY HALT(S) : 
Open ins or abolisbilll of P.IItHDpr-

halts in Otissa In Soutb Eastero 
Railway (X Vl-10.4.86), SO. 

RAILWAY HEADQUARTER(S): 
LiDkln,o(DDIIlka Headquarter. of 

s.DlhaI· Parpna. witb Railway Un. 
(XV-3.4.86).78-79. 



SUW!CT INDBX 

RAILWAY HOSPITAL (S) : 

Hospital with Blood BaBkat Tamluk 
Railway Station (XV -27. 3. 86). 
68. 

RAILWAY JNSTITUTE(S): 

Usc of Railway Institutes for holdin, 
Moetings of Political Partics (XVI-

24.4.86), 16·20. 
RAILWAY LAND: 

Casel of encroachment of Railway 
Land (XIII-6.3.86), 169. 

Opcninl of Women's College, Dana-
pur (XVI-I0.4.86), 129. 

Permiaion for layinl waler pipeline 
tMoush Railw8'Y land Aunsol 
(XVI-17.4.86), 60.61-

RAILWAY LEVEL CROSSING(S) : 

Fly over at Kalsa Road level craning 
ncar Burdwan Railway Junction 
(West Bengal) (XV-27.3.86). 71· 
2. 

Over Bridge at Railway Crossing near 
KarJmpnj Railway Suitlon on 
National Hipwa, No. 44 (XIV-
20.3.8 6). 157·58. 

Over-bridae on Railway level. crollins 
In Pa'abat Town (XVI-17.4.86). 
110. 

Overhead bridps or underground 
tunnels at rail crossings (XIII-
272.86), 194-9S. 

DEBATES 
Demand for construction of bridges 

at Railway cros~ings over national 
highways In tht couutry by the rail· 
way admioistration itself (Under 
Rule 377) (XVII-85 86). 18-19. 

Provision of lrans1!ipper facility for 
ParadlpPort (XIV-J3.3.86). 72-
73. 

RAILWAY LINES (5) : 

Additional funds for construction 01 
new Unes durinsSe1llllltb Plan 
(XVI-17.4.86). Ill. 

Allocation of fUDds for cooversion of 
Bu,aJorc-Mysorc Railway line 
(XVI-24.4.86), 131. 

Amravati.Narkhed Railway Line 
(XIlI-6.3.86), 53. 

Bankura-Damodar River Railway 
(XIII-6.3.86),2D7. 

Banspani·Jakbapura rail lioe in Orian 
(XVI-IO 4.86). 118 -19. 

Bcbrampur (Nangaldam) Bilaspur 
MaudijRampur BG Iioo project 
(XIII-27.2.86), 150·51. 

Closing down of Ningala-Gadadha 
railway line (XIV -13.3.86), 113. 

Cochin-Madurai Railway Line (XIV-, 
203.86). 25-29. 

Cochin·Madurai Railway Line (XUI-
27.286). 57·58. 

Completion of new Railway Lines 
(XVlI-7,S.86), 141-4~, 

Construction of Bibinagar-Nadikudi 
New Broad Gauge Line (XVI-
17.4.86). 108-109. 

CODstruction of new railway Iillcs 
Abmednagar - Deed-Parli • Vaijnath 
(XV -3.4.86), 63. 

Construction of new raIlway lines, 
doubling of lines and c;ovenion 
projects during Seventh Plan 
(XIIl-27.2.86), 205·12. 

Construction of Silcher·Jiribrm Rail-
way LIne (XIlI-27.286). 84·85. 

Construction of Under-Railway Teach 
towards North of Mebsana Railway 
Station (Western Railway) (XVI-
17.4 86).174, 

Conversion of Bbavnagar Sureodra 
Nagar Metre Gauge line into Broad 
Gauge line (XVI-10.4.86), 103-
04. 

Conversion of Bba\'nllsar-Tarapur rail 
line to Broad Gauge.and Rail Con-
nections to MagdaUa and Hazira 
ports (Surat) (XIV-13,3.86), 
ZOO-OJ. 

Conltruclion of Cbampadallge Broad 
Gauge line (Eastern Railway) 
duriJJa Seventb Plan (XVI_ 
10,4.86). 152-53, 
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ConYe"ion Of Dclbi/Admedabad LiDe 
into B.G. (XIV-20.3.86), 99. 

CODversion of Dibari·Roht.. Lilbt 
Railway into B.G. (XVI-24.4.86), 
2~47. 

Conversion of Guntur.Hubli-M.G. 
line (XIV-ZO.3.86), 91. 

Conversion of Owa lIor Sheopur 
M.G. line into B.G.(XVI-24.4.86), 
224-26. 

Construction of Indore-Dobad Rail-
way Line (XVI-IO.4.86), 
249. 

Construction of Lalitpor-BaDda (Kbe-
rada) via Tikamgarb-Kbajorabo 
Rail Line (XV -27.3.86), U'1·2. 

Construction of new rail Iinos in 
Madhya Pradesb (XV:-17.4.86l, 
137. 

Conversion of Guntur Macherla Rail 
Line ioto Broad Glluge (Soutb Cent-
ral Railway) (XVI-17.4.86), 108. 

Conversion of Londa-Monnu,ao 
Railway 4De irtto (B.G. Line 
(X VI-17 .486). 142. 

Conveuionof M.G. lines from Kati. 
har to SiJiguri and Siliauri to 
Alipur Dnar junction (XIIl-
27.2.86). 13.5. 

ConversioD oi Manmad.Auranpbad 
line from Metre Gallse to Broad 
Gauge (XflI-6 3.86). 64. 

Conversion of Mansi-Sabarsa Metre 
Gauge line ioto Broad Gaule linc 
(XIll-21.2.86), 47-48. 

CODversion of Metre Gauge to Broad 
Gauge line In Saurasbtra R.,.ion of 
Gujarat (XIV --20.3.86) 51.58. 

Conversion of MYlorc:-Baugslore Rad 
Line to B.G. (XVI-IOA86), 280. 

Cooveraion of Nadiad.Kapad"anj 
Railway Line from Metro Gau,e to 
BoradqGaulc and ita extOllslon up. 
to Modasa (XVI-IO.4.86),57.S9. 

CoaversioD of narrow Baup liaea in 
Orwa (XVJ-17.4.86). 118.119. 

Convenion of Parasia,Cblndl1l'ara 
narrow llaUIC lines 10 broad ,Iulle 
lin, (XVI-IO.4.86), 249. 

Coaversion of railway liae, aad tbeir 
performance (XIV-13.3.86), 136-
31. 

Conversion of SaJalll.Banplore ,auae 
IiDe into broad llaUle (XIJI-
6.3.86). 181-82. 

Conversion of Secunderabad to GoolY 
Raitway Line to Broad Gause 
(XV-27.3.86), 88. 

Construction of Talllluk-Dipa Rail-
way Line (XIII-6.3.86), 81-82. 

Conversion of Varana~.Bhatnl aad 
Mau-Iodlra Line (XUI-63.86). 
85-86. 

DalJlrajbara.Ha,dalpu.r Rall"ay Liae 
(X1V -13.386). 67·68. 

Developmmt of RaIlMY Tracks in 
Cuddapab District (A.P,) (XV-

.27.3.86), 8S. 

Douhlini of Jallaadhar·Mukberian· 
Pathal-tot·Jammu Railway Line 
(XIII- 6.3.8(;), 65_ 

- Doubflna of Kazipur-Secuod.rabad 
Rail Lille (XVI-17.4.86\. J08. 

Doublini of Kiul-Bhagalpur railway 
track (XlII-27.2.86), 173. 

DoubtiDI of Panakura.Haldia Railway 
line in S.E. Railway (XVI-17.4.86). 
69. 

Douhling (If Ratlwl: y Track m Iterala 
(XI V- 20.3.86), 15·16, 

Doubhn, of railway tracks in Maba· 
ralbtra duriDa Silltb Plan (XVI-
17.4.86), 56. 

Doublina of remainiD, Irack - between 
Dolbl atwari (XV-3.4.86), 118· 
19. 

Doublin. of Surat-Bbuaawal Railway 
Line (XIII-27.2.86), 69. 

Electrification of MUitlalurai Adnaol 
raUll/1t (XVI-17.4.116). 88.89. 



l!xpansion and conversion of M.O. to 
B.O. Railway line In Karnalaka 
State (XV-3.4.86), 79. 

Expenditure incurred 
Damodar RaiJway. 
27.2.86). 197. 

on Bankura 
(XfII-

Expenditure on doublinll. Gaulle Con· 
version and EI~ctfification of rat!· 
way lines (XIV-20.3.86), 60-61. 

EJaension of Broad Oallle Railway 
line uPlo Dibrullirh (XVI-
24.4.86), 175. 

Extension of railway line in Tripura 
Slate (XIV -13.3.86), 5M3. 

Floatina of public 108n for Track Re. 
newals etc, (XYI-17.4.86), 38· 
39. 

Oiridib Ranchi B.O. rail line (XIV-
13.3.86), 112·13. 

Howr"o.Amla and Howrab-8heakala 
Broad aauge Iinel (XIV-lJ.3.86). 
178·79. 

Hubli.Karawar Rail Line (XIV-
13.3.86), 109. 

Introduction of train between MaUS8' 
Jore.PaJabat (XVI-IOA.86), 52. 

Koraput.Rayallada Broad Gause Rail· 
way line (XIV-13.3.86). 176· 
77. 

Kuttippuram-Ouruva,oor Railway 
Line (XIlI-27.2.86). 62. 

Linking of Dumka Hoadquarter~ of 
Sanlbal Parllanas witb Railway line 
(XV-3.4.86), 78·79. 

Maintenance of Railway tracks by 
Private Contraclors (XV-3.4.86), 
55. 

Manmad.MaJep.on • Dbulc • Nardans 
(Lami Wabalu) Railway Line (XllI-
6.3.86), 87. 

Manmad'Painlh.Balsad Section Rail· 
way line (XlII-6.3.86), 150. 

Moradabad.Ramnapr Broad GaUlle 
Line (XIV-13.3.86). 156. 

Narrow GaUlle LIDea Rupsa.Blnllri-
poD (Mlyurbhaoj 01.11). Naupara· 

Guoupur (Ganjam Distl.) Orissa 
(XIV-20.3.86) 147. 

Nationaliaation of Railway Lines 
owned by Private Manasement 
(XYI-17.4.86), 46. 

New Rail Link from Darwba to 
Bhokar (XlII-27.2.86), 238. 

New Railway Line between Pbalodi· 
ana KolayatlDelbi 10 Jaisaimer 
(XV-31.3.86), IS8. 

New Railway Line conneclina Ahmed. 
napr.Beed.Parli.Yaljnath (XV-
27.3.86), 108. 

New Railway line during Se\'entb Plan 
(XVI-ll.4.8b), 168·169. 

New Railway liDes for industrial pro· 
jecrl during Fifth & Silltb Plans 
(XrV-.3.3.86},269.70. 

New railway line from Parbatipl!ram 
10 Koraput via Naryampatanam 
(XV~-10.4.86), 53. 

New Railway lines in Bibar (XIlI-
6.3.80). 153. 

New railway lines in Himachal Pradesh 
(XIV-J3.3.86), 189·90. 

New Railway lines in Mabarasblra 
dUring Seventh Plan (XIV-13.3.86) 
268-69. 

New railway lines in Orissa (XIII-
6.3.86), 122-23. 

New Rail Lines In Orissa durinll 
SeveDtb Plan (XVI-2H.8(», 20. 
11. 

New Railway Lines In Uttar Pradesh 
(XV-3J.3.86), 47-8. 

New Rail Links IDcluded in ~eveotb 
Five Year Plan (XI1l-27.2.86), 
234-35. 

Op.toina of Rail Route between India 
and Pakislan (XVI-9,4.86), 37· 
39. 

Per capita ex.penditure Incurred on the 
.,. constructioD of tracks (XV-3.4.86), 

J09·110. 

Performance of Dew rail linea aDd 



4# ... 

coaYOl'llfen Jinb at theODel of tbo 
Sixth Plan .(XVI---JO.4.86), ~. 

Prcseot .. railway liaes aad expuaiOa. 
propalllrne in Madbya Pradesh 
duriDB Seventh PlaD (XVI-IO.4.86), 
268. 

priority for cooltruction of OJl'1loiag 
new Rail lines during Seveatb Plan 
(XV-H.86), 144·45. 

Progress in cOMtruc:rion of Xoraput. 
RayaBada Railway Line (XVI-
17.4.86), 92. 

Proereu in conversioD of railway Jinci 
in Maharashtr. (XV-3.4.86), 120· 
21. 

Proposal to Attacb Xolbapur-Mlra.e 
Bombay Rail Track to Central 
Railway (XVI-IOA86). 289·90. 

Prop~sal to link Pa!ani from Samraj 
Napr yia Dbarapuram (XV-
27.3.86). II!. 

Proposed Malbllra~Alwar Railway line 
pasaing .tblouah Oowardhaoa Parwal 
(XVI-24.4.86). 232 •. 

Rail liDk bel ween Lundini Badarpur 
Hill section (XJV-13.3.86), 116. 

Rail Link between Roha aDd Dal-
gaoD in Konken area (XIlI-
27.2 86). 234. 

Ilailway lioe between Rancbi and 
Korka (XIll-27.2.86), 133·34. 

Railway line between Jammu and 
Udbampur (XVI-10.4.86). 96-97. 

Railway Line from Lalabazar to Bbai. 
rabi (XIV -20.3.86). 154. 

Railway lines in central Railway 
runoiol ill loues (XVI-IOA.86). 
95-96. 

Railway lines In Himacbal Pradl!lb 
(XIV--13.3.86). 103. 

Railway linCi In Santhal Parpoas In 
Bibar (XIV-20.3.86). 63. 

Railway hne to conneet tbe AlaoB 
Ship Breakin& Yard. Bhavnuar 
(XV-·k3.86), 14445. 

Railway Link from Bbubaneswlr to 
llourkela (XVI--10.4.86). 224. 

R.~al of, railwlY· tracke (XV-
3.4.86), 47-48. 

Renewal of Railway Track ia Ou;arat 
(XlII-27.2.86),240-41. 

Renewal of Tracks (XIV-13.3.861, 
130-31. 

Repairins aDd relayins of Rail Tracks 
on bridge aCfOIll Xrl5bDa river near 
Vijaywada (XV-27.3.86). 79-80. 

RepJaciDI Old Railway' LinCi aDd 
Conversion of Linea iOlO B.O. In 
Rajallban (XIV-2O.3.86), 84. 

Resettlement of People occupylo. 
Calcutta Metro Railway Land 
(XllI-27.2.f6). SI. 

Re~ilaJi .. tion of Second Line in 
Xbaraapur-Midnapur Section, Soutb 
EaSlOrD Railway (XVI-IO.486). 
2811-89. 

Sambalpur Talcbar rail lioe (XUI-
6.3.86).14l-44. 

Survey and CODluuc/ioD of Saloa· 
Rewa.aad Oovilldprh..B .... r .Rall· 
way Line (XVI-I7.4.86), 131. 

Survey of Amba.uda.Lao,iitub Road 
Lint (lOll-6;3.86). 67. 

Survey of Dalirajhara.18.1dalpur rail 
link (XVI-1O.4.86), 2-19. 

Survey of Xburda Road Bolan,ir rail 
liue (XVl-17.4.86), 68..69. 

Survey nr LiDe belw~en Nadlkudi-
Renis.otl (XIV -20.).86), 1 .. 50. 

Survey of MatllUra-Alwar Railway 
IiDe (XV -3.4.86). 86. 

Survey of new railwa, Jine from 
Lohar-dolla to Tori and couil/enion 
or Rancbi-Lobardaaa info B.O. 
(XV-3.4.86), 120. 

Survoy of Rail Links In Or; ... (XVI-
10.4 86), 216-17. 

Talcber.Sambalpur Railway Lin. 
(XIII-27.2.86). 53. 

Utilitation of Fund, provided for 
modenal.tieo anll atOiltiOD or 
llallwa, J.ilJe'(XIV-~.3.8iI. 74. 



World Bank Auistaace for Track 
Renewal Prolramme {XVT-IO.4.86) 
306. 

DEHA1E.S 

Demaod flU construction of a railway 
hnc irom Maharajapur station 10 
Mandla Port in Madbya Prad~sb 

(Under Rule 377). (XV-21.l.81J), 
335-36 

De~nd for execution of 1I\0rk on 
Sakri-Huanpur railway line (Under 

l..... Rule 377) (XVII-8.5.86), 14-15. 

Measures needed to develop Paradeep 
Port by fiDalislOg . Soutb Korean 
Paeat. olfer and to complete 
Jakbpura Banspani Railway Line 
,Under Rule 377) (XV-24.3.86). 
352-53. 

Need fw: construction "f broad . lauSe 
aod metre S8uge railway linea bet_ 
ween Darbblo,a Samastipur aod 
Satri and Hasanpur, rt'.speclively 
(UDder Rule 377) (XV-4.4.86), 
367. 

Need for proper rUDn'ng of Ahmed-
pur-Kalwa and Bardhaman-Katwa 
railway lincs conversion tbere of to 
broad guaSe and naliona'isation of 
A.K. (N.G.1. Railway Co. Ltd. 
(U!Mkr Rule 377) (XV-8.4.86), 
298-99. 

RAILWAY MAIL SERVICB: 

Closin, of Railway Mail Service 
Sections (XVU-29.4.86), 205. 

Discontinuance of Railway Mail 
Service by appointiag P£ivate Agonts 
(XIrr-25.2.86), 248-49. 

Mer,er of R.M.S. sorting offices with 
Pcat Offices (XV -25.3.86). 190. 

Shiftin, of Railway Mail Service 
Office In Beawar (Rajasthan) (XIV 
18.3.86). 230. 

RAUWAY PASS(ES): 

Free railway passel to bUndt (XV-
3.4.86), 141. 

Norms for issue of Railway. free 
pulos to iDdiwdlJllls aad. institutions 
(XVI-17.4.86), 14·1'. 

nEBATES 
Need to provide free raiJlllaypassea 

and other amenities to all tbe free-
dom fighters in the counlry (Under 
R\!lc 377) tXur---27.2,86}, 277. 

RAILWAY PASSENG~R(S): 

Looting of passengera of Sa!larmati 
Express on 6.1.86 (XVIl-7.S.86), 
221-222. 

RAILWA Y PASSENGER AME.NITY(IES) 

Drinkin& water. and I.oilet facilities at 
rallway stations from Kolhapur to 
Milaj (XVI-IO.4 86.66. 

Passtngcr alllrnities at Bina. Sagar, 
Raigarh in Madhya Pradesh (XVI-
10.4.86), 204. 

Passenger amenities at Kiratpur Rail-
wa}, Stalion (XV -27.3.86), n-7J. 

Passenger amenities available al Ram-
nagar-Kalbgodsm aDd Tanakpur 
Railway Slations (XIV-20.3.86), 
12f-23. 

More Trains for Daily Passangers 
coming to DeIhl (XIV-20.3.86I, 
127-28. 

PasseDgu Amenities at Kiratpur 
Sirhind-Nanllal Dam Section and 
otber Railway Statiolls 00 Kaogra 
Valley Railway (XVI-17.4.86), 49-
50. . 

PlogrRmme to remove urinals and 
lavatories on RaIlway Stations 
(XVI-IOA8o). 84_ 

Sbortale of Passenger amenities at 
Railway Stations from Kolbapur to 
Mirage (XVI ·-17.4.86),98.99. 

RAILW A Y PLATFORM(S) : 

Hlah Level Ph ,forms at cert&in 
Stations on TrivBndrum-Kanya-
kumari Railway Line (XVT-I0.4.86) 
2.-3. 

Raising of level of platform of Khetri 
Railway StalloD (District Faizabad) 
(Xnr .:-27.2.86), 70. 



llAILWAY PLATFORM TICKETS: 
Barain, from aaic of railway platform 

uclulls (X V 1-JO.4.~6), 54-56. 

R.estrj(:tcd aale of platform UCACIts at 
Delbl, New 1.>cllll and. Haaal-
NlZlIlDmuddla RaJJway StatioD' 
lXl V-13.3.lIb), J7-19. 

IlAILWAY PROJECT(S,: 

Allexalion of fundi lor Railway Pro-
JCCIi by PlaDD'DI CommIauon \Xlll 
-o.J.1I0). 1+&. 

locomplelo Railway Projccli (XIV-
J.v.3.bO). 140-44. 

KaJur - DllIdliUI - Madura! - TUlicorin 
!J.G. ProJccl lX V-3.4.80), 60. 

ManiUlurd·Belapur Rail ProjCCt (XUI 
-27.2.!J6). bl J. . 

New Railway ProJCC~' wlib pCOlOpeC15 
01 iipproprulc lclurn (XU1-0.J.86) 
62·b.J. 

Pc"uin, Rahway PIOjO';" In Blbae 
(X \' 1-10.4.60). 27J-75. 

Pcn<1IDI Rai,way I'roJtCli of Eastcrn 
aud f\lonb"ro RIIIIWa) $ (Xl V-
:W.J.i!O). 4\H2. 

llailway PrOjects for Devclopment oj' 
IrllDapOCl raCiulicS III MlU'alhwaGa 
~Manara'Dua"IIiIC:) (XV 1-1U.4.1I11) 
2lJ-l4. 

R.ai.way Projects in North Eastern 
Zone ,Xlll-o.J.86). 5J-52. 

Railway Projectl in Ori ... cIear~ by 
1'1iiDDIDI CommiWOD lXVI-J,~.4.86) 
1~2II. 

O£JJAT£S 

NeeJ for cariy compJclioo of tailway 
projec&a in the North·BaltOI n parll 
of india (Under Rule 371) (XVJ-
16.4.116). 239. 

RAILWAY PROfECTlON PORCE 
ACT : 

CUlIII filed and dilPGled of under 
Railway Proccction Porce Act, 1957 
(XVI-17 ..... ).79. 

RAILWAY RAKES: 

Transportation of lalt from Bombay 
Divi.ion 10 railway rakes (XV-
3.4.86), 165-66. 

RAILWA'y REFORM.S COM.MITTEE; 

Recommendalion of R.R.C. (or Crea-
lion of Soulh-West Ilailwa, Zone 
(XVI-24.4.86), 177-78. 

RAILWAY RESERVATlON(S) : 

..... nl. for Sale of Tickets and Reser-
vation of Seats/Beartbs al Bombay 
(XVI-1O.4.86), 34-35. 

Computeriutioo of Railliay Reserva. 
tion in Oril.a (XV -3 ••. 86). 154. 

DEBATES 
Need to start new Iraios from Kaopur 

10 Bombay, Delhi and Lucknow 
and a150 to increase the rcaervalion 
quota . for KaDpur in Rajdbani 
EltPfoas (UDder Rule 377) (XIV-
19.3.86). 189. 

RAILW A Y SAFETY: 

Step. 10 avoid threat 10 Railway 
safelY (XVI-17.4.86), 92-93. 

RAILWAY SCRAP: 

Scrap IOld by Railway. (Xlll- 6.3.86), 
184-90. 

RAILWAY SIGNALLINO SY$TEM : 

CAB Si.naI1101 and Automatictraln 
Protection Sy.rem (CATP) (XVI-
10.4.86). 306-07. 

RAILWAY SLEEPER(S) : 

Replacement of Wooden aDdS."1 
Sleepers by Concrete Onee (XiU-
6.3.86). 67-68. 

RAILWAY STALl(S) : 

Allotment of tca ataUI, book atall. 
IItC. on pJatfonna of Wealern Rail~ 
way Suburban Section of Bombay 
(XVI-17.4.86). Jl9. 

Rut .. for Allotment of stall, at Rail-
way Station. (XVI-IO.4.86). 30'-
306. 
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Shops Stalls and venders licensed at 
Howrah aDd Sealdah Railway 
Stations lXVI-17.4.86), 93. 

RAILWAY STANDING COMMITTEE: 

Railway Standing Committee and 
Railway Station Consultative Com-
mittee. Asansol (XVI-IO.4.86), 122. 

RAILWAY STATION(S) : 

Allotment of Book stalls to unemploy-
ed Graduates at Railway Stations 
(XV-l.4.86).7S. 

Announcement in English regarding 
arrival of trains at Patoa Junction 
(XV-3.4.86).111-12. 

Dook stalls at Railway Stations (XV-
3.4.86), 53. 

Booking and reservation facility at 
Vavatmal (Mabarashlra) (XIII-
6386). 147-48. 

Chanse of Name of Wal!air Railway 
Station (XIV-ll.3.86), ISS. 

Construction of sheds at Platforms on 
Railway Stations in Rajastban 
(XVI-17.4.86),34-3S. 

Construction of Under Railway Tracks 
towards north of Mehsana Railway 
Station (Western Railway) (XVI-
17.4.86). 174. 

Convtlrsion of Salam· Banllalore lauge 
line into ~road lIauge (XIII-
6.3.86) ISI-82. 

DeYelopment of Cuddapab, Rajampet 
and Tirupathi Railway Stations in 
S.C. Railway (XVI-244.86), 166-
67. 

Development of platforms of Deorea, 
Chapra, Siwan Railway Station 
(XIV-13,386), 93-94, 

Development of Railway Slations In 
Korala (XlJI-27.2.86), 244-45. 

Development of Railway Stations In 
Orilla (XIII-6.3 86), 195. 

DeveloplUent of Cbensail Stalion 
(XIII-27.2.S('). 81. 

Development of Railway Stations on I 
South Eastern Railway (XlJI- • 
6.3.86), 62-64. 

Development of Voli llailway Station 
in ' Trivandrum District (XVI-
174.86), 47. 

Diesel Enlline Shed at Madhupur 
(XV-27.3.86), 94-5. 

Drinking water and toilet facilities at 
railway statiODl from Kolhapur to 
Miraj (XVI-I0.4.86). 66. 

Electrification of Daraati Railway 
Slation (Jaunpur District) (XV-
3.4.86). 94. 

Eviction and Rehabilitation of Families 
from Puramboke Campus of Railway 
StatioD Trivandrum (Kerala) (XV-
3.4.86). 194-95. 

ElipansioD and repair of Railway 
statioDs in U.P. (XVI-17.4.86), 68. 

ElipaDsion of Jaipur Keonjbar Railway 
Junction (XV-31.3.86), 181. 

Elipress Trains from Tirpufi to Bombay 
and New Delhi (XlII-6.3.86), 
68. 

Extension of Jbarsugocla-Tltilalarb ' 
Passenger Train upto Rayagada 
(XIIl-6.3.86), 129. 

Facilities for Passengers at Gaya 
StatiOD (XIlI-27.2.86), 232. 

Facilities to Sarva Seva Sangb 
PrakashaD for lale of Books and 
Magazines at Railway StatioDs 
(XV-3.4.86), 73-74. 

Guidelines for allotment of stalls at 
Railway Stations (XV-3,4.86), 
149-50. 

Halting station near HUPCO Colony 
in Bijapur on Scholapur Hubli Line 
(XIV-20.3.86), 71-72. 

High Level Platforms at certain 
Stations on Trlvaodrum-Kuya-
kumari Railway Line (XVl-
10.4.86), 213. 

Home Platform Project at Kalyu 
Station Central Railway (XVI-
10.4.86), 24. 

Introduction of local trains between 
Hosur and Daoplore (XIU-
6.3.86), J81-82. 
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Lack of facilities al Kalaikunda 
Railway SIatlOn (XVI-J7.4.86), 
165. 

Long covered Railway Yard at 
Kalailtunda Railway Station (S.E. 
Railway( (XV -3.4.86), 56-57. 

Mammad·Painth.Balsad Secth n 
Railway linc (XIII-6.3 86), 150. 

Medical Stalls at Railways Stations 
(XV-3I.3.86).46. 

Monopoly of Book Stall, at Jt.a\lway 
Station (XVI-24.4.86), 253·54. 

New express . trains illtroduced and 
new stal\01lI opened (XIV-·13.3.86), 
146-47. 

Openin, of Meebeda Rall_y Station 
Building (South Easlern RaIlway) 
(XVI-24.4.86). 166. 

Opening of Sahld·Matansiri Halt 
Slation (XIV-I3.3.86), 99. 

Platforms at New Delhi Station 
(XVI-24.4.86), 1I0·1J. . 

ProiIamme to remove urioal. and 
lavatories on Railway Stations 
(XVI-10.4.86), 84. 

Providing stoppage of Dar.ioeling Mail 
aDd Gour ellprc51 at Mararal 
Station (XV-3.4.86), 212·13. 

Queue 'Yllem for un·reser"ed compari-
ments at Bangalore City Railway 
Station (XIII-27.2.86), 176. 

Railway Over· bridge at Chirla Railway 
Station (XVI-10.4.S6), 290. 

Raising of le\el of platform of Khetri 
Railway StatioD (District Falzabad) 
(XlII-27.2.86), 70. 

Reconstruction and repair of palhways! 
road& linking various slationa OD 
North Eastern Railway (XV-
27.3.86), 12l!·29. 

Jt.eDovalion of CbafldiRBl'hRailway 
Station (XIY·-J3.3.86). 201. 

'Renovation of Ka1a;kunll. Jt.ai\way 
Station (XVI-IO.4.86), 65. 

Renontion of Midnapur RaJlwa, 
StatiQn on S.E. Railway (XVI·-
24.4.86). 165-66. 

Renovation of RewarlRailwayllatiofl 
(Xl V -20.3.86). U 9·20. 

RUDDIna of Assam Mall via Gorakbpur 
Siwau-Sonpur (XUl-6.3.86). 
135·36. 

Sambalpur Talcher rail line (XIII-
6,3.86), 143-44. 

Second Class Waitln, Room .UClturda 
Road Junction (XV-l.4.86), 
134. 

Second platform at .Kealnaa Rallway 
Slat ion (XIV-13.3.86), 127. 

Sbifting of GOOoWIII of Jabalpur 88d' 
Madan Railway Statlo..l (XVI-
17.4.86), 140. 

Sbifting of new Guwnhati Raliny 
Goods StalleD (Xlll-27.2.86), 
118. 

Shop. Stalls and veaden licensed at 
Howrab and Sealdab Railway 
Itations (XVI-ll.4.i6).93. 

Stoppage of Neelacbat Espreu at 
Bbedrat aDd 1.le Road StatiOD' 
(XIV-2O,3.86),56. 

StoppaSCl of superrut train. at 
Gwalior (XIIl-6.3.86), 99-100, 

Unautborised/unlicensed vendon at 
Railway Stationl (XV-3J.3.86), 
186-87. 

Wallinl and retiriq rooms at 
Erookulam Railway St.boa {XV-
3.4_86}, 74.75, 

Waitinl Room aDd otber· facilities at 
Jabalpur a.ail_y SlattOO (XV-
27.3.86). 100. 

DEliATIi.S 
COD5tfuerionof. Railway ower-br. 

near Alwat Railwa)/' Station (Undcr 
Rule In) (XV-1.4.86), 312-13. 

Railway IlIClident bltwaen T.ellcherry 
and Mabe StalioG' (St) (XUI-
2) 2.86). 285-86. 

RAILWAY TECHNOLOGY PANEL: 

Formation of New Panel on ltait"ay 
Tcchnoloay O<VI-17.4.8(j), 
142. 



llAlLWAY TIME TABLE(S): 

hintm, of 'At a Glance' Time Table 
twice a year (XIV -20.3.86), 
1.56-.57. 

RAILWAY TRAFFIC: 

Snrvey of rail traffic between Kaopur 
and to_/cities surrounding Kanpnr 
(XV":-27.3.86), 88. 

RAILWAY TRAIN(S) : 

Additional train for Delbi·Varanasi 
{XVI-24.4.86), 203·04. 

Ahmedabad Circular Train (XIV-
20.3.86). 83·84. 

Arraaaementl for Medical Unit In 
superfut traiDa (XVI-I0.4.86), 
95. 

~lIation of North bound trains 
from PatDa (XV-31.3.86). 
189. 

Callie of Fire in Gbaziabad-Delbl 
EMU train coach (XV-3.4.86). 
1.53·54. 

Conversion of Tumur·Balllalore· 
Tumkur Trains into Suburban 
Train (XIV-20.3.86). 161·62. 

"Cul18ilment in carrying IUJIIlle in 
train (XVI-:-I0.4.S6). 164-65. 

Cushioned seats and berths In coacbes 
of Jayanti-Janata Expreu (XIV-
13.3.86), 67-67. 

Dacoities and lootings in trains 
(XVIl-7.5.86). 255. 

Demand for increase In passenpr 
capacity in Trains on Delhl·Palwal 
Route (XIII-27.2.86). 58-59, 

Desi&Dina of Train Protoction System 
for Victoria Underground Railway 
(XIll-5.3.86). 109. 

D1eaelisation of Amaravatbi Express 
(XVI-24.4.86). 119. 

Dimlliaatlon of TraiDS on SahibplIi 
Section of Ea.ern Railway (XV-
3.4.86). 194. 

DiBlevItl. experienoed by Lona Dis· 
lance PasseolelS in Maif and 

Bxpress TraiAs (XVI-17.4.86). 
51. 

Dislocation of train services 00 South-
, Eastern Railway (XIlI-17.2.86). 

213·14. 

EMU Suburban trains on Surat-
Bhatuch-Baroda Abmedabad 
Sections (XIV-13.3.86), 199-200. 

Explosion in Madras Bouod Cochin 
Bxpren neat EdappaJl (XVI-
10.4 86). 2!2-S:J. 

Expren Trains fr8m Tirupati to 
Bombay and Nclt Delhi (XIIl-
6.3.86), 68. 

Expre .. trains Introduced on Lucknow 
Faizabad-Varanasi line (XIV-
2O.3.86), ISO-51, 

&tension of Jayaati Janeta Express 
upto Trivandrum (XIV-13.3.86), 
67. 

Extension of Jharsugoda· Titilaaarh 
Passenger Train upto Rayagada 
(XIII-6.3.86), 129. 

Extension of suburban trains from 
Sec:underabad to Manobarabad 
(XV-31.3.86), 184-85 .. 

Extension of Venad Express upto 
Calicut (XIV-13.3.86), 49. 

Fasl Train between BiJaspur-Trivand-
nun (XVI-24.4.86), 226. 

Goods Trains carrylDg double load 
between Gbaziabad ana Muahalsarai 
(XlII-27.2.86), 132·33. 

Inconveinent Timings of passanaer 
train runmng bet~D Pen and 
Bombay (XVI-1704.86). 93. 

Inconvenient liminas of trains running 
on Ahmedpur.Katwa, BUrdwBn-
Kalwa Sections (XIV-13.3.86), 
263-64. 

Increase in Prequency of Himsapr 
EllprCIII (XV-3.4.86), 188. 

Increase of Day Train between HOMah 
and BhubaoeswBr (XV -3.4.86). 
204. 
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Introduction of a day train between 
Man.a1orejTrivandrum and Madra. 
(XV-27.3.86), I. OS. 

Introduction of a direct daDY' train 
between New Delhi and Banla'ore 
(XV -3.4.86), 49-50. 

Introduction of a Direct Superrast 
.Traln between Banware and 
Howarb (XIlI-27.2.86). 13-15. 

Introduction of Expreu Train. between 
Karimaanj/Dbarmanapr and 
Guwahati Tinlukia (XIV-20.3.86). 
75. 

Introduction or Fait Train between 
Bombay and Trivaodrum (XIV-
13.3.86), 153. 

Introduction or Intcr elty Fast Train 
betwel:n Indore and Bhopal (XVI-
17.4.86), 144. 

Introduction of link trains between 
Delhl-Bikaner (XIV-20.3.86), 
83. 

huroduction of Local traiD between 
Hasur aod Banplore (XIII-6.3.86), 
181.82. 

Introduction of Local Trains in OriSla 
(XVI-10.4.86), 231-32. 

Introductioo of more Eltpreu Trains 
to Kanyakumari (XVI-l 0.4.86). 
212. 

Introduction of a Nisht Train between 
Hospel and Bansalore (XVI-
17.4.86), 121·22. 

Introduction of Ihjdhant Type ExprelS 
Trains between Howrah·Bombay. 
Madras- New Delhl-Madras-
Howrab and Madras-Bombay (XV-
3.4.86). 203. 

Introduction of a Nisbt Train between 
Hospel and Balllalore (XVI-
17.4.86), 121-22. 

Introduction of a Superfast Train 
between Delhi and Udaipur (XVI-
17.4.86). 141-42. 

Introduction of a train between Delhi 
Kanpur (XIV-13.3.86), 115. 

Introduction of a train between Pune 
and Ahmedabad (XV-3.4.86), 
49. 

More Trains for Dally Palsenprl 
comma to Delhi (XlV-20.3.86), 
127·28. 

New Delbl·Palwal Electrical Multiple 
. Unit Servi~ (XIII-27.2.86), 

81·82, 

New express traina iotroduced and new 
.tations opened (XlV-13.3.86), 
146-47. 

New Trains In Malabar ReaioD (XVI-
24.4.87), 179. 

New Train. Introduced and propoaed ~ 
on Western Railway (XIJI-6.5.86), 
199-200. 

Non~vtililatioD of Train R.kes due to 
balta at terminals for long bours 
(XlII-27.2.86), 169-70. 

Operation or paneD,er' service on 
Diva· Visa! electrified rallliDe (XIV-
13,3.86), 115·16. 

Operatioo of Trains at a speed or 200 
kilometers per bour (XV-JJ.3.86), 
45..46. 

'", 

Pasaeo,er tralD betweeD IDdia and 
Bansladesb (XVI-17.4.86), .... ;', 
73_74. 

Proposal to curtail journey T~e of 
IColbapur-Bombay Mabalaxmi Exprell 

(XVI-17.4.86).99. 

Ploposal to Introduce Local Train 
between AsalUol aDd Jbajba Klul 
(XVI-IO.4.86). 31·33. 

Proposal to rUD Meenaubi Expresa 
Daily (XVI-174.86), 141. 

Propoaal to rUD RajdhaDI Expresses 
daily lXIV-20.3.86). I". ~ 

Providin8 Convenient Timlnp of 
Madras Bound Tralos at naDjavur 
(XVI-IO.4.86),29I-92. 

ProYldiD8 Stoppages of Delux ExPfCsa 
and Tala·Patna Expreaa at Madbu-
pur (XVI-24.4.86), 80.81. 

Pro~ilion of new coacbea to .uburbao -I 
traiDs rUnDilll from S.aldab DivllioD 
(XVI-I0.4.86), 1'2. 

Provlsioa of Pantry Cars with Vtlal 
aDd KalIIll8 Expreaa .taiM (XV-
27.3.86), 114. 
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Punctuality of Delhi·Bombay, Delhi 
Howrah Rajdhani BlCprellOS (XV-
27.3.86), 126. 

Punctuality of Sea/dab/Howrah Bound 
wlern and Soutb Eastern Subur· 
ban Trains (XVI-17.4.86), 34. 

Quality of Food 8upplied in Andbra 
Pradesb Express' (XVI-24.4.86), 
93·94. 

Queue system for un·reserved COII)pari-
ments at Bangalore City Railway 
station (X1II-27.2.86), 176. 

Reduced speed of trains (XIV-
13.3.86), 190-91. 

Rescbeduling of Timinls and better 
Utilisation of Rolling Stock for 
runnlna more Trains (XIV-20.l.86, 
45-46. 

Reservation quota for Faizabad and 
Ayodbya in Express Trains (XIIl-
27.2.86) 35-36. 

Restoration of Train Services on 
Kataltbal and Lalagbat Seclion of 
NEFR (XV-3.4.86), 193-94. 

Relumplion of trains cancelled in 
Punjab abd Haryana (XIV-13.3.86 
126. 

Ronnina of Asaam Mail via Oorakb-
pur Siwln-Sonpur (XIIl-6.3.86), 
135-136. 

Security of passengers 0; Ncelancbal 
Express between Muabal Sarai 
Kbaraapur section (XV -3.4.86), 
214-15. 

Selling of Wars on Long Distance 
Trains by Unauthoriscd Vendors 
(XVI-24.4.86),77.78. 

Sbuttle Train between Agra and Jbansi 
(XlII-27.2.86), 104. 

Special passenger coacb for Raigir in 
trains runninl from Calcutta to 
Patna (XVI-IO.4.86), 265-66' 

SpeediD8 up of' New Delbl Bombay 
Rajdbani Express (XVI-17.4.86), 
97·98. 

Speedi~ up of Banplore·Salem train 
ud introductiOll of a fast train 

(XlV -13.3.86), 159. 

Spcedina up of Neelancbal Expren 
(XVI-IO.4.86), 315. 

Speedina up of trains (XV-3.4.86), 
50.51. 

Stoppage of Kalinga Express at Soro 
Railway Station (XV-l1.3.86), 
191·92. 

Stoppales of Kutab Express (XV-
3.4.86), 41·42. 

Stoppaae of Neelancba/ Expreaa at 
Bbadralt and J.K. Road StatioDl 
(XIV-la.3.86), 56. 

Stoppage of Sbri Jaganoatb Express or 
Purl Express at Banna (XV-
31.3.86), 192. 

Stoppaaes of superfast trains at 
Owalior (XHI-6.3.86), 99-100. 

Summer Spccials (XVI-24.4.86). 
217·22. 

Telepbonc Facilities in Trains (XIII-
6.3.86), 193. 

Ticketless travelling in Nee/ancbal 
Express (XVI-I0.4.86), 231. 

Trains funning between Mansi and 
and Forbesganj (XIII-27.2.86), 
47·48. 

Witbdrawal of Assam Mail (XVI-
10.4.86), 280·81. 

Providing stoppage of DarjceliJlg Mail 
and Gour express at Mararai Sta-
tion (XV -3.4.86), 212·13. 

Inconvenient timings of passenger train 
runnina between Pen and Bombay 
(XVI-17.4.86), 93. 

Demand for a direct express train bet-
ween Jodbpur and Abmedabad via 
Bblldbi (Under Rule 377) (XVI-
15.4.86), 300·1. 

Demaqd for stoppsac of Nilancbal 
and New NilBDCbal Express trains 
at Jaipur-Keonibar Road Station in 
Orissa (Under Rule 377) {XVIl-
29.4.86), 33:r-33. 



EXI.eDSion of Tiror! Teemsar Road 
Pas..,er train up to BbaDdara 
town (Matter Under Rule 377) 
(XVU-6.5.86), 274-75. 

Need to increase tbe number ofdirect 
trains form Metropolitan Cities to 
K.erala (Matler Under Rate m), 
{XVIl-6.S.86).278·79. 

Need to introduce a train between 
Deihl and Kanpur keepllll 10 view 
tbe difficulties faced by the passen-
sen (Under Rule 377) (XVI-· 
23.4.16), 225-26. 

Need to provide direct rail link bet-
ween western part or Orltsa and 
Bbubaaeahwar by Jntrodaciol 
Mabaoadi Expreu (Under Rule 
377) (XVI-3.4.86), 222. 

Need to provide ttoppaac of Cbetak 
Express Trains at Harsauli Railway 
Stalion io Rajaalhan(Matter Under 
Rule 317) (XVII-6.5.86), 277-78. 

Need to re-roule Kashi Express tbrou-
p Jauepur-Panaplam (Under Rule 
377) (XIV-18.3.86), 258-59. 

Need to revert to earlier time sebc4ule 
aoo routea of stlper fast tralllS 915 
and 916 ruon;ol between Purl and 
New Delhi (Under Rule 317) (XVI-
21.4.86),306-7. 

Need to Itart a lupcor fasl train ou 
Jodhpor·Ahmedabad metre,,,ule 
line and to provide standard amenia 
ties to Railway passenlerl in Rajas-
than (Under Rule 377) (XV -
4.4-86) 364-65. 

Need to start new trains from Kanpur 
to Bombay, Delhi and Luckoow 
and allo to increase the roservatlou 
quota for Kaupur iu R.ajdbani 
EXptes9 (Uoder Rule 377) (XIV-
19,3.86), 189. 

RAILWAY USERS' CONSULTATIVE 
COMMIITEE: 

RailwaY Usen COD.ullalive Committee 
for N.F. Railway (XV-3.4.86), 
183. 

IlAILWAY WAGON(S) : 

Committee on mlilioa and UUCODDected 

wqons carryilll foocJaraJaa (XVt-
JO.4.86), 320-21. 

Losl due to Idle aud Damqed Wqons 
IY/111 with varloUl Companies 
(XVI-17.4.86), 5%. 

Modenai.at/on oC wqOB floet witb 
foreip coIlaboratioa (XUI-6.3.86) 
119·20. 

W.,ou procurementprOilantme (XIV-
U.3.I6), 145-46. 

Optimum UN' of Railway Wqaul 
(X1V-20.3.86), 97-98. 

Refrflerated WIIOOI to ttaillport 
mariue ftsb from coastal areu of 
K.erala (XVI-17.4.86), 58-S9. 

AlJotmeut of Waronl for Tl'1Iulporta· 
tlon of Salt, Coal and Fertilizers 
to Gujarat dUriol 1985-86 (XVI-
17.4.86), 180.&2. 

AllotmeDt of waloal for tramportatiGa 
of IaIt from Gujarat (XVI-17.4.86) 
184-85. 

NOD-availability of wAloal at NaepDt 
Itwari Stalloal for felnsporatatloD 
of timber (XV-31.3.86}, 141-42. 

Non·avallabllity of walon8 lu Maba. 
rasbna for transportilll Ifap., 
onions and other vegetables (XIJI-
6.3.86), ISO-57, 

Owu your w.,onl scheme (XIII-
6.3.86), J31. 

Piau to increa.. IItOre Good. Traffic 
by importinl M04eru Ff.Oiabt BOlles 
(XV -3.4.86). 148-49. 

Short Su.pply oC WBIOUI for Tnt.spora 
tation of Salt at Sul'l'CllldNuapr 
Station (XVI-24.4.86), 86.87, 

Sbortaae of ""00. for Ioad/. eueu-
tial commodilies (XIV-13.3.86). 
26s..66. 

Sbort ... of ,..alOllS for traDlportation 
of cement (31,3.86), 190-91. 

Supply of W88Oll8 for fiMider 'rOlD 
Punjab to Karn.taka (XIV-
20.3 86). 88. 

Zoae-wlto «Urialoll of 20,000 .... 01 
(XV-31.3.86), 147-48. 



ltAtLWA Y WBSTEltN : 

Need to construet fly-overa on Western 
Ratlway suburban section of Bombay 
between Bandra &: Dabisar with tbe 
belp of ftrm. Jntbe private sector 
(Under Rule 377) (XIV-20.3.86), 
208-09. 

RAILWAY WORKSHOP(S) : 

CIOIin, down of Central Railway 
Worksbop in Saurasbtra Region 
(W .. tem Railway) (XVI-17.4.86), 
193-195. 

COKb Repairillg Factot1 at Jbuojb8nu 
(Rajaatblll) (XIII-27.2.86), 187. 

DieHl Loco-wonaboll at Alipur Duar 
junction (XIII-27.2.S6), 135-36. 

Manufacturing of Diesel Cranes in 
RaUway Worksbop, Iamalpur (XV-
27.9.86). 109010. 

Replacement of old pipeline and Drai-
1IIIP II)'lItem of railway workshop, 
Jamalpur (XIII-27.2.8'), 150. 

RAILWAY YATRI NIWAS: 

Coo,truction or Yatrl Niwas Dear Maio 
Railway Stations (XV - 3.4.86), 58. 

RAILWAY ZONE(S): 

Separate Railway Zone for Blbar 
(XIV,203.86),41-42. 

Separate Railway Zone for Suburban 
~ection or Bombay (XVI-17.4.S6), 
40-41. 

RAILWAY ZONAL OFFICE(S): 

New llailwa, Zooal Officc at Bilupur 
or. JabaJpur (Madhya Pradesb) 
(XVI-2404.S6), 147. 

llAINFALL : 

Aaeumeat or Fluctuations In rainfan 
(XIII-S.3."'l. m. 

llAJAMANNAR COMMITIEB : 

Recommendation of Raja manner Com· 
lIIfneo on Dankin, La ...... (Xffi-
28.2.86), 1'1-". 

RAJAHMUNDRY: 

Construction of Regional Filaria Cen. 
tre in Rajabmundry (XVI-2404.86), 
245. 

Openiag or Regional Office of ONGC 
at Kaklnada or Rajabmondry (XV-
1.4.86), 93. 

DEBATES 

l>emand for Comtruction of a Natio-
nat Higbway Jinkins Rajahmnndry 
and Naspur by direct route (Under 
Rule 377)(XVII-8.5.86),21-22. 

RAJASTHAN: 

Agriculture Science Centres in Raja. 
sthao (XV-7.4.86), 187. 

Nlocation of funds to Rajasthan under 
Indira Gandbi Awas Yojana 
O\Vll-28.4.86), 80.81. 

Allocation of funds under iself-eJnp!oy-
ment scheme to Rajasthan (XVI-
11.4.86),271-72. 

Applications registered for LPG Conn-
ections in Jhalawar City Rajasthan 
(XIII-4.3.86), 355_356. 

Approval of electrification of villaps 
in Rajastban (XVII-6.5.S6). 112. 

Assistance for Development of Forests 
in Rajastban (XVI-1604.S6). 210-11. 

ASiista'nce to femine affected Rajastban 
State (XIII-4.3,86), 39. 

AsSistance to Rajasthan under R.ural 
Water Supply Scbeme (XVII-
,,5.86). 97-99. 

-Atomic Power plant in Rajasthan 
(XIII-S.3.S6), 153-54. 

Central Assistance to llajutban for 
Rebabilitation (XIV-19.3.86), 110-
11. 

Centrally financed projects for develop-
ment of tourism in Rajasthan 
(XIV-7.3.86) 214. 

COBch Repairina Factory at .Jbulljbunu 
(XIII-27.2.86),187. 

Conlltnlction of .bedt at plaffoms OD 



Rail"ay Stations in Rajaatban 
(XVI-17.4.86). 34-3S. 

Conversion of Rajasthan desert Into 
Greenery (XV~24.3.86). 208-211. 

Development of forests in dele" areas 
of Rajasthan (XIII-S.3.86), 145. 

Development of Mines in Rajastban 
(XV-7.4.S6},69. 

Development of Places under 'Mewat 
Cmnplell' Scbeme in Rajastban 
(XVII-2.S.86), 259-60. 

Development of Tourist Centres at 
Jhunjbunu (XIIl-20.2.86), SI. 

Development of Waste Land by Raja-
sthan Government (XVII-7.3.86), 
116-17. 

FiDancial .aillance to RajaJthaD for 
Irription (XV-3.4.86), 140-41. 

Forest area in Rajutban (XV-2.4.86), 
34-3S. 

FunctioninlOr Kota Beavy Water 
Plant (XVI-'.4.86), 91-92. 

Gas based Power Bouse in BaOl".,a, 
Rajastban (XIV-18.3.86), 64. 

Gas-hued Thermal Powor Station at 
Ilamaarb, Jaisalmcr (XIll-25.2.86), 
69. 

Hin areas development programme in 
Rajasthan (XUI-S.3.S6), 107-8. 

Industrial Development and ModernI-
sation of Industries (XVII-
29.4.86), 31.32. 

InllalJation of Public Call Offices In 
Villages of cLittorgarh, Rajasthan 
(XV-SA.S6),244. 

lntu-State iuuCl over llaj,hat Project 
(XIII-6-3.86),88-89. 

Invitation to Emillant Indians in Gulf 
for Investment lD Rajaltban and 
Gujarat (XVll-2.S.S6), 112. 

Lud acquiJition for Field Firinl RanIC 
in Blkaner District of Rajalthan 
(XVIl-7.S.96). 197-98. 

LialdDl of Chittoraarh witb Deihl and 
Jalpur b,. STD (XV-8.4.S6). 146. 

L. P. G. aaencies and LPG connec-
tion. in Rajasthan (XV-S.4.86), 
245-46. 

Luni River Basin Project, Rajastban 
(XIV-17.3.86), 12-14. 

Malpractices in Kota (Rajasthan) 
branch of United CommerciaJ Bank 
(XVI-2S.4.86). 173. 

Muter Plan for Development of Tou-
dem in Rajasthan (XV-4.4.86), 144. 

New Irriaation Project ia Il~astlaan 
(XIV-20.3.86). 132-33. 

New Telecommunication centres in 
Rajasthan (X1V-l1.3.86), 222-26. 

Non-Payment of sbare of Expenditure 
by R~aalban to Madhya Pradesn 
for Additional Power (XVI-

, IS.4.86), 270-71. 

Oil Exploration in Rajasthan (XVII-
6.5.86), J~ll; 191-92. 

Opening of New Telepbone Exchange 
in Took District, R.~aathan (XVIl-
29.4.86), 223-25. 

Plant for waahing wool in Rajasthan 
lXIV-J8.3.86), 40. 

Power Requirement of Rajaatban 
(X11I-4.3.86), 24-27. 

Proarammc for planning of trees alODI 
National Blabwa)'! In Rajasthan 

(XVI-I0.4.86).I64. 

Public Can Offic~s in Raja.than 
(XI V -18.3.86), 141-42. 

Public UndertakinlP FunclioDiua iD 
Raja,than (XV-25.3.86), 266·67. 

Ilajasthan Atomic Power PIIDt (XVI-
9.4.86), 153. 

Reclamation of Descrll in Rajasthan 
(XV-24.3.86). 211-13, 

Replacement of Coaches of Metre. 
Gaup Trains bound for Rajasthan 
(XVI-24.4.86), 20·23. 

Replacina Old Railway Lines and 
Conversion of LlnCI inlo B.G. in 
Rajasthan (XIV-20.3.86). 84. 

IlockpbOlphate deposit. found In 
Raja.than (XIV-I0.3.86). 288·90. 
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STD links in district headquarters of 
Rajasthan O'IV-ll.3,86}, 182·83. 

Schemes for Welfare of Adivasi are .. 
in Rajasthan (XVI-9.4,86), 162-64. 

Shortage of Kerosene in Rajasthan 
(XIV-18.3.86), 138.39. 

Setting up of cement 'actories in Kota 
and Chiltorgarh District of Raja-
sthan (XVI-15.4.86), 209. 

Setting up of new public and private 
sector industries in Rajasthan 
(XIIl-4.3.86), 553. 

Setting up of testing centres for telo-
phone exchange in Tonk, Rajasthan-
(XVIII-6.5.86), 115·16. 

Shifting of Railway Mall Service Office 
in Beawar (Rajasthan) (XIV-
18.3.86), 230. 

Special Assistance to Rajasthan for 
Rural Development (XVI-
21.4.~6), 260·62. 

Steel Industry in Rajasthan (XlV-
10.3.86), 313. • 

Subsidy availed of by industries set 
up in 'No. Industry Districts' in 
Rajasthan (XlII-4.3.86), 468·70. 

Subsidy on LPG in Rajasthan (XIV-
11.3.86), 110. 

Supply of rice and wheat to Rajasthan 
and Gujarat (XVI-llA.86), 293-
95. 

Supply of Drinking Water through 
Indira Gand'hi Canal in Rajasthan 
(XVlI-28.4.86J, 174. 

Supply of water to villagca In Rajaa-
tban (XIV-17.3.86), 101-02. 

Survey for 011 exploration in Raj .. -
than (XV-25.3.86), 96-97. 

RAJASTHAN: 

Thermal Power Generation in Kapurdl 
area (Rajasthan) (XIV-I1.3.86), 
15·16. 

Thermal Power Plants in Rajasthan 
O'VII-6.5.~), 80-81. 

Water acarc/ly in Rajasthan (XIII-
4.3.86), 117·18. 

Waitinl list of LPG in Rajasthan 
0'111-15.2.86), 119. 

White Revolution In Rajuthan ' 
(XVII-28.4.86), 169-70. 

Widening of National HiahwaYI In 
Rajasthan (XIV-13.3.86), 195. 

Zinc Deposits at Dariba Dear Udai-
pur And Agucba in Rajasthan 
(XV-7A.86),95-96. 

DEBATES 

Demand for financial assistance of 
Rs. 500 crores to Rajasthan Gove. 
rnment to enable it to meet the 
acute droulht there (Under Rule 
377) (XIII-2S.2.86), 361-62. 

Demand for mealures for upliftment 
of the Adivasi, in Pali District of 
Raja~lhan (Under Rule 377) 
(XIV-IO.3.86), 339-40. 

Demand (or more financial aaaistBDce 
to Rajasthan Governmcnt for 
repair, maintenance and comple-
tion of the Chambal Command area 
development project. Kota (Under 
Rule 377) (XV-3A.86), 264. 

Demand for Streamlining procedure 
for granting loaDS to the educated 
unemployed Harijan youth and 
other in Sri Ganganagar district of 
Rajaatban (Under Rule 377) (XV-
8.4.86), 302-303. 

Installation of high power T.V. traDl-
mltter in Churu DIstrict of Raja.-
than (Under Rule 377) (XV-
24.3.86), 354. 

Need to conduct survey of forts of 
bistorical/arcbilcctural value in 
Rajasthan and arranle for their 
proper maintenance (Under Rule 
377), (XVI-IO.4.86), 337·38. 

Need to connect ChitlOrlarh in Rajas-
thaD with the Vayudoot Service 
rUnder Rule 377) (XVI-24.4.86), 
298. 

Need to cODnect RaDakpur Jain 
Temple in the Mavall Hill, or 



RajasthaD with Vayudoot lervice 
(Under Rule 377) (XVU-7.S.86), 
326. 

Nccd to direct Rajasthan Government 
to stop recovery of duos from 
Farmers of tbe India Canal Project 
area (Under Rule 377) (XII1-
6.3.86), 238-7. 

Need to give clearance to tbe Sidh· 
mukh and Naubar Canal Project in 
Rajasthan (Under Rule 377) (XIU-
27.2.86), 274-7S. 

Need to improve workin, of tele. 
eommuDicatioo. syatem. In Kola and 
Jaalawar districts of Rajasthan 
(Undor Rule 377) (XlII-S.3.86). 
210-11. 

Need to open tbe blocked routes on 
loads lying incomplete OD the 
border of Rajuthao and Madbya 
Pradesh States (Under Rule 377) 
(XVI-21.4.86), .JIO-ll. 

Need to provide adequate financial 
usistance to Rajasthan for aivin, 
relief to farmers affected by beavy 
rainfall and hailatorm (Mauer 
Under Rule 377) (XIII-26.2.86), 
290-91. 

Need to provide adequate relief to 
tbe drought affected people of 
Cburu district of Rajastban (Under 
Rule 377) (XV-Z1.3.86), 336-37. 

Need to provide compeDSaion and 
rebabilitatlon grants to the persons 
wbose bousellmd crops hne been 
damaged due to water lO&Bing in 
various parts of Rajasthan (Under 
Rule 377) (XVII-7.S.86), 325·26. 

Need to pro\'lde all f8l:illtJes to 
orange growers In Jhalware district 
of Rajasthan (Under Rule 377) 
(XIV-IZ.3.86), Z11-12. 

Need to provide .toppap of Cbetak 
Express train at Haraoul! Railway 
Station in Rajastban (Matter Under 
Rule 377) (XVII--6.S.88).277-7f'. 

Need to safeguard tbe into{CIts of the 
worker. residing In tbe Labour 
Colony of Orient Power Cable. Ltd., 
Kota, Rajasthan (Under Rule 377) 

• 

(XVII-30.4.86), 255-56. 

No.d to act up induatries in Contral 
Sect ... in Rajattball (lJMer RuJe 
-sn) (XIV-[8.3.86),~. 

Need to nppJ, machlnetSo llaJutban 
to prov/4e driakiq WIller to people 
in Chlttorgarh (Undor Rille 3n) 
(XIII-6.3.86), 235-36. 

Need to take noconar), meuures to 
preserve 'SaJar' t.reeI iu Ra,iutlLao 
(Under Rule 377) (XVlI-7.S.B6). 
328-29, 

Power Requirement of RajDlthan 
(H.A.a. Dis.) (XlV--20.3.16), 299-
314. 

RAJASTHAN! CULTU.RE: 

Aalstaoce to Stahl OO¥Ol'llment for 
development 01 RajastUai Culture 
(XVI-J7.4.86),8!MI. 

RAJDHANI EXPRESS: 

Spoodin. up of New Deihl Bombay 
~ Ellprcts (XVI-17.4.86). 
97-98. 

R.uGIR: 

Special pa.8eDpr coacb for Rajah' iD 
train. runnin. from Calcutta to 
htaa (XVI-IOA.86), 265..66. 

RAJIV'S INDIA: 

News itorn caPtioned Ex-cIA qcIIh 
firm made "Rajlv'. Indai" (XV-
Z.4.86), 104-105. 

Telecast of T. V. Film "R~. India" 
(XIV -10.3.86), 85-86. 

RAJKqT: 

Covereae of TV Cenlq at Ilajtot 
(XV -31.3.86). 320. 

RAJ MAHAL COAL MINES : 

Development 01 Raj Nahal Coal 
Minel with Canadlau AalI~ 
(XIll-25.2.86). 234-23.5. 

RAJ MAHAL HILLS: 

UP Shootina Renaa in Ilaj Mahal 
HUla (XV-2.4.86), 58.59. 
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RAJY A SABHA : 

Demaods for Graots (General) 1986-
87 Rajya Sabba (XVI-23.4.86), 
373-74. 

RAMASAGAR PR01ECT (XVI-
24.4.86), 99. 

RAMAYANA: 

Setting up of Museom of Maouscript 
of Ramayana (XIV-20.3.86),92. 

RAMPUR RAZA LIBRARY (XV-
"'-. 3.4.86), 199. 

RANCHI: 

Allotmeot of quarter. to employeea 
of Heavy Engineeri'o, Corporatiou, 
Ranchi (XIII-25.2.86), 108-109. 

Crl.i. iD Heavy Engineerin, Corpora. 
tion Plant at Ranchi (XIII-
25.2.86), 114-11S. 

Functioning of T.V. transmitter at 
Rancbl (XIV -10.3.86), 68. 

RANIOANJ: 

Savin, Ranigalij from subsidence 
(XIII-4.3.86) 417-18. 

RANIGAN1 COALFIELD: 

Haldia·Dacauni pipeline in Raniganj 
Coalfield (West Dengal) (XIll-
4.3.86), 543. 

RANIKHET: 

Linking of Baaesbwer and Raoikbet 
~itb BareilIy by trunk dialling 
system (XIlI-4.3.86), S04. 

RANN OF KUTCH: 

Arcbaeological Survey of Rann of 
Kutcb (XIIl-27.2.86), 20J.02. 

Rann of Kutcb turoins Desert (XVI-
23.4.86), 186-187. 

RAPE CASE(S) : 

Legislation on precedure to bandle 
cases of rape (XVI-23.4.86), 
178. 

RAPESEED OIL: 

Import of rape,eed oll (XVII-
2.S.8~ 187-8~. 

RA,RE EARTH FACTORY: 

Expansion of Indian Rare Bartb 
Factory (XV-2.4.86), 200. 

Rlre Eartbs Unit at Yelw,'a 
(XV-2.4.86), 203 04. 

RASHTRIYA CHEMICALS AND FER. 
TILISERS: 

Bifurcation of R.C.F. (XV-31.3.86), 
243·4. 

Robbery in Rastriya Cbemicals and 
Ferlilizers (XVII-28.4.86), 73. 

RAT(S) : 

Destruction of foodgrains due to in-
crease in population 01 rodents 
(XVI-25.4.86), 115. 

RATIO.PARAMETER(S) : 

Amendments in Provision of Ratio-
Parameter (XVII-29.4.86), 287-
88. 

RATIONED GOODS: 

Allocation (If goods supplied essen-
tially by F.P.S. and dJrectly by 
Union GoV!. to State Gov!. (XIII-
21.2.86), 240.44. 

RATION CARD-HOLDERS : 
Subsidy 10 Rice Ration Card Holden 

tbrough Fair Price Shops in Andbca 
Pradesb (XVI-25.4.86), 295-98. 

RATLAM: 

Demaud for atarliPI a new train from 
Rallam or Kota to Delbi (Under 
Rule 377) (XlV -13.3.86), 301. 

RATNAGlRI: 

Industrial development or Sindbudur, 
and Ratnagirl Dislricts (XIII-
25.2.86), 250·52. 

T.V. Transmission Centre for Ratna. 
giri (XlII-4.3.86), 279-81. 

RAT(S) : 

Destruction of rats (XVI-ll.4.86). 
92·93. 

RAW FILM(S) : 

Import of Raw Film aDd Production 
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by Stadustan Pbcno Film Maw-
factoring Company Ltd. (XV-
8.4.86), 112·18. 

RAW MATERIAL (S): 

Allotment of imported ra" matcrit.1 
to Mysore Soap Factory, Baqalore 
(XV-1.4.86), 36-37. 

Freight Equalisation policy for raw 
materials (XVn-30.4.86>, 1'72-73. 

lDaJequate Supply of Iron and Steel 
Raw Materials (XV-7.4.86), 227-
28. 

RAW SILK: 

Ml8use of Importedllaw Silk (XV -
4.4.86), 109. 

Proposal to establish Raw Silk Benh 
(XVI-2S 4.86), 109. 

IlA YALASEEM A : 

Ilecession of Ground Water Level in 
Rayalascema {XVI-IO.4.86}, 281· 
82. 

R.AZA LIBRARY. RAMPUR: 

Dilapidated coudition of Rua Library 
Rampur (XIIl-27.2.86). 136. 

REACTOR(S) : 

Itamioi ty1)e lleac:tor iD Andhra 
Pradesh (XVI-23.4.86). 34. 

Supply of major equipmeots and com-
ponent~ by BHEL for fa.t breoder 
reactor (XV-2.4.86), 164-65. 

RECJlUITING CENTR.E (S) : 

Opening of Recruitment Centre at 
Gorakbpur (X1ll-26.2.86), 68. 

RECRUITMENT: 

'Relaxation In Physical Measurement 
for Youogman of North West 
Hilly Areas (XVI-16.4.116" 207·08. 

Recruitment Centres in Bihar (XV-
2.4.86), 148-49. 

RECRUITMENT POLICY: J 
Chana' in Recruitment Policy (XIV-

12:3.86), 120-21. 

RECRUITMENT PROCBDUltE: 

IlmsloD 'n rcCl'llit.timlt procedlae to 
promote empioymnt(XllI-4.3.86), 
169. 

RBDFORT: 

Extensive repairs of Hlltorical Monu. 
ments ioside Red Fort (XlV -
20.3.86), 112. 

llEPAMPfCIN: 

'Pn'lDfSllon for Maauractaro of Refa· 
mpicio 10 Iodial! CompalliU (XVI~. 
15.4.86), 218.19. 

IlEFIN£R. Y(IES): 

Ellpaoaion of Madra. Refineriea 
(Xvn-29.4.86),2OO-01. 

ProductioD aad lmport of Crude for 
Oil Refineries (XVII-29.4.86), IO-
U. 

Seldol up 011 refiDerles by private 
companies (XVII-29.4.86). 187. 

SeUlnl up refineres based 00 supply 
of enade Oil from NarimaJlllm and 
Kovllblapalio Tamil Nadu (XVJI- 4 

29.4.86), 171·72, 

Sellina up of reOnery plaDt in Maba· 
r .. btra (XlII--4.3.tJ6), 542. 

Settlement between ·~kcrs and 
Manlaement of Bbaral Petroleum 
Refinery at Bombay (XV-8.4.86), 
I03..()4, 

IlEFU(]EE (S) : 

JIDpkmenlation of rebabililatioD 
scheme for rerupes (XIV-19.3.86), 
92·93. 

Infiux of Tribal Refill". to Aprtala 
(XVU-7.S.86), 168-69. 

UN Convenlioo on .. atul of rdulce. 
(XVII-7.5.86), 32·33. 

DEBATES 

Demand {or lettiiDI clala of re(upel 
from Pakiltan occupied..... of 
J &. K and also cODferriag citizen· 
thlp rilbta on refuaee. WIIo mlaral· 
cd to J " Kfrom Wilt 'Pakillan It 



Sumcr·INDI.t 

tbe time of partition (Under Rule 
377) (XVI-17.4.86). 234·35. 

" REFUGEE CAMP(S) : 
Film 00 Tamil Refugee Camps in 

India (XVlI-7.3.86). 111, 

Implementation of ReIuaee Rebabili. 
tation Programme (XV-2.4.86), 
124-125. 

REGIONAL IMBALANCElS) : 

Regional Imbalances in Development 
(XIV -19.3.86), 30·34. 

~GIONAL LANGUAGE(S) : 

Inclusion of Manipuri Languaae In 
tbe Eightb Schcdulc(XIU-26.2.86), 
218-219. 

TransmisSion of Rcaiona' Programme 
by Regional T.V. Centres (XVII-
28.4.86). 198·99. 

REGIONAL PLANT RESOURCE 
CENTRE: 
Regional Plant Resource Centr. in 

Orissa (XV-2.4.86), 248-49. 

REGIONAL PROVIDENT FUND COM-
MISSIONER: 

Submission of false certificates ill R PF 
Commissioner Office, Haryana 
(XVI-21.4.86), 110. 

REGIONAL RESEARCH LABORA· 
TORY lIES) : 

Association of Siltkim witb Rcaional 
Researcb Laboratory, Jorhal (XVI-
25 .4.86}. 149-51. 

Researches done by Regional Researcb 
Laboratory, Bbubancswar (XIV-
19.3.86). 51·52. 

Semi.Pllol plant at RRI, Bhubanes-
war (XVII-30.4.86), 241-42-

REGISTRATION OF MAIUlIAGE 
ACT: 
Enactment of Rqjstration of Marri· 

ages Act (XVII-6.5.86). 153·54. 

REHABILITATION COUNCIL: 
FonnatioD of Rababilitation Council 

(XIII-S.3.86}, J40-41. 

RB,LIANCB INDUSTRlES LTD. 

Licence for production of P.T.A. to 
MIs. RelialJ(:c Industries Limited 
(XVIl-29.4.86). 166-169. 

RBLIEF(S) : 

Announcement of Reliefs/Concealons 
Tbrougb Government Notifications 
(XVII-2.S.86), 214.15. 

RELIEF PLAN(S): 

Random cbecks of rollei plau (XV-
24.3.86), 319. 

REMAND HOME(S) : 

Lack of remand Homes for Chlldren 
(XVIl-30.4.86),26-30. 

REMOTE SENSING AGENCY: 
Up·gradation of Remote Sesinl 

Agency (XVI-9.4.86), 142-43. 

REMOTE SENSING CENTRE: 

A~istance for Remote senling appli-
cation Centre in Orisaa (XVI-
9.4.86), 189-9Q. 

REMOTE SENSING SATELLITE: 

Launcbing of remote &ensing aateiite 
(XVI-9.4.86) 181-82. 

REMOTE SENSING SURVEY: 

Remote sensing survey of Goa, Daman 
and Diu (XIV-19.3.86), 46-47. 

Remote Sensing Survey of U.P. Hills 
(XVI-16.4.86). 

RENGALI HYDRO·ELECTRIC PRO· 
JECT: 

Completion of Rengali Hydro.Electric 
Project, Orissa (XV -25.3.86) • 

. 105-06. 

RBNGALI IRRIGATION PROJECT 
(XV-31.3.86}. 154-S5. 

REPATRIATION: 

Return of Indians from Saudi Arabia 
(XV-24.3.86),217. 

RBPORT(S) : 

Report of workiD, II'QUP OD Motor 



Vehicles Act (XVI-IO.4.86>, 199-
201. 

SUbmissiOD of reports by B.B. SinSb 
and Dr. G.V.K. Rao Committees 
(XIV -10.3.86). 3()()"0l. 

Thakkar Commiuion Report (XVI-
16.4.86). 217·18. 

RBPUBLIC DAY PARADE: 

Expenditure on holdiDS Republic Day 
Parade (XIV-19.3.86), 56. 

ParticipatioD of States aDd Union 
Territories In RepubHc Day Parade 
(XIIl-26.2.86). 110-11. 

Route of Republic Day Parade Re-
bearsals (XIII-S.3.86), 29·30. 

TabJeaD of Andhra Pradesb Govern-
ment for Republic Day Parade 
(XIII-5.3.86),91. 

Telecast of Republic Day Programme 
Organised by Weat Benaal (XV-
7.4.86). 133-34. 

RESEAIlCH: 

DltsemiDation of relUlta of Ilesearcb 
(XVI-23.4.86,_ 39-40. 

Evaluation of researches utilised by 
indlistries (XlV -12.3.86), 82-83. 

INCO-Frencb Centre for Advanced 
R_arcb (XIV-19.3.86). 44. 

Selection of Subjects for Raearcb 
(XIIl-26.2.86>, 159-60. 

RESEARCH & DEVELOPMENT: 

Development of Reaearilb aDd Deve-
lopment wings by Indian Companies 
(XVII-30.4.86), 205. 

Recommendalionl of R&D Man .. e" 
(XVll-304.86), 165-66. 

Stepa to improve performance or R&D 
proarammea (XVJ-9.4.86), 76.77. 

RESBARCH LABORATORY(IES:) 

New Intearated Research Laboratories 
baled on Aaro-haaed product. 
(XlV-17.3.86>, 177-78. 

RBSs.uCH PR.OJECI"(S) : 

Researcb projects taken up by Inter-
national Development Researcb 
Centre (XVI-25.4.86), 318·21. 

RESEARCH VESSEL(S) : 

Cruises 'of Research Vessel. (XVI-
16.4.86), 225-26. 

RESERVE BANK OF INDIA: 

Charzing of Bank Guarantee Comml.· 
lion by RBI (XVI-25.4.86), 175. 

Credit 1I0w from RBI/NABARD ~ 
(XVI-21.4.86), 133-36. 

Determiliitioll of qualltum of Reserve 
MODey (XVI-ll.4.86), 61-62, 

Disparity In Pay Scales between RBI 
optces and new recruits of NABARD 
(XVlI-2 5.86), 213-14. 

Increase in eltablishment expenditure 
of Reserve Bank of India (XVII-
2.5.86), 178-79. 

New Credit Policy Auoounced by 
RBI (XVIl-2.S.86), 152-56. 

Opcnlul of a Branch of R _rve Bank 
at Sillguri (W.B.) (XV-21.3.86). 
287. . 

Oponllli of Forciga ElIcbanae Unit of 
Reserve Bank of India In Nortb 
Kerala (XVI-I1.4.86). 77. 

Perfol'lllaoce of Reserve Bank of ladla 
(XVlI-2.5.86), 70-71. 

R.B.L Committee on iuvestment by 
Don-resident Indialls (XIII-2B.2.86) 
159060. 

RBI enquiry about purcbue of abares 
by CAPRO Group of Companies 
(XVI-25.4.86), 122-23. 

R.BI illstructlons to private FiDlDcia/ 
IllltitutioDI to relulate deposit. 
(XV-21.3.86), 255-56. 

RBI Scbeme to Boost Forel.n Trade 
(XVlI-12.2.86), S-8. 

Revision 0' credit autborisation ecbeme 
by RBI-{XVI-25.4.86), 57. 

RESERVE FUND MODERNISATION: 
Proposal for "Moderniaaticn R...".e 

Fund" (XIV-12.3.86), 109. 



RBSETILEMENT : 

Resettlement of Sri Lanka Repatriates 
by Soutbem Stales (XV-2.4.86), 
76·77. 

RESETTLEMENT COLONY(IES} : 

Allotment of Tbaras/Shops in Ressettle-
ment Colonies (XV -2.4.86), 86-
87. 

Transfer of services of Reselliement 
colonies from DD'( to MCD (XVII 
-28.4.86). 158·59. 

IlESIDENT INDIAN(S) : 

Remittance of Fund by Resident 
Indians held in· Foreign Banks 
(XIII-21.2.86). 74. 

RESIN TAPPING: 

Ilesin tappins methods (XVII-30.4.86) 
90-91. 

RESOLUTJON(S) : 
Conferment of same rights as enjoyed 

by Indian Citizens on persona of 
Indian orisin livins abroad (XVI-
25.4.86) 455-70. 

Development of the Hill Areas-
Withdrawn (XIIJ-28.2.86). 244-65. 

Disapproval of Swadeshi Cotton Mills 
Company Limited (Acquisition and 
Transfer of Undertakings) Ordinance 
(XVII-6.5.86), 279·329. 

Draft National Policy on Education. 
1986 (XVII-7.5.86). 332.40. 
(XVII-8.5.86), 24-119. 

Electoral Reforms (X1II-28.2.86). 
266·94. 
(XIV-14.3.86), 380-430. 
(XV-2S.3.86), 364-.$10. 
(XVI-25.4.86). 413-54. 

National Policy on Education (XVII-
6.5.86). 330-88. 

Recent Bombins of Tripoli and Beng. 
bazl by US Aircraft (XVI-16.4.86). 
400.02. 

Tbtrd Report of Ilailway Convention 
Committee (XIV-13.3.86), 3S()' 
412. 

RET AIL SHOP(S) : 

Opening of departmental atores and 
Jarge sIze retail outlets under cent-
rally sponsored scileme in Jaunpur 
(U.P.) (XVI-]1.4.86). 221_22. 

RETIRED PERSON(S) : 

Appointment of retired persons in 
Bbarat Heavy Electricals Limited 
(XllI-2S.2.86), 50-54. 

RETIREMENT: 

Scbeme for voluntary retirement (XV-
2.4.86). 16·17. 

Voluntary Retirement Scheme in Public 
Sector UndertakingSCXVII-29,4.86) 
45·46. 

RETrRING PERSON(S) : 

Priority to Retiring Persons for Allot-
ment of DDA Flats under HUDCO 
Pattern Scheme. 1979 (XVII-
28,4.86). 19MI. 

REVENUE: 

Arrears Que from different countries 
for bertbing sbips in Indian Dock-
yards (XV-31.3.86), 151-52. 

Incnase in revenue collection (XVI -
11.4.86). 147. 

Paper production capacity aod reVODue 
from paper industry (XIIl-4.3.86). 
562·63. 

Revenue collection during 1984-85 and 
1985·86 (XVI -1l.4.86}, ]82-84. 

Revenue earned from Tomism in 
Kuala durio, 1985 (XVI-Il.4.86). 
68·69. 

Revenue from oil price bike and loss 
due to lias flaring (X1II-4.3.86), 
81·82. 

REVOLVING FUND: 

Revolving fuod for revival of cloled 
lind sick Industries (Xrn-4.3.86). 
385·86. 

RICE: 

Catalaoue of Rice Varieties (XVn-
28.4.86), 49-$0. 
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Dama,e to Rice ItOr. ill UC 
GodowD. in Cochin (Xm -28.2.86) 
17l. 

Damapd Ilice stored in Fel Godowos, 
CoclliD (XV -4.4.86), 259-60. 

Demand for incrcuiq allotmeot 0; 
Rico to Keralll (XIII-28.4.86), 50-
SI. 

Developmeat of Drolllbt Resiltant 
varieties of rice (XVII-S.5.86), 40-
42 

Export of Basmatl rice to USSR 
(XIII-28.2.86), 34-35. 

Export of cheap quality rice (XV-
21.3.86), 176-n. 

Export 01 nOD·basmati rice (XIV-
7.3.86). %; 
(XIV -14.3.86), 260-61-

Export of non-basamati rice by private 
partiol (XV-21.3.86), 117. 

Export of Rice and its efl'ecl on Prices 
of RIce (XV-4.4.86). 143-44. 

Export of Rice, SUpr and other food-
arain, durina 1985 (XVI-11.4.86), 
96-97. 

Export of Rico (XVI~25.4.86), 36_ 
37. 

Export of Wheat & IUce (XlV-
14.3.86), 99·100. 

Failure' of CRRI to Develop Good 
Rice Variety (XVU-28.4.86), 179. 
SO. 

FaUure of HYV rice productioo(XVIl 
-28.4.86), 251.52. 

Import and Export of Rice (XIV-
14.3.86), 22-26. 

IoclUJion of Siklclm In special rice 
production prOll'IlIDDIe (XVII-
28.4.86), 264.65. 

IocreaIO in procurement, diatributioo 
and baodlin, COlt or wbcat and rice 
(XVI-2S.4.86), 239·40. 

Padd,.Moisture (XVI-25.4.86), 43. 
44. 

Pilot Project-Grow more Rice So ..... 
10 Bibal (XV-3J.3.86), 195. 

ProcarllDOnt 01 Rice (XV-4.4.86). 
311. 

Production aad Export of Jljcc (XVII 
-5.5.86), 145-86. 

Productjoll eoll of Rice. Wheat and 
Suaarc:aae (XV-31.386), 237. 

Procluction of HYV rice (XVII-
28.4.86). 218. 

Quality of rico ,upplied throlllb Public 
DilttibutioD Syatem (XIV-7.3.86). 
67-68. 

Quality of Supr aDd Rice iIIued by 
Falr Prke Shops (XVI-25.4.86), 
248.49. 

Rice Production cfurilll Sixth Plan 
(XV-31.3.86), 311·14. 

Rice prodUCtiOll in Alaam (XIV-
10.3.86), 145.46. 

Rice Productioll Plan In EastffD 
llepon (XV-7.4.86), 164.65. 

Rice variotle. deyeloped for Ilalnred 
Area. (XVII-2B.4.S6), 164-65. 

Sulmdy 00 rice given to State. (XV-
4.4.86), 248.51. 

Subsidy on rice paid to Slates aDd 
UnIon Tecrltorm (XV-21.3.86), 
311_14. 

Supply of Boiled Rico iIIltead of 
Soiled Rice Wider Intqrated Tdbal 
Development PrOl1ammc in ~crala 
(XVI-lS.4.86). 116. 

Supply or Rice aud Wheat to Oris .. 
(or Public DiatribUlion System 
(XIV-14.3.86).34. 

Snpply or Iliec Inllead of Wbeat to 
Anethra Pradesh (XV-7.4.86). 161. 

Support price of Paddy and Rice in 
Aadaman and Nicobnr Islanda (XV 
-31.3.86), 297. 

Trao.portatioo of Wbeal and Rico by 
road to beneAt private cntreprollOur 
at eUorbltaDt rates (XVI-2S.4.B6), 
314-15. 
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RICI! MILL(S) : 

Cooperative rice miD. In Uttar Pradesh 
(XIV-I0.3.86), 51·52. 

Di.pollng of the rice mills owned by 
Food Corporation of India (XIV-
7.3.86), 76-71. 

RICE SCHEME, GROW MOllE : 

FURds allocation for Orow More Rice 
Scheme (XIII-4.3.86), 114. 

lUFAMPIC,IN : 

Shortage and high price of lU/amicin 
(XV-2S.3.86),72.73, 

RIO{S) : 

Cbarterilll of Rigs by ONOC (XVI-
15.4.86). 215·16. 

ImpQrtof R.4P by ONOC due to 
SlipPl&e. in Sup()1y of BHBL 
(XVI-15.4.86),36-37. 

DEBATES 

Need for financial assistance to Orina 
(Jovernment fot buyioa adequate 
!lumber of jeep mounted rigs for 
Saline. lOffected areal (Under Rule 
377) (XVII-8 5.86), 23. 

Need to sopply ria :machines to 
Rajasthan to provide drinking watcr 
to people in Chitlorgarh (Under 
Rule 377) (X1II-6.3.86), 235·36. 

RIOT(S) : 

Loss of .life and property due to riots 
In J & K (XV-2.4.86), 170-71. 

Findio,s of Teams sent by Centre on 
Ass :ssment of rioll in J & K (XVI-
9.4.86), 196, 

Communal riots In the Country (XV-
2.4.86), ISO-51. 

RIVSR(S) : 

Agreement for Transfer of Technique 
to clean Ganp River (XVI-
94.86). 65.66. 

Assiltance to States for cleanioa of 
Rivers (XVI-16.4.86). 81-82. 

Construction ofiDam 00 River Doshaol 
(XIlI-6.3.86;,106. 

Dam OD SubarDlK'ekha (XIII-6.3.85), 
77·78. 

Drainage Sy.tem tn Mahalladi Delta 
(XIV -20.3.86),147-48. 

Erratic Oanga Threat to Calcutta and 
Haldia Ports ("111-27.2.86), 
152·53. 

Headworks fordiverlieD of water of 
Sutlej, Bhaba, Ravi and Bea. 
water iDto GaD&a.Bhakra and Indira 
Oaodbi Canal. (XIV-18.3.86), 
29·30. 

Hiah level Bridle over river 0... in 
Eastern Bibar (XlII-27.2.86), 
2.6. . 

IDdigenous Dredging methods and 
TechDology to meet Siltation/ 
Dredalns problem (XV-27.3.16), 
89.90. 

International Commiaion to control 
PollutioD of Rivers (XVI-16.4.86), 
80. 

KrisboaRiver waters aaiDg waste into 
sea (XV-31.3.86), 152-53-

Measnres to curb Pollution of Rivers 
(XVI-16.4.86),103·05. 

Measures to cnrb pollutioD 01 river 
Hooghly (XVI- 16.4.86), 171. 

Multi·purpose developmeot scheme of 
Rivers (XIII-27.2.86), 123·24. 

011 .. clls drilled in Krishna, Godavari 
and Cauvery basins (XIV-18.3.86). 
222.23. 

Plan for sharilll of Ganga, Cauvery 
and Narmada Water (XIII-
6.3.86), 73. 

Pollution of Rivers by Paper Milia io 
Madhya Pradesh (XVII-29.4.86), 
5-7. 

Pollution of Yamuoa River {XVII-
7.5 86}, 208·10. 

Setting up of Board to eJlact law to 
provent pollutioD of dvers (XVlI-
7.5.86), 167-68. 

SteP' to curb industrial pollution 00 
riverbaDu (XVII--30.4.86), 
113·15. 
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DE8.fTES 

Need for linklaa Southern RIYen with 
Nortbern Riven and Westocn Riven 
with Eastern Rivers (Under Rule 
377) (XIV-13.3.86), 304. 

JUVER. PROJECf(S) : 

Adbwara River Proje<:t of Bihar 
(XIll-5.3.86),47. 

lliVER SILTING: 

Concentration of Silt In river beds 
(XVI-I0.4.86), 88. 

RIVER WATER(S) : 

States Master Plaos For Utilisation of 
River Waters (XV-31.3.86), 
173. 

ROAD(S) : 

Approval for construction of motor 
road in Almora District of U.P. 
(XIV -19.3.86), 89_90. 

Auistance from Central Road Fund 
ror construetioDJrepain of roads 
(XIV-13.3.86), 122-24. 

Calicut Bye.Pass in Kerala (XJV-
20.3.86), 92·93. 

Construction of Bye.passes (XV-
31.3.86), 185·86. 

Construction of Harda-Bbiltiya road 
in A!mora (XVII-30.4.86), 
160. 

Construction of Harsaun-Kakadiahat 
and Chaubatia Bamayun mOlor 
roads (XVI-9.4.86), 179-80. 

CO/ltlruction of KimtoU-Rosal road 
in Pithoragarh (U·P.) (XIII-
5.3.86), 133. 

Darbhaolla-Forbes8anj Road under 
Lateral Roal Project (X1JI-6.3.86), 
149-50. 

Difficulties in CODStruction of Road. 
In Forest Areaa (XVI--16.4.86), 
78·79. 

lndequate Road CommunicatloD bo1da \ 
up settiD8 up of factories In 'No 
Industry Districts' (XV -8.4.86), . 
107. 

Llabtiaa arraDlemen" 00 roadl Dear 
Deihl Border (XVII-29.4,86), 
81-82. 

Link Roads in Rural areas to Oriua 
(XVI-21.4.86), 214-15. 

Narrow roadl in Deihl Cantonment 
Board area (XVII-30.4.86), 
112-13. 

National Hlpway No. 44 (XVl-
9.4.86), n·78. 

Offer of Bulldina Coutal Hiabway by 
Arab Emirates in Bombay (XVII-
28.4.86}. 180. 

Programme for Buildin, of Roads 
(XIII-27.2.86}, 224-25. 

Prolress of construction of Nbava 
Sbeva Port (XIV-20.3.86), 92.93. 

Propol8lfor conllruction of Rilla 
Road for IinltiJI. National mpwan 
palSing tbrouah JabaJpur (XV-
3.4.86). 130. 

Proposal ror FioaDclaI AaietaDoo for 
conruuc:tion of Tada-Itcbapuram 
Coutal Road in Aa4bra Pradetb 
(XVI-IO.4.86). 278-71. 

Provision for conltructlon of JIl." 
Str.teaic ROlds (XV-3.4.86), 
85. 

Recom&DendatiODl of U.N. Committee 
to relieve COoaeatiOD on roa4l 
(X 111-27. 2.86), J31. 

Release of (uDds ror roads and 
bridges under iDter·State orecollO-
mtc importance scbeme in Orilla 
(XV-27.3.86), 125. 

Repair of roads and pavemeDts in 
Cantonment Irea. RanlUet (XVI-
16.4.86), 126. 

Road and Brldae Workl in AadJara 
Pradesb under Central Auiltaoce 
(XIV-·13.3.86), 153-55-

Road develapmCDt duri., Seventb 
Plao (XIV -13.3.86), 70-12. 

Road developmt;a't policy (XIV-
13.3.86), 13940. 

Road worlts iaaneed by Contral 
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Ooverumeot 
209-13. 

(XIV -13.3.86), 

Rural roads io Andamao "Nicobar 
bland. (XVII-7.S.86), 150. 

StrengtbenillJ and widenlo. of Roads 
usod for Coal Transportation in 
Madbya Pradesh (XVI-lS.4.86), 
183. 

Survey of Ambaluda.Lanjiaarb Road 
Rail Link (XIII-6.3.86), 67. 

V iIIases connected with roada in 
Uttar Pradesh (XVII-28.4.86), 
125·27 .. 

Villaaca connected with pucc:a roads 
in Bibar witb World Bank Assilt· 
BDce (XV-7,4.86), 163·64. 

DEBATES 

Need to conslruct an all weatber road 
to ZaDBltar aDd LiD8Jbed area of 
Leb (1 & X) (Under Rule 377) 
(XVlI-30.4.86), 252. 

Need to declaTe Nagar'Malsbod Kalyan 
Gbat Road as National Hiabway 
(Under Rule 371) (XVI-IO.4.86), 
333·34. 

Need to opel) tbe block.ed routes 00 
roads lying incomplete on tbe 
border or RajaSlbao and Madbya 
Pradesb Statea (Under Rule 377) 
(XVI-21.4.86), 31~1I. 

Need to remove restriction on tbe 
"Inner lioe" stretcb of the Leh-
Manali Road (Under Rule 37'1) 
(XV-l1.3.86), 385. 

t ROAD ACCIDENT(S) : 

Pnblicity regardiog compensation to 
victims of road ace1dents(XIV-
13.4.86). 64-65. 

Publicity rewarding relief tn Victims 
of Road accident 10 Hit·and·luo 
Cases (XV-3.4.86), H~7-08. 

Road accidents in Dclbl (XIV-
2O.l.86), 62-63. 

Road accideots iavolriq DTC buses 
aad other vebidea in Dofbl (X¥-
31.3.86), 160-61. 

ROAD-CUM·RAIL VEHICLf!(S) : 

IntroductIon of Road·OUJD·Rail 
vehicle promoted by Britlsb Manu-
facture for Railways (XV-l.4.86), 
213-14. 

ROAD ROLLER{S) : 

Supply of Spurious Spare ParlJ by 
MIs 1es.op & Co. Ltd. (XVII-
29.4.86), 194-95. 

ROAD SAFETY : 

Implementation of recommeodalion of 
National Transport Development 
CQUDcil 00 Road Safety (XV-
3.4.86), 81-82. 

ROAD TAX: 

New number plates 10 vehicle ownen 
In tokOD of payment of AnDual 
Road Taxn (XV-3.4.86) 117-18. 

Payment 01 road tax tbroup post 
offices (XVI-IOA.86), 77·79. 

ROAD TRANSPORT: 

Capital con~ribulion to Madbya 
Pradesh State Road Transport 
Corporation (XIJI-6.3.86), 82. 

Goods transport by Rail and Road 
(XIV-13.3.86), 125. 

Proposal for nationsliistioo of 
Passenger R.oad Transport in 
States and Union Territories (XV-
31.3.86),164. 

Scrapping oC multiple permits for 
goods transport by Road (XV-
3.4.86), I~Ol. 

Sbaring of Goods Transport by Rail 
aDd Road (XIV-13.3.86), 
47·48. 

ROCK·PHOSPHATE: 

Subsidy Scheme on sale or Rock 
phOlpbate (XVI-21.4.86), 
230-31. 

ROCKET(S) : 

Study cOAducled by rockets launcbed 
Crom VSSC (XVI-23.4.86), 
121-22. 
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ROCKET CENTRE: 

Rocket Launchins Centre ill Orilla 
(XV-2.4.86), 121·22-

ROCKET TESTING RANGE: 

Rocket Testing Range at Baliapal 
(Orissa) (XIII-S).86). 114-15. 

ROHTAS INDUSTRIES LTD. : 

Proposal to restart RobtaR Industries 
Ltd. Biber (XVU~.5.86). 
55-56. 

DEBATES 
Demand to re-llart tbe RobIa. Group 

or Jndusfrie!. Bibar (XVI-
21.4.86), 305-06. 

ROLLER MILLS: 

Roller mills 10 be set up til Xaroataka 
(XVT-1I4.86),322-23. 

ROMANIA: 

Indo-Romania Agreement for Export 
of Iron Ore and Imporl of Steel 
(XIV-7.3.86), 140-41. 

ROME: 

Live tDle~.al of X-Mal programmes 
from V.lican Rome CXIV-
10.3.86),291·92. 

ROURKELA STEEL PLANT: 

Gu Leaka@e in Rourkela Steel Plant 
(XIV-17.3.86), 197-98. 

Modernisation Proaramme lor 
Rourkola Sleel Plant (XV -7.4.86). 
96-97. 

Revamping of Rourkela Plant (XIV-
17.3.86), 57. 

ROYALTY: 

Differcnt ratea of royalty OD Crude 
Oil to varioua States (XIII-
4.3.86), 336. 

Payment of Royalty in Poreip 
Excball8e (XVU-29.4.S6), 257. 

Paymenl of Royally to Autbors by 
N.B.T. (XVI-24.4.86). 45-416. 

Paymcot of Royalty 10 Dodmlar Benz 

of Welt Germany (Xffi-25.2.86). 
82. 

Proposal from Madbya Pradesh for 
inereaaina royalty on Coal (XIII-
4.3.86). 525-26. 

Revision of Ratos of Royalty 011 
Mineral. (XlV-10.3.86), 6-10. 

Reviaion ofRoy.lty on Petroleum aDd 
Crude 011 ,Iven to Gujarat (XnI-
4.3.86). 573-74. 

Royalty on Mineral, oatstandiol 
aplolt Government orlnd;a Under- • 
lakiDa' in M.P. \XIV-I0.l,Si), 
208. 

RUBBER: 

Annual import or Rubber (XIV-
14.3.86). 234-35. 

Beodlt to Small Rubber Growers 
(X1V-I •. 3.86). 113. 

Depots 01 S.Y.C. ror Imported natural 
rubber (XIV-7,3.86), IS0-81. 

Ezport 01 Rubber and Import or 
rubber Produett (XlV-14.3.S6), 
174-7S. 

Import or Natural Rubber (XVII-
2.5.86), 163. 

Import ofraw rubber (XIV-7.3.86), 
157. 

Import of rubber (XVI-l1.4.S6), 
105-06). 

New areas for Ca.bew aad Rubber 
PlantatioD (XV - 4.4.86), 92. 

Plautation of rubber in Go. (XVI-
11.4.86). 115. 

Proposal to loeale Imported Natural 
Rubbel' Depot in Eutem India 

(XIV-7.3.S6), 84-85. 
Reteareb 00 Rubber Culttvatioo 

(XVII-1.S.16),31.3). 

Rubber Productloo Durinl Soveutb 
Plan (XVlI-2.S.86), 223-24. 

SallCtioniDI of advaace lIc:cnoca to two 
companiea tor Import of IYDlbetic 
rubber (XlV-14.3,86), 219·20. 
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RUBBER BOARD: 
FOIOlan vlslta of Officials 0' Rubber 

(XVI -2'.4.86). 170-74. 
RULES: 

Compilation of Rulos Framed Under 
CeIIlral Acts (XV-25.3.86). 194-195. 

RUPEE: 
Compensation 10 fh:ed income JCoup 

for dechn& purcbasing power 01 

rupee (XIII-21.2,86). 29. 
Decline in Rupee Valuo (XV-

4.4.86). 38-39. 

Purchasing power Rupee (XV-
4.4.86). 84-85. 

RUPEE PAYMENT; 

Indo-Soviet with Rupee Payment 
System (XIII-21.2.86). 252-53. 

RUPEE PAYMENT COUNTRIES: 

Juue of instructioDS reaardins maxi-
misIng imports from Rupc;e Pay-
ment Countriel (XVI-2S.4.86). 
302. 

RURAL ARBA(S) : 

AwarenCSl Camps in Rural Area. 
RegardIng Benefit Schemea (XlII-
4,3,86). 142-43. 

Bank Recruitment for Candidate in 
Rural Areas (XVI-ll.4.86). 299-
300. 

CODstructioD of Departmental Bull-
diDgs for Post Offices in Rural Areas 
(XVII--29.4.86). 304·05. 

ConstructioD of roads aDd electrifi· 
cation In Rural Areas (XVI-
21.4.86).55-57. 

Construction of school buildinlll in 
rural areas (XVI-IO.4.86). 136-37. 

Dcvelopment in Sophisticated and 
Cost Eff'ectlv~ TecbnoloaY for 
Communications (XV-2S.3.86). 211. 

Diversification of powerlooma in rural 
areas for rebabilltation of workers 
(XVI-ll.4.S6).265. 

Energy RequlremeDts iD Rural Areas 
(XIV-1I.3.86).28.30. 

Inc:eDtive to Doctor. to Serve in Rural 
Areas (XVI-JO.4.86). 2U.t'Z. 

Incentive to School Sports in Rural 
Areas (XVI-24.4.86). 41-42. 

Integrated Energy CeDtres in rural 
areas (XIV-ll.3.S6), 180-81. 

Introduction of New Energy PlaD for 
Rural Areas (XIV-1S.3.86), 49·50. 

Library Movement for Rural Areas 
(XVI-24.4.4.86). 78-79. 

LIC BUi/DelS in Rural aroas (Xm-
28.2.86), 200-201. 

Link Roads in Rural Area. in Oriua 
(XVI-21.4.S6), 214-15. 

Multi access Radio Relay System for 
expansion of telecommunication 
system in Rural Areas (XV -
25.3.86), 164-67. 

Ratio of patients aDd doctors in rural 
and urbaD areas (XIIl-27.2.86), 
185·86. 

Scbeme for vocational Edncation in 
tbe rural and remote areas (XVI-
24.4.86), 233-34. 

Schemo to opeD Fair Price Shops in 
Rural and Semi Urban Areas (XVI-
11.4.S6), 300-301. 

Setting np Kbadi and Village Indus-
tries in rocal areas for GeneratiDg 
Employment (XV-·l.4.S6). 99. 

Small Self·Reliant Induitries in Remote 
Villagol (XIV-18.3.86), IS5-56. 

Telephone Servico in Rural Areas 
(XlV-18.3.86).61-62. 

VoluDtary agencies in Rural Areas 
(XVII-5.5.86" 116-20. 

DE/MTES 

Need for adopting anti pollution 
mea&ures belore allowing setuDg 
up of agro-based industCltB in tbe 
rural areas (Under Rule 371)(XVJl-
5.5.86). 2t!4-85. 

Need to fulfil the m;nirnum basic 
requiremeDts of Primary Scbools 
especially tbose located in tbe 
rural areas of tb, country (Under 
llulo an) (XV1-10.4.S6), 333, 



Need to reconsider 
rqardiq closure 
oftiees in the rural 
(Under R.ule 377), 
224. 

R.U'kAL BANKS : 

tho decision 
of· aub-post 

areu of U,P. 
(XVI - 9,4.86), 

Improvlol viabillty of Reciona1 Rural 
Banks (XVI~1I.4.86), 313,.14. 

R.aililll of Capital Base of llflIiooal 
Rural Banks (XVIl-2.S.86J,118-]9. 

lllJll.AL CREDIT SURVEY COMMI· 
TTEE: 

RecommendatioDS of Rural Credit 
Survey CommiUeo (XVII-5.5.86). 
185-86. 

RURAL DEVELOPMENT: 

Devdopmeat of Rural Areas (XVI-
23.4.86), 87·88. 

Impact of subsidies Uuder Rural 
Development Scbemea (XIIl-
4.3.86), 59-60. 

New Scheme for Developme1lt in 
Rural Areal (XV-31.3.86l, 311. 

Special Aasistance to Rajasthan for 
Rural Developmeat (XVI-21.4.86), 
260-62. 

RURAL DEVELOPDENT COMMI. 
SSION: 

Setliog up of Rural Development 
Commission (XV-1.4.86), 135. 

llURAL DEVELOPMENT PRO-
GRAMME: 

A 1I0catioa of loodSrams to Slates for 
diluibulion onder Rural Employ. 
ment Proararome (XVII-28.4.86), 
148-49. 

Amount Sanctioned to Ultar Pradesh 
for llural Development PtDlrammes 
(XV-7.4.86), 109·11. 

Amount apent by Karllataka for 
Rural Development Proaramme 
(XV-24.3.86),287. 

Alliltaocc to Madbya Prade,b UDder 
Rur·,1 Development Pro,rantmes 
(XV-7.4.86J, n.33. 

Evalua'ioD of Rllral DlWelo,..eat 
Programme (XV-1A.86), 101-02. 

FoodJ1'llins to States onder llural 
Employment Pro,ammOi (XVlI-
28.4.86), ]41-42. 

Fund, for Rural Development Pro-
irammes (XIV-I0.3.86). 82-83. 

Implementation of Rural Development 
Proarammea (XV-24.3,,s6). 42; 
(XV-21.4.86),74-75. 

RURAL ECONOMY: 

Preparation of Artbik (Foanclat) 
Reailter for each villqe (XIll-
21.2.86), lSI. 

RURAL eDUCATION: 

AcllleveJDellt of RaraJ/Acluh Educa· 
tioo Programme durin, Seventh 
Plln (Xlll-6.3.86). %13-14. 

RURAL ELECTRIFICATION: 

Approval Or elccuification of vilIaau 
10 Raja.tbn (XVll-6.S.86). 112. 

EleouificatioD by renewable enefIY 
eoarqa (XHI--4.3.86). 466. 

Electrification USiDg Solar Eoerl)' 
(XUI-4.3.86), 496. 

Punds (or expan.sioD of Rural Electri-
fication ID Hill llqiODI or U.P. 
(XVIl-29.4.86), 31. 

New Project. undor R.E.C. 10 Weat 
Beasel (XVI-l5.4.86), 290. 

Proposal {or Rllra! Electrilicatlon 
(rom U .P. eXlll-4.3.86). S04. 

Proposals from StaleS for Roral 
Eloctri&ation (X1"-18.3.86). 
216-18. 

Rural Electrification Proaramme 
Kalabandi. Orlna (XIV -
11.3 81i), 160. 

Rural Electrification SebllllJea foe 
Almora and Pllbolaprb (UP) 
(XIlI-2S.2.26), ]67. 

Tar,.t for Rural Electrlficatton (XIlI-
4.3.~), 567-68. 

Villale electrHJcatlonJoKeraf. (XIV-
JU;86). 112·13. 



llUJt.AL ELECTRIFICATION COR-
PORATION: 

Aisittance to States by Rural Electri· 
fication Corporation (XVI-JS.4.86), 
112-16. 

Micro·bydel demonstration projects 
of Rural Electrification Corporation 
(XV-8.4.86), 173. 

Rate 01 Intere!:.t on LOA n . Advanced 
by Rural Electrification Corporation 
(XVI-15.4.86),92-93. 

RURAL ELECTRIFICATION COR-
PORATION SCHEME: 

Realilation of lOOney from conllumers 
uDder R.E.C. Scbeme (XV-
1.4.8ft). 52-53. 

RURAL EMPLOYMENT: 

Plantation Crop for Rural Employment 
(XIV-12.3.86), 137·38. 

Rural employment schemes in Andhra 
Pradesh (XVI-21.4.86). 162~63. 

IlUIl.AL INSURANCE SCHEME: 
(XV-4,4.86),2S9. 

IlUIlAL HEALTH GUIDE SCHEME: 

IJltroduction of Rural Healtb Guide 
Scheme In Whole 01 Bihar (XV-
31.3.86). 29. 

RUIlAL LABOURER(S) : 

Scbeme to organise Rural Labourers 
(XIV-I0.3.86), 233·34. 

IlUIlAL LANDLESS : 

Rural Landlets Employment Guarantee 
Procramme (XIlI-4).86), 104.(lS. 

RURAL LANDLESS EMPLOYMENT 
GUARANTEE PROGRAMME: 

Acb~yemcD" made under NREP and 
RLEOP (XIV-10.3.86). H2. 

Achievement of targets under RlEG 
(XIV-10.3.86), 107·10. 

AUocatioa of amount UDder RLEGP 
10 Madhya Pradesh (XV-24.3.86), 
160. 

Atl4Catloo of fuab uDder· ~REP and 
RLBOP ()laV-10.'.86). 29!i. 

Allocation of funds to Statca under 
RLEGP (XV-3I.3.86), 315-6. 

FoodgraiOfl supplied to Kerala under 
RLEGP (XV-31.3.86) 294. 

Projects under RLLEGP submitted by 
Government during 1985·86 (XJV-
10.3.86) 50.51. 

Rice and Wheat allocated to Andbra 
Pradesh under NREP lind RLEOP 
(XVII-28.4.86), 205-06. 

RLEGP ~chemesin Andaman & Nica-
bar Islands (XVII-7.S.86) 66-72. 

Wheat and Rice allotted to Andllra 
Pradesh under NREP and RLEOP 
for 1986-87 (XV-7.4.86). 149.50. 

RF'LP: 

Adult EdUcation Centres functioning 
under R.F.L.P. (XVI-17.4.86), 59. 

RSAC: 

Assistance for ostablishment of RSAC 
(XV,-2.4.86). 149-50. 

RURAL LIFE: 

Technologies for transformation of 
Rural Life (XIV-IO.3.86), 229·30. 

RURAL RECONSTRUCTION PORCE : 

Constitution of Rural Reconstruction 
Force lXIV-12.3.86), 161.-62. 

RURAL SPORTS CENTRE(S}: 

Opening. of Rural Sports Centres 
(XUI--27.2.S6), 136-40. 

RURA L TECHNOLOGY CENTRES: 

Rural.Conversion TechnoloaY Centres 
(XlV-19.3.86), 139. 

RURAL TECHNOLOGY SCHEME: 

Functioning of Council for Advance-
mODt of Rural Technol."y (XIV-
10.3.86), 151-53. 

RURAL WATER SUPPLY PROJECT: 

Danisb Atslstance 10 Orissa for Rural 
Water SUpJ)ly Projocts (XVI-
21.4.86). J45. 
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S 
SABARMATI : 

Rail overbrldp at Sabarmati (Gujarat) 
(XVI-17.4.86),73. 

SABIRIMALA PILGRIM CENTRE: 

Forest land for Sabirimala Pilgrim 
centre (XVlI-30.4.86). 97. 

iABOTAGE: 
Explosion sabotage aod subveRive 

a(tivities in the country (XVII-
7.5,86). 162·63. 

'SACH Kl PARCHHAIN' (XVll-
28.4.86). S6·51. 

SADAQUAT ASHRAM: 

Declarlll, Sadaquat Asbram u Natio-
nal MonWDellt (XVI-IO.486), 266. 

SAFDARJUNG AIR POR T : 

Vayudoot's Ne" Services from Safdar. 
juns Airport (XVI-17.4.86). lOS. 

SAFETY AND HEALTH ACCIDENT 
REDUCTION PLAN (XVII-

2S.4.S6), 107-08. 

SAFETY MEASURE(S) : 

Safety Meaure! for Workers (XIV--
10.3.86), 311. 

Safety mCBlOrCl in Cbcm1cal. Petro-
Cbem.ical, Drul and Pbarmaceutical 
Plantl (XV-2H.86), 128-29. 

Safety measures taken by caustic loda 
units (X1II-4.3.S6), 363-66. 

SAFETY STANDARD(S): 

DDT /BHC Relfduea over safety Itaad-
ard in man and animal (XVl-
17.4.86). ua. 

SAOAR COOPERATIVE GROUP 
HOUSING SOCIETY: 

Allotment of Alternative Site to Saaar 
Cooperative Group Housinl Society 
(XVlI-'.5.86). 75·76. 

SAHAR INTERNATIONAL AIJt.PORT : 

Lack of iIlformation facility at Sabat 
lJaternatiooal Alrpon Bombay 
(XVI-17.4.86). U9. 

SAHARSA: 

Waltina Liat for New Telepbone Con-
nectioDS in Sabar.. District, Bibar 
(XV-l.4.86), 15MS. 

SAHITYA AKADEMY : 

BUllisb tranaladon of speeches delive· 
red at Sahllya Akademi fnnction 
(XVl-24.4.86), lS9. 

SAUL DAM: 

Reservation of blltorical monument. 
pttinl lubmetlcd IIDder Salal Dam 
(XVl-24.1.86),200. 

SALARY AND ALLOWANCES: 

D.A. iostalements to Central Govern-
ment employees (XlIl-21.2.86), 32. 

D.A. to CeDtral Government Employ· 
eea (XVI-l 1.4.86), 70-76. 

DOIDand for T.A. by Junior Engineerl 
Association, CPWD (XV-7.4.86). 
192. 

Ellslbility of HODH Rent Allowance 
to Central Government Employeea 
(XVII-2.S.56), lS3·54. 

Equal Pay for Equal Work (XVII-
5.5.86), 136·37. 

Orant of HOUle Rent Allowance to 
CeDtral Government Employees of 
Pattukkettai in Tamil Nada (XVI-
1I.4.86},78·79. 

Income ceWnl of worken (XVII-
28.4.86), 1 43-4S. 

Repreacntationa from Goycramcnt 
Emplo),ees of Maba for pa)'lllCDt of 
Hoase Reot Allowance (XVI-
11.4.86), 83.84, 

SalariCl and Allowances or ludl" of 
Supreme Court and Hlab Courts 
(XV-I.4.86),38. 

Special allowlDcea to Employees ser. 
vin, in Adivaai Areas (XIII-
26.2.86), 173-76. 

TaxHablllty on Additional De&rneu 
Allowance and City Compen.atory 
Allowanccil (XVI-lS.4.86). 187, 

Statutory ResolutIon Re: Mlnisteu' 
(AlloWIDeet, Medleal TreatIDCnt 
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and other Privileses) Amendment 
Rules. 1986 (XVII-2.5.86), 305-12. 

SALBM STEEL PLANT: 

Recognised Union in Salem Steel Plant 
(XV-24.3.S6), 179-80. 

SALES TAX: 

Collection of Sales Tax, Central Sales 
Tax and Income Tax (XVI -11.4.S6 
~S-86. 

Recommendation. of Tripathl Com· 
mittee regardina impOIition of addi-
tiona' exci.e duty in place of sales 
tax (XIII-21.2.S6), 30-31. 

Representation from .Kerala against 
slashing of sales tax by Pondicherry 
(XIV-19.3. 86), 61. 

Sales tax outstanding against Colfcc 
Board. Banga:ore (XIlI-28.2.86), 
145-46. 

SALINITY: 

Salinity in Saurashtra region of Guja. 
rat (XIV-IO.3.86), 66-67. 

SALT: 

Crisis in Small Salt Manufacturing 
Units (XV-2S.3.86), 44-46. 

Land used for maDufacture of Salt 
(XVlI-6.S.86), 225·26. 

Supply of iod/sed salt for eradicatioD 
of goitre-disClse in Bibar (XVI-
IO.4.S6), 94-95. 

Supply of Iodized salt to endemic 
districts (XIV -I S.3. 86), 232-233. 

TransportatioD of salt from Bombay 
Division in railway rakes (XV-
3.4.86), 16S-69. 

SALT WATER: 
Delalinatlon of Salt water (XVIJ-

(XVII- 5.S.86), 26-36. 

SAMACHAR BHARATI : 

Non-payment of Salary to employees 
of Samachar Bharati (XV-7.4.S6). 
119-20. 

SAMBALPUR: 
Doordarshan Facility iD Sambalpur 

(Orilla) (XtV"-10.3.86), 89-90. 

SAMBALPUR RAILWAY DIVISION: 

JurisdictioD of DOW Railway DivlsioD 
at Sambalpur (XVI-lO 4.86), 216. 

SAMPALA COOPERATIVE BANK: 

Fraud in Sampela CooperatiYe BaDk, 
Pune (XVII-2.S.86), 71-78. 

SANCHA Y ANI SAVINGS AND IN-
VESTMENT LTD. : 

Complaints Against Sanchayani Saving 
and IDvestmeDt(l) Ltd. (XVII-
2.5.86), S6-S7. 

. SANCTION(S) : 

Sanction against South AfricaD Re· 
alme (XIV-12.3.86), 129. 

SANCTUARY(IES) : 

Area of National Parks and Sanctu-
aries (XV-2A.86), 214-16. 

Devel"pment of wild life sanctuaries 
(XVI-9.4.86), 61. 

Elephant Sanctuary in Orissa (XV-
2.4.86), 136_38. 

Setting up of more bird, life sanctua_ 
ries (XIV -19.3.86), 168-69. 

SANDAL WOOD: 

Sandal Wood Pllntation (XVII-
1.5.86). SO-52. 

SANDS COMPLEX PROJECT: 

Completion of Orissa Sands Compla 
Project (XIV-19.3.86), 45-46. 

SANIK . BOARDS: 

Employment to Ex-Servicemcn (XVI-
9.4.86) 107-11. 

Revitallsatlon of Sainik Board Organi 
saliOD (XV-2.4.86), 82-83. 

SAINIK SCHOOL(S): 

Opening of Sainik. Scbools in Keral. 
OtUl-S.3.86), 42-43. 

Pay and Allowances of teachcrs in 
Salnik Schools (XVI-9.4.86), 
15t·S2. 

Payment 01 stipends In Sainik Schools 
(XIY-12.3.86), 115-16. 



Sainik Schools in AlldbraPradesb 
(XVII-30.4.86),243. 

Sainik scbools in Deihl and 'Rajasthan 
(XUJ~26.2.86). 215_17. 

SC/ST Studenls in Sainik Scbools 
(XIV-12.3.86), 48-52, 

Studcots from Sainlk Schoob admitted 
in Military Academics (XVI-
9.4.86), 79·81. 

SANITATION SCHEME: 

Low cost Saoitatioa Scheme for Oties 
(XIV-IO.3.86), 11326. 

SANITARY SYST6M(S) : 

Water Borne Saoitary system at 
Kaopur (XVI-9.4,86), 195-96. 

SANlAY GANDHI POST-GRADUATE 
INSTITUTE OF MEDICAL 
SCIENCES: 

Vl$it of Japanesc Misaioo for dcsllD 
Itudy for SaDjay Gandhi Post 
GradlJale Inslilute of Medical Scie. 
nces (XVI-17.4.86). 82-83. 

SANSKRIT: 

Sanskrit as a Computer laqua,e 
(XVIl-7.S.86), 209·11 : 
(XVll-S.3.S6), 173. 

SANSKRIT INSTITUTIONS: 

Floancial Assistance to Saoskrit llUti-
ImiOJl$. run by Volun&ary A6Iocia-
lions (XVI-17.4JI6), 133-34. 

SANSKRIT UNIVERSITY: 

Proposal to set up Sanskrit University 
(XIII --6.3.86), 220. 

SANTACRUZ ELECTRONICS EX. 
PORT PROCESSING ZO!'JE: 

Export earnin, 1)f SEEPZ (XnI-
21.2.86), 193-94. 

SAPHALA: 

Dam at Sapbala (XV -2.4.86), 83. 

SARDAR SAROVAR PROJECT: 

LAd. COO5ervat~D and AlIorostatlon 
in Water Prove Areas of Narmada 

Sapr and Sav.r Sarovar· Project. 
(XIV-19.3.86), 12!MO. 

Pllyment to Gujaral Tow.". Sanfar 
. Sarovar Project (XIII-27.2.86), 133. 

World Bank Am.tance for S.rdar 
Sarovar Project. (XIII-27.1.8'>, 
239-40. 

SATELLlTB(S) : 

Construction of earth statioDlte Lialt 
units of ONGC and NTPC thrOlllIt 
atolJitc (XV -J .4.86), 242-43. 

Bartb Stations and traDlportable Ita· 
tions for C'Xtension of atelUte aer-
vice. lXV-2'.3.86), 160. 

InstallatiOD of Micro-Wave S.ate1lite 
Link Stations iD North Ealwn 
ReBioD (XV-8.4.86). 223. 

LaDncbina of Satellito from Valiye 
MalOSil (XIV -12.3.86), J26. 

UIIII of salellite In Telecommuaication 
(XVII-6.5.86). 197..98. 

Use of slanals from aatellite INSAT. 
IB Air StatiOJls (XVII-S.5;86), 
137·38. 

SATELLITE COM.MUNlCAnON 
CENTRB(S) : 

SateHite Communication 'CeDtnl In 
Andaman and Nlcobar ",&Ddt 
(XVl-l 5.4.86). 224-25. 

SATELLITE COMPONENT INDU-
STRY(IES) : 

Sellin, up of Satellite ComPODIDt 
IndUllnes (XV-2.4.86), 49. 

SATELLITE COMMUNICATION PRO-
GR!\MME: 

Shatin, of Experieaco and . Benefita of 
Satellite Communication PrCllJ&Dlme 
with Member CountriCl of Soutb 
Asian ASioeialtoa or Reiatonal 
Co_operation (XIII-S.3.86), 177.79 

SATELLITE EARTH COMMUNICAc 
TION STATION: 

Satellite Earth Cummtmlca'ioD Station 
at KaraJl (XIV-l1.3.86). 184, 
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SATELLITE LAUNCHING STATION(S): 

Satellite Lauoching statioos at Kerala 
(XTlI-5.3.86). 118. 

SATELLITE UNK STATION(S) : 

Mioro-Wave SatelUte Liok Sladuo at 
Karimaanj. Assam (XIV-18.3.86). 
114. 

SATNA-REWA RAIL LINE: 

Survey aod cooatructioo of Satoa-
Rewa and Govlodgarh-Bajwar 
Railway Line (XVI-17.4.86). 137. 

SAUDI ARABIA: 

10\' OItmeot opportunities to isidiao 
c':patrlalee io Saudi Arabia (XV-
21.3.86), 44. 

Meetift, of Indo-Saudi Jolot Com-
missioo at Riyadh (XlJI-28.2.86), 
lSI. 

Problems of Indian workers in Saudi 
Arabia (XIV-17.3.86), 149. 

Retufo of Indian's from Saudi Arabia 
(XV-24.3,S"},217. 

SAURASHTRA: 

C1a.ioa down of Gondal Railway 
Workshop in Saurasbtra Region 
(Western Railway) (XVI-17.4.86), 
193-95. 

Failure of groundnut crop io Saura-
shtra (XVI-21.4.86), 10. 

Out turn Work dooe at Gondal Work-
sbip io SaurasbtraRegion (XVI-
17.4.86). 197-200. 

SAVINGS: 

Iocrease in Price and Savings during 
6th Five Year Plan (XIV-14.3.8\i), 
105.6. 

Fall iR savioR' aod iDveslnmrt (XIV-
7.3.86). 236.38. 

Mobilisation or Savings by Bank 
Officers (XVI-2.S.56), 284. 

Rate of Savings (XIV-12'3 86),71.72. 

Reductfoo 10 ioterest fate 011 Deppsits 
or 2 year.. and above (XIV-
)4.3.86), 194·95. 

SAVING SCHEME(S): 

Withdraw! of 'Cbboti Bacbal Scheme' 
by Puojab aod Siod Balik (XIlI-
21.2.86), 122. 

SAVOOR COMMISSION: 

Savoor Commission Report 00 Extra 
DepartIDCn.t Employees (XIV-
11.3.815). 2]9. 

SCANDINAVIAN COUNTRIES: 

Relatioo witb Scandioavian Countries 
(XIV-]2.3.86),57_S8. 

SCAVENGERS; 

Carryiog of oight soil 00 head (XVU-
7.5.1l6),229-30. 

SCA VENGING : 

Carrying oight soil 00 head (XlII-
5.3.86), 125,26. 

SCHEDULED AREA(S} : 

Administratioo of Scheduled Areas 
(XVII-7 5.86). 250. 

SCHEDULED CASTES AND SCHE-
DULED TRIBE : 

Alleged harassment of SC/ST Employ-
ees of Najibabad Air Statioo 
(XVII-5.S.86). 56.57. 

Allotmellt of LPG agencies and petrol 
pumps to SC/ST (XV-8.4.86), 
152-53. 

Allolment of Land to Scheduled Casta 
in Karolbagh, New Delhi (XYIl-
5.5 87), 257-58. 

Allotmeot of Quarters 10 SC/ST emp-
loyees of Indian Airlines (XV-
3.4.86), 141·42. 

Allotment of ·Sbeduled Caste/Tribe 
lAS Officers to Home State Cadres 
(XVII-7.S.86),2O().Ol. 

Allotment or Surplus Land to SCs aod 
STs (XVII-28.4.86). 239-40. 

Appoiotment and promotion of SCal 
STs in Heavy Eogineering Corp or. 
atioo.~R8IIchl (XVI-lS.4,86). 59.61. 
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Appointment of SC./S.T. penoDi in 
DhauJiganga Project, Pithoraprh, 
Uttar Pradesh (XV-S.4.86), 190.91. 

Assistance to Mabarashtra for Welrare 
of SCs/STs (XVl-9.4.86). 55. 

Atsitance to SCa under NREP aDd 
IRDP (XV-24.3.86). 213·15. 

Atrocities on SCs/STs ,XVI-16.4.86), 
54-88. 

Atrocitiea on Scbeduled Caatct/Scbe. 
duled Tribes (XVIl-7.5.86), 244-46. 

Denami RWining of Petrol Pumps 
anotted to SC/ST (XV-l.4.86), 
2S7-60. 

Closure of Tribal National Volunteers 
TrainIng Camp (X1U-5.3.86), 
136-37, 

Construction of' Hostels for SC/ST 
Itudents (XVI-23.4.86), 189-96. 

Demand of people 01 Ladakh for 
Scbcduled Tribe Status (XVII-
30.4.86), 199. 

Distributions of goals, Sheep etc. to 
SCs and ST. in Madhya Pradesh 
(XVlI-28.486). 117-20. 

Droprut of Scheduled Caste cbikl.ren 
at Primary Schools (XV-31.3.86), 
161·63. 

Direction~ to State GO"emmenfa to 
increase number of SC/ST Jud,ea 
(XV-R.4.86),93-94. 

Enroment 01 SC/ST Children of Ele. 
mentary and Primary Level (XVI-
10.4.86), 283-84. 

Pi llinl up or vacancies Reserved for 
SC/ST in Indian Airlines (XV-
1,4.86), 173-74. 

Grant to States for Conltructlon of 
Scheduled Caste Girls Hostel 
(XVI-9.4.86), lOS. 

Grants to Stalel for Promotlal Welfare 
of Scheduled Tribes (XVII-2 5.86) 
131-34. . , 

HO!tels tor SCs/STs (XVI-9.4.86), 
200. 

I ncl.uaiou of certain Clstes in the Li.t 
of scs/srl (XVII-7.5.86), 109·11. 

Incluslon of certain communities In 
tbe Lilt of S('beduled TriMS (XVI-
J6.4.86), 174-7S. 

Incloalon of Obobl Communit,fn tbe 
lid of Scheduled Castel (Xlll-
26.2 86). 198·99. 

IlIClusioa of fishermen of Tamil Nad.n In 
tbe List of SCa/STI (XV-2.4.86) 
50-51, • 

InclusioB of Kudumbl Community in -
SC/ST Lilt (XVI-16.4.86). 20;.08. 

Inclusion of Rajatas/Cbahlil Comm-
unhles in the tbe Lilt of Scbodu\ed 
Castes (XV-2.4.86), 63-64. 

Iaelution of Saara la tbe List or 
Scheduled Tribes (XVI-16.4.86), 
173-74. 

Inclusion of Iynonyms l'layat Comm-
unity in tbe Li,t of Scheduled 
Tribes {XIIl-5 .3.86), 160-61. 

Inclusion of "Tanti" Community in 
tbe List of Scbedu'ed Castes (XIV-
19.3.86), 9-12. 

Inclusion or'TAMANGS' Community 
In the List of Ibe Scheduled Tribe. 
(XVI- 16.4.86), 209-11. 

Income Limit of benefit' to SCI lod 
STI (XVI-9.4.86). 35-36. 

Io-job training of SC/ST Employees by 
O.N.G.C. (XV-3 .... 86). 270-71. 

Judee. belonain!! to ScI,.dnJed Cutes 
8nct SeheduledTribes in. Hiab Courtl 
(Xm-4.3.86),478.79. 

Legs' fiab" of tribal women over 
landed property (XVII-30 4.86), 
89·90. 

Mooitorln, reaardiJII Number of SCI 
ST penoDi employed inDIkeDt 
Private Oraaniutionl (XVll-
6.~.86). 19-80, 

Murder of SC/ST porsona (XVl-
9.4.86), 72·73. 

Nomlnleion 01 SC lad ST MOGIben 00 



Bankin. Service Recruitment Boards 
(XIV-7.3.86). 172-73. 

Non-utilisations of SCa/STs quota in 
Educational Institutions (XVII-
10.4.86), 36-37. 

Nomination of SC and ST members on 
the Board 01 Directors in Nationali-
sed Banks (XIII-21.2.86), ) 11-12. 

Non-utilisatiou of National permits 
reserved for Scheduled Caltes/Sche-
duled Tribea (XV-3A.86), 83-84. 

Number of BC/ST fsmdles bCllc1iled 
in Karnatata (XVII-7.5.86), 94-95. 

Number of SC/ST families benefited in 
Orissa (XVII-30.4.86), 187. 

Poverty Alleviation Pro,rammes 
(XVI-9A.86), 57. 

Pre-examination coachiug centres for 
sc/sr CIndidates (XVI-9.4.86), 
52-53. 

Priority to scheduled castes in allot-
ment of L. P. G. Alencies (XIlI-
4.3.86), 552-53, 

Programmes to enable Scheduled 
Castes and Scheduled Tribes to 
cross poverty line (XVII-30.4.86), 
33.39. 

Promotion of Engineers in Department 
of Telecommunications (XVl-
6.5.86), 116-17. 

Protection against Exttnction of Tribal. 
(XVlI-30.4.86), 44. 

Provisi~D of Vlkas Pustilea (Family 
Card) for SCI/STs (XV-2.4.86), 
ISS-59. 

Recruitment in Dbanbad division and 
maiotenance of SC/ST Quota (XV-
3.4.86), 180. 

Rehabilitation of tribals alfected by 
Swarnrekha Project (XIlI-27.2.86), 
195·96. 

Rehabilitation of tribal families afrected 
by Bodbahat Project (XVII-7.S.S6), 
56. 

Rolaxatioo in educational qualification 
for Scheduled Casm/Tribea (XVn-
30.4.86). 127.29. 

Removal Of Non.Tribes from Tribal 
belt in Assam (XVIJ-7.5.86), 93·94. 

Representatlon of SC/ST Employees in 
Super Balar (XV-4A.86), 181, 

Representation of SCIST on the Board 
of Directors of O. N. G. C. 
(XIII-2S.2.86), 193-94. 

Reservati"n for SC/ST in mineral. 
and Metals Tradina Corporation 
(XV-l A 86). 223. 

ROIetvations for Scheduled Castes/ 
Scheduled Tribes in Model Schoola 
(XVI-17A.So), 105.06. 

Residental Schools for SC and ST airls 
in Gujarat (XVI-9A.86). 41. 

Review of Reservations Policy in Ad-
mission to Medical ColJeles (XV-
27.3.86).73-74. 

Roster system for promotion in Offices 
of Telecommunication Department 
in Andbra Pradesh (XVII-6.S.86), 
109. 

SC/ST Jud.es is Allahabad High Court 
(XVII-6.S.86). 5S. 

SC/ST Members on Board ot Directors 
of Public Enterprises (XV--8A.86), 
263. 

SCjST Officers on Board of Directors 
of Air India (XlII-6.3.89), 78. 

SC/ST Students in Saini" Schools 
(XIV-12.3.86),48.52. 

SC/ST workers in Bharat Coling Coal 
Limited and Eastern Coalfields 
Ltd (XV-8A.86), 217-IS. 

STs/SCs of Orissa benefited UDder 
various schemes (XV-2.4.86). 78·8().. 

Scheduled Castes/Scheduled Tribes 
below poverty line (XVII-7.S.86), 
63-64. 

Scheduled castes/Scheduled tribes 
raised above poverty line (XIV-
19.3.86), 139-40. 

Scheduled Tribe cmp'oyeca in Indiao 
Railways (XVI-17.4.17), 71. 

Scheme for upliftmeot of Sc~duled 
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Castes In Madhya Pradesh (XVI-
9.4.86), 190-91. 

Seats Reserved for SCs!STs in Indian 
ItIstitutes of Technology and Resi. 
ODal Engineering Colleges (XIV-
20.3.86), 136-31. 

Sele<.:tioo of SC/ST caodidattS in the 
National Scbool of Drama (XlV-
13.3.86), 78.79, 

Setting up of industries in areas InhabIt-
ed by Scheduled Castes.GirijaDs and 
Adivasei. under Public Sector 
(XIV~11.3.86), 32 40. 

Socia·economic Development of SCsI 
STs (XnI~6.2.86), US-16. 

Stop$ to check operation of Fake 
SC/ST Certificates (XVI-9.4.86), 
139-40. 

Transfer of Clan tV SC/ST Employees 
of IA (XV-3.4.~6). 98-99. 

Tribal nploitative market system 
,XVIl-30A 86), n-78. 

UGC Scbeme to Assiat CoIlcJCs 
Caterina to tbe -ntedl of SC ST. 
(XV-3.4.86),I87. 

Upliftmcnl of S"bcdulcd Tribes of 
Tripura (XVII-7.5.86),161.62, 

bEBATES 

Need for opening an ITl scbool of 
Damanjodl. Oriisa to traIn Schedul-
ed Casteil/Scheduled Trib~1 and 
other candidate. for absorption in 
the proposed Nluiooal AlumiDlum 
Company Project (Under Rule 377) 
(XV-3.4.86), ~61-62. 

Need to bring about necessary modi-
fication in the Schedule for Schedul-
ed Caste. and Scheduled Tribes 
(Under R.ule 371) (XVlT-29.4.86), 
334-35. 

Noed to direct the Registrar General 
. of India to condu::t a survey of 
different ethnic llroups in Ladakh 
lor grantins Scheduled Tribe atalus 
(Underllule 377) (XVI-9.4.86), 
223-24. 

Need to filJ up tbe reservation quota 

for Scheduled Casles.nd Scheduled 
Tribes candldalcs in 80vernment 
service in group 'D' POI" (Under 
Rule 377) (XVI-J7.4.86). 233.;S4. 

Need to include the <Thuu' tribe in 
the list of Scheduled Tribes (Under 
Rule 377) (XV-31.3.86); 386. 

Need to stop evictioD of tribals sett led 
in tbe forest lands of Baslat district 
of Madbya Pradesb' (UndcrltnJe 
377)(XVI-16.4.86). 237·38. 

SCHEDULED CASTES AND SCHED-
U!l) TRIBES COMMISSION: . 

Demand to make Scheduled Castes 
and Scbeduled T~ . CommiasioD 
more effcefive (Ulider Ru1e 377) 
(XVn -30,4.86), .252-53, 

SC/ST COMMISS)ON(S) : 

FllJinc up the post of CommiHioner 
for SCs/STs (XIV-19.3.86), 
53. 

SCHOLARSmp(S) : 

Income limit for awa,d of post-matric: 
echolar5hip (XVI-10.4.86), 90. 

'SCHOOL{S) : 

Admission Policy of Chriatian Mistion 
Schools lXIV-20.3.86), 67. 

Allotment of residential scbools in 
scholarship bolder children (XIV-
13.3.86), 250-~t. 

A.bram Schoob In Madhya Pradesb 
(XVI-9,4.86), J97-98. 

Compulsory Physical Educatloa in 
Scbool. and Coifests (XJIJ-
6.3.86), 23·26. 

Computer Education in School, (XlII-
27.2.86), 85-86. 

COllStroction of School bUtldlup in 
Ubya under Peoto.Prqjec:t Um.Ited 
(XVI-21.4.86), lS3·S4 . 

Constroction of ac:hool buildiql io 
niral area. (XVI-10.4.86), 
1)6..37. 

Construction of School Buildlna. 
uoder NREP' (XV LI:-:-'"S.86), 
216-18. 



Implementation of pilot project on 
Computer education in schools of 
Oriasa (XVI-IO.436), 66.74. 

Measures to provide adequate facilities 
to scbools for blind (XIII-26 2.36), 
185..86. 

Scheme for opeDiDg of model Schools 
durio, Seventb Plan (XIV-
20.3.86). 155.56. 

Scheme to open model scbools in tbe 
coootry (XIV -13.3.86). 5()'52. .. 

Student·Teacher Ralio io S"hooI5 
(XVI-24.4.86) 37·38. 

Urdu medium schools in Delhi (XVI-
244.86). 147·49. 

Utilisation of services of Retired 
Teacbers for non·formal Icbools 
(XIV-20.3.86), 71. 

DEBATES 

Demand for upgrading Junior Navyug 
Schools to Senior Navyug Schools 
to eosur" automatic admission of 
studeolX' of tbe' Junior Wing to tbe 
Senior WiDg (Uoder RUle 377) 
(XVI-17.4.86) 232. 

Need to fulfil Iile minimum basic 
requirements of Pnmary SCbOolis 
e,pecially those located in the 
rliral areas of tbe counlry (Under 
Rule 377) (XVI-JO.4.86), 333. 

SCHOOL PRAYER(S) : 

Nalional Antbem at Prayer Time in 
'Sehool. and Colleges (XVI-
10.4.86), 16l~64. 

SCIENCE ADVISORY COUNCIL: 

Details of Members of ScieDce 
Advirory Council (~-2.4.86). 

79·80. 

SCIENCE ADVJSORY COUNCIL: 
(XlII-26.2.86), 16-19. 

SCIBNCE AND TECHNOLOGY: 

AareemeDls In tbe field of Science and 
Tecbnolo8Y (XVI-9.4.86), 1.5Q.51. 

SCIENCE AND TeCHNOLOGY : ) 

Development .,of Science • aDd 
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Te<:hnology in States (XVII-
7.5.86). 158-59. 

Improving Domeslic Kitchen .Equip· 
ments (XVI-9,4.86), 185-B6, 

Proposal to set up International 
Centre ror Science and Technology 
(XVI-9.4.86), 118.19. 

Scirnce and Technology as Sucntial 
and Integral Part ofSocio-Economlc 
SectorS(XVI-9.4.86}, 10$-07. 

Setting up of Science and TechJ;lo!ogy 
Centres at District Level (XV-
24.86).39. 

Setting up of Science and Technology 
Museum in Trivandrum (XV-
27.3.86), 67. 

Smuggling of Researcb Secrets in 
Science and Technology (XVI-
9.4.86), 187-88. 

State Councils for Science and Tech-
nology (XIlJ-:·5.3.86), 36-37. 

Supply <H know-how far spares by 
Maruti Udyog Ltd, (XVII-
6.5.86). 235. 

SCIENCE AND TECHNOLOGY F~ELD 
STATION: . 
Winding up of Science and Technology 

field Station at Bankura (XVI-
9.4.86), 86. 

SCIENTIFIC RESEARCH: 
Mercer of depaumcD(1 of ~cientific 

Research (XV-2 4 86). 142·43. 

SCIENTIST(S) : 

Discontentment amon, Scienti8~ of 
Central Mechanical Ensineeriog 
Researcb Institute (XIII -26.2.86), 
63. 

Evaluation of experience gained by 
Scientists sent abroa~(XIII-5.3.86). 
131. . 

Migration 'Of Scientists and Engineers 
of lITs to 'USA (XIV~20.3.86), 

158-59. 
New plan to atlract Indian talents 

from . abroad (XV-2A.86), 
1·6. 

Recruitment of Scientists by D.R.D.O • 
. (XVI'-:':16.4,86). 80-81. 



41. 

Shortage of Vision Scientists (XVl-
17.4.86), 86·87. 

SCHISTOSOMIASIS: 
Incidenco of Scbiatosomiaaill (XIII-

6.3.86), 173.74. 

SCOOTBR(S) : 

IDcrease in price of scooter due to 
ncossive publicity by MI. Lobia 
Macbinu (XVI-15.4.86). S6-S7. 

lDvestroent of Amount of Deposits for 
Vespa XB Scooters by MI', Lobia 
Macbines Ltd. (XVIl-29.4.86), 
108-32. 

Pdcea of two-wheelerl (XVII-29.4.86). 
62·63. 

Steps to curb monopoly in Kooter 
production Industry (XVII-29.4.86), 
87 . 

. Three Wheelers upto 350 c.c. under 
Broad·bandiOl Scbcme(XIJJ -4.3. 86). 
317·18. 

Thells of scooters/cars in Delbl (XIV-
12.3.86), 147-48. 

SCOOTERS INDIA LTD. : 

Performanco of Scooters ladla Ltd. 
(XIU--4.3.86).407..09. 

SCRAP: 
Import and Bxport of lroo and Import 

of Scrap (XVI-2S.4.86), 208-09. 

SBA: 
lolerDationallaw of tbe Saa (XVII-

7.5.86), 158. 

Technical Board or Corporate Body 
for tapping tbe an bed mineral 
retourcel (XVlI-7.5.86). 158-59. 

SEA BEACH: 

Development of Daman Sea Beach 
(XVI-Il.4.86), 159. 

SEA BED: 

Exploration of Minerai Wealth In Sea 
Bed (XIV-I 7.3.86), 40·41. 

SBA BBD MINING : 
DeeP Sea Bed Mlnilll (XVll-30.4.86), 

~l. 

Indian claim lor Deep lea !Dinioa in 
Indian Ocean (XVII-30.4.86). 
3~33. 

SPA COAST: 

Need to establish • cbain 01 Coast 
Guard Statioos all along Ibe 200 
miles of Rea cost of Orissa (Under 
R.ule 377) (XIV-I7.3.86), 226-27. 

SEA EROSION: 

Master Plan lent by lCamataka ror 
&ackliD, problems or Sea Eroaion 
etc. (XVI-I7.4.86). 106-07. 

SEA POOD: 

Export of Sea Food (X\1-15.4.86). 
1J6-17. 

Production and export or lea food 
(XVII-284.t'6), 253-54. 

SEA WATER: 

COD version (tf Saline Sea _ter Into 
DrinkiDJ Wattr (XVII-30.4.86). 
47-48. 

Plaots for lei water cODvenlon into 
cner,y (XIV-J83.86), 12·J4. 

SEAMEN: 

Jobs ror Calcutta baaed Seamen 
(XlV-20.3.86), 73·74. 

Non-domiciJed seamen's differential 
waaes (XIn-6.3.86), 122. 

Term. and co.Ddltion~ ror SeameD 
recruited in India for lorello 
vessels (XIV-30.3.86). 80. 

Tribunal to look aner Grievances of 
Seamen (XV-3.4.B6), 139. 

Tripartite .. reemeDt Rea: di.tribution 
or Job, amolll Indian Seamen 
(XnI-17.2.86). 247·48. 

DEBATE 

Demand (or a SeamCD Rccrultlna 
Centre In. Goa (UDder Rule 317) 
(XV--4.4.86). 368, 

Election to the National Well are 
Board lor Seafarers (M) (XIV-
20.3.86). 107. 
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SEALDAH STATION: 

Sbops, Italls and vendors licensed at 
Howrab and Soaldab Railway 
Stations (XVI --17.4.86), 93. 

SECRETARIAT OF THE VICE 
PRESIDENT: 
Demand. for Grant. (General) 1986·87 

(XVI-23.4.86), 373.74. 

SECUNDERABAD: 

Diversion of Krisbna 
drInking requirement 

'"-, and Secunderabad 
228. 

Water. for 
of Hyderabad 
(XV-7.4.86), 

SECURITV MEASURE(S) : 

Fool proof Security Measures at Air-
ports (XVI-24.4.86), 82·83. 

Prlvatisatlon of Security and CluDing 
arrangements in Government 
offices (XVI-23.4 86),22-27. 

Security at Airports (XV-3.4.86), 
179-80. 

Security Arrangements for Journalists 
(XVII-28.4.86). 16.19. 

Security of Oroance Depots (XVI-
9.4.86), 62-63. 

Security of passengcrs of Neelancbal 
Express between Muabal Sarai· 
Kharagpur section (XV-3.4.86), 
214·15. 

Security Btaff to Post Maslen (XV-
25.3.86), 192·93. 

SECURITY PRESS(ES) : 

Establishment of more security presses 
(XV-4.4.86), 177. 

SEED(S) : 

PAO assisted on Computerlaed Seeds 
Information Centres (XV-31.3.86), 
51·52. 

Application of Bio.Tecbnology in 
evo1vlns HYV 01 seeds of Crops 
(XVll-5.5.86), 69. 

Commercial exploitation of sal .seeds 
(X V 11-7 .S.86}.193. 

Distribution of spurious seeds to 
farmen in Orissa (XlII-4.3.86), 
269·70. 

Expansion programme for supply of 
improved seeds (XVII-5.5.86), 
22()..21. 

Export of Wbeat and RlIIi Seed. 
(XV-31.3.86), 226-27. 

Import of seed. of pulses (XVII-
5.S.86), 203. 

Production of Quality Certificcl Seccls 
(XV-31.3.86), 261. 

Sale of wbeat seed W1tit for buman 
consumption (XIV -7.3.86),243. 

Sbortage of groundnnt and gram 
seeds (XV-7.4.86). 12-18. 

World Bank Aided Seed Proc:casllll 
PoiDtllXV-7.4.86},86-90. 

SELECTION BOARD(S) : 

Represellialion of women on selection 
Board. (XVII-30.4.86). 169. 

SELF EMPLOYMENT SCHEME(S) : 

Allocation of fnnds under self-employ. 
ment scheme to Rajasthan (XVI-
11.4.86),271.72. 

Allocation Under Self.Employment 
Scheme (XVI-15.4.86), 259. 

Applications for assistance under Self· 
Employment Scbeme forwarded by 
District Industry Centre, Santhal 
Partana, (Bihar) (XV-21.3.86}, 
296-97. 

Encouraging Self·employment to edu· 
cated Unemployed hy Private Sector 
(XVII-6.S.86), 68·69. 

Implementation of Self-employment 
Schemes in Orissa (XIV-17.3.86), 
96-97. 

Loans advanced by banlts under lelf. 
employment scbeme (XIV-7.l.86), 
223. 

Modification in self Employment 
Scheme (X Vn-2.5.86). 74-75. 



QUllta or candidates for proYidiol loan 
under Self Employment Guarantee 
Programme (XV 1-25.4.86). 306-
307. 

Report ot Commitlee to evaluate self 
~mploymenl scheme (>'VI-IS.4.g6). 
9-12. 

Self Employment Sc:heme fot educated 
unemployed (XV-4.4.36), 127. 

Selr..employment scheme for Educated 
Unemployed (XIV-14.3.86), 78-
SO. 

SEMINAR(S) : 
CanCellation or .Semlnar OD Nuclear 

Safety (Xm':"5.3.86). 135-36. 

lodia's TecbnoloBY Import Policy 
(XV-·25.3.86),223.24. 

Meetinp/seminars for ·promoting peace 
(XVI--16A-S6) 65. 

Recommeudalions of Seminar on 
Multiplicity of Authority (XVIl-
30.4,1'6). 225. 

Seminar in Switzedand' regardial 
companie,' dividend repatriation 
lXIll--4.3.86),474-75. 

Sem;nar 00 'Asian Authors aad Copy. 
right Law' (XIIl- 6.3.86). 97·98. 

Semioar on Crop . Production Techni-
ques and Fertrlizers Management in 
Rainfed Agriculture in South Asia 
(XIIl-4 3.86),271-72. 

Seminar on dcvc:topinl! countries and 
Nuclear luues (XIV-12.3.86), 94, 

Seminar on "Problems and concerna 
of womeD" (XIV--J3.3.86), US. 

SEMI.GOVERNMENT EMPLOYEES: 

Persooal Hearing to ~mployeel of 
Semi.Goveroruent BodiesoG imposi. 
tion of Major Penalties (XVI-
16.4.86). 143·45. 

SEN COMMITTEE: 
Implemeotatlon of rceommeildatioo of 

Sen Committee (XIIJ-4.3;86). 

SDlCULTl1R.E : 
Need to all~aie' adequat. fund_ by 

Central Silk Bwd for l.:aprov~Dt 
«Setil;U\lure in Anant.,&u:, . district 
of ADdhra Pradesb.(UJliler Rul. 
377) (XIV-19.3.86), :188·89. 

SBX DETERMINATION: 

Devices for detection of ~ of foctu. 
(XV-27.3.86), 98..99, 

SEX EDUCATION! 

Sex Education hI Delhi Schools (XV-
3.4.86), 127·28. 

.SEXOLOGY CONGRESS: 

Seventh Wodd COOlresa or SexoJosy 
in Delhi (XIV-13.3.86). 111. 

SHAHADRA: 
Shifting of SUbzlmaodis from Shahadra 

(XVll-5.5.86), 74-75. 

SHAHJAHANPUR : 

Need to expedite the .elthta up or 
Fen,lIzer factories in J,ydiabpur, 
Shabjahanpur, Aonla and Badauo 
(Undtr Rule 317) (XV-l.4.86), 
310-11. 

SHALIMAR BAGH: 

Fire at Shalimar Bagb (XVI-23.4.S6) 
136-37. 

SltARE(S) : 
Allo!tuent of Shares by Tata Burrolllba 

Limited (XVIl-2.S.86), 83·84. 

SHARJAT; 

Representatioa of M,"J~ Womeo ou 
ludadequacieli of Sharial··· (XV:"" 
8.4.86), 107·108. 

SHARIAT COUltT(S): 

Settiol up of Sbartat Courta (XV-
1.4:86). 202-203. 

SHILLONO: 

Harassme~1I . of Officers . of . Customs 
and CentraJ~c:ise. Pepai1meot of 
SIilUoq Collcctoratef"'VI-ll.4.86) 
45·46. 

Sttlh by labourer. In J.e.A.It. rorm 
ShllloD' (lUll - 4.3.86),'263-64. 
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SHIPeS) : 

Acquisitfon of Ships (XIV-20.3.86), 
159-60. 

Awardin, oOob. for repairs of vessels 
to various firm, by IWT, Patna 
(XIV-20.3.S6),61-(i2. 

CompOnaatJon to families of crew dis-
appeared with miaalll!r ships (XVI-
24.4.86), 111·14. 

Collaboration offer or Norway in tbo 
Field of Sblp buildiDg (XV-27.3.S6) 
62-6. 

Cruises of Research Vessoll (XVI-
16.4.86), 225-26. 

Disappearance of Indian Ships (XJII-
6.3.86), 49·50. 

Ellpanslon of INS Dronacbarya (XIV 
12.3.86), 93. 

Firing on Indian trawlen by Coast 
Guards (XVI-9.4.86), 1I7-IIS. 

New priclna formula for Indian built 
sbips (XIV-13.3.86). 264. 

Ship breakina units (XVI-21.4.86), 
124-26. 

Sblp Breaking Unit at AzhikkaI in 
Cannanore (XV-24.3.86), 56. 

Ship repairing complell at Haldia (XV 
-3.4.86), 152-53; 
(XV-IOA.86), 3.7. 

DEBATES 

Need to increase tbe number of ships 
for Haj Pilgrims and provide subsidy 
10 the pilarime travellin, by air 
(Under Rulo 377) (XV-25.3.86), 
299-300. 

SHIPPING: 
Decline in Cargo Handling at Calcutta 

PorI (XIII-27.2.86). 89. 

Decline in Indian Shipping (XIV-
20.3.86). 126-27. 

Decline in Operational StrODJlh and 
Tonn .. e of Indian Merchant 
Shipping Flrot (XIV-20.3.8~, 81. 

Diversion of CaIJo to Beypore:Calicut 
Ports (XIlI-l1.2.S6), 59. 

Higb cost of loading and containor 
handlin, char,es affecting trade 
(XIV-13.3.86). 30-33. 

ModernisatioD and Replacement of 
Cargo handling equipment. (XUI-
27.2.86). 52-53. 

Modernil8tion of Services of Major 
Liner Operatore (XIV-20.3.86), 
48-49. 

New Policy on Shippinil (XIII-
27.2.86), 211. 

Planning group for formulating a 
perspective plan for Shipping (XIV-
13.3.86). 23-28. 

Scheme for providing effective coastal 
ahlppina and inland waterwaya 
system (XIV -13.3.86), 257-60 

Shipping Development Fund Committee 
(XIV-20.3.86), 38. 

DEBATES 
Need to take measures 10 protect the 

shipping Industry (Under Rule 377) 
(XVI-15.4.86), 301-02. 

SHIPPING COMPANY(lES) : 

Assistance to Shipping Lines Opera-
ting on West Coast of India-U.K. 
and Continent Route (XIV-
20.3.86). 96-97. 

Lossel incurred by Shipping Compa-
nies (XV-3.4.86), 181-82. 

Unviable Sbippina Companies (XVI-
10.4.86). 214. 

SHIPPING CORPORATION OF INDIA: 

AbsorptIon of Trained Marine Officers 
(XIII-27.2.86), 228-29. 

Book debts of Sbippin, Corporation 
of India (XV-3A.86), 114-15. 

Container Vessels acquired by Shippina 
Corporation of India (XVI-IO·4.86) 
47-48. 

Penalties on Shipping Corporation or 
India for Short Landed Cargo (XVI 
-10.4.86). 130-32. 

Propoeai for Meraer of MoguJ Une 
Limited with Sblpplng Corporatioa 
or India (XlV-20.3.86), 91-92. 



Iteaularisatkm of ad.hoc employees of 
Shippi. CorporatiOD or: Iodla 
(XVI-17.4.86), 84-85. 

Ships 00 chartNiag arralJlO8lODU with 
Shipplq CorporatiOD of IDdia 
(XVI-IOA.86). 147-50. 

SUpply of coolalMr veseel, to sllippiq 
Corporatioo of Indle (XVI-
17.4.86). 127·18. 

SHIPPING DEVELOPMt!NT FUND 
COMMITrEE: 

CSoIiIta do ... of Sblppial DIIveIopmllDt 
Fad Committee (XVI-17.4.86), 
78. 

Lou b, ShippiD, DevelepmtlDt PaDd 
Commfttft to SII;ppiaa Companies 
(XVI-IO.4.86). 156-58. 

LouIto fiibiQja COIIIplQiea QJ Ship· 
piDg DevcloptDeDt Fund Committee 
(XVI-17.4.86). 1·5. 

OUlStaodiog duet of filhloa compaoies 
to SDFC (XVI-24.4.86),J9.,.,6. 

Withdrawal of SDFC 'rom Trawler 
Finaoce (XVI-11.4.86). 120-21. 

SHIPPING l:-'DUsTRY : 

Dutch help io the field of Nlvlaattoo 
,Xut-6.3.861, ]52·53. 

lodo-Mauritiul joiDl sblppm, venture 
(XJll-·6.3.86).11·72. 

SHIPPING SERVlCE(S): 

Daily ShippiDa Selvice for later-Islaod 
Passeogers of AodamaD a04 Nicobar 
IslaDds (XlV-20.3.86), 137.38. 

PaslCoger SbippjDJ Service betweea 
Cocbitl aDd Gutf Couatriel (XIV-
13.3.86). tH. 

SblppiD, SCfvice betweeo loell. Iud 
Maldives (XVI-10.4.86), 268. 

filJPYARDS : 

Crma ID lodiaD Sbipyarda (XVI-
17.4.86). 79·81. 

Prebleal of aec:UriD, work in Cocbin 
Sbipyard(XUI- ~7 .2.86). 45-46. 

Sun,y 01 S~II and M~am Ship-
)'Arcl. (XV1-.lU.S6j, 41·4l. 

SHIVAJI COMMERCIAL CENQ-I!: 

Coaancd08 wert of sw. .... Co4nmer. 
clal Contre iD Welt Dellli (XVII-
28.4.86).65. 

SBJVAI,nC paOlJiCT: 

Demand for early clearaDce Ind COOl' 
tnaaiOD of SWAN CblDDoUsatloa 
and tbe S1tjvaUt Project in Himacbal 
Pradesh (U"der Rille 317) (XlV-
JO.3.86,. 341. 

SHOE(S) : 

sale of Faka Sboll by Ball lodia 
Ltd. (XlV-7.3.8fi), 143-44. 

SHORTHAND: 

lIHfiaollOUl Braille IlIenhaod M.cbiae 
for tbe ha04icapped (XV-2.4.86), 
157. 

SHORTHAND CODE: 

Rindi Sborthaad Code for tlao BIiDd 
(XV-2.4.86). 101.08. 

SHORTHAND-TYPING: 

Employees tralnod iD Hindi .bortblnd· 
.ypial (XV-2.4.86), 163-64. 

SHORT STAY HOMBS : 

~ of DCW abort ltay boU181 
"'VJI- 7.5.86),218-29. 

SHRIaAM POOD ANIl) FERTILIZERS: 

PUDCtlODiq of Sbriram Food and 
FertiliaN fDdllltrle. (XIV-lO.3.B6) 
288. 

RebabltatlOG Ind COlllpe .... tioD paid 
tu tile Emplo) ... of Sbrtram Food 
aDd Fertilizera Unite (XIV-JO.3.86) 
316-17. 

SUpreme Court verdict oa Slirfram 
PCHMI aQd Pertillzer bduatrle. 
(XVII-6.S.86), 62-

SJaC. MINES: 
Sick IroD 0,. MIOII (XV-31.3.86l, 

20-23. 

lICK UNITS: 

Aasiatanc. to stet UDits (XV-4 4.86), 
4'-46. 



Closuro of bl.b dcuity polyetbylene 
fatlriCi and lic:k VDila (XV-8.4.86), 
• '9. 

Criteria for doaermlnilll lickhlS in 
lnduatry (XV-21.3.8fi), J70-7l. 

HancliDl over of noo-profltable 
In4l1slrht! Uni" to Private Sector 
(XV-2S.3.86),269. 

IdcaUfiQadon ot lick units in Small 
&aie Seoror (XV-2S 3.80).149·SO. 

Indullrial aiek un'ls in the couatry 
(X V-25 3.86), 178-,9. 

Mo4ernisation of sick Industrial Units 
of Wost Senpl (XlIl-4.3.8b), 339· 
41. 

Modornisation of sick mills for export 
production (XIlI-21.2 86).55·56. 

New Tn/ile Policy and package deal 
for Dursing sick mills (Xlll-
21.:2.86). 22-26. 

PertDi8sion 10 HinduSlan lever to 
acquire a 5i;:k detergent aDit (XV-
25.3.86). 91·92. 

Recommeodatiom of Tiwari Comml· 
Uce on sick indultries (XV-
4.4.86). 307.08. 

Rebabili/ation of Sick Industrial Units 
in Oujarat and Mabarasbt.ra (XV-
4.4.86). ]23. 

Revhal of si.;k It,,'ultrial Unit. In 
Kerala (XV-25.3.86). 267-68. 

Reviyal of Sick iodustriea in Bibar 
(XVII-29.4.86). SO. 

Revival of Sick Units by Financial 
Institutions (XV~4.4.86). 142 .... 3. 

Revival or Sick Units in Oriasa(XIV-
]8.3.86), 111. 

RevolviDIl funci for revival of closed 
and sick industries (XIIl-4.3.86), 
385·386. 

Sick Detergent Units (XV-15.3.S6), 
lS7. 

Sick industrial units in public aDd 
printeseccor (XV-21.3.86), 106-07. 

Sick Mills UDder Natloanl 'l'extiles 
Corporation (XVIl-:z.S.86). 176-77. 

Sict Small Sca'e Units (XUI-4.3.S6), 
527·28 • 

Sick textile mills (XHI-21 2.86),93.94. 

Siok Tellule Mills (XlII-21.2.86), 253. 

Stepa 10 revive medium and lHIJall 
sick industries in Bibar (XIlI-
4,3.86), 462·63. 

Take-over of Sick Sugar Mm. ·(XVI-
15 4.S6), 12-19. 

Takinaover ot sick units by NOD1"esi-
dent IndilUls (XVI-1S.4.S6). 249·50. 

Sick units in Cmeot Iodustty (XV-
8.4.86), 193-9.t. 

SIDDHARATHA 
HOTEL: 

CONTINEl'.'TAL 

Fire in Siddbaralba Continental Hotel, 
New Delbi (XIII-21.2.86), 33. 

FUnct'oniog of Siddartb Hotel witbout 
Completion certificate (XV-
7.4.86). 151. 

SIKKIM: 

Activity of Bbaral Electronics Limited 
in Sikkim (XVII-7.5.86), 257. 

AUotmentof newsprint to Sf kim 
(XVI-21A.86), 188. 

Alaistanco 10 small ao4 mal'ginal 
farmers in Sikkim {XVII-28.4.86}, 
265·66. 

Association of Sikkim with Regional 
Research Laboratory, Jorhat(XVI-
23.4.86), 149.51. 

A¥erttol Natural Calamities in Sikkim 
(XV-24.3.86), 44. 

Central warehouses in Siklrim (XIV-
14.3.86), 15S. 

Central Scbools in Sikkim (XIV-
13.3.86), 201. 

Communication System in Sikkim 
(XIV-18.3.86). 34-35. 

Development of Sikkim (XVII-
'1. S 86), S5.86-

Punctioning of NationaJi.ed banks 
iD Siklum (XV-2J.3.86), 17·lO. 



Graut of citizenship to Statel .. 
persons of SlUim lXVlI-1.5.86), 
99. 

Help to States for setting up Central 
Libraries (XIV--20.3.86), 89-90. 

High Incidence of T.B. in Siklcim 
(XIV -20.3.86), 146-47. 

Inclusioo of Sikkim in special rice 
production proal.mme (XVII-
28 .4.86). 264·65. 

Khadl and VilIa,e Industries In 
SH.:lclm (XVIl-6.5.86). 243-44. 

Linlcinl of Ganatok witb district 
Headquarters 10 Sikklm by 
Microwavc (XVlI-6.S.86), 243. 

Opcnml of Technical InstitutCi 10 
Silckim (XVI-IO.4.8('), 37·38. 

Para·military recruitment centres for 
Sikkim (XVll-7.5.86), 231·J2. 

Potential for development of HikiDa 
In Sikkim (XIII-28.2.86), 95. 

Power tbrouah Micro-Hydel Projects 
to Sikklm (XlII-lS.2.86), 127. 

Production of Cardamom in Sikklm 
(XV-21.3.16). 199-200. 

PrOJI'CSS of Rangit Hydel Project 10 
Slkkim (XIV-ll.3.86). 104. 

Proposal for Slanm, Advcmure 
Tourism in Sikklm (XV-21.3.86), 
206-07. 

Publication of Book OD Cultural 
Ufc of Sikkim (XV-24.3.B6),294-
95 •. 

PUUing Sikkim on Air Map (XUI-
27.2.86), 128. 

Radio-active Minerals and Heavy 
Water In Sikkim (XIV-12.3.86). 
62-63. 

Ranlit Hydro-electric project In Sikkim 
(XV-8.4.86), 139-40. 

llecroilment centres at Sikkfm (XVI- JI 

Rc~~:16:r 6O-:~lri~On Imposed on 
ForellD Tourists in Sikkim (XIV-
14.4.86), 273. • 

Reqaest for realilDmCat of certala 
portiOD of NatlooaJ No. 31A ie 
Sikkim (XVII-30.4.86). 137-38. 

SettiDI up of Industries in Sltkim 
(XIV-18.86). 210-12. 

Settlna up or Mushroom IadUltry ill 
Sikkim (XVII-2B.4.86J 129. 

Streamlining of production and pur-
chase system of Cardamom in 
Sikkim (XVI-lS 4.86), 168·70. 

Trainioa to farmen by Krlthi Vlayan 
Kcndra, Sikkim (XVI-21.4.86). 
265. 

UNICEF Aid to Slkldm for Servicel 
to Cblldren (XVI-24.4.86). 83-84. 

Youtb Hostel. in Sikkim (XV-
27.3.86), 204. 

DEBATES 
Need for ellpaolion of iDlURoce 

semce In lbe -"'&ale of Sikkim 
(Under RlIle 377) (XVI-2;'.4.86), 
3J6..37. 

Need to construct aD airstrip at 
0aaatok, Sikkim (Uader Rule m. 
(XV -21.3.86), 340. 

SIICH EXTREMISTS : 

BritiM support to Sikb extremists 
(XJV-12.3.86) 155·56. 

SIKH MILITANTS: 

Asylum Souaht by Sikh Milltantl In 
Britain (XlV-19.3.B6), 119..20. 

SILICON: 

Dam.,. to Workers by Silicosis iD 
Open Quarries (XIIl-4.3.86). 129-
30. 

Forei,n exchange ror aiUcon tecbDo. 
IOIY (XVH-7.S.86), 74-15. 

IndlaeDoua process for SiUcoa Pro-
duction (XI1I-26.2.86), 177·78. 

Gal for ,IIiooD Industry (XIJI-
5.3.16), 01)·44. 

Indeplioul production of Monocry-
atallia. Silicon (XVI-9.4.86), 176-
77. 
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Neaotiation with U.S.A over Hypcr 
Pure Poy Silicon (XIlI-26.2.86), 
114-15. 

Requirement and production of Silicon 
(XVlI-7.5.86), 184-85. 

Silicon Monocrystal. and Watcrs 
(XIV-12.3.86), 69. 

Silicon TecbnoJoay (XIlI-s.3.86), 
30-31. 

SlLlCON MINE WORKER(S) : 

Health bazards faced by Silicon mine 
~. workers (XVI-21.4.86), 123·24. 

SILICON PROIECT(S) : 

Clearance of Silicon projects (XVII-
7.S.86). 193-95. 

Colt and prOduction capacity of 
Mettur Silicon Project (XVII-
7.5.86), 195.96. 

SILK. : 

Decline In produ~'tion of Silk (XV-
4.4.86). 77-78. 

Enc:ouraaement to production of 
Mulbelly-Based Silk ill Uttar 
Pradesh (XVII-2.S.86), 113·14. 

Formation of Export Promotion 
Council for Natural Silk (XVI-
11.4.86), 301·02. 

Inter-State Tusser Silk Project (XVI-
25.4.86),273-14. 

Production of Silk (XV-4.4-86), 
116-18. 

Proposal to establish Raw silk Banks 
(XVI-2S.4.86). 109. 

SILX PRODUCT(S): 
Export of silk Products (XVI-

11.4.86), 2S7-58. 

SILK. WORM: 
Production of Silk From Silk Worm. 

Reared OD OAK. Trees (XVII-
2.5.86), 237·38. 

SlLK.WORM TRESS: 

Malnteoaoce of Silkworm 'frees 
(XVII-2.S.86),l0700i. 

SILK YARN: 

Bao on Imporl of Silk Yarn (XVI-
25.4.86), 295. 

SILVER JEWELLERY: 

Export of Silver Filigree of Cuttack 
\Orissa) (XVI-2S.4.86), 212. 

SINDHUDURG : 

Industrial development of Sindhudur8 
and Ralnagjri Districts (XIII-
25.2 86), 250-52. 

SlIIiea sand deposits in Sindhudurg 
District (XIV-I7.3 86), 100. 

SINGAPORE: 

Inflow of colour T.V. Sets and VCRs 
from Hongkong and Singapure 
(XV'-21.2.86), 215·16. 

SINGARENI COLLIERY(IES) : 

losses incurred by SiDpreni Collieries 
(XV-25.3.86). 151-158. 

Payment of Bills of Singareni Collie-
ries Company Ltd., for Supply or 
Coal to RamaguDdam Power 
Slation (XVI-15.4.86), 81-88. 

Performance of Sinsareni Collieries 
Company Ltd. (XV-2S.3.86). 
53. 

Production of coal by Sinaaccni 
Collieries Ltd. (XIV-ll.3.86), 147· 
48. 

DEBATES 

Accident in Singareni Collieries (CA) 
(XV-3.4.86). 245·56. 

SINGHAL SUPER PHOSPHATE MIS. : 

Need 10 aUow MIs Singhal Super 
Pbosphate to set up a Unit ill 
Kanpur Shah Salem pur village of 
Faizabad district of U.P. (Under 
Rule 377) (XVI-23.4.86), 226. 

SINGUR PROJECT: 

Financial Assistance to Andbra 
Pradesh for Sinlur Project (XV-
31.3.86), 333. 



SISTER ALPRONSA : 

To1ecaIof tum ~ lifter AIPHn .. 
(XVI-21.4.86), 189. 

SAIMMUD MILK POWDBR : 

creation d pool for COoperative 
Seoh)r to SIIPply S,M.P. (XV-
24.3.86), 271. 

Pooled buffer .. ock of SMP (XVI-
lI.4.86),277-1'. 

SlCYSCRAPPER(S) : 

Bisb-rilO BaiidiDls (XVII-28.4.86), 
209-10. 

SLAVE(S) ; 

News Item captioned "alleaed expprt 
of kIds as slav .. " (Xln-S.3.16), 
188. 

SLUMS: 

Report OD Juveniles In Slams (XlIl-
26.2.86), 88. 

Settio. up of Houmn. and Slum 
ImprOI'CmlDt Boredl (XlII-
4.3.16), 46. 

SLUM CLEARANCE: 

Demand for RI. 100 crore arant to 
Mabaraslitra Oovemmeot for 
catTyiDa out boutiogJthltn clearance 
ICbem .. in Bombay (UDder Rule 
371) (XIV -10.3.86), 340. 

SUJRRY PIPELINES: 
Scbemes lor transportation of coal by 

Slurry Pipclla.. (XV-1.4.86), 
53-54, 

SMALL SCALE INDUSTIlY(IES) : 
Allocation of Fundi to Small ScaJc 

Industry for Production of Syotbe-
ti4: Fibres (XVlI-29.4.86), 5a.54. 

Coal quota for Sman Seale Induattie. 
iD PUDjab (XVlI-6.S.86). 61-62. 

Crisis 10 SalaH Salt MalHlhlcturinl 
Uoits (XV-lS.3.86), 44-4(;. 

De-reserviDa of ilems reaerved lor 
Sman Sector (XIJI-2S.2.86). 
~7-40. 

J)ecl.ralion of C.tc8«ifY ·A' 'Ho 
IDdastry' DlttrlcCa aad npl'1y of 
raw malerlal. .mall j'-'utrica 
(XVII-29.4.S6), 279-84. 

Dereservadoo of ladflltrial Products 
for tbe Small SeIIle Sector (XHl-
2S.2.86), 195. 

Earabliihmentl of Financial InlLitulion 
for Small Scale Sector (XVI-
25 4.86), 275. 

Expenditure on developmeDt of Sman 
aDd Cottqe UUlu5tr.CS in Rural 
Ar ... dwina Sixtb Plm (XV- • 
8.4.86), 192-93. 

Plnneinll of workins capital Deeds or 
Small Scale Indus(tial Uotrs by 
Commercial Banks (Xln-21.2.86), 
160-61. 

Plleal policies obstructiD. Irowlb of 
small scale ualt. (XIII-25.2.S6), 
45. 

Items reserved for .mall .cale encroa· 
cbed upon by beavy fodustriea 
(XIV-18.3.S6), 200. 

Identification of sick uullS iJI Sma II 
Scale Sector (XV-25.3.S6), 149.50, 

Proposal to reserve loap, tootbpaste 
etc. lor SlDan Scale IDClUdriea 
1iector (XV-25.l.86), 237-39. 

Proposal 10 eet up lIDaU scale indus-
tn. Authority (XIU-4.3.8Ci), 
538. 

Prolest of Small Seale Units &l8iosl 
Excise Duty Policy (XV -4.4.86), 
205-06. 

Publishina procedurea reaardlaaa Small 
Scale Industries aDd MODVAT 
(XVI-2S.4 86), 246. 

Purchase of Seleble UllOa by Con-
Iumers CooperllfJve Storca from 
Small Scale lndustrica (XV-
25.3.86), 09.70. 

&ale of lotetcat chareed by Plaaacial 
IUBtilution from Small 8aa1e InduI-
tri .. (XV-21.l.t6), 2OJ-02. 

Realisation of Rn.lIu. from Small 
Scale Industries (XVI-2S 4.16) 1& . , 
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Realisation of taxes frOIa Small Indus-
tries in Uttar Pradcab (XV-4.4.86), 
127.~. .. 

R~ort of workipi srOllP on sman 
scale indu.trial uDits (XVI1--6.5.86), 
168·71. 

Sbare of Small Scale Industrial unit in 
Impurt Licence. (X VI-2S.4. 86), 
147·56. 

Small Scale Industries in Madbya 
Pradesb (XV -1.4.86), 86. 

Small Solf-Reliem IndlU&ries in 
R~e VilJaaeJ (XIV-18.3.86), 
1 S5·56. 

DEBATES 

Ccntral Excise Duty ~oDCe.lons to 
small scale industries (St.) (XV-
31.3.86), 381-82. 

Demand for reconsideration of decision 
r~l!ardin& ~xcmption limit for unall· 
sca'e Industries (UnCer Rule 377) 
(XV-3.4 86), 267. 

Need to set up small and medium 
scale iooUMries in ICQlar diat~ of 
Karnataka (Under Rule 377) (XV-
24.3.86), 353. 

SMALL SCALE SERVICE INS. 
TlTUIE(S) : 

Closing of Small Industries Service 
InstilutCli in Soutbern region (XVI-
15.4.86), 102. 

Opening of branabee ot Small Indua. I 

tries Service Institute i8 Himacbal 
Pradesh (XIV-ll.3.86), 52. 

SMOG: 

Proposal to study ,mOl in tbe capital 
(XIV -12.3.86), 124-25. 

SMOKE: 

Emission of Gas/Smoke, effluents by 
Khetri Copper Projectl (XVI-
21.4.86), 23-27. 

SMOKELESS CHULLAHS: 

Installation of smokelee, Chunabs ip 
Villages (XIV -';'11. 3.E 6), 179. 

SlrlOKING : 

Smoklna in BU~8 and Traina fXV-
31.3.86). 42-43. 

SMUGGLED GOODS: 

Seizure of smuuled aQCldJ at DeIhl 
Air port (XIV-14.3.U), 273-74. 

SMUGGLER(S} : 

Raids on premiaes of dru,&Mddlara 
and ~mulIg:cr. (x1U-21.2.86), 
109-10. 

SMUOGLlNG: 

Activities of smugglers in and around 
Delhi (XVI-2304.Sfi), 37.38. 

Contraband Smuggllnl througb Cattle 
hom Pak.istbap to Pu~illb (XV-
4-4.86), 120-21. 

Increase in Coastal SmuJlllolI (XVII-
2.S.86), 111. 

Increase in Smuggliog across Ladakh 
reaion in J. JI;: (XIU-2B.2 86), 
77·78. 

Increase in Smuuling at Trivandrum 
AirPort (XIlI-2B.2.86), 77. . 

Increase in .muaa1ing from aero. 
border ill PIQUab an4 Rajasthan 
(XllI...,..28.2.86), 147-411. 

Iocrease In smugaling of narcotics 
(X1I1-28.2,86), 1.38. 

Measures to Prevent Smuggling in 
Gold (XIV-7.3.86), 37·38. 

Persons arrr.sted fOl unuggling actio 
vities (XIV-7.3.86), 171.72. 

Rise in infiltration and SDIUU lina 
(XU1-S.3.86},14.:;.46. 

Seizure of Smuggled Goods (XVH-
2.5.86), 125·28. 

Seizure of smUlllled g09ds in border 
areas of Punjab and In Bombay 
(XVI-214.86). 103-0'. 

Smuggling activity in Sonamura 
(Tripura) (XIV-1.3,i6), 77.78. 

Smuuliaa . from ACI'ou Pakistan 
Border (KVl..-ll.4.1S6), 38.39. 
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SmlJlglioa in Bibar (XVI-t1.4.86), 
31·32. 

Smualina In Foodgralns (XIII-
21.2.86), 227·28. 

Smuagling in Gujaral (XIlI-28.2.86), 
192.93. 

SmDggJinll of Druas (XVI-l 1.4.86), 
133·34. 

Smuulill8 of drup from acroas Indo· 
Pak Border (XlV-14.3.86), 
108-09. 

Smll8lllinll of Gold(XIlI~21.2.S6), 
23~·33 ; 
(XIV-7.3.86), 126-27 ; 
(XV-4.4.S6), 39-41. 

SmulIJina of Ilold from Dubai, Honl 
Konl and Singapore (XIIl-
28 .2.86), 95·96. 

Smullli .. of loads acrolll Indo-Nepal 
Border (XVI-1I.4.86). 187-88. 

Smualinll of goods from Nepal (XIV-
14.3 86). 18-21. 

Smlll8Jiog of Narc:otics in OI.lculta 
and ports 01 Nortb Beu,., (XI V-
14.3.86), 262. 

Smualinl of Suprcane from Bibar to 
Nepal border (XIV-14.3.86), 
100' 

Smuglling of Synthetic Textiles (XIV-
7.3.86), 87-88. . 

Smualinll of Video Cas.&Cfte Recorders 
(XIV -J 4.3.86), 77-78. 

SmuQIIDg on Coastal areal (XVI-
25.4.86), 209-.10. 

Tax evasiou and smuuling tbroulb 
Parcels (XIIl-lS.2.86), 247-48. 

SNAKE(S) : 

Illegal killiDe ofsnakrs (XVI-23.4.86) 
102-03. • 

Researcb on effects and antibiotea lor 
snake bite (XVI-24.4.86), 230-31. 

SNAKE SXIN(S) : 

lkizure of iIIe .. 1 ehipmen'a of luate: 
aldOl (XVI-25.4.86), 237. 

SNOWFALL : 

Nftd to grant relief to the Yietimt 01 
beavy Inowfall In Jamma and 
Xashmlr State (Under Rult 377) 
27.2.86),277·78. 

SOAP(S) : 

Allocatiou of Tallow ud Other 
Non-Edible! 011 lor MauufamIN or 
Soap (XVII-2.'s.S6), 67.Q. 

SOCIAL FORESTRY: 

DecllDe in production or Tobaoco ancJ • 
.wltch over to Social Forestry 
(XV-24.3.86), 328·29. 

Plantation PJ'OIlamme under CoDlnll, 
apoDlorCid scheme (XVll-7.'s.I6). 
223-24. 

Proare!ss in Social For.r, (XVII-
30.486), 115-28. 

Social forestry procramme ID Orlaa 
(XVl1-7.S.S6), 75-76. 

Swodisb Assistance for Social FOI'CIItry 
Projects (XVIl-7.S.86), S4-5S. 

SOCIAL INSURANCE SCHEMB : 

Plan lor Social luauraoce Scbcme ror 
poor (XlII-S.3.86). 170-72. ' 

SOCIAL OROANISATION(S} : 

MiSDte of funds b, locial OfI&ol .. t1oaa 
(XV-2.4.86). 167-68. 

SOCIAL SCIENCES: 

Social workClfl and achoolaof loclal ( 
sciences (XVII-7.S.86), J75-76. 

SOCIAL SECURITY : 

Personal Accident Social SClCUrity 
Scheme (XtV-14.4.S6), 97-98. 

SOCIA.L SERVICE: 
CompullOry National Social Servko 

for youtba (XVI-24.4.S6), 241. 
SOCIAL WELFARE: 

Ulilitation of funda lor SOCial Welfare .. 
Sebemci (XV-l.4.i6). 74-7'-

SOCIAL WELFARE BOARD, CENTRAL: 
AudttJn, of Accounts of CeatraJ SoaIal 

Welfare Board (XV1-JO.4 "" 
87. '-I' 
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SATELLITE LAUNCHING STATION(S): 

Satellite Launchinll slalioos al Kerala 
(XIII-S.3.S6), Jl8. 

SATELLITE LINK STATION(S) : 

Micro-Wave Satelllto Liok Station at 
Karimganj, Assam (XIV-IS.3.S6). 
114. 

SATNA-REWA RAIL LINE: 

Survey and construction of Satoa-
Rowa aod Govlndgarb-Bagwar 
Railway Lioe (XVI-17.4.86), 137. 

SAUDI ARABIA: 

IOVCltment opportunitios to Indian 
cxpalrlatCi in Saudi Arabia (XV-
21.3.S6).44. 

Mooting of Indo-Saudi Joiot Com-
mission at Riyadh (XIII-28.2.S6), 
lSI. 

Prob lema of Indian workers in Saudi 
Arabia (XIV-17.3.S6), 149. 

Return of Indiao's from Saudi Arabia 
(XV-24.3.S!;),217. 

SAURASHTRA: 

Cloaln. down of Goodal Railway 
Worksbop in Saurasbtra Region 
(Westero Railway) (XVI-17.4.86), 
193·95. 

Failure of groundout crop in Saura-
sblra (XVI-21.4.86). 10. 

Out turn Work done at Gondal Work-
ship in Saurashtra Region (XVI-
17.4.86), 197.200. 

SAVINGS: 

Increase in Price aod Savings durinS 
6th Five Year Plan (XIV-14.3.86), 
105.6. 

Fall in savinlls and inveslment (XIV-
7.3.86), 236.38. 

Mobiliaalion of SavinlS by Bank 
Officers (XVI-2.S.86), 284. 

Rate of savings (XIV-12·H6). 71.72. 

Reduction in interett rate on Deposits 
of 2 years and above (XlV-
14.3.86). 194-9$. 

SAVING SCHEME(S): 

Withdrawl of 'Cbhoti Bachat Scheme' 
by Punjab and Sind Bank (XIIl-
21.2.86), 122. 

SA VOOR COMMISSION: 

Savoor Commission Roport on Extra 
Department Employoos (XIV-
1l.3.S6), 219. 

SCANDINAVIAN COUNTRIES: 

Rolation with Scandinavian 
(XIV -12.3.86), 57.58. 

SCAVENGERS; 

Countries 

Carrying of night loil on head (XVII-
7.S.86),229-30. . 

SCA VENGING : 

Carrying night soil on head (XIII-
5.3.86), 125·26. 

SCHEDULED AREA(S)-: 

Administration of Scheduled Areas 
(XVII-7S.86), 250. 

SCHEDULED CASTES AND SCHE-
DULED TRIBE : 

Alleged barassmeot of SC/ST Employ. 
ees of Najibabad Ail' Station 
(XVII-5.S.86), 56.57. 

Allotment of LPG agencies aDd petrol 
pumps to SC/ST (XV-8.4.86), 
152-53. 

Allotment of Land to Scbeduled Cast. 
in Karolbagb, New Delhi (XVn-
5.587), 257-58. 

Allotment of Quarters 10 SC/ST emp-
loyees of Indian Airlines (XV-
3.4.86), 141-42. 

Allotment of Shoduled Castc/Trlbe 
lAS Officers to Home State Cadres 
(XVII-7.S.86),2O().Ol. 

Allotment of Surplus Land to SCs and 
ST. (XVII-28.4.86). 239-40. 

Appointment and promotion of SC4/ 
STs in Heavy Enginuring Corpor. 
atlon';Ranchi (XVI-1S.4.86).59-61. 
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Appointment of S_C./S.T. pel'lODl in 
Dhauli~np Project. PitlN)raprh, 
Uttar Pradesb (XV-8.4.86), 19()..91. 

AUilitauce to Maharl8btra fer Welfare 
of SCt/STs (XVI-9.4.86), SS. 

Aaaitanco to SCs under' NREP and 
IRDP (XV-'24.3 86), 213·IS. 

Atrocities on SCs/STs (XVI-16.4.86), 
S4-88. 

Atrocities on Scheduled Ca5tesfScbe-
duled Tribes {XVn-7.S.86}, 244-46. 

Benami Running or Petrol Pumps 
aHotted to SCfST (XV-l.4.~ 

257-60. 

Clolure or Tribal National Volunteer. 
Training Camp (Xlll-S.3.86), 
136-37, 

Construction of' Hostel, for SC/ST 
studeDts (XVI-23.4.86), 189-96. 

Demand or people of Ladakh for 
Scheduled Tribe Statlll' (XVll-
30.4.86), 199. 

Distributions of goats. Sheep etc. to 
SCS aod STs in Madbya Pradetb 
(XVU-28.4.86), 117·20. 

Droprut of Scheduled Caste children 
at Primary Schools (XV-31.3.86). 
161·63. 

Directions to State Government. to 
increase number of SC!ST lUdl" 
(XV-8.4.86), 93-94. 

En,oment of SC/ST Childres of Ele. 
mentary and Primary Level (XVI-
10.4.86), 283·84. 

Fillill8 UJ! of vacancl.. ReHrvod for 
SCfST in ludJao Airlines (XV-
~ .4.86), 173-74. 

Grant to States ,for ConstructloD of 
Scheduled Cute Girl. . Hostel 
(XVI-9.4.86), 205. 

Gtanla 10Stlltel,for Premotin,Welfare 
of Scheduled·Tribes (XVU-2.H6), 
131-34. 

Ho,..ls f9r SCa/STs (XVI-9,4.86). 
207. 

Ioc1U1Ion·or certaftl' ca.tetl·ie ttae' 'List 
of SCs/ST. (XVII-7.S.86), 109-11. 

Includon or ccrtalD communities in 
tbe Lilt of Scbedultcl-Tribu (XVI-
16.4.86). 174-7S. 

Inch.on of Dhobi Community . ia tbo 
Ust of Scbeduled Castes (XIII-
26.2 86). 198-99. 

Inclu.ion of fi,hermen of Tamil Nadu 10 
the List of SCI/ST. (XV-2.4.86). 
50-51. 

Inclusion of Kudumbi Community ill 
SCfST Lilt (XVI-16.4.i6). 20i.0I. 

lDOIusl_ of aajabt./CbabliaComm. 
unities iDtbe' tho Ust of Scheduled 
Castel (XV-2,4.86), 63-64. 

Inclusion of Saara ID the List of 
Scheduled, Tribes (XVI-J6.4.86). 
173-74. 

Inclusion of synonyms Nayak Comm· 
unity JU tbeList of Scbeduled 
Tribes (Xm-S.3.86) ,160-61. 

IDcluslon of "Tanli" Community iD 
the Lilt of Scheduled eUICt (XIV-
19.3.86), 9-12. 

Inclusion·" 'TAMANGS' CommuDity 
la tbe Li.1 of the Scbeduled Tribel 
(XVI ..... 16.4.86).209.11. 

Income Limit of benefit' to SCa and 
ST, (XVI-9.4.86). 3S-36. 

In·job IralOlnl! of SC/ST Employees by 
O,N.G.e. (XV-3.4.16). 271)..71. 

Judges beiongina '0 Scbeduled Caltes 
and Scheduled Tribes in Hlllh Courll 
(XIII-4.3.86),478-79. 

!.era! rigbtl of tri,,-' womocl'" over 
landed' property . (XVIl-30 4.86), 
89-90. 

MonitoriOll reprdJDI Number of SCI 
ST person. employed In DifFerent 
Prl •• toOrpnlatloat (XVlI-
6,5,86),79-80. 

Murder of SCm perSOD' (XVI-
9.4.86), 7'1.-73. 

NomiDatloD of SC .. fiST Membctt on 



. llankin& Service Recruitment Boards 
(XIV -7.3.86).172-73, 

Non-l1tillsatioDl of SCs/STs quota in 
£4ueational InsUlutlOns (XVIJ-
10.4.86). 36-37. 

Nomination of SCaad ST· members on 
tho Board orOUectoCl in Nationali-
led Banks (XIII-21.2 86). 111-12. 

Non-utijisatioD of· National permits 
reservell forScbeduled Cutes/Scho-
dOled Tribes (XV-3.4.86). 83-84, 

Number of BCjST JamjJjea beBeited 
in KUBlaka (XVII-7.5.$6),;94-95. 

Number oC SCjST falllilieabnelted in 
Orissa (XVIf-30.4.86). 187. 

Poverty Alleviation 
(XVI-9.4.86). 57. 

Pre-examination coaching contros (or 
SC/ST candidates (XVI-9.4.86), 
52-53. 

Priority to scheduled castes in allot-
ment oC L. P. O. Alenciea (XIU-
4.3.86), 552·53. 

Programmes to enable Scheduled 
Castes and Scheduled Tribes to 
cross poverty line (XVII-30A.86), 
33-39. 

Promotion of Engineers iDDepartment 
of Telecommunications (XVI-
6.5.86), 116-17. 

Protection against Extinction of Tribals 
(XVlI-JO.4.86), 44. 

Provision of VlkaaPuatika . (Family 
Card) for SCI/STs (XV-2.4.86), 
158·59. 

Recruitment in Dbaabad division and 
maintenance of SC/ST quota (XV-
3;4.86). 180. 

Rehabilitation of tribals affected by 
Swarnrekba Project (X1lI-21.2.86), 
195·96. 

Rehabilitation of tribal families atrected 
by Bodb&hat Project exVII-7.S.86), 
56. 

Relaxation in eduCltional qualifi~tion 
for Scheduled CutesfTrlbes (XVn-
30.4.86). 127-29.' 

Removal 0' Non.Tribes Crom Tribal 
belt in Assam (XVII-7.S.86), 93-94. 

RcpreaentatioD of SqST Employees in 
Super Bazar (XV-4.4.86), 181. 

Representation of SC/fi on the Board 
of Directors of O. N. G. C. 
(XIII-2S.2.86). 193·94. 

ReserValion for SCjST in minerals 
and Metals TradlngCorporatiOD 
(XV-1.486). 223. 

Ileaervations for Scheduled Cutes/ 
Scheduled Tribes in Model· Schoola 
lXVI-17.4.8>}. 105-06. 

Residental Scbools (or SC and ST sirll 
in Gojarat (XVI-9A.86}, 41. 

Review of Reservations Policy in Ad-
mission 10 Medical Colleges (XV-
27.3.86). 73·74. 

Roster .yatem for promotion in Offices 
of Te'ecommunication Deparlment 
in Andhra. Pradesh (XVII-6.5.86), 
109. 

SCIST Judges in Allahabad Biah Court 
(XVII-6.S.86). 58. 

SC/ST Members on Board of Directors 
of Public Enterprises (XV-8.4.86). 
263. 

SCjST Officers on Board of Directon 
of Air India (XIll-6.3.89), 78. 

Se/ST Sludents in Saini!> Schools 
(XIV-12.3.86),48-52. 

SC/ST workers in Bharat CoJ.:ins Coal 
. Limited and Eastern Coalfields 
Ltd (XV-8.4.86). 217·18. 

STs/SCs of Orissa benefited under 
various schemes (XV-2.4.86), 7g-So. 

Scheduled Castes/Scheduled Tribes 
below poverty lioe (XVII-7.5.86). 
63·64. 

Scheduled castes/Scheduled tribes 
raised above pov~rty line (XIV-
19.3.86), 139-40. 

Scheduled Tribe emp'oyea in IDdian 
Railways (XVI-17.4.17). 71. 

Scheme for upliftmont of SCheduled 



Castes In Madhya Pradesh (XVI-
9.4.86), 190-9t. 

Seats Reserved for SCs/SIs in Indian 
Institutes of TechnololY and Reai-
onal Engineering Colleaes (XIV-
20.3.86), 136-37. 

Selection of SCfST undldates in tbe 
Natiooal Scbool of Drama (XIV-
13.3.86), 78-79, 

Settlns up of industries in arcas inhablt-
edby Scheduled eastes,Girijans and 
Adivaseis under Public Sector 
(XIV-ll.3.86), 32 40. 

Scx:io-cconomic Development of SCII 
STa (Xm-26.2.86), 115-16. 

Steps to check operation of Fake 
SC/ST Certi6cates (XVI-9.4.86), 
139-40. 

Ttansfer of Class I V SC/ST Employees 
of IA (XV-3.4.h6), 98-99. 

Tribal exploitative market .ystem 
(XVII-30.486), 77-78. 

UGC Scheme to ASlisl Collcses 
CateriDS to tbe nreds of SC STa 
(XV-3.4.86), 187. 

Upliftment of s...heduled Tribes of 
Tripura (XVII-7.5.86), 161-62. 

DEBATES 

Need for opening an ITI school of 
Dama~odi, Orilsa to train Schedul-
ed Castes/Scheduled Tribes and 
other undidates for absorption in 
the proposed National Aluminium 
Company Project (Under Rul e 377) 
(XV -3.4.86), :61-62. 

Need to brina about nece168ry modi-
fication in tbe Schedule for Schedul-
ed Cutes and Scheduled Tribes 
(Under Rule 377) (XVll-29.4.86), 
334-35. 

Need to direct tbe Rcais!rar General 
of India to conduct a 8urvey of 
different etbnic groups in Ladakb 
for ,rantina Scheduled Tribe ItatDs 
(Under Rnle 377) (XVI-9.4.86), 
223-24. 

Need to fill up tbe retervllloD quota 

for Scheduled Caste. and ~hedu1ed 
1r1bes candidates in soveromeot 
service in aroup 'D' posta (Under 
Rule 377) (XVI-17.4.86). 233·34. 

Need to include tbe 'Theru' tribe in 
tbe list 01 Scbeduled Tribe. (Under 
Rule 377) (XV"': 31.3.86). 386. 

Need to stop eviction of tribals settled 
in tbe forest landa of Bastar district 
of Madbya Pradetb (Under Rule 
377) (XVI-16.4.86), 237-38. 

SCHEDULED CASTES AND SCHED-
LED TRIBES COMMISSION: 

Demaod to make Scbeduled Cal'es 
and Scbeduled Tribes Commiasion 
more effective (Under Rule 377) 
o(XVII-30.4.86), 252-53. 

SC/ST COMMISSION(S) : 

FlIIiol up the POll of CommilSlooer 
for SCs/STs (XIV-19.3.86), 
53. 

SCHOLARSHIP(S) ; 

Income limit (or award ot pOlt-matric 
scholarsbip (XVI-IO.4.86), 90. ~ 

SCHOOL(S) : 

Admission Policy of Christian Minion 
Schools (XIV-20.3.86), 67. 

Allotment of residential scboo.. 10 
scbolarabip bolder children (XIV-
13.3.86), 250-51. 

Asbram Schools in Madb)'a Pradesb 
(XVI-9.4.86), 197-98. 

Compulaory Ph),.lul Education tn 
Scbools and Colleaes (XJII-
6.3.86). 23-26. 

Computer Education in Schooll (XIIJ-
27.2.86), 85-86. 

CODstructlon of School bUlldiap in 
Libya under Peato-Pcoject LImited 
(XVI-21.4.86), lS3-54. 

Construction of ICbool buildings in 
rural areas (XVI-1O.4.86), 
136-37. 

Construction 01 
UDder NllEP 
216-11. 

School BuUdSoll 
(XVlJ-5.5.86), 
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Implementation of pilot project on 
Computer education in scbools of 
Orilsa (XVI-IO.4.86), 66.74. 

Measures to provide adequate facilities 
to scbool, for blind (XIII-26.2.86), 
185_86. 

Scheme for opeoiog of model Scbools 
duriol Seventh Plan (XIV-
20.3.86), ISS_56. 

Scheme to open model schools in tbe 
country (XIV-13.3.86), 50·52. 

Student·Teacher Ratio in Schools 
(XVI-24.4.86) 37-38. 

Urdu medium schools in Delhi (XVI-
24.4.86), 147·49. 

Utilisatioo of services of Retired 
Teachers for non·formal scbools 
(XIV-20.3.86), 71. 

DE8ATES 

Demand for uPlrading Junior Navyug 
Schools to Senior Navyua Schools 
to en.ur~ automatic admission of 
students of tbe Junior Wins to the 
Senior Wiog (Under Rule 377) 
(XVI-17.4.86). 232. 

Need to fulfil the minimum basic 
requirements of Primary Scbools 
eSJ)«ially tbose located in tbe 
rural areas of tbe country (Under 
Rule 377) (XVI-IO.4.86), 333. 

SCHOOL PRAYER(S) ; 

National Anthem at Prayer Time In 
Schools and CollegC8 (XVI-
10.4.86), 163·64. 

SCIENCE ADVISORY COUNCIL: 

Details of Members 
Advirory Couocil 

of Science 
(XV-2.4.86), 

79-80. 

SCIENCE ADVISORY COUNCIL: 
(X1II-26.2.86), 16-19. 

SCIENCE AND TECHNOLOGY: 

A.reements In the field of Science and 
TecboololY (XVI-9.4.86), ISO-51, 

SCIENCE AND TECHNOLOGY: 

Development or Science and 

Technology in States (XVII-
7.5.86), 158·59. 

Improving Domestic Kitchen Equip· 
ments (XVI-9.4.86), 185·86. 

Proposal to set up International 
Centre for Science and Technoloay 
(XVI-9.4.86),118.19. 

Science and Tecbnology as Essential 
and Integral Part ofSocio-Economie 
Sectors(XVI-9.4.86). 105-07. 

Setting Up of Science and TecbnololY 
Centres al District I,.eveJ (XV-
24.86). 39. 

Selling up of Science and Technology 
Museum in Trivandrum (XV-
27.3.86), 67. 

Smuggling of Researcb Secrets in 
Science and Tecbnology (XVI-
9.4.86), J87·88, 

• State Councils for Science and Tecb· 
nology (XIII-5.3.86), 36-37. 

Supply ()f know·bow for spares by 
Maruti Udyog Ltd. (XVII_ 
6.5.86), 235. 

SCIENCE AND TECHNOLOGY FIELD 
STATION: 
Winding up of Science and Technology 

field Slation at Bankura (XVI-
9.4.86), 86. 

SCIEr-iTIFIC RESEARCH: 
Merger of departments of Scientific 

Research (XV-2.4 86), 142·43. 

SCIENTIST(S) : 

Discontentarent among Scientists of 
Central Mecbanical Engineering 
Resoarcb Institute (XIII-26.2.86), 
63. 

Evaluation of experience gained by 
Scientists sent abroad(XIII-S.3.86), 
137. 

Migration of Scientists and Enaineen 
of IITs to USA (XIV-20.3.86). 
158·59. 

New plan to attract Indian talenla 
from abroad (XV-2.4.86), 
1·6. 

Recruitment of Scientists by D.R.D.O. 
(XVI-16.4.86), 80--81. 
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Sbortap of Vision Scientists (XVI-
17.4.86), 86·87. 

SCHISTOSOMIASIS: 
Incidence of Scbistosomialis (XllI-

6.3.86), 173·74. 

SCOOTER(S) : 

locrease in price of scooter due to 
excesdve publicity by MI. Lobia 
Macbioea (XVl-lS.4.86). S6-57. 

lAvCllmcot of Amount of Deposits for 
Vespa XE Scooters by Mil. Lobia 
Macbines Ltd. (XVII-29.4.86). 
108-32. 

. Prica of two-wheelers (XVII-29.4.86), 
62-63. 

Stcps to curb monopoly In scooter 
productioo industry (XVn-29.4.86), 
87. 

Three WbccJcra uplo 350 c.c. under 
Broad·baod.io. Scbc~IJ1-4.3.86). 
l17-IIl. 

Thert. of scooten/ears io Delbi (XIV-
12.3.86), 147.48. 

SCOOTfiRS INDIA LTD. : 

PerformaDce of Scooters .IDdla Ud. 
(XIlI-4.3.86). 407.09. 

SCRAP: 
Import and Export of Iron and Import 

01 Scrap (XVI-2S.4.86), 208·09. 

SEA: 
loteraational Jaw of tbe Sea (XVU-

7.5.86), 158. 

Technical Board or Ccmptlftte Body 
for tappln. the sea bed mineral 
rcsourcea (XVII-7.S.86). 258·S9. 

SEA BEACH: 

Development of DamaD Sea Beacb 
(XVI-11.4.86),159. 

SEA BED: 

flX1'ioratioo of MiDeral Wealtb In Sea 
Bed (XIV-'-!7.3.86), 40-41. 

SEA BED MINING : 
Deep Sea Bed Mlnio, (XVU .... 30.4.86). 

241. 

Indian .c:Iaim (or Deep tea minina in 
Indian OceaD (XVII-30.4.86), 
3G-33. 

SPA COAST: 

Need to establisb a chaiR of Coast 
Guard Sta.,ns all IIon8 tbe 200 
mile. of 8. cost of Otissa (Under 
Rule 377) (XIV-17.3.86), 226-27. 

SEA EROSION; 

Muter Plu leot by Kamatalta for 
tacklill" probl.:ma of Sea . Erosloa 
etc. (XVI-17.4;86). 106-07. 

SEAFOOD: 

Export of Sea Food (XVI-25.4.86). 
116-17. 

Production aod export oIlca lood 
(XVII-28 4.F6), 253-54. 

SEA WATER: 

Coavoraion of ' Saline Sea. _tet loto 
DziDli~ 'Waler (XVlI-30.4.86) 
47-48. 

Plaots (or lea water coovenlon ioto 
onerlY (XIV-18.3.86), 12·14. 

SBAMEN: 

Job, for Calcutta based Seamen 
(XIV.:...20.3.86). 73·74. 

Non-domlciled seamen's differential 
wases (X1II-6.3.tI6), 122. 

TermsIod coodltioll~ for ··Seamen 
recrafted in India for forelan 
vealels (XIV -30.3.86), 80. 

Tribunal to look after Grievancea of 
Seamen (XV-3.f.86), 119. 

Tripartite a,reement Re. :dictribution 
of Jobs amonl Indian Seamen 
(X1II~27.2.~. 247-48. 

DEBATE 

Demand for a Seamen Rec:rWliD. 
Centre In Goa (Under Rule 377) 
(XV-H.86), 368, 

Election to tbe Nltlonal Welfare 
BOlrd for Seafaren (M) (XIV-
20;),86), 'lIT1. 
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SEALDAH STATION: 

Sbops, .talls .nd vendors l,"need at 
Howrab and Sealdah Railway 
Stations (XVI--17.4.86), 93. 

SECRETARIAT OF THE VICE 
PRESIDENT: 

Demands for Grants (General) 1986·87 
(XVI-23.4.86), 373.74. 

SECUNDERABAD : 

Diversion of Krisbna 
drtnking requirement 
and Secunderabad 
228. 

Waten for 
of Hyderabad 
(XV-7.4.86), 

SECURITY MEASURE(S) : 

Fool proof, Security Measures at Air-
ports (XVI-24.4.86). 82-83. 

Privatisation of Security and Cleaning 
arranaements in Governmeat 
offices (XVI-23.4 86), 22-27. 

Secnrity at Airport. (XV-3.4.86), 
179·80. 

Security Arrangements for 100tllalists 
5XVII-28.4.86), 16.19. 

Security of Ordance Depots (XVI-
9.4.86), 62·63. 

Security of passeo.ers of Neel.ncba) 
Express between Muab_1 Sarai-
Kharagpur section (XV-3.4.86). 
214-15. 

Security staff 10 Post Ma~lera (XV-
25.3.86), 192·93. 

SECURITY PRESS(ES) : 

Establishment of more security presses 
(XV-4.4.86), 177. 

SEED(S) : 

PAO assisted on Computerised Seeds 
Information Centres (XV-31.3.~6). 
51·52. 

Application of ,Bio.Tecbnology in 
evolvln8 HYV 01 seeds of Crops 
(XVll-5.5.86), 69. 

Commercial exploltatloo of sal seeds 
(XVlI-7.S.86),193. 

Distribution of spurlons seeds to 
farmers In Orissa (XJII....;..4.3.86). 
269·70. 

ExpansIon p\::D8ramme for supply of 
improved seeds (XVII-5.S.86). 
220-21. 

Export of Wheat and Raai Seed. 
(XV-31.3.86), 226-27. 

Import of seed, of pulses (XVII-
5.5.86). 203. 

Production of Quality Certified ·Seeda 
(XV-31.3.86), 261. 

Sale of wheat aced unfit for human 
cOMWllption (XIV-7.3.86), 243. 

Shortage of groWldnut and gram 
Iced, (XV-7.4.86). 12-18. 

World Bank Aided Seed Processill8 
Points (XV -7.4.86), 86-90. 

SELECTlONBOARD(S) : 

RepR!Senlation of women on .electioD 
Boards (XVII-30.4.86), J69. 

SELF EMPLOYMENT SCHEME(S) : 

AllocatioD of funds under self.employ. 
ment scheme to Rajastban (XVI-
11.4.86), 271.72. 

Allocation Under Self· Employment 
Scheme (XVI-·15.4.86). 259. 

Applications for assistance under Self. 
Employment Scbeme forwarded by 
DIstrict Industry Centre; Santbal 
Parrana, (Bibar) (XV-21.3.86), 
296-97. 

Encouraging Self·employment to edu-
cated Unemployed by Private Sector 
(XVIJ-6.S.86). 68·69. 

Implementation of Self-employment 
Schemes in Orissa (XIV-17.3.86). 
96·97. 

Loans adYinced by banks under lel'-
einployJDentscheme (XIV-,-7il,86), 
223. 

Modification in self Employment 
Scheme (X Vn....::l.5.86). 74-15. 
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Quota of candidates for proYldin8 loan 
uuder Self Employment Guarantee 
Programme (XVI-2S.4.86), 3()6. 
307. 

Report of Committee fo evaluate self 
employment scbeme (XVI-1S.4.86). 
9·12. 

Self Employment Scheme for educated 
'unemployed (XV-4.4.86), 127. 

Self-employment scbeme for Educated 
Unemployed (XIV-14.3.86). 78-
80. 

SEMINAR(S) : 
Cancellation of Seminar on Nuclear 

Safety (XlII-S.3.86), 135·36. 

India's TecbnololY Import Policy 
(XV-2S.3.86), 223·24. 

MeetioSS/seminar. for promoting J)f'ace 
(XVI-16.4.86) 65. 

Recommendations of Seminar 011 
Multiplicity of ADtbority (XVII-
30.4.86). 225. ' • 

Seminar in Switzerland regardiDl 
companies' dividend . repatriation 
(Xlll-4.3.86).474·75. • 

Seminar on 'Asian Authors and Copy. 
rigbt Law' (X1Il- 6.3.86), 97·98. 

, Seminar on Crop Production Tecbni· 
ques and FertIlizers Manasement in 
RainFed Agriculture in Soulb Asia 
(X11I-4 3.86),271·72. 

Seminar on developiug counlries and 
Nuclear Issues (XIV-12.3.86). 94. 

Seminar on "Problema and concerns 
of women" (XIY-13.3.86), 265. 

SEMI.GOVERNMENT EMPLOYEES: 

Personal Hearing 10 ~mployeea of 
Semi·Government Bodies on imposi· 
tion of Major Penalties (XVI-
16.4.86). 143·45. 

SEN COMMITTEE: 
Implementation of recommondation of 

Scu Commjtte~, (XIII-4.3.86). 

SBRICULTURE; 
Need to allocate adequate fuods by 

Cc.nlral Silk Board for improvQDlc.nt 
of Sericulture in ADantapur di.trict 
of Aodbra Pradeab (UDder Rule 
377) (XIV-19.3.86), 288-89. 

SEX DETERMINATION: 

Devices for detection of sex 0( foetu. 
(XV-27.3.86), 98.99. 

SEX EDUCATION: 

Sex Education in Delhi Scbools (XV-
3.4.86,. 127·28. 

SEXOLOGY CONGRESS: 

Seventb World CongrOll of SuolOl1 
in Delbi (XIV-J3.3.86), Iti. 

SHAHADRA: 

Sbiftina of Subzlmandi. nom Sbabadra 
(XVII-S.S.86), 74-7S. 

SHAHJAHANPUR: 

Need to expedite the .ettiq up or 
Fertilizer faetoria in Jqdilhpur, 
Sbabjahanpur, Aonla aDd BadauD 
(Under Rule 3n) (XV-l.4.86). 
310-11. 

SHALIMAR BAGH : ., 

Fire at Sbalimar Bagb (XVI-23.4.86) 
136-37. 

SHARE(S) : 

Allotment of Share. by Tata BurrolJlhl 
Limited (XVII-2.S.86), 83·84. 

SHARIAT; 

Represcntation of Muslim Women on 
indadequaclel or Shariat (XV-
8.4.80). 107·108. 

SHARIAT COUIlT(S) : 

Settina up of Sharlat Courts (XV-
1.4.86), 202·203. 

SHILLONG: 

Harassment 01 Officers of CUltom. ' 
and C.eolral Elcise Department or 
ShilloD. Collcctorate{XVI-U.4.86) 
45·46. 

Strike by labouren in I.C.A.R. form 
Shillon. (XIII-4.3.86). 263-64. 
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SHrP(S) : 

Acquisition of Sblps (XIV-20.3.86), 
159-60. 

Awarctin, of Jobs for repalra of v_Is 
to variou. firms by IWT, Pataa 
(XIV-20.3.86), 61-62. 

Compenaation to 'amities of crew dis-
appeared with millin8 sblps (XVI-
24.4.86), 111·14. 

Collaboralion offer of Norway iD tbe 
Pleld of Sblp bUIlding (XV-27.3.86) 
6'2-6. 

CruilCl of Researcb· Velsels (XVI-
16.4.86}, 225-26. 

DlsappearaDce of Indian Ships (XIII-
6.3.86}, 49·SO. 

Expansion of INS Dronacharya (XIV 
12.3.86}, 93. 

Firlnl on Indian trawlers by Coast 
Guards (XVI-9.4.86), 117·118. 

New pric/D, formula for Indian built 
ships (XIV-13.3.86), 264. 

Ship breakin, units (XVI-21.4.86), 
124-26. 

Ship BreakiDI Unit at Azbikkal in 
CannaDore (XV-24.3.S6), 56. 

Sblp repairin, compill at Haldia (XV 
-3.4.86), J52-53; 
(XV-IO.4.86), 3~7. 

DEBATES 

Ne~d to increase tbe number of sbipa 
for Haj Pllarlms aDd provide subsidy 
to tbe pillrim, travelUn, by air 
(Under Rule 377) (XV-25.3.86), 
299-300. 

SHIPPING: 

Decline In CarlO HandliDi at Calcutta 
Port (XIII-27.2.86). 89. 

Decline in Indian Sblppinl (X1V-
20.3.86). 126-27. 

Decline in Operational StrlDlIlb and 
TonDale of Indiu Mercbaat 
SblppiDs Pleet (XIV-20.3.86},81. 

Diversion of Clqo to Boypore.Calicut 
Ports (XlIl-27.2.16), 59. 

Hllb coat of loadiDI Ind contaiDer 
handlin, char.es atrectina trade 
(XIV-13.3.86). 30-33. 

ModernisatioD and Replacement of 
CarlO hudlinl equipment. (XlII-
27.2.86), 52·53. 

Moduniaation of Services of Major 
Liner Operatorl (XlV-20.3.86), 
48-49. 

New Policy 00 Sbippin, (XIn-
27.2.86).211. 

PlaDuina IroDp for formDlaiinl a 
pcnpectiYC p!ao for Sbippiol (XIV-
13.3.86), 23.28. 

Scheme for providiDa effective coutal 
.hlppiDi and inland waterway. 
.ystem (XIV -13.3.86), 257·60 

ShippiDI Development Fund Commitlee 
(XIV-20.3.86),38. 

DEBATES 
Need to take measures to prolect the 

sbippiq Illdustry (Under Rule 377) 
(XVI-IS.4.86), 301-02. 

SHIPPING COMPANY(IES) : 

Aniltance to ShippiDI Lines Opera. 
tlnl on West Coast ofIadia·U.K. 
aDd ContiDoot Roule (XlV-
20.3.86),96-97. 

Losses Incurred· by SbippiDi Compa-
Dies (XV-3.4.86). 181·82. 

Uoviable Shippiol Companies (XVl-
10.4.86). 214. 

SHIPPING CORPORATION OF INDIA: 
Absorptloa of TrliDed Marine Officers 

(XII1-27.2.86), 228·29. . 

Book debts of Shlppin, Corporation 
·ofJndia (XV-3.4.86), 114-15. 

Cootalner Vessels ac:qoired by Shippml 
Corporatiou of India (XVI-l()04.86) 
47.48. 

PeDalties 00 Shippin, Corporation of 
Iodia for Short LaDded Carao (XVI 
-10.4.86). 130-32. 

Propoaal for Merser of Moaul Line 
Limited with Shlppj81 COrroratioD 
ofladia (XIV-20.3.86), 91.n. 
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Re,ularisalioD or ad.hoe emploYeeI 01 
'Shlppinl Corpora'tion or- 'India 

(XVl-17.4.86), S4-8S. 

Ships on chartoring arraqements "Ith 
-Shipping CorporatIon of India 
(XVI-I0.4.86), 147-S0. 

Sllpply of conlainrr vessoll to sbippinl 
, Corporation of ltrdia (XVI-

17.4.86), -'127·28. 

SHIPPING DEVELOPMI!NT FUND 
, COMMITTEE : 

Closin, down of Sbippin, Development 
Fnnd Committee(XVI~17~4.86), 
78; 

Loan by Shipping Developtnant Pond 
Committee' 'to Sh'ppfDI 'Companiea 
(XVI--IO.4.86), 1S6.SS. ' 

Loana to fishing companies by Ship· 
ptag nevtlopmentPuild Committee 
(XVI-I7.4.86), 1·5. 

OUlstanding duel of fishing companies 
to SDFC (XVI-24.4.86), 19S·96. 

Withdrawal of SDFC from Trawler 
Financo (XVI-17.4.86), 12()'21. 

SHIPPING I~DUSTRY : 

Dutch help in tbe field of NavlptloD 
(XIll-6,3.86!, IS2-S3. 

Indo·Mauritius joint sblpplnl vonture_ 
(XIII-6.3.86).71·72.' 

SHIPPING SERVICE(S) : 

Daily Sbippin, Servic~ for Inter·lsland 
Passenger. of Andamall and Nicobar 
Islands {XIV-20.3.86). 137·38. 

Pa$5eng~r Shipping Service between 
Co.:biD and Gulf CoualriOl (XIV-
J3.3.86). 153. 

ShIpping service bctweeu India and 
Maldives (XVI-IOA.86), 268. 

lI~IlPY ARDS : 

Critis in Indian Sbipyard, (XVI-
17.4.86). 79·81. 

Problem of tleCuriDg work in Cocbin 
Sb1pyard (XllI~27.H6), 4'-46. 

Survey of Small and Medium Ship· 
yarde (XVI -24.4.80). 41-42. 

SHIVAJI COMMERCIAL CENTJlJi : 

Conltruc:tioa work of Sbivaji Ccmmer· 
tial Centre In Well Delhi' (XVII-
28.4.86), 65. . " , 

SHJVA~~IC PROJECT : 

Demand for early cleaunce and COIl8' 
truction of SWAN cblonelisalioa 
and the Shivalilt Project io Himachal 
Pradesb (Under R.U1e 377) (XIV-
]0.3.86). 341. 

SH~E(S) : 

Sale of Fab Sboca by Data India 
Ltd. (XIV-7.U6), 143-44. ' 

SHORTHAND: 

ladigenous Braille Shorthand MacbiDO 
for dlc handicapped· (XV~2:4.86). 
157. 

SHORTHAND CODE: 

Hiodi Shorthand Code for ~ho BIiDd 
(XV-2,4~8~). 107.98. 

~OR-':HA~D·1YPING : 

EmployCCl trained ia Hindi sbortband· 
,ypinl! ~XV-2.4.86), 163·64. 

SHORT STAY HOMES : 

Openia. of new Ilbort 5'-1 bousca 
. 'tXVlI-7,S.86), :m.29 .. 

SHRlllAM FOOl> AND FERlIUZERS: 

FUnctioning of Shriram Food aad 
Fertilizers Industries (XIV -10.3.86) 
288. " 

RcbabilatlOD IDd Cumpenlltioa paid 
lu Ibe Emplo)eci or Sbnram Food 
and Fonilizcn t,hdu (XIV-IO.3.86) 
316.17.' " 

Supreme Courl verdict OD Shriram 
Pood and Fertilizer JDduitii .. 
(XVI1--(;;:U6).62. ' " 

SI(X MINES: 
Sick tron Ore MID .. (XV-3U,86), 

20.23. ' 

SICK UNP-S: 

Aastatanco to Sick Unln (XV-44.86), 
45-40, 



CJOIllre ot biab deilJit)' polyetbylene 
fabriciano lick ullits (XV-8.4.86), 
159. 

CriteriA for determining sickness in 
Inollitry (XV-Z1.3.86), 170-71. 

Halldml o .. ez: of. nOli-profitable 
Industrial Units to Prtvate Sector 
(XV-25.3.86), 269. 

IdcDdfication of sick unill iii Small 
seale Sector (XV-2S U6).149-SO. 

Industrial sick units in the coUiltry 
(X V-25 3.86); 178-19. 

Modernisation of ,jck Industrial Units 
of West Bengal (XIIf-4.3:86), 339-
41. 

Modemisation of lick mills for export 
production (XIlI-2!.2 86).55-56. 

New Textile l'olicy and package deal 
lor nursina sick milia (XIII-
21.2.86), 22-26. 

Permission to Hindustan levcr to 
acquire a sick detergent unit (XV-
25.3.86), 91-92. 

Recommendations of Tiwari Commi-
ttee on sick Industries (XV-
4.4.86), 307-08. 

Rehabilitation of Sick lodustrial Units 
in Gujarat and Maharashtra (XV-
4.4.86). 123. 

Revival of si.:k Industrial Upit. in 
Ketala (XV-25.3.86). 267-68. 

Reviyal of Sick industrie.in Bibar 
(XVII-29.4.86). SO. 

Revival of Sick Units by ~jnancial 
Institutions (XV-4.4.86), 142-43. 

Revival of Sick Units in Ori.sa(xIV-
18.3.86), Ill. 

Rcvolv;DIl fund for revival of cloaed 
and lick industries (XIIl-4.3.86), 
385-386. 

Sick Detergent Units (XV-25.3.86), 
187. 

Sick .. iodustrial ullits in public and 
private'lector '(XV-21.3.86), 1.06-07. 

Sick MlII. under NatlOlnl Textile. 
Corporation (XVII-2.S.S6). 176077. 
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SlckSmaU Sca:e Units (XHI-4.3.86), 
527-28. 

Sick textile mills (XHI-l12.86), 93-94. 

Sick Textile Mills (XIU-21.l.86), 253. 

Steps to revive meoium and lIDaU 
.lck industries in Bibar (Xlll-
4.3.86), 462-63. 

Take-over of Sick SU8ar Mills (XVI-
2S 4.86), 12-19. 

TakinJ over ot sick units by Non-resi-
deDt Indians (XYI-25.4.86), 249-50. 

Sick units ;n Cement Industry (XV-
8.4.86), 193-9~. 

SIDDHARATHA 
HOTEL: 

CONTINENTAL 

Fire in Siddharatba Continental Hotel, 
New Deihl (XIII-l1.l.86), 33. 

FUDct:oning of Siddarth Hotel witbout 
Completion certificate (XV-
7.4.86). 151. 

SIKKIM: 
Activity of Bharat ElectroDics Limited 

io Sikkim (XVIl-7.5.86), 257. 

Allotment of newsprint to 5i kim 
(XVI-21.4.86), 188. 

Assistance' to small aDd marginal 
farm en in Sitkim (XVII-28.4.86), 
265-66. 

Association of Sikkim with Regional 
R~search Laboratory, Jorbat(XVI-
23.4.86). 149.51. 

Averting Natural Calamities in 5ikkim 
(XV-24.3.86).44. 

Celltral warehouses in Sikl.lm (XlV-
14.3.86), 258. 

Central . Schools in 5ikkim (XI\!-
13.3.86), 201. 

Communication System in Sikkim 
(XIV-18.3.86), 34-35. 

Development of Silckim (XVIl-
'7.5.86), 85-86. 

Func:tioninl of Nationaliaed bank. 
in Sikklm lX V-2.l.3.86), 17.~, 



GraDt of citizenship to StateJe .. 
perIODS of Sikkim (XVII-7.S.86), 
99. 

Bell' 10 States for selling DP Central 
Libraries (XIV-·20.3.S6). 89-510. 

Hieb Incidence of T.B. in Sikkim 
(XIV -20.3.86). 146-47. 

Inclusion of Sikldm in special rice 
production programme (XVII-
2B .4.86), 264-65. 

Kbadl aDd Villase Industries In 
Sikkim (XVII-6.5.86), 243-44. 

Unkins of OaDatok witb district 
Headquarters in Sikklm by 
Microwave (XVlI-6.S.86), 243. 

Opening of Tecbnical IostitutcI ID 
Sikkim (XVI-10.4.St», 37-38. 

Para-military recruitment centra for 
Sikkim (XVII-7.S.86), 231-J2. 

POieDtial for development of Hikinl 
iD Slkkim (XIII-28.2.86), 95. 

Power Ihrough Micro-Hyde I Projects 
10 Sikkim (Xlil-2S.2.86). 127. 

Productioo of Cardamom iD Sikklm 
(XV-21.3.86), 199-200. 

Progress of Rangit Hydel Project in 
S.kkim (XlV-1I.3.S6). to... 

Proposal for Starling Adventure 
Tourism io Sikkim (XV-21.3.86), 
206-07. 

Publication of Book 00 Cultural 
Life of Sikkim (XV-24.3.86),294-
9S. 

PUllins Sikkim on Air Map O'UI-
27.2.86), 128. 

Itadio-active Mineral. and Heavy 
Water In Sikkim (XIV-12.3.86), 
62.63. 

Rangit Hyclro-electric project in Sikkim 
(XV-8.4.86). 139-40. 

Recruitment ceotres at SlkldD\ (XVI-
16.4.86). 60-61. 

RCD\oval of Restriction ImpoMd on 
Foreip Tourirrts in Sikkim (XIV-
14.4.S6). 273. I 

Request for realignment of certald 
portloo of Natiooal No. 31A In 
Sikkim (XVII-30.4.86), 137-3&. 

Settilll up of Industrie. io Sikkim 
(XIV-18 86), 210-12. 

Settilll np of Mushroom IndUitry in 
Sikkim (XVlI-2i.4.86) 129. 

Streamlining of production .Ind pur-
chase system of Cardamom in 
Sikkiln (XVI-2S 4.86), 168-10. 

Training to farmers by Xrisbi VJayan 
ICetldrl. Sikkim (XVI-2JA.86), 
26S. 

UNICEF Aid to Sikklm for Servk:et 
to Cbildren (XVI-24.4 86), 13-84. 

Y outb Hostels In Sikkim (XV -
27.3.86), 2.04. 

DEBATES 
Need for expansion of In.lUuce 

service in the Stale of Sikkim 
(Uader Rule 377) (XVI_2~.4.86), 

336-37. 

Need to construet au airstrip at 
Ganatok, Sikkim (Uader Rule 377. 
(XV -2l.3.86), 340. 

SIKH EXTREMISTS : 

Brltisb suppOrt to SIkb extremiaU 
(XIV-12.3.86), IS5·56. 

SIXH MILITANTS: 

A.ylum SoUPI by Slkb MiUtaata In 
Britain (XIV-19.3.86), 119.20. 

SILICON: • 
Damqe to Workers by SllicOti. in 

Open Quarries (XJIl-4.3.86), 129-
30. 

ForeigD ellcbange for silicon toclulo-
101Y (XVlI-7.S.86), 74-15. 

IndiaeooUi procell for Silicon iro. 
duction (XIII-26.2.86), 177-18. 

Oa. for silicoo industry <XIll-
5.3.86), 43·44. 

Indepnous production of Monocry-
stallioe Silicon (XVI-9.4.86), 176-
11. 
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NeaotiatiOD witb U.S.A over Hyper 
Pure Poy SilieoD (XllI-26.2.86), 
114-15. 

Requiremcnt and production of Silicon 
(XVII-7.5.8b), 184-85. 

Silicon Monocrystals and Walers 
(XIV-12.3.86),69. 

Silicon TecbnololY (XIll-S.3.86), 
30-31. 

SILICON MINE WORKER(S) : 

Healtb bazards faced by· SilicoD mine 
workers (XVI-21.4.86), 123.24. 

SILICON PROJECT(S) : 

Clearance or Silicon projects (XVII-
7.S.86), 193-95. 

Cost and production capacity of 
MeUut Silicon Project lXVII-
7.5.86), 195-96. 

SILK: 

Decline in produ~1ion of Silk (XV-
4.4.86). 77-78. 

Encouraaement to production of 
Mulberry· Bascd Silk in Uttar 
Pradesh (XVlI-2.S.1l6), 113·14. 

Formation of Export Promotion 
Couocil for Natural Silk (XVI-
11.4.86), 301·02. 

Inter·State Tusser SHk Project (XVI-
2S.4.86),213,'4. 

Production of Silk (XV-4.4-86), 
116-18. 

Proposal to establish Raw atlk Banks 
(XVI-25.4.86), 109. 

SILK PRODUCT(S) : 

Export of silk Products (XVI-
11.4.86),257·58. 

SILK WORM: 

Production of Silk. From Silk Worms 
Reared 00 OAK Trees (XVn-
2.S.86), 237-38. 

SILKWORM TRESS: 

Maintenance of Silk. worm Trtes 
(XVII-l.S.B6). 107-08. 

SILK YARN: 

Ban on Import of Silk Yarn (XVI-
25.4 86). 295. 

SILVER JEWELLERY: 

Export of Silver Filigree of Cuttack 
lOrlssa) (XVI-25.4.86), 212. 

SINDHUDURG : 

Industrial development of Sindbudura 
and Ralnagiri Districll (XIII-
25.2 86), 250-52. 

SlIlica saQd deposita in Sindbudu!,& 
District (XIV-173.86), 100. 

SINGAPORE: 

Inflow of colour T.V. Sets and VCRa 
from HODgkong and Singapure 
(XV-2 1.2. 86), 215-16. 

SINGARENJ COLLIERY(IES) : 

losses incurred by Singareni CoUieriea 
(XV-25.3.86), 157-158. 

Payment of Bills of Si»gareni Collie-
ries Company Ltd., for Supply or 
Coal to Ramaguodam Power 
Station QCVI-1S.486), 87-88. 

Perrormance of Singareni Collieries 
Company Ltd. (XV-25.3.86). 
53. 

Production of coal by Sinaarenl 
Collieries Ltd. (XIV-II.l.86), 147-
48. 

DEB.4.TES 

Accidenl in Singarcni ColJicries (CA) 
(XV-3.4.86), 245·56. 

SINGHAL SUPER PHOSPHATE MIS. : 

Need to. allow MIs Singhal Super 
Phosphate to set up a Unit in 
Kanpur Shah Salempur vtllllge of 
Faizabad district of U.P. (Undu 
Rule 377) (XVI-23.4.86), 226. 

SINGUR PROJECT: 

Financial Assistance to Andhra 
Pradesh for Siniur Project (XV-
31.3.86), 333. 



SISTER ALPRONSA : 

Telecast of film OD lister AJpbonsa 
tXVI-2L4.86), 189. 

SAIMMUD MILK POWDER. : 

Creation Of pool for CoOperative 
Sector to SUpply S.M.P. (XV-
24.3.86), 271. 

Pooled buffer Btock of SMP (XVI-
21.4.86).277-78. 

SKYSCRAPPER(S) : 

H .... rise BuildiDp (XVIl-28.4.86), 
209-10. 

SLAVE(S) ; 

News itom capliooed "all~d expprt 
of kid. as slavcs" (XIll-5.3.16), 
188. 

SLUMS: 

Report 00 Juvcollcs io Slums (XllI-
:16.2.86), 88. 

Settiol up of Housiol aod Slum 
Improwmeot Borads (XUI-
4.3.86),46. 

SLUM CLEARANCE: 
Demand for RI. 100 crore araot to 

Mabarubtta Government lor 
carryiD. out boUllolI.lum clearance 
ICbemei in Bombay (Uoder Rule 
371) (XIV-I0.3.86). 340. 

SLUllJtY PlPELfHEs : 
Schemel for tJ'lD.portation of coal by 

Slurry PipeJIDeI (XV-1.4.86), 
53-54, 

St4,ALL SCALE INOOS'l1tY(IES): 
Allocatioo or FlUlda to Small Scale 

Industry for Production of Syntbe-
tic Fibnl (XVll'-29.4.86), 53_54. 

cOal quota for Small Scale IndUltricl 
in plUljab tXVll-6.5.86). 61-62. 

CriMi In Small Salt Ma.a~turinl 
Uoita (XV-2S.3.86), 44-46. 

J)e-te8CrviDa 01 item. reacrve4 lor 
Small Sector (X1II-2$.2.86), 
17-40· 

Dklaralloo of CltejOfy 'A' 'No 
ladastry' Distriell aiJet sUpply of 
raw materials .mall induitriee 
(XVU-~,4.86), 279-84. 

Deroservatlon of Induatrial Products 
for the Small Scalo Sector (XHI-
2.5.2.86), 195. 

Eatablilbmcntl of FillUCial IDlUtution 
for Small Scalo S=etor (XVI-
2.5 4.86), 275. 

Expenditure on developmeot of Small 
aod Coltaae Industries In Rurai 
Area. durill& Sixth Pia'll (XV-
8.4.86), 192-93. 

Fioaocinl (If workina capital needs oi 
Small Scalo Industrial Unit. by 
Commercial Banlta (XIlI-21.2.86), 
160-61. 

Fiscal policies obstruct/OJ growth of 
small ICIlle uoita (XTTr:-25. 2. 86) , 
45. 

Jtema rellefvod for small acale eocroa-
ched upoo by boavy iudustriell 
(XIV-llI.3.86), 200. 

Identification of sick . uuita i.o Sma" 
Scale Sector (XV-2.5.H6), -14!MO. 

Proposal to reserve soap, tootbpaste 
etc. for Small Scale Industries 
sector (XV-25.3.86), 237-39. 

Proposal to .et up small scale indus-
lria Autborily . (XIII-4.3.86), 
538. 

Prolelt 01 Small Sealo Uolta aaainil 
Excise Duty Policy (XV--4.4.86), 
2QS.06. 

Publilbina procedurel reprililll Small 
Scale Jodultriel aad MODVAT 
(XVI-25.4 86). 246. 

Purchase of Sel~ble It,. by Con-
lumen Cooperative SlolOl from 
Small Scalo Industries <xV"':'-
2.5.3.86), 09.70. 

Rate of lotclest cbarjed by Financial 
InsUtulioo fromSmati Scale IndD'-
tries (XV-21.3.t6), 201-02.. 

Realisation of Revenuo from' Small 
Scala Iudustries (XVI-25.4.'6), 
162, 
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Realisation of taxes from SIII,II Indus-
tries in Uttar Prade.b(XV:....-4.4.86), 
127-211. 

Report at workins group on amall 
scale industrial unit, (XVII-6.5,86), 
168·71. 

Sbare of Small Scale Industrial unit in 
4qport Licence. (XVI-2S.4.!i6), 
147·56. 

Small Scale Industries in Madhya 
Pradesh (XV-l.4.86). 86. 

small Self·Rellant Industri~ in 
Remote VilIa,es (XIV-18.3.86), 
155·.56. 

. DEBATES 

Central Excise Duty conce.lons to 
small scale Industries' (St.) (XV-
31.3.86). 381·82. 

Demand for reconsideration of decision 
rrgarding exemption limit for. 5mall 
sca'e industries (Under Rule 377) 
(XV-3.486), 267. 

Need to set up. small alld medium 
scale indu.tries in Kolar district of 
Karnataka (Under Rule 377) (XV-
24.3.86), 353. 

SMALL SCALE SERVICE INS· 
TlTUlE(S) : 

Closiog of S~alJ Indusllies Service 
Institutes in Southern regiOn (XVI-
15.4.86), 102. 

OpenIng otbrancbes 01 Small Indus-
tries, Service Iustitute ia Himacbal 
Pradesh (XIV-1I.3.86), 52. 

SMOO: 

Proposal to study smog In tbe capital 
(XIV -12.3.86), 124-25. 

SMOKE: 

Emission of Gas/Smoke. effluents by 
Khetri Copper Project8 (XVI-
21.4.86), 23-27. 

SMOKELESS CHULLAHS: 

Installation of amnkeleas Chull8hs in 
Villages (XIV-ll.3.S6), 179. 

SM(lKING: 

Smoklnl in Buses and Trains (XV-
31.3.86), 42·43. 

SMUGGLED GOODS: 

Seizure of sruualed loodl al Delbi 
Air port lXIV-14.3.86}. 273-74. 

SMUGGLER(S) : 

!laid, on p~emise. of drll8 peddlars 
and .~ugglcrs (X1ll-21.2.86>, 
109·10. 

SMUGGLING: 

Activities of smuggler. iu and around 
Delhi (XVI-23.4.86), 37-38 . 

Contrabaud Smu88lfng Ihrough Cattle 
from Pakisthan 10 Punjab (XV-
4-4.86), 120·21. 

Increase in Coaatal Smlll8linl' (XVlI-
2.5.86), HI. 

Incrcue in Smualin, across Ladakh 
resion in J & K (XJ1I-2B.286). 
77·78. 

Increase in Smuulinl at Trivaudrum 
Airport (XlU-28.2.86), 77. 

Increase In smuulinl (rom across 
border iD Punjab and Rlijasthan 
(XIU-28.2.86), 147-48, 

Increase in amugling of narcotics 
(XIII-28.2.86). 138. 

Measures to Prevent Smuulin, in 
Gold (XIY-7.3.86), 3H8. 

Persooa arrested for SlDugglinl actl· 
vities (XIV-7;3.86). 171.72. 

Rise in infiltration and smU8&1iq 
(XllI-5.3.86), 14.'1-46, 

Seizure of Smuggled Goods (XVII-
2.5.86), 125-28. 

Seizure of amuu1ed goods in border 
areas or Punjab and in Bomba, 
(XVI-214.86). I03~04. 

Smugglillg activity in Sonamura 
(Tripura) (XIV-7,3,86). 77-71. 

SmU&Jllna from Acroa&- Pakistan 
Bor~er (XVI-ll.4.~6). 38--39, 
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SIlIUIIJIiDI in Bibar (XVI-JJ.4.86), 
31·32. 

Smll88liol in FoodaraiDI (XUI..,.. 
21.2.86), 227-28. 

SmlllPiol in Gujarat (XIII-2Il.2.8tl), 
192.93. 

Smugliol of Drull (XVI-1I.4.86), 
133·34. 

Smullliq of drap from acrou lodo-
Pak Border (XIV-14.3.86), 
108~J. 

Smunlina of Gold (Xm-21.2.86), 
232.33 ; 
(XIV-7.3.86); 126-27 ; 
(XV-4.4.Sb), 39-41. 

Smualina of aold from Doba!, Boaa 
Kona and Sin,apore (XIII-
28,2.86). 9S-96. 

. SmUCllinl of ,oad, acrOll lodo-Nopal 
Border (XVI-l 1.4 .86). 187-88. 

Smuglinl of loods from Nepal (XIV -
14.386). 18-21. 

SmUIIliol of Narcotic, la Calcutta 
aDd ports of Nortb BeDpl (XIV-
14.3.86),262. 

SmuuliDJ of Suprcaae from Bibar to 
Nepal border (XIV-14.3.86), 
100' 

Smugll/n! of Syntbetic Textilel (XIV-
7.3.86), 87-88. 

Smullllina of Video Cassette Recorder. 
(XIV-14.3.86).77·78. 

SmuaJlna on Coas'al .real (XVI-
2.5.4.86), 209·10. 

Tax evalioD aDd Imuulinl tbrouab 
Parcels (XIlI-2.S.2.86). 247·48. 

SNAKE(S) : 

IIleplkillina of IDakes. (XVI-23.4.86) 
102-03. ' 

Research 00 effect. and anlibiotea for 
IDlko bite {XVI-24.4.86). 230-31. 

SNAKE SKIN(S) : 

Seizure of tll ... 1 Ibipmeatlof Inaite 
IkiDs (XVl-lS.4.86), 231. 

SNOWFALL : 

Need to araat relief to the vkltiml 01 
boavy aaowtaU 10 Jamaau aDd 
Xalbmlr State (UDder Itu m) 
27.2.86}, %'17.78. 

SOAP(S) : 

AliocatloD of TalloW ad Other 
NOD·Edible 011 for Maaur.cture of 
Soap (XVII-l.5.86), 67-68. 

SOCIAL FORBSTRY : 

Docllae '11 production of Tobacco aDd 4 

switcb over to Social FomtlY 
(XV-24.3.86),328-29. 

Pllatltin PfOlramme UDder CeDtraUJ 
Ipoasorcd scbeme (XVII-7.S.I16). 
223·24. 

Proarul iD Social Foreatry (XVlI-
30.486), 1IS-28 . 

Social forOllry proarlmme Ia Orill. 
(XVIJ-7.S.86). 7S-76. 

SIVediab AulatlDce lor Social Porestry 
ProJeCts (XVII-7.5.86). 54-5S. 

SOCIAL INSURANCE SCHEMS : 

Plla lor Social Iosuraace Memo for 
poor (XIII-S.3.86). 170-72. 

SOCIAL ORGANISATION(S): 

Mllu .. of fUGdI bJ loci.1 orpaiIatJoos 
(XV-2.4.86). 167.68, 

SOCIAL SCIENCES: 

Social worker. aad acbooll of aocla! 
1Cieac:e1 (XVII-7.'.86). 175·76. 

SOCIAL SECURITY : 

Personal Accideal Social Sccatlty 
Scheme (XIV-14.4.86). '7-98. 

SOCIAL ssavlcs: 
Compolsory Nalioa.1 Social Senle. 

for yoatbl (XVI-24.4.B6), 248. 
SOCIAL WELPARE: 

UIII.atloo of fuada for Socill' Welfare 
Scbemea (XV-2.4.86). 74-76. 

SOCIU WELFARE BOARD. CBN11lAL: 
Audlti." or Accouatl of Cootral Social 

Welfare Board (XVI-l0.4.86), 
'7. 
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SOCIAL WELFARE SCHEMB(S): 

Amount allocated to Haryana for 
social welfare sc:hemes (XIV-
12.3.86), 101-02. 

Amount allotted to Maharasblra (or 
loclal welfare scbemes (XVI-
9.4.86), ll'·Jl6. 

SOCIAL WORKER(S) : 

Social workers ana school. 01 social 
eciences (XVII-7.5.86), 175-76. 

SODA ASH: 

Distribution 01 Soda aab (XVIl-
6.5.86},41. 

High prices of !ndipnous Soda asb 
(XVII-6.5.86), 255. 

Proposal to Ban Import of Soda Asb 
(XV -4.4.86), 119-20. 

Unrestricted Import of Soda Asb 
(XV -25.3.86), 41. 

SODIUM SALICYLATE: 
Price fiutio of SodIum salicylate 

(XVII-6.5.86), 116. 

SOFT COKE: 

Allocation of soft coke to Orissa and 
other Stales (XIV-I 1.3.86), 
148·50. 

SOFT DRINKS: 

Usc of Caffeine in Soft Drinks (XV-
31.3.8(;), 149. 

SOFTWARE: 

Piracy in Software Export (XVI-
23.4.86), 181. 

SOIL: 

Deficiency of Mlcro-Nuterients In Soil 
affecting Production of Crop (XVlI-
28.4.86), 242·43. 

Orants to States for Soil Conservation 
Measores (XV-31.3.86), 369. 

Introduction of computers for soil 
testing (XV-31.3.86), 358-59. 

• Mobile Soil T"tma Vaol (XIV-
17.3.86), 29-31. 

New institute for aoil roslllfcb and 

agricultural economic Reaoarch 
(XVI-21.4.8.6), 103-04. 

SoU testing Laboratories in tbe coun· 
Iry (XV-31.3.86), 356-8. 

SOIL CONSERVATION: 

Soil Conservation in Upper Catchment 
Areas of U.P. (XVII-28.4.86), 
180.81. 

SOIL EROSION: 

Concentratiou of Silt In river bed. 
(XVI-I0.4.86), 88. 

Soil erosion in Easlem Zone (XV-
7.4.86), 187-88. 

Soil Erosion in KonitaD region of 
Mabarasbtra due to cutting of trees 
(XVI-23.4.86), 82. 

SOLAR ENERGY: 

Foreign Technology (or Solar Enllto 
Systems (XV -2.4.86), 192-93. 

Generation of power from solar energy 
In cities of Uttar Pradesh (XIII-
4.3 86), 31>2. 

Generation of power tbrough Solar 
Energy (XIV-ll 3.86), 107. 

Solar·bued energy unill in Andhra 
Pradolh (XVII-29.4.86), 187.88. 

Solar Energy Cenlres (XIII-25.2.86), 
159-60. 

SOLAR PHOTOVOLTAIC CRYSTALS : 

Aboli&ion of Duty on Imporll of Cry .. 
tals and Wafers for Solar Photo-
voltaic Crystals· (XIV-18.3.86), 
129-30. 

DEBATES 
Need to drop the proposal for import 

of foreign tecbnology in the field of 
pholovoltaics (Under Rule 377) 
(XVI-I0.4.86). 335-36. 

SOLAR PUMPS: 

SeltiDl up of wind milia and iDatalia. 
tion of solar pumps (XIV-ll.3.I6) 
209-10. ' 
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SOLAR SILCON CR. YST ALS : 

Distinction between Solar aDd NOD-
Solar Crystals (XlIl-5.3.86), 128-
29. 

SOLAR THERMAL POWER: 

Exploratioo of Solar Thermal Power 
(XVII-29.4.86). 149-50. 

SOLATIUM FUND: 
Amount disbursed to States/Union 

territories for payment of Solatium 
(XVI-IOA.86), 270-71. 

SOMAIAH COMMITTEE: 

Recommendatioos of Somaiab on 'No 
Industry District. (XV-15.3.86), 
102-03. 

SONE CANAL: 

Renovatioo Scheme of Sone Canal 
(XIV-13,3.S6l, 76-77. 

OEB<4TES 

Need roc early clearance of tbe sebeme 
for modernilltton of tbe SoDe 
Canal peodinl wltb the Planolol 
Commission (UDder Rule 377) (XIV 
-18.3.86), 257-58. 

Need to renovate some canal aod 
exteolioo of di,tributory from 
Bbawa to Pareo and repaira or 
Xurkuri IiDe (UDder Rule 377) 
(XIV-12.3.86), 209. 

SONE RIVER: 

Need to eOlure supply of willer 'rom 
Bao Salar dam OD Sone river to 
Minapur, Allahabad aDd Banda 
districts in U. P. (Under Ilule 377) 
(XV-lI3.86). 383-84. 

SONG AND DRA'fA DIVISION: 
Merger of Sona and Drama DivilioD 

wilb .be Directorate of Field Publl. 
city (XVll-5.5.86), 127. 

SOUTH AFIlICA : 
Clandestine Trade by Indian Aae~iea 

witb Soutb Africa (XV -4.4.86), 8'. 
1!6. 

Problema of Persons of In_n Orlaio 
in South Africa (XIII-16.2.86), 
41-43. 

ProsrCIJI iD Economic SaaetioD apjnlt 
Soutb Africa (XVI-I 6.4.86), ) 35-
36. 

Ileported mon of South Afril:an 
Government to demolisb tbe buil-
dilll In Pietermaritz:buT, where 
Mahatma Gandhi Jived (XVI-
9.4.B6), 1-7. 

SaDctions aaainst Soulb African 
Reaimo (XIV-12.3.86), 129. 

Visit of Arya SamaJ 1I'0up to South 
Africa (XIIJ-26.2.S6). 4!MO. 

SOUTH ASIAN ASSOCIATION OF 
REGIONAL COOPERATION: 

SAAIlC Summit (XIV-19.3.86), 153-
54. 

Economic aDd Cultural relatioD. amon. 
Soutb Asian countries (XVIl-
7.5.86), 121-22. 

Minlslerial confcrence of SAARC 
(XVII-JO.4.86), 101. 

POItaae Stamp of SAARC Countries 
(XIn-5.3.86). 129 .. 

ShadD& 0' ExperieDce aDd Bcnefit. 01 
Satellite Communication Prosramme 
wltb Member Countries of South 
AsRn Association 01 Reaional C0-
operation (XIIl-S.3.86), 177·79. 

SOUTH ASIAN COMMON MARKET : 

Propolal to .ot up a Common Market 
for Sourb A.la (XlII-1I.U6), 
'3. 

SOUTH EASTERN COAL FIELDS 
LTD. ; 

Bmployment to local persona ID South 
fallern Coalfield" Bilaspur (X VlI 
-29.4.86), 215-16. 

Theft of eoal from South Hastem 
eoalfled •• Bilaspur (XVII-29.4.1!6), 
216-17. 

SOUTH.EASTERN COUNTRIES : 

Need to atlract more 'orctan toutish 
to India particularly from Middle· 
calter. Oulf aDd Soufh Sa.ttro 
coulKriea (Under Rul, 377) (XIV-
12.3.16), 211. 
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SOUTH KOREA: 

Soutb Korean conditions for develop-
ment of Paradlp Port (XVI-

• 24.4.86), 128. 

Soutb Korean Proposal for Develop-
ment of Para dip Port (XIV-
20.3.86), 99.100. 

Trade between India and South KorH 
(XV -4.4.86). ]32·38. 

Trade Talk. wltb Soutb Kona (XVI-
1I.4.86),4S. 

DEBATES 

Measures needed to develop Paradeep 
Port by finalising Sooth Korean 
Pacakage ofF"f and to complete 
Jakbpura Banspani Railway Line 
(Under Rule 377) (XV-24.3.86), 
352·53. 

SOUTH YEMEN: 

Security of Indian Nationals in South 
Yemeo (XIIl-26.2.86l, 9-16. 

SOUTHERN AIR COMMAND HEAD-
QUARTERS: 

Functioning of Southern Air Command 
Headquarters (XVH-30A.86), 130. 

SOYABEAN: 

Financial Assistance to U.P. for So~a· 
bean Development Project O'VII-
28.4.86). 26-2.8. 

Soya bean production (XVII-5.S.86), 
2.63-64. 

Utilisation of Soyabean and Soya 
Products (XVlI-28.4.86), 2.06-07. 

SPACE PROGRAMME: 

Space Programme (XIV-19.3.86), 84. 

Participlttion of Private Sector in 
Space Programme (XIV-J9.3.86). 
146. 

SPACE FLIGHT(S) : 

Indo-Soviet Joint Space FH,bt (XVII-
30.4.86), 41-42. 

SPACE PROJECT(S} : 

Space Project ofISRO (XIV-i2.3.86) 
114-15. . 

SPACE TECHNOLOGY: 

Achievements in space TcchnolOilY 
(XVII-7.S.86), 220·2.1 • 

Space Technology for Agriculture 
(XV--24.3.86I. 171-72. 

Usefulness of space lecbnolOlY in 
increasing foodgrain production 
(XV-2.4.86). 110.]2. 

SPECIAL COMPONENT PLAN: 

Amount utilised under lpeela' compo· 
nent plan (XVI-2.3.4.86), 198-202, 

Assistanco to Madbya Pracleab for 
Implementation of Special Com. 
ponent Plu (XVII-7.S.86). 136. 

SPECIAL NUTRITION PROGRAMME: 

Utilisation ot Funds of Special Nutri-
tion Programme for Cyclone Relief 
work (XV-7A.86), 173·74. 

SPICE(S) : 

Bao on open sale o( spices (XIU -
28.2.86). 48. 

Demand of Spices Export Promotioo 
Council (XVI-1I.4.86), 146-47. 

Export of spieces from Kerala (XUI-
21.2.86). 157. 

Protection of specie! and eco-system 
(XUI-S.3.86), 82-84. 

Special Committee for Cardamoo in 
tbe Spices Board (XIll-28.2.86), 
86-87. 

SPICES RESEARCH CEN fRE : 

Spices Researcb Ceotres In Kerala 
(XVII-28.4.86). 187. 

SPINNING MILL(S) : 
Construction of Spinning Mills 10 

Orissa (XTII-28.4.86), 41-42. 

Finaocing of Spinniog Mill, by lOBI 
(XVl-2.S.4.86), 325-2.6. 

Setting up 01 Spinoing Mills io Maha-
raslltra (XVI-I1.4.86). 78. 

SpinniDI milia in Aodbra Pradesh 
O'IV-14.3.86), J 28-29. 

SpinniD,milll in Maharashtra (XV-
21.3.86), 35-36. 



Splnnina MiH at Alta (Orlsl&)OCIn 
-28.2.86), 129. 

Spinnilll Mill in Trlpura (XVI-
11.4.86). 94·95. 

DEBATES 
~ to take appropriate "eps to eet 

U):the proposed spioailllmill at 
Aliganj iD the district of Etah. 
Uttar Pradesb for the upllftmeot of 
people in this backward area (UDder 
Rule 377) (XIV-20.3.86) 213-14. 

SPONGE IRON UNITS : 

Det1CeDsi1ll SpoqeIron Manulactu-
rlal Uoits(XIU-4.3.8(), 86-92. 

Sponae Iron Piants (XVII-5.S.86), 
135. 

SPORTS AND GAMES : 

Amount Allocattd for Promotion of 
SporlS (XlV-13.1.S6), 45-47. 

l)eyelopmeot of Sport. and Games 
(XVI-24.4.S6), IlIO-9l. . 

Incentive Scheme for promotion of 
.portsaDd pmes ill scboola (XVI-
17.4.86), 183-84, 

IlIDentlvc to School SpOl'U in Rural 
Areal (XVI-24.4.86), 41-42. 

Plaa to Develop Sportl Education in 
the Country (XVI-17.4.86). 201. 

Promotion of Sports in Uttar Pradesh 
(XVI-I7.4.86),76-77. 

Reyiew of activities of Sports Oraa. 
nisations aad State GovenuaClDt 
(X1U-6.3.86), 144-4S. 

Scholarships to Promising Sporllmeo 
(XV-27.3.86).89. 

Sports complex in Madbya Pradesh 
(XV-3A86).64. 

Telecast of Sport. Programme (XIrI-
4.3.86), 296. 

Tour of Indian Cricket Team to Sri 
Lanka (XV-3U.86). 201. 

U .. of drop ill .por .. (XVII-30.4.86) 
73-74. 

DEBATES 

Need tOluar&Dtee social security to 
activ.ClsportllJlen and potrormm. 
artiste aDd also to exempt them 
from income tax (UDder Rule 377) 
O'V-,31.3.86),386-87. 

SPORTS AUTHORITY OF INDIA: 

Raisml standard of sports by Sporls 
Authority of Jndia (XVI-ffi.4. 86}, 
138-40. 

Review of activities af Sports Organl. 
sations aDd Stale Goyernmeot 
(X1II-6.3.86), 144-45. 

SPORTS CENTRE(S) : 

Openinll of Rural SporlS C~otrel (XITI 
%7.2.86), 137.40. 

SPORTS COMPLEX(S) : 

Op~ning of National Sports Complex.,. 
in States (XVI-tO 4.86), ))3. 

SPORTS GOOD(5}: 

Sporta Goods at Cbeaper Rattt (XIII 
-27 2;86). 227·28. 

Live Telecast of X-Mas Proarammes 
from Vatican, Rome (XIV-IO.3.86). 
292·93. 

SPORTS SCHOOL(S) : 

Special Spotts Scbools ror Cbildreo 
(XVI-17.4.86), 39. 

SPORTSMEN: 

Levy or Duly on Prizes won by JDdlan 
51'orllmeo in IalCl'oalional Com-
petitiODS (XVI-IO.4,86). 302.04. 

SPV(IE5) : 

Activitiet of Pakistani Spies la Jodi. 
(XV -2.4.86), 181·82. 

Capture of two Talwanete boats for 
.pylol (XVII-7.5.86), 249·50. 

Pakistan spies arreeted In Marcb 1916 
(XVII-7.5.86).167. 

Pakistaol Ipy riog baited In R·ajuthaD 
border 0'111-5.3.86), 48. 

Premature rclea'" ot Pakistani lpiO' 
ftoIII Tika, jail (XVU-7.5.86). 
161-66. 



SREE DtJaGA COTTON SPINNING 
AND WBA VING MILLS : 

Nationalliation of Sree Durga Collon 
Spimrioa and Woavilll Mills Kon. 
oaaar (West BeogaJ) (XIV -7.3.86). 
47· 

SR,1SAILAM DEVASTHANAM : 

Renovation of Compound 
Srisailam Devastbanam 
31.3.86). 173·74. 

Wall of 
(XV~ 

SRISAIL.M HYDRO ELECTRIC 
.. ~_ POWER: 

Geoeralion capacity of Srlsallam Hydro 
Electric Power (XIV-IL3.S6), 207. 
208. 

SRILANKA : 

Assistance for Dairy Development 
Project in China and Srdanka (XIII 
-4.3.86), 262-63. 

Britisb Aid in attempted Genocide of 
Tamils in Sri Lanka (XVI-23.4.86) 
130·31. 

Citizensbip to Sri Lankan statelcss per-
IODS (XIV-12.3.86), 122.23. 

Difficulties of Sri Lanka Tamil refugees 
(XVII-7.5.86), 48-49. 

Ethnic problem of Sri Lanka (XIII-
26.2.86), 30-31. 

NAM's efforts to.olvCl Ethnic Problem 
of Sri Lanka (XVI-23.4.86). 
167. 

Political SolutioD of Etbnic Problem 
of Sri Lanka (XVI-9.4.86), 
138.39. 

Return of Sri Lankan Tamil Refugees 
to Sri Lanka (XVII-7.5.86). 
232. 

Reported activities of In5ur,ents in 
Manlpur and Tripura (XVI-9.4.86). 
7-14. 

R~ported killiDJ of Tamils In Sri 
Lanka (XVI-9.4.86)' 31·32. 

Resettlement of Sri Lanka Repatriates 
by Soutbern States (XV-2.4.86). 
76·17. 

Sri Lankan Tami) Refugees (XIII-
5.3.86). 76-77. 

Tour of IndIan Cricket Team to Sri 
Lanka (XV-31.3.86), 201. 

US Efforts to get Naval Base in SrI 
Lanka (XVI-23.4.86). 74-75. 

DEBATES 
Situation arising out of n09-5ettlement 

of Cltboic problems of Tamils in 
Sri Laoka (CA) (XIII-26.2.86). 
268·88. 

SRINAGAR: 

Films Screened on Doordarshan 
Kendra Srinagar during 1985 (XV-
24.3.86), 256. 

Fund. for development of D.I. Lake. 
Srinalar (XV-2.4_86),1l4. 

Talcola for participation in T.V. 
programmes at DoordarshaDKendra 
Srioagar (XV-24:3.86), 174-78. 

SRIVAST A V A COMMITTEE: 

Recommendations of Srivastava Com. 
millee 00 Delhi Police (XVII-
30.4.86), 225·U. 

STADlUM(IA) : 

Allotment of I.P. Stadium (XV-
7.4.P6). 3646. 

STAFF SELECTION COMMISSION: 

Grievances Cell in Staff Selection 
Commission (XIV-19.l.66). 
143·44. 

STAMP DUTY: 

Abolition of Stamp Duty (XVI-
25.4.86). 1()9.10. 

STATE(S) : 

Allocation of funds to States for 
Urban Development (XVI-21.4.86). 
156-57. 

Allocation of funds to Slates for 
Waler Snpply (XV-7.4.86). 174-78. 

Allocation of Imported edible oil' to 
States and Union Territories throulh 
P.D.S. (XIJI-ZJ.2..86). 248-49. 



Allocations to States/Union Territorlel 
out of Central Road FUDd and 
Guidelines for aivina perlorit, to 
Intor. Intra-State Hipwa,. and 
Bridles (XIV-20.l.86), 54-56. 

Allotment of essential commodities to 
Stat. (XVI-25.4.86), 199. 

Allotment of GoverlUDCnt accommod-
adotl to employees of State 
Governments (XVIl-l.S.86), 
160-62. 

Amount allotted to States IIDder IRDP 
(XV-7.4.86),184. 

Amonst di.bursed 10 Statea/Unlon 
territorieS for payment of Solatinm 
(XVl-IO.4.86). 27Q.71. 

AAooal Plan. for States (XVI-
9.4.86), 82-84. 

Allistance to Stales by Indian Insti-
tute of Foreian TracJc (XVI-
25.4.86), 177-79. 

Assistance to States/Union Territories 
for Strenathenios Public Distrlbutioll 
System (XVII-2.S.86). 267-70. 

Cases pendlnl In Supreme Court ill 
which Union/State Government. 
made party (XVJI-6.5 86), 
1I0-11. 

Causes (or tardy prosress of element· 
ary edncation In Slate. (XIV-
29.3.86). 87. 

Central assistance to Slatea (or 
appointment of Womea Teachers 
(XIII--6.4.86), 116-18. 

Construction of Barbed wire betweeD 
lhe Stat. o( Asaam and We.t 
Beoaal (XVII-30.4.86), 100. 

Centre', interveotioo lor Cauvery 
water 'rom Karnataka to Tamil 
Nadu (XIlI-6.3.86), 79 . . 

Check on Ma1411lribntion of Paper to 
Statel (XIU-6.3.86), 204-05. 

Civil DefelICe ill Stal.. (XVII-
7.5.86),131. 

CommittloniDa of new leneration 
~paclty (XVIl-6.S.86), 206-13. 

Constitution of Tribunal to settle tIv,r 
water dispute between Haryana 
and Punjab (XIII-6.3.86), 92·93. 

Delay In CommisaioninJ of Power 
Projects (XVII-6.S.86), 1~. 

Demand, allotment and distribution a. 
Cement 10 Stales (XV-8.4.86), 
133·37. 

Development of Garden Projects in 
States Durin, Sillth Plan (XVIl-
2.5.86), 75·76. 

Development of SciCIICe and Techno-" 
IOID' in States (XVIl-7.S.86), 
158·59. 

Direct ftiabt. from State Capitals to 
Delhi (XVI-IO.4.86). 210. 

DlrectioDs 10 State Goveroments to 
increase number of SCIST JudlCl 
(XV-8.4.86).93·94. 

Disposal of applications for openinl 
of branches of State Cooperad"e 
Bank. (XVI-25.4.86), 227·28. 

Dronaht Prone States (XV-7.4.86), 
137-46. 

Dross Testill, by Stales and U.T:. 
(XV-3.4.86). 215-16. 

Doland development Project In 
Statca (XVI-21.4.86). 267-72. 

Eeonomlc development of Backward 
and States (XVII-lOA.86), 95·96. 

Ellpert Committee to idenlify hazard-
ous IndllltriCi (XVI-5.S.86), 145. 

Pinancial assistance to Slates for 
drinkin, walers (XV -24.3.86). 
295·97. 

PinaJK:ial RetOur, .. by Slat .. (XVI-
16.4.86),147-48. 

Pith Seed Parm Hatcheries in States 
aDd UTI (XIV-17J.86), 207-08. 

PoodaraJDI butrer sloel. (XVI-
25.4.86), 125-31. 

Grant. to Statea for Promotioa Wei. 
fare of Scheduled Tribes (XVlI-
2.5.86)1 131-34. 



SUaJSCT INDEX 

Heavy Industries in Statea (XV-
1.4.86), 127-28. 

Holdinl of Importa.ot festlvall of each 
State in Capital to promote national 
integration (XVI-l0.4.86), 266-67. 

Immunisation PrOll'amme by Status 
(XIll-27.2.86), 226. 

Implementation of tbree lansuaae 
fOlmula by Stalea (XVI-IO.4.86), 
25()'SI. 

Increase in allocation of Fuods to 
HUDCO 10 meet demand. from 
States (XVlI-2S.4.86), l1S. 

Increased Financial Aaaistance for 
Statea (XVI-16.4.86), t46-48. 

Industrial growtb centres for balanced 
reaional development (XVlI-
6.S.86). 99-101. 

Industrially backward and adva.oced 
States a.od Prosrammes for Seventh 
Plan (XJV-18.3.86). 160.64. 

Installation of biogas plants in States 
(XIV-I1.3.8S),143-46. 

Insufficient Funds for States to meet 
Natural Calamities (XVI-2SA.86), 
112-13. 

Inlcr-State Conslsnment Act (XIII-
21.2.86), 37. 

Inter-State issues over Rajllbat Project 
(XIlf-6.3.86); 88-89. 

Inter-state line between Megbnagar 
aod Dobad (XV-8.4.86),lll. 

Inter.State Tusser Silk ProjecI (XVI-
25.4.86), 273-74. 

Introduction of S.T.D. services bot-
ween district Headquarters and 
Slate Capitals (XV-8.4.S6). 259-
64. 

Investment by lOBI in Stales (XVI-
I 1.4.86). 282-83. 

Investment in various State Enler-
prisel by Union' and State Govern-
ments (XVIl-6.S.86), 252-S3. 

LPG Cylind~r Manufacturilll Units 
(XVII -29.4.86). 1'43-144. 

Legal aid committees in Statel (XIV-
11.3.86), 7S. 

Losses sdered by State GoverllJllClnt 
in procure men I of paddy at support 
price (XIV-I4.3.S6). 94. 

Mealures to motivate for Tubectomy! 
Sterilization (XIII-6.3.86). 132-36. 

Medium-term LoaD to Statea to cover 
tbeir deficits (XIII-2S.2.86), 38-39. 

Model Regiooal Polytecbnics in States 
(XVI-24.4.86),242. 

Monitoring Cell to Asaeas Achieve-
ments of Relies Work (XVII-
28.4.86). 71. 

National avera,e of per capita State 
plan oullay (XVlI-30.4.86), 134. 

Now Aproach to Improve Acceptability 
Family PlaDning (Xfi1-6.3.S6). 
I 58·6S. 

Opening of National Sport, Com· 
plexes in States (XVI-IO.4.86), 133. 

Payments made to CARE (XVI-
)0.4.86). SI-S2. 

Performance of States onder mixed 
farmlog schemes (XVII-5.S.86). 
123. 

Policy relardinll Allotment of Fertili-
zers to Slates (XVII-2S.4.86), 
)09-)4. 

Power cut in States and Union Terri-
tories (XVII-6.S.86), IS8-9O. 

Power generatioo target (XV-8A.86), 
24S-50. 

Power Generation larget and actual 
performance (XVIl-6.5.86), 23S-
36. 

power shorlale in States and UnioD 
Territories (XV-S.4.86), 38_42. 

Promotion of touriam in hill Statel 
during SeveDtb Plan period (XVI-
25.4.86), 73-74. 

Proposal of owning Banks by State 
Governments (XVI-lI.4.S6), 317-
18. 

Promotion Quota of State 'ervi~ ill 
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Iodian Administrative Services 
(XVI-9.4.86), 206-07. 

Pro" .. 1s from StatllS rot R ural.B1ectri-
fication (XIV-18.3.86). 216;.18. 

Raising of finances by State Govern-
meuts (XVI-2S.4.84). 222<-24. 

Raising of resources by States to meet 
requirement. of Seventh Plan 
(XVII-30.4.86). 238040. 

Registered Consamet' Cooperative 
Soeietica/Storcs In StaleS (XIV-
7.3.86), 70. 

Role of Union and State Governments 
In retard to Industrial Projsct. 
(XVlI-6.5.86). 64-65. 

Scheme to open Yatri Niwas in Stales 
(XIV-7.3.86).2OO·01. 

Selllnl up of Mini Cemcl P)anta 
(XVlI-29.4.86), 234-35. 

Setting up of Thermal Project. in 
Slales (XlV-18.3.86). 114-15. 

Setting up of Yatel Niwas in States 
during Sennth Plan (XVI-I t .4.86), 
41-42. 

Sbare to Slates out of additional 
Revenue from hike in prices of 
petroleum products (XIIl-4.3.86). 
357. 

Sborla,e of Power in Northern States 
(XV -1.4.86), IJO.38. 

Stable Supply of Power in Bibar and 
Uttar Pradesh (XVII-65.86). 32-
33. 

State Governments provldins booh 
at Cbeaper rates to Stuch:nts (XV-
3,4.86) 91-92. 

Stales having no defence production 
units (XVII-7.S.86). 73. 

Statutory powers to Voluntary Con- I 
sumer Protection Orpoiutionl 
(XV[-25.4.86),9O-105. 

Steps to increase po".,,,r seneration in 
Bihar, Haryana aad "amataka 
(XVII-6.5.86), 166. 

SubSidy for publiC di.tribution or 
(oodaraiDs in Slates (Xln-28.4.S6), 
90-91. 

Subddy to States for Purobue of 
Sprinkler IrrfaadoD EquipmeDt. 
(XVJI-28.4.86),53·54. 

Supply of "erOHM to States (XlV-
18.3.86), 2IS-22. 

Supply Of power to Stat_ faciqpowcr 
abortale (X. V-18.3.86), 187-89. 

Teclmical support to see .. GoverD-
menll for drawina up lrriptioa 
Projecta (XVI-IO.4.86~ 282. 

Tluck. witb Compolite Permlta(XlII-
6.J.U) 118-20. 

Uniform pattern of LoUery Scbemea 
Ooatod by ditl'crcnt S..... (XVII-
7.5.86). 17~80. 

UDiformity in MiAimum Wapi in 
Slatel (XlV-I7.3.86), 3.J-34. 

Utility of FUDds provided and DOD-
UhwatioD of FlIDda by Statea Ro : 
Family Plamailll PropUDme (XIll-
6.3.86), 209-12. 

VolUDlary ActioD Bureau flNlCtiODiIll 
in Slates (XV-3.4.86J, 206-08. 

D£BATES 

Guidelines to S,ale, on Family PlaDD-
in, (H.A.H. Dis.) (XVI-23.4.86). 
382-400. 

Need to direct State Government. CO 
adopt medures for welfare ., lanD-
era (Under Rule 377). (XV-J.4.86), 
311-12. 

STATE BANK OF INDIA: 

AppointmeDI of 'SKYPAK' u SBI 
courier for collectlOD aDd clearauC8 
of oUlltallon cbequel (XlII-
28.2.86).42-43. 

Credit ,iven by Siate Beak of India 10 
prlority Sector ID Madbya Pradesb 
(XIV-14.H6), 263-64. 

Fraud in Slale Bank of Iodla braucbel 
In Gandbi NallDr aud Navsari 
(Gujarat) (XIV-14.3.86), 23J·32. 

Investment by State Bank or lodia for 
development or Industria iD OdIN 
(XVl-25.4.861. 161. 

Loao .... n b,· SBI. AlipIij, Diltrl~ 
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Btah (U.P.) to Uoemployed Eduea-
t~d Youths (XV--4.4.86). 128-129. 

Opeoing of branch" of State Bank 
of India 10 Phulabavi diltrict 
(OriSla) (XV-4.4.86). S1. 

Pcon arrested for defrauding S81 
branch of Lucltnow (XIV-14.3.S6), 
216. 

Proposal for Bifurcation of Madras 
Cin:le of State Bank of India 
(XVlI·-2.S.86). 152. 

.... Regional offices of State Bauk of 
India in Kerala (XV-21.3.86). 
99·100. 

Reporled acceptanCl of donations by 
officers of State Bank of lodia in 
Southern Region (XVI-25.4.86). 
]34. 

State Bank of Iodia Branch ,anctioned 
for Mehalpur. Una Di.lrict (MP) 
(XV-21.3.86), 196. 

STATE ELECTRICITY BOARP(S): 

Electricity Board allowed their own 
micrQwave communication network 
(XV-2S.3.86), 278-279. 

Plant load faclor (or State Electricity 
Boards (XV-25.3.86). 272·73. 

Transmission and distribution losses 
by State Electricity Boards (XVII-
6.5.86), 96-98. 

State Farms Corporal ion of India 
(XV-3J.3.86),2'2·56. 

STATE FINANCIAL CORPORA. 
TION(S) : 

Allislance by IDBI to Stale Financial 
CorporCllion (XV-25.4.86), 146. 

STATE ROAD TRANSPORT COR. 
PORATJON(S) : 

Lo .. calncurred by State Road 
Trauport CorporaUons during 
1984·85 (XV-27.3.86), 115-7. 

STATE TRADING CORPORATION: 

Appointment of Full Time Cbsinoan 
for STC (XVIJ-2S,86), 118.19. 

Pecline in E~J)m't Taraet of STC 
(XVII-2.S.86), 244-45. 

Depota of S. Y .C. for imported lllltural 
rubber (XIV-7.3.86), 180-SI. 

Direct purchase of 10bccco from 
fanners by STC for export (XVI-
25.4.86), 253.55. 

&port of Wheat and Non-Bllmati 
Rice by STC (XVII-2.S.86), 244. 

Frequent changes in tbe post of Chair· 
man STC (XV-21.3.86), 268-69. 

Holding company for STC and MMTC 
(XllI-2B.2.86),44. 

Import and Export of Bulk Drugs by 
STC (XVI- 25.4.86), 42·43. 

Import of Arms by STC lXVlI~ 

2,'.86), 173·76. 

Import of News print and sugar by 
STC (XV-4.4.86), 256-59. 

Imports aDd E~ports Handled by STC 
(XVII-2.5.86), 222·23. 

STATEMENT(S) : 

Ceotral E~i.e Duty Concessions to 
small scale industries (XV-31.3.86) 
3SI.82. 

Clarification of earlier statement on 
drought and oaullal calamities made 
on 19th March, 1986 (XV-24.3.86). 
345-46. 

Correcting Earlier Reply to tbe Discus. 
sion on the Demands for Gruts 
(General). 1986-87 in Respect of 
Minislry of Comm~r"e (XV-1.4.R6). 
437-38. 

Development io Punjab (XVII-
30.4.86), 244. 

Escape of Prisoaers from Tilar Jail 
(XIV- 17.3.86).275-76, 

Establisbment of an Export DevC'lop-
menl Fund (XV-31.3.86), 383. 

Extension of Scheme for Industriali. 
sation of Backward. Arcaa (XV-
I. 4 86\, 305·06. 

Failure of Coostitutional Macbinery in 
Jammu and Kashmir (XIV-10,3.86), 

38.39. 
Findin,. of 'Court' appoiDted toinves. 

tiaate inte the circumstances or crab 



of Air India Jumbo Jet ·KaDiabk.' 
on l3rd June. 1985 (X1V-14.3.86). 
289-90. 

Formation of a CorporatioD for 
Bombay and Delhi Telephone 
S)'stems and anotber Corporation 
for Overseas Communtcation 
Service (XIV-ll.3.86). 252-55. 

GovetIKDe1It's Decisions on the Report 
of lbe Medical Education Review 
Committee (XVII-2.S.86). 387·89. 

Grant of Certain CoaceuioDs to 
Pensioners (XIV-ll.3.86). 2SS-'7. 

In reply to the pointt made by Shri 
P. Kolandaivolo, MP. re: Informa· 
tion given by the Mini.ter of Slate 
in tbe Department of Agriculture 
and Cooperation 00 10th MarCh. 
1986 durina the discussion on droo-
pt and Natural Calamities (XIV-
19.3.86). 179-80. 

Incentive for e~port promotion 
(XVII-S.S.86).·33()"32. 

l.formationl!iven by Minillter of Stale 
In the Department of Atrlcvlture 
and Cooperalion on 10th March 
1986 dUrinl! the discus.ioD on droa-
l!bl and Natural Calamitles (XIV-
19.3.86). 178-79. 

Loss of two AN-32 TrIlosport Aircraft 
(XV-31.3.86). 44()'42. 

Natiooal Education Policy. 1986 
(XVI-21.4.1986), 304-05. 

Railway Incident betweeD Tellicborry 
and Mabc Station. (XIII-2B.2.86). 
285-86. 

Ravi and Bea~ Walen Tribunal 
Ordinauce. 1986 (X1lI-2S.2.86). 
351. 

Reasons for Withdrawal of Ravi and 
Beal Water TBlbunal Bi'l (XJV-
18.3.86), 336-37. 

Recent Bombinl of Tripoli and Bona. 
bul by US Aircraft (XVI-ISA.86), 
29!1·98. 

Ilelea~ of Additional Dearneu Aflow-
IUJCO to Central Governmenl 
Empl.~, (XIII-27.2.86). M-10. 

Reported statement made by tbe 
oftlci .. , spokesmen of I 1Ieiabbonr-
ina comtry reaardln. recent distur 
bam:a In Indta (CA) (XIII-
2S.2.86). 292-320. 

Ralanation by Shri K. P. SinpDeo 
from the Council of Ministers 
(XIII - 5.3.86). 20l-0S. 

Statement in Explanation of bie Resia-
nation from the Office of Mlnlmr 
of Stale In the Department of 
Rural Development (XIV-l1.3.86), 
2S7-S9. 

Stllem~nt showina action taltell by 
Governmcnt on recommendationa 
conlained in Chapter I and V of 
Flnt report of Mi nilltr), of RaiJ. 
way. -Laid (XV-;-34.86), 244. 

Statutory MinilJlUm Price for Raw Jule 
for 1986-87 (XIII-21.2.86), 299· 
301. 

Sleps 10 contain AIDS (XVU-
29.4.86). 432-34. 

Visit of Nam Ministerial Group to 
Tripoli (Libya) and UN Headquar. 
ler, New York (XVIl-2's.86). 
296. 

STATIONERY: 

Purchase of stationerY CIC. from Een-
dr/ya Dbandar by Public aector 
undertakllJiS (XIV -18.3.86), 90-
9\. 

Purc:basln. of Stalionery from Ecndtiya 
Bhandar (XIV--20.3.86), 128-29. 

STATUTORY RESOLUnON(S): 

Disaoproval of Administrative Tribu-
nah (Amendment) OrdiDauce, 1~ 
(XIV-I7.3.l!6). 2SS-7S, 277·lS6. 

Diaaprroval of CODtract Labour (llo-
auIation Ind Abolition) ~ent 
Ordinance 1986 (XIV,-10.3 86). 26C),. 
311. 

Dilapprovl' 01 Motor Veblcle •. (Amen-
dmeot) OrdinaDce, 1986) (XIIl-
28.2.16). 2)1~3. 
(X111-4.~.U). 603. 
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Diaapproval of tbe Ravi and Beas 
Waten Tribunal Ordinance, 1985 
(XV-24.l.86),465-67. 

Ministers (Allowanccl, Medical Treat-
ment and otber Priviiegea) •. Am~nd
ment Rule. 1986 (XVII-30.4.86), 
306-17; 
(XVI-B.86). 305-12. 

STEEL: 

Alloca,lion of Steel and Iron roda to 
Tripura (XIII-4.3.86), IlS. 

Allotment of Cement and M.S. Rods 
to Kerala (XIV-18.3.86), 14-17. 

Creation og Gross surplus by SAIL 
(XVII-28.4.86), 96-97. 

Demand for escalation of prices on 
Steel Fabrications of Second Hoag-
bly Bridge (XIn-27.2.86), 41-42. 

Diversion of Sleel and 'defectivcs' by 
Sleel Autorily of India (Xlll-
3.3.86),40. 

Dual pricing system lor Sleel (XVI-
21.4.86), 93. 

Formation of 8cheme to manufacture 
steel (XIll-43.86), 201-03. 

Freight Equalisation policy for Iron 
and Steel (XVI-21.4.86), 148-49. 

Growth of sleel production (XIV-
10.3.86), 60-61. 

Import of modern steel technology 
(XVI-21.4.86). 213. 

Import Policy for Steel Strips (XV-
24.3.86), 191-92. 

Increase in price of Stcel (XVI-
21.4.86). 201_204. 

Input of Energy in Productinn of 
Steel (XV-24.3.86). 330.31. 

Manufaclurins facilities of laleable 
products (XV-24.3.86). 202-

Mealures to cut Sleel produclion cost 
(XV-243.86), 206·07. 

New policy for ateel dislributton 
(XIV-17.3116), 189. 

Policy reaardilll sleel (XVI-2l.4.86), 
20S. . 

Production of Steel in Public sectOt 
steel plants (XVII-28.4.86), 61-
63. 

Proposal to exclude steel from Scbe-
dule 'A' of Industrial Polley Reso-
lution (XIV -17.3.86), 69. 

Setting up of Oratuity Board (XIV-
17 .3.86), 42-44. 

Shortage of Steel by the turn of cn-
tury (XIV-I0.3.86). 

Socl Consumer CODncll (XV -24.3.86), 
181. 

Steel stockyards (XVII-5.S.86), 250-
52. 

Techoology for Zinc and Aluminium 
coaling for sleel (XIV-17,3.86). 
174. 

Tinplate allocation policy (XVI-
21.4.86). 110-11. 

Unsold Stock of Steel (XVII-28.4.86), 
190. 

STEEL AUTHORITY OF INDIA LTD. 

Appointment of private cODsultants by 
SAIL (XVII-5.5.86), 55-56. 

Appo.omoot oC Secretary (Steel) and 
Cbairmau, SAIL (XIll-4.3.li6), 
291. 

Crealion of Gross surplus by SAIL 
(XVll-28.4.86), 96-97. 

Criteria for nomination of Members 
on Broad of Direclon of Steel 
Authority of India (XIV- 10.3.8(»), 
73-76. 

Decision by SAIL to r.:view product 
line (XIV·-17.3.86). 168-70. 

Diversion of Steel and 'defectives' by 
Steel Authority of India (XIII-
4.3.86), 40. 

Manufacture of utensils and appliances 
by SAIL (XVI-2l.4.86). 273-74. 

Openinr of New Stockyard at Dhar-
manasar for Pig Iron (XV-31.3.86) 
305. 

Periormance of Steel Plan IS WIder 
SAIL ~XlII-4.3.86). 166-69, 



IlcatnlttudDl of SAIL (XV-24.3.86), 
49. 

Sale by St~1 Authority of Iodie Ltd •• 
to private sector (Xm~J.86), 
218. 

Settfaa up t.,. force by SAIL to Mo-
nitor Quality Prodacta (XVI-
21.4.86), 17-20. 

T.V. Commercitll by SAIL (XV-
7.4.86), 59-60. 

Volvotar)' Rrtlrement Scheme (XV-
7.4.86}, 100. 

Withdrawal of fundiol IUPpcm from 
SAIL (XVI-21.4 86). 276-77, 

DUIATES 

Nerd for stocldal steel mlteri.1 at the 
yud of Steel AlItho.rity of lodia.t 
Welliost.,n hlltlld, CooWa (Uader 
Itu'e 377) (XV-8.4.86). 299. 

Steel CODsumer Council (XV-24.3.86) 
181. 

STEEL FURNACB ASSOCIATION OP 
JlIo'1>lA : 
AdditiODl1 capac:itiello Electric Arc 

fomacc illdwrtl'J (XVU-'.'.86). 
105·1Jtj 

STEEL INDUSTRY: 

Etrect on enwonmeat by Steel Jadul' 
tl'J (X11I-4.3.86), 156-57. 

Rise ill Price 01 Coal au' olber IDpUII 
for !led Industry (XlV-JO.J.86), 

Steel Induatry in R.ja_th.D (XIV-
10.3~86" 313. 

Villt of World Team for modemi ... 
noa of Stul 104hIttr7 (XIV -
10.3.86), 313. 

lJE8~TES 

Need to live employment to laud hoI. 
ders wbuse laDds have been .cquir. 
.. in Ramquodam .04 ViAllba. 
pata8ID ia Andbr. Prada' fot con • 
• tructioa of National Thermal 
power Stltioa Ind Steel ladUltr,. 
(Uacler it. 317) (XIV-U.3.86), 
;z6WS. 

IT!I!LPIPE(S) : 

M.aufacture d pipefiuel .. 4cd fot 
BHJ pipeline project by IDdiaa 
maauracurrets (XVII-6.'.86), 137· 
38. 

Suspension of Supply 0''''1 Pipes 
for HBJProjectl til' WatGermaa 
Supplier (XlIl-2'.2.86). 244. 

STEEL PLANT(S) : 

Conatructioll wort of Vlaatbapataam 
Steel Plant (XIV-IO.3.86). 68-70. 

I>ef.j. in Conttruction of Vijlyalllpf 
Stnl Plant (XV-7.4.86>,48. 

Demand or power for Public Sector 
Steel Plant (XllI-4.3.86), 193·94. 

DeveiopiDtDl 01 nail." Steel Plaut 
oeVI-2J.4 86),207.01. 

EIIPlII~loa of Sleel Plutl (XV-
7.4.86). 82·83. 

FUllds for aeltiDa up or Daitari Steel 
PI.ot III Orissa in Snentb Fiye 
Y_t'la., (XIU-3.3.86), 192~193. 

Lallel .cqulred for S.1em Steel Plaut 
(XV -24.3 86). 194-fl. 

Luae MiDI Steel Plaola in Private 
Stetor (XIV-I'.3.B6). 119-20. 

"'euuretlO 'ocr... productivif, of 
blut furnace. for &be Publici Seetor 
Steel Plaat. (XV-7.4.86), 1119·90. 

MiDISleel Plantl (XVI-21.4.86). 
25)..54. 

ModcrDI.ation or Steel Plant. ·(XVI-
2l.4.86), 281. 

ModerDi .. tion PrOilramrM for 1000rlte-
la s.I Plaot (XV-7.4.86). 96-
91. 

New. CaptioDe.d 'FRG Finn WaDI' to 
rUll Vi ...... ,.,.. StH) Plaat' 
(XV-24.3.86),327. 

Performance .of Steel Pla.t. under 
SAIL (XIlI- 4.3.86), 166-69 

Problem. or MiDI Stftl Plants (x\"n-
H.86). 45-4'6. . 

prOducitcm tltaer_ of s, •• t PI.DI. 
(XlV-17.3.86),147. 



Productivity in State owned Steel 
Plants (XllI-4.3.86), 146-47. 

Profit/Loss of Steel Planfi {XVII-
28.4.86). 9M2. 

Representation {rom mini Steet Plant 
Owiiert reprdiog price rise (XlII-
4.3.66). 165'166. 

Scheme for modernisation of Steel 
mUle/plants (XV-7.4.86), 19()" 
91. 

Seuing up o( Steel Plan at Mohinder-
auh (HaryaDa) (XUl-4.3.86). 
132. 

Setting up of sleel plant 'in Azamgarb 
(U P.) (XIH-4.3.86); ISS. 

Setting up Mini Slool Plants (XVI-
21.4.86), 185-86. 

Setdna up of mini steel planl8 in 
Seventh Plan (XlV-l1,3.86), 45-
58. 

Steel AcclJIDGlated al steel planls 
(XIV-IO.3.86),49·50, 

Technical/noD-technical staff al Vi~a
kbapainam Sleel Plant (XIV-
10.3.86). 309. 

Trade Unions in Sleel Plants (XIV-
10.3.86). 47-48. 

VI.akbapalnam Steel Plant (XlII-
4.3.86). 155-56. . 

Vialt of Chinese Steel Technologists 
XVII- 5.5.86), 163-65. 

DEBATES 
Need 10 attacb Tbakurani Iron Ora 

Mioes of Orissa with a Steel Plant 
(Undor Rule 371) (XVll-28.4.86). 
301. 

Need to set up tha proposed steel 
plant a, Daitarl in Orissa (Matter 
Under Rule 377) (XVII-65,86). 
275. 

STEEL SCRAP; 

Import of Stocl Serap(XIV -10.3.86), 
97-98. 

Settinl up Steel S'toi:k Yard at Bhopal 
(XV-7.4.86j, 101. 

Selling up of Steel Stockyard In U. P. 
XV-7.4.8'6),193, 

STERILISATION; 

Deaths due to Sterilisation .operation 
tbrough Leprosc(lple . Metbod 
(XVI~17.4.86), 7(, 

STIPEND(S) : 

Payment of stipends in Sainik Scbools 
(XIV-I2.3.86),115-116). 

S'tOCK EXCHANGE{S): 

Measures {or overhauling working of 
slock Exchanges (XIV-14.3.86), 
159. 

Membersbip of Delhi Stock Exchanre 
(XV -4.4.86), 178-79. 

Opening of more Stock EXbanges in 
Delbi (XV-4.4.86), 67. 

Over lubscripl10n of public issues 
(XIV-14.3.86), 43-44. 

Proposal for opening of more stock 
excbanges (XIV-14,3.86), 206. 

Ravamping Structure of StOilk and 
Capital Markets (XVII-2.5.86), 
I 97-9S. 

Report of G. S. Patel Committee on 
Stock ExcballSCs Reform (XIV _ 
7.3.86), 168-69. 

Setting up of Jaipur Stock Exchange 
(XVII-2.5.86), 139-40. 

TlIlle Limil fOf listing name of com-
pany in Stock Exchange (XVI-
11.4.86), 144-45. 

STOl\ELlMb: 

Procurement of :Jufnt stone 
Hindu~lan NeWsprint Ltd, 
(XVIl~6.5.86). ISO. 

STONE QUARRY (IES) : 

lime by 
Kuala 

Non-implementation of Supreme Court 
decision regardina bonded and ml-
srallt labour at Faridilbad stone 
QUaniOJ (XV-24.3.86,. 167-68. 

STONE QUARRIES: 
NeCessary steps needed to stbp the 

clo'surt of crlamond mdstolle qua-
rlJel in Panoli'dlittrk:tof Madbra 



SUG~JiI,;CAN£: 

Cane prices ad\'ised by VariOD! Stale 
Gover.tmJeuls dudDI 19!1~~. (XV-
21.3.86): 83-84. 

Cora.ring of ~Il&arcllnc by C9-0~a. 
live Sugar Factories ill M4II!t .... bua 
(XV-4.·U6). 195. 

D~lin~ ip coDSumpqOO of 8!aioI and 
SnaarcIIH In USA. BrilJln etc 
(XV--4.4.S6I. 211-16. 

l>et;;lilIe inS",arcaQe Prod~tivilY 
(XV -31.3 .86). 265. 

Diversion of Sugarcane from one State 
10 another Slate 10 iDcr~.o 'Iuaar 
Production (XJJI-21.2.86), IS3. 

lucrea~e in price of SUI arcane (XIV-
14.3.86},95-96. 

Microprocessor controlled system (or 
lugarcau.tenlle and paper industry 
(XI1I-5.3.86), 84. 

Proclll'ement of Sugarcane by Private 
Factories ()f higher priee (XIV -
14.3.86), 120-21. 

I 
I 
I 
I 
I 
I 

I == ::::::'(::~I~::i: II 
aDd Rice (XV-24.3.86),26l-70. 

l'roduction Taraet of roederains. Oil-
seeda. tog_reane. cottoo, pulsos and 
jute during 1986-87 (XVlI-S 5.86). ! 
158-59. 

Purcbase of sugarcane from Napal 
(XIV-14.3.86),96-97. 

Remuoerati\'e price to farmers for 
iuprcaoe (XV -4.4 86). 94-95. 

Scbeme for Development of Suaan:ane 
(XVI-I 1.4.86). 95·96.' 

SQlU •• linl of Suprclloe korn Bibar to 
Nopal border (XIV-14.3.86), 
100. 

SUGARCANE GROWER,S) : 

Arrears of payment by Sugar mills to 
suaarcane arowers (XlV-1.3.S6>. 
l48-49. 

Pa)'UIcot of cant: ,rowen' duet by 

IlIIlr factoriel (XIV -14.3.86), 
46-61. 

Proba .r IUlar ,rowen (XIV-
7 3.86), 72·74. 

SUGAR MILL(S) : 

Applications for liulICCl f9f Upaosio.a 
of sUlar factories in Mahlraahtra 
(XVI .... 2S.4.86). m. 

Arrears of payment by Suaar ~1I1 to 
sUlarcane FOwers (XIV-7.l.86), 
248.49. 

Cane Price dues of 5Upr ~orie. 
""011 over und" IIIpr UDder· 
takin,s Act, 1918 (XIV-14,l.86). 
153-55. 

Galle price duel of ~ti6e4 Supr 
Faclorlos (XVI-25.4.86), 214.15. 

Claims for incentive recciyed "om 
New SUlar Factories and Expansion 
Projeets (XV-2U.86), 179·81. 

CIOIinl down of Supr Mill, ID 
Western Uttar Pradesb (XV-
4.4.116). 139. 

Cooperative SUlar Mill at Badamba, 
Oris .. (XV-24.3.86), Jl3-34. 

Co-operallvisatlon of SUllIE MIUa 
(XlIl-28.l.86), 13l·l4. 

Dcmanilf<:f formwlltlcD 01 throc ZODei 
of Co-operative Supr Factories tn 
Mabarubtra (~VI-2'.4_86), 
190-91. 

Deootifled SUlar Mills (XVI-25.4.86). 
213-14. ' 

Deotia aud Sbrce Silaram Su,.r t.tm. 
in Dearie District (UP) (XV-
21.3.86). J()().Ql. 

Incentive Scbeme tor Blah COlt SUlar 
Units in Cooperati"e. Sactor (XVI-
25.4.8'), 166-61. 

IncentivllS to su,ar mUl. to lacrulO 
production (XVI-ll.4.86). 216-J9. 

Interim Rellef toworltera fa Supr 
Milil (XVI....,.2J.4.86). 59. 

Louinl out or NatloDalil04 StlIIt 
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Mills to Private Companies in 
Bihar (XIV-7.3.86). 74. 

LOIIes In Sugar Factories (XIII-
28.2.116), 190. 

New Jillar factories and expaluion 
projects (XIV -7.3.86), 246-48. 

Payment of cane arowers' dues by 
augar factories (XIV-14.3.86), 
46-61. 

Interim Relief to workerl in Sugar 
Mills (XVI-21.4.86), 59. 

Proposal to set up a Sugar Mill in 
Mainpuri (U.P) (XVI-I 1.4.86), 
16-22. 

Proposal to aet up SUlar Factories in 
Mabaraahtra (XVI-Il.4.86), 
202-03. 

Recovery of loans aranted to Denoti-
fied Supr Factories (XIV-14.3.86). 
68-69. 

SOlting up of sugar Mills in Madbya 
Pradesb eXV-4.4.86). 99-101. 

Settinl up of Sugar MIll. in Punjab 
(XVI-25.4.F6), 110·11. 

Supr Factories in Cooperative Sector 
Nayagarb and Badomba (XIlI-
28.2.86). 127.30. 

SlI8ar milia In Basti, Oorakbpur and 
Jaunpur Districts of Uttar Pradesb 
(XVI-3S.4.86). 108·09. 

Sugar mill. sanctionlld durins 1985·86 
(XVI-2S.4.86), 237. 

Take-over of Sick Supr Mills (XVI-
25.4.86), 12·J9. 

Takeover of sU!lar mills running in 
loues (XIlJ-21.2.86). 55-56. 

DEBATES 

Need to take over tbe Anand Sugar 
Mill in Kbailabad, U.P. <Under 
Rule 377) (XV-21.3.86). 337. 

SUKHAMOY CHAKRAVARTI COM-
MITTEE: 

Sukbamoy Cbakaravartl Committee 
Report on Monetary System (XIII-
21.2.86),219. 

SULABH SHAUCHALA Y A(S) : 

Sulabb SbaucbalaylS under RLEOP 
aDd NREP (XV-31.3.86), 223. 

SUNDERBANS: 

Development of Sunderbanl (XVI-
9.4.86). 41·42. 

Development of W,ldlife Tourism in 
Sunderbans (XIV-7.3 86). 49-S0. 

Ecological conditionl of Sundorbana 
(XIV-12,3.86),59-6G. 

SUNRISE INDUSTRIES: 

Market values of Sbares or Sunrise 
Jnduatries (XVII-6.5.86), 61. 

SUPER COMPUTER: 

Acquisition of Super Computer Tech. 
nology from USA (XVII-30.4.86), 

97·98. 

SUPER BAZAR: 

Expansion of Super Bazar Network 
(XIV-14.3.86), 112·13. 

Expansion of Retail Network tbrough 
Super Bazars In Delhi (XIV-
14 3.86), 32-33. 

Observance of Weekly Holiday. by 
Super Bazar and Kondriya Bbandar 
(XV-4.4.86},47-48. 

Opening of Mother Dairy Booths ia 
Super Bazar (XVI-ll.4.86), 
46-47. 

Proposal of open brancbes of Super 
Bazar/Kendriya Bbandar (XIV-
14.3.86). 253-54. 

Proposal to bring Super Bazar under 
Municipal Corporation of Deihl 
(XV-4.4.86). 9J-92. 

Reprelentation of SCjST Employees in 
Super Bazar (XV-4.4.86), 181. 

Sale of vegetables aDd fruits in Super 
Bazar (XlV-14.3.86), 175-76. 

Stills rented out to Private Partios in 
Super Bazar. Connaullbt Place, 
New Delbi (XV-4.4.86). 303-04. 

$torilli of low cost druas In Super 
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Bazar/Co-op. stores (XIV -14.3.86), 
Btl. 

SopnannUited Persons workiq in 
Super Bazar (XV-4.4.t6>, 67-68. 

SUPER TRett.MAL POWEll PltOJECf : 

Nocd to grant early clearance to tho 
snper thumal power !prOjeet'\uopo-
sed to be set OJ' at TlIk1ler in Orllsa 
(Under Rule 377) (XVn-7.5.86), 
329·30. 

SUPER THERMAL POWER STATIONS; 

Financing of Super Tbermal Saatiooa 
by World Bank (XIV-It.3.86), 
186·89. 

Suptr Tbermal Power Statton at 
Taicher in '()rlsSII Vlieb world bank 
a.*tallce (XIV -11.3.86), 148. 

SUPPLEMENTARY DEMANf)S POR 
GRANTS (GENER~L). 1985-86 : 

(XIV-tO.3.86), 338. 
(XIV ...;..14.3.86).'32t· 79. 
(XIV -17.3.86). 230-51. 

SUPPLf'MFNrARY DEMANDS FOR 
GRAl'I1S (RAILWAYS). 1985-86 : 

(XIV-7.3.~, 278. 
(XlV-I3.3.86), 350-185. 

SUPPORT PRICE(S) : 

Demand by All India Foodpain 
Dealors Association II) raise JUpport 
price of gnm (XV--24.3.86), 
160-61. 

Fixation of support price of A,ricul. 
fora I Produce (XIV-IO.3.86), 
17l-74. 

Minimum Support Price for COli on 
(XV-243.86),313. 

SUPPRESSION OF IMMORAL 
TRAFFlC ACT: 

SleN to implement provi.ion of 
S.I.T.A. (Xm~6.3;8'6), 120-21. 

SUPaEME COURT: 

Case. of lie'. Stall' pendlnl in 
Suprcme Court/Hlgb COUtU (XVI--
11.4.86),9().91. 

Cues of NatiooalisedBanki Pudlna 
in Supreme Courl (XVI1--2.S.86). 
l04-OS. 

Cues ponding in Supreme Court 10 
whicb Uoion/Slate GovCfDmenfi 
made party (XVII-6.S.86), 110-11. 

Coaetitutional cues peodinc In Supreme 
Coo.t (xtV-l1.3.86), 86. 

Deatb lentences pendln. 'f()r confirm-
alloD by Supremo Courl and Htab 
Courts (XIV -11.3:86),244-46. 

Dismissal of AppeaJ:by Supreme Court 
IIi lhrioD of 10ISt.. VI. <MI'. :Oswal ," 
Agro Milia Ltd. (XVII-.'2.5.86), 
195-96. 

·Iec:OIIICI,TIlI CeacspODdluaia Sepreme 
'Court (XV-4.4.86), 2(16-67. 

ImplOlllClDtation or tho Orhr of tbe 
Supreme Court by CPWD (XIV-
10.386),9. 

Iocreaso in Salary and o"r emolu. 
ments of Jud,os of Supreme Court 
ed 'Hrp -COUtts (XffI"'-' 4.3. 86), 
499. 

lotroduCdo8 01 tape rec«dfllJ of 
ordon of Supreme .cOllrt and Higb 
Court. (XIII-25.2.86), 207-08. 

Laws atrllCk down by Supremo COllrt 
(XV-2S.3.86), 170-75. 

Noa-implementation of Supreme Court 
dCCision 'qardio; bobded and 
miartnt labOur at Partbbad Stone 
qunriet (XV-19.3.86), 167·68. 

PttadiBa CalIS' 10 Supremo CoUrt aad 
Hiab Courls aflerte.tJn, up of 
Adm;oistrat;yo Tribunall (XVII-
29 H6). 92-97. 

Pubhc Inlerest Ca.es in Hiab Courts 
'lI1Id SwrprealoCourt OCIV-18.3.86}. 
135. ' 

Scttin, up·of .. bencb of Supreme Court 
tn Soutb (XIV-II.3.86), 189.90. 

UIC of Hiodl 18 OtBcia' work 10 
SUpJCme Courl <XVI-7.4.8(), 99-
Il0. 

Vae.ncln of JlIdJflI Iii s.opreme Court 
and BI,b Courll otm ..... 2S.2.86), 
56-S8. 

Verdict orSUpMDeCottrtca Admiat· 
Itfativo Triblhlal,' (XVll...c. 7 .5.86) 
57·sa. 



Writ petitions and otber easel pend/nB 
in HiKh Courta aod Supremo Colirt 
(XIV -18.3.86), 184-86. 

Writ petitions peodinB in Supreme 
Court rt;jtaJ:<liQl I;oDStilutionalilY of 
Muslim PCI'sonal Lalli (XV-
1.4 86),286.87. 

W ril$/S.lAil. peIIdio& 10 SUpJleDJtl Court 
aDd Hip Courts (XIV-l 1.3.86), 
120-28. 

SUllGER.Y OFj BLOODLESS PLASMA 
SCALPEL: 

Discovery of Bloodlell l'1a~ _Ipel 
Surlery (XVI -10.4,86). 119. 

SATI,.UJ,YAMUNA LINK. CANAL: 

Comple.1ion of SYL Caoa.l (XIlI-
27.2.86), 71.72. 

Construction.oi SYL Callol (XYI-
lOA 86), 29-30. 

SWATANTRATA SAINIK SAMMAN 
PENSION SCHEME: 

Relltoration 01 Suspeoded cales of 
Swatanlrala Saioik Sammao Pensioo 

of Assam (XIIl-5.3.86), 111 ; 
(XVI--164.86), 130-32. 

SWEDEN: 
Amataoce to <Kissa SocIal Forestry 

by Sweden (XVIl-30.4.86), 
lSI. 

Offer of Swedisb aircraft firm for 
Commuter Airlner (XIII-27.2.86). 
189-90. 

Officer by Sweden for Deep Water 
Oil ProdQctioa TechnoioaY (XV-

8.4.86). 22S. 

SWITZERLAND: 

DoposilS in Swiss Banh by Indiao 
(XV-21.3.86), 273. 

Doportation of Ta.mils froID Switzerland 
(XVI-23.4.86), 81-82. 

Exportli to SWi.l.zerland (XVI-2.S.4.86), 
67-68. 

Indo-Swiss dilCUnioa OIl Hydr.o-electric 
ODorlY (XVlI-6.5.86). 204. 

SemlQar in Switzerland reaard1al 

companies' dividead repatriation 
(XUI-4.3.86),474-75. 

SYMPOSIA: 

Recommendations of Symposium on 
Pharmaceuticals, Quality and Safety 
(XVI-17.4.86),202"()3. 

SYNTHETIC FIBRE{S) : 

Prod\lction of Syntbetic Fibre (XVII-
6.5.86), ~2-53. 

R.ellef to syntbetic yarn industryotv-
21.3.86), 318. 

SYNTHf1,TlCS INDUSTR.Y : 

Synthetics industry Vs. Jute Industry 
(XV -~1.3.86), 128-29. 

SYNTHETIC LIQUID FUEL: 

Report of Coal. India Limited on 
Produc;tion of Synthetic Liquid 
Fuel. from Coal (XIII-25.2.86), 
135-36. 

SUZUKI MOTORS, LTD. : 

Demand by Suzuki Ltd. to increase 
itt equilY 5.We in M.ar.tutrl,.Udyog 
Ltd. (XVII-6.S.86), 172. 

T 

T.G.L. INTERNATIONAL LTD. : 

Control 00 Vaoaspati Prodll(:liOJl Uaft 
by TGL Inlernational Limited 
(XVI-2S.4.86). 48·49. 

T.P.A. : 

Effcct of increase in duty on import 
of T.P.A. (XIU-28.2.86), 81-82. 

TAGORE, RADINDRA NATH: 

Celebration of l2.Sth Birth Anniver-
sary of Rabindranatb Taaore (XlII-
27.2.86), 232-33. 

Pr08rammes on ~he occasion of Birth 
Anniversary ofTllore (XV-i.4.86) 
91-93. 

DEBATES 

Noc:d Ie) drllw up a Naliuaal Programe 
to .. ellbrat'- tbol2S~ Butb ADlliver 



SuBlBCt INbtt 

sary of Ouradeb Rablodra Natb 
Tagore (UDder Rule 377) (XIV-
19.3.86), 84-85. 

TAIWAN: 
Capture of two Taiwaaeec boats for 

spying (XVII-7.S.86). 249-250. 

TAl MAHAL; 
Restrictioo 00 letting up Iodustries 

arouod Taj Mahal (XVI-lS.4.86). 
• 90. 

TALCHER: 

A<:cldcntJ in Teicher Fertilizer Factory 
(XVII-28.4.116). 93. 

Pilferage from eCL Mioee iD Ta1cber 
(X1lI-25.2.86). 43 

Reqolremeot of Coal at Thermal 
P01l'er Plaot Stock Yard at TaJcher 
(XVII-29.4.S6). 103-07. 

TALCHER THERMAL POWER 
PLANT (XV -S.4.86). 155-56. 

TALLOW: 
AUocatlon of Tal101V aDd Other NOD-

Edible Oil for Maaufaelure of 
Soap \XVIl-2.5.86). 67-68. 

Tallo1l' used io Hiodallan Laver Ltd. 
(XV-I.4.86), 51. 

TAMIL(S) : 
British Aid in attempted Geoocide or 

Tamils to Sri Lanka (XVI-23.4.86). 
130-31. 

Deportation of Tamil. (rom SlYIlzer-
land \XVI-23.4.86). 81-82. 

Difficulties of Sri Lanka Tam.ll re(ulee1 
(XVII-7.5.86). 48-49. 

Discullion with US Admmi.tration 
about pliabt of Tamils (XV-
2.4.86). 69-70. 

Retoro of SI i Lankan Tamn Refugees 
to Sri Lanka (XVII-7.S.86). 

Sri Lankan Tamil refUle" (XIlI-
D.86).76-77. 

DEBATES 
Sltoation arllina OUI of non-tettiement 

of etbnic problem. of Tamil. io 
Sri Lanka (CA). (XIII-26.2.86). 
2"-11. 

TAMIL NADU: 

Alumiolom Researcb Ceotre at Madr .. 
(XVU-28.4.86). 207-8. . 

Atomic Power Plant io Tamil Nado 
(XVI-16.4.86). 73. 

Beach or Madras HIlh Court at 
Madarai (XVIl-29.4.86), 70. 

Central Scheme for Distribution of 
Subsidised Foodarains to Rural 
FamlJiel In Tamil Nadu (XV-
4.4.86). 52. 

Central Schools 10 'Tamil Nadu (XVI-
24.4.S6). 224-26. 

CODstruction of Quarten for Emplo),· 
ees of Departments of POit and 
TelecommunicatioDs In Tamn Na4a 
(XV-1.4.86). 259-61. 

Demaod of fannen of Tamil Nado for 
Hither Price 'or Paddy (XVII-
5.5.86), 7S. 

Demand of Tamil Nadu for auistanca 
oDder N.M.E.P. (XVI-10.4.86). 
56-58. 

Development BlOCKS witbout Baalt 
Brancb in Tamil Nadu (XVI-
25.4_86), 37·38. 

Devolopment of Cocooot ProdoctiOD 
In Tamil Nadu (XVII-5.S.S6), 
255-S6. 

Electrification 01 vill .. n ia Tamil 
Nadu (XIV-II.3.S6). 204. 

Expansion of Madra. Refinerte. 
(XVIl-29.4.86). 200-201. 

Expcalioo of Mylapore-Maadavell 
Excbaaae in Tamil ~du (X1II-
25.2.86) 117-18. 

ExpeosiOD pian for telepbODei in 
Tamil Nadu (XlII-4.3.86). S33. 

Exploit.tioD oC lilnite ia Tbeajavar 
District. Tamil Nadu (XV-8.4.86), 
280 •. 

Graat of Houte Rent Allowance to 
Central Government EmploYeei 01 
Pattukltettalla Tamil Nadu (XVI-
11.4.86),78-79. 

Growtb unit" in an dittriclS duriDa 
1986-87 (XVIl-6.S.86). 99, 



HarnesdD, WiDd EDerlY for Gujarat 
and Tamil Nadu (XV -8.4.86), 
!li7-68. 

ImprovemeDt aDd malDtenaDce of 
NatiODal Highway No 67 in Tamil 
Nadu (XVI-17.4.86), 134-35. 

Improvina IiviDg; conditioDs of fisber-
men in Tamil Nadu (XVIl-5.S.86) 
116. 

IDc'osieD of fisbermen of Tamil Nadu 
in the list or SCs/STs (XV-
2.4.86), 50·5). . 

IDltalJed Capacity of Power Projects 
of Tamil Nadu (XVI-IS.4.86), 
146_47. 

LiDkiDI of Mahanadi witb Tambara-
barani in Tamil Nadu (XVI-
10.4.86), 292. 

Loans dilburstd by Rural Banks in 
Tamil Nadu (XV -21.3.86),167. 

Naval Base and Naval TraiDing Cen-
trel In Tarril Nadu (XVI-9.4.86), 
151. 

NomlDee of Tamil Nadu Government 
on Boards of Cashew Corporation 
of India (XVII-2.5.86), 93-94. 

Opening of Bank brarl:bes in Tamil 
Nadu (XV-4.4.86), 185-87. 

PoslessloD of land acquired for tele-
phone exchaDge at Race Course 
Coimbatore, Tamil Nadu (XlV-
11.3.86), 74-75. 

OpeDina of more tourist ceDtres in 
Tamil Nadu (XIII-28.2.S6), 144_46. 

Openina of Regional Rural BaDks iD 
Tamil Nadu (XVI-ll.4.86), 247. 

Procurement of foodarains by PCI iD 
Tamil Nadu (XV-21.3.86). 53-68. 

proposal to set up FertIlizer PlaDts 
in Tamil Nadu (XV -31.3.86), 217. 

Proposed Thermal Power StatioD in 
Tamil Nadu(XVH-29.4.S6). 296-97. 

Recovery of Arrears by NeYYeIi Lig-
nite Corporation from Tamil Nadu 
Blectridty Board (XV-25.3.86), 
110.81. 

Sanction of Additinnal Funds for 
Flood Relief to Tamil Nadu (XIV-
10.3.86), 83·84. 

SelliD, up refineries based OD lupply 
of crude Oil from Narimanam aDd 
Kovilkalapal iD Tamil Nadu (XVII-
29.4.86), 171·72. 

Tamil Nadu GovernmeDt's Policy to 
set up UDits in Backward Areas 
tbrouab Joint VeDtures (XV-
8.4.86), 73. 

Tenure of Directors of Karur Vyaya 
Bank Ltd., Karur (XVI-II.4.86), 
52·53. 

Tbird Mine Expansion of Neyveli 
LigDile CorporatiOD Limited, Ney. 
vali (XV -8.4.86), 263-M. 

UpgradatioD of Dbarapuram Post 
Office, Tamil Nadu (XIV-lS.3.86), 
112. 

DEBATES 
Need to live asseDt to tbe Bill passed 

by tbe Slate Government of Tamil 
Nadu regarding takiDg over of 
Madras raco club (Under Rule 377) 
(XIV-ll.3.86), 263. 

Need to pay properl" tax tbe local 
bodies OD tbe buildings owned by 
Cer.ttal GovernmeDt in Tamil Nadu 
(UDder Rule 377) (XIlI-6.3.86), 
241. 

Need to atart a concept lecbnoloaY 
. ceDtre at Bhavani Taluk in Tamil 

Nadu (Under Rule 3n) (XIII-
4.3.86), 600-1. 

TANDA THERMAL POWER PRO-
JECT: 
Allocation for Tanda Thermal Power 

Project (U.P.) (Xll-4.3.86), SO. 

TANNERY: 

Proposal to set up protofype develop-
meDt and tralniDg ceDtre for plastic 
and TaDDery (XIV-18.3.86), 92. 

TANNERY AND FOOTWEAR COR-
PORATION OF INDIA: 

OfficialS workinll in and untanDed 
leatber purcbuod by Tanuery aad 



Footwear CorporatioD of IDdia 
LiJUiled. (XV -25.3.86). 81-83. 

Unlutboriud occupation 01 propeny 
of TaDDery aDd Footwear Corpora-
tiOD of India Ltd. (XV-l .... S6). 59. 

TANTI COMMUM1Y : 

Inchillon of "Tanll" Community in 
the Ust or Sclleduled Casto. (XIV-
19.3.86), 9_12. 

TAPER ROLLER BEARING($): 

EvalioD of Import Dut, by Taper 
RoUer Beadaa Deal'J;I (XVIJ-
2.5.86). 207-8. 

TAPIOCA: 

PrcwhKltioo of Tapioca (XV~7.4.86), 

133. 

TAIlAPUR: 

Workiq of Tarapur AlomicPower 
Station (XV-2 .... 86). 75·76. 

TARAQQUI-B--URDU BUREAU: 

Promotional ScbeIJJes in Taraqqui-e-
Urdu Bureau (XIV--20.3.86). 51·53. 

TATA· BURROUGHS LTD: 

Allotment of Shares by Tatl Burrou. 
... Umitetl (XVlI-.2.S.86). U-14. 

TATA ELECTRIC CO .• LTD. : 

Fuel IIH4 by Tata Elee&rIc Co. Ltd. 
(XVII-29.4.86). 85-87. 

TAT A IRON AND STBBL CO. : 

PormililOil te' TISCO to. mere ... : 
Capacity (XVII-.'-S.86) 59. 

TAX(ES) : 

Amount rcc:oived 'rom 
of Cuatoms Duty, 
Income Tax etc. 
256-57. 

Keral. by way 
I!boiIe Duty 

(XV-21.3.16). 

Cbaoaes in dUlY drawback -)'Item 
(XVI-2S.4.86),238·39. 

Collectloa of t&X1II "oe T .. Com-
P8.lM" of Tea Gardena i4 Allam 
(XV-4.4.96). 99. 

£Kpeaditure on Collection of Tuea 
(XVU-2.'-86), 198.99. 

EltleDsion or V .,luntary J)isclo~lI1'e 
Scbeme for Direct Tax .. (X¥H-
2.5.86). 211 .. 18. 

IDcrea." In Revenue col1ectioDllXIII-
21.2.86). n-n. 

IncO.8 Tall, Elteisc and CuP oms • 
cal.. pcodio8 iu courts (X V-
21.3.86). 30'-06. 

Income Tax and Excise Duty out .. 
"Inding from Companies HUFI, 
I~u.J. in KUlpur (XV --4.4.86) 
69. 

Indirect Taxes afl'ectiOI common 
people (XlV-l".".86), 1S6-~1. 

Introduction of ODe Bank-ono Collec-
torate Scbeme (XVII-2.5.86). ZSB. 

lnlt:ocIuctiOll of QD/(orm tax rat .. iD 
various States and Union Tcrtltorlcs 
(XVI-1I.4.86),289.9O. 

Plymeat of sax OD increued Ratea to 
AtaIIsol Municipality (XVI-
17 .4.86). J{}Z, .. 3. 

Pondioa case. of duty dnwback 
(XVI-25.4.86), 237. 

Persons Irrested ·for violation of 
PorclllJ Excbanlo, Iocome Tax. 
Cootral Elleilt and Customs Law • 
(XVl--25.4.86). 18().Sl. 

Tax exempt'oD for privatel,. OWDed 

palac:a, fQrtl etc. (XV-27.3.86). 
93-4. 

Taus on Boeediea (XVtI-2.S.86), 
59-61. 

Tillet on Hefl Print (XIV--l .... 3.a6). 
267, 

Tax payen In arrean (XlIf-2J.2.86). 
654. 

VoluDt.,-y Oilefosure of Assetl (XVI-
25 .... 86). 44. 

TA,X eVASION : 

Evulon of tues by complDies (XVl-
11,.4.86), 260.61. 

Prosecution of Cases of Searcba aDd 
Wear .. (XVI-11.4.86), ~"1.6. 

'rOffttl ... iIm Tu R_f4s on Bull .. 
.ell HoUHI (XV- ... 4.~. 4S. 



Raids against tax evaders (XlV-
7.3.86), 161. 

Raids Carried out agalDst tax evadinl 
companies (XfiI-21.2.86), 153-54. 

Raids in Karnataka (XV-21.3.86), 
118-19. 

Raids to Detect Tax Evasion (XIII-
21.2.86), 208-209. 

Rationalisation of motor vObicles taxes 
(XV-3.4.86).18-23. 

It:edocflon in Thrift' between ·Jndia and 
other COUtItries (XV-8.4.S6), 166. 

Repon of CommiUeeappoinred 00 

Imposing Tax on El!Ploditure (XVI 
-25.4.86), 19·21. 

Stecnation 10 Corporation Tax 
Revenues (XV--4.4.86), 304-05. 

SlIjJgeatlon for simplification of Duty 
Drawback Procedures (XV-21.3.86) 
71. 

Tax ability on Additionai Dearnels 
Allowance and City Compensatory 
Allowance (XVI - 25486), 187. 

Tax collection by way of raids (XIlI-
21.2.86), 115. 

Tax e .... 510n alld 8m\lil8liog through 
Parcels (XIII-lS.2.86), 247-48. 

Tax evasion by leadinl beverage manu-
facturers (XV -21.3.86), 41-141. 

Tax payers in arrears (XIII -21.2.86), 
154. 

TEA: 
Appreh~nded d.:pressionin Tea Indus-

try tXVI-2S.4.86), 197. 

Areal under Tea Plantation (XV-
4.4.86), 198. 

DeCline in Export of Tftto Poland 
'(XIV-i4.U6), 162-63. 

Demand of Tea Indu;Ii'Y for Unrestric-
ted Export (XIV-7.3.86), 12-16. 

Excise duty on 'Darjccilnl tea (XIII-
21.2.86), 46-47. 

Export or Tea (XIV-7.3.86), 58-60; 
182.83; 216-17. 

"11 

Export of Indian Tea at Lower JloateI 
to tbe Soviet Union and Poind 
(XIII-21.2.86), 236-37. 

Fall in Export of Tea (XIII-21.2.86). 
235. 

Green Tea produced at PatbiJli Tea 
Estatein Karlalgaaj, Asaam (X1V-
14.3.86), 143-44. 

import of Tea for domeatic consump-
tion by 2000 A.D. (XIV-7.3.86), 
179·80. 

IncreaBe in Export of Tea to USSR 4; 
UK (XIII-28;2.86), 1sc)';~1. 

Indian tea finding way to Pakistan 
(XV-4.4.86),165-66. 

Marketin. of India Tea as GeorgiaD 
Tea by USSR In WcstEurope (XIII 
21.2.86), 20S. 

Production and Export of Tea (XIV-
14.3.86), 161·62. 

ProductioD, export and prices of Tea 
(XVI-l1.4.86),97-98. 

Promotion of Indian Tea Abroad 
(XIII-21 2.86), 135. 

Proposal for payment of subsidy to 
KeMla Tea Planters (XV-4.4 86), 
260. 

Replacement of Old Tea Bushes (XIV 
-7.3,86), 19-22. 

Rise in domesfic demand for good tea 
(XIV-14.3.86).71-72. 

Selti1lg up joint vCllture with Egypt 
for pack Ins and distribution of tea 
(XIV-7.3.86), 61. 

Steppinl up of tea production to meet 
futuro requirements (XlII~28.2.86). 
114-1S. 

Tea Auctioo atCocbln O{JII~21.2.86) 
267. 

DEBATES 

'Need kI mSlnwt the United Bank of 
India to Ii1PeraliRd its policy in 
respect of tea fiDancing (Under 
Rule 377) (XIII-lS.2.U), 363. 



St2 SUBJECT INDEX 

TI!A BOARD: 

Proposal to open Regional Oflke of 
Tea Board in Uttar Pradesh (XVI-
11.4 86), 281. 

TeA COMPANY(IES) : 

Demand for aas It reduced price by 
Tea Companies (XllI-2S.2.86), 
15f1-59. 

Tea Companies under Forei&n Mana-
~ent (XVI-11.4.S6). 65·66. 

TEA ESTATES : 

Drainaae system of PatbiDi Tea £atate 
(XV-21.3.86), 104-105. 

TEA GARDEN(S) : 

Closure of Tea Gardens of Aaam 
(XVII-2..5.86), 157-58. 

Collection of taxCl from Tea Com· 
paniu of Tea Gardeos in Assam 
(XV-4.4.86), 99. 

Employment opportuuities for surplus 
Tea Garden workerl of Doar. Terai 
(XVIf-S.5.86), 52. 

EPF amount ouutaodioa aaaiut Tea 
Garden owners (XV-31.3.86), 8· 
t2. 

Expansion of Tea Garden l.nds to 
meet growin. demand for tea (XV-
4.4.86), 163·64. 

Re't'ision of rate of Housins Loan. 
and Subsidy to Te. Garden. (XVII 
-28.4.86), 54-55. 

Supply of food.raio5 to worken in 
Tea Gardens (XVI- 11.4.86),47-48. 

Tn Gardens (XVI-25.4.86), 3J1.12.. 

Twenty Point Proaramme for Tea 
Garden Area of Assam (XVIl-
7.5.86), 205-206. 

Ule of pesticides and insecticie. in tea 
aardeoa (XVII-28.4 86), 257. 

TEACHER(S) : 

Appointment of Women Teachcn to 
teach U/)tO Hjah Scbool Level (XVI 
-24.4.86),216.17. 

Demand. of Delhi School Teacbera 
(XVl-1O.4.16). 303-05. 

Formulation of a Code of CoDduct for 
Teachen (XVI-1004.Sfi), 81. 

Institute for Traio/n, of Teachilll 
StaB' or Eqioeerilll Coli.... ID 
Kerala (XVI-24 4.86), 21 .... 15 .. 

Introductilll of IDsurance Scheme for 
Teachers (XV-4.4.16). lOS. 

Pay .od Allowances of teacher. ill 
Salnit Sroools (XVI-9.4.86). lSI. 
152. 

Po.tpouement of ExamiDatlOllI due to 
strike by Delhi Uoivenity TeacheR 
(XIV-13.3.86). 42-43. 

a.ecommeDdadon5 of NatioDal Panel 
on teachen eXVI-17.486) 18S. 186. • • 

Reports of Natlooal CommIuioD. 011 
TeaChers (X1II--27.2.86) 91-100. 

Reservation o( post. for WOGleD te •• 
chen in primary ICbools (XVI-
17.4.8,). 185. . 

Re-tr.iDilll or Teachen by NCBRT 
(XllI-27.2..86),230. 

Retrenchment of NOD-formal Educa. 
tlOD Teachers in Orilla (XVI-
24.4.86). 226-27. 

Stepa to make teachlna profes.ion 
attractive (XVI-J7.4.86). 87. 

Teacher', TralDlna Instftutes (XVI-
17.4.86). 196-97. 

Urdu leachers iD Central School. 
(XtIl-27.2.86), 57. 

UtUiaatloo to .ervicet of Retired Tea· 
eben for Don·formal schools (XlV 
-20.3.86), 7 .. 

DEBATES 
Demaod ror providina .lternti .... 

employment to tb. Yop teachers 
beiDa remoYed from lInice by 
Kendriy. Vid,.lay. SaDaatbaD. 
(UDder 'Rule 377) (XVlI-29.4.86), 
335-36. 

TBCHNICAL CBNTBE(S): 

SeUin. up of technk:al c:eotres ror 
_Irare of haodicappecl (XVl-
16.4.86), 65-66. 
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TJ!Cftl'fICAL COOPBRA nON: 

Ellpenditure on Tecbnical Cooperation 
witb Dcveloplnl Counlries (XVII-
30.4.86), 173·76. 

TECHNICAL EDUCATION: 

Abolition of Capitation Pee cbarled 
by EnaiDeerlnl ColICSOI (XIII-
6.3.86), 139. 

Allocation of funds for Tecbnlcal 
Educatioo in Kcrala (XIV-U.3.86) 
160-61. 

Outlay for tecbnical and vocational 
education in Keraia (Xllf-6.3.86), 
177. 

State Bducatlon Miolstcl"I' Confennce 
relardina Tecbnical Education (XV 
-27.3.86), 102. 

Statutory powel"l to All India Council 
for Tecbnical Education (XV-
3.4.86), 119.20. 

TECHNICAL POSTS: 

Rankina 01 Techolcal POIts (XIV-
J9.3.86), US. 

TECHNICAL TRAINING INSTITUTES: 

OlFer for Modernisiog Technical Train· 
iDg Institute. from West Germany 
(XV-4.4.86), 309-311. 

Openlnl of Technical Inslitutes In 
Sikkim (XVI-IO.4.86), 37.38.. 

TECHNOLOGICAL INSTITUTE VIDI· 
SHA: 
Proposal to start Computer Science 

Courses in Samrat Ashok Technolo-
gical Instilute, Vidlsha (XV-31.3.86) 
163. 

TECHNOLOGY: 
Ablorption of Imported Technology 

by Indian Compaoioa (XIII-4.3.86) 
381·82. 

Assembly.based manufacture tecbno-
logy (XIV-l1.3 86).205·06. 

Bottleuecks in Bakery·Technology and 
Products (XVH-29.4.86), 54. 

Collaboration A,r_ents and import 
of sopblsticated TecbnololY (X1I1-
4.3.86), l12·3H. 

Common proaramme of action Ia 
researcb and development (XVII-
30.4.86). 53. 

C·DOT Tecbnoiosy (XVI-9.4.86). 
114·15. 

Fibre Optics TechnololY (XV-2.4.86) 
116·117. 

High Japanese technoiOlY transfer to 
India (XVI-16.4.86), 14-16. 

Identification of Tecbnological Areal 
of higb National Priorit, (Xill-
5.3.86). 129·30. 

Import of blgh techoolOlY for IndUltry 
(XIV-ll.3.86). 175. 

Import of Tecbnoloaies (XIV-II .3.86) 
85·86. 
(XVII- 30.4.86). 188. 

Import of Tecbnology for Basic Needs 
of People (XIV-17.3.86), 88·89. 

Import of Technology In Capital 
Goods (XIn-4.3.86). 574. 

India's TeCbnolO1Y Import Policy 
(XV-2S.3.86),223·224. 

Infrastructure for tbe tranlfer of Tech. 
noloty developed by C.S.I.R. (XIV 
-12.3.86), 111·112. 

Introduction of new postal tecbnolol1 
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(XVIl-6.S.86), 242-43; 61-62. 

Telepbone Facilltiel In trib.1 .r ... 
(XIV-18.3.86), 120. 

T.elecommuolcatioD facilities ID Rural 
Areas (XV:.....8.4.86). 205-13. 

Telephone facilities ID .eropllDOS 
(XJV-18.3.86). 170071. 

Telephone facilities iD Vill .... or 
Khugooo District of Madbya Pra-
desh (XJV-11.3.86), 49. 

T. V. Micro-wave facility between 
Banplore and MYlOre (XIV-
17 3.86), 1S7. 

Telephone racilitles in Planel (XIII-
6.3.86), 1 n. 

Telephone Facilities in Train. (XIII-
6.3.86), 193. 

Telephone facililies in tbe villa ... of 
Huyana (XIII-252.8S), 208-12. 

Telephone facilitie. in lribal .reaa in 
Tamil Nadu, Kerala .nd Andbra 
Pradesh (XV ---1.4.86), 112-13. 

Telepbone Lin .. In Blb.r remain out 
ot Order (XV-2S.3.86), 142-43. 

Telepbone Services In Calcutta 
(XVII-29.4.86), 272-73, 

TelepboDc Service in Paridabad, Har-
yana (XV-25,3.86), lOS. 

Telepbone Services in ShabcSar. and 
Gb.zi.b.d, U.P. (XV·-2S.3.86), 
209-10. 

Telepboae Ser~ice to SobtcrllNn 
(XIII--4.3.86). 34-43. 

Telephone aervicea in VilJqes (XlV-
lJ .3.86). 221-22: 152. 

Telepbone 'acilltl .. In villaae of GIVa-
rat (XIV-18,3.86), 102-03. 

TelephoDc .ystem iD Calcat .. (XVn-
29.4_86), 141-42. 

Telephone system In Orilla onder 
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1.4.86), 244-4S. 

Temporary Tclepbone conaectioDi ia 
Calcutta (XVlI-29.4.86), 65-66. 

Transfer of telepbooo IJIC. to. 
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11.3.86), 238. 

Trunk call. booltiq aDd STO Sen_ 
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phone Excbanae (XV-I.4.86). 
219. 
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25.2.86), 67. 

Ule 01 modern tec:bnoIOl), for Iocati.,. 
cable faults (XlV-I1.3.86),230-
31. 

DEBATES 

Demand for Includi." Bha)'ioder ...... 
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(Uader Rule 377) (XV-21.3.86), " 
339, 

Dem.nd for Setti." up tbe propOlCCl 
electronic 'lIIitc:bJIII equipment 
factory at Palab.t In ICeNI. (Under 
Rule 377) (XVII-29 .... 86). 331-32. 

Need to improve worklaa of telecom-
munication ',Item in K:ota .nd 
Jb.la .... ' district. oC R..jalthan 
(Under R.ule 377), (XnI-S.3.86), 
21()'1l. A 

Need to provide funds for IillkiAl 
Satn. in Madhya Pradelh witb oeber 
important citiell or India by S.T.D. 
(UDder Rule ID), (XVI-16.4 Bt), 
234. 
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TELEPHONE(S) : 
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Gondia, Bbandara and TDID&ar 
Telepbone Exchanle (Under Rule 
317), (XVI-24.4.86), 296. 
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29.4.86), 221-222. 
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18.3.86), 181-82. 
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Excbange (XIH-4.3.86). 500, 

New Telex and Telephone connections 
in Gujra'i (XlH-2S2.86), 133-34 

PendIng applications for telepbone 
connections in Cbandilarh (XVII-
6 . .5.86), 122. 

Pending applications for 
connection. in Delbi 
4.3.86), 528·31. 

telepbone 
(XITI-

Pendinl Applications (or Telepbone 
Connection, in Kerala (XIJI-
4.3.86). 80_81. 

People" cooperation in mobilising 
r"ourees to provide Telepeone con-
nections (XVII-29.4.86), 142. 

Preference in allotmClnt of telephone 
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(XVII-6.S.86), 186-87. 

TELEPHONE(S) : 
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nections (XIII-4.3.86), .569. 

Steps for meetlnl demand for N_ 
Telephone Connect/on (XIV-
18.3.86), 129. 

Telepbone connections durln, Seventh 
Plan (XV-8.4.86), 2·7. 

Telephone connections in Kerala 
. (XVII-6.5.86), 7.5-76. 

Telephone connections in Maharasbtra 
(XV-S.4 86), 106-107. 

Telephone connection on MP's r.-
commendation (XIV-ll.3.86), 
12-15, 2ClO-96. 

Temporary Telephne cODnections 
sanctioned by Delbi Telecommunica-
tions sanctioned by Delhi Telecom-
munications (XIV-·18.3.86), 180-81. 

Telepbone ConneciioDs in Ori ... 
(XV-1.4.B6). 115-22. 

Telephone connectlons In Sherthalal 
TelephonCi Exchange in Kerala 
(XlII-4.3.86). SII-512. 

Telepbone connection in Triundrum 
(XVI-lS.4.86).20-22-

Wailing list for New Telephone con-
nections (XIV-1I.3.86), 152-53. 

Waiting List for Telephone connec-
tions in Andhra Prade.h Towns 
(XV-25.3.86), 233-34. 

TELEPHONE CONNECTIONS: 

Waitin, list for telepbone connections 
in Delbi (XIIJ-4.3.86). 393.94. 

Waiting list for new telephone con-
nections in Kalyu Telephone 
Division (XIII-4.3.86), 391·92. 

Waiting List for telepbone CODnec-
tlons in Kolbapur District oJ: 
Mabarashtra (XVI-15.4.86), 172-n. . 

Waiting lilt for telepbone connection 
in Mabarasblra (XIV-18.3.86), 46-
48. 
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Waltina List for New Telepboae 
Coaoecdoaa . in Sabaru. Diltrict 
Bihar (XV-1.4.86), 157-51. 

WaitiJaa List of Toleplaoae5 in Trivu· 
dl1lm (X:V-2S.3.86), l6lI. 

Waitlna list for Dew telepbone coo-
DOCti_ in Uttar Pradl:sh (XIV-
lU,86>.72·13. 

Zone-wise consultative commlUeea in 
B~mbay (XJV-Il.3.86). 199-200. 

TELEPHONE EXCHANGf(5) : 

Abolition of Multi-Operalina Dlallinl 
S,.aem from Nayaprb Tc\epbQ8e 
Ellculllc .(XIV-18.3.~, 179-80. 

Automatic: Telephone Elcbanae at 
Biur Sbariff. Bihar (XVI-15.06). 
34-35. 

Automatic Trlepbone ElIchltllJe at 
Mau (Azamgarb) U .P. (XlV-
11.3.86), 186. 

Automatic Telepbone Excbanp at 
DharamasthaJa (XV-J.4.86). 15.s-
56. 

Auto Telephone Excball8e al Xotka-
pura (XVn-~.H6), 133-34. 

Automatic TelC1'boDC ExcballlCl in 
Orissa (XIlI·-4.3.86). 323-24, 

CommismoDml of Automatic Telephoae 
Excbange at Leh (XIV-Jl.3.86). 
20·22. 

CommissioaiDJ of dililal el~roulc 
telephone exchanges (XV-~.3 86). 
ISS-IS9. 165-86. 

Commission'nll of public call office. 
aod telephone exchanges in Bumer. 
Jaisalmer and Jodbpar District. or 
Rajastban (XIV-IS 3.86). 2Ol. 

Compulerl~ed Telepbonr ExabaDlea la 
Andbra Pradeah (XVI-15.4.86). 49. 

CoDoec:tiel of SiDlckp Tolepbone 
EltCbaoae with Birmitrapur.ExbaDlc 
(XV-S.4.86),89. 

COII8tJ'UCtioa of DepartmeDtal Build-
~ Cor Poat.Ofticq aDd Teltplloae 
Excbanaes(XIII-43 86),457. 

CODltruCtion 01 Telephone Bxchanp 

BuJldinl at Hallakanclf <XV--
1.4.B'), 24 .. 15. 

CODVCnioD of Hatt.hDdl Tllielfbooe 
Exc~e iD Auam IDte manual 
Telephone Exdlanae tXV-I.4.86), 
94.. 

CODftrllloD of NIBpill' Telephone 
E-xcbaop iDto Electrocric ToJepbone 
ElIcbanIC(XTII-4.3.!6). 535. 

Coavenion of T~epboae ExcballlCl 
in Azamprh District (O.P.) (XlV-
11.3.86), 1&5-86. 

Construclion of T eiepboDe ElIchaaae 
Bai'd.. at HaBalludi (XV-
l.4.I6-). 214-.5. 

Criteria for OPCllilll New Tit"""', 
ExcbaDles in ViJlaaes (XV--1.4.86). 
147-51. 

CrOll-bar 'htcpbone System (XlV-
11.3.86), U'}..18. 

Developmeal of Cbiraylnkil Telepbone 
&cIIaap ia Kcnla (XlV-ll.J.86). 
159. 

Development of Telepbone Exch.aICs 
ia CaDDUOI'O Dittdct in KeraJa 
(XV-1.4.86). 22J-28. 

Development of telepbone cxchanIC 
at . Xaai,eparlm ia Kerala (XIV-
11.3;86). 158-59. 

Electronic TrlephoDe ElIcb.ole at 
Patn. (XVlI-6,5.86), 34. 

Electronic Telepbone Exchaqea in 
. Goa (XVI-IS.4 86), 274. 

Eatablilhmenl of ElectroOH: TelephoDo 
Eacb_OIea in ADdhra Psadelb 
(XVIl-~4.86J, 106-07. 

ElIp&alloo Ind development of tele-
pIIone exchaulCi In AIIdbraPra4cab 
(XV-UJI6). 61-62. 

Ex,paoaiOD or AajarlkkJ,ndy. TdfJ)bone 
Excba. in CaDll8COl'e. [)i,u'ict. 
XeraJaAXV-J.4.86). 57., •• 

s.aaaloll 01 Bori$'lJI.. (lJoaIbay) 
Telepboue ExcItaJlle(X1V -11.3.86). 
148. 



Ex,paalaioD of Cbombala Automatic 
T.)~phol1e ExcbaDae in Calicut 
(XVII-29.4.86), 181.82. 

ExpansioD of PulincWlnoo Telepbone 
Exchanle In Allcppey District, 
Kerala tXVII-29.4.86), 239. 

Expansion of telepbono excbanae at 
Azam,arb, U.P. (XV-8.4.86), 181~ 

82. 

EXPllnsioa of telepboae excbanae. iD 
BbubaanwBr (XV-l.4.86). 20!'-11. 

Expanlion Of Harippad Telephone 
Excla."e (Kertr.). 239-40. 

Expansion of Nadapuram Telephoae 
Excbanlt in CaUcut District (XV-
8.4.16), 89-90. 

ExpaDlioD of MylaporooMandaveli 
ExcbaDIC in Tamil Nadu (XIlI-
25.2.86), 117-18. 

Five Tbmaand Line Nni Tel~pbone 
Excbaqe at Port Blair (XV-
1.4.86), 131-32. 

Functioning of Dew .:1ec:troDic tele-
pbone excban •• at Wadala, Bombay 
(XIV-IJ.3.86),241.42. 

Import or Mabil. PhODe ExcbaDaes 
(XV-1.4.86), 152-54. 

Impro.vemcat iD TclepboDI Exthan.e 
iD Parwalpur, Bihar (XV-25.3.86), 
J43. 

Inltallatioo of Tel~pbone f-xchangr8 
in Maharasbtra (XVI--15.4.86). 172-
73. 

Installation of Mobile Telepbon~ 
Exeba1lf08 in Orissa pcVII-6.S.86). 
143-45. 

Introduction of Automatic TelePhone 
System ID NedulDlngad telephooe 
exch.Dae (XIV -11.3.86), 157-58. 

LOIS of Revenue 00 accouot of Delay 
in commissiooiDg of Telephone 
E&CUDp5 (XlII-4.3.86), 306. 

Manufacture of Dililal Eleclromc 
Telephone Exchanges in Gujartt 
(XV-2S.3.86). 148. 

ModernIsation of TelephoQ'c Exc:haqea 
in K.erala(XlV-lJ,l.86), 42. 

Modernisation of TelephoDe Exchange 
in New Bombay area (XVIl-
6.5.86), 175-76. 

More direct exchaD,e lioes and long 
diataDce public telephones in 
Maharashlra Slate (X1V-11.3.86). 
67. 

New Electronic Telephone Exchan,e8 
in Gujaral (XIV-18.3.86). 213-16. 

N'Cw Teicphone ExChaDgft at Gore-
loaD and Kandivalee (XV-25.3.86). 
92·93. 

OpeniDl of electronic eXChaDjC8 duro 
ID, Sneath Plail perIod (XV-
1.4.86). 242. 

Oponin, of new tclllphone exchanges 
in Alleppey District, Kerala (XV-
8.4.86),217. 

Opening of new telephone exchanges 
in Orissa (XIIl-4.3.86), 551.552. 

Opening of New Telephone Exchanges 
in Tonk District, Rajasthao (XVII-
29.4.86), 223-25. 

OpoDing of new tolephone exchanges 
in West Bengal (XIV-II.3 86).156-
57. 

Opeoina of ~w 
To'cilraph Offices 
Exchanges in U.P. 
190-91. 

Post Offices, 
and Telephone 

(XVII-·294.86). 

OpeaiDl of telephone exchanges in 
Dhule Dislrict of Maharashtra 
(XIV--18.3.86). 91. 

Openiug of teleophono exchanges 
in Haryana (XV-8.4.86), 218·19. 

Private Companies to set up and 
operate Mol-ile Telephone Exchan. 
ges (XV--1.4.86), 87. 

Production of Microwave SYlltm for 
Tclepholle Exchange at Phaphamau 
in Uuar Pradesh (XIV-18.3.86). 
83-14. 

Possc8lion of land IIcqubed (or tele-
pbooe excbange at Race Course 
Coimbatore. Tamil Nadu (X1V_ 
11 .3. 86). 74-75. 



OpoDiD. of new automatic telepbone 
excbaDps (XIV-1I.3.S6) J45-46. 

Settioa up of electronic telepbone: 
ellchanacs In districts of Andbra 
Pradesb (XV-I.4.S6), 63. 

Seltin. up of new telepbone excbanle 
(XIV-ll.3.86),52..53. 

Openinl of New Telephone Excbanacs, 
Post Offices and Telesrapb Oftk:es 
in Orissa (XV-25.3.86), 59-61. 

Sellinl up of Telepbonc Excbanle al 
Chaitanyapur In Dillrict Midna-
pore, West Benpl (XIV-IS.3.86), 
69. 

ScUia, up of Ielephone excbaoae al 
Divar (Ooa) (XlV-18.3.86), 79. 

Settin, up of Electronic Telephnne 
Excbanae in Madhya Pnldesb 
tXVI-) 5.4.86), 135-36. 

Sbortace of A·Tubea and Iron wire 
(XV-1.4.86), 127. 

SeUinl of Electronic: Telepbone Ex· 
chanae al Ranikbet of Utlar Pra. 
delb (XVI-15.4.S6). 244. 

Scttl.na UP of Independenl Electronicl 
Cordless Telephone Organi8ation 
(XVI-15.4.86).237-31. 

Seltin. up of Telepbooe Exchanges In 
Idukki District. Kerala lXVII-
6.5.86). 240-41. 

Sellin, up of telephone eJlcbanles in 
Palabat District Kerala (XVll-
6_5.86), Jll9-10. 

Settinc up.,f teslin, cenlres lor tele-
phone exchan,e in Tonk. Rajasthan 
(XVII-6.5.86), 115-16. 

Sbahdara Telepbone Excbanae (XVII-
29.4.86), 1SG-51. 

S.T .D. Facililies In Telepbone Ex-
chaD,CS of CannanOfe District, 
Kerala (XV-8.4.86). 273.74_ 

Telepbone ncbanges and public call 
offices In Maharasblra (XIII-
4.3.16).51),17. 

Telephone-CI)[cbaoael at Bblldyauin 
a.d Champawat (XV -S.4.86), 
1IlMO, 

Trunk calli from Cbarfcbidadri tele· 
pboDC E~chlnae (XV-S.4.S6), 
219. 

Ultra ru,b Frequency system at 
Karlmpni Trunk Telepbone Exch· 
allJO (X1II-4.3.86), 565-66. 

TELEPHONES : 

Workln, of PCOs and Telephone 
ExChana08 10 Madbya Pradesh 
(XVII-29.4.S6). 225·31. 

Works orden issued to .ubfcriber8 in 
ExcbaDIOI of Cak:utta Telepbones 
(XVll-6.S.86), IS2. 

NcN CO provide adequate funda for 
np&nsion of existlq main tele-
pbone exchanle at Bbu"anllwar 
durin, Seventh Plan (Under Rule 
377) (XIII-6.3.86), 237·38. 

Need to pro~ide S.T.D. facility in 
Ooodia. Bbandata aod Tomar 
Telepbone Excballle (Under Rule 
377) (XVI-24.4.S6), 296. 

TBLEPRINTER(S) : 

LiDklnl of Districll by Teleprinter 
Service in Ultar Pradesh (XVI-
15.4.S6), 244-47. 

Teleprinter (aciIJlle, In district of 
Kerall (XVII-6.5.86), 110. 

Waitin, list for Telex/Tel8CU'inter cIr-
cuit at Bbubanesbwar, CUlllct and 
Sambalpgr (XV-I.4.86), '139·~O. 

TELBPRINTER EQUIPMENT FAC-
TORY: 

Seltinl up of Teleprillter EquiplDOot 
Factory (XIV-19.3.S6), 49·50. 

TELETEX: 

Introductioo of Te~etex Service (XV-
24.3.86), 235-36. 

TELEVISION: 

Additional T.V. Chlnnel ror Ednc.. 
tional Prolrunme (XIV-IO.3.S6). 
272·73. 

Advertilemeol Of C06ee 00 TV/AIR 
(XVI-21.4.86), 107. 

Appointment of an lAS otIcar u 
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DIrector of Film aDd T.V. Instilute 
(XVI-21.4,86). 208. 

Availability of Colour T.V. Sets 
(XVI-16.4,86),70-72. 

BaD of Philips trade mar~ on T, V. 
(XTII-26.2.86),233, 

Books for Counterinll the Eriffec:t of 
Television (XVI-17.4.86), 196. 

Breache. of warranly by T. V. manu-
factores (XVU-7.5,86), 147-48. 

British T. V. serial 'Lord MountbeUen 
tbe Ie" Viceroy (XVI-21.4.86), 
160. 

Cbpaip on T.V. Preservation of Ele. 
ctric Power (XIV-18.3.86), 151. 

Cbanae in Timinal of Televilion Pro-
arammes (XVI-21.4.86), 67~ 

Cbanae of Music Telocast before tbe 
News (XV-31.3,86), 321. 

Closure or Eutern Regional Produ. 
ctlon Centre (XIII--4).86), 178·79. 

Closure of TV Centre, Pij (XIV-
17.3.86), 133. 

Code for Telecast or Adverti.ements 
(XVI-21.4.86). 142-45. 

Code for Telaeast of Commen:ial Ad. 
venilements and Sponsored Pro-
aremmes on DoordarsbaD (XV-
7.4.86). 124-25. 

Colour TV. by FERA Companies 
(X~V-19.4.86), 12.4-25. 

Colour TV Sets (XV--2.4.86). 114·16. 

CommilsioniD, of TV Studio al 
Ahmadabad (X1lI-4.3.86), 160-61. 

Commlniooing of TV transmitler, 
Darbban.a (XIV-IO 3.86), 274. 

Compaale. maDufacturiD, TV Sets 
(XIV-19.3.86), 111·12. 

COD.titutlon of expert committee for 
TV prOirammes (XV-7.4.80), 196. 

Coostraction of neIY TV power at 
Pan-.ji (XV -31.3.86), 307. 

CoAstruction of TV Stations and Sbort 
Wave Traaslllisaioa iafrutructurc 

under A.I R. Impbal (XIIl-4.3.86} 
196-97. 

Construction of T. V. tower at Pitaro. 
pura (XIV-17.3.86), 169.71' 

Construction of T.V. Tower al Pitam· 
pura in Delhi (X 1H-4. 3. 86), 
159·60. 

Control of Slate Govls. on TV Pro-
grammes (XIV -10.3.S6), 210-11. 

Convenion of LPTs intoHPTs(XV-
24.3.86), ISS. 

Coverage of area by television (XV-
7.4.86). 192-93. 

Coverage or TV Centre at Rajkot 
(XV -31.3.86), 320. 

Damaged Antenna of Rajkot T.V. 
Relay Centre (XV-31.3.86), 214-15 

Depiction of National Flaa on T.V. 
before News in Hindi (XV-
7.4.86). 71. 

Designs of CTV sels (XV-2.4.86), 
65·66. 

Development of T. V. Centres' (XIV-
17,3,86), 171·72. 

Devc:Jopment of T. V . ProgrammH 
(XIV-IO.3.86), 59·60. 

Divisi()n of States for establishment 
of T.V. Programme ProductioD 
CeDtres (XVI-21.4.86), 239-40. 

Earning tbrouab Sponsored Program. 
mes 'Yeh Jo Hal Zindaai" (XVIJ_ 
5.5.86). 60_61. 

Expenditure on 'Janavani' Programme 
(XV-3J.3.S6),24-S. 

Functioning of T.V. transmitter at 
Rancbi (XIV -10.3.86), 68. 

Guidelines for Telecast of SpoDsored 
Programmes (XV-31.1.86), 12-16. 

High power T.V. Relay Cantre in 
Kbargaon D.stt. of Madbya Pra. 
desh (XIII -4.3.86), 262. 

HIBb Power Transmitters in Kerala 
{XIV-17.3.86), 180. 

Import of Colour TV, (XIII-
26.2.86), 83-114. 
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26.2.86), 142. 

hIOow of c:oIcNr T.V ..... Md V.C. 
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1.4.86). 63. 
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21..4.86). 9-60. 

Uve Telecilt of Car Felth'alor Lord 
Sbri Japatlalb, Puri. <XV-31.3.86) 
Jl9-20. 

Live Teleca.t of X-Mal Proar_. 
trom Vati"D, .!tome (XIV-
10.3.86). 291-93. 

we telecast of ""Me PlOJI"IlmIDCll 
from Vatlcen Rome (XIV-
10.3.16),291-92. 

. Llceac:es for Maaur.c&1UiaJ tv Sets 
(XVII..;....7.S.~. 3].;39. 

Llc:encet for TV Tubp PIaDIa MaDura· . 
ctUfCI (XIV-19.'.86); 82. 

.. 1.0'IIr Power T.V. Transmitter for 
VUlval iD Gujarat (XV -7.4.86). 
63-64. 

MaDUfacture of Colour T.V. (XVII-
39.4.86). 46-47. 

Micro Wave Tower. for Television 
TreD.milsiOD (XV -7.4.86), 80-81. 

Multl'-fuoctiooal cHaital telev!SiOD setl 
(XV-2.4.86). IS9~. 

·New T.V. andnroadcuaiDa StatioDs 
ill Madbya Praclftll (XlIl-4.3.8~). 

149·51. 

Mew Doordhartbaa ItIeIaJ CeDtre in 
BarauDi (XIV -10.3.86). 151. 

New TV centres aGdAir ltalionl 
(XIV-:0.3.86).301-03. 

New TV ceDtres in O~i ... (XI\,-
10.3.86). 293-94; 
(XV-24.3.86),24-60. 

New T. V. Channel for Educational 
Proarammes (X1V-17.3,86), 117-
18. 

Nan-Telecast of 'Rajaoi" Serial reaar-
d .... uae of Goverament Cart (XVI 
-21.4.86},218-19. 

Norma ror Telecast of Importallt 
Proar_me. and Public FUDction. 
(XV-7.4.86). 11&-19. ," 

Pricelo( Colour T.V. (XV-2.4.86), 
Z4Z-44. 

Price of T. V. (XV -2.4.86), 160. 

Producen.Dtl ea ...... workiDJ in 
Doordatabao Kcedr .. (XV -7.4.116) 
22S. 

Proddon ceIl"_ of I_uale pro-
Iramme (XllI-4.3.86), 179-81. .. 4 

Preducdoo of coJew prasrammea 10 
Trivalldrum T.V. contre (XlV-
1IU.86) •. 130. 

ProductioD of Colour TV by MRTP 
Firm. (XlV -12.3.88). U'.'40. 



Production of T.V. (XVII-30 4.8ti), 
91. 

Production of T.V in 198ti (XVI-
23.486), 166. . 

Production of T.V. ProgralJlmel in 
Realonal Languages (XIV-IO.3.S6), 
88-89. 

Programmes Telecast 00 Second 
Cban.,.1 (XV -ll.3.E6l, 335-6. 

Promotion of TV Journalism (XV-
7.~86). IIn·C)8. 

Provision of TV Sets for Villa .. (XV 
-7_4.86), 199-200. 

Quality PrOlitalDDlCl on T.V. (XVlI-
5.5.86), 179-80. 

Ranchi Doordarthan Keadre (XV -
31.3.86). 219. 

Reception of TV PrOlrlmlDlS It 
Amalapuram (XVJI-.U.86), 121. 

Relay of Malayllam programmes tele-
cut tiDlD TrivaDdrnm (XIV-
10.3.86), 281-82. 

Report of Workis, Group 011 DiIIlal 
TV (XVII-7.S.86), 160-61. 

Setd.. np AIR and TV Transmitters 
in Himacba1 Pradem (XV-7.o4.86), 
182-83. 

Selling .up of (ommunity viewill8 TV 
Sell (XVIl-"Z8.4.16), 63-64, 

Setti .. up of HPT in a.oglok (XV-
24,3.86), 233.34, 

Settiog up of HPT at N.,pur (XV-
24 3.66), 237. 

Settins up of Higb Power T.V. Clntnl 
durl.,. Snentb Plu (XV-31.3.86), 
S7.9. 

Selllni up of Studio in Doordanban 
Kendra. Jlibalpur (XV-31.3.86), 
264-5. 

'Settine. ap of T. V. Centr .. at Chbatar-
pur aDd Tikameath (XIV-17.3.86). 
200. 

Settinl.\lp of T.V. CeJ!tm at State 
Capitals (XVI-U.4 .• 6), ,80-81. 

Setting lip 01 TV Centres ID. Gujarat 
(XIV-17.3.86), 132. 

Settinl up of T.V. ceu1res in Himachal 
Pradab (XVI-21,4.86), 85·86. 

Setting up of T.V. Centres in Kerala 
(XVl-21 .4.86), 39-40. 

Setting up of T. V. Cenlres on Unhl 
Port ItIId Saptlbring Hill (XIV-
17.3.86),107. 

Setting up of TV Centrel durin, 
Sevcotb P~an (X1'V-17.3.8ti), 114-
11S, 

Setting upo! T.V. re!.y centres (XIV 
17.U6), 176-77. 

Setting up 01 T.V. Relay Centre at 
DbuJe (XIlI-4.3.86), 109. 

Sellinl up of T.V. Relay Centre at 
Hareley ffilly, Chiltoor· Dllklet 
(XV-7.o4.86), 61. 

Settilll ap of new T.V. Relay Ceotre. 
in Andhra Pradesh (XV~31.3.86). 
331-32. 

Seteog o,p of TV Studio ill Oria .. 
(XV -31.3.86). 249-SO. 

Sellin. up of TV Tower in Boaeahwar 
in Uttar Pradesh (XV-31.3.86), 
lSh5-2. 

Seltins up of TV Tranlmitters in A.P. 
(XVII-28.4.86). 210-1 J. 

Sources of Collection of ncws by TV 
for daily bullelins (XV -31.3.86), 
306-07. 

Station Directors for Doordanban 
&cadr .. \XV-7.4.~6). 64-6S. 

Ste'PS to eiucate public in prevcntioll 
of 8uiaea.1lOnN tln-oQall TV lAIR 
(XIII-6.3.86), 98-99. 

Study made by O:R;G. (XVl-21,4.86) 
165. 

Supply of D.R. Seta 10 A.t.N Islanda 
(XV _3J .3.86). 296. 

Talents for participation in T.V. pro· 
gramlllCS at· Doordartll811 Kendra, 
Srin ... r txV-:M.3.86}, 174078. 



SUBJECT INDaX 

Tax evasion by T.V. Manufacturers 
(XIV-14.3.86), 2iS. 

Telecast 01 Advertising Film wilb a 
Cricketer during a Cricket Matcb 
(XV-31.3.86). 220. 

Teleellli of educatioDal pr~mm. 
(XIV -10.3.86), 143·44. 

T~" . of En.lith Serial "You and 
Your P~t5" (XV-31.3.86), 205·06. 

Telrcatt of Feature filma sele::tcd for 
Filmotsav (XIV -10.3.86). 

Telecast of KannadaLanlulle Pro-
grammel (XV -7.4.86). ISO. 

Telecast or matches (XIU-4.3.86), 
177.78. 

Telecast of Nepali films in National 
,PrOflamme (XIV--IO.3.86), 304-05. 

Telecalt of Pfosramme "EICTA" (XIV 
-17.3.86),71.. 

Telecaat of prolflllllIlCl on T.V. (XIV 
-10.3.86). 304. 

Telecast/broadcast of incidents of 
offences (XVI-2J.4.86). 206007. 

Telecast of "News Line" Proaramme 
(XV-24.3.86).321·n. 

Telecast/broadcast of prOllammcl 10 
different Lan.uaaes and dialects 
(XVI-214.86) 170·74. 

Telecut of prOlfammea produced at 
Trivandrum T. V. Centre from 
Cachin T.V. Centre (XIIl-4.3.86). 
149. 

Telecast of Relional Films 00 National 
Network .(XJIl-4.3.86), 110. 

_ Telecast of Setr Produced PrO(p'ammes 
by Doordanhao (XV-7.4.86), 91. 

Teleca.t of Soap Operas serial. (XVI 
- 21.4.86). 64·66. 

Telecast of Tribal Dane« and Son .. 
(XVI- 21.4.86). 132·33. 

Telecalt of T.V. Film "Raji,,', India" 
(XIV -10_3.(6). 85.86. 

TeJecaat of Urdu Prolfammel by 
Ban_lore Doordar.ban Kendrs 
(XV-3J,3.86), 263. 

Technical perlOOI for T.V. (XIV-
19.3.86). 59-60. 

TV Centre at Dipbu (XVIl-5.5.16). 
1 1. . 

TV Ceotre It Dian. Headquarters 
(XIV-IO.3.86). 159·60. 

T.V. Centre at Jalps1luri (XIV-
(10.3.86). J84085; 343. 

TV CeDtre at Pandukhal (XIV-
17.3.86), 119. 

T.V. Centre at ebandtaarb (XVlI-
5.5.86). 189-90. 

T.V. Centres in Hilly aDd Back_rd 
Area. (XV - 7.4 86). n. 

T.V.' Commercial by SAIL (XV-
7.4.86). 59-60. 

T.V. coveraae in Alldbra Prsdesb 
(XVI-l1.4.86), 160-62. 

T.V. Covcraae ill Ketala (XV-7.4.86) 
sa·59; 217·2l8. 

T.V. Coversp of_ Villapi In Uttar 
Pradeab (XV -24.3.86), 45. 

T. V. racilitles to aaricuIturi." (XVU-
5.5.86). '8-59. 

T. V. facilities to Dbuebula. Munsyori 
and Josblmalb or U.P. (XIV-
17.3.86). 184. 

T. V. radlltiea to billy IIIId Adl"ul 
areas (XIV -10.3.86), 243·44. 

T.V. facility for Mun$jurl. Dllarcboola 
and Dedlbat Blocta (U.P). (XVI-
2i.4.86). 228·29. 

T. V. oewl 00 10 February. 1916 (XIV 
. - 10.3.86). 25.29 _ 

T.V. Tranlmiuioo CeDtre lor RatDa· 
liri (XIII-4.3.86), 279-81. 

T . V. traGIUII.lioD facilities 10 Statea 
tbro.INSAT.le (XlIl-26.2.86). 
200. 

T.V. TrsDsmilters in Kerala (XV-
1.3.3.86). 291-93. 

Time aiveo to PUDjab! prOtraD1I11C. on 
Doordarsbln. Jalaodbar (XUl-
4.3.(6). 105·106. 



sU8ll!C'l' INDb . : 

Timings of' NatioDal aDd Local Pro" 
grammcl (XVI-21.4.86), 127-28. 

UpgradatioD of TV ContreNizamabad 
(XV-2H.86), 130. 

Usc of camcra crew aDd other equip. 
ments of DoordarshRn by T.V. 
adverlfsm (XIII-4.3.86), 151·52. 

Use of Foreign brand name (XVII-
29.4.86), 70.71. 

Work on T. V. programmes production 
contre, Patna (XflI--O.86), 154-55. 

DEBATES 
Demand for sotting up T. V. Irans-

mellors in Bageshwar. Berlnag, 
Didihat, DbaTebulaancJ Munfiyliri 
in Uttar Pradesh ~UDder Rule 377) 
(XIV-13.a.86), .305-306. 

Installation of high power T.V. trans-
mittcr i D Chura District ofRajas-
than (Under Rulc 377) (XV~ 
24.3.86), 354. 

Need to arraDgC livc 1~Icc:aSl of Car 
Festival of Lord Sbri . JaganGAlb 
held c~cry ~r at. PuriDham 
(Under Rulc 377J (XIV-12.3.86), 
208-209. 

Need 10 bring Ihe entire Malabar area 
of Kerala undcr T.V. covcra,e 
(Undcr Rulo 377) (XV-7.4.86), 
256-57. 

Nced to sot up a TV Relay Cenlro,at 
Bellus.rai an Bihar (Under RUle 
377) (XV-31.3.86). 387-88. 

T&.EVISION SET(S) : 

Allocation of Direct Rcceivinll Sets 
(XVII-28.4.86), 141. 

Chftp T. V. Sets Bnd Computers for 
Common Uaer (XV -2.4.86), 60-61. 

Ucences graDted in 1985-86 for T. V. 
Sots in Andbra Pradesh (XIV-
12386).131. 

TELEX: . . 
New Telex Telephone ConneCIlOllS In 

Gujarat (XIII-25.2.86). 13]·34. 
TELEX EXCHANGE(S) : 

Opening' of Tele. Exc~anlles iii Karna· 
tak.a lXYI-lS.4.86). 22M3. 

ProvilioD for· better telex aevrleet 'iil 
major cides (XIV-IU.86), 76-78. 

Ttlex Servl«. in Almora and Pitbora-
garb Districts of Uttar Pradesh 
(XVll-2~4.S6). 218. 

waltiog list for. Telex/leleprinter cir. 
cuit al Bbubaneswar, cuttack and 
Samba;pur (XV-I.4.86). 239·40. 

TELUGU GANGA. PROJECT: 

CoinpromiHe Fotlma'a for Telugu·Gailp 
Project (XlIl-27.2.86). 224. 

Funds spent for Telugu Ganp Projtct 
(X1Il-27.2.86), 47. 

K;acuataka'. offer to witbdraw objec· 
tions on Telugu Ganga Project 
(XVI-24.4.86), 9-12-

Telugu Gansa Project (XIII-27.2.86), 
204-05. 

TEMPLE(S) : 

Land leased to Lakshminaryan Temple 
Trust, New Delbi (XVl--21.4.86), 
75-77. 

Master P1arlt for DeVelopment of Lord 
Jagannalb Temple (XVI-IO.4.86)' 
224-25. 

Museum for preservation of Ido)s of 
Jqcshwar Temple (XVl-IO.4.86). 
227·28. 

Plot to blow up tbe Lakshmi Narayan 
. Temple in tbc Capital (XVII-
. 1.5.~6), 241-42. 

Maintenance of bi&torical temples in 
. Orissa (XVI-244,86), 99.1G8. 

Progross of Deplastering Work of Lord 
Japnnatb Temr1e (XIV-20.3.86), 
107. 

Protection of Konark Temple (XIV-
20).86), 129. 

DEBAtES 

M~intenance, protoC:tioD and ieIitDo~a. 
tinn of Konark, Bbubancswar. Puri 
aDd otber templea of Indla's cultural 
heritatein Orini (UDderR ule 377) 
(XIV-l9.3.86).n5·86. 
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Need to connect Ralllkpur JaiD Temple 
in tbe AranU Hili, of R~.l&bao 
wilb Vayudool Services (Uader Rule 
377) (XVII-7.S.86l, 326. 

Need to devclop "Sbanideo temple" 
in Morena District of Madbya 
Pradesb as a tourl!t resert (Uodet-
Rule 377) (XIV-20.3.K),210. 

TENANCY RIGHT(S):. 

Tmanc;y rightl for dlaabled (XlV -
17.3.86),97·100. 

TENDER(S) : 

Floatina of teoden by Internatioaal 
Airports Authority of IDdia (XVI-
24.4.86), )62. 

TEREPTHALIC ACID : 

lealtaBe of decision rqardin. import 
policy of TPA (XIV-Il.3.86), 
175-76. 

TERRORIST(S) : 

Arrest of terrorists In J a: K (XVII-
30.4.86), 187-88. 

Britlsb citizenship to Punjab terrorist. 
(XIV-12.3.86), ]49. 

Ceotral A.sistanco to paramilitary 
personnel killed by terrorists 
CXVII-30.4.89), SO_". 

EDtry of terrorists 10 J&K. aad 
Punjab (rom acro.. 1ba Border 
(XVII-7.S.86), 182. 

Libya's iovolvement in Terrorist. act. 
ill Rome and Athena (XIII-
26,2.86) 109. 

N.AM. COOKDlUS 00 1ntcrutiooal 
Terrorism problem (XVlI-7.S.86), 
125-26. 

Removal of fisb platel of • raU"ay 
Irack io Punjab by terrori ... 
(XVII-30.4.86), 133-34. 

Reported China', Aid to Terrorist 
Movement 10 Punjab (XVI-
9.4.86), 14-18. 

US promite Dot to train Iadiaa Terro-
riate (XVII-7.5.86l. 196-97. 

TEXT BOOlt(S) : 

Publications of Text Boob by Govern-
ment and priYlt. Alencies (XVI-
24.4.86) 197-99. 

TEXTILE(S} : 

Expomt of HaDdlOOlDl !lnd Textilel 
(XIV-14.3.86), 38-40. 

Export of Iodlan Textilel to UDited 
Slate. (XIV-7'.86), 8-12. 

G lIidelinel for diltribution. of cont-
rolled cloth (XIlI-21.2.86), 165. 

ProductIon aDd Export of Textil'l 
(XVlI-2.S.86), 227-28. 

Sale of Handloom Clolh at Controlled 
Price (XIU-21.1.86) 179. 

Smuc.liol of Syntbetlc Textiles(XIV-
7.3.86), 87·88. 

TEXTILE INDUSTRY: 

Expanlion of Textile Industry (XVI-
11.4.86), 272. 

Pull capacity utlliaatloo of Telr1l1e 
Production (XVI-2S.4.8f». 167-68. 

Import or Syntbetlc Fibre aod ill 
Impacl 00 Textile Industry (XVII-
2.'.87). 247. 

Micropocessor conlrolled system for 
.uprcaoe, textile aDd paper industry 
<XIIl-'.3.86), 8~. 

ModerniHtion or Textile Indullry 
~XIV-7.3.86), 81·82. 

Notice. served on Bil TCll:tile Unit' in 
B"mbay for ev~sion or exci.1l 'duty 
(XV-4.4.116), 126-27. 

Sickness 10 Textile aad PI.Dtation 
IDdllluy (XVII-2.S.86). 103-~ 4. 

Ule of Electronics In Textile lodultry 
(XVlI-2.'.86), 166·67. 

TEXTILB MACHINERY: 

Import of Textile Machinery (XV-
21.3.86), 221.22. 

TEXTILE MILL(S) : 

Aja1D Jahi Mill, at Warraolal IDeurrint 
louos (X'YI-25.4.86). 117-18. 



Amount spent on modernisation of 
sick textile mills under National 
Tntile Corporatioo (XVI-
2S.4.86). 242·44. 

AUe8smeol of Ellteroal A.sistance for 
Modernisation of Textile. Industries 
(XVl-2S.4.86), 3OS. 

Automation of lextile Machinery 
(XVI-Il.4.86), 117·18. 

Ceiling on tolal spindlaae capacity 
(XVI-2S.4.86), 118·19. 

aaito of NTC asainlt National Conlu· 
Iller Co-operative Pederation (XVI-
25.4.86), 2·5. 

(;Iosure of Textile Mills 
d.4.86), 192-200. 

(XVI-

Closure of Textil~ Mill, in Bombay 
due 10 strike (XVl-2S.4.86), 201 
02. 

Closure of Textiles Mill, in Gujarat 
eXIlI-28.2.86), 19().91. 

Delay in Tak.ing Final Decision Rf'J&r· 
ding Closing of Textile Mills(XVII-
2.S.86), 225. 

Direclh,los to Tutilel mills to produce 
more stondard clotb (XV-21.3.86). 
25·29. 

Development of non·mu lberry silk 
areas (XV-21.3.86), 299. 

Effects of New T oxlile 
Handloom Weavers 
28.2.86),91.92. 

Policy on 
(XIIJ-

Effects of new Textile Policy on Tex· 
tile Mills Seclor (XlIl·-2J.2.1!6), 
191. 

Expansion of noft·viable Textile Units 
in Kerala (XV-21.3.R6), 200-201. 

Financial crisis in NTC Mills in Vldar· 
bba (XVI -25.4.86), 31·32. 

Nalionalisation of closed Textile Mills 
in Abmedabad (XIII-28.2.86), 
105.06. 

Nationali,ation of Textile Mills (XIV-
7.3.86), 45, 211·144, 269·77. 

Nationallaation of Texille Mills in 
Bombay (XV-21.3.86), 125. 

'~31 J 

Nationaliaation of Textile MlIIs in 
Mabara.hlre (XV-4.4.86), 2f!1-69. 

Opening of new Textile Mills in 
Orissa (XVI-I1.4.86), 272·73. 

Outcom~ of NatioDalintioD of few 
mills in Bombay (XIV-14.3.8C1), 
112.33. 

Pending applications for explnsion of 
",indlages in DOD·viable Textile 
Unita in Kerala (XlV-7.3.86), 
84. 

Proposal to close down eight Tutile 
M.lls of N. T. C. (XIII-28.2.86), 
89-90, 

Reopening of eight textile mills in 
Ahmedabad {XIV-14.3.86), 257·58. 

Setting up of spining mill in Ballia 
District of U. P. (Xm-21.2.86), 
126·27. 

Sick textilcs mills (XIH-21.2.86), 
93·98, 161·253. 

Sick Textile Mills in Karnataka(XIV-
7.3.86),227.28. 

Workers rendered jobless due to clol-
ure of Textile Mills (XVI - 2S.4.86), 
280.88. 

TEXTILE POLlCY : 

Export of Textiles under New. Textile 
Policy (XVII-2.S.86), 2S6-58. 

Fall in cotton consumption and its 
prices due to New Textile Polley 
(XIII-28.2.86). 103·04. 

Implementatiob of Dew textile policy 
(XIV-14.3.86), 247. 

Modlcalioo of Textile Policy in 
tbe Interest of Powcrlooms (XIV-
7.3.86), 185. 

New Textile Policy and otilisatiOD of 
Cotton Lint (XIII-28.2.86), 101.2. 

New Textile Policy lind Package deal 
for DunlOg sick mills (XIII-
2! .2.80), 22·26. 

Problems in Pownloom Sector due to 
New Textile Policy (X1lI-21.2.S6). 
ISO-SI. 



.eecatmellt In Pubtlc OI\"~ Textile I 
PoIie)' (Xlll~28.1.86).. &15-16. /. 

TllANJA vua : 
Providllll CCDvenicnt Timinls of 

JdockuBouad Trai4,i.J1 J .• anjavur 
(~VI-IO.4.16)i29I-92. 

Constructioo of over b1'id,es on Than-
. j4yur-Naaore rai1wa~ I~ (XVl-

10 .... 86). 75-76. 

mEIN DAM: 

Completion of Tbein Dam aDd Roper 
Tb'ermal Power Plant«Xy::.2.S.4.86), 
lSI.' ... 

Construction of Tbein Dam ('UU-
4.'.116), 356. 

Global TeDders for Theia Dam Project 
(XVI-IS.4:86), 288. 

Offer of foreign collabor~tiCJD for Thein 
Dam lXIV -11.3.86). 239-40. 

THAILAND: 

Vilil of bleenel .. A,fi'airs . MiDister to 
Thailand (XVI~9.4.1!&>, 186-87. 

THALUNIT: 

Supply 0' Ga. t~ Thai Uaitof Rasb-
triya Cbemicals and Fertillzen LId. 
(X1II-2S.2.86), J2,..26. 

THEFTS: 

Bask Dacoitie, (XlU-21 ~2.86). 202-4. 

Complaint. rcaardtn,Thef .. Robberies 
in Ruoiol Traio. (XV-~4.86). 237-39. ,. .. . . ... 

IDve.tl.ation of Petty Theft. in Delbi 
(XV1~-'7.S.86), 2S6-S7. ' . 

Punishment for po.,..,r .. beft (XIV-
11.3.86). 197. 

Theft Qf BlIlQk· Marble: G.nus. (rom a 
Orina Temple (XVf-24.4.86), 
228-29. 

Theft cue in MatiDC\ Oftiee oCParakka 
Barr .. e (XVI-24.4.86). 192. 

1)cr" and lloi.l/;lc:rie,' in Okbla'Jadu .. 
. . ula1.Ar .. (XV-2.4.8~); 134-"3!1. 

I 
I 
I 

,'J:1MIta·0fJ401l (XIV-I'.3.86). 182·84. 

The't of 140b fr.9mHUI. M. Temples 
(XVI-I004.86).226-21 •. 

THE.&MAL rOW.ER EQUIPM.EI1IT: 

Dedaa Improvetncnt of Tbermal Equip-
mC11I by Dharat Heavy Electrical. 
Ltd. (XVlhl9,4.1i6).. 209, 

THERMAL POWER· PROJECT{S) : 

'/dlOl!8tio11 for Taoda Thermal Power 
Project"{U .P.) (XIll-4:3.86). SO. 

AHadi1lM1lf of· Uaits tJr Bandhav 
1'IIermalPowcr 'Stlltion oi Madbya 
Pradesh Electric.ty Board wltb 
Collier.tel (X V - J .4,86). 805. 

Bakte.bwar Thermal Project (XVI-
1604.86). ,213-14. 

eomaaissiobiDI d. T ___ I Plant. 
(XVIl-29.4.86 •• 182-83. 

Completion 01 Dollaro.6114 . Chandra-
puraThermal ·Power ,Planlt in 
Giridlb •. Bihar (XVIl-6.S.S6).40. 

eomPktiDo.oC TbeiaDam •• d Roper 
Thermal Power Plint (XV-8.4.86). 
151. 

Damqa inR.&lebar Thermal Power 
Station (XVII-6.S.86).83, 

Forelp _Wltadoe tor aetriD, l1li Tal_ 
cMr·Tbermaf Plaataad iB Tbermal 
Plant ill Orissa (XV-4.4.86~.37.3S. 

Fuud, for Tllermal Power OlnaratloD 
(XVIJ-6.S.S6).25-28. 

.. Ipductrod of Tbetmal PO'll'fl' Plant in 
Kerala (XV.-:.1.4.ScS). 97:· 

U&fjaa;loaafor Farak~a S.u.,.Tber-
lIIal PQWet SlatiQD{XVI_.IS.3 86). 
223. 

Inltal!ed. Cl!pac:ity and.W'oc;lw:tioo of 
Thermal Power Slali~DJ . (XIV-
11.5;S6,.. ~'1-94. 

Loss In PO,wer lIat/on at R •• aauodam 
(XV,....8.4.86). 121-22. 

MuJti.fuelBoflcr Tbetmal Project at 
t,·M .... e ~ J~o' s.c&or ~Vll-
6·~·Sf)'W. . . 



New Thermal Power Plams (XIV-
11.3.86), 216-18. 

Optimum Plant Load. Factor of 
Tbermal Power Units (XVII-
~.'4.86), 246·51. 

Outa~e. in Tbermal Power Plants 
(XVlI-6.S.86), 9S.~. 

Performance of Korba Project (XV-
8.4.86). 195. 

Progress of Rihand Super TberJDal 
Power Projectl (XV-14 86), 287.88. 

Rail:bur Tbermal Power Plant and 
. leali Project lit Soopa (XIV-

11.3.86). 41-42. 

R~5~8 Tbennal POlle'er PlanlB in 
(XVII-6.S.86). 80-87. 

RODOyation andmn4erlliaation of 
Thermal Power Plants. (XlII-
4.3.86), SS6·59. 

Review of worl4ng of Tbel'qlal Plants 
(XrV-18.3.K6). 103·04. 

Riband Super Thermal PoWer Project 
(XV-IA86).283. 

Saprdlabi-Thermal Power Stalion at 
(XV -1.4.86), 66-67. 

Seninll up of Sllper Tbermal Power 
Proj~t at l"a1cber (XlV-IB,3.86), 
23)-34. 

Settin~ up of Tbermal Power Plant at 
Gorakbpur (XV-··1.4.86)~ 73·74, 

Settinll up of TberDialProj~ts in 
States (XIV-18.3JI6). J 1401JS. 

Settilll'\W or. Super Thermal Power 
Plant. in Aodbra Predelb (XIV-
18.3.86), 151-152. 

Supply of coal by Mand Thermal 
Power StatioQ (XVII-6.S.86), 131. 

Tbermal. power Plantat Kanti,Qibar 
(X1II--4. 3. 86). 19.21. 

Tbermal power I'lant at Mejia (XIV-
. U.3.86), 71·72. 

Utilisation of Muimum Capacity of, 
Power ,ta1iOOI(X VIl- 6.S.86~. 226-
28, 

" S3~ 

DEB;A7'E$ 

Demand for another tbermal power 
station at Delbi to ,meet' me Power 
sbortagcln tbe cIIPital (Under Rule 
3'77) (XVI-J7:U6): 2l6~31. 

JIoIeed 10 give. cmploymCllt to land bol-
dtrs Mime IatIds 'bavebeen acquir. 
cd in Ramagundam ItDd Visakbapa-
tnam in Andbr., Prlldesh lo~ const-
ruction of Nati;'nal Thermal Power 
StatiOD and Scetl Industry" (Under 
Rule 377) (KIV...;11.9;86), 264-65. 

Reported reduction in sanctioned araot 
for Ta.lIlla. Tbor~, p(.o~,., Fllzia-
bad, U. P. and urgent need to com-
plete -fileprOfect (Uader Rule 377) 
(XIH-26.286),290. 

THIACETA-ZONE; . 

Shortfall in Production of Thiaceta-
ZODe. Aotf-T.B. Drug" (XVII-
29.4,86). 197-199. 

THIRD WORLD : 

News CaptioQs 'WestemMcdia Shap-
es TbirdWodd Viowa' (XVII-
28.4.86),55.56. 

TiiORlUM PLANt: :' 

Need to drop the proposal ef sbifting 
of Thorium Plant of , .. IDtdl!'A.aare 
Eartb Ltd from Bombay to Orissa 
(Mallllr Under' Rule' '377) (XIIl-
4.3.86). 597·98. 

THORIUM POWER: 

PrcwlDtin .. MetUlttcs' lor Tborium 
Power ioKer.ala (XIV~19.3.86). 
116-17. 

Tborium Reserves (XV "72.4.~86). ,w5. 
Tborlum nources in India· (XYII-

30.4.86); 149"50 

Tboubal .Irriaation Prpjcc~ ,(XIII-
. 21.2.86),202. 

THREE LANGUAGE FORMULA: 

·Facllities (or·ibHnJlltiOll . at . parimary 
leyel in mother toape: (XVI-
24.4.8~).274-75. 

Implementation of Till« LanllUl,' 



Pormula by Delhi School. (XV-
31.3.86), 124-25. 

THR.ESHER. : 

Need to adopt protective measures to 
.. feauard tbo iolerest of farm work-
ers iucapacirattdio tbresher acci-
dents (Under Rule 377) (XVI-
23.4.86), 227. 

TIBET BORDER : 
ScUme for dofence and development 

of lodo-Tlbet aDd Indo.Nopal bor. 
der. (XIV-12.3.86), 9S. 

TIBETAN INSTITUTION(S} : 

PiDaDcial Assistance for Budditl/Tibe-
tan Institution I lXVI-24.4.86), 
199-200. 

TICKETI.as TRA V BL : 

EarniIlJl from TlCkOllo51 Travcllioa 
(XVI-10.4.86), 31-32. 

Tick2t1l11s travel 011 IDdiao Railway 
(XIII-6.3.86), 91. 

Tick.tleu ltavoltina io Ntelacbal E.&-
press (XVI-IO.4.86), 231. 

Tidal Power Project In Guif of Kutcb 
(XIV -11.3.86), 191-92. 

TIGER (S): 

Protection from man-eater tiaer in 
Sundetbaol (XVIl-7.5.86), 79·80. 

TIGER PROJECT : 
Funds for National pruit. aDd project 

tiJet' proarammea by Conlre(XVlI-
30.4.86), 135-36. 

TIHAIl JAIL: 

Amendmeot of jail ruin 01 Tibar jail 
(XVII-30.4.86), 78-79. 

Tibar lail staff Itreoath aod tbe DUID-
ber of UDdertrials(XIV -12.3.86),96-
98. 

Torture of pri,oners by inmates in 
Tihar Jail (XVII-lO.4.86), 132. 

TILLAIU PROJECTlXIV-20.3.B), 
10.71. 

TIMBER. : 

Ellport of Timbar (XVII-2,5.86l, 
245-46. 

Transit pass fOI timber purchased 
from Andaman Forest Department 
(XVI-16.4.86), 176-77. 

TIME ADVANCEMENT: 

Advancement of Clock In Summer 
(XVl-lS.4.86), 

TIN: 

Benefit to 1I1diao con~umer5 due!'p 
raU in price of imported Tin {XIII- • 
28.2.86). 47. 

Import of Tio (XIV -17.3,86). 4-6. 

SOIlin8 up a factory in Tin Mioe area 
of Bastar District (XIII -4.3.86). 
106. 

Smuulina of Tin Oro from Bastar 
(XVfl-S.S.86). 101·102, 

Stoppqe of supplies of tin coils 
(XV-24.3.B6), 150. 

Workina of unitl manufacturing Tin 
Plates (XVll-2B.4.86), 163-64. 

DEBATES 
Need to direct Natlooal mineral cor· 

poration to sel up development 
Corporation to acl up a tiD fac-
tory in Bastar district of Madhya 
Pradesh (Under Rule 377) (XV-
24.3.8~), 350-SI. 

TIN PLATE (5) : 

Tinplate alocation policy (XVI-
21.4.86), 110.11. 

TINY SECTOR : 

National Equity Fund for Tioy Seelor 
(XVIJ-6.5.E6). 36. 

TIPPU SULTAN'S SWORD: 

Seizure of Tippu Su tao'. Sworda by 
CDI (XV -3.4.116), 59-60. 

nTAGARH PAPER MILLS : 

Cri.l. in Tltqarb Plpo:r Mill, (XVII-
29.4.86). 7),74. 
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TITANWM DIOXIDE: 

Setting up of pigment grade Titanium 
Dloldde Plant at Orissa (XVII-
29.4.8~), 206-207. 

TIWARI COMMITTEE: 

Implementation of Tiwari Committee 
report on Poisonous Chemicals 
(XlV -11.3 86), 83·85 

TOBACCO: 

Ban on advertisement of Tobacco. 
based products (XIV-20.3.86). 171· 
72. 

Compensation claimed for Export of 
Poor Quality Tobacco (XVI-
11.4.86), 59-61. 

Co.' of cultivation and price of heedi 
tobacco (XV-7.4.86), 193·94. 

Crop Insurance Sch.me ior Tobacco 
(XV -24.3.86), 134. 

Declinein .Export of FCV-Tobacco 
(XIV--14 3.86). 6·10. 

Decline in Export of Tobacco (XVII-
.. 2 5.86), 229. 

Decline In Production and Export of 
Tobacco (XV -4.4.86). 140-42. 

Decline in production of Tobacco and 
switcb over to Social Foresty (XV-
24.3.86), 328-29. 

Direct purchase of tobacco from 
I'Iirmers by STC for export (XVI-
25.4.86). 253-54. 

Export of Low Quality Tobacco 
(XIV--7.3.86), 30-31. 

Export of Tobacco (XIV--14.3.S6), 
264·65. 

Fall in tbe exports of flue cured Vir· 
ginia Tobacco (XIV-7.3.86), 235· 
36. 

Mainpuri Tobacco leads to Cancer 
(XV -3.4.86), 217-18. 

Minimum Support Price for Tobacco 
(XV-4.4.86},35-36. 

Produclion of Tobacc'O (XV-21.3.86), 
80. 

Reduction in Excise Duty on and 
(XIll-21.2.86), 119.20. 

Support price lor Tobacco (XIV-
14.3.86), 115-16. 

Tobacco Viral Disease in Prakllam 
District (XVI-21.4.86), 75. 

Unsold tobacco of Andbra Pradeah 
and transactIons for its disposal 
(XIII-28.2 86),99-101. 

DEBATES 
Need to tbe stepa to enlure remuanera-

tive prices to tobacco growers and 
sanction more money for research 
on lobacco (Under Rule 377) 
(XIV --17 .J.8!,), 229-30. 

TOBACCO BOARD; 

Selling up of Natu Tobacco Board 
(XIV-17.3.86),78.79, 

TOBACCO COMPAN;lES) J 

NationBJisalion of Tobacco Companies 
(XIV-ll.3.86), 70 

TOBACCO GROWER (S) : 

Payment of Low Support Price to 
Tobacco Growers (XVII-2.5.86), 
194-95. 

TODDY; 

Relearch on botlling of Sweet Toddy 
(XVI-21.4.P6), 273. 

TORONTO: 

Air India Fliahl to Toronto (XI1I-
27.2.86), 238-39. 

TOURISM: 

Ajanta and Ellora caves in Tourist 
Map (XV-4.4.86), 79-80. 

Allocation of adequate funds for 
promotion of tourism in bill StatuI 
Union Terrilories (XVI-ll.4 86). 
178·80. 

Allocalion for promotion of Toutiem 
in Himacbal Pradesb during Seventh 
Plan (XIV-14.3.86), 1.57·58. 

Attracting tourists in Seventh Plan 
(XUI-21.2.86), 162.63. 
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AU&meD~IiQq,of rO\l~e ,:rom Tplldsm 
(XIV -7.3.86). 198..99. 

Coo.uct~ of :Claoultri.I-,·alld 
Dharamsalas In festival ..PlaQCl& by 
All India Yatrika Nivas (XVI-
11 ;4;86). 277·78. ' 

Construction of Forest Lodges during 
:'Seventh Pllli (X:V .... ;I.3.86): 2!f.S2. 

Construction of "otel. ..,d': 'J'ourist 
Lodges (XllI- 21.2.86). 127. 

<:onatractloD. of Tourist. 104801 (XV·,-
.. 2l.3.86). 34:35. 

ConstruCtion' otYafrita at'!rf''Nltioa 
DeVi'iD H.". (XVI':':""2S.4:S6). 2U. 

Council for promotfon of Tourism in 
Himalayan Regio'D (XVI~II:4.8~. 
.122-23. 

Beach TourimtPropou! fromleerala 
Government (XV,-4.4.86),311·12. 

Declin~ in foroip. tourilts to Kbaju-
rabo in M.P.(XVJ-23.4.f.6).m-
36. 

Decline in 1.lIow or ," Tburlsta 'tom 
Abroad .(XV..;....21.3.86). 281.&3. , 

Demand foiioCeiJtivttJor promotion 
of tourism Industry (XIII-28.2.86). 
93. 

iDc.\Iel~liDl~tu(e' fa~liija 
Tourist Cen....ofKerala {XVI-
25.4.86), 146-48. 

Development of Alleppcy in ICerala 
Slate .. ," .. tourill.Ceotro,· (XV-
21.3.86). 241-42. 

Development of Bara Talab ID Bhopal 
as a Tourllt Centre (XV-4.4.86), 
HI. 

Denlopment ofDiaba (West Ben.al) 
ala toudlt ccntre (XIV -7.3.86), 
,94.95. ", 

Development or GuraY'lt)'OO+ a, Tou. 
ri.t Centre in Keral. 0011-
21 .t.86), 21~_26. 

, Davelopmeat ".01 KbIIiIUtiH and 
Udyq;;i' ,T.ouritt Coat. ,in 'Orit .. 
(XIU-21.2.86),31·32. 

OevclopmCllt-of KUIII8I'a1coIb aod 

Pathiramana.I, -in K...... .. .Taurilt ' 
'Cen/res (XVJl-2.~.86). J67.68. ' 

De.ntopmeatof Loaar LUc· 10 BuI· 
dana distriot aa Toudat Centre 
(XIIJ-28.286),69-70. 

. Development of Mhik in Wei' ,Beatal 
audGoa .. T ourlatt J'Ctorta(X V-
21.3.86), 139. 

Development of Monumoot.oI 
Nawabs of Awadh In Paizabad 

'(XV-Z1.UtS),274·". 

Development or Places under 'Mewsr 
Compln' Scbome in aajaatbao 
(Xvn"';''9.S.86}, 2~9-6'8. 

Development of Slncb in Madhya 
Pradeab as a Buddbilt Tourllt 
Cenlre (XV;;" 4.4.86). 22f22!; 

Development of Tourism Induetr), 
dutln, 'Seve'oih Plao (XlH-27.2:86). 
111_14. 

DeveIopmtDt of Touriam ;0 &.rala 
(X V -4.4.16), 146041 •. 

De\relOPIDeot, 01 . Tourist :Ceuua at 
Jbunjuuf,. (XlII-2I:2:86l,' n. .; 

Dn.lopment of Tourl" Cent..... in 
Hlmal8tlUlRet1ous-(XIIl-21.2.86). 
215. 

DeveloplBlritof Tourlll Centrech&ritJ, 
Seventb Plan (XVI-U.-4.86). 107-
16. 

DenlOPGlCB« of toatiat c:aat,r. 08 
Konbn Coast (XJV-14.l.86), 167- ~ 

68. 

DevcloPlIlOIIf of to uri" fMUfttel'lo 
CbiJka lake in Orllll8 (XV -21.3.86). 
47·48. 

Development of louriat reaorll (XIII-
21;286),.113-15. 

Development of Tourist Rcaort. fn 
Bibar in Seventh Plan Period 
eX Vtl-2,S.8(.); 261 .. 62. .AI 

Development of TOUrist Reaotte la 
Mad..,. Pradedf (XV-'-4 . .f.86). 
218.19. 

Development or TClurinPJIlCd' In 
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Uttar Pradesh 
45-46. 

(X'V-7.3.86), 

Development of touriat places in 
Andhra Pradesh as Tonrist Centres 
(XVI-ll.4.86), 120.21. 

Development of tourist spots in V.P. 
durin, Seventh Plan (XVI-25.4.86), 
141-43. 

Development of Wildlife Tourism in 
SunderbaDi (XIV -7.3.86), 49·50. 

Divenion of tourist traffic to South 
Jndia (XV-21.3.86), 242. 

Expenditure on ontertalnnrent by 
authorities of Kovalam Beacb 
Report (XIV-14.3 86), 171. 

FfCilitios (or Tourism in Oulmara 
(Kasbmir) (XIII-21.2.86). 85-86. 

FinaDcial Assiltance to States for 
Development of Towns and Tourist 
Centres (XIV-IO.3.86), 207~. 

Financial Sanction for Development of 
Tourism in Northern Kerala 
(XVII-2.5.86), 269-70. 

Forelan TourlslI in Orissa (XV-
21.3,86). 165·67. 

Forel,D Tourilts visited India in 1985 
(XI I1-21.2.86), 260-63. 

Hippy Tourists (XVII-2.S.86), 
61·62. 

Import of machinery and equipment 
needed by Tourism IndustrJ (XIV-
7.3.86), 66·67. 

International Tourist Traffic to India 
(XV-2J.3.86), 87·88. 

Introduction of lllbt and sound 
arran,cmeDt at important places in 
Bihar (XIV-7.3.86), 96·97. 

Malter Plan for Development of 
Tourism in Rajastban (XV-4.4.86), 
144. 

New Projects fnr development of 
Tourism in 1984.85 and 1985.86 
(XV-21.3.86),304-05. 

New scheme for forcian tourists by 
lod,an AirUnes (XIV-13.3.86), 
68-69. 

Oponia.- of Tourist Offices Abroad 
~V-4.4.86), 299·302. 

Opening 01 Tourist Offices In Forei,n 
Countries (XVII-2.5.86), 26-31. 

Opening of more tourist centrel In 
Tamil Nlldu (XIII-28.2.86), 
144-46. 

Plan tn attract Tourists during off. 
season months (XJll-28.2.86), 
35. 

Plan to promote travel and tourism in 
South Asian countries (XVI-
25.4.86). ! 36-37. 

Printinl of brocbures on tourist placel 
in Ladakh (XVI-2S.4.86), 163-64. 

Programme for ConstructioD or Five 
Star Hotels by ITDC to Attract 
Foreign Tourists (XYII-2.S.86), 
243. 

Promotion of Domestic Tourism 
(XVI-II.4.S6). 66-68. 

Promotion of Japanese Tourist Traffic 
to India (XVII-2.5.86), 9-14. 

Promotion oC Pilgrimaee Tourism in 
Himachal Pradesb in Seventh Plan 
(XVI-II,4.86), 181.82. 

Promotion of Tourism Industry (XVI-
II 4.86), 269·70. 

Promotion of Tourism in Haryana 
(XIV-7.3.86). 16-19. 

Promotion of tourism in hill States 
durinl Seventh Plan period (XVI-
25.4 .86), 73·74. 

Promotion of Tourism in Maharashtra 
during Seventb Plan (XV-4.4.86), 
'76-77. 

Promotion of Tourism in Karnataka 
during Seventh Fin Year Plan 
(XV-2J.3 86), 285. 

ProlDotion of Tourism in Sunder Ban 
area orWest Bengal (XIV-14.3.86), 
173·74. 

Promotion of Wlid Life Tourism 
(XIlI-28.286), 166-67. 

Proposal for an All Jndla Tourllm 
body (XVI -25.4.16), 240-41. 
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Proposal for Attract/n. more Tourist. 
from Abroad (XIn-21.2.86), 
150-51. 

Proposal for construct/oil or Vatri 
N~u. in Goa (XV-21.3.86), 
u •. 

Proposal for establisbmtnt of tourist 
botela alona coastal belt of Aadlara 
Pradesh (XV-4.4.86). m.n. 

TOURISM: 

hoposal for SlaniDl Advecture 
Tourism In Sikkim (XV-21.386). 
206-07. 

Proposal to create touriat ceDlrca for 
Buddbist pilarim. tourists from 
abroad (XV -4.4.86), 61-65.: 

Proposal to COII5truct more forest 
Lodge, (XVI -11. 4.86), 28-81. 

Proposal to con,truc:l yatri Ni.a. 
. during Scvea'b Five Year Plan 

(XIV-14386) 84-8S. 

Pr0p.0IIIII to develop places attraetin, 
Buddbist tourists (XIV-7.3.86), 
199. 

Propo~al to Develop Tourl~ Compln 
in Palghat (XIII-28.2.86), 204. 

Proposal to Inctcaae Toudllll in 
Lakshadwecp IIland. (XVII-
2.S.86), 23). 

Proposal to oraanile Feslival. for 
PromMioG of Touriam (XIV-
2.5.86),133.)4. 

Pubhcity Promotion of ADCient Arch-
aeoloaic:at c.ntr. in AJMfbra 
Pra4etb (XVII-2.S.U'. 285. 

Recognition of Tourilm 81 Industry 
(XVI-l1.4.86), 177. 

Release of Funda for Coostruction of 
Tourist CoUlle!I at Ajodbya HiIIl, 
Parulia (W_ Benpl) (XV-4.4.86), 
208. 

Removal or Restriction imposed on 
Fordln Tourists in Sikkhll (XIV-
13.4.&6),173. 

Report of working aroup on beneflls 
•• d iacOQ~ves to T~urism Industry 
(XVI-lS.4.86). 115·18. 

Reported BUD,lillll by Travel Atenta 
under Foni,n Travel Scheme 
(XV-4.4.86), 34-3'. 

It .. ricdoo on foro... tourilll to 
Das:loellq (XlV-7.3.86), 16].62. 

ReveD ... earned ftom T_lsmin 
Ketala 11m .. 198' (XV1_1l.4.86), 
68-69. 

ScIaeme to dewlop/lmprove (lit .... ·of 
lteH'-'/Touriit 1aIpon8I1co(XVI-
2'.4.86}, J76-77. 

Scbeme for de¥eiopmelll of 'Pethira 
Manal' Island in AI eppay Di.tricr 
in Kefata (XVI-lS.4.86), 2~1·42. 

Scheme for Developme.Dt of Tourism 
in Kerala (XIV -14.3.86), 298·09. 

ScIMae for 41evelopmcot or tJorist 
placel In Belapnj, Tapovan and 
Altari ill (jaya (XIII-l8.286), 
J{)2..o~ • 

Scbeme lor Exploitalion of Tourist 
Potential 01 {jarflwal Hills (XV1-
U.4.16),69-70. 

Schemes fOT Raihny., Airline. and 
St_mot Servicea ff7t EnCOUt'BJing 
Foreign Touris" (XVI-IOA.86), 
284-8;11. 

Seminar _ 'Promotion of WildUo 
ToQl'J,q in India' (XIV-7.3.86), 
:136-31. 

Setbaclc to touriat industry due to 
dillurbanCeJ In J &:. ~ (XVI-
lS.U6), 79-110. 

Setback to tourism due to terroriat 
actlvltI. (XV 11 3.116), J69·70. 

Settln, up of Tourist YilllI," durinl 
f'ewulb Plan (XV-2t.l.86), 
134·35. 

SQUC'.don a' Connation of Travel 
Aaeatl Association of India for 
development of tourillll (XVI-
2S,4.86), 306. 

SUIJOSlioll for an All IndIa Tourism 
Service .(XVI-lS.4.86), .\.63-64. 

TourillD Faollitie.to SLll4cDll DuriDJ 
SeveDlb Pia. (XVJl-2.S.86), 
178. 



tourism potentialities of Privately 
. owned palaces, Ports etc. of Ex. 

Rulers of erstwhile Princely States 
(XV-21.3.86),31-33. 

DEBATES 

Demand for developing Northern part 
of Kerala 10 attract tourist traffic 
(Undu Rule 317) (XlII-2S.2.86), 
3j1j-S9. 

TOURIST(S) : 

Additional Air Ind;a FIiShls for 
Foreilll Tetun ... 10 Sdllallf (XIII-
27.2.86). 34-35. 

TOURISTS : 

Dome'tic aDd forelan tourists in Ooa 
(XXVI-1I.4.86).258-59. 

Tourists from Kuwait (XIV -7.3.86). 
61. 

DEBATES 

Need to attract more Coreian tourists 
to India puticularly from Middle-
easter, Gulf and south Eastern 
countries (Under Rule 377) (XIV-
12.3.86). 211. 

TOURIST CENTRE: 

Demand tor developing Bitboor town 
near Kanpur as a toutisl centre, 
(Under Rule 377) (XV n-29.4. 86} , 
333-34. 

Need to develop pipatbawa viUaae as 
a tourist centre (Under Rule ?-77) 
(XVI-21.4.86). 227-28. 

Need 10 develop tbe uSbanldeo 
temple" In Morena DlJtriCt of 
Madhy. rradesh as. tourillt resort 
(Under Rule 377) (XIV -20.3.86), 
210. 

Places of tourist importance ill Bihar 
(Undor Rule 377) (XVI-15.4.86), 
304. 

ProvidiliS financial assistlDce for 
development of Uppa villqe in 
East Godavarl District of Andhra 
Pradesh .s a tourist centrd' (Under 
Rule 377) (XVII-30.4.86), 253. 

TOWEL{S) : 

Manufacturing of Coloured Red 
Sheets, Towels by Powcrlooma 
(XVU-2.5.85). 21S-16. 

TRACTOR(S) : 

Losses/profits in tractor faclory of 
Hindustan Machine Tools Ltd. 
(XV·-8.4.S6), 25.5-56. 

Manufacture of small and low coat 
tractors (XV-S.4.86), 223-34, 

SimplificatiOil of Procedure for Grant 
of Loans 10 Farmers for Purchase 
of TractoR (XVI-ll.4.86), 
43-44. 

TRADE: 

Adnrae balaBec of trade with US 
(XIV-7.3.86), 239-40. 

Boostins Trade with WestGermaoy 
(XIV-7.l.S6,. 226-27. 

Cog izance of deceptive Advertiso-
ments by MRTP Commission (XV-
8.4.86). 269·70. 

CU1'binS Gold Jewellery Trade (XVII- ' 
2.5.86),239, 

Decline in Indo-African Trade and 
Joint Ventures (XVI-l1.4.86), 
140-41. 

Expansion of Trade Ties with New 
Zealand (XVI -11.4.86), 66. 

Increase in Indo·China Trade (XllI-
282.86), 60. 

Indo-Norwe,ian Trade Talks (XIlI-
28.2.86), 145, 

TRADE: 

Indo-Soviet Trade (XVII-2.S.86). 
240·41. 

Proposal to open Marketing Centre 
(XVII-28.4.8<», 95_96. 

Steps to form A union of cauntries 0 f 
south to avoid competition (XIV-
7.3.86),218. . 

Trade relations between India aDd 
NetlmlaA4, (XIll-262.86). 59-60. 



Trade Talb with South Korea (XVI- I 

11.4.86), 45. 

Turnover of trade witb South African 
countries (XIV-7.3.86), 163-64. 

Unfair Trade Prmica lXvn-
6.5.86), 84-95. 

TRADE AGREEMENT(S): 

Indo-Palt Trade .... 'reement (XlV-
7.3.86), 2,..:6. 

Indo-.."ovict Trade Alrcement for 
1986-90 (XI1I-28.2.86), ]48 ..... 9. 

Trade AJI'OCmCUIa Sipod witb Fore-
iln Countrie. (XVII -2.5.86), 189-
90. 

Trade Aareements aigued with Foreip 
Countries in 1985-86 (XV-4.4.86), 
112·13. 

Trade alreement with Pakistan to 
contain IIDualins (XlII-28.2.86), 
141. 

TIlADE FAIR: 

Display of varioU3 models of Armour 
Piercins fim in Internauoaal Trade 
Fair (XV-2.4.86), 1:.0.131. 

Participation by D.S.I.D.C. in EXPO-
Londoo' 84 (XV -8.4.86), 46-52. 

Seuins up of a permanent Eltbibltion 
Centre in Abu Dbabi and other 
Countries (XV-4.4.86), 7,..75. 

TRADE FAIR AUTHORITY OF INDIA: 

Employees 1I'0rkill8 in Trade Fair 
Authority of India (X11I-28.2.86), 
67·68. 

ParticipatloD by TFAI in fortign 
Trade Fairs (X1V-14.3 86), 198.203. 

Review of fUDctioning of Trade 
Development Autbority, Indian 
Institute of FOreiaD Trade aDd 
Trade Fair Autbority of India 
(XVI-2S.4.36). 197-98. 

Sendlnl retired oflicilil. abroad by 
TFAI (XVI-2S.4.86), 105.106. 

TIlADE DEFICIT : 

Trade Defi;1t (XUI-21.2.86), 87.88. 

Tra6c Deficit .Dd it.· dect 00 Por .. 

!an Excbln&e keservts (~lIt-
21.2.86), 257-58. 

TRADE DELEOATION(S) : 
• 

Visita of forcian trade deleptioDl to 
India durin, 1985 (XVI-25A.86), 
204. 

Vlaitl of Indian Trade Deleptiona 
abroad in 1985 (XVI-2S.4.86), 
200. 

TRAI)E GAP: 

Role of agricultural sector In brinallll 
trade Gap (XVI-I1.4.86), 219-20. 

V.rlatioa, in Trade Oap (XVI-
25.4.86). 290-91. 

TRADE MAIlKS : 
UII of Poreip Trade Marka by Com· 

pallia (XV -1 4.86), 132-33. 

TRADE POLICY : 

Switcb--over from fiscal controb to 
tatl1rs u trade policy (XIV-7.3.86), 
254·'6. 

TRADE UNION(S) : 

AMeadment o( Industrial Di.putea 
Act and Trade Unions Act c.XVI-
21.4.86). 93. 

Fiaanc:ng ot Baak Trade Unions by 
Nationalised Bank. (XVll-2.5.86), 
105-106. 

Proposed aaitallon by Ceatrat Trade 
Unions (XVI-21.4.86), 111. 

RCCo'Dielon of Trade Unions lXVII-
5.'.86), U)3·IOS. 

Reeoaniaed Union in Salem 51101 Plut 
(XV-24.3.S6), 179·80. 

Trade Unions in Steel Plaut. (XIV-
10.3 86). 47-48. 

TRADE UNION ACT: 
Realltradoa of or,lnilltioat under 

Trade Union. Act (XVII-5 '.86). 
261. 

TllADER(S) : 

Hosrdia. or Imported Sua" by 
Small Traders (XVIl-2.5J16). 170-
74. 



TRAFFICKING IN DRUGS: 

Trafficktne of Nar~otic Drup (XIV-
12.3.86), 39·40. 

TRFPICKtNG IN WOMEN: 

Enactment o( laws to prevent selling of 
Women (XV-31.386). 192.93. 

TRAILER(S) : 

ElIclse duty on trailers (XVI-II 4.86), 
14S. 

TRAINER TALENT(S) : 

Incentives to atlrac' Best Trainer 
Talent (XIV-12.3.86). 37.38. 

TRAINING COURSE(S) : 

Courae in Legislative Draftine 
(XV-2S.3.86), 195-196. 

TRANSPORT: 

Assistance (or Scheme oftackJinl 
traffic and tran'portation problem 
tn Mabarasbtra (XVI-21.4.86), 290-
91. 

Development of Transport Infrastruc· 
ture in Backward and Hilly Areas 
(XVII-7.S 86),8·27. 

Bncouracement to Transport Compani· 
ell set np by Ex·servicemen (XVII-
7.5.86), 139-41. 

Rapid transport system (or Delbi 
(XV-24.3.86), 217·18. 

Serappine of multiple permits for 
100ds transport by Road (XV-
3.4.86), 100-101. 

Strees on availability cf Transport 
(XIII-S,3.86), 60·62. 

Transport infrastructure for promoting 
economic development of backward 
reeioal (XVII- 6.5.86), 195-97. 

DEBATES 

Demand for inlroducinl 'rapid trans· 
port system' between Kanpur and 
its nearby towns In U.P. (Under 
Rule 377) (XVII-S.S.85), 285-86. 

Demand for measures to provide 
adequate transport facilities ia tbe 
country, especially ia Delbi on 
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Bandh days (Under Rule 377) (XV-
21.3.86), 34~1. 

TRA VANCORE HOUSE: 

Kelala Government demand for retuw 
of Travancore House in Delhi 
(XVII-30A.86), 48. 

TRAWLERS: 

Credit by SDFC for Trawlers (XV-
31.3.86), 272.3. 

Hike in bertbinl charges for fishina 
trawlers (XVII-S.S.86), 73. 

Import of Deep Sea Trawlers (XV-
7.4.86), 18. 

TRAWLERS: 

Import of River Crafts, Fishing Traw-
lerl (XVII-2.S.86), 249. 

Policy on imporl of Deep-Sea Traw-
lers (XIV-I 7.3.86), ISS. 

Shrimp catches by Foreign Trawlers 
(XVI-21.4.86),275.76. 

TREE(S) : 

Cutting of plants and trees (XVII-
30.4.86), 75·76. 

Evaluation of Tree Plantation and 
Survival (XV-2.4.86), 28-29. 

Exemption for felling of trees in 
Kerala (XVI-9.4.86), 189. 

Plantation of trees (XVII -7.5.86), 
181·182. 

Plantation of trees and their Illrvival 
rate (XVII-'7.5.86), 86-87. 

Plantation of Trees in Wasteland 
Areas (XVIl-7.3.86), 112-13. 

Plantation of trees of longer life 
(XVI-16A.86). 176. 

Programme for Planting of trees alonc 
National Highways in RajastbaD 
(XVI-IO.4.86). 164. 

Tree Plantation (XIV-12.3.86), 8·15, 
(XVI-9.4.86),33. 

Tree plantatioD by industries in 
Andhra Pradesh (XV--2.4.S6). 116. 



Tr .. Plantation in Nilairiln Maharah· 
tta (XV-2.4.86). 88-89. 

Vegetative PropqP01I of Trees 
(XIV-19.3.86). lOS. 

DEBATES 
Need to talce necessary measures to 

pre!C!rve 'Salar' Ireeslll Rajasthan 
(Under Rule 377), (XVII-7.S.86), 
321-29. 

TREKKING: 

Poteatial' for development of Hildoa 
in Sltkim (Xm-28.2.86). ". 

TRIB-\L(S) : 

Allotment of land to Adivul people 
residin, in forest (XIII-26.2.86), 
203-204. 

AmoIlDt allotted to Kerala under 
apecial c:ompoaeot plan and Tribal 
Sub·Plao (XVJ-9.4.16). 73074. 

Atrocities 011 ScbeJuled Tribes (XlIl-
26.2.86). 206-208. 

Closure of Tribal National Voluateers 
Trainina Camp (XlIJ - 5.3.86). 136-
37. 

Denotified Communities and Nomadic 
Tribft (XIV-12.3.86), 15-18. 

Development of lribah traditionally 
dependellt OIl forest PToctuce (XVI-
9.".16), SG-5J. 

Diatrlct. under Tribal Sub·PIan (X1I1-
26.2.86), 111·112. 

Diversion or wheat meant for dfatribu· 
lion among trlbals (XVI-II.".86), 
216-11. 

BxtftllllOD or .ubsictl.td Rice to tribal. 
under NADA PTG in Andbra 
Pradnh (XVI-25.4.86), 2519. 

Films 00 tribal life (XVlI-S.5.86). 
111·t3. 

Fund, ror Tribal Development in Bibar 
(XV- 2.4.86), 149. 

F1UId. not Utllllied for Tribe.1 Develop-
ment lXVI-!l.4.86), 111.113. 

ItIll'fO"l_ Nutrition or Triba" (XVl-
'7.4.86), 180«. 

Intqtatod Tffblil, Scbemn for Uttar 
Pradesb (XIll-2,;.2.86), 181-83. 

Kiliings by GuerriOa. of 
NatioDal VoluDteers in 
(XVI-21.4.86), t97-98. 

Triba! 
Trlpura 

Link of tribal national volUDteen witb 
Banaladub (XVI-23.4.86). J88-189. 

MachinC'rY for implementation of 
Tribal Sub·plan Prolrammes (XV-
2.4.86). 9·12. 

Nqotlation8 witlt Tribal Nerioaa! 
Voluot«n (XVI-23.4.86). 197. 

New Scbctnes {or We!t ... of Tribels 
(XVI- 23.4.86), 173·114, 

Performance of O'l~ scbeme to supply -
roodgra i 05 al subsidi~d prices to 
tribals (XnJ-2t .2.!6). 63. 

Progress of schmes fot tribal develop. 
mC:Ol in BIhar (XIV -12.3,86). 53. 
54. 

Rehabititalion of Trlballaboar (XIV-
10.3,86). III. 

Rehabilitation of Tribats of Wynad 
District (XV-2.4.86). 2l6. 

Special ASiialaoce to Writers Work!n, 
for Wolfare of Tllbais (XIV-
12.3.86). 42·43, 

Special Cenlr.1 Assistance to Tribal 
families ip Odl!la (XV -·2.4.86), 45.· 

Steps 10 save: Tribal. from Exploita· 
tIon (XVl·-23.4.86I, 174·7S. 

Subsidy to tribal bOlleficiariea (XIII - .,., 
4.3.86), 173·177. 

Telecast of Tribal Danco. and Sonal 
(XVI-21.486), 131·33. 

Tribal. liyiDC in F_t Laod (XVl-
9 ..... 86). i)S. 

DEBATES 

Demand (or more funds for con.lruc. 
tion of houlIe, for tribal families 
displaced due to Dandahrnaya 
Project ia Koraput (Orlua) . (Under 
Rule 377) (XVll-·30.4.86), '150 • .51: 

TR.IBALAREAS : 

An.a.dOn for M«iD. up·fIIl Medic:al 



Illstitutiom in Tr;t,al and Sub-Plan 
areas IXVI-17.4.86), !S·36. 

Development schemes in Tribal Areas 
(XV-2.4.86), 154-55. 

Land tdllcliJlg SYSIIlITl in Tribal Areas 
(XIV-19.3.86). 108-10. 

Linking of problem tribaJ villages with 
District Headquarlers (XV --7.4.86). 
34. 

Proposal to Grow Tusser in Tribal 
Areas (XVJI -2.5.86), 254-55. 

Sale of wheat al lillblidles ralCS in 
tribal areas (XVI -11.4.86), 125-27. 

Schemos for welfare of Adiva~i areas 
in RajuthaD (XVI-9.4.86), 162. 
64. 

Social forestry in Tribal Ar~as of 
Oris. (XVI-9.4.86), 60-61. 

Storale facilities ID Tribal Districts iD 
Madhya Pradesh (XVI-21.4.86), 
)40-41. 

Study Grou~ of TrIbal land System 
for Ownership (XV-24.3 86). 233. 

Telephone facilities in triba~ areas 
(XIV -18.3.86), 1%0. 

Telephone faCIlities in tribal areas in 
Tamil Nedu, Kerala and Aadhra 
Pradesh (XV-l.486), 112-13. 

Tribal areas brought under irription 
(XVI-24.4.S6), 154-55. 

Tribal Areas iDclusion in Hill Areas 
Dcvelopmtot Pro,ramme (XV-
2.4.86), 59..(10. 

Tr&al Area Development Schemes 
{XIV-19.3.86),65-70. 

DEBATES 

Need to declare Ravai Jaunpur areas 
of Uuar·IUl$bi ADd Tebri districts of 
Uttar Pradesh as tribal areas (Under 
Rule 3i7) (XVI-16.4.86), 236.31, 

Need (0 streamline tbe marketing 
facilities for forest products of .trlbal 
areas of Madbt'BPrade5h (UDder 
Ilule 377) (XVI-17.4.S6), 232-33. 

TRIBAL~SUB.pLAN : 

Am.unt under Seventb Plan for Tribal 
Sub.plan of Madhya Pradesh (XIV 
-19.3.86), 128-29. 

Approval or U,P. Tribal Sue-Plan 
(XVI-16·4.86). 125. 

Fisbery Development Proaramme 
under Tribal Sub-Plan (XIV~ 
17.3.86), 195.96. 

Inclusion ·of more Population in Tribal 
Sub-PlaD Area in Billar (XIV-
12.3.86), 61-62. 

Machinery for implementation of Tri-
bal Sub-plan Pr~rammu (XV-
2.4.86), 9-12. 

New areas UDder tribal suh-plan in 
Madhya Pradesh (XV-2.4.S6), 
162-63. 

SpeCial Central 'Assistance for Tribal 
Sub.Plan for Kerala (XV-2.4.86), 
222. . 

TRIBUNAMS) : 

AdminiSlralive Tribunal Deneb for 
Goa (XV-2.4.86), 93. 

Appeals pending in Supreme. Courtl 
High Courts BgaiDst administrative 
trlbuDal . decisioDs (XIV-12.3.86). 
145. 

C-bange in stroet ure of GOI Admillis-
trative TribuDal (XVI-9.4.86), 63-
64. 

Disposal of cases by Administrative 
TribuDals (XIV - 12.3.86), 134-35. 

Disposal of cases by Dc-Ibi AdmiDistra. 
tive Tribunal (XV-2.4.86), 92-93. 

More Bcncb=s of Adolialslrative 
Tribunals tXV-2.4.86}, lOS. 

Qualification for Appolutment to 
Adm!nHilrative Trlbullals (XVI-
16-4.86),212·13. 

Settinll up of TribuDal, CommissioD 
or courls for setting cates Df private 
builders (XVI-21.4. 86), 21 t.12. 

SettilllUP of Tribunal for Complny 
Mattera (XV-8,4.86), 242. 



SUBIBCT INDEX 

TcihuDal for Border Disputes (XIV-
19.3.36), 96-97. 

TIlIPATHI COMMITTEE: 

Recommendalions of Tripati Committe. 
rcaarding imposition of additional 
ellcise duty in place of salet tax 
(XlII-21.2.86), 30-31. 

TRIPOLI : 

Recent Bombinl of Tripoli and BeDI-
hazi by US A~ (Dia) (XVI-
16.4.86). 328-400. 

Recent Bombing of Tripoli and BeDI-
bazl by US Aircraft (Rei) (XVI-
16.4.86), 400-02. 

Rocent Bombing of Tripoli and Beng-
hazi by US Aircraft (St.) (XVI-
15.4.86). 295 ·98. 

TRIPURA: 

Alloc:ation of cement to Tripura (XIII 
-25.2.86) 123·24. 

Allocation of Steel and Iron rodl to 
Tripura (XIlI-4.3.86). liS. 

Assistance to Trlpura by North Eas-
tern Handicrafts and HlI1Icllooms 
Development Corporation (XV-
4.4.86). 46-47. 

CeDtrat as,istaDce to Tripura for 
Welrare of HaDdicapped (XlII-
5.3.86), 122. 

ExtenlioD of ra;lway IiDe iD Tripura 
Stale (XIV-J3.3.86). 52-53. 

Income-lax due from Tea Garden 
Owners iD Tripura (XV-4.4.8ti). 
43-45. 

Influ)t of Tribal Refugee, to Aprta'a 
(XVII-·B.86), 168-69. 

Killings by Guerrilla. of Tribal 
National VoluDteefi in Trlpura 
(XVI-23.4.86), 197.98. 

Oil and Gas reserves in Triputa(XITI-
2S.2.86). 235.36. 

Proposal 'rom Tripura GovorDmeDI 10 
SCI up Gas Baaed Fertilizer Factory 
(XIY-17.3.86),85-86. 

ProPOlal to ... up a watch (aclory in 
Ttlpura (X1II-4.3.86). 79. 

lletlioDal Medical Retea.rch CADtre, 
Dibruaarb and Health ·Sarve~ of 
people of Trlpura (XV-3.4.86), 
197·98. . 

Smug lin. activity In Soaamura 
(Tripura) (XIV-7.3.86). n-7S. 

Spinoilll Mill 10 Tripura (XVI-
11.4.86). 94.95. 

Tripura Natiooal Volunteen (XV-
2.486), 157. 

Upliftmeot of Scheduled Tribe. of 
Tripura (XVIJ-7.S.86), 161-62. "-

DEBATES 
Need to build necessary infrastructure 

for tbe lipid economic dnelopmeDt 
of Tripura (Under Rule 3n) (XVII 
-7.5.86). 33()'JI. 

nlVANDRUM: 
Delay in delivery of mail betweea 

Trivaodrum and Deihi (XlV-
1J .3.86). JOI.02. 

Demaod for additional tll,bt betwee.o 
Bombay IUId Trlvaodrum (XVI-
10.4.86). 129-30. . 

Development of Veli Railway Station 
in Trivaodrum Dittrlct (XVl-
17.4.86), 47. 

Director Daillilll Faci'ity to KlI1Ijram-
kuJam Ellchanle witb Trivandrum 
(XVU-29.4.86), )42--43. 

Eerniop rrom Trivlodrum-Bombay 
AirliDes Rout.. (XVI-174.86). 
186. 

Evlctioo and Rehabilitation o( Fami. 
lia rrom Puramboke Campua of 
Railway StatiOIl Trlvaodrum 
(Karala) (XV-3.4.86), 194-45. 

Elllcn,ioD of Sayand Jaula Ellpreu 
upto Trivaodrum (XIV-13.3.86), 
67. 

Fisbfnl barbour in MutbaJapozbi in 
Trivandrum (XVI-21.4.86), 186-87. 

Goods Conkalcd by CUIltOlDl Depart-
ment al Trlvandrum Airport (XVII 
-2.5.86), 229-30. 

Increase In Sm_lin, at T rlva.adrum 
Airport (XIII-28.2.86). 71, 



SUBlIC'J' ,DlDIIX 

Late urival of Delbl Wahl at Trlvand· 
ram (XUI-6.3.86). 69·70. 

Passporl Office at Trivandrum (XIII-
5.3.86), 130-31. 

ProductiOtl of colour programmea in 
TrivaDdrum T.V. Celltre (XIV-
10.3.86). 130. 

lle1ay of Malayalam prosrammes tele-
cal rrom Trivandrum (XIV-
10.3.86) 281.82. 

... Setlilll up of National Airports Autbo-
rity in Trivandrum (XVI-IO.4.86), 
203. 

STD Facility at Varkala (Trlvaodrum) 
(XVI-15.4.68). 203-4. 

SUlpeeled ca.e of AIDS admitted in 
Trlvanclrum Hoapital (XlII-27.2.86) 
80081. 

TeJecnt of prlJll'8lDlDft produced at 
Trivandram T. V. Centre from Cocbin 

T. V. Centre (XIII-4.3.86), 149. 

Te1epbone COtInection io Trlvandrum 
(XVI-15.4.86).2M2. 

Trivaadrum Puaport Office (XV-
2.4.86), 222. 

UDi. of RaIlway Coaitruction Orpoi. 
lalioo at Trivandrum (XVI-17.4.86) 
75-76. 

UPII'adlnl of Trlvaodrum Uoil 01 
Contral Ground Water Board (XVI 
-24.~.86), WI. 

TRUCK PARKING COMPLEX: 

Truck parkinl complues alool 
~donal Hil'Ways iD Madbya 
P~cfe'" (XV-3.4.86). 184-8'5. 

TUBER CULOSlS.: 
Hl,h lacldence of T.B. ill 8iUim 

(XIV-20.3.86), 146·47. 

lacldeace of Taberctlosil and oeed 
for A.1i T.B. 01111* (XlII-6.3.86), 
212.13. 

Ioc ..... In T .•. Cu .. (XIV-~0.3.86) 
53-54. 

MOIIIlcai BHminatioa for T.B. IDfected 
Labollm'l (XV-3.4.86), 204-05. 

Prevelltive meUum for T.B., CaIlCIr, 
Cbolera, P"IU_, Diphtheria aDd 
Meninlitis (XllI-6.3.86), 5-11. 

Proiluctlon and Import of Drup 
(XIJI-4.3.86), 402-07. 

Production of Anti-T.B. drop (XV-
8.4.86), 32-33, 47-48. 

Purchase of Anti TB Dru,. (XVI-
10.4.86), 308-14. 

Sborlale of Anti.T.B. Preparations. 
(XVII-29.4.86),67. 

8tratep to eradicato T.B. (XIV-
13.3.86). 165. 

T.B. Hospital at DbuUyaa (WOIt 
Beo88l) (XV - 31.3.86), 262-63. 

TURMERIC: 
Purcbase of Turmeric by NAFEO 

(XVI-21A.86). 163-64. 

Selliol np of Turmeric Ceiltre in A.P. 
(XVI-21.4.86).20-23. 

TUnCORIN: 

Construction of airport at Tuticorill 
(XVI-IO.4.86). 90. 

Performance of mec:bnical coal bandiq 
system of Tudcorln Thermal Plaat 
(XIV -'-11.3.86), 151. 

TURBINE(S) : 

Sellinl up of Wiod Turbines (XV-
2S .3.86). 43. 

TURKEY: 
Outcome of the Turkisb Prime Mbals-

ter's Visit (XVII-7. 5. 86), 115.16. 

TUSSER: 

Proposal to Grow TUSIOr ba Tribal 
Areas (XVII- 2.5.86). 2S4.5S. 

TWENTY-POINT PROGRAMMB : 

Afforestation of biUy areas UDder 20 
poi at proaram. (XIV-I2.3.86), 
140-44. 

Aldatanco ror Implementation or:zo. 
Pol1lt Pr08rammesin Statel (XUI-
26~2.86). 95-96. 



Committees ror 2()'Poiol Proaramme 
In U.P. (XVI-9.4.86), 18(1..81. 

Distribution or Loans under lO-Point 
Programme in Basti DiItriCt (Uttar 
Pradesb) (XVI-II.4.86) 124. 

Bvaluation of 2O-Polnt prop'alDlDo 
(XIII -5.3.86), 70. 

FuDdB for 2().Point PrOlfamDle io 
Bibar (XVI-23.4.86), 58-62. 

Implemeotation or Scbemel under 2(). 
Point Programme (XIII- 26.2. 86), 
192·96. 

Implementation of20-Poinl Proaramme 
by States (XIII-S.3.86). 21·24. 

Implementation of 2O-pomt prOlramme 
(XlII-S.3.86). 134; 
(XVI-23.4.86), 203. 

Loan A""Ucatlons pendllll uuder 20-
Point Programme belonsina Wea~er 
SectiOftI of Adalat,anj and Mohalla 
(Blbu), fXllI-28.2.86}. 86. 

People brought above Poverty Liae 
. UDder 20·Polnl Proaramme (XJIJ-

26-2.86), 65-66. 

Penons railed above poverty Jille ill 
Andbra Pradesh UDder 2O-Polot 
Programme (XVI-23.4.86). 64",S. 

PbYlical verification of acblnemeDl. 
reported by States in respect or 20-
Point PrOlfamme (XIU-26.2.86). 
202-203. 

ProgTaI for viII., .. aDd sman indus. 
cries under 2O·Po1Dt Proaramme 
(XIV-12.3.86), 149·52. 

Setting up of Industries in Lakaba. 
dweep under 2O·Point Proaramme 
(XV -1.4.86), 19.25. 

Sbortfall in tarlet or Major Compo. 
nents (XVI-16.4.86), 9J·96. 

TYPEWRITER(S) : 

Manufacture of Electronic Typewriter 
indileDously (XV-2S.3.86). 270-71. 

TYltES AND TUBES: 

Central Research Institute for Research 
IIJld Development in Automobile 
Tyre loduatry (XlV-18.3.86), 54. 

Demand for Incrau in Pricet of 
Tyres (XVII-29,ol.86). 27S. 

Industrial LIcence for Tyrc. to A.P. 
Automobile Tyrel and Tubal Ltd. 
(XlII-4.3.86). 549·$0. 

Manufacture of TyrOl and Sua_IOn 
for reduciol Prie. (XlU- 25.286), 
165. 

Production of lyres aDd tubes by 
Modi Rubber Ltd. (XIV-II.3.86). 
51-52, 

'"'-
Supply of Tyrol to Parmer. at COli. 

ceslional Rate. (XVII-29.4.86), 
273-74. 

U 

U.K.: 

ASlistance to Sbippiol LIDes Operatiol 
on Weac Cout oflDdia.U.Jt. aDd 
CODtlDeat Roule (XIV-20.3.86), 
96-97. 

Curb ou~ acti"itiol of&treml ... iu 
U.K. (X111-26.2.86). 221. 

Elttradiliou cready witb U.K. (XIV- ~. 
12.3.86). 159·60. . 

Indo-U.K. Joint Vature (XV-1.4.86), 
107. 

IDtrodUl:tion of Elcctronlc AppllcatioBl 
10 Coal Minlnl in Collaboration 
witb U.K.. (XVlI-..(i.'.86). 231-32. 

Participation by C.S.I.D.C. lu EXPO-'" 
Loudon '84 (XV-8.4.86), 46-~2. 

Postiq of drul aputa by U.K.. 10 .. 
India (Xlll-26.2.86), 231-32-

aelcue operatloo wltb the aid of U.K. 
~ UNICEF in oujarat (xv-
3.4.86), 83. 

SeltiDi up or JoiDt Veotur. betweea 
Judia and U.lt. (XIV-7.3.86). A 
30. 

U.K.. AttDJ for PakiltaD (XV-2.4.86), 
181. 

Vlail of Britleb Fenian S.retary 
(XVI-9.4.86). )9·40. 



DEB.fTES 

A.ylum Sou&ht by Sikh Militants in 
Britaio (XIV -19. 3.86), 119-20. 

BrJtllh Aid in attempted Genocide of 
Tamil. in Sri Lanka (XVI-23.4.86), 
130·31. 

British citizenship to Punjab terrorists 
(XIV-12.3.86), 149. 

Britl.h snpport to Sikh extremists 
(XIV-l2.3.86), lo505-!6. 

Britilh T.V. lerlal 'Lord Moaotbalteo 
~ the la.t Viceroy' (XVI-lI.4.86), 

160. 

Extensioo for Indo-British Fertilizer 
Educatloo Project (XIII-4.3.86), 
177. 

UNESCO: 

Seminar 00 Uoited 
tiooal, Scieotific 
Oraanilltion 
132-39. 

UNICEE: 

Naliom Educa-
aod Cultural 

(XIV-13.3.86). 

Asreement with UNICEF to provide 
lervlce. to children (XV-27.3.86), 
105-06. 

Provision of .ervices 10 Children io 
Iudia (XVI -10.4.86), 149-51. 

Rescue operation with the aid of U.K. 
.t. UNICEF in Gujarat (XV-
3.4.86), 83. 

Supply of machine by UNICEF for 
Goveroment Medical Slore DePOI. 
Madra. (XVI-17.4.86), 057. 

UNICEF Aid 10 Slkklm for Services 
10 Children (XVI-24.4 86), 84-85. 

UNICEF', cali for Elimioatlon of' 
Prejudice qainst Leprosy (XIlI-
6.3.86), 1705-76. 

Vailed Nailooalnternational Children's 
Emeraency Fund Report on Status of 
Children (XIll-27.2.86), 61-62. 

UNO: 

Allistaoce from United Nations 
EDvlroDDieot ,Pro&ramme (XVI-
9 ""6), 9).94. 

Deployment of UN Observers at lodo-
Pak Border (XV-2.4.86), 210.11. 

Iovltatlon 10 United Nations Inler-
RelioDal Advllors to Study Cost 
Structure of Non-Ferrous Metals 
(XIV-17.3 86), 41-42. 

Recommendatioos of U.N. Commin:e 
to relieve consestion 00 roads 
(XIH-27.2.86), 131. 

UN Coovention on Status of rcfQJCel 
(XVII-7.o5.86), 32-33. 

U.s.A. : 

Acquisilion of sophisticated Computers 
from USA (XIII-05.3.86), 172-73. 

Acquisition of Super Computer Tech-
nology from USA (XVIl-3O.4.86), 
97-98. 

Acquisition of U.S. Electronic Wea. 
pons by Pakistan (XIII-26.286), 
26-29. 

AdoPtinl measures prevalenl in USA 
for dealing with drug Iraffic1dng 
(XVI-2.5.4.86), 136. 

Adverse balance of trade with US 
(XIV-7.3.86),239..40. 

Agreement with U.S.A. for export of 
Pepper (XVI-2S.4.86), 78. 

Aid to lndia'$ Defence Plans by 
U.S.A. (XIV -19.3.86), 157 • 

Aasistance from United States for 
Telecommunication network (XVII-
:9.4.8 ). 147·48. 

Buy back of BoOinl Aircraft by U.S. 
Bocial Airplan Company (XUI-
6.3.86). 145-46. 

Collaboration with Georgia Institute of 
Tecbno!olY, U.S.A. (XVI-24.4.86). 
176. 

Computer from U.S.A. (XVII-7.5.86), 
121. 

Curb in Import of Indian Garments by 
U.S.A. (XVII-2.S.86), 18·20. 

Decline in consumption of Beet and 
SUl8rcanCl in USA, Britain etc, 
(XV-4.4.S6), 211-16, 



Dec~io exj)OJ'ts or ~~ to us 
(XIV-7.3.86),89. 

Develqpmcot of Naval Bue In Dialo 
Garcl& by USA (2.4.86), 200.101. 

Discussion witb US Admilliatratlon 
about pli,bt of Tamil. (XV-
2.4.86), 69-70. 

Drlllini Equipment Il'CIporfed from 
USA (XV-U.8'l, 204-05. 

expansion of Indo-US Bilateral Trade 
(XVI-lS.4.86). 303. 

Export of Indian Textiles to Uniled 
Statos (XIV-7.3.16},8-12. 

Pestival of Jadia in U.S.A. (XVJ-, 
24.4.86), 238-40 ; 272·73. 

Government's Reaction on US Spokes-
man', S~telDent (XV-2.4.16). 
81·82. 

Hirinl of US Publicity Finn to Project 
India (XV-2.4.86), S4-SS. 

1mpoIt of computers from USA 
(XVII-7.S.8.6), 179. 

Import or US 1iIOl "C~h of 1984" 
(XIII-4.3.16), 197. 

Inclusion of U.S. banned film 'Clau of 
1984' in FlImot .. ., Hrcter.bad 
(XIV-IO.3.86), 3lS. 

Increase to Iodo-U.S. Trade (XV-
4.4.86), 76. 

lA40-US Collaboralive Project for tbe 
W.lfare 01 Disabled (XVI-16.4.86), 
91. 

Indo-US Proaramme on Weed Control 
(XV-7.4.86). 123.24. 

Load by Export·lmport Bank or 
Amcriea for Karnatab State 
Electricity Board for buylnl Ga. 
Turblncs f((lm USA (XV~4.4.16). 
199-200. 

Malpractices In expOl1 01 Pepper 10 
USA (XVI-2S.4.16,. 106-07. 

Meetlaa of US backed Busine •• later. 
naaiooal with tbe UniOil Govern. 
IDIOt (XlU-21.2.86), 141-41. 

Mi,ratlon of Scient .. , and EDlineer. 

of IITs to USA (XIV-20.3.s6), 
15I-S9. 

Ne,t>tiationl for avoidioadouble fll'. 
aalon on I.diu. retidl .... United 
Stat. (XV-21.3.86), 2U. 

Nelotiation wltb U.S.A. over Hyper 
Pare Poy SiHcoD (XIII-26.2.86), 
114-1'. 

OutcOQte of tbe vilil of U.s. Attonll)' 
General (XVJ-16.4 86), 108. 

P~QpOaa~ for makilllllu~ Preely 
C~.rtible CurrOGt)' io USA 
(XVI'-:'16.4.86),83. -

Spurt ill "ports of Hi,P ToduIolOl)' 
I ..... rrom United s"ao 01 America 
(XlV-14.3.86), 125-26. 

Study in U.S. and West Germany 
reprdinl demand for Healtb FooclI 
(XlU-21.2.116), 198.99. 

TrainlDJ ofJodlan Sclcn.llts aelected 
for BYiDa with US S.P8~. Sbuttle 
(XlII-26.2.86), 107-08. 

US Naval Know-how for Cblna 
(XVII-7.5.16J. 49·50. 

US promiue lor not to tmiD Indian ~ . 
Terrorists (XVU-7.S.86). 196-97. 

US reaponle to Six NattolH appeal on 
Nu<:lear Weapons teatina (XVI-
M.8b). 91. 

US .. op to solve problem. facina 
Global Economy (XVI-25.4.86), 
2t9-20. 

U.S. Trade MiI;I,lon for 011 and Oa,"'" 
In Iodia (XIII--2S.2.86). rtS-77. 

Viall 01 Minkler of External Mairs 10 ~ .. 
U.S.A (XlV-·II.l.S6,. 43. 

Vi.it 01 US PresideDt (KIlI-S.l.S'l, 
107. 

Recont Bombiolil of Tripoli aad 
Benthazf by US Aircraft· (DIS) 
(XVI-I 6. 4. 86}, 328-400. 

Roccot Bombinl of Tripoli aod'" 
Benahazi by US Aircraft (ROI) 
(XVI-J6,4.86), 400-02. 

ROCCIlt Bombln, of Tripoli aud 
BeDabui by US Aircraft (SI,) 
(XVI-IS.4.86). 29'-98. ' 



SJtuatiOil analll, out of reporled 
ancborale or ~e·warsbipi belonl· 
iq to the United States Seventh 
Fleet off Karachi Harbour (C. A.) 
(XIV -20.3.86), 187-2.1l6. 

US BOEING AIRPLANE CO. : 
Buy back of Bociol Aircraft by U.S. 

Boei., Airplane Company (XIlI-
6.3.86), 145-46. 

U.S.S,R. : 

AlII'ecmeIU for Export of Textiles to 
USSR (X1V-7.3.86), 81. 

Asrcemellt in Non·FerroUll Metallur-
,ICaI Sector between India and 
Soyiet UnlOll (XIIl-4.3.86), 
141-42. 

Cultural Alreement witla USSR (XVI-
17 .4.86), 180. 

Deal for Soviet lecbnololY t"nsrer by 
Alloeiated Cement Company 
(XIV-lI.3 86), 234. 

Export of Basmati rice to USSR 
(XIII-28.2.86), 34-lS. 

ElIPort ef Indiao lea at Lower Rates 
to the Soviet Unioo and Poland 
(XIIl-21.2.86), 236-37. 

Expo,.t of oniOBa IQ U .S.S.R (XVI-
(25.4.86), 119. 

Increase in Indo-Soviet Trade (XlIl-
21.2.86). lOS. 

Indo·Soviet Bilateral Agreement on 
Power (XVI-15.4.86), 35-36. 

Inclo-Soviet Joint· Space Flialtt (XVlI-
30.4.86),41·32. 

lodo·Soviet Trade (XVIl-2.S.86). 
240-41. 

Indo-Soviet Trade Alreement for 
1986-90 (XIll-28.2.86), 148_49. 

lodo.Soviet with Rupee Payment 
System (XlIl-2l.l86), 25M3. 

Iodo-USSR Protocol in Computers 
and Blcctronics (XVI-23.4.86), 
165·66. 

Marketiq of India Tea as Geor,ian 
Tea by USSa. in West· Europe 
(XUI-%l.2.16), 205. 

NegotiaiioD with Soviet UDion (Xvr-
11,"'.86), 123. 

Oil drill.ng by USSR in West Benlal 
Himalayan Foothills and Dbansiri 
Valley (XV-1.4.86), 216-17. 

Protocol silned for cooperation between 
Indi.a and Soviot Union io Auto· 
mobile Industry {XIV-I 8.3,86), 
40-41. 

Soviet Union backing out from oil 
drilling in West Benlal (XV-
1.4.86). 273. 

Study conducted by rockets launcbed 
from (XVI-23.4.86), J21·22. 

Trade with USSR (XV-4.4.86). 
184-85. 

Undertaking of Coal £xploration 
Work in coiJaboration wina USSR 
(XIII-25.2.86), 139. 

Withdrawal of USSR from unilateral 
Meral.Orium OD Nuclear Tests 
(XVlJ-30.4.86). 177. 

UNION PUBLIC SEaVICB COM· 
MISSION: 

UPSC/SSC advcrtisemeJIts to Nepali 
languqe newspapcn (XIII-4.3.86). 
103-04. 

UNITED AIlAB EMIRATES : 

Keraliles workins in VAE (XVI-
21.4.86), 98. 

UNITED NATIONS DEVELOPMENT 
PROGRAMME: 

UNDP Aid for Fisheries (XV-7.4.86), 
18-25. 

UNITED NATIONS INDUSTRIAL 
DEVELOPMENT PROGRM.ME : 

Development of AgriCultural Macbinery 
Ind~trles with UNIDO Corporation 
(XVI-21.4.8o). 128.30. 

Indian assistance to devclopina coun-
tries through UNIDO (XVII-
6.5.86), 199. 

UDAIPUR: 
Deposits of Rock Pbospbate in 

.J1IameTtotda. Udaipur (XVI-
21.U6), 146. 



Bttabliabment of c:emeat faotory I. 
Chbota Udaypur (Baroda) (XIII-
25.2.86). "6-47. 

UNEMPLOYMENT: 

CbeatiDI of Job Saekera (XVII-
28.4.86). 72. 

Data OD Jobless (XV-7 .... I6). 
230-31. 

Data on Unemployment (XV-31.3.16). 
273. 

Educated un_ploye4 iD Delhi (XVII-
3.S.86). 70-71. 

Educated Uaemployed Yootbl (XVn-
S.3.86). "9-S0. 

Growiq Rale of UDemploJmfllt 
(XIII-21.2.86), 1S9. 

Number of unemploye4 baDdlcapped 
(XVI-16.4.86),47. 

Scbema for poverty and lIDIIDJ)Ioy. 
ment (XVII-JO 4.86). 139-40. 

Sclaemes for Self-Employmeot lew 
UoemploJed Educated Yoatba 
(XIII-21.2.86). 194-9S. 

Self-EmpIoJIDCIII Scbeme for II.dw;ated 
Uaemployed (XIV-18.3.86). 
42-46. 

Uoderatiiizalion of Capacity and Wid. 
Spread UDemploymeDt (XV-
25.3.86). 230. 

Unemployment due to aOiore of 
Mica MiMI (XV-<4.4.86), 119. 

Unemplo,meot oi traiDed Jop teach.,.. 
(XVI-24.4.86). 26'-6S. 

DEBATES 

Demand (or achini.. lbe objectlv .. 
laid dowo in lbe Sixtb Five Year 
Plan for removal of poverty ud 
UD·employmeot in Blbar (Uader 
Rule 377) (XIll-S.3.86). 215-16. 

UlCION(S) : 

Curb on multi-unions In ladliltrie. 
(XIII-4.3.86). 21S-16. 

UJlilON CARBIDE : 
Sal. of Nlrodb throop UDion Oarbi4e 

(XVI-24 .... M). 17· ... 

Utlita of Union Carbide (X\7I1-
'.5.86). 221-22. 

DEBATES 
Situation arlsiDI out of Ibe reported 

declsloo by Ihe UnioD Carbide 
CorporatioD to sell ita lucrative con-
lumer product. dtviaioD (CA) 
(XVl-28.4.86). 283-305. 

UNION TERRITORY (IES) : 

Additiooal admiDistrative and finaDClal 
powell for Union Territories 
(XVIl-7.S.86). S~57. 

Allocation of imported edible 0111 to 
States aDd UDion Territories IhrO\IID 
P.D.S. (XUI-21.2.86). 248-49. 

Allocations to States/Union Territodes 
ODt 01 CeDrralROId Faad and 
Guidelines for liviDS priority to 
IDler. IDler-Scale Hi,bways and 
Bridaes (XIV-20.3.86), S4-56. 

ConsumptioD of Pelroleum Productl 
by States and Union Territories 
(XV-1.4.86), 144-48. 

Demand for Air Service between Diu 
and Bombay (XV -3.4.86), 92. 

Pay acaIes of left-out catecori In 
Education Departments of t"do. 
Territories (XVI1-7.S.86). 149-5 . 

UNITED BREWERIES GROUP : 

Violation of PERA by United Breweria 
Group of Compani .. (XllI-21.28(o). 
197·98. 

UNIVERSAL IMMUNISATION PRO-
GRAMME: 

Pl .... iD lmplemeolalion of Univer· 
'al Immunlaatlon prOlfllDme (XV-
3.4.86), 110.11. 

UNIVEllSITY : 

Allocation of fund. for AndbJl 
Pradesh U.lver.lll" (XV-31.3 86). 
183-84. 

Boa- InstltutioDs. claJminS affiUation 
wltb Don-existent unlvcrsitiet (XVI-
17.4.86). 94. 

Central Univenll, at Barak Vall., of 
Ana. 0'111-'.3,"), 114. 



Drug abuse in Univulliti .. (XIV-
1:1.3.86). 121·22. 

Plnaneial Assistance for Dr. V.S. 
Parmar University for Horticultur. 
{XIV-IO.l.B6}, 179-80. 

Plnancial auialance to Univtnlli .. 
by U.G.C, (XV-lI.3.86), ISS-56. 

Granll to Maharishi DayaDand Uni· 
versity. Robtak (XV -31.3.86), 
139.40. 

Institutions with tbe Status of 
"Deemed to be Univenitles (XIIl-
6.3.86), 34-50. 

International conferellce of University 
Regiltrars and AdmiDiltrator. 
(XVI-24.4.86), 209·210. 

Introduction of Penoaal Promotloa 
Scheme in various UniYf'nltlOl 
(XIII _27.2.116), ~o.51. 

Open University at Hyderabad (XIII-
27.2.86). 105·06. . 

Opening of Indira Gandhi National 
open Uni~ersity in Delbi (XV-
27.3.86), 122-23. 

Proposals from States to 
0l!en Universities pendinl 
~.C. (XV-27.3.B6). 97·98. 

Itart 
'wltll 

PrdpOlal to brinl "I Universities 
under unified control (XV-3.4.86), 
180. 

Proposals 10 open new Universities 
pending witb Unlvenily Grantl 
Commission eXV-l.4.86), ISO-51. 

PropoullO let up Sanlkrit Uninrsit, 
(XI1l-6.3.86), 220. 

Remainl of Nalanda Uninnit, (XIU-
6.3.86), 1·5. 

Removil of RqlODal Imbalances in 
Allocation of Fuuds to Universitl .. 
(XV[-IOA.86), 279"80. 

Reltrncturlul of relatloolblp belween 
UJrivenities aud affibiated Colle ... 
(XVI-I0.4.86), 162-63. 

Solection of Yice.Cbaoco1lon ud 
Departme~lIal Heads in Uuivemtles 
(XVI-IO.4.86). 27'. 

U.G.C. Oraatl to Vldyualar Uai· 
versit, (XIlI-I5.3.86), 157. 

Uninnity for Cultural Studies (XIV-
]9.3.86). 108·09. 

Univenitiel overburdened witb Admi. 
Dwratin functions (XVI-I0.4.86). 
81. 

Universities witbout recOloltiOD from 
UGC (XV-3.4.86), 60-62. 

Women Welfare and Development 
Centres in Universities (XIII-
(;.3.86), 22·23. 

DEBATES 

Need to declare Patna Univenity a 
Central Universlt, (Under Rule 
371) (XIV-18.3.86). 256-57. 

UNIVERSITY GRANTS COMMISSION: 

Appointments of Vice·Cbairman lad 
Members of U.G.C. (XV1-24.4.116). 
243. 

Demaad for UGC Office In Soutls 
(XIIl-27.2.116},241-42. 

Pinaaeial asmtaace to UniveraitiOl by 
UGC (XV-31.3.86), 155·56. 

Promotioo of Soutb·Eatt AsiaD Laal.· 
qel by Uaivenity Grutl Comm •• 
lioa (XIV-20.3.86), 70. 

PropOla. to opoo new Univenitiel 
poodina wltb Ualvenit, Grants 
Commlsaioa (XV-l.4.86). 148-50. 

Reforms in Rules and Relulationl of 
Uaivenlty Grants Commlssloa 
(XVI-I0.4.86), 128. 

Review of criteria for U.G.C. deve-
lopment arants to collops (X1II-
6.3.86), 122·24. 

U.G.C. Granll to Vidyasapr Univer. 
.lty (X1I1-6.l.86), 157. 

UGC Scheme of PromotioD and Baa 
on Establilhment of New Univer_ 
sitlel (X1Il-6.3.86), 200-02. 

UOC ScIIeme to Asaist CoUllea Cator-
illiiO tho Deed, of SC-STs (XV-
3.4.86), 117. 
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UnIYmi~l" withqut (CCOIDitiollfrom 
UGC (XV-3 .•. 86), 60-62. 

UNTOUCHABILITY : 

Eradication of untoucbabltity (XVII-
7 . .5,86),51.52. 

UPPER KOLAB MULTI PURPOSE 
PROJECT : 

Upper Kolab Multi purpose Project 
(XVI-24.4.86), 2tO. 

UPTRON: 

Lic;enc« issuod to UPTRON for 
Electronics Industry (XV-19.3.86). 
131. 

URANIUM: 
Depostts of Ur.mum In Gold Mine 

arca of Kolar (XV-24.3.86). 
39-40. 

. lodisenous Thorium and Uraaium 
(XVI--16.4.86), 101. 

Production of Uranium conc:entratci 
(XIV-J9.3.86).83. 

Uranium depOlill in tbe country 
(XVI-9.4.1!6), 57 .. 5S. 

URBAN AREA(S) : 

Green Belli ia Urban Are-as (XV-
24.3.86), 218-19. 

Muter Plans for Urb&n Area. (XIV-
17.3.86). 36-37. 

Ratio 0( PIItionti and doctors in rural 
and urban areas (XIII-27.2.86), 
t8s-86. 

Uniform Floor Space lDdu lor Urban 
Areu (XVIl- 5.5.86), 51. 

URB,AN DEVELOPMENt: 

Allocation of Fattde to' Kerala (or 
Urban Development (XV-31.3.86). 
~9J·2. 

Alllx:ation or fuods to States for 
Urban Development (XVI- 21.4.86) 
156-58. 

P.amination of problem. in procesl of 
Ul'tIIIa ~yelopmmt (Xl V -
10.3:116). 2S3-S4. 

URBAN LAND CBILING : 

Repon of Workiaa Group OD Urban 
Land <Amlll (XIIl-4.3.S6). 188. 

URBAN LAND (CEILING AND 
REGULATIONS ACT : 

CaSei under Urban Land (CefIiD, aad 
RtJUl*tlon) Act. 1976 (XV-24.3.86) 
256-57. 

URBAN TRANSPORT: 

Bombay Urban Transport Project 
(XVI -21.4.86), 58·59. 

URDU: 

Implementation of recomIIleI)datloD' 
01 OiVaral CommJttee OD Urdu 
(XIV -I 3.3.86). 27\1..&3. 

Tel«=ut and brQadcast of Urdu Pro-
&l1lDlll0l on T.V./A.I.R. (XIV-
17 .3.86). 136-44 . 

Telecast of Urdu PrOlf&lDlDOI by 
BAnaaloro Door4araban lteadra 
(XV-31.3.86). 263. 

Time .1I0ated ror Urdu OD Alll (XIV-
17.3.86},4s.5S. 

Urdu Academy in Korala (XV-
3.4.86).52. 

UREA : 

Import 0' Urea (xvt-21.4.86), 
152-53. 

Import of Urea (XJJ1-4.3.86). 159. 

UTTAR PRADBSR: 

AllocatioD (or Development of Natio-
nal fllP-y, to V.P. (XIV-
13.3.86). 151. 

Allocation ot runeSt to U·.P. by 
RUDCO (XTII-3.3.86).I05. 

Allotment 0( coal to tlNltatariea in 
BUtl Dtltrlct 0( U.P.(XVII-
6.5.86) .49.50. 

Amount Saa~oned to Uttar Pradosh 
{or Rural Development PIQlfllmme 
(XV-7.4.86). 109-11. 

AmouDt spent under droupt proue 
area pro.,amme (XlV-11.3.86). 
188. 



SUBlacT nmu $53 

Approval of Hydel Projects in Uttar 
Pradesh (XIV -11.3.86), 181. 

Approval for construction of motor 
road In Almora DIAtrict of U.P. 
(XIV-19.3.86), 89-~9. 

Approval of U.P. Tribal Sub-Plan 
(XVI -16.4.86), 125. 

Automatic Telephone El[cbango at 
Man (Azamgarb) U.P. (XIV-
11.3.86), 186. 

Bank decoities and frauds in UUar 
Pradesh (XVI-lI.4.86), 145-46. 

Bbarat . Refractories in Pithoragarh 
(XVII-2S.4.S6), IS2-83. 

Blocks to be included under the CPAP 
in Vttar Pradesh (XIV-17.3.S6), 
185-8S. 

Branch POlt Offices in Almora Dis-
trict (V.P.) (XIV-18.3.86), 147. 

Central Alli,tance 10 V.P. for water 
Supply (XVII-2S.4.86), 183-187. 

Central Projects In Vttar Pradesb 
(X -1.4.86), 55·56. 

Contral Scboolln Azamgarh (Xm-
63.86), 146-47. 

Closinl down of Post Officos in Hm 
Districts of U.P. (XVlI-29.4.S6), 
218-19. 

Committees for 2O-Point :Prolramme 
in U.P. (XVI-9.4 86). IS0-81. 

Construction of luost/rest house, for 
army p"rsonnel in Almora IIlId 
Pitboragarb, VttarPradesh (XIII-
26.2.S6). 94. 

Conversion of Telephone El[cbanlo 
in Azamgarh District (V P.) (XIV-
11.3.86), 185-S6. 

Cooperative rico mills in Ultar Pra-
dosb'\XIV-IO.3.86). 51-52. 

Coverage of Population by Doordar-
.ban in Uttar Pradesh (XV-
24.3.S6). 17S-79. 

CUI in Se\'ontb Plan outlay for Vttar 
Pradesh (XIV-I2.3.86). 79-BO. 

DarbhaDia.Forbeslaoj Road under 

Lateral Roal Project (XIII-6.3.8'). 
149-50. 

Decline in production of Oilseed. In 
Uttar Pradesb (XVI-21.4.86), 
102·03. 

Development of Eastern Uttar Pradesh 
(XIII-26.286), 186-87_ 

Development of Monuments of Nawaba 
of Awadh in Faizabad (XV-
21.3.66). 274-75. 

Development of Tourist Palaces in 
Vttar Pradesh . (XIV-7.3.86). 
45·46. 

Development of Villages in U.P. u 
alternative ~nergy Centre. (XV-
1.4.86), 184-S5. 

Defence Recruitment Omces in V.P. 
(XVIl-7.5.B6).213-14. 

Development of tourilt Ipot In V.P. 
during Seventh Plan (XVI-25.4.B6) 
141-43. 

Distribution of Loans under 2O-Point 
Programme in Basti District (Vttar 
Pradesb (XVI-I1.4.86). 124. 

District industries Centres in V.P. 
(XVII-6.S.B6). 162-63. 

Electrification of Villqes In V.P. 
(XlII-25.2.86). 167-69. 

fncouraalllDont to Production of 
Mulberry Baaed SIlk in Uttar Pra-
desh (XVII-2.5.86), 113-14. 

Establishment of AromatiC! Complex 
at Salempur, V.P. (XV-8.4.B6), 
110. 

Establishment of consum~r co-opera-
tive in Moradabad (V.P.) (XVI-
25.4.86). 244·45. 

Expansion and modernisation of 
telephono ,ervice in Uttar Pradesh 
(XVII-6.5.S6), 161-62. 

Expansion and repaira of Railway Ita-
tions in V.P. (XVI-17.4.86), 68. 

Expansion of Air Strips at Lucknow 
and Varanul Airports (XV-
31.3.86), 142. 



Explosion of telephone • etchaDlela, 
AZllDJJacb, U.P. (XV-8.4.86), 
181-82. 

Expenditure iocurred Oil repairs and 
improvement of National HilbwaYI 
io Uttar Pradesh (XV-31.3.86), 
143. 

Financ:lal AlSistaoce to U.P. lor 
SG)'abeen Development ProJect 
(XVIl-28.4.8i). :z6.18. 

Fire in bead post office in Ba.ti 
(XVI-lS.4.86), 31·32. 

FWlctioniog of Tel.,.r."ta liDes in 
Jhans! Division (XV-2S.3.86), 
142. 

Fuoctiooiog of telephones 18 Autlllarh 
Dbuict (U.P.) (XIII-25.2.86), 
162. 

Funds for expanlioo of Rural Eleclri. 
fication in WII llqipas of U.P. 
(XVlI-29.4.86). 31. 

Generation of power from .olat .cner'l)' . 
fa cmCl of Uttar Pradesh (XIII-
43.86), 362. 

HIDdullanPaper CorporatiOll Project 
It Kuhtpar (U.P.). (XV-IA 86) 
40-41. 

Hydro Electricity poteoUal in Uttar. 
Pradesb (XIll-2S 2 86), )69. 

Implementation of National Capital 
Rqion {XVII -28.4.87}, 142·48. 

Intearaled Tribal Scbemel tor Uttar 
Pradesh (XIIt-26 286). 112-83. 

Intensive Hlndloom Development 
Project for Hill Areal 01 U.P. 
(XIII-28.2.86). 154-55. 

K.V·K. in P/thoraprb aad Almora 
(U.P.). (XV-24.3 86). 26().61. 

L.P.G. !.aenaea in U.P. aDd Blbar 
(XIV -18.3.86). 182·83. 

LaodslldCl, Hood and cloudburst in 
Uttarakhand (XIV-17.3.86). 89. 

Liokin. of Dillricts by Teleprinter 
Service in UUar Pr.-cletb {XVI-
15.4.86}, 244-47. 

Loan outltaodie, qailllt sick iodus· 
trial OItabIHIIICDt ;Il V.P. (XVI-
11.4.86), 142. 

Led" facilitiee ia places of : pnari: ' 
mlae in u.P. and Bibar (XYD-
28.2.86), 155-57. 

Mail Vanl In Uttar Pr...... Circle 
(XV-8.4.86). 191~2. 

M~or aDd medi.um Irrlptjon projects 
of UP. approved Cor Seveath (or 
(XVI-24.4.86), 204-06. 

MO!aIa aDd MilleR" fOllD4 in Pitho-' 
ra,arb. U.P. (X~II-28.4.86), 
181-82. 

Mij;f0W8Ye Salellite Liak Station at 
A_maarh ia Uttar Pradesh (XVI-
15.4.86), 64. 

Model I.T.I. at Haldwani (U.P.). 
cxVl-21.4.86). 63-64. 

New AIR Statioas iD Hill area. of 
U.P. (XIV-tO.3 86). 'r16. 

New eelural Sc:hooll in Uttar Prad.b 
(XVI-24.4.86). 268-70. 

New RailwlY Liuee in Ultar Pradesh 
cXV-31.3.86), 47-8. 

New Jtural Poat Offices 10 Azamprh 
Di~td~ (XV-8.4.86). 181.82. 

Number of familia brouabt above 
pOYerty ~liDC la Uttar Prade.b 
(XVI-9.4.86).68.10. 

Oil Exploratioa In U.P. (XIIJ-
4.3.86). 495. 

OpeDi", of Bank Branc:1Ma a. Cblliya_ 
nliula and Daula ..... in Almora 
District (U.P.) (XV-4.4.16),254-55. 

Openiq of baDk btaOQbu in Uttar 
Pradesb (XV-ll.3.86), 71-78. 

OpeoiJq of .Baok ..... in Uttar 
Pra4etb.(XV-4.4.86),2SS.S6. 

OpeDiDl of COBS DilPOl*fY in 
AJaqarb Diattiet (XVI-21 4.86). 
121. 

OPfIIIiDI of dePlIUDOla~ "o.rol and 
larpllze rctailODt .... ui&der cenua· 
IIy lponsorad scheme ill JauDpUt 
(U.P.).(XVI-U.4.86).21I-21. 



Ope_ of L.P.G./Pelrol Pamps in 
Paimbad Di!lrict U.P. (XV-
S.4.86), 143-44. 

OpeniD, of New Poat Offices, Tele· 
Iraph Offices and Telephone Ex· 
change. in U.P. (XVII-29.4.S6), 
190.91. 

Opentog of Petrol-Dieal Outlela of 
Pithoraaarh, U.P. (XIV-IS.3.86), 
147-48. 

Openinll of petrol and dHilel pumpa 
In Azamgarh, Uttar Pradeah, 
(X1II-4:3.86),362·63. 

P and T land 1,10, V&caIlt at Azam. 
aarh (U.P.) (XV-SA.86), lSI. 

Patel Commission OD Eastern Ullar 
Pradeah (XUI-26-2.86), 95. 

Per capita iavestment aod income in 
U.P. (XVII-7.5.86J, 126-30. 

Plan provision for 1986-87 for Hill 
Dillrlctl of U.P. (XV-.2.4.86), 
112. 

PlantatiOn of limy are at of Ullar. 
Pradesh (XVI-23.4.86), 170-71. 

Posaession of PIol .1101led to U.P. 
Government (XIV-17.3:86), !l2. 

Power Generation Tarael in Ultar 
Pradesh (XVn-6.5.~6), 82. 

Production of Opium ,'in Uttar Pradesh 
(XVII-2.S.86),236-37. 

Production of Microwave System for 
'Telepbone Exchanae at Pbaphamau 
in Uttar Pradesb (XIV-18,3.86), 
83~84. 

Proareas ,of Floal Glass Projecl in 
Banda (XV-25.3.86), 98·99. 

Proareas of Optical Fibre al GOralch· 
pur' (XV-25.3.86), 194. 

Projecl./Plans under Central Indus· 
trial Sector in U.P. (XVT-H.4.86), 
132. 

Promotion of Sportl in Ullar Pradesh 
(XVI-17.4,86),76-77. 

ProPQlal for Rural Electrification from 
U.P. (XIII~4.3.86), 504. 

PropouJ to ,opea 'I.eaioaa\ Office of 

Tea Board In Uttar Pradesh (XVI-
11.4.86), 281. 

Propo.al to' let up a Sutar Mill in 
Mainpuri (U,P.) (XVI-II.4.86), 
]6-22. 

Providing Blink Facilities at Dhar. 
cbulaBlock in Uttar Pradesh 
(XVI-IL4.86). 282. 

Provision of di'inking water in billy 
areas of Uttar Pradesh (XVII-
5.S.86), 38-39, 

Public Call Offi~8 at Chaunaijya and 
'Nyauni in District Almon (U.P.). 
(XIV-18.3,86), 146·47. 

Public undertakings of tbe Ministry 
operatiJla in Ullar Pradesb ~XIU,-
4.3.86),461.62. 

]tealisarion of ta:tes from' Sman Indus. 
tries in Ultar Pradesb (XV-4.4.86) 
127-28. 

Resional Rural Banks in Uttar Pra-
desh (XVI-25.4.86), 265. 

Ramole Sensinl Survey of U.P. Hills 
(XVI-16.4.86), 42-43. 

Request for setting up of some Major 
GovemmenlPrGjects in U.P. (XV-
25.3.86), 2-11. 

Researcb and development of oilseeds 
and Pulsos (XV-24.3.86). 272·90. 

Retail outlets of Petrol, DiOllcl and 
LPG in Moradabad District (XVII-
29.4.86) 44-45. 

Ru~al Electrification Schemes {or 
Almora and Pithoragarh (UP) 
(XTII-25.2.86),167. 

Sc~me for Dacoi! infested Areas in 
UP (XVI-16.4,86). 83. 

Scheme for E~loilatlon of Tourist 
poteollalof Garhwal Hills (XVI-
11.4.86), 69-70. 

'Setting up of Additional Power Units 
in Uttar Pradesh (XV-IS.4,86) 
102·3. ' 

Settins up of Ancillary Uoits by 
Hinduslan Machine Tools Ltd. io 
HlU'Areas of Uttar Prad .. b ~XVI ..... 
15.4.8\). 243~. 



Settinl up of ElectroDic Telepbone 
ElIcbansc at Ranikbet of Uttar 
PradeBb (XVI-lS.4.86). 244. 

SettiDi up of a Bench of Allahabad 
RiCh Coun In W08tem U.P. (XllI-
4.3.86), 1-7. 

Selling up of mini cement pJanta In 
Almore and Pilhoragarb district 
of Uuar Pradesh (XVll-6.5.86). 
160.61. 

Settioa up of sbon wave AIR station 
in Pltbouraprb dlstricta of Uttar 
PradeBb (XlIl-4.3.86). 123·24. 

SeUilll up of apiDDioa mID in Balli. 
District of U.P. (XIII-21.2.86). 
126·27. 

Settioa up of Steel Stockyard inU.P. 
(XV-7.4.86), 193. 

Settinl up of steel plaot in Azamprh 
(U.P.) (XUI-4.3.86), ISS. 

S~Uin8 up of the Unit 01 B.E.L. in 
Kotdwar (U.P.) (XVI-23.4.86). 
172-73. 

SelliD' up of Wool Bank. in Hill. of 
U.P. (XVI-IS.4.86), 293-94. 

Show rooms of NrC in Uttar Pradesh 
(XV -2t.3.86), 261-62. 

. Soli Conservation in Upper Catch~nt 
Area. of U.P. (XVll-28.4.86), 180-
81. 

Supr mills in Basti. Oorakbpur and 
Jautlpur Districta of Uttar Pradelb 
(XVI-lS.4.86). 101-109. 

Supply of Blsential COIIUDodiliel in 
Uttar PradC'-h (XV -21.3.86). 262-
63. 

Supply of imported edible oil to Uttar 
Prldelh (XVT-25.4.86). 256; 

Supply of Vana.peti Gbee aDd edible 
Oil to U.P. (XVI-2S.4.86). 267-68. 

Telearaph racmty in POlt OfJlcel in 
Aumllrb District of U.P. (XV-
8.486). 14·19. 

Tetephone-exchanl811 at Bhlldya.ain 
~ Cbamp8WJIt (XV -8.4.86), 189- .\ 

TelephcnJe Services In ShaM.,. ud 
Obazlabad. U.P. <"V-25.3.86). 
209-2;1. 

Telex Servicn in Almora and Pithora-
Bub Districts of Uttar Pradesb 
(XVII-29.4.86) 2t8. 

T.V. Cover.ae of ViII.,es in Uttar 
Pradesb (XV - 24 3.86). 45. 

TV faalities to Dharcbula,MuDlyorl 
and 10lhlmalb of U.P. (XIV-
.7.3.86), 184. 

T. V. facility fot Munsiarl. Dbarcboola 
aDd Dedtibat Block, (U.P.) (XVI-
21.4.86),228-29. 

Thermal. Hydel aod Atomic Power 
Oeaeration iD U,P. (XVII-29.4.86), 
219-220. 

Uranium found In PlatMu aDd Hilly, 
areal of U.P. (XVI-2l.4.86>. 171-
172. 

ViII"M connecred wllh roadt in UUar 
Pradesb (XVII-2B.4.S6). 125·27. 

WaitlDlLiit for LPG coDaectioua in 
U.P. (XIV-IS.3.86), 56. 

Waitioa list for Dew telepbone con-
nectlon. in UUar Pradesb (XlV-
11.3.86), 72-73. 

o World Bank assistance for minor 
irription leCtor in Uttar Pradab 
(XVI-24.4.86). J 16-17. 

DElJATES 

DeIlWld for early completion 0; tbe 
Tebrl Dam Project 10 U.P. (Under 
Rule 377) (XV-S.4 86). 301-302. 

Demand for IDlroducln. rapid 'tran .. 
port ',,'lem' between Kanpur and 
Ita nearby tOwnl In U.P. (Under 
Rule 377) (XVn -5.S.86, 21S-S6. 

Demand Cor 0Pfoina braDch.. of 
AaricuJtara' DevelOplDCJI1 Blnk to 
Allpnj. Pattali Iud BhatlAln iD 
Elab dittrict of Uttar Pradesh 
(UDder Rule 377), (XYI-J74.86). 
237·38. 

Demand for .etUn. up T.V. traDlllllt-
ter. laBlaeahwaf, BetiD.,. Dlcllbat. 
DbarcbuJa alld NUlltI,.rt blUttar 



Pradeah (Under Rule 377) (XIV-
13.3.86), 305·306. 

Demand for settinll up NitrOilen Fer-
tiJiIor Plant in Tanda Tehlil of 
Faizabad in U.P. (Under Rule 377) 
(XIV - 13.3.86). 301.302. 

Demand Cor survey of vllJ8ges in 
Faizabad and Barabanki districts of 
U.P. to prepare schemes for provid. 
In8 drinking watcr there .(Under 
Rule 377) (XIV -10.3.86),342. 

Development of hIlly regions (Matter 
Under Rule 377) (XVU--65.86). 
275-76. 

Need for adopting remedial measures 
to control pollution caused by 
industrial establishments in Mirza· 
pur district ofU.P. (Under Rule 377) 
(XVII-S 5 86). 289. 

Need for directing the U.P. Govern· 
ment to graDt fire arms IiceDceS to 
all those persons who require them 
for genuine r.:asons (Uoder Rule 
377) (XVII-5.S.86), 283. 

Need to ado,t effective measures to 
chock pollutioo caused by tobacco 
dust in Etab, Mainpuri and Faruk· 
habad diitriclS of U.P. (Under Rule 
377) (XVII- 5.5.8 '), 288. 

Need to allow MIs. Singbal Super 
Phosphate to set up a Uoit in 
Kanpur Shab Salempur village of 
Faizabad di.llict of U.P. (Under 
Rule 377) (XVI·-23.4.86), 226. 

Need to declare Ravai Jaunpur alea, 
of Uttarkasbl and Tehri districts of 
Uttar Pradoah 88 tribal area. (Under 
Rule 377) (XVI-16.4.S6), 236-37. 

Need to eGsure supply of water from 
Ban Saaar dam OD Sane river to 
Mirzapur, Allahabad and Banda 
districts ill U .P. (Under Rule 377) 
(XV-3J.3.86),383.84. 

Need to expedite Ibe setting up of 
Fertilizer factories io Jaadishpur, 
Sbabjabanpur, Ao)nla and Badaun 
(Under Rule 377) (XV-1.4.S6), 310-
11. 

Held to extend Vayudoot service to 

Muwot Dlltt. Pitboragirb U.P. 
(Under Rule 377) (XV-4.4.86), 366. 

Need to open at least ten purcbase 
crnlles in each Development Block 
of Uttar Pradesb for tbe pnrcbase 
of Rabi Crop (Under Rule 3TI) 
(XVI-24 4.86), 29A-99. 

Need to prOVide a lasting lolulion to 
tbe boundary dispute betweeD 
Uttar Pradesh and Bibar (Under 
Rule 377) (XV-24 3.86),355. 

Nced to reconsid/r the decision regard. 
ing closure of sub·post offices in the 
rural areas of V.P. (Uoder Rule 
377) (XVI-9.4.86) 224. 

Need 10 lake appropriate step' to set 
up the proposed spinning mill at 
Aliganj in tbe district of Etab. 
Uttar Pradesh for tbe upliftment of 
people in Ihis backward area (Under 
Rule 377) (XIV-20.3.86). 213-14. 

Need to take over the Anand Sugar 
Mill in KbaJilabad, V.P. (Under 
Rule 377) (XV -21.3.86). 337. 

UTTARA.KHAND 
CENTRE: 

RESEARCH 

Survey by Ultarakband Research lnsti· 
tUle (XIII--6.3.86), 137. 

V 

V.I.Ps. : 
Naval Helicopters (or tbe use Civilian 

VIPs. (XVIl-30.4.86), 205.10. 

Security for VIPs. (XVII-30A 86), 
189. 

VIP DISCOUNT SCHEME : 

Newl item captioned "VIP discount 
scbeme aoti-consumer" (XV-
804.86), 46. 

VACCINES; 
Development of Anti.Hepatitis Vaccine 

(XIlI-27.2.86), 4S-49. 

Import and Reloase of Seras and 
Vaccines wilbout Test (XVI-
24.4.86), 201·202. 

Import of Polio. Measles and MMR 
vaccioes (XVI-IOA.86), 294-96, 



Non.avaitabllity ,of hlldnileploid 
<*11 •• c:dDe (XV-31.3.86), 188-89. 

PrechaCIKID V ... ·Vi. oft'take of foot 
& tDOach \'IIccioc (XVll-S • .5.86), 
149-50. 

Sale of F 81 M Discase Vaccine 
(XVII-S.S.86), 151·52. 

TochnolOlY for vacc:ineproductioo 
(XVI-9.4.86). 85. 

VacCiac tor control of Pt'eIuDC;y 
(XVI-D.4.86). IIl·lll. 

Vaceillo 'oatput for F '& .. Diseue 
(XVlI-5.5.86),l4849. 

VAMANPUllAM PR.OJECT: 

V .......... m Projocs (XVI-24.4.86), 
1l2. 

V.\MSADHARAPROJECT : 

Vamwdllan Project (XV1-11.4.86), 
35. 

VAMASPATI: 

Establishment of Vanasp.ti PlanU 
(XV-11.3.86). 147~. 

Establishment of Vanaspali PIaDt at 
BId.sore in Orissa t'(V-2t.l.86), 
172.73. 

VADODAI.A: 

Expanlioo of A.I.R. St.dOD, Vadod· 
arB (XIV-I03.86). 43-44. 

VAGBHATANANDA GUI.U SHR.I : 

, Demand for illue of Commemorative 
POilal IlllmP OD Birth C'DIeDIrY of 
51trl VaabbalIDaoda Guru (XV-
1.4.86).289. 

VJ\tsHALI STUPA: 

M.intenancc of Moued from .here 
Bucktba·. Urn was Excav.ted 
(XVI-IOA.86), 35.36. 

VAUY A MALOG1L : 

LallDChinl of S.IIUiec from Valiy. 
M.loalJ (XIV-J2.3.86). lU. 

N_ Pricilll Policy ror ¥&a •• patl 
.(XIIl-2B.2.86). aJ-32. 

.0r ••• 1 ''Of 'ICtieme of~1'1 

eoetrola of vabll.1MIt1 fXIV-
7.3.86). 249-50. 

VANASPATI GHEE : 

IncrealOlo price of Vao •• ~tl Gboe 
tXV--4.4.'86).95.96. 

Rate. of Excilt duly on Vanaspati .nd 
other cootiol media Oil. (XIV ~ 
1403.86). 212·13. 

ltedactloo 10 Yl1Ia..,.ti 'Ptieet (Xl V-
14.3.86),l8S-86. 

Witbdl'h'll of voluntary 'price ~trol 
on YllJIIIPIli Gbee (XlJI.....,2I.2.86). 
68-69. 

VA'NJIiS'P ATI nmuSTR Y : 

Control 00 V'Daspatl ProductioD 
UIIi! by TGL InterlllltiOll&i Limited 
(XVI-26.4.86).48.49. 

ProPosal to In..file 'import orli'dible 
oflby ...... patfinflllltry (XIII-
21.2.116). 106-107. . 

l..eductioD . iu Ilipply or Edible 011 to 
V.nupatl Industry (XVI-2SA.86). 
~. 

VAltDAR.AJAN COMMITIEE ; 

Dr. V.rd.l'ljao Committee I.ep ~~ on 
Bbopil Gas Leak (XV-1.4.8~~. 1J· 
71. 

VASUDEVAN COMMITIEE: 

llecommoaditiODS' 0' V.,ade.11I Com-mtt... 00 Exploclon In . L.O.C 
Plant It Delhi (XIV-U.3.86). 121· 
29. 

VAYUDOOTSERVICES: 

Air Stallone LiDked .... ith Vayudoot 
Service (XVI-17.4.86), 181-183. 

COIDmuter Amr." for lDdtan Airiln .. 
'aDdV.yudoot (XtV':"'13.3.'~). 105. 

DIacount 011 1I'0up paekaae tours by 
IDdiaD Alrlin.. IDd VayudOOI 
(XVI-14.4.1!6).238. 

'ExtetllioD or Vayudoot Service (XV(-
24.4.~). 33-35. 

Growth ratc of Air lodla., Indian 
Airlia.. Ind Vayudoot (X(V-
13.3M).22S. 



IlIdiionoul Plao... for Vlyudoot 
(XVI-24,4.86), 180.81. 

Introduction of VayudClOt Icrvice In 
And.man Ind Nicobar Islands witb 
CoGccsaioDal Air Pare (XIV-
20.3 .. ~. 81.82. 

l.eaIiDl of aircraft. by IndiaD AirllDea 
to Vayudoot (XV-27.3.8fi), 97. 

LiDkioa- Hubli witb Vaylidoot Service 
(Xlll-6.3.86" 14l. 

Linkiog Keonjbarglrb witb Vayudoot. 
Service (XVI-24.4.~" 229-30. 

LiDkiD' Patna. Puro" Ind Patna· 
Bbagalpur witb Vayudoor Service 
(XIII-6.386). 19I. 

LinklDl Sagar by Vayudoot (XIV-
20.3.86). 62. 

Losles incurr.:d by Vayudoot (XVl-
24.4.86), 127-28. 

Pllnes in Ute by Vayudoot (XVl-
24.4.86), 180. 

Purcba5c of Dornier planel by VlYu-
doot (XVI-17.4.86), 191-193. 

Raising Fares of Vayudool Services 
(XIV-20.3.86), 135.136. 

V,yudoot's New Services from Safdar. 
juDe Airport (XVI-17.4.~), 105. 

Vayudoot Service bctween Calicut aDel 
MaDSa'ore (XV-27.3.86), 107. 

Vayudoot Se[vice betWICD Hyderabad 
and Ramagundam (XIII-6.3 86), 
98. 

Vayudoot service in A.P. (XV-
10.4.86), 196. 
(XVI-24,4.86). 65. 

Vayudoot servicc in J & K Sector 
(XVI-24.4.S6),93. 

Vayudoot Services in Kerala (XIV_ 
13.3.86). 203-4. 
(XV -27 3.86), 120.1. 
(XVI-24.4.86), 206-207. 

Vayudo,ot Service in Madbya Pradesb 
Sectors (XV-3.4.86), 130-31. 

VaylldDot. 5~ice. in Orilla (XV-
3.4.86)~ 85-86 •. 

D£BAT/!S 
Need to connect AbmedDa .. r towa 

wilb VlyUlloot service (Under Rull 
371) (XVI-21.4.86). 308. 

Need to CODnect Cbittoqarb in Raja .. 
tblD witb tbo Vayudoot Service 
(UDd.e Rille 377) (XVI-24.4.86), 
298. 

Need . 10 connect R.llnakpur Jaill 
T 19lPIo ill the AI, vali H ills of 
Raj,.~lbaa wltb VaYlldQot service 
(UDder Rule 377) (XVII-7.5.86), 
326. 

Need 10 exlend Vayudoor service to 
Munakot Distt. Plt~h U.P. 
(Unckr Rule 371), (XV-4.4.86). 
3t!6. 

Need to iotroclPCe VaYlJdoot service 
Jinltinl TdvaDdrum and CocbiD 
witll KumaJi tn the Weatem Gutl 
reBion (Under Rtfle 377) (XVII-
7.5.86), 326-27. 

VEGET Al!LES AND FRUITS : 

Export of Fruits, Vlltablcl IDd Poul-
try to Gulf countries (XIV-
14.3.86), 193·94. 

Exlenaion of Crop insurence Scheme 
to VeaetableB (XVI-21.4.86), 254. 

Production of Fruits Ind Veletables 
(XV-7.4.86), 126.32. 

Sale of vegetables and fruits iD Super 
Bazar (XIV-14.3.86), 175-76. 

Veptable and Fruit DevelOpmeDt 
Scbeme (XVII-S.5.86), S4-SS. 

VEGETABLEOU.S: 

FaIlure of RAt D elfort. 10 enhance 
Productivity of Veaetable Olla 
(XV -31.3.86),327-8. 

Import of. V •• abIe Oils (XIII-
28.1.86), 195-96. 

VEGETABLE SUBSTITUTE-

Vegetable subetitute for Diesel oj) 
(XVII-6.S.86},8-9. 

VBHICLBS : 

Catelorisltion of two and tbree 
wbeeler. (X1II-2'.2.86), 252-153. 
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Fall in Sale of Heavy Commercial 
Vebicles due to insufficleat Fuods 
a"ai'able to Traoa:port Operatorl 
(XIII-2S 2.86), 166. 

Manufacture of New Modols of Motor 
Vehicles (XV-8.4.86). 74. 

Mew heavy armoured vebicles project 
(XIV-12.l.86), 83·84. 

Ne .... number plates to vehicle owner. 
in token of payment of Annual Road 
Taxes (XV-3.4. 86) , 117·18. 

Sale and purcbase of imported carl 
(XfIl-21.2.86),88. 

VENDORS: 

Sellina of Waree on LoDg Diitance 
Trains by Unautboriaed Vendors 
(XVI-24.4.86). 77-78. 

Unauthorised vendors at Delhi Railway 
Stations (XVI-24.4.86). 216. 

VENERAL DISEASES : 

People sutrerin. from Sexually Trans-
milled Discalel (XIII-17.2.86), 
109-10. 

VESSELS: 

Cbarterlnl system of cootaioer veIRIa 
(XVl-17.4.86),60. 

Supply of coolainer v_II to shippio. 
Corporation of India (XVI-
17.4.86), 121-28. 

V_IS purcbased from Central Inland 
Water Transport Corporation for 
Andaman and Nicobar blands 
(XVI-17.4.86),42. 

VETERINARY RESEARCH: 

Regional Ressarch Statioo for Veteri-
nary Research in West Ben,al 
(XllI-43;86), J02-Ol. 

VICE·CHA NCELLORS : 
Selection of Vice-Chancellor. aod 

DepartDICntal Hcadl in Uaiveuitia 
(XVI-10.4.86), 'l7j. 

VICTORIA UNDERGROUND RAIL-
WAY: 

. DeaipiQa of Train Prolcctioa SYI'em 

for Victoria Under.rouad Railway 
(XIlJ-H.86). 109. 

VIDHARBHA : 

Dam.,e caused 4110 10 recent hall. 
&torm in Vidharbha ..... 00 In "aba. 
ralbtra aad need to provide Deele-
liar)' relief to tbe people (Under 
Rule 377) (Xrn-26.2.86), 189. 

VIDEO CASSETTE RECORDeRS : 

Import of VCR's (XVll-7.S.86),243. 

ludo-German venture to maufaclur. 
V. C. R. (XIII-S.l.S6). 15. 

laduatrial Licences (or VCR and 
micro-wave ovon units (XIV-
19.3.46). 56·S!. 

Llceace for manufacture of VCR. aDd 
microwave ovenl (XIV-J2.3.86), 
IIO-B1. 

Llcensinl Polley for VCR and vep 
(or Joint Ventur .. (XVIl-251.4.86), 
153-54. 

Policies for Provldlll, Uceacoa to the 
VCR Manufactures (XV-2.4.86), 
246-47. 

Smlll8lin. of Video CaaeUe Recorderl 
(XIV-14.l.86),77.78. 

Video Piracy 0011-4.3.86), U. 

VIDEO-TEX SERVICE : 

IntroductioD of VI DEO-TEX aervk:e 
In tbe couotry (XIlI-4.3.86), 189-
190. 

VIDY APEETHS : 

Sbramic Vidbyapeetb. (XVI-17.4.86). 
69-70. 

VIETNAM: 

Assiatance for Vietnam (XV-2.4.86), 
85-86. 

VUAYANAGAR: 
Investmeot OD Vijayaaqar Steel 

Plaot in )CarDala"a (XIV-17.3.86), 
124. 

VlJAYANAGAR STEEL PLANT : 
Delay In Coallr uctiOD of Vljaynl.ar 

Steel Plant (XV--7 .•• 86), 48. 



SUBJICT INDU ~1 

VIJAYAWADA: 

Tbird Railway Bridge over Krilbna 
River Dear Vijayawada (XV-
31.3.86), 47-48. 

VIKAS PUSTJKA : 

Provision or Vlku Pustika (Family 
Card) for SCs/STs (XV-2.4.86). 
158-S9. 

VIXRAM SARABHAI SPACE CENTRE: 

Aareement for appointment of perSODS 
evicted by VSSC (XVJ-16.4.86). 
117-19. 

Development of new unltl onder V. 
S. S. C. (XIII-D.86), 1-4 .. 

VILLAGES : 

AdoptioD of villaBes by voluDtary 
or,anisatioDs for intearated develop-
ment in Bihar (XV-7.4.86), 49. 

Criteria for Oponin, New Telephone 
Excbanges in Villa8es (XV-l.4 86). 
147_SI. 

Delivery of mails tn villages and remote 
areas (XIV -11.3.86). 116-17. 

Electrification of villages in Tamil. 
Nadu (XIV-l 1.3.86). 204. 

IDltallation of smc.keless Cbullaha in 
Villages (XIV -11.3.86). 179. 

Liok-ioa of prQblem tribal villages with 
District Headquarters (XV-
7.4.86). 34. 

Non.availabillty of drinkiog water io 
villages (XIV--17.4.86), 94. 

Provision of TV Srts for Vil!ageI(XV-,-
7.4.86). 199_200. 

Semi-starvation Conditiq,os among 
Poor In Villages (XV-7.4.86), 156-
60. 

Submerge of Villages due to Tebrl 
Dam Project (XV-1.4.86).297-99. 

Telephone services in Villages (XIV-
11.386), 221-22. 

Vil/eps connected with Metalled 
Roads In NalaDda and Nawada 
Districts of Blbarwith World· Bank 
Asslltace (XV-,,7.4.86). 80. 

VillagCl 8ele~ted for Wasteland Develop-' 
ment programme (XIII-S.3.86). 
62-63. 

VILLAGERS : 

Villagers indebted without lakina 
aoy loan (XVI-ll,4.86). 202. 

VISA AND PASSPORTS: 

BOg08 viaa issuing racket 
2.4.86), 146-47. 

(XV-

Libcralisation of Vila Rules betweln 
India and Pakistao (XJII-S.3.86). 
111_12. 

Demand for stopping tbe system of 
obtaining visas by Iodians in U. K . 

. USA. Canada, Malaysia and Sin .. -
pore desirous of Visiting India 
(Under Rule 377) (XIV-IO.386), 
343. 

VISAKHAPATNAM: 

Expansion of Zioe Smelter Plant. 
Visakbapatnam (XVII-SS86), S7-
58. 

Fire io store of Visakhapatnam Steel 
(XIJI-4.3.86),121·23. 

Night Landing Facilities of Visakha-
palOam Airport (XVI-I0.4.86), 
263-64. 

Technical/oon-tecbnical .taB' at 
Visakbapatnam Steel plant (XIV-
10.3.86), 309. 

Visakbapatnam Sleel Plant (XIII-
4.3.86},ISS-S6. 

DEBATES 

Establisbment of Higb Power T. V. 
Transmitter at Visakbapatoam and 

Vijayawada (Under Rule311) (XVI-
9.4.86), 221-22. 

VISAKHAPATNAM PORT: 

Fire Accldenta in VisakhapatnBm Port 
. (XIII-6.3.86), 178-79. 

Master Plln for Development of 
Visakbapatnam Port (XV-27.3.86). 
95-6. 



R.ates for dry dockina offlllmltt trave-
ler. at Visakhapatnam Pori (XVI-
10.4.86), 218·20. 

VISAKHAPATNAM SHIPYAttD : 

Conttruetion of ofhbotePlatforms in 
mndustan SblpyardLtd. Yisakba-
putnam (XVI-J7,4.86), 103·104. 

VISAKHAPATNAM STEEL PLANT: 

Employment Oppbrlunitiee in Viaakba-
patnam Sleel Plant (XIV-17.3.86), 
37-38. 

CEBATES 
Need to provide jobs to tile di,placed 

perIOoaand abtorb alleast 3000 
more P"B01I! before compleliOll of 
1st phase of the Visaflltapatnam 
Steel' Plant {Undu It DIe 371) (XIV-
12.3.86) 208. 

VISITS ABROAD: 

Nomination or M. Ps. to deieptlOll 
"imin8 abroad (XHI-21.2fi), 129-
30. 

P.M.'s Vilit to Stockholm (XVI-
9.4.P6l, 141·142. 

Visit of External Affairs Mfaitter to 
Thailand (XVI-9.4.96), 186.. 

VISVERWARAYA IROIII AND STEEL 
LTD; 

VtlWH_rlab fron aDd Seeel Ltd. 
Bhadra"athi. Kal'tlahlb (Xm-
4.3.86), 191·198. 

VISWABHARTI U'IVERSITY : 

Request of Vis .. ·.bha,rati UDlversity for 
Waiver of Customs dUly ,OD Import 
of Air Conditionina Equl~at 
(XIV-1.3 86), 212-13. 

VITAMINS: 

Import and r~uirelJlCDl of V~in 
B6 (XVlI-29.4.86). 203-20'. 

Reducti01l ill lUice. or YitamUI Formu-
Iatl000I (XVU -29.4.86),26:4-268. 

Role of vitamin 'A' in prevention of 
Cllncer (XVI-11.4.86) 110 

VOCATIONAL EDUCA'nOM: 

01ltlay 'or tecttDlcal and vocational 
educ:ctioD In Kerali (XIII-6.3.86), 
177, 

Scheme for vocatfOlial E!~tiOli 1n 
tberuraland remote areu tXVI-
24.4.86), 233-34. 

VOCATIONAL EDUCATIONAl CENT-
Res : 
Set .. , up -..e Voc:aio.~ EducatioD 

CUlt .. (XVf....;IO.4;~, 12S, 

Sellin, up of modern Vocatiooal 
Scheola {XIV-IJ,),16t; "" 

VOLUNT ARY ACTION BUREAU: 

FunctioDs of Voluntary Acttoll Bureau 
(XlV -la.386). 285. 

V Oluatary .\.etion Bureau I: fuDctlon-
hi, ill Stale. (XV-l.4.86), 206-208. 

VOLUNT All Y AGENCIES : 

Volunlary .,enties ID Rur.1 Area. 
(XVIl-'.',86), 116-20. 

VOLUNTARY DISCLOSURE SCHEME: .. 
Eldea.ion of VollIDtary Disclosure ' 

Scheme for Direcl Taxes (XVn-
2.5.8~). 217·18. 

Reapoilie to recUt VollHltarY Income 
Till Dilclolare Scbcme (XVI-
25 4,86), ~S9. 

Voluntary DbclolOtCII of Asset, 
(XYI-254.8b), 44. 

VOLUNTARY EXISE DUTV' DISCLO-
SUllE: 

Voluntary Exciae DUly Diac:IOIure 
S,,1Ieme (XV-21.3.16), 9.5.". 

VOLUNTARY OR.GANISATIONS : 

FordID Pmdl received by Certain 
Volvrrtllry OtllllDtaati'olil In Aodbra 
Pra"-sb aad Welt 80DpI {XVI-
9.4.86),193. 

tDwol¥tment fII/f VolootaIJ Orpni5l-
tioain NoaooPormat I3dtICttiOll in 
ShC.uo.III, Bactward State. 
(XV-31.3:86J,I364&. 



Permission to VoluDtary OlPObatioDS 
to start MediClll Colle.. <,<I1I-
27.2.1986), 186. 

VoluQtary Or.alllsatiOQI (or Ihe wel-
fare of menJally reluded (XVI-
16.4.86), 16-24. 

VOLUNl~R Y RETIREMENT SCHEME: 

Voluota~y Retirement Scbeme (XY-
. 7.4.86),100. 

VOTING AGE: 

Recluction io ale limit for vollnl 
(XllI-2S,2.86) 111-112. 

W 

W.H.O. 

Essential drugs listed 1D,y W.H.O. 
(XVI-24,4 86), 132-48. 

Humlln t£.ial of I Syntbetlc Birth Cool· 
rol Vaccine by WHO (XV-31.3.S6) 
154. 

Manufacturing of quality druel II laid 
dowD by W.H.O, (XVI-17.4.86), 
86. 

Marketiog of Electral lXVI-24.4.B6), 
IBt. 

Norms aDd Guidelines laid !S0wo by 
W.H.O. for ~fe ddivery of cootra· 
cc:ptiv~ motJaods i,. FIJIlil¥ Plaooinl 
PrQlnmme (XlD-;-6.3.S,s), 203·204. 

Spray with dieldrin ele. to contaio 
filariasis uadcr W.H. O. ~pcfViJor 
(XVI-17.4.86), 168. 

WADI BUNDER COTTON PRESS, MIS, 

Lease a,reement 
BUilder COli on 
(XV-3.4.S6), 123. 

WAGES: 

",ith Mis. Wadi 
Press, Bombay 

Committee 00 wage·structure aDd 
otller be_ts forEmpl~Officials 
io Public Sector Ulldertakiogs 
(XV -B.4 86), 284·B5. 

Mioimum wages of workers io Rock 
MiDlo, (XVU-5.5 .. 86) 119. 

N01I.domiclled seameD's diff~r.otial "aPs (XIII--'6.3.86), 1·22. 

S03 

PaymeQt of Walea to Kolar Gold Field 
Mioe, Employees (XIV-I0.3.86), 
306. 

Paymeof of wages to workers of 
Robtas Industries, Dalmia Napr 
(XVI-21.4.86),71-72. 

Unemployment Wa,es and Agricultural 
Workers PeD$ion P.id by Kerala 
Government (Xvn.....;S.S.86). 93. 

Uniformity in Minimum Wages in 
Statca (XIV -17.3.86), 33·34. 

Wages ,'or agricultural labour (XVI-
21.4.86), 118-19. 

Wages of mine worlters (XVII-5.S.86), 
189. 

Wages to Porters and Pooleaemployed 
by pefence Forces (XV-2.4.86). 71· 
72. 

Wqes totempor8ry 18boUTerS working 
10 Border Roads Organisation 
(XIV-12.3.86),86-lI8. 

WAGE BOARD: 

Interim Report of Wage Board for 
Sugar Industry (XIII-4.3.86), 143. 

Wage Boards for. orpnhccl industry 
(XVII-5.S.86). 215. 

WAGE POLICY: 

National Wage Policy (XllI-4.J.86), 
200·201. 

WAGE REVISION AGREEMENTS: 

Wage Revision Agreements In Public 
~tpr Undertakiogs (XIII-4.3.86) 
324-329. ' 

WAITING ROOM FACILITIES: 

Second Class Waitioa Room at Kburds 
Road Junction (XV-3.4.86), 134. 

Wailin, and retirins rooms at Erna-
kulam Railway Station (XV -3.4.86) 
74-75. 

WAKF BOAilDS : 

Grantl alwn to Wakf Boards (XVII_ 
304.86). J36, 



Punjab Wakf Property {XVI-9.4.86}. 
98-101. 

Suction of Amount by Pul\iab WaH 
Board for Renovation of Girl. 
Hl,h School (XVJ-9.4.86). 101· 
10). . 

Transfrr of Walf Properties to Deihl 
WaH Board (XV-7.4.86), 12'_26. 

Workin, of Wakr Board, (XVI-
23.486),203-204. 

WAKF PROPERTIES: 

.Particulars of WaH Properties dedica-
ted to uDkeep of Jama Mujid 
(XlV-19.3.86), 164-165. 

WAREHOUSES: 

COIl~truc:tion of Wareboules aDd Go_ 
downs iD Sixth and Sevmth Plu 
Perioda (XV-4.4.86). 265-66. 

WARSHIPS (S) : 

SitualloD arlsioa Ollt of reported u-
chorage of some war.blps beloDlioa 
to .he UDited States Seventh Flecl 
otr Karachi Harbour (C.A.) (XIV-
20.3.86). 1117-206. 

WASHERIES : . 

Settiaa up of New Wuheriea for Wash-
loa Non-Cokin, Coal (XIV-
11.3.86), 171. 

WASTE LAND: 

Allocation of fundi to Karnataka for 
Walleland Development (XIV-
12.3.86). 26-29. 

Allocation of FUllds 10 OrilU for 
Wasteland Development and SOCial 
Forestry (X VI-J6.4.86). 3\J-42. 

Aueument of Wasteland (XVH-
7.5.86), 264·269. 

COIlver.ion of wa.teland into Profitable 
Porestry (XIIl-5.3.86). 14-18. 

Development of Wasteland (XVI-
9.4.86). 124-130. 
(XIV-I2.3 86). 33·36. 

DcnJopment of Wa.te 
Rajastban Governflle1Jt 
7.3.16), 116-117. 

Land by 
(XVII-

Dnelopment of wasteland It! blbat 
(XVlI-7.5.86). 87-90. 

Measure. to prevent creatloll of "aeto-
lands by eltecutlve ,razins (XIV -
12.3.86). 168-169. 

Orpnisation of Worksbop on Wute-
laDd Development (XVIlI-30.4 86), 
57.62. 

Schemes of National WastelaDd Deve-
10pmeDt BOBrd (XVI-9.4 86). 44-4'. 

Waste Land Developmcat CorporariQD 
(XVII-7.5.86).123-126 . 

Wasteland Developmcnt Plan (XIV-
19.3.86), 73-76. 

WASTELAND 
BOARD: 

DEVELOPMENT 

Compoaition of NatloDal Wasteland 
DevoJopment Board (XIV ~12.3.86). 
60-61. 

WASTELAND l'EVELOPMENT COUN-
CIL: 
NatioDal Land use and Wallelaad 

Development Council (XJII-S.3.B6), 
127·28. 

WASTELAND DEVELOPMENT PRO-
GRAMME: 

V/Uaaes selected for Wutelalld Deve. 
lopment proaramme (XIII-S.3.86). 
62-63. 

WASTELAND PROJECT: 

WutelaDd projcct (XUI-' 3.86), 64-
65. 

WATCHES : 

Demand aDd sapply of watcbes aDd 
location of ancillary unit, of H.M.T. 
(XVI-15.4.86). 16S-66. 

Import of "atch c .... (Xl V -11.3.86>, 
237-38. 

DEBATES 

Demand for adda, up a Watch 
Auembly unit by HMT ill Ladakh 
reaion (Uader Rule 371). (XIV-
10.3 86). 340·41. 



WATCH FACTORY: 

Propotal to set up a watcb factory in 
Tripura (XIII-4.3.86) 79. 

WATER: 

Evaporation losses of stored water 
(XIV-13.3.86),110. 

Ground water exploration (XV-
3.4.86), 170. 

Id~1Itilication of water sbeds in 
Drought Prone Areas (XV-3I.l.86) 
365-7. 

Plan for sbaring of GaDga, Cauvery 
and Narmada water (XIII-6.3.86), 
73. 

Problems of Settlers of little Anda-
mans (XVI-9.4.86), 193-95. 

River water quality monitoring (XVII 
-7.5.86), 233. 

Utilisation of wllter going waste (XIII 
-27.286), 101. 

Water Monitoring Centres (XVI-
16.4.86), 175-76. 

Water scarcity in Gujarat (XIJI-
6.3.86), 109-110. 

Water scarcity In Rajastban (XHI-
4.3.86), 117-18, 

Water scarcity in tribal aDd hill areas 
(XIV-13,3.86), 91-92. 

DEBATES 
Time bound Programme .to solve 

Water Problems of Gujarat and 
Mabarashtra (XVI-17.4.86), 97. 

WATER CRAFTS : 

Payment for repair of watercrafts 
under AodamaD and Nicobar 
Administration (XVI-17.4.86), ~'4. 

WATER DlSPUTES: 

Constitution of TrlbDDal to settle 
rive water dispute between Haryana 
and Puujab (Xm-6.3.86), 92-93. 

WATER HARVESTING: 

Taraet of water harveaUng structure in 
Sixth/levent.b Plan (XI V.:.. I 0.3 86), 
119-90. 

WATER LOGGING: 
Water-IOQing in Indo-Gangetic Plain 

(XV-3.4.86), 54-55. 

WATER MANAGEMENT: 

Shortage of tralDed Personnel in Water 
Management (XVI-17.4.86)· 165-
166. ' 

WATER MANAGEMENT BOARD: 

Setling up of Water Management 
Boards (XVI-24.4.86), 59. 

WATER PLANT: 

Location of Heavy Waler Plant (XVI 
16.4.86), 129-30. 

WATER POLLUTION: 

Control Parameters for Air and Water 
POllution (XVII-30.4.86), 14.26. 

Observance of Minimum NatioDal 
Standard for Water Pollution by 
Oil Refineries (XV-8.4.~6), 172. 

Schemes to preveat POllution of rivers 
in Karnatalta (XVII-30.4.86). 183. 

Standards of ambient qualit" for waler 
Pol/ution (XIII-5.3.86), 92. 

Steps to Construct Protective Pit. 
Coated to protect UndefJrOuDd 
Water from Pollution (XIV-20.3.H6) 
166. 

Study on control of wator pollution 
(XVI-J 6.4'86), 68·69. 

Demand for measures 10 prevent 
pollution of air and water at 
Brajaranaaar and Talcber In Orissa 
(Under Rule 377) (XVII-29.4.86). 
333. 

Need to check lb. underground water 
pollution caused by wastes released 
by Kanpur Chemical Works (Under 
Rule 377), (XIV-IJ.3.~), 260. 

WATER RESOURCES: 

Chanoellsation of entire river waler 
resources tXV -3.4.86), '79.80. 

Dev lopment and Utilisation of Water 
Resources of Nepal (XIV-13.3.86). 
156·S7. 



Development of .urf~ 804 JfOQd 
water re~es (XIY-13.3.86), 40-
41. 

DevoJopmeot 01 uDdeqrouDd _WI' 
reaouree. lXIII--6.3.86}. 72. 

Fall iD Uuderaround -Water Level iD 
A.P. (XVU--28.4.86), 133. 

FlOaDcial A&i&lanCC 10 alJ8lllflDI Wat.er 
Resoun:os iDKoDkan ReaJon (XIV 
-ZO.3.86). lll. 

KarDataka'1 master piau for waler 
resources (XV -3.4.&6), f9.9O. 

Noo-CoRIiCBUOMI W., &0I0UI'ce1 
(XIll--6.3.86). 171-12. 

WATER SUPPLY: 

AllCJed irrqularities in Delbi Water 
Supply and Sew... disposal Wlder-
lakina (XVI-21.4.86), 215_16. 

AIJo.catioD of luads to s...1or Waler 
Soppl~ .(XV-7.4.116), 174-81. 

ASlilfHCe to RAtja.tba. IUIder Rural 
Wa,er SIIppif ScbemII(XVU-H.86) 
97-99. 

Central Auillaoce for Urbaa water 
supply (XV-7.4.86), 119. 

~allral Auiata.DCe to U.P. for Water 
Supply (XVI1-28.4.86), 18),187. 

CeDlre', iDtervention (or cauvery water 
from K.ara'iab to Talllil Nadu 
(Xll1-6.3.t6), 19. 

Dcsitpl ror low ~ost C""muDity Water 
Sl,IppJy System (XVII-7.5.86). 93. 

DllCODJIMlion ef ftCcr • .,piy to 
armed (OICOl Ity Jall1DllPc MuRici-
pallt)' (XVI-23.4.86). 13). 

DriDkiat Water Supply ~ In 
Claikmatt.-!uc <XVII--lB.4.86). 81-
82. 

Lack of (uDds for Water Supply 
ScbemCila AtKIlllca Pruetb (XV-
7.4.86). 141-48. 

Lower. aJJocaJlon or fundi for Water 
Supply (XIII-:-4.3.86), 235·236. 

Nat-iOll81llccl body for thtIlIO Water 
SuppI, aad Ssa.tioa (XIV-
10.3.86). 2OS·206. 

Proper Water So.,)pJy I. DBA"'a 
iD PalCblm Vlhar (XV-1.4.86). 215-
26. 

Provilliou of waler supply io urban 
areas (XIII-4.3.86). 67-68. 

Shorta,. of (uDds for Water Supply 
aud Sanitation (XIV-J7.3.86), 109. 
H2. 

Supply 01 DriakiDJ \\ ater throu.b 
Iadira Gaudtu Caaal iD aa;aslbaD 
(XVD-llU.86), J74. 

Supply of Waler to l\ IPC 'rom 
Jlu400 Baaao Ilam (XVIl-29.4.86) 
'1-53. 

Suppl)' of water to villa,lIin Rajas-
theA (XIV -17.3.86), 101""'12. 

Water Mluaaomcnt System In Kanla-
tat. (XV-2B.86), lQ.J.4. 

Water Supply In Maharaabtra (XV-
313.86). 34&. 

Water Supply Scbeme or Bihar (XVII 
28.4.116). 267.68. 

Water Supply tbroullb Halderpur PlaDt 
(XV-31.3.86), S4-SS. 

Water lupply to Jabalpur city (X VI-
21.4.86), 120..21. 

DEBATE 

Need 10 increa.e lbe water .upply 
from Sbabdara nd Hy4erpur to 
meet tbe- requirement of drlDkiDI 
",ater in Delbi (Under Rule 377) 
(XV-4.4.86), 367. 

o..ed for a4dltioQAj tiQocjal ...... 
lance of RI. 13.S{; crorea to Madbya 
Pradesb Goven,mellt foc w.r 
.upply .cbemes io problem villalea 
aud tOWIlS ortbe State (lhJdcr Rulo 
377) (XVIJ-8.'.ft), .1S-16. 

WA TILE EXTRACT : 
DemaDd lor protectioo of tbe ladlte-

DODI ~ry ",aDuf.ctucIAi watlle 
e",,"t ~d ill I .. t~or tlDDio, 
(u... Rille 377) (XVU-8.5.86). 
22·23. 

WAX: 
Wa" aU9tted to Kltal. for caadles 

(XJIt-4.1.i6).372. 



WEAkER SECTIONS: 

Grants to weaker sectioa for coastrue-
dOD of houses (XV-':24.3.86), 187-
88: 

t>rovision or Houscs to weaker ICCtions 
ill iirbao alld rural areas (XVI-
21.4.86). 117-18. 

Scheme to help economically weaker 
section of urban and rural popula· 
tioll (XVI-1I.4.86). 212-:18. 

WEALTH TAX: 

Exemption of Floor Area from Wealth 
Tax (XIV-14.3.86), 82. 

WEAPONS: 

Productloa of sophisticaled weapons 
by ordnance Factories (XVI-
16.4.86),214-15. 

WEATHER FORECASTING: 

Forecastlllll of weatberlMonsoon 
eXVI- 23.4.86), 80-81. 

WEATHER RESEARCH CENTRE: 

Selling up of WeathO{ Researcb Ceatre 
(XVIl-30.4.86),211. 

WEAVERS: 

Benefit (if Hand loom not received by 
Weavers in Bibar (XV -21.3.86). 
95. 

WEDDING TENT(S) : 

Safety measures.for weddittl tonts (XV 
2.4.86). 169-70. 

WEED CONTROL: 

Indo'US l'rogramme on Weed Control 
(XV-7.4.86), 123-24 

WEEDICIDES : 

Oem •• eto wheat ~ropl·ftI Punjab by 
Weedicidea (XIV-IO.3.86), 25S-256. 

WEIGHTS AND MEASURflS : 

Adulteration in coasumables and 
Defective Weillbts atId Measures 
(XVIl-~ .. 86).2<lt.4Z. 

AmeRtlments to weipc. aDd measura 
rules, f977·(XIV-14.3.I!6t, 137. 

Cheating 01 Consumers tbtouah Defec-
tive Welpts and Masures (XIII-
2J.2.S6), 51-52. 

Clprette Packet. uader We/ptl aad 
Mealurea Ad (XV~4,4.86), st. 

Coosumer Protectioa on P.P.A. aad 
Weigbt aod Measures (XnI-
28.2,86), 181.82, 

Omissioo/Lacunae ia the Standards of 
Weights and Measures (Pack .. ed 
ComtnoditiC8) Roles, 1977 (XVIl-
2.5.86). 91-92, 

Rcgistrat'oD of cases against persons 
for adulteration aod wrOlll measure-
ttIeIIt in 1'85 (XIII-21.2.86), 107-
lOB. 

WELFARE SCHEMES: 

Need to staft welfare scbemes for wo-
men in J(aro) Bap .rea 'Of Delhi 
(Under Rule 3i7) (XVI-9.4.86). 
223. 

WEST BENGAL: 

Ailocation of CemeDt to West Bcnlal 
(XI1i-25.2.86), 249-50. 

Allotmeat of laad to Cooperative 
Crtdit Society eMERJ, Dutgapur 
(XIV-12.3.86), 43-44. 

Amount for Murahidabad District, 
uoder GaDla actioa plaa (XIV-
19.3.86>, 57-58. 

AlSent to Bills passed by West Bengal 
Leaislativc Assembly (XVI-16.4.86) 
160-62. 

Assistance by baaks under lelf-employ· 
mODt scb~me iii Midoapore district 
(West Benllal) (XVI-1I.4.86),248-
49. 

Assistance to West Benpl for people 
affected by Cyclone and 'Flood (XIV 
-10.3.86),46-47. 

Atomic Eaeray Centre al Midaapore 
(XVI-16.4.l6), 51. 

Availability of Imported Sater ia Weat 
BeaaaJ (X1lI-21.2.86), 149-50. 

Bh1qJwaDIIUr Naaditram Draiaage 
Scheme (XV-2.4.86), 20.26. 
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Bio .... , and Improvcd cbuU.s in WCIt 
Benpl.(XV-1.4.86), 113. 

Blood B.nlu in West BeDlal (XVI-
24.4.86). 185-86. 

Braacbes of Nationalised BaDks open-
ed in Wcst Benaal (XV-21.3.86). 
88-90. 

Central Government undertakinp 
functioninl in West BCDpl (XVlI-
6.5.86). 119-20 .. 

Central Projects in Durppur witbout 
top m.nagerial persounel (XV-
25.3.86), 93-94. 

Oear.oce for LPG Cylinder Unit at 
Durgapur in West 'BeDpl (XIIl-
4.3.86). 416. 

Closing of Eut Bariaha Post Office 
under South Calculla Division 
(XVII-29A.86), 194. 

Cloaure or Benpl Paper Mill, Il.ni. 
ganj (West Bens.l) tXIV-18.3.86), 
54-S5. 

Conltruction of Barbed wire between 
the StatlS of Alaam .nd Wilt 
Benpl (XVII-30.4.86), 100. 

Construction of HoUil for Central 
Government Employees in Welt 
Benlal (XVIl-28.4.86). 121-22. 

Continued influx of people from Bang· 
lad esh in West Bengal (XVII-
7.5.86), 27-32. 

Credit camps in Ialpaiguri Mldoapore 
(West BCl'gal (XIV·-7.3.86), 62-63. 

Credit Deposited by N.tionalised 
Banks of B.nkura Olin. (XHI-
21.2.86), 210-31. 

Delay ill setting up of Curteacy NOle 
Preas at Panaprh (West Bengal 
(X1II--28.2.86), 18-19. 

Denotjficalion of taken over units 
West Bengal (XIV -11.3.86), I.,. 

Developmeat of Dllna (West Ben,al) 
as a tOut.st c~tre (XIV-7.3.86). 
94-~. 

DeveiopmcDt of Mirik in .West Benlal 
aad Goa •• Tourll" resort. (XV-
21.3.86), 139, 

Development of Suderbaae (XVI-
9.4.86). 41-42. 

Extension of telepbone ~iOl in 
West Ben181 (Xfll-4.3.86). 315·17. 

Failure or R&D effort. by leAIl 
10 West Bengal (XVI-21.4.86), 
178-eS. 

Flood Control Scbemee of West 
Benpl (XVI-IOA.86). 51-52. 

Fresb Tenders for Oil Exploration in 
West Benlal (XV-8A.86), 172·73. 

Growth of Fisberles io WoIt Beopl 
(XVI-21.4.86) 5S. 

Ideotification of Tourllt Spot ia West 
Bengal (XVI-ll.4.86), 167. 

Implementation of I.R.D.P. in West 
Bengal (XVJI-S.S.86), 106. 

InductJoD of {oreiln expert. ia drilltn. 
operatioo at Bodra lu %4-P"PIIII 
(West Bcngal) (XlV-ll.3.86}. 
99-100. 

lniptloa Projecta of Welt Beepl 
A_!tina clearaace (XV -3.4.@6). 
166-68. 

L.P.G. AI~ct .. ia West Benaal 
(XVII-2904.S6), 261-62. 

Loan Melas OI'Ianlsed by oatfooalfMd 
baats in West Bmpl (XJII-
28.2.86), 119-20. 

Lok AdaJats ia West Beapl (XV-
8.4.86), 265. 

MaauflcturiDI of L.P.G. Cylinders in 
Welt Benpl (XV-1.4.86}. J23. 

Mo&rnisation of Sick ladQltrial Ualtl 
of West Benpl (XIlI-4.3 16J, 
339-341. 

Moaitorilll 0( Adivides of Nltloaall. 
led Banka ia W~I Benall (XVII-
2.5.86), 10&.69. 

National Park In Wi BeDp' (XIII-
5.3.86). 73. 

Natloualilalion of Jute Mill, ID West 
Belllal (Xm-18.1.86), 89-90. 

New Power PJ.ot in W..c BClllal 
(XllI-4.3.86). 480-81. 



New Project. aDd. Il.E,C. in West 
Benlal (XVI-lS.4.t16). 290. 

NIICIeat Power Station in Wnt· Beopl 
(XVU-3();4.86J, 45, 1&3-84. 

Oil Deposits in Welt Bonlal (XIV-
18.386),138. 

Oil ExploratioD in Weat Bongal 
(X1II-2S 2.86), 127-28. 

Oil reserve fa Keyuri, MklDapur Di,-
trfct (West Benlal) (XlII --4.3.86), 
564-65. 

Op~niaa of a Brancb of Reeern Bank 
at Sililuri(W.B.)(XV-21.3.86}, 281. 

Openi.,. of new telephone excbanges 
in 'West Bengal (XlV-ll.3.86), 
1S6-~1. 

Oulftow of Monoy (rom Mallarashlra 
and West Boo .. 1 to other Areas 
(XIII-21.2.86), 53-54. 

Performance of West Bonpl Mallab 
Bbum Gramio Bank. (XIII-
(21 2 86), 229-30. 

Pollution by Industries In West Benlal 
(XIlI-5.3.86), 15-16. 

Po'lution of Churni River in We.t 
Beo811\'(XV-2.4.S6), 43-45. 

Proaress in completion of projects In 
West Benpl (XIV -19.3.86), 96. 

Promotion of Tourism in Sunder 
Ban area of W.B. (XIV-14.3.86), 
113-14. 

Propsal for establisbment of Y Dutb 
HOSleil on sea sbore in West 
Benaal (XVI-114.S6), 61_62. 

Propoaals flom West Benlal far new 
Power Projects (XV-1.4.86), 
208-19. 

PropOsal to create MW Dlttrfct after 
devlding Midnapur Distf"ict (XV-
4.4.86}, 207. 

Protecti01l from mttrl-ea1'eT tipr in 
SunderbllDI OCVn-1.5.86); 19·80. 

Receipt of foreign contributioD' by 
certain oraaftisatlbnl hi West 
Bea,aI nd 8t)m"-y lXVI-
16.4.S6), J67-7e. 

Reaional Researcb Station for Veteri-
nary. Ilesearcb in West Bengal 
(XJII-4.3.S6), 102·03. 

Releate of FundS for Construction of 
Tourist Cottale at Ajodhya Hills, 
Purulia (West BenRlI) (XV-
4.4.86), lOS. 

Ilelease of funds to West Bengal under 
rural employment programme 
(XVII-S.5.86), 11·73. 

Retirement of COll'IDS work1!ts in 
West Bengal(XVII-30.4.86),I 58·59. 

S.T.D. Facility in DUrg8chak (Haldia 
Miodapore District, West Bengal) 
(XV--.84.86). 92 .. 

S.T.D. line in Tamluk Miclnapore 
District, West. Benpl), (XV-
25.3.86), 14. 

Scbemes for Development of Jalpalauri 
District of West Bengal (XV-
S.4.86), 54. 

SeUiDll up Fortilizer Plant at DiJlrict 
24 Parganas. West Bengal (XIV-
11.3.86),214-15. 

Set1 inl np of forest based industries in 
West Bengal (XV-S 4.86),265-66. 

Setting up of Petro-cbemical complex 
at Haldia (XII'l-4.3.86), 3"35. 

Settilll up of Telephone Exchange at 
Cbaitanyapur in Diotrict Midnapore 
West Bongal (XIV-18.3.86), 69. 

Shifting of Petro Diesel/Keroseno 
Depot from Raiganj to Haldia town 
(XVll-6.5.86), 59. 

Soviet Union bacting out trom oil 
drillinl in West Benlal (XV-
1.4.86). 273. 

Stoppage of fina'ncial assistance to 
Tea-Gardens in Darjecliq and 
NonIL Beagel b)' Natioaalieed 
Banh (XlIl-28.2.U), 36. 

Stappale of loan by industrial develop 
ment bank of India to West Bengal 
Pilm DevelopmeDt Corporation 
(XV -21.3.86) .. 85.086. 

Survey of Oil deposita tn West BenBal 
(XV-l.4.86:l,9-14. 



Take over of Titagarb Paper Mml 
Co. Ltd. West Ben .. ~, eXIII-
25.2.86), 8)-82, 

Tolecaat of Republic Day Proaramme 
Orplliaed by Weat Belllal (XV-
7.4.86), 133-34. 

Well German Industry keen to inv. 
in West Ben,al (XVII--65.86), 
59-60. 

Wlndio, up of Science and Techno-
101}' field Station at Baokura CXVI-
9.4.86), 86. 

Measorel needed to 101ft tbe problem 
of iaduSlrial 8ickoen in West Benaal 
(Matter Rule 377) (XUl-26.2.86), 
291-92. 

Need for an Eastern India Develop-
ment Council ta eoaure the balan· 
ced development of eastern India, 
particularly West Benpl durin. 
Seventh Five Year Plan (Under 
Rule 377) (XIV -19.3.86), 186. 

Need for proper runing of Abmedpar 
Kalwa and Bardbman-Katwa rail_y 
lines c:onversion tbere of to broad 
auage and nationalisation or A.K. 
(N.O.) Railway Co. Ltd. (Under 
Rale 377) (XV -8.4.86), 298-99. 

Need to ext"nd relief to peOJlle affllC. 
ted by hailstorm in Montee_r, 
Purbestbali and Nanda.bat . blocks 
of Kllina lub·dlvi.ion in West 
Benaal (Under Rule 377) (XVI-
24.4.86), 297. 

Need to ,rant clearance of tbe Petro-
CbemicalProjcc:t at Haldia In Weat 
Bengal (Under Rule 377) eXIV-
18.3.86), 2S8. 

Need to open more bank braocbes in 
Midnapur distric:t or West Be",al 
(Und~r Rule 3'"n, (XVI-ISA.86), 
303·04. 

Need to lupply AleoOOI (Rectified 
spirit) to Wost Beopl for manufa-
cture of Homeopatbic modlclne. 
(Under Rule 377) (XVI-23 4.86), 
::29-30. 

WBST GERMANY: 
A.reements witb Well GnmallY 

(XIV-ll.3.86), 128-129. 

Boostlq Tradi,wltb Welt Gmnaoy 
(X1V-7.3.86),226-27. 

Credit offer by Welt GUIDIBY for 
Development of telecommunication 
SYlfem (XllI-4.3.86). 571-72. 

DilCuuioo with Forei,n Miniater of 
Wowt Germaoy (XIV-19.3.86), 
130. 

Import of COWl from West Germaay 
(XVIl-S.S.1i6), 147-48. 

Oft'n ror Moderolliol Technical 
Trainin. Inltitutel rrom Welt Ger· 
maDy(XV-4.4.86), 309-21. 

Paymont of Royalty to Daimler BOD' 
of West Germany (XI1l-25.1.86), 
82. 

Study In U.S. and West Germaay 
reprdinldemllld for Healtb Pooda 
(Xm-%1.2.86). 198-99. 

Teebno-Indultrlal Park In Mabaral"" 
tra witb West Germaa aulatallce 
(XIV-18.3.86l, 124. 

TeehllolOlY TrallSfer Offer Ctom WOIt 
German Steel Firm (XVII-5.S.86). 
78-79. 

Welt Oerman Industry keen to iDYOIt 
ia Welt Benlal (XVII--6.5.86). 
59-60. 

'Wetl German Know bow for Develop-
mcot of Medicloes (XVI-U.4.86), 
18-20. 

WESTERN GHAT: 

Development of Hilly Aroal and 
We$'ern Gbats (XVI-16.4.86), 
49·50. 

Need to Introduce Vayudoot Service 
IInkio, Trivalldrum alld Cocbio 
witb Kumali in tbe Wo.tem Obat 
'ePoo (Under Rule 377) (XVlI-
7.5.86), 326-27. 

WESTLAND HELICOPTEltS : 
ParcbalMl of We.lIand H,licoP"fI 

(XVI-IO.4.86), 7·J4. 
WHEAT: 

Dlvenion 01 wlleat meant for distrlbu-
tioo .molll Ui~1t (XVI-JJ.4.86), 
216-17. 



StllI'ec! INDEX 

Exploriill MarkctJ abroad for surplus 
wheat (XIll-21.2 86), 2'6. 

Export of whcat (X1lI-21.2.86). 
137. 

(XIlI-28.2.86), 136-37. 
(XVI-lI.4.86), 32002t. 

Export of Wbeat and Rice (XIV-
14.3.86), 99- .00. 

E~ort ofwhcat in 1986-87 (XVI-
25.4.86). 257. 

Export of Wheat throuah FCI, iTC 
" MMTC (XVI-l1.4.86). 20$_6. 

Import of Wbeat and Rice durin, 
1936-87 (XI1l-28.2.86). 2A)4.S. 

Increue in Allocation of Wbeat ta 
Orissa (XIV-7.3.86). 44. 

Increase in procurement. distribution 
and handlJol cost of wbeat and 
rice (XVI-25.4.86), 239-40. 

Irrelularitics in free sale of wheat by 
tbe District Office of F.C.1. io 
Sagar (M.P.). (XV-4.4.86), 88-89. 

lalue or uoderweilbt wbeat ba,s from 
,odOWD .r Food Corporatioo of 
Ind.a in Delbl (XIIl-28.2.86). 
189. 

'Karnal Buot' disease on wheat 
(XVlI-28.4.86); 97. 

Losses in traosit and .IOfllCe of 
Surplus Wheat (XIIl-28.2.86), 
173-74. 

Mealures to proyont diversion or 
wbeat to flour Milis in adjourninl' 
areas (XVI-25.4.86l, 206.07. 

National Average 
Wllellt in India 
220-22. 

Production of 
(XV -31.3.86), 

Procurement of Wbeat 
14.3.86). 100-Ul. 

(XV-

Procurement of Wheat by FCI in 
Harysna and Punjab (XIV-14.3.86) 
180. 

Procurement of Wheat in 1986 . (XV-
4.4.86), 153-55. 

llelease of Whoal for rural employ. 

ment proaramme (XIII-4.3.86), 
181.83. 

Representations against increue in 
Issue of price of Wheat (XV-
4.4.86). 201-02. 

Sale of wheat at subsidies rates In tri-
bal arell (XVI-lI.4.86). 125-27. 

Stock :If wbeat and rice with FCI 
(XIV-7.3.S6), 147-48. 

Supply af Rice and Wheat to Orissa 
for PublIc Distribution Syatem 
(XIV-14.3.86). 34. 

Supply of rice and wbeal to Rajastban 
and Gujerat (XVI-1l.4.86). 29l-95. 

Supply of Wbeat to Orissa under 
~REP (XVlI-28.4.S6), 160-61. 

Support Price of Wheat and Paddy 
(XV -31.3.86), 209. 

Transportation of Voheat and. rice by 
road to benefit pri",ate entrepreneur 
lit ellborbitant rales (X'vI-25.4.86). 
314-15. 

Utilisation of Burplus wbeat (XIV-
7.3.86). 149-50. 

Wheat export deal with PakiBlan 
(XJIl-21.2.86), 220. 

WHITE BROWED HOLLOCK : 

Extinction of Wihte Browed Haolock 
(XIV-19.3.86), 134-35. 

WHJTE REVOLUTION: 

While Revolution in Rajaslhao(XVll-
28.4.86), 169-70. 

WHOLESALE PRICF INDEX 

Impact of recent price hike of wbole-
sale prices Index and consumer 
price Ind"" (XIII-21.2.85), 211.12. 

Impact of rise in Wbolesale Price 
Index on cODlumen ~XVJ-
25.4.8<;). 120.27. 

WIDOWS: 

Payment of pension 10 Widows or 
Defence Personocl (XVIl-30.4.86). 
1S3.S4~ 



Penalon to detdtute WOIJIeD 
widows (XV-3.4.86). 206. 

and . WiraJ_ Oomm .... tiuD .aYAtelh 
(Xm-26.2.86), 29'. 

WILD LlFB: 

Deer, Lions, tiaers aod oIepbaOl8 in 
tbe country lXIlI-S.3.86), 44-45. 

Ile¥elopruonl of ncw Wild ~ife Sanc· 
tuaries at Manan Thody In Ketala 
(X1Il-18.2.86), J94-9S. 

Deyelopmenl of wild life Aactuaries 
·(XVI-9.4:86).61. 

ProlcciloD of Wild Life 
30.4.86), 1()4.()I). 

(XVII-

Seminar on 'Promotion of Wlldife 
Tourilm in Iodia' (XJV-73.86), 
230-31. 

Step. to 'lJI'CYeDt killina of Musk Deer 
(XVI-164.86), 87-88. 

WIND ENERGY: 

Hamesain. of wind met., (XIV-
18.3.86), 183.84. 

WIND MILLS: 

'Vueratioo of Enav ·tbRMlllt Wind 
Mills (XVll-29.41.86), 286. 

lllstallation of ",iBd milll tomeet 
power rrqui/ ement . (XJII-4.l.86), 
517. 

Setlinl up of wind mills and inltallalion 
of solar pamJII (XIV-I1.3:86), 209. 

WIND POWER: 

Harneuina of "'ind power 
4.1.86), 597.38-

WINDOW SYSTEM: 

(XIIJ-

Introductiou of Sin.le 'Window System 
in Post office (XIII-4.3.86), 456-
457. • 

WINGS WEAR (P) LTD: 

VloIatloaof MRTP Act by Win .. 
Wnr (p) Ltd, New Deihl and K. 
M. P. Oil IndUllnea CAleutta.(XV-
1.4.86). 86-87. 

WIRELESS: 

uetoeetothe BalJploreWater Suppl, 
s.werqe Board for •• rtbaa up 

W&MBN: 

AatiItaDce for leUln. up or Traininl 
Centra for RohabilitatioD of Women 
In Dlstrea (XVlIo-17.4.86, •• Il. 

Board. for WOI1Mll'. WOllaM (XJII-
6.3.86), 56-57 

Dey4lloPIIllmlPrQll'ADmIO ror WGmen 
(XIV-13.3.86), 49. 

Emplo~ of Womeo 
'IBJI6),l"',2S7. 

(JCJV-

EmpJoflllcDt of Wom.. iBPubllc: 
Sector Vadenalll.., (XIV-
18.3.86). 36·37. 

Holtels for.ltrlllOJ WOIIICD (XlV-
13.3.86). '3·54, 158-60. 

MOIt.HIY -rato .mODl WClaIeO (JCJV-
In.~), lP. 

'N_ c:ellto IOlve [proble_of wOlMn 
(Xl V -13.3.86), 251. 

Nutritional Iialus or cbildron and 
WOOleD (X1II-6.3.86).llSoI6. 

~D Or deMit ute womu and 
Widow. (XV -3.4.86), 206. 

PublatioD of lawl rcl.atilll lO W(IDIen 
(XVII--6.5.1l6), 108. 

Roonaillnca. cof mOtcDWllbcr of women 
lPS ",officenl (X1Il-S.3.86), 165. 

Report of the Committee 011 alatUi of 
Women (XV-3.4.86). 156...57. 

Scb"pe for W.lfare aod· Prote<:tioD of 
Dlatresacd and exploited women and 
Claildrm (XtV-20.3 86). 9J.N •. 

Scheme to provide nutritioUilood and 
medicine to women (XIV-I3.3.86), 
207-09, 

Seminar OD Women Worhrs in 
Vnoqaailcd8ector (XVII-5;5.86), 
81-93. 

Specill flyiDI squade for women 
(XlIJ-U.I6). 35. 

WOIDCII·run Bank Branche. (Xtv-
7.3.86). ,79;80. 



'9hlmealt'aiDeliunder T8.YSEM (XIY-
17.3.86), lu.10. 

Warkinl·cODditiona of'women (XVI-
2U.16). 2SI!..(i(). 

WOMEN'SCOLLEOES : 

Opening of Women's College in 
nanapur (XVI-IO.4.86); [29. 

WOMEN DEVELO~MENT CENTRE: 

Possession of riot 10 tbe Ceotre for 
Women Development Studies 
(XVn-28.4.86), 107. 

Proposal to tel up Womeg'.,Develop-
ment Centre in Berbampur Univer-
sity (XVI-I7.4.86J, 65-66. 

WOMEN'S HOSTELS: 

CODtlruction .of W.()IQeo:, Hostel. in 
coUelle. (XVI-IO.4.86), 85. 

WOMEN JUDGES : 

Appoiolmellt .of W.omeoJudps in Hillb 
Coorts (XVI-l~.4.86', 280. 

Women Judps ia HlgbCout15 aod 
Supreme Courl (lWv-l!'.3.86), 
227-28. 

'NoON'E'''' UliERIACY: 
Low Female Literacy (XIV -20.3.86), 

64-65. 

WQMeN'SORGANlSATIONS: 

Involvement of Women', organisations 
,in .prot~tioo of women. (XlII-
27,2,86), 37-38. 

RecOllnition to women's org8nllat ionl 
to reli.ter -Il' cases (XVI-
10.4,86). 192. 

WOM EN PILOTS: 
Women 'Pilots tn lAC (XIY-20.3.86), 

162·63. 

WOMEN PROBLEMS: 

Semln.ar on "Problems aod Concerns 
of women" ('XIV -)3.3.86), 
265. 

WOMEN REPRESENTATION: 

,.B.epreMBtados.of. woaea, OII.election 
Boards (XVII-,JO,'4.86), 169. 

WOMEN RESOURCES : 

Plan for Trappini Women 
Resource. (XIlI-27.2.t!6).193-94. 

WOMEN TEACHE'RS : 

Central assistance to Slate. for 
IIppoiolment of Women Teacbell 
(XIlI-6.3.86), 116-18. 

CeOlrally s.ponsored Scheme for 
. appointment of Women Teacher. in 

, .Primary Schools'of Orissa (XVI-
17.4.86), 59-60. 

Priorty to womcoioteachccs' traioilll 
programmes tXYI-13.3.86), 
261-62. 

Reservation of posts for women 
teachers in primary scbools '(XVI-
17.4.86), 185. 

WOMEN'S WELFARE PROGRAMMES: 

Programmes for Welfare of Women 
(XVI-I0.4.86), 29().;.91. 

Womeo Welfare and Development 
CeotrCSin Universities (XI11-
6.3.86), 2l-~. 

Need to start welfare schemes for 
women in Karol Dagb area of Delhi 
(Under Rule 377) (XYI-9.4.86), 
223. 

WOOD; 

Shortage of Fuel Wood and Fodder 
(XVI-9.4S6}, 130-31. 

Use of Wood for maoufacture of Coal 
(XYI-9.4.86), 152-53. 

WOOL: 

Plaot for wasbing wool io Rajasthan 
(XIV-I 8;346),.40. 

Setting up of Wool.Bank in Hill. 
of U.P. (XVI-15.4.86), 293-94. 

WOOL TOP-S ; 

lII~gal import of Wool-Tops (XIIl-
21,2:86),71-72. 

Rcpresentation from lodian Woo'en 
Mills' Federation re: Import of 
WooltOlJS (XUI-'..:z;I,2.86), 199.200. 



WOOLEN GOODS : 
£aport of Woollon Goodl (XVIJ-

2.5.86). 141-42. 

WOOLEN INDUSTRY: 

Eocourqement to woollen Khadi 
industry (XV-8.4.86). 162-64. 

WOOLEN KHADI : 

Auist.nte for spinnflll and wean .. of 
woollen thadi in droaabt dectecl 
aru. of Ilajastban (XIV-18.3.86), 
178'79. 

WORK-CHAIlGED EMPLOYEES : 

Rqulariration of wort-cbarpd IIDP-
loyees (XlII- 4.3.86). 187-88. 

WORKEIlS: 

Adverso etrect of Pbenol Formalde· 
hyde S,nlbeti~ Resin on wotten 
(XVI-24.4.86), 160. 

Bidi worken in the ~ouDtry (XIV-
(XIV-17.3.86" 191-92. 

Board ror bealth and safety of worken 
(XVI-2\'4.86), 1$9..(,(). 

Cheatinl of Job Seeken ,oilll abroad 
(XVII -505.86), 187. 

Compensation to worken burrled 
allVo (XV-31.3.86), 305-06. 

£aodu. of Indian worken from Gulf 
~ouDtries duo 10 enforcement of 
DCW lawl (XVlI-28.4.86), 264. 

)ioUlin. ~bome for Iadutrial Worhn 
(XVII-28.4.86),89-90. 

lmract of Price on Cooswner Price 
Iodex for ladullrial Worken 
(XVlI-25.86), 167. 

InvolvClDCnt of Worker. fa Manaae· 
meot of Publi~ Sector Unit. (XVII-
29.4.86), 75-76. 

Letlillation to Paolsh Manatements 
for delay io _tlllll Worton Du .. 
(XV-24.3.86), 236.37. 

Lqltlatioo to compel Employer. to 
provide boutel to their worker. 
(XVII-'.S.86), 5O-!l1. 

Nemoraadum from Bokaju CemcDa 

Corporation Emplo,... Uoion 
(XVII-6.5.86), 81. 

Prob1emi of ladlan worken ill Saudi 
Anbia (XIV-I7.3.86), 149. 

Protoaion to Indian Worken in 
lore.ip Countri" (XlV-17.3.86), 
175. 

btOi of WIIIU paid to ::ontraet 
workors in Dokaro Steel Plant 
{X VII-28.4. 86), 115-16. 

IlcaularisatioB of daUy waac workor. 
m Telec:ommunications Re&earch 
Centre (XV-B .... 86), J.66..67. 

Safety of Worker. rrom Induetrlal 
Accidents (XV-24.3.86), 31-33. 

Wolfare Measures available for Cinema 
Workon (XVII-28.4.86), 223. 

Welfare of Cloe Worken (XVII-
28.4.86), 221-22. 

Welfare of film WOBCIlI (XVII-
28.4.86), 2S().5t. 

Workon 'rom Andbra Pradesh died in 
Iraa-lraq war (XVII-7.S.86), 
65. 

Worken participation in manq6::nOlU 
(XVII-28.4.86), 146.47; 26.. ... 7; 
312. 

Worker', participation in Manalement 
of Coal Industry (XV-8.4.S6); 
14'-46. 

Workers reDdered jobl_ due to 
~IOIuro or Towle MJIIa (XVI-
25.4.86), 280-88. 

DeI.4TES 
Demand for a 'Dbalai Naaar' in 

Aliaarb, U.P. OD tbe JiDel or the 
'Tala Na.ar' alreadyprovldcd tbere 
(Under Rule 377) (XV -8.4.86), 
298. 

WORKING JOURNALISTS: 

IDtcrim relkf' to Workilll Journalists 
(XVIl-5.~.86), 222. 

WOIlKSHOP: 

S.uinaup of Central Workthop at 
Chaadrapor, M .... ra.ra <"VI-
21.4.16), 227·28. 
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WORLD BANK: 

Coal projects sbelved due to nOD-
availability of World Bank LOin 
(XV-1.4.86). 283-~. 

Enbancement of Productivity of uo-
Irrilated land (XIV-I7.3.86). 
63-65. 

Execution of Natbpa-Jbanbri Hydel 
Project in Himacbal Pradesh witb 
auillance from World Bank (XIV-
11.3.86), 152. 

Financial ASllstance from World Bank 
O'III-21.2.86},236-38. 

Financial assistance from World Bank 
under India Population Project-II 
(XVI-I0.4.86), ISS-56. 

Financing of Super Tbermal Stations 
by World Bank (XIV-14.3.86), 
186-89. 

Garment Industry identified by World 
Bank for Financi.1 Assistance (XV-
21,3.86). lOS-09. 

India's Participation in tbe IMF 
and World Bank Meetinl in 
Wasbington (XVII-2.5.86), 2-5. 

India's Sbare in International Develop-
ment Aacncy and World Bank 
(XIV-7.3.S6) 40,234. 

Outstandinl debt from World Bank 
IMF and otber International Finan-
cial Institutions (XIV -14.3.86), 
130-32. 

Report of World Bank on India', 
Seventh Plan (XVI-25.486), 
174. 

Super Thermal Project under nelotia-
tion witD World Bank (XVIl-
29.4.86), 303·04. 

Support of World Bank President to 
India's Cue for more I.D.A. Funds 
(XVI-II.4.86),30S-06. 

Survey conducted by World Bank 
Re : Nutritioo Proarammes (XIII-
2' .2.86), 141. 

Terms and Conditions of World Bank 
Loan for Irrilation Project;' (XIV-
14.3.86). 142. 

Workshop on World Baok Credit in 
Delbi (XlII-211.2.86), 158.59. 

World Bank Aid for A.P. Projecta 
(XV-27.3.86), 6S. 

World-Bank aid for A&ro-industrial 
Project in Cooperattve Sector 
(XVII-S.S.86), 160. 

World Bank Aid for Mabarashtra's 
Irription Projects (XIV-20.3.86), 
85.86. 

World Bank aid for 0/1 Exploration 
(XVI-ll.486). 246-47. 

World Bank Aid for Projects of Oil 
India Limited. (XIV-7.3.86), 
224-25. 

World Bank Aided Seed Proceslinl 
Poiots (XV-7.4.86), 86-9J. 

World Bank's approval for Centre and 
state projects (XIl1-28.2.86), 
167-72. 

World Bank Assistance for Blnlalor. 
Transport Service (XVI-21.4.86), 
260. 

World Blnk Assistance for Completion 
of Stiramslllar Project in Andbrl 
Pradesb (XVII-2.S.86), 156-57. 

World Bank assistance for develop-
ment of Bombay (XVI-21.4.86), 
205-06. 

World Blnk assi.tance ror Horticullur. 
Dovelopment Projectl (XIII-28.2.86). 
153. 

World Bank Assistance for bouslnl 
project in Bombay (XIV-IO.3.86), 
237. 

World Bank auistanco for Irria,tion 
in Blbar (XV-3.4.86). 89. 

World Bank assistance for irriSlition 
sy"ems in Punjab (XIII--27.2.86), 
36-37. 

World Blnk Assistance for layinl 
underaround Railway linea in 
Wellinldon Island in Cochin (Kerala) 
(XV-21.3.86), 148. 

World Bank .. I.tlnce~ for IIlinof 



PladOli lICtor' ia UUer Pradesh 
(XVI-UoU6h 116.J7. 

World Bank Asaftlaate for" Power 
projeca (XV -1.4:86).1()6.07, . 

Worfd. BalIk AnisiUlco for· PMJects In 
Orillla.(XV-2U.86). 86-17. 

World Bank AssistanCtl for S.rdar 
SanMlT Proj.cl oan--2V.2.86). 
239.40. 

World Bank assistanco for Water 
Supply Sobe:ne in Bihar T-owns 
(XV-7.436), 7-12. 

World bank ... islUlce to c~ pJ'Oject. 
of ·)i:aarern coal fields Ltd. and 
Soulb Eastern coalfields.Ltd. (XVI-
U.86). 144. 

world-Bak ASlittanoeto Edamalay.r 
Hydro-Electric Project of Kerala 
(XV -4.4..86). 120. 

World Bank help for Social Forestry 
Project (XVII-7.H6).I98-99. 

WcrJd Balik. LoaD aAd IDA Credit 
for Cement Projce" and ha Sbare 
10 Andbra Pradelh (XVII-29-4.86), 
242-4). 

World Baai- 10811 for boostina Aarl-
cultural Production (XV -4.4 86), 
246-47. 

World BlHlk Loan for cycle power 
projects (XVII-29.4.86). 151·52. 

World' a.nlr/IDA loan for Driokina 
water and Snitaliob (XIV -
10.3.86). 318·2('1. 

World Baok Loaa (or las-baNd power 
pllllJll (XVII -6.5 86), ',4.17. 

World Bank loan for Narmada Proj"t 
tXIV -13.3.8~ 192-93. 

World Bank lOaD for Orb .. •• Medium 
lrriptioo Projccll (X1V-13.3.86). 
101. 

World Baok loans for projects io 
India (XV-21 .3.86),38-.39. 

World BAnk loao for Srilallalll Ri.ht 
BaDk Canal (XIU-6.3.86). 156-57. 

Wadd BeDk Loa. (filr Upper Kd.hD. 

IrriplioD Project (XV -31.'.1ftI). 
176. 

WCTld Bet lban .oupt by 011 IDdia 
ltd. (XIV-]l.3.86). ]79-80. 

Worfel Baat loaDI to OO'iltDllleDt aDd 
public Ie'Ctor uDderlatl1llJ (XIV-
7.3.86). 98-102. 

World' Bnt loaD to bldia (XVI-
ZS.4.86), 194-95. 

World Bault OB'er 10 fioaace Coos-
koc:uoa of HBJ pt~ (XV-
25.3.86), 2.U 

World Buk'. PoIiCf towards.da¥elop-
iDa aud developed @UDlritII. (XV-
21.3.8~. 302-03. 

WO&.LDCONORBSS : 

Recommend.lions of SCC0Q4 World 
Coqress (10 EnpDeerilla aDd EDyir· 
ODme ... tXIV-J9.3.86), 83. 

WORLD FOOD PROOJlAM~E : 

PrOOt rrom Food Gr.in. received by 
AllluhlDder W.P.P. (XVU-5.5.86). 
'3·5·t 

WRITE.RS: 

Spea.l Aa/lt8llCtl &0 WTit ... WorkiD' 
for wel .... -orT~I. (XIV-12.3.86) 
42-43. 

x 
X·RAY UNITS: 

X-Ray UDil1 iostallcd iD Hoapkall 10 
ADclamn aDd Neeobar hlaad. 
(XVI-17.4.86), 9S-97~ 

Y 

YAMUNA: 

Amutement ParI( OD tb. cutero bank 
of Y.D1MI1l (XJtl.o-4'.3.86), 
194MI. 

YARN: 

laue ofLettet. of lilt ... ' tor Manu_ 
facture or PEY/PTA (XV-25.3.86). 
106-11. 

.. PnldDOtiGb or Ho9-VallO(XVU-
6.5.86). 

.... 
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Production of Polyester Filament Yar. 
(XV-lS.3.86). 52. 

Selli.., up of more Nylon Filament 
Yarn Unlta (XV-2~.3.16). 153-54. 

. Stock PilliDJ of YarD an4 Clolla 
(X .... I-ll.4.16). 139~0. 

YATRI NIWAS: 

SetliDI up of Yalri Niwal in Statos 
durin, Seventb Plan (XV1-ll.4.86). 
41.42. 

YELERU RESERVOIR PROJECT : 

AlieoatioD of Reserved Forest aroa for 
Yeleru Reservoir ProjOl:I (AP) 
(XVI-23.4.86). 15-12. 

YELWALA: 

Rare Earth. Unit at Yelwala (XV-
2.4.86). 203-04. 

·YOGA: 

Inclusion of Yo .. aad Naluropathy 
in Dew education policy (XVI-
10.4.86). 98.99. 

Plan for arowlh of Intoaraied buman 
penollalily (XV-27.3.86). 124. 

Ullemployment of trailled yop teachers 
(XVI-24.4.86). 264-65. 

DEBATES 
Demand (or providiDJ alternative 

employment to the Y OJa teachers 
beinl removed from service byKen 
drlya Vidyalaya Sanptbln (Under 
Rule 377)I(XVII-29.4.86). 335-36.' 

YOJANA: 

Pllblications of Yojana (XIV-10.3.86), 
317. 

Publication of "Yojana" and "Bhagi. 
ratb" (XVII-5.5.86j, 41·43. 

• y ojana' held back from slle (XIII-
4.3.86). 113. 

YOUTH(S) : 
Compuleory Nationll Social Service 

for youthe (XVI-24.4.86). 248. 

Nltional Youth Awa .. " Scheme (XVI-
24.4.86), 13()'31. 

Proaramme for Deyelopmcal of Rural 
Youlh (X1V-13.3.16), 214.15. 

Youth Welfare Prolrammea (XIV-
20.3.16). 164-65. 

DEBATES 
Demand for SlreamliDina procadure for 

arantin, loanl to lhe educated u.o-
employed Har!jan youth and other 
in Sri Oan,asalBr diltrict of 
Rajasthan (Under Rule 377) (XV-
1.4.16), 302-03. 

YOUTH HOSTELS : 
Propoaal (or establi.hment of Youth 

Hostel. on soa .hore in West Benpl 
(XVI-I7.4.86). 61-62. 

Youtb HOItels BslabU,hed under 
Youth HOIlel Scheme (XVI-
10.4.86), 134-36. 

Youth HOIlels in Sikkim (XV-31.3.B6), 
204. 

YUGOSLA VIA : 

SelliDI up of Indo· YUloalav Busla ... 
Council (XVI-25.4.S!!). 202-03. 

Z 
Z~RO INDUSTRY DISTRICTS: 

Policy on Zero Industry District. 
(XVI-1S.4.86). 56. 

ZIMBABWE : 
New buildiDg techniqua developed by 

Zimbabwe (XIV -10.3.16), 300. 
Z1NE: 

ZiDC Dopolit' at Dariba neat Udaipur 
And Alucha in RajuthaD (XV-
H.86), 95-96. 

ZINE SMELTER PLANT : 
Expansion of Zinc Smeller Plaat. 

Viaakhapatnam (XVII-S.5.86), 
57·58. 

ZIP FASTENERS: 
Mauufactures of Zip Fa.taers (XIV-

18.3.86), 149-50 • 

ZONAL CADRE: 
Zonal Cadres for Indian Administrative 

Service (X1Il-26.2.86). 24-26. 
ZONAL COUNCIL(S) : 

Recommeadationa made at Maoali 
Meeting of Northern Zonal CODDCil 
(Xlll-5.3.86), 13. 
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A 

ABBASI SHill K .1. 

IlIUWIY Budget, 1986-87 General 
Discuuion (XlIl-6.3.86), 3QS.OS. 

ABDUL GHAFOOR, SHRI : 

Deihl Apartment Ownership Bill 
Conlid.(XVII-30.4.86), 256-59. 
Motion to Pasa (XVII-30.4.86), 
304-06. 

ABDUL HAMID, SHRI : 

Sworn (XIII-20.2.86), I 

ABDULLAH BEGAM AKBAR JAHAN : 

IllilwlY Budget, 1986-87 -General 
Dlscussion (XlIl-S,3.86), 295·96. 

ACHARIA, SHRI BASUDEB : 

Accumulated stock of cloth and yarn 
with NTC. (XV-21.3.86), 219-20. 

Acbieving self·sufficiency in alcobol 
(XV-8.4.86), 11·12. 

Acquisition of Land by Bbarat 
Coking Coal Limited anli Eastern 
Coalfields Limited (XV-8.4.86), 
282-83. 

Alleaed harassmcnt of SC/ST Employe-
es of Najibabld Air Station 
(XVII-5.5.86), 56·57. 

Allotment of Land to Scheduled Cas. 
tes in Karolbalh, New Delbi 
(XVII-5,S.86),257. 

AmendlDent to Contract Labour 
(Relulation and Abolition) Act 
(XVII-5.5.86), 213·14. 

Aab percentalo of coal from opon cast 
project of Bbarat Coking Coal Ltd. 
(XIV-ll.3.86), 131·3~. 

Allent to Bill. passed by West BelI,al 
Lqialltivc AssclDbl,y (XVI-
16.4.86), lt0-62. 

Bad debts in Nationalised Banks 
(XJV-14.3.86), 228·29. 

Banml.Damodar River Railway 
(XII1-6.3.86),207. 

CISOI of Land Losers pendin. with 
Bbarlt Cokin. Coal Limilod aDd 

Eutern COllfielda LilDlted, Bihar 
(XV-l.4.86J, 199. 

Celebration of l25tb Birtb Anniversary 
of Rabindranath TalON (XIII-
27.2.86),232-33. 

ClOSing of Ellit Barisha Post Office 
under Soutb Calcutta Division 
(XVII-29.4.86), 194. 

Closure of Barat Dbarmebandb Col. 
Iiery (XV -1.4.86), 55. 

Closure of Kenduadih Colliery of 
Bbarat Coking Coal Limited (XV-
1.4.86), 123.24, 

Code of Conduct for Political Parties 
(XIII-4.3.86). 11.19. 

Committee for regrouping Fertilizer 
Plauts (XIV-17.3.86), 114. 

COlDparative study of Passes and. PTO 
admissible to Railway ElDployees 
(XVI - 17.486), 204·206. 

Complaints Alainst Sanchayani Saviop 
and Investment (1) Ltd. (XVII-
2.5.86), 56·57. 

Complaints from Cbandrapura Ther· 
mal Plant of D.V.C. rcgardin& 
quality of coal (XVII-29.4.86), 206. 

Completion of Projel:ts in Calcutta by 
N.B.C.C. (XIV-17.3.86), 20-21. 

Compulsory Physical Education In 
Scbool and Colleaea (XIll-6.3.86), 
25. 

Contractor system in raising of coal 
in £astern Coalfields Limited 
(XVII-6.5.86), 39. 

Delay in BCCL and ECL Projects 
owing to land acqulstion problelD 
(XVII-6.5.86). 128·29. 
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COIIStruction of a bridge in Navadib 
lUb-diviaion of Girdih district of 
Bihar (Under Rule 377) eXV-
8.4.86), 303. 

Draft National Policy on Educatlon-
1986 (Res) (XVII-3.5.86). ~38. 

Need to shift tbe beadquarten of 
Damodar Valley Corporation '0 
Mailhan in Bibar (Under Rule 377) 
(XVl-t6.4.86).238-239. 

Railway Budget. 1986-87,-General 
DlloC1Wion (XIIl-S.3.86). 2b7-69. 

AHMED, SHRIMATI ABIDA : 

Muslim women (Protection of tiptt on 
divorce) Bill Consid {XVII-5.S 86), 
41~20. 

AHMED SHRI SAIFUDDIN : 

Jule Mill at Dalgaon in Auam (XIV-
7.3.86), 128·29. 

DEBATES 

Leave of Absence from lbe Sittilll of 
tbe House (XVI--2S.4.86), 333-34. 

Muslim women (Protection of rilbtl on 
divorce) Bill, Conlid. (XVIl-
5.S.86).408-1I. 

Sworn (XIII-20.2.86), 1. 

AKHTAR HASAN, SHRI : I 
Abolition of National TraDJport Per. I 

mit Quota (XlII-27.2.86), IHi. 

Absorption of employees on Akbar I 
lIote1l C101YfC (XIV-7.3.86), 197. 
91. . 

Awarene. Camp.ln ;'urat Atel. 
Rep.rdID. Benefit SChem .. (XlU-
3.3.86). 142-143. 

Development of renewable source. of 
eoeru (XIV-tl.3.86), 236. 

Extradition treaty witb U.K. (XIV-
123.86), 159·160. 

IMP Loan to India (XVI-2S.4.8(i), 
82-86. 

Implementation of 2O-Polnt Prot· 
ramme (XIU-S.3.86), 134. 

Improvem~nt in I.A. Services (XIV-
20.3.86). 41. 

Incidents o( firing on Indo-Pale Borders 
(XIII-26.2.86), 232·233. 

Installation of Super ComputeR 
(X11l-5.3.86), 18·21. 

New Drill Polky (XIII-25.2.86), 107· 
108. 

Non-avaiJability of Senior DoctOR In 
Ho.pitals on Salurday' and Holidays 
(XIIJ-6.3.16), 12.18. 

Outcomo of talb witb Patlltan 00 
c:lasba In Siacbeu GJaeler (XlU-
26.2.86), 234·3S. 

Partic:ipation of Private Sector in Indo· 
Pak Trade (XIV-7.3.86J, 4S-49. 

Postponement of ElII8minatloos due eo 
slrih by Delbl Uni\'crtity Teachers 
(XIV-ll.3.86),42·43. 

Power Plants workin, below c:apaefty 
(XIII-4.3.86). SOI·.503. 

Pre-bulltot meetinp witb reptClODta· 
eives on var;ous section. of lOGiCl)' 
(XIV-7.3.86), 19S.9fi. 

Proposal ror AtlfaCliDI more Touril" 
from Abroad (XHl-21.2.86), 25(),. 
51. 

Proposals for c:banaes in factori.. Act 
(XV-24.3.86), ISO-SI. 

Rile In prices of Consumer Ooodt 
(XIIl-21.2.8!',), 119. 

Sellina YP of new u,JepbOGo exebaDl_ 
eXIV-II.3.86), 52·.53. 

StreJlatHniDIof Ploebayall ",aj laat!· 
lutioO' (XIV-IO.l.l6), 71. 



StudY or performance of public sector 
UDdenaklllas (XIJI-l.3.86), 353-
355. 

Wasteland project lXIU-S.3.86), 64-
65. 

ANA~D SINGH, SHRI : 

Adulteration in food and food products 
sold In Delhi (XDI-6.3.86). 176. 

All'eement between India and Pakistan 
reprdinl Nuclear Installations 
(XllI-26.2.86), 108·09. 

Alreements concluded by Indo-Pak 
Sub-commiuton (XIV-12.3.86), 
162·63. 

Asylum sought by an Official of Indian 
MI.sionln Canada (XIII-2/j.2.S6). 
87-88. 

Anto-Expo '86 Exhibition (XIII-
25.2.86). 32·33. 

Cess for l'ooled Research and Deve-
lopment Fund for industries (XIV-
19.3.86},43-44. 

Charas Export Racket (XVI-16.4.S6), 
138-39. 

Conference of information Ministcrs 
of the Non·AI'aned counlrie. (XIII 
5.3.86). 63-64. 

D.V. Kapoor COl!lmitlee's Recommen-
dalion Rqardiq Identification of 
"Thrust Industries" (XlIl-21.2.86) 
In·7S. 

Demand for increase in Commission 
to FPS owners in Delbi (XIlI-
21.2,86), 178.79. 

Disclosure of UntlXed Income (XVII 
-2.5.86), 82. 

Doaation, recelved by pohtical Parties 
and Social and ReliaioUl Organisa. 
tiona (XIII-25.2.86), 236. 

Effective steps to check migration of 
Doctors (XVI - 24.4.86), 237-38. 

End&DIered species of birds (XV-
2.4.86). 30-33. 

EXpenditure on Mathew commission 
(XUl-26.2.86). 204. 

Foreign Naval iorcas in Indian Ocean 
(XVII-7.5.86),47-48. 

Indo-Pak Trade Talks (XJII-21.2.86) 
175-76. 

Indo-Soutb Korea protocol of coope· 
ration (XV -2.4.S6), 143-44. 

Indo·US Collaborative Project {or the 
Welfare of Disabled (XVI-16.4.86), 
91. 

Introduction of regular . pay scales of 
Staff Artis's of AIR and Doordar· 
shan (XV-24.3.86). 45-96. 

Landslides, flood aDd cloudburst in 
Uttarakband (XIV-17.3.86), 89. 

Legislation 10 stop bungling aDd black 
money tbrougb lotteries (XIV-
12.3.86). 148·49. 

Level crossing accident in Muzaft'arpur 
(XIV~13.3.86). JI9-20. 

Liberalisation of rules for regularisa· 
t.on of capacities In ellcess of licen· 
sed ones (XIlI-2S.2.86). 103·04. 

Lottery Tickets (XVII-7.5.86), 186. 

Measures to PreveDt . JDcome tax 
Evasion (XVII-2.5.86), 53-54. 

Misplacement of aDswers papers of 
Civil Service ExaminatioDs 1985 
(XVII-7.5.86). 185-86. 

Narcotics Haul made on Gujarat 
Mabarasbtra Border (XIJI-2J.2.86) 
176-77. 

Oil and Gas reserves iD Tripura (XIII 
-25.2.86). 235·236. 

PriZes woo on unsold Lo!tery Tickets 
(XVII-7.5.86), 255·256. 

Proposal to rationalise income tax 
structure (XIV -14.3.86), 42-43. 

Proposal to restart Robtas Industrtes 
Ltd. Bihar (XVI-6.5.S6). 55·56. 

Quarrel in I.A. F1igbt (XVI-24.4.S6), 
2S4.~S. 

RepresentatioD of Muslim Womell on 
inadequaaea of Shari.at (XV-S.4.86) 
107-10S. 



llequiremeJlt Ind productioD of Silicon 
(XVn-7SBS). flUS; 

SardY M .. SUfOJ taken at Oil Well, 
UDder Oil MiDes ltcalilalioos (XlII 
- 2.5.2.86). :70-71. 

Sar.ty of Wotken from lnduatrial 
Aecidml1 (XV-N.3:86). 31-33. 

Saactiool apint Soudl AfrlcaD 
Realme tXIV-12.3.16), 129. 

SlDctioD for Additional Production of 
NcwaprlDt (XVlI-6.S.86}, 246-50. 

SemInar GIl do-.clopirJacountries and 
Nuclear (ssuea (XIV -12.3.86). 94. 

Semioar OD "Pr.orion of Wlldif. 
Touriam In India' (XIV-7.3.116), 
230031. 

SettiDi up of AatOllGlDOUl.uoauaae 
A~ieJ (XIII-4.3.86). 134. 

Smuglina of . .,Jd (XIV-7,3.S6). 126-
27. 

Soudl Aliall ArchacoW&ica1 CoDareaa 
(XlV-lO.3.86). 58-59. 

lpec:ial&,ioalQ1lads for womeu (XIII 
5.3.86). 3S. 

StaDd foc Pak Muslim Leaaue OD Indo-
Pak relltion (Xln-5.3.86). 166-67. 

StePS to Clea ... Public Life (XlI1-
26.2.116). 204-205. 

&ell' to rev&IDJ' a4miDistratioll pan 
-16.2.86}, 231. 

Withdrawal of voluntary price- cootrol 
on Vauspati Gbcc (XlJ[-21.2.86" 
68-69. 

Worbhopoe Cblld SOrYivl1 and 
DeveJoa-.at (XIO-27.2.86). 171-
72-

ANNA-NABI. SHill I.. : 

. Difticoltlea iD CoDltruclion of Roadl 
Ie Porest Area (XVIi-I' .... 86). 78. 

7'. 
batrodoctioa ., Comptlterl (XV -

2.4.86). lOJ..I04 .. 

...... 08 to TamlI·NadaI BleGadcity 
Bcla'd to laIpon ooal·1IOIII Amra-
Ua (XV-2S.3.86), 14'. 

Propoul to liCIt .....,from:taMr.j 
N... vii DJslftt1lW'am· (ICV-
27.3.86). 112. 

UPiraditlon of Dblrapacem Post 
Office. Tamil Nadu (XIV-18.3.B6). 
1l2. 

DemlAdlCor GraDta (Geoeral> 1986-&7 
Miniu(y· of Food aDd. CivJl Supplios 
(XVI-17.4.86). 242-46. 

D"IPpronl of Swad .. hJ COllon Mill. 
Company Limi,ed (AQQu~ltioJa and 
tUDlfer of UDdertaklop) Ordlnaace 
(&~) (XVIl-6.S.86). ~. 

General Bulla,,'. 1986-87-Genult 
Di.cuuioe (XlV-Il.l 86). 317-20. 

RII1way BadJet J986-87-GeDeral Dis· 
cussion (XHI-6.U6), 338.39. 

Swadeahi Cotton Mills Company Limi-
ted (Acqcllltion and Tranaf_ of 
UDdertaklOJI) Bill: Con .... (XVII 
6.5.86). 294-95. 

ANSARI. SHIU ABDUL HANKAN : 

Adbwarl Riyct Project of Blbar 
(XlII-S.3.86). 47. 

ElectioD' In CaDtoomeDt Boarda (XV 
-2.4.86,. 41-41. 

Fact, Oil oil reaervesi.D BeUE eli .. :,.ct 
of Bibar (XIII-25.2.86). 64·6S. 

FiDaDGiatllllata,aco aa CuUwa.! Oraa-
aiuJioDt (XV -31.3.86), 111..,. 

Oil relet •• in DuUi Palll vn1aJO. Dill-
riel MadIul.baDi, B&Jsar (XlU-
25.2<1'). 267, 

Raidl on offices and Houses 01 BUll-
a ..... ia hIDa (BiblN) (XfV-
14.3.116). 83. 

Urdu ......iD CentraJ ,Sclactoll 
(X1ll-21.2.86). 57 . 

DEBA.TES 
Geaeral Bulipl, l'86087-General 

DiscUilion OUV-12.3.86). 316-19. 

ANSARI, SHRI Z.R. : 

Draft Matia ... Pelley on Edw:a.don-
19S6 (Rea) (XVU-l.5,86). 1i. 



IVBIIor'DIDJ!X 

Eovironmeot (-ProtlDtiCID) 8m lat. 
(XVII-7.S.86), 325, 

Eoviroamoot (Prot«:lioat BiII·Coosid. 
(XVII-8.S.86), 120.24; 147-52. 

MotIon to Pass (?CVIl-85.86), 154. 

Wild Llf. (Proteetioal Amendment 
Bill Int. (XVII-7.S.86), 324. 

Wild Life (ProltICtioo) Amendment 
Bill-Consid. (XVII-B.S.86), 155-
57; 179.82. 

Motion to Pan (XVII-8 5.86), 183. 

AMlFHONY, SHRl FRANK: 

Muslim womeo (Protectton or riahts 
GO Diyo.to) Bill. Coo.:cL lXVII-
5,5.86). 393-98. 

ANTONY. SHRI. P.A. : 

Allocation .of Alcobol to Kerala (XV ~ 
~.3.86). 146. 

Batterial Disease on Velletable Crops 
io Keta!a (XV-31.3.86), 2~77. 

Bead! Tourism PropeYl! frmn Kerala 
GoveromeDt (XV -4.4.86), 311-12. 

Cane"r II'O"th in the blood of Bbopal 
1181 victims (XV-27 3.86), 114. 

Cbenu"i andK.attappuram brid.es in 
Kerala (XTV-Zlt3;86), 193. 

CODitructioD of Airport ID Laksbs-
d...:ep ht,oda (XIV-20.3.86), 93. 

CODstruct/oo of Flat. for Officers of 
Punjab and Sind Bank (XVI-
25.4.86),90. 

Developm~t of Kumaraltom and 
Patbiramanal, iD.Kerala u Tourist 
CODtros(XV 11-2.5.86), 167-68. 

In.tallation of Weiab-Brid ... in Food 
Corporal ion of India (XV -21.3 86). 
284-U. 

Lonl term policy on Adminillered 
pric:es (XV-4.4.86), 149. 

National Capltalk'qion (XV-7.3.86), 
25-28. 

OpeoiDI of FoocICorllGrlldoD'of India. 
Depot at Jdukki in •• ata (XVI-
11.4.86). 149. 

Pepprr Cnltivatlou In ~erela (XV-
24.3.86}, f89. 

Proposal for Hill Area DeveloplDCDt 
Proaramme (XV-2.4.86), 1.f0.41. 

Pr.oposal 10.stal1 IntcrnatioaaJ Mark .. 
line Centre atCohia (XV-21.3.86). 
284. 

Use of Alternative sour~s of EDefIY 
(XV-8 4.86), 111. 

World' Bank AetiSUIacc for laying 
underlround Railway Iinos ip 
Welliqdon Island In Cocbia 
(Ketala) (XV-21.3.86), 148. 

World-Bank A_ittaDco to Edamala),ar 
Hydro-Electric Project of Kerala 
(XV-4.4.80), 120. 

DEBATES 

General BUdle!. 1986.87-GeDeral 
Discussioo tXIV-U.3.86),296-99. 

APfALANAIlESMHIMAN. SHru p. : 

Railway Bodaet, J986-87~eneral 
Disc:ussiOJl (X1lI-6.386), 292-94. 

ARJUN SINOH. SHill : 

Development in Pull,jab (Dia) (XVII-
30.4.86),364-67. 

M_im,wOI'HD (Pro1eeliOJl of riahtl 
on divorte BiU Con.id (XVII-
5.5.86), 402-05. 

ARUN SINOH, SHR} : 

Demand. for Grants (Geueral) 1986.87 
Mini.try of Defente (XV-7.4.86). 
374-90 .. 

Stalement reo loss of two AN-32 
Transport Aircraft (XV-31.3.86), 
440-42. 

ARU)lACHALAM. SHill: 

Extension of 'Scbeme for IDdustrialisa-
tioD of Backward Areal (St.) (XV-
1.4.86), 3OS-06. 

ATAUR RAHMAN. SHRI: 

AI.ilalDee 'HI Stilt .. farlnffastructure 
Fecilit ... ·iJI DistrJcc Courts (XYII-
29.4.86), 28. 



Financial allocation {or COD6t~iOD 
of now capital of ~SSllll (XVlI-
30.4.86), 236-)~ 

Follow-up measures 00 decisioD! taken 
at conference of Chief Justlcesl 
Cbief Min;ster~ILaw Minister, 
(XVI-ISA.86).77.\\0. 

Fordln aIded development projeetl 
in Assam (XVI-21.4.86), 149·51. 

Installalion of TV Centre al SiblaJUl 
Jorbat (XlV-17.3.86), ). 

Project Report 00 rcaulated markets 
for Assam (XV-7.4.86), 48-49. 

Pull"" olf Hcarina of C.aSCI at Tnal 
Courtl (XVI-J6.4.86). 21S. 

ReopeniDl of paper mills complex at 
Ja.iBbopa in Assam (XVII-6.5.86), 
117·18. 

Sbil\ing of new Guwabali llailway 
Goods Slalloo CXIll-27.2.86). I1S. 

Trade between Iodia and Japan (XlV-
14.l.86).4. 

DEBATES 
Demands for Grants (General), 1981>-87 

Ministry of Home Alfain (XVI-
15.4.86). 313-17. 

Demands for Grant. (RaUwa)'l). 
J986·87 (XIV-l3.) 86}, 4SO-51. 

Railway Bodact, 1986-87 General 
DiSCUSSion (XlII-6.3 86). 279-83. 

Supplementary Demand. for Granll 
(Railway,), 1985·86 {XIV ...... 13.3.86). 
450-SI. 

ATHWAL. SHRI CHO\RANJlT SINGH: 

Implementation or Punjab Accord 
(XllI-26.2.116). 1·9. 

Recovery of Loaoa (XIV -7 .3.86), 3-4. 

DEBATES 

Inter Stale Disputes (Amendment) Bill 
<XV-31.3.86).404-12. 

Statutory Reso'ulon rc: Ditapproval 
of tbe Itavi aDd Beal Water. TrabuD-
.\ Qrdioance, 1986 (XV-3t.3.86), 
"~12. 

AWASTHI, SHRI JAODISH: 

Aareement for Transfer of Technique 
to cleaa Oaop RiYOl' (XVl-
94.86), 6S. 

Amount .penl by State Baak or India 
aod Bank of India for cODltruc:tIoD 
of bouse. (XVI-25.4.86) 118-19. 

Constroction of Bye·paues (XV-
31.3.86). 18S. 

Export of Wbeal aDd aJlll Seed. 
(XV-31.3.86). 226-7. ~. 

Financial amltaOCe by HUDeO to 
Oroup HODlilll Societies (XV-
24,).86). 136-44. 

Ouidellnes to deal with commenlcatJcm. 
from Members of Parllameot (XVf-
23.4.86), 61..(f). 

1ocome and profit 01 multi·DIltional. 
aod mODoPOly bouaes (XV -
21 3 86), 37·38. 

Income Tax Ind Excise Duty outltaDd· 
IDJ from Companies. HUF., Iaclivi· 
dual. In K.anpur (XV--4.4.16), 69. 

IDlersatioD.1 Commluion to COIItrol 
PoilutloD of Riven (XVI-16.4.86), 
80. 

IntroductloD of EMU Rapid Tnmlport 
System in bia citiCi (XV-31.3.86). 
194. 

I"troduction of a train betweeD Delbl 
Kanpor (XIV-13.3.86), 115. 

Loanoutltandina aplDII lick Indultfi.. 
.1 elitablishmeDI iD U.p. (XVI-
lJ .4.86), 142. 

Officiatl workina iD and UDtanned 
IAlber pweb.ted by Tanocry aacl 
Footwear Corporation 01 India 
Limited (XV-2' 3.86) 81. 

PollutioD In G~Dp by Nortbent-
Southern Sides (XV-2.4.86), 61.62. 

PUblic under'akin.. incllrrina lou 
dUriD, 1985-86 (XVl1-6.5.86). 118· 
19. 

Report or CommIuoe. 'ppoiDted on 
Impoaitll Tax OR Expendilun 
(XVI-25.4.86), 1902l. 



SUBJBCT INDIX $93 

Scheme to encourap use of Bicycles 
(XVI-IS.4.86), 83. 

Steps 10 Construct Protective Pit. 
Coated to protect Underpound 
Water from PollutioD (XIV-
20.3.86), 166. 

Survey for findiD, source of Pollution 
of Gan,a (XV-2.4.8b), 218-219. 

Survey of rail traffic between Kanpur 
and towns/cities surroundina Kanpur 
(XV-27.3.86),88. 

Te.t Centres for Ganp Water (XV-
24.86), 219_21. 

Trade between India and Japan (XIV-
14.3.86), 4. 

Unauthorised occupation of property 
TllJlnery and Footwecr Corporatieu 
of India Ltd. (XV-1.4.86), S9. 

Writ petitions and other cases pending 
in Hi,h Courts and Supreme Court 
(XIV -18.3.86), 184·86. 

DEBAT£S 

Demand for developing Bitboor town 
near Kanpur as a tourist centre 
(Under Rule 377) (XVII-29.4.86), 
333-34. 

Demands for Grants (General), 1986· 
87 Ministry of Agricultnre (XVI-
2U.86). 330-33. 

Demand for introduciog 'rapid tran.-
port system' between Kanpur and 
its nearby towns In U.P. (Under 
Rule 377), (XVII-S.S.86), 285.86. 

Demand for public sector beavy in-
dustria I unit in Kanpur district 
(Under Rule 377) (XV-3.4.86), 263-
66. 

Implementation of tbe proposed Kan· 
pur Ganaa Dam Project dUrinK 
Seventb Plan (Under Rule 377) 
(XVI-lS.4.86), 305. 

Need to cbeck tbe underaround water 
pollution caused by wastes released 
by Kanpur Chemical Works (Under 
Rule 377) (XIV-1l.3.86),~. 

Need to introduce a train between 
Delhi and Kanpur keepinl in view 

the difficulties laced by tbe passen-
pr. (Under Rule 377) (XVI-
23.4.86). 225.26. 

Need to reconsider the decision repr-
din, closure of lub·poat offices in 
tbe rural areas of U.P. (Under Rule 
377) (XVI-9.4.86), 224. 

Need to start new trains from Kaopur 
to Bombay, Delhi and Lucknow and 
allo to Increaae the reaervadoo 
quota for Kanpur in Rajdbani Ex-
prrls (Under Rule 377) (XIV-
19.3.86), 189. 

AZAD, SHRI BHAGWAT JHA: 

Facilities demanded by small entrepre-
neurs (XV -1.-4.86), 19. 

Fallnre to Supply ration in time to 
Fair Price shoPl by Food Corpora. 
tion of India (XV-4.4.86). 29-30. 

Income aad Expendilure by Doordar-
.han from advertilements (XIV -
10.3.86), 20-25. 

Preventive measures for T.B., CllJlcer, 
Cbolera, Plalue, Diphtheria and 
Meninllts (XlII-6.3.86), 11. 

Rotionatisalion of Motor Vehicles 
Taxes (XV-3A.86), 21-23. 

T. V. news on 10 February, 1986, 
(XIV-JO.3.86),2S.29. 

DEBATES 

Sleep rise in prices of Fertilizers and 
Petroleum Products (A.M.) (XIII-
21.2 86), 37()"80. 

AZAD, SHRI GHULAM NABI : 
Business Advisory Committee Twenty 

First Report (XIV-10.3.86), 4SS, 

Escape of Prisonera !'rom Tihar Jail 
on 16th March, 1986 (Dis) (XIV-
19.3.86), 310. 

B 

BACHCHAN, SHRI AMITABH : 
General Budaet, 1986-87 General 

Discussion (X1V-12.3.86). 25S-62-
BAIltAGl SHRI BALKA VI: . 

PaU in production in Cement Factori. 



SM 

run by awenl Corporaticm of 
ludil(XTV-U.3.86}, {().n. 

DEBATES 

]kedl aDd Cipr Workan (CoedilloDS 
of EmploY~Dt) AOlndmcld Bill, 
1985 Con.id (XVII-Z.5.86). lI2-87. 

Demands for Grantl (Geoeral), 1986-
87 Miowl'Y or Iafarmadon and 
Broa&:!ntilll (XVI-21.4.86.), 386· 
92. 

Situation armng cut of droulht and 
otber g.ural c:alamltl_ iD utioIII 
parll or th~ conotry (Dis) (Xlll-
6.3.86), 3"S-79. 

Taro) implementatieu of eOQltitutio.al 
provisioos in reaant to UIO 01 Htudi 
as oftldal laOjl.D .. e of _UaIOI) 
(eA) (XVII-7.5.S6), 3I1-l4. 

BAIaWA" SHIH BANWARI LAL: 

AllotmeDI of Quarter. to SC%f 
employees of Iodial) Airlines (XV-
3.4.86), 141-41, 

Allotment 0' ShaftS by Tata Burroulbs 
Limited (XVII-2.S.86), SJ-M. 

Allotmeot of lbarls/SIlo", ia Resettle· 
meot Colonia (XV-2.4 86}. 86-88_ 

Appoioi[neDt of Uli.oo oI6c:er. il) 
Indian Airlilltl (XVI-IO 4.86), 248. 

A,pprovil for 1kesalpur Dim Project 
(XVIl-1.S.86). 243·2IU. 

Arrlngementl for lire cuttody of 
Baaaalo of IDtcrnatioo.' PUleD' 
gers .t Delhi Airport (Xfll-
27.2.86), 15-18. 

AI.ist.oce to SC, under NkEP .Dd 
IROP (XV-24.3.86), 2JJ·2JS. 

Auiltance to Stale Ooverameat for 
dovelopment of Raja~baai Culture 
(XVI-11.4.86),89-91, 

CoDtral A .. ist8nce for Bialput Pro-
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CllaliicaJUoit oagqecl iD prodaciol 
CMmie.11 for maldo. _ural G .... 
fit for use (XVI-l.5.4.86), 44-45. 

Complabttl· of misboba-"Iour with 
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Development of (orestl in duect aroas 
of R.ajesd'lo ,XUI-S 3.86). 145. 
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13.U6), 19J-9S. 

Loll SuI'cred iD BlI:ploaioa in Indian 
BmballY at Lima (XIV -19.3.86). 
lS·36. 

Lnni River Basm Project, Rajasthan 
(XIV-17.l.1!6},14. 

Manufacturetacquilitioll of Ai~ru 
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(XVH-?'. 86). 18S-186. 'j.;;i: •. 

New. Addition to DYC Fleet (XVI-
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SupplemeDtary Demands for GraD,. 
(Railway.). 1985·86 lXIV-IS.3.16). 
446-48. 

Third Report of Railway CODveatJoe 
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(XVII-5.S 86), 215-16. 

Waili .. Lilt for 1'eIepbODe coooections 
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Construction work of VftakllapalOaID 
Steel Plant (XIV-JO.3.86). 68-70. 
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270-71. 
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etc) (XV-4.4.86), 440-48. 

Demands for Granta (Gmera.), 1986-87 
Miaiatr)' of External loRain (XV-
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Sbipr6pa'riaa Couplft at Aa14ia 
(XVI-IO.4.86},6-7. 
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GeoJoalca1 Survey of India (Xi V-
17.3.86), 21.25. 

Imporl 0' L.P.G. Cylinder. from 
Brazil (XIV-II.3.86). 214·15. 

IlICidcota of .. ra," off firtb.. '" Air 
locIla (XIn-27.2.~.46.47. 

IJlue or licences for manufaclure of 
L.P.G. cyUod.. (XIII--4.3.86), 
323. 

Loao ItoIn IDleroatiODllI MDPdtary 
Fad (XIV-7.3.86). 223.24. 

Loan. .d.anced by b.ab under 
Nlr employment Icbeme (XIV-
7.3.86), 223. 

LoaM 1Iy JtaJlb uDder fRDP (XI\,-
14.3.86), 224-27. 

fthdia·Ccweraee oa Afriau. Alia aod 
LadD·Amufc:aa ~ (XIV-
10.1.16). 111-212. 



NatiooaHutlon of Sroe Dur,a COUOD 
Spinning and Went.. Mills Kon-
nagar (West Bengal) (XIV-7.3.86), 
47, 

Non-transactioD of ordinary Bankinll 
BUlines! by Calcutta_based braD-
chee of Grindlay. Bank (XVI-
I1A.86). 61. 

Provision "fnew coach_to suburban 
mills FunniDI from Setlldah Divi-
sion (XVI-I0 4;96), 152, 

Publicalion of Map Exdudioll J and K 
by National and Orindlly. Bank 
(XVII- 2;5.86), 282-114. 

Recommendatiom 'made by lad/pen-
dent Consullant of NauOIIIlI Tatlle 
Corporation (XIV -14.3.86), 223. 

aClulali.lion of wor.t .. cbarged emp-
100000s (XUI-4.3.1!6).11!7- t 88. 

Re-investIDCnt of Fundi by Nallonali-
led Banta (X11I-21.2 86),S4-55. 

Reported malpractice of tradera dealiDIL 
with NTC in Eastern region (XV-
21.3.86),43-44. 

Representation From IndigeDous Belt-
ing Industries AasociatioD (XVII-
2.5.86), 274. 

Scbemes of National Wasteland Deve-
lopment Board (XVI-9:4,36), 44. 

ShC'rtagCt of Sleel by tbe turn of 
CentDry (XIV-10.3.1!6), 10-16. 

Sick N.T.Co mill. (XIV-14.386), 
223-24. 

Subsidy Released under IROP (XIV-
10.3 86), 212-101. 

Supply of .ub-~taDdard food In N.F. 
Railway (XVI-IO.4.86), 52-53. 

Take over of Ti .... rb Paper Mill. 
Co. Lid., Welt Beugal (XIII-
25.2.86), HI-tl2. 

Train accident InSealdab Division on 
Eulern Railway (XIV-13.3.86), 
75-76. 

DEI/ATES 

Demands for OrtIlH. (Goners1). 1986-
87 Mlnlstryof BDcqy (XV-
4.4.86), 375-82. 

lnereastna :.ad R"urriq Loael in 
·CoRI ladia Limited (Di.) lXVII-
30.4.86), 332·34. 

BHAGAT SHRI B. R. : 

Demaodl for Graotl (Geoeral). 1986-
87 Ministry of External Main 
(XV-24.3:86),434-64. 

Recent BombiDg of Tripoli aDd 
'BeDabazi by US Aircraft (Oil) 
(XVI-J6.4.86). 39S.4GO. 

Recent 1I0mbill, of Tripoli and BeD-
ghart by US Afrcraf: (St.) (XVI-
15.4.86). 295-98. 

Reported stalemeDt made by the 
,official Ipoke8IDeD of a oeiJbbour-
ilia country regardilll receDt dillUf-
baoces in Iadia (CA) (X1lI-
25-2.86). 312-20. 

SituatioD arisiDI out O(.Doo-settlemeDt 
ofethni<: problema of Tamil. iD 
Sri Lanka (CA) (XIlI-26.2.86), 
283-88. 

Situation ari,iog out of reported 
ancboraae or some warshq,s beloq: 
1111 10 tbe United States SeveDtb 
Fleet of ~arachl Harbour :(C.A.) 
(XlV-lO.3.16), 188-89. 

Situation to Nircarallua (Dis) (XIV-
7.3.16), 316-322. 

Statement Re: Visit of Nam Mini .. 
terial Group 10 Tripoli (Libya) 
aDd UN Headquarter, New York 
(XVII-2.S 86). 296. 

BHAGAT, SHRI H.K.L. : 

BUainlllla~rtbe House (XIII-21.2.86) 
293-94, 299 ; 

(XIV-7.3.86), 281-88 ; 
(XIV-14.3.86), 291-92, 296. 
(XVI-lS.4:86), 335_36, 341-42 ; 
(XVIl-2.5.H6).298~99, 305 ; 

Electoral Reforms (Res.) (XVI-
25.4 86). 452-54. 

Re : MolioD for Adjournmeot (XIII-
21.2.86). 271. 275-76. 

Re: Muslim WomeD (Protection or 
Rilbts 00 Divorce) Bill (XlU-
21-2;86),31Q. 



Statutory Re-.olution Re: Ministers' 
(Altowuees Medical T,.atmeot aDd 
Otber Privileges) Amend_at Ruleol 
1986 (XVII-2.S.8t.), 311.12. 

BHAKTA. SHRr MANORANJA~ : 

Afliliation of Government College, 
Port Blair with Delhi Univenity 
(XVI-17.4.86), 136-37. 

Aaricultural farID' In A '" N hlands 
(XVI-2J.4.86). 189.90. 

Allocation of Direct RtcOiviq leta 
<XVn-28.4.86), 141. 

Assistance by NCDC to States (XVII 
28.4.86), 136. 

Ban on recruitment In Medical De· 
partment of A&: N blao'. (XVI-
10.4.86). 160. ! 

Ban on Recruitment in tbe Andman ' 
and Nicobar IIlands and III drect I 
on utilisalion of Plan Funds (XV-I. 
2.4.86), 227. , I 

Ban on recruilment of ttatr in power 
projects in Aadaman aDd Nicobar 
blands (XV-l.4.86), 279. 

Blood dylCntry epidemIC iD Dialipur 
Teblil, Nortb And.man (XVI-
10.4,86), 63-64. 

Boatstfishin8 travelsa;D Andaman Sea 
(XV-24.86). 147-48. 

Communal Tcolion in A a: N blands 
(XVI-13.4.~6), 1)5. 

Conltilution of A '" N Fore.t Deve. 
lopment and PlaotalioD Corpora. 
tlon (XVI-16.4JI6), 184.85. 

Construction of air IIrip al A aod N 
lslanlb (XVI-16.4.86;. 69·70. 

Cro!, lnaursncc Scheme fOr Andaman 
and Nlcobar Island, (XVJl-
5.5.86),9.11, 

Demarcalion of lands, under land 
Tenure ReluJalion in Aadaman and 
Nleober Islaods (XVI-21.4.86), 
77·78. 

Development of A .t N Island, (XV-
2.4.86). 17·20. 

Dev,.Iopment of Touriam io Andmaa 

alld Nicobar IslaDdt (XVI-
11.4.86), JlJO.91. 

Employees provident fad ottico in 
AndlmaD aDd Nicobar blandt 
(XVI-21.4.116), )90-91. 

Escape of DotalDess 'rom A .t N 
Islands (XVI--23.4.86). 134-35. 

E.ictlon of villalet. from re,enue 
villqn in A & N l.laDcIa (XV-
2.4.86), 148. 

Fall io Prico or Coconut aod Copra .... 
111 Aadmall ud Ntcobar IslaDdt 
(XV-31.3.86), 296·17 

• Foreat iD tbe A & N Islaada (XVI-
16.4.86). 89. 

Graot of lpeelal aUowance aDd com. 
pensatory &flowaace to bant emp-
loyees tn Andman and Nlcobat 
Islands (XVI-l$.4.86). 210-22. 

Blab Growtb of )ted Oil Palm I'llata. 
tion ia ADda.dn and Nicobar 
blaada (XVII - 7.5.86), 264. 

HydrolOlieal survey in AndmaD aDd 
Nicobar IIlaDadl (XVI-J4.4.86). 
213. 

ITI in Aadaman aad Nlcobar Illancla 
(XVI-21.4.86), 91·92. 

Imporl of Edible 011 (XVlI-2.5.86). 
109·10. 

lnadcquac, of stall' iD Electridty De-
partlDClDt aDd Nicobar Islalldt 
(XVn-6.5.86),254 .. 

Increase in foodllaiDI procurement 
price. (XV-21 3.86), 15. 

Iodultrillisalion of ADdman and Nice-
bat blaDds (XVII-29.4.86). 178. 

J nfiltrllioD ot Foreiaa NatlonaJt 1010 
lbe A and Nisland, (XVI-23.4.86) 
11.15. 

L.P.G. Fle,tit)' 10 Port Blair (XV-
1.4.86). 130. 

5000 Linl New Telephone Elechaap 
at Port Blair (XV -1.4.86). 131-31. 

LoaDS to filblnl companlel by Shtp. 
piq Developmcm Fund CoaImittee 
(XVl-17.4.86), 1·$, 
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. Supply of D.R. Setl to ' .... I:N 1alaoda 
XV-lJ.3.86).296. 

Support price o( Paddy .... Rlce ill 
Andamao aod Nlcobar IIlaDd. 
(XV-3J.3.8Q).297. 

Transit paiS for timber purchased 
from AndamanForeat Department 
(XVI-16.4.86), 76-17. 

Uti1i~ation of Fertiliser. in A Ie. N 
hl.nds '{XVI-21.4.I!6), 'UJ!-90. 

Vacaot posts of. Spee\eliltl ~D A Ie. N 
Illanda (XVI ...... IO.4.86). 159-8J. 

Vessels purchased from CrntrallJalaod 
Water Transl)Ort Cqrporaflon for 
A Ddaman aDd Nicpbar hland. 
(XVI-J7.4.86},.42. 

X~Ray Units iD~t"led in l:IotPItala 
in Andaman. Bltd Nic;ollar IIlaad. 
(XVI-17.4.86),9'_97. 

DEBATES 

Dema.daJor Gnnte .(o.aeran. 1916-
87 MiDi~try of Home Atraln \XVl-
IS.4.86)' 323·28. 

Wild. Life (Proteclicm) AmeDClmeot 
Bill Consid.(XVII -8.'.16), 166-6'7. 

_ BHA!oIDAIU. SHR1M.ATI D.~.: 

Activity or-Bhant Eleotroata Limited 
in Sikkim (XVII-7.S.86). 251. 

Allotment of new'prinl to Slkldm 
(XVI --21.2.86), 188. 

Alli.aancelor - seUin, up of ..... lnlna 
Centrel for llelulbilkadQu of Wo-
mea iu Diltt... (XVI-17.4.86), 
41. 

AulsLance .to smail and ~Jinal far· 
mers in Sikklm (XVU-28.4.86). 
265. 

AlI(JCiation or Slkktm with Ilqional 
Laboratory. lomet (XVI-23.4.S6). 

,149-SI. 

AUitericy !nruanlna of pat boUiel 
and luxury Car. by private aDd 
public sector (XV--B.4,86), 178. 

'AveninINatura' Ca\Nri"cI:llI Sikkim 
(XV -24.3.86),41. 

.-.11 Q1I adverti,.en' of . Tobacco. 
bolted productl (XV"";'20 3.86). 

, -lill-72. 

Butlerflie. _ 'a,k .111 ~Ddla . (XVlI-
30.486). 167.68. 

Ca~clty utnlaation of Thermal; 'Hyde! 
and JoI~lear Power Station, (XV-
8.4.86), 227-33. 

ea..,." ,kboqls i1l ,Sikkim(XIV-
13.386), 201. 

, ~I Mteb9UHIID~ldm (XlV ..... 
14.3.86); 258. 

Coal Reserve. in Comparison to otber 
i WMiOlfie.(XV-8.4.86),38I..81, 

Communic;ation Syatem in Slkklm 
(XIV-18.3.S6), 34-35. 

Cr.-lion of.lOpara1e.Mi,oiatty of 
Coosumer .Aff'Nn oeVI-1I.4.86), 
143-44. 

Criteria. adopled for se*tion and 
tcl~t of Filma (XVU-S.5.86). 
130. 

. D"a 011 10blell (XV-7.4,86), 230-31 ... 

Deatructioft ofP~lItd .. to ill-
",UC ID "opulation of Rodent. 
(XVI~~S.4.86). 115. 

,l)cl'lC1QI'JM1It of -~klm"'V1I
, 7 .$..16). 8U6. 

Eft'ect of Temperature. Humldityetc. 
'on -OOCput o' ...... rlal .. Workcr. 

I (XV-243.i6), 331-32. . 

Evalulltion of Tree Planlltlon ,lId 
Su"i\'81 (XV-2.4 86}.28w29. i 

Pillure of Public Seclor Unill to pre· ND' 'Ac«lunls 'In time (XVII-
~.4 . .a6). -45. 

Puoetionin8 Qf N_t1onaliscd .banb iu 
Sikklm (XV-21.3.86). 17_20. 

,00 • ...",D' Cootrola· DO Dn .. Indus- .. 
, .... ,. (XV-I,4.86), 42. .... 3. . 

Heallb,p~od1lCt. promowtto ,-produce 
.."ilb\,l_ (XV~I-6.5,26) .•• 

IUlp .to Statea for SeU'", ,up Central 
Llbaries(X1 V - 20.3'86), ~.90. 



}lilb Incidence of T.B. 10 Slkklm 
(XIV-2M.S6},I46"'7. 

Import of heart valvcs (XV-3J.3.1J6). 
202·03.' 

locidents of coline failure of Airbus 
(XVI-17 .4.86).135~ 

Inclusioo of Sikkhn in special rice 
praducttoo p,OI~' (XVH-
2U.86);264. 

Intearated Education for Disabled 
(XVI-I0.4.S6). 216.77. 

Kbadi and Villaae 1Ddaslrie. 10 Sikkim 
(XVIl-6.5.86). 243M. 

Link •• of Community and Voluntary 
Groups and Health Mioistry 
(XIV-13.3.86). 6S-66. 

Liokiol tlr Gaoatok with district Head-
quarten in Sikkim b,. Microwave 
(XVIl- 6.5.86), 243. 

LOD, . Term Fiscal Policy (XV-
4.4.86), 70. 

Low air preasure atomlsling burner 
developed by Indian lo'stitute of 
Petroleum (XV-2.4.86). 161-61. 

Malya'i Youtb affected wIfh AIDS 
(XVI--10.!l.86). 202. 

Manufacture of Alcobcll from Ferment-
ation (XVI -15.486). 210. 

Nalional Hiab""ay No. 31-A (XVII-
30.4.86), 62-63. 

Non-availability of Trained Dieticians 
and improvement. in Hospital 
Kitcbens (XV-27.1.S6), 99-100. 

Norma 'for supply or Conti'oJl~d Clotb 
by NTC (XIV-14.3.86), 83-84. 

on res'rYe for Haldia Refinery (XV-
8.4.86), 227. 

Opening of Technical Institules in 
Slkkillt(XVI-J0.4.86),37-38. 

P.ra-military recruitinent centres for 
Sikltim (XViI-7.5.86). 231,32. 

Potential fOf development of Hikilll 
In Sikldm (XIIl..;....28:2.86); ?5 

po'wer,:tbToot!l·· Micro-Hydel' ;Pr~ect. 
t~ SitiitD ~Xm~5.2.86). 1Z7. 
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Private Industrics' borrowlnlJl from 
Public IDltitllfionl (XV-4.4;86). 
155.56. 

Protfaction of Catdamom"in; Siktim 
(XV-'-2L3.86), 199-200. 

Progrea of Rangit Hydel Project· in 
Sakklm (XIV--l1.3,86). 104: 

PlOIfClS Report. o( CSIR Laboratories 
(XVI-ll.4.116). 46-58. 

P'tlpOsa1 (or· Starlilll Ad¥eotUre 
TO.fiam in Sikltilli (XV-2L3.86) • 

. 206-07. 

Poblicati08 of Book 00' CuituF&l Life 
of Siltltim (XV-24.3.86}.294-9'. 

Publication of books in Indian Laegu-
BIles (XV -3 n,86). 308, 

Publication of Books on National 
Leaders in Nepali (XV-3I.3.86), 
so. 

Puttinl Sikkim on Air Map (Xlll-
27.2.86). 128. 

Radio Active Miuerals and Heavy 
Water in Slkltim (XIV-I2.3.86), 
62-63. 

Ranglt Hydro-electric project in 
Siltkim (XV-S.4.86). 139-40. 

Recommendations of Symposium on 
Pharmaceuticala. Quality and Safety 
(XVI-17.4.86) 202-03. 

Recruitment CIInUes at Sikkim (XVI-
16.4 86).60-61. 

Reduction in LTC RateS" (XVI-
11-4.86). 1.34-35. 

Removal of Restriction imposed on 
Foreila, Tourisls In Sikkim (XlV-
14.4.86), 273. 

ReuR' period in Employment Ex-
cbanle (XV-7.4.86), 233. 

Requat for- realignment -of' certain 
portion of Natiooail' Higway No_ 
3lA In Sikkiin (XVII.-..30.4.86), 
137-38. 

Reservation of sea tl in EdUcational ' 
InstitutioOI for children of Poli~ 
pelloonel (XVIl-7.5.86), 163-64. 
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of Vndenakings} Bill. Consid. 
(XVU-6.S.86), 305-06. 

SituatioD arising out drought and 
other natural calamities in various 
parts of the country (Dis.) (XUI-
6.3.86), 397.99. 

Supplementary Demands for Grants 
(Railways), 1985-86 (XIV -13.3.86) 
393-98. 

ThIrd Report of Railway Convention 
Committee (Res.) (XIV-13.3.86). 
393-98. 

BIRBAL, SHRI : 

Demands for Excess Grants (Railways) 
1983-84 O'IV-13.3.86), 431-34. 

Demand for Streamlinina procedure for 
sranting loans to tbe educated 
unemployed Harljan youth and 
other in Sri GaD,aneaar cIiattlc:, 



or ltl.lutbae (lJ.der ltlile 3'7'7) 
(XV -8.4.86), 302-03, 

IDter State Disputes (AllltlMmcnt) 
BiU (XV -31.3.86), 443-44. 

D.G. (General). 1986-87 Miftlltr)' of 
W.~ RCiouree. (XVI- 9.4.86). 
241-44. 

Demands for Granta (Rlnways). 1986-
87 (XIV -13.3.86),431·34. 

DeIInIDCI to malte ScbedaIed Cut .. 
and Scheduled Tribel CoIDmluloa 
more effective (Uader Rille 377) 
(XVII-lO.4.86). :!SloS3. 

NMd to direct tbe Food CorporatioD 
of IDdia to purchase muaaard. aced. 
., support price (Uoder Rille 377) 
(XV-21.3.861, 339. 

Need to direct Rajastban GovernmeDt 
to Itop recovery of dIM from 
Parmers of Ihe IDCllr. C .... I Pro-
ject ara (UDder Rale 377) pClU-
6.3~86). 238. 

Need to livc clcaraac:e to tbe Sidls· 
III1lkb aod N.ullll' Caul: Pro-
ject ill Rajasthaa (Under R.1e m) 
(XUl-27.2.86),214-15. 

Need to provide compelll8tioa aDd 
rcbabt!i&aaioD pull to tbe- perlOaa 
wb~ bouIN aad croPi bave beco 
daaIaatMI dqc to water louilll ill 
various parll 01 Rajutbaa (Under 
Rule 377) (XVII-1.S.S6), 325-26. 

St.tiulOI')' B.caolutioo re: Disapproval 
of tbe bvl aad Beas Waten 
TribUDllI Ordinlal:e, 1986 OCV-
31.3.86), 44)..44. 

Supplcmaalar), Dealaad, for Grant. 
(Rlllway.), 1935·86 (XIV-U.3.86), 
431-34. 

nird ... port of Itailwa, C)nYealioa 
Committee (RCI.) (XIV-13.3.86), 
4:>1-34. 

BULBNDIlA SINGH, RAO : 

IDter-stltc Wlter dllputell{Amendmcol) 
BIII·Conlkl. (XV-2s.3.86). 301.27, 
336-37. 

IIUUtCJIJ R...,lotion reo disapproval 
f1I Cite ... ,1 aDd Beal Wa.II" 

Tribullit chdinace (X'V-tt·U6>. 
3CJI;.27. 

BIRINDER SINGH, SHRI : 

lsatutory a.olwioa fa. 4illPl'rovai 
0' tbe RlYi .ad lieu waten tribu-
811 ordinance (XV-2S.3.86),336-37. 

IUSWAS, SHRI AJOY: 

Accumulation at Arrear. of work in 
BaDka Due to Shonate 01 scali' 
(XVIJI-2.S.86), 157. 

AtlocatioDI for Special Nutritioa 
PIroctHame in Nortb Eaacern 
aCilion (XIU-27.2.86). 21.s.1~. 

Allocatioa of c:cmeDt to Tripara 
(XW-lS.2.86). 12.1·124. 

AllocatloD or Cerneat to West Beapt 
(Xln-lS.286),249-250. 

Anocaticm of Steel a.4 [roo' .... to 
Tripara (XIH-4.3.I6), U,. 

AtrC)c:iliel oa Scbcdale4 Yribea (XUI-
26.2.86). 206-208. 

Sa .. robberie., daCOltla etc:. '0 Deihl 
(XIV-12.U6), 145-146. 

Bad populadoa ratio Ja hospjgll or 
Metropolitan CitiCl(XlIl-27.2.16), 
216-17. 

C._I Ulitlaac:e. to Y.-pura for 
Wellarc of Handicapped (XIII-
5.3.86.). IU. 

Clo.ted [ndustries (XUI-4.3.f6), 479-
480. 

CIoare 01 Tribal MUional V ....... 
Yralolaa Camp (Xllli-U.N), 136-
37 •. 

Con.,ruocloa 01 BrtdtH 011 ItiaIIWl1 
No. 44 peV-:z.4.86), 211·2U. 

DI.trict. UDder Tribal Sub-Plan (XIII 
-26.2.86,. 111·112. 

EPP amoonl outSlaadiq aplDIt T. 
Oarelco owu,* (XV-31.3.H), 8-12. 

BlIport anaiop (XIU-21.Z.86). 1S7. 
HilLe io Air Pares (XV-3.4.86), 17. 
[aco....... doe rr.. T_ 0.4111 

ow..n ID Tripara (X \I ......... 86). 
43 .... S! 



ilqtlicl.doa of CompaDiea (XV-
J ... -, 207-68~ 

Loan Sallctioned to States by NFDC 
(XV-31.3.86), 300-304. 

MOlestation and eve-teaaing in Delhi 
(XTV- 12.3.86), 93.94. 

Murdcra, Dacoites, Rapes and fbefts 
in the Country (XIV-J9.3.86). 154-
151. 

National Hi,bway 44 (XV-2.4.86), 
130. 

Nationallaation of Benlal Potteries 
(XlV-IS.3.N), 89-91). 

New projects under Intearated Cbild 
Developmrnt Scbeme (XHf-6.3.86). 
137-38. 

Oil exploration in Saurasbtra by fore-
iaD'compuin (XV - 8.4.86), 44-45. 
OpenlllB of New Stoc;kyard al 
Durmanapr for Pli Iron (XV-
31.3.86), 305. 

Ptopoul from Trlpura Govanment 
to let up Gas Based Fertilizer 
Factory (XIV-17.3.86), 85-86. 

Ptopou1 to rai .... limit for' Central 
Government Service (XUI-5.3.116), 
36. 

Proposal to acl lip a watch factory in 
Trlpura (XIII-4.3.86), 79. 

Propolll. from West Benlal for new 
Power Pro~cts (XV- 1.4.86), 208-
10. 

__ .. I, Weiloal RtRttlOh Centre, 
Dfbruprit' and Healtb 8urYey of 
people of Trip",. (XV -3.4.86), 
197-98. 

Spi_. MiD ill TriPII,., (XVI-
11.4.86), 94·95. 

Siopa to cbeck drop.out rates at 
elementary .. qe (XIV-13.3.86), 
73-75. 

SUr9ef of 011 depoak.. In W .. t BttIJ8l 
(XV-:-I.4.86), 9-14. 

Tatta. OMr of GMMtbianm Inltilute 
of'Rura' Healtb .aacJ"FamllyWeJrare 
Ambatburai (XItt-27.2.86), 90. 

'FbeI't. of SCOotel'r/cara in Delbi (XIV-
12.3.86), 147-148. 

TickellelS travel on ladiaD Raihr., 
(XIII-6.3 86). 91. 

DEBATES 
Administrative Tribunals (A-..dmeat) 

Bill. Conlid. (XlV-173.86),255_59. 
354-57. 

Disapproval of AdmiBiatratiYe Trib-
unals (Amendment) Ordinance. 1986 
(SI. Res.) (XIV-17.3.86). 255-59, 
354-57. 

Nefd to amend article 310 and 311 of 
the Constitution (Under Rule 377) 
(X1II-26.2.86), 293-94. 

Reported Crisis in lute Industry (C.A.) 
{XV-4.4 86), 3S4-5S; 

Tea (Amendment) Bill Consid.(XVII-
29.4.86). 345.;.47. 

BMHMA DUTT, SHRI : 

Proposal to set up a Supr Mill in 
Mainpuri (U.P.) (XVI-1l.4.86), 21. 

DEB,fTES 
Demand for early completion of tbe 

Tehri Dam Project in U.P. (Under 
RUle 377) (XV-8 4.86), 301-302. 

Demands for Oraoll, 1986·87 Ministr1 
of EneraY (XV-3.4.86), 314-19. 

Demands for Graots (General). 1986-87 
Ministry of Home AftIIln (XVI-
10.4.86), 429-436. 

De\>elopmmt or bill,. rqions (Matter 
Under Rule 377, (XVII - 6.5.86), 
275·76. 

Electoral Reforms (Res.) (XIV-
143.86). 390-98. 

General Budget, 1986·87 General 
Discussion (XIV -10.3.86). 3S0·5S. 

Need to declare R1lvai Jaunpur areal 
of Uttar Kasbi and Tebri Districts 
of Uttar Pradesh as tribal areas 
(Under Rule 317) (XVI-16.4.86), 
236-37. 

SleCfl rise in prices of FCftiUzen and 
Petrol_Products (A.M.). (XIII-
21.2.86), 419-22. 



Wild lJr. (ProttctiOll) AmtDdmcDt 
Bill, CoQsld. (XVII-S.'.86). 172-74. 

BUDAHIA, SHRl NAaBNDllA : 
Concentration of Pat Troops alolll 

) & It: Border (XVl-9.4.86). 32. 

ladiaas K.iIIed 10 Sillp.l'ON Hotel 
Collapee (XVI-9.4.86), 160. 

lJftiDa of BaD 00 Elll)Ort of Peaticidea 
by Uoited Stales (XV-7.4.86), 121· 
22. 

Sbortqe of Vilioa Scillitilts (XVI-
17.4.86), 8f..S7. 

Stops apias, spread or R.'" amoDl 
Docton or SafdatjulII Hospital 
(XVI-IO.4.S6), 113-14. 

WorkiDa of Gifts Scbemes (XVII-
29.4.86),36. 

DEBATES 

Geoeral Budpt. 1986·87 Gacral 
Discussion (XIV -12.3.86), ~s.97. 

IDllallation or bilb power T.V. tra .... 
mitter in CbDnJ Diltrlct or Raja .. 
tban (Under Rale 377) (XIV-
24.3.86), 354. 

Need to pnnidc adequate rcliel' to tba 
deoUlbI affected people or Cbua 
diauic:t of aaUutbaD (Uader Rule 
377) (XV-21.l.8o), 336-37. 

aUTA SlHGH'S: 

Statutory Miaimum Price for aaw 
Jute for 1986-87 (St.) (XllI-
21.2.86), 300. 

SteeP rile iD prJen of Putilizcra aad 
Patrolcum Produc:u (Ad.M.) (XIIJ-
21.2.16), 489-91. 

T~bDOIOlY MitliOil for DriD" .... 
Water (HAH Oi •• ) (XVII-U.I6). 
394-400; 407.12. 

C 

CRALlHA, SHRI PARAO : 

. EltablilbmeDl of Pertllizer Pint at 
M .... tnSib ...... A ..... (XIV-
J7.3.M). 'tl. 

FiDallCial assiallnce to Collura! lastl· 
latiODs iD Honb EutenI Relion 
(XIV-ll.3.86), 166. 

FiDancfal aulttanco to eoltora' inlti· 
tullons of Nonb·Ea.lem R .. ioD 
(XVI-24.4.86), 6s-66. 

loslallatlon of TV Centre II Sibla,.r! 
Jorbal (XIV-17.3.86), 1-4. 

I"reKrvalJoa of moaumenll in A ... m 
(XIV-J3.3.86), 80. 

Promotion of Japanese Touriat Traffic 
to Jadia (XVII---2.S.86), 12. 

aailway Uaera Coasullacive Cornmiun 
for N.F. Railway (XV-3.4.86), 183. 

Recruitment of local people by 
ONOC In Eatltrn R~,ion (XIV-
11.3.86), 2011·09. 

Rtcfuilmenl or local people of Allam 
ia ONGC Project. (XV-8.4.86), 

.104-10$. 

ll.c.ulariSllion of conlinlOnt employecs 
by O.N.O.C. at Slb_.ar (XV-
1.4.'6), 56. 

Slow TedioUl and Hazardous Rail 
Jouroey ill Auam (XV-3ot 86), 
203-2:04. 

Supply of LPG in Stbta,ar and D.bru. 
,.rb, Alllm (XIV-lI.3.86),1I0. 
11. 

DEBATES 

Demandl for Oraoll (Omoral), 1916-
87 MioJacry of Petroleum ad Natu. 
ral Ou (XIV-I'.3.86). 229-34. 
(Cut MotlOllI) 236-238. 

Dra" National Policy 00 Education, 
I'" (Ilea.) (XVU-:1.'.86), 3.47.50, 

GeoeraJ Bullaet, J98~-OCAeral 
Dilc:uaalon (XlV-1I.3.86), 325.30. 

SWOrD (XIIl-20.2.86), 1. 

CHANDRA SHEKHAR SINOH SHRI ; 

Reported delay ia completion of 
Hazira·Bijapur·Ja.dJalapur J,tJpeJtoa 
Project (XIV -113.86) 1'79-10; m· as, 



sUBlllcr INDII 623 

Demand for Grants (Gllleral), 1986-
87 Mini.try of Petroleum and Natu-
ral Gu (XIV-la.3.86), 271-98. 

CHANDRAKAR,SHRICHANDULAL: 

Draft National Policy on EduCatiC'ln, 
1986 (R ••. ) (XVII-7.S.86). 340-44. 

Statement in Explanation of bis R_I&-
nalloo from tbe Office of Minister 
of Slate in tbe Departmeot of Rural 
Development (XIV -11,3.86), 257_ 
59. 

Fioance Bill. 1986 Coosid. (XVII-
28.4.86), 347 51. 

CHANDRESH KUMARI, SHRIMATI: 

DemlUlds for Grant (General), 1986-
87 Mini,try of Home Aff'airs (XVI-
15.4.86). 339-43. 

Demaod for Ini,tance of rupees tea 
crore! for relief of th. victim. of tb. 
reccol eartbquake 10 Kanlfl Valley 
of H.P. (Under Rule 377) (xvn-
8.H6), 20-21. 

CHARAN SINGH, SHRI : 

Leave of Absence frl'm the SUtiols of 
Ihe House (XV-2I.3.86), 333-34. 
(XVI-25.4.86), 333·34. 

CHARLES, SHRI A ; 

Anocialiool workiD, for welfare of 
Blind (XVI-9A.S6) 24. 

Declaration of Trivandrum-Mancbts-
war Waterway in Kerala IS National 
Waterway (XVI-I0 4.86), 38-39, 

Director DialliDB Facilily to Kanjram-
kulam Exchanp witb Trivlodrum 
(XVII-29.4,86), 

Eviction aod Rehabililatioo of Fami"" 
from Puramboke Campus fo Rail-
way Slatioo Trhaodrum (Kerala) 
(XV-3A.86). 194·195, 

FUDd, allotted for civil coostruction 
work In Trivaodrum Railway Divi· 
sloo (XV-31.3 86), 181-82,. 

Import of edible oil apia!t export of 
oon.bumatl rice (XV-21.3,86), 9. 

Laod for Soutbero Headqurtlrs or 
Air CommlUld (XVI-(i.4.86), 11-
12. 

ProPolI1 for abolition of Sub-Depots 
of Fet (XV-21.3.86),222-26. 

Propo.al for Bifurcation of Madras 
Circle of State Bank of India 
IXVII-2.S.I6). 152. 

Proposal to Develop Ayur~edic R.-
_rcb Cealre Poojapura-Trivand-
rum (XV-27.3.86), 61-2. 

Setlio, up a Bencb of Orisla Hiab 
Court at Berhampur (XVI-IS.4.86). 
6-7. 

Seltin, up of National 
AUlhority iu Trivaudrum 
10.4.86), 203. 

Airports 
(XVI-

State Capital. witbout Hlab Court or 
Bench (XVI-15,4.86), 4-S. 

Telephoae Excban,e at Kaithamuktu 
(Kerala) (XV-lS.3.86l, 28-30. 

UNDP aid for Fisberl.,. (XV-7.4.86), 
23. 

Unit of Railway Construction Orpnl-
satlon at Trlvandrum (XVI-
17.4.86), 75-76. 

Uparadiu, . of Trivaadrum Unit er 
Central Ground Water Boar. 
(XVI-24,4.86).119. 

Watch aud Ward staff' in Food Corp .. 
ratiou of lodia (XV-21.3.86), 116-
117, 

DEMATES 

Administrative TrlbunalH (Amendmeetr 
Bill Consid. (XIV-17.386), 299-
301. 

Coutract Labour (RClulatloD a.' 
Abolition). Ameudment BiII-
Coosid (XIV-18.3.86), 277-81. 

Demaods for Ex.ceas Grants (Rail-
",ay')' 1983-81 (XIV - 13.3.86), 407-
412. 

Demanda for Grants (Railways). 1986-
87 (XIV-13.386). 407-412. 



DiKMIroval of Admlnbfratlw Tribu-
nals (AIModmeGt) Ordioaoce, 1986 
(St. Rea.) (XIV-17.3.86), 199-301. 

Di .. pproval of C08traCf Labour 
(Recut_lion aDd AbolirioD) Ameod-
.ent Ofdiaaace. 1986 (St. Res.) 
(XIV-U!.3.86). 217-81. 

Need to allocate more fiJodl for settin, 
up proposed liYI fann developm.,ot 
.,.ndes aad br..;wb water farmerl 
develoPGIeat ~nciel in K.erall 
(Under Rule 371) (XV-3.4.86), 2~ 
61. 

Need 10 declare waterway from 
Trlvandrum to Cocbio a National 
Waterway (Under Rule 3'77) (XV-
1.4.86), 297'-911. 

Supplemeotary Demaods for Graots 
(Rai\W.,s). 1915-86 . (XIV-1l.3.86), 
407-412. 

Tbirdlleporf of Rail_y COllveolloo 
Committee (Ilea.) (13 3.86), 407·11. 

CHATTERJEE, SHRI SOMNATH: 

Bblgwaopur Nandi,ram Draiua,e 
SCheme (XV -1.4.86), 20-26. 

. Commissiooiu, of Automatic Tele-
pbone Excbange at Leb (XIV -
11.3.86), :U-22. 

Drul production and requiremella, of 
mediclDeII (XIV-ll.3.86). 135-36. 

ExpeD<!lture Incurred (or Improvement 
of Telephone Service in Delhi. Bom-
bay, Calcutta and Madras (XVII-
29.4.86), 134. 

Pcasibilily Stlldics on Computerisalion 
ill vuiou. Dopartmftt. (x,IV-
13.386). lz.,2S. 

Pindinp of Teem of BARC to B.E.L. 
(XV-l.4.S6)., 6).6·1. 

Porei&n Alrflnca Olin, Calcutta Airport 
(XV1-24.4.f!6). 40-41. 

Forello Pund, received by CertalD 
VoluDtary Or,.fti .. t~ 10 Aodbra 
Pradesb and West 80apl (XVl-
9.4.86). 193. 

F~""tEqualil.UDO policy for IroD 
IIV;! 5:'.:01 (XVI-21.4.86), 1410-49. 

Ouidelieea REG. DODIIticm to , .... /-
CMa, Ileltef Fad ." Matioaaliaed 
Beet. (XVn-2.H6), 1»11. 

ItJt1)femeotatiOD 01 Ponjab Accord 
CXIlI-Z6.186),1·9 • 

IacOlDC 8Jld aPClldltllNbrDoordar-
.bao from advcrtilcmeDti (XIV-
10.3.86). 2002'. 

.... 1a1atHJa '0 fl. llft)an laltd cellini 
(XIV-IO.l ,,>. 16-20. 

Measuros apiDst natural calamitift ... 
(XlII -4.3.16), 1(;9.170. 

Newsprint Allocatloa policy (XIII-
4.3.86), lfIIY9,. 

Noe-llOllWiltlOllal .... 11..... ualt. 
(XV-I. .... 86), 1. 

PlaBDiD, ,roup for formulatiq a pen-
peed.., pia for Dip.... (XIV-
lU.86).27·28. 

Price lacrr... of P .. releum and 
Petroleum ProdAactt- (Xm-lS.ll6), 
I-So 

ProductioD nf reature filma by Govern-
...t (XIV-JO.3,'b). 1.3.16 • 

Produclion of oj: from coal (XVlI-
6.S.86), lin-1m. 

Publicatloa of la.Boola ID Hadi 
(XV--1.4.86). 3'. 

Radiatiooupoaure or B •. E.L. EmpJo. 
yCeII (XV -2.4.86), 247-241. 

Rrah •• tloo of RevcDue from Smau 
Scafe tndu.trla (XVl-25.4.'6), 162. 

Rccuirtm~at or local people by ONOC a' Slbtqer (XIV-II.1of6). 93. 

RClularltatioa of ad-He employe. 
or Shippinl Corporation of Illdi. 
(XVI-J,.,.."). 840&5. 

~visloo or Rat.. or Royally on 
Miaeral. (XIV-IO,3.M), 6-10. 

Sbiftw, 4)r iodllltriee Ioc:attd iD COI-
weI.ell localities In Delhi (XIV-
11.3.116). 24. 

SUike Notice by lU c.P.W.p. Juior 
J!a8jDOlft A .. octadOD (XVn-
28.4.16). 3'. 
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TochoolGIY MitsioD for Drinkiaa 
Water (XIV -JO.3.86). 1-6. 

DEBATES 

CODstitution (AmeDdmeDt) Bill, (I Dser-
tioD of _ article 16A ftC.) (XV-
21.3.86). 4S2--56. 

CODStitUtiOD (AmeDdment) BiIl·With-
draWD (llIHrtlon of N_ uticle 
J6A etc.) (XV-4.4.86), 410-13. 

Demands for Grants (General), 1986-87 
MiDittry of Home A .. irs (XVI-
15.4.86), 351·52. 

Electoral Reform. (Res.) (XIV-
14.3.86), 399·12. 

FinaDco Bill, 1986 CODsid. (XVI-
(24.4.86), 356-65. 

MusJ11I' WomeD (Protection Of ri,hl. 
on Divorce) Bill CODlid. (XIII-
2.5.86), 341·45. 

Muslim women (Protection of rlabt. 
on divorce) Bill, CoDlrid. (XVII-
5.5.116). 599-602. 

Need for proper run un in, of Ahmed· 
pur·Kalwa aDd BardbamaD-Katwa 
railway line, convenlon there of to 
broW ,UlP and DationaliaatioD of 
A.K. (N.G.) Railway Co. Ltd. 
(Under Rule 377) (XV-8.4.86), 298-
99. 

Need to grant clearance 0" the Petro· 
Chemkal Project at Haldia In West 
Beopl (UDdor Rul. 377) (XIV-
18.3.86), 258. 

Need to supply Alcohol 
(Rectified spirit) to West Bengal 
for manufacturo of Homocopatblc 
medicines (Under Rule 377) (XVI-
23.4.86). 229-30. 

President's Ajdress-MolloD of Thanks 
(XIII-26.2.86). 322·3~. 

I.. : E",apc of Prisonors from Tibar 
Jail on 16tb March, 1986 (0 S) 
(XIV -19.3.86), 27S-281. 

R. : Motion for AdjourDlDIDt (XIII--
21.2.86), 275. 

Re : MUlIIm Women (Protection of 
Riabta· on DIvorce) Bill (XIH-
21.2.116), )OS. 

Reported delay in compietioD 01 Hazl-
la Bijaipur~J.,dishpur PlpeilBo Pro-
ject (XIV -12.3.86), 188·90. 

Steep rise in prices of Fertilizers &ad 
Petroleum Products (A.M.) (X1lI-
21.2.86), 390·399. 

Telephone systom in CalcuUa (UDder 
Rule 377) (XV-1.4.86), 310. 

CSA TUR VEDI. SHRI NARESH 
CHANDRA: 

Applicability of LiberallMd Licensing 
Policy 10 Drua Industry (XIII-
25.2.86), 55. 

CoUaberation a,reemcntl for Auto 
parts with Japan (XI I1-25. 2;86}· 

21-24. ' 

D·M.T. Plant imponed by Bombay 
Dyiq and Manufactarill8 Ltd. 
(XIV-ll.3.86).73. 

Decoverllle of Establishments undor 
EPP Schome (XV-31.3.86), 338. 

Depielion of Indian Literature tbroorb 
Visual Means (XV-31.3.86), 235-6. 

Disparity between duty on filament 
and. Fibre (XIII-21.2.86), 43. 

Discontinuation of Network 'Panor-
ama' on Doordarsban (XVI-
214.86), 

EPF Arrears oUlSlaDdior allainst 
Unex.mptcd Ealablisbments (XV-
7.4.86), 233-34 

English translation or speecbes delive_ 
red at Sabitya· Akademi function 
(XVI-24.4.86), 259. 

Examinalion for promotion. to post 
of UDCs in Office of CPP Com-
missioner (XV-7.4.86), 91. 

Expcoditure incurred on AdmlDisterlnl 
the Employeos Provident Fund 
(XVII-28.4.86), 223. 

.aSP coilla&s for Eltport of GlllDlentl 
(XIV-7.3.86},57. 

New Drua Poliey (Xlll-15.2.86), 
101·108. 

Participation of Pri"'o Sector In 



Space Programme (XlV-19.3.86). 
146. 

PrIce cootrol on medicine8 (xnl-
25.2.86), 202-203. 

Programmes Telecast from Delhi 
DoordaRban (XV-24.3.86). 18()'81. 

Prosecution of Indian Plaoe Hijackers 
10 PakiUan ~XIII-B.86). 59-60. 

Scheme to familiaris. tbe Central 
GoverDtDent Officta.ls witb Modern 
Managemen' (XlV-J9.3.86), 104-
10~. 

SeUing of Lottery rickets by SI.a'e 
Bank of Indore (XVI-Jl.4.86), 313. 

Telecal1 and Broadcawt of Urdu Pro-
grammes all T.V./A.I.R. (XIV-
17.3.86). 136- 4. 

Violation of FERA by United Brew-
eriea group of Companies (XIJI-
21.2.86). 197-98. 

Wltbbolding clearaoce of industrial 
and economic projects OIl account 
of arreara (Xm-21.2.86). 44-45. 

DEBATES 

Conatitution <Amendment) Bill (Inser-
tion of new Il"licle394A) by (XV-
21.3.86). 407. 

Demand for Orant. (General). 1986-87 
Mini.try of Pdro\eum and Natural 
Ga. (XIV-20.3.8',), 250-53. 

Genual Bud,el. 1986-87 General 
Dlscuaslon (XIV-IO.3.86). 45().54. 

Muslim women <.Protection of ticbu 
ondivotce) Bdl Consld .. (XVII-
5.5.86).455-59. 

Tardy Implementation of c01lltitutional 
provisions In reprd to GIO of HIndi 
81 official lao,uale of tbe Union 
(CA) (XVII-7.S.86), 294, 297·307. 

CHATURVE.DI, SHRIMATI VIDYA-
VA-':J: 

Allotment or lodUltrial Plots tn Narell 
by DSIDC to Freedom Plp .. n 
(XIV-IS.3.86},187. 

CODIlfuetioo of Housel by DDA in 
Motla Kban (XlV-17.3.86), 209-10. 

Construction of LaJitpur-"oda 
(Kherada) ttla Tlbmprb-lt'bajurabo 
Rlil Line (XV-17.3.86), 101-2-

CHATURVEDI. SMT. VIDYAVATI : 

CoolUltadoD with State fAec:tricity 
Boarda for increaaJoa Coal Prices 
(XVn-29.486). It,1. 

Graats to wealeer aectiOD for CODItrIJC-
tfoo of bOUle. (XV-24.3.86). 181. 
88. 

loftltratloa of fore.... ..tlonat fnto 
the A aad N 'eland. (XVI-23.4.86). 
11-15. 

Kco Multlpurp"se IrriptiOD Schema 
(XIV-I3.3.B6), 121. 

New chemicil based indutry In Tlka. 
mprh tM.P.) (XIV-JI.3.86). 146-
47. 

Pakiatani P,I,rim, for AJmer aoaual 
We. (XVI-16.4.86), 13. 

Ptnsion to Employees Wor\tln. In Com-
mercial Orpoiaatlon of Kba4i and 
VlI'lCo lndutrie. Comml .. ion 
(XIV--18.3.86), 193-194. 

Policy Dlrecllvel teprdlnl ,Develop-
ment of Ancillary JndUJtrie. (XIV--
18.3.86),66-68. 

Rall.ay Iloel in Central Railway ruDD-
io, In losses (XVI-10.4.86), 95-96. 

Reduction 10 Plan Allocalioa lor 
Indo.trlet ia Madbya Pradah (XV-
2.4.86), 164. 

Slttln, up of Academy for trainina of 
JuoicJ,,1 Officers (XIII - 2'.2.86), 
8-12. 

SeUlnl up Chemical Fertilizer Factory 
tn Guoa. Madbya Prlldcab (XIV-
17 .3.86), 132-33. 

Seetin, up orT.V. Ceurrn at ebbatar-
pur aod Tihmprb (XlV-17.3.86). 
200 

Stoppqew of Kutab Exproll (XV-
3.4.86), 41-42. 

DEBA7ES 
PomaDd for .. Ulna up. ~ical

bued fertiliser f~Of)' ill TIkamprb 



district of Madhya Pradeab (UDder 
Rule 377) (XIll-5.3 86). 211-12. 

Muslim Women (Protection of ri.hu 
on divorc:e) Bill: Conlid. (XVII-
5.5.8Ci),469-i2. 

Railway Budaet. 1986-87-General 
Dllc:uaaion (XIII-Ci.3.8Ci), 259-63. 

CHAUDHARY, SHRI MANPHOOL 
SINGH: 

ClosiDa of railwlY ctossinp It Blkaner 
(XIV-U.3.8). 147-48. 

Headworks for dIversion of water of 
Sutlej, Bhabl. Ravi Ind BoiS wlter 
into GaDgI, Bbakra Ind Indira 
Gandhi Canal. (XIV-18.3.86). 29-
30. 

lTDC HOlel, in Oriesa in Seventb 
Plan (XIV-7.3.86), 28-30. 

Import of SMP and Wbite Butter 
(XIV-10.l.86), 148·149. 

Introduction o( link train between 
Delbi·Bikancc (XIV -·20 3.86). 83. 

Nel gaina from Income Tax Raid, 
(XIV -14.3.86). 26-28. 

Telepbone connection 00 MP's recom-
meodatioo (XIV-l1.3.86), 12-15. 

Ute of (oreigo names by Food Spec:ia. 
lity Limited for their produclS 
(XVU -29.4.86),271. 

oEBATES 

Need 10 coosider Ibe policy of levyina 
excise dulY 00 Irlicles of mass c:oo-
.umplloo like 'paao' and c:igarettll 
and to streamline tbe procedure 
realrdina graot of "'earanee 10 new 
brands of claarelles (Under Rule 
371), (XV-25.3.86), 29~-99. 

CHAVA:-.I, SHRIMATI PRBMLABAI : 

Anaual Admlulons In Alilarb Medical 
Colle ... (XVI-IO.4.86), 131-32. 

CHAVAN. SHRI S.B. : 

Constitution (Am<!adment) Bill (In-
sertion 4>f New Part tXA) By Sbri 
Anand Palbak (Neplived) Coosld. 
(XIV-7.3.16); 3.55-3cl, 

627 

DEBATES 

AgaiDS! Sbri S.B. Chavan, Former 
Minister of Home Affairs and Shri 
Arun Nebru, MlOisler of Stale In 
tbe DlparlmetU of loteraal Security 
(Q.O.I'.) (XIV-19.3.8Ci), 169·172-

Code of Criminal Procedure {Amend-
meol Bill (Amendment of Sections 
125 aDd 127) CODSid. (XIIl-21.2 86). 
353-54. 

Conslitution (Ameodmeot) Bill (loser-
lioo of New ParI XA) Comid. (XIII 
-21.2.86), 357-58. 

Leave of Absenco from Ihe liltings of 
tbe Hous. (XVI-25.4.86), 333-34. 

CHIDAMBARAM, SHRI P : 
Admloislrative Tribunals (Ameodmcot) 

Bill Coosid. (XIV-17.3.86). 259-62. 
305. 

Disaprroval of Admioistrative Tribu. 
Dais (Ameodmeol) OrdiOIDce, 1986 
(St. Rca.) (XIV-17.3.86), 259.62. 
346-54. 

Iotrodoction of Ministers (XIII-
21 2.86). 

CHINTA MOHAN, DR. : 
Advertiscmcot of Coffee 00 TV/AIR 

(XVI-21.4.87), 107. 
All India Avcraae Coosumer Price 

Index for 10dusITlai and Urban 
Workers (XUI-28.2.86), 56. 

Alumioium as a replacement of wood 
for furnitucc etc. (XIV-17.3.86), 
1.52-'3. 

Amendm{~ol to PF A Act for laying 
down tolerance limit of pesticides I 
insecticides io food (XIII-27.2.86/. 
253-54. 

Aoti-Iepros)' Week in Capital (XIV-
13.3.86), 164-65. 

Blind Populalioo by 2000 AD (XIII-
27.2.86), 237. 

Cilroeo car versus Maruti (XIll-
25.2.86), 107. 

Code for Advenisina Coosumer groups 
(XIV-7.3.86), 232. 

Criteria for award of Padma Shre; 
etc:. awards ~Xl V -12.3.86), 7,-13. 



Damaae to aaderaround t.lepbODe I 
~b" (XIV -11.3.86), 200. 

Demaad and Supply of Cement (XIV 
IS.3.86), 6S. 

Demand of Ploneerilll Btops Tecbno-
qy 'rom other eouaLri" (XV-
2~ .3.S6), 175. 

Development of Meftoquille (XIII-
6.3.S6). 171. 

Development of oew units under 
VS.S.C. (XIn-S.3.86). 4. 

Effect of foreian loans on economy 
(XIV-14.3.86). 107. 

EnefIY from Renewable and Non· 
Renewable Sources \XVI-15.4.86). 
41-43. 

EneraJ I.Villl measures (XV-I.4.86), 
90-91. 

Excesa of Aurlde in Drilltllll Water 
caUlini Flourolis (X111-17.2.S6). 
53-st. 

Ezpendiiure on elementary education 
{XIV-13.3.86), 26S. 

Freedom of Inf()flllalion LeaillatioD 
(XV-2.4.86).2.49.SO. 

I 
! 

I 

I 
I 

I 
! 

Generation of UAIIC(:ounllHi Money 
from Disposal of Mol.,eI in 
M.bara~n (XTIl-18.2.t6), 183-S4. I 

Goods contlealed by CllUcms AUlho. I 
rltiot (XIIl-21.2 86), 268-69. 

HiP prIces of boob (XV-31.3.86). 
195·97. 

Import and Export or Crude oil 
(XlV-IU 86). 19. 

Incidence of Filaria (XUI-6.3.S6), 
172.74. 

Increase in Prauda i. Baok. (XIV-
7.3.86),231.32. 

Laud dearadatiOD (XIV-UU.86), 
328-330. 

LiberalilatioD of fuadlq prococlore by 
L.D.B.I. (XV -3.4.86). 80. 

}.iYC telecalt of X-MIS Ptop'alDlllel 
froID Vatl!:1lD Rome (XIV -10.3;86). mo9%. 

ModI~l ExamluUon tor t .B. inf'ec:ted 
Laboaren (XV-3.4.86), 204-06. 

More Benches of AdmlDltlralive 
Tribunal. (XV-2.4.86). lOB. 

MultWibte Aareement (XV-4.4.86), 
Sl-53. 

Nlllleet of Farmers (XlV-17.3.86), 
6-12. 

New plan 10 attract IndJaD talents 
from abtOlid (XV-2.4.86), 1-6. 

New policy on SIIi~ (XlII-
27.2.86), 211. 

N_ P1oaramme. 10 Doordarahan 
(XIV -10.3.86). 290-91. 

New lICbeme for for.." touriata by 
Iudiao Alrlines (XlV-13.3.86), 
68·69. 

No .... Collvcntlooal Water Ilnource. 
(Xl 11--6. 3.86). m:n. 

PtMloo to infirm aad old petlOOS 
(XV-2.4.16). m. 

PerfotmllGCC of public leCtor uilits 
{XIV -11.3 86t. 199. 

"'.001 anested aDd prOlClCuced for 
ClIItoIlll offences (XlII-2t.2.16I. 
66. 

Price Hit" to Prtroleum Producll 
(XIV-II.3.86), 147. 

Priority (or ordloary telephone COllnec-
tiODS (XlII·-4.3.86). 569. 

PtOltaction of Quellty CcrtUied Seed. 
(XV-31.3.86). 261. 

Profits from inveltmeDts in Public 
Sector (XIV-·1I.3.S6). 48-49. 

Propoeal toa .. te 811h St~t of 
Cotton (XIV--14.3.86>, 70. 

Pro,OI8l to raise Ezelle DUly on 
BI~cIe (XlV -7.3.16).55-56. 

Protection of .peei .. and eco-.y .. .., 
(XIII-.D.86). 87,.84. 

Recommendations of Second World 
Con,r ... on l!naJneerlDa aedEtarir. 
ODIMDt (XIV-I'.3.86), 85. 

R .. ittratieo of. all GJW.Dllfaetlftn 01 



housellold Electrical Appliaoces for 
compultory Manufacture of Goods 
of lSI mark (XlII-28.1.86), 
119-32. 

Report on Juveniles in Slums (XIlI-
26.2.86) 88. 

Rise in price ofL.P.O. (XIV-18.3.86), 
199-200. 

It.ulea and orders for refund for over-
I"Ui&l1 aad dead pbones (XIlI-
4.3.86), 309-10. 

SaliBity in Saurashtra region of Oujarat 
(XIV-IO.1.86). ~-67. 

Selj·sufBciency in manufaclore of .... _Is aDd axle; (XIV-13.3.86), 
77. 

Uunl up of a CODlIumer's Commission 
to band Ie CooslAller AIr.in (XlII-
21.2.86), 270. 

Settinl up or separate Department of 
Pettlcldes (XV-27.3.86J, 93. 

SettiJl& up of separate department of 
Puticides (XV -24.3.86), 3\1J-20. 

Senilll up of TribuDals for LlC ClaiJ1lll 
(XV-21.3.86),205.06. 

Sbare of Informers in Customs Haul 
(XIll-21.2.86),268. 

Shon.qe of pilo's in Indian Airlines 
(XUI-6.3.86). 21. 

Step. to educa1e public in prtYenlion 
of Iuloe.-.... orm. througb TV/AIR 
(XIlI-6.3.86), 98-99. 

StratII)' to .... dicate T·B. (XIV-
13.3.86). I~. 

Sludy in Dairy DevolopmeDl in non-
Operation Flood dlstrltts of 
Mabarasbtra (XV-7.4.86), 34.35. 

Tran.ladon of Bbaawadaila (XIV-
13.3.86), 254. 

VNtCBP'S call for Elimination of 
Prejudi<:41 apinst Leprosy (xrn-
6.3.86) 175·76. 

Vnited Nations Internationat Children', 
Bmerlf'ncy Fund Report on Slatus 

, of Children (XlfI-27.2.86), 61-62. 
Vlm.tion of ilJlPorted milt 'produclI 

(XVIJ-$.5.86), 150-51. 

Ve.etll'ble and Prult Oewfot,IiIODt 
Scbeme(XVII-5.S.86), 54-55. 

Voluntary Exci., Dirt, Diseld5ure 
Scbeme (XV-21.3.t16). 95-96. 

World Bank/IDA loan for Drinkiol 
Water lind Sanitation (XIV-
10.3.86), 318-20. 

Zone-wise consultative committees in 
Bombay (XIV-l1.3.86). 199·200. 

DEBATES 

Demands for Graots (General). 1986-87 
Department of Atomic Energy 
(XVI-J 0.4.86), 365-68. 

Demand. for Grants (General), 
1986-87 Departme nt of Electronics 
(XVI-IOA.86), 365-68. 

Demands for Grants (General), 
1986-87 Department of Oceaa Deve-
lopment (XVI-IO.4.86), 365-68. 

Demands for Grants (General), 
1986-87 Ministry of ScIOlWlC and 
TechnolOgy XVI-l() 4.86),.365.68. 

Demands for Graots (OeD.raJ), 
19s6~81, Ministry of Commerce 
tXV-31.3.86). 469·75. 

lllCome Tax (Amendment) 8m Consid. 
(XVII-B.S.86), 189-90. 

CHOU BEY , SHRI NARAYAN: 

Additional fund. for Education 
(XVl-17.4.86). 200-01. 

Adult Edll(;&tion CeDucs f~tioniDl 
undrr R.F,L.P. (XVI-17.4.86), 
59. 

Census operelioD by AuamStndent 
Union (XIII-26 2.86), 96. 

Crisis in Heavy ElI8ineerilll Corpor-
ation Plant at Ranchi· (XJII-
25.2.86). 114-IS. 

Crisis in Titaprh Paper Mills tXVl1-
29.4.86), 73. 

Dam on Subarnarekba (XIIl-6.3.86), 
71-78. 

Decline in Carin Handling Itl Calcutta 
Port <,Cm-21.2.86).89.8O, 



Dnelopme1lt cbar... in replarteed 
coloDi .. (XIIl- 4.3.86), 93-94. 

DillocalioD of trim aervkea DO South-
Eulcnl Ral,way (X1II-21.2.86), 
213-14. 

Dispute Between Maoagemeot aod 
employea of Ccotur Hotel, New 
Delhi (XIV -203.86), 95.96. 

Doal PriciDa system for _nda. c0m-
modities (XIV-1.3.86). 728-29. 

Freiabt Eqoa 'jlalioD poUcy for raw 
mauria" (XVII-30.4.86), 172.73. 

Blab level Bridae 0\'Cr river Gaop io 
Eastern Bibar (X1II-27.2.16), 
4-,. 

Imports and exports in first six mootbl 
of 1985·86 (XIV-7.3.86), 102.()8. 

ImprOyemeDt of Calcutta· Bombay 
NatioGal Blabway (XIV - 13.3.86), 
63-64. 

Iua4equate Bank aid for MidDllpor. 
(XIV-14.3.86). J3S.36. 

1 ack of fadlitiel at Kallituoda Ilall. 
way Stalion (XVl-i7.4.I6), 
)65. 

"alpracticCli tn Eotraocc ElWDlDatiODI 
to Medical and EDam-riDI Collea-
(XIV-20.3.86),3B. 

! 'Myatorioas CII b;ut II Bbilll Sleel I 
Plant (XIII-4.3.16). 203·04. I 

Overbauli.,. of electric 
~baraapur Railwa,. 
(XIV-U.3.16). 262-63. 

locoe at 
Wortsbop 

Participatioo of public eoterpriacl io 
tbe exhibitioDl orpGise4 by lDdiao 
Natiooal Coaareu (XIlI-4.3.86), 
37S-76. 

Producers aDd Camerameo work.lol ID 
Doordarwo K.eodru (XV -7 .4.116). 
m. 

Procrsmow ror ttaillilll of lAS 0fIicere 
(XJII-'.3.16).84-9O. 

Proposal toraile Capital lbrouab 
pobllc SobteriptiOfi by Public Sector 
Uo/ll ,XII1-6.'.86), 74. 

a.port or World Baok oe IDdia', 

I 

I 

Seventh 
174. 

Plall (XVI-:HA.86l, 

lUIe 10 prices of wbeat and rice ia 
Fair Price Shopa (X1II-21.2.86), 
74-16. 

Securlly arralll~ment at 1.0 C. Termi. 
nal at Bljwatan, Delbi (XIII--
2.5.2.B6), 242-43. 

Short... oC watcr lopply at Railway 
Complell, Kbarqpur (XV-27.3.B6), 
91-92. 

Sick industrial unit. ill public aDd 
priyate lector (XV-l1.3.86), 
106-07. 

StatioD Direct on for Doordinbao 
Kendra, (XV-7.4.86), 64-6'. 

StCJII to Rehabilitate Jute Industry 
{XVn-2.5JI6).87·88. 

Strike Notice by tbe C.P.W.D. Junior 
En(lneen Asaodalion (XVll-
28.4.86) 35. 

SUipelllloo of driJIin. 10 £aslerD Zooe 
(XlV-1B.3.16), 49. 

Telecast of "News Uno" Proarammc 
(XV-24.3.86), 321·22. 

Telephooe cODoectlons durio, So ~nlb 
Plao (XV-·-B.4.16), <l. 

Vacaocies of Chief Eucoltve aDd fonc· 
tiooal directofl ID Public Enler· 
priMa (XIII-2S.2.86). J57.158. 

DEBATES 
OctnADds for Oraols (Gcaeral), J"6-

87 (Mlnbtry oC Aariculture (XVI-
23.4.86), 32So330. 

Demaodi for Granll (Geoeral), 1936-
87 (MiDi"r), of Defence (XV-
8.4.86), 345·51. 

Dilappronl of Swadesbi COli on Mill. 
Company Limiled (Acqui"tioll aad 
" .... fer 01 Uodcrlakiop) Ordioance 
(Rea.) (XVII--6.'.86). 298·99. 

Prealden", Address, Motioo of Thinks 
on (XIII-27.2.S6), 296-301. 

Ilallway Badalt. 1986-87-0e0eta1 
DiKuuioo (XIIl-S.3.86). 229; 271· 
74, 



suBJECT INbiX 631 

Swadeabi Cotton Mills Company 
Limited (Acquj'itlon and Transfer of 
Undertakings) Bill Consid. (XVU-
6.5.86), 298-299. 

CHOUDHARI SHRIMATI USHA : 

Amravati-Narkhed Railway Line 
(XlII-6.3.86). ~3. 

Arplicalions registered for LPG 
connections in Jbalawar City Rajas-
than (X1II-4.3.86). 355·356. 

Bidl Workers Welfare Fund (XIV-
1(\.3.86), 30-309' 

Causes for Delay in Decision-makio, 
(XV-2.4.86),195-196. 

Cotton Price guarantee and protection 
scheme (XJV-10.3.86), ISO-lSI. 

Cut air fares offered by foreigll airlines 
to aUracl tourists (XVI-I 0.4.86), 
268.69. 

Development of Nalil.lllal Inltitute of 
• Naturopathy at Pune as Premier 

institute of indigeno!!! system 
(XIV - 13.386), 113-14. 

Employment and otber Assistance 
Blind Women (XV-2.4.1!6), 66-70. 

Expenditure on "lanavani" Pro,. 
ramme (XV -31.3.86), 27-28. 

ExpC'H Potent:al of Agricultural Good 
(XVII-2 5.86). 265·66. 

Funds for Hydro-electric Power Deve-
lopm, nl (XIV-ll 3.86), 118. 

Government Manpower Corporation 
(XV-24.3.86), 186·87. 

Imporl of Edible Oil (XVn-2.S.86), 
10"-10. 

Indo-Polisb Coc>peration (XVIl-6.S.86), 
70-71. 

Indo-Swiss discus.ion on Hydro-
electriC rnergy (XVII-6.S.86) 204. 

Indo-US Programme on Weed Control 
(XV-7.4.86). 123-24. 

Insurance cover ror orcbards (XVII-
5.5.86). 196-97. 

Investment opportunities to Indian 

expatriatea in Saudi Arabia (XV-
21.3 86). 44. 

Item for production in Handloom 
Sector (XVI-2S.4.86), 7-12. 

M emorandulll of undentaadlllJ lip_ 
between Jndia and France (XV-
8.4.86). 25·28. 

New TKbnoloay for Cbeaper Houses 
(XVI-21.4.86), 109. 

NlOmber of Deafin tbe Country (XV-
2.4.86), 235-238. 

Person. affected by Goitre (XV-
27.3.86). 96-7. 

Production and exports of HIIDdloom 
and otber aarments (XV-%1.3.86), 
217-19. 

Protection of Forests (XVH-30.4.86), 
200.02. 

Removal of Secticn 309 from Jndiall 
Penal Code (XIV-19.3.16), 11-82. 

Reported move of South Africu 
Government to demolish tbe build. 
inl iD Pietermarilzburg whore 
Mabatma GaiJdbi lived (XVI-
9.4.86), 1-2. 

Representation of women on selectioD 
Boards (XVII-30.4.86), 169. 

CHOUDHARY,SMT. USHA: 

Restn tapping methods (XVII-
30.4.86).90-91. 

Seminar on United Nations Educe-
l,oDal. Scientifu: and Cultural 
Or,anisallon (XIV-13.3.86), 132-
39. 

Semiuar on Women Worken in Un-
organised SKtor (XVII-5.~.86), 
87-93. 

Steps for balanced rellonal develop.. 
ment and industrialisation (XVII-
6.~.86), 204-205. 

Study regarding input requirements or 
Paper Industry (XV-1.4.86). 108. 

Suuestion to set up AUlonomoul 
Orllnilation for Children's Litera-
ture (XV-3.4.86). 193. 



Sarvey to how the Phplcally Handl. 
capped (XV-24.86}, 141-241. 

Trade Talk. wUb Soutb Korea (XVl-
11 ,-4,86). 4S. 

Uti\U.atton of satelUle dllt' for deve, 
loplQUt of fOfelts (XVI-}6.4 86). 
172. 

Volu •• ar, Or ... ~ioaIfor Welfare of 
HaodicaPl'Od (XVII-3O;4.86), J68-
69. 

World Body Buildill8 CIIImqJioo.hips 
J986 (XIII-6.3.86). J21.22-

DEBATES 
Bteell and Ciaar Workers (Condition 

of emplOyOlCDt) A.mcadmeDt Bill, 
J985 Consid. (XVII--2.S,86). 3S3-
56. 

Crop IDsurance Scheme Bill lotd. 
(XVII-2.S.86) !42-43. 

PI,ancc Bill. 1986. Consid. (XVJ-
2H.86). 411-1l. 

Need to dirrct Stale GoverumeoU to 
adopt mu"ures for welfare of 
lannen. (UDder Rule 377) (XV-
1.4.86), 311·12. 

Need to aivo financial apitt.ncc to tbe 
MahlU'uhlr.a CoalOD Fed.rraalon for 
pun:basiol cotton from tbe farmen 
(Under RP.le377) (XVI-J6.4.86). 
234-35. 

Need to provide more fiDUcial a .. ls-
tance 10 tbe State Government of 
Mah.fuhrra (or wlv;.. ctriDkina 
water problem iD. tbe State (Under 
Rule 377)oc:m -,S.3.86). 213·14. 

SitUiltion arisins out of drouabt .nd 
o'ber naum" calanliaiel .. various 
parI" oflbeoouatry (Dit.) (XIII-
6.3.86), 392·94. 

CSOUDUAllY. SHRI JAGANNATH : 

Compl.ints Tes.rd!DJ Telephone 
Service betweeD Delhi ud Ballla 
(XIfi-2.5.2,86l, 248. 

S.T;D. tet~ betMoD Delhi and 
BaUia and between DeIhl. Azam.arh 
aad Guipur (XHJ-U.1.86), 122. 
t23. 

Sett.lI& up of tpiODiD& mill in Balli. 

Dtstrlcr of U ,P. 
1~. 

(X11l-21.l.86), 

DEBATES 

Railqy Btadtet. h86-87.....o.aeraJ 
DIICUIUOD (XIII-6.3.86). 311-13. 

CHOUDHARY,SHRINANDLAL: 

• . De:., iD CoQItitutioa 01 cutaiD AU 
lDdia SomceI (XV-2.4.861. J39. 

IrreauJaritiea In free sale of wheat by 
tho DtstrIct 0Iic:e of P,C.I. 10 • 
S.pr (M.P.) (XV-4.4.86). 88· 
89. 

IniptiOD Projects for &apr District 
• (XJV-20.3.86), 128. 

J.iccDces for Floar MillI ia Sapr. 
Madhy. Pradesb (XIV-7.3.86). 64. 

LiakiqS.pr by Va)'Udeot(XIV-
20 3.86). 62. 

Lou,advanced by NatiOllaJiMd. Banks 
in Sapr District (NacIb.Ja ptadIah) 
(XV-11.3.86). 112--113. 

Seulq np of Eqioe Factor}' or Bbacat 
Eartb MCIveR iD sapr, Madhya 
P""*e.b (Xlll-·B.86). S4-1S. 

SetilDa up of a Faetory Bued aD ltaclt 
PboIphlce Mmerall iD Madll,. 
Pradesb (XV -31.3.86), 374-5. 

DEJIATES 
Oem.Ddt for Exccae GraDtI (General). 

1983·8-4 (XIV-U;3 •• ), 363·". 
DeDWIDd. (or ExceH Gruts (Ran· 
way.). 1983-84 (XIV-J3.3.86). 4l6-
29. 

SupplemeDtary Demand. for Gran .. 
(Railway.). 1986-87 (XIV-13.3.86). 
4»-29. 

Supplement.ry Demand. fot Granla 
(Gcoeral). '91..1-86 (XlV -f.U.86), 
36)'6S. 

SIqJ .... .,y DemaDdt for Gr .... 
(Rall .. a,.). J985·86 (XIV-13.3.86). 
426-29. 

Third 1,"'011 of .Rallw.)' Coa\'ODtloa 
Committee (Rea.) (XIV - 13.3,86). 
426-29. 
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CIlOlJDHURY. SHRI SAMAR 
DAHMA; 
Sworn (XIII-20.2.86). 1. 

CHAUDHAIW, SHRI SAlFUDDlN: 

Allocatioo of Fundi for Developmeot 
of. Bomba, (XlII-4.3."). 135. 

Appo;otmeots in Central Mechaoical 
&,1 ___ 101 R_reh JDStitut~ (XV 
-2.4.86). 48·49. 

A._ance to Sick Uoits (XV-04.4;86). 
4U6. 

Bba,waopur Nandiaram Draina .. 
ScII_ (XV-2.4.86), 2()'26. 

Computerisatioo! programme for In. 
c.- Tax DepartmeDt (XIV-
19.3.86). 124. 

Contract labour .ystem In BEL (XVI-
23.4.86). 1 1.102. 

Eaport eamiDIS (XIII-11.2.861. 157. 

Grlevenc:e of Membo:ra of Indlao 
Ecooomic Service (XV-4.4.~). SO-
51. 

Import or L.P.G. Cylinders from 
Brazil(XIV-ll.3.86),214-,15. 

IDdileoisation pl~t for enhaoced 
tarlet by Maruli Udyo, Ltd. (XIV 
-11.3.116), 113-14. 

10do·Cbina Relalions (XIII-5.3.86), 
1:32.33. 

Irriratlon projects awaltinl clearance 
(XV-3.4.36},34. 

Licences ror Postal Asenciel lXVII-
29.4.86). 20. 

Media Coveraae on African, Asia and 
Latin America. Countries (XIV-

. IO.U6). 211-12. 

. Memorandum by I.A.S. officers (XV·-
2.4.86). 213·14. 

New~ item captioned 'Allcaed Pxport 
of Kids as Slaves (XIII-5.3.86). 

·168. 
Production Installed capacity aod 

tlaaaDd of aDli.rablc udpolio 
. yacoi,," (Xlr-20.3.86), 5: 

Production of feature films by GOvern· 
taODt (XIV-I0.3'.~ 1".16. 

Proposal to set up oil RdilMlry ·n 
Assam (XIV-1l.3.86), 2lJ.·14. 

Publication of Yqjallll (XIV-IO.3.86). 
317. 

Qllota Fixed for Export of Enlinc .. 
rinl Goods (XIH-21.2.86). 36-37. 

R .. uiremel1t to Thermal Geacntion 
Equipment (XV -25.3.1(6), lOll, 

Reaort·cum·free porI in Aodaman 
(XIV-7.3.86).241.43. 

Riband Super Thermal Power project 
<XV-1.o4.S6),283. 

Sdpce .nd TechnoJoay Parka (XIV-
19.3.86), 41-42. 

Statebood for AIldaman and Nic:obar 
Island, (XIIl-21>.2 86), ] 12. 

Upgradation of Aircraft Maintenance 
e"nceriD8 coorse to Oear.u level 
ID Jamia Millla Ialamia (XV-
3.4.86), 84-85. 

Code of Crimi_l Procedure (Amcnd-
ment) Bill (AmeodmCII! of Sections 
125 and 127) (wilbdrawn) Consid. 
(XIII -21.2.86), 350_53. 

Demands for Granta (Genera!). 1986. 
87 Miaistry of Extcrnal Alfair. (XV 
-21.3.i6), 365·371. 

Demands for Graots (Railways). 1986-
87 C.,t mo!.ionI{XIV-13.3.86).381.89. 

Inter-state water disputes (Amendment) 
BIII-Consid (XV-25.3.86), 337. 
41. 

Muslim Womeo (Protection 01 Right. 
on Divorce) Bill ltd. (XlII-25.2.8(j) 
322-25. 

Ml,Islim Women (Protection 0(' Riabts 
on Divorce) Bill : Consid, (XVII-
5.5.86), 337·67 • 

Neod to cJt!el!d rehef to pepple alfec • 
ted by hailstorm in MODleawar. 
Purbastbai and Nandqbat bloch 
of fo!.alQa sub-division in Weat 
Bengal (Under Rule 317) (XVI-
24.4.86), 297. 

Rec:eor Barnblll, 01 Tripoli and Benl' 
ban by US Aircraft (Dis) (XVI-
16.4.86). 350·57 

Reported Cr·isi. in Jute Industry 
(C.A.) (XV-4.4.8i). 349052. 
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SIt .. lion .risiDI oUI or reported 
.nc:bo .... e of some wanm,. belon· 
,illl to tbe United States .Seveatll 
Fleat olf Karacbi Harbour (C.A ) 
(XIV-20.3.i>6), 199-206. 

Situalloa ari5illl out of the reported 
dechloQ by lbe Union Carbidl 
Corporation to sill its hlcrative 
eousumer product. dmsiOll (CA) 
(XVI-:!8.4.86), 287·90. 

Situation in Nin:arapa (Dil) (XIV-
7.3.86), 310-11. 

Statutory Reaolulion ro. disapproval 
of tbe Ravl and Be .. Watlrs Tri. 
·bunal Ordinance (XV -15.3.86), 
337-41. 

D 

DAGA, SHIU MOOL CHAND; 

Actioll taken on Law ColDllliuioa 
R~ts (XIII-25.2.86), 271-76. 

Action oader Water (Prevention aJld 
Control of PolluliOD) Act (XlV-
12 l.!!6I. 63-64. 

Activitie9 of Pakistani Spiel iD India 
(XV-2.4.86), 181·~. 

Additional Inemtive. to De/encc 
PenonDel Posted at Border (XVI-
23.4.86). 36-31. 

Atlocation of goods IGpplied etMl'ltialJy 
by F.P.S. ao4 directly by Uolon 
Govt. to State Govl. (XIII-21.2.116). 
240...44. 

Allotment of spa::.e of Praptl M.idlD 
(XV -21. 3.86), 258.60. 

Aillti taken over by MotropoUtan 
~Iepbone Corporation fcmn Tele-
commun/catiolll Depanment (XVll-
29.4.86), 76. 

AgistaDec to voluntary OrplllulioDi 
(or ProOJOlinl Prohibition (XVII-
30.4.86), 226·34. 

Availabilily of CllC'ntlal commodltiet 
al fair price ahop. (XVI-Il.4.86), 
149·.54, 

:BacklOil in COOltructlon andAllorlneot 
of fI.t. by DDA lXV-7.".8!t), 
93-94. 

Bal Bbawan Soclety (XV-1U.S6), 
28029. 

JllIurc:a.tiOll or POltl a.d T~plat 
DepartmeDt (XVII-294.16), 
253. 

Bulk Handlio. F.cllltia at Port. 
(XVU-2.5.86), In.78. 

CapitatioD 'eel char.ed by EDliDeenna 
Co/lOles (XVI-t7.".86). 129·130.' 

Car. of Orphan CbildreD (XVlI-
7.5.116}, 202-06. 

c.... of prepaacy alter family plaD-
llina opentlOll .nd compeD.aUon 
paid (XV-34.86). 1216. 

Ceaual Adviaory COmaHUee ill labour 
Minietry (XIII-4 3.86). lOt. 

Cturaaee of delayed Project. (XVIJ-
7.5.86>, 175. 

CommODity oborua IOtII teheme 
(XVI-IO 4.16), 26t.6l. 

Compea.atloD to worken burried 
.li~c (XV-3I.3.16), 3()$..(l6. 

Coasumptfoll of imported Uquor 18 
ITDC botela iD Delbl/Ne" Delhi 
(XIV -14.3.86), 67-'8. 

ConeampliOll or Petroleum Produeta tty 
Sfa'es aDd UllioD Territories (XV-
1.4.16). )~. 

CODtrKtl iD M.E.5. (XVI-16.4.86), 
131. 

CorporatioDI to run Delhi ud BomNY 
lelepbOJMlI (XIII - 4.3.86). 69.70. 

Coat ElCa'atioa lrrip,tiOD Projectl 
(XJII-6.3.86), 31·33. 

Criterll for AdmiasiOD in CCDtral 
Sc:bOQls (XIV - 1J 3 86), 150-S1. 

DYC WKI ","ortio, lor IChooIa •• d 
UniYerWty (XVI-17.4.86), 128-19. 

Delay in .ppoillhlle1lt of La" Coat-
miaalon (XVI-lS,4.86). 201-02. 

DeDUcta,ion of forllll (XV·-l.4.16). 
239-41. 

Detection of SPUrious Ga. Cy linden 
(XVII-29 .... 86), 25', 

Dillcultiea ill .. ulna Me4... from 
COHS DiIpeoMrtet (XVI-lOA 86), 
126-27. 

Dil'Cl;tionl toOovelllllMDt Departm.,"t 



to purcbase cloth from NTC (xrv-
7.3.86), 183.84. 

DAGA: 

Disapproval of Contract Labour 
(Relulalion and Abolition) Amend-
ment Ordinanco, 1986 (St. Ro •• ) 
(XlV-la.3.86), 273-77, 

DiKoDtinuadon of Compulsory 
Vac:c:iDation of Cholera (XIV-

. 13.3.86). IS2-S 3. 

Down_rd c1Ikiency aad curtailmeat 
of public aervien in PAT Depart-
ment. (XVII-6.5.86). 154-58. 

Out, free sbops in ITDC Hotals 
(XV-21.3.86). 13~·33. 

Earn1nat Irom tbe 81m "Gandhi" 
(XUI-3.3.86). S5. 

Economic Irowlh in Jndia (XIV-
12.3.86), 167. 

Eft'cctive Sealin, of LPG CylindeR to 
prevent Milu.. (XVI-)$.4,86), 
201. 

EnbanCCIDent in price of MIG flat. 
(XVII-5.S.S6), 196. 

Expenditure on "JanaVlni" Prolramme 
lXV -31.3.86). 24-28. 

!xpcnd'ture on Koel Kare scheme 
(XIV-II.J.H6). 202·03. 

Bxploratioll of New Coal Pie Ids 
(XV-1.4.86), 143. 

BltPOrt of Low Quality Tobacco 
tXIV-7.3.86}, 30-31. 

Pire in Multi-story Buildiol. in Delhi 
(XV -2.4.86), 228.30. 

Poemalion of RebabUllation Council 
(XlIl-S 3.86). 140-41. 

Pormatlon of scheme to IIIlInufacture 
steel (X1II-4.3.86). 201.03. 

Punctionioa or Lok Adelat. (XIV-
18.3.86). 51·52. 

FunctiOiliDI of Rqional Publicity 
Dlrectoratea (XV-31.l.86), 298-99. 

Gift. received by Corei,n .. eDcla ill 
Iadia (XVIl-7.S.861. 137-38. 

Oroll Irrlptod Area (XIV-.13.3.86). 
1 ..... 9. 

li3S 

Healtb bazards to workers of Electro-
nic Iodustry (XVI-23.4.86), 
152-53. 

Hllb coat of loadiog and contaioer 
bandlinl cbu8es affectins trade 
(XIV-lJ 3.86); 30·33. 

Hippy Tourists (XVII -2.5.86), 
61-62. 

ForeitJa citiztnsbip acquired by 
Indian 1 (XVI -23.4.86), 151·52. 

Import and Export of Bolk Drop 
by STC (XVI-2S.4,86), 42-43. 

Import of Afms by STC (XVII-
2.5.86), 173·76. 

Imported Hospital EquipmeDtl(XtV-
20.3 86), 77·n. 

Import of Macbinery for Telecommun. 
icatioD Services {XV-25.3.86}, 
32·40. 

Income. and ,Expeodlture (rom ASIAD 
Flata (XVII-28.4.86), 67. 

IDcome and expenditure ID respect of 
Iponspred programmes (XVII-
5.5.16). 106-11. 

Increase in Operational Costs of 
Railways (XIV-20.3.86), 130. 

In,uunce of Crops aDd Cattle by 
Geoeral Insuraoce Corporation 
(XVII-28.4.86), 229·30. 

Introduction of V.T.T. Co·Axial Mic. 
rowave and INSAT System of Com-
munications (XV -1.4.&6), 141-43. 

Legislation of Indian Couocil of Paca 
. Medical Rebabilitation Profession 

(XIV-13.3.86), ISO. 

Lcatslation to Formulate Muter 
PI aD lor all TowDS (XIV-I0 3.86), 
233. 

Loanl advanced by tbe NFDC (XV-
7.4.86), 185. 

Loans uoder IRDP duriog 1985-86 
(XIV-7.3.86), 147. 

Loss of goods in stores depets (XVI-
l' .4.86), 61. 

LOll to Bbarat Gold Mioes Limited 
(XVI-214.86), 146-48. 



~-b)' Natiooal Sman Illd"'trie. 
C~oration Ltd. (XIY---II.3.16), 
101-03. 

LoaCI due to Boods (XVI-JO.4.86), 
251-60. 

~e5 In transit ud slonaoeof aurplus 
Whoat tXIll-28.2 86). 113-74. 

Loues/profitl ilt eractor fIlc:tOtr of 
Hiodaatan Machine Toole Ltd. 
(XV-ltI.4 86). lSS-S6. 

LOU" Iuft'eted bJO!~OC d.. to tire 
atdde8tlin oil weill (XlJl-
25.2.86), 179-80.' 

(Mtery BQtiDCSI (XVII-30 •. 86). 

IS7. 
Malpraebcea in Import of Rap 

(XlU-21.2•86) 112-14. 

Maoalemenl of Auroville {XVI-
17.4 16). 176. 

Material prlnte4 b), R-itloaaI PublicilY 
DireCtoralel (XIV -10.3.86). 
234-35. 

Maximum limit of rwtief tePtlilioner 
for rite ia eoIl of IivioJ (XVI-
16 .•. 86). 123-24. 

Nanorial for Kaalabka Victims (XVI-
24.4.86). 263-64. 

Molti-pOI'pote den\opmeD& "heme or 
Jl,aYcn (XIIl-27.2.86). 123·24. 

National waaePo1ic:y (X1H-4.3.86). 
200-01. 

National Y ootb .ward '8ctIetDe (XVI-
24.4 86). 130-31. 

Natloua1isatiuD I)f co.1 companies 
(XII1-2S 2.86). lOS·m. 

News captio'lod 'modernisatiOn fI.ps 
on Anvil' (XV-7.4 86). 186-17. 

NOflDl and Ouide11i1e1 la14cJown by 
W .H. O. for .. re delivery or CODtra-
cepthre me.bods in Pamily Planolaa 
Proaramme (XJlI~.3 . .86). 203-04. 

Oil Weill Drilled in Sixth Pin (XIV-
1S.3.86). IS6-S8. 

Oil Esploratioa 10 Ih,ja.lball (XVJl--
6.5.86). 10-11. 

Optlmam Plut Load FaC\Ot of Ther· 

mal Power Un.it. "(XVII-2:9A.M). 
246. 

Own your ",alDOl acbeme (XIlI-
6.3.86). 131. 

Pe~ Pr ....... ·.' XI -_ v....... (0-26.2.86), 
)60-62. 

Pw _pila a".iJabititf of Milt. ,Cn_1I 
Oil, Sapr, .... fn)m ... 196I'to 198' 
wilb Runl-lhban bRIll..., (XIV-
12,386). 164-66. 

Pei'cealilSlII or poIl.ion .. Defence .,.b. (XVU-30.~). 71. 

Polret aequirelMnt of R.uatban 
pcru- 4.3.86). 26-27. 

P..."..,O,. lJICIMurea. ·for DiphllMrla. 
TllaDOI. Tuberc:ulolia (XV-27.3.86) 
131. • 

PrintiDl of WBrniD, lin Liquer bottlea 
(XVI-16.4.86). 48. 

P"ld~IOD aDd diatribution oT Janata 
Clotb (XIIl-28.2.86), 88·00. 

P'~OD. availability and ptke or· 
pul .. (XVlI-'.S.86), 194-96. 

PrOlAlDDM to eDable Scbeduled 
Cutes aDd Scbeduled Tribes to 
crOll poverty Hoe (XVII-~.4.86). 
31. 

PromotloD or DomOltic Touriml 
(XVI-lI.U6),66-68. 

Proposal for abolition of Deparlmellt 
of Sappliea aad Dir ... OM.GtaetaJ 
of Supplies aad Dlt~"(XV1-
11.4.86), 255. 

ProlClt of ECIL. EGilplot_ over 
Liberal Import Policy (XVlI-
1.5.86), lM-l65. 

Publkatloo of Law Book. ID Hiodl 
(XV-I.4.86).25-36. 

P • .,tkIIItIo .... Ofbl OD'.tIroad COD· 
talDln. dillonfoDs abr"," India 
(XIIl-U.86). 69·10. 

PubHoatiollll Oft T(jf)tICt of "'adoDal 
laapertalK'lB (XV -24.3.16), .1t·131. 

a.1da by IneamtTa.. C8Ieom. aDd 
EaciM DopartmeDI (X1II-21.2.(I"') 
245. • • 

Ilaadom CeASUI of Bio.... PIaDt. "J 



!chad! and Villa .. Industrieli Com· 
mittton (XIl1-1'-%.86),186-187. 

Recovery of Foteijln Excbege on the 
Bllie of Cuh AlidtanCt (XJII-
2J .2.B6), 239·40. 

Recruiting A(:ents uader Emigralion 
Act (XV-Z4.3.86), 6-13. 

Reetoaal Centres for Desgn and 
T~ Development (XVI-
11.4.86), 255.58. 

RqiOilal ImbalallH ia Deftlopment 
(XIV -19,3.86). JO.34. 

Reaistratioo of or8anilltlon5 under 
Trade Unions Act (XVII-S.S.86), 
261. 

Replacement o( CoacMs of Metre. 
Gavae Trains bound for -Ihjasthan 
(XVI-24.4.86), 22·23. 

Ileqoest fot senilll up of .orne Mlljor 
Ootocoment Projects in U.P. (XV-
25.3.8«1}.7. 

Resarcb·cu PfCYeadoB of Leprosy 
(XVI-I7.4.86), I~J31. 

•• tuhl from Major 
Irription ProjKts 
123·24. 

aIId, Medium 
(XV - 3.4.86). 

Samptes of medicines ,iYell to doctors 
by repreaentlltives of drill manu· 
facturers (XVII-6.S.86), IS8. 

Scheme to organise Runl Labourers 
lXIV-,IO.) 86). 233·234. 

Security ,0( Ordnance Depots (XVI-
9.4.86). 62. 

Seizure of contt'4bilnd aoods and 
conectlon of revenues durtug 1984 
Ind 1985 (XIV-14.3.86); 232·33. 

Selection lor 
Research 
160. 

Subject. 
(XIlI-262.86), 

for 
159· 

Shortcomin.. In Price Stamping 
Syslem (XV - 21.3.116). 260-

Sick mllla under NTC (XJV-lI.3.86), 
233·34. 

Sick mUll under Nltional Telltiles 
Corporltfon(XVII-2,5.86), 176· 
77. 

SOlin Self·Relilnt Industries in Remote 
VIIlIJe' (XrV-IS.3.8'6), m·iS6. 

87 

SpurIous and Sub·standard Auto Spart 
Parta (XIII-4,3.86), 47.5-410. 

Slate Planning Boards (XVI-23,4.86), 
153·160. 

Steps to populari5e Hindi (XV-
31.3.86), 35·9. 

Steps to utilise full working capacily 
of Government servaots (XVI-
16.4.86), 116·17. 

Study Made in D;vorce Cases (XVII-
29.'4.86). 251. 

Subscriptions Contribution and Aid 
given in Poreign Ellchange by India 
(XIV-7.386), 147. 

Subsidy to tribal beneficiaries (Xlll-
4.3.86), 173·177. 

Supply of LPG to Domestic Conlu· 
men for LollJClr Hours (XVI-
IS 4.86). 201. 

Supply of medicInes for COHS 
dispensaries (XIV - 1).3.86). 10.11. 

Supply {)f water of villa,eI io Rajas-
than (XIV-I7.3.86), tOl-J02 . 

S~ted casel ()f AIDS (XV-3.4 86). 
1:M-25. 

Swalantrata Saini'" Samman Pension 
Sclaemc (XVI-16.4.86). 130.32. 

Tecboo\olY Mission for Drinkilll 
water (XIV-I0.3,86). 1-6. 

Test of Indians for AIDS before enter-
ing foreign countries (XV-3.4.S6), 
125-26. 

Thermal/hyde-! power "atiOllS run by 
NTPC/NHPC (XVII-6.5.86). 158-59. 

Threatenina Letters to lu. by Jo.ali 
:Soeial ElcD:lata whose cases are 
pcndillg in Couns (XVII-7.5.87), 
271·272. 

Time ~iven t<1 IImlUlle Projrrammea on 
Dootdarshan (XVI-21.4.86), 362. 

Tourism Fa.cilltics to Students Durilll 
Seventb Plan (XVlI-2:S.S6). 178, 

Trade Unions laSt_I Platsts (XlV-
10.3.86),47-48. 

Treatment of OUte.. detained Ie 



Police StatioDi (XIII-26.1.86), 5(). 
51. 

UnCCOltomical Routes of AIr India 
(X1V-20.3.86), 131-132. 

UDlftnitiel without recopitiOD from 
UGC (XV-3.4.16), 60-62. 

Utilisation of funda (or Social Welfare 
Schemes (XV-2.4 86). 74-76. 

Vacancies 10 IMA Debra DUD (XVII-
30.4.86). 155-51, 

Verdict of Supreme Court OD Admini· 
Itrative Tribunals (XVlI-7.S.I6). 
SMI. 

WlIldlaa up of Boaineerlaa Pr~ 
(Iodia) Limited (XVi-IS .... ">.,.,. 
38. 

Witbboldiq of L P.G. Sapply by 
Dillrlbatorl at tbe time of Hih in 
Price of LP.G. (XV-8.4.86). 79-
BO. 

Workers participltion in maoqemeDt 
(XVII-21.4.86). 146. 

Workiaa of Indian Law Inftilate 
(XVI-JS.4.86). 177-79. 

Workilll or nits lDIlour.etarin, TiD 
PlatH (XVII-lB.4.86), 162. 

Workiaa or Workllaops Iooled Into by 
MlacraI Exploration CorporatloD 
Ltd. (XVII-28.4 86), 161. 

World Saok .... SUnee for Water 
Supply Scheme in Bihar TOWIll 
(XV-1.4.16>, 10. 

DEBATES 
Administrative TribuDala (Amendment) 

Bill CoasId. (XIV-J7.3.86), 27MS, 
277-78. 

DiII~rovaJ of AdministratiYe Tribun. 
... (AmeDdmcat) Ordin8l1l:e, 1986 
(St. Rea.) (XIV-17.3.86). 270.75, 
277-78. 

Need to 1111.. IIrICOI ItepI for timely 
completiOD or bIa projec:ta In order 
to obvlale IICatation in COlt (UDder 
Rol, 377) (XJII-25.2.86), 362-63. 

Appropriltion (No.3) Bill Conlid. 
(XVI-23.4.16). 377·79. 

JJeecli aDd Cipr Worker. (Cond.itJOIU 
• IIIDpJO,aHnlt) ~ BW 

(Amendment 01 seetioo t ele ) 
eonllet (XVJ-17.4.86), 333-38. 

BOB (XVII-2.S.16). 304. 

Coal Mioea labour welfare fund 
(Re~al) Bill CODI.id.(XVII-
29.4.86). 418-20. 

Constitution (Amendment) Bill (Inler-
lton of Dew article I6-A etc.) by 
Shri G.M.. BaoatwaUa, CoDlld 
(XIV -7.3.86). 3n.3~. 

CODItitUlioo (AmeDdment) Bill (lDler-
tlon oloew aniCle 16 A .tc.) by Sbri 
G.M. Ban.twilla Conald (XV- _ 
21.3,86), 408-412. 

Demand. for Grants (General) 1986-87 
Miolstry of Ene...,. (XV-7 .... I6). 
292-97. 

Demaod for mCI.Ufn for aplirtment 
of tbe Adiv.... In Pall Dlatric:t of 
Rajutbao (UnDlr Rule 377) 
(XJV-JO.3.86). 339-40. 

Draft Natioul Poli~ OD Educatioa 
1986 (Rea.) (XVII-U 16), 356-'9. 

Fiaaoce BiU, 1986 CoDlid (XVI-
2U.I6).399-<W3 

Geoaral Bud,et. 1986-17 GCIIOI'&I 
Dilcauion (XIV-12.3.~), 312·31. 

Guldeliau to Statu on Family Piau-
1111 (B.A.H. Oil) (XVI-23.4.16), 
393-95. 

lacome Tn (AmcodmeDt) Bill ConallS. 
(XVIl-8.~.86). 118·89. 

lodustrial Development Bank of ladla 
(A .... dmea\) 801 Cootid. (XIV-
18.3.16),273-77. 

loduaulal DevelopmeDt Bank of Ind. 
(Amendment) Bill Conald. (XIV-
11.3.16). 33S.36. 338·39. 

IodUltrJal Fioance CorporatlOD 
(AmaKlmeDt) BIll. 1986 Conald. 
(XVIJ -2.'.86). 329-33. 

lDter Stile D!lpulCi (Amendment) BiU 
(XV-31.3.1!6). 424-30. 

1"1 .. 1100 Projee" AwaUlna Clearance 
(HAH DlI) (XVlI-28.4.86), 411-
30 • 

W ..... aac or lood.,.l.. b)' P ... • 
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CorporatioD o( IIldil (HAR DI.) 
(XVI- 17.4.86) 364-69. 

M.asures DeC'ifed to root out corrup-
tiOD from ImODsst tbe GoverDmeDt 
.mployees (Under Rul. 377) (XVII 
-30.4 86). 249-50. 

Need to CODnect RaDakpur Jain 
Temple iD tbe Aravali Hilla of 
Rajastban witb Vayudool lervice 
(Matter Under Rule 377) (XVII-
7.5.86). 326. 

Need to start I SuperFast trlio 00 
Jodhpur-Ahmedabad metre-aaule 
lioe aud provide staodared ameoiliel 
10 Railway passenlers io Rajutbln 
(Uoder Rule 377) (XV-4.4.86). 
364-65. 

N •• d to streamliDe tb. procedure 
reaardinl selectioD of member. 
of the Uoion aod State P"bUe 
Service CommiuioDI and to briD' 
about necessary chaoles io the 
melhod or ,electloo of caDdidatea 
by the Comm:lsioos (Under Rule 
377) (XVI- 10\U6). 334-35. 

Need 10 take severe measures to stop 
the publicatioo. circulatiOD and sale 
of obsceDe lilerature io the country 
(MaUer UDder Rule 377) (XlJI-
4.3.86). 601-602. 

power RequiremeDt of Rajaathan 
(H.A.H. Dis) (XIV-20.3.86).299-
304. 

President's Address, Mation o( Tbanks 
on (XlII-27.2.86), 302-07. 

Iailway Budaet, 1986-87 Geoeral 
Discus.ion (XIII-6.3.86), 278-79. 

Iesolution re Electoral Reforms 
(XIII-282.86). 2811-90. 

SpIces Cess Bill Coosid. (Xl11-
21.2.86). 326-29. 

Spices Board Bill Consid. (XIU-
21.2 86). 326-29. 

Statutory Re.olution Re. Disapprov-
al or tbe Motor Vebicle. (AmeDd 
meDt) Ordinance, 1986 (XIII-
4.3.86), 603-'. . 

Statutory ResoludoDre : Di .. ppro~el 
of the Ravi and Beas Waten Trlbu-

Dai Ordialnee, 1916 (XV-31.3.I6), 
424-30. 

TecbDOIOSY MiliioD (or Drinku., 
Water (HAH DI •. ) (XVlI-2.5.'6), 
403-06. 

Wild Life (Protection) Amudmut 
Bill CODsid. (XVII- 8 5.86), 177·.". 

DALBIR SINGH, SHRI : 

Ileduction in BuildiD, COIl of Hous .. 
(XVI-21.4.86), 6-7. 

DALWAI. SHRI HUSSAIN: 

Acceptance of Hindi by States II 
Official Lenln .. e (XV-2.4.86), 123. 

Achievement of AaricuJtural Uah'w-
silie. (XVII- 5.586), 165-67. 

Adoption of Japanese techDolosy fOf 
Fish Breeding Centres (XV-
31.3.116), 320-1. 

Air Staliona Linked with Vayulioot 
Service (XVI-17.4.S6), 182-183. 

Allocations iD tbe Seveath Five Y .. r 
PlaD (XI1l-26.2.86), 223.226. 

Allotment of Salt Depot', Leads te 
Cooperative RouaiD, Societi. i. 
Bombay (XVII-6.S.86). 224-25. 

Amount cbaraed from Indian Job 
teekera by Gulf Countries Emplo-
yers (XVII-7.5.86), 218-219. 

Annual fondlr.iII production (XIV-
7.3.86), 90-91. 

AnDual Plan outlay for States all4 
UDion Territories (XIII-26.2.86), 
!!4-58. 

Appointin, more Judles 10 clear Pead-
inl cues (XV -8.4.86), 126-30. 

Area re.erved for biab yieldiDi Dets 
(XIV-10.3.86), 235-236. 

Aesam Accord (XVII--:-7.S 86), 97. 

Automation of telltile Machinery 
(XVI -11.4.86), 117-\S. 

Autonom('oul Corporations for AlI 
and Doordaraban (XV-31.3.86), 
52. 

.arter System with Foreiao Countries 
(XV-4.4.86).28S. 
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.lIItite if..,.. .. ioI:&IAId fa htoa.irl 
District (XIV-17.3.86), ~. 

Bh~rat AlumiQilJm Project at Retaa,;ri 
(XIV-17.3.86), 166. 

Bifurcatioo Posts and Telqrapbs 
De.partmeot (XIU-2S2.86), 2S6-
257. 

Cbaoncli.ation of cDlire flYer· water 
re'ollt"ccs (XV -34.86). 79-80. 

Complaint about eeneratOl' bouabt 
from Bbara' Heavy Electrical, 
Limiled for KOYDa Hydro-efeotric 
Power Project (XVIT-6.S.86), 65. 

. CoftctentratloD of Silt in riYor beds 
(XVI-,orl0.4.tfi), 88. 

Cootrol aD prices of E .. enlia' Com-
modilla (XV-2J.3.86).2U-;4. 

Criteria for Appo,rrionioa Fillaocial 
Allocation to varioUl Mioillries 
(XIV-I 9.3.86). 163. 

Cut io Plao aod Noo·P1an Expeod;' 
ture (XVU-l.S.~). 116-17. 

Deficit Fioancial SYltem (XlfI-
21.2.86). 92. 

Dcvdopme", of Horticulture (XV-
24.3.86), 33-34. 

DevelopmCDI or Tdepboae Iystcm 
tbroueb Cormen TelepbODel(XVI-
15.4.86). 242. 

Dive-Mang.Jore Coast.1 Rail".y (XIV 
-20.),86),76-77. 

Diverllfkation of powerJooln. In fa,.1 
areas for rehabllitatioo or workers 
(XVI-I 1.4.86), 265. 

Ev#.por.lioD )oftea of stored w.ter 
(XIV-lJ.U6), "0. 

ExploratioD of Mlnera'. OCVIl-
5,5.86). HiS. 

Ext'f'1tof fish .tad prew.. (XVIl-
5.5.86). 39-40. 

Pacilitic. 10 Nati0u4 Forlllll of Rail-
way Coo,rellmen (XVI-Ill 4.(6), 
246-4.7, 

Financial Allocation ror IlIription in 
Seveoth Piau lXfIJ _. 27.2.86), 124. 
28. 

. FIII!UCioa ..... DCIl. lor Moler-ita. 
tion at NadOoal. Textile eor,oratioa 
Mill. (XVI-11.4.86). 266-67. 

~ of lodiall AirliDOs (XVI-.10.".I6) 
245-46. 

GeGeratloo 01 Ea4tIIytbroqb Wind 
Mill. (XVII-29.4.86), 286. 

GeDerlltloa of power tbreuth 000. 
COMfttioaalJOw* by bia iodua-
crt.IUDiW (XIJI--U.I6). 313-

Glneration of power tllrouJb ~r 
. EaeIIY (X1V-II.3.I6), 107. 

GreenBelt io cities to _trtata EcoJo. 
,kal Balaoce (XVI-21.4.N), 62 . 

GNeolk!ts In Ur_ ItreM (X -
24 3.86). 218·219. 

O ...... li.... for AIIot..at of Fwt Be,.. 
Wee Station (XVII-6.',H). 223-
24. 

GuldeJlnes for Allot.... or .,all al 
bil.&y Siatlo .. (XV-14.16), I..,. 
jO. 

Guiclell.,.. to Pilm Prod..,. for 
DlscolUqlnl JUyeDIJ. DeUnqlleoc), 
(XVI-24.4. ~), 21·33. 

Impact or FOI'tIp koow-llow .. Auto-
IIIObiJ. IftClultry(XlV-IU.86), "'-
9S. 

ItBpact of Pari_ PftblD._... 
Fnhiol IlIduItty (XIV-IO.3,16). 
86-87. 

Implemeotation of ne. ,urift pollc7 
(XIV-141.I16),2<17. 

l .. dequet. FioaDlCial A~ 10 
HOIDao Rnoan:. ~lDOnl 
(XIV-19.3.16). 86-87. 

10d'leoOtQ "a.. (or . V.yudoot 
(XVl-14.4,86), 180-al. 

10ltalladOD of wirId mil'- '0 meet 
power requirement (XIH-4.3.86), 
S17. 

lostaJlation or TelephOD. COIIDccttODI 
io C"I'(XlU-2S.1M). U6-JJ7. 

lteetJifti of putpOft fI8ke aDd protec. 
tor' or iDllllf..-tto. o8Ioe. at ODe 
place eXvlI- le .• , t6). t6142. ....4 aNtt ''''.,..fMhIr.,.' Salt 
(XVN-6.$.86). ns.. •. 



Luclia • ...,. of Oharepuri Blephanta 
Clves {XIV-7.l.86) •. 263. 

LOlli term relief 10 Cotton Irower, of 
Mnaralhtra (XIV -14..3.86" 247. 
41. 

Major Irrigation Projecl~ for Seventh 
PJu (XVI-19.4."). 241.46. 

MarketinJ Pacililies for F:iabermen 
(XIII-4.3.86). 281·282. 

Micro WI."e Towen for Televilio. 
Tranll11isaioD (XV-7.4.86), 8()"81. 

Moduu tcchDique to save IrlDIIDis.ion 
101115 of power (XIlI-4.3.86). 517-
518. 

Moderniaatlon of mills undor NYC 
(XIV -14.3.86). 245-47. 

NatioDlli~oD of TOIllile Mill. in 
Mahara.btra (XV -4.4.86): 263-69, 

Nationalised Tnti!e Milla (XV-
4.4.86), 169·77. 

NationalIsed Textile Mill. (XV-
4.4.86), 277-84. 

New area, for Calhew and Rubber 
Planlallon (XV -4.4.86). 92. 

New .... · Uab iacludtd ., Seventb 
'Piw VoarPlan(XlH-27;2;86). %34-

35. 

New Rai1waylinll in Maharashtra 
durina: Seventb Plan (XIV-J3.3.86), 
268-69. 

New Tccbnolo,y in tbe field of Tele-
on8lmuoloaUoos (XV -25.3.86), 
18S. 

Number of judges required in Higb 
Courts for Dispoaal of pendlna cnes 
(XV-1.486I,170-74. 

Obltacle cauled by foreillo naval bases 
In Iodiau Ocean to Oceen· ~elop
ment activities (XV-2.4.86). 208-
209. 

Offer of Building Coastal HilbwaY by 
Aratl am_t .. in Bolllfiy (XVII-
2804.86),1I0. 

Oil ax"lorltion on . oWClltern COllI 
(XV-,.2S.U6). 47. • 

Old p •• pent applicatiOl1 forms 
(XVIl-30.4.86), 103-04. 

6U 

Outcome .of Natieaaliaation ot rew 
mills ia Bombet (14.3.86). 1:32·33. 

Performance of new rail IinOi Ind COD-
version link. at the cad of the 
Sixth Plan (XVI-tO 4.86), 236-
46. 

Pllnes in use by Vayudoot (XVI-
24.4.116). 180. 

Policy re,. LPG Distribution A&encies 
ba Oil Corporations (XV-S.4.S6), 
214.15. 

,Poverty tine in 1984 (XIII-S.3.S6), 
,,169·70. 

Power Oeneration at Koyna Hydro-
Eleatric Project in Malaaclllbtra 
(XVI-15.4.86). 241-42. 

Pace Index of Esseodal COmmodities 
(X1lI--21.2.86),2S8. 

ProcesSlnJ of crude oil (XIV-18.3.86), 
173·174. 

Production and demaod of cletf! pro-
duced in NTC Mills (XIV-14.3.86). 
246 

Production and Requirement of Edible 
ofl (Xm-28.2.86). 178-19. 

Production of petroleum (XlV-
18.3.86), 173. 

Programme for Constructioo of Five 
Star Hotels by rrDC to Attract 
FomlD Tourists (XVII-2.S.86), 
243. 

PrOlTIII of Koyna Hydro-Electrical 
Oeneral Fourth Staae (XVII-

. 29.4.86), 285. 

Proposal for Allotment of Land In 
Andaman and Nlcobar Island, for 
palm Plantation (XVII-7.5.86). 
263-264. 

:Pr~ •• to abift NTC milia in Bombay 
to back .. rd .ea. in Maharaahtra 
(XVI-1Io4.S6),204-6S. 

Proposal to milt sick mills of Bombay 
to backward areal (XVI-I 1.4.86). 
265-66. 

Proposala to open new Universities 
peDdlaI with UniverJit, Gl'lllts 
Commission (XV-'.4.86), 150-51. 
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Raids andtrlakcll '" Go'krorMDt to 
dttect .lol.tloo of PEllA (XVl-
2H.P6).56-S7. 

Ran LiDk between Roba and Dasa100 
ill KookliD .rea (Xln-17.2.1I6). 
234. 

Rate of J ntarMt cbaraed by PillllDelaI 
Joslitulion from Small Scale 
Industries (XV-21.3.86). lO1-~. 

RqiltratioD of fisbiu. boats (xm-
4.3.86). 1S2. 

Replacement of Old CAmmwiclltion 
System by' Modern Comput.,iIed 
Techno'OJY (XVI-15 .. U6), 111. 

S«urlty Deposits by Worken taki.,. 
lobe Abroad (XV-7.4.86), 166-67. 

Selectioo of (alents iD cla_aI music 
among teena&e" (XVl-21.4 86). 
129. 

Separation of Tele.rapbs Department 
from Postal Department (XV-
~.3.86), 

Shona,e or coal supplies to Thermal 
Sta'ion (XV 11-29 .... 86). 286. 

Silica and 6rrosits in Sindbudur. 
District (XIV-l7.3.86), 100. 

Social Porestry i1l Barren Ar ... 
(XV-2.4.86), 244-245 

Special IIranu for development or 
billy and iDaccessible areas (XV -
24.3,86). 321, 

SpinDiDg mill, in Mllbarllbtra (XV-
21.386), 35·36 

Sleps fllr promotioD and mc:oura .... 
mm! of Naval aClivilica (XVll-
7.5.86), 217·218. 

Storage capaelly of FCI for preserva-
tion of foodarain slocka (XllJ-
21.2.86), 129·30. 

Sub post Olllcel aad braDeb poet 
oftk:ca in Mabaraahara (Xltl-
4.3.86), 512-513. 

.supply of cuenliaI commodltlea 
(XIV-7.3.86), Ji5-J6 

Supply of las tbrouab plpelioc. 
(XlV-1I.3.86),202. 

Survey of Misteral Depoalts (XVIl-
28 .... 86). 121. 

Teacltlnt of Al:upUIIClwe TIIe"PJ ia 
Medical CoUqc. (XV-31.3.86), 19· 
30. 

T""DoIOfY for ,rowl., ... _ fodder 
tlH'ooah machine (XVII-S.S.H), 
265-266. 

Te'-Pbooe nchallps aad public call 
o8IceI in Maharaabtra (XUI-
4.3 16). 5J3-517. 

T. V. TraosmillioQ Crntre for Ral.oaairl 
QfIU--4 3.86). 279-281. 

Timiap of National and Local PrOl-
tammea (XVI-21 4.86). 127·28. 

UM of Microwave Towen for Tele· 
commuDicatioa ., .. em (XV -1.4.86), 
83-84. 

UliliAdoG of MllIimwn Qlpacit, of 
Power Stationl (XVn--6.5.16). 226-
21. 

ViolatiUII of area of fi.biq operation 
by Mechanised boa.. (XTV-
10.3.86),236-231, 

Worti .. 01 Cooperative Group HOI»> 
jill Socicriu in Delhi (XIV-
10 3.86), 319-221. 

Workload baDdIe4 by Bomba, 'eu· 
port 0II0e .(XVlI-30.4,86), J62-65. 

World baok aulst.Gce for boUII.,. 
ProJect io Bombay (XlV-IO.3.S'" 
137. 

D£IIATES 
Admiaiflratlve TrIbun ... (AmendmeD1) 

Bill CoDlid. (XlV-173.16), 337. 
39, 

Dlupproval ., Administrative Trlbu-
oall (Amendmeot) Ordi1lance. 1986 
(St. Ra.l (XIV-17.'.86), 337.39. 

DAMOR. SHRI SOMJIBAI : 

Air ho..... .ulferlna from AIDS 
(XVI-·IO.4.86), 140. 

Allolmeat or ila .. to M.P .• by DDA 
(XVII-28 .... 86). 101. 

Crtterla for openiq New T_pbODC 
EacbaDICIlo VII ..... (XV-I.4.16,. 
147·51. 

Pia. dO~ or lalorlt, amqaa dtracl 



tecralts Ind Deplrtmeat" Promo-
tees (XV- 2.4 86), lot.ll0. 

IDltlUltion of Computen ill Iacome 
Tax Department in Mljor Citiel 
(XVI-II.4.86),4l. 

Inveament of Imount collected by 
M/ •• Lobia Macblnn Ltd., Kanpur 
, .. ialt book-iDa of Veapi XE Scoo-
ter. (XV -1.4.86). 37-38. 

InVeafmont of Amount of Doposit, for 
VOIpa XE Scooten by Mil. Lobla 
MacbJDc. Ltd (XVU-2U.", 108. 

Post/lSI of Railw.y Oflic:en oa deput •• 
lioa/aec:oadmcnt Ibroad (XVI-
17.4.86), 131_132. 

Raid. OD Premi,e. of 1Gc0me TIX 
0 ..... (XVIl-2.S.86), 133-le• 

Scbeduled Tribe employees in IDd ilD 
Railwaya (XVI-17 ,4.86). 71. 

Sunellion to declaro Dtllbi a, loitn 
dected area (XVI-24.4.86), 159-
·60. 

Sunre, Operations under Section 133· 
A of IDCO_ TIl: Act (XV-4.4.86), 
114. 

Tran.rer of L.P.G. A,encles (XVII-
6.S.86), 65-66. 

DANDAVATB, PROF, MADRI]: 
Arlban Situation (XIV-19.3.86), 34-

3S. 
Alienation of Reserved forest lrea (or 

Yelcru Reservoir Project (AP) 
(XVI-23.4.86), IS-22. 

Allqcd Irnaularltlos in public lector 
drul compan, in Calcutta (XVI-
IS.4.86). 4S-46. 

Allqcd misappropriations of fundi in 
Sale of Slag/Scrap at Rokaro Stoel 
Pllnt (XV-31.3.~6). 299. 

Amendment of Electlcn Law. (XIII-
25.2.86). 12-16. 

. Anti_Dlfeclion Law for Locil Bodios 
(XIII-S.3.S6). 55. 

Arraupments for Ide custody or 
BI .. ale of Internatlnnal PII,copra 
It Delbi Airport ,XIIl-27.2.86), 
II. 

Bbaa.aDPur Nandiaram Dralnaac 
. Sclleme (XV-2.4.16), 20-26. 

643 

Central Assistance for 'DR.' P.V. 
Mlndlik MCDlorial Hospital' (XV-
3.4.86), 169-70. 

Central alSistance for development of 
Bombay City {XVII-S.5.86). 1112. 

Central alli.taDce to Bombay for civic 
amonitiel (XIII--4.3.8f», 127-128. 

Closure of Textile Mills in Bomba, 
due to .trike (XVI-2S.4.86), 201-
202. 

Collabor.iion aareementa f~ Auto 
pans wilb Japan (XlII-25.2.86), 21-
24. 

Compensation to Displaced ViilllC" 
Dilplal:ed duo to Construction of 
OrdDIIICC Factory in Orissa (XIII-
16.2.86), 65. 

CODltruction of border fence "'lib 
Bln&ladesh (XV-2.4.86). 12·16. 

Cross.bar Telepbone System (XIV-
11.3.86). 117·18. 

Decline in Export of FCV Tobacco 
(XIV-14.3.16), I. 

Definition of "Poor' and 'Poverty 
Lino' (XIlI-26.2.86), 197·198. 

Delay in issue of permits to .6sb.rmen 
(XV~.4 86). 172·73. 

Dettrucfion of fiabina Dets of fisbermen 
by NaY)l's Patroliina Boats lXVI-
2l.4:86). 69-70. 

Destruction of forest in Maharasbtra 
(XVI-9.486). 114. 

Destruction of recorda of office of 
Accountanl General Allahabad 
(XJV-'.3.16), 257·58. 

Development of Bombay tbrouah 
Industrial Development ACliviti. 
(XVn-S.S.86),57. 
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DrOUlht PrOH State. (XV-7 .... 86). 
m-46. 

Dr1I8 Polky (XV-B.4.B6), 43·44. 
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PakUWl IDlefti .. - Officer ftlSidiug 
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io Lot Sabba (UDder Rule 377) 
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162·64. 

Implementatioa of Pilor project oa 
Computer Education in Scbool. of 
Orissa (XVI-IQ.4.86), 66-74. 
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Low aeneration of power in Talcher 
Power Plant due to inadequate coat 
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467.69. 
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(XVI-IO 4.86,. 392·9'. 

Demand. for Grantl (Geoera') 1986-87 
Department of Electronics (XVI-
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PresldcDt', Address. Motfon of Thanks 
on (XIII-27.2.86), 330-3!1. 

Recent Bombinl of Tripoli aDd 
Bcnlhazl by US Aircraft (Oil.) 
(XVI-16.4.86), 369·73. 

SworD (XIII-20.2.86), 1. 

Tea (AmeDdment) Bill Consid. (XVII-
29.4.86), 341-78. 

DAS, SHRI R.P. : 

Abolition of Duty on Imports of 
Cry.tal. aDd Wafers for Solar 
Photovohaic Cryslals (XlV-
18.3.86), 129.30. 

Allotment of land to Cooperativa 
Credit Society, CMERI. DUl'Japur 
(XIV -12.3.86), 41-44. 

AUlmeDIatioD of Export of F.rm 
Produce (XIV-IO.l 86), 18S.86. 

Cbarter of Demands hom All India 
'NABARD' Emplo~ecs' AssoclatioD 
(XHI-21.2.86). ISI·S2. 

Compulerisation in Departments 
(XIV-19.3.86) 94·95. 

Development of Mlrlk iD West Senaal 
aDd Goa as Tourists resorts (XV-
21.3.86), 139. 

Direct Sale of Cloth and Vam by 
Eastcrn RegioD Subsldicary 01 
National Tcxtile Corporation (XV-
21.3.86). 265-66. 

Distribution of Soda asb (XVU-
6.5.86), 41. 

Ellportof Crude 011 aDd Import of 
Relined Oil (XIV-18.3.86). 21.24. 



!.sport of Teatileato Nettierlanda 
(Xtv-7.3.16). :llO. 

HoJIaad aad French ..... 00. in 
linin. Indusul •• PoIIUtiOD(X1V-
12.3.86). 113-14. 

Import of L.P.G. Cylinder. from 
Bruil (XIV--lI.3.16). 214·15. 

Import of River Cral1$, Fiebln. 
Tr ..... len (XVII-2.S.86). 249. 

Involvement of VoIUlltU1 Or,ani .. -
liODS in NOD-Porma' ~duca«on io 
Education.lly Backward Stites 
(XV~31.3.86). 136-38. 

Mealu .... to control Ci •• rette smoki .. 
(XIfI-6.3.116), 1!i·87. 

Memorandum from All India RePon.1 
Rural Bank Employcee AlIOdadon 
(XlII-21.2.l6l. 33-. 2. 

Oil Deposlls in West Ben,al (XIV-
18.3.86). 138. 

'ortrWtl 01 Ferdp Govemora for 
Public Show In ~ (XV-J.4.16). 
S8-S9. 

Prlvatisatioo of Calcutt. Port tn 
Respect of ManalJllllle8t aDd Ter-
min,1 HaadliDi (XV-31.3.86). 
42. 

Problem of tI:babilitatiD, dl.placed 
peQ01lS from former HaM Pakistan 
in W.,t Den,.1 (XIV-19.3.86). 
146-48. 

Problemt and Irrelu1ltrities raced b,. 
lila Film and Telcr\u;oo IlISttIule of 
India (XV-24.3.8(i). 325.26. 

Propoaal to locale Imported Natur.1 
Rubber o.PO( io Eatr..,. lodi. 
(XIV-7.3.86). 84-85. 

Requirement of IlDJ)Oft. under DGI 
(XVrr-2.S 86), 6~-64. 

Sbip rcpairlq ComJ)lax .. Haldia 
(XVI--IO.4.86). 7. 

Subsidy OJI LPG in Ilajptllall(XIV-
11.3 8ft}. 110. 

TIftina of Druas m.uurlCtured Dad.r 
Government Lic:ene (XVI-le.4.86). 
316. 

Time liven for Educationa' Proaramme 
00 Doordanhaa (XV-24.3.86), 
l'77·18. 

Utililltloo of wnbs of Retired 
T~aDben for 1IOIIo1omt., lelloo" 
(XIV -20."'". 71. 

Wo": done iD NI.di ID AfrllDa(XJV-
13.3.16). n. 

Demand, for Excess Or.ot8 (R.i1 ..... ,..). 
Jt1J.84 (XIV-I3.3.I6). 351-61. 

Demalldt 
1986-87. ........ , 
1ID..o6. 

for Grants (Gauerll). 
MiDlstry of Petroleum .nd 

Gat (XlV-I..,.I6) • 

n..sucJt for Gru,. (aaiJwa,..). 
1986-87 (XIV-U.3.16). '''41. 

ee.tro-, (Ptotec:ti_) Bll\-CoeIId. 
(XVII-8.'.86). J3lo35. 

IHuatdaI o.v.&otmeat.at or I.dia 
(AIPIIIdIDe.t) BUl-COIIM4. (X IV -
18.3.86). 324-27. 

SUDPleaIeDtto' ~"dt for Gr .... 
(Ra'lwa,y.), 1985-86 (XIV -U.l.86). 
157-61. 

Third Raport of Rail •• y COOyeotioD 
CClallDittoe tau.) (XIV~lU.86). 
357-61. 

DAS. SHRI SUDARSAN : 

Ana 01 tadlial T_ '&late, ..... m 
(XIV-'7 3.86), 2<0-44. 

Anilll acleet'" for propaIUItI of 
AIR StatiOli. 5ilehar (XV - '7 .4.86), 
116. 

A,eist'Dce to ........ lor reopeni", 
clOlC4 ItICS\lItria. unJts(XIV-
11. 386}. 136. 

Barak D.m Project (XVI-IO .... I6), 
38. 

Barak 0.. Pro,jcl (XlIt--'fi.3.86). 
lM. 

eeaUal Ualvenil)' .t Barak V.IIe,. of 
A .. lm (XIlI-6.3.86). 1l4. 

CoMlfugsUm of 1.*0 &0.... .t 
~arim,aDj. A...., (XlII-43.86}. 
'66. 

CoattRIC'toft of Cae',"' P.,., Mill .t 
rloell.ram (Iu •• m) (XJJI-4.3.86), -. 

.. 



toGkraction of Teleplw .. Ibdlau,e 
Buildin. I' Hallalramti (XV-
1.4.16). 114-15. 

ConYftSiOll of Hallakucli Telepbone 
futcbaup in Al8am iDtO menual 
Telopbooe ElICballlCl (XV-l.4.86). 
94. 

Dbalenvari Hydro-Electric Project 
,XV-I.4.86),216. 

Direct Te1earapb and TeleplleiM Cban-
aels 10 liDk Haliekaadi wiUt Gu" ... 
bali &84 Karima8nj (XV-1.4.86), 
215.16. 

Dra_, •• yl&em 4)f Patblai Tea iltate 
(XV-l1.3.86). UK·lO'. 

Flarin, of Gaa In As.am (XV-8.4.86), 
137·'S. 

Green Tea produc:ed at Padlini Tea 
Estata in Karimpnj. A.IIIID (XIV-
14.3.86), 143-44. 

Hllb teesioa fine ftom KopiH Hydel 
Project to Paneber-III Grid (XlJI-
4.3.86), 391. 

ImproYemClllt of NatiODal Hlahwa.Y 
No. 44 lXIV-If.3.86). 71. 

Improvement of National Hjab""a)' No. 
44 as all _tber road (XIV-
12,3.16), 100-101. 

Inatallation of Micro-Wavo Satellit. 
Liak Stations in Nortb Eutern 
Rillton (XV-8.4.86), m. 

Introduction of Eltpresa Tralnl between 
KarlmJltt.i/T>barmauapr and 
Gowahati and TillSulda (XIV-
20.3,86), 7S. 

Micro-Wave Satellite Link StatioD at 
Karim,anj, Allam <,I(JV~18.3.86). 

114. 

National Hlabw.ay No. 44 (XVI-
9.4.86), 77. 

Nww Cove,... of KatitBPJU. "'sam 
by Doordanllao Networ1t (XVI-
21.4.86). 133. 

Non-cowraae 01 Kuilnluj. Assam 
by Doordarsbau Network (XIV-
10.H6), fS7-I$I. 

Over Brid,e at Railway Croasil1l 
__ ltariiIIIUU RatlwayStatiotJ on 
Nuional "labwwy N·n. 44 (XIV-
20.3.16>. 1·" .. 151. 

Pollutioa cauted by DriUina Opera-
tonI (XVII-29.4.86), 3IS. 

Rail link between LundiDl Badarpur 
Hill section (XIV-13.3.8I6). 116. 

Railway LiM flam Lalabazar to 
Bh8irabi (XIV-20.3.86). 159. 

llocrwlmOlit OfticCli al AIIoIIIIl (X VI-
16.4-1Iifi). 136·37. 

Restoration of lus"ended ca~e~ of 
SwahUltrata Sami; 'ammea Pcosion 
(XV -24.86) 120. 

ROSloration of SlDpClndod Cllses of 
Swatantr .. a Sainik Saamaa POIISIOD 
(XV-2.4.86). l!19-lOO. • 

Reltoration of Snspended cases of 
S_Ullllnlta S.iaik Samman Pensioo 
of AIJ8ID (X!lI-S'.3.fS6). 111. 

llntorlillon of Train ~c" OD 
lCatd:bal and La'~bat Seclion or 
NEFR (XV-3.4.86), 193094. 

Supply of Bamboo for Cachar Paper 
Mill (Assam) (XIV-18.3.86), 224. 

Ultra HiSh Frequency s)'stem at 
KarimgBnj Trunk Telepbooe Exch· 
anle (XlIl-4.3.86), 565·566. 

DEBATES 
D.G. (Genl.), 1986-87. Minislry of 

Water Resources (XVI-9.4.86), 
261_63. 

DeUl8n4s for Excess Granls (Railways) 
1983-84 (XIV-13.3.86), 44J·44. 

Demands ror Grant, (Railways), 1986_ 
87 (XIV-13.3.86). 441·44. 

Supplementary Demands for Grants 
(Raiiways). 1985·86 (XIV-13.4.86), 
441-14. 

Swotll (XIlI-20.2.86), 1. 

Third !leporl or Railway Convention 
Committee (Res.) (XIV-13.3.86). 
441-44. 

DAS MUNSI, SHRI PRIYA RANJAN: 

Ai4 to Nicaraaua (XVlI-30.4.86), 147. 
48. 

AHocatrotl ror Elluc.tiOil in Seventb 
Plan (XIV-I3.3.8'6), 17. 

Amount realised from licketless travel. 
lera on Eastern Railway (Xl\'_ 
20.3.86). IIJ1·I08. 



Assistance for Deep Se' PilhiDa 
(XVII-ZS.4.86).20-21. 

8eDefita to Cabin Crew (XVI-
24.4.86). 1 .... 85. 

Blood Banks in Weal Benpl (XVI-
24.<4.86). 185-86. 

81 :locbes of Nationalised Banks open-
ed in West Bellpl (XV-21.3.86). 
88-90. 

Central Goventment UD4ertaklqs 
functionillJ ill West BcDIIIJ (XVII-
6'S 86). 119-20. 

Committee to ....... apedaJ provi-
. liona to raiIt deforoetalion (XVII-

30.4.86), 146-47. 
. CODIU'UCllon 01 Good, Yard at Abada 

S.F. Railway (XV-l.4.86), 77-78. 
Cultural des with nei&hbourln. coun· 

tries throu,h Featlvall 01 laGia(XIV 
20.3.86), 108. 

Delay in Circular Rlil""ay Project 
(XIII- 6.3.86), 205·206. 

Demands of Employees of Central 
Warchou5ina Corporation (XVII-
2.S.86). 146-50. 

DevelopmeDt Proaramme for Metro-
politan Cities (XVII-2I.4.86), 1S9. 

ESI Hospitals (XJV - J7 .3.86). 103-
104. 

Failure 10 Supply ration in tim. to 
Fair Price Shops by Food Corpr-
Ilion of India (XV-4·4.86). 30. 

Family Pllnnial Proaramme in JDdia 
and otber cootrin (XJV-2D.3.86). 
'9-LO. 

PoteiaD collaboration with Indian 
Te\epboDe Indus.riea for lelf.re. 
lianee (XV-18.3.€6). 41-042. 

Ftced~ FiJblenl PcDJion (XIV-
19.3.86), Ill. 

Gold MillO. in BJhtr (XVJJ-5.5.86). 
lH8. 

Gradation of Artiste. in AIR and 
Doordanhan (XVI-2J.4.86). 69-
71. 

GuideliDe. for enlltlemeot of Citiea to 
act L.P.G. facilities (XV-U.86), 
213. 

Hindi medium Central Scbool. /0 Non-
HiIIdl SpeakJ.,. Staltl O{IV-
20.3.11), J09-11I. 

Holtilll of 1992 Ol)'mpic o.me. by 
India (XDI-Z7.2.86), .U3. 

JmplaneBlatlon or I.R.D.P In Wlllt 
Belllal tXVII-!l.5.86), 106. 

Import of Equfpmcnt for clriUln, b, 
ONGC (XV-I.4.8fi). In.Z4. 

Lo .. aDd Profit in National Textile 
Corporation and National Jute 
Mill, Corporation (XVI-25.4.86), 
68-72. 

Minimom paslen .. r tnftic ill foreip 
alrlia at ludiau Airports (XV-
3.4.86), 211-12. 

New Godowns of eealral WareboUl-
ina Corporation (XIV -14.3.86), 
38 . 

Non.op:ralioo of SlrielS Ac:couDta 
ill Banks (XVI-2S.486). 312-13. 

Notice. aerved 00 Bi. TutU. 
UOlts in Bombay for e¥atlna of 
eadae duty (XV-4.4.86), 126-27. 

~ucltar Power Statloo In Welt Be.".1 
IXVII-JO.4.86). 4~. 

Opeoiaa of Cenlral Sdloot. aud EI-
pcaclUlIra thereon (XIV-20.3.16), 
UJ· 1 S4. 

Plan outlay Iud expendllure on Bom-
ba,. Madral aDd Calcutta poru 
durina Plltb aDd Sillh Plans (XVI-
24.4.86). 66-68. 

Proeema for payment of penaloo. 
(XIV-J2.3.86), 9S-96. 

Production, export and prie. of Tea 
(XVI-Il.4.86).97.98. 

Production of nadl and ViIl ... 
Industria (XVII-6.S 86). 21.22_ 

Pt08I/L011 of Sleel Pllnls (XVn-
2I.4.86). 90·92. 

PrOIRIDDICJ OD the occulon of Blnh 
Ann/vn .. ry of Taaorc (XV-
7.4.56). 91·93. 

Pr._ In completion of projecU tD 
Wilt Benpl (XIV-tll.3.56). ". 

Propoul for Improvement of Calcutta 
Port (XVI .... I 0.4.86). 214-16. 

P,opOl8I1 ror road oVlrbddaet (XVI-
10.4.86). 89. 

PaDC#aaUty of Sea1dab/HowraJa Bouod 
Batten. aact South saat.m Sub-
,",ban Traina (XVI.-17 .•• N), 34. 



ttectDit1aa AICnla under Emilration 
Act (XV-:!4.] 36), II. 

Raid. by Income Tn, CUltoms and 
Excise Department (XJII-21.2,86). 
24S. 

Selection of talenta In elas,lcal millie 
amoDg Teenagers (XVI-21 4.86), 
2.31·32. 

Steps to impr Dve teachilll or Hillory 
(XIII- 21.2.86), 19.20. 

Survey 01 Oil deposits in West Benllel 
(XV-1.4,F~), 9-14. 

Tea GardenJ (XVI-lS,4.86), 311.12. 
Telepbone alarm can and wake up 

call facililies in Delbi (XIH-
2S .2.86) 258.259. 

Telephone sYJtem in Calcutta (XVII-
29.4.86), 141. 

TraiolDI in National Derence Academy 
(XVI-16.4.86), 171·12. 

DEBATES 

Advocates (Amendm~nt) B,II. by 
Sbri ... ltd. (X1II-21.2.86), 348. 

Demands for Grants. 19S6·81.;Minlstry 
of EDerl)' (XV-3.4.86), 343·350. ' 

Development in Punjab (Di •• ) (XVlI-
30.4.86), 379·81. 

Eacape of P:isonen from Tihar Jail on 
16th Marcb. 1985 (Dis.) (XIV-
19.3.86), 282·87. 

'HiDdu M.rria,e (Amendment) Bill by 
Shrf-Itd. (XIIl-21.2.86). 348. 

Mealures needed to 101'11'0 the problem 
of Industrl.1 sickness in West 
Bcnpl (Mauer Under Rulo 371) 
(XllI-26.2.86). 291·92. 

Muslim women (Protection of riehts 
On divorce) BiU-Conaid. (XVII-
H.86), S04-9. 

National Policy On EdUcatiOD (Res.) 
(XVII-6.S.86), 377·80. 

Need to draw up • NaliODal Pro· 
.... mmo to celebrate tbe 125th 
Birth Anniversary of Gurudeb 
R:eblndra N.tb Tagore (Under Rule 
377) (XIV-·19.3.86), 184-85. 

Need to ,uaraDlee loclal security to 
.ctlve sportamen aDd performing 
.tU,1I .nd allo to exempt IbCIII 

from income tn (Under Rule 371) 
(XV-31.3.86),386-87. 

Situation arising out of nOD·settlement 
of etbnic ploblems of Tamil. ill 
Sri Lanka (CA) (XIIl-26.2.8(i), 
286-287. 

Steep rise iD prices of Fertilizer. and 
Petroleum Products (A.M.) (XIJI-
21.2 86), 399·408. 

Tea (Amendment) BiII-Colllid.(XVII 
-29.4.86) ~52·57. 

DATTA. SHRI AMAL: 
Air services between India and olber 

countries (XIII-27.2.86). 72·i9. 

Construction of border fence with 
BCDII.dnb (XV-2.4.86), 12·16. 

Creation of mandays under Anti.paye-
ny Programmes (XIII-4.3.86), 49. 

Credit camps fn Jalpaiguri and Mldna-
pore (West Beng.l) (XIV-7.3.86). 
62-63. 

Crisis In Indian Sblpyards (XVI-
~ 7.4.86), 79·81. 

Crop Insurance Scheme for rice (XIII 
-2.3.86), 191.192. 

Dclay in drilling at Diamood Harbour, 
West Bengal (XflI-4.3.86). 380-381. 

De~ay in Indigenisatioo Programme 
by Maruli UdyOB Ltd. (XIV-
11.3,86,. 118. 

Display of various models of Armour 
Piet::ing fins in International Trade 
Fair (XV-2.4.86). 130-131. 

Display of yarious Models of GTX 
EnsinG iD International Trade Fair 
(XVI-- 16.4.86), 134-15. 

Distribution of Loans by Bank. (XVII 
-2.5.86),214·75. 

Export earninBs of SEepZ (XIII-
21.2.86). 193·94. 

Fundi for Thermal· Power Gcnet.tiOD 
(XVII-6.5.86).26-27. 

Import or DrulS from Itlly (XlV-
7.3.86). 

Import of L.P.G. Cylloders from 
Brazil (XIV-l1.3.86,. 214-15. 

Iacentives to Indiaa Tea Exponefl to 
Prenot Hold of J ..... nati4illlal 



Monopoly Hous.. (XVI- JI.4.86), 
16. 

Leakiaa out of Senliti.. Defence 
J.fonDartea (XVI-16 .•. I6). 11.5-26 

LoaA functions lor distribution of 
Baal Loans &0 Economically Back-
ward People (XlII-21.2.H), 3-10. 

Procluetioo and Impon at Crude (Ot 
Oil Relinerie. (XVn-2t.4.86), 12. 

RBI Scbeme to Boost ForelaD Trade 
(XVII-2 5.86), 8-9. 

Receipt of forei,n cootributionl by 
certaiD or,..ilatiouln Wca BenpJ 
.. d BoIDbaJ (XVI-16.4.86), 167-
10. 

Recommendalion. or Indo-French 
workllll ,roup on Electronics 
(XIV-19.3.86), l~·J60. 

Reeov8rY of Loam (XIV -7.'.86), S. 
Rec:ruitmcol of Setenlilts by D.R.D.O. 

(XV1-16.4,II6), 80-81. 

Remittuce of Fund by ROIidUIt l:1dl· 
loa beld in Foreiin Banls (Xlll-
21.2.86), 14, 

Revival of Sic:1r. Uaks byPiGancla1 
lJastatutioDi (XV-4.4.16). 142-43. 

Schema for SeIf.Employment for 
Uacmployed Educated Y outb. 
(XlJI-ZI.2.16). 1M". 

SiftCOD Tccbnolo,l' (XIII-S.'.86), 3(). 
32. 

Surny of Oil depollts in Welt Beaaal 
(XV-I ••. 86}, 13. 

DE8ATES 
Buodi _d Cipr WOI'tera (Coadltioa. 

of Ealpk»ymal) Am""""t Bill 
(Amendmeat of acetioa :z. etc.) 
CoaIId.-{XV1-11.4.116).3OJ.07. 

Dcmanda for OnDts (Gcuetal) 1986-87 
Milliltry 01 DcfelMic (XV-7A.86), 
361·70. 

Gennal Budaet, 1986-87. General 
DtlCUlion (XIV-JO.3.86)~ 317-389. 

Income Tas{Amcndmenl)BlI1-Con.id. 
(XVII-fl,S."', 185·81. 

Induatrial Finance Corporation 
(Amndment) Bill, 1986-CoDaid. 
(XVIl-2.'.16), )2S~2!1. 

Mia/ster. (Alt...aca. Jo&4ift1 Treat-
,. .... OllMtPrIvu.,.). Amla4-

_1"uMa. 1986 (St. a ... ){~Vd-
30 4.86). 309-14. 

M •• llm Womea (P~otectiD' 01 Aisbts 
aa Divore») &til latd. (XIII-
2$.2.86), 333-34, 

DEB. 8RRI SARAT : 
Anocatioa oHvnd to Ori ... (01' waste-

land developmenl Ind Social 
flonttry {XV1-16.4.86}, 40-41. 

CoDnructioD (tf Oodownl by Priva .. 
Plrrlft for Hire by F.C.I. <"V-
4.4.86), 4-5. 

Fueds tor Tbermal Power Oertetation 
(XVII-6.S.86). n. 

Macbi1lery for implementatioD of Tri-
bal Sub-plan Proarammes (XV-
2.416),9-12. 

Demanda for Granla (OeDeral) 1916-
.7 Wfatltry of eDer., (XV~1.4.86). 
266-7", 

D.G. (GlDeral). 1986-87 Ministry of 
Water Resourcea (XVI-9.4.86), 
294·98. 

Demand. for Grant. (General) 1986-
11 MiDiitry of Steal nd Mine. 
(XV-3.4.86). 268-m. 

n.wtopmeGf in Punjab (Dts.) r~VII-
30.4.86), 3i1-78. 

Dr'" Natioaal Policy oa Educ .. tion-
1986 {.R •. ) (XVII-I,S.86). 69-70. 

Need for Gnallelai uslstance to Or_ 
o....... for b",loa -'"lute 
D .... r of jeep motIDtocl ri,. for 
Saliae affected IIOU (UDder Rule 
3.77) (XVlJ-B.H6), 13. 

Need to abolflb C'olltract S)'IUm la 
CbrOllJite miaea ill Orlaa (UDder 
RII:'377) ·XVI-9.4 &6), 22A.2J. 

Wild Lifle (Protecti01t~ AmeDdmoD& Bill 
Coalid. (XVII·--B.5.£6), 167·J69. 

DSMNJI. IRltI N : 
Acbievement of lar,'tl by C8pltal 

aootIl' iedu.try (XV-I .•. ." •. 

All.rnall"e Job Oppoorluoftltes to 
PlAbermao durllll oW·Seas_ (XV-
7 .... 16). 81-82. 

AlJICodaIeDt of Conlrac& Lobour 
(R .. ulatioll and AbolltloD) Act 
(XIlJ-4.3.116). 2041. 



NAIl'! "omn 
Adyancemellt of Clock !a SumUler 

(XVI-IS.4.86).290091. 
Area under Casbew crop cultiftlioI: 

(XV-24. 3. 86). 329-30. 
ArUls Factor)' uobartbed in Soutb 

Delbl (XV-2.4.S6). 117·119. 
Assessment of productioD and invest· 

ment In Public Seclor Uodertakillli 
eXVI-IS.4.86) S2·S3. 

AuislaMe for NatlH1ll C~lamities 
(XUI-4.3.86). m·lIo. 

AlYlum Sou.ht by Sitb MItttaata 10 
Brllaio (XIV-19.'.86), 119·120. 

Atomic Power PI8nl in Tam" Nadu 
eXVI-I6.4.86). 73. 

Ban on Cbild Labour (XV-24.3.86). 
34-35. 

Bencb of Madra' Hip Court at 
Madurai (XVII-29.4.86), 70. 

British support of Slkb extremists 
(XIV - 12.3.86), 155·156. 

Cases of compensatioD reliltered for 
!<aniabka crash (XV-l.4.86), 176-
77, 

Central S..:bemB for Distriblltion of 
Subsidised Fnodarailll to Rural 
Famlliea in Tamil Nadu (XV-
4.4.86). 52. 

eoatral Schoola in Tamil Nadu (XVI-
24.4.86). 224-:6. 

Cl05urc of 100000a milll of N.T.C. 
(XIV-7.3.8£» 82. 

CQlllUuctioD of N_ Brld .. ac:roes 
Pub_yar River (XVI-24.4.86). 
223. 

ConaulllPtion of llIicii liquor (XVlI-
7.S 86).186.190, 

Criteria for Grant"" Loanato I.dust-
rialis .. and AgriculturislI (XVII-
25.,6). 226-21. 

Declillc iD Qualil)' of potatoes (XIII-
4.3.86). 96·97. 

Dc:mIInd of Tamil Nyu for auistaDce 
under N.M.E.P. (XVI-IO.4.86). 
56.51!. 

DIllt.l11J of Members of Science Advi-
sory CouDcll (XV-2 4.86), 79·8(). 

DoyelopD)Ont Blocks without alok 
Brloch iD tamll Nadv (XVI-
25.4.86), 37·38. 

Dnelopm.at or Liqutd PropuliioD 
Techno/OIY (30.416), 41050. 

Diflicliities Bxperienced by LifIpi.tlc 
MiDorities (XVI-24 •. 86),224. 

DHlcuitlea experieaced by Lo-. Di .. 
tallCe Pa!IeDICC' in Mati aad Exp. 
rest TralD' (XVJ-I7.4.I16), S1. 

Diflicvltin of Sri LaDt. Tamil refutrces 
(XVII-7.5.86). 48-49. 

DimioishiDg Treod 10 Manao Cuitivi' 
tioa (XVII-28 4.86). 53. 

DI'peDSina \l.itb export obliaation for 
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ward DiSl,ict, (XIII-4.3.86), 308. 

EleclrificatiOD or "iIIale. in Tamil 
Nadu (XIV -11.3.86). 204. 

EDlctmeDI of Re,;sfrariOD of Marrl_au 
Act (XVII-6.S.86). 153-54. 

Etbnic problelD of Sri LIDh (XIII-
26 2.86), 3"-31. 

Explosion of Indian Rare Earth Fac. 
toey (XV-2.4.86J. 200. 

ExplaaiOll piaD for telephones iD 
Tamil Nadu (XIII-4.3.86). 533. 

Expo.diture 00 Nutritioo Proaraaunn 
(XVI-24.4.86), 70-78. 

FinlDCial Allistaooe to Free Le,al Aid 
Boards (XV-1.4.86). 194-98. 

FiDBAciaI usi.lance to maDufaClure& of 
trawlers (XV-3.4.86),21S-26. 

Fiscal policies obstructiDB arowtb 01 
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45. 

Functiooing of MiDlstry of Water 
Resources and Central Water Com-
mission (XV-27 3.86). 69-70. 

Garmnt Export (X1II-21 2.86). 52. 
Gold Stocks with Government {XVII-

25.86), 169-70. 
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GuideliDes relardina arants of loanl to 
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(XV-4.4.86). 243. 
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ItMlway Line (XVl-10.4.16). 213. 

HODey ProductioD (XVIl-29 .•. 86). 
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nliolt export of make lid.. (XVl-
11.".16), 1~I07. 

I_port of Clove. (XVII-2.S.I6). 41-
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National Hi,bwa, 1'10. 67 In TIIDII 
Nldu (XVI-17.4.86). 134-135. 
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50-51. 
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TrivaDClnam·lCaD,ltumari- Natloul 
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OpeD Univenit, 10 Dellai (XV-
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P.rfortnaDCC of mec:blllical coal bud. It.. .,"em of , adcoria T .... ' 
Plaftt (XIV -1l.U6) 151. 
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-Plan to attract Touriats durilll off. 
seuon months (XIlI-28.2.86), 35. 

Proposal to set up Fertilizer Plants in 
Tamil Nadu (XV-31.3.86), 217' 

Proposed Tbermal PO'A'er Station In 
Tamil Nadu (XVIl-29.4.86). 296. 

Protocol d,ned for cooPeration bet· 
ween lodia and Soviet Union In 
Automobile Industry (XlV-.8.3.86), 
40-41. 

Publicity rqardin& relid to Victims of 
Road accident in Hit·and·run Cases 
(XV-3.4.86), 107_108. 

Recommendationl 0.- Jail Reforms 
Committee (XVI-23.4.P6), 175-176. 

Reported killin, of Tamil. in Sri Lanka 
(XVI - 9.486). 31. 

Reeearcb and Therapeutic 'acllities in 
field of beart diseases (XIV -13.3.86) 
187·88. 

Safejjuard in Palmyra Tappina Occu-
pation (XVII-29.4.86). 26. 

Scbeme for welfare of prisoners (XVI 
-23.4.86), 163. 

Sertinll up of Indo· Yugoslav Busine .. 
Council (XV1-25.4.86), 202·203. 

SettlDg up of Oil Exploration Advisory 
Committee (XIlI-4.3.86), 407. 

State funding of elections (XIII-
25,2.86), 215. 

Statutory Commisiion for safeauardin& 
interests of invClting public· (XVI-
25.4.86) 189-90. 

Tamil Nadu Government's Policy to 
set up Units in Backward Areas 
tbrougb Joint Ventures (XV-
8.4.86), 73. 

Trade with USSR (XV - 4.4.86), 184-
85. 

Travel on forged do;umeDU (XVIJ-
7.5.86), 147. 

tJrbtnriaation· of Rural Population 
(XVII-30.4.86), 148-49. 

World Bank .aid for Oil Exploration 
(XVI-I) .4.86), 246-47, 

DE'BATEt; 

Demanda for Grants (General), 1986-
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SuJ1plillf (XVl-21.4 86); 341.44. 

Demand. for Granla (Genora'). 1986-
&7 Ministry of Energy (XV-4.4.86). 
388·9l. 
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l!7 Ministry of Home Affairs (XVI-
15.4.86). 452·54. 

Railway Budget, I 986-87-0eneral 
Discussion (XIII-5.3.86), 315·17. 

DBO. SHRI V. KISHORE CHANDRA 
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Designs of CTV set I (XV-2 4.86). 65-
66. 

Policies for ProYidinl Licenses to tbe 
VCR Manufacturers (XV-2.4 86). 
246-247. 

Purchase Programme of Jute Corpora- . 
tiOD of India (XVI-2SA.86), 24. 

T. V. n .... on 10 February, 1966 (XIV 
-103.86), 25·29. 

Draft National Polley OD Education, 
1986 (Rcs) (XVII-7.5.86), 378-83, 

Environment (Protectiou) BiII.-Consid. 
(XVH-8S.86,. 142-43. 

Finance Bill, 1986-Consid. (XVI-
25.4.86). 388·92. 

Railway Budget, 1986-87-Genera' 
Discussion (XIlI-6.3.86), 256-59. 

Steep rise in price. of Fertilizer. aad 
Petroleum Products (A.M) (XlII-
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DEORA, SHRI MURLI : 
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Slates (XIV-7.3.86), 11. 
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I I.. . 
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(XVI-19.4.86). 12. 
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Finaoce Bill. 1986 Consid.- (XVIl-
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Swaciesbl Cottol! Mills Company 
Limited (A.c;quIsltlott and lr.lister of 
undertaklnas) Bill. Motion to pass 
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DESAI, SHRI B.V. : 
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of oil dnlllol cquiprneot. (XV-
1.486), 20S-06. 

AIIOCllrion of f'uads for Railway 
Projects by Plaonin, CommiuioD 
(XIII-6.3.86), 14-4. 
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Fair Price Shops (XIII-2L2 86). 
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durina 198.5·86 (XVI-ll.4.86).84. 
85. 
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203-204. 

Asylum Souahl by Sick Militaall la 
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7.3.86). tS7.~9. 

Canadian Aid .in Power Sector (XV-
J .4.86), 206-07. 

Cautra' aid to K.araa,aka to meet 
drougbt lituation (X1II-4.3.86,. 61-
62. 

Central Aasbtlll« to Statn tor Di1u-
ter ReHef (Xllt-4.3.86). 297. 

Citizensbip to Srt Lankan .tate .... 
persoos (XIV-12.3.86), 122.123. 

Compromise F ormuJa ror TeJIIIG-
Ganga Project (XIII-27.2.86),224. 

Computer Conlrolled Counler Macbi. 
Dn iD POSI Ollica (XIII-.U.86), 
414-415. 

Compulerisation or Centtal Exci .. 
RevenlJe (XIV -7.3.86), 169.71). 

Constraints raced by leather Export .... 
due to ,bor'l,c of Raw Malerial 
(XIV-14.3.86),22().21. 

Construction of Hydro· Electric: Pro-
ject by National Hydro-Electric 
Power COrPoratioD (XIV-18.3.N), 
~. 

Cootultadve Commille. Mecll., tor 
Nationalb.d Banh lor Soulborn 
Area (XIV-7.3.86), 166-68. 

CoovenloD of bllck mOD.Y Iota ..-bite 

tbrOUJb Natiooal Depo,lt Sebeme 
(XV- 21.3.86).242-43. 

C\arb 00 activlti.. of Exlremlst. ia 
U.It. (XIlI-26.2.86), 2%7. 

Dam.,. ,allied to raOway. 10 Puujab 
durina January, Pebruary. 1986 
(XIV-I'.l.86), 167-68. 

Deal tor Sl'Viet lechoolCIIJ tn.stu by 
Auoclated Cemellt Company (XIV 
-11.3.86), 234. 

DKUDC iD IDdlao Sblpplo. (XJV-
20.3.86), 126-127. 

DTC SUM' dama,ed 00 10.2.86), 
(XtlI-6.U6), 85. 

DeIic:easiD, Scheme lor loduilrl .. 
(XIII-H.M), 477-478. 

Detefmlnation of _I,bl of coal at tbe 
DestioatioD (XV-2$.3.86), I PO. 

Diver.ioD of plln fUDd fOl' drouabt 
relief mealur.. by GoverDmeat of 
ICarnatata (Xtn-21.2.86), 67-61. 

Drlaklna Water Ilcility for rural 
population iD Seveatb Plea (XIV-
)0.3.86). 2JI·2JJ. 

DrUI abun in Univenitiu (XIV-
12.3.86), 121-122. 

Baercy cOIlIervltion Ie IDdustry (XIV 
-tl.3.86) 86-87. 

EJlquiry ~port on CanAlUtore-ErD .. 
kal .... Ell.".'" Train Ac:ddeDa (XV 
27.3.86), 133·4. 

ExpaftlioD 01 Bombay aDd Visakba· 
patnam reheriejl ~ H.P.C.L. (XlV 
-18.3.86), 119-120. 

Ellpert committee', report OD problem 
of dru, abuae (XIV-I3.3.86), 143. 

Export of Cotton Tutiles (XV-
21.3.86).2<13-4-4. 

£Sport of Iroo Ore CoDCntta', of 
Japao from JCudremukb IroD ore 
COI!'paDY (X V - 24.3 86). 241-~. 

Pioaocia. 01 Super Thermal Statio .. 
by World Beak <XIV-14.3.86), 
186-89. 

Plrtea by PaklstaDi troops III POODCh 
Seotor (X1II-26.2.86), 233-34. 

Puoda for lturl' D.v.lopmCDt Pro-"aroma (Xl V -10.3.86). 82-83. 



tannent industry identi1ied by World 
Buk for Financial Alliltance (XV 
-21.3.86). 108·109. 

Hilb prlc:ea of lodileooos Soda asb 
(XVII-6.S.86J, 25S. 

Expanded ImmuDllisation Prolramme 
by States (X1II-27 2.86). 226. 

Implementation of Neili' Customs and 
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(XV-4.4.B6), 25·27. 

Import of Newlprint (XIV-17.3.B6). 
217. 

Iocome ceminl of Workerl (XVII -
28.4.86), 143. 

Increa.. in smualin8 from across 
border in Puojab and Rajastbao 
(XIIl-28.2.86), 147-48. 

Indo-France agreement for co-opera· 
tion 10 coal sector (XIV-IB.3.86), 
176-177. 

Iodo..soviet Trade A8reement for 19116-
90 (XIII-28.2.86), 148-49. 

Indo.US agreement re8ardl08 advan· 
ced computer Iystem 10 Iodia (XIV 
-12.3.86), 164. 

Industrial Growth (XV-1.4.86). 204-
206. 

Infrastructure Facilities 10 Boolt Alii. 
cullural Production (XV-24.3.86), 
247-4(1. 

Inquiry ioto coostructio n nf inter-
national Airport at Bombay (XVI-
104.86), 165. 

Inter.Stale Water Disputes (XIII-
27.2.B6), 225-26. 

Introduction of 30 Cbannel Dilital 
Pulse Code Modulation Equipment 
in Telecommuolcation System (XIV 
-18.3.S6). 118. 

Introduction of Computers to Indian 
GUDnerl (XVI-9.4.S6), 64. 

Islue of bonds by Indian Telephone 
Indo.tries (XIIl-4.3.86), 459-460. 

I.sue of bonds by Indian Telepbone 
Indullries (XV-I.4.86), 69-70. 

Invitation to United Nalio~s Inter. 
Realonal Af:ivisors to Study Cost 
Structure of Non-Ferrous Metal, 
(XIV-17,Ui),41.42. 

Leaislation 00 Inanuf.cture. import 
.nd disposal of Hazardous Subs-
tancel (XlII-S.3.S6), l1S-119. 

LIC liability on establishment employ-
in8 leas tban 500 workers (XIV-
10.3.116). 32S-326. 

Medium·term Loan to States to cover 
tbeir deficit. (XIlI-2S.2.86). 38-
39. 

National Book Policy (XVI-I0.4.S6). 
82-S3. 

Outcome of talks with Pakistan 00 
clubes in Slacben Glacier (XllI-
26.2.86). 234-35. 

Overbaulinl of Air India operatioo. 
and .yatems (XIV-J3.3.86). 143-
44. 

Power ahortage in Karoalak and 
Gujarat States (XlU-2S.2.86), 95-
96. 

Price of TV (XV-2.4.86), 160. 
Procurement of Rice (XV-4.4.86). 

34. 
Production and Import of Crude Oil 

(XHI-25.2.86), 185-86. 
Programme for Building of Road. 

(XIlI-27.2.S6),224·25. 
Programme for Development of Rural 

Youtb (XIV-13.3.86), 284-S5. 
Projecls behind Scbedule (XlII-

5.3.86), 11-14. 
Proposal of U.S. Oil Company to 
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25.3.86), 231. 
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Committee for steppin8 up export 
(XIV-14.3.S6),36.37. 

Provision of a House unit to each 
family (XIV ---21.4.86), 107-108. 

Quarterly Per(orm.nce Report '0 the 
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19.3.86), 25·30. 
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Seclor (XVI-25.4.86), 317. 

Rate of Industrial Growtb and steps 
to Increase It (XV -25,3.86). 
128. 

RecommendatioD, made a, CoDrerellC4 



of Chief £lectoral Ollkca beld in 
Delbi in Decoalblr, 1915 (XIU-
4,3.86). 71-76. 

aedDdioo i8 Vaoaapatl Pric:ea (XIV-
14.3.86). 185·86. 

aeliof (or Nalural Calamiuet (XIII-
3.3.86), 237. 
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alioo (X1II-4.3.86), S70-71. 

Removal of pavony (XUI-5,3.86) , 
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ReaioD (XV-7.4.86), 164-6S. 
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Safety measures in Cbemical Petro-
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StriqeDt ."ioo apitm coia Hoarder. 
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OftIc:u..a tX1U -28.216), L4M7. 

Til collection by way of rai4la (XUI-
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Villt of Canadian Forei.. Miaiat.r 
(XIV-12,3.86), 119. 

Visit of Mlnilter 01 Eztemal Alfal,. 
to U.S.A. (XIV-IU.86). 43. 

W~'OD procuremcat prepamma 
(XIV-13.J:86), 145. 

Witbdrawal of InYCllmcat AlloWitICCI 
(XIV-14.3,86). 119·90. 

Worldn, out viable st,.tI,1 for arowtb 
of AViation lnduatry (XJV-I3.316). 
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line project (X V -25,3.86). 83. 
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Dl!dATES 
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the HoulC (XV-·21 3.86),333 34. 
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tbe HOUle (XVl-25.4..86>. 33.34. 

DEV. SHill SANTOSH NOHAN : 
Companla raided to,eradicate B'KIt 

MODey (XlII-21.1.86). 197. 
c.AIlfuctJOII 01 border tuee witb 

Bulladesb (XV-l.U'>. 12·16. 
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SettiDJ up of l\ .tlooal E."lfoomeotaJ 
M.n.,ement Instituta (Xm-
5.3.86), J3I. 

Set tin. up of Biosphere Ruervel 
(XJII-5.3.86). 139. 

Special Department for R .. u!afilll 
COIl18rvatioD of EoefiY (XVI-
15.4.86), 125. 

Tax eumptlons for privately owned 
patacea. fort. etc. (XV-27.l.86). 
9)-4. 

C<lDJlitution (AmendmeDt) Bill (In .. r-
tion of Dew article 16-A ItC.) By 
Shri O.M. BaoatwaUa-CoDstd. 
(XtV-7.3.86). 382-83. 

Environment (Protection )BilI:-COMid. 
(XVII-8.5.86), 130-32. 

GenuaJ Bud,e!. I 986-87-0 eneral 
Discussion (XIV-II.l.U). 301-06. 

Additional T.V. eIIaooel ror educa-
tional Prolramma (XlV-IO.3.86). 
272.273. 

fffcct of HydroearbC'n [milliona into 
AfmO&pbere (XV - 2.4.8«1).72-74. 

Flution of Price of Aleobol (XVI-
1S.4.ti6). 261..ft2. 

Por. Service Jattitule (XIV-
12.3.16). J 63. 

Loan. for !ostallatlon of pollution 
CODtrol· mealUr.. (XlV-·12.3."). 
78-19. 

MulUl'CI to preveat creatiOD or "atte· 
laud. by executIve "u/q (XIV-
)1.3.86). 168·69. 

Mtetiq 01 NatJoaal .......... d Couu. 
cll (Xm-5.3.86), 37. 



NAMi iNDEX 

Mlltatioo of Iodiao elllineen alld 
«ience researchers to tbe West 
(XlV-12.3.86), 146-147. 

Preservatioll of IncHleooul breeds of 
~es (XlV-10.3.86). 27>.214. 

Ratio of National Debt to Oross 
National Product (XIV-14.3.86), 
133-34. 

Restoralion of Provisions of SeetioD 
JSCC of Income Tax Act (XV-
21.3.86), 2D7·208. 

Sbon Supply of Walons for TranI-
porlalion of Sail al SarcudrllDapr 
Station (XVl- 24.4.86), 86-87. 

Tackiinl JbummiDi Culdn.tlon 10 
North.Ealtern Stalft ,XIV-IO.3.86) 
78-81. 

Tourilm pOlcutiatities of Privately 
owned Palaces, Forts of Rulen of 
erstwhile Princely Stll'" (XV -
21.3.86), 31-33. 

Oeneral Bud&et, 1986.87-0eneral 
Discuasion \XIV -12.3.86), 288· 
292. 

Baport of Cot tOil (XIV -14.3.86), 250-
5l. 

IKSHIT. SHRIMATl SHEILA: 
Antieipated EDc:ri)' from New Projects 

(XVlI-2<'.4.86). 301. 

667 

Privately owned Hospitais, NursiDi 
Homes and Intensive Care Units In 
Delbl (XlIl-27.2.86), 127. 

Projects/Plans under Ccntral Industrial 
Sector in U.P. (XVI-15.4.86). 
132. 

Rcquirem~nt vis-a·vis consumption of 
milk (XVI-21.4.86) • .l79-80. 

Special courses to train aonouncerl 
and newl reader. tXIlI-4.l.86), 
IS3. 

Special Plan to boost Ooat Breedinll 
(XVI-lI.4.86), 153. 

VolUDtary agencies in Rural Areas 
(XVll-S.S.86). 116-20. 

DEBATES 
Demands for Grants (General). 1986-81 

Ministry of InformatIon Bnd Broad. 
castiilll lXVI-21.4.86). 435-38. 

General Budgel. I 986-87-General 
DII,:uslion (XIV-I 1.3.86), 286-
288. 

Muslim women (Protection of rights 
on divorce) Bill: Consid. (XVI-
5 . .5.86). 490-92. 

Need to preserve the ancient cultural 
heritage of Kallnauj, modernise it. 
perfume indu~lry and setup otber 
industries (Under Rule 371), (XV-
lS.3.86), 302·03. Dealbl due Meninsities (XVI-

24.4.86). lSl,S2. 
Dru, Addietion amOOI Police Person-

nel (XVl-16.4.86). 49. 

DlNESR SINGH. SHRI : 

EneDuraaement for investment In 
Food processlnll industries (XV-
8.4,86). 131-32. 

EIPort of Sandalwood, Cardamom, 
CinnamoD and Vetivcr oils and 
Foreisn Elcbanse earned Ibereby 
(XVII-29.4.S6). 136. 

Elltenlloo of Faeilil, of Providlnl Pipe 
LPO in DeIhl (XVIl-29.486), 
301. 

Import of ebange of hi odel of Maruti 
Vehicle on availabillt, of .pares 
(XVII-29.4.86), 302. 

ltoe for Production in HandloODl 
s.c:tor (XVI-1H.86), 10. 

OpeaiDi 01 Gal~ry of Indian Photo-
Iraplt (XV-3.4.I6), 93. 

Hiring of US Publicily Firm fo Project 
India (XV-2.4.86), S4-55. 

Import of oilseed, in place of edible 
oll (XVI-lS.4.~6) 61. 

Import of Sugar (XVI-lS.4.86), 28-
29. 

Indtpnisation policy of automobiles 
manufacture (XV -1.4.86), 280. 

Manufacture of New ModeJs of Motor 
VehiCles (XV.-8.4.86). 

Policy on Zero Industry Districts 
lXVI-15.4.86), 56. 

Proposal to set up a Sugar Mill in 
Mainpuri (U.l'.) (XVI-1I.4.86). 18-
19, 

Scheme for Exploitation of Touri" 
Potential of Garbwal Hills lXVI_ 
11.4.86).69-70, 



Scheme ,of ASslstaooe 10 develop hlkilll 
10 Himal.,..oRepoa tXV-4.4.1l6). 
6M+. 

DEBATES 
Demaods for Grant. General. 1986-87 

Ministry of EXleroal Atraira (XV-
21.3.86). 349-357. 

OGGRA, SHRI G.L.: 
'Re!elltcb anct Demopmeat 'of Medici· 

nal Herbs for Export and DomestIC 
we (XVI-24.4.86), 27. 

DEBATES 
Demuds for GraDts (0 ... 1). 19&6· 

87 Ministry of CCllDme1C8 (XV -
1.4.86), 364-68. 

Demands for Grailll, 1986-87 Ministry 
of EoClrl)' (XV-3.4 . ." HO-". 

Demand. for Gtanlc (Oeoera:l). 1986· 
17 'Mini.lry of Foodalld Civil 
'SaP9lift (XVI-lI.4.16), 3)2.35. 

Draft NaLional Policy on Education. 
1986 (R~) (Xvn -7.5.86).435·36. 

Fiilallce Bill. 1986 Coosld. (XVII-
28.4.t'6), 314-18. 

General Badjet. 1986·87-Genera' 
Diicusslon (XIV -12.3.86).262-65. 

Ioc:omc tall (AmcQdmeol) BiII-· 
C01Pid. lXVlI-8.S.J6), 190-92. 

loter State DispGta (Am*ldmeol) 
Bill (XV-31.3.86), 435.31. 

11)dul1rla' De,".loptnClnl Bank of Illdi. 
(Ameadment) Bill-Coosid. (XIV-
18.3.86), 330-33. 

Railway BudJet. I 88(j.87-General 
Dis..:uuloD (XIII- 5.3.86). 248-.53. 

Situatioo arbina oUI of drouahl aad 
olber Dalural calamill., io nrioU$ 
patll of tile couotry (DIs.» (XIJI--
6.3;86). 399-401. 

SralutoryRcsolutioll ae : rnaepproval 
of tbe Ravi aod Beu WaItt Tri-
bun.1 Ordm.nc:e. 1986 (XV-
3L3.86).043S-37. 

DOGRA, SHRI H.A. : 
Aaetloo or CommercialhD4 in Launi 

1'4 ... r '(XV-1.4.86). 35·36. 

Bill on Capital PUJlI,hmcot rot Certain 
Offenus (XV-l.4.86). 22;4.%5, 

Cure of ailmODt.cbrou,b Malnete-
-,*apy (XVI-2U.I6). ISS. 

FlaebCe for' ~tOtl .,of Plthl ... 
HarboUr in Aatlitta 'PntAlla'(XV-
24.3.86). 184-aS. 

Uli~ oPSboddy'aD4 bp'(XV-
4.4.86). 24. 

l"all.tiOn of TV Tr....... In Sri-
kakulam District of Aa4ttt. Pradeeb 
(XV-3U.I').2:48-9. 

MlIIMto;.tberapy ,for GUri6a' ajlmeats 
(XVI-24.4 86). 129-30. 

Outst.adina debt from Wottl! .aDk. 
LMP and otll:rlllternatin.&1 Pinlu. ... 
cial Insliluliool (XlV ~14.3.86), 
r»n. 

Removal of fiab plalos or. railway 
track In PuQj.b by terrorist, (XVII 
-30.4.86). 133-34. 

V&lQMdltar. Pro~ct (XVI-17.4.86), 
35. 

DEBATES 
~,f.,r Ol'antl. 19IIIO.87·Mlaiatry 

of Eoerl)' (XV -3.4.16), )12·13. 
0WeraI BueI,... 19I6-17-o.o«al 

DiKussioa (XIV-IO.3.16). 4Z1-
42t. 

MulUm 'ilIoiIIeD{PtOCectfoaotn,btl 
on Diyorc:e) 8111; CoWd. (XVIl-
U.86).332-39. 

Resolution re: BfeetoralRri'Orms (Xm 
-28.2.~), 190-91. 

DUDE, BHI~HNADEO: 

Demaod' for GrlDb (Genetal). 1986-
87 Mtnislry of Wakr'R.nOGl'Cel 
(XV-8.4.86), 448~SO. 

D.G. (Gelleral). 1986-87.' 'Mtatllry of 
Water 'Re.ourcea (X vt-9 ,4. B6), 
216·28. 

E 

ENOTl. SRRI Blllt!N SlNOH: 

Coaatruction of brancb post o8ke 
bufktlb, al Dlpbu (XVII-6.UtS), 
f81~8. 

loella', Share in World Aaricultural 
'Export (XVII-2.5 86), 110. 

Memorandum from Bot.jaG c.m.at 
~1i6G 'E_~... UalOD 
(XVII""",,."'''). II. 



tv Centrc al blpbu <XVII-S 5.86). 
101. 

DEBATES 
SWOrD (XIII....:.20.2.86). ,I. 

DeaIMl4s llbr GraDlS (GReral). 
1986 117 MiDistry oi/Home Affairs 

'J_''''''>~Y~,~~-i!!k~.l§;..'''.'.M'_ .'" . F .. ~ ~"i':loli; "!" 

P;.Lek,JO, SHit I sou A.RDO : 
IDcreaae ID perc<Dlagc of ItudeDIJ at 

differeol study Icvcls (XV-3.4.86). 
12. 

MOdern'TochnololY for NOD·COnyen· 
tioDal [DerilY (XVII-29,4,86). 
IS. 

'POSII of Ciyil JudllCS, etc. iD Goa, 
Dam aDdOlu(XV-:'8.4.86). 21. 

Raid. OD bO'Jse. and Offices of bank 
Ofticial. (XIII-21.2.86), 19. 

ReD ovation of Lord l .. aDDatb Temple 
(XVI-17.486). 6-S. 

DEBATES 
Demand, for GraDtl' (General) 

1986-87 Ministry of Oelmce (XV-
7.4.86). 334-45. 

Demaltd. for Ot'aats '(GeDeral). 
1986·87 MiDistry of IDformation and 
Broadc'ltinll (XVI-21.4.86) 
39S-Ml3. 

Muslim women (Protec~on of rillbls 
on Diyorce) Bill Consid. (XVII-
5j,&6).33949. 

Need 10 adopt measures to project 
employees of Dbarat ElectroDics 

, Ltd. Ollulabad drom cxpoIIure to 
the pmma radiatioD (UDder Rule 
3TI) (XV -3,4 86), 266. 

P~RI" Address"Metion of Tbanks 
OD (XlII-2S.2.S6). 365·74. 

Receol Bombing of Tripoli and 
BeD.bazi . by US Aircraft (DIS) 
(XVI-16.4.86), 363-68. . 

'ShuationiD Nitcara.;ua (Oil.) (XIV-
7.3.86), 302 06. 

OADGIL SHRt V.N. : 
DemaDds for Oranll (GeDeral). 

1916.17 MIDistry of Information and ' 

Broadcastilli 
392"94. 

(XVI-2I.4,86), 

OemaDds for GraDts (General), 
·19S6-87 Mtlristry of IDformation and 
Broadcalltmg (XVI-21.4.86), 
500. 

Demands for GraDis (Geoeral), 
1986-87 Minlatry of ,j"for_rion 
IlAdBroadcasling (XVI~23.4.86), 
230·57. 

GADHAVI .. SHRIB.K. : 
AppolntmeDt of Social 'Workers on 

Selection Boards fer· AUotmftIt of 
L.P-G. A •• netentc. oeVI-15.4.86), 
~·JOO. 

CoDlltructioD of roads aDd electrifica-
tiOD in Rural Areas (XVI-'-21,4.86), 
55·57. 

ItIceDtiYe to OOYCrDmeot ,empleyees 
bavlng OLe obiJd(XVI-tO.4.86). 
98. 

1nclull'ion ,of Distriotswilb-Mllt 
'Dai,ies ·as 'No IDtiustry Districts' 
iD Gujuae (XVI-IS.4:i6), .219.20. 

I Dcrease in . Cost of Production of 
'Whoal, Rice arid Gereall (XIV-
10.3;86), 209-10. 

InsufficieDt Funds for Stales 10 meet 
Nataral Calamities (XVI-2S.4.86), 
112-t3. 

Misappropriation (If BaatFunds 
(XVI-ll.4.86),117-28. 

New Textile Policy and packal! deal 
for ,nu"ing ',iet mills (XUI-
21.2.86), 25. 

I'la.tation of trees of looaer life 
(XVI-16.4.86). 176. 

Production of electricity from ,reDe-
wable. andsGD,coul/cntioDal eDcraY 
sources (Xl V --11.3.86), 4().41. 

Raids on Diamo.,ds Merchaots iD 
Bombay (XVl-ll.4.86), 297·98. 

Sickness iD Textile aDd PlaDtatioo 
lndl1sU,. (XVlI~ 2.5.86). 103·04. 

Var~tioD of wbolesale· Price lnde); 
and CoosumerPrice Index (XVI-
11.4.86), 295-97. 

,VtlllbleJllboJcOD cement •. ~ (XVI-
21.4.86), 220. 



CommiHee on GovcrnmOllI Mtuta1lcel 
Fourth Report PreICDted (XV-
44.86), 337-38. 

Demuclt for Graatl (GeDeral). 
1986-87 Ministry of Pe&rolcum aDd 
Natural Ga. <XIV-19.3.86}. 
223-29. 

GAEKWAD, SHRI llANJlT SINGH: 
Abolition of ('..oU" fee (X1JI-4.3. 86). 

$62. 
Abmedabad Circular Train (XIV-

20.3.86), 8l-84. 
ArraopulCllts for .fe cllltOdy of 

Baaaae of loteroational p ........ 
at Delb l Airport (XIII-27.2.116). 
17. 

Atomic Po",c.r Plant at Xakrapar 
(XllI-B.S6), U()",ll. 

BooiaI "rvice between Bombay. 
Baroda.-Bombay (XIII-6.3.86). 
108-09. 

Clcaraoce of Po_ eneratioa projects 
of Gujarat (XIV-1S.3.86). liS. 

Coal SIvrry Pipelioe Project iD 
Gujarat {XIV-18.3.86}. 215-16. 

ComlDillioDiDI or T.V. Studio at 
Ahmedabad (XIlI-4.1.86). 
160-61. 

~De ia Export of FeV Tobacco 
(XIV -J4.3.S6). 10. 

DemaDCI lor u.., telephose coanec:.io .. 
in Baroda (XIV -11.3.16), 
21l-n. 

Dilpoul of c0udemae4 railway mate-
. rial (XV· -34.86), ,. 

Expansion or A.I.R. Slation, Vaduelera 
(XIV-IO.3.S6).43-44. 

Ellpotl of Ricc. Supr aad otber food. 
lIatnt c1urt.,. ]985 (XVI-Il.4.116). 
96-97. 

ExPOrtI of Marhle Productl (rom 
Ports of Sauraabtra (XV-4.4.86). 
153. 

Pour lanc Expruaway for National 
HiJb"'ay No. 8 'rom Ahmedabad 
to Baroda (XIV--ll.3.86), 266. 

Hydro-Electric Projects under Con. 
ltnIctionfn Gujarat (XV-2S.3.16) 
~,. . . 

Impact 01 Price on Coosumet trice 
lodell: ror Industrial Workers 
(XVU-2."S6), 167. 

Indution or "Pollucion" in Union 
Lis'" (X1V-I9.3.86). Hi. 

IDerease IU price of Suaareaac (Xl V-
14.3.86), 95.96. 

LPG botllJn, plant neer Hazira 
(XIIJ-4.3.S6), 394·95. 

L.S.O. container Depot. at 0.1111 8Dd 
Abmc<labad (XIV-13.3.86), 
202-03. 

Lootln. of Bank of India. N.var .... 
puraBrancb. Abmedabad (XVl-
2S.4.86), 183-84. 

Manufacture of DiJital Electronic 
Telephone Each_nae In Guj.,at 
(XV-2S.386). 148. 

Natlooaliution or olosed Textile Mill. 
In Ahmedabad (XIII-2U.86>, 
lOS-06. 

New Electronic Telephone Eachaoaea 
in Gujarat (XIV-IS.3.86), 
213-16. 

OiIdd!ll... iD Gujuat (XV-I.4.86), 
Z43-44. 

Oil Production from Bombay Hl.b 
and GlIjar., Oil Fielda i XIII-
25.1.86). 132·33. 

Outley ror cancer cODtrol dur/III 
Seventh Plan (XIV-I3.3.86). 
131-33. 

Outlay for cancer cODtrol duri .. 
Sevenlb Plan (XIV-I3.3.86), 
101-02. 

Payment to Guj.rat towardJ Sarclar 
Saronr Project (XllI-27.186). 
133. 

Prneotion aDd 'peedy ueallDeflt or 
caDCer (XVI- 10.4,86). 99.]00. 

Purchaac of CottoD BaIH in Oujarat 
." Co«nn CorpontioD ul Jodla 
(XIV-7.3.86), 71-79. 

..ate or population .rowth 10 IDdfi 
aDd Oujara' .(XV-1U.86), 
In-!I9. 

R....,.I or Rall",.y Track In Gujarat 
(XIIJ-17.1.86).240-4I. 

Scarcity of kerOleDe ill Gajarat 
(XIV - n.3.H), ft. 



Step I to reduce Infant Mortality in 
Oujarat (XV-27.3.86), 120. 

Suppl, of sub-standard life .avinl 
drulls to hospitals in G~arat 
(XVI- 0.486), 31fi-20. 

Supply of Gas to Fertilizer Factories 
luHajira and Anle.bwar in 
Gujarat (X1I1-~.2.86), 1'8-59. 

Tidal Power Project in Gulf 0' Cambay 
(XIV-II.3.86), 100. 

Trinsportation of Coal tbrollIh Box 
'N' Walons (XVI-17.4.86) 
197. 

Univenalintion of Education (XIlI-
6.3.86), 198·99. 

Waitllll lis! of LPG Conoections in 
Oujara' (XnI-4.3 86). 561·62. 

World Bank Assistance for Sardar 
Sarovar Pr"ject (XIlI-27.2.86), 
239-40. 

General Budget, 1986-87 General Dis-
cussion (XIV-10.3.M), 373-77. 

Need to stricilly enforce tbe .. fety 
reculations in the industrial units 
located in and around Baroda aDd 
also improve .. foly conditions in 
these units to avert BhQpal type 
misbap lUnder Rule 377) (XIV-
20.3.86), 21 \.12. 

GAEKWAD SHRI YASHWANT RAO: 

Oil drilling by USSR in West BeDpl, 
Himalayan Foothills and Dbansiri 
Valley (XV-1.4.861. 216-17. 

OANDHI. SHRI RAJIV : 
Obituary ReCercIDce 

Death of Sbri Olof Palme. Prime 
Minister of Swcden(XIII-l.3.86). I. 

Demands for Grants (General), 1986-
87 Ministry of Defence lXV-
8.4.86). 379-406. 

Obituary Refuencc (Deatb of Sbri 
Olaf Palme. Prime Minisler of 
Sweden) (XIH-3.3.86), 1·2-

Demands for Grant5 (Oeneral). 1916-
87 Ministry of Sciencc and Teehao-
10lY tXVI-IO.486). 403-14. 

Demlnds for Grlnu (General): 1986-
87 Departmeat' of Ocean Develop· 
ment (XVI-IO.4 86). 403-14. 

"1 
Demand. for Gran II (Generll). 1986-

87 Department of Space (XVI-
10.4.86). 403-14. 

Demand, for Grants (General) 1986-17 
Department of Electronic. (XVI-
10.4.86).403-14. 

Demads (or Grantl (General), 1916-
87 Department of Atomic Ener.,. 
(XVI-I0.4.86),403-14. 

Presidenl's Address, Motion of Thanks 
on (Xm-27.2,86), 379-408. 

Mu.lim Women (Protection of Ri,hts 
aD Devoice) BiII·lnld. (XIII-
25.2.86). 337-38. 

GANGA RAM. SHRI : 
Allotment of LI'G agencies and petrol 

pumps to SC/ST (XV -8.4.86). 152-
53. 

Amonnt allotted to States under IRDP 
(XV-7.4.86), 84. 

Atrocities on Scheduled Casta' 
Scbeduled Tribes (XVII-7.S.86), 
244-246. 

Hindi Officers in Collectorat. or 
Central Eltciao and Customs 
(XVII-2.S.86) 158·59. 

Provision of drinkinl water in hilly 
areas of Uttar Pradesb (XVII-

5.5.116). 38·39. 

DEBATES 
General Budler. 1986-87-Gcneral 

Discussion (XJV-12.3,86), 304·09. 

GAVIT, SHRI MANJK RAO HODLYA: 
Cbeck on Incr.callinl capacity of 

power incentive industries (XVII-
7 .. U6). 53-54. 

Doublinl of Surat-Rhus."'al Railway 
Line (XHI-27.2.86), 69. 

Extension of E.S.1. Scbeme to DDA, 
DTC and Delbi Milk Scheme (XV-
31.3.86). 364. 

Fales on hirinl of Private BUSes by 
D.T.C. Found minin, (XIV-
20.3.86), 7c.. 

Modernisation of old NaDlal Unit of 
!'l.F.L. (XV-24.3.86). 218. 

National Alcohol Authority (XV-
1.4.86).49-51. 



Op.ull~ of ~1 HOIpltalsin lh~C.pl
tal(XV-~4.386). 28-30,. 

Opening of New· Pelt 08ices;ill Dhule 
D~rict ill Mal)ar.-htr.a (XIII-
4.3.86), 34)-344. 

OpeniDI of Public Call ~s aDd 
Sub-PO&( Offices ill Dhule district 
of Maharl,btr. (XIV-·I1.3.86). lOS-
06. 

Opening of Trlc.rapb Office in Dhule 
diwic:t of M.hara~tra (X1lI-
25.2.86). 7S-76. 

GAVIT : 
Opening of lelephoae ucbenpt iD 

Dbule DiS1rWt of M.harasblra 
(XIV -18.3.86),91. 

1lecovery of Gold Blsculrs from Hotel 
Rooms iD Delhi (XV-21.3.86), 136-
137. 

ReimbursemeDt <>f MediCllI Bills ID 
DDA (XV-31.3.tt6). ~49-SO. 

SelcaiOl)t of SC/ST candid.tel In tbe 
Nationa' School of Dram. (XJV-
13.3.86), 78-79. 

SettilltJup of T.V. Relay Centre at 
Dhulc (X'lfl-4.3.86). 109. 

study Groap 
Systmt for 
24.3.86), :m. 

GAVIT: 

of Tribal laDd 
OwoersWp (XV-

Tribal Area Devolopalfnl Schema 
(XIV-t9.3.116). 6$..70. 

V.ioIIItioD of MIlTP A~ b~ WiDI. 
Wear tP) LIIl.. New Delhi aDd 
R.Y·P. Oil I.ndu'lriel Calcolla 
(XV-I." ~). 86-87. 

DE8 .. H~S 

Dtmae4. for Grautsf(j .. ~l). 1986-
87 Ministry of IDformation aDd 
Brcckafiiaa (XVl-Zl ... .t6). 469-71. 

Rail"'ay Budlet. 19i6,1!7,.-GeD"al 
DiaculSion (XJI(-li.3.86), 336·38. 

OHOl.AP. SHRI s.G. : 
Amount Earm.rked for welr.r~ 

tdll/GtU of 4iaabh!4.{XVJl,.-lO.4.86), 
~2S. 

BiRblle,e.a04 ~D Rat4 in 1960 anc! 
l~S (XVIl-lB. .... B6). 1~-200. 

I 
! 
I 
I 

I 
i 

CT()plD.Uf.~ ~~e l"rCIQiMl .. d 
~~IiI"'loD (XV-7.486). 112-13. 

<;ur~&. ID U"yiq hlRNe In 
rrall! (XVI-JO.4.86). IH.". 

DecliDe itt Pidl Carob. (XVI_11.4.86), 
61. 

a....d for Inc:lu.ioa ef ... ,.Inder 
at ... jo. BoaIba, Tete"oae Corpora. 
&lOA (XVlJ-19.4.l<il. lo:J. 

Domblvali aaiJwey ~iaIM· (XV-
27.l.86). 94. 

Bapolt of Indian HlOdicraftl (XIV-
7.3.86), 211. 

OlC', POIIitiea. for ....,. 'lCCtioDi 
(XV-ZI.3.86),I .... 2-

GeW deposita (ound In K ..... ocba 
(Xm-u.u). 145-246. 

. Gooch TraiM oa~ ~ load 
bet ...... GhaI,bU a.' ..... b.' .. rai 
(XIlI-27.2.86). 131.33. 

PiDiDt H.,lIoar ~ iD Mallarllh-
Ira (XV-14 3.86). J2..2ol 

Hip PJ~ or Ma,oti ...... paru 
(Xlll ........ U.16). 532. 

HOlM .,....,0 .... Project at Italyen 
IletM»n CC8I"" RaUwa, (XVI-
1O.4.86). 211. 

ImplemCJItatlon 0120 poIet proaramme 
(XUI-5.3.86), \34. 

ImpleJDCluation of 20-Poinl PrOl-
,..-. by Sta"" (XUl-U.86). 2.· 
24. 

Import of R,yon Grade Wood Pulp 
(XV--2S,1.16,.2602l. 

Importl and ell"", of ....... pro-
4ac: .. <XVI-25.4.86), 133. 

Kalimanlwali (J{a'yaD) aaftw8y Over-
Bri .... oaJ~l..86). 5l.. 

Operation of palJetI.... aervic:e otI 
Dlva·Vi •• 1 .leem8ed· rail HM 
(XIV ...... n.3 U). m. 

Pe,..sih, Caurt ca.. of Exci1e DU1'. 
(XV -"'.86). &.9 

Pro<lUCttvity BOIlIII In DeleIlCf . Jleptl. 
Pact.oriel (XIV .... ·J9.3M). YJ. 

PrOftaanme 10 relne.ye uritlal. IDd 
Jayatoriet 011 Rllt.'1~1c;et. 
(XVt-10·4.8fi).I4. 



".port of Committee to evalute ae:r 
elJlploym.nt scbeme (XVI-ISA.86), 
'-12. 

Review 01 'No Industry District 
Scheme (XHI-lS.2.86) 131-132. 

SeiDr. of Smualed Gooda (XVJl-
2.'.16), 126-21. 

Separate bilwa, Zone for Suburban 
Seetio. of Bombay (XVI-17.4.86), 
40-41. 

Suburbln Trains on CeDtral Railway 
, Bombay (XVI-24 ... 86), 104.16. 

Telopbone coDDeclioDS in Mabarlsbtra 
(XV-I.4.86), 106-107. 

Tbakkar CO'lmisslon Reporl (XVI-
16.4.16), 217·11. 

VariltioD in RIte of Gil Supplied by 
ONGC (XV-2S.3.86), 183. 

Waitinllisl for new telepbone connec· 
tiool in Kalyu Telephone Division 
(XIII-4.3.86), 391-392. 

Wate Land Development Corporatioo 
(XVIl-7.H6),123.126. 

DEBATES 

BllIi.,... of tbe House (XIIl-21.2.S6), 
291. 
(XVI-·2S.4.86). 336-37. 

Demlnds for Graots (General), 1986-
87 Ministry of A,riculture (XVI-
23.4.86). 299·301. 

Demlod for mlmediate measures for 
resumption of work at tbe Sassoon 
Dock Fbbinl Harbour. BomblY 
(Under Rule 377) (XIV-13.3.86). 
300-3()I. 

Demand for includinl Bbayinder area 
in Bombay Telephone Corporation 
(Under Rule 377) (XVI-213.86). 
339. 

Fixation of price of g&l lupplied for 
power leneratlon at UrID. Mahara· 
Ibtra on coal equivalent basis 
(Under Rule 377) (XV-1.4.86), 30S. 

Need to Declare Nape Malsbel Kalyao 
Ohat Road as National Hiabway 
(Uoder Rute 377). (XVI-lO.4.86), 
333-34. 

'73 

Railway BudICt. 1986-87-0eoeral 
Dlscussioo (X1II-S.3.86), 299-301. 

GHOSH, SHRI TARUN KANT; 

Import Bnd Export of Crude 011 
(XIV-I1.3.86),19. 

GHOSH GOSWAMI, SMT. VIBHA: 

Competition between Cotton Corpora-
tion of Iodia aDd monopoly pro-
curement aleneiea lXIV-17.3.16). 
78. 

Drul Jmuaalers in Delhi 
9.4.86) 174. 

(XVI-

Foreian COlltrlbulions to certain Delhi 
Or,anisatioll (XVI-16.4.86), 188· 
92. 

Import of L.P.G. Cylinders from 
Brazil (XIV-l 1.3.86), 214·1S. 

Mis-utilisation of funds by CMERI 
(XVI-16.4.86),52·S3. 

Supply of Coal by Bbarat Cokinl 
Coal Limited (XV-2S.3.S6), 57. 

DEBATES 

Demands for GraolS (Railways), 1986-
87 Cut motions (XIV-13.3.86). 3a... 
88. 

DEBATES 
Situation arisiDI out of non,sfUlcment 

of etbnic problems of Tamils In Sri 
.Ullka (CA) (XIIl-2t,.2.86). 281·83. 

GILL, SHRI M.S. 

Accumulation of food&fains stock. in 
PUDjab and HarY.Da (XV--4.4.86). 
156-57. 

Irreaularities in Construction of L.I G. 
Flats in Vikaspuri (XVII-5.S.S6). 
103. 

Low Iovestment by Commercial Banks 
in Bihar (XVI-25.4.86), 252-53. 

Outstaodinl labour and handlinl 
cbargCl payable to Punjab Stat. 
Organisation by FCI (XVI-Il.4.86), 
149-50. 

Security Arrangements for JourDalista 
(XVII- 28 .... 86). 16-17. 



Study r.rcliq poYertJ-tUfckea 
peopIfJ (XVU,-30.4.86), 42-43. 

SUUCJtiOil to,~lare entire p.~ II 
Industrially Backward (XVII-
6.5.86). 2&.31. 

Use of funds allocated for laDP aDd, 
HllSP (XVn-7.5.86), SS-56. 

nE8ATES 
Oemaads for Graau (GeMral). 1916-

87 Ministry 01 Water &etoarce. 
(XV-8.4-86).426-431. 

Presideot', Addrea. MotiOll of TbIDb 
00 (XI1I-H.2.86). 431-38. 

GOSWAMI. SHRI DINESH: 

Acqunltion or US electronic welJ)OIt& 

by Pakitlan <XlII,-26.2.86). 26-29. 

Amenctroent of ... Im Cnsordrip Rul .. 
(XVI-24.4.86), 4·5. 

Amendment to Eleetka La.. (XIII-
25.2.86), 12·16. 

Coostructton or border '.ca wi!b 
Bao,ladeah (XV -2.4.86), 12-16. 

Condoued laDull or people frOlQ 
aao"ade,ll in Wese Benaal (XVlI-
7.5.86).30. 

Coayersfoa of wasteland lato prolt. 
able Fo""r, (XtlI-.5 3.86>. 

Financial alli"aDeC to Cemral Coaacll 
for Research 10 A",rveda aad 
Siddba (XVI-IO ..... 86), 142-43. 

FUDctiooina of oadooalillld baDb 10 
Sikkim (XV-21.3.86), 20. 

GllicIciiacl for Telecaat oISpoalore4 
Proaramme. (XV-31.3.86), J6. 

Lack of r_od bom., for cblldr •• 
(XVlJ-30.4.86), 29-30. 

Leai,lalioo to fill UrbaD Lend c.tIiD, 
(XIV-l0.3.1I6), J6-22, 

ProciUCCIOD of (ealure 81mt by GoVCfDo 
meat (XIV -IO.J.86), 13.16, 

Rile iD price. of _atia' cOOllDOdiliet 
(XUI-21.2.86). 14. 

Sample. of Import.d Bulk On.... aad 
I>~. formuialiolll (XVI-IO.4.16), 
26. 

SettlDa up a Bencb of OriaJa HI,b 
<::Dart at Ber.hlmpar (Mi-t5.4.86). 
.~ 

Supply of medtcilles ro,COHS dlapen. 
.. ria (XIV-t3.U6). 1%~ 

DEBAf'JE'S 

Demaada for Gruu' (GentraJ), 
1986-17. MiDlatry of Commerce 
(X\l-I.4.86), 3Jl.41; 

Oemaods for Granta (Genera'). 
t9ll6-'lr1: MI_". of llIformation 
aDd BtoactCHIiq (XVI-11.4.86), 
452-57, 

Damaad, fOl" Grnu ("all.aYI), 
1916.17. Cut motlolll (XIV-
J3.cU6). 389-90. 

Developmeot in Puojab (Oil.) (XVlI-
JO,4.86), 386-89. 

Re : NasJlm W.... (PfOleetioD of 
Ri,btl on Divorce) Bill (XIII-
21.l.86). 306. 

Need to aawad che FordlDars (I>~ter
miutJoa by Trlbal'a) Ace, 1913 
(UDder .. ule· 377) (XIV-li.3.86), 
210-12. 

Obituary Ih:lereoc:e (Deem- of Sbn 
Olof Palm.. Prime. MloW.r of 
SwedH) (XIII-3.3.86). 3-~. 

DfBATES' 

Obituary RertrtDCe Dath 01 Sh,i 
010f Palmo, Pri.me Mlltil,ar o( 
Sweden (XII1--- 3 H6) 3-4. 

Mu.Um women (Proeeedolt of ri, .... 
00 divorce) Bill Co •• d. (XVII-
5.'.'6). 602.03. 

Prnldeau'. 
Thanks 
278-'7, 

Add'..... Mottoo 01 
on (K1n-27.l." .• 

Rail.a, BuM!. 1916-17. G.eMral 01,. 
c1IIIioa(XUI-.5.3.86). 224-29. 

ReceDa· ..,bi ... otTrjpoU aad Ben· 
~ by US Airct.rt (DiI.) (XVI-
16.4.86)" 37)·76. 

Iteep rise la price. of Ftttfllre,. atld 



PetroLtumPr4duas'<A.M.HXlU-
2t.2.J6). 423-30. 

Sworn (XlU-20.1.86). I. 

GOUNT>ER, SHill A.S. : 

EvalllaUoa of ~_arcbn utihMd by 
illduurlea (XIV-12.J.86). 8lo8a. 

Proposal, for House Buildkla A;tivi· 
tiea (XIV-19.3.~, 123-24. 

SettiDg up Qf Cultura' CeDlrer '(XIV-
13.3.86). lIO·Il. 

DEBATfiS 

Leave of AbseDce from tbe tittiqt of 
die HOIIH (XVI~5.4.M), 
11),34. 

GOWDA. SHill R.N. NANJE : 

Anqed favour 10 private builder. by 
DDA (XV-3l.3.86). 233·34. 

AllotlD •. at 018ats iu Soutb DeIhl (XV-
31.3.86). 3(18.09. 

AllotllllDt of Port laDd to compaaies 
for .tor •• e of mollassesledlble oil. 
(XIV-JJ.3.86).214-19. 

Appeal. peD.iiDg ia the DepartmeDt of 
Public GrieYaIlCU (XV-2. ... 86). 
7()'1J. 

Charleriol system of contailler vessels 
(XVI-11.4.86). 60. 

Collapse of Naval Building In Bombay 
(XVn-JO.4.86). 98-99. 

Conn.ct Awarded to MI.. IadiaD 
Molasses ConJpallY by STC for 
handllna Export (XIII-28.2.86). 
fn.$!. 

CODtrac's for HouMI by DOA (XV-
24.3.86). 161·'-4. 

CODtrol 00 VaDalpatl Production Uoit 
by TOL IoteroalioDa! Limited 
(XVI-lS.4.86). 48-49. 

Declloe in Export of FCV Toba"o 
(XIV-14.3.86),9. 

DrOll&bt SltuatlOil iD til. COUOlry 
(XIII-4.J.86),40. 

E&eourioll or SeCond mloe ellpa1llfoD 
project of NtyveJi Lipilt Corpar. 

auOD Limited (XVI-IS.4.86). 
!J8..99. 

Import of Sugar (XVJI-2.5.86). 
J35-36. 

IrrigatioD projects of KaAlataka await· 
Ing clearaDce (XVI-17.4.86), 
164-65. 

Karoataka olfer to withdraw objectiODI 
oD'Tllu,u Gana. Project <XVI-
24.4.86), 9-12. 

Mobiltaation of Savioas by Baak 
OfBc:eJ'I (XVlI-2.5.86), 284. 

Modernisation pro,ramme of NTC 
(WBABO) (XVI-l 1.4. 86), 5iJ-51. 

OUt-oi'·tnrn Allotment of Flats by 
DDA ,<XV-31.3.86), 50-.51. 

NeW COlDprebensive Policy regarding 
Priciog aDd Distribution of M 01a9ge8 
aod Alcobol (XIV-18.3.86), 95·96. 

Itaida In Kamataka (XV -21.3.86), 
118·19. 

Ilecommend.tion or Il.R.C. for Crea-
tiOD of Soutb.Wesi Rail_y Zone 
(XVI-24.4.86).I77.78. 

Reservation of certalil lrems for ex-
clusive productioD by HaodJoolD 
Sector <XVI-2S.4.86), 299·301. 

Short.,e of raw Cotton in NatioDal 
TextUe Corporation (WBABO) 
(XVI-lI.4;86), 285·86. 

St~p. to reduce noise level ill metro-
politaD citie8 (XIIl-S.3.86), 
ISI·S2. 

Subsidy to States for Purchue of 
Spriokler lrril!ation Equipments 
("VlI-28.4.86), 53·54. 

Supply of coDtainor vesscls to shippinl 
Corporation of India (XVI-
17.4.86), 127.28. 

TcndClrs for Projects of Ncyvcli Li'Dite 
Corporation Lid. (XVlI-~.4.86). 
32. 

TeDders offered by STC for export of 
molalSel (XlII-28.2.86), 122.28. 

Traotler 01' blgb rankins offieer. in 
ITDC \XVI-ll.4.86), 286.88, 



VoloDtary .,eDd.. to be UIOCiated 
with redresaal of public ~ 
,Xm-5.3.86). 81-82. 

Demand, for Glints 
1986-87 Mlniltry of 
(XV-31.3.86). 49S-S02. 

DEBATES 

(0eD,"1). 
Commerce 

Demands for Grants (GeoeraJ). 
1986-87 MIDiitry of Waler Rnoorcu 
(XV-'-8.4.86), 431-35. 

DemaDds for GraDts (Ralhrl,,). 
1986-87 (XIV-I3.3.86). 04-26. 

Need to look into the tedaDicaI com-
peteDce o( tbe Weat GermaD finn 
M.A.N. beforc heiDI awarded COII-
trm by Lipite CorporatiDD Ltd. 
for aupplyof IOpbladcated equip-
meats (UDder Rule 371) (XVIl-
5.586). 286-87. 

Supplemeatary Demand, (or GraDta 
(Rallways). 1985-86 (XlV-I3.3)1'). 
424-26. 

Third Report of Railway Con¥clllioD 
COIIIIDitl" (Res.) (XIV-13.H6). 
424-26. 

GOWDA. SHRI X.V. SHANKARA : 

Activities of Libellllon Army iD 
Impbal (XVn-7.H6). 169·10. 

AllocatioD. for rapid trullt IYltem 
IChcIDe in Tamil NadD and 
Karuatah (X V - 27.3.86). 134-3S. 

Allocation of Knosene to Andbra 
Pradesh (XVI-IS.4.86). 141. 

A\lotment of essential commoclltin to 
Statu for distribution tbroup Fair 
Price Shop' (XIlI-Zl.1.86). 
80·81. 

AppoiDlmftll of a HI,b Powered Com-
!Diuee to look into the .orkiDa of 
IDititorlon Imparlib, IDdDatrla1 
.Safety Counes (XVn-28.4.86,. 
m. 

AppolDtnleOt of Women Teachtra 10 
tcacb uptO Hiah School Lev.1 
(XV1-'24 ".!Mi), 216-17. 

/di&-hcifiC mkf'09'lIYe eoarerence 
""'-, .... 86), n" 

AIIIIIMDtODt orBIt .... al A ..... ee lot 
Modernisation or Tell"" ladul-
triel (XVI-2S.4.8li), 305. 

BaIlk Credit to Chemical Jaduatry 
(XV-4.4.86). 81-88. 

BeDetIclarlea of IRDP (XIY-'-17.3.86), 
31-32. 

Bilateral Trade A.reemeDt bet ..... 
India aDd Po'laad (XV-2t.3.86), 
21243. 

CeDtral aid to Karoatalta to meet 
drolJlbt sitOlilioD (XIII-4.1.86), 
61062. 

Circollltioa of aD ElII'o,.ID FiaaDda' 
M ... zioe CODtainln, wroDl Map of 
India (XVI-IU.86), 29-31. 

Comm'-ioaiD, o( DtW aeavation capa_ 
cil)' (XVlI-6.S.86), "13. 

CompuJlOry National Social SerYlcI 
ror youtll. (XVI-24.4.8(i). m. 

Computer from U.SA. (XVII-
7.'.86). 121. 

Coae_lonal LoaD from JapeD (X(V-
14.3.86). 41-42. 

Coati.utl lob 01 poopll from 
Baqladesb iD Wcat Beopl (XVII-
7 S.86). 27·32. 

CorporatioDI for MolMta.., Slipport 
to power projects (XV -1.4..16), 
236. 

Creallon 01 GrOll llIf1)Iu. bJ SAIL 
(XVIl-28.4.86). 96-

Criteria for charaiDJ CORS <IODlribu-
tioG from PenlloneurXVI-
14..4.86), 88·89. 

Delay tD laklDI Ploal DecilioD .cpr-
diDl ClotiDa 01 Textil, MUI. (XVtl-
:U.86). 25S. 

DcteUudOll or Sak .ater (XV.J-'.'.86). 26-36. 

DeYcJopetDt or RUtll Are .. (XVI-
(XVi-2M ..... 87-8 •. 

Devbto cblc::k ttilD .ha,. (XIV-
».3.16).124-25 .. 



BnQuiry . report on CaDoaliore ErDa-
kuJam EllPreu Train Acddeol 
(XV -27.3.86), 133-14. 

ElIP8nlion of IDdo-US Bilateral Trade 
(XVI-15.4.86).303. 

Export of Textiles uDder New-Textile 
Polley (XVII-2.5.86), 156-58. 

ExlensioD of time to .Foreip Com-
panie. for givinl bids for oil explor-.. 
ation In 2') air-Shore Blocks (XVn-
29.4.86), 2'15. 

Firing by Pak Troops iD 1ammu 
Sector (XV -2.4.86),244. 

Funds for Natiooal parks aod project ' 
titers prollrammes by Centre 
(XVII-10 4.86). 135-36. 

Olut of Colloo in Gujuat (XVI-
11.4.86), 141. 

Impartinl Liquidity to housioa mortlle 
documeot. (X VIl-S.S.86), 
163. 

Implemeotatioo of decisioo. of 
Natiooal Sbippiol Board (XVI-
24.4,86),21S-16. 

Import of Textile Macbioery (XV-
21.3.86), 221·22. 

locreue io COlt LPG Pase III 
Marhtioll Projects (XVII-29.4.86) 
295. 

llldo-Germao a,reement 00 sbippinl 
technolosy lXIV-I3.3.86), 93. 

Indo-Hun,lery Aareemeot for Boiler! 
for Power Planll (XVII-29.4.S6). 
294. 

Indo-U.K. Joiot Venture (XV-
1.4.86). 107. 

lado-USSR Protocol 10 Computen 
lod ElectronIC;' (XVI-23.4.86), 
165-66. 

Iodo-USSR Protocol on Dairy Co-
operatloo (XV-24.3.86), 237.3&. 

IDflux of Tribal R.efuleos to Aaanalll 
(XVII-7.S.86). 168-69. 

Instillation or In.trument Llndinl 
f.cUltia (XV-27.3.16). 134. 

Introduction 01 Ooe Bank-One CoUec-
torate Scbeme (XVII-2.S.S6), 
158.59. 

Involvement of Farmers in PJanDinl 
and Managemenl of IrrJ,ation 
System (XV - 31.3.86). 40-41. 

Iron Ore Export Tarlet of MMTC 
(XVII-2.S.86), 215. 

Is.ue of instructions reprdin, maxi. 
mising imports from Rupee Pa}'llleDt 
Countries (XVI-2S.4.86). 302. 

1udicial reforms (XIV-18.3.86), 
171-72. 

Loan by Export-Imporl Bank of 
America for Karnataka Siate 
Electricity Board for buying Gu 
Turbines from USA (XV-4.4.86), 
199-200. 

Loan from Japan for Indian Iron aod 
Steel Company (XVII-S.S.S6). 
162-b3. 

Maintenance of Silkworm Trees 
(XVII-2.H6). 107-108. 

New pricing formula for Indiao built 
ships (XIV-ll.386), 264. 

New TechnoJolY for fodder production 
(XVII-5.S.86), 21S. 

News item captioned Drylaod SaviDi 
farming can trLble productioo 
(XVII - 28.4.86), 249. 

Opening of Representative office by 
Royal Bank of Ca~ada in India 
(XV-21.3.86).220. 

Optimum Natural Oas Supply Pro-
gramme by 011 India LId. (XVII-
29.4.86). 135. 

OrganisatlOn of Worksbop 00 Waste-
land Development (XVII-30.4.86), 
57-62. 

PakiSlan spies arrested in March, 1986 
(XVn-7.S.86),167. 

Panel 00 reYilalisation of paper indu5-
Iry (XV-1.4.86), 9'>. 

Petrochemical complex in Asum 
(XVII-6.S.86), 97-91. 



Power ,It«tqe in Xarutaka and 
.a.jar'" 'Scates (XlU-2S.286), 9S-
96. 

PrQlAUlme of ~iOD of QATI' cont-
rac:dn8 partkl.(XVI-~.4.86). 303-
306. 

Propoaje ... de by Talk Force on p. 
available 10 .tIMID (XVn-6.S.86). 
21»-206. 

Rail_y acc:identl due to buman failure 
(XV-3J.3..86), m. 

Remoyal or fiab plates of a r.ilw.y 
track in Punjab by terrort ... (XVII 
-30.4.16). 133-34. 

RepreteDtatiou .piDS! ioere'" ill 
illue price of Wbeat (XV- 4.4.86). 
201-2Dl, 

ReseulemeDt of Sri LaDk. Repatriates 
by Southern S~ .. (XV-2..4.86), 
76-71. 

Ratr1lC:tlUiDJ of PlanniDJ .Dd Imple-
ment.tion let up for powrl, Alle-
viation Prosrammea (XVI-9.4.16), 
llY. 

Rnampi08 of Gadail formu'. (XVlI-
30.4 86), I3S. 

Revlt.li .. tion or paper induauy (XVII 
-6.5.86).213-15. 

Role of CeDUllI .Dd Stale GoveR-
meDII 10 Combat Food and Draa 
Ad.kention (XIV-20.3.86}, 43-
44. 

Round T.ble Conhreoce OIl Enern 
Problem lXV-I.4.86). 236-37. 

Sebc:me for Welfare of PrisoDers 
(XVIl-30.4.86), ISO. 

Scbeme r ... rdilll cllb .Dd carry 
L.P.G. cyll1lden (X1V-II.'.86). 
172. 

Space P'OJI'IUIJDe (XIV-19.3.86). 
14. 

Space Tecbnolou' for A,ricultare (XV 
-24.3.86), 171·72. 

Special HoliliDi Scheme for lDdUltrial 
Worke,. (XV-31.3.16). 363. 

Special Scbeme for Export .of a.m,. 
~. (XV-4.4.86). -"307. 

SUlPltt_ ,. _ Ati JDdia telltialn 
Service (Xll1-25.4.86), 164-6S • 

Summer Special, (XVl-24.4.16), 217-
U. 

Token Itrike by workers 10 Coal 
IDC1uRr7 (XVU-6.S.86). 215018. 

TonalD, up or 1&8 Ministry (XVI-
2 .... U~ 163. 

Trade between ludia IDC1 Canada (X V 
-21.3.86), Il3-US. 

Trlpura National Volunteer, lXV-
2.4.86). 157. 

Uader-ullllaatioD of FUDds ., Calcutta 
Pona (XIV-20.3.I6)o 123-U4. 

Visit of CbiDflc sac.el Tecb.olOJilh 
(XVIl-S.S.86). 163.6S. 

Wqon procurement ,~ {XIV 
-13.3.16). 145. 

Welrue of Cine Worken (XVII-
21.4.86), 221. 

Worbn pardcipatioa tn Wan.pmeDt 
(XVII-H.86). 2156-67. 

World Bank loan 10 ladla 10 boOit 
aaricukaraf prod1actioa (XV-
3).3.86). 322. 

N.tioDal Policy OD Education (Rft.) 
(XVII-6.S.II6),31".71. 

GUHA,DR.PHULRENU: 

Allocettoo or FtaadI bJ llUDCO 10 
Wat BCDJII (XV-31.3.86), 266-
267. 

Aquarium work 10 MidD.pur (xvn-
7.5.86), U3-34. 

A .... ance by baDks uDder """""oJ-
....... acbem. iD "I'oapon distriet 
(W.I "pI, (XVI-I I.".,,). 348 •. 
49. 

AIIIIlIDCI 10 Weal Bonpl for people 
....., bJ Cydooe a1ICI Flood 
(XJV-IO.3.86), 46-47. 

Assoc:ialioDl workMla 'or welfare or 
Blind (XVI-t.4.86), 18*23. 

Bhap'IDpur NandiamD Dral ..... 
SCbeme (XV-2.4.86). 20-26, . 
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Blo .... md Improftd cb8l1a. in West 
Benp' (XV-I. ... 86). 113. 

Book publisbed by N.B.T. (XIV-
13.3.86). 213-16. 

Centra' Excite Raidl 10 Caloulla city 
(XIV -14.3.86). 267-68. 

Closure of TV Ceotre. Pij (XIV-
i7.3.8"6), 133. 

Foreip excbanae earned by Export 
of Kbadi, COllon and Silk (XIV-
14.3.86), 142-43. 

Fuuctions of Voluntary .Action Bureau 
(XIV-13.3.86). 285. 

Husband and Wife equal partoeR in 
property acquired aner marria., 
(XIII-4.3.86). 396. 

locrease in female infant mortality 
rate In Rural areas (XV-3.4.86), 
87.88. • 

Indira Sarowar Hydel Project (XVII-
29.4.86). 90. 

lostanatlon Solar Photovoltaic Pump-
ill8 Seta (XVl- IS.4.86). 137. 

Irriaatioo Projects of Wesl Beoaai 
~Itiaa clea[aoce (XV-3.4.86). 
166-68. 

Lok Adala" in Welt Beopl (XV-
8.4.86). 265. 

Meraer oC Soo, aDd Drama Divisiol 
wltb tbe Directorale of Field Publi· 
city (XVII-5.5.86). 127. 

New projeCfS uDder IDlearated Cbild 
DtvelopmeDt Scbeme (XJ.II-
6.3.86), 137.38. 

Oil rcserve In Keyurl. Mldoapur Di.t~ 
ricl (Wcst BeDlal (XIII-4.3.86). 
.564-565. 

OpeD ill, of br..,boa of Relional 
Rural Baoks io West BCDsal (XV--
4.4.86). 17·22. 

Opeoin, of new short IItay bouses 
(XVII-7.5.86), 228·229, 

Persons belped by Leaal Aid Boards 
(XIII-4.3.86). 374. 

Proposal for establisbment of Youth 

HOlteb on sea shore in West BeDIII 
(XVI-17.4.8~). 61-62. 

PropoJ81 to, creal. oew District after 
dividina Midoapur District (XV-
4.4.86). 207. 

Proposal to .. t up ea.bewaut Board 
(XVI-l 1.4.86), 95. 

Po_iOll of plot to the Centre for 
Women Development Studies (XVII 
-28.4.86). 107. 

Publication of lawl retallolto women 
(XVlI-6.S.86). lOS. 

Raids at houacs of officeR of CUitom. 
Department (XVI-n.4.86), 247-
48. 

Reconstitution and (unctions of tbe 
noo-official advisory committee for 
Swantaotrata Sainlk Sammao' Pen-
sion (XlV-12.3.86), 160. 

Releue of Punds for Conatructioo or 
Tourist Cottages at Ajodya Hill., 
Purulia (West BeopJ) (XV -4.4.86) 
208. 

Report of the Committee on tbe status 
of Women (XV-3.4.86), 1S6-S7. 

Review of workinl of I.C.C.W. (XlV 
-13.3.86). 69-70. 

Settinl up of forest bas~ indUllrfel in 
West Bengal (XV-8.4.86), 265-66. 

Storqe capecityor godownl of Central 
Warehousina Corporatioo (XVI-
11.4.86), 249. 

Sarvey of Oil deposits 10 West Beolal 
(XV-1.4.86), 12. 

Telephone services in villa,ea (XV-
8.4.86). 152. 

VolUD!81Y Orpnilarionl for tbe 
Welfare of Mentally Retarded (XVI 
-16.4.86). 16-24. 

Wlndinl up of DA VP (XVIJ-:-S.3.86), 
222-23. 

Women-run Bank Branches (XIV-
7.3.86). 79·80. 

WorneD Welfare aDd Development 
Centres in UniveraitiH (XIII-
6.3.86), 22-23. 



Beedi.nd Opr Work .. (coDditlon. 
of employment) AmeDdment Bill 
(Amendment of seetion 2, elc.) 
Consid. (XV-4.4.86), 4S:.5I!. 

Coal Mines labour welfare fuad 
(Repe.l) Bill-Consid. (XVII-
29.4 86). 40)-04. 

D.G. (Gmenl). 19U-1l7-·Mia;5tryor 
Water RHOIUctl (XVl-9.4,16). 244-
47. 

DrIft National Policy on Education-
(Ru) (XVIl-8.S 86). 5O-Sl. 

Electoral Reforms (Res.) (XIV-
14.3.86). 386-90. I 

R.iI .... y Bud,et, 1986-87- Gener.1 • 
Dilcuslioa (XlII-S.3.86), 238·41. 

GUPTA, SHRIINDRAJrr: 

Absorption of Reserved TraiDed Per-
1001 ill Telecommunication Depart-
ment (XlV - J 1.3.161. 82. 

ActiOD ,.ken a,.iost !lCttinlllp L.P.G. 
filliq pl.nls near rcsideatri.1 If ... 
(XIII-lS.l.86). 230. 

AdvertisiDI of l.puete products In 
lodia., Pres. (XIIl-28.2.86). 83. 

Apeement with Export Import baDk 
of USA for joint Indo-US project. 
(XIV -14.3 ,86). 73. 

Atm1Idmenl of ioduurtal dispute. Act 
to racililate c1010Te or weak (XIV-
10.3.16). 242. 

/uJlount repatriated by FERA com· 
panies (XIII-·28.1 86). 165-66. 

ApPolDtment ·of Private CoMullaDt. 
by Coal lodi. Limited (XVI-
15.4.861, 139. 

A"iSlance by public fin.octal i"stku· 
riODI to private leCtor (XIV-
14.3.8J). 169-70. 

CeDtral expenditure roc J986-n (XIV 
-14.3.86). 176.77, 

CllizeD.bip to Sri LaIIhn ... telels 
perlOlII (XIV-12.386). 112·13. 

CIoaur. or Elnpren Mm, in Nal1'ur 
(XV ~.4.86). 89-91. 

1 

Ciolwe of, Mia. by Eutwo CoraJteki. 
Limited (XIV-II. 3.16). l7J. n. 

Comput« 81*m ill MiJlfItrN1(Xill-
S.3.86), 147 ...... 

Con.umer Electr. Goods . Outpet 
(XIlI-5.3.I6), '!MO. 

Decision to de-JiI' PlivIU .. Oi." 
..... 11 of NllioaaJ Tum. Corpora-
tioD ia BuierD Re,iOD (XVI-
25.-4.86), J8s..t6. 

Delhi UDivenity Teac:ben S,rike (Xm 
-27.2.86). 178·79. 

Dr. V.rdarajan ComrnJttee Report OR 
Bhopal Oa. Leak (XV-l.4.16), 71. 
72. 

E1I'ec:t of MODVAT ScheaM OR COlt 
of produetion (XV-4.4.86), 147. 
48. ' 

EJ;pen Unlit let up MltTP ..,. PBRA 
Companln (XIV-7.3.16). 77, 

Ellporc of Indian TutBet to U.lted 
Stat .. (XIV - 7 ,3.86). H·Il. 

Fraud in PII.j.b N.tio .... Baak (XVII 
-2.S.86), 85. 

• OuldeliD .. to FUm Prod--. for DJ.. 
eourqilll Juvenile DellDqoency 
(XVI-24 .... 86). 30. 

Haldia·Barluai pjpeJiae III RaoipaJ 
Coalfidd (Welt Beapl) (XIU-
4.3.86), '-43. 

HIDdl... over SO p~r cent of met.1 
output by IDCIiaA A 'umio.llllll Com-
pallY Umiled(XVI-21 ",.86). 11 .. ". 

Implementation o( the Order or tile 
Supreme Court by CPWD (XIV-
10.3.86),67. 

Import of Edible oil 'r.llut ellport or 
Doo-beematirice (XV-1J.3.16), 6-9. 

lneluaion of Manipuri Laaauqe hi 
the flltb Sc:hedplc (X1ll-26.1.16). 
218·119. 

Indian parrtdpatiotl In PraDkfurt Book 
p.lr (X1I-27.2.16). /Q1.Ol. 

IDeSI." worters work'" 10 lordao 
(XIV -10.3.,,). 3111. 



NAMI! INDD 

lDdatriall..K:encel and Letters of 
Intellt luu,d to M·RTP and FERA 
ComPllDies (XIII-4.3.86), 370. 

la.tallation of Super Computer, (XIII 
-53.86), 19·20. 

Iron ore stock. with HSCQ mines at 
Gu aad Monobarpur (XIV-
JO.3.8t'). 2A1-242. 

Mizo-problem (XrII-26.286). 236. 

'Mysterious 115 blast al Bbital Steel 
Pllnt' eXfII-4.3.86}, 203.204. 

Non P.yment ofelectrieity bills by 
Heavy Ea.iDeerlnl Corporal ion, 
Rancbi (XUI-25.2.86l. 105·106. 

Permission to lOBI to NOiotilte Loan 
from Coosortium of EuroJ)ea.o Com· 
morc;al Bank, (XIV -7.3.86), 213· 
14. 

Pollution by Industries In West Ben· 
• al (XIII-5.3.86), 75-76. 

Privetintion of security aod cleaoinl 
arrangements io Goveroment Offices 
(XIV-23.4.86). 22-27. 

Prodllction lod import ·of deep sea 
flshioJ trawlers (XHI-4.3.86), 116_ 
117. 

price Control 00 Bulk Oruaa aod 
Formulatioo (XIV-18.3.86), 37·38. 

Proposal to exclude steel from Sche-
dule • A' of Industrial Policy Resolu-
tion (XIV-I? 3.86),69. 

Prosecutioo of Cases of Searches aod 
Seizures (XVI-I1.4.86), 214-16. 

Purchase of oil from International 
Market (XV -1.4.86), 201. 

R &: 0 Centre Of H;mlustln Le'I'er at 
Andherl. Bombay (XIV-19.3.86), 
166.t67. 

Raid. on houses aad .offices of bank 
officials (XHI-21.2.86). 15-22. 

Rate of Sa viall (XIV-12.3.86), 71·72. 

Reopening' of Ana10 French Textile 
Mills, Poodlcherry ,(XVI-11.4.86) 
37·38. . 

Requost of Viswabharatl Ulriversity 

Al 

for Waiver of Customs duty on 
IlIIport or Air ConditloniJlg Equip-
ment (XIV-7.1.86), 212-13. 

Rise in price of indigeoous newsprint 
(XIII-25.2.86), 229·230_ 

Science lod Technology In Enviroo-
menIal Manaaemcot (XVI-23.4.86), 
3-7. 

Settiag up {)f Teleprinter EQuipaicut 
Factory (XIV-19.3.86). 49-60. 

Tax Holiday to 100 per cent Export-
QriCDted Units (XVI-Il.4.86), 216. 

Transfer of surplus work of audit 
from Ahmedabad to Rajkot (XIV-
14.3.S6). 168-69. 

Viability of Hindustan Steel Works' 
CoostruBlion Ltd. (XIV-17.J.86), 
210-11. 

Worlrer', particiJl1ltion in Manqement 
of Coal Indutry (XV-S.4.86), ]45 . 

DEBATES 
Demand. for Gra.ots (General). 1986-

87 Minlatry of Extenal Affair.{XV-
23.3.86). 395-404. 

Development io Punjab (Ois.) (XVII-
30 4.86),352-60. 

FINANCE BILL, 1986 Comid. (XVI 
-25.4,86), 343-54. 

Inter.State Disputes (Amendmeat) 
Bill (XV-31.3.86). 418-24 

Re :' Motion for Adjournment (XIII-
21.2.S6), 214·76. 

Re: Maslim Women (Protection of 
Rijhts on Divorce) Bill (XlII-
21.2.86), 303. 

Musltm Wi)II)en (Protectioo of Ri"hta 
on Oivor.:e) Bill-ltd. (XllI-
25.2.86). 325-33. 

Reqot Bombiag of Tripoli Ind Beng· 
hazi by US Aircraft (Dis) (XVI-
16.4;86) 379-87. 

Muslim women (Protection of rights 
08 d~OI'CCI) BllI-Co.md. (XVlI-
5.S 86). 604, 

Situation In 'Nircaragu.(Oi •. ) (XIV-
7.3.86). 298-302. 



NAMIINDIX 

Statutory ReachllioD re: Disapproval 
of tbe Ravi IDd Beas Watora Trlba· 
n31 Ordinance, 1986 (XV-3.J.86), 
418-24. 

Steep rise in prices of Fertitizers alld 
Petroleum Prod UCla (A .M.) (xln-
21.2.86), 434-43. 

GUPTA, SHRI JANAK RAJ : 

AUocatioo to Jammu and K .. ballr 
uDder A.R.W.P. lXV-31.3.86). 
245.6. 

Aati-National ectiYitia iD JalDlDD and 
Kasbmir lXVI-23.4 86), 177_17t. 

Arr"t of terroriSlI in J '" K. (XVII-
30.486). 187·88 

DolJortation of IndiaDll from Malay." 
(XVlI-36.4.86). 6S 69. 

Fuad. for devc:loPIIlCDt of Dal Late, 
SriDap, (XV-14-':'6). 114. 

Growtb Rale or EIIlployment durioa 
Sixtb Plan (XVU-28.4.86), 241. 

Home Delivery 1,lt.m of LPG cylia-
den (XVII-&.S.86), 180. 

JUge of arml licelK'Cs to anti-social 
persOM tn Jammu and Kashmir 
<XVII-7.S.86),247.148. 

MillCreantl 1Cillod a' Indo·Pat border 
(XVn-7.S.86). 83-84. 

Modifh:atlon of Electroa," poticJ 
{XVll-30.48(;).212. 

Pakistani JelUed in EDeouat.r witb 
BSf (XVIl-:J&.4.86). 131. 

Plot 10 blow up rbe LahbtDi Narayan 
Tnnpie in lbe Captte. (XVII-
7.5.86), 241-242. 

Purcbaae of Aircraft Camer \XVII-
7.5.86),242-243. 

Setback to tourist iadUltr), due to 
ditturbuces io J 4: K (XVI-
2H.86), ']9-80. 

Short weiabt of L.P.G. C),lIadera In 
J '" K (XVII-6 5.86), 56. 

Uaifonn ray Scale for JIId". (XVU-
6.586).37. 

Vayu400tHrvke in J.t KSmor 
(XVI-24.4.86).93. 

DemsDd tor· ICttlilll c:lalma of refaaeea 
from Pati.'n oc:cuptcd areas of 
J " It aad allo CODIarm., citizen-
sbip rlab'l on r.raa ... who miara,ed '0 J " Ie from Weal p,ldat.o at the 
time of partition (UDder Rul. 377) 
(XVI-17.4.86). 234·)5. 

Railway Budtet. J986-87 Geacral 
Discus,ioo (Xm-'.3.86),278-80. 

DEBATES 
a.,ular PlJ'IIICllt of rea' or .nOimant 

of altft1Wive land to tbe landles, 
HarijaDI and ref~ee. whose lands 
bave beea acquired fot cooatructioo 
of a defence cbanael 10 Jammu 
diltrict or J aDd It (Under Role 
377) (XVI-9.486), 221-23. 

Sifuetloa ulAa. out of droutht and 
other natural calamities in .. riou. 
part. of tbe c:ountry (Oil.) (XIIT-
6.3.86), 424-25. 

GUPTA, SMT. PItABHAWATI : 

Abolition of Stamp Duty (XVI-
25.4.86), 109-110. 

AlIoca,ioa of Imported Edible Oil, to 
Stale. (XV-4.4.86), 125-26. 

Cultivation of NnDed Keaari Oat 
(XIV -17.3.86). 110-21. 

Fundi lor Elcctrifieatioa of Rural .. d 
Urbao Areas ID Blbar (XVII-
6.H~). 37.)8. 

Gol4 MIDes in Bihar (XVU-'S.86). 
JSol9 

I rrqularities in Sa udi Job Recruit-
mntl (XV-31.3.86), 247·8. 

New cell 10 aolve problcmt of wamea 
(XIV-l~.3 86), 251. 

New.item c:apdon 'dryl,ad farm/q 
caD treble production' (XVII-
28 .... 86), 249. 

Sbiftina of iodUitri .. localed io crow-
dtd localities 10 Delbi (XIV-
11.3.86), %2.28. 

Smua"aa 01 S .... rcaoe from BIhar 
10 Nepal border (XlV.-IU.86), 
100 



Ste.,. to encoorap Naturopathy (XllI 
-6 3.86), 9J.~. 

Utilisation of Natural Mineral ReJOu· 
reel (XVI-21.4.86), 123. 

DEBIfTES 

Demands for Grants (Genera') 1986-87 
Ministry of EDeray (XV-7.4.8b). 
297.98. 

Weekly Holiday in Banb (XVI-
2~.4.86). 247-48. 

DEBATES 
General Budget. 1986-87-General 

Discus,ion (XIV-12.3.86), 252-5S. 

Demands for Grants (General) 19116-87 
Ministry 0' Food and Civil Supplie. 
(XVI-I7.4.86),15M4. 

Draft National Polley on Education 
1986 (Rea.) (XVII-S.5.86),27·29. 

GURADDI. SHRI S.M. : 

Alledaed fraud of Rs. 10 lakbl by ao 
import firm (XIV-14.3.86), 126-27. 

Amendment to Import Policy (XIII-
21.2.86). 158. 

Assistance to public Sector to recover 
their dues (XIII-2S.2.86), 236-237. 

Asai~tallce to the Public Sector to 
recover their dues (XUI-2S.2.86), 
109_110. 

Demands of Delhi School Telchers 
(XVI-I0.4.86), 303-05. 

Effect of Increase In duty on Import 
of T.P A. (XIlI-28.2.86), 81·82. 

Haltina atation near HUPOO colony 
in Bijapur on ESbolapur Hubll Line 
(XIV _20.3.86),71.72. 

Import of Tin (XIV-17 3.86),6. 

Journal 'Compaoy News' and Notes 
brouaht out by Department of 
Company Alfairs<XV·-25.3.86), 103. 

Leasio. out of Nationalised Suaar 
Mills to Private Companfes in Bihar 
(XIV-7.3.86), 74. • 

New Delhi.Palwal SfeClrica' Multiple 
Unit Stl'viets (X1II-27.2,S6), 81·12. 

New Textile Policy and package deal 
for nurs'na sick mills (XIIf-
21.2.86), 22-26. 

Payment of BI!1s of Sinllarcni CoUieri" 
Company Ltd., for Supply of Coal 
to Ramagundam Power Station 
(XVI-IS.4.86), 87-88. 

Railway Division- at Nanded (XlV-
13.3.86), 34. 

Till Evasion by leadina bevera .. 
manufacturers (XV-21.3.86), 41. 

Tbakkar Commission Report (XVI-
16.4.86), 217.18. 

Use of camera crew and other equip-
ments of Doordarshan by T.V. 
advertisers (XIII-4.3.86). ISI·JS2. 

H 

HALDER, PROF. M.R·: 

Arraopments for Medical Unit io 
Superfast Trains (XVI-JO.4.86). 
9S. 

Money sanctioned to Universitie. 
under National Service Scheme 
(XV-27.3.86), 107. 

HANAN MOLLAH, SHRI : 

Action apinst corrupt officials (XI V-
19.3.86), 157·IS8. 

Adverse effect 01 Phenol Formaldehyde 
Synthetic Resin 00 workers (XVI-
24.4.86). 160. 

Assistance to Sick Un ita (XV-4.4.86), 
45-46. 

Betal leaves exports to Pakistan 
(XIV -7.3.86),44. 

Building up of godown 10 Andaman 
Nicobar to facilitate adeq uat. 
storllt of food stufl's (Xill-
212.86), 139. 

Circulation of Re. 1 currency Dotes 
aad coiOI lXlU-28.2.86), 118·19. 

Closure of Eastern Reaio.nal Produc-
tion Centre (XIII-4.3.86). 178-179. 

Communal riots in the country (Xy-
2.4.16), lSo.m, 



COWDPIaintl or .Corruptio. .....YCd 
fro. Mem"" of P.rtial!lODt (XlV-
1;.3.86), 158-159. 

Complain .. of disorder of'~ 
fit Bowtab (XIV-n.3.86), 156. 

Conc:ess;OQaI air I"efor .,.....,.". to 
And.maD and Nicob.t (XIV-
13.3.86), 126-27. 

Daily Sbippioa Service for IDtor-l .... d 
P_qeu of And .... ud Nicob.r 
IBlands (XlV-20 3.86). 19",138. 

Delbl Unlversil' Teac:hers Strito(XIII-
(XlII-27.2.86). 118-79. 

DevcJopmcut of ChenpiJ St.tio. 
OCOI-77.2.86),81. 

I)eydOpalODt or Metropolitan Cities 
(XUl-4.3.86),92-93. 

Development of RaUway Stllli~ 011 
Soutb E.stern R.ilw.y (XlIl-
6.3:86), 62-64. 

Distinction betweea Solar ad NOD-
Solar Cry,...l. (XIlI-S.3.86), 128-
29. 

Exhibition of BIas Films (XV-
31.3.86),367". 

Export/Import of clotb 'Dd ""mentl 
(Xm-2B.2.86),I16-I7. 

EsteDsion of r.il_y liDe in Tripura 
State (XIV -U.3.86), 5%-'3. 

Extenli01l of telcpltoae .. ",\co in Weat 
Beapl (X1II-4.3.86). 3IS-317. 

Healtb hazard due to pr04uctioa of 
Djoda (XVII~.5.86). lS3-S4. 

HowralJ.Amta a.od Yowtab,.SbeabJ. 
Broad ,au.e linea (XIV-13.l.86), 
178.79. 

Import or LPG from Banp'Mleab 
(XIV-IS.3.86), 49. 

Iater·Stale CooI'.omeol Act (XIII-
21.2.85). 37. 

latroductlon of V.yudoot Service in 
Aad.mao and Nicobar lalandl wltb 
CoDceMional Air F.re (XIV-
20.3.(6), 81-Sl. 

LPG Coaaec:dOD Ii- 10 ceGJUmers 
(XIV-lB.U6), 124·126. 

Lou,M'" oquiIed.by. .....jjted 
baab in W ... Be.... (XIJI-
28.2.86), 119-20. 

MababallplH ... , Nuclear ·PIut (XVlJ-
30 4.86), Ill. 

Microprocessor TecbllOlop .(XIIl-
5.3.16), 37-38. 

Mil-utilisation 01 fUllcfs by CMERI 
(XVJ-16.4.86), 52.53. 

New Power P .... hi W ... BcDpl 
(XIU-4.3.86). 480-481. 

No ..... vail.bility of cSria~I~. .,.ter in 
viUaps (XIV-17.3.S'). H. 

NOD-P8flDOD' of IIICOIIW &a~ by tim It.,. <XIII-1U.8fi), 13~. 

NRI projects and TecbDOlop Parh 
(XV-H.86), 2ll-2Z4. 

(,petri .. of aew leiepboDe ellCbaope 
in WUI Beata. (X.1V-U.3.16). U6. 
57. 

PropNal to set up oil Rcfiocry ID 
Allam (XIV-J 1.3.86).213-14. 

ProvideDt FUDd Aoeont Su,. (XVI-
21.4.86). 1S·17. 

PuaCtua,ity 01 Delbl-Bombay, Delbl 
Howra IWdbaai ExpJewa (XV-
27 3 86) 126. 

Raids apia.t Till evader, (XIV-
7.3.16), 161. 

ROPtelC4talioD (rOD! Bharat Br.ltea 
aad ValvuMazciOO1' llilloa(XJV-
11.3.86), S3-S4. 

.. pr ..... atioD resar_ mltaJaap 
meat .. Bbantt CocIr.\q. Co.I Ltd. 
(XVlJ -29.4.8!1). 82. 

• RetreDdim.at or Employees or Gae-
ral EQilneeu Rne". force (Xtll-
26.1.86), 64. 

Ilmp' 00 workia.,.cth·1tJu o( Jncliu 
diplomat. (XVI-9.4.M), 91. 

Settlo, up or 011 refineries '1IOaI' plaeel 
01 t;OOlUDlpt'oll(XIV-lJ.3.". 201-
01. 



NAMIII'NDEX 

$Ie!,'" of INDALCO (XV-31.3.8&). 
_5. 

D.G. (General). 1986-81 Department of 
Ocean Developmeot {XVI-9.4.86). 
333-40. Spccilcoommodil, rale'or belalleavcs 

(XIV-7.3.86). Ilt. . 

Sle,. to curb pollution cauled by 
power leaeratioa plut. (XVI-
16.4.86). 53·54. 

Stepa to II1renltben PIDler Prim 
Bureau. Calcalla (XIV-J2.3.86) 
135. 

St~ppap of Shri JaaanDa11l Ellpress or 
Puri ExprCM at Baoaa(X\I-l1.3.86). 
192. 

Supply of newspriDl quota to users 
(XIV-10.3.86). 61. 

Transponatioo and Frei,lit Cbar,es of 
Raw CottoajRaw Jule (X\'-
27.3.116), 75·6. 

Volume of Jodia'. Export (XIJI-
U .2.86). 141l-42. 

VolQlDe of total aporia aad sbare of 
lDdlvidua' Stales (XlII-28.286), 
m·18. 

DI.,dES 

MOLLAH HANNAN: 

Need 10 build necess.ry infrastructure 
for tbe rapid ec:onom;c development 
of Tripura (Under Itule 377) 
(XVlI-7.S.86),l30-11. 

Demand. for Grant. (R.ailways). ]986-
8'7. Cutmotionl- (XIV-13.3.S6); 
311-34. 

D.G. (Genera!), 1986·87 Department 
or EtKtroaiCl tXVI-9.4.i6). 333· 
40. 

J;>. O. (Oeaoral), 1986·81 Department 
or Atomic EnerlY(XVI-9.486). 
333-<CO. 

D.O. (Otlleral). 1986·17 MinistrY of 
Science aDd TechDolOlY (XVI-
9.4.16). 3].3.40. 

D.G. (GeDeral). 1986-87 Department 
of Space (XVI-9.4;86); 333-40. 

Need to wltJIdraw tbe Muslim worn' en 
(ProteCtion of R..i.bfl on Diyorce), 
BOI, its6 (Vader Rule 3'77) (XVI-
17.4.16). 234. 

Small aod Mar,iaal Farmers' Aid Bill 
by Sbri Hannan Mollilb ltd. (XVI-
17.4.86), 297. 

Special Medical Facilities to Goyero-
ment Employee. Bill by·Shri HannaD 
Mollah ltd. (XVl-174.86). 297. 

General Budact. 1 986-87-0eneral 
Disclllllioo (XIV-I2.3.86). 281·83. 

HANSDA. SHRf MATILAL : 

Consultallve Committee meetiol for 
Nationalised Baots for Ea,tero 
Re,ion (XIII-21.2.86), 45-46. 

Contract labour system fa BEL (XVI-
23.4.86), 62. 

Demand for escalation d Prices on 
Steel fabricarions of second Hoo,bly 
btidllt (XI1I'-27.2.86). 41-42. 

LoaD. Sanctioned for Truck/Bul by 
PaDjab and Sind Bank (XVII-
2.5;86). 7!MIt. 

Outftow of Money from Maharasbtra 
ed West BeDlar to otber Areas 
(X1II-2t.2.86). S3~S4. 

Power plaot in Assam with Japanese 
collabora.loD (XIlI-4.n6). 309. 

P"roM_ ·of secDriDI' .orll in Cacmn 
Sbi".rd (XlIl-27.2.86). 45-46. 

Suike Notice by tbe C.P.W.D. Junior 
EDlinecr. Associarion (XVIl-
28.4.86), 28. 

DEBATES 

Wild Life (Protection) Amendment Bill 
Consld. (XVII-8.S.86), 163.65. 

HAROWAal LAL, SHal : 

Statutory R. .. olotI08 rc; Disapproyal 
of tbe ani and Beas .atrrs Tribu-
nal Ordinallce. 1986 (XV~I 3.86) 
388·92. • • 

Inter State Disputes (Amendment) Bill 
(XV..:-lU.S6). 388-92. 



lYEll, SHRI V.S. KRISHNA: 

• A • CIIIS City fllClliti.. hl Klaf)Ur 
(XIV-14.3.R6). 184-85. 

Acquirilll Transformers for Banillore 
Doordarsban (XVIl-28.4.86). 
39. 

Additional power supply to Baa.llore 
(XlV-J1.3.86), 32. 

Advance of instrumeat 118diD, flcillties 
for fOIl bol1lld AlrporU (XIV-
13.3.86). lSI. 

AdvertWlIf Policy (XVII-28.4.!'l. 
191. 

Aaeocy POSt Ofikes ill' Banplorc 
Cily (XlV-IS.3.86). 167-61. 

Aancultu"ll PoIytcduuCl (XIV-
17.3.86), IS6. 

Air-Carto Compfn It Hydcrabld Alt· 
CIOrt (XV-4.4.86). 312. 

Alloeatioa of runes. to Kamatlh For 
Wasteland DeveloptllCGt (XIV-
12.3.86). 26-29. 

Allotment of boUHI to Govel1lfDeDt 
emplO)'eea ID Blaplore (XVI-
21 .... 86). 251. 

ADdlJar, units of Ceotrl. Coalfields 
USftitcd (XVIl-29.4.86). 89. 

AppoiDtmeat or Ioternal A8ditOfl 10 
Public SKlor Undertlkiaas (XIJI- I 
25.2.86). 239. I 

AppoiDtment of OmlMtamu in 
NatlcmaJised Buk to clMct Frauds 
(XVI-llA.86), 305. 

AppointmeDt of WOIIICJI JDdae. 10 
Hlah Courts (XVJ-U.4.86), 
280. 

AI'iaW!c. to Mablla Manda" Is 
Klrnatna (XVI-2".4.'6). fJ7. 

AooclalioDl workilll for .,..fare of 
Bliod (XVI-9.4.86). 23. 

Automatic: Telepbone eJleban,e It 
OllaramUlhal1 (XV -1.4.86). 
J5.5. 

~ IDCome-tall clalml 1'S¢ket ••• -

I 
I 
! 

eartbed In Madras aDd .",.lore 
(XV-21 3.86).237·38. 

CeDt,.1 School. ia Balllalore (XIII-
63.86).73·74. 

C1earlace tor tetlin. up of dielel 
ICnerator ae Blnplore by 'Kernltlka 
EIec'ricit,. Board (XVn-6.!I.86). 
186. 

C1earaDCe of Passport applicllioD' 
(XIIl-D.86). 67·69. 

C1uJ'IIDCe to Sbarlwthy Tlil RIc:. 
Project I' KlrDleaka (XV-S.4.86); '.: 
268·69. 

Cobaborltloa witb Gcorata lllltitwe ot 
Tec:bDotOl1. U.S.A .• (XVI-24.4.86). 
176. 

Com1)&Dies raided to mlllca .. Black 
MODe,. (XlII-21.2.S6), 187. 

Complimelltlry ('opia of Scleace Re-
porter to EducatiODa' la.t1tutiou 
(XVII-7.B6). 199·200. 

COlIItructioll of bOllset by Ho_ 
Bull.I.. Cooperaem $octet'" ID 
DeJIU (XVI-21.4.86), 224. .-.-

Convertioll of Sakm-BaOlalor-' ..... 
tine Into broad ,.uae (XIlI- t;. 3.86). 
181-82. 

Coavenioo or Tumkor.BaOlalore-
TUlltitur Train. iDeo Suttorbaa Tra.a 
(XIV-20 3.86). 161-62. 

Dalry-Scbeme fiooeed by NCOC aDd 
NDOB in IClra.taka (XIV-7.4.B6). 
203. 

DldiDe la demu4 for HMT Laelln 
(XIV -11.3.86,.169. ...... 

Dec:llae io EKporl of FCV-Tobacco 
14.3.16).6-10. 

Deducatioa of Commillion aad pott. 
... Cha,... 011 Pay BU, by 
NadoaaIited Baah ia Soutb 
ICla.,. (XVI-II.4.16). 303-04. 

Dentlad IIId production or CondO/Jll 
tXV-3.-U6). 143. 

Demand 'or HMT LadlCl Witch .. 
(XVI-IU.86), 221. 

Dldlioa COCRIDktec Report c.XVI-
23.4 ,H), 121·30. 



Diesel required for po"r pllDI In 
Karnataka (XV-18.3.86). 229-30. 

Dis;:-arily in Pay Scales Belwetll RBI 
Optecl and New Recruit. of 
(XVII-2.5.B6), 213·14. 

Di.triclS covered by National Oilseed. 
Development Projects in Kamataka 
(XV-31.3 86), 364-65. 

Drillinl Equipment Imported from 
USA (XV-8.4.86), 204·~. 

Drouaht a.sistance to Kamataka 
t (XIV-7.3.86), 260·62. 

EstablishmeDt of In.lilute of Touriam 
and Hotel Manalement in KarDataka 
(XVI-I 1.4 86), 304-05. 

Evaluation of S.day week Iyltem iD 
Central Government Offices (XflI-
26.2.86). 97·98. 

Evasion of Import Duty by Taper 
Roller Bearina Dealers (XVII-
2.5.86) 207.08. 

Excise raids in Banlalore city (XIII-
28.2.86), 36. 

Exemplion on Import of DenIal Equip-. 
ment (XIII - 21.2.86) 252. 

Expenditure of Credit Campa or8lnised 
in Karnataka (XVI-2S.4.86), 
287·88. 

Fiftb Antarctica Expenditlon (XVlI-
30.4.86), 109. 

Financial Assistance to BaDsalore 
Unit of Binny's Ltd. (XVlI-2.5.86), 
210·11. 

Forestry Project In Karnalaka (XVl-
164 .. 86), 175. 

Free railway passes to blinds (XV-
3.4.86). 141. 

Hurdle' by DDA {or Kaym~. Cooper-
ative Group Housin, Society (XV-
31.386), 362·63. 

lSI Marks ;'or wa.bins powders and 
Deterllents (XIV - 7 .3.86), 227. 

Imporl of banned by Marine Products 
Exporter. (XIlI-2J.2.B6). 120-21. 

Import of computers from USA 
(XVII-7.S.86), 179. 

"7 
Import of Mobile Phone ExcbaDJCI 

(XV 1.4.86), 152-54. 

Import of US film "Cbash of 1984" 
(XIII-4.3.86). 197. 

IDclusioD of synoDym. Nayak Com· 
monity in the iist of Scheduled 
Tribes (XIII -53.86), 160-61. 

Income Limit for beoefita to SCI and 
STs (XVI-9.4.86), 35. 

Increase iD perceDtase of student. at 
different Itudy levels (XV-3.4.86), 
14. 

IDtearated Child Development Service 
PrOlfamme in Karnatata (XVI-
10.4.86), 191.92. 

Intemalional Children's Film Festival 
held at Banlalore (XIV-10.3,86), 
306-07. 

Introduction of Direct Flilht from 
Banaaloro to Middle East and 
EuropeaD CouDtrie' (XIV-20.3 86), 
145. 

Introduction of a Direct Superfast 
TralD bet weeD Bangalore and 
Howarh (XIII-27.2.86I, 13·15. 

Introduction of Local Irains bet weeD 
Hosur and Bangalore (XIn-
6 3.86), 181·82. 

Introduction of Mobite Telephone 
facilily in Banaalore City (XV-
25.3.86). '16. 

ISSDe oi Import.Exporl Pass Books 
(XVI-2S.4.86),289·90. 

KaDnada pro,rammes telecasl by 
BanlaJore Doordarshan Kendra 
(XIlI-4 3.86), 198·99. 

Lack of Ordors of BHEL Unit 
at Hyduabad (XVII..,..6.S.86). 
67·68. 

Layin, of pipeline from Madr .. to 
Bal1lalore (XIV·-18 3.86) 88. 

Leakale of dod.ion relardinl import 
policy of TPA (XIV-I1.3.1!6), 175. 
76. 

Loan frOID Kuwait for Kali Nidi 
Hydro Electric Project (Kamalllka) 
(XVI-25.4.86). 38. 



611, 

"Lootiaa of ~enaen of Sa __ tl 
ExpreSi 00 6.1.86 QCVII-7.'.86), 
221·222. 

Millalion of Scieudsta aDd a.tlreers 
or 1IIS to USA (XIV-29.3.86), 158· 
159; 

Misuse of cuh benefit,: lilY ealployeet 
under ESI Scheme (XlII-·4.3.86), 
44. 

Mi!u~e of Import Licences (XIV-
7;3.86). 24041. 

Misuse of Imported Raw Silk (KV-
. 4.4.86), 109. 

Mobile post oftice' iD.BHaaIOR city 
(XV-2S,) 86), US. 

Mosquito Coil •. (XVI-1S.4.86). 211-
l2. 

Multi.fuel Boiler Thermal Projecl .1 
M ..... loro 10 JoiDt SeclOr (XVll-
6.5 86). 18S. 

Multinational Compani. (own4 Enp-
ged in Fraudulent ExportJ (XVIl-
2.5.86), ID2. 

Nali0l)81 Anthem at Prayer Tillie In 
School. and COnClCI (XVI-
10.4.86) • .163-64. 

Nrhru YuvakXendr .. in ltarnat.1ta 
(XlII-6.3.86), 180.81. 

Openina of Petrol BVDk·at h1aaapr/ 
J.P. ·Na .... iuBaaplOn {XV-
25.3.86), 215. 

()PCDina of T~ ElIJbaIIp8iD 'KafUl-
ta"a (XVI-,-IS.4.86).12l·1l, 

Optical fibre caltle ."Iem . beewuD 
Baoplore. and My •• re(XIl1-
4.).86). 539. 

PakistBOiA Yiliti"a MaHapurtm W1tbont 
Visa/Passp' rt (XV -:H:86), 204. 

Pa"ports Issued durin, 1985-86 (XVl-
23.4.86). 102.. 

Payment .of Wales to Kol.r Oold 
Field Millel Employee. (xtV-
10.3 86). 306. 

P.cncIinl ap9lication. for LPO ('00-
mctloll' In 8aOlllore CI,y (XIJI-
4.3.86) • .539-540. 

ParmasiaD to Bukue.... IIIJI .... 
iBI,Acti'flidet (XVl-H."-f6). 301· 
303. 

:Prefotnce in allotmeDt o, ..... oae 
coonc;tiOlito haodlcappcd'persoal 
(XVII·-6.S.86). 186-87. 

Price fiadlar told protMtc.d'b)"~olar 
Gold Field MiGea(XlV--'lO.3.86), 
30.5. 

PTiotinc ,of, Bu.talwe 
Di~ory In K.nnada 
(XIU-25.2.86), lAO. 

Priatina of RI. 10/- DeDomiaalion 
National Sa"8,5 SelttJllJeo.rtlfieate 
(XIII-21.a6), 1l1-3'2. 

Printina or ReserYltiOD/Cancoll.rioD 
Ft;rms ill ltallOllda by Soutbent 
'Railway (XIII-V %.16), 17,.76, 

Production In HMT bulbi dl"sion 
(XVI-I.5 .•. I6), 101-102-

Production of EdlicatiODlI PJWam ..... 
for Doordarsban (XV-JJ.3.86), 
31·2. 

Projects bC'biDd Schedule (XIII-
5.3,86). 14. 

Propo.al to est.bli.h Raw Silk Baata 
(XVl-lS.4.16)..UI9. 

Proposal 10 let up lfOIaJl seale IlIdu .. 
triel Authority (XI11-4.3 86). '38. 

Propcned fakln, up of Soper Tberm.1 
Project in K.rnalak. (XIII -%5 2.86). 

137~238. 

Pubttc -telephone booth, . m8llned by 
baodlcappN perIOD. 10 8 ..... 'or. 
(Xl V -11.3.86),1 aa.U. 

Purch... of Flat. a. Cutre ''P.rade 
.Road •. Bombay by Cuau .Buk. 
Bombay (XIV -14.3.86). 1"-16. 

~ .. 01 Wlltlnd ~ 
(XVl":"'IO.4,86), 1 •••• 

Quantity of CARE food ,1"111 to 
l'.at ... ka· ,XVI-10,4. 16), 241 .... 

Queue .,stC.m ror uo-rClefVed com-
partmcptl at Barlplot.Clty )tail· 
way St.tton (Xnl--27.2.1II), '116. 

Raid. c:ondUC$ecl ,b, .. J DC.01IOt. 'faa 



NAWllNDlX 

Authorities in Karoataka (XIV-
7.3.86), 101-102. 

Rare Eanbs Unit at Yelwala (XV-
2.4.86), 203-204. 

RatlOD to Defence PersonDel (XVII-
30.4.86). In.so. 

Recovuyof Loan. (rom Scholarship 
bolders (XIIl-6.3.86), 182-83. 

Recruitmenl of more number of women 
IPS olllcen (XUI-5.3.86), 165. 

Refund of /Olt Air ticket (XV -3.4 86). 
141·42. 

Rebabilitation of Kaiaa People (XIV-
19.3.86), 119. 

Re-inlroduction of aecond postal 
delivery .ystem (X1II-4 3.86), 538-
539. 

Release of forei,n excban,e for COD-
• truction of KIDDada BbawaD iD 
New York (XIV -11.3.86), 261-62. 

Re-openiD, of Madhava,ar aDd bi,b 
arounds Post Offices (X1l1-
25.2 86), 238-239. 

Representations (rom Riot Victims 
A"ociation, Janakpuri re,atdin, 
wrilina off baDk loans aaalDlt com-
pensallon (XVI-2S.4.86), 288-89. 

R.ewards to GoverDment Employea 
OD IndependeDce Day/Republic Day 
(XVlI-7.5.86), 92-93. 

Roller mills to be leI up in Karnataka 
(XVI-I 1.4.86), 322·23. 

Sales tax outstaDdin, alainst Coffee 
Board, BaDlllore (XIII -28.2.86), 
145-46. 

Scbeme for DevelopmeDt of Su,arcane 
(XVI-I1.4.86}.95-96. 

SelectlOD of new. readers/announcers 
by BaDaalore Doordarsban Kendra 
(XVII-28.4.86), 145. 

SeUiD, up of CbilbaU CemeDt Project 
in Public Sector (XV-8.4.86), 2\13-
204. 

Sellin, up of diesel ,onerators in 
Rural Areas by Kamataka Power 
CorporatioD (XVlI-6.S.86), 186-87. 

SeuiD, up of Metallurlical Indusfries 
in Public Sector in Karnataka(XIV-
17.3.86), 152. 

Sellinl up of National Commission 
to Purchase and Preserve Antique. 
(XVI-17.4.86), 106. 

Sotlinl up 01 Oil Refinery at Manla-
lore (XIfI-2S.2.86), IlO. 

Sett1nl up ot powerlooms in Co-
operative Sector in Karnataka (XIV 
14.3.86), 195. 

Shiftin, of Wireless Monitorinl 
Station from JayaDaaar, Banplore 
(XV-I 4.86), ISS. 

Shorta,e of aroundnut and 
Seeds (XV-7.4.86), IS. 

Iram 

Sbona,e of National Savina. Certifica-
tes in Banplore Post Offices (XIII 
-4.3.86), 383 . 

Sbortaa. of Steel by the Turn or 
Century (XIV-IO.3.86), IO-J6. 

Sick Textile Mills in Karnatalta (XIV 
-7.3.86),227-28. 

Special Sporls Schools for Cbildren 
(XVI-17.4.86), 39. 

SpeedIng up of Baoaalore-Salem traln 
and introduction of a lut train 
(XIV-13.3.86), 159, 

Suaar mill. sanctioned durioa 1985-86 
(XVI-2S.4.86), 237. 

Supply of OIlential commodities to 
Karnataka to meet drought condi-
tion (XIV-14.3.S·o), 225·26. 

Supply of paper 10 Karnalaka in 1986-
87 (XIV-IJ.3.86), 159. 

Supply of walODS for fodder from 
Punjab 10 KarnBtaka (XIV-
20.3.86), 88. 

Survey of Cbromium deposits in 
Karnataka (XV - 24.3.86). 167. 

T.V. Micro-wave facility 
Banealore and MYlore 
17.3.86), 157. 

between 
(XIV-

T. V. traosmission (aciliti .. to States 
tbro\llh INSAT·J C (X1II-26.2.86), 
200. 



Te1etftl of ltanntlch 'La'll ___ tto-
;mnirin (XV -7.4.&6), 150. 

Telecast of T.V. film ·R-.jlv'. lodia' 
(XJV-IO.H'6), 85·86. 

Telec:ast of Ut~u Proarll1DilM by 
Banaalore DooNaRbao Kendra 
(XV-l!.3.86), 263. 

Tborium ReKrvei (XV-2.4 86), lOS. 

Ualform pe.tteflI ofLoftety Memes 
floated by different St.t. (XVIJ-
7.5.86), 179-180. 

UiJmaftnedlt.nway Cr~ In 
Karnataka cXIV-13.l.I6), 61·73. 

Uec Of eo.".,atm 1ft C~lrat -00*'0-
ment HMpitall<XV-tT 386). 108. 

Ute 'of fAF tltaDfS by lltinlfte'" (XVI 
-94.86). 131. 

Ule of MO~O-Sodium Glutamate •• 
a4di"ft in meat Ind ((GUD rOOde 
(XIV-B.l.86). 2116. 

ViolatiOn of FERA by Bi, Jadlistri.1 
HoUlC'l (XJlI-21.2.86,. 221·27. 

Vlav&Wariall hOD and Steel Ltd. 
Dbadrel/alhi, Klrnallka (Xlll-
4.3.86, 19;·198. 

WarUn, of HoiifeDiitldiq CoOpera· 
tive Societies In Delbi (XVI-
2.1 4.86). 1t).,1). 

World Bank Awhlmet (or knplol1l 
Tr.n~porl Service lXVI-21.4086), 
2tiO. 

DEBATES 

Beedi aDdCl,ar WarUn (CoDdkfoae 
of Emplo)·menl) AmeDdmc1f1 Bill 
(Ameodment or .~ction 2. etc.) 
Collaid. (XVI-17.4.86),32i·U. 

B.O.H. \XIV-14.3.86), 29'4. 
•. O,H. (XVn-2 .s.1J6). 304-05. 
B.O.H. (XtIl-21.2 (6). m. 
Contiitutioll (AmeDCiment) Bill (hller-

lioo of DeW article 16 A ~tc.) By 
Sbri O.M. BaollwaUa-COGIid. 
(XV-ill .. 3.t6),412·17. 

Dtdllnd.1br Orabta, J986-I7. MIni.try 
of Ellerp (XV-3.4.86), 33 • ...,. 

OCillaoc1'e;Ortirallts(OeneraJ) 1H6-17. 
MiDiatry of Food au Civil SupplJe. 
(XIV-J6:4.~. 388'-}O). 

Oemaods ror OrlOIs (Geoera1), 1986·17 
.......,. of Pttro ... ·MId N.1Nra1 
Gu (XIV-19 U6), 216-28. 

l)Ift$aG, ftJi' GrtMa (0 ........ ) 1916-87 
N~rt «If ~1.iId MUIfe!I (XV-
3.486). 279-81. 

DfiliaDl forO .... lS(OtMIBJ), '986-87. 
MiDiluy of Steel and Mlaea-Cut 
M.iiOli, (X-1.486). 42&-29. '. 

Dtmaad. for Ore01l (Oeaeral).19I6-87. 
Minislry or Water RIIOII"" P(V-
8.486),43S-39. 

Deaaaa4a for Graats (Railwaye), 19M-
81 (XIV-ll.3.116), 420·24. 

Dmtaatl. 101 &cett ON", •. (R ..... '.) 
I~' (XJV-IH.i6t. 410-24. 

Oeneral Budtet. 19M·bOeaml Ditc-
unfoa (XIV ~J I J.86), 359.62. 

''&'lOUltrlal Fiat~C'DJ'.,.ra,jOll 
(Ameodrneat) Bfll. t9N eouid. 
(XVII-1.S.8'>, 336-18. 

Inlltt State bliPIlI" {AtrIftldmeot) 
im C;CV - 3t .3.86), m.,. 

Uccace to tbe B.naa1ore W.ter ,upply 
aad Sewer... Board rM UlrJlt, up 
;wltfT.,.. totfitbUilI~ 110'11 1)'''. 
(Uaderltole Jf7) <Xtn-2fi.2.86), 
~". 

Need to look lblO lb. ""fb, .rr.Il .. ·· 
.".... .... for Itaadlcactpod QUdt. 
.tft • .,peariDt in dM Bankinc 
Service Rtcrultmrnt Boud £aamiDa· 
tiOb held la BaDlalore (Uader Rule 
117) (XlV .... IU.'86), :Hi'M", 

Need to leI up a IeCOM unit 01 Dillt-
cd ~ "ifthht.BcIttItImnt 
fadot'y • a. .... (U., Rule 
377) (XVl-l',4.86). JOP.fO. 

ll&il*iY •• t f91/6.81-·0etJera. 
bItcu .. loa (;an-c.s . ...,. 6'7lola. 

ShDatJoo arialn, out of cItouallt aDd 
Gd* tlatitiat c,thlttlft ttl Yftiolll 
tmtt oTtt.t C()oflli1 (Dh)tXJIJ-6:3."" ~.; 



"tutor)! aewlulio~ lle. I;l\s!lpproval 
of tbe Motor Ve~ea, (A9Ieodmenl) 
OrdInance. 1986 (XIII-4.3.86), 606-
)8. 

Statutory Resolution re: Disapproval 
of tu aaw"" Be •• W .... Tribu_ 
nal OJdiDUlQ!ll, 1986 (XV~31.3.86), 

392-95. 

Supplerneot~ DelDAlilch fpr- Orants 
(XIV-13.3.86),420-24. 

Tbird Report of Railway <;q,ventlO1l 
COUlmi,te, (R.~") (XIV..., 13.3.86), 
420-24. 

1ADElA SHRI D.P. : 

Cases of Nationalised Banka Pendio. 
In SUpNIIle Cout (XVII 2:1.86), 
104.0". 

Cbaoles io Billioa Cycle of Telepbooe. 
(XV -- 8.4.86), 267-68. 

CamIMHCritod reslll'¥~ In Indiaa 
ALr-llqtI (X:VI-lf.4.8.G, U7.38. 

1i1Jlor~"Clot of DisctpUDjIj ,,-.oo •• t 
C",al O~. P«I"",o-' (XVI-
21.4.86). *72.. 

IlIIJ)Ort aol reqIllremaat 01- ViI_io B6 
(XVII-·29...,6), 203. 

LOfoIiI 10 tI~bjna CqUlpa.oi~ by Sblp-
pial Dovelop~ F~4 Cqmmittee 
(XVI-174.86), 1·5. 

Loans to Flsbi,o, lad.,.r), (XVII-
28.4 80). ll-1S. 

MOliitoriDII of delays III IA !liahta 
(XVI~24.4 86), 117-18. 

OotalandiDa dues of fi~ wmpanies 
to SDFC (XVI-24.4 86) 195-96. 

Jhl~ 01 Te~bnolop b, IPPL for 
Pr~w;tioD of Pota"sh~\lI Pencillin 
(XVI-...15.4.86), u.,64. 

RequlralDOnt of Trimetboprim aDd 
sulpba Mctbazole ond Production 
II)' IOPL (XVII-29.4.86), 69. 

Reninl of Charter Policy (XVIl-
1I.U6), 1411. 

.... t~~ to rffatri~t IUi.ation OD 

Irillin. ,"\te1l (XVII-6.S.86), 
66-67. 

$Judy into e ... y lind cmciem L.P.G. 
4i~ri,l)utio", (XV -804.56). 164-65. 

Wit~drawal of SDPC from Trawler 
Finaoce (XVI-17.4.86), ·120-21. 

DEBATES 

SllUatien arlai.ac out ofdrGutbl and 
otber nalural clliamities in various 
part. ortbe country (Dis.) (XI-II-
6.3,,86), 401.,0). 

Penonal BllpllDatiea ~ Member 
(XlII-S.3.86), 208. 

JAFFER SHARIBE'. SHRI C.K.: 

Muslim womeo (Protection olrights on 
Divorce) hill-Consid. (XVII-
S.H6). 372-75. 

Gmeral Budget 1986-81 Oeoeral Dis. 
cuulon (XIV-7.3.86), 134-39. 

JAGANNATH PRASAD, SHRI ; 

AIleac4 favlJUf to priyate builders by 
DOA (XV-31.3.86), 233-34. 

0.. I~ In Vlll'io,ua ladustries (XIII-
4.3.j6), 301.(l). 

00eait>B of ba.k braocbes iu Utlar 
Pr.d~b (XV-21.3.86), 71.78. 

Preparatioo of Arlbilt (Financial, 
R,eJiatcr {or tach villalle (Xlfl-
2J.2.~l, 151. 

Proyislon of Houses at Concessional 
Rates 10 Class IV EUlpJp,y~S 
(XVII- 28.4.80), 21. 

Pollutioo 4;)f Oanaa River b)' IGdustriea 
(XJII-26.2.86), 59·60. 

Takeover of lugar milia ronDing in 
L~. (XIll-21.2.86), 55-56. 

T. V. Coverage of Vmaaes in Ultar 
Pradesb (XV-24.3.86), 45. 

Waitiog Lilt for LPG cOOD~tion' in 
V.P. (XIV-18.3.86), 56. 

Waitine l:ial for JlCW tole.pItODO conDec. 
tions in Vttar Pradesb (XiV .... 
11.3.86)_ 72. 



DEBATES 

Demand for uparadiDc JOllior NavYUB 
Scbools to Sealor NaVYlll Scbooll 
to CIllUfe automatic a4millioo of 
lIodeD" of tb. Junior Willi to tbe 
Seaior Willi (Vader Rule 317) 
(XVI-17.4.86),232. 

RaUway Bud,Cl, 1986-87 GeoeralDi •. 
CGIIion IXIfI- 6.3.86), 263-65 • 

. ,JAGAT aAXsHANAN. DR.. S. : 

Allotment or Land to Cooperative 
Oroup Hou&iDl Soc:ietiel (XVII-
28.4.86), 127. 

DEBATES 
Muslim women (Protection of nabtl on 

divorce) BiU-CoDli4, (XVU-
5,5.86). 602. 

D.G. (OeDI.). 1986-87 DcpartmcDt of 
Ocean Development (XVI-9.4.86), 
344-46. 

D.G. (Genl.). 1986-87- Departmeot of 
Space (XVI--8.4. ).30«-45. 

DemaDdI (or GraDtI (Genual), 
1986-87 Mingtry of Seiouce aDd 
TecbDolOlY (XVI-9.4.I6), 344-46. 

D.O. (General). 1986-87 DepartmCllt 
of Atomic EnofIY (XVI-9.4.86). 
344-46 

D.G. (Oeneral). 1986-87 Department 
of Elcctroniea (XVI-9.4.86), 
344-46. 

JAtN, SHRI DAL CHANDER : 

Di.posal of condemued railway 
material (XV -3.4.86), 1-5. 

Eltci.e duty 00 Bidl (XV':"1U.86). 
3()"31. 

ElIteDlion of RPF Act to Baaka (XV-
7.4.86). 77.78. 

F_ival of India In V.S.~. (XVI-
24.4.86), 238-40. 

Graot of Houain, Loan to So.:/etJea by 
Statel Blnk of Bikaner u4 J.lpur 
(XV-4.4.86), 145-46. 

).oft to Fel by .. It or "' .... , bqI a, .1 

old utu in Saaar (M.P.) (XVt-
11.486). 143-49. 

MJneralaurvey In BuDdelkhaDd (XIV-
17.3.86), 174-75. 

Nam. of Minority Coamltt .. 
(XVII-·30.4.86), 190-98. 

Production aad Imporl of Fertilise" 
(XV-7.4.86),77.78. 

Settiot up or Dereote Equipmenl 
Maoufacturin, Voill fD 'aana 
(XVr-16.4.86), 106-07. 

Vtllitatloo of Punds provided rot 
mOdernisation and extelllioD 01 
Railway Un.. (XIV-lo.3.86), 
74. 

Work... rendered joIJIeu due to 
elOlun of miDe. in hue District 
(XIV-17.3,'6), 106. 

Seedi Ind Ci,_ Workers (CaadilioDl 
of Employment) Amendmeol Bill 
(AtDellClaMat or ICCfiOil 2, etc.) 
CODlNt (XVI-17.4.86), 347-49. 

Demand to IDtrnduce Air Servic:e to 
Sa .. r ill Madbya Pradelb (UDCler 
Rule 3n) (XV-24.3.86), :»1. 

Demand for CODttruction 01 brief ... at 
RaUway croulop ova' aatiOtUll 
blab..,a,1 iD tbe country by lbe 
ran."..y admlnlsrration ittell (UDder 
Rule 317) (XVII-S.5.86). 18-19. 

Demand. (or Grantl (GeDOl"). 
1986-87 Miniltry or Ellteroal Al"airs 
(XV-21.3.86). 385·86. 

Oem. Dds for Graols (General). 2198.., 
Ministry or JoformatiOD and broad-
CutjOI (XVJ·-lI.4J16). "n-ll. 

Need to set up indu.'fln in tbe ptabllc 
MCIor to enry dtatrlcc 01 NacI1IIya 
Pradesb, particularly 10 8110delkbaad 
(Under Rule 3'T7) (XVI-11.4.f6). 
305. 

Railwa, Bud,el. 1986-17 Genera' 
DilCuliion (XIlJ-D 86). 119-12. 

NecetHry stepa Deeded to itOI' 1M 
closure of diamond aDd 1t01M 
quarries 10 PallD. dtttrict ., 



Madby. Pradesh (Under Rule 377) 
XXXI-6.3.86). 241-42. 

Wild Lire (Protection) Amendment 
BIII-Consid. (XVII-B.S.86) 
169-70. . 

JAIN, SHRI NIHAL SINGH: 

RaHway Budllet, 1986·87 General 
DiJcuuion (XIII-6.3.86), 303'()S. 

JAIN. SHRI VIRDHI CHANDER : 

Allotment of Government Accommod-
ation to the WllJ'dl of Retired 
Government Servant. (XVII-
28.4 .. 86). 70, 

Army ExercilCl io Deaert Areas 
(XIV-12.3.86). 131-32. 

AasiltaDce for Natural Calamities 
(XIU-4.3.86), 277-80. 

AllbtaDce for spiDning and welving of 
woollen kbadl in dro1lllbt affected 
area. of Rajasthan (XIV-18.3.86), 
178-79. 

AIslstance liven for Primary Education 
durinll Seventh Plan to States 
(XVI-24.4.86),94. 

Assistanct to Rajastban under Rural 
Water Supply Scheme (XVII-
5.5.86), 97·99. 

Atomic Power plant In Rajasthan 
(XIII-5 3.86), 153·54. 

Booke Published by NCERT (XIII-
27.2.B6). 243_44. 

Capacity of Delbi Radio Station 
(XIV-IO.3.86) 132-42. 

Cbee .. from non·animal reanet (XIV-
10.3.86). 290. 

CommisiioDiDIL of public call offices 
and telephone e,challllcS in Barmer. 
Jallalmer and Jodbpur Districts of 
Rajasthan (XIV -18,3 86). 203. 

Construction or flow clnals and lift 
callal. under Indira Gandhi Canal 
Project (XIV-J3.3.86). 142-43. 

Development of Aravali Hill (XI V-
19.3.86), 94. 

Development of Botder Area. (XVl-
',4."), 117. 

Development or Hand loom indUstry 
(XIV-14 3.86). 101'()3. 

Development of Waste Land by 
Rajasthan Government (XVII-
7.3.86), 116-17. 

Encouragement to woollen Kbadi 
industry (XV-8.4.86), 162-64. 

Extradition tready with U.K. (XIV-
12.3.86), 159·60. 

Festival of India in U.S.A. (XVI-
24.4.86). 272-73. 

Grants to Research centres by Indian 
Council of Social Sciences Rosearcb 
(XIII-6.3.86), 103·06. 

Gas·based Thermal Power Station at 
Ramgarh, Jaisalmer (XIII-25.2.86). 
69. 

IDA reluctance to enhance Jndia', 
share of fund (XIV -14.3.86), 
213. 

lmpac't of new fiscal policy on pace of 
economic denlopment (XlII-
28.2.86). 92-93. 

Implementation of prohibition policy 
tXVI-9.4.86), 70. 

Inclusion of Y Olla and Naturopathy i. 
new education policy (XVI-IO.4.116). 
9£ -99. 

Intellral Dilltal Net Work SystOlll 
(XIV-II.386). 182. 

Issue of postage stamp in the memory 
of revered Shri Sagarmalji Gops 
(XIV-I 8.3.86), 202. 

Kilts Atomic Power Plant (XIV-
12.3.86), 121. 

Land acquisition for Field Firinll Ran,. 
in BlkaDer District of Rajasthan 
tXVIl-7.5.86}, 197-98. 

L~aal status for Lolc Adalatl aDd 
Nyaya Panchayats (XIV-IJ.3.86), 
181-82. 

Limit of Income ODder D.R.I. Scbeme 
(XVU-2.5.86). 271·72. 

Loan Pacility to Craftamen by 
Nationalised Banks (XVII-2.S.H). 
137·3i. 



LOllI T_ Pn~ PoItoJ lor Cropt 
(XV-1U16). 13H". 

LIMIi lU... BasiD ProJ.ot. a_baD 
(XIV -11.3."" \2-1"'-

Master Plao for Development of 
TowiNP in aajll'No (XV-4,4.116). 
1 ..... 

Natioaal POlicy (Q( I)rtQiu ",.ter 
Supply lXVII...,.28 .•. II'). 6. 

New Ilail ... y Uo.e""-.eo Pbalodi 
aDd Kolay.t{De!bi 10 Jaisalmer 
(XV-3J.3.86). 158. 

Oil esploration In Rajasthao (XVIl-
6.5.86). 191-92. 

Profnsors. a~.den a.o4 Leqturen III 
N.. c.£.a. T. lXIII-%7.1.86), 
~. 

P.oll", _~ wool io ~'lb .. 
(XIV -U.3.86). 4Q. 

Power Requirement of Rajaltban (XllJ 
-4.3.16), 24.l$. 

Pretrea in teltlDC up of "aUly courts 
(XVIl-6.S.86).I1-83. 

Pre\'hloa (or eoalllnlCtion of New 
Stratepc Roade (XV-).4.16). 'S. 

ProviaIoo of Ackquate fIIada for Hill 
Area Dnelopmeal Propamme (XIV 
-11.3.86),40-42. 

"oclt~bate depOlitlfollllll 10 
Rajastban (XIV-IO.3."). 218-290. 

Sal4 or w~ 41 ... bIA_ W" 10 tribal 
ar~as (XVI-U.4.S6). 1;z,.21. 

S"OJMI ...... ollodill OaocUlli· Caul 
(XVI-17 .•. 86), 844. 

s.ut., up of Air Statfoot Durio, 
Sevcnlb PlaD (XV-M.3.H), 239-
46. 

SctliDa u" of vlS-I»HCl Tbcrmal 
Power Plaot io Kota b1 Nacloaal 
1bermal Power Corporatloo (XIlI-
7!I.U'). ltIW9. 

5011illl up of Hi,h Power T.V. Ccatret 
~ Sevftlcb PIaa (XV-'U.I6,. 
5.,..". 

~ ... or I~'~ttoo. ~. (xv 
-7.4.116).97. 

STD UDkI ill dilttf~ ~u • ..,. 0' 
Ra,illuMil (XIV - 1 l.3.86). ,.2-83. 

Subsidy availed of by iDdultricl let up 
in 'No 1JI4uatr1l DilUlci.' ill Rajas-
thag (XlU-4 3.~), <468-70. 

SUtIi4r aI_D b,)I G~l to 
varioul acetor (XVI- 11.4.86), 29;-
M. 

Substitute ror Coal (XVtI-6.S.86), 
181-91. 

Supply of Orinkloa W .. ".brOlllb 
lodira Oaodbi CaDal in RlQaltban 
(XVtJ-28.4.86). 174. 

Supply of rice and wheal 10 Rajastban 
8D4I 0 .... tXV1-ll.4.86). 293-
96. 

Sauwr for 061 upiora&foa ill R~I
Ib .. (XV-15.3.16), 96. 

Thermal Power Oeoeralioa ill "'apurdl 
area (RajatthaD) tXIV -11.3.86). 
1S-16. 

y. ideDilll of Nat~ tlicbwa)'l dutilll 
Se10eDtb Plao (XIV-13.3.~r). 39-
40 •. 

World BaDIt beJplor Sqc;i!ll ,,'Oretltry 
Project (XVII-7.5.86). 198.199. 

Zoo,-wis. bqat up of CI .... repr-
41.. shortale o( ,004. (XV-
27.3.86), 16-8. 

V1!..1I4TE.S 
DemaDd for I 411rftt upr.. Iral.· 

between Jodbpur aneS Ahmedabad 
vlaBtrihti (UDder Rute 31'1) (XVI-
15.4.86) .. 3(1().O1. 

Demaodl for GraDII (O.DII"I), 1916-
17 NIDutry 01 Pettolou(D aDd 
Natur.1 OU (XIV-19.U4). 206-
210. 

Beadl a. CI,ar Worten (COIIdftloDl 
ot Employment) AmamlmeDI Bill 
(AtneMfmeat of MCtNo 2, .tc.) 
COMId. (XV'-~7 .... 8~1o~. 

CoDltilulloD (Amen_at) lit (ID"'. 
lion of De •• rtlcte 16A e.c.) Conti •• 
(XV-1U.H,.41I-11, 



'Demud (Ot flDtnt:!al .ttNraltet o( 
lb. 5bo crbtel to Rajtsthan 
Gbverb~neril to e~bfe It t6D1eel the 
acule drouaht tbere (Undtr Rule 
377) (XIIl-25.1.86), 361·62-

Demandi for GI1IDt'w (O~n, 1986-
87 Department of Atomic EnerlY 
(XVI-IO.4 86),394.96. 

Dementf, for Grants (~neral), 1986-
81 Depertmcat -ef ElectroniC'S (XVI 
-10.4.86), 394.96. 

Demaoda for Geano (General), 1986· 
87 Department Of Ocean bovelop-
MeDt (XVI-Ie 4.15), 3940.96. 

Demands for Grants (Gooeral), 1986· 
87 Department of Space (XVI~ 
IG.4.86}, 39+96. 

Demaods tor Grllnts (General), 1986-
~1 Mln .... ry of EMr., ~"""'.'.86), 
3t4-98. 

Demands for GrRnts (Geoeral). 1986-
87 Mini'try of HOIntAtraita (XVI 
-15.4.86),454-57. 

Demae4. for Oqot, (Gaera), 1986-
87 MitliSlry of SCferK'C and Tecbno· 
lolY (XVI-lOA 86). 394-96. 

Draft I'atiooal Policy 00 Ed_tloo-
1996 (Res) (XVII-8.5.86), S4-S6. 

FilMnte Bill, 1986 Cooaid. (XVII-
28.4.86), 344-47. 

Inter.State waler dJlputra (Amend-
ment) BIII-Con8Id. (XV-2S.3.86), 
328-37. 

Need 10 impress UI'OO Puojab Govern-
ment loh.od over the conlrol of 
headquarters of Roper, Harika and 
piif'oftJlur to Btlakril Bell Ma.,e-
mont Boayd (t1tJder Rule 3'7') (XIII 
-4.3.86). 599·600. 

~I\w.y Badact, 1986-87-Geoeral 
Discus5ion (XIIf-S.3.1Ifi). 217·19. 

St.ltilfory R MollltioDrt. disapproval 
of tbo Ravi and Beas walm tribunal 
ordinance tXV-25 3.86). 327·28. 

SiluatioD arilina oul of dtoullht and 
otber oatural calamilia iD various 
part. of tbe country (0;1.) (XIlI-
6.3.86). 411-13. 

Statutory ReaoiutioD re: DisapproYBI 
of Molor Vehicles (AmendmeDt) 
Ordinance, 1"986 aDd Motor Vebie ... 
(Amendment) BiII-CODSid. (XIlI-
28.2.86), 238·41. 

Technology Missioo (or Df/nkinl 
Water (HAHDtac) (XVII-2.5.86), 
389-94. 

JA lqARbHANA, S'HRI lCADAMBUR : 

Construction of airport at Tilticorio 
(XVI-lOA.86), 90. 

11lccntivel for Ctitlotl flll.port (XVII-
2.5.~.1'6. 

DEBATES 
Detnabd for Griots (Generil), 1986-

81 Miniltty "of httoleuiD and 
Nilonl Ga. (XIV-20.3. S'd), 224. 
27. 

Rlnway Sudlet, 1'986-87-0eileral 
DiscUssloD (",m -5.3.86). 328-30. 

JATAV,SlJRl KAMMODILAL: 

Direct f!iabt from Owalior to Ahmeda-
bad. Calel1l1a &odltatblllBlIOO (XVI 
13.3.86). 103-1In. 

IreD alld Cement Deposill ID Merolla 
O'V~JO.3.86), I18f.89O. 

Sottln, up of Hydcl 01' Thermal Po .... er 
Plant in MoreDa District. Madhya 
Pradesh (XV~25.3.86), 84. 

Shuttle Tnfb bef.WMn ABra IQId lban,i 
(XIlI- 27.2,86), 104. 

SIOOPB,es of lIIlp\Itfaat traiDi III 
Gwallor (XlTI-6.3.86), 99-100. 

Telqrapb .faclUty in Post Office. in 
Azamaarb District of V.P. (XV-
8.4.86l, 18. 

DEBATES 

Deedi aod Cilar Worker. (ConditioDS 
of Employment) Ameadmfont Bill 
(Amendmeut of SectiOD 2, etc.) 
C9I1std.(XVI-17.4.86), 346. 

BUlinoa of the House {XIV~J4.3.86), 
294. 

Oeawtitetroo (Amendmeat) BtU-Witb. 
dra"'n(lnlenfGft iJ( New ·artlcle 16A 
etc), (XV-4.4.81i), 429-30. 



DemaDda for GraDts (Oooeral). 1986-
111 Ministry of Petroleum and 
Natural Oas (XfV-20 3.86). 267. 
69. 

General Budler. 1 986087-Oeoora I 
Discussioo (xtV-12 3.1'6). 311).13. 

Need to de\'c!oP the "Sbaoldeo 
temple" in MORoa Diatrict of 
Madhya Pradesh as a towisl relorl 
(Under Rule 377) (XIV-20.3.86), 
210. 

Need to .ive licence for aettilll up a 
Cement Factor" in Ibe Morrna 
district of Madbya Pradesh (Under 
Rule 377) (XVII-2804.S6), 301-08. 

Need toissuc a commemorative Itamp 
in memory of Sbri Ram Prasad 
Bismil (Uader Rule 377) (XVI-
23.4 86) 230. 

Need to provide fioapelal aMiltaoce 
to tbe farmers affecled b)' bailstorm 
in Morena ditrrict of Madbya 
Pradesb (Uader Rille 371) (Xm-
27.2.86),275-76. 

Railway Bud,et. 198~.1l7-GeDeral 
Dlsc:usaiou (XUI-~.3.86). 309-10. 

Situation arislna out of droUJlat aDd 
otber natural calamities Ie varioua 
parts 0( Ibo coulry (Dis.) (XIII-
6.3.86). 436. 

JAYAMOHAN. SHRI A. : 

Geoeral Bud,et, 1986-87-Geaual 
Di$Cusslon (XIV-tl.3.86), 356-67. 

JEEVARATHTNAM, SARI R: 

Draft National Policy on Education, 
1986 (Res.) ,XVII-7.S.86,419-20. 

Demands for Eleen OraDt. (Rai1'11oaYI) 
1983-84 (XIV-13.3 86),469-70. 

Demand for Granl. (Oeneral) •• 986-87 
Ministry of Aancu1ture (XVl-
%3. 4.s6). 345-46. 

Demand. lor Gr''''1 (GeDerI!). 1986-
87 Min~stry of Ccmmerce 'XV-
1.4.86). 353-57. 

Dem .... 6. for Grant. (GeDeraI). 1986-
87 Mlftiatry of Inlormatioo aDd 
Broa4ca!tlft' (XVI-21.4.86). 462-
64. 

Demaudt for GraOIa (GoDer.I), 1"6-
87 MIDistry of P,trole_ I.d 
Natural Gal ,XIV-It.3.H). 220-
23, 

DeDlaods for Grants (Rail.a,.). 1916-
87 (XlV-13.3.86). 469 70-

Finance Bill. 1986 Coolid. (XVIJ-
28.4.86), 3$6-60. 

General Budlet, 1986-87-<leMrat 
DIIC1W:OD eXIV-II.3.86). 265-68. 

OODeral Buda-', 1986-87-G"'11 Dis-
CUSIIOD (XIV-IO 3.86). 4"'-55. 

Rail".), Buct,at-19I6-87-OeMral 
DiKullion (XIII-4.3.86). 69J.P1. 

Supplemaotary DemaDdI 'or Graa .. 
(Rail.a,,). 1985-86 (XIV -13.3.86), 
469.70. 

Tblrd Report or Rail.a, eoaYeDlloa 
Committee (Res.) (XIV-IS.3.86), 
469.70. 

JBNA. SHRI CHtNTAMA'I: 

Alloc:atioD of FUllds to Ori... for 
WastetaDd DeveiopmeDt aad· Social 
Forettr)' (XVr-16.4.86). 30-42_ 

AJlocatioa 01 IteROsen' to OriSli 
(XIV-1S.3.86},226. 

Alloc:ation to Oris .. for purc:b ... of 
Ho,pUal EquipmeDII (XVI-N.4.16) 
201. 

ApPointlJlCnt of coaltract I,bouren oa 
perm_Delli basla iD pcr ct:potI ill 
Ori .. (XV-4.4.'6). 61-4 

Approyal or pO'W.r UIllllDlaloa 
IChemes (XVI-13.4.I6), 131-141. 

MIiIla~ for eltablishmeot 01 RSAC 
(XV-l.U6). 149-50. 

Ayorvedic. HomoaoPltbte aDd UnlDi 
Colle ... ID tbe cOUGtry !XVI-
144.86). 119-90. 

BaDk Daeolliea. (Xlll-l1.2.I6). 202· 
204. 

Bene8clariel or lRDP (XVJ-21..u6). 
110-92. 

Border club with Baqfadetb (XV -
2.4.86),225·224. 



CHCII" UDils ill tile cOlIDtr, (XIll-
27.2.86), 156-611, 

c.e. Pemtlng berore Labour' ("..ourt. 
(XV-T.4.86) 231~32. 

Centr.1 Assist.nce for Appointment 
of Hindi TeacbeB (XVI-17.4.86l, ........ 

Closing of R.ilway Mail Service See-
tio. (XVn~29.4;86). 2OS. 

Closure of Jute Mills (XVII-2 5.86), 
202·206. 

Closure of TOlltile Milia (XVI-1l.4.86) 
192·200. 

Communal Riots in tbe country (XV-
2.4.86), 1 ~().J51. 

Compaaies manufacturing Blades 
(XIIl-l'.2.86), 137·138. 

Compensation cl.imed for Export of 
Poor Quality Tobacco (XVI-
J 1.4.86), 59-61. 

Componlatlon to vicrims '~f Bhopal 
Gas trol.edy (XVII-6.S.86), 151· 
52. 

Construction of Power Plant I In 
Ori ... (XUI-25.2.86). 136-37. 

Cover.,e of AIR (XV -7.4.86), 221. 
24. 

Doc:lfne ill prochlction of IUperior 
.... de coal (XVI-1S.4.86). SI·S2. 

Deep ffil Fisbln, trawlers (XIII-
4.3.86), 216.217. 

Delay in grantln8 allistance for n.tur.1 
calamities (XIV-IO.386), 156. 

oemaod and production of Molasses 
(XV-8.4.86), 202.203. 

Demaads of JANABADJ Or,anisation 
at SaUlliore in Orissa (XVI-
24.4 86). 266-68. 

DevelopmeDt of Fllberks (XV-
24.3.86), 193-94. 

Development of Touriam Industry 
cWrin, Seventh.Plan (XtIt-21.2.86) 
111·14. 

Dlvcraltkation orMarkots for increas· 
ins Exporll and Pacllities (XIV-
7.3.86), 141-42. 

Eartbquake, and Turmoil. at Talcber 
in Dhenkanal District of Orissa 
(XV-2.4.86),46-47. 

Eartbquakes in Himacbal Pradelh 
(XVII-7.5.86), 42-45. 

Establlsbmenta of National Instilitute 
Disaster MI.Q8JC111ent in Andbra 
Pradtlb (XV-7.4.86), 6. 

EatabJiahroent of Cement Plants durins 
Seventb Plan (XVIl-29.4.86), 220. 

Expansion of telephone exchanllo in 
Bbubaneswar (XV -1.4.86), 209·11. . 

Exploration of Miner.1 Wealth In Sea 
Bed (XIV-17.3.I!6), 40.41. 

Exploration of Ocean Remains 
(XVII-30.4.86), 8·14. 

Export of cheap quality rice (XV-
21.3.86), 176·77. 

Export of chemical products (XIII-
21.2.86), 42-43. 

Export of Iroo Ore (XVI-lI.4.86), 
309.10. 

Export of jute and jute products 
(XIV-14.3.86), 146-47. 

Export of leather .000s (X V-21. 3. 86), 
46.47 . 

Export of Rice (XV(-2S.4.86),36-37. 

Exporta to Selected African Countries 
aud Meuures to 800lt tbereof 
(XV-2U.86).269-71. 

PKilily of p'rovidinll' imported edible 
oil in rural areas (XUI'-28.2.86), 
151·53. 

Fendn of Indo-Pakistan border to 
cbeck illeplinfiltrallon and -na· 
glin, (XVI-2H.86), 176-177. 

Financial asslstanco to Orissa for 
eradicatkm of Leprosy (XnI-
27.2.86), 169. . 

Fish Itcd Farms in the Country (XV-
24.3.86), 12!J.30. 



Gas leak in .ariOlll laduatries(XlI1-
4.3.1l6). 301·302: 

Heavy Water plaDts (XVII- 7.; 86), 
1J4. 

Hostels for SCs/STs (XVI-'.".16). 
2ff1. 

Impor. and Export of crude oil (XIV-
11.3.86), 16':'Q. 

Impnrt. aad ElIpor'. Handled bS' STC 
(XVn-2.'.86). m·ll. 

Import and ellpor' of iroo and import 
or lICfar (XVl-~.4.16), __ 20!). 

Import aDd Eliport of !lice (XlV -
14.3.16), 22-26. 

I.,port of Cerlour T . V. Compoaenla 
eXIll-26.2.86). 

IIIIJ)OI't ofT,V. Componeats (XDI-
.5.3.8(.), 4.5-46. 

JaclasloD of O,ista CoIl' Caul ill 
Sefmtb Plan (XV-27.3.86), 71. 

Jodiaa/Pakistani detainees freed 
(XVI-9.4.86), S2. 

hllroctuetion of CoJoar ProaramlDes 
on Cuttac:k T.V. Qatre (XV-
'.".16). 61. 

Intoductioa of Sec:ODd Cbuael iD 
DoordarsbaD Xeadra. (XIV-
17.3.86), 119-'1), 

ITDC Hotels la Oris'a (XIV-7.3.86), 
142-43. 

Leah,e of Oa. 'rom Shtlram Poodl 
and Fmilizer Plant. Delhi (XIJI-
4.3.86), 300-301. 

M.N.Ca la 6slsiRl trade (XIV-
16.3.86). 166-167. 

M.iat.,.all,"e 01 historic:.l lemplel I. 
Ori5"a (XVI-24.4.86). 99-108. 

M.nuf'actario. 01 Electronic: Warell .. 
(XIV-JU.86).76-SO. 

Manufacture of lIl.al arms la I". 
eouatry (XV--Z.4.86), 207.201. I 

Manufactura or Te/ceomamicatloo \ 
f!quipmeatl b, Public: a"' PrI .. te 
Sector Unit. (XVII-6.H6),~,. 
50. 

M.nufacture 01 Talet*ODI Equtpmeat 
(XV-'.4.86) ..... 

M_kttilll of lodia T. .. GeolJiaa 
Tea by USS!l ia Wnt Europe 
(XIlI-21.2 86), 20'. 

Meed ... 01 Telaplaoae A4~.ory Com-
ml".. of ADdamall aM Hieo"'r 
Illud. (XVII-6.S.16), 7. 

NodUlI Tectuaolop '.r Noa-CoaftD-
tioa.1 EoerlY (XVII-29.4.86). I", 
14. 

Matti acceu Raral aadio Scheme ia 
ort.sa (XV-I.4.86). 176.71. 

Nat/oaal Filileries Corperatioa 
(XVII-5 . .5.I6), 2 ..... 

New CUll Compeasator)' Support 
Scheme (XlV-7.3.86>, 46-47. 

New lad_ric. iD Orl.. (XIV-
1I.3.M), 169. 

NOlie .. served for Depotl' of NOD-relE: ContributiOD to E&tra 
De tal Post OIlcel.Dd 

• BtaDCh POll omeet (Xvn-u.I6), 
4U •. 

Hac"'r Pawer PII... cIuriq lie •• th 
Plaa neVlI-7.S.H), 159-lfO 

OpeNlII 0' PH.Ca aad C.H.e. aDd 
luboceDtra (XVI-IU.B6). J9C).lfl. 

OpniDt of T ouriIt. 0Iices iD Parelaa 
Coaalrtw (XVIJ-1.S.I6). 26-31. 

OriI .. 'a lniptloll, Projecla .... tbtl 
elear.au (XlV-IJ.3.I6), JS.56. 

P.)'menl J Low SlIPrort Price'o 
Tobacc:o GrOMn (XVII-2.5.16), 
194-95. 

Plaa 10 attract Tour..... dDri.,. oIr-
... 108 IIlODtll. (XIII-282.t6), 35. 

P""'. C ........ lon durlD, ....... b PIaD 
(XVII-6.S.I6). 222-U. 

Productloa .nd eODlUlDpUo. of L.P.G. 
(X1lI-V.1.16). 16-11. 

Prod1lClioD aad Rcqulrsment 0' Coal 
(XV-..... I6). 170-7J. 

Productloa ud SUppl, or ketOMDC! 
011 (XVI-I5.4.16), IOS-9. 



Production. availability and price of 
pulsea (XVll-5.5.86), 194-96. 

Production capacity and production of 
• cemenl (XIII--4.3.86), 572-573. 

Production of Colour TV by MRTP 
Firma (XIV -12.3.86). 139-140. 

Production of Diamonds(XVI-25.4.86), 
\gl-n. 

Production of Jute (XV-4.4.86). 173-
74. 

Production of Newsprint (XIV-
11.3.86). ]62. 

Production of Sleel in Public aoctor 
steel plan IS {X VII-28.4.116). 61. 

Proeres. of Wire-fencing work alona 
Banaladelb Border (X1II--26·2.86). 
127. 

Proper Water Supply in DDA Parks 
in Paacbim Vihar (XV-7.4.86), 225-
26. 

Purcbase of Miralle 2000 alrcrafl 
(XVU-1.5.86). 183-184. 

Raids by enforcement ageocies for 
ecooomic offences (XVI-2~.4.86), 

209. 

Railway Projects in Ori ... cleared by 
PlanulDI Commi.slon (XVl-
23 ••. 86), 125-128. 

Rebibilitation of Bonded Labour 
(XIlI-4.3J!6), 9~-100. 

Release of wheat for Rural Employ-
ment Proiramme (XIII-4.3.86), 
181-183. 

Replacement 01 Wooden and Steel 
Sleepers by Concrete Ones (XlII-
6.3.86), 61·68. 

Request for Naval help to remove 
w,..ckl 0' Sunken Dredaen at Para-
dip Port (XV~3.4.86), 154·5S. 

Requirement, production and price! 
of Indi,lenous and Importtd news-
print (XIII-4.3.86)~ 320-322. 

llCivislon in rate of lloyalty on eoal 
in Orwa (XVI-I5.4.86), 229-30. 

SC/ST Studeotl in Saaik Scb~\1 
(XIV-12.3.86), 4t·~2. 

699 

Scarp sold by Railways (XIU-6.3.86), 
184-90. 

Scbeduled Castes/Scheduled Tribel 
below poverty line (XVIl-1.S.86), 
63-64. 

Schemes for Iran sport ali on of coal by 
Slurry Pipelines (XV -1.4.116), 53-
~4. 

Scheme to open model scbools in the 
cOUDtry (XIV-13.3.@6). 50-52-

Self-reliance in Poultry BrecdiDl 
(X[V-I1.3.116), 100-101. 

Separate COUtts to sottle industrial 
disputes (XVll-5.5.86). 155-58. 

Setting up of TV Centres <SuriDl 
Seventh Plan (Xl V -17.3.86). 114. 
15. 

Setling up special courts 10 try com-
munal cases (XIII-S.3.86), 164.65 

Smuuling on Coastal areas (XVI-
25.4.86), 209·2:0. 

Sleel Accumulated at sleel planll 
(XIV-IO.3.86), 49-50. 

Steps taken for modernisalion ('f band. 
loom industry (XIV·· 14.3.86), 141. 
48. 

Stoppage of Kali nga Express at Soro 
Railway StatioD tXV-3l.J.86), 191. 
92. 

Subarnarekha inter-State Multipurpose 
project (XV -31.3.86), 199-200. 

Super Tbermal Power Stalion at Tal. 
cber (XV-8.4.116), 170. 

Supply of Poor Quality of Coal to 
Consumers (XIV-18.3.86). 85·86. 

Survey reaarding people IiviDl ill 
absolute poverty (XVI-23.4.86). 
33. 

Telcher·Sambalpur Raihny Line (XIII 
-27.2.86), 53. 

Til[ Evaalon by leading Be~eraae 
Manufacture (XIV-7.J.86) 141. 

Tea Companies under Foreign MallalC~ 
menl (XVI- 11.4.86), 6,5.66, 



Unit. of U.ieeClrbidt(XVIJ-
6.S.86). 221-22. 

Use·of Asbeatos . iD Homet'Develops 
diseasft tXIIJ-6.3.16). J19-3O. 

Vayudoot services in Oriasa (XV-· 
3.4;86). 8s-86. 

DEBATES 

Allrmin, situation ansloa out of 
reponed incideaee of MeoIDlilis 
epidem'c to Delbi (D.A., (XIV-
18.3.86). 248-49. 

B.O.B. (XVl-2S 4.86). 337. 
B.O.H. (XVII-2.S.86) • .3014 

Demand. for Graotl (O'Derll). 1986-
81. MiDittty of Dei-'c:c(XV-8.4.86) 
3n.41. 

Domands for Graots(Geoerat), 1986-87. 
MiDilotry of Home ..... in (XVI-· 
IH.86).42S--29. 

Detnud for iatrodctlon 01 drylaod 
farmlll,l tecllllolCJl)' in . .,... lackinl 
irri.ation 'ac:ililies (Mltter Uoder 
Rule 3n) (XVII-'8.S~86), 12. 

Draft National Policy on E4ut/ltion 
1986 (Res.) (Xvn-8.5.86). 56-S7. 

Jrriplioo Projects A"aitiolClearance 
(HAH Dis) (XVII-28.4.86). 430. 

Ntotd to fulfil ebe minimum basic 
r~uirements of PlilDllry Schools 
. espcciall) those located iD t.be rural 
..v ... of the c:oaotry.{Uoder Rule 
377) (XVI--l0A.86). 333. 

Need to iller-case tbe ma&lhl, and 
quarterly quo .. of Xeroseoe 011 to 
Oritsa (Uncklr Rute m) (XJV-_· 
(XIV-I 1.3.86).261. 

Need to r~\'Crt to euikr UaM.lII:brdule 
and rou;os olluper luI craiol 91.5 
aod 916 rUDnio. betwetD Puri aod 
N,,,, Delbi (Under Rule 377) 
XVI-21.4.86). J06..()7. 

RIUway Budget. .986-87. Oeoeral 
DiscUIiOD (XIlI-6.3.86). 274-78. 

ReJ)Orted ltatement made by tbe 
oft1c:lal Ipokeamoa of a oeiahbouriDI 
cowatrY resamill&. ,,,IU dittur-
baDc: .. ie Jodia (CA) (XlII-
~'.2.16). 302-06. 

TecltaolOlY MluloD forlStlDkiilj 
Water (HAH DIa) pCVn-2.5.86). 
0406-07. 

JHANSf LAXSHMI, SMT. N.P. : 

Iu:tioo lI,.mat Hoard .... of 00101 and 
Curr,ncy Notes (XV-4.4.86), 15-11. 

ApplicalloD of Bio-TecboolClty ID 
evolvin, HYV of nodi of Orops 
(XVII--B.86). 69. 

CaluI' Labour in Motber Dail')'. IDC 
andNDDB (XV-3L3.86}.147. 

Control of Caocer Rilt Throuab Diet 
{XV-31.3.861,32-6. 

EYaluation report on fRDP (XVIl-
1.5.86); 120. 

Lotsel io Coalllldia Limhe4 (XIV-
18.3.86). I-S. 

DB8AlES 

Lean of Absence from tbe IIUiap 01 
die HOllie (JCVI-2.5.U6). 333..34. 

Utioa up of I NatioDal FOIWl )l.elft-
reb and I)eveJopment laltiJute (XVI 
-16.4.86), 216. 

JHIX1tAM. SHRI M.L. : 

CoDialtatioo with loeal pGb!ic: 'repro-
leotalivos for "niDa 'up ladll$tri .. 
10 'No IIldIlftl)' DllitiClI' (XV-
8.4.86). .l2. 

Dey,'opmeD"oITourist Centre durl". 
SH .. th Pllia (XVI-II .• M). 107. 
16. 

Survey for localioD of AlolDic Power 
Plant in CcefTal ZoN(XVf-
9.4:16). 

T.V. Centr" In Hilly a.d Backward 
Area (XV.-1.4.86), 31. 

WerWD, of Ibr. ""live .",r bote'. 
(XVI- Z5.4.16). IS8-60. 

DEBATES 

B.O.H. (XII1-21.2 86). 295. 

Demud tor coDitractloo oIa railway 
line from Mah.ra~pur "llloa 10 
Mud .. Fertia ·· ... .,. .... dall 
(Under Ilu" J11) (XV-21.3.16). 
33$-36. 

.. 



bema_ for Orant •. (Gentral). 1986-
87. Minl'try of Agrtcult.re (XVI-
23.4.86), 338-40. 

bemand for pensionary and otber 
bene6ts to tho employees of "Ban-
vaai Se"a Mandai" in Madbva 
Pradeah (XVI-24 4,811). 19.5. • 

Draft National Polley on Education 
1986 (Rcs.) (XVII-B.S 86), 61·62. 

JHIKRAM, SHRI M.L. : 

Need for early completion of Ihe on-
,oin, lift canal irrigation projeclS 
iu tbo bUly rcaioal.of tbecountry 
(Ullder Rule 3.71) ·(XUI·-27.2.B6), 
276-77. 

JUJHAR SlNOH, SMRI : 

Applications Pendiog for Issue of 
Letters 'of hllent for' Manufacture of 
Acrylic Fibrc (XVI-IS.4.86I. 174. 
75. 

COllfttill(! of milita·ry _~ for pay 
filndfon, promotion elc. of eA-
IClvic:cmc.D re-employed in Public 
Sector Bao1c.s (XIV -7.3.&6), 57. 

Defective Telecootmwucallon .ystem 
in JbalawaT and Kola Dislricts, 
Rljallban (XVI-1S.4.86). 43. 

Manufacture and issuc or letters of 
lotcnt for Ac/,),lic Fibre ,XV-
15.3.86), 2B3. 

Production of Oypsum (XV-31.3.B6), 
:m. 

OEBATES 

D.O. (OeDI.). 1986-87. Ministry of 
Waler Rt-sources (XVI-9.4.86l. 
159-61. 

FlUaoce Bill. 1986 Consid. (XVJI-
2U .86).323.27. 

Oeneral Bud..,! 1986-87. Gencral 
Disc1WLoD(XIV-ll.3.861.341-45. 

Need to conduct lurvey of forrs ?f 
blstorlcal/lI1'cblte<:tural value 10 
Rljutbao and Irr-"Ie for tbeir pro-
per lIlaiOleoaDce (Under Rule 377) 
(XVI-10.4.86), 377·38. 

Need tD Improve work in, oTtolecom· 
Jnllnicltion ')lltem in ·Kota and. 

101 

Juslawar district'S of Rajaatban 
(Under Rule 377) (Xrn - 5.3.86). 
21e-11. 

Need 10 open thc blocked routes on 
roads Iyinl incompletc. on the 
border of Rajastbao and Madbya 
Pradesb States (Under Rule 377) 
(XVl~21.4.i6l. 310.11. 

Noted to provide an facilities to oraole 
growen in Jha1awara district 01 
Rajasthao (UndcrRuic 377) (XIV_ 
12.386). 211·12. 

Situation arising out of droqbt and 
olber nalural calamities in various 
pans oNbe country (Oil.) tXIJI-
6.3.86), 383-85. 

K 

,KABULI. SHRI ABDUL RASHID : 

Demaods for Graols(Gcneral). 1986-87. 
Miailltry of A'iricultul'C (XVl-
23.4.36). 336-38. 

Demaods for Grants(Geocrlli). 1986-87. 
Ministry of Commerce (XV-'I.486). 
349·53. 

Demands forOraotll (General).1986-87. 
Ministry of External Affairs (XV-
24.3.86). 421-27. 

Demands for Grants (General). 1986-
87 Mioistry of Home Affairs (XVI-
15.4.86). 367·70, 

Dalaodllfor Grants (General). 1986-
87. Minillry of Information ancS 
BtoadcastIDB(XVI-21A86),474-78. 

Devclopment in PuiUab (Dis.) (XVII-
31),4.86). 394095. 

Draft Nallonal Policy 00 Education, 
1986 (Res.) (XVll-7.5.86), 400-40'. 

Enyironmeot (Protution)BiIJ-CoDsid. 
,XVll-8.5.86). 144-45. 

loler-State Disputes (Amendment) 
Bill (XV-31.3.86), 430·3'. 

Recent Bombinll of Tripoli and BenB' 
bui by US Alrcrall (DiI.) (XVI-
16.4.86). 390-9J. 

Resolution ·Re, Elector.al llef'oJ'IDI 
(XV _25.3.86),409.10. 



Statutory.ResolutioD ro: Disapproval 
of tbo Ravl and Beas Wators TrIbu-
nal Ordinance, ]986 (XV-ll.3.86), 
430-35. 

Steep rise ill price. of FcrtiliHrs and 
Petro~um Products (Ad. M.) (XIII 
-21.2.86)., 482-86. 

KAKADE, SHRI SAMBHAlIRAO: 
Leave of Atseace rrom tbe tittiDp of 

tbo Housr (XVI-lS.4.86), 333-34. 

~ALANIDHI. DR. A. : 

BUliaeSl of the House (XVII-2.5.86), 
300. 

Oem.IId. for Grantl GeDeral, 1986·87. 
Miniltry of Externa' Matrs (XV-
21.3.86). 37~·385. 

Demands for GraDIl (General). 1986-
87. Ministry of Prtroleum and Nata· 
ral Gas (XIV -20.3.86), 231·33. 

Demands ror Graots(Gcneral) 1986-87. 
Mioitlry of Steel and Mines (XV -
3.4.86),276-79. 

Need for aUocatioa fund. under Plao 
npcodilure for proper malntenaoce 
of G0101erament bulldillJs in Y&rloos 
States (Under Rule 377) (XV-
lJ .3.86,. 141-42. 

Need for meuures to IOlve the diftic:n. 
Itles faced by l.D.P.L. (Under Rule 
377) (XVI-J7.4.86), 235-;6. 

Need to pay property tall to the local 
bodies on the bulldi.,.. owaed by 
Ceotral GonrolnCnt in Tamil Nadu 
(Under Rule 377) (XIJI-6.3.86) 
241. 

Need to witbdraw tbe circular iUlled 
by Goveroment of India rep.rdlag 
rqiliratiOD of pri vate medical 
Practitioners and 10 amend the 
Medical Couoc:il of India Act 
(Under Role 377) (XIII-26.2.B6). 
293. 

Prelideot's Address MolioD 01 TbaDks 
on (XUJ -26.2.86). 296-302. 

Railwa, Budpt. 1986-B7""':O.ner.1 
DilcUllion (XJlI-S.3.16). 303-07. 

ShoaltOil .rt ..... oat of DDD-sett ..... "t 
"tt~aIc probIemJ 01 Taaillt ill 

Sllrl Lanka. (CA) (XUI.2M·1I6), 
271,272. 274. 115-87 

ALPANA DEVI. Dr. T : 

Acbievem~Dt. of Antractica Mill/ODS 
(XIV.J2.3.86) 32-33. 

Aareeumtt in NOD-Ferrous Metal. 
IDralcal Seclor between India aDd 
Soviet Union (XIJI-4.3.86) 
141-142. 

Air fares Cl(.malaysai/lndi. (XVI. 
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95-96-

AlIotmeDt ot addiliooal Itall/book 
counter .. N_ Delbl a.allway Sta-
tiOD (XVI-14.4.86), 251·'2. 

AllowCDt of L.P.G ... enC)' In K .... 
,aria District, Blbar (XV-15.3.86), 
95. . 

Bank Fr.ud Uocartbed in Bombay 
(XVJ..,-II.4 86) 138·39. 

Basic Ament," in Uaautllunted Col~ 
Dies (XV --24.3.86" Ill-fl). 

Bu"'lD~ of land in MebrauU (XVI-
21.4.16), J 19-20. 

Caaadlao· A ..... IDee 'MOe"' ..... 
of Coal aDd Power Sectors (XVIl-
29 .•. 86). 140. 

CaviDJ tD ot e.rtll of DOA " lewe,. .. 
Line ID Prawnl Vibar (XIIl-
4 .... 86). 233. 

Central direction raaardilll cbltdr'll tD 
Jalll (XIII-26.2.16). lIWI. 

Corruption IbN.tiODI' hlftitule 01 
Homoeopalby (XIU-27.2 .• ). m. 



Cost of production of Report on Anti_ 
Poverty Prolramme (XIV-17.3.86), 
2O().201. 

Density of Population in Delbl (XVI-
21.4.86),214. 

De-reservlol of items reserved for 
small Sector (XIII-25.2.86), 37-40 

Di!!Continuance of allotment of land to 
Oroup Housing Soeietlea (XV-
31.3.86), 339-40. 

Dowry Deaths in tbe Country {XIV-
193.86), 150-152 .. 

EfFect of Hike in Coal Prices (XIII-
. 15.286). 163-164. 

Equal P.y for Equal Work (XVIl-
55.86), 136-37. 

ExpIation in Bohro Steel Plant 
(XIll-4.3.86), 121. 

Findiqs of Inquiry into Calculla 
Kathmandu flight incident (XVI-
17.4.86), 187·188. 

Fire incideot at LKJPN Ho~pital 
(XVI-24.4.86).94-95-

Oold in Government Treasury (XVI-
254.86), 186-87. 

Import of Urea (XIII-4.3.86), Is:. 
JDfant mortality (XIlI-27.286), 33· 

34. 

Instillation of bIOla, planU in State' 
(XIV-Il.3.86), 143_46 

Issn: of underweigbt wheat baas from 
.• odown of Food Corporation of 
India In Delhi (XIII-28.2.86), 189. 

Land Acquired by D.D.A. (XV-
31.3 .86). 275-6. 

Loans Jiven by SBI, Aliaanj District 
Etab (U.P.) 10 Unemployed Educa-
ted Youtbs (XV-4.4.S6), 128-29. 

Loae. to Air India in tbeir opara-
tions on North Amorican Sector 
(XIV-13.3.86). 90-91. 

Mandatory Insurance for LPG Con-
lumeCi lIalnlt Explosion Deaths 
(XVI-15.4.86), 13S. 

t nrovide adequate facilities I Mealurel 0 I" • 

to !!Choo" for blind (X1O-26.2.l6). 
IS5·186. 

Misuse of posilion by Air Indian Offi-
cials posted abroad (XVI-24.4.86). 
257. 

Offioading of Fertilizers by a fiCfitioUl 
Firm at Tenali (A.P.). (XJII-
27,286).249·50. 

Operatlona) Losses of Delhi Transport 
Corporat'on (XVI-17.4.86), 160-
161. 

Permissioo for fruit juice trollies at 
New Drlh; Railway Station lXVI-
17.4 86) • .57-58. 

Proposal to issue Boarding Palses to 
air passengers (XVI-I7.4.S6), 187. 

Raids on premises of drog peddlars 
and smulllliers (XIII-21.2.86), 109-
110. 

Reasons for failure of IRDP (XVII-
75.86), 13). 

Refrigerated wagoBs to 'ranspert mar· 
IDe fish from coastal areas of Kerala 
lXVI-I7.4.86), 58·59. 

Sale of sub-standard and Hazasdoua 
Electrical Appliances (X1V-17.3.86) 
165·66. 

Sbihina of Delbi Flying Club and 
Delhi Race Course Club to tbe 
N.C.R. (XV-7.4.86),219. 

Smuggling activity in Sonamura (Tri. 
puca) ,XIV-7.3.86), 77·78. 

Supply of CuI and Power 10 northern 
unils (XIV-18.3.86), 174-75. 

Tax Evasion by MIs Gupta Cable. 
Private Limited Bbubanesbwar 
(XVII-25.86), 55-56. 

Tlher Jail staff strenglb and tbe num-
ber of undertrials (XIV-12.3.86). 
9'.,-98. 

Unauthorisedlunllcensed vendors at 
Railway Stations (XV~31.3.86). 

186-S7. 

Value Payable for Land Noti6ed 
under tbe land AI:Quisit1on Aca 
(XV-7 .... 86). 120-21. 



I>em~. lor ,(irao15 (Q~31), 1986. 
87 Ministry of Food &ad Civil 
Supplies (XVI-17.4.86), 272.76. 

Demands Illr Oranl. (Genual), 1986-
87 Ministry of Petroleum aDd Natu-
ral Gas (XIV-203 86). 238..41. 

Demand for openinaitraoc:bes of 
A,riculturaJ Dev.elopment Baok in 
Alipnj. Patiali and Bbarpio in 
E~b djJt.rict of Uttar Pradesh 
(Under Ilule 377) (XVI-17 .... 86). 
237-38. 

Draft Natiooal Poliq on EdQClltioo-
1986 (Iles.) (XVIl-8.'86), 4$.46. 

General Budaet, I 986087-Gcneral 
Di~QJl tXIV-12.3.~), 292-
9.5. 

NlWUn ,WQIIICn (PrOfection of ",bts 
ondiYorae) . .BiII : Coosid. (XVII-
5.5.86), 479-82-

Need 10 adept effeclive !masons to 
c:bcc:t pollution caased by tobacco 
dust in Etab, Maiopuri aDd Fara-
ko.bad 4ii~1I of U.P. (lIIIder 
llole377) ,XVII-.5,S.86), 288. 

Need to lake appropriate .tlps to sel 
up IbepropoMli 'pilUliq mJlI at 
,. ..... j 1D ·llIe 4illrict of £lab, 
Uttar Pradesh for tbe uplrftmeot of 
people 10 Ibis backward area (UDder 
Ilule 317) (XlV -1O.J.86), 213-
14. 

'p1'CliclUlt'IAddren. MOliOD of Ttlanh 
00 (XUI-21,.2.86). 371·71. 

R..U_y BudJet. 19U-8'7-Geeeral 
Discustiou (XUl-'-l.86). 213-86. 

St41Pl ri.e In price. of Fertilizer. aod 
Petroleum .Products (Ad.M.) (XIll 
-21.2.86), 476-78. 

PAN, SHill RAHIM: 

I.at. of iDterel! 00 Pro\,l_t Fad of 
Teacben 0( GOIIerDlllUt·.a.o. .ided 
uboah io1)tlJli (XVJ~.4 86). 
96-97, 

Onere! BiMIpt. 19l647-o.neral 
. Dttcussioo "<~IV-J1.JM). 297-
100. 

)CHAnRI, $HRJl!ILU4.\t. : 
Code (or Teleealt or Adwrtltetnenti 

(XVI-21.4.86). 42-45. 
Dev.eIoPlDeDt or )AODVlIltAtl of 

N ...... bs of Awadb 4o..Ptii1lhad (XV 
-21.3.86),274-75. 

~pteil 'inlns i.,rod~ed QIILuc:k. 
now F.lzabad-V.,.nasl Line (XIV 
-20.3.86), 1»151. 

Facility of Radio l'b.,.PY J~)f CaD«f 
Tru,meal io Luckaow (XIV-
2O.J.I6). !S1·,sl. 

Incomo aDd expeodlture by Ooordar-
'-.0 frQlD .dVetliIClllCQI. (XlV-
IO.J.86), 20-2S. 

New Scbeme for development of 
A,od1ay. (up) (XV -21.3.861, 142. 

Posaaaloa of Plot a110llcd to U.P. 
Goveromeot (Xl V -17 .):16).31. 

PurellaM of pliats witbout cbotkin, 
ita quality (XHI-afi.U6). 135. 
m. 

Ileaenalion quota for Falzabad and 
Arodllya iD Ellpre. Tni .. (XJII-
27.2.86). 'Wfi. 

STD ..mce beaween . Dolbi ud Faiza· 
bad (XIV-IS.3M,. 102. SelI,_ (or ~aomic ~plilt""Dt of 
Disabled (XVI-16.4.86). 44-46. 

s..'iaa up of MUlCum of MaaUHCript 
of R.mayana (XIV-20.l.86), 92. 

kppl, of Sub-SjaodUd J>~4X.IlI-
26.1.86). 2214.1. 

Oem .. d for .ur~ey of villaaes 10 
Faizabad aadBarabaakl 4ktric:h of 
U.P, JO prepare ~bemetf." pro-
ytd .... drink",. waler there (Uoder 
ltule 377) (XIV -1Q.~.16), 342. 

Ilallway Bud,et-1986-87-Oeocral DJa. 
~(XW-".3.8b). 680-83 .. 

~llHAR.. ,tUU Il,S. : 

,C&rr7iQNiptSoil 00 He!ld (XtJl-
5,l,86),I2$-26, 

Major aDd NHlum· kriJIlIoa5.cbeOiel 
Of Billar under Implem~otatlon 
(.XIlI--6.386,. 1 .. 8·49. 

I. .. dion or "aU QO\l~"""" to 
MIDdal Cocnml .. loo R.~rl oelIl-
"ut), "7~. 
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tn!8AT1!S 
Demands fOE Excecs Grant. (Railways) 

1983084 (XIV -13.386), 44SOSO. 

Demands for Grants (Railway.), 1986-
87 (XIV -13.3.86), 448·50. 

Need' (0 drop tbe proposal o( merlin, 
Bharat Bailan Company, Muzaffar· 
pur, Bihar with a siot imluttrlal 
unit nf We6( BeOIl'" (UDder Rule 
317) (XV - 7.4.86), 255.56. 

Need to take ewer tbe Si~arbi 
Bal'lOl1l1 Irrijalioo (Project for early 
completions. (Maller UDder Rule 
377) (XIII-4.3.S6), 598·99. 

R.eilwey Budaet. 1986·87-General 
Dis:ussion (MUI-5.3.86). 282.83. 

SiluetiOD arili.. out of dro.,ht and 
other Datura I calamitiel in various 
p!lTb of tbe couotry (XUI--6.3.86). 
436·38. 

SutJPlemenlary Demands for Granls 
(Railways). 1985.8(; (XIV-I! 3.86), 
448·50. 

third Report of Railway Convention 
Committee (Res.) (XIV-13.386). 
448·S!. 

~JDWAI SHRlMATJ MOHS1NA: 
Statement Re : Government's Deci· 

.tOlls on fhe Repon of Ibe Medical 
Bduettloo RdYiew Committee (XVII 
-2.5.86), 387-119. 

Steps to contain AIDS (II.) (XVII-
29.4.86).432-34. 

XQlANDAIVELU. SHIU P. : 

AiJelcd Fraud in DDA (XYJl-S.S 86) 
161. 

Amendment of Film Ceosonbip Rules 
(XVI-:4.486}.3.4. 

Cgmmuaicatien Facilities in ViII_.e. 
(XV/-IH.86). 129·31. 

Compulsory Physical Eiducatioa in 
Schoo's and Cotlcle. (XIJI-6.3.86). 
25·26. 

COIlIle"atioo of linerlY ill ladustr!al 
A,ricultural 'lid Hoa!dMIld Sectora 
(XVI-IS.4."). 17.18. 

counterfeit eorl'1:1lCY in circulation 
(XVI-2S.4.86).26O-64. 

D.T.C. losses (X1JI--6 3.86). 2'. 

Development of Drou.bt Resi,tut 
vatieties of rice (XVfI-5.S.86),40-
42. 

Development of Tranaport Infrastruc-
ture fn Backward and Hili, Areas 
(XVII-7.5.86). 26. 

Etreet of MODVAT 00 Automobile 
Indostry (XV-4.4.8o), 14-d5. 

EnefllY Conaervation in Madra. Re-
fineriea (XVII-29.4 86). ]45. 

Enmy Requrrcment8 io Rural Area.-
(XIV -1I.3.86). 28-30. 

Euvironmcntal Drive at Hard_r (XVI 
23.4.86), 1·3. 

"Food for LearDins" Sch_ or 
Andhra Pradesh (AVI-10.4.86), 
20. 

Implementation of IRDP (XIII-
4.3.16). 119-120. 

ImplementattOD of 2o-PorotProgramm. 
by States (XJII-S.3.86). 24-25. 

Import of OxyfedriDe by Companies ia 
Violation of Ioduatrial Licenc:ea 
(XVlI-29.4.86). 28. 

International conference of University 
R.qiltrllrS aad Admioiatrators (XVI 
-24.486), 209·210. 

lntepatad Rural Ener,y Centres at 
Jehandia (Gujaral) (XIV-II.3.86), 
184.85. 

IntroduClion of a Direct Superfast 
Train between Ban.alore aDd 
Ho_atb (XIII-V.2.86), IS. 

Involvement of private practitioner. 
of iaditcoous, .ysteml of medicine in 
family plaanios procrammos (XV-
3.486). 7. 

Items for Production in Handloom 
Seclor (XYI-2S,4 86:, 10-11. 

Low Productivity of Paddy in Hill 
ArclII (XVII-S.S.86). 7·8. 

Mlatburcf.;aelapurRali Project (XIU 
-27 .2."') 7. 

Plants for sea waler cODv.rsion into 
CDCr" (XIV -18.3.86), 12·14. 
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Production of sneqy Ihroqh domestic 
'lVa$IC (XIII -25.2.86), 36. 

Promotion of Bbarathnatyam io fortiln 
C:OUOtrt~5 (XIV -12.3.86), 71-78. 

Proposal for Involvioll Private Sector 
for Housinll in Delhi (XVII-
211.4.16), 94. 

llationaJisatioa of EnerllY consumption 
and distribution (XIU-4.3.86), 371-
372. 

Request for setties up of some Major 
Govcrnment Projects ;n u. p'. (X V-
25.3.86),IO.1l. 

Safety measures IpiDS! Duclear power 
projects emDeD'. (XVI-16.4.86), 
28, 

SeiztlJ'e of rake corroocy (XVI-15.4.86) 
138-39. 

Sbortlle of IIroundnut aDd g,am seed. 
(XV-7.4.86), 14·lS. 

Solution of Stbuie problem in Sri 
UlIka (XVI-9.4.86). 7_11. 

Uoiveraity for Cultural Studies (XIV-
13.3.86). 1 8·9. 

Ute of H.indl for cooV\!1'sarioo with 
l'orelllD bfficials (XVI-13.4.86), 
72. 

UtiUMtioo of water ,Oinl .ute (XlII 
-27 .2.86). 1I1i. 

Value of Indian Curfeucy (XIU-
28.2.86). 39-40. 

Village POSI Offices (XV -8.4.86). 31· 
32. 

Work dODI in Hiodi in Indian Airline. 
(XIV -13.3.86), 22. 

Demand fot Grlots (General), 19U-87 
Ministry or Commerce (XV-l.4.86) 
326-31. 

Demaods for Granls (General). 1986-87 
Ministry of Ektt:rnal Aft'aifl (XV - ! 
24 3.86). 357·60. 

Demand for protection 0' the indiren-
OIM 1Ddu.try maDufac:tartDl· wattle 
extract used in leatber tannin, 
(Under Rule 371) (XVll-U.II6). 
22·23. \ 

DevelOPIDCnt la PUJUab (Oil) (XVIJ-
30.4.86). 379. . 

Eavironment (Protection) Bill Cooaid. 
(XVIJ-8.5.86). 137·38. 

&cape of prisonen {rom Tiba" Jail on 
16tb Mlrcb. 1986 (011) (XIV-
19.3.86). 287.88. 

Inter-5tate water di.put.. (Amend-
ment) Bill GoDSt4. (XV-15.3.S6). 
352-54. 

D.G. (General). I 986-S7. Mfa"try of 
Warer Resourcet (XVI-9 .... 86). 
238-41. 

Mullim women (Protection 01 ri,htl 
on Divorce) BiU COD.id. (XVlI-
5.S.86). 398-402. 

Need to completely except all the 
components 01 power tinerl from 
exclse duty (UDder Rule m) (XV-
7.4.86). 157.58 

Need to live assenr to tbe BUI pUIOd 
by tbe Srate GOYefIUDCIIC of Tamil 
Nada retardi", taltiDi over or 
Madras Race Club (Under Rule 
377) (XIV-J 1.3.I6}, 263. 

Need to maintain 1981 151 Dorms for 
fiIIlshcdleatbet (Under Rul. 377) 
(XVIl-28 .... S6). 309. 

Need to ltart a rarpet ,"bnoJoty cen-
Ire at Bltavaal Tah'k 1o TUIII Nadu 
(Under Rule 377) (XUf-4,3.16). 
600-601. 

Obituary a.rerenc:e 
(Dc!alh of Sbri O!ot PaJme. Prtme 
Miai"er of Sweden) (XlII-3.3.86), 
3. 

Pr~dcnt'. Addrell-Notion of 
Tbaaka (XIIl-26.2 86). 3'Go79, 

Rait ... ay Budpt-I986-17-General 
DilCulllon (Xl 11- 4.3.86), 61).88. 

Roc:eot Bombilll or Tripoli .t: Beopui 
by US Aircraft(DlI) (XVI-16.",I6) 
362-63. 

Re: Information liven by Minister of 
State In tbe Depart ... t of AlrlcaJ. 
tU1'C altd Coo~I'll'1OD on UMb 
Man:h. 1916 dUriDI lbe dlSCOlllon 



OD drOlllbI all4 Natural Calamitiel 
(8t) (XIV-III.3.i6), 178-79. 

R.: Motion for Adjourament (XIII-
21.2.86). 277. 

Situation arisinl out of nOD-settlo-
liliiii1 of ethnic problems of Tamils 
iD Sri Lalita {CAl (XIlI-26.2.86), 
268-270; 74. 

Statutory Reaolntion reo disapproval 
ot the Ravi aod Bea. Water. Tribu-
oat Ordioaace (XV-S.3.86). 

Sleep rill in prices of Fertilizel aod 
Petroleum PrOductl (A.M.) (XUI-
21.2.86},409-11. 

Tea {A_dllleat) BiII-eonm (XVII 
-29.4.86) 366.69. 

ICONYAIC SHRI CHINOWANG: 

Oemaads for Graots (Geaeral) 1986. 
87 Miolstry of Food aad Civil 
Sap"H .. (XVI-16.4.86), 271-74. 

Oem.ncla for Gra ... (Ooneral), 1986-
87. Minillry of Home Aff.irs 
(XVI-IS.4.86). 310-13. 

ICi1lSHNA KUMAR, SHRI S. 

Alarmlol situatioo ariaiDa Ollt of repo-
rted iocldence of Meninlitis epide-
IDle in Delhi (C A.)(XIV-18.3.86). 
W-4S; 2SO-SS. 

Ooidelinea to States 00 Family Pllnn-
ing (H.A.H. Dis.) (XVI-23.4.86), 
387-94. 397-400. 

KRISHNA SINGH, SHRI 

Clearanec of siliconprojel:t. (XVII-
7 . .5.86), 193-195. 

Closure of Hiedi Ne"'l AlQII:iel (XVII 
-5S.86). 260-61. 

COlt & production c.p.city of Meltur 
Silicon Pr.;eet (XVII-7.5.86/, 195-
196. 

Cost inquiry ioto pllyeatOf mamea! 
y.ra ladostry by BICP (XVII-
6 5.86). 173. 

oeman4by Suzuki' Motor. Ltd. to 

'Tt. 
iac""" ita equity ,b.rp In Maruti· 
Ud3'01 LId. (XVII-6.S.86). 172. 

Earninp by Doordal'lbaa Ihrolllb 
Spoasorlbip (XVlI-8.4.86), 60. 

Sarninl' IMOutb SpoDlOred PrGIB-
DUlle "Yell Jo Hai Ziodqi" 
(XVII-.5.S.86). 60-61. 

Effect of liberalilatiOD of imports on 
productioa of Public 5el:tor UDder-
taki .... (XVn-6.'.86), 172-73. 

Expaosion of Aojarakkandy Telepbo~' 
Excbaale in CaBDanOre District, 
Kerala (XV-I.4.86). 87. 

FICCI Workshop oa Impact of Mod. 
vat oa Iodustry (XVII-2.5.86). 
82-83. 

lacreale ill Cost of COllllructlon of 
Houses io Delbl (XVII-28.41986), 
40. 

Meelinl between efficials 00 NAM &: 
olher developiol countries for 
reYiewml ecooomi<: cooperatioa 
(XVII-?~ 86). 18~181. 

Natiooal Equity Fund for Tioy Sector 
(XVII-6 5.86), 36. 

SeUinl up of drua aad de-addictioa 
centres (XVII-7.S.86), 62-63. 

Sellinl up of tecbnical ceotres for 
welfare or bandicapped (XVI-
16.4.86),65-66. 

Study of Varicus Problema 01 Indus-
try (XVI-25.4.86). 39. 

US promise for not to train Indian 
Tcrrorkts (XVII-7.5.86). 196-197. 

KSHlRSAGAR. SHRIMATI KESHAR-
BAI: 

Railway Budget. 1986-87 Geoeral 
Discussion (XIII-6.3 (16),271.74. 

KUJUR. SHRI MAURICE: 

Casel of Orissa Slate uacler foreat 
Acl received by Uoioo Goverameal 
(XVII-30.4.86),68. 

Num11er of SC/ST families benefited 
in Ori .... (XVH-30.4.8(i). 187. 
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Pn-examiDatioD coacblDa CCDtl'd for 
SC/ST candidatH. (XVl-9.4.86). 
52, 

KUMARAMANANGALAM. SHRI P.R. ! 

Action apiDst Hoarders of CoiDa A 
Currency NOCes (XV-t.4.86). 11. 

Adulteration in Petroleum Products 
(XV-2S.3.861.74. 

Anoc:atioD of Vebk:IH to Di_bled 
Persons by Marull UdyOl LId. 
XIU-4.3 86), 344. 

Allotment of Quarter, at Cbaodlaarh 
(XVl-23.4.86). 133-134. 

Amne.ty international report on lodia 
(XVII-7S.86).61. 

Amouot Earmarked for _Ifare sche-
mes of disabled (XVII-JO.4.86). 
224-2'. 

ApplicatioD for HODda Car (XVl-
IS.4.86) 10J-S. 

Bellium Direr for cbeap Power Equip-
meot (XVI-8.4.S6). 242-43. 

JJhagwanpur Nandlaram Drain.,e 
Scheme (XV-24 86), 2B-U. 

Book debts of Shippio, Corporalioa 
of India (XV-3.4.8I.). 114-1 IS. 

JJ'JJloek Power aDd Blop. (XV-
1.4,86) 13S-36. 

Carryl." Hlab' Soil on Head (XUI-
5.3.86). 12S-26. 

Community InvolvemeDt in Natloaal 
Health Policy (XIV- 13.3.86). 
97-99. 

CCllllpemalory Allowance to CeDlral 
Govc:mmeul EmployeH .. orlliD, ;0 
ChaDdi.arb (XV-4.4 86). 164-65. 

Comprcs.ed Nalural Gu lubltiruta 'or 
petrol in motor vebiclH (XVII-
6.5 86).239-40 . . 

Compulerlsatloo to ImproY8 efficieoc:y 
of Public Suvant. (XIV -12.3.1k>). 
58-59. 

~D.ultaocy Service by N.D.R.L.. 
Karnal (XVlI-S.S.86). 17.78. 

Contract Labour (XYII-5.5.114). 
13·1$. 

CreatioD of separate MIDlstry or C(lU· 
auruer A«alra (XXYI-11.4.86). 
143-44. 

Curb 10 Imrort o(Jndiau Garmentl by 
U,S.A. (XYII-2,S.86}.18~. 

Cure for se".... ApJutlc ADIIemia 
(XVI-I0.4.86). 127-28. 

Debtoc DatioDs requeat to creditor 
baob to reduce i&tlerelt rate (XV-
2.4.86), 141-42. 

Decline iu Suaarcane Procluclivil, 
(XV-3U.S6). 265. 

Demaod or Mobile Radio Tekpboue.l 
(XVI -15 .... 86).25·26. 

Demand of Pioaeerilll' Biopa Tech-
uolOlY from olber couDtrles (XV-
25.3.86), 17.5. 

DenudatioD of forest (XIII-S.3.86), 
117-18. 

Destruction of toodpaiDI due to 
iocreue· la Populalioo of Rode&tts 
(XVI-2'-4.86), lIS. 

DevelOprllCllI of tribal, tradit100ally 
depeodeot 00 foreat prod,!ICe (XVI-
9.4.86), SO. 

Ditaemlna,lon of re.olt. or Researcb 
(XVI-234,86). 39-40. 

DriuklDI Water Supply Pro.ramme in 
rural area. (XUl-4.3.S6). I~·IO. 

Drop io Dragl from loternatlooal 
moDetary (uDd lXIV -1".3.86). 
210. 

Drou,hI In Gujar.t (XV-7 .... 86). 
J98·99. 

B1Dl)ba1i1 on lid. educatiOll (XIII -
6.3.86). 68-69. 

Employ", foreiso Marlaa EDilnaer', 
IDilcad of Jodl8ll E ...... n ID 
ONGC (XYII-6.S.I6). 171. 

EasplOYmeGt opport\lllitlel for tbe 
Btind {XIIl-5.3.86) • .51. 

EvaluatioD of hazards of DDT aod 
BHC peatkldH (XtV-17.3"!6). 
189-90. 

BvuloD of fUN by com.,..... (XVI-
11.4.16).260-61. 



Ellpaniion or Super Bazar Network 
(XIV-14.3.86), 112-13. 

Facilities and services in Public 
Hospital. (XV-3.4.86), 115-16. 

Failure of CRRI to develop Good 
Rica Variety (XVII-28.4.86), 
119. 

Failure of R&D effort. to enbance 
Productivity or Vasetable Oils (XV-
31.3.86), 321-28. 

FaU in production in Cement Factoriel 
run by Cement Corporation of 
India (XIV -11.3.86), 11-12. 

Flub Floodl in J & K (XVI-I1 ..... 86). 
151-52. 

Import Bill and foreign elIcbanae 
compooent of ferliltzer (XV-
24.3.86), 136. 

Import. of TecbnololY (XVII-
30.4.86), 188. 

Incentives to attract Best Traioor 
Talent (XIV-12.3.86), 37·38. 

Incidence of Rabbies (XVI-11 ..... 86). 
lSI. 

Industrial lick units in tbe country 
(XV-2S.3.86), 118. 

Industrial worker. of Military Enlineers 
Services (XVI-9 4.86).209. 

Input of Energy in Production of Steal 
(XV -24.3.86), 330·31. 

Involvement of Workers in Manage-
ment of Public Sector Units (XVII-
294.1\6), 75. 

Lelislation on Child Labour (XIV-
10.3.86). 310. 

Licence for manufacture of Salbutamol 
(XVll-6.5.86), 121. 

Loans to Farmers by NatIonal Bank 
for Agriculture and Rural Develop-
ment (XVIl-28.4,86), 81. 

1..0S8 and SpoilBlIe of Fish due to lack 
of Storage and TransportaUon 
Facilities (XV.-24.3.86). 21S. 

Lower import Bill from October, 
1985 Marcb, 1986, (XIV-14.).86J. 
209-10. 

Maolgement of Public Se.:lor Boterrpis.::. 
(XIV -11.3.86), 96-97. 

Manufacture of Alcohol from aaricu1-
ture waste products (XVII-29.4 86), 

213. 

NB( Scbeme for bringing out Cora 
Books for Medical Studeots (XVI-
24.4.86). 182-83. 

National Agricultural Price Markelins 
Commission for fixing prices {XIV-
17.3.86). 190-91. 

Neglect of Farmerl (XIV-17.3.86), 
6-12. 

New Prame Work for Appraisal of 
Public Seclor Units (XIV-19.".86). 
153. 

New nnmber plat,s to vehicle owners 
in token of paymenl of Annual 
Road TUei (XV-3.4.86), 117"IS. 

New Strategy for Export of Haodloom 
(XV -21 3.86). 99. 

Noo-tonvcntional energy model onils 
(XV-l.4.S6), 4-9. 

Nutritional Status of Vulnerable 
Groups (XVI-24 4.86). 181·82. 

Opening of brancbes of Regional 
Rural Banks In West Bengal (XV-
-44.86},2O 

A 

Opening of Motber Dairy BOOlhi in 
Super Bazar (XVI-lI.4.86), 4647. 

Over or Under Bridge at Railway 
Crossing near Okbla Railway 
Slation (XVI-24.4.86). 57. 

Payment of road tax througb post 
offices (XVI-I0.4.86). 77-79. 

Payment or wages to tbe casual 
working in Ccotral Government 
projects in hill areas (XVII-
28.4.86), 262. 

Performance of public seclor unlts 
(XIV-1I.3.86), 199. 

Personal Hearinl! to Employees before 
Imposition of Major Penalty (XVI-
9.4 86). 140. 

Personal Hearing to employees or 
Semi-Government Bodlea 00 im-



positiOll of Major Peaaltiel(XVJ-
164.8i). 1.3-45. 

Petroleum products Itor... cover 
(XlV -)8.3.86). 2Z8-19. 

Population of Mushroom Cultivation 
(XVIl-5.5.86), 188. 

PriDc:lple& of Penona' Health. Gueral 
Environmeota' Healtb. Potable 
water etc. under Sevcnth Plan 
Cwrlculam (XV-l.486). 195. 

Proposal for "Modemfeatjea Ileserve 
Puud" (XIV -12.3.86), IOIJ. 

Proposal to let up JumiDe Cooc:eo-
tRte plaat In MallaraeIIIA (XI1l-
28.2.86), 0063. 

Provision of Houses to weaker ICctlons 
ia wbaa aad rural IRa (XVI-
21.4.86), 117~18. 

QoalHlCltioD for Appoiotment 10 
Adminiltraun Tribe'" (XVI-
16.4.86), 212-13. 

llaihJay-wilC brut up of cuue' 
workers (XVI-IO .•. 86" J07-08. 

blionalisa!ioa of mol« velalcle tllla 
(XV-3.4.86).18-23. 

llecommelldltioDl of lodian Labour 
C01IrereDce and Implementation 
thereof (XV-14.3.86), ~9-90. 

lleeotmDeDdetiotl. of Vasodevao 
Committee 00 Explosioll in L.O.C. 
PIaD! at Delbi(XIV -11.3.86).128.29. 

Reduction in burden 011 courts by Lot 
Adalat. (XVII-'6.S.86), 229. 

Repatriation of staff of CDA Meerot 
to Cbaodlprb (XVI-9.4.86), 
4. 

Jtaearcb and Development or Mtdi. 
clnal Herb. (or Export. and 
Domestic use {XVI-14.4.861, 
lJ.27. 

Response 10 reccot Volunta,." IlICOme T.. Dj'closure Scheme (XVI-
25.4.86), 259. 

Safety Mc:uurel ror Worker. (XIV-
10.3.86). m. 'a. or l0od. 10 Packaaed form in 

P1IbIic DfltrftJutfoa ' ''' (XIV-
14.3.86).110.", • 

Sclaemu for dae "'fare 01 Oft, aDd 
Demb obildrea (XVII-30 .•. 86), 
213·14. 

Serio ..... i,hap vicdID deDied treatment 
by 'Railway Hoapilll (XVI-17.4.16). 
168-69. 

ServIce CHdiriooI elUHtPnlsed 
Labour (XV-·3l.3.86), 360-61. 

8."i., up of Ceatre for Ananced 
Teca.qy Alert ')'Ilem (XVII- , 
30.4.16). 99-100. 

. SIUi ... up 01 Nalional Natural 'RetOur-
cas Maoaaemellt Syl&em (XVI-
9.4.86), 1S3. 

Setli-. up of Pilot PJ.ojec:t for Obtala. 
10, Puel from Coal (XV-l.4.86). 
129-30. 

Setti .. up of Tribaal for Compaa, 
Mallen (XV -8 .•. 86), 141. 

SIMH1aae of Braille Boob (XV-
2 .•. 86), 221. 

Short.,. of GP{GC S .... (XIV-
10.3.86), 314-15. 

Stable Sap.,., of P..... ia Bihar aDd 
Uttar Praclath (XVII-6.5.86). 
32-33. 

Stlpatioo in Corporation Tax Ilcy~ 
a .... (XV-4 .•. 86), 304-05. 

SlatiltOr, Commillloo for .. flluardiq i...,... of ID\'tIlhl, public (XVI-
25.4.86). 189.90. 

Study 10 recluee PolhUioQ lA_I 01 
MOlor Spirit (XVI-16 .•. 86). 
160. 

SurHY of Flora (XVI-23 .•. 86). 
162·63. 

TcclaDJque 01 EIKlrorormiQl (XVI-
16.4.86), 82-83. 

TecbaoJoay MIIIioD for DrioklQl 
Water (XIV-JO.3.86). 1.6. 

T .lecaIt 01 Sportl Protrlllllll. (Xln-
4.3.86), 296. 

Tet.pltooe Servicella Cllcunl (XVII-
29 .•• 16), 272. 



feetia, of Food Sample. of Food Pro-
ducts meant for Inter-Stato Sale 
(XIV -20.3.86). 65-66. 

Tllerpeutic value of larlic (XV-
2.4.16), 6-9. 

Tie-up or illS stories by LPO Agencies 
(XIV-I1.3.86),193.94. 

Trauler of 'Drup' and "Pharmace-
utical." to Healtb Mioistry (XV-
2S.3.86). 71. 

TralUportation of Milk (XVlI-
26.4.86), 177. 

Un of bYlteroacopy al a aew metbod 
of aterillsatloD (XlV -13.3.86). 
213-84 

Wbolesale price Index for Agriculture 
Baed Primary Artk:les (XllI-
28.2.86), 206. 

Workers Cooperative lor MaDufacture 
of earl (XIV-18.3.86), 159-60. 

WOlken' participation in WlUUllemeot 
(XIV-Io.3.86),312. 

DEBATES 
Admlaileratlft Tribnall (Amoodmool) 

Bill CODiid. (XIV-17.3.86). 
33()'37. 

Ameadmont of Article 311 0' Ibe Con-
stitution of Iudla (Pet.) Presented 
(XIV-17. 1 .86).226. 

Demands for Grauts (Gonoral) 1986-87 
M,otstry of Defence (XV-7.4.86), 
370-74. 

Demaoda for Grant. Geaeral, 1986-87. 
Miaillry of External Affairs (XV-
21.3.86),386-93. 

Dilapprowl of Adminislrative.Tribuna's 
(Amendment) Ordioaoce, 1986 (SI. 
RCI.) (XIV -17.3.86" 33 -37. 

Geaeral Budaet, 1986-87 GeR.ral Dis-
cuasion (XIV-12.3.86), 236-41. 

Staep rill In prices of Fertilizer. and 
Petroleum Product. (Ad. M.) (XnI-
21.2.86). 468-71. 

ItUNJAMBU, SHRI K. : 
AboHtloB of tbo syatem of ExIra 

Departmctltal Employees In P .t,T 
Dcpertmeat (xnl~4.3.86) 480. 

A~IOD Titan 011 tbe rooommendaliDns 

of Chief Justlcel Cooferenc:e held in 
. February, 1985 (XV1-1SA.86), 
25·30. 

Agr~ement for Export of Texlile. to 
USSR (XIV-7.3.86), SI. 

Amendmont of Film Censorship Rules 
(XVI-24.4.86), 1-7. 

AnDual allocation to Coir Board and 
coir goods exports (XIV-IJ.3.86). 
173-74. 

Augmentation of revenue from Tourism 
(XIV-7.3.86), 198. 

Ben~fit to consumers as a result of 
conceisicns to tbe textile sector ID 
1985-86). budget (XIV-14.3.86), 
268. 

Central investment In Power Sector in 
Iterala (XIV-18.3.86), 25.26. 

Collaboration with other Countries 10 
Explore Ocean-Bed (XllI-26 2.86). 
83. 

Compensation to fixed income Iroup 
for decIlIIIDI purchasilll power of 
rupee (Xlll-21.2.86), 29. 

Complaints agaiOlt IodiaD EmbollliCi 
ill Gulf counlrie. (XVU-7.S.S6), 
133. 

COlPplaintl reaarding ImplemeDtadoD 
of Aati-poverty PrQarammes i. 
Ker.la (XVI-15.4 86), 179. 

Cost of Production of Cardamom 
(XIIl-28.2.86),2U2-2U3. 

Development of Naval Balle in DiBlO 
Garcia b, USA {XV-2.4.86). 200-
201. 

Development of Non-c:ooVOlllional 
Hnergy SourcCl (XJIl-15.2.86). 
269-270. 

Doubliog of Railway Track in Kerala 
(XlV-20.3.S6), 15-.6. 

ESI benefits to alriculturlll labour 
(XVII-2S.4.86). 159 

Enrolment of sC/sr Cbildren of Ele-
mentary and Primary Level (XVI_ 
10.4.86), 283-84. 

Expansion of H.A.L. and BEL (XV-
2.4.86). 120·121. 

ExploriDl new markets for export of 
coir good' (XIV-14.3.86(. 177-78. 

EltPOI't oarainas (XIII-21.2.I6), 
ISMS. 



Export of spices from ICorala (XIJI-
21.2.86). lSI. 

Film Study Centres iu Colleaes 
aod Univenitle. (XVI-24.4.86l, 
177. 

Fioaoeial assistance for coosfruction 
of five atar botels iD private lector 
In ICerala (XIV-14.3.86), 87·88. 

Fioaocial assistauce for CODltructlon 
of aodowD. In Kerala (XV-
4.4.86), 62-ttl. 

Formulation of Scbeme for Poor 
Handloom Weavers ,XJII-
28.2.86), 203-04. 
Indo-Japan colla bora two 10 electro· 
DlC Items (XlII-S.l.86), 92· 104. 

Jud.ea beioD8iDa to Scbeduled Castes 
and Scheduled Tribes in Hlab Cou-
rts (XlJI-4.3 86), 478-479. 

L. P. G. Agencies in Kerala (XIII-
25.2.86), 10-13 

Maio Frame Computen (X1Il-
26.2. 80), 191-192. 

Modernisation of armed forees (XIV-
12.3.86), 74-7S. 

ModerDlsatwa of T:lepboDe Ea:eb.D· 
• es in Keral. (XIV-ll.l.86), 42. 

PeDding Application. for Telephone 
ConncclioDl iD Kerala (XlII-4.3. 
86).80-11. 

PopularisatioD of cODsumption of eo-
COD lit oil for Non-edible purpoee 
(XJll-28.2.86), 132-33. 

Protection 10 coconUI ,rowers (XIII-
4.3.86), 251·252. 

R.te of locreaae ill Foodarama Produ· 
ct:iOD (XIV-17.3.86), 134-3S. 

Reduc&ioo ID Bureaucracy Size (XVJ-
11.4.86), 318-19. 

Report of fourtb P.y Commillioo 
(XVIl-2.S 86). m·.52. 

Requirement of clolb (XIII- 28.2.86), 
64. 

Scheduled calle./ac:hedufed tribes 
raised above povertY line (XIV-
19.3.86). 139-140. 

Setlioa up o( Aromatic Eatra'tioa 
Project iD Ker.la (XV-B.4.86).I68. 

Sntloa up Fruit Juice Plautl duriol 
Sneatb Piau (X VI-ll.4. 16). 136-
17. 

SettiDa up of Nuclear Power PI.llts ill 
State. (XIV-J9.3,86), 12-

Study of efficleocy or employe.. of 
Public Sector vil-.·vls Government 
employees (XIU-12.3.86). 163. 

_ Telecast of RCCional Films 00 Natlooal 
Network (X 1I1-4. 3.86). 110. 

UPlrad.tloD of Post ')ffiCClI ID P.tba· 
Dam.th,lle Diltric! of Kerala 
(XVrI-29.4.86). 160). 

V.riations in Standard of Central 
School. (XVI-IO.4.86).. 121. 

ICUNWAR RAM, SHRI: 
AdoptiOD 01 viII... by voluat.ry 

o .... ni .. lioDS for lat.,..atocl develo-
pment in Bibar (XV-1.4.86). 49. 

AdvcrllaemeoU given 10 Hiadi Dailies 
from Palna (XVI-21.4.86), 89. 

Asaeumeot of A.at. of Ac:bary. R.j· 
Dcesb for Jo.:ome T.lI purposes 
(XVI-II.4.86), 35·37. 

BeautiCicalioQ of Abdul R.hlm Khan· 
i·Kbu'l Tom (XVI-24.4.86). 208. 

Closure of Jute MiIIl (XV -4.4.86), 
32·31. 

Complainu re: DisburlClDeDt of LoaD • 
UDder IRDP from Bihar (XV-
4.4 86), 229-30. 

Campl,latl reprdlnl gtaDt "f peD-
.ion to Bcaua PersoD. (XVJ-9.4. 
86). 89. 

Coaslruct:ion of Godowns by Private 
Seelor ror ioc:reasioa Stotqe Cap.· 
city (XVI:-I 1.4.86), 213-14. 

Dec:lariDa Sadaqua' Alblam a. 
N.tlooal MODument (XVI-
10.4.86). 226. 

Ecoaomic aDd Cultur.1 relatioa -mODI 
Soutb AllaD couotries (XVII-
7.S.86). 128·22. 

Electioo 10 DaDlpur CantonmeDt 
(XVI- 164.86), IJO-I1. 

ElectrificatloD of Muab.lsaral AuDIOI 
r.1I liDe (XVI-17.4.86) 88-89, 

ED,rulllol or Pipeliae work 10 Public 
Sector Underlakinp (XVI-I.5.4.86) 
132·33. 

&caVltioD or aneient remalna in 
Bihar (XV-3.4.86), Ill-I .... 

EXp8naion o( Kbud.bn Oriental Pub-
lic Uhfar), (XVI-l4.4.86), 208·2Q9, 



NAMIINDIX 

Free aad compulsory education for 
children {XV-3.4.86). 

Implcmcntation of Palekar Award in 
Delbi (XVII-5.S.86). Jl4.1S. 

Improvemcnt in Tclepbone ElICbanlc 
in Parwalpur, Bibar (XV-2S.3.86), 
143. 

71' 

Villages connected with pucca roeds 
in Bihar with World Blnlc Assis· 
tance \XV-7.4.86), 163-64. 

DEBATES 
Need to set up brancbes of all Sele. 

ction Boards fOT recruitment in 
Blnks iu Bihar (Under Rllhl 377) 
(XIV-Il.3.86), 262-63. 

Jobs in Electronics Industry (XVI-
13.4.86), 84. 

KUPPUSWAMr, SHRI C.K 

Laolluale News Scrvice (XVI-21.4. 
86).164. 

Loss of Elcctricity durin, Distribution 
io Dcl~i (XVI-I SA. 86). 272·73. 

Manufacturing of Pace Maker is tbe 
Counlry (XV -27.386).112·13. 

Number of unemployed handlcappcd 
{XVI-16.4.86).47. 

Opcniol ofWomeo's Collesc in Din· 
apur (XVI-I0.4.86). 129. 

Pakistani Natiooals in India as 
PSUEDO tourilts. (XVI-9.4.86) 
205-206; 

Pcople', coopcratlon in mobllisiog 
rcsources to provide Telephone 
cODocctions (XVlI-29.4.86). 142. 

Prtscryation of Arcbaeoloslcal 
RemainB of Jamui region of Bihar 
(XV-31.3.8(,).200. 

Promotion of Journalism (XVH-28. 
4.86). 75. 

Reports of the Press Commission IlDd 
Kuldip Nayar Committee (XVII-
28.4.86). 203. 

Sale of Children In Orissa (XVIl-
6.5.86), 31. 

Setting up of Bankin, 
Recruitment Board in 
(XVII-l.S.86). \36. 

Service 
Bihar 

Special passenaer coach for Rallir 
in traios ruonins from Calcutta to 
Patna (XVI-10.4.86). 265-66· 

Steps t~ make lood the loss due to 
declio~ in Pordso ExchaoJC 
Reserves. (XV-21.3.86). ISO, 

StudY regarding monopoly of mono· 
poly hO\llles on means of produ· 
ction and wealth (XV-8.4.86). 147. 

Vil1qes conDCCted witb Mattalled roadl 
in Nalanda and Nawada District 
of Blbar wltb Worl4 Bank Assis· 
taace (XV-7.4.8fi). 80. 

Collection of Rare Blood Groups at 
District Headquarters Hospitals 
(XVI-24.4 86). 79. 

Collection of Sales Tax, Central 
Sales Till and Income Tax (XVI-
11.4.86), 85·86. 

Construction of Godowns by Private 
Parties for Hire!!y P . C.I. 
(XV-4.4.86). 6. 

Construction of hostel. for Officers 
In Delhi (XV-24 3.86), 188·89. 

Inclusion of Rlljaklls/Chakalil Com· 
munities in the List of Scheduled 
Castes (XV-2.4.86), 63-64. 

Minimum Fee for issue of professional 
Certificate to Goldsmiths (XV-
44.86).7S. 

Neglect of Parmers (XIV-17.3.86), 11. 
Possession of land Bcquired for 

telephone excbange at Race Coune 
Coombl'ore. Tamil Nadu (XIV-
11.3.86), 74·75. 

Proposal to leyy fee for issue of 
frelh licence 10 dealers in lold 
(XVI-25.4.86). 175-76. 

Proposal to review Cantonment Act 
(XIII-S.386), 168-69. 

Shiftlol of Central Government 
Officts from Delhi (XV-3I.3.86), 
146-7. 

Tberpeulic value of garlic (XV-
= .4.86), 69. 

DEBATES 
Demands for Excess Orants (Railways) • 

1983·84 (XIV-13.3.86), 444·46. 
Demands for Grants 

19~6-87. MiDlstry of 
(XV-1.4.86). 357·60 

(General), 
Commerce 

Demands for Grants (General). 1986. 
87, Minillry of Homo Arr.irs{XVI-
15.4.86). 445.48. 

Demllnds 'or Grants (Railway,), 1986-
In (XIV-13.3.86), 444-46. 



Sappa.-atu)r .Dcmau. for Graata 
(Rall .. .,s),. 1\l8S.86 (XIV-13.3.86). 
444-46. 

Third Report 01 Railway Convention 
Committee (Rei.) (XIV - U 3.16). 
444-44(;. 

EVtEIN. PROF, P. J. 
Acquirill, F·lf) ptaltel by Pak for uae 

apinst IDdia. (XVI-23 .... S6) 167· 
168. 

Addittonal cte-ad for kueHae by 
Kerala ior filbia. sector lXHI-2S.2. 
86). Un-103. 

AdcUtiOlt8t fundi for cou.truclion 
of new linn durlOJ Snenlb PIn 
(XVI-17.4.tI6). Ill. 

Alloc:alion for dcvelopmeDt of 
iadustries in .. No ladustty' Dist-
ricts (XVU~). 240. 

AJJocaiion (<< oilEK~rat.loa ia 
Sewatb Plan (XIV-II.3.86!, 
190·91. 

AllocaliOD to ONGC for oil eq,lo-
r.tioo (XV-I.4.86). 23)..3S. 

Amendment of FileD CeDJOnhip 
Rules {XV1-24.4.86~ 6. 

Amoae« teGliwd from __ ....weal 
Indiaas for ~.t ill iDltlJltties. 
(XIV-14.3.116J. 216-77. 

Amount spent OD subsidy in varioUi 
'"'ora. (XV -11.3.86). 204-205. 

Appoinmeol of co\JORl, by Govern-
ment (XV-U3.86). 239. 

Averate Jetlometra.e 01 Ran (Xv-
31.3~. tB2. 

K1Irieo PORP. P. J. : 
Bookin, of cargo 8t airp:.-rl, (XVI-

10.4.86). 267·68. 
Capacity utili .. llon of£'ectricity 

Boards (XV-I.4 86). 211-234. . 
CapacilY VliI'lition of PabRe 

Sector Unita (XVI-IS." 86). 195. 
Celli .. 00 lOlal ,plodlqe c.p!lciCy 

(XV1-2S.436). 118-19. 
Clearance of Central Projecl. ia 

Kerala (XV -8.4.86). 273. 
(lqraeceto Puyankuuy Hydro. 

Electrie Projects 'a XeraJa (XIJl-
4,3.86). 7-9. 

Coa.I,tRailway i8 XeraJa· (XIn-
6-3.M). 11)2. 

Codtia-MAduratRaiIwa, LiM (XIV-
20.1.86), 21. 

CooIIta-MadwaI aauw., U ... 
(XfIl-27.1.16), SM •• 

CommuDioatJOII aDd lAoditIt S,.teaI 
at Akportt (XlU-(i1M),. .sw5. 

Complain IS about A\lellool., at 
Cardamom (XV-II.3 .• ). 208-109. 

Complaiou rqardiolJ .lIort weithl 
of L. P. G. (XJR -25.2 16). 
115·116. 

Coaunation 01 EDer.,.. 1.-."11, 
Aanc ........ 1 a.. ao-hoJd" 
Soctort. (XVI- J5.4.~. J .... I'. 

Dec:bee in Foreisn T .... (XIV-
7.J.~"'. 

Doell De In Pric:o. of ear .... (XIU-
1l..1.16). 8142. 

Deep.. fiahle. lraw'" (XlII-
3.3.11S). IJ6-21~. 

0.18, In deli..,. el .-iI _wen 
TrivaDdrWII aDd DeIIB (XIV-
11.3 86). 101-01. 

Demand for UGC ~ ill Soulb 
(XUI-27.2.86l. :MaoC-. 

EMcriIcatioD 0' tractieD (xv-
27.3.16). lIS. 
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28.4.86), 25. 

Lona Term Procurement Puce for 
Cardamom and Cloves (XIV-
7.3.86). 209. 

Mealures .to reduce COD5UlQPtioo of 
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(XVI-24.4.86). 
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In Delbi lXVII-1.5.86). 45-47. 

Pendina application, for expansion of 
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ProductoD of cloyes (XVI-2l.4.86), 
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Provi.ioo of Funds storge facilities io 
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(XVIl...,..2.5.~6), 225. 
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R&D 00 diseases affecting cocenut 
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Research on Rubber Cultivation 
(XVIl-2,S.86). 31-33, 
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lleductlon ill consomplion of pdro\ewn \ 
produd, (XIV-18.3.86), 87.~ 

Rehabilitation of ElI.servicemen in I 
ICerala (XVn-30.4.86). 185. 
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(XVII- 30.4.86). 74. 
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Rubber Production DuriD8 Seventh 
Plao (XVII-2.5.86). 223·24. 
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market (X11I-2S.2.86), 212-213. 
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464. 
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Demuds for Orants (General), 1986-
87. Department of Eleclrooiot 
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400. 

.l\ced to Introduce Vayladool Senlce 
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11.2.86). 318-23. 
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Spices Cess Bill Consid. (XIIJ-
21.2.86), 318-23. 

Tea (Amendment) Bill Consid. (XVII-
29.4.86), 348-5'2. 

KURUP, SHRI SURESH : 

Acbieyina sell'lufficiancy in alcobol 
(XV-8.4.86),9. 

Admillion Policy of J.N.U. (XIV-
20.3.86), 89. 

Allocation of Funds to Kenka for 
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58. 

Allocation to Homoeopalbic Research 
Institute in Kottayam (ICerala) 
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Clurllnce to Puyankutty Hydro-
Electric Project in Kerala (XIII-
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ContraclS for Burnt Slone Lime by 
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Curing centres under Coffee Board 
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Delay in execution of power project in 
Kerala (XllI-25.2.86), 76-78. 

Deva'uation of Indian Rupee (XIV-
7.386), 239. 
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Forest land ill Kenl. (XVI-·16.486), 
S~. I 
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20$. 

P.rit conyCiatiOo on Pateats lXVII-
6,5.16), 176. 



Passport _lealioaspeJKIina. at R.P. O. 
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In Kenla (XVI-15.4.86), 224·25. 
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Kerala lXtII-.'6.2.86), 69.14. 
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Relaxarion grallled in ra~our of com· 
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257. 

SC/ST Members on Board of Directors 
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Salo of Coffee without auction (XVI-
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ded localitles:in Delhi (XIV -11.3.86), 
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shan (XIV-17.3.86), 61·64. 
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Tenure of part·time Directors of Banka 
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TrappiDl of Fross (XVI-lfi.4.86). 
210. 
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(XVI-l 1.4 86), 11-12. 
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Vacant Seats m sc:hool 01 Social 
SdllK* in J.N.U. (Xln-6.3.86), 
220-21. 

V.yudoot. Service bctweeD Cilicut aDd 
Mallploft (XV -27.3.86). 107. 

ViabiHt, of Paper Iudustry (XV -
25.3.86), 22. 

Vii.... E1ectrificatioD ia Kerala 
(XIV-II.3.N). 112.t3. 

Vioillion or P,ovlsions or Ora,. 
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(XVIl-I9.4.86),269. 
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Con.titutlon· (Amendment) Bill 

(AmeDdment of article 311) by Sbri 
Surab lCurup ltd. (XVl-17.4.86). 
291-99. 

Demaod5 for Gramt. (GnenJ), 
1986-87 Miniltry or Inform· tioft aud 
BroadcasuDJ (XVI-21.4.86). 
408·U. 

MPilim women (Protcctioo or ri,bts 
08 divorce) Bill CoDsid. (XVII-
5.5.86), 607. 

ObftuatJ Reforaoc:e o..tll or Sbri 
010{ PaJme. Prime MiDlIter of 
Sweden (XIll-3.'.86), 2-3. 

Rail •• y Badad, 1986-87, Oeneral 
Dileauion (XlII-6.3.86). 247-49. 

It, : MVllim Women (ProtectiOD of 
Ri,llt on Divorce) Bill (XIll-
21.1.86), 309. 

Iteported Crili. in JulC laduatry (C.A.) 
(XV-4.4.86), 356-~. 

SituatloD arlsio. 01It 01 drouaht aad 
otller natural calamill.. ill YUlous 
part. or tbe COvlIlry (Di •. ) (X1I-
6.3.86), 385-86. 

Siluatioa uilial oat of reported 
aaorea. or lOme wanbiPi belOD •• 
jill to the UDiled Stala Sneath 
Fleet off Kandtl Harbour (C.A.) 
(XIV-20.3.86), 195.91. 

Slt.lIon arllin, out or 1M fCl'orted 
decilioll by lite UlOOo Ca~ Cor. 
poradoo 10 IeII iI. hlcrati" CODSU. 

mer produclt divilioD (CA) (XVU-
28.4.86), 2!10-t4. 

Spica Board Bill CODafd. (XIII-
21.2.86). 323-26. 

Spices CeSI BiII-COASfd. (XIlJ-
21.2.86), 323-26. 
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LACHCRHI RAM, CR. : 

Railway Bud.... lt86-81-0eDenl 
DjacusaioD (XllI-6.3.86), 294-96. 

LAW, SHRI ASUTOSH : 

FiRI Pba.. or OIDia ActiOD Plln 
(XVI-23 4.86), 7·ll. 

Import of Floppy Discs/Diskelt .. 
(XVII-7.S.!!6),84. 
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Baak Loans 10 Eeoaomk:ally Back-
ward People {xrn --21I.2.16}, 8-9. 
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Delhi. N .. DelblaDd Halfat·Nlla-
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lS.4.116), 17. 
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24'·50. 
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18.3.86), 144-47. 

Need ror a.. BaItOI'D Jadla Develop-
meat Council to eIIsur. , ... balanced 
ct.YeJopmeOl or ealtent ladia.· pard-
cularty Wesl 8eap1 durill, Se¥etlth 
FI.. Year PlaD (llDder Rale 371) 
(XIV-19.386). 186. 

LOWANG, SHRI WANGPHA : 

Proposed MiDi 011 Relnery at It.bar. 
Hili (Arunaclial .Prldab) (XV-
8.4.86), 144-45. 

DEBATES 
Demaa. r"r Orh's ~GeDeraI). 198641 

"iailtry or Home ABairl (XVI-
I"',.). 3H-99. 

.. 



NAME INDI!X 

Geocral Budget. 1986-87-0encral 
Discus.ion tXIV-12.3.86), 273·76. 

M 

MADHUREE SINOH SHRIMATl: 

Asscssmt'nt for reducing cost or Small 
Hydel Units (XVJI-29.4 86), 208. 

Cbild mortality hindrance in acceptlnl 
• mall family norma (XIV-ll.3.86), 
252-53. 

Composition of National Wasteland 
Development Board (XIV - 12.3.85) 
60-61. 

Corbell National Park (XVI-2H.86) 
79.80. 

Demand for Healtb Foods Abroad 
(XV -21.3.86). 146-47. 

Development Council for Hou,ina 
(XIV-IO.3.86), 205. . 

Development of wild life 'Inctuaries 
(XVI -9.4.86). 67. 

Effect on environment by Steel Indue-
try (XIll-4.3.86). 156-57. 

Expert Committee to identify hazar-
dous industrit's (XVII-5.586). 145. 

Harnessing of wind energy (XIV-
18.3.86). 183·84. 

Indo-Mangolian A"reement on Orass· 
lin (XIII-4.3.86). 284-285. 

Industrill Project Mandawar (Ihala· 
war) by JK. Synthetics Ltd. (XIV-
18.3 86), 60. 

Introduction of Electronic A~plications 
in Coal Mining in Collaboration 
witb UK. (XVII-65.86), 231-32. 

Library Movement for Rural Areas 
(XVI-24.4.86). 78·79. 

Low investment by Commercial Banks 
in Bihar (XVI-2S.4.86l, 252-53. 

Manufacture of Rurll Multi Access 
Radio Telephones (XVII-6.S.86), 
140. 

National Watenbed Development 
PrlJll'amme for Rainfed Aariculture 
(XV-7,4.86), 16'!·n, 

New plIO to attract Indian talenta 
from abroad (XV-2.4.86), 1·6. 

New Technology for dental health care 
(XVI-16.4.86), 8·10. 

Ninth Summit Meeting of NAM (XVII 
-30.4.86). 109·\0. 

Production target of PUlloeB (XVIl-
5.5.8F), 19-23 . 

Projects on Hydrogen Energy Teclmo. 
108Y (XVII-6.5.86), 164. 

Promo/ion of Indian Tea Abroad 
(Xm-21.2.86), 13S. 

Promotion of Iapanese Tourist Traffic 
to India (XYII-2.S.86), 9.14. 

Proposal for two Growth Centres for 
each District (XVII-6.S.86) 21. 
24 

PublicilY regardin8 compensation to 
viclims of road accident! (XIV-
13.3.86). 64-65. 

Recommendalions "'f U.N. Committee 
to relieve congestion on road. (XIII 
-27.2.86), 131. 

RepreseDlation to women in SelectiOD 
Boards (XYn-~0.4.86), 169·70. 

Revision of structure and scales of 
disability pension (XVn-7.S.86), 
~5. 

Sflting up of an EDgineering Exports 
Committee (XVII-Z.5.86), 219. 
21. 

Setting up of Cultural Centres Aburad 
(XVI-9.4.86), 190. 

Setting up of LPG BottIinl Plants 
(XVI-29.4.86), 75. 

Technical Collaboration with Belgium 
(XV-8.4.86), 132. 

Wages of mine workers (XVII-S.!C.86) 
189. 

Welfare of film workers (XVII-
28.4.86). 250. 

World· Bank aid for Agro-industrial 
Project iD Cooperative Seclor (XVII 
-5.5.86), 160. 



721 

D£BATES 

Demard for mta~urt' to provide tbe 
\ilaJeS m Pumn District 'in Bibar 
.'itb adequate dritlkia* w.ter facility 
(Under RuJe 377) (XIV-IO.).86). 
341-42. 

. General Bud,el. I 986-87-Geoeral 
. Diacussioo (XIV-IO.) 86), 428-
431. 

Need to cooatrud ra;lo\l, brj~set. at 
Kbush\;i Ba,b railway crosslllJ 8nd 
at tbe Railway Station ill Banmankbi 
area of Purnel d~ric',CIf Bihar 
(Undn Rule 377) (XV-24.).86). 
356-S7. 

MAHABIR PRASAD, SHRI : 

AbsorpliOD' of .RCHr~d Traiocd Per· 
IJOOS in Telecommunication ~part· 
mrnt (XIV-1U.86). 82. 

MAJl.AJ<'\.N, SHRI V.S. : 

Aequi~ition of New TechnololY by 
ONGC ror 5teppin8 up oil produc-
tiOD (X)V-l~. '.86) 21·28. 

Allqed Cavour topriftfe bullde1l by' 
DDA (XV - 313.86). 23?-4. 

C.reer propeCls Of Officers 0' Indian 
Economic SerYice eXttl-2lI.2.86), 
614!)2. 

Con~ructicn of T.V. To,,'er at Pitam-
IXIRia Delhi (XIIJ-4 J.se.). '~9· 
160 

Coam/laney .erviee to public !lector 
urrits by Non Resident ladiaD Com· 
pallY (XIV-·18 3.116) .. 225. 

Cost Eacalatlon Juiplion Projectl 
(XHI-6.) ~J. 31·)3. 

Demn.d·foT N4tllvaal ·Akobol.Autbo. 
rilY (XV -25.3.86). 179. 

FeaUlre. OD Public Seerer put OUf by 
Doordanb.n (XVI- 21.4.16), . 264. 
65. 

lGa4.kquatc Supttly of IrOONICJ Sleel 
Ita,. Mal.rials {XV -7,4;16), 227-
28. 

. J~ '0 DOOldal5hll1l Ir_ Ad\>er-
li.emenl. (XVl-21A.86), 1!1. 

IAerca.. In. 'eaai.. wturu ill ~laa 
AirfiOet Air1Ju... (X:v-a.4.86). 
163065. 

lalroductloD of Mqaeto Hydro Dyna-
mic <lenIrator Teclleofoay .a' t: .... 
lIIal POlVer Pllatl (XV -l~.l.B6). 
239 • 

Irreaularitie. in purchase or Soap by 
D.'I'.£: (XIfl-6.3;86),U. 

U~!lnJ Policy for Vea..-d VCP 
for Joitlt VCDtllres (XVU-19.4.86). 
'53. 

Measures to reduce trade Gap (XV-
21.3.86). 4S-46. 

Produc:tioD aDd Imp~rt or. «lap ... 
Ii.hinl trawlt" (XIIl-4.3.86), 116-
117. 

Profit ratios of Indian baoka "i ... -vis 
foreip bapkl (XV-21.3.16)6. 

Putt;u, put of more IDd .aried lea-
nares on puhljc sector ,by Doordar-
,bin (XVII-2I.4.16), 188. 

Retail Price orp..,. (XV-2:5.3.16). 
231. 

SeDdioa retired oftici.... abr.oed by 
TFAI~XVJ-2S,4.16).. los.l06. 

s.ttiaa up of Power Plants ...... n.,. 
menl COlllrllCl Butl by Private 
SKtM (XV-2S.3.16), J41. 

U,dulaen or 'IP'IU ·tec:bDOIOJY ia 
iocre~, DJ loodaralu. producdon 
(XV-2 .. US). 'lo.Ilo 

ConsCitution (AmtadlllCGl) ,BW (laser-
tiOD of new anicle 161. elc.) COAJid 
(XV-2f.3.16), 421.%5. 

,Geoerll Bud,.. lft6..i1""'Oeaor.1 
Diaclllsion (Xl V --10.3.16). 406· 
411. 

FiDince BIll, 1986-Coaaid tXVl-
24.4.86), J46051. 

IDdusuial Development Baat ofladia 
(AftwQtlamJI) Bill -c:o.td. (XIV-
18.l86). J20-Zl. 

MAHALINGAM. SHRI M; 

Approval of Poly"tet Me4tc:a1 X-Ilar 
film o.paOlion' ProjsctatfliodllltaD 



NAME nmu 

p.wto filma Manufa~turini Co. ltd. 
(XVI-15.4.86),75.76. 

Cadmacb Double Rotary machine and 
Colliod mill for Government Medical 
Store Deport, Madras (XVI-
17.4.86), 170. 

Developmental scbemes for M~dical 

Store Depot. Madras durinR Senntb 
Plan (XVI-·-24.4.86). 84·85. 

Promotion of EnRiueers in Department 
of 'telecommunicatIons (XVI-
6.5.86), 116-17. 

Proposal for modernllina factory of 
Government Medical Store Depot, 
Madras (XVI-17.4.86),.I69. 

Representation 10 merge bioloRical lab 
&: Animal HOUle witb Govt. Medi· 
cal Store Depot, Madras (XVI-
17.'.86), 170.71. 

Sellinl! up refineriea based on supply 
of crude oil from Nar/manam and 
Kovillcalapal in Tamil Nadu (XVII-
29.4.86), 171. 

Supply of machine by UNICEF for 
Government Medical Store Depot, 
Madras (XVI- J7.4.!l6), 57. 

DEBATES 
Demands lor Graots (General), 1986-

87 Ministry of ARr/culture (XVI-
23.4.86), 301·304. 

MAHATA, SHRt CHITTA: 

A lIeaed favour to prIvate builders by 
DDA (XV-31.386), 233-4. 

Bad Spell of Public Sector Under· 
takioRS (XVII-6.5.86), 72-73. 

ChaOle in Rec:uitmenl Policy (XIV-
123.86). 120-21. 

Cheop in Rutes for Foreiln and 
Neilbbourbood Travel Services 
(XVlI-2.'.86), 234-36. 

Control of Stale Govls. on TV Pro· 
.ram.ml (XIV-IO.3.86). 210-211. 

Corporations for Monetary Surport to 
power projects (XV-1.4.86), 236. 

Delivery of mails in villa", and 
remote areas (XJV-11.3.86), 116-
17. 

DovaJopment of backward areas (XVI 
-23.4.86), 83·84. 

Development of Sports Ind Games 
(XVI-24.4.86), 190-91. 

Development of tourist resort. (XlII-
21.2.86), 113·15. 

Expansion of Haldis Refinery (XV-
8.4.86), 258·59. 

Expansion of International Subscriber 
DialliOl Facilily during Seventh 
Plan (XV-25;3.86), 48. 

Happoning, in Orissa reaulting in jeo. 
pardisiog freedom 01 tbe Press and 
Journalists (XVI-21.4.86), 212-
13. 

H unser strike by I ndian Internees in 
Pa" jail (XVII-30.4.86), U8-39. 

Impact on balance of payment due to 
price fall in lntern.tional Market 
(XV-8.4.86), 218. 

Improvement of Coal mIDinl practices 
(XV-8.4.86). 111·12. 

Incentive to non-resident Indians for 
KuhnR in Iodia (XIV -14.3.86), 
113-14. 

locrene in Coaslal Smulllina (XVII-
2.5.86), 111, 

Inlerim relief to Workilll Journalist, 
(XVII-S.5.86), 222. 

Issue of Licence for maoufacture of 
Crack/nR Catalyst (XVI-lS.4.86), 
180. 

Joiot venture aD oil exploration on 
the basis of Tblrd bid (XIIl-
4.3.86),68-69. 

L.P.G. Agencies a\lolted on Co-opera-
liye System Basil (XIV-18.3,86), 
103.104. 

lack of reinand Homes for Cbildren 
(XVII-30.4.86). 26-30. 

Measure, to increase productivity of 
blast furoacos for tbe Public Seclor 
Steel Plants (XV -7.4.86), 189. 

New FertlJizer PllnlS (XI'. -10.3.86), ' 
30-31. 
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Olitctllrll,of tbe Turkish . Prime Mi.-
tcr', Visift. lXVfI-7.S.86)/IlS-1I6. 

Plane oarevilaltsatiou of pa ..... iud1iI-
try (XV-I 4.86). 95. 

PeDtlln, CaleS In 
Higb Courts 

Administrative 
2'>.4.86). 92. 

Supreme Court, *lid 
afler setrioa up of 
Tribunals (XVII-

Production vis_a-vis requirement of 
Milk (XV-7.4.86). lOJ-Oti. 

Propo!al for peace truty with Pakis-
tan (XIII-26.2.86), 19-24. 

Proposal'to lei upComrnitteft10 loot-
into diffieultiel' of T~""~ aDd 
IDdustrialists (XIV-14.3.86), 211. 

Quality of PrOJl'&mmes OD T.V. 
(XVlI~S.S.86), 80. 

Renovation of Can.1t (XIV-20.3.86), 
79-80. 

Rise iD prices of wh.·at and rice ID 
Pair Price Shop. (XIII-lI.2 .• ). 
74-76. 

Scbemn . for erooolllic upliftmClllt of 
Dlsablrd (XVI-16.4.86), 44-46; 

Setting Uf) of biolecbnolOl)' iDstitutes 
(XlV -12.J~86). 77. 

Settint up of Heavy Industries (XIV-
18.3,86); 182. 

SeUm, up of Medical GrlDls Com-
mission and Healtb Science Un .. 
veml, In each State (XJIl-
27.2.lib). 199-200. 

Study abi)ut IOaDl pvca to lumen 
(XIII -4.3.86). 251-253. 

Sublid, for public: dlltributioa of 
foo<tlraint in States (XIIl-2II1.16), 
1JO.91. 

Threlt by Indlln Community lit leave 
Hoo, )(0.., (XVI-16.4.86). 128-29. 

DEBATES 

Dra', National Potity OD Ed_flOG, 
1916 (Re. ) (XVU-7.5.116). oU6-1B. 

MAHENDRA SINGH. SHltl : 

Alleaed (."our 10 private bWldm ." 
DDA (XV-3J.3.86), 233·4. 

Allofnieaf 01 teslm.,*"· ~ to 
Icholanblp boldeiti cblUlreu (XlV-
]3.3.86), 250-.51. 

Batr on' prc;dUctfon of iDj1lrioul' UrIII' 
(XVI....;..T4; .. ;U). 716"77. 

Child Labour (XIII- 4.3.86), 273·274. 

C, ...... ace to Bbeuulorj lm,arlOD 
scheme'iD district Guaa. Madbya 
P'ldeal! (XIV-I2.3.86), 22-26. 

Ciemlnce of·lllicoa projecU (XVU-
7.S 86), 193-19.5. 

~ of SVL Canai.· {XJll-
27.2.86); 71·72. 

ConcessloDal aid '~r Jodia', D41velop. 
IMIIU·""·~XV-2h3.86). m-J). 

eo"'lruction of Tbdn Dam (XlIl-
4.3.86). 3$6. 

COlt eKaJallou In major pDblic Mdor 
Projecfl (XII1-26.2.86), 43 ... 9. 

D.T.C. losses 0011-6 . .J.I6" ~. 

Delbi UnlYtra/l, Teacher. Slrike 
IXltI:-%7.2.86J; 17 ... ". 

DevelopmCGt 01 Oaceit itIfnted Ar ... 
(XIV-12.3.86), 130·131. 

Elevellib Industrial Relation. COD-
rereace(Xv-~.1.i6f. 229. 

Eatabli.l!ml'lIt of IIU, hl • ..,iI: CCIfIIIIlOD 
Mutel (XIII--2t.2.B6), 219·20. 

Estimated Prod~IIOD o( FoodaraiD' 
in 1916 (XIn-4 3-116), 210-271. 

ElIploaioD in Bbtlai S.eel Plant Mell-
hll Sfrop-fXVlI-S '86).36'3&. 

PordiD Nayal foren in Jadlau Ocean 
(XVIl-7 . .5.116). 47-48. 

Portlt· Cover ~n India (XlIl-5.l.i6). 
141-43. 

FUDctioDiDa' of Pub Ie SerYQ Tete-
pboea I. Delhi (Xl1l-25.2.86), 
41-49. 

Riall TecItuJoD aa4 E tCWnIk:i 
DeWllo......,'· .. at lor ~onlC. 
ladUlllf (XIJJ-~.3.86). t43. 

JIIJctt Anti. M'illlufHNri ... 'Ut 'IXI .. i 
(XlII-'.3.86). 131-32, 



loereale in. price of .Ne •• prit (XIII-
25.2.86),J,56-157. 

India', Nuclear Policy (XllI-26.2.86), 
187-88. 

India', Technolocy Import Policy 
(XV-2S.3.86). 223. 

,1~do.PakTNde Talks (XUI-21.2.l!6), 
175·76. 

IDIer-~ate line betwern MqbDacar 
and Dobad fXV-8A.86), 122. 

JrriplioD potential ofMadby.·Prad.b 
(XV -34.86), 104-105. 

Irrigation Pro.i«:ts brld up for waot 
of fore" oIeaNiDee tX.VII-30.4.86), 
S4-56. 

Lick of orders for . BHEL due to 
liber.lisallon of Import policy 
(XVIl~6.S.86) 163-64. 

L'8i,lation on Dental HYlieniSll aDd 
Deolal Technici. nl (XIV -20.3.86), 
118-U9. 

LDSIes In Delhi Electric Supply 
Undert.kinc (XIV-l U.86), 43-44. 

Los,es Suffered by ONGC due 10 
Dveaccidenll in oil well. (XflI-
25.2.86). 179-180. 

,Maio Frame COlllputers (XIII-
26.1.116). 191.192. 

Mankhurd.B.,lapur Rail Project (XJII 
-27.1.86), 6·13. 

Maximum a,e limit for Civil Services 
. EumiDation (XIIl--26.2.86), 189-
191. 

Meuures to check evasion of Exciae 
Duty (Xm-ll.2.86l. 89~90. 

Non~aceeptaDce of Research paper 
. 10 Hindi bY 1.1. T. Deihl (XIll-
27.2.86). 183·84. 

NOll.Payment of Income Tax by Film 
. Artiats hoclocon and Directors 
(XVlI-2.$.86), .. 2.75-80. 

Norml for 8~odBanks (XIV-
20.3.86). 16-22. 

Palcistanl spy rinl busted in Rajas-
tUII border (XlU-S.3.86). 48. 

1~1 

Petro-Chemical Project ncar Hajira 
(XV-25.3.86), 229. • 

Procurement Price of Foodgrain! duro 
i,. 1986 (XIU -4.3.86), 272-273. 

Rocket of forged degree certificate in 
Delbi (XVI-16.4.86), S"52. 

Representation of Muslim Women 00 
iaadC'lUBCies of ~hariat (XV-
41.4.86).107.108. 

ILeview and revision of lnd ustrial 
,Policie. (XIII-2.S.2.86), l43-244. 

Seizore of Cbaru in New D:lhi 
(XllJ-S 3.86). 181-82. 

. SemiDaron Crop Produdion Techni. 
ques and Fertilizer Management iD 
R.aillfcd. Agncilituce in SOlltb Asia 
(X.J1I-43.86),171-272. 

Seminar on ':Problema. and ~oncem. 
of _cn" (XIV-13.3.86) 265. 

Setting up Housing and Slum Improve-
ment Boards (XIII-4.3.86). 46. 

Setting up of wind mills and installa-
tion of solar pumps (XIV-II.J.86). 
209-10. 

Settlement of Compensation Claims 
to the Bhopal Gas Victims (XIIl-
25.2.86), 141-142. 

'shoc.tBl!e of L.P.G. Cylinders io Delhi 
(XV-25.3.86), 228. 

South Asian Archaeolo8ical ConareSl 
(XIV -20 3.86). S8-59. 

Submergence of M.P. Land due to 
C:onSlruclion of Project of a Ne;gb-
bourins Stale (XIV -20.3.86), 154. 

Supply of coal by Mand Thermal 
PewI' Station (XVIl-6.3.86). 131. 

Supply of Water to NTPC from Has-
deo Bango Dam (XVll-29.4.86), 
52. 

Transportation of Coal by Railway, 
(XIIl-6.3.86), 139-40 . 

Trock parking complexclI alQDg Nation-
al Highways in Ma~bya Pradesh 
(XV--3.4.66).·184-8S. 

U.S. Trade MlisioD for Qjl anli Gal 
in IDdia (Xlll-2S.2.so), 275-].77. 



UDt6ed. law for Alcoboliam and 
Drill Abase (Xlii -26.2.86),188-189. 

VartatiOil in Interpretation of excise 
Dl)t, Provisions by Excite Authori- I 
tiel (XV-21.3.86), 119-120. \ 

Wheat export deal witb Pakistan 
\Xnt-21.2.86), 220, 

Workshop on World Bank CredIt in 
Delhi (XIII-2lI.1.86J. 158-59. 

World Bank Loan for .. s-based power 
planta (XVII-6,5.86), 14"17. 

DEBATES 
Leave of AbsoDee from tbe IitdDJI of 

the HOUM (XVl-25.4.86), 333-34. 

Railway Bud&el. 19B6-87. General 
Diseuaslon (XJII-S.S.1I6), 286-89. 

SituatioD ariaiDa out of drouaht and 
otb~r natural calamilia ia varioul 
partl of tbe country (Db.) (XlII-
6.3.86), 390-92. 

MUWANA, SHRI NARSINH : 

Cu,ver&lOR of BbaVII"" Surendra 
N ... , Metre Gause liSe into Broad 
Gauae line (XVI-IO.4.86). 103-04. 

Export of Aplcultura' Product! lXV-
21.3.86), 125-126. 

Pactioni", oC Kandla Therma' Power 
Station in Gujarat (XV-25 3.86>, 
100. 

Implementation of PDJljab Accord 
(Xm -26.2.86). 1-9, 

JDtrCUO in prices of food artlcla 
supplied by Fair Price Sbopt (XIII 
-11.2.S6), 83·8S. 

Non-availability c4 Pi. Iroo In Oujaral 
lXV -7.3.86). 99·100. 

on drill4D1 in Kbambat area, Gujuat 
(XlV-I U.B6). 111-12-

Price lnC-Rue of Petroleum aad Petro· 
le~ Products (XIII-V 2.86) 1·5. 

Pure"'- of collon by CottOtl Cor-
pOralion of India in G ujar.t (XflI-
28.2.86), 106.107. 

1\aidl 00 houu, 01 Ban" Oftlcers 
(XV-4.4.86), ne-ll. 

I 

I 
I 
I 

I 
! 

Reduction ia prices of pettoieurl'l 
p{odocts in proportioa to fan in 

. prices in InlerDatioaal Market 
(XIII -25.2.861. 170. 

Rcopeaina of ei.bt textile mills in 
Abmedabad (XIV -143.86), 257-58. 

Resldeati.1 Scbools for SC and ST 
,itls ia Gujara' (XVlI-9.4.86), 41. 

Scbeme to provide subsJdlMd loodara. 
ia, to femiliel livia,1 b.low poverty 
llae(XVI-I 1.4.86), l03·U~. 

SettiD, up of TV Ccnlrca blOujarat 
(XIV-17.3.86). 132. 

State OovernlDeDta provtdill,l booh at 
Cbeape1- rales 10 SeudeRli (XV-
3.4.86).91-92. 

SIlPPfy or KerOMD' to Gujarat (XV-
8.4.86). 124-25. 

Supply of waler tbrouah Railways ID 
famlae bit area. of Oujaral (XVl-
1).3.86), lOB. 

Telepbone racihties in viHe,. 01 Guja-
rat (XIV-IS.3.86). 102-103. 

World Bank loan for Narmad. Pro-
ject (XIV-ll.3.86). 192_93. 

MAICWANA. SHRI YOGENDRA: 

Slalement R'e: ClarlnealiOD of earlier 
Itatemcot on dtoualu and aalural 
calamllie. made 00 19tb Marclt.1986 
(XV -24.3.86). 34)-46. 

SitualiOD ariains out 01 droutbt aad 
otber Da~ural ca amlua In variou 
parts of lbe country (Dla) (XlV-
10.3 86). 4560479. 

OemaDds for Granls (Gcoer.l).I986-87 
MiDlstf)' . or A&riculture (XVJ-
23.4.86). J04..09. 

In .reply of tbe p.)inll made by Sbrl P 
Kol.naaiv.lu MP. r.:lnformatlo~ 
liyen by rbe Miniater or Srate ,. 
the Depat1m8nt 01 Al1'ioult.,. aad 
COllperatioa on 10th March, 1986 
durlna rbcdisclIWOII 08 drouaht 
aad NalllCal Calamltiel (St) (XIV-
19.3.86). 179.80. 

MALIK, SHRI DHARAM PAL SINGH: 

AlIep4 COffu,doolo C.Blral CouoejJ 



lor Research in' Ayurveda and Sid· 
dha (XVI-IO U6). 196-97. 

Alleaed evalion of excile . duty by 
Fedders Lloyd (XIlI-2:.2.86), Il7. 
38. 

Accbacololdcal Survey of Rann of 
Kutch (XIII·-27.2.86/, 201·02. 

Arms Factory unearthed in South 
Delhi (XV-2.4.86). 117·119. 

ASlistan!:e by lOBI to Slate Financial 
Corporatioo lXVI-lS.4.86), 146. 

Asaistaocc for Dairy Development 
Project in China &: Srilanka (XIII-· 
4.3.86). 262·25l. 

Atrocities on Scbeduled Castes/Sche. 
duled Tribes (XVlI-7.S.86). 244-
246. 

Auction of plots by D.D.A. (XIV-
J7.3.B6), IB3·B4. 

Ayurveda Inslitutea/Cenlres headed 
by Non·Ayuneda Personnel (XVI-
104.B6), 198·99. 

Bad and doubtful debts or IDBI(XVJ-
25.4.86), 275·76. 

Bilaeral Trade A8I'eement between 
India and Poland (XV -21.3.86), 
212.13. 

Capital oeeds of NAFED (XVU-
55.B6) 193. 

Cbeatin, of Punjab National Baok by 
Rajlnder Sethia (XIU-21 286).174. 

Clandestine Tracie by Indian A,ancies 
wltb South Africa (XV-44.1986), 
S5-86. 

Communal riots in tbe country (XV--
2.4.S6), ISO-lSI. 

Conference on Souib Asian Urban 
Experience (XV-24.l.86), 298·99. 

Consortium Finance of Cooperative 
Ba~kI (XVII-2.5.86), 33·35. 

Construction of Yatri Niwas near 
Malo Railway Stations (XV-l.4.86) 
5B. 

Contraband SmualiDJ throilab Cattl, ',om Pal"ltan to. Punjab (XV-
4,4.86), 120·21, 

CreatiOn ,,' post of Executive Director 
io Public Limited companies (XlV-
I I 3.86), 112. 

Credit Flow lor Developmeut of Agri. 
cultural Land (XVlI-5 5.86), 82·83. 

Credit flow from RBI/NABARD 
(XVI-21.4.86), Il3.36. 

Damage to wbeat crops in Punjab by 
Weedicide~ (XIV-IO.3.86). 255·56. 

Data On UDemploymen& (XV-
31.3.86). 273. 

Deatbs in bospitals due to use of 
Spurious DrillS (X V ':"21.3.86), 
145'146. 

Demand to sci up National Institute 
of Malernal and Child Healtb 
Cenlre iu Indore (XV-3.4.86), 
156. 

Detection of Explosive Device in 
Anand Niketan, - Delbi (XIIJ-
26.2.86), 84-85. 

Dru.1 not included in DelicensiDg Li,t 
(XVI-lS.4.86). 22()"21. 

Establishment of Financilll Institution 
for Small Scale Sector (XVI-
2S.4.86), 275. 

Examination of problema in process or 
Urban Development (XIV-IOol. 
86). 253·254. 

Export of Iron Ore 10 south Korea 
and Japan (XIV-14.l.86), 81.82. 

Export of Kudremuil.h Iron·Ore to 
Japan (XV-21.l.86), 33·34. 

Foreign balpa for commitsionill8 oil 
wells lying idle (XIV-18.l.86), 92. 
93. 

Global Tenders for Thein Dam Pro-
ject (XVI-lS.4.86), 288. 

GovClnment's Control over Function. 
iOIJ of Central Council fot Research 
in Ayurveda and Siddba (XVI-
10.4.86), 33. 

High Po\\er T.V. relay Centre in 
Kbar,aon Distt. of MadbYa Pr .... 
desb (XlU--4.3.86), ~62. 

Implem~nlation of Pu~b Accord 
(XIIl-26.2-86). 



I!I equipp~ DflII ........ elurinl 
afI,{XV-31.3.86). 44-5. 

10IeDlivo fertiliser promolion cam· 
.pilip tXIJI-4.3.86.,I, 6l-6J. 

LaDd to Landi", Labourcrs (XlV-
17.3.86), UU·jW. 

Lawl IUU!; dowo by Supreme Court 
(XV-2S-.l.ltb). 170. 

Liflin. of HaD by PakistaD OD Prival~ 
TnMie wilh iud'a (XV-4'4.1986). 
262-64. 

MediciDel for diaol.,ifll clot io bcart 
arteres (XIII-27.:U6). 250·51. 

MiDi Telephone Exehanp in Haryaoa 
(X1JI'-:'ZS.2.86), ,99·100. 

. ModnDisatioD 0( Te.'(ulo IDduslry 
(XlV-7.3.86), 81-82. 

.New projcdllUlld.r latepatccl Child 
Dndopmeoc Scheme pOIl-
6.3.86}. 137-38. 

.P-ofIport office at lCIIuukslMtra (XIII-
S.3.1!6},.I08. , 

I 
Payment o( Crop lMunoce ClalnK 1 

(XVI-21.2.J6). 211-22. l 
Policy Chanl" for BoOICiDl Cottoo Ii 

Export (XV-4.4.86) 264-65. 
I 

Press report 011 Biua MUD4a', family ! 
(XIIJ-U.2.86),!J6..97. 

Probe into WOfklo. of ICAR (XV-
7.4.16), JS6. 

. Procedure (or reCOVery of lIIepl Be-
nefit. madc by Drill <A:lmPUiet 
(XVII-29.4.86),35. 

Promotion or Hindi ID Air lodla 
(XlV-.O.3.8<i),IIS.116. 

Promotion of TO¥riam ia HarylP 
(XIV-7.3.861.18.19. 

J'ropoeat. to set up·commi.- to inqui-
re Jato lowe. of Coal Jodia Ltd. 
(XV-2H.86), 169. 

rrovilioA of·ameD .. i. for all In tbe 
OapitaJ (XUI-·4.U6). J91. 

bid. at per.ODs io Flab Tr. aDd 
'8~ric: flu Bus,nea in CakultA 
\XV-2J.Uf).211. 

bidtcoDdaeted ooomce ,ad keal. 
ctRtJal Prem'UII of- .IdaDq.mcn( of 
Ort.y Silk and Reliance lodullriet. 
Bomba,. (Xm-21.2.86).n4~75 . 

Realisation of .... ter and ~lectricity 
billa ror Government Quarten 
(XVI1-7.S.86l, 246-247. 

RecommeodatioDs of Kaul Committee 
Wastcful Expendil~c (XJU-2S.2. 
86), 67. 

R.tqCuitmcnl in Ceolral Council for 
R.csearcb in Ayurveda and Siddha-
(XVI--Io..4.8b), 197.98. 

R.ecruitment of fanale. ~mployee. io 
Air India (X1V-13.386). 141-41-

a.cru.itmeot 01 ("anal. .Employcea io 
Indi.n Airlioes (XIV--20.3.86), 
1I4-t1S . 

Repatriation . of .Profit . by Forei.o 
. compaDi .. (XIV-14.1.86), 103·5. 

Report oC Fourtb.pay commi,tsioD aod 
araat oi'interim rdiot 0011-21.2 . 
8<i), 29 ·lO. 

llepori oC ... OJliqa ,roup 00 Motor 
Vebieln Act (XVf-l0.4.8~'. 199· 
201. 

'Reprelefttatlon Ilea. UParada .. oa of 
Cities (XIIl-21.2.86). \73·74. 

Schemet (or IJI4fkedQI' qrieullural 
produce in Back.ard Area. (XIV-
17.3.116J. Jl7. 

Scbeme for modcrnisatiOil of lrriptioll ".'S (XV-l 4.16). Ul-.S2.. 
Seizure o( Oold Bltcuif1 at. S.bar Air· 

port (XV-4.4.86), 261-62. 

Seizure or Tippu Sulcaa' •. Sword b1 
CDI (XV-3.486). 59-60, 

S~qt"n . CQaditl081 &mODI 
Poor III Villa,Ct (XV-74.1986). 
156-57. 

Setliol lip of Oratuity Board {XIV-
17.3.;86). 42-44. 

Sttlloa up of lCatoal aod·Maoplore 
"riJleJin {X 111··""',3.86). . 367. 

a..1Mh World Book 'Pair (XIV-
(2G.l.16). 1U.'64. 



Sbort term credit by CooperativeI' &; 
Commercial' bnll. (XVI-21.486), 
285-90. 

Sborrfall in production of butk drulI 
(XVI-IS 4.86). 100-101. 

Semi Starva~tonCondttion. among 
poor in Villates (XV-7A.86), 156. 
60. 

Steps to improve leacbin~ of History 
IXIII- 27.2.86), 18-22. 

Strike by labourers io I'.C.A.ll. farm, 
ShllleDI lXIII-4,3 86), 263-2M. 

Telephone facilities io aeroplanee 
(XIV-18 3,86),170-171. 

Telepbone facilities ill tbe "illlles of 
Haryana (XUl-2S ,2.86) 208-212. 

Tb"fl. of idols (XIV-13.3.86), 182-14. 

Train colfi.ion at Khaprla Railway 
Station of North Eastern Railway 
(XV-3.4.86), 15S_S6. 

Tree piantatioo (XrV-12:3.86), 8-15. 

U, K. Arms for Pakistao (XV-2A. 
86) 181. 

UNDP Aid for Fisberies (XV-7.4. 
86). 18-25. 

Urlrad.tioD of lub-post offices in 
H.ryana (XI1I~2S.2.S6), 212. 

Work done ill Hiodi io Indiao Airlines 
(XIV _13.386).19-23. 

Wrilinl off Crop Loans (XVI;...21.4. 
86). 25 f -52. 

DEBATES 

Acadeni in 5itlprcni Collieries (CA) 
(XV-" 3,4 !6), 247. 

CODtflIi:t Labour (Reaulation .nd 
AboiftiOll) Amendment Bill Con~id 
(XIV-t8.3.86). 300-01 

Deihl ApartmeDt Ownersbip Bill 
Consid(XVlJ -30.4-.86), 273.16. 

Dcmaods for Graola (General) 
19R6.g7. Ministry of Pood and 
CiVil Supplies (XVI-16.4.86), 
324-27. 

D. O. (Gentral) 1J86-87 ~UlJillry of 
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Water Resources (XVI-9,4.86), 
278·80. 

De\'elollment in Punjab (0'18) 
(XVII-304.86),· 38S-86, 

Disaproval of Contract Labour 
(Regulation aDd Abolition) AmetI-
dlnent Ordinance. 1986 (St. ,Res.) • 
(XIV-IS,3.U), 300-2. 

Geoeral Buil,et, 1986·81 General 
Discussion (XIV-l0.3.b6),402-406. 

later Stale' Dbpotes(Ameodmcot) 
Bill (XV-31.l.86), 39599. 

Resolution Te. Electrical Reforms 
IXm-28.2.86),273m. 

SitoanOD arilinc out of reported 8n. 
cbarpof lome war,blps belODging 
to tbe United Stales S01'coth 
Fleet off Karacbi Harbour (C.A.) 
(XIV-20.3.86), 18B. 

Statutory Resolution Re: Disappro-
val of tbe Ravj and Beas Water 
Tribunal Ordman'ce, 1986 (XV-
31 3.86), 395-399. 

MALIK, SHRI PURNA CHA·NDRA 

Acquirin& of disproportionate assets 
by orncials in PubHc Sector 
UadertakiDSS (XIIf-25.2:86),42-43. 

Annual production and requirement 
of lold (XIV-t1.3.86). 143-44. 

Closure of BonBaI Paper Mill, Raoi-
gaoj (We"S1 Benaal) (XIV-18.3.86) 
54-55. 

COn!ltlllative Committee meeting for 
National4sed Banks for Butern 
Region (XIII-21.2.S6), 45-46. 

De/ft'ensing Spollge Iron M8nulitctur· 
Ina Units (xm- 4.3.86), 86-92. 

Demud for escalation of prices OD 
Steel FabricatioD ofSllcond Hoogh. 
Iy Bridtle (XIII-27.2.S6). 41-42. 

Eltpansion Pf8JHlllme c:.f Durllapur 
Unit of tlta4\!.'lao Fertiliser 
Corporation (XV-7.4.86). 3. 

FiDdines of E~pert . 00 Bbopal Gas 
TralCdy (XIV-13.3.86). 45. 

Licences issl,1ed for ID8IIUfltcturin, 



L.P. G. Cylinden (XUI-4.3.86). 
418·19. 

Non.functionin8 of L. P. G. CyUllder 
manllfaclurinl units (XIU-4.3,86). 
418. 

Payments ma\le to CARE (XYI-
lO.4J!6). SI·52. 

Produclion of L. P. G. Cylinders 
(XlIl.......4. 1 .86). 41~7. 

Production of tyres and tubes by 
Modi Rubber Ltd. (XIV-II.3.86), 
51-52. 

Production tareels of Steel PlaDti 
(XIV-17 .3.86), 143. 

Proposa' to iDcreasc productioo of 
cOal dorilll Scvernb Plall (XV-
25.3.86). 61. 

RccOgDised UDion iD Salem Steel 
Plent (XV-24.3.86). 179-80. 

Revival of Hindallnll Pilkllllton 
Gla.. Worb Ltd. (XIII ...... t3.86,. 
76-71. 

Savi1lsltlUliJallj (rom subsidence 
(XIII-4.3.8f1). 417-418. 

Strike Notice by the C. P. W. D. 
Junior EDpnce,1 AlIOtialion 
XVIJ- 211.4,&6), 34. 

D1!8ATES 
De';'a!'d~ For Grants '(General). 

19&6 81. Miolstry or Sleel 
and Mine! tXV-J.4.86). 0842. 

MALllCK. SHRI LAKSHMAN 
Admtnilteriq or rUDIU. conI aminated 

.lucOlC 10 a (blld (XVI--17.4.86). 
163. 

Aero-derha'ive EDJinet for H. B. 1. 
Gu Pipeline Proj et (XV-B.4.86). 
202. 

Amendment in Regulation, GOYeroln, 
RrcruitfJIa Atnlein u,,"r Eml,-
rahon Act (XV--31.3.86). m. 

Auittanc.e to Halldieapped by Com· 
merclal BaIlh (XVJ-,254 &6), 51. 

Asylum Sousbt by Sikh MilitaDtl in 
Britalo (XIV -19.3.16). J .'.)20. 

Bosus vila iSlgilll racket (XV -2.4.86) 
146-147. 

Committee for implemntatioo 0' 
Projtct •. (XVI-',".86). 178. 

Compuler Education In Scbooll 
(XlU-11.2.86). 8S-SCi. 

Compulcriaation 0( f'eICI'VltiOD 00 
trlinl (XVI-24 .... I6). 116. 

Dealh due to 1~.ItI.. of L. P. O. 
(XVI-IS.4.86). 17()'71. 

Demand or Orlua Government tor 
a .. iataDce under NMEP (XV-
3.4.86), 115-116. 

Disln, .. ISle of Raw Jute ill 0riMa 
Vlllqa {XIV-14.3.116). J61. 

Dread!JiIl' It Major Ports (XV-
3.4.86). 136038. 

Drua Addicts (XV·-2.4 86). 

DIu,. not iDcluded III J)eJlcc .... 
Lilt (XVI-15.4.S6). ZlO-ll. 

EQwitioft between echIcatiOft CIIfD 
lfalAlDl IDCl dftaud I. .Idll, 
(XVI-144.16), 248-49. 

Excise relier 10.... old aad 1Iic:t 
units iD eemcat IndUltr), (XlV-
11.3.86). 101 02. 

Exporl or Cotton (XIV-7.3 ... 86). 49. 

Export of Iron orc: from Orl ... 
(XV-4.4.86), tiO. 

EIt,emi~tl aetlyi.... iD Punjab 
(XIII-26.2.S6). 29-30. 

Fac:Uity or TriMm .. lonO! R .. iooal 
Doordl"bao Nflwork to Orilla 
{XVr -21.4.86), 94-95. 

FinanCial alllaUnce from World 
Buk uDder lodie PopuJltloa 
ProjC(;II.Jf (XVI-tO ".16), U,.". 

GermaD Democlatic 
for development 
miDi... ift 0tJ ... 
102. 

Republic otr.r 
or open tilt 
(XUI-"t 3.86). 

He!Jc:opletS for eapcditiaa P,~ ... 
eN electtificalion of tracks (xm -
25 2.86); %4S. 

Hotel Ihllllltftleat mRltUUOllt reed-
via, Aid frcnn (JoycmlllC1lt. 
,,"V-I •. U6), 17J-73. 
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Implementation of Projects for 
Generation of Electricit)' in Orissa 
(XVI-I·S.4.86), 232·34. 

Implementation of recommendation 
of Sen Commillet (XlII-4.3.86), 
242·243. 

.Incidence of Calaract cases (XVI-
24.4.86), 169-74. 

Increased Financial Assistance for 
States (XVI-16.4.86). 146-48. 

lo.aia'. concern over use of force 
a8ainst Libya (XIII-26.2.86). 107. 

tlGdo-Pak Trade Talks (XIII -21.2 86). 
\75.76. 

Industrial Trainin8 Institutes (XV-
24.3.86), 309·312. 

Introduction of 5pecial Scbeme for 
Small EntrepreneurS by 'NABARD 
XIlI- 21 2.S6) 231·22, 

Irrc,ular Supply of Insulin lXIV-
183.86). 53·54. 

L. T. C, availed of by Government 
Employees (XIlI-S.3.86). 41. 

Link of Tribal National volunteen 
... itb Ban,ladeab (XVI- 23.4.86), 
188-89. 

Medical expenses facility 
Government serv_nll 
24.4.86), ~43-44. 

to retired 
(XVI-

Micro-hyde! demcnstr!!tion project5 
of Rural Electrification Corpora· 
tion (XV--8.4.@6), 173. 

Modernisation of sick mills for export 
production (XIIJ-21.2.86), 55·56. 

Narcotics 'Drugs lei zed by Anti-
Narcotics Aleneie. lXIll- 2S.2.86), 
32-34. 

National Land use and Wastoland 
l>evelopmc:nt Council (XlIl-S.3.86) 
127·28. 

New substitute developed by Cenl· 
ral Glasa and Ceramic Researcb 
'nltitute, Calcu,tta (XV -2.4.86). 
156-157. 

Openin, of branches of Union Banlt 
of India In Oris.a (XIV-14.3.86), 
244-45. 

Opening of Post Offices. Sub·Post 
Offices and Brancb Post Offices 
In Orissa (XV-S.4.86), 75 . 

Orissa Governments demand for 
additional funds for Primary 
Edacation etc, (XVI-IOA.86), 
165-66. 

Participation tn 011 exploration by 
Foreian Countries (XIII-2S.2.86), 
171·172. 

Paymen I of bonus to employen of 
ITDC Hotela (XVI-25.4.!i6), 
192·94. 

Performance and targets of cement 
Induslry (VIII-2S.2,86). 116-117. 

Preservation of Himalayas and other 
billy regions (XVI-9.4.86),48. 

Prod'!ction/Imrort of PetrOl, Kero. 
sene, Diesel and Gas (XVI-IS.4. 
86), 58-59. 

Profil/loss in Public Sector Under. 
takings in Orissa (X V -2.4.86), 4(). 
42. 

Projech being Executed by Indian 
Companies Abroad (XVI-2 S.86), 
73-74. 

Proposal for two Growtb Centres 
for each District (XVII-6.S.86). 
21·25. 

Proposal to set up LPG Distribution 
Centres at District Headquarten 
(XVII--29.4.86). 270. 

PolicY regarding clinical Irial. 1'0. 
introduction of New Draa! 
(XVII-29.4.86), 55. 

purc'hase of Westland Helicoptel'l 
(XVI-IO.4.86), 7-14. 

Reblbilitalion of ·Bonded. Labon 
(XUl-4.3.86).98·100. 
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SelliOI ' up eo.l-bISecf1ertilizer p11011 
, (XV-24.3.S6). 38. 

Settill8 up of mioi 'tec-I pllnn in 
Sc,venty Plao (XIV-17.3.86), "'-58. 

Sick Jrt)D Ore M ia'es (XV -31.3.86), 
20-23. . 

SOcilll forestry protfamme in Orissa 
(XVU-7.5.86},75.76. 

'S.eeriol t'omMfttf:'e on: IREPP (XVI-
16.4.86). 73. 

'Supply 0" Wheat to" Orissl undor 
"("NREP(XVn ~:~.4,16). 60. 

Transfer of n~etl of Dendakarlnl,.. 
projcc;t o( OOYeJ:D~1 of Orl_ 
.nd Madhya Pradesb (XIV-
19.3.86), 115-16. 

TeehnicaJ reftOD' for T.V. (XIV-
, 19.' .86), 59-60. 

Uorestricted Import of Soda Alb 
{XV-25.3.86}, 41. . 

Use of Fertilizers lXV-24.3.86}. 231-
234. 

UIO of lieficopton by oil aiId ... 
I!llpJora,ioo Aaencics (XVI-IS." U). 
231-32. 

Waibery ,Itt :Bb .... tiMrr Coal Mine. of 
Central Coalfields Ltd. (XV-

. 1.4.86). 96-97. 

" World BtnlrAUltrloeo for prOjectl ill 
Orinl (XV-1U.86). $6-87. 

Wortd Baslt loan to Jndi.(XVI-
25.4.86), 194-95. 

MALVIYA. SHRI BAPUlAl: 

R.i1way Budaet. 1986-87-'Oc-oer.1 
DiJcutaiOD (XUJ .;...5.3.86). 269-70. 

MANDAL. SHR.! SANAT KUMAR: 

Acquilition 01 U.S. Eloctronic We.poet 
by Paki~tan (XUI-26.2.16), 26-29. 

ActlontakeJi 10 improve dIlciez,ey aDd 
drc!cti,vene" 01 fh workln,' of DTC 
(Xlll-17.2.86). 1~3-SS. 

:AtJeid favOur (~pri"ato builder, by 
DDA (XV-31.3,86). 233-4. 

AJI~ 'miI_o',· ·PoreiaD Exchanp 
by' 'ButllleStmeD • ¥itilia, F orell1l 
Counlri« (XIV-1.3,86), 143. 

., ~ndment to P.~flb Act (XV-
25.3.86). ". 

Americeft "mitita" '.Id' to Pakinan 
(XIII-5.386);I52-53. 

Allti &01100 P~et lor Rl,bl Blnk 
or G.n.1 (XlJI-6.3.86), 59-60, 

. " .. 'lahillt, ofIlhClottftt Supr III West 
, "IWliga, (Xm .... 2-t.2.86), 149-50. 

IIOerd ror ItIdlBfl4.I and InlKIlI 
ftC01ISff'UctJon (XJ'V :....14.3.86), 164-
66. 

Boom '1ft 'last .. comPloi.. eIItmll, 
(:Ioh.1 m.rtet (XIV-7.3.U). 211-
t9. 

Clft'rfn.or· Pit.hellCS I Itocks.t C.oal 
Indi. LImited (XV-25.3.B6). J~. 

ClOture of Miaes 'by E.nera Cnal-
fleldlliDlfted (XIV-IJ.3.8f.). 171-
72. .-

""oerecaoob, Embaiy penonael in 
Nonr.1Y eXfII-S 3.86). 49-50. _. 

'i 'be1~1Itf."'Of •• pteilbre .nc! fi ....... 
polyste, y.rlI"in.1i .... c:lurin. industry 
(XIII-4.3.86). 04()9..411 • 

1)e~!opmeDt 01 SUDderbao. (XVI-
9.4.86). -41. 

Development of Wildlife Tourtun .11 
SUDderbaM (XIV:"'7.3.86). "'·50. 

-EcoJoajCat cDdditlMis or SWlderbu. t 
(XIV ·-12.3.86), ~')·tJO. 

" " .. 
Erralie G .... TbrCjlI to Calcutta.nd ' 

Hlldil Porft (XIII-27.2.86). 152. 
53. 

ExlHbku)Dlof ,Filau at FihDotllv I' 
Hydenbad (XlV":':'10.3.86). I46-J47' 

1!JtpapioD o( H.id~' Refinery (XV-
25.3 86). J~. .. 

f,xpeo4iture ,9n ~oldi~ Republic D.y '.rade (X1V-I'.3.86). ~. 

£Slnetilll of ,II:. brall 011 in ric. miil. 
(XIV -14.U61 • ..,..c6. 
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txtravapnt SpCJIdins on Festivities 
(Xln--2L2.8~.·"'. 

Field survey by Operations Research 
Group <x,:m -4.3.86), 186-187. .. 

Fire Preventive PrecaUllona in Hostel. 
and Multistorcyed build/np lXUl-
26.2.86). 161-162. 

Forow up Action on Public Grieva-
nca (XIIJ-26.2.86) •. 118-125. 

Foreip Exchaolle earoinss from Export 
of froa Leaa (X,1Il-:-21.2.86), 148-
49. 

Global tender NOlie. for procuring 
TeebnololY for Telecommunication 
Equipments (XIV-llj.&6). 170.'- ,< 

.. ~ -' , , 

Government supervision on the work· 
inl of private-ruo H<>spital. (XIV-
13.3.86). 28-30' -

Guidolincs lor paymeots under ioter· 
natlooal prke Retentioo ScMme 
(XV -2U.86). 193-96. 

Hald.ia Complex of HFCf,. (XVIT:-;-
28.4 86). 70. 

Holdilif Company (or ~TC and MMTC 
(X'IlI-28.2.86).44. ' 

Income Tax and Central Excise Out· 
staodin& from' . builneu bouses. 
individuali and uUFiI' -tXIII-
28.2."). 160-61 •. 

Increase in cellini on Remuneratioo 
for Corporate Mana,ers (XlU-
25.2.86). 47-48. 

Joint venture on oil ellploration on tbe 
basi. of Third. bid. (XIJI-4.3.86). 
68-69." .' . 

Licensing of Capacity in Industries 
(XIV.:....18.3.86).78.i9. . 

LOSlel incurred by Singareni Collieries 
(XV -25.3.86), 157. 

Muter Plan for Development . and 
Modernisalion of Ca'icutta.Haldia 
PorI (XIV -20.3.86). 112-113. 

Measures for Development. of strong 
consumer movement (Xllr;-:-21.2.86). 
ISO-5r. 

Meallirel to . curb pollution of rive~ 
BOo.hiy (XVl-16 .... ilKi)~ 171. 

,"! .,'. 

M~asures to Prevent Income tax 
. Evasion (XVII-2.5.86). 53-54. 

Measures' to Uneartb Black Money 
(Xlll-21,2.86). 206-208. 

Modernisation-cum~eJI'pansins prog· 
ramme for Durgapur Steep plant 
(XIV ..... U.3.86). ~404:i.· 

Modernisation of Services of Major 
Liner Operalions (XIV-20.3.86J, 
48-49. 

Modernisation of wagon Beet witb 
fOMln -cotiaboration (XlIlc-6.l.86). 
119.20. 

Monitoring of Activities of Nationali. 
sed iBaDks'iD West BeDlal (XVU-:-
2.5.86). 168-68. 

MushrOom IIrOw!h of Merchant Bao". 
ing Companies (XIV-J4.1,86) •. I66. 

Nationalised body for Urban Water 
Sup\11y aod' Saartatlon (XIV~ 
10.3.86). 205 ·206. 

New. item captioned 'allegod export of 
kids .. slaves' (XIII-S.3.86) 168, 

News-item Captlorn:d "Tin Bigba 
Survey by Baogla Team tbwarted" . 
(XIII-26.1.86). 125.126. 

performance of scooters India Ltd. 
(Xm "' .. 'U.86). 407-409. 

Petroleum produ~'t Storage Covel 
(XI'V -'1.3,86),170-71. 

Plantation Crop for Rural Employment 
(XIV-12.3.86), 137-138. 

Pollulion of Churni River in West 
Benpl (XV-2.4 86). 43 .. 4S. 

Poultry development!O Seventb Plan 
(XIlI-4.3.86). 183·186. 

Problem of rebabllila,inll displaced 
persons from IorlDer East Pakistan 
in West Bengal (XI V ~~9.3.86). 
146-148. 

Protection from man-cater liller in 
SunderbaDS (XVlI- 7.5.86).79.80. 

Purchase 01' oil from O.P E.C. 
Countries (XIV -18.3.86). 45 ... 6 .. 

Relallllion in M.R.T.P. Act (XIIl ..... 
2~.2.SU).142. " f 
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Release of funds to Wat Beatal uDder 
rural employment prOlramrne 
(XVU-H.86},71·73. 

ReDowed bid of Pepsi Cola to enter 
, IndiaD Martel (XII1-4.3:S6). 462. 

R~tlement of People occupyioa 
Calcutta Metre Railway Land 
(XIII-27.2.86). SI. 

ltevampinl of Haldia Refinery (XV-
25.3.86). 155. 

Sale of Pake .Sboes by Bata loella 
Ud. (XIV-7.) 86), 143-44. 

Separate Corporation for PbanIIa· 
eeutk:aJ Sector in Cakutta (XIIl-
4.3.116). 411-413. 

SettiDl up of Delbi Mewca! COlioeil 
(XIV -20 3.86). 46-

Settiaa up of New W .. beries for WaIb· 
iua Non.CokiDi Coal (XIV -
11.3.116), 171. 

SeltlelMDt of Compeuatioo Claims &0 
the Bhopal au Vialms (XIU-
25.2.86), 141-142,. 

Steppin, up of tea ptoductlOti to ~I 
futvrc requirements (XIll-18.2.86), 
114-15. 

Steps to implemool provla:OD of 
Sl.T.A. (XIlI~3.86). Uo..21, 

S tepa 10 reduce DOlle Ievel;o 1DCtt0. 
POrtall cilia (XIII-5.3.S6). lSI· 
IS!. 

Sloppaae of loan by ladultrial deve-
JOpmCDt bank. of India 10 'Wal 
BCIIJIII Pi 1m De¥elopmall Corpora. 
tion (XV-21.3.86). U.J6. 

Strenatbcning utension work. (XIIl-
4.3,86). 100·10 •• 

Structure of Mctropolitao TelepboiM 
Corporation (XJJI-.. 25.2.86), 200-
201. 

SupPort price of raw Jute for 1986 
(X1Il-4.3.86). 101·102. 

Tbermal Power Plaut a.1 Mejia (XIV-
Il.3.86). 7J.72. 

Ttareat (0 offw:ials by Buaino .. Housea 
talded (XV-1J.3.86), 235-3:>. 

Truster 0' DudabnDlY. projec:t id 
Government of Ori... and Madbya 
Pradelb (XIV-19.J.J6), lU-116. 

Traoafer of productiOll of la.ta c10tb 
to the Ha.adJoom Sector (Xl V -
14.3.86). 166-67. 

Under·utililllllon of Fund. at Calcutta . 
Ports (XIV--20.3.86). 123-124. 

J)EBATES 

Draft National Policy 08 Education. 
1986 (Res.) (XVII-7.5.86), 427·29. 

MANe, SHRI MURLtDHAR : 

AllocalioD of fuod for modernllalion 
of NTC mills (XIV -14.3.86), 221-
22. 

Aui~81)CC (or Scheme 01 .aellliet 
lraffic aod trao.portaaoD problem ill 
Maharashtra (XVI-2L4.1I61. 290-
91. 

SUDJIIIII of Air India officen aDd sa ... 
qcat fit1DS (XVI-24.4.86), 201-(,2, 

Cen"a!)y apoDlOred Scheme for Wel-
fare of CbUd~n aDd Mot .... 
(XVI-17.4.86), 14S-146. 

CbiDne arms to TNV tbroop .... 1 •• 
deNl (XVI-23.4.86), ~8-39. 

C1andestiDe Eltport of IlIChan Lauber 
(XJlI-21.1.16). 41-42. 

Complalou re,arcUal Qual"), &ad 
WciPt of C.-tn ..... (XVI-
15.4.86). 263-6t 

ConlitructloD of hou1n ror Employ ... 
in 1986-87 (XV-31.3.S6), m. 

COOIlfUCllolI of new railwa)' Ii.ou 
Ahmed ..... r-Beed··Parli •• VaUnalb 
(XV-l.4.86),6). 

Demaad ror lodiln Oirmeili. iii 
European couatrfot (XIV-J4.3.86). 
221. 

Deliml.ation 01 ConltltoeDdes (XVII-
19.4.16), 47. 

E.port 01 MecSiciDal He.'" (XVIJ-
6.5.16). 54-55. 

S.&portlol Garments In 19A4-8S (XUI _ 
21.2.86), $B·-S9. 



Fillancial . A_istance to Farmers 
(XVII-5.<.86l, 267-68. 

FUDCtions of National Crime Record 
Bureau (XVI-16.4.86), 74. 

Growing demand for Indian Leatber 
abroad (XI V -7.3.86). 77. 

Handias over of non·profitable Indus-
trial Units to Private Sector (XV-
2S.3.86). 269. 

Implementation of 2O-Point Programme 
(XIlI- 5.3 86). 134. 

Import of newsprint to meet domestic 
demand (XIV-14.3.86). 99; 

Indo-Soviet Bilateral Agreement on 
Power (XVI-15.4.86), 35-36. 

wae Scale Foreign Borrowing by 
India (XV-4.4.86). 18~9O. 

Licensed Postal Agency Scbeme (XV-
8.4.86), 158·S? 

Lo~.~ luft'ered by I.DP.L. (XIll-
25.2.86), 189·90. 

Maaqomenl of Public Sector Enter· 
prlses (XIV-I 1.3.86). 96-\17. 

Moderniulion of National Textile 
Corporation Mills {XlII-2B.2.86), 
193-94. 

Offer lor Moderni.inl: Te.bnieal Train· 
inl In,litutCl from West Germany 
(XV -4.4.86). 3~-1I. 

Opeolnl of Branches of Nationalised 
Bank. in Nasik (Mabarasblra) 
(XVI,-11.4.86).82·83. 

Pendilll cales of Freedom Fighters 
Penlion in . Maharasbtta (XVI-
9.4.86). 59. 

Plan (or Financial reSlrucluriDI of 
L.D.P.L. (XV-8.4.86), 131. 

Preservation of Films by National 
Film Archives of India. Pune (XV-
24.3.86), 311·39. 

Primary Healtb Cootrel opened in 
Mabara.bcra (XXVI-IOA.86), 
80. 

Promotion ofelectronics loods (XV-
2,4.16). )8·39. 

Promotion of Tourism in Maharasblra 
durinl Seventh Plan (XV-4.4.8b), 
76·77. 

Raising Fares of Vayudoot Services 
{Xl V -20.3.86}, 135-36. 

Rates for Dry DOCking of Fisbing 
Trawlers at VlSakbapatnam Port 
(XVI-1O.4.86), 218·20. 

Researcb projects undertaken by CSIR 
(XVII-7 S.86). 85. 

Routo Study for Airbuses (XVI-
24.4.86), 3S-36. 

Scheme to open model schools in tbe 
country (XIV-13.3 86). 80.82. 

Self·sufficiency in Oil ProductioJ;l 
(XIIl-25.2.86),83-84. 

Separate Boards for' Official Media 
(XV-7.4.h6).85-86. 

Set up of a Comillittee to look into 
tbe affairs of lOSing National Tuttle 
Corpora lion Mills (XIV-7.3.86). 
250.51. . 

SelllDg up of Air Stations During 
Seventh Plan (XV-24.l.86), 
239-46. 

Setting up of an Enjinc:ering Export. 
Committee (XVll-2.5.86). 219-21. 

Specilll facilities for women employees 
(XVH-lO.4.86),66·68. 

Strike by US b.'ed A.I officers (XVI-
24.4.86), 178. 

Study group on various aspects 01 
Industry (XV-2S.3.86). 178. 

Survey on Nutrition Programme in 
India (XVI-17.4.86). 54·5S. 

Tllrget of leatber export (XIV-
7.3.86). 160-61. 

Textile milis run by National Textile 
Curporalion in Maharasbtra (XVI-
25.4.86). 86-88. 

Tbree Tier DOOl.:UIrshan Service 
(XIlI-4.3.86). 111·12. 

Trainina Proarammes for Exporters of 
Garments (XIII -28.2.86), 201-02. 



Upa*atioD ,of Sub P06f Office, ia ' I 
Naba,a$b&n (XV-25.3.16), SO. 

Viability of retail ,bops of N«tlooal 
Tcarilo'Cw.-.uoo (XIlI-21.1.86). 
169·71. 

WatorS1lpply ,ja Maba,.abtra, {XV-
:U.3.8~), 348." 

ZOJ'laI Cadres for IDClIaD Admintra· 
live Seryice tXllI-16.2.8fi), l4.26. ' 

DEBATES 
SitualioD arisilll oul 01 droualat _ 

otber aatural ca'amitles ill ¥arioUi 
par" of .. c"" .. .., fDie) .XlII---
6.3.86), -460-62-

NANE. SHltfa.,s.: 
Applicalion. for Iiceaces for npaoliOil 

of iup,'1acIOTiesiD N.bamllt. 
(XVI-2S.4.86). m. 

AsJetuDeat' of WastelaDd· (XVlI.-J' 
7.'.86),264-69; 

AnistaDce for Relief Empl~I 
(XVII-7.3.86), 118. 

CeotraIUliIfauc:e lOCOIIIbat ."""1 
activity 10 Andbra Pralitllt, 'aad 
Nabarasbtra (XVJI-30.4,86). 
39-40, ' 

Ceatral Assistaace 10 open Healtb 
CeDI ... tXVl-'-24.4,86), fI9·70. 

Cbeck'D, of methoda of atoraae and 
aupply' " of LPG' Cylinder. ia 
Kolbapuf (XVII-29.<L86),~3. 

Oosme of Plastic, Ullill (XVI-
25. 4.86).3s..~. 

CODvatioo 01 AU Ioclia PbYlical aod 
Allied Teacbu.' Federa&iOll (XVl-
J7.4.86), 26..34. 

Demnd for rormulatiee of til,," 
zooea of Co-opentjt'e Supr 
Factoriel iu hI.harmtra (XVI-
25.4,86), '19()..91. 

DevelopmeDt of 
CODwrlliooal 
Maharubtl1l 
71. 

Eaer", from, NOD· 
Source. ill 

(XVIJ-29.4.i6). 

J:>riAkilll water .ad toiltt facilidn a, 

railw,,.,ltatloDI.lrom ~olbap~_t,O., 
Mlraj (XVI-IO.4.B6), 66. 

EDror~It'.· of. Di~lIM. ~O.,,*\,,\ 
Coall OU8rd.,POl'lOa~" (XVl~ 
23.4,86),70-72. 

Export or wbeat ",in 1986.81-. (XVI-
2'-4.86),257, 

Failu,.of crOWld.I¢.~rop in,S .......... "'. 
(XVI-21.4.86). 7·10. 

For ... , .Cbarl«ed, . Fj .. hiq, ,~ 
PlablD, in Wat •. of tbe W~, 
Coast (XVII-,18.4.86). In. 

Forelcn udlaqe for liliC8IJ .. cbao· 
lOllY (XVII-7.S.8b). 14-75. 

Free Di.t~tIAO ,.of Whea\ ,~d~r 
Employment Guarantee Scheme of 
Maltarubtra {XVII--S.S.I6).·· 
93·94. '. 

Hike in bertbina cba... lor 6tbin, 
trawlers (XVIl-5.S.86). '73. 

loceottve. to uport orjenlod bl~u~, 
(XVII-6 '.86), 111.11. . 

loctea. Ip C9tt or Wheat SappJled to 
Flour lloller MiIIl (XVn-~:'.R6), 
140 •. 

Indo-Czecbotlov.kIa Seknc~ ,.ct 
(XVI-16,4.86), 161-63. 

lodo-West GUlDlo aail,...,. Oftlclall 
rM Mutual COOjlUat,iOlJ (XVI-
104,86), 289. . , 

lat4lJa.tlOlJ oI Telephpoe. Elc~" 
io Mabara.btra (XVI-iS .••• ). 
173·74. 

L,P .. O. ~DCi&1 in K.olltapw- . DI1tr~, 
Naharashira (XVI-IS .• ~). 61~. 

UccDCO (or Taxmat'k (XVIJ-~.S.86), '''59. . . 
Noa-implomentatiQD or apprearicClblp 

Act ill ladIKlrlal Ualt. (XVI"';; 
11. ... 16). 119. 

Opailll of Te1earapb <>meet and Poll 
0flIceI. In KotIIapur DillriGt 01 
MMaralbtra (XV I .... U.4.86), 
171·71, 

ProductiOil 01 Soplrisc~l~ Wea~. 



.. 
by Ordnaoce· Plictories (XVI-
16.4.~6), 214.15. 

Proposal toA.ttac:b Ko1bapur.Mira.e 
Bombay Rai,·· Track to Central 
Railway (XVI-10.4.8'6), 289-90. 

Proposal to· curtail "journey Time of 
Kolbapur-8ombay:' rotahalumi Ex· 
prest (XVI-!7.4.8n), 99. 

S.T.n: Matter! Tempered witb by 
Staff tXVn-19.4.86), 59. 

f(lytr water quality tI'Iollilorioa (XVIl-
7.S.86), 233. 

Same Station· POSliDlfor Couples in 
Governmenl .ervi.:e (XVlI-30.4.86), 
184. 

Setting up of SplnninB Mills 10 
Maharashtra (XVI-I 1.4.S6), 78. 

Shortage of Pa,scoaer arneoilies at 
Railway Statiolls from Kolbapur to 
Miraee (XVI-17.4.S6).98.99. 

'Speedlllg'up of New Delbi Bombay 
Rajdhaoi Express (XVI-17.486). 
91·98. 

Supply of· Foodgrains 10 Statioo for 
Rural Employment Programme 
(XVII-5.S86). 94-96. 

Surprise Inspectioo' of Bank.s (XVI-
25.4.S6), 207-0<. 

T'me bouod Prasramme to solve Water 
I Problems of Gujarat and 

Mabarasblra (XVI,;...17.4.86). 97. 
Waltinll V,I for LPG ConnectioD in 
. lColhapur (Mabltasbtra) (XVI-

15.4.86). 172. 

Wailing List for. Telep,bona . ~noec. 
tionsitl·· Krlbapur District of 
Mabarasbtra (XVI-15.4.S6), 
172-73. 

DEBATES 

o G. (Govt.). 1986-87-Ministry of 
'Waler Resources (XVI-9.4.86). 
298-300. 

MANVENDRA -SINGH. SURI : 
Acceptance of Draft. Pay Or~ers ~nd 

Cbecjues issued-.y' Natlonah.rd 
Banks -by Delbl' 'Cuslom . House 
1'reasDry (XV1-4.4~86). 78·79. 

143 

'Allocation or fund. to' U.P. by 
RUDCO(XflI-4.3.86). 105. 

Allotment of fiats under HVDCO 
S~hctnC 1979 (XIV-17.3.86). 67-68. 

Complaints of misbehaviour witb 
passengers by customs official. at 
Delbi AirptJtt (XlII-28.2.86). 
163·64. 

Cooperative rice mills tn Uttar 
Pradesh (XIV-IO.3.86), 51·52. 

D.A. Inslalments to Central Govern-
ment employees (XUI-21.2.86). 
32. 

Dearlh of Government accommodation 
in New. Delbi (XIV-17.3.86). 
ISO-51. 

. ne'¥elopment ~f Tourist Places in 
. Uttar Pradesh (XIV-7.3.86),45-46. 

Embezzlemenl in Post Office Dbameta 
Distt. Kangra (XV-1.4.86), 
2RI. 

Ellceis supplies of Drugs and Drug 
iot.rmediates is Voilation of capa-
city (XIV-II.3.86). 162. 

Facilities demanded by small entre· 
preneurs (XV-1.4.86), 18. 

Generalioo of power hom solar energy 
In cities of Utlar Pradesh (XIII-
4.3.86), 362. 

House sites for rural families (XIV-
10.3.86). 285.288. 

LPG baled' production Vnila (XV-
1.4.86). 218. 

Malpractices by LPG Agcnts in 
, Gurgaon (Haryana) (XIV-II.3.86). 

68-69. 

.. {)peniDg . of Public Calls Offices in 
Matbura; U,P. (XIV-ll.3.86). 
218-19. 

Pending subsidy claims under Drugl 
" Pric:e Equalisation Accounts (XIV-

11.3.86).217.18. 

Procurement of Wbeat (XIV-14.3.86). 
100-01. 

Produc:tion and Imrort of Cement 
tXIV-......1 S. 3.86). 113. 
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RatrictioD oa ,ettilll up Industries \ 
'aroulld TaJroabal (XV'-I~.4,86}, 

90. I 
Seizure of ImUuted ,ood8 et ~Ibl . 

Alrrort (XIV-14.l.86),2'3.74. I 
S lIine price of L.P.G. a' GUtPOD I 

(XV-2S.3.86).77. 

Setting up Kbadl and Viii .. , IDdu5trin I 
in rural are81 for GencraliDI Emp- I 
IOYlMot (XV-I.4.86), 98. . 

Stcpt)iJlI up of computet' production I 
\XIV-l,.3.86) 89. 

Stndy aroup (\0 Deihl Police Admini. 
stra,ion (XVII - 30.4.86). 189-90. 

Supply 01 ton requirement of Penlcilfla 
G (XV-U 86).90. 

Tec:hooloaJc:al Pollc:y for ProduetwD 
of J)rua, and Drul Iatcrrnedlales 
(XVI-1S.4.S6). J8J..84. 

; 
1 
! 

I 
I 

I 
Time limit lor Ii.'ioa a.me of company 

iD Stock ElIcbaoae (XVI-Jl.4.86), 
144·45. 

Df.BAIES \ 
Drafl N.tional Policy on Edaca'ion, 

19~6 (Rl:t) (XVn-7.~.86), 42.4-25. 

FiDaDI:e Bill. 1986 -ConM. (XVI-
lS.4.@6), 405-07. 

R.i1 .... y Budact. 1986-87--Gencral 01 .. 
cu,sion {XIII-S.3.1S'" 253-61. 

MASUDAL HOSSAIN. SHill SYEO: 

AudietICe "e .. ercb Survey. by Door· 
d.rwD (XIV -1O.3.86). 61·M. 

Au,m,ntatlon 0.1 EJlporl of Farm PrOo 
doce (XIV-IO.3.U). ISS·I86. 

ColI.boration A,roemen" betw_ 
Indian and h.liall Flrro. (XV-.-
lS .3. 86). 112. 

Collaborallon arrar aemeau betweeu 
Indian alld haltao Firms io Ute 
Field of A.r~I"ue (XV-li 3.36), 
244. 

Dearth of Ordtn for Bhant Hf'a", 
Eleenictl. Limited (%5.316). 213. 

Demand aad ",oduction 01 L. P. G_ 

I 
\ 

\ 
\ 

• 
cylladen hi West Bcnpl (XlV-
II 3.86). SO. 

Diveraloa or Sleel .od'del.alyea' by 
Steal AUlborit, 0' lad'a (XUI-4.3. 

86). 40. 

Import of TeebltOJosy in Capital Goodt 
O'IU-4.3.86). '74. 

Indvctlon of forefp experll ia chilli .. 
opeRlloo at Bodre In 24 Part..,.. 
(West Beop!) (XIV -11.3 16). 

I .. ue of Paper to Slate (iovel"lHDeDtl 
(XIV-IU.I6),4II .... 9. ., 

LPG Cyllader Plaats (XIII-(4.3.I6. 
414. 

Loal Term PolkJ f()r Manur-elUN of 
LPG C1liadera (XIII-4.3.86). 41)-
14. 

Maft.facturi.,. 01 L. P. O. C,tmden 
ia Welt Beoltal (XV-I .•. "), 121, 

PaUcyol) Proc:ofi,.. L.P.G. c..)linden 
from Maoufadur..(XV -%5.3.86). 
199. 

Productioa of .L. P. G. CyUadera 
(XIV-II 3 86), ,.·59. 

ProdDCtioD of LPG C,ti.DClen ID 
SeYe",b PlaD (XV-t ••. I6). ... ..c. 

Proar- or Riband Super 'I1ae .... 
Power Projecll (XV-H.86) 287-18. 

Revival or Hbldllltaa """'atOll a ... 
Worb Ltd. (XIII-4.316), 76-71. 

SCHhl, uP of oil rel/Dtritl Ilea, pi ... ~ 
of . CODSUmptlo. (XIV-I 1.3.86) 
201oOl. . ~ 

Sick ... ta Pubik s.ct0l UD4ertalr.i ... 
(XIV-ILU6). I60-H. 

Sihcon Moooc:rntaJs aacJ W •• .,. 
(XJV-JU.86). 69. 

DEIJATES 
Beed, aDd «:1,., work.,. (Conditio. of f 

empio)'meat) Amca4mea1 811l. J'" 
CoAtid (XVlI-l.1.16). 374-11. 

Dtmandt tor Grant' (0 ...... ) .916-
17. Wlniat" of Food aDd CIVil 
Suppliel i.XV1-,.U.86). 211-to, 



NAMa JNDD 

MAVANI,SMT. P ... TEL RAMABBN \ 
R ... MJIBHAI 

Mnaai Ramji Bhai 

Abolition of National Transport 
Permit Quota (XtII-21.2.86), 116. 

AdYOrtisemellll to New. Papers in 
Gujarat (XV-7.4.86), 73-7~. 

Allocation of Diesel EnaiftCt (rom 
Rallam Section to Saurllbtra 
Rqioo, Ra,ikot aad Bbavnaaar 
DiYisioo (XVI-17.4.86), 202. 

AppointmeDI of dealers by Maruti 
UdyOl Limited {XIV-ll.386), 
137-42. 

Buraiq/.uicide cues of WomeD iD 
Delbi and otber part, of tbe coun-
try (XIII-26,2.86), 238-239. 

Central "'sai,tallCe for ModemisatioD ! 0' Police Force (XfII-26.2.86), 116-
118, 

CleaDla, of Gaap River (XIV-
19.3.86) 140.141. 

Clearaace of forest land for irri,ation 
Project (XVll-7.~JI6). 1:t7. 

CIOI'n, down of Gondal Railway 
Worktbop in Saurasbtra jReaion 
(WeSlern Railway) (XVI-17.4.86), 
1'-3-)95. 

ClOIUft of TextIles Mills iD Gujarat 
(XIJI-28.2.86). 190-91. 

Clues ID tbe murder of S br i Lalit 
Makaa and Sbri Ariun D •• (XVII-
30.4.86), 76-71. 

COIDpla.iDl. received by Preu CouDcil 
o( India (XIJI-4 3.86), 140-141. 

Cotton Support Price (XIV-l0.3.86), 
154-1'8. 

Fraud of cou~toms duty by Mis. L.D. 

Jodi. aad Pakistan (XIII-
~.3,16), JlJ-1I2. 

Moderallation of Telepbone Services 
10 Gujarat (XIII-25.2.86). 260-264. 

New Telex aDd TelepboDe CoaDectiool 
io OOJarat (XUI-2S.2.86), 133-'34. 

New Trains Iotroduced and proposed 
on Western Railway (XUI-6. 1.86), 
199-200. 

OpeDI 01 of Sub-Post Offices 10 
Gujarat (XVI-IS.4.~6), 86. 

Out TurD Work done at Goodal 
Worktbip io SalUllthtra Reaion 
(XVI-17.4.86), 197-200. 

R.ids conducted ia Gujarat (XUI-
21.2.86), J71-n. 

Raids on bouses and offices of bank 
oftlcialt (X1JJ-21 2.86), lS-22. 

Reconstitution of l'reu Couacil of 
India (XIII-4.3.86). 303-305. 

Reviiion of Royalty on Petroleum &ad 
Crude Oil liveD to Gujarat (XIII-
4.3.86), $73-S74. 

Seizure of heroin OD Indo-Pak Border 
(X1ll-S.386), 182-83. 

Separation of Posta ot Cbairman aDd 
Maaqia. Director io Maruli UdyOJ 
Lid. (XIV -18.3.86). 9-12. . 

SettiOS up of Lok Adalats (XIII-
2~ .2.86), 263-265. 

SmllllJiDI in Glljarat (XIII-28.2.86)· 
192-93. 

TraiDlna of police personnel (XIII-
5.3.86), 162-63. 

Vehicle.! sold by Maruti UdyOl aDd 
Commissioo Disbursed to Dealera 
(XIV-18.3.86), 134.135, 

Water scarcity in Gujarat (Xlll-
6.3.86), 109-110. Textiles IDdustrles Vmited ... nldeab-

war. (XV-21.3.86). 126·)27. MEIIl' .... SffRI HAROOBHAI: 
ImJ)l'ovementl iD Pay Seal .. of Police 

(XIII-B.N), 161. 

IDCreale 10 a1locatlo. of SKO to 
Gujarl (XIH;....4.3.S6), 398-400. 

L1beraUlltlon o( Visa Rules bet_a 

Assent to Oui-rat Private Primary 
Educational Institutions Bill (XIII-
~,3.S6), 48-49. 

Check 00 M.Jdlstriblltioa of paper to 
States (Xm-6.3.86). 204-205. 



Clearallce to BllecltJIOrit*ripl'OD 
lCbetne III dlStricl· 'Odtla. ':Madb),a 
Prathlb(XIV -12.3.86). 2W6. 

Oosta, dowlI· of Ni.,pJa;;aadadba 
ratlwa1 .... (XIV-U.U6). 113. 

COtiiumer Protection Gutaell"- (XIII 
-212.86), 17-18. 

Conversioll or 8baVDa"f~Tanput rail 
line to Broad Oaup &lid RiPl COD-
liCidiODl to M.,.11a tact Ha.ra 
POtu (SuMt) (XIV~13.:J.I6). 200-
201. 

DceiIDIaI:ofTraia ~ SJIlem 
ror Victoria U ....... oead Ran.a, 
(XIII-5.l.86). 109. 

EMU Suburban traioa 'oa Sural-
Bbarucb·Baroda Abmtdabad 
SeClioDs (XIV -13.3:86).1,..1110. 

Exploitalion of Coal/o Sureodra Napr 
Diatrfct. (XVI-1H'.16). 14. 

fllliq up of Itete~ PotU Ie Public 
Stelor Ulllts{XVI-U.4.U): 93·94. 

Forei(a Excban .... ' OD Import 01 
Noo-E.Melllial Goode (XVI-
11.4.86). J37~3'. 

LoS.O. coo'llo.eJ.l)epcM. of DeIhl aDd 
Atuned*bad (XIV~t3;3.16). 201· 
203. 

Payment of Prcwideat fuad duet. 
(1CVI-22.4.B6). JS9. 

PerIODS arrested lor Yiolatioll of P_ 
illl ElicJijIlP.loeome Tn, "CeDlral 
Exciae aod CalOlDS Law. (XVI-
15.4.86). 18n-11. 

Settio, up of Lot A_lit .. (XV-
15.3.86), 14. 

SttppJy of aoleaoa· by. ECiL to NTPC 
(XIII-!.3.1116). 15')060. 

AdatlaJauadw Tribaaall (A __ cat) 
Bill CODaid.(XIV-JU.I6). 217-91. 

DI.pproyal 01 AdmiDiltnlli" Tribu. 
aal, (Amendmclll) oidloaeca.:J9t6 
(St. Rct.) (XlV-n.l."). :JI7·'I. 

DE:BATES 
Sleep ,rise ill prices of Fertillun "" 

PeJrdfhn;D J"rodPetI (Ad. N.). 
. (X'lU"':'21.2.86). 47B~2. 

OeDeral Budaet. 1986-87. Gencral 
DiacDllioD(Xtv "":"'2.3:86); '232·36. 

Ddwlda for Gnatl (Ge.tulral). 1986-
,'17 ~t1'1d Sa&eroa.l .vain (XV 
-24.3.86), 389-9j. 

MJJlOH~. RAM NJW-'o$ : 

.~.. ...,..., (Protel:ti~ of rltbla 
_ dnorce) Bi) CoUld. (XVIJ-
'5;S.I6).442-48. 

1!ape of PrlsoDer. from 'nbar Jail 
.. '6&b~. /986 CDiI) (XIV-' 
19;5;86), 304·)Ot. 

MIDilteta (Al!owlIKet. tiledbl Treat-
.-nt'and o,ber, Prl.' .... ) Amea'" 
,-..c a .... 1986 (SCIt'e,.) (XVn-
JOt4;.I6), 3e6-3OI, 

T .... ' _planclliatioa oI'cOIIStitutiODa' 
,r.'Jaioef, ID r-etard to lise or Hiadi 
u official "DIU,I! oi tbe UDloa. 
(CA) (XVII-7,5.86,. J20-24. 

BKape or Prito .. , 'toni nber Jail 
(St.) (XIv-n.3.86). %75-76. 

DfiIW"-'orGrnt. (GeOeraI). 1916-
17 litIiDiwy 01 Home Atraln(XVI-
1',4.16).3SO-S. 

MISHRA.!RRI 0.5. : 

Fin n4'Eaplotin Acct4cataiD Oil 
Rei ..... (XV ...... ,,u5). 91-93, 

'~OIenc·OlJ ...... /dilltlbutoftl. 
'(XV1-U.416).· ...... . 

Laboralori". for an.I)liDi adal,erelH 
DleleI(XJV-IB.:f86), tOMIO. 

........ 01 '.pon.t4 8ulk Drv,p a.d 
Drat Pormula'iool (XVI-IO.4,86). 
29. 

DilATEs 

DeiDa.d. fOrOfl"" ~)). 1986-17 
Dr ....... of A&omk SDeqJ (XVI 
-'0.4.16). lU-.sS. 

'.,..... 'Ot OraD" (a.."'JI)' ,,86-
"~of ~. Denlctp. 
meat (XVI-IO 4.16). 3$3-" . 
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bemand, 'f¥cn.atl.(GellOl'tI). 1!t84fr, 
87, DecI.fJmeo~ 01 Electronics. (",VI 
10 4.86).~SS, 

Demands for OranlS (Omeral), 1986-
87 O~r!mcnA o(SP.~. (XV1_, 
10.4.86), 3SJ..5S. 

Demand, for Gl'Dt.,(~r~)" 1984-
87 Ministry of Science and Tecbno-
Joty (XVI-I0.4.86). 3SS-SS; 

Railway Bud_ 1986-87 Geaeral 
Diac"",ioD (XlU-4.3.86), ~:-6'" 

Ml9fIRA DR. PRABHAT KUMAR: 

CApac;t)' utiliution of dru. formula. 
delIS aDd balk drvgl'of public'MCfOr 
dIu, undertakiDss (XVr~U.4.86), 
208,9. 

Bftlplo),m.nt 10 lodi,&!?> pcts"o,.11) Soutb 
Eastern Coalfield,. 'Bilupur (XVlI-
lSI.4.86), 215 •. 

Import. of Drug IOlermedjat~ for 
production of bulk drUl' produced 
by I.D.P.L. (XVI-IS.4.1O). 40-41. 

Loanl under Sta'. sponsored Scbomel 
Ibrouab Naliooaliud Baou, dudl!l 
Sillth Five Year PIaD (XJII-
28.2 86). 23-27. 

Meaaurea to prevent polJlllioa i. 
K.orba (~adb)& Ptaiilcab), (XVlI-
JO.4.86), SOS .. 

pollulion of Rivera by Paper Mill. 
ia Madby. Pr.adl/ib (XYU-~."86), 
506. 

Theil or Coal (OlD Soul" ~ 
eo.JtleldJ. &ita,pur (XVII,....l9.4,86). 
216-217. 

DEBATES 
Demand. fot EJtccu Oranls (Railways) 

1983-84 (XIY.-!3.3.84). 457-60. 

Demlnd. for Grlols (Railwa)'s). 1986-
87 (XIV-133.86), 457·60. 

~a,Dds f~r Graoll. «jenual). l~.~ 
17 Ninl$JJY of E.llofay· (XV":"" 
4.4.86). 4~1.407. 

Demand fer Ope1liol Ayo19edic 
department in evtry Dirtrlcl HOlpi· 
tal.q~t aivio.a &M""'" ,.y,'~'. to 
thO A)'ufl/odic doc:torl ..... beUi' 

.iVID to tile. AUoPaJh1c doctors 
(Undn Ruie 377) (XV-2 1.3. 86). 
338. 

EllvironlDOnt (Protoctlon).BilI., Conlid. 
(XVII-8.S.86), 14547. . 

o..ral ~et. 19~·87 Goaera\ 
Dilcuuion OqV-10.3.86),.367-73. 

N~ for a(lopti"", auli. pqUution 
ID,CMWa. .before, ,allowj~ ICtI~ up 
oI-.rP.bascd jD4~r.'" illlberural 
areu (Under Rule 377) (XVll-
'.'.86), 284-85. 

S4!~I.ry Do~IId.s for Gants 
(Railways). 1985-86 (XIV-13.3.86). 
457-60. 

Tldr611eport of Railway Convention 
C?oomiit1oe fR ... ) (X1V-J3.3.86). 
4'7-63, ' 

M1S~~, RAM NAQINA : 

Dcoria a .. d Sbr<.:c Sitaram SU&.r Mill. 
10 Deort., District (UP) {XV-
21.3.86). lOO-10l. 

Indoor patieDts treated al AJIMS 
<X,Vl-17.4.86), ~26. 

LqUlalioo to liYe Urba. Laod ceil. 
iaUX1V - 10.3.86)., 16·20. 

Procurement of SugarcaDe by Privat. 
~ F,clori~ at hiaer Price (XIV 
-14.3.8~), 120.2l. .' 

Shortfan in production of SllIar (XlII 
-U..11+J. S. 

DEBATES 

Demand. fot Oraau {GeDeral), 1986. 
87. Minittry of Aaricult.,.... (XVI-
23.4~86). m-36. 

Railway Budael. ) 986-87 General 
Dlsc:uaaioo (XlIl-S.3.86). 264-67. 

MISBB.A. SIDI SRLPATI : 

President', Address Motion of Thanks 
oa (XlU-26 2.,86). 315·20. 

MISHRA. SHRI UMAKANT : 

"I:~nolo., Mission for D~j~kio, 
Wator (XlV-IO.3.1I6), 1.6. . .. ' 



DEBATES I 
Demaod. for GRnta (Oeoer.'). 1986- II 

81. Mlaistry of Enerp(XV-7.4.86), 
198-300. . I 

Demaocb for Gr.ots (OeMla'). 1986-
81 Miolstry of Home ..... lrs 
(XVI-lSA.86). 419·22. 

Demand. for Oran.. (O~Der.'). 1916-
87 Ministr,. of Petro\eulll and 
Natur.1 G •• (XIV-20.3.16). 2JS.. 
38. 

('~neral Bod... 1986-87 00.,..1 
DiKUllloD. (XIV-IO.ll6). 362~367. 

Need to eosllre supply of water from 
Sapr dam on Sone river 10 Mina. 
par. AJiababad .Dd Baa. 4istIicIa 
t. U.P. (UDder au. m) (Xv-
31.3.86). 313-84. 

Neo.i to OpeD.' I ... , te~ purcba.se 
ceDtra in each DeveolopmeDt Bloat 
of Uuar Pr.deab for tho J'urdlue 
of R.b! Crop (Uader Rule 317) 
(XVl-24.4.86).29I.99. 

MISHRA. SHRJ VUAY K.UMAR : 

Oem.ads of Delhi Scbool Teaeber. 
(XVI-10.4.86), 303-05. 
Effect OD price bike on Statn Bcooo· 

m,(XIV-14.3.86). 116. 

Fr.ud, conuuitted by oftlciala of S'.le 
Baak or P.ti.l. (XVI-IJ.4.86). 
)lS·16. 

111 ... 1 Coal Mio.iDl iD. Japalw' .od 
Kbu J ....... r ar ... in Blbar (XV-
8,4 86). 102·103. 

ObjectlvQ of bUreall of public OIller. 
pr_.(X V -25.3 86) 116. 

Paon arrested 'or defraudilll SBI 
braoch 0' Luc:know (XIV-14.I.M), 
216. 

Rcorpnisaliol1af Forelan OIIiee (XV 
-2.4.86). 80.81. 

Voluntary DI.dOlUfe ScbemttXVn _ 
2.5.86). 144.45-

WOOl w.n. detaloR by Bomb.,. Port 
Tt1IIf AuthosW.. (XlV-:J3.3.86,. 
IC)..1. 

I 

I 

I 
! 
! 

I 

MISIlA. SHRI NITYANANDA 
SabmlalOD of fal.. certlftcatca 10 

RPP Comminioner otBce, H • ..,.I66 
(XVl-21.4.86), 110. 

MISRA, SHRI SA TYAGOPAL : 
Atomic EMI'JY Ctntre.t Mldn.porc 

(XVI-16.4.86). 51. 

BooklJII or Betel Balk ... at ....... 
St.tion (Howrah-Kharapur Sec:tlODj 
(XVI-24.4.lI6). 61-62. 

COIlstnlcCioo of Ao..... 8111fdfo, to 
caJc ..... O.P.O. (XVI-15.4.16). 
J 1'·18. 

CO!DIUuc:UOD of TamJuk-Dlaba R.ilwl, 
u.. (XUl-6.3.$6), 81-82. 

o.la,lo .. nin, ap of CurreGCIJ NOI. 
Pr.,. at r • .,.,.,b (West ..,..,> 
(XlJ(-28.2.86), 18-19. 

Dntlopmaat 01 Dltba (War 8eqaJ) 
I. a louri" centre (XIV-7.l .. I6), 
94~9", 

Doubt/III 01 Pln.tur •• H.1cIia Railwa, 
Ii" In S.E. R.ilway (XVI-J?4.86). 
69. 

Dt"", Sltu.loa ia the COUDtry 
(XfIl-..... U6). 43. 

ElIpeR,lOD or Haldi. Refinery ,XV-
1.4 16), 258-". 

ExpaoaiOIl PfOlfCIDIItO 01 nurp~,. ... 
Uni' of Hia4uataD Ftrtililer Cor. 
po,adoa {XV-7.U.,. 3 

Poroip EachalllC .. riled by Eaport 
01 Belel Leaves (XV -U.86). 210. 

Hoqkal with Blood Baak at THtlllt 
.allw.,5I1tIoD (X V-21. I .• ). 61. 

Huadml per ceDI Export Otteat~ 
uah_ (XIIl.--2J.2.16), 7!i1. 

Improwmcat ill tolqlboDl ')'lftlll 01 
Hlldta lodudrial A,.. (XlV-
11.3.86). J IS· 16. 

Jocre ... tn DlC baa rares (XUI-
2U.86). 12l-n. 

tntroductlon 01 Rajdblllf Type Sxpnu 
Tral... betwcco HO ... I ... 801Dbey. 
Mura .. lllft Delbl-Mad,..."_, ... 
::. ... dr ... 8oaIb., {XV-3.4.86}, 

L"'latioJl for we"',. of ..,tcoInaral "''''lieu <'''V-17.J.U),U,. 



lots covered Rallwa,. yard It Kalai-
tollda Rail_, SlatiOli (S.E. 
It.aU .. ,) (XV-l.4.86). S(j·S7. 

MalliD, of CoiOlout 01 Ilainiesl steel 
(XIV-14.3 86). 2en. 

OpeDin, of Meehedl Railwi,. Slation 
Bulldiq (South Easters Railway) 
(XVI-24 4 86). 166. 

Opesill, of Sabid-Mataqiri Hilt 
Station (XIV -13.3.861.99. 

PIaD aad programmes lor electronics 
Industry (XIV -12.3.86). 92·93. 

Proposal lor selllni up Export Pro-
motloll Couacil for beta I leaves 
(XV-4.4.86). 75-76. 

Propcnai to rUD Rljdbaol Ellpresses 
dall,. (XIV--20.3.86), 1~5. 

Protectllli Porest Wealtb ,(XV -
1.4.86), 251-2S2. 

Purcblse of jute by jute cOrPoration I 

of India (XIV-14.3.86). 90-91. i 

Rclcuo of Punds for Development of II 

Bombay CIty lXIV-IO.3.Bo). 44. ,I 

R(DOvatioD of KalaikUDda It.ailway 
Station (XVI-I0.4.86). 65. 

I )leDovatioa of Midnapur Railway 
Stalioll 011 S.E. RailwIY lXVl-
244.86). 16S-66. 

Rcyitali .. tion of Second 
Kbarqpur- M ,doapore 
Soutb Eastern RaUwa, 
104.86). 288-89. 

LiDe In 
SeCtiOD. 
(XVI- I 

Rite ia prices or Wheat aad rice In 
Fair rr\ee Sbops (XlII-21.2 86). 
74-76. 

S.T.D. Facility in Duraachlll: (Haldia 
Midoapore District, Welt Ben,al) 
(XV-8.4.86).92. 

S.T.D. lIoe In TalJllult (Midoapore 
District, Wilt Belllal) (XV-
15.3.86), 74. 

, 
SciIGtifJc Cultivation of· Betel Lear 

(XV-243.86), 26-28. 

Servicel of Extra Department EmpJ:>-
,... iJt Rural Post OfBc:es (XVI-
IH.H), 274-77. 

I 
I 
I , 

Senlnl up of Betel Development 
Boald (XV-31.3.86), 268. 

Setting up Fcrtllizer Plant at District 
24 Pargaoas, Welt Bengal (XIV-
17.3.86), 214-15. 

Setting up of Pelro-cbemical complex 
at Haldia (XIlI-4.3.86). 34-35. 

Sellinll up of Telepbonc Exehanae at 
Cbailanyapur in District Mid-napore, 
West Benllal (XIV-18.3.86), 69. 

Sblfling of Headquarters of H.F.C. to 
Calcu"a eXVI-21.4.86), lSS-~. 

Sbip repairing complex at Haldia 
(XV-3.4.86). 152·53. 

Technologies for transformaliOD 0' 
Rural Life (XIV-IO.3.86). 229-230. 

U.O.C. Graoll to VidYllll8ar Uni. 
venilY (XIU-6.3.86). 157. 

VEB.ofTES 

CODltitution (Amendment) Bill (In. 
sertion of new article 16A etc.) 
Coosid. (XV -21.3,86). 430-34_ 

VElUTES 

CooslitutioB (Amendment) Bill 
(Amendment of articles 310 and 311 
by Sbri SatYaaoPal Mitra ltd. 
(XVI-17.4.86), 295-96. 

Slatutory Resolution re: diupprovaJ 
of Motor Veblcles (Amendmeot) 
Ordinance. 1986 aod Motor, Vehicle 
Vebicles (Amendment) Bill-Conlid. 
lXIll-2B.2.86J, 241-43. 

MODI, SHRI VISHNU : 

Adverse Effects of Analgin (XV-
31.3.86). 41·2. 

Allocataon of Fund 10 Ori... for 
Wllte land development and Social 
Foreatry (XVl-16.4.86). 42. 

Availability of etbcmbutol and otber 
medicines for treatment of T.B. at 
low prices (XV-l.4.il6), 103-04. 

Ban on use or medil:ioos coDtainioa 
OltphenbulazoDo aDd PheDylbu~. 
zone (XV-31 3.86). 135--36. 

BunaliDI of Ai: India ofIkcn aM 



...... at finDs (XVl-2Ai".I6). 
261.62. 

C~\lltory Certificate rctllrdiq,A!PS 
foX. Viad." Am~rQol. (XIV-
ZO 3.86). 138·139. 

Coocessioooal. LoaDS to 
(XV-17.J.S6). 13(1.1. 

Pllbli •• n 

D«:liac.io Rqpee Value (XV-4.4.86), I 

:~:e R~ of DDA's RouIa I 
(XV-n.3.86),.~l-3. I' 

Demand by AU lodia Poodarain 
Dealea Auociatioa tel raac ""..,art i 
price of 11'Am-(XV - 211.3.86), 160-61. I, 

DeIIIMIl lor cemlDitaioD to •• ,_e 

i1Ilo wortiDa, of aalioealiIMt.ek. " 
(XVI-lt.3.86).42-43. I 

Essential drllP liuec1. by W.H.O. I 
(XVI-24.4.86). 13l-48. 'I 

Export of Woollea Carpets 'rom 
Blkafter stopped due to ramiDe coo- i 

dillon. (XV-4.4.!6), 100-281. 

Pioc impoied 00 kat of Madurai 
for ConDMo, fa III.,., Import 01 
Steel (XVI-Il.4.86). 87 .... 

GOftI'nmeat' .. Iteacdoa Ott 1:11 ~ .. 
III .. •• ~ (XV-l;".86), 
81.82. I 

0tic.1tIIC8 . of ........ 01 .... 0 I 
~c: Service' (XV -4A.I6) .. I 
so.Sl. ! 

Blah increase 1ft tbc. price of IIJcmone I 
medici:De. (XV-I.4.86), %24-25. I 

! Itletal c:uttiJlc or rOrelll (XIV - I 

11.3.86), IC04. .,' 
Imlemeatatioa of "fusee llebabtUta. 

~;2S. Pr.amru (XV~1'4·").11 
Imporl. 01 ChJfedri •• b, eo.,.olu 

in Vlolatioe of Industrial U~ 
(XV11-29.4.16).11·13. 

I~ ia Commillioa Hid toLPG 
Distributors (XIV-III.3.86). 
J48-4SI. 

l'sIetaUa4l0n of baa4 pum,..A.OtJ dAaInI 
01 well, for driotinl "'Iter ia .tn .... 
,,"V~JUiM). Ill. 

{ 

I 

• .,.1_ to.Q~"""··~
me ..... o,J'Odu" J'~ eoNIIIHtiOD 
(XV-lJ.3.86), 11"-'1. 
MaQ~. or qualit)" d..... .. 
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Ellcbaa.e Ile.enes (XlII- 21·2)16), 
251·SS. 

UDimplemeoled rccommeod.riOttl of 
Cealral Mol.,... Board (XIV- I 

V=' :;. Cbief EXlaltJva aDd, I 
fllDClional dir~r. io PubliG .... I 
pril«(XtlI-lS.2.86> .. 157-151. , I 

ViolaUOII o'lebogr taw. (XVlI-
30.4.86). 111-12. I' 

W.tbdrawal of U.S.S.R. f"r UoitaleraJ 
MoratorJIIIIl 00 Nudear tftIa (XV" 
-30.4.'6), 177. I 

Wrililll off of ICCWl\\I.Iated loaeI 01 
IDPL (XlIl--U.Ie). 359-360. 

I 
Yea a,reomelll lor wpplt 01 pl~ for 'I: 

projecl (XV--lS.3.B6). IJ. 
Hazir.·Bijaipur-Jadllhpur pq.11ae \ 

MOTlLAL SINGH, SHill: 

Facilities to Sarva S"". Saop, Pre ... • 
SbaD for ~.Ie of Books aDd M ... . 
zincI .t a.ilway Slatioal (XV-;-
3.4.86), 73-74. 

"oPOA' to wRbdT.w .01 •• 1 .... riIbb 
of WI_ A.H. WbMl« " Co. (XVJ·_· 
;4.4.86). UJ2.6l. 

\ 
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DE8AT£1 
Demuda for GrUII (Geaera!). Its&-

81; NhUJtry of EMrI1 (XV-4.4.86) 
407-408, 

Railway Budaet. 1916-87- Oeaen) 
DiInItioa (XIJI-6.3.86), 25M'. 

MUXJIelUEE, SMT. OBET A : 

.A bsotptioD or cendI wOlken (XIV-
12.3.86), 156-1' •. 

AlloeatioD or 10000t by LlC .ad OIC 
exV-21.,86),227. 

Allotmeot of IlIdu.uiat plol to iI heaY)' 
lodu.try 10 DeJbl (XJV-II.3.86), 
no. 

AmaJpmation of Air·JDdia, lodiao 
Alflia. loci v."adoot (XVI-
17.4.86). 162. 

AUlCIIcllllqt of AMi-Dowry La .. co 
,he Womaf.Oqaa .. tiODt StalUS 
of JavaUpfiqA,..an (XV-
3.4.86). 51·S8. 

Applic.Uoos for JDdlQUial Power 
Coanectfooa f.c:c.\lod, rrom Badli 
eau.,preotUfI AlIOCiatioD I>clbl 
(XV -1.4.86), 191-102. 

AUi..uc. by fiQIDCiat'lDstHatiOot rOt 
ptOlnotIOo 01 loGuatttal Dewlap-
meat (XIV-7.J.I6). 202-_. 

Avan.blUty of Milk Producu (Xm-
... 3.86), 146. 

Bendit to IIIlDutact"ren _to '1lIIro. 
d~tjoo of MODVAT SC ..... 
(XV-4.4.86-), Z2<W7. 

Britiah T.V. nr'lll '1.014 Mouotbaueo 
tbe J ... VII:IIO,' lXVI-:U.4.86), 
leo. 

c...~ peadiD' before StuleUteftt Com-
lJuaoo (XV1-II.U6J. ~U. 

ClOtUre or Sict Mm. . ODdft N.t.C. 
(XIV-"7.3.U).83-84. 

Coal.,... .. t up .0 Back ".4 A,ree. 
wit, Oovemm~at Svbsl41 tXnJ-
4-3.16). 41247 •. 

C~ or SY.... c.-l (X-VI-
10.4.16). 29-30. 



Coatractl for Tdec:ommunlcation 
TechnoiOlic. to Mullinational. 
(XVl-15.4.86), 139.40. 

COli escalation in major public sector 
project. (XHI-26.2.86), 43.49. 

DTC BIlKs damaaed on 102.1986 
(XJlI~.3.86), 85. 

Decline in Sale of Products of National 
Texttle Corporation (WBABO) 
(XVI-Il.4.!l6), 15. 

Dcllceasial (If Food Procelsinll 
Iadustries (XV -8.4.86), 211-22. 

Demaod by Suzuki Motors Ltd. to 
Increa.e its oquiry sbare io Maruti 
UdyOl Ltd. (XVIJ~.5.86). 172. 

DesilaillJ of uniform for Air 
India's Personel (XVI-I7.4.86), 87. 
88. 

DetaU, of Members of Science Advi· 
101'1 Council (XV-2.4.86), 79-80. 

DfiClopmootor ,eoeral purpose 
Cathode Rays (XVI-9.4.S6), 134. 

Developmeot PrOlTammc for Women 
(XJV-Jl,3,86),49, 

Dlalo.uc lVith Pensioners on their pre- , i! 
blems (XVI-23.4 . .s6). 163·164. 

Directiye for purchase of computers , 
(XIII-21.2.86), 166·67. 1I', 

Dlltrlbatlon of LOio App!icatloo 
fOTIlII 10 unemployed Y oulbs by i 
Ual/cd Baok of lodia Branch in I 
Bahela (CalcUlla) lXJlI-21.2.~6). I 
167. I! 

EnerlY Conservation Policy (XIV-
18.3.86). 172·173. 

Enquiry III to Sale of OTC Scrap Male· 
rial (XV-t7,),86). 110·IL 

Equity participation by public in 
Public SectorUnderta!unas (XV-
8.4.86). 220-21. 

Ellcile duty OD trucks Ind buses 
(XVU-,-29,4.86). 83. 

Bltport on non-balmati rice ~Y 
Private Parties (XV-ll.3.86). 117. , 

For.jln ElI.cbanle outllow OD account 
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of Automobile Industry {XVI-
15.4.86),294.95. 

Free aU Route Travel Passea to Free-
dom Fiabters io OTC Buses (XVI-
17.4.R6), J6Z. 

(Dclll1ion of New Macbine Tool hems 
in Open General Licence (O.G.L.) 
Import List (XV -4.4.86), 223-24. 

Inclusion of U.S. banntd film 'Clall of 
1984' in Filmolsav Hyderabad 
(XIV-IO.3.Bb), 315. 

locrease io Cost of Production of 
Wheat, Rice and Cereals (XlV-
10.3.86). 209-210. 

Increase in Pnces ot Multi,Vltamins 
(XVI-I 5.4. 86), 281. 

Increase in Price 01 Sugar (XVI-
11.4.86), 3S. 

Indians with valid passports io Pak 
Jails (XVII-lO.4 86). Jl3. 

lnveltillalion of petty tbellS in Delhi 
(XVII-7.S.86),156-257. 

LIcences for Postal Allenae. (XVII-
29.4.86), 19. 

Mlaratioo of Scientists aod Enainecn 
of UTI to U.S.A. (XIV-20.l.86), 
158-159. 

ModernisatIon Plan for Jute Industry 
(XV -4.4.86),227-28. 

Non-conventional cnerllY model units 
(XV-1.4.86).7. 

Noo.inclusion ot lite Saving Drup io 
List of Drop EXCDlpted from Exdse 
Duty (XV-4.4.86). 113. 

Oftloadin, of Fertilizer. b)' a fictitious 
Firm at Tenali (A.P.), (XIII-
27.286) 249-50. 

Opecin. of branches ot Regiooal Rural 
Baoks in West BellIal (XV-
4.4.86). 19-20. 

Participation of private sector in 
Po ..... er Generation (XIV-18.3.86), 
5-9,96-97. 

Payment of due wales to employee. of 
National Herald, LUl:know (Xn~-
4.3.86), 261-261. 



Pcrsoas claal~ lor QOIl~t of 
Income (XIII-ll.!."). 113. 

Plots IDBadIi ladautrial Balate auK· 
liaDe4 wabout i&viAioa applklalJODI 
from public lXIV-1I.3.86,). m. 

Priorily to WOftWIio lCaChers' t.raiaiq 
PfesraDUllti .(XIV-l1..3.86). 261..Q. 

Reeo¥efY of Tax ureara from Com-
paDies tXlIl-21.2.86), 37-41. 

Reported Cbina', Aid 10 Terrorist 
MOVI!IIICDI iSi PUDjab (XVI-9;".86). 
14-15. 

Requirement vis a via ProducuOD of 
Pillac. (XI V -.0.3.86). 29-30. 

Revampina of Sick Fertilizer P1anll 
(XIV -10.3.86). 1011·209. 

Sarquards apiD.t Radlltion dliects OD 
w':'rken of ladi." Rare Earlhl 
Umited OUI1-26.2.86). 140-141. 

~bcmr for Maramal farmers ror Crop 
lowr ... (XIV -10.3,16). 1!H1.91. 

Semioar in SwiuerJaod rea.rdiAI Com-
paaies' 4ividead tcp&rrla'ioO (XIlI-
4.3.86). 414.475. 

s-iaaJ' OD 'Asian Audtors ud ~
riPt Law' (XlII-6.3.86). 97' .... 

Settinl up 01 Ditro-pbolpbatc volt at 
Nup' (XV-7.4.86). 219·lO. 

SII«( filfiDJ of P' in LPG qliDder. 
(X1I1-25..2.86).40-4J. 

Sick unitt ODder MRTP aad FERA 
(XV-J.4.i6). 88.89. 

Ullsalable blcyctca 10 Cycle Corpora· 
dOD at Jndia (XV-I."."),21t. 

'Vacant Post. of PrOlra_ Cadre in 
A.I.R. (XV -7 ... .86). 236. 

Value 01 Imporled Capalal Good. 
ODder New Import·Export Policy 
(XV(-U.4.86).21l. 

VloWioD of Imf»orl liceJlCft (,Xl V-
7.3.86), 253. 

VoluDtary Retirement Scb'lIM (XV-
1.4.16), ]GD. _ 

W .... aod Pticia, J'olity rorpubUc 
ifcror (XV -2U.I6). 111. 

Women traifted urrftt 'l'RnsM 
(XIV-17.3.86). lW30. 

DE.BATES 

Coal MiDet labour •• lfa.e. fuud 
(aepeal) Bill C4uld.-{XVll-
29.4,86). "'1I.i3. 

Demand. for GrlDtS (G ... ral). . 1986-
.t7. NiIIUtr,,,, COfINIJeKe (XV-
lA •• ).370-75. 

Demand. for Gralll. (G.neral).1't86). 
17. MillilUY of Enup (XV-
7.4 .... ).210-2&4. 

l)emIad. tor G ralt~ (Gelleral)I" 
b7. MiDl""y Cifla'onnuoD and 
BroadcUtiDl (Xvl-!I. .. a).~6S-
69. 

DrIft Nationa' Po/icy on Edocation. 
1986 (au> (XVll-7.H6), 3!19-61. 

VencralBlidacl. 1986-17-Oaeral 
DitcussioD (XIV-:10.3.86). '5'.)62. 

later·State DisPUtes (Am.ndmtlll) BIU 
(XV--li 3.86).460·.64. 

Inter Slife Watw Disputes (AIrIee4. 
meGt) Bill CODSW. (XV - 2".1;16). 
46HO. 

Mu"im _01II8II (ProlectiOll (If citbll 
OIldivORe) BIll COOtid. (XVU-
5.5.16). 420-26. 

Need to open lIII0" bank brI.IM: .... la 
Mid .. pur 41l1klct of W ..... .lenp' 
(lieder Rule 317, (XVI-H.4;86), 
303-04. 

Reportrd Crial' io lute IndDllry (C.A) 
(XV -4.4.86). 360-64. 

SI.I"'ory Rnolulloa •• : Di .. pproval 
of lobe RaYt aod a.. Waters Tnba. 
all OrdlDllacc. 19I6 XV·...,24.1.16). 
465·70. 

S!aUfOf)' ·RaoIudoo,. : DI....,oval 
of the aavj and has'W .... nibu. 
oaJ OrdiOllIce. Lt16 (XV':"-3U.86), 
46O-A. 

MUEHOPADHYAY, SURI Ar';ANOA 
GOPAL: 

FUDct\oDJ". of AJfacu: Sod.,., (XVJ-
24.4.16), 1$15.". 



MUNDACKAL, 
JOSEPH: 

SHill GEORGE 

Benefit 10 Slnall Rubber GrowcrJ 
(XIV -14.3.st" lJ3. 

Cleaf&llce 1o Pu),aDltutty Hydro-
. EI«;lric Projecl iD Ketala (XIU-

43.86). )0. 

C~biD-Madurai Railway Llue (XIV-
20.3.86), 25-29. 

ImOOfl of Copra under OGL (XV-
21.3.86,. 102. 

Malprac!iC:~5 in exporl of Pepper 10 
USA (XVI-2S.4.~). 1060107. 

Particlpatloo of priY'" sector 10 
Power Geoeratioo (XIV-18.3.86), 
8. 

Teltenl of film on alsler AlpboDSI 
(XVI-21.4.B6), 109. 

Obituary ·Rofort.QQCI 

(o.th of Sltrl· Olvf Pllmo, Prime 
MiDI.leror Swedeo) (Xm-l.3.86), 
4-5. 

Demands for GranU (<kDefal). 1986-
87. Department of Atomic EoeJ'8Y 
(XVI-IOA.861, 3S2SJ. 

Dewaadt tor ,Oraols (GcDeral). 1986-
8". DeplrunC01 of Eleetl'oolcs 
(XV1- 10.4.86). 352 53. 

Demands for Graat. (Gelleral). 1986-
87. Deparrment of Ocean 01'1"1'1101'-
mea! (XVI-IO.4.16). 352.53. 

Demand. for GnDIt (Gee_I). 1986-
87. DeparrmeDt of Space (XVl-
104.86). 352-53. 

Demands for GraDts (GeDeral). 1986-
87. Mtm.tl')'ofoSdeoce aad Tecb-
DOIOI1 (XVI-10A.B6). 3SZ-~3 

Ran"'l, B84pt. \ 98647-Oeoeral 
Dttc1t5sioll tXUI-S.3.86). 153·55. 

Spices Board Bill Coosid. (XIII-
ZI.2.86,. 331·32. 

MURMU, SHRI SIDHA LAL : 

Olrldih Rlntbi B.a. ran line (X'IV-
13 3.86), 112·13. 

OpeDiD, of Petrol/Diesel 
Giridib District. Bihar 
15.3.86}. 144. 
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OrdD8nce Fa:tory 10 HlIZaribagb 
(XIV -IZ.3.86), 138-139. 

M.URTHY. SHRI M.V. CHA~DRA
SHEKHARA: 

DiversioD of plan fooda for drouJht 
reliel mea!l1lrel by Gowmtneot of 
ICaroataka (XIII-Z1.2.86), 67-68. 

Proposed mergor of HiodlJltao Com-
merclal Bank Ltd. witb' Delta Baole 
(XVI-2S4.86). 34. 

SaotbaD8ID Committee Recommenda-
Iiool 00 Corruption (XlJI-
26.2.86). 152-153. 

Slale fundi.., of electrons (XIII -
25.2.116). 215. 

MURTY. SHRI BHATTAM SRIRAM" : 

AHoeadoD for Te~ommunicationl 

durin, Se¥etltb Piaa (XJV-ll.l.86) 
103,04. 

Amount lIPft1t on NelioBal Institute 
(X1II~27.2.86). 19J-92. 

Anoual Plap 00 Social ForCllry(XVI-
9.4 86), 200. 

Annaal plan for States (XVI-9.4.86), 
8Z. 

Areas iDcluded in hill Area Deyelop.. 
meot PrOlramme (XlIl-S.3.86). 
155-60. 

Asylum $ou~ht by ao officilll of Indian 
Mission io Cao.da (XIU-Z6.2.86). 
87-88. 

AtcomlcPower Station at NI;arjuDI 
SI.ar (XIJI-Z6 2 86).214-15. 

Auditors io Government uodeTtalr.illls 
(XV -21 3 86J. 143-44. 

Bank robberies, dacoilics elc. in 
Delhi (XfV-12 3.86). 145-46. 

CAB Slanallia, and Automatic Train 
ProtoctiOll S~t~ (CATP)"(XVI-
10.4.86,. 306-07. 
C~ utilisatioahy Bllarat Huyy 

Plata and Venolsl.imic.ed (XJII-
ZS.2.86), ZZ~26. 



Ceillral hJves1meot in Public Sector 
Uodertatioas (XIU-4.3.lt6). 495-
496. 

Cbanae of Name of W.lfair Railway 
Station (XV-U.3.86). ISS. 

Cldranee of invcstDleJlt propoa.l. of 
DOD_resident Indiaoa (XIV-1.3 86), 
219-20. 

C CliIIplaiots rqardin. lIoo-dtatributioa 
of imponl'd edit-Ie oil ftom Fair 
Price Shops (XVII-I' 86). 124-25. 

eo.tructioo of 8ibin"IIf~NadlkudJ 
New Broad Oauac Uae (XVI-
17.4.86), 108·100. 

Construction of border fenee wllb 
Balllladesh(XV-2.4.86), 12·16. 

COllltfllCtion of otr-shore Plalrorm. 10 
Hiodustlll Ship".,d LId .. ViNkha· 
palnam (XVI--17.4.P6). IOM4. 

ConveqiOD or Guolur Macherla 1lail 
Lioe 'nlo Broad' G... (Soutb 
CcDtraJ Railw.y, (XVI-17.4.S6). 
IOI!. 

Cost study and improvu., quality of 
in4i,enou. newspriot (XV-8.4.86), 
171·71l. 

Declaratioll of Ua,.eIl .. a PubU!: 
Holiday (XVl·--16.U6). 88~. 

DhirOD Conuniltre Report (XVI-
23.U6), 128-30. 

DieselisatioD ('( Amanvalbl EJtpreu 
(XVI-2V.!t6),1I9. 

Dime .. Hie 01 Padd, iD Andbla 
PradC1lh (XIV-1.38 ).UI.6). 

D"lIb1jP8 of "a~ipur.SeauJdmb.d 
Rail Line lXVI-17.4.86). 108. 

Employmeot OppcnullitlOt ia Vial ba. 
patnam Sleel Plallt (XVI¥ .. 17.).86). 
37·38· 

Eaport of Indian AtrkllltllfC Procducc 
(XIV-7.l.86). 7~76 . 

. E1traclhioD treat, wilb U K (X,V-
12.1.86). 1"-60. l 

Plcu"",. or Xirpel Cealftlheloa on 1\' 
erstb 01 ICa_Ma (XIV-IU.86). 
41. . 

Fire AcddeaCa io VlaakbapamamPert 
. (XlII-6.3.86). 178-79. 

Paod AliocatioD to CombatBI.adhll 
(XIll- 27.2.86). 8$ .• 

Global teader by !IITPe (0, Sacelll_ 
EvlII SlalioD ADtCIIO' (XV-
2$3.86>, i 27 . 

ImplemcntatloD or 1M o,~ of ·tbe 
Supmoe Coun by CPWD (XIV-
10.3.86). 61. 

India', tbare ia IDA aacS World Baa" 
(XIU-21 2.86). 234. ..... 

IIICI'ra Oudbi 1.,erudOlf .. ' AirPOrt 
TermlDal Compln. (XUI-63.86), 
7'·16. 

Indo-Pat Tarde Ta'k, (XlII-lI.186). 
17~76. 

IndDftrial Lkeoce foe T". to A.P. 
AUlomobile TYfta aIMI Tuba ltd. 
(X1IJ--4 J.K), 549-50. 

Ifr"'tiOG pro,lectt ... ill. dAta.:. 
(XV-·U.K), 24-311. 

LauocbiDa 01 INSAT·JC (XnI-
16 U6). 18·9(). 

Loti jDCUfred b, HhwlulU SIllpyant 
Ltd. (XV-J.4.B6l. 93.94, 

LOM ,a'ued b, NatioDaJlled Daaka 
(XV-4.4.86), 41-41. 

LcKtct ,. Coalladia Umlltd (XIV-
11.3.86),2·3. 

LouesIProfttJ IDCIII'NII bJ 
Sector Under,aklop 
25.2 86). 2".$4. 

hbtic 
OCJU-

Mica miMI to ADdbta P ...... 
(XVII-S.S.I6). 119. 

Need 10 hict ... t.:nkertcllt to Farm 
$ector (XIV-I".'.M). ". 

Nit.,. Laedillf hdHtlft of VI ...... • 
ptltnam Alr1JOft (XVI-JO.416). 
263-64. 

NomuaaUon 01 M.P.' to ftJepdoo 
vlaid.,. abroad (X 1lI-2l.1. 86). 
119.lO. 

Nor_ lot C, .. ,.I ~"""ac. for 
DroOlbl (XlU- U.H), 2U.84. 



Otf,oore Platform Project Uadenaken \ 
by HilldUftao Shipyard Limited 
(XVI-17.4.86), 36-37. 

Oven.s brlocbe. and repreeeniative 
otlkca of I Ddiao Bank abroad 
(XV -4.4.86), 217·18. 

Partlc:lpatlon by D.S.l.D.C. in EXPO. 
LONDON '84 (XV-B.4.86), 46-52. 

Payment of Royalty 10 Daimler Benz 
of West Germany (XIIl-25.2.86) 
82. ' 

Plaoes to usist Andhra Pradub 
Millera' Corporation by MMTC 
(XV-4.4.86), 101_02. 

Pollvllram Project· (XllI-6.3.86), 
177·78. 

Production and Eaport of Telltiles 
(XVII-2.S.86), 227·28. 

PrOlrtmme PenoDnel (XV -31.3.86), 
217-19. 

Proposal for deverslfyiq tbe Defence 
• upply soureea (XVII -7.5.86),99-
100. 

Public Interest Caae. in Hilb Coum 
Illd Supreme Courl (XIV-18.3.86), 
135. 

alilway Over· Bridle It Rlmamurtby 
PaDtulu Petu a' Vil.kbapalnam 
{XIV-13.3.86},15S.56. 

RaiaiDI of Plant Load FIClor in Power 
Plaoll (XlII-2S.2.86), ~4-S5. 

Rec:oanltiou to tbe Padmawatl 
WomeD's Uulversity I' Tiruplli 
(XIlI-6.3.86), 179.80. 

Reform. in Rules and RC'lulltions of 
Unlvenity Gran II Commission 
(XVI-10.4.86), 128. 

Ri .. in prlcel of cucnttal commodities 
(XUf-21.1.86), 12.14. 

Road Ind Brid,e Works in Andhra 
Pradesh unde, Central Aisiltancc 
(XIV- t3.3.86), 153-55. 

Role 01 Private Sector for Industrial 
Growtb exlU-4.Z;86>. $44·49. 

s.fcty measure tilceD by ·caustic. sodl 
units (XIIl--U.86), 236·56. 
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Sinale WIndow Sc"ice Scheme (Xm-
4.3.86}, 283. 

Smualiol of lold from Dubai. HODg-
Kona aud Sinaapoce (XIll-28.2.86) 
9:-96. ' 

Srisailam Len. Blnk Caoal ..::heme 
(XIII-6.3.86), 178. 

Stand of Pak MUllim Leque on Indo-
Pat relation (XIII-5.3.86} 
166-67. ' 

Statutory power. to All India Couocil 
ror Tecbnical Education (XV -
3.4.86), 119·20. 

Subsidy to Andbra Pradesh on Food-
araina (XV-21.3.86) 31S. 

Supply 01 81. to Andbra Pradesh 
State Electricity BOtIrd from Krisbna 
Godavari Basin (XV-1.4.86), 
lOO-OJ. 

Suspension of Supply of Steel Pip" 
for HBJ Projects by Weat German 
Supplier (XJfI-25.2.86), 2« . 

Tlblean of Aodhra Pradesh Govern· 
ment for Republic day Parade 
(XIII 5.3.86), 91. 

Tellllu Ganla Project (XIII-27.2.8';), 
204-05, 

Thakkar Commiasion Report (X Vl-
J6.4.8/». 217-18. 

U.S. Investment ColI,boration in 
Public Sector Industries (XIIl-
4.3.86), 543·44. 

Uparadlltlon of I\ature Cure Col" 
in Hyderabld (XIIl-27.2.86l, 
245-46. 

Vamsdhara Staae.1I Project lXIII-
27.2.86), 203·04. 

Visakbapatnom Steel Plaul (XIII-
4.3.Sci), ISS·56. 

World Blnk loan IDd IDA credit for 
cement projects and Its sbare to 
Andhra Pradesh (XVU-29.4.86), 
242. 

DEBATES 
Business of the House (XIV-·7.3.86), 

282-83. 



- 'Demaod.- fOf Graiitl ,{GeIit't&}). 1916-17 
Mieistry of Steel' ad ·1iI1 .... (xv-
1.4.86) •• 15·23. 

... D_ppr~~ DlSwadeebi 'CoitOD Milia 
CompaDY Limited (Aequi.itioD aDd 
TraDlfer of UDdetttldllll). OrdiDaoce 
(llCl.}.(Xvn-6.5oi6), 280-83. 

EatabliablDClI\ of Hltlt .. Power T. V. 
Traasmilter at Visa~bapat1l&lD aDd 
Vijayawada (UDd. Rille 377) (XVJ-
9.4.16}.221.22. 

NlfIoD&J PoUey OD. Ed~atloa (R ... ) 
(XVlJ- 6.U6). 3lC).38. 

Need 10 Jlro~ide jobl to .the displaced 
. periOD, aDd '. "broad at leaat 3000 

more perioDS before completioD or 
·1", pllaso or· the ·Vftatbapataam 
SleeIPlae' (Ulldu R u:Ie 371) (XIV-
'12.3.86), 210-. 

Need 10 rocODsicter' tbe deelafoa 10 

import C.A.8. "'.L'" automatic 
11. protecliOD' _S) Item and tbe 

. """,_ieafed ADtallla S,..em 
(UDder Rul. 377) (XV-24.3.M). ;",.,6. 

Reporte4 lid.,· ia ,~pJetioa of 
Uarlra·Bij,ipur·J.adithpar P.peIiM 

"Project (XlV ...... t2.3 .• ); 190-9~. 

SitualioD aritina out of DOIHettlt'l'IIaIt 0' e ..... .."obten» 01 Tamfle 1ft Sri 
VDIIa (CAl (XllI-U.2.I6). 
27!!-79. 

Swadestri Cott.OD Mill. Compa., 
Limited (Acqul.;tJoII alld tn_er 
of UDdenakJ.".) Bill. CODIid. 
(XVIl-6.'.8/J). 280-8). 

MUSURAM. SURI A)AY : 

Alloc:alioD <If LaDCIlor Jladlo SUtioa 
Jaba/pur (XV-7.4.16). 8 ... .,. 

CommOD Jl"'"'I'ullm.ot r.ulet ID vartOUl 
Departmt'Dl/OiJettoru. or lile 
MtalMry (XVI-lU,u). 74. 

CoIIeeaIioaa ... Es· ..... ..,.. (XIV-
19.H6). 9!!-96. 

CoASfrflCillo*"OI Foot over-brldat oa 
• Kaeblapwa R,jJ." Crose, .. 

Vabapur} (XVI-11.4.86). 79. 

.~ :.;,eoMtraetloe' 01,· ra~ . bftr·brld.e 
'hMdb1*'PNdtiII (XVl-24.4.86). 

111. 

'·'-',·CGiIIlrol·P*nmeter's 'or'AIt',IId Water 
~""PoIhftfOti (XVlJ-Ji30.4. 86). 26. 

PIIUD, of ad hoc: vacllJlcie. by Pro· 
~ ,.' _10M (XVI-K .•. M). 130. 

G .. fllliq Slatioo aDd BOltlinl plaDt 
. ,'. is· Viii ..... SII.bpu,. Hi Jabe Ipur 

,(XV-t.4;1I6): "''-86. 
IlftplemlDlallOD of PrGlfarnmea for 

... .: ..... 'emeat d Ea-tervlc:eme.,e . 
(XIV ...... :tt.) ... 16). 13!!-'36. ;.... 

Jaceaniv .. to Es-lervic:etNa for opeD-
, itIa of, ~iII.ries to- .. Ordnaace 
Factor~. (XV-2.4 "). 193-194. 

Jobs to ,Matriculate Es .. ervicemeD 
(XV-U.86).194-19'. 

I...., by LlC to 'flallllidpalttieI/Cor· 
pOratioo. for f\J\ocali.,. Waler 
Su",ry Sebemet (XV-2U.86). 
253·". . 

Loa .. to el(· .. rviceQICQ b, Beaks ~ 
(XV-·~2Il.&6). 129. 

W.m.cl tICCODHDOCfatfoa in n,lo ...... 
CaDlOoment. (X V'--9.4.86). JO 

. ... W"leal Iffttmeat. or. ~,vicemt1l 
(XV-2.4.86). 151. 

N.,iOitDI . PrOf"lmme ''for Electroftie 
, T.1ephonae ,(XV - J.4.j6). 186. 

. Old Onas Teral Baqlowl In Luck-
DOW CaatODDleat tXVI-9.486), 
'3~ _ 

Opninll of Na,lonal 'Sponl C~j 
pIne. iD Sta," (XVI-tO.4.'''''-
133. 

Ovet"",",," MIl, level crosailll 
cGoratbplll') iD Jabalpur cit, (xv-
31.3.86), J49·S0. 

P.,lfttIIt of . hlcft" peuiOD to 
Prcc4e;rD P.bt .... (XVI1-7.,.86), 
7.8, 

~ .... Uw., Pt~. 01 Madbya 
" P.tad .. h (XV-l-24.4.86). 194·". 

. ....... Por_lathtol,XlV-I7.H6). 
21. 



.. " 

PrescntraU .... ay.liu. .&ad u,.n~" 
prOlrlm~ .. 10. Madbya·, .Pradea~ 
durinl Seventh Plan (XVI-IOA,86), 
268. . 

Proposal for conltructlon of Ilia, 
Road (or linkjn, Nation'l Hlp. 
way. p ... ina tbroup Jabalpur 
(XV-3A.H), 130. . 

ProPOIallorFftlival of lodi. In J."aD 
aod Japan Week ill lDdla (XIV~ 
20.3.86), 13. 

R""alloo of VI<:aa<:ia of n· 
servicemea In OrdnlDee Factofltl 
OUV-10.3.1!6), U6 .. 1.l8. 

RaICICDUal Acc:ommodalloD . to em. 
ploy_ of Army H.adqulnen 
(XVI-16.4.86), 47 ..... 

RelloralloD o· concCllion to DiMbled 
Cll ... r¥ic:emeaby Baak. (XI'V-,, 
14.3.'16" 12'·24. 

Revitlll .. ,juao( SaJDik Board ·Or-
,IDisaUOD (XV-2A.16). 82-8J. 

Sellin, up of AIR Stllioa in Jabalpur 
(XV-lI.3.86),.327. 

$cUlna UI) 0( StudIo iD Doordanban 
Kelldra, Jabllpur <XV -}I.J.I6), ' 
264·5. 

Sbiflilll of G~ow," of, JabaJpur ... d 
"adan Mihal R.U ",a, ,.81.11001 
(XVI-17.4.S"). 140. 

Small Sclle Industria'; ill Madhya, 
Pradesb (XV-1.4.16). So. 

Sports CGIDpielt . itt Madbya· Plladelb 
(XY-3.4.86), 64.> 

Uo-authorilld conl'ruclion in Luck. 
eow CaetOlllDOJlt Bun .. lQ~." 
(XVI-9.4.86). 133. 

4USHRAN. SHill AJA Y : 

Vayudool Service iD Mlldhya Pradesh 
Stetort {XY..,....3.4.16). Uo.13l. 

WailiD' Room and ocher fac:ilitles at 
Jabalpur Railway Statioll(XV-
27 3.86), 100 

Water .upplylQ Jabllpt,r,Q1Y , (XVI-
21.4.111). 1».11, 
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MUTTEWWAR. SfU.I VIK,AS; 

Alleted favour to private builders b7 
DDA (XV-31.3.86), 233-4. 

ComplalOh reprdina".lay ill Ply-
meDt of mODey orders (XV-
8.4.86), 161-62. 

COlUtruotion of"odoWDli 'or paddy 
in Vidarbba Region (Mabarasbtra) 
(XV-2L3.86), 101·101. ' 

Juvenile DeIiDluency (XJV-19.3.86), 
36. 

LaIlllCbkl&'oP (NSAT·TC (XIlI-
26.2.116); '88-510. 

Localion of beadquarters of Pubiic: 
Urdmakioas ,<"tiel ~'.3;36), . 1900 
91. 

Loa ofille and propeny dne'to riots 
In Jammu &: Kulunir (XV-14.86), 
170-171. 

Lc.u to Nationalised Baoka due to 
8ctltioaaloul(XV~.4.86), 290-
91. 

Medical Facilities" for P,yc:hiatriC: 
PadeD&a(XV~31.1.86). 3940. 

Newspriat and adYUtilemeills to 
small • ~r.l. ae......,.pefl.(X~Il--

4.1.86), 199-200. 

No -ac:ceplaDCCI of Research Papers' 
in Hindi. I>y Ll.T.> Delbi (XlII-
27.2.86). 18l-U 

Noa-cle&eatioa of studeots upto 8tb 
CIa .. (XVI-17.4.86), 66-68. 

Proarammee Telecast on Second 
ChanDel (XV"",,31.3.86). 335.6. 

PropOSlII .ftI .~ Code of Conduct for 
Pr_ (XIII·-4.3.86). 47. 

Protectlonvf ladiaa MInioDS " abroad 
(XV-2.4.86). 36-37. 

Purcbul of oJdAeroplaaa by Air 
ladla (XIU-l7.:Z.86), 39-40. 

aajd, OD bouses of Government 
OBlc:Jall(XHl-5.l,,86), J7(,.7 •. 

Safety mealUtu for wedding teDII 
(XV-2.4 86). 169·170. 

Strikes brtl&\:lacnlllld atHent",·" 



n.lbi UDivemt)' (xv -27.3.86). 
131. 

Uae of D-Propoaypbuc wilbeom· 
biaatioa of otber dI'UII(XV-
ll.386). 147. 

Waitioa list for telepbODe coDoeclioo 
In MaharaQua (XIV-18.3.I6). 
46-48. 

N 

NAIk. SHRI O. DEV ARAYA: 

AlJotmc.Dt of imported raw .. cerial to 
M)'lOre Soap Factor)' ....... Iorc 
(XV-1.4.86), 36-37. 

N~ SHaI SHANTARAN: 

A4di1i0D81 admklbtrative &ad iD8acial 
powen for UDiOil Torrhoriea (XVII 
-,7.5.86), 56-57. 

Admiailtrativc Tribuaal Bacia for 
Goa (XV-2.4.86), 93. 

Amcadmeat 10 At~ EDeraY Act 
(XVI-9.4.86). 173. I 

Amouot dilbuucd '0 Statcl/UDioa I, 

terrilorin for paymeDt or Solatium !' 
(XVI-IO.4.16), 270.7J. 

Appo'lJ1IIIeBt of Judie. ill PaDaji Beaco I 
of Bombay Hip Court {XV- I 
8.4.86), 184. I 

Area ODder FO)l·est covet in 00. (XVI 
-9.4.86), 173. 

AltittaGCC to UTI ror opeoiDl Now 
AJricultutal cm1caes (XV-3t.3.16), 
49. ' 

Daa 00 recruitment in Public Sector 
BaDU (XVI-2S.4.86). no.71. 

j 

I 
I 
I ca- tiled aDd di.spOftd of UDder I 

RaiJwa, PrOlcctiOD Forcc Act, 'PS7 ,I 
(XVI-17.4.86).79. 

CeotraJ aaiatuce for ftoolh to aGl, 
Damao aDd Diu (XV -31.3 .. 86), 16J. 
64. 

Ceotr.' 1ndustrial Security Force Unit 
ill Goa (XVI-9.4.86), 174. 

Claaop iD Itructure of Ooa Adllliof ... 
rlim TtibuD81 (XV'-94.1'>. 63. 

I 
1 

I 

I 
II 

Ctw... paid by .poDIOR to Doot-
d8n1&811 (XY-14'.86), 17).74. 

Compilation of Rules PramedUDder 
Ceotral Actl (XV-2S.3.86), 194. 

Computer Detwork for a ... ument of 
Proarammc Implc:mentltion (XV-
2.4.86). 202. 

Coaceaaoaal air rrei,.,t for pcrilbabte 
1004. exported by 10418 (XYI-
25.4.86J. 268-69. 

CollsoHdatcd hld.trial RcletiOlU Bill 
(XV -24 3.86) 250"'1. 

COlIJtraetiotl of Fotell Lod,es dariq 
S .... tb Plan (XY-21.U6). 23J. 
3l. 

Coutroctiaa ot a_ TV lOwer It 
Paaa;i tXV·-ll.3.86). 307. 

COMamcr protecdoo duriaas.v.atb 
Pin Period (XV-4.4.16). lB-JO. 

CoDftrJioo 01 Looda·MonJlUljlO ".U· 
way u.. IDIOM.O. LiDC tXYI-
17.4.86), 142. 

Come in Letislativc Draftilll (XV-
25,3.86). 195. 

Crui... of Racarcb Yeuels (XVI-
'6.4.86), llS·26. 

Dame. 0 .... Itriaalion Pro~ (XVI 
-24.4.16), 191·92. 

Dota, io complc~D 01 c:eDb'&l projects 
(XIY-12.l.86). ,a-u. 

Oemaod ror cr •• tion of rost. for 
AddiIjoaal Dilft1ct Jodaa trw Goa 
DamaD lad Diu (XV-25.J86) 
8', ' 

DeveJopmeal of AAN IIland. exV-
2.4.'0'.). 17.20. 

Development of Daman Itt!' 8dCII 
(XVI-JJ.4.861, ~9. 

Dicti8Dar,. for .taDdard lepl termia~ 
1011 (XYU-·6 5.86). 119.20. 

Dimict iodllttrics cea&rea io Goa. 
DaNa lod Diu (XVJ--IS,4.16). 
27),74' 

DiyWoD of O_la.o •• o 'evee. 
Ollttictl (XV -1.C.86), Z02. 



DI~D of Stat .. (or euablibhmcDt of 
T. V. Proaramate Productioo Cenlr. 
(XVI-2J.4.S6), 239-40. 

Domestic and foreilD tonril!s in Goa 
(XVI-ll.4.86), lSS-S9. 

Doordar.a.an programme - Kahan 
Gaye Woll Loa" IX VI-21.4.86), 
239. 

EleetroDi4: Telepbone Excban,CI in 
Goa (XVI- 1'.4.86). 274. 

Etlabl~bmcDI of machinery 10 rc~olvc 
d.,pDla betweeo .paosorcn of pro-
arammes (XVIl-28.4.8(J), 72. 

Evaluatioo of ellpericocc pined by 
SeieDtuu &cot abroad (XllI-'.3.86) 
137. 

Elpeodilurc 00 .. odin. lodian ... stroo-
auU ioto 5peCC (XVIl-30.4.86), 
9S. . 

E.'\poJ'l of G08D variety c:ashew (XVI-
11.4.86), 260. 

BlttradltioD Treaties (XVI-16.4.86), 
102 

Feasibility Stud:es 011 Computerisatloo 
III vuiOus DtpartlJlCOII (XIV-
13.3.86). 12·25. 

Flim/DocDIMDtary on. removal of 
SupetililUOUS Belief. (XIV-17.3.86) 
87·as. 

Food production tallot, by 2000 A.D. 
tXVII-28.4 86). 219. 

Ooideline.1 for c:boOlina LlnauI,es of 
boo'" publisbed by CbildrcD Book 
Trult (XIV--20.3.S6), 126. 

Guidelines for .. leclioo of Neareaders 
(XVI1·-S.S.86), 191-92. 

Hike 10 ... it Fares (XV-3.4.86I, 17. 

Hotlicultural Crops io Ooa, Daman 
IDd Diu (XVJ-21.4.86), 131-32. 

IDducilll CompeUlioo iD Public: SeC:lor 
(XIV--18.3.86), 149 

IndUSlrlal lurvey of 0011, Daman and 
0111 (XVI-15.4.86), 273. • 

ladu.trlal tribunl' ADd Iab()ur c:ourt 
far Goa, Daman and Diu {xvr -
.1.4,16),21l!-19. 

Instal!aUon of eomputCf5 io Passport 
Office' (XVI-16.4.86J, 142-43. 

Insfallalioo ofFM Traosmittera (XVI 
-21.4.86), 240-246. 

Judicial Reforma (XV-lS.3.86),25. 

Joo KW TraoillDiUer for AIR Pan-.ii 
(XV-31.3.86), 307. 

Lack of remand bome; for Cbildren 
(XVI 1-30.4.86),2.8-29. 

LoSS'~s io Public Sector Cotton Tradiol 
Organisations (XVI-21.486), 269-
70. 

Mandovi Irriaatioo PrOject (XUI-
27.2.86), 194. 

Mathur Committee 00 Allocatioo of 
Kerosenc 10 Stata aDd UolOn 
Territories (XVlI-29.4.86), 138. 

New brldae over river MaDdovi in 
Goa (XlV -13.3.86), 89. 

New Education Policy (XIH-27.2.86) 
38-39. 

New proforma for Charac:ter Roll of 
. Ceotral GOVCfnmeut Employea 
(XV -2.4.86), 203. 

Operation of Pilot Test House Project 
(XVIl-2.S.86), 136-137. 

Par.icipation of States and Uaion 
Territories iD R:pubJicDay Para<to 
(XlII-26.2.86), 1l0-1ll. 

PaymolAts to ~roducen for Telecast of 
Feature Films \XVll-28.4.86), 166_ 

l'eDdios cues 01 Goa Freedom Fi,b-
ters tXIV-J9.J.86), 70. 

Phonetic Code system to replace Idea-. 
tily Card system (XV -2.4.86>-
201. 

PliO for TrappiOJ Women Resourc:ea 
(XIlI-27.2.86},,19J.94. 

PlantatiOn of rubber -in Goa (XVI-
11.4.86), t: s. 

Portu,ueac laws and decress in forco 
in Goa, Daman aDd Diu (XVI-
23.486), 204-208. 

P05tal delivery cooUes in 0011, Damal1 
and Dill (XV--8.4.86),I8J, 



P<Kts of CiYiI J!l4ao.. #l,C. -Goa, Damao 
aDd Diu (XV-.I.4-86). ~22. 

Po_r requlrclJ)CDl. of. Goa, DIunuI 
aod DiU (XV -8.4.86), ~i7. 

Produc:tioa .0( J~'ur. i_by Gowm-
DleDI (XlV-IO.J.a6). U-J6. 

ProductWD of Metbyl Saltc,'a,. (XlU 
-4.3.86). 382. 

Propeu·ef . CollltnsClioD,of ColYale 
Bridae I. O~ (X\lI-IO.4.86). 
307. 

ProPMaI for C'~llStructioo 01 Yalri 
Nlwas iD Goa (XV-21.3.86l,1I9; 

PropOMi for tJ.'iOO.liatioa .. f~·· I, 
aer Road Transport iaStals ItDCI 
UniOD Territories (XV-J1.3.86). IIi 

164. 

Proposa" to I::.t up f.Dtcnaatioaal t! 
Centre ,« ,SCiCDCe and .. ]'~bDoIGu •. 
(XVI-9.4.86). 118. 

! 
Prov";on,of Healtb .CVd for.eYer)' I 

ciuzeo (XV-27.3.86). 108-9. 

Purchase or Airbus 1.·320 (XVI-
10.4.86), 120-21. 

Qualil), CoDtt~ of IrtiptlOD Projec .. 
(XV -3.4.86). 166. 

Jlcmoc. seas.iDl ..,..,01 Goa. Deasaa . 
aDd DIU (XIV-19 3.86). 46-47. 

aacnaUoD 01. JDCIuItria.ctor- W'0IIII8 
Labour (XV,...24.4.86). 251. 

aural I~Corpor .. ioa for· Crop 
luoruce 5cbeme(XVll-' S86). 
191-92. 

SeUitI, up or lelepboae cxclwllt .. 
Diver (Goa) (X1V- 18.3.(6).79. 

Soorcca or Collectioa of _. by TV 
for dail)' boiled .. (XV-JI.3.16). 
306-07 

StaBCIard lpecdicatlOD. of a Nal!oul 
H...",.,. (XV-:'.4J16). 17 ... 

Slat. CHacils ror Scimce aa4 T ccJJ. j' 

. ooloaYlXJ(J.-c'.386), 36.37. ! 

Statuto". power. to VotuDta". COOIU· ,11. 
met PrOlClCtieD ()qaoilalioP(XV ..... 
3S .•• 16>. ".0$; 

Stress _;idIlCIJ~al Pr4I' ....... ", 
T • V. (XIJ1--U.86), 46.; 

Stud), of aceidcntt 00 Nadoaal Hlab-
wa,. (XVI-loU,86). 111.; 

Survey of MiDorall Deposita in ooa 
(XIV-l0.3.86), .21'w16. 

Survey on fUDellonln, of spedal Couttl 
(XV-S .• 86). 182-83. 

Tolecutot Filmt Produced by Ajanta 
Arll. 8i_1 Roy and R,K.Proctuc .. 
tin. tX VII.- 21 ••. 1i6). 16S., 

Tcloc:a.t of PrOIfHllHl dltnDl' Day 
Time OD PublIC HolidaY' (XVU~ 
lB •. Bt). 166. 

Telecast· of Self Produced Proanmlftft 
by Doordanba. (XV-7.4.86).9&. 

Tf'lecast of Telutu Afm' 011' ·Delhl 
DoordeHban (",VI ~n.4,8:;). 4. . 

Tlllari Project (XIV-2O.3.S6). 7~71. 

Trartlfa1ioa of O.i1 Ca4e ID.Qoa 
(XV-lS3.t6), 196. 

V,,,, to P. M. to Drouaht AIrec'" 
Stat. (XVII-S.5 86). II-ll. 

\loS ... .., Acdoa Barea.u fu..:l:OD .... 
iD !ka •• ,XV-3.~.Ii6). 20602':';, 

¥oulb HOlte. s.abI .... d •. uader 
'Yotath 11oRc1. ·ScIIeIM.. txVl-
10.4.86), 134-36. 

DEBATES . 
AdllUDiltrativ. T,ibUltal, (AmeDdmeat) 

Bill CoDatd.· (XIV -17.3.116). 2Q-
66. 

AlarmiDa situatloo a.rlIi .. OUI 01 repor· 
ted i1lCli4eaeeof ~,,,,,,, 
IDle 10 Delhi (C ... ) (KW··-IS S.H}t 
243, 245--41, 

CoostltuUol! (AlModment) am 
(A~ of Arttc:1e 3U) ltd. 
\XVI-lH.86), 3(JO. 

COGttltutiOD (AnteltdUlnlt, Bill (lftttI'-
tloa or DeW article 441.) (XV-
4.4.16), -'to. 

Delhi Apartment 0111''''1'111'., 8111 
CGlHld, (XVU-30.U6). 27 .. · •• • 

DeCDUd for. ....... . J.CtUitiIII 



Centro in Gos (Under Rule 377) 
{XV-4 4.86),368. 

'Oemands{or .EKes, Grante (Railway.), 
1983·84 (XIV ... n.3.86). 465.68 . 

. DftnaDda roT Graat,(Geoetal). 1986-
8'7:' MInistry' 'of Heme Alfairs 
(XVl-'l S.4'Sfi), 399-402. 

Demanda for Granra (General), 1986. 
87. Mini$try of laformalion aad 
Broadcastinil (XVI- 21.4.86), 448-
~O. 

Demands for Granta (Railway.). 1986-
87. (XIV -13.3.86), 46S-68. 

Disapproval or Administnit've TrJbu-
nals (Amendment) Ordinance, 1986 
(St. Ret.) (XIV--. 1 7.3.86). 262-66. 

Electoral Reforms (Rei.) (XVI-
2S.4.86), 424·27. 

Finance: Bill. 1986 Cooaid.-(XVI-
24.4.86),401-15. 

Government of Union Territories 
(Amendment) .' Bill-introduced 
(Substi ullon of'riew section for .ec-
tion 44) (XV-44 86). 408-409. 

. l1tdhln Penal Code tAmendment I BiII-
i,,,roducc-d''(lnseniob of new section 
2981\ and 298BI (XV-4.4.86), 409. 

ElCape of prisoners from Tibar jail on 
r61b March, 1986 (Dis) (XIV-
19.3.86) 288-90. 

Nrcd to Solve the problem of miniq 
r~jeclS emanatioa from Iron ore and 
Mansanese mines in tbe district of 
Goa. tMaller UDder rule 377), 
tXIll--4.3.t(i), S!W. 

Pr!'s dent's Addtesl·-Motion of Tbanu 
(Xm~26.2.~6). 388-93. 

Supplementary Oem.nds for GraolS 
(Railways) 1915.86 (XIV-13.3.86), 
465-6-8. 

NAIKAR. SIiRI O.K. : 

. AbolltiOD 'or· Capitation Fee charled 
toy £qjneermt "Collelos (XlII-
6.3.86). Il9. 

Eradicatibil of IIlitetac1 (XIII:-6.3.86). 
2Cf1-2C19. 
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FrC'cdomfi,hters' pension cases 
(Xm':"S.3.86),I08-109. 

Hubli-K.rawar Rail Line (XIV-
13.3 86). 109. 

LecislafJoD to fix Urban Land CeiliDl 
(XIV-10.3.86), 16-20. 

Linking HubJi witb Vayudoot Service 
(XIII'-63.86). 14J. 

1bicblir Tbermal· Power PlaDt and 
Ken Project at Soopa (XIV -
".1.86). 41-42. 

Seltina up of a bench Supreme Court 
in Soulh lXIV- J 1.3.86). 189·90. 

NAMGY AL. SHRI P. : 

Anoealion of Levy Paper to StateS 
,:, (XTII-2'.2.86) 90-94. 

Allotment of Maruli Vehicles (XV-
'9. ~.86), 154-56. 

Appointment or Aerodrome OfIicen at 
Leb (XVI-24 4.86), lSS-56. 

A"lst.nce by Banks and J &. K 'State 
Financial Corporation (XVI-
lS.4.86), 301-302 . 

Civil Air Terminal Buildinc at Leh 
. (XIll-27.2.861. 123. 

Commissioninl of Automatic Tele-
phone Elrcbange at Lob (XIV-
lI.l.86).20.22. 

Computer ,Aircraft for Indian Airlin ~s 
and Vayudoot (XIV-13.3.86). lOS. 

Dodaration of Catelory 
Industry' DislCicls aod 
raw materials small 
(XVII---29.4.86), 229. 

'A' 'No 
supply of 

industries 

Demand of ))Cople of Ladakb for 
Scheduled Tribe Status (XVlI-
30.4.86), 199. 

Di¥ersioD 1)f· FuodS i\ Uocated for 
SpeCific Scbemes (XlII- S.3.86), 10. 

Exploratioa of Geo-tbumal Po!C'ntial 
(XViI-29.4,S6). 101. 

Financial allocation. for build.op of 
·'~ut.·ofBuddbittSludie. ill Leh 

Udd.kh (XVI ... 24,·U6). 119-20. 



". 
PiUDei.! AssiI1.Dce lor Buddhistl 

Tibctaa lottitutioD1 (XVI -24.4.86), 
199·200. 

Implemen'atioD of Punjab Accord 
(XIlI-Z6.2.26), 1.9. 

lllCtUlIe io Smullfini across Ladakb 
reeioo in J & JC. (Xm - 28.2.86), 77. 
78. 

IUYCatiptioft of serIous mmet Ibrou.b 
CJ\I (XVI--ll .• 86). 27·30. 

M~4hlm wave traaamiU« of AIR Leh 
(XIV-tO.386). \31. 

OUlcome or ,alh .. Itb Pakistan 00 
c:1a.beli In SiachaD Glacier (XIIl-
26 2.86), 235.-23S. 

,PriattDI of brocbure. OD tourist placet 
io Ladakh (XVl-·2S.4.86), 163-64. 

('. 
ProVision of Seats to Ca •• celled Fli,hl 
pa~en (XVI-24 4..86), 200-201. 

Reduction io ballie dUly on import of 
noa-rorlta& quality billttl (X11l-
21.2.86). 10S-106. 

ReStrYilion of hbloru;.1 mODWDeDIJ 
aeltlns 'ubmerpd under SadaJ Dam 
(XVI-24.4.S6). 200. 

Satcll.ite Eanh Commuoicatioo 8tallOD 
at Karall (XIV-I L3.86). 184. 

Sb onate of 1'1101& in I Ddian A jrJiIift 
(XIJI--{j.3.86). U·ll. 

Vacat.t Post.", AIR Station,. Leb 
(XV-3U.!!6), 234-5. 

Wac« to Portert and Poai" employed 
by Defenc~ Fl'rc:ea (XV-2A.S,,), 71-
72. 

Wa,es 10 Icmporarylabourerl work I". 
In Border Roads Orl&.iaauoD 
(XJV-11,3.86/.86-88. 

DEBATE 

Administralive Trlbuuls (Ameadment) 
Bill C4n~d. (XIV-11.J.86,. H}.41. 

Demand for seuilll up a ;,\ alch 
AawIDbf, vIIi. by HNT tn Ladakh 
rCllion (Under Ru'- 3n) (XIV-
10.3 86). 340.41. 

Da. ... 1I4t for ElICfIli .Ono,,· (Gcaeral), 
1983.84 (XlV·-14 3.86) )n.36. 

DEBATES 
Demand. lor Orantl (Geueral). 1916-

87. Mini .. 1')' of . Dd'coce (XV-
84.86). 316-19. 

Demand. for Gran!s (Gcaedl). 19&6-
87. MiDillf)l of £xteroal Alf'ain 
(XV -24.3.86). 408-12. 

Dema.uda for Grut. lG~DCral). 1986-
87. Minlsll')' of Home Afl'IinI 
(XVI-IH.86),457·60. 

DISapproval 0' Adminiatralive Tritt ... 
Dall. (Ameadment) OrdiDaace, 19l6~ 
(St. Rei.) (XIV-17.3.86). 339-.41. 

Draft National Policy 00 EducatJoa-
1986 (Res.) (XVII -8.5.86). 67·6t. 

E1eetoral Rd'ol'lM (a. ... ) (XIV-
14.3.86). 418·24. 

Fi88DCC1 BUI. 1986 CoDIld. (XVI-
1 ..... 86). 396-99. 

MiDl'left (Allov.aDOll. Medical Treat-
mea' &lid other Prift .... ), AID~od
melll Ru.les. 1916 (St. aes.) (XV1l-
30.4.86). 314-15. 

Need to COIIsltuct aa .n weather road 
to ZaMke, aad Unc..... area.f.~ 
Leb (J & a:. (Uo4cr Rule 371) 
ex VJI- 30.4 86). UZ. 

Need to dlrcct IbeRolstr. Oe ...... 1 
or India 10 coD4uct a lur .. , of 
ddretfllt ctbale fI'OUPI 10 Ladakh 
for ,ra,niDi Scheduled Tribes "alas 
tlJD6c, Rule 377) tXVl-9 •. 86). 
22J..14. 

Need to n:rnove reattietioe oa 1M 
"IDD« Lioe" .. ,.... of t'be ub· 
'.188811 Read (UocJer R.... )77). 
(XV-31.3.86), W. 

P,n«kmt'. A4dtetl-NoriOll or 
Tbanl, (XJII- 26.1.16). JOl.05. 

S'aIUlory'AflO1Ulioo Re. Dilepprowt 
or lb. Motor Vehlclet (AmeDdment, 
Ordtoaoce. 1916 (Xm -4.).16), 6fV. 
11. 

SupplemeJtt."Dulaad.5 for GrallU 
(o.aer.l), f9U-86. (XIV--J4.).8l;). 
311.l6. 

Wild Life (ProtectiOA) AauDdmeat 
BilI-CoatMt. (XVII-U.86). t74-lS. 



NARAYANAN, SHRI It.R. : 

Demandl (or GraDla (General), 19f6-
87, Mlnislry of Extornai Alfain 
(XV -21.1.86), 399·40S. 

NATARAJ, SHRI K.R. : 

Conmct Labour (ReJulation and Abo· 
llllon), Amendment BiJI-Conlid.-
(XIV-18.3.S6), 289-90. 

Demand for Exce.J Grants ~Railway.). 
1983-14. (XIV -13.3.86), 429-31. 

Demandl for Grantl (General). 1986-
87. Minislr, of Information and 
Broadealtin, (XVI ·21 .... 86), 497· 
~OO. 

Demaudl for Granll (Ran_1t)'S), 1986-
87. (XIV-J3.3.86), 429031. 

Disapproval of &lntract Labour (Re-
,UlatiOIl and Abollfloa) Amendment 
ordinance. 1986 (SI. Res.) (XIV-
18.3.86), 28"·90. 

Supplementary Demanda 1M Grants 
(Railways) 1985-86. (XIV-133.86). 
.. 29-31. 

Third Report of Railway Convention 
Committee (Rea.) (XIV-I 3.3.86). 
429-31. 

NATWAR SINGH. SHRI K. : 

Demaodl for Granl. (Genera').' 1986-
87. MiDlstry of Asriculture (XVI-
13.4.86), US-28. 

NAWAL PRABHAKAR, SHRIMATI 
SUNDERWATI: 

Black-markelilll in LPG Connections 
(XIV-IU.86). 19. 

HIke in DTC bus fare (Xnt-27.2,86). 
71. 

MarketlD8 facilities iDYojaoa Vibar 
CompleX (XVll-28.4.86). J08. 

DEBATES 

BuailMls of tbe House (XlY-7.3.86). 
286-87. 

Draft National Policy on E.duca,ioo-
1986 (Ra ) (XVII-8.5.86), 40-43. 

Nce4 to fill 1$ tlle r_nlioD. quota 

769 

for Scheduled Cutes aad Scbeduled 
Tribes candidates in ,ovemmenl 
.crvice in I1'0Up 'D' poat. (Under 
Rule .)77) (XVI-87~4.86). 233-34. 

Need to rehabilitate Jbugi-Jbonpri and 
aDd footpatb dwellers of Delhi 
(Under R,gle 377) (XVII-2804.86). 
308. 

Need to start welfare scbemes (or 
women in Karol Basb area of 
DeJlli (UDder Rule 377) (XVI-
9.4.86), 223. 

NEEKHRA. SHRI RAESHW All ; 

Demands for BKCetS Granll (Oeneral). 
]983-84. (XIV-14.3.86),344-48. 

Demands for Granll (General). 1986· 
87. MInistry of Home Affaira 
(XVI-U.4.86). 388·96. 

Demands for Orantl (General). 1986-
87. MiDistry of Petroleum and 
Natural Gu (XIV-19.3.86). 245· 
49. 

Draft National Policy on Education. 
1986 (Res.) (XVll-7.S.86). 374-78 . 

Rail",ay Bud,et, I 986-87-GenCflI 
Discuaion (XIII-6.3.86). 250-52. 

Situallon arisinl out of drought and 
otber natural calamities In various 
parta of the country (XIII-6.3.86). 
"18-!1. 

Supplemtntary Demand. for GrlDts 
(Generll), 1985-86. (XIV-I".3.86), 
344-43, 

NEHRU. SHRI ARUN : 

AaainslShri S.B. Chav8D. Former 
Minister of Home Affairs and Sbri 
Aruo Nehru, Minister of State in tbe 
Department of Internal Security 
(Q.O.P.) (XIV-19.3.86). 169-172. 

Demands for Orants (General). 1986-
87. Ministry of Home Affairs 
(XVI-IS.486). 366. 

Bscape of prhonclI from Tibar Jail on 
16th Marcia. 1986 (Dis.) (XIV-
J9.3.86). 309-310. 

MuslimwomeD (Protection of nabt. on 
divorce) Bill CoDtid. (XVII-
5.5.86). 411·13. 
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NETAM. SRRI ARVrND 

GraDtlto Stat. Por. hoiDotiaa Wei· 
fare of Scbechlled Trlbla (XVD-
2.S 86). 131·34. 

L.P.G, aaencies allotted ID "Idb,. 
Pradesh (XVU-6.5.86). "'103. 

PlaD for Bastar District (XVfi-
30.486). 104. 

PoDutloo by ~ ..ttl Ja Jaadal 
District (XVII- U.1I6), 69-70. 

Ilebabilimioo or tribal ,..... affec· 
ted by BocJbabat .... ojct (XVII-
",.86). 56. 

SmugU.., 01 nD Ore I"OID. Baltar 
(XVI1-"',86). 101.102. 

vB • .t'C'ES 
Need to IlreamJiae .... _ketiDI 

flldlitHa lor fonsc pnJdudl 0111'''' 
..... 01 Madltya PntdIIb (UDder 
Rule 377). (XVI-IH.86). 232-33. 

Penoaal ExpIuattOD b), Ihmber 
(XUI-S.3.86). DI-09. 

OIlAON. SUMAn: 

ERdicaiiOD of· poverty 01 Ad/qat 
familie. (XV1-23.4.86). 45. 

OItAGN SMT. SUNATI : 

II.) coal MIDiac at Cbaadwa &ad 
Balamatll Bloen 01 Palamu DiltricC 
BHlar (XV-I.4.N) •• '3-54. 

OWAlSI SHill SULTA~ SAHABUDDIN 
VlQacles ill Mmoriclet CcIanDJafoft. 

(XVI-9.4.86). 34. 

P.u..u.ONDIlAYUDU. SHRI S. : 
A1loeat1oD ror dewlopmeet lad ....... 

lealoce of ~ Btpwa" 
dor/PI SeveDtb Plu (XV-3.4.86), 
103. 

Allocatloo «tt,.,. tor Adia .... edellI 
UDivetlitia (XV-27.3.86). lIJ.84. 

Atlocatioa toAacIbra Pndetla for 
lmp)emcatatlOD of qIeCieI NlltritiCIII 
Propamme (XVI-24.4.86). 161 .... 

CGBS Hotpltala 10 ADdIIn Pndtlb 
(XV-J.4.86).I84. 

CIearuoe or Iftl. PfoJIc:t. (X VI-
17.4.86), 54. 

CloIIIUce to Pro,o.lt of Aradhra 
Pradelbtor f'o..,a.eratJoa 
(XV-'.4.86), 81. 

Computerieed Telepbooe EllcbaDPt 
Ia ADdlml Praduh (XVI- U.4.86). 
49. 

CoMtrucIloo of ov .... brld •• io Aadtua 
Pradeab (XV-3.".86), 216. 

DeYelopmeof 01 Cuddspab, aajampet 
.. Tirvpalhi Rathtay Stario •• in 
Ie. Rei....., (XVI-24.4.B6l, 166-
(;1. 

DMdopmoot 01 Horsley bill. ia 
AIIdlar. Pm1ab (XVI-H .•. 86). 
51·n 

DneIopmeot or aathray Tracks io 
c.d~ DI.... (A.P.) (XV-
27 3.16). 1$, 

Direct truok dlalllo, faclltt1ca from 
A.edbra PnItItM to'ONIaa OOIhIlrieI 
(XVII-6.5.86). 134-36. 

EamiD" from Tlc:ketlea Travetlllll 
(XVI-IO.A.N). 31-32-

BeablJtlameal of ~ .dUlfry 
fa ClICldapib Dittrict. ADdIua 
Pradnb (XVU-28.4.16). 64. 

Il.,..moe ..,d DneloJaelH 01 
T.lepboal EachI..... 10 . ADdbra 
Pradab (XV-I." 86), 61-62. 

EaJ)IIlIII 00 01 Zloc Smetter Piaot. 
Vitakbapa'DIm (XVlI-5.5.86). ,,.,,, 

Sltaeuioa or tllbarhD tratu Irom 
Secuderabad to Maobarabact 
(XV-JI.3.86). 184-15. 

1m,...., ... loo ot.J.llDP .. d NR.EP 
.. Aildbra ..... desh (XVU-S.5.86), 
JJt.44. 

.. ..... tloo of R tara) DaveJ4tpmCDt 
Prc:ilramme •. (XVI- 21.4.86). 7 .... 15. 

Noa ...... 11IC Jadlu. ...... Ja 



8ettilll lIP Industria iD Iuldhra I 
Pradah \XVlI-6..5.86}, 25,.". 

OpenlDl 01 Public Call Omc. hi 
ADdbra PrldCJh (XV-25.3.86), 79. 

Petrol pump. m Cu4cIapab . Oill,l;ict in 
ADdhra Prade.h (XV-S.4.S6), 
174-75. 

Proposal for Htabli.bmoot of paper 
rescareh Institute in Andbla Pl&deah 
(XVU-6.S.S6). 44-4S. 

Propoeal for Field italiaD for product 
deslp aDd Developmenl .in Aadhra 
Pradesh lXVII-6.S.86). 245. 

Proposal .to open retail abop orNTC 
in Andhra Praduh (X VI--2S.4.S6). 
75. 

Propotal to set up Indian Inltilate 01 
Marine Tec:bDoIOI)' (XV-2.4.86). 
58. 

Proto-type Dc.clopmeat aad TraiDiq 
Cloero at Hyderabad (XVII-
29.4.86). SO. 

publication oC "VAN." tel. 
Mquinl (XV-31.3.86). :u4-S. 

Publicity for lnternational Fliabt. 
from Hyderabad Allport (XV-
31.3.86), llJ. 

llespoDlO to recent Volunlary Ioc:ome 
Tax OllCIOIul'II SQllerIIO ",VI-
25.4.86). 259. 

Il," aDd Wheat alloc:a&cd to AadlJra 
PradHb Ilnder NRat aodll.LEGP 
(XVU-28.4.116), 205. 

S.T,O. Fac:i1itio. In Tow lIS .ud Citia 
of Andbra Pradcall (XVI-U.4.86). 
142·43. 

Settina up oC an OrdDaac:e Factory in 
Andbra Pradelb (XV -2.4.86), 21S. 

SeUinl up of new bead, braac:b anll 
lub pOll olticca In Cuddapab 
Dmrlet In Aodbra Pradeeb (XVII 
6.s.86). 136. 

Settilll up of t . V • Relay Centre at 
Harlley HIlly, Cbittoor DI~1 
(XV-7.4.116). 61. 

T,lec:ul ot Jallavlni proar&lllllle from 

Ttl· • 

Aadlua Pradesb DoordarabaD 
CeDIr.,(XV11-S.S.86), 137, 

Uptrldation oC AIll Station,Cuddapah 
(XV-il4.J.86), az7-2B. 

UtiJbation of funds Cor Anpnwadl 
ccDtrea for cyclone affec:tcdplac:el 
{XVI-21.4.86}, 291-92. 

Vayudoot Scrvic:e ill A'p, (XVI-
24.4.86). 65. 

Work .. from AD4bra Pradesh died in 
Iran-Iraq war (XVII-7.S.86), 65. 

PANDS, SHIlIIlAJ MANGAL: 

eonRilOlioo (Ameodmc.ot, BiU (lDlCf-
tioD of Dew article 16-A etc.) By 
Sbri O.M. BaDalwalla. Consid. 
(XIV-7.3.86), 377-381. 

Delhi Apartmcnt oWDerabip Bill 
MoilOD to Pass {XVII-30.4.86>, 
304, 

Disapproval of Administrative Tribu.' 
Dalt (Amendmeot) OrdlDaDee. 1986 
(SL IlH.) (XIV-17.3.86), 268"70. 

Elcc:loral Ileforms (Res.) (XlV-
14.3.86),428-30. 

Ileaolatlon Ile. El~oral Reform. 
(XV-lS.3.86). 365-69. 

PANDEY. SHIll DAMODAIl: 

Funds for Thermal Power Generation 
(XVn-6.S.86),25. 

DEBA.TbS 
Coal Minas labour welfare fund 

(Nepeal) BiU CQnoo. (XV 11-
29.4.86). 391-96. 

Motion to Pass (XVIl-29.4.86). 
431. 

Demands for Grants (Goneral). 1986-
17.MiDistr)' oj EBcra) (XV-4.4.116) 
382·S8. 

Inc:rcuina and Ilec:urranl 1O&HS hi 
Coal IDdia Limlled \DII.) (XVlI-
30.4.86>. U8-3g. 

PANDEY. SHill KAU PIlASAD: 
AccideDta io Collier*/MiIJ;t:. aud 

CompIJINtioa paid to to. mlilDl 
(XlV-JO.U6), loa. 



AIl_ r .. our to private balTcIcts by \ 
DDA (XV -31,3.86), 23"'. \ 

A1Jcae4 ariapptGPriltiOD bJ _Hili 
po~rloom cloth .. IlaDdloom cloth 
at EXPO-86 (XIV-14.3.86). 17S-

Ar:, of Kirtoakar E.cc:uti¥eI by I 
Directorate of Revenue lntel'iaeoce II 
OU V ~ 7 .3.86). 141. 

Atomic Po",-er .nd Heavy W.tCII Plaut 
in Bihar (XIV-19.3.86), 1()2,-10.1. 

BoUro aad Xarpli MilICI uodcr 
Ceot,a. CoalfioI4I lAd. (XVll-
6.S 86). 31-32. 

BrMlte over- )./Yer POOD Pooa 011 
N.!iOll.IH ...... ' No. 30 Ie Bibar 
(XVI-17.4.'~). 16.1. 

Casual employees m Food Corpora· 
tiOD ofladl. (XlV-14.3,86)~ 74. 

Cemral lIIiSlaoce '0 Bihar for 8004 
cOAtrol meuvfea (XV-31.3.16). 
,91. 

Closure of Food u4 Nrurltion Board 
ScbemeI (XVI-lS.4.I6), 194. 

Commitlec 00 •• p..sUGCt-. IIId 
other benefits for Eaaployoel/OflJci· 
all ill Pabiic Sed« Uad.-takilll· i 
(XV -8.4.16). ~. I 

CompeautioD to VictllDl ofTraia 
Aceidcnt at X"'ria a.u." 
S,atWA (XVI-IO.U6). 133-.)4. 

eoaa,laiDtl of Embezzlcmeot ill POll 
Of:licet 10 Bihar Circle (XIll -
25.2.16), 181 •• 12.· 

completioo of Projcc:tl ill Cakuua 
by N.B.CC. (XIV-17,] 86). 11·21. 

Completion ot iVL Canal (XIU-
21.2.86},71·72. 

COIIItruedOD of ,OlIo... b, CeDtraJ 
WareboUliDB CorporatfoD • (XV-
4.4.16), 203-204. 

Coe.cniOD of ;DibarI·Jloblu Uaht 
Railway into B.a. oeVl·-14.4.86), 
246-47. 

Otkra .... lrripdoa Scbcme 0( lWaar 
(XVI-IOA.I6). •. 

~tbt dur to SterUililtloD OpeBUoo 

, 
I 
I 

I 
\ , 

tbrOlllIa Leproscopic; Method (X\11 
-11.4.16), 76. 

Deotitle Ia Baport 01 AtricoJtural 
Productt (XVI-lbU6); 16t.c2. 

De.,. . ia cIeltftry of Oak pml-
4.3.1I}. m. 

DemoUtion or hUll io Safdarjuq 
EecJave,. N_ Deibi (Xlv-n.3;16). 
157-81; 

Demooatr.UOD by employees 0( T .... 
plio... DopanlDCltt. Detbi (XlV-
II .3.86), 95096. 

Deplorable Ctedlt-DePOtlit btlo of 
COIDII*'Cial Baall.. tn Bib&r (XUI·-
28.186). 183-84. 

Denial of coKftl!oal UDder libaraliled 
&.doItrialpolky to manul'ect_ of 
iDarpDkl fertWMa. Dr. etC. 
(XIV-I I .3.86), 227·28. 

DenlOpmcnl of Giaota Sabaa Railway 
SwioIl (North Ea_a RaUway) 
(XVI-14.4.86), 122·23, 

»-YelopmeDt et plad'orma 01 Dtorea. 
Cbapra, Siwaa ....... )' Itlltoat 
(XIY-13.3.86),93·94. 

De • .,loJllMlltwork beJ4 oP dIM to 
JDddftmt Attitude 01 Otrkiatl or 
Bub (XVU-15.li6}. lOB-~. 

fi~ or ExciIe Out, by I.E.L. 
GOGlia \XVI-lS.4.16,. 27 ... 79, 

Eapeadiuue ioc;Ul'fed OIl PI... ....... 
. ,,'I For,.. V,M (XY-Z,4.86). 

139-140. 

Espullloe or 104,... frOID ~.Dfa 
(XVII-7.S 86). m. 

Fiaancial luucture of HUDCO (XIV-
10.3.16), 97·106. 

Fire la A~ Vibar, Delhi (XV1--
U.4.16),72<74. 

PoraI&cioe 01 JoiDt CoaaWtatift 
MadlJD.:ry in FooCl CotPQrllUotl 
0( Ja4ia (XVI-ll.4.I6). 184-1$. 

FonDItJoo of Special PoUct Fo," 01 
Ex-tervkcmeo (XVU-'l.5.86). t7.91 

.G ..... " Canal Project (XVI-2'U.I6), 
2lf..31. 



HOIUiIll Problem (XV-24.3.8~), 2..(i. 

Improvement in quality of craft paper 
(XIV-ll.3.86),228-29. 

Increase io Kerosene quola for rural 
aod backward areas of Blbar(XVII 
-6.5.86), 233-34. 

lodo-Soviet Trade (XVll-2.5.86), 
240-41. 

10Bllratioo into Iodia alool Indo-Pair. 
border (XIII-·S.3.86), 71·74. 

Introduction of Rural Health Guide 
Scheme io Wbole of Bihar (XV-
31.3.86). 29. 

Inveattption of PeUy tbefis in Delbi 
(XVII-7.5.86),256-257. 

Irreaularltles committed by Rcatonal 
Rural Banks (XIII 21.2.86). m. 

Joint Comml.ion of lodia and Debrine 
(XIV-12.3.86), 84. 

judicial Reforms (XIU-25.2.86). 187-
188. 

Late Telecast reprdina Escape of 
Charlea Sbobraj from Jail (XVI-
21.4.86), 59.60. 

Lqa\ ltatw for Lok Adalat. and 
Nayaya Panehayat! (XIV -11.3.86), 
111·12. ' 

Lot Adalats in Bihar (XlIl-4.3.86), 
5~4-S5. 

Lou incurred by Hlnduatan. Sbipyard 
Ltd. (XV-H.86), 9H4, 

MeulUes to motivate for TllbectolDY/ 
Sterilization tXIII-6.).86). 132-36. 

Memorandum by ISS Officen (XV-·· 
2.4.86), 213-214. 

Metarandum from Bibar Chamber of 
Commerce and Bibar Industries 
AlIOCialion \XIV-7.) 86),14-75. 

Memorandum 'reaardlna Grievances 
or Employees of Food Corporation 
orInd" (XIII-28.2.86), 5S. 

Misapproprlalfon of RIlj>ees One Lakb 
In Branch Poet Olfice. Bbarpborl 
(XV-1S.3.86), 141. 

Modernisation of Fertilizer Factories 
(XVII-'.S;86), 83·84. 

Pension and Terminal Benefirs of 
Retired Officers in FCI (XVl-
2.S.86), &1. 

Post Offices and Railway Mail Sonina 
Section disbanded in Bihar (XVll-
6.5.86), 150-51. 

Problems of Petlons of Indian Oriain 
in Soutb Africa (XlII-26.2.86), 42-
43. 

Produetivn of electronic goods (XIII 
-5.3.86), 175·76. 

Production of Sugarcane (XV-7.4.86) 
203-04. 

Protection of producers and consumers 
from exploitation of middlclllCll (XV 
-1.4.86),71.72. 

Protest of Small Scale Unita IIPiDSC 
Excise Duty Policy (XV-4.4.86), 
~05..2()( •• 

Reconstruct.lon and rwair of ~th
ways/roads linking vanous stations 
on North Eastern Railway (XV-
27.3.86), 128-9. 

Rehabilitation of tribals. a1I'ected by 
Swarnrokba Project (Xlll-27.3.1i6). 
195-96. 

Reawns of Nalanda University (XIll-
6.3.86). 1-5. 

Reported BUDII"na by Travel A~nll 
UDder ForOlJII Travel Scheme (XV 
-4.4.8b). 34-35_ 

RUDDlna of Assam Mail. via Garath· 
pur-Slwan·Sonpur (XII1-6.3.86). 
135·36. 

Separate Railway Zone (ot Bihar (Xl V 
20,3.86), 41-42. 

Selling lip of Academy fer tr&JDiDa of 
JudiCial Ollil.-en (Xlll-2S.2.I16). II· 
i2. 

Settina up or Board to e.DIlct law to 
preVeDt pullutlon of rivers <XVIl-
7.S.~6). 167-108. 

Selling up of brancb o~ •. of NBCC 
iD BIhar (XUl-4.l.lit)). 57. 



s.tt.ioa ,up or...,.,." ~i~" 10 
IWw (XV-l1.3.86>, 244-5. 

SllortfaUiD PoreiplUc ...... a...na 
(XVI-2H.86). Ill-Ill. 

SItortran iD productloa oIcoane 
cereab (XUI"""O.86). 1.5),54. 

Sick textile miDI (Xm-ll.l.86),9l. 
98. 

SaNaIiDl 10 Bilaar "CVI-HA.86), 31-
il. 

SmuaJiDa in Poodaraias (lWI-
21.2.16),227·18. 

SmualUtl of aoods from Nepal (XlV-
14.3.86). 2G.21. 

Steps to iDcreasc poYtcr poera.loa ID 
Bibar. Hal)'aJlI aDd Karaatllka 
(XVlI-6.S.86), 1(16:. 

Step! to revive medium aDd ameli Iiot 
iDchnuiei III Bibar (XtIl-4.J.I6), 
462·63. 

Sappl)- of lodiacd Salt for Enclioatloa 
of Goitre D .... ID Bilaar (XVI-
10.4.16), 94-95, 

Supply of Paper to Bihar for Boob 
aD4 HereIM boob at CODceaiODal 
ra .. (XV-3U.86), 175-66. 

Sarqull PUUlP ea .... Scbaua (XVJ-
10.4.86). %11·71. 

Tax nulOO aAd lIJl .... iIIt dlrouall 
Parcaia (XIlI-25.l.86), 147-41. 

TIIefl w Food S ...... Dc:pou or fCI 
(XV-ll.l.86). 44-45. 

TmnportatlOD 0' Coat from Jtobro 
opeD MtDC. to Karaali CoaJ 
Wuhioa Plallt io Giridtb by CfOIt 
Couotr)' TraOlport ~y .. cm (XVll-
29.4.86), 107. 

VllI .. en iDdcbtcd without taltblc aD)' 
Lon (XVI-l 1.4.16), 201. 

Vohmtal)' Retinmmt Ie.... iD 
Public Sector UD4ettakiqt (XVI-
29.4.">, 45. 

Wep Ilevitioa Aanemeau . ID Public 
s-tor Uadcrtaliop (XUI-4.3.86). 
JlH19. 

Water ...,.,., Sea .. of Bibar. (xVII 
-28.4.86), 'JG7. . 

BuaI ..... o( ~ HolJlO (XUl--.21,l.86), 
296. 
~ for Bleeu GraDh (GI1lOf&I), 

198),84 (XlV -17.3.16), ~1·32. 
DIutaod for Exceu OraDo (RliI"a,.), 

1983-84 (JOV-13.3.86), 461-10. 

Demaodl lor OraDt. (llaU..,I). 1986-
87 (XIV-1J.3.H), 461-70. 

Dilapproyal of Swadesbi CottOD MUla 
CompaaJ Limited (Acqol,hIOD aod 
tr.D .... of UDlionaktJgl) Orduaa.Dce 
(ROI) (XVlI--6.'.I6), 304-305. 

Draft N.tklAaJ Policy 011 EdaacadoG-
1986 (I.N) (XVU-""8.H6). 29-31. 

Need to .,,"adequat. COID.POI*dOD 
to tH owocrs of thousands 0' caUIe 
..... died __ *" ill .. _.-Ie 
ia BIhar aDd &ab Ips ,diet. .-CPl 
to .... tM .ick cattle (Uader .Rule 
371) (XIV-17.3.8'>, 230. 

Kailwa, Budpc-l986-17 -Gellcral 
DtscuaiOD (XfII-4.3.M). tift 

Supplcmenrary De..... lew Glut. 
(O .. eral), 198U6 (XlV-D.l.l6). 
231·n, 

SapplemeDtal)' DtIIIIaocla 'or Gram 
(Ilal".,.). Im ... 6 (XIV-n.3."). 
48-10. 

S""bl CoIto. Milia CoatpaDI 
Lialkld (AcquJejdeo .. T......., 
of Uadlrtatiap) Bm: c.ud 
(XVII-6.'.84). J04.~, 

TIIIM·1leport 01 1l1liJ .. , C. .... iOD 
CommItt.. (ltea.) (XIV-1U.86), "' .. 

PANDBY. SHItI MADAN : 

Coattact l.etIoItr (XVU-S.S.I6), 1$, 
n.cue. ia procblodoaofltlk (XV-

4.U6). 77·78. 

FonDUioo of Export ....... IOD 
CowIciI fw Nat.... SA (XV-
IJ.4.I6). 301·302, 

...... otA4Y~ Ucc_b,Sllk 
Iaportws I,XVI-llAM), tH4. 



Optll!q of ... cra'UneDt Ceatr. at 
'aorai'pur (XIlI-'26.286) QI. 

Places wbere 011 (ounel (XIlI-25.2.86) 
69-70. 

Production aad Import at Crude oil 
(Xm-2s:t.86), 185-86. 

Rail-Road.Brida. on River Great 
Oandalt (XlII-27.2.86), 60. 

Runnloa 01 parlU.lputa1 service--
(XVI-Il.3.86), 15-76. 

9ettint up of Tbennal Power Plant at 
Gorakbpur (XV-,l.4.86),73.74. 

DEBATES 

ElI'ective mea.ures 1Il!edcd to control 
malaria in tbe couatry '(XVII-
30.4.86), (UlHler Rul. 371) 251 .. 52-

General Budpt. I 986-81-Genera. 
DllICuaalon (XIV-IJ.3.86). 373-7$. 

Need to adopt immediate meuuteS to 
cbeck exploitation of c:bild labour in 
tbe counlry (Undcr Rule 377), (XV 
-1.4.86), 257. 

Need to expedlt. tbe .. ttl.. up of 
Fertilizer factories in Jaadi,hpur, 
Sbabjahanpur. Aoala and Badaun 
(Under Rule 371), (XV-l.4.86), 
310-11. 

Pres1deDI'1 Ac1dTos~MotIOD of 
Thanks on (XIJI-26.2.86). 393-96. 

PANDEY, SHRI MANOJ : 

Norms for Blood Blnb (XIV-20.3.86) 
21-22-

Preveali" mealUteS for T.B., Cancer, 
Cllolcra, Pllaue,Diphtheria aad 
MCIIIIDJitis (XIlI-6.3.86), 10. 

DEBATES 

Demands for GranlS (Oenua'),1986-87 
Ministry of Petroleum and Natural 
Oas (XIV-20.3.86), 243-44. 

finance Bill, 1986. Coallel. (XVI-
25.4.86), 367 .. 71. 

•• iI"'y BlldJet,' 1 986-87-0eneral 
Discualon (XUI-S.3.86).3lS-27. 

SltuatiOIl artal", out ofdroqbl an~ 
olher MtUra) calamide. 10 variOUI 

,parts or tbe'>Co1l8trJ (Bil.) (XIII-
6.3.86), 416018, 

Wilel Lite (Protec:tton) AlDIIIDdmnt 
BiU-Conlid.CXVII-8.5.86>, 170-
71. 

PANlGR"'HI,SHRI CHIN'FAMANI : 

Abolition of Multi OperatiDI Diallinl 
System for Nayaaarb TolephOD. 
Ellctaaul. (XIV -18.3.86);179 .. 180. 

Allocation and expenditure for wideo .. 
'lea of,C.ttack BhubaDesWar eectlOD 
of NatIonal HI,h ... y No.5 (XVI-
10.4.86).88 .. 89. 

Capacity utiliaation by .ew cernettt 
units (XJII-2S.2.86). 32-

Oosure of Talcbar uaU of Fertltizer 
Cotporatioll ofladla (XIV-17.3.86) 
123. 

Completion of Orissa Sandi Complex 
Project (XIV-19.3.86). 45-46. 

COIItract for manufaewrina of cut 
Sleel Boaia (XVI-14.4;86), 227-
228. 

Delbi Laack (Rntricdoal oa Trausfer) 
Act, 1972 (XV-24.3,86), 202 .. 203. 

BJepbant Saactuary ia < Orilll (XV-
2.4.86). 136-138. 

FoocIaraJa Stoeb (XlII-21.2.86), 216-
18, 

Fooel Output iD 1984-85 (XUI-4.3.86) 
143 .. 144. 

Inclulioa of Saara in tbe lilt of Sch .. 
duled Tribes (XVI-16.4.86), 173-
74. 

lac ....... in Money lupply (XIII-
21.2.86), 89. 

Inland. Water TrlUlsport prOjecl for 
Orissa durin. Seventh Plan (XVI-
24.4.86), 149 .. 50. 

Importl vis .... vi, Exports (XIIl-
28.2.86), 78 .. 80. 

lsauc of CommenoraUve POI tal StamPI 
(XIV-IU.86), 1~10. 

Live Telecast of Car Festival of Lord 
SbrlSaplllllth, Purl (XV-3J.3.86), 
319-20. 



HwoaallDltktde of Dicutu Manace-i 

Hew T.V. Ceatr. ia Orlua(XV-
24.3.16), 24-26. 

ment (XIV-HU.86).JI17. ,. 

Opeoilll of • Flood ForecattiDJ Cucle 
at Bllubaoawar (XV-31.3,86). 30-
31. /1 

Observance of Fire Prot«tion Rule in 
Hlab-ri., s..i1diDp (XlIl--26.2 86). ! 
237. II' FarticipatlOD of Pri.... teCtor in 
PO'fIU GeocratioD (XIV-lS.3.861. 

p::;:~ of Balance oC PaJmcDt (XIlJ II 
-18.2.86), 162. 

POIh aad TeJqrapbf civil circle, i 
BbubaDowar (XIV-H.3.86), 204. I 

Propow for peace treat}' witb P ... btu 
tJClJI-26.l.86), ]9-24; 

Proposal, ror .orlts to be tlkm up 
QD National HiJbway ill Orilla 
(XVI-IO.4.S6), 211-22. 

Prot~D to Khurda Fort .18j"oo. 
cal Moo1lll1lat (XIU-.. :t7 .2-116). 196-
~. 

PuWte Prop'aQUllcof J ..... Corpora. 
tIOD or IDdia(XVI-2.s.4.86), 25. 

Quarterly PerfOfftlll1lce Report 10 tbe 
Cellire by Slates Re: Pbyslcal 
Propeu of Plan Proarammca (Xl V 
-19.3.86), 2..~30. 

Rctrenc:bment of NOD·formal Educa-
tion Teachers ID Ori.1I (XVI-
24.4.86),226·27. 

Revenue taflfts of Public: Setor Unc1cr-
taki" .. (XIV -18.3.86), 77-18. 

Road oyer brld,e at Balasore In 
Orilla (XVlI-IO.4.86), 22.l·24. 

R.oad over·brief.. on raIlway 'ract 
near Kal;l8na Junction 1hj Bbavaa 
Road (8bubanclwar) (XVI-~ 
17.4.86), 74. 

K. Gad uDder br ldae for coJtDec:tlq 
J.t," MalJOdo-iD 10 Kbarda Roed 
Diviliou in SoVih Eastern .allway 
(XVI-IO.4.86), 222-13. 

I 
I 
1 
1 
I 
I 
i 

s.lICIliooiq.of departmeatal buildlq 
lor cwU -iDa otllc:etof BbIlbaa .. 1a-
..... (XIV-Jl.3.86). 203-04. 

Sec:ood CI ... Wait1q R.oOlD at IChut. 
. Road JUDctloa (XV-l.4.86). J34. 

S.utlll Qp of lUI Atomic EDefJ1 
... blltbment in Oriaa. (XVII-
30.4.16). 80-81. 

Scttiol up 0( TV Studio in Orilla 
(XV-3D.86), 249-50. 

ShJftloa of Flood Porec:uri.., DiviliOil "0lIl Bittle-Orissa (XIV-203.I16), 
84-8.s. ~ . 

Step. to Improve TelepJaoae Dial TON 
in Bbu~tleswar exm-25.2.86). 
16:-163. 

Mbamoy Chakravarti COIIIIDlttee 
K.aport 00 MODetary S, .... (Xm-
21.2.86), 219. 

Total amoUDta ror 0riIu for tlae 
Sl:J.tla Five Year P1an (XIU-
l6.2.!6l 227·%28. 

DE_ATES 

BOH (XVJI-l.5.16).199-3OIJ. 

Danalld. for Orams, 1986-87. MialItrY It( 

of EIIOfIY. (XV~3 ~.16). 354-61. 

D.O. (Oeal.). 1986-81. MiDlJtry 01 
W..... Resources (XVI-9.4.86). 
253.". 

FINANCE BILL. 1986 ConsJd. (XVI 
-·2S.4.86). 374-71. 

N~ 10 arruee nye taJecuC of Car 
Pmiva' or Lord Sbrl J ......... b hetd I 

..my year .. Puri Dhm (Ullder 
Rule 377) (XlV-ll.J.86). 201-09. 

H.ed 10 decla,. Shuba ...... , Airport 
a. Cufl4all alrpon JlDd Sh.ba ..... 
war cll), a. caatOlD8_areIaouItDI 
ltadoe (UDder Ruht371), (XVII-
28.4.86), JIO-l1. 

Need 10 If'ot .. rty clar~ to tIM 
• .".,. cbemlaJ power project pro-
poKd to aet. up at T.fcber ia Orilla 
(U.,. Rua. 377). (XVll-7.,..,). 

329-30. 
Need 10 joe""te the procur..... of 

IrOD on from II~ miratl 



(Under Rule 377) (XV-l.4.B6). 
307. 

Need to provide direct rail liak bet· 
weeD wOltern part of Orisla aDd 
Dbubane6bwar by introduein, 
Mahanadl Express (Under Rule 377) 
(XVI-9.4.86), 222. 

President'. Addre,s-Motioo of Tbanks 
00 (xtn-26.2.!l6), ~. 

S.-temeo! sbowiol action taken by 
Government on recommendationa 
e<JDtaiDed . tn Chapter I and V of 
Flnt report of Ministry or Railways 
Laid. (XV -3.4.86). 244. 

Uraent stept needed to protect tbe 
hiltoric rOtt at Jtburda, Orissa aDd 
to issue commemorative postal 
Ilampi iD memory of "Jal Rajauru" 
and •. Duxi Jqlbandbu" (Under 
Rule 377) (XIII-26.2.86), 192, 

PANIGRAHI, SHRI SRIBALLAV : 

Acoidootl iD Tatcber Fertill!:er Factory 
(XVn-28.4.86), 93. 

Amusement Park on tbe eastera baDk 
or YamuDa (XIII-4.3.86). 190-191. 

Asylum Souaht by Slkb Militants in 
Britain (XIV-19.3.86). 119.120. 

BlilKloeas aod ParllYlil due to con· 
.umplioo or Clioquinol dl'1l&s (XVI 
-17.4.86), 167. 

Breachea of warranty by TV. manu· 
facurers (XVlI-7.S.86), 147-148. 

Caab Compensatory IUpport scheme 
to facilitate Indian Shippen to step 
up ElIportl(XV-21.3.86), 161-62. 

Compulsory Cost AecountlDl for 
Major IDdultrlea(XV -2S.3.86), 
IBI. 

Computer Controlled Counter Machi· 
nes 10 POit Offices (XIII-4.3.86). 
414-415. 

Creatloo of Coal Compaoies aDd 
DlvllioDI (XV-l.4.86), JSB..59. 

Criteria for Import or Forei.n Films 
(XIV _103.86), 32·38. 

peveiopou:nt or reversible contrac:ep. 
live vaccine for IDeO (XlV -13.3.86), 
251.'2. 

"., 

Directiool to TuU'e millt to produco 
more staDdard cloth (XV-21.3.86), 
2>29. 

Diaeonteotment amoDl per.ODS denied 
Greeo Card facility (XVI-24.4.86), 
109·110. 

Eff'ect of Hike in Coal Prices (XIII-
25.2.86), 163-164. 

Effect On Agricu Itaie aDd Priority 
Sectors due to Credit Squeeze 
(XVlI-2.5.86).73_ 

Evaluation . of 2O-point prOJl'amme 
(XilI-S.l.86), 70. 

Exploration of Ocean Remaioa (XVII 
-30.4.86), .14. . 

Export of larmeDt for 1985 aod 1986. 
(XIV-14.3.86), 71. 

Export of raw jute Corporalloo of 
India (XIII-21.2.86), 136. 

Fire In Siddbaratba Continental Hotel, 
New Delhi (XIII-21.2.86), 33 .. 

Poreian assistance for IIeltina up 
1 alcher Thermal Plant and IB 
Tbermal Plant in Orissa (XV-
4.4.B6), 37·38. 

Grants to States for Soil CCiillervation 
Measnrn (XV-31.3.86), 369. 

Growth Rate of Emplo~ ment duriol 
Sixth Plan (XVII-18.4.86), 241. 

Implementalion of three lanau •• e 
formula by States (XVI-I0.4.86), 
2SO-SI. 

Import of Capital Goods by Public 
Sector Companies (XV -2S.3.86). 
62. 

Imporl 01 Horses (XVII -25.86), 261· 
62. 

India's concern over ulle of force 
alainSl Libya (XIlI-26.2.8(i), 107. 

Jndo.US agreement reprdiDa advaoced 
computer ')'Item in India (X1V-
12.3.86). 164. 

Ind.-tries in Backward Areas wilb 
Cenlral Investment Subsidy (XV-
8.4.86), 34-36. 

Infant mortality (XIII-21.2.86), 33-34' 



m 

. 1IttroductieI dlalmace..... for 
'feadsJn (XV-U.86). •. 

lDnatment io Jodi. by AmericaD 
buIIaenmeD tXlII-28.2..K). 114-
75. 

lD,,019tll1lllt of Womea'i orpeIaatloea 
ill proteetioa 01 _... (XIU-
27~86). l7·38. 

1raD J.r.aq War (XlV~19.3.N), U. 

1rfttuIar nap" of lanIbl(XIV-
lU.I6), "-54. . 

Irription paatp lIeU II~ '" 
NABARD cXVJ-ll.4.16). tel·J02. 

Jute Mille bI Off... (XIV-'7.3.I6). 
2S'7. " 

La)iDt of underaroad ..,.. (XIV-
11.3.16). JlO. 

tea d"" to J~ ud o.mapd W...,.. 
Jyifttl witll .. rIOIIS Compaaiel 
<"\1-17 .•. 806), $1. 

Low mftStmeot ", COIMIleIcial BeaIIs 
ill Orlsla (XVl-2'U.I6). 121·22. 

U.ouflletore of _U and low CGIC 
h1ictors (XV-I .... 16).22S-24. 

Maoofadure 01 T_lePboee , .......... 
b, lodiao Telephooe lDc18Iln. 
(XVII-29.4.86),1.2. 

Orina ItO..,tl ""'~ iD N.-loa-
aI T.lent Se.reb Coatnt (XVl-
24.4.86), 1M. 

Outqcs In Therm.1 Power PlaDlI 
(Xvn-6.~.86). 95-96. 

p.nicJt!a&1oo 0' Private Sector iD 
P_er Geocratioo (XJV-18.3.16). 
96-97. 

PI, aealet of Ieft.oot " ... orI.. .. 
Ed~tioD o.~rt.meD.. or UDIoD 
T."ilQriea (XVII-7.5.1i). 149.50. 

Payaaerd 01 iDet'euN """011 •• Pre. 
clom PiPten (XVII-7.5.16). .... 

Performaoce or Orl... OD P .... ., 
P1aoDu.. (XlII-27.2.16). ttl. 

Pl.ces Ilected b, bnltqaak. (XVI-
M.86). 196. 

,......... of!reM (XVII--7.U6) • 
111·112. 

Pr .... ure rednllleDt .aoIIIiIt by lAS! 
IPS OIloen(XVIf-7.5.86). 

~l¥o Meuura ·for norlum 
PowerID· & .... ,. (XIV-It.l.a6). 
116-117. 

Prodlllti .. of Export 011.... oar· 
....... to 'apaD (X0I-28.2.16). 
"50. 

Prodoedoo of Sf • .ocJard CJotb by 
N;T.C. (XV-21.U6), 209·210. 

Ptopoeal for "'tiftJ up a Footwea, 
n.Ip ao4 DeveJo~( J~ute 
(XIV -7 .3.16), 139oM). 

PrOP,OllI to eu. Floaoctal Yaar 
(XV1~<".86). 1fT. 
~ot JaeJicopten by O,N<G.C. 

(XIl1-25·.2.U) ·1 .. '.146. 

Purcbue or Iaoavqe boob by Na,lOft-
al UbrarJ. c...ta (XVI ...... l4 .... 86). 
24'1 ...... 

QaaIiI.J of hiar lAd Rice Juued b1 
Pair Prtcc . .,. (XVJ-1H.86). 
241-4'. 

.... '" K..dJ turD.., ....(XVJ-
23.4.16), I B6-J 87 . 

RecGlDCMlHlatioDa 01 N.tlona' Work· 
sbop on Mlilorftt.. WOIOeD work-
en (XVl-21.4,16). 176.. 

IleDcwaJ period in Employmeat 
Sac ....... (XV-7. iI.I6). 233. 

R,port of MIIItJ Commtu .. oa .. lee-
doe or CoJlec:li'" 8trplDiet AJIIIU 
(XlV-IO.l.I6). 182-1&3. 

Satet7 ............ for .. , ... Wort .. 
(XUI--U.86). <48. 

Setd", ., more VOGIdcmaJ aucaliOD 
(AD ..... <XVI-IO .... 86).lZS. 

Sbertqe.oI • ....,rial AkoIloI (XV-
1 .•. 16). 2)1-38. 

IItortqe or ialall .ooiu all4 OM rtJl*l 
DOt .. (X1II-21 2.116). J6U5. 

1Iaort.., or eoft cote for dc:eellk 
l*PG*et (XV-l. ... 16), 43-44. 



Sick-uoltt in-Cement rDdUItry (XV-
8.4.86). 193-94. 

SUpply of lCerotelM for Ule of rural 
poor (XVII~.'.86), 201·201. 

Tuk force on .belter for urbaa poor 
aDd alum improvement (XVII-
30.4.86). 121).30. 

Thakkar Commission Report (XVI-
16.4.86), 217·18. 

Tiaplate allocation polk:)' (XVI-
21.4.86). 110-11. 

Vocaliooalilafion ot BducatiOA (XV-
31.3.86). 43-4. 

Trealmtnt aDd precautioDl for eardiac 
mUICIe dlkate (XIV-13.3.86). 77-
71. 

DEaATES 

Admiolstratlve Tribunal, (Amendment) 
BiU CODstd. (XIV-17.3.86). 308-13. 

Business of Ibe HOllIe (XnI~21.l.S6). 
295. 

BUlinnt of tbe House (XIV-14.3.86). 
29'. 

Coal Minea labour welfare fund 
(Reptal) Bill-MotiOD to PIlIIi<XVIl 
-29.4.86), 429-30. 

Contract Labour (RCililatlOD aod 
Abolition) Ameodmeot BlIl-CQnaid. 
(XIV-IS 3 86). 284-87. 

DemlUld for me&Jura 10 preveDl 
pollution of air and .. ater a' 
Bra.ianjDa,ar and Talcberin Orissa 
(Under Rule 377) (XVII-29.4.S6). 
333. 

Demand, for Excess Granll (RailwaYl). 
1981-8" (XIV-13.386). 402-07. 

Demands for GranU (Geocral), 
1986-87. Mlnitlry of Apiculture 
(XVI-21.4.86). 311-". 

Demand, (or Granls (Geocral). 
1986.87 Mini.try of Informationaod 
Broadealtlnl (XVI-21. ... 86), 
493·91. 

Demands for Oranta (Oe.ral) 1986·8.7 
Mlniltry of St .. 1 a.dMia .. (XV-
3.4.86). 272-76. 

Demand. for Grants (aall.a,.). 
1986-87 (XlV-13 3.86),402-07. 

Disapprovar or Admlni,tratlVe Tribu-
Dais (Amendment) Ordinance, 1986 
(St. Ret.) (XIV-17.3.86). 308-13. 

Disapproval of Cootract Labour 
(Reaulatlon aDd Abolidon) Amend· 
ment OrdinaDCI, 1986 (SI. RCI.) 
(XlV-18.3.86), 284-87. 

Pill&DCo Bill, 1986. Con.id. (XVII-
28.4.86). 362-66. 

lDcome Tax (Amcndment) Bill -
Consid. (XVlI~.'.86), 192-94 •. 

Meuurei needed to devclop Paradeep 
Pori by finalisina South Korean 
Pack..., olfer and 10 complete 
Jakbpura Banaplni. Railway Line 
(Under Rulo 377) (XV-204.3.86), 
352-53. 

Motor Vehlcles (Amendment) Bill 
(XIII-4.3.86). 618-20. 

Need to attacb a pantry car aDd In 
Allababad boaio to the Utltal/ 
Kalinaa Express trains (Under Rule 
317) (XtIl-6.3.80). 236. 

Need to commence tbe financial yeat 
011 ht Septftllber (UDder Rule 371) 
(XV-I.4.86). 305·06. 

PrelldeDI'. Address, Motion of Tbank. 
OD (XllI-17.2.86). 31SAO. 

a.,olution Re. Electoral Reform. 
COGtd. (XV-lS.3.86), 385·94. 

SupplOllllntary Demanda fo'r GrlUlls 
(Railways). 198s.86 (XIV-13.3.86), 
402-07. 

Third Report of Railway ConYlntion 
Committee (Res.) (XIV -13.3~86). 
<t02·07. 

PANIKA, SHRI RAM PYARB: 

Aanual Plan for Bibar for 1986-87 
(XIlI-26.2.86), 222·23. 

Cbeatina of Con,umen Ibrouail 
Defec:tive WelablS and Measura 
(XlII-ll.l.86). 51·51. 

Circulation of Fake Dru.. (XIIl--
27.2.1<i). 99-101. 



DefioitJoo of "Poor' •• 41 ·p~Y I 
LiDe' (XlIl-26.2.86). 197,.911. . 

Dclhi UUlversity TI&Cben Strik. 
(Xl1I-27.2..~), 178-79. I 

E1fUioo of Customs Dutlea (Xm- . 

H~~~~:~for 10dunmJWorkers I 
(XVIl-28.4.86). 89. I 

Import of Supr 10 1916.1'7 (XJIl-
28.2.86). U·14. 

Nltlapa Jhlkri Project (XV-1.4.16). 
2. 

NoD.utnlsation of SC/STI quota iD 
e4ucatlOaaJ i.utitutioas (XYJ-
.0 4.86), ]6·37. 

ProIJoql for two Growth CeotJ'eI for 
eacb District (XVII-'.S.86). 
:U. 

R«:O'fery of LoaDS (X1V-7.186). 
~ 4. 
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I 

Request ror setlilll up of'lOIRe Major II 

GOYWaIIIeIIl Projec:ll io U.P. (XV- " 
25.).86). 1-9. 

Setlina up of Family Coadt iD ftfIOUI 
States (X11I-4.l.I6). 376-77. 

Sbiftilll of lodusulCi emittUII plCS 
(Xlll-4 3JUi). 372. 

SbortqC of _aU coiDl aDd ODe nlll" 
DOt .. (XUI-11.2.86), .163-6'. 

S&lte·w:.. .1000tr!&.Uoo or Yil~,'\1 
(XlIl-2U 86), 112. 14. 

Tartet lor Fcrtiliz. 
(XIII-H."). 4'. 

O~8AT£S 

PloductiOD 

Admilriltrldy, TrlboDalt (Amcec!mtDI) 
BiR-CONid. (XI V - J7.3.86}. 
341.43. 

Deedl aud Opt Worker. (CoDcHtloot 
of ",mpJormeIH) Ameedmmt 11m. 
1"5 COilaid. (XVU--U.I6). 
350-S2. 

. Cae1 MJDU I.bour weifare faDd 
(Repeal)· Bill Coalld. (XVII-
29.4,86).413·16. 

eonttltutioD (AlDcacSIlleGf) Bill (toter. 
,ioo 01 Dew ardele 1 .. 1. etc.) By 

I 

I 

I 
I 
I 

Sbri O.M. Baaatwalla CosIlid. 
(XIV-7.3.86), 38J..88. 

DlImaad for rocoQlldcr.tloo of decitioa 
roprdiDI lIIemptioD Umlt for 
small scal. indUline. (U.ocIer 
Rule 3m (XV.-3.4.16), 267. 

Do:maada for Orlol., 19&6-37 Mluittr, 
of EoofJY (XV-·3.4.86). 332·38. 

Demlnd. (or OnDt. (Gcocrnl), 
1966-87 Mln'stry of Potroleum aad 
Natural Ga. OC1V-20.3.16). 
160-6:. 

Diaapproval 01 AdmialsuaU. Tribo-
oall (Amcodmau) Ordiaaace. J!I86 
(51. R.I.) ,XIV-17.3.86,. 341 ..... 3. 

Dralt Hlllo"'" Polite), oa E4uclt!oa. 
1986 (a..) (XVU-7.).86). 405-0II. 

Flaance BUt, 1986 COIIIid, (XVI-
2$.4.16), 382-18. 

JacreaaJo. aad .ecunia, LotIa in 
CoallDdia LIaHIed. (Oil.) (XVII-
30.4 86), 334-36. 

Need for adoptint remedial mea.ura 
to CODtroi poll.hoe c:auted by 

. iodllllnal e.tabliihmeats ill MinarDI 
dlltrkl of U.P. lUDder Rille 377) 
(XVII-S.'.86). 289. 

Need to brh., .bout 1tOCeuat1 modI· 
ficatioD iD the ScIIe:d ule for 
ScbedD.ed C.f.. .Dd Sched1lle4 
Tribes (UDder ble 371) (XVU-
29.4.16), 334.35. 

llailwl)' Budle .. 1916.37 0 ....... 1 0.-
c:1&IIioo (XUl-··4.l.l6). 668-61. 

Railwa, BIHfIft, 1~81 Geoeral 
DiKutlloO (XIll-S.3.16). 317.21. 

Reported .. a,emcDCmade b)' .be oftIcial 
lpoknmotl of • ocipbou .... 
eo ... ,)' reprdlll, rfCCot ~tDr. 
Noc.. Ia tDdia (eA) eXIII-
2$.2.16). 310-12. 

Ilctoltltioo It.: EledoraJ Ilelorml 
(XV-U.3.~" 16lI.7S, 

Situation Irlllll1 oui of droutht aDd 
,OdMIr •• 'ure' ca1aDNUeaAa ,.... 
PIt4 of the COIIDU1' (Dlt. 0) 
(XIIJ-U.I6), .... 



Steep rite In prlc:et of Fertillzef' and 
Petroleum Products (Ad, M.) 
(Xm~21.2.86). 412-76. 

PANIA SHRI A.X. : 

Dcmlnlls for Grant. (General). 
1986-81 Mini.try of Food and Civil 
Supplies (XVI-11.4.86). 217-95. 

Demands for Grants (Oenerll) 1986-81 
MtDtstry of Food and Civil Supplies 
(XVt-21.4.B6), 311-22. 

Manapmenl of Foodllraios by tbe 
Food Corporltlon or Jndil (HAH 
Dis.) (XVI-17 .... 86). 3SS-63. 

R05olullon Re: Development of tbe 
Hill Are.. Witbdrawn (XUl-
28.2.86). 245·53. 

PANT. SHRI K.C.: 

Demands for Granh (Generll) 1986-87 
Ministry of Steol lad Mines (XV-
3.4.86). 281-310. 

Muslim women (Protection of Rillbls 
on Divorce) BIII-Consid. (XVII-
5,5.86). 386-93. 

Reduction in the capacity of 
Vilbakblpalnlm Steel Plant (C.A,) 
(XIV-14.3.8b), 298-99, 310-21. 

PANWAR, SHRI SATYANARAYAN ; 

Cue. of LIC's Stiff peodilll in /' 
Supremo Courl/Hich Courta (XVI-
I 1.4.86). 90.91. 

PARASHAR, PROF. NARAIN CHAND I 
Action Plan Cor Improvement in Tele-

communication Services (XIV-
18.3.86), 35. 

Act/on' taken on Jba Commillee 
Reported on Functionioll of Oper. 
alion Flood (XV-31.3 86). 289. 

Aliocation for promotion of Tourism 
10 Himachal Pradosb dunq Sevenlb 
Plan (XIV-14.3,86). 157-S8. 

AllocatloD of adequate funds for Pro-
motiOD of lourilm in bill Sta les/ 
Union Territories' (XVI -11.4.86). 
178-80. 

Allo;ltionof funds to H.P. for ~o
struc:tlon of bou.~ coloDles (XVI-
21.4.16), 114-15. 
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Allocation of t'unds to States for 
Waler Suoply (XV-7.4.86), 114-fll. 

Allocations to Slates/Union Territories 
out of Contral Road Fed aDd 
guidelines for lIiviDa priorit" to 
IDler. Intra-Stale Hillhways and 
Bfidaes (XIV -20.3.86). 54-56. 

AoaDdpur Sahib Hydel Channel 
Project (XIV -13.3.86). SO. 

APPO'DtiDI 
pendin. 
126-30. 

more Judges to cloer 
CIS" (XV-8.4.86) •. 

Appointments of Vice·Chairman and 
Members of U.G.C. (XVI-24.4.86). 
243. 

Availability ofINSAT-IC (XVII-
5.5.86), 138-39. 

Ban 00 fiJlina up of posts al1d creation 
of New Posts (XIV -18.3.86). 
Ill. , 

Bank dacoltios ill Delbi (XV-21.3.86), 
162-65. 

8ebrampur (Nanlaldam) Bilaspur 
MaodifRampur BG line project 
(XIII-21.2.86), ISO-51. 

C.S.D. Canteeos at Banar and Amb 
(XVIl-7.5.86), lSJ-S2. 

C.S.D. Canteen at Debra (XVI-
23.4.86). 124. 

CaDe price dues of denotified Supr 
Faclorles (XVI-25.4.86), 214-15. 

Cane price dues of supr fac:toriCII 
taken over under susar Undertakinp 
Act. 1978 (XIV-14.l.86), 15l-S5. 

Centrally sponsored Scheme ror 
BHUMPAL·NAUNGHI .Group of 
ViII.,o in H.P. (XIV-11.3.86). 
145-46. 

CbaDnelisation of Swan Nadi in H.P. 
(XIV--13.3.86), 125-26. 

Clearance to Himachal Pradesh for 
fellinl of trees for various Schemes 
(XIlI--26.2 .. S6), 128-36. 

Clolilll nf branch Post Offices ID 
Himachal Pradesh (XVII-29.4.i6). 
63. 



Completion or 110" ranwa, II.es 
(XVIl-1.',86),141-46. 

Compre.llealtft Cadre ReYiew (XVI-
IS.".86), 51·58. 

CoDititlRiOD of Aclvisory Committee 
for AUt Slalloa (XlV-t7.3.I16), 
58-6>. (XVI-21.4.86). 18-70. 

Ccmstruc:tioo of DepaTlmc~ Build· 
lap for POll Ofticca aDel T-.1epbone 
Eacb ..... (XIll-4.3.86). 451. 

Coutruction of Departaaeatal Build-
iap for Sub Post Oflica ira Rural 
Arc .. (XVlI-1U.16). 304. 

Comtructloa of Re.cI Post Ol.fice I 
Bul.ldias at Hamirpur aDd DeW , 

buildiq at Door. ia Himacbal I 
PBdaah (XlV-HI.J.86). 12l-14. I 

I CoostructioD 01 Dew railway 1iDcI, 
doubllD, of liou aad coovdoa 
projccta dunlll S.VlDlb Plea 
(XUl-27.1.86), 105-06. 

CoDstrucUOll of Yauib aa Sri NaiDa 

i 
I 
I 
j , 
i Dovi io H,P. (XVI-25.4.16). 

U1 i i 
CoordiDatioo betwcco PGblica&ioos 

Dtviaioo IOd National Book TrUll 
(XlI1-4.l.l16). 236, 

Creation oC CommlUllty DeVlIOpmeal 
hI,,", e,X1V -10.3.86). 303-04, 

Ootiakiq of pay ICIla lad Quail-
&aliolll of TClKbers of Cot. of 
DcUlI from tbetr COUII!U.,.,.. 1D 
Ooivemty DoplrtmcDU (X V~ 
3.<4.86), 170-7L 

DeliwrJ of Tel.... doriDi Niabt 
10 ~bal Pradesh (XV-B.4.16), 
61-68. 

DcootiJle4 Sapr Mills (XVJ-lS.4 86) 
213-14. • , 

Development of Transpon IDfruafOC-
tare ta Backward aDd Hill, Ar .. 
(XVIl-7.5.a6), 1.21. 

Dire .. , Tclecommullicatioa Uakbet. 
weea Hamirpur ud Sal*D1tb.t 
(XIV -11.3.86). 122-23. 

DoGbIIaa of J.n •• dhl.l .... ut:eriaD-
PllbaakOl·SIUlllDII •• n..,LlDI 
(,Xlll-U.86),65. 
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DowOinKIatioD ud d_iea or Depart. 
IDdDUI lubofllcc/Railway Mail 
Sordaa 0IBcea udBrtra DC1)Ift-
meDtaI Brancb OlBen ia Himaebal 
Pradesb (XVII-2U.I6). lOS, 

Barth ltadaD for lilt m Te1ecOGllBDlIl-
Cftloat (XV - J .4.88), 214-75. 

Bcoeomy m Non.PIao ellpeDdiCure 
(XV-I.4.I6). 199-.200. 

Moct or Cballeapra bur1IID. GIl 
fuac;tloDIaa of INSAT·IB . (XIV-
12.3.80)' 111-1e. 

BJeetrcndca bated iodultf'lea 111 tbll 
RqioOi (XVI-9.4.86). III. 

8mplOJllMDt to Ex-SerYicemeD (XVJ-
9.4.86). 107. 

Emplo)'llleDl 10 ell ..... ie«DeD 4uriaJ 
ScftDtb PI.. (XVI-1J.4.16). 
62-64. 

BaCOUfqeIDeol to Traupon Com. 
Ploles ... up ElI·Senlce .... 
(XVIl-7.B6). 1l904J. 

Ex.eua/oa of Nathpa-Jbatltri Hydcl 
Project ia Himac:bal Pra4esb .. lib 
l.tlsQoce from WOfld Baak (XIV-
11.3.16). 1$1. . 

FCI GodowDi ID Himadtal P,.dttb 
otIV-7.l.86). 144. 

- AIIIIICial .Uac.lioD IG HniI'daaI 
Pradetll UDder csaw, (XIV-
11.3.16). 179. 

FIDIacial AMI".Dce for Dr. V.S. 
Parmar UoiYerslty ror ROrticultllcw 
(XIV-tO.3.M,. 1'19-10. 

PhlaDdaI auiltaace to Freedom 
Pt8IMers for tnatmoal (XUI-
',3.16) •• ".12. 

PiDlodal AnistaD" 10 S •• lItit Ina· 
tltudoa roD by Voluatary AttOCl-
adoDt (XVl-n .... I6). 132-14. 

Fi~1 Aula'aace 10 St1l6ellll for 
Saotkrlt, Ve4fc. BUd4hlit alt~fPali 
S,.DtI (XV-3.U6). 95·91. 

PJtI.. Pra~ice ...... 1M fIlaIachal 
Pr ..... (XlU-5,3.I6), U3-114. 

FDalt"" ie Air Foms (XVll-
10 .... 16), J6S. . 



Freedom 'fi,bllll'l pea'" in Himachal 
PracIeE a04 otber Sts.n (XVI-
16.4.86). 61-64. 

Full time Radio Doordartlwl Correa--
pondeats (XV-31.3.S6), 288·9. 

Oraat of Iodian Citizeolblp (XVI-
16.4.86), 177.82. 

Hlevy lodutrtel in Statn (XV-
1.4.86) 127·28. 

Import of Coataiaeriled Electronic 
ExcbaDin (XlIl-25.2.86), 1 .. 
151. 

Jnel.-ina of'TANANGS' Communlt' 
in lito Ust of Scheduled Tribes 
(XVI-16.4.S6). 209-10. . 

locrea .. in E.tabJillualllt Ellpenditure 
of ReserYe Bant of India (XVII-
2.5.86), 178-79. 

Indirect Tilles affect.... common 
people (XIV-14.3.86), 156-57. 

IllllaOation . of DivisioD 
Circuitl in DharamsaJa 
Enaineerin, Divilion 
29.4.86), )92-

JUlletioos, 
Telqrapb 
(XVn-

In.tall~&ion of Trunt Aulo Exc:haqea 
at Chaadiprh (Xm- 4.3.86), 455-
456. 

Inler.Banlr. Tranlfen or Officen in 
NatloaallNd Banb (XtII-
21.2.86). 52-53. 

Introduction of Coacept oC Secondary 
Switchilll Area (XVI-15.4.86). 267-
69. 

Introduction of PenODII Promotion 
Scheme in varioUi Univ«aita 
(X1U-27.2.B6),~5o.51. 

Introduction of S.T.D ... nice between 
district Hudquarten and Slato 
Caplta'i (XV-8.4.86), 259-64. 

Introduction of SiDilo Window SYltem 
ie Post Omcee (Xln-4.3.86), 456-
4j7. 

lalrod~iOn 01 VIDBO-TP-X "rYice 
In tbe countr, (XIJI--4.3.86), 189. 
1!JO. 

Llll*tiOil for • .vue 01 bUli ..... 

commercial Indultrial eatablishmeaf. 
(XVI-23.4.S6), 2D!l-210. . 

Linkilll of Hamirpur, Bilaspur Una 
and Dbarllllhaia with Trunk Auto 
ElCbanae. )aJaDdhar (XDI--4.3.86) 
453-455. • 

Location of Uranium and other 
Mtnerall in H.P .• J & It. and U.P. 
(X1II-26.1.86). 62-63. 

Lou of Revenue on account 01 Dela, 
m commiasioallll of TelO1thoDe 
EICha...., (XIB-4.3.86). 306. 

Memoranda submilted by An India 
Motet Tranaport Colllf... New 
Delhi (XVI-I7.4.86}, 172-173. 

Mcraer of Heun Tun, Memorial. 
Hall witll Nava Nalanda "a.¥lbara 
(XlI1-27.2.S6), 151-52. 

Mllltar, Stadora at HOibiarpar district 
of Punjab (XIH-5.3 86). 42. 

M.lti aceCII Radio Rday System for 
elrPlDaion 01 telet:ommuication 
.ystem 'n Rural Areal (XV-
25.3.86). 164. 

Multi·functional diaitaJ television .... 
(XV-2.486). 159--160, 

Natloaal Highway works delayed due 
to Cootracton backinl out (XID-
63.86). 127. 

New Ranway lino durin, Seventh Plan 
(XVI-l3.4.86). 168-169. 

New Railway lines for industrial pro. 
ject duriDa Fifth and Sixth Plana 
(XlV-13.3.86), 269·70. 

New TV centres and Air stations 
(XIV-10.3.86), 301-303-

NeWs Captions 'Weltern Media Sbapea 
Third World Views' (XIII-28.4.86}. 
55, 

Nutrition al Qat .. ra" part of Healch 
Care (XVI-24.4.86). 163-64. 

Openm, of .alr. Breach .. In Hima-
chal Pradesh (XV-21.3.86), 196-
97. 

OpeuiDJ 01 Branch POI' Oflicel 
(XIII-2$.2.86). 1.Sl·IS4. 
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Opeftioa or BRach. of PuD,jab I 
National Buk in Himachal Pradesb . 
(XV-4.4.86). 70-7J. 

PAllASHAR. N.C. : II 
Openi1l8 of braochel.of Small Indust· 

ries Service Institute in Himacbal I 
Pradesb (XIV-II.3.86). '2. I 

Openin, of new BRach otIk:ea and 
DiVisioDS of UC (XVll-1.S.86I. 
119-88. 

Opalina of DOW Qramfa Balik Bran-
cIIeI ill Kaaan l)i1t$l(H.P.). 
(XV -44.86), 181-s). 

Ord.tlaDu Factory in 0riIM and 
otbtr StateS (XIV-I1.3.86). 116-
117. 

PEXSEM SclKme (XV-2.481\). tsl. 
I~. 

I 
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! 

! 
Pa'""IC' UDenid. at Ittratpur btl· ! 

way Statioo{XV-·27.3.86}, 72·3. I 
Panenaer Amtll"le. at IOratpor ! 

Slrhltld·NI1I,al Dam Sectioa a1aCl I 
01lm Railway StatioDl Oft Kaqra I,. 

Valley Railway (XVI-17.4.16). 49-
50~ t 

Pa~nt of ltipeucJa In SaiDlk School, 
(XlV-12.3.86). J IS·lt6. 

PeDdiDa e .. es of freedom apterl pen-
sion of Himachal Prldedt (XVI-
9.4.86). 49. 

Performan«' of Reserve Bnk of ludla 
(XVIl-·2.S.86j.70.7I. 

Policy for araot of Licences for open-
ill, of New Balik Braocbel (XIJI-
21.2.86). 144-45. 

Preservarion of environmtDI and Eco-
Ioatc:al S.I__ io Rwa1 Areas 
(XIV -12.3 !!6). 3(;·S7. 

\ 

Priority for coonrucuoD or OD-aol... \ 
0.- Rail lint'S durio, SOY,Dlb Plea 'I 
(Xv- 3.4.86), 144-4~. 

Priority to billy led backward ar •• 
(XY-2.4.B6), l51·Ul. 

Problem of EII-Krvi«1M1l 
2.4.16). 18':.186. 

(xv-

Prod'Odi01l and COfI''IIIIIptioD of cloth 
0'111 .... 2.2.86). 46-41. 
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Pr..suction oeDtr" of 1aDa-.e prae-
r .. me (XIIf-4.1.86). 179-111. 

Production of Prula. aad V .... b ... 
(XV-7.4.86).126-12. 

Profit llalios of IDdian Banta vI ... ·vt. 
Poreip Baaka tXV-2U.86), 106. 

Project. lanluish"" forwaDt of ade-
quate fuDdaatloCadoa (XIlI-
5.l.86). 119-21. 

PromodOll or CODl1llDel' Coopcnthw 
(XIV-7.3.86) . .50-S4. 

PromO';OD or Japutle Tourist Tra. 
to ladla (XVlI-l..'.I6). UO. 

Promotloa or PD,rimap T oarillD ill 
Himachal P,ade,b ie Seveatb Plaa 
(XVI-1I.4.86). 181·82. 

Promotion of propamma lor preYeD-
don of er.uefty to aDlmall (XIV-
17.3.16). 148. 

ProoIO.loD or toariItD ill bin Sta ... 
dmina Sneatb Plao period (XVI-
25.4.86), 1.).74. 

PromOlioa of tra.f.u. of IDdiaa 
J .... u.ap. c:llltdCl lato lore..... .. _,ea (XV-27.l.I6), 1l1-4. 

PromotioD of UDnCCIPiMd L.utuaJw 
(XVI-2U.86). 164-65, 

Promotion Qaoc. of SWe "",cet ill 
l.adIeD AdQriolMntift ~ 
(X'o'I-9.4.16). 206. ... 

'ropout for. aeparate JDb.oIIk:e of 
snc rood""11 compaJp lor Hlma-e.' Prad_ (XlII-2i 2.16). .20. 

'ropolll 10'" up. ... IottklKa of 
aup, lecbraokJty (XVI-It.4,U), 
~". 

PrOlOCUtiou udu I'te¥adoo of 
Bilek Muketlq aad MaiDte~ 
01 SU9p1ict of flNtcDiaI c.-.. od.deI 
Act, )980 (XIV-7.3.86). 1044046. 

Pltbljc Call Ofti_ in Heuaoo of , 
Kltomelefl (XVI-iS .... ..,. l6W9. 

PublIC Can 0Iicct 00 tbe ... of 
HeulOo kbctM;o 8111.1141 Ihtk· 
ward At .. (XV -25.3.;16). lCIO. 



PubUcatloa 01 N.., Telephone Direo-
toriea (XVI-1H.86), 269. , 

Publkatlon or Latest Edition of Tele-
... apb Oulde (XVI-lS.4.86). 169·70. 

Publication of .. y ojana" In Modem 
ladlaD Laqwqet (XV-
24:3.86). 46-48. 

Ralain, o( EcolOgical Task Force 
(XVII-30.4.86). 64. 

Recotnition or Tour/III! as 1ndustr, 
(XVI-Il.4.86).I77.78. 

R"ommendations made at Mauli 
MeetiDl of Northerll Zolla' COUDeil 
(XIII-S.3.86), 113. 

Recommendatiolls . or workiD& Oroup 
00 hlll area. (XVII-7.5.86). 1'2-
156. 

RecordiD, of Interviewl or Freedom 
Pi.hlen (XV-3J.3.86). 277·88. 

Recovery or 10aol Ifaoted 10 Denotl· 
Bod Supr Factories (XIV-14.3.86). 
68-69. 

Recruilment to Deihl Police from 
Nei,hbouriD& States (XUI-27.2.86). 
137 138. 

Relnation for Youolmeo of North 
West Hilly areas for Recruitment to 
para-Military Forces (XVI-16.4.86), 
138. 

Relaxatioo in norms for cooperatively 
weaker Stat.. (XIV -10.3.86). S4-
57. 

RalasalioD ill Physical MeaSllremcllt 
for Y ouqmen of North West Hilly 
Area' (XVI-16.4 86), 208·09. 

Report of workinl 1I0UP on benefits 
aad inc:entives to T ouriam Industry 
(XVI-2S.4.86). 215·18. 

ReMAn'b OR Dry-Illld Fodder (XIV-
17.3.86). 146-47. 

RetCl'Vcd and IraiDed pool Employeea 
ill P .t T Department (XV-
11.4.86). 285-86. 

aetldeedal Ac:c:ommodatloo for Poatal 
lad Teltcommunlcatlolil Employees 
(XV-2S.3.86). 62. 

R esumptioll o( trains cillcelled in 
Punjab aDd aaryana (XIV-13,3.86). 
126. 

Roview of criteria for U.G.C. develop-
ment ... alltl to colleaes (XIII~ 
6).86). 122-24. 

Revilloo of National Porest Polic,. 
(XIV-I1.3.86), 125. 

Rotatioll of reserved and open consti-
tuencies (XVII-6.S.86). SO-51. 

Scheme for promotion of tourlam in 
Himachal Pradesh durilll Seventh 
Plao (XVI-II..4.86). 307·308. 

Scheme for Openilll of Model Schooll 
durilll Sevcnth Plan (XIV-20.3.86), 
155-)56. 

Scmioar on United Natiool Education· 
ai, Scientl6c and Cultural Organi .. • 
lion (XVI-13.3.86). U2·39. 

Separate Telecom. and Postal Circles 
for Himacbal Pradesh. Pntijab, aDd 
Huyana (XIIJ-2S.2.86), 35-36. 

Settin, up AIR and TV tren5mltters 
in Himachal Pradesb (XV-7.3.86). 
182-83. 

Settilll up of a Parliamentary Com-
mittee for the Welfare of Ex-service-
men (XVI-23 .... 86). 169-70. 

Settina up of Illduslries in lliJI/back· 
ward areas (XIV-1I.3.86), 229·30. 

~ettinl up of more Gramlo Banks ill 
Himacbal Pradcsb (XV-21.3.86). 
197·99. 

SettinB up or T.V. Centres ill ·Hima· 
chal Prad9b (XVI-21.4.86). 85-86. 

Settilll lip of Waler MaDaBement 
Board. (XVl-24.4.86), 59. 

Sellinl up Task Force to speed up 
expansion and streamline fuoetio8-
illl of Tel~ommuDication Facilities 
(XV-25.3.86). 163. 

Shlftilll of Existm, Departmental Sub 
Post Officet '0 New BuildillP (XV-

. 1.4.86), 128-29. 

Shortase of A· TUM and 11'0D Wire 
(XV-l.4.86), 127. 



State ~,91 I~ Blloc:b ~ .. 
for MeIt.tpur. Una DiItr~ (UP) 
(XV-21.3.86). 196. ' 

SaptttJOllI to Clublic SUadard .... 
011 lodia ·Uter.ture by lDdiaa,~ 
Promotion Council (XV -3 .... .16), 
199-203. 

Survey of customer ..-rice". t.aka by 
RBt (XIV-7.U6). 237-39. . 

Telecut/broadcut of prOIA .1. ill 
ditruellt Lan,..,. and diaIech 
(XVI-21.U6), 170-74-

Time allotted for Pabarl ........ OD 
Door<larm.n JCeadra laJaa4bar 
<X1U-4.3.86), ~". 

Train sen'ice between Patbantot and 
J.waJaIJIl.lthl Ileal! exm-6.3.16}, 
123. 

Traader of General Pool Accammo-
dation. to otlMr PooII (XV-2U.86) 
3O:5-Q6, 

Treaster of semc. of R .......... 
coIot>NII rrom DOA to NeD (XYO 
-28 .• ..J6). 1 sa. 

Traaalation or .ncieat cIueIea ad 
aw&erpiec:ea or Noele,. ...... 
Literature (XV -3.4..16) ..... 5-41. 

Transport lDfrastructure few promotIna 
4ICOIIOCDic dc:ve1oPtDe01 of., be...,. 
rqionI (XV1I-6.5.86). 195-97. 

Tribal Arcu. i8clusiOD 18 BlII Nell 
))eyeJopmeDt Proaraoime (XV-
2.U6),~. 

U.e of satc1fit. in T.tecclmanulicatioal 
(XV1I-6.'.86), 197·98. 

U .. of dpall rrom IIte!Hte INSAT·'B 
Air SratlOll. (XV1I-H.I6). In. 
38, 

UtlrltItioo of FertiJizen (Xvtt-U. 
86),68-69. 

Verilk:atioo 01 Nembenlrip of Uniou 
ill Bukta· .......... Id .... 
(XV-7.U6),6J4%. 

W ........... lor', N .. T ......... CO!t-. 
Deell •• (XIV -1 1.3.86), JS1-jJ~ 

Wait'-.1fItIt or L.P,G .. I. Metropolitali' 
cltfel ..• odS .. a.capltall (XlV-
II .3.16). 1.53.54. 

Work. toad In T ..... pIJ BaaiaHrlDl 
DMIIOIII 10 HlmllCbal.Pr.dnb 
(XVII-29.4.86),30'. 

World Baut Aat... for, Tqck 
lteD .... , Pro,ramate (XVI-10.4.86) 
306. 

World Baat '. approql 'or Centre and 
.... e project. (XUI--21.2.116). 167· 
12. 

Writ ... ofIIC'ADI 4)ver teo crorH lD a 
,ear .• aadooaliled 'Banu (XIII-
21.2.86). 48-49. 

BeedI .Dd Clpr WorIlen (COII4itIoDi 
01 p~toyatlltf) Amenduwllf .11. 
1985-Couid. (XVII-1.H6'), 310-
Il. 

COIlItinatl_ (AIMII\fmeDf) Bin (AJDea. 
dmeat of El,lItb Schedule). lilt. 
(XVU--:.5.B6). 341-41-

CGDIUtutloa 1 AIMDdmeId) BiD (Am .. 
dmeet of BiPlb Schedule) (XVU-
2.5..86), 343. 

Demaodl for Oralltl (OMral). 1916-
87 Departmem of Afomle B...v 
(XVI-IO.4.86). 35'.59. 

Demands for OraatJ (G.aenJ). 19H-
t7 J')epertmeet of ElecttOllic:l CXVI 
-10.4.86). 3".59. 

DeaIatMf. for Oruft (Oeeeraf" .,. 
11 Departseat of Ocean Dew-lop-
meat (XVl-l0 .... 86). 3'S.~, 

DaDaDd. 1M Oraatl (Oeoeral), .-.. 
t7 ne.,.,1IIMIIlt or Spsc.e (XVI-
10 ••. 16). 355-59. 

Oem'" for 0,...,.. (0 ...... ). .915-
17. M'.r, of Del'eeco (XV-
8.4.8'), 341-45. 

~ for Oraata.(GeMraI).lt16-
11 ..... lit". or Ex, • .wAllldra.@'V 
-24.1.86),417·21. 

D ...... tM Gra ... ,.(G ..... ;,:J .. 
'7. ",.1 • ."of .SC ..... .ad T.-. 
lot7 (XVI-tUM). W·39, . 



BaYiroacDe1lt (P'olectioa) Bill COMicS 
(XVII-8.S.86), 1lP-40. • 

Natl,oaal Policy OD Bducatloa (R.n.) 
(XVII-6.S.86), 349-SS. 

Rall",ay Bud..,t 1986-87 ,-Oeoeral 
DiacuaaioD (XIII-4.l.86), 653-60. 

Situation ID Nlrcar.,ua (Oil) (XIV-
7.U6), 311-13. 

SupplemCDtary DelllaDcls for Oraall 
(Gnoral), 1985·86 (XIV-14.l.SIS), 
i!S-6J. 

PARDHl, SHRI KESHAO BAO : 

AppoiDtmwt of MediealAd9iiora by 
Gas AutboritY of lDelie (XVII-
6.S.86), 232-l3. 

Emp'oyees lniDed ID HiDdI Ibortbaud-
typiUI ()(V-2.4.86), 163-64. 

HiDeli SbortbaDd. Code. for dae Bliod 
(XV -2.4.86), 101-108. 

Traa.fcr Policy iD Natioaaliacd Baub 
(X VI-l1.4.86), 40·41. 

Elttcoaion of Tilori-Tumaar Road 
Paaseqer tralD yPto Bhudara to_ 
(Maner UDder Rule 377) (XVII-
6.S.86), 274-75. 

Need to provid:! S.T.D. facility 10 
Gondia, Bbtodara aDd fumaar Tele-
pboDCI Exchaoaes (UDder Rule 377) 
(XVI-2ot," 86), 29.1. 

PASWAN. SHRt RAM BHAOAT: 

Allcacd Gamblilll aDd use of Narcotic 
Druaa 10 Five Star Hoatelao! New 
Delbi (XVII-2,S:S6), 99. 

(;ancellatio. of Nortb botmd traiD. 
ff'om Palna (XV-31.386). 189. 

C.earuce of ApplicatioDS of Multi. 
JlaUooal QlaretteCompaJIies for 
Capital l .. ues (XVI-ll.4 .. 86). 201. 
202. 

nDe Hoste's ID, Orissa iD ScveDlb 
PlIO (XIV-7.3.86), 28-l0. 

Industrial Worker. of La,. IDdustrial 
Houaea (XV-31.3.86), 263-4. 

r.lanufacturt ofdt1lP _IOID LICOrice 
Iy,t.m (X1lI-4.3.86). 361·362. 

MultiaadoDalt )tunnlDI Bua.lDess of 
Pi.billl frawlcn ",itbout permiaaion 
of GOVI. (XIV-I0.3,86), 76-71. 

Sptclal AssistaDce to Writers Workilll 
for Welfaro 01 fribals (XlV-
12.3.86). 42-43. 

TelepboDe Line. iD Bibar remain out 
of Order (XV-lS.3.86), 142. 

Tran,fer of Officers of Panjab aDd 
SiDd Bank {XVI -1I.4.86}. 26-29. 

. Violation.ofFERAIDd COFEPOSA 
by'Multinational Claaretrc Compa. 
Dies (XVI-Il.4.86), 317. 

Violation of M.RT.P. Aet by M/s 
I.T.C. Limited (XV-l.4.86), 93-
94. 

DEBATES 
Need for eODItructl8D of broad puse 

aad melTe 'laGge rail",ay IiDes bet-
.etD Datbbanga Samastipur aDd 
Sakrl aDd HasaDpur. respectivel, 
(Under Rule 377) (XV -4.4.86). 
387. 

PATEL. DR. A.K. : 

Allotmcot of l.P. Stadium (XV-
7.4.86), 36-46. 

AnDouncemeDt of Reliefs/ConcenioDs 
l'hroulb Government Notifications 
(XVII-2.5.86). 214-15. 

Appointment of retired persODS as 
Chairman, MaD8glDI Director. etc. 
in Public Sector UuderWiDI$ (XV 
-8.4.116). 241. 

Appointmcot of retired persons ia 
Bbarat Heav)' Electrical, LamilcG 
(Xlll-15.2.1I6), SO-S4. 

Aaaent to Gujarat Priva.te Primary 
Educatlonal loatltullons Bill (XlII 
-5.3.86), 48-49. 

Boob for Coll8terioa Ibe Mect or 
Tekvision (XVI-17.4.86). 1%. 

Clues to the Murder of Shri Lalil 
Nakan IDd Sbn Arjun O8s (XVII 
-30.4~86). 76-77. 

. CoIlaborallqu .. reement. liped bt 
BSEL (XnI-25.1,86), 14'. 



tli 

Complaiots .,aiD$1 ofBcerl or BHEL 
(Xvn';"29 .... 86), 61. 

Completion of Hooses by D.D.A. (XV 
-31.3.86). 32S-6. 

Construction of HouHl by D.D.A. 10 
198$.86 (XV-3U.86), 238. 

CoaatrUClion or Under .an .. , Tracb 
To_rd. Nortb or Mohta .. aailway 
Statloo (Western llailwaT) (XVI-
11.4.116), 174. 

Creatioa __ (CMII about role of 
eloctlOftic eqOipmeDlS (XV-l.4.86), 
145-46. . 

Demand for baooo cow "a\JIbter 
(XV -24.3.8(;), 308-09. 

Deport.tloo of FDleI.oen from Astael 
(XV -2.4.86), 39-40. 

Development ·of UaiabalritICI laJanck 
of blelia (XUI-26.l.&6), 2:2S-227. 

DevdopmeOI of WaJleIa.od (XV1-
9.4.86), 124. 

OiIapprea18oce of lodian Sbipa (Xnt 
-6.U6) • .w-~. 

DiIposaI of cootrabaud oareotiel 
IIized (XIV-14.3.86). llS-16. 

Etcctri&aaioo of Deihl-Bombay OcW-
Madtu rail liBe (XIV-I3.3.86), 54-
SS. 

E •• luatioll of Intearatcd RIII1I' Deve-
lopment PJOIfamDle (XV-7.4.86), 
135--31.. I 

ulIDptioa of CIlSlOOU dilly 00 ccrtalD I 
Sclcoti1k: lOiltUDleou (XVI- j 
11.4.86). 91·92. ' 

Expaoljoo aod m()dnJrisatloll of PeD. I 
clUill, AmpicilUD aod Sll'tPlORlJ'CID Ii 
plaots of HiodllltaD AItHbiota Ltd. 

, (XV~J.U6), 218.79. f 

I 
I 

Eapeodltllnl iOCl1tffiS OIl PubIlcity b, 
• BIIaratHdvy E*trka" Limited 

(XV-S.".S6). 5S-t6. 

~itatioa 01 Coat ill 'breed,. 
Nap, Dialrkt (XVI- IS.4.86). 12. 
J9. 

IislXlrt of Orapbit. ElteUod" (XVIJ 
-2.5.16). m.. ... 

i 

I 
i 
\ 

lbtraditloa 0' CUtlet. hObr.; t6 
THft&1ld (XVn-7.U6).2U-Jl. 

PiDucial aulltaDce amD 10 Food 
Corporalloa o( Iodia by OOYVD-
meat tX1V-7.3.86). 24J. 

Graat I)f citizeuhip to Slate .... per-
IOAI of Stlttim tXVII-7.S.lb). 99. 

ImpJanat.tioD of Pajab ACCOI'4i 
(XIIl.26.2.86). 1-9. 

II11p1 ....... '1oa of T..... UIIIUIp 
Pormula by Delbi lcIaooJl (XV-... 
27.3.86). 174·7S. . 

hDport of IDIIchlDe, 1001t b, can aDd 
jeep maDldiK'tlUON (XVI-H.4.86). 
147-49. 

Iadl. 's Orou Natlooal Product aDd 
Groa N.tio .. t loeome (XVI-
16.4.U), 221·24. . 

ladlaeaoUl prodllCtioo of IItClllOC't'1ttai. 
liac SUkoIa tXVI-II.".16), 116. 

ID.r04tuctioa orComputen la CoOltl 
(XV-2!.3JI6). S4. 

Iln'eIbDeDt ia various State ~ 
by Uaioo ucI. Stale GCWlC'DllleOtI 4', 
(XVU--6.'.86), lSl-'3. 

III. or lcletttily Cards to tile Chlzcol 
ia &lie Bot'" dlluicCl of lite COUDtfl' 
(XVI-16.U6),21S-16. 

Land builclIq acquift4 for 11Id1ao 
lit/talon abroW durio, SixtJa Pia. 
(XVI-2J.4,tI6), st·, 00, 

M.DuliKUlnl ot ~onk Typa.Writfl 
iadiaenOUll)' (XV-2,U,I6). 270. 

"..oraada trOll! 0IIcas 01 Cdtru 
Public SCQOI Uoctertakjop (XVIJ-
29.4.86), 271. 

N~oa of ladtaD ....... ,. aDel 
tc .. 1ICiI ..... rc.... to lite Wilt 
<XIV - 11.3.16). 1*147. 

N~rofPtanu ."b~ ~. 
1100 De\1ce (XVII-H ..... 6).· 2M-
35. 

Operation of tniat a •• ,peed or 200 
tI ___ • pel boar (XV~lU.J6). 
454, 



Over -AINIIment by Iacome-T Ill. 
Officer, (XVIl-2.'.86), 108.109. 

Quality of fOO4Jarlin. Supplied in Delhi 
(XIV-1.3.86), 62. 

Payment of cane crowers' dues by 
supr factorlet (XIV -14.3.86). 46-
61. 

Performaoce tsraetl for Public SeClor 
lodUJtrisl Unllilocurria, losaes 
(x1ll-4.3.86), 318. 

Penona prosecuted ulldor Foreiln 
Contribution (Rcaulatioa) ACI (XIV 
-123.86). 133-\34. 

Policy realrdinl pollial and transfer 
(XVI- 16.4.86). 67-68. 

i 

PollutlOll of YamuDa River (X VlI- i 
1.'-86). 208-210. I 

: 
i 
I 
I 

Premature Release or PalLiS/ao Spies 
from Tlhar Jail (XVII-7 .'.86), 165-
166. 

PrU:eI or Iadl,enous and Imported 
N~.priDt (XIV-I 1.3.86), 176-18. 

Priori." 01 'At a G1aoce' Time Table 
twice a Year (XIV-20.3.86): 156_ 
157. 

Profit/loss by Public SK(or Enlerprile~ 
(XVIl-6.S.86). 73. 

PropoaaJ to crute tourist centre, for 
Buddhill pil,nms tourists from 
abroad (XV -4.4.86), 64. 

R .... larisalion of services of temporary 
ex-Naval Personocl employcd ia 
CUltOUll Marine Departmeat (XVI 
-25.4.86). 165-66. 

Report of Cbari Committee on work-
In. of e .. tern Coalfields LId. 
(XlV-l 1.3.86), 71. 

Report of Workina Group oa Urbaa 
Laod Ceil/o, (XlII-4.3.86), 188. . . 

Report. of National CommiuioDs on 
Teachers (XIIl-27.2.86). 91.100. 

Rlae ia priccs of domestic acwspriot 
(Xm-4.3.86), 'OS. 

aural LaudlOiI EmpJoyment GualaMeCi 
Propmme (XIU~-4.3.116), 104-105. 

, 
I 
I 

I 
I 
I 
I 
I 
I 

Sanskrit a. a Computer fangua,: 
(XIlI-7.S:86}.209.211. 

Saa.krit .a t.be computer 18u,uaa_ 
(XID-5.3.86). 173. 

Selliall up of Co-,Clneratioo Plants by 
Oil aad Natural Gas Commi8lioa 
(XIV-18,J.86), 39. 

Speedjn, up of IraiDs (XV-3.4.86). 
50-'1. 

Sleps 10 check levels of Air. Noiae 
aadWater PollutiOll of· Metropoli-
tao cities (XVI-9.4.86). 61. 

TedlnololY for Kapunbala Coach 
Factory (XV-27.3.86), 122. 

Telecast of T. V. film 'Rajiv's Jodia' 
(XIV-JO.3.86). 85-86. 

Tcaaacy ript. for disabled (XIV-
17 .3.86). 97-1:;0. 

Tbakkar Commission Report (XVJ-
16.4.86), 217-18, 

Uorcconciled Amouats in lair a-Branch 
TraaSictiona of Baaks (XVII-
2.H6). 25(1.51. 

Vacsocics of Judlcs ia High Courta 
of Andhra Pradesh, Madbya PradClb 
and Madras (XV -2S.3.86). 206. 

Wasta.os ia the proceued food arti-
cles duc to old methods of procas-
iag. storagCl and transportatioa 
lXIV-1.3.86), 246. 

Wasteland Devclopment Plan (XIV-
19.3.86), 13-76. 

Zone-wilc profit/Iou in NTC (XV-
21.3.86). 120-124. 

DEBATES 
General Budget. 1986-87 General 

Dlscussioa (XIV-ll.3.86). 2S0-5l. 

PATEL, SHRI AHMED M: 

Ccotrar assistaacc to Gujarat towards 
NMBP (XV-31 U6). 143-44. 

Commuaicatlon Facility in Gujarat 
(XVI-IS.4.86). 97-98. 

Concessioa on import duty on Pit 
Iron (XV-4.4.86). 92·93. 



Coven.. of TV Centre at Rajkot 
(XV -31.3.86); llO. 

Delbi-Aluacdabad Ilitht vii Jalpur IDd 
Jodhpur (XVI~244.86). ! 131·ll. 

btcre&se iD alJocaliOD of Funds to 
BUDCO to meet demands from 
States (XVII-28.4;86). IlS. 

.. Multinatlonal Campania 'esp,ed in 
manufacturin,/fertilizora (XV-
31.3.86). lIS·9. 

NIUonal Average ProducUOII of Wbeat 
In ludla (XV-lI.lJI6). 220-22. 

Itatlway line to CODDeCttbe Alana 
SblP Br.eakinaYard .Bbavnaaar 
lXV-31.3.86). 144·45. 

Shortfall between Demandaad AVliI· 
ability of Power in different Zones 
aDd In Qujarat (XVn-29.4.86). 
16l. 

Transportalion of COlI} Ihrouah BOll 
'N' WaloDs (XVI-17A.86). 197. 

Wilhdrawal of central assIstaDCe 10 
Slates for procnrement of Malatbian 
(XV-ll.3.S6),48·9. 

PATEL. SHRI C. D. : 

Allotment of Wa,ons for Transporta-
tion of Salt. Coal and Fertilise" to 
Qujarat durin, 1985·S6 (XVI-
17.4.86), ISO-I82. 

Central assistaoce 10 GlIjarat lowardi 
NMEP (XV-31.3.86). 143-44. 

CODcession aD import duty on Pia 
Iroo (XV-4.4.86), 92-9l. 

Railway line to C:OODcct tbe Alana 
Sblp BreaklDI Yard. Bblv~lar 
(XV-31.3.86). 144-45. 

·RemQIJofativCl Price for Aaricullural 
Produce ia Gujarat. (XVI-11.4.86). 
62·63. 

Withdrawal of ceolral uaittaDce 10 
Slates for procurement of MaJatbiaa 
(XV-l1.3.86), 43-9. 

DEBATES 
Need for an'D,iDI adequate ,upplles 

of coat to iDdualrics aDd lIIIIall _Je 
unite in' Oriaa (Under', ltu" 377) 
(Xlll-2S.2.86), 360. 

Netd for remedial ...... ~ril iD orde' 
10 meet Ihe severe 'drGualu altuatlon 
iD Qujarat (UDder Rulo 377) (XUJ-
25.2.86), 364-4;5. 

. Need to take meaaurea 10 eafepard 
tbe iotereltaof Cotton ,r6wen of 
Gujarat (Uoder Rule 377) (XlV-
12.3.86). 206-08 . 

PATEL, '5IIRI C.D. : 

Demaods far Graot. (General), 1986-
81, Miolstry of COIlllDOl'C>e' (XV- ... 
31.3.86). 483-87. 

PATEL, SHRI H.M. : 

Aue.smeat of New TClllUe Policy la4 
NuniDa of Sick Mills (XlIJ-
2 •. 2.8ft), 22r-u,. 

Board for fb:in, prices of CIIeotial 
commodities (XVi~II."':86)1 lOS. 

Claain. dowa of SbippiDI Development 
Fund Committee (XVI-174.86). 78. 

. BmohuDeDfI of dally WIp' elerlta (XV I 
-16.4.86). 127-28. 

a. .... loo of· Terms of -Commi .. ioo. 
of Inquiry (XIV-19.3.86l. i~·8t. 

GeaeratioD of Power tbre&lj,,:J 0011-
conveDtioaallOUrc:eI of enero 
(XIV-11.3.86),3·7. 

Healtb bazard. faced by employees of 
Atomic Power P"DlI (XVl-
16.4.86). 43-44. 

IdODtlkat.loo of TechaoJoaic:al Arc .. 
of biab Nadooal Priorit, (XlJI-
5.3.86). 129·30. 

Import of Turbo Gea.calor-from East 
European Coualries (XV-8 .... 86). 
)40. 

Jacreue ID aneta of Commpanla due 
to aiellll of aneta limit of MIlTP 
U"lritt (XIII-lS.2.86),8().81. 

ImpUon Projectl IwailiD, c:IeIraace 
(XV-3.4.86). 37. 

Ub)'a" iDvolvemeol in Terrodaraaott 
ID Rome aod Athen.· . (XUI-
26.2.86), 109. 
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Measurn to protect -Forelll.·(XIV-, 
19.3.86). 125-128. 

MoMcalioD of Value Added Tilt 
(XVI-ll.4.86), ~5. 

Pakistan I ntellitence Officer reaidl .. 
in Amril .. r Golden Tempi. (XVl-
9.4.86). 63. 

Planning voup for formulating a 
perspective plan for shipping (XIV 
-13.3.86),23·28. 

Propew or ownil1l Banta by State 
Governments (XVI-II.4.86). 317-
18. 

Recommendation of SukbBmoy Chair • 
. ravarly Committee on Banks (XVI 
-11.4.86),245-46. 

~Report on Corruption charges alainst 
Haryua Chief Minister (XIlI-
5.3.86). 29. 

Retirement age of Supreme Court &; 
High Coun Judie. (Xlll-2S.2.86), 
244·245. 

Review of M.harashtra and Gujarat 
Elearicily Bomls (XIIJ-4.3.86), 
384-385. 

Thakkar Commission Report (XVI-
16.4.86), 217-18 .. 

Undercuttinl of service charges by 
banks for auraetin, deposits. (XIV 
-14.3.86), 122-23. 

Workins Clf Tarapur Atomic Power 
StatiLln (XV -2.4.86). 7S·76. 

DEBA7ES 

General. Bud,.. 1986-87 General 
Diacussion. (XIV-IO.3.86), 393-402, 

PA'FBLJ,SHRI MOHANBHAl: 

AnalYlis of Environmental Problems 
(XIV-19.3.86). 48-49. 

Approval of Power traulIDlstion 
achemes. (XVI-23.4.86). 137.148. 

Availability or Colonr, T.V. Sell : (XVI 
-16.4.86), 70-72. 

Cbart.r., of Rt .. by ONGC (XVI-. 
15.4.86), 215.16. 

. 
Chit Pund Companies In India (XV -

4.4,86), 57-59. 

Clearance to Bbensatori Irrigation 
scbeme In district Guna Madbya 
Pradesh (XlV-J2.3.86), 22-26. 

Communal Riots in the country (XV-
2.4.86), 150-151. 

Companies manWacturlq . TV Seta 
(XIV-193.86), 111·112. 

Construction of new hotels (XIV-
7.3.86), 65-66. 

ConatructiOD of Warebouses and 
Godowns in Sixth, and S.nllth 
Plan Periods (XV "';"4.4.86), 265-66. 

Convert/oil of Air F1i,hta from Avero 
to Bocian (XV-3.4.86). 213. 

Conversioo of Metre Gauge to Broad 
Gause ·line in Saurashtra ReaioD of 
Gujarat (XIV-20.3.86), 57·58. 

Cri.ts in filament industry due to 
import of filameat yarn (XV-
4.4.86), 308-309 .. 

Decline .. in production of superior 
arade coal, (XVI-15.4.86), 51·52, 

Deep . lea fishinll trawl.... (XIn-
4.3.86), 216-217. 

Demand for Abolition of Octroi Duty 
(XVI-21.3.86), 81. 

Demand for Air Service betweeu Diu 
and Bombay (XV-3.4.86), 92. 

Demand for bench of High Court in 
Saurasbtra (XV -25.3.86), ISS. 

Development of Oilseeds varieties by 
ICAR (XIII-4.3.86), 255-260. 

Divenificatiouor'Market. for Incre ... 
Ina Exports and Facilities (XIV-
7.3.86), 141-42. 

DroupalaOujarat (XV-7.4.86),.198-
99. 

ElectrOBic Industry i8 Gujant (XVII 
30,4.86), ISS. 

Export of AaricultnraJ Products (XIV 
-14.3.86), 28·31. 

Export of ch.mical products . (Xlll-
21.2.86). 42-43, 
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Export of collon yarn Ind forella 
Ezeilinae e~roin,. (XII 1-
282 86). 40·41. , 

Export of Rice (XVI-25.4.86), 36-37. 

Extenlion of Vayudoot Service. (XVI 
-Z4.4.86), 33·35. 

Feasibility report for developmeat of 
port facllitie. at Vadinar (XV-
31.3.86). 194-95.' 

Fillancial Asailtaac:e to Gujlrat for 
Drinking W.ter Supply Sc:heme 
(XIV-I7.3.86). 38-40. 

Fire in oil wells in Oil Producinl 
Stites (XIV-II.3.U). 183-84. 

Filhia_ Harbour. fn tbe Country I 
·(XV-24.3.86). t2~-I29. I 

Foretl» alSistance for Nuclear Power 
Projects (XVU-30.4.86),65. I 

For.ilJl fishlDI Ira wIers in our Territo-
rial Waters (XV-24.3.86), 323..24. , 

FutJCfioniDJ of Huin Fertilizer Pllnt 
(XllI-4.3.86), 97. 

FUnctioni", of 1.5.0. Coatainer 
Depot (XVI-ll.4 86).205. 

G •• for lilicon induatry (XIII-S.3.86). 
43·44. 

Implementation of Rural Development 
Scbemes (XVlI-S.S.86). 43 ....... 

. Import aad Export of crude 011 (XIV-
11.3.86). 16-20. 

Import and Mlnuf.clureof Computers 
,XVI--94 (6). 143. 

Import of Colour T.V. Componeoll '1 

(X1I1-26.2.86).4O-48. 
Import of power paCrllio, macbillery 

public sector nnit. In Gujarlt (XV- I 
1.4.86), 219-20. l 

Import oUted Scrap (XIV-10.3.16), 
97-98. 

Jmportod/indipoous T.V. tranlUlilter. 
iallalled (XVI-2J.4.86). 187. 

InOl'ease ill price of Steel (XVI-
21.4.86). 201-204. 

Jlttft,.e in T.B.C .... (XIV-20,3.86). 
'3-54. 

I 

I 

I 

lodie·Iran Trade Accord (XOI-
28.2.86). 114. 

ludustriel IIIfDC ,Iectronic COIDpOHDtI 
(XV[-9.4.86), 54. 

IDlroductio.D of Modena Tecluaolou' 
. for TelepboDe Industry (XV-

8.486), 76-77. 

Joint Sector Maoapmeat io Power 
Sector (XIV-18.3.86), 57. 

Leake.. of Gas from Sbriram Foodl 
and Fertiliser PIIDt, Dellal (Xlll-
4.3.86), 300-301. 

Llceoces fot Maour.ceurfUl TV Set. 
(XVII-7.S.86), 33-39. 

LolICI In Five Star Rotel. ill Public 
.od Private Sector (XVII-2.S.S6). 
120-23. 

Low Power T.V. 
Var.val in Gujar.t 
63-64. 

Trauml .. u for 
(XV-7.4.86). 

M.N.C. in lilbiDI trade (XIV-
10,3.86). J66-167, 

Mioufacture of iUepI a.tmI la tbe 
CouDtr), (XV -2.4.86). 101-208. 

MaDulacturiq of Elec:trooic Watcbel 
(XIV-lt.3.86), 76·10. 

Mkrowa'-e liDt between Vcraval aad 
Una in Gujarat (XV-1.4.86), 219. 

Minioa of Coal Depoaitl ID Gqjara& 
(XV--l.4.86),123. 

Oil exploration In Siurubtra (XV-
25.3.86), 154. 

OpenlD, of AJ'urvodic Hoeplla. ill tbe 
eouatr, (XVI-24.4.86), 186-81. 

Pharmaceutical Induslne. iD India alld 
cbeck on prodllCtfoa of drup 
(XIIl-2S.2.86),45.46, 

ProduceioD aad Export of 'Rice 
(XVII-S.S.86), 145-46.. 

Productloa or Newspriot (XIV-
1I.3.86), 162-63. 

ProarClS of cOIIItruclioa of NbaVA 
Sheva Port (XIV -2 "3.86). 145. 
146. 
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Propoi~ for "N~tio~~1 Ed~airon 
Testilll Service" (XVI-24.4 86). 
232-33. 

Provtaioo of. TV Set$ for ViUalCi 
(XV -7-4.86), 199·200. 

Purcbaso of Mirase 2000 aircraft 
(XVII-7.5.86), 183·184. 

Raisilll Price of L.P.G. for Industrial 
Consumen (XVI-15.4.86), 145-46. 

Rebabilltatioo of Leprosy cured 
Patients (XIII-27.2.S6), 51-52. 

Roquests for startilll Ferry Service on 
Mondvi-Okba Route in Gujarat 
(XIII-ti.3.&6), 197.98. 

Requlrcmont. production aod pdces of 
lodlleDOW and imported newsprint 
(XIll-4.3.86), 32()'322. 

(tevision o( Royalty on c~ude for 
Gujarat (XV-8.4.116), 247-48. 

Road ~veJopment policy (XIV-
13.3.86), 139-40: 

7~3 

Sbortage of LPG io Saurasbtra (XV-
25.3.86), SO. 

Steel Accumulated at sloe I plantl 
(XIV -10.].86), 49-SO. 

Steps fo~ meeting damand (or New 
Tcicpl10ne COllDection (XJV-
18.3.86), 129. 

Stops taken (or modernisation of hand-
loom Industry (XIV-14.] 86), 147-
48. 

Tax Eva~IOD by 'eading Beverage 
Manufacturer (XIV-7.3.86), 141. 

Visits of forci.8n trade dcleptiODl lO 
India durinll 1985 (XVI-25.4.86), 
204. 

Voluntary Organisations oiferinl belp 
in illlp!ementing Family Planoinl 
Prolfamme (XV-27.3.86). 74-5. 

Walen. ays jocluded for declaratioo al 
National Watcrways durinl Sevonth 
Plao (XVI-I7.4.86), 99. 

SctKmea for. transportation of coal by 
Slurry Pipelines lXV-1.4.86), 53· 
54. 

PATEL, SHRI RAM PUJAN : 

Scheme to bell' economically weaker 
soclioo of urban and rural porula· 
lion (XVI-ll.4.S6), 222·28. 

Scbeme to open model schools in the 
country (XIV -13.3.86), SO-S2. 

Separate Couns 10 settle industrial dis· 
putes (XVII- 5.5.86), IS5-SS. 

Set up of a Committee to look Into the 
affairs of losinl National Textjle 
Corporation Mills (XIV-7.3 86). 
250-51. 

Settiol up of Ga,-based Power Pro· 
jects (XVII-29.4.86). 34. 

Sattiol up of Mioi Cement Plaots 
(XVlI-29.4.86). 234. 

SettlOI up of more Ny!on Filameot \ 
Yarn Units (XV-25.3.86), !S3. 

Sho;ta,c of c:oi~ (X1II-21.2.86). 142· 
43. 

Sborta,e of Fuel wood and Fodder 
(XVI-~.4.86), 130. 

I 
I 

Additiooll Iigbl poles io villaae Naib 
Sarai, New Delbi (XVII-6.5.86), 
t19. 

Compassionate Appointments in 
CPWD (XV-7.4.86), 109. 

Compensation for c10tbes toro of 
passeugers due to poor maintenance 
of DTC Buses (XVI-IO.4.86), 117-
18. 

Defective Flats in Mandakloi Enclave 
(XV-31.3.86), 271-2. 

Delay in Supply of LPG by Dharat 
Petroleum Corporation Limited 
(XV-2S.3.86). 70. 

Demanl! for T.A. by Junior Eoliooors 
Association, CPWD (XV-1.4.S6), 
192. 

Elcctd6cation of Unauthorised Colo-
nieS of Deihl (XYU-29A.86). 79-
BO. 

ISl.Jnukinaon LPG SIO,e8 aod ina-
ptl!:tion by Gas Aaencies (XV-
1.4.86), 211·18. 



Import of VCR', (XVlI-7.5.I6), 243. 

Inccntive to J'olice PenoDJIel (XVI-
9.4.S6), 93. 

Malpractices by L.P.O. Dealers ill 
Dolhi (XV -1.4.86), 7s-80. 

Production' of Microw.ve Syltall for 
Telephone Excbanae.t Pba,bamau 
in Utt.r Pradesh (XlV-1S.3.S6), 83-
84. 

Promotion olJ.EI in CPWD (XVI-
21.4.86), 226. 

Proposal 10 s.t up a Model Interme-
diate Colle,e at eacb Block 1evcI 
(XV-3.4.86). 64-65. 

Selection ande pOlIS of JEa in CPWD 
(XVI- 21.4.86), 84-85. 

Setlin, up' of Tn'boual, Commiulon or 
courts for Bettina cases of private 
bu.ilders (XVI-2U.86), 211·12-

Telecast 01 Pro,rallllrMll 10 Hindi 
(XVll-S.S.86). 101-103. 

Use of Duplicate partl in DTC B_ 
c.usinl accident. (XVl-10.4.86), 
230. 

Vacant P05ts or Aastt. Enaloeer. in 
C.P.W.D. (XV-7.4.86). 191-92. 

DEBATES 
General Budaet. 1986-81--General 

Diccussion. (XIV-SO.3.86), 416-21. 

Oem.DeI for luney of water 1oue4 
areu and measures to .. ft crope 
from destruction in thOIOueu 
(Under Rule 377) (XVII-8.5.16). 
14. 

Demand, ror Grantl (Oeneral). 1986-
87. Ministry of Petroleum and 
NaturalOu (XIV-20.3.86). 241-
43. 

Demands for Gr.nta (General). I~ 
S7. Ministry of Water ReIOUtCIII 
(XV-S.4.86),439-444. 

Demands for Bllcesa Grants (Rail •• ,.) 
1983-84 (XIV-t33.86I. 4~72. 

supplementary Demand, for Orant, 
(RailwaYI). 198'-86 (XIV-1U.h), 
470-72. 

D.mands (or Grants (Rail.a,I). 1986. 
17. (XIV-13.1.86), 470·72. 

Necnury measures needed to ensure 
remunerative prices or .... icultur.1 
produce to the farmers (Under Rule 
377) (XIV-lJ .3.86). 262. 

Tblrd Report of R.ilway ConyeotioD 
Committee (Res.) (XIV -13.3.86) 470-

72. 
PATBL, SHRI U.H. : 

Retlult. o( the Raldl colKlucted b" 
Iacome Tax Autboritl~. 10 CBI 
(XIII-21.2.S6), 195-96. 

Tribunal for Border Disputes (XIV-
19.3.86), 96-97. 

PATHAK,SHRIANANDA: 
Amendment of articles of Auociatloo 

of Export PromotioD CouDeil (XVI 
-11.4.86). 159-60. 

CoMlitution of ManaaiDI Committee 
of P.I.B.O. (XVI--11.4.86). 150-60. 

Demand aDd production of L.P.O. 
cyliaderl in West BeDial (XIV-
11.3 86). ~. 

Demand ofTca IlKlustry for Unreatrlc-
ted £aport (XIV-7.3.86), 12-16. 

Depots ofS.Y.C. for imported natunl 
rubber (XIV-7.3.86). IBO.81. 

Earorcement of Equ.1 Remuneration 
Act (XIV-IO.3.86), 170.172. 

EatlDcertna Projecll (India) Umlled 
.nd Cycle CorporatioD of India 
Umiled (X1IJ-4 3.86), 351-3~. 

Excise dnt" 00 DarjeeliDJ tea (XtII-
11.2 86), 46-47. 

Exploration wor'" at Oorubathan .rea 
(District Darjeeltna) (XIll-4.3.86). 
266-167. 

GeolQ8lcal Survey of India tXIV-
17.3.86), 21·25. 

Harassment of Officers or Customs 
and Central Escile Department of 
ShiJlon. COllector.te <"VI-
11.4. Sf.). 45-<16. 



tmp:ementatlon of conditions stipula-
ted in Industrial Licence lI'antod 
to Mia Horlick. (XVI-21.4.86), 
73-74. 

Import duty on 8exlble pakqiDa 
material for packina qro-baaed pro-
duct. (XlV-2S.4.86), 77-78. 

Import LiceDce 10 Mia. Moun Machi· 
Del Ltd. (XV-4.4.86), .'9-60. 

Import of Tea for domestic CODJump-
tioo by 2000 A.D. (XIV-7.3.86). 
179-80. 

Income Tax on IDlurance claims paid 
in exce .. 01 writteu value of Machi· 
uery lXV-21.3.86), 302. 

bsue ot Letters of Intent for Manu-
faclllre of PEY/PTA (XV-2S.3.86), 

Kuraeons T.V. Relay Centre (XlV-
17.3.86), .S9. 

labour HOUle Constructed In Planla· 
lion Areas (XIV-17.3.86), .'8-60. 

Lilt of newspaper for UPSC advertiae-
mentl (XVI-21.4.86), 191. 

Lotus Advanced to C.J. InlorDltional 
Holell by Finlnclel Inilitutloni 
(XVII-2.'.86), '8. 

Memorandum from All lodle !tendriya 
Vidyalaya Teacbers Alloc:iation 
(XIII-27.2.86), 82. 

National Park in W. Benpl (XIII-
'.3.86), 73. 

Offeucel under Equal Remuneralion 
Act 10 become COlnillb1e (XIV-
10.3.86). 44-4'. 

Proposal for transfer of export quota 
work of aarments to a statotory 
body (XV-4.4.86). 177-78. 

Reatriction on forolln tourisu to 
Darjeelina (XlV -7.3.86), 161-62. 

Revision of payllllJlta witb C.I. 
lnlernalional Hote's (XVI-:U.4.86), 
166. 

SIOppqe of IInanclal assistance to 
Tea.Gardens lu Darjeelilll a"d 
Norlb BeDial by Natlo.alised Banks 
tXlll - 2¥.l.86}, 36. 

Swltcb-over from fiscal control, to 
tariff, as trade policy (XIV-
7.3.86),254-'6. 

Telecast of Advertising Film witb a 
Cricketer durina a Cricket Matcb 
(XV-31.3.86), 220. 

Telecast of Nepali films 10 National 
Proaramme (XlV -10.3.86), 304·305. 

UPSC/SSC advertisements to NepaU 
laoauaae new.papers (XIII-
4.3.86), 103-104. 

Uae of Porei.u brand name (XVII-
29.4.86), 70. 

Uae of loreilll trado mark by Escorta, 
Maruli and D.C.M. (XVII-
29.4.86),40. 

UM of forelan brand names by COQI4 
panies (XV-1.4.86),57. 

Ute of Foroian Trade Marks by Com-
psniea (XV -1.4.86). 132·33. 

Validity period of lndian Pauport 
(XV-2.4.86), '9. 

Violation of Licenced Capacity by 
MIs. Pur. Drinks (New Delbi) Ltd. 
and Mis. Kool Crown Corks Pvt. 
Ltd. (XV-4.4.86). 48·49. 

Wind in. up Hinduslan Steel Works 
Construction Ltd. (XIIl-4.3.86), 
266. 

PATHAK, SHRI CHANDRA KISHORB : 

Boycott of lOme Companl.. by 
AIOCD (XV1l-19.4.86), 39. 

Conversion of Mansi·Sabarsa Metre 
Gauae line into Broad Gause lin. 
(X1II-27.2,86). 147-48. 

Closure of larae Scale Industries dur-
ina 1984·85. (XV-I.4.8 ;), 156-57. 

L.P.G. Supply to Conaumer. in Bibat 
(XV-I.4.86),1'8. 

Late Oelivery of Telearam in Bibar 
(XV-1.4.86), 1S5-56. 

New Drill Policy (X1II-2S.:!.86). 101. 
108. 

Production of LPG Cylinder. In Sev •• 
nth Plan (XV-1.4.86), 41-4a, 
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STD facilit), for Metropolitlin Cities 
from Saharaa Di.trlct in Bibar 
(XIlI-2S.2.86), 49-SO. 

TralDi runDio, between Manai and 
Forbcqanj {XUl-l·;.1.86}, 47-48. 

Walu for aarlculturallabour. (XVI-
21.4.86),118-19. 

Waitilll List for New Telepbone Con-
uectioas in SabaTn District. . Bibar 
(XV -1.4.86). 157-58. 

DEBA.TES 
Constitution (AmendDlOnt) Bill (Inscr. 

tion of New Part "(XA) By Sbri 
Aoand Pathak (Neptived) Coosid. 
(XIV-7.3.86), 361~5. 

Demands for Grauts (Oeneral), 1986-
87. Ministry of Commerce (XV-
31.3.85).487·92. 

Demands for Graots (Railways), 1986-
87. Cut. MOllon (XrV-"-13.3.86J, 
361-370. 

Need to instruct tbe United Bank of 
India to Iiberaliac Its policy in res-
pecl of lea fiuncllll(Under Rule 3m. (XUl-2S.1.86). 363. 

Need 10 sct up industrial units in 
Madbubani di&Irll:t of Bihar to pro' 
vide aainfvJ employment to the 
local people (Under Rule 377) 
(XlII-2S.2.86). 359. 

Reported CriMs in Jule Industry (C.A.) 
(X,V-4.4.86),346-64. 

PATHAK, SHRI CHANDRA KISHORE : 

Railway BudJCt. 1986-87 .. General 
Discutsion (XIU-6.3.86). 283·84. 

PATIL, SHRI BALASAHEB VIKHE : 
Absorption of RelCrved Traioed Per· 

sons in Telecommunications dep.rt. 
ment (XIV-It.3.86). 82. 

Acbievlnl sel(·sufficieney in alcobol 
(XV-8.4.86). U. 

Advance tinaaclal lecurlty tor protec-
tioa of envirOBmelil (XVn-7.'.86), 
166. 

Aerial Surlley of 1I'0uo4 .. ater re.our-
.-of Blbar (XVI ..... IO.4.t6). 1.38. 

Amend meat to Compaa~ ~ rQtrict-
ill8 number of DireotorsJaip (or an 
fodivjdual (XV -8.4.86). 175. 

Assam Na,aland border dispute 
(XVIJ,,-,30.4.86). 79_80. 

Caoe price advised by varioUJ State 
Governments durin, 198$..86. (XV-
2U.86),83·U. 

Cases of cbeatinl alainlt M.npower 
Ellportinl Alents (XVII-S.$.86). 
17'·76. 

Centre's interveDtion ror Caullery 
wa'erfrom KlTollla\Qa to Tamil 
Nadu (X1lI-6.3.86), 79. 

CbaOR! iD CroppiDI Pallern (XV-
31.3.86), 361-2. 

Cbanl" of Music Telecast before tbe 
No"'. (XV -31.3.86).32.1. 
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tion of Dry land under cnltivation 
(XVI-21.4.86). 106_ 

locrcaae in purcbllina powOl 01 people 
(XVI-1I.3.86),57-60. 

Increase in Refined Oil PricIII (XV-
21.3.86), 152·5). 

Lootinl of banu In Punjab (XV-
21.3.86). 286-89. 

Loss of lif. and Property due tn riot. 
in J &; K (XV-2.4.86), 170-171. 

Lonrinl down the steps of entry and 
exit aates of DTC billa. (XVI-
24.4.86), 85-86. 

Mabarasbtra-Karnataka Botdtr Dia-
pUle (XlV -19.3.86),93. 

Manufacture of Electronic Weapons 
(XVI-16.4.86). 212. 

NOD-payment of Salary to employees 
of Samachar Bbarati (XV-7.4.86), 

Ol",t Manuscript found In Oujarat 
(XV-27.3.86). 113-4. 

Openinl of Coop'eratiYCI throlllhout 
the Country 10 Sell Agricultural 
Products (XVIl-28.4.86). 37. 

Oyerloadina of telecommunication nClt-
work (XV-I.4.86), 111-12. 

Per capita Consumption of Foodaraln. 
(XV-4.4.86), ~S1. 

Production of Coal (XV -15.3.86), 
146. 

Production of Eltctrooic D."ace 

J!quipment by OrdinancCl Pactories'} 
(XVI-9.4.86). 207. 

Proarammes Telecast on Second Chan-
nel (XVn-28.4.86), 208. 

Publication of Text Books by Oovern-
ment and privatCi Ageoci. (XVI-
24.4.86), 197-99. 

Purchase Programme of Jute Corpora-
don of IDdia (XVI-lS.4.86), 22-15. 

Recommendation of Sukhamoy Chalr.-
raVArty Committee on Bank. (XVI-
11.4.86), 245-46. 

I.cpresentation from mini Steel Plant 
Ownen reaardin& price rilCi (XIU-
4.3.86). 16S-166. 

Restructurlna of Planning and Imple-
mentation s<:t up for poverty Allevia-
tion Proarammes (XVI-9.4.86), 
119. 

Salo of land to Public Scbool by DDA 
(XVI-21.4.86J,210. 

Take-over of Siclr. Suaar Mills (XVI-
15.4.86), 18. 

Talta witb Shri Laldeng8 In Ouert.lla 
problCIUI tXVI-23.4.86}, 85. 

Taraet for Beltlna up primary schools 
durina $ovClntb Plan (XV-3.4.86), 
19·90. 

Technical support to Stattl Govern-
ments for drawing up Irrigation 
Projecta (XVI-II .4.86),282-

Thakkar Commission Report (XVI-
16.4.86), 217-18. 

DEBATES 

Disapproval of Swadeshi CatIon Mill. 
Company LImited (Acquilition and 
transfer of UndertakiDgs) Ordinance 
(I.e •. ) (XVIl-6.5.86), 313-314. 

Swadelbl Cotton Mills Company 
Limited (Acquisition and Transfet' of 
Undcrtaklncs) Mill. Consid. (XVII 
-6.'-86), 313-314. 

DEBATES 

Demand. for Oraotl (Oeneral), 1986-
81. Department of Atomic EnVC1 
(XVI-I0.4.86),. 378-9';:, 



Denland, for Grllnl. (GeneU1)~ 1986. 
87. Department of Electrori'ies (XVI 
-10.4.(6), 378·92-

Demands for Granls (General), 1986· 
87 . Department of Ocelln Develop. 
ment (XVI-lO 4.86),378.79. 

Demands for Granls (O'eoera1); 1986-
87. Deparlmeat of Space (XVI-
10.4.86), 378·92. 

Dcmandt for Oruts (Gouoral).1986-
87. MlnilUy of &:iI;DCe a114 Tecbno· 
lOllY (XVI-I0.4.86). 378-92. 

D«ailed Demands lor Granll for 
1986-81 ·of t~ DepartmCllt. of 
AtomK: EnerlY,Spau aDd Electronacs 
(XV-1.4.86), 251. 

PATlL, sHin un AMRIlO': 

Adoptiou of 10+2+3 SyStem of 
Education by StaIn (XIV-J3.3.86), 
162-64. 

AlI'icullural Credit "yea by banka to 
fanDela dunoa 198$.86 (XJV-
1.3.86). 214. 

Bookl" ,lid re~rvatiOB faciliJY at 
Y~unal (Maharuhtra) (xill-
6.3.86), 147-48. 

OCyelopment of ADcieDt Fom/Cailies 
{XlV-7.3.86).232-33. 

FirlDs/ t1rpnisatioDs rllDliiut inetal 
bbkinl bUliDW in T baiteDislricl 
(Ma1lara,btra) (XIV-7.3.86); 127. 

New Telepbooe OODnel:t!OD. from 
YaYalmal (Mabaraibtra) Telepbone 
ElIcbang( (XDI-4.3.86). $00. 

l>cq&ll,a Project io Maharashtra 
(Xlil-63.86). $~. 

Postponement of Examioatioua due 
to .'rile by Delhi Uolyenlly Teach-
eft (XIV-13,3.86), 42-43. 

Proposal to orpnise Festivals for 
Promolioo of Tour'sm (Xl V-
7.3.86),233·34. 

Settlna' up of a ceDieot p1ant if Cbao-
akba.',"ani. Dian. Yavatinal (Maba. 
rasbtra) (XIll-4. '.86), 368. 

Stttin •. uP· oranotbet·N.t1odi'1~hul41 
ofSports (XllT-6.l.86), 14'1, 

PATJL, SHRI VEERENDRA: 

Finance Bill, 1986' C(!a'ld~ (XVI-
244.86), 317.32. 

PAl1L, SHRT VUAY N. 

Amount allolted for Rural Ho .. IIII 
(XIIl-4 3.86). 295·296. 

Bio8as Plants (XIV-J8,3.S6)~ 74-78. 

Complaints or def'ecti\'c wa'ibeta iD 
LPG Cylinder, (XIV-ll.3.86). 73-
74. 

Disposal of calts by Dtlb· Adtolbi.tra-
live Tribunal (XV-2 -486), 92t-93. 

Dutcb help io tbe field of N ..... tioa 
(XlII-6.J.86). 152·53. 

Economk: 00 opetatiuu "'itll N4IUior. 
land. (XIII-2S.2.~), 187·88. 

Efre\:ll of D,ft'erstadal £~Ddtiea 
on PvwerJooai Sector <'[111-
21,2.86). 128. 

EXeheduty od paper ladDatr)' (XlV-
18.3.1UI), 198-1W. 

ExploriqMarhl1 abroad for IW'pl .. 
Yrbeat lXIU-21.2.86). 2S«I. 

Export by NatioDal TtlIfi1e COt';'rl. 
t.oo. lXIV-i4.3.86). 69'-10. 

Eaport of cubcw·terild. (XVJ-
25.4.86), 157."1. 

Export or Hal'ldtoorhs (XV....;.lU.811). 
23S.39. 

~tport or Iron ott to J.~'a (XVll-
. 11.4.86). 92. 

Foreiao Aided DevelOPlDODI of FOrest. 
(XV-2.4.86),2JO..234. 

For.. &ebBJlp earn'" tbrouP 
Exporr of Fitm •• Boob etc. (XIll-
4.3.86), 281·290. 

Foreip JOutaallm wbo vlsited ladla 
(XIII-4.3.86). i01. 

Formation of Iwo more .ubtMlatl" 
uDder Coal ladia Limited (XIU-
4.3.86), 563·j64. 



Pmd hi State Btlik or 'lldia bl'8ncbes 
in GaodHi Naga't and Nevsari 
(Gujarat) (XIV-14.3.86l, 231·R 

Imp.-ct of new scbeme of ca,h com-
ponntory slIPPor.. (XV-21.3.86), 
127. 

Impartl1l1 of Adult Educalion Pro-
araiilme tbroiJab lelevlsiOlX and All 
India RadiO\XIV-l0.3.86). 153-154. 

Informatioo Systems for estimating 
cnrt pat Ind Cdll1lulDl1tibn of Food 
Crop. (XVII-28.4.86), 268. 

Jewellery Exports 0'111-28.2.86), 6S· 
66. 

KVIC Scbemes for Seventh Plan (XV 
-25.3.86). 43-+4. 

Losses incurred by ShippioS COmpanies 
(XV-3 4.86). 181-82 

Low Productioo in Heavy Engiaeerioa 
Corporallon, RaDI:bl (XIIl-4.3.86), 
344-3.5. 

'Mamtenance of Jbansi Port (XlV-
13.3.86). 121. 

Me.,ures to Increase 011 StClrale 
Capacity (XVll-29.4.86J; 131. 

Mobllisatioo of Resources by Private 
Corporale Sector ill S<ventb Plan 
(XIV-19_3.8~). 62. 

Number of pendlDa cases before Delhi 
Hi&lI Court (XV-15.3.86), 184, 

Pallport Office. (XJU-S.3.86). 49. 

P'oflcy OD illJl)ort of Deep.sea Traw-
lers (XIV-113.~, 15S. 

Policy relardlna Blood Donation (XV 
27.!.86), 100. 

Production of Silk (XV-4 4.86), 116-
J8. 

PrOlress of Indo·Iran Trade and seldol 
up of Joint Velltures ill hall (XIII 
-21.1.86). 186-8 7• 

Project. under Implementallon .by 
National BlltN!DI' QHmtvctlon 
CorporalioD LUI. (XVII-23A.86), 
99. 

p,.pc;sal 10 Conslrud more Forest 
Lodies (XVl-11.4.86). 280. 

Prop(Kals fubmiltedby- SUIBr' Faoto-
ries for securing Suaar Development 
Fund (XV -4486). 252-S3. 

Railway line between Jammu and 
Udhampur (XVI-iOA.86); 96-97. 

Rationalisation of motor Vehicles 
Taxes(XV~3.4.86), 22. 

Recognition of exclUSive agricultural 
export bouse for booMio,;esport 
of farm products (X:IV-J4.3.86), 
127. 

Redoetion of Debt-Eq.dity Ratios for 
Industrial sectors (XIlI-28 2.86), 
1M8-89. 

Requirematt and piantation of bamboo 
(XIII-S.3.86), 161-62. 

Ilesean:b Scheme. of N.C.E.R.T. 
(XIU-27.286). 62-66. 

Rural Conversioo Tecbnology Centres 
(XIV-19.3.86). 139. 

Sale of wbeal seed unfit for human 
consumpliQD (XIV-7,3.86). 243. 

Shortfall- in productioo of S\J&8l' (XUI 
- -21.2.86), 6. 

Special scheme for educatioo of 
diubled persons (XUI-6.3.86J.127. 
28. 

Step to poplll81i6e lDdiaa Culturc 
(XIIl·-6,3.86). JliI5·96. 

SlJpply of M<fdicines (£lr C.G.H S. 
dispenseri.:s (XIV -13.3.86), 7.l3. 

Supply of pulses ihcOUlh Fair Price 
Sbop. (X V -21.3.86). 239·40. 

Terms and Cooditipns for Seamen 
recru; led in IoJia for forCU&1l .00sels 
O'IV-20,3,86) 80. 

Usc of new kind of FcrtiJizC[8 (XlV-
17.3.86), 63-84. 

DEBATES 
Conferment of same rights as eajoyed 

by Indiao citiuns 011 persons of 
Indian origin livlll4l abroad (Res.) 
(XVI--15A.86), 459-66. 

Constitution (Amendment) Bil, (lnser. 
lion of DCW article J 6'\ etc.) Colllid, 
(XV-l1.3.86). 42547. 



l>cmaDCls for B&ceaa GrUl1 (OOBenl). 
1983-84. 374-76. 

Demands for GraDts (Oeneral). 
1986-87. MiDlltrJ of Defeal» (XV-
8.4.116). 368.69. . 

DomaDda {or Grut. (GeDeral). 1986-
87. .MiDlslry of Ener.,. (XV-
4.4.86).400-402. 

Demand. for Graola (GeDeral); 19116-
87. MiDistry of Food aDd Civil 
Supplies (XVI-21.4.I16), 322-2S. 

Demanda for"Exc:ess GraDts (Railway.) 
1983-84. (XIV-13.3.86), 435·38. 

DcmaDcb for GraDtI (Railways). J986-
87. (XIV-13.8.86). 435·38. 

Need to exleDd financial assistaDce to 
tile Kaml. (Tutile) MUla PriVate 
Ltd., Bombay. (MaUet UDder Rule 
377) (XVII-8.S.86). 18. 

Re: MotioD for Adjournment (XIIl-
21.2.86), 'En. 

Supplementar)' DemaDda for GraDts 
(General), 1985·86. (XIV -14.3.86). 
374-76. 

Supplementary Demands for Graals 
(Railways). I98S·86, (XIV-13.3.86), 
43S-38. 

Third Report of Rail"a), CoDveotloa 
Committee (R ... ) (XlV-J3.3.86). 
435-438. 

PATlL, SHRl YASHWANTRAO 
GADAKH: 

Acquirina Airbuses by Air Iadla (XIII 
27.2.86). 174-75. 

AmeDdlllCDI ID drup aDd cosmetle. 
Rula al recoDJJDellde4 b)' Eslimatu 
Commiuee (XVI-17.4.86), 47-48. 

Bilaeral Trade Aareemenl betweeD 
India ud Poland (XV -21.3.86), 
312-13. 

JIoard for health aDd nr., of worker. 
(XVI-21.4.86), 15!).60. 

Buy back of BoeiD, Alreraft b, U.S. 
BociDa Airplane Compaa)' (XIU-
6.3.U), 145-46. 

CaaaHlalion ·oflmpon of Picture 
T.bn (XVI-P.4.I6). 66. 

Capaclt, of HiDdultaa l.ate& Llmlted 
(XV-3.4.86), IOS·I06. 

Cenlrally SpoD.ored Scbeme for drill 
aelliq (XVI-IO.4.86). 233-34. 

Oosure of MIDIS by EaslerD Coalflelda 
Umited (XIV-Il.3.86). l7J.n. 

Commercial utiliJatlOll or tecbDoIOJ1 
developed by CSIR (XIV-19.3.I6>, 
90091. 

CompuJIOtJ COlt .AccoUDtiq ror 
M~or IDdU6uie$ (XV-2S.3.86), 
181·182. 

Computeri .. tiOD of 430 Diltrictl iD 
COUDtr)' (XVlI-7.S.86). lO7·208. 

CooaultaDC:)' Service by ICAR for 
Smau M .... iD ••• FIU'IDCtI (XV-
31.3.86), 316-7. 

Cre.tioD of .. p.rate fUDd. ror indlvl. 
dual irriptloD projectl (XIV-
13.3.86). 116-97. 

Credil b)' Cooperative l.aDei Develop. 
ment Buk (XVII-S.S.S6). 180-81. 

Credit-Deposit rario of rural branchel 
aDei urbaD branches of baDk' (XVI-
2S.4.86). 308-309. 

Decline iD Ifowlh rale of p, ... iltabilla)' 
of NatiooaUHd DaDti (XIII-
28.2.86),67-68. 

Declla. ia OperatioDa. Strea,lh aDd 
Tono.,e of ladlaD Mercbant Shipp-
lUI Pled (XIV-20.3.16), 81. 

Demaad for lacr.... iDC~b Com-
J)eDsatory Support (XUI-28.2.M> 
149-50. 

Demand for NatloDa. Aleobol Autbo-
rlt1 (XV - 2S.3.86). 179. 

Departmental CI... .,alDtt DDA 
Ollicerl (X1II-4.3S6), 220. 

DeterminatioD of Wei"" of Coal aa 
tbe DCIItiD.doo (XV-lS.3.86I, 180. 

DflreJOPIDCDt Council for HoUliq 
(XIV-IO.3.86), 205. 

l>evelopmeDt of Hill)' Area. aod 
W.letD ()hatl (XIV -16.4.86), ..,. 
st. 



NAtIIlNDn 

Development of Raj Mabal Coal Mia .. 
witb Canadian A.sltlanc. (XIII-
lj.2.86), 234-235. 

Development of surface and around 
water resourc .. (XIV-13.3.86), 40-
41. 

Dropout of Scbeduled Ca.te cblldren 
at Primary Scbools (XV-31.3.86), 
J61·63. 

Elrect of MODVAT OJ) Automobile 
Iadustry (XV-4.4.86), 9·IS. 

Electrification by renewable enerlY 
sources (XIII-4.3.86), 466. 

Eabancement 01 credit ceiling and 
repayment period by HUDCO (XIII 
4.3.86), 221·2J2. 

Equity participatioa by public in 
BHEL. Maruti UdyOl Ltd. and 
HMT Ltd. (XV-8.4.86), 138-39. 

Export of Enginecrial Good. (XVI-
11.4.86), 32·34. 

Export of Maruti Cara (XVlI-6.S.86) 
32. 

Export of Wbeat tbroucb PCI, STC 
&. MMTC (XVI- JJ.4.86), 20S·206. 

Featribllity of Underground 011 Stora.e 
(XV-8.4.86),224-25. 

Porelln collaboration fo manufacture 
computers (XVI-23.4.86), J09-
JlO. 

Foreign excbanle eamlnll' from export 
of ,old jewellery (XIV -7.3.86), 
194. 

Olut of potato Seed In Hlmaebal 
Pradesb (XIII-4.3.86). 220. 

Holdln, Back of Can ia Our,aon 
Stockyard by Maruti UdyOl Ltd. 
(XVI-J5.4.86), 94-9S. 

Import of Peaticldes (XVIl-284.86), 
170. . 

Import of Ril' by ONGC due to 
Slippqes la Supply by BHEL (XVI 
-15.4.86). 36-37. 

Incentlve Scheme lor Hiah Co.t Suaar 
Uaita In Cooperative Sector eXVI-
2.5.4.86), 66-67. 

807 

Inerease In autborised capital of Food 
Corporation of India (XV-4.4.86), 
206·207. 

Increase ia DTC bus fares (XUI-
27.2.86), 122·23. 

Iocrease in Export of Tea to USSR a: 
UK (XIII-2B.2.86), 150.51. 

Increase In prices of fertdizen (XIII-
4.3.86), SO-55. 

Inerelle in telepbone tarill' (XIII-
4.3.86), 466·468. 

India's Share in International Deve-
lopment Agency and World Bank 
(XIV-7.3.86).40. 

Introduction of retention pricing ror 
Oil Refineries (XV - 8.4.86). 224. 

Investment in Electronics Components 
Sector (XIV-18.3.86), 132·133. 

Investments in India by Non-Reaident 
Indiana (XIII-21.2.86), 201. 

Involvement of private practitioners 
of indilenous systems of medicine 
In femily plannina prcgrammos (XV 
-34.86), !I-IO. 

llsue of Import·Expon PIIS Boob 
(XVI-25.4.86), 309. 

Issue of Power Bonds by NT PC (XIII 
-4.3.86), 21-23. 

Jobs undertaken by Hydrocarbons 
Jndia Ltd. (XV-I.4.86), 95_96. 

Leaislation for reservation of jobs (or 
bandicapped (XVII-lO.4 86), JS90-
60. 

Legillation on nationll IIP\ serviell 
(XVII-6.5.86), 166-67. 

Likely damage to Historical Indus 
Valley Civilzatlon aite fn Kutch 
villale (XV-3J.3.86), 156-57. 

Location of Heavy Water Plant (XVI 
-16.4.86), 129-30. 

LOO8 term policy reletin, to Cash 
Compensatory Support (XIII-
21 2.86), 199-200. 

Loss suffered by ONGC due to fire 
aeddents in oil wella txIII-25.2.86) 
179-180. 



, Mandays lost during 1985 due to stri-
kes ano JoekouU (XVII-28.4.86). 
247. 

1Ileelia& oHcdo-&luw JoiDtCommis-
sion at Riyadb (Xm-lS.2.86), 
lSI. 

Meetiog of Indo-Soviet workio& SfOUP 
on power (X1II-2S.2.86), 2J3~ 
234. 

Minting or Coins (X1II-21.2.86), 213-
14. 

Mizo-problem (XIlI-26.2.86), 236. 

Modernisation of Steel ,Plants (XVI-
21.4.86), 281. 

NAM consensus on. International 
Teuorism probh:m .(XVII--7.S 86). 
125-26. 

National Airport5 Authority (XVI-
24.4.86), 2 3. 

Natiooall,ed body for Urban Water 
Supply and Sanitation (XIV-IO.3. 
86), 'Z0S0106. 

New CreditPoJicy AnnoUllccd by RBI 
(XVII-2.586). 1Sl-S6 

Ntw heavy -armoured ',nhicJea project 
(XIV -.12.3.86), 83-84. 

Ne<wRallway.Line cllnDCCI;n, Ahmed-
nagar_Beed-Padi-Vaijoatb (XV-
27.3.8(;), '08. 

Non-Official COJJ'millees to Improve 
wor~in& of Hospitals (XlJl-6.3.86). 
151. 

Officer by Sweden for Deep Water 
Oi~ Production Te~hnology (XV-
8;4.86).225. 

Oil Ind Gas Reserves of Gandbar in 
Otmbay (XIV-,U.:U6). 411. 

Opening of more ESI Ho~p;!al. (XV-
24.3.86),35. 

Foolproof Security .rrBnsementl It 
AiI'poi'tS (XIV --203;86), H4-I3S. 

P.M.'. Visit toStOGUloIm (XVI-
9.4.116), 141. 

PetlonllHearinl to Employees before 

Imp~tion of Majorf"ellalty(XVI-
9.4.86), 1<tO. 

Price situation iD 1985·86 vi.-a-vll 
UI84-85 (XlU-,n • .lM). ~. 

Production of -coal (XIn-"2$.2.86), 
J08. 

ProdllCtloll « J...u Clod! ·by .Hand-
loom .Seotor(XIV.-l4.3M), 111-
12. 

ProdudJon Z-.t .of foodpaiu, oil-
qed., ....,.:aoe. cotton, pul .. aDd 
jute dorin& 1986-87 (XVn-S.5.86', 
J~8·~9. .... 

PrOlrcu In Implementation or Unlver-
.. I Jrmmmisation 1'f'OII'aatme ,<XV-
3."-66) 110.1ll. 

Prt'posaJ to decentralile Directorate 
-of S""plift and Dleposelt(XlV-
'7.3,86), ·194. 

Proposal to increase port cbaraes at 
Major. poIU (XIV~13.J.86).:187. 

Protos! of Small Scale Uniu apiDlt 
Ihcitc DutyIPCJUcJ (XV-4.4.86" 
205.206. 

PorobaJe of Airbus A·320 (XVI-
1() .... 86). 120.21. 

Purchuoof Mir.,o 2000 aircraft 
(XVn_7.'.86). 181 184. 

-It.aiIioa .F.esor V.,udoot< Servicel 
(XIV_20,U6), 1lS-136. 

Ret;overy of Am·ar. by Neyveli LilUite 
COfJ)Ofltionfrom :r __ iJ Nldu 
El."tricity ..Board (XV-2$.3.86). 
180. 

RecruitQlent of Jndl.... for Uby.a 
Army (XVII-7.5.86). 121. 

Reduction In prices of VilamiD Formu-
'atiOll.(XVIl-29A.86), 264. 

Reductipll ;n c:ate.of f'raw"" duty OD 
export of garment. made 01 mall-
tude ,fabric. (XIV-7.3 •. 86), 193. 
94. 

R~~ioD oIleD4Una ratof)fwpplien 
. credit by e.porl-J.Qlport Baalr. of 

Indll (XV- 21.3.84),'llA-IS. 
llgional dl'Var1lios In openlna of 

Aural 'BrandIeS of Balltl' (XVI-
'25.4.86), 307·)08. 



?~I ::) __ 1" illJ",,.£BJaD_eut 
Rzeballles :(X."+-'lfI\lfi~._x) 

,(~pqrt, 'JO{) ",ltift ~ __ P.: ~o .. 11 
KIlle iDdultria' units (XVII'-"'f~ .86) 
168-71. 

'i~prewi..~,f~~~t~J~ 'He'i.rp~11 >~~)u.. 
faclurerl to revle. aewlPriol'pricea 

,")~~Vll,.-rfiM6)..!l6Jt6t; ~~rI"}j;,n 

"1t~~J~~ *~~o;i~!a!~~~HfB ")rops 
, ', i'/~ ~, •. ~i' ··eo..t'1I,(j lc _,U .. ",f"') 

. R~iw of"LiCeDliD'i,P,,c;!Wi lW lido-
mobile UUltl (xtv...:: 18'1 ill), 98-

t;I<1~":'7(,") ,·"."L~'~ V~-t .t,I'{ 'uolo~ 

ReviaiOD oii~Jia~'a,i&i/aa 'a~hiqe 
ji,,:·,"IIt'(X1B~3.,,),~_oi:'/i'l1rn()) 
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i'" , : 1 seilot 'uh~ili&s'·(XivuJ..29.4.86). 
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";::'~~~~p~r"TaJ~'fItlr"raJj' liiii'oml-
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. Soar crosiOD in Eastern Zoae.(XV-
7.4,86}.187-88. 

South KorC8llconditloaa for develop-
mcat of Paradip Port (XVI-
24.4.86), 128. 

Steel Coosumer CouDeIl (XV -
24.3.86), 184. 

Steel stockyarda (XVIl-'.5.86). 
250-5l. 

Stepf for growth of BbleUODicI 
(XUI -26 • .:,86). 211-14. 

Supply of Po.er from Madhya 
Pradesh, Aodbla Pradesh aDd 
FarakD to ONA (XlV-It.l.86). 
166-67. 

Supply of standard quality foodcraios 
through FCI (XVI-J 1.4.86), 
274-75. 

Survey of Rail Unlta las Orilla (XVl-
10.4.86). 216-17. 

Taraet fixed for ptoduetioo 01 food 
graiua in Sixth Plan (XIV-I0.3.86). 
53·54. 

Teacbinl .Wf in NDA (XVI-9.4.86). 
208. 

Tboriwa raolUcea lD lDdia (XVII-
~O.4.86). 14950. 

Total reqllirement aDd taTJOt fixed for 
aU&mC0tla8 Power in Ori ... (XIII-
4.3.86).458-59. 

UNDP .id for Fisheries (XV-7.4.86), 
24. 

Undert.kin8 of Coal Exploration Work 
In collaboration wllb USSR (XJII-
25.2.86), 139. 

Use of I~SAT-IB fot rebroadcalUn, 
Conrralfy OriSlDalin, Proaramme 
(XIV-I0.3.86). 175-79. 

UtilJisatioD of capacity of teJecolD-
mlUlicalioD circuit. iD INSAT.B 
n_work (XIV-IL3.86). 44-4~. 

Vaccine. for \IIrious dJse .... cUI-
covered by reaearcb team (XIV-
13.3.86), 26().61. 

Welfare M.easur ... vailable for CIHma 
Worker. (XVlI-28,4.86). W. 

DEBt4l'ES 
Coal MIDoa labour welf.re 'ed 

(Repeal) Bill Couid. (XVII-
29 .... 86). 396-99. 

Demand8 for Gru.. (Ooaual). 
1986-87. Department 01 Atomic 
EOUIY (XVI-I0.4.86). 400-03. 

Demaoda for Or.tIt. (GoDeral), 
1986-87. Department of Elec:tronlci 
(XVI'-IO.".86). 408·03. 

Demand. for Grants (Geural), 
1986-87. Department of Ocean 
invelopment (XVI-IO.".86). 
400.03. 

DemaDda for Grants (General). 
1986-81 Department ofSp.cc (XVI-
10.4.86" 400-03. 

DemaDda for Gran;, (Oeneral). 
1986-87 Mini,try 01 EncrD (XV-
.. 4.86). 371-75. 

Demands (or Granu (General), 1986-81 
MaPItrJ of Science alld TecltllOlOIY 
(XVJ.-..-.IO.4.86).400-03. 

Dr.'t N.lional Policy 00 Edll :atlon. 
1986 (Ilea.) (Xvn-1.~.86). 
432-34. 

Need for completion of IDler-Stlle 
Duraapur·Jlmlbedpur 400 ICV 11M 
to me. power reqHemnt. 01 
Ori, .. (UIHl« Rule 317) (XVll-
29.4.86), 33'. 

Need to provide adequate fund. for 
...,..mon of Cllistins main tele-
phooe euban.. at Bbubanosw.r 
durin, Seventh Plaa (Uader Rule 
377) (Xm-6.3.86), 237-38. . 

Need to rdain the Advaoce Flood 
FClleoutiat Di -mon ... Buri., 
Orilla (Under kule l77) (XVll-
7.5.86). 328. 

a.fl .. " Bu4pt. 19J6.87Gtlaeral 
DIsc_OD (Xlll-S.3Jlt),. 122·24. 

Reported delU in completion of 
BlIitl.BUalpur lqdishpurl'ipeJine 
ProJect (XIV-I2.3.86). 185-81. 



PATTNAIK, SHR[ JAGANNATH : 

Allocation of fundi under NREP and 
RLEGP (XIV- 10.3.16),299. 

Aifoeatlooof Imported ediblc oill to 
States and Union TemtorlOi 
throulh P.D.S. (XlII-21.2.86), 
248·50. 

Amendment of Induslrial Disputes 
Act aDd Trade UnIon. Act (XVI-
21.4.86), 93. 

Appointmcnt of Pancbayal Judpa 
(XVI-15.4.86). 226. 

Arms Factory unearthed in Soutb 
Delbi (XV-2.4.86), 117·19 .. 

Assistance in agricultural and Indult. 
rial lecton 10 Orissa (XIV -7.3.86). 
220. 

Commissionioll of di,ltal electronic 
eultan.cs (XV-25.3.86), 158. 

Completion of Small and Minor Power 
Irrilation Projects (XV-l A. 86), 
288. 

Construction of Godown. by Private 
Partics for Hire by F.e.I. (XV-
4.486), 1·8. 

Construction of Hotels in OrilSl with 
tbc A .. istance of I.T.D.C. (XIII-
28 2 86). 29-31. 

Declaration of Kalabandi II 'No 
Industry District (XlIl-4.3.86), 
540-41. 

Deftcietlcy of Micro·Nutrleou In SolI 
affectin& Production of Crop 
(XVII-28.4.86).242. 

Development of Scienl%and Tecbno-
JOIY in States (XVII-7.5.86), 
lSI-59. 

Discount 00 Iroup packaao tours by 
Indian Airlines and Vayurloot 
(XVl-24.4.86). 238. 

Dlatrn. salo of Raw Jute ia Od ... 
VillI,,, (XIV-14.3.86), 161. 

Drug Addicts (XV-2.4.86). 196-"99. 

pustemi .. ion aad ; abateateat of aoiao 
ill· Ccm'nt planta (XUI-26.2.86), 
147-48. 

11$ 

"roln, from sale of railwayplltform 
licbt. (XVI-IO.4.86). 5<W6. 

Expenditure 00 Collection of Ta-xes 
(XVII...;2.5.86), 198·99. 

Export of Cotron (XIV-7.3.86), 
140. 

ExteDsion of Jbar8ugoda.Titilaprli 
PalScnger Train upto Rayallada 
(XIII-6.3.86), 129. 

Growtb of steel productiOD (XIV-
10.3.86). 60-61. 

HOitcl. for Workin, WomoD (XV_ 
3.4.86), 158-60. 

Hotels/Restauranls Run by ITDC in 
Foreiao CouDlriOi (XVII-2.'.86) 
'1.53. • 

Iocreato io investment in Joiot 
VeDture In IndoDesia (XV--4.4.86) 
166-69. ' 

IncrQ" ID Productivity of Paddy Ind 
Maize tbrough transfar of tecbnoIOIY 
(XV-31.3.86).268-69. 

Identification of Leading Public Sedor 
Como8Dics (XVI-16.4.86), 70. 

Identification of sick unIt. iD Small 
&110 Sector (XV-25.3.86), 
149. 

I .. uanee of DOW seriea of NatiOJlal 
deposit 8cbemein loog term fiscal 
policy (XIII-21.2.86). 247·48. 

Lack of ordors for DHEL due to 
JiborallsatioD of import policy 
(XVn-6.~.86), 163·64. 

Layin, of underground electric IiDea 
by DeSU (XV-l.4.86), 38-39. 

Loss of Forests Land (XV-2.4.86) 
105-07. ' 

Loss to Indian AirliDes duc to bike in 
Fuel Price (XilI-27.2.861. 227. 

National Hi,bway Projects (X1Il-
27.2.86), 179-84. 

Natlonalilation of Tcxtile Milis (XIV-
7,3.86), 45, 

NOD·alianed Foreign Ministers Meetin, 
iD Delbi (XVIJ-7.S.86). 4547. 
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StrcamliDiil, workload In Ports {XV-
3.4.86), 100 .. 

Study eooctUcted by Intiiau Chamber of 
Commerco 00 Financo for InduSlry 
in Orbsa (XVI-ll.4.86). 39-40. 

Subaidiet to New Induauid (XV-
84.86). 215-17. 

Supply offoodl1'ains to drougbt affec· 
ted "'al'rlds ofOmsa (XfU~4.3.86). 
188·189. 

Supply of Rico and Wheat to Orissa 
(or PUblic Distribution System 
(XIV-14.3.86). 34. 

Supply or Wheats to OrjQa UDder 
NREP (XVIl-28.4.86), 160. 

Survey of Ambaguda.Lanjisarb Road 
llaill.ink (Xl1J:--6.3.86), 67. 

Surveyor avaiability "fFertllizers (XV 
-7.4.86), 228·29. 

TecbnololYMlnioD on Amorpbous 
Silicon (XIV-lIt3.86). 37. 

Telepbooe Facilities In tralbal areas 
(XIV---18.3.86), 120. 

U. or Geoeric Names for all drul" 
(XVI-IS.4 86), 49·50. 

veaetable sllbuilute for Dieael oil 
(XVII-6.S.86), 8·9. 

VldlJO Plracy (XUI-4.3.81l), 85. 
Violation of Forest (Cc>nservation) 

AI:t. I9JO by States (Xm-S.3.86). 
'54. 

Voluntary Organi .. tionl engascd in 
Mrri .. Leprosy pati_tsm Orilln 
(XV -3.4.861. 161.163. 

Voluntary aebeme for Post Box boldefl 
for collection or llellittered mail 
at Po~t omce. (XV--2S.3.86). 159. 

[)EBATES 
DBl1UInd. for Graou (General), 1986-

87. Mintetry of Petroleum and 
Natural Oas (XiV--20.3.86). 274· 
'75. 

Need to declare Kelabandi district of 
Oti'" ala 'No IndastryDittrict' 
(Under Rille 377) (XV.J:I-75.86). 
317-18. 

Ran"ay Bu4pt, 19860&:7 . ..;...{jeneral 
DllCuslion (XIIl-6.3.86), 216-88. 
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Sitaation arilins out of droupt and 
otber natural ~alamitie. in various 
parts oftbe country (Dis.) (XIII-
6.3.86),409.10. 

PENCHALLIAH. SHRI P. 

Import of Lateat Coach Manufacturin, 
Desigll (XIV-20.3.86), 10. 

NatioDal Fi'heri~s Corporation (XVIi 
5.5.86).4. 

Unemployment due toCI08ura of Mica 
Mines (XV~;4.86), 1f9. 

DEllA'TES 

Demands for Grants (Oeneral), 1986-
87 • Mini.try of Commerce (XV-
1.4.86), 382-85. 

Need for repairing and dcve'opilll 
BuckiJJaham Canal .(Under '!lula 
377HXVII-S.S;86),287.88. 

PEllUMAN, DR. P. VALLAL : 

Disparl!J in rates of Petroleum Pro-
ducts (XV-S.486), 121. 

Income Limit for ben,6111 to SCI and 
'STI. (XVI-9.4.86), 3S. 

DEBATES 
COD.ititution (Amendment) Bill (Inser-

tion of naw article 333A} .. by Sbri 
P. Vallat Peruman ltd. (XVI-
17.3.86), 299. 

PILOT SHIll RAJESH 
Motor Vebidel (Amendment) Bill 

(XIH-4.3.86), 627·39. 

St~tutory Resolution Re. Di .. pproval 
of tbe Motor Vehicles (Amendment) 
ordinAnce, J986. (XIlI~.3.86), 
677·39, 

pQOIARY. SHill lANARDHANA : 

Appropriation (No.2) Bill Int. (XIV-
17,3,86). 254. 

Consld. (XIV-17.3.86), 254. 

Mation to Pass (XIV-J7.3.86), lSS. 

Demaada for Excose Grants (Oeneral), 
1983·84. (XlV-17.3.86l. 232-42. 

Incentive for export promotion (St.) 
.' ('XVtI-,$.,;86), 33o.~, 
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laoome Tu' (AmeDCbHat) :am lat. 
(XVI-6.".fil. 265. 

lDcome Tall (Amendment) Bill CoDli4. 
(XVlI-S.H6), 183··U, 194-96. 

Mation to Pua (XV1I-8.5.16). lin. 
Indualrfal Developmeat Dank of Indta 

(Amendment) Bill CoDlld (Xm-
21.2.86). ~7. 

Industrial DevelopmlDt B8Dt or IDdJa 
(Amendment) Bill CoDli4. (XIV-
IS.3.S6), 347-56. 

ct. Comid. (XIV-IS.S.N). 35".58. 
MatioD to Put (XIV-JI".86). '51. 

Industrial PiDBDCe CorporatiOD 
(Amendment) Bill. 1t16. Could. 
(XVII-2.'.86), 312-1'. 

Research and DevelopmlDt C... Bill 
Int. (XVII-6.',86), 264-65. 

Statement n; Cenlral ExcIM DotJ 
Concest\onl to lmall ac:aJo iDdlllUiel 

(XV-3D 86). 381-82. 

Slatement re: Establlthment or .. 
Export Development PUlld (XV-
31.3.86), 383. 

Supp1emeatar, Demand. ror Ora .... 
(Genera') 1985-86. (XIV-H.S.86). 
232-42. 

PR.ABHU. SHRI R. : 

General Budaet. 191.,.81. General 
Dltcusslon (XIV-12.3.M). ~32. 

PRADHAN. SHRI X.N. : 

Pacilities provided 10 Pr_om Pi .... 
lerl (XVI-16.4.86), I(I().J01. 

ImprovemeDt In Medical EdocaiiOD 
and UDirorm Curriealum (XIV-
20.3.86). 42-43. 

Loan. DOder State SPODIOred Scbemat 
tbrouah NationallNd Danb dart .. 
Silltb Piv. Year Ptan (XIU-
28.2.S6,.26-27. 

Self-employment ICheme lor IIdocared 
UDemployed. (XIV-14.S."), 78_10. 

DEBATES 
Adndolatfatl", T~.I. (A~lnl) 

HI ~.DIid. (XI Y-J7.J.I6). __ 

•• 
• ..... 01 t .. HOIIII (XUI-21.2.86). 

297. 

BualDeII of tb. HoUle (XIV-7.3.86). 
l85-8t. 

Diupproval of AdmlDiatradvt Tribu. 
nalt (Amendment) Ordinance. 1986 
(St. R •. ) (XIV-17.3.86), 266-68. 

Disapproval of Contrac:t Labour 
(R~aulal",n and Abolition) Amead-
meat Ordlalace, 1986. (St. Ret.) ..I. 
(XIV-18.3.86), 29Ml. 

Oeneral Budaet. 1986-87. OeDeral 
DitcullfOD (XlV-10.3.86), 411-416. 

MuaUm womeD (ProtectloD of r1abu 
OD divorce) Bill. COD.ld. (XVII-
'.5.86). ~·10, 

Need to provide 'ree ral!WlY pa .... 
and other &meaiti .. to an tbe free-
dom ftahtera in tbe counlry (Under 
Rule 377) (XIII-27.2.S6), 277. 
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. lJrallcbe.ln Mallb1a Pradelb (XIV 
-14.3.86), 131-40'.' J" 

Pauea.er amenitiel at BIDI, Sa.." 
Rai.arb in Madhya Pradesb(XVI-
10.4.86). 204. 

Pendln, Applications for Marketma 
of New Drup tXVII-29.4.86}. 48. 

Permission for ManufactUre of Re· 
fampiciD 10 IDdlaD Comp.Dies (XVI 
-15.4.86). 118-19, . 

PoUcy for Import of Bulk Draas "(XVI 
-15.4.86), 117. . 

Policy for opeDin. of braDches of 
foreign baDks '111 Indiaw-a-vil 
10diaD banks Ibroacl (XVI-15.4.86) 
57·66. . 

Power Generation iD Madhya Pradesb 
(XV -'8.4:86).113-14. .' . 

Productiou of Anll T.B. Drup (XV-
8.4.16). 31-31. . 

Prod action of Chloroquln PhOlphate 
(XV -1.4.86), 175-76, 

Production of Crop. (XVII-5.5.86), 
219-10. 

Production of Doxycycline by IDPL 
(XVIl-6.5.86), 123-124. 

Provilion of Pantry Carl with Ulkal 
aDd KaIlDga ExprOll tralDI (XV-
27.3.86). 114. 

Railway line belweeD Raaclli aDd 
Korka (XlII-27.2.86), 133-32. 

Rolea.. of Imported labltaodard 
medicines without telting (XVI-
10.4.86), 292-93. 

Removal of R .. loDaI Imbalancel In 
Allocation of Fun4. to Univerailiea 
(XVI~ 10.4.86), . 279~BO •. 

Scbeme for the Welfare 01 BaIVara 
Community (XVI-16.4.86), 218· 
12. .' . 

Scheme for upUftmeal of Scbeduled 
Olt.In Madby. rradei1l lXVI-
'.4:86). 190.'" 

Scbeme to provide nutritious food aDd 
meilicine to women (XIV-I3.3.86), 
207-9. 

SelllD, up of lugar mllls in Madhya 
Pradelh (XV-4.4.86), 99-101 .... , 

Setting up of Therma' Power Station 
al Kbalila. Madhya Pradesh (XIV 
-18.3.86), 90. 

Socia-economic Development at SCI/ 
STs (XUI· 26.2.86), 115-116. 

Sleps of reduce illileracy amoDlit 
Scbeduled Calles of Madbya Pra-
deab (XVI-:-17.4.86), 64-65. 

Step to reduce Infant mortality .rate 
and prOYiSi'OD for Maternity Ser.icet 
In Madhya Pradeah (xIv-13.3.86), 
120-21. 

Stepl U) save Tribal. from ExploitatioD 
(XVI-2304.86), 174-175. 

Stock PiIIlDg of Yarn and Clotb (XVI 
-1I.4.86), 139-40. 

Storage faCilities in Tribal DI.trictl in 
Madhya Ptadesh (XVI-11.4.86). 
14ii~14i. . 

Tal'let/AcbievelUDt for Family Plan-
Dlog durlog 1985-86 (XVI-17.4.86), 
146-150. 

Telecaat of .National PrDlramme, (XVII 
-5.5.86). 113-14. 

Transfer of technoloay for maDufacture 
of TeJecommuulcatlon Items (Xln-
5.3.86), 146-47. 

Treatment and Rebabilitatioo of Lepen 
In Madhya Pradesh (XIII-6.3.86), 
11 (). 11 2. 

Upliftment of backward clasle. iD 
Madhya Pradeab ,XVI-23.4.86). 
1($. 

Use of Electronica ID Textile IDdustry 
(XVII-2.5.16). 166-67. 

Welfar. achemn for cbildreo (XIV-
13.3.86), 271-7i .. 

DEBATES 

Demand for addilional financial .... 
tanCl of as. 13.'6 ClOrea to Madhya 
Prachlb lor wat~ luppl1eclaemea in 
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problem vlUaaes and 10"08 of Ibe 
Slate. (Under Rule 377) (XVII-
8.5.86), 15-16. 

Demand. for Grant. (Geoeral) t986-
87. Ministry of Food and CiYil 
Supp.Jics (XVI-17.4.86), 262-6S. 

Q 

QURESHI AZIZ : 

Central University Status to Jamla 
Milia Islamia (XIV-20.3.16), 38-
,,9. 

DEBATES 

Bllliness of tbe House (XVI-23.4.86), 
339-40. 

BOH (XVI1-2.S.86). 300-31. 

Demand for erecting a monumeot in 
memory of tbe Late Sibte Hu .. 
Under Rule 377). eX VII-S.S.S6). 
16-17. 

Demand 'or Granu (Geoeral), 1986-
87 Ministry of Information and 
Broadcuuni (XVI-21.4.86), 457-
6~. 

Environment (Protection) Bill Conlid. 
(XVII-S.5.86/. 143-44. 

MUlllm w()men (Protection of rilbt. 
on divorce) Bill Consld (XVII-
5.5.86). 496-99. 

Need to provide fuodl for liokln, 
Sltne in Madbya Pradetb With 
otber iDlllortaDI cities of Iodia by 
S T.D. (Under Rule 377) XVI-
16.4.86). 234. 

R 

RAJ. SHRI J. RAMA: 

I 
i 
I 

II 
Anoual General Meetiop of rublic 

Undertakin,1 (XV-44.86). 113- I 
1~ il 

Expansion of Activities of NABARD 
in Kerale and Kamalalea (XVI- J 
11.6.86), 129-31. 

Filhin. HarbOUR in Western COlli 
(XV-24.3.86). 37.38. 

Norm. for selectioD of District. under 
Indian Population Project (XVI-
24.4.86), 152·53. 

\ 
I 

Protection a,aillli EXliactlGII of Tribal, 
(XVlI-30.4.86),44. 

Sett"" up of T. V. Cootne In X.rala 
(XVI-21.4.86), 139-40. 

Stock or Fertilizers io Pactorie, 
(XV-7.4 86).98-99. 

UNDP aid for F'lberia (XV-7.4.86>, 
25. 

DEBATES 
Demand of lakin, n~cc"lry m ... um ..... 

to provide facilitle. to ft.bennoa at 
Ka .. ra,od Harbour In Kerala 
(Under Rule 377) (XIII-U.86), 
214. 

Need to leI up a r_arcb Ceo ... at 
KasUJod 10 K~rall ror COIIductilll 
reselrcb 00 lOll rcariq i Mau ... 
Under Rule 377) (XIn-27.2.86). 
276. 

Need to open ao 10000tuII bI overy 
backward di.trict of tbe COUDtry 
10 tralll nanes, compoUDden. drl. 
ven etc. (XV-7.4.Ui).2$5. 

Rail ... y Bedact. 19116-87. Geeera. 01,· 
eu.sion (XUl-5.3.86). 310-12. 

RAI. SHRI RAJ KUMAR: 

Acbieviul telf.,ufficieDCY In alcobol 
(XV-8.4.86). 12-13. 

AcquisItion of Foor Super Compelarl 
for compiliq and ereaUna da,a 
(XIV-19.3 86), 87. 

Additional Irain for Delbi·VarIIJJalI 
(XVI-24A.86>, 203-204. 

Advene etrect or bike of P.troleum 
'price. OD export. (XIfI-2I2.86). 
96. 

Aariculture Science Ceotre in Amm. 
prh (XJll-4.3.86), 282-11'. 

Allotmeot of Accommodation to Sub-
lelte Governimllt employ", (XVII-
28.4.86), 35-37. 

Amendment 10 EleClioa Law. (XJII-
25.2.86), 12-16. 

Automatk: Tel.phone· Eac....... at 
MI" (Aumaarb (U,P, (XIV-
11.3.S6), 186, 



tiilk ckcoitfet· aad frauds ill Uttar 
PracIHtiOCVI-1l.4.8~), 14~-46. 

BaDIt fa'ilitiea iD De",ly Developed 
cdroliiet ill Delhi (XV-21.3.86), 
234-3.5: 

CCDtral Scboo.1 ill ATamprb (Xlll-
6.3.86),·146-41. 

ClaUd Labo1lr (XIV-17.3.86), 36. 

CoaltructfoD of Gol!OWD •. by Priva" 
Parti~for Hire by F.C.I. (XV-
4.4.86). 6·S. 

Conversion of Telepbone Ellcbailaes tn 
Azamprb (Distru:t (U.P.) (XIV-
11.3.86),18.5-86. 

CODver.ion of Varaaali-lihatiii and 
Mau-Indara Line (XIII-6.3.86), 
85-t6~ 

Criteria for opentn. model ICbool. 
(XVI-24.4.86),261-62. 

Cut in .eventb plaD OUllay for Uttar 
Prade.b (XIV -12.3.86). 79-80. 

Dally Air eervice to VaroBi aDd 
Goraltbpur (XIII-17.2.86), 200. 

Demoaatratlon by Employeee ornle-
pbooe Department, Delbi (XIV-
11 •. 3.86),95.96. 

Development of Civil AWation 
XlII-27.2.86), 79-80. 

Development' of Ealtern Uttar Pradesb 
(XIII-16.2.86), 186-187, 

Direbi tele,rapb ,nd. telepbone 
link between Delbi and Azam.arb 
(XVlI-6.5.86). 178-179. 

Expanslotl'of'telepbone - exc.banae at 
Azamaarb, U. P. (XV-8.4.86) 
181-82. 

Expenditure 00 computerilltiGo of 
raU reservatious (XIV -13.3.86), 
198. 

Expeodhure on Office of Vico-Chalr-
mal! of DDA (XVI-1J.4.86), 
77. 

Explostoll ill Bobro Steel Plaut 
(XIU-4.3.86);121. 

Export of Rice (XVI-ll.4.86), 24t., 

Pirilll by Paltisteoi troop. in Pooncb 
Sector (XIII-26.2.86), 233-
234. 

F~.iDi Stor. facility·iD tbe 
COUDtry (XIV-7.3.86), 3.5-36. 

Frauds iD Banks in Delbl (XV-
21.3.86). 233-34. 

Functiooiila of telepbooc In A~m.arh 
Dlltrict (U.P.) (XIII-25.286), 162. 
."', ; ':', '. , ..... . 

Ga. leakago in Ceotur)' SpiDoillll IlId 
Weavloa Mill •• Bombay (XIV-
17,3.86), 149·50. 

HappeDi~iJ"'in Ori.la reauUing 10 joo-
par4isilll freedom of the. l'reu and 
Journalistl (XVI-21.4.86). :12.13. 

Ioceofb/cs in Family Plaonioa worken 
(XIU-27.1.86),29. 

!oc;r..... )Ja Exci.e. Duty. 00 vehicle, 
ilIdultry (XVII-29.4,86), 8S .• 

Increaae in prices of foodiraina 
(XIII-21.2.86), ]60.6. 

Iocreaso In telepbone tariff (XIII-
4.3.86), 466-468. 

I nstaJlatiod aild Ibiftinl of T~lephone 
ComtecHons 00 priority . balls in 
Delbi (XIV-IL3.86), 30-31. 

IlIIta~latlQo ofElectron)c Appliances 
for IIfety porpose in Baoks (XV-
21.3.86), 110. 

Issue .Qf -Fpodaralillsto FaJr Prlee 
Shops'ln Delhi (XVI-2S.4.86), 40-
41. 

Keopilll of Centra)· Telearaph office 
alo.ith .. J;>olhll'oI~pbonCi under 
MetropoUtan telephooe Corpora-
tloo(XIV-18.3.86). 99-100. 

LayiP, .. of. .underaround . electric; _lin .. 
by DESU (XV-1.4.86), 38-39. 

Leakage of 0\1& from Sbiiratit· Food. 
and Fertilizer Planl, Deihl (XIlI-
4.3.86). 300-301. 

Leakase of Informatl~ Re,ardina 
Raids (XVII-2.S.86), 101.102. 

Linkfllil . Oltazipur . witb Air (XlII-
27.2 86), 198-99. 
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LootiDI of Sbahadl MaDdi IHaDda or 
Syndicate But, AIr& <X"-
7.3.86}. 159.60. 

Loss to FCI by drmunale/"bar(ap 01 
loodaraiDS/'lI8ar OCVI-l5.4.16}, 
22!)..30. 

Major and medium intption projecte 
of UP. approved ror SeftDtb Pia. 
(XVI-24.4.86), If)4.2tJ6. 

MIcro"ave Satellite Lint Stadoa at 
Azamgarb in Uttar Pradesh (XVI-
1~.4.86). 64. 

National Polley ror Drtnl:bIt .. .., 
Supply CXVll-28.4.86), 5-6. 

New Run1 Post otIIces 10 A ...... rla 
District (XV-I 4.86), 181-82. 

NouoCOnYenticmal tmel'l)' mode] alU 
(XV-l.4.86I. I. 

Opru1nIJ of petrol ancl diesel JIUftIJ'I fa 
Azamtlrh. Uttar Pradelb (XIII-
4.3.86). 362-363. 

Overbridte uellr Mao Raflwa,. Statio. 
(Azamprbl (Xlll- 6,3.16), 146. 

P and T land 1y1n, .. cant at AzaIIIPfII 
CU.P.) (XV-8.4.16). III. 

Patel Comml .. lon on '!alieni Uttar 
Pradeab (XTJI-26.2.86>, "-

Procurement or Blanketa (XlD-
~ .3.16). 3~. 

Production of Pood".illl. PuIMl. 
Oilseed, ID 198~ aDd Storap racllity 
(XV-31.3.86), 242·3. 

Prorrammea to enable ICbecluled Cuea' 
and Scheduled Tribea to crou pow· 
tty Itne oevl1-30.4.1I6), 311~ 

Propoeal to iml)OM eo.. on Compu_ 
for Vocational EducatioD Pro-
crammea (XIV-20.3.86), 22-25. 

Quarterw for PolT employ ... iD U.P. 
(XVIl-6.'.86). 76-77. 

Raid, OD Tradin. and Commercial 
Enablisbmeuta iD JUDII (XIU-
21.2.86), U9-60. 

Raid, on Transportcri and PmallCe 
CompaDiw (XIV-7.3.86), 1'1. 

a .. lilatioa of tu.n from Small llId.,-
trl. Ia Uttar Pradell (XV-
4.4.86), 127-28. 

ReeoYer, or beroin Allel brOWD .upr 
ill Bombly (XIV -14.3.86), m-
71. 

Requirement or Jud.e, in ADababid 
Hlab Court (XVII-6.'.86), 179·80. 

Repair or Obra Power Station Macbi-
Dee (XlV-ll.3.86), 186. 

Report of Fourth Pay ComminioD and 
araDt of loterim nUar (XIII-
21.2.86). 2f..30. 

Raseucb aDd Development Oilseade 
alld Pul .. 10 U.P. (XV-24.3.86), 
272-210. 

R-.eareb work in Scfeoee Policy 
Centre of Jawabarlal Nehra Uaiver-
lit, (XIV-13.3.86). )12. 

Safety aDd welfar. of Journalilta 
(XV-31.3.86), 3S6. 

Setdua ap 0' Cemant Plant. in Bibar 
aDd Mahanlbtra (XVII-29.4.86), 
~. 

lettie. up of Medical Grallt. Com-
miulon and Health Sc:ience Ualver· 
lit, in eacb State (XITI-27.2.86). 
199-200. 

S.Uiq all of lIeel plao' io ADm .. rb 
(U.P.) (XIII-4.3.86). 155. 

Sblftl." of IDdaltJin located in 
crowded localities ID Delbl (XIV-
11.3.16), 21. 

Sbort .. ., of .Iff 10 Departments or 
Polta aud Telecommunication. 
(XIV-18.l86). 231-32. 

Smua.lloa or 10od. from Napal (XIV-
14.3.86), 20. 

T"ra'" racllity in POll Oftic:ea In 
Aramprb Diltrlet of U.P. (XV-
8.4.86), 14-19. 

TalephOM connection 011 MP'. recom. 
mendatlon (XIV-IJ.3.86). 14. 

Tempora..,. Tole phON cOlUlection. 
Noctloned by Delbl Talecommuul. 
catloDt (XIV-II.3.86), Js0.81. 



'l'raDlportatioa of whoat aDd rice by 
·road to benefit private .atrepm· 
ar at exhorbltant rltea (XVI-
25.4 86). 314-15. 

Unlutborised coutructieu iD MIDdlvli 
Pazalpur and Vinod Nqar Colonies 
(XV-24.3.86), 145-46. 

Unauthorised cOD.truction ID premia .. 
of DDA Bulldiup (XV-31.3.H), 
339. 

UDluthorised JbuUil OD PAT Iud 
iD Kall Bari Mara. New Dolhi (XV-
25.3.86), 80. 

U.e of Westland Helieopter by ONOC 
(XVII-29.4.86), 89. 

Utilisation or lurplua wheat (XlV-
7.3.86) 149-JO. 

Work dODe iD Hindi in IDdil. Alrliae. 
(XIV-l3.3.86), 22-23. 

DEBATES 

Admilli.trative Tribuoal. (Ameodmellt) 
Bill CoDlid. (XIV-1?3.86). 
29'·99. 

COil MiDel 'aboar w.lflre fuDd 
(Repeal) Bill-Coolid. (XVII-
29.4.86),408-11. 

Cootract Labour (RqullUoo ud 
Abolition) Amendmont Bill COlilid. 
(XlV -18.4,86), 2!l().9.l. 

D.G. (GODI.), 1986.81. Mlni.try of 
Water Reloureea (XVI-9.4.86), 
25'·'9. 

OemlDda for Eltcess Grants (Generll), 
1983-84. (XlV-14.3.86), 371·74. 

DemlDdl for OraDts (Gonera') 1986-87 
Minislry of Aaricuhure (XVI-
23.4.86).269.7 J. 

Demlnds for Grants (GaDera') 1986-87 
Minislry of Food aDd Civil Supphea 
(XVI-16.4.86), 313·19. 

D;aapproval of AdmiDillfalive TrlbuDal1 
(AmeDdmcnl) OrdinaDco, 1986 (St. 
Rea.) (XIV -17.3.86), 295·951. 

Disapproval of CoDtraet Labour 
(RqalllioD aod AbolitioD) AmaDd~ 
ment OrdlDaDce, 1986 (St. Rea.) 
(XlV-18.3.86),290.n 

Draft Natioiial Policy OD Education-
1986 (R.s.) (XVII-8.'.86). 47-'0. 

PiDIDco Bill" 1986 CODiid. (XVI-
25.4.86). 407-10. . 

IDduatrlal FiUIDce CorporatioD 
(Amcadmcnt) Bill. 1986 CoDsid. 
(XVII-Z.5.86), 33'·36. 

IDcrcue lod recurriDa leWOI iD Coal 
lodia Llmuod (DII.) (XVll-
30.4.86). 336·38. 

Muallm womeD (Protection of riJhtl 
UD WYorce) Bill: Coosi4. (XVl1-
5.5.86). 484-86. 

Need lor directiDa tho U.P. GOVOtD-
ment &0 arlDI fire arms lic:eDc:ea to 
III tbose perftODI wbo require tbCJD 
for aeDuiDa reaSODa (UD40=r Rut. 
3n) (XVU-5.5.86), 283. 

Pre.id.nt', Address, Motion of TbaDta 
OD (XIIl-27.2.86), 367·69. 

Rillway Budiet, 1986-87. OeDerat 
DisculSioD (XIII-6.3.86), 288-92. 

lupplemeotary Demlnd, for Grantl 
(Oooerll), 1985086 (XIV-14.3.86). 
311-14. 

RAI, SHRI RAMOBO : 

Railway Budaet, 1986-87. GeDeral 
OiscuuioD (XIII-6.3.86). 340-41. 

BllP~lon aDd repairs of Railway 
"IUUD. in U.P. (XVI-174.16), 
68. 

RAJHANS, DR. O.S. : 

AblOrptioD of Ra.erved TralDed 
PeraoDs in Telec:ommuDicatioD 
Depanment (XIV-Il.3.86), 82. 

Action PlaD for improvement in Tel .. 
commUDlcatioD Serv:lcel (XIV-
18.3.86). 35. 

Aarlcultural Development ID Remot. 
lod Blckward areas aDd Export 01 
AariculturaJ Product (XV-7.4,86). 
70. 

Arma Factory UDclrtbed In Soutll 
Delhi (XV-2.4.86), 117.19. 

Asylum Souab! by Sikb MilitlDti lit 
Britain lXIV-llI.3.86), llSl.2Q. 



Cause of Firt~ini, Obaaiabad-,Delbi 
EMU trIIfD':,coach (X'V;";;}:".86), 

'153-504. 

Cntral ,uhtallce to BibarOovOln-
meDt for au,mentlDf power rClOur-
cel (XIlI-:-2S~2.86). 96. 

CbeatiDll of Job Seekert (XVII-
28.4.86), 72. 

Clearance to schemes proPOl. by 
'Bib. for power ItMr.dOIt'(XIV-
11.3.86), 196-97. 

Coal stoleD {rom compa" 01 CIL 
(XlV-I8.3.86), 2101002. 

Commissioninll of TV traDsmllter, 
Darbbaop' (XlV,-lO.3.86),. 2M. 

Compulsory use of btlmet by pillion 
rlderi (Xv'1~17.4.8fij, 72-13. 

Constr~tlon of Low Co&t HOUKI 
(XVI-21.4.86). 232-37. 

Consultancy Service by lCAR "'IV-
17.3.86). 14-17. ' 

Creation of separate fund for iDdlvi-
dOaf krillalioa projKt. (XIV-
13.3.86).96-97. 

Crisis in Fertiliser Indu.try (XVI-
21.4,86), 129-30. 

Delhi University Teacbers Strike 
(X1lI-27.l,86). 178-79. 

Development of uadercrouad wiler 
'feeoarccs (XIH-6.'3.86), n. 

Distribution of loaas by BaaJ\a under 
2O-Poial Prosrammc (XIV-7.3.86), 
69-70. ", , 

Export caroia" (XIII-21.2.86), 
1'7. 

Export of bandlcrart. (XlIJ-21.1.86), 
47. 

ElIp('rt or Indian Piltlll (XJV-17.3.86). 
213-14. ' 

~xPort of Madbubaai Paiadn.s 
(X1lI-21.2,86). 112,' 

~lIport Target for 1986-87. (XIV-
7.3.86). '2JJ7. 

FictitioPI dealt by Bank MaDal,ra. 
Ellci.e and Income Tax ~ial. ia 
aUlar (XVI-1S.4.16),1S1. ' 

, " 

Foreila Excb, anae earned by, toAiaD& .,enflr, < aliroaif '~ ·'xV.:Ji4' .•. 86). 9.. ' "", .,' ., 
Foteat-based indus"_ ill Bibar 

(XIV-18.3.86). 201. 

Oui~C;liQe. to $'ate,' on F...vl, PIIID-
niDI (XUI-l7.2.86),lI2-U, 

H!.,b Lc1{cl fuidte over rI,.., Gaop 
io ~era~bar (X:U1~.2.86), 6. " , 

IIIcplExport of Goods (XIV-7.),86), 
'2!"-OB. " 

Implementation of ,.babilitation 
lC~eme (oc r~(uaecs (XIV-/9.J.86), 92-93, , , ',. , ' , 

IDCjdi\!.ll~' or firing Q8 hMo.Pak 
, Borders (X1II-26.2,J6). 232-33. 

lac:oaVOllit;a~e due to cb....- ID 
Timin.. orC(jH~DI,peal&riet 
(XV-3.4.86).217. 

Identification of Backward Area. 
(XlV'--12.3.86). 132-33. '" , . 

Improvement In fuoctionq 01 Tele-
phoae Syslem 'Y1V-18.)Jl6), 21)6;07. ' ~'" , 

ImproviDi Housio. Acti"itl.. iD 
Delhi by ~elbi ~c!~!0P.ll!eat 
~Qt1iorlty (XV :-3J .3.86). ,~. 

IDdian Broa~ial Service (XIV-
10.3.86). 274-75. 

Ipt,odudion of modera tlClbaiq .... 10 
Telecommuaic:alioD (XIV -11,3.16). 
207-09. 

hnroductioa or hIIera. Ne .. Bureau by Doordarlba,o (XVI1-
28.4.86), 189. "',' 

lovtlUDent to ladlen Comp.alel by 
Noa·~dcat~1 Jnd~ (}QV-
14.3.~: l48..49. 

lrrqulerties iD Saudi Job RecnaitIDeDt 
(XV-31.3,86).241·48. 

Larae1411ll Steel Pia at. ia P"".te 
S,Ktor (XIV-J7.3.86). no. 

Lar,e Scale 8orrowtna (X\1-2.4.16), 
210. 



:~I4,id,co~teoa l-D ~a.l {>UV-
U.3.~), 75. 

LiDkloa Patoa-PurnC1l and Paloa-
Bba.alpur fill! V.,udoot Servic~ 
(XlJl-6.U6) .. 191. 

Loan Applications pandlnl und~r 
20-Polnl Pro.ramme beloll.ing to 
Weaker Sections of Adalatganj and 
Mobaila (Bihar) (XIU-28.286), 
86. 

Mainlenance of Railway tracks by 
. Private Contraclors (XV-3.4.86), 

55. 

Maltbili Pro.ramme from AIR 
Wrbbaap tXIV-10.3.86), 65-66. 

Major alld Medium Irriaation Scbemes 
of Blbar under impleiDetitation 
(XIlI-6.3.86), 148-49. 

Manufacture or Pilotless Alrcrafts 
(XVI-9.4.86),61. 

,.,anutaclurinl capacity of Mis. 
K·lactlc: EII.lneerin. Limited and 
Violation ibereof (XVII-29.4 86). 
172. 

Mi.ranl Labour from Bibar (XV-
2403,86). 32+~. 

Mineral Min!na Tecbnoiosy for 
el\plot~tion ,. of Minerai" Wealtb 
(XV -31.3.86), 230-3i. 

New Pollcy on S~[ppi,na (XllI-
27.2.86), 211. 

New Stcpa to Cure Leprosy Patients 
(XIJI-l7.1..86), B7~88_ 

No"". itcm ~"tiOlled ,Dry\g4 farming 
can treble production (XVlI-
21.4.86), 249. 

New, item capti~\f ··P.~ Blue-
print for Anarcby 10 Punjab" 
(XUI-16.2.&6), 53-54. 

'No indUltry' areu in Stat~s (XIIJ-
15.2.86), 204. 

Noo-rosi4~t IBdi.~lI williq to .el up 
.. Industries in B;!JM (XUI-4.3.86). 

464-65. 
OPEC Accord on ouq,ul Ceilinl 

cXVl-'1S4.86), 216-17. 

Performance of public sector · ... der· 
takinp in CHOIicals,· dAII' and 
pbarmaceuticals (XIII-l5~,86), 

203-04. 

Poluical Solulion of Ethnic Problem 
of Sri Lanka (XVI-9.4.86), U8. 

Pr~e cootrolon medieinet (XIII-
25.2,86" 202-203. 

Private Air "IllIiServic (XJV-
11.3.86), 181-82. 

I\'rodlKtion.ef Sopbisticated WdIpOGI 
by Qrdnanoe FaclOdOl (XVI-
16.4.8Ci),.2lA-15. 

:Proposal for an All 'Iodia Tourism 
body (X,VI-l5A86). 24041. 

Proposals from States to start Open 
Uni,*sities pcndiug with U.<J.C. 
(XV-27.3.86), 97-8. 

Proposal to prnvide Financial assista-
IICC' to State Pollution 1J>reYeiltion 
Board. (XIV -12.3.86). 133. 

Proposal to ftl up Nal'Cotics control 
lIenau (XIV-7.3.86), 162.63. 

Prop<l~al to set up a Tribunal ror 
Customs and Excue valuation 
(XlIl-21.2.86), 82-83. 

P\lbhc S~lor ProjectslGioa into los-
ICS (XYI-IS.4.86), 84-85. 

Publication of Bbaairatb (XVI-
24.4.861. 240-42. 

Publication of "Yojana" and "Bbaai. 
ratb" (XVn-S.5.86), 41·43. 

Pullisbmellt for p()wcr tbefl (XIV-
11.3.86), 197. 

It,i4s at Pr~ses of busiQIUIIJen. 
enlqed iii! sellin. Shak., Ice-creams 
and other ealables (XV-4.4.86), 
209-10. 

llejection of Indian goods by Impor-
ters (XIV -14.3.86), 86-87. 

ReDovation of bydro-electric power 
stations (XV-25.3.86), 281. 

RBI Scbeme to Boost Foreign Trade 
(XVIl-12.S.8b), 5.8. 

RBI &1 udy 0.0 callan of Bibar', ~ 
n!)miC BackwiIdn0l5 (XIIl-
21.2 86). 21~1~, 



Revampinl of Sick FertiUzer Piallt. 
(XIV -10.3.86). :zoB..209. 

Report 0' Committee appoiDted OD 
Impol1oa Tax OD Bltpeadlture 
(XVI-25 .4.86). 21. 

Review of IDsurance rate structure by 
Geueral InluraDce Corporatloa 
(XVI-ll 4.86). 102.103. 

Review of worklDI of NCC (XV-
2.4 86). 126. 

Role of hblic Sector la Micro·l!lect· 
rODlea, Compute" aDd Bio-Tecbno-
1081 (XVD-29.4.86), 215. 

Safety Measures taken at Oil Welle 
UDder 011 MiDes Reau1aUoIIS 
(XIII-2S.1.86), 270-271. 

Salaries aud Allowaoces 0' Judacs of 
Supreme Court aad Hlab Court. 
(XV -1.4.86). 38. 

Sclteme for moderaiaatloD 0' IrriptJOD 
Projects (XV-3.4.86), UI-n. 

Set back to tourism due to terrorl.t 
ac:ti.,ltie. (XV -21.3 .26). 169.70. 

Sellilll op of Cement PIaDf. Us Bibar 
aod Maharubtra (XVlI-29.4.86), 
1. 

SeetiDI up of Houaiol aDd Slam Im· 
provement Board. (XIII-4.3.86). 
46. 

Settilll up of IDdiaD COUDCII of 
Forestry Jlesearcb (XIV-tZ.l.86), 
63. 

Sri LankaD Tamil ref ... (Xlll-
5.3.86), 76-n. 

Subeidy paid to farmer. for tbe pur. 
chae of Ipriokler irritation equip. 
ment (XV-J.4.86). 227. 

Taraet for Rural Electrification 
(Xm -4.3.86), 567-S68. 

Thermal Power Plant at Kanll. Bibar 
(XllI-4.3.86), 19.20. 

Trade betweeD India aDd J.pID 
(XIV-14.3.86), '. 

TralDiDI Ceotrea iD Back.ard AreAl 
for Trlliallll Buk Elmployea 
(XV-21.3.16). Ul-60. 

butfer of BerDo Coal Mines by 
Damodar Valley CorparalioD to 
Ceaual CoaHielda Umited (XIIl-
4.3.86), 4"-466. 

UDderutlUzatiOD of Capacity aod 
Wide Spread UallDpJo,meat (XV-
25.3.86), 230. 

Vautlon of Government ac:c:ommoda· 
dOD after .uperaoDualioD (XV-
24.3.86), U5-IJ6. 

ViablUlY or Paper IlIdUllQ' (XV~ 
25-3.86),20. 

Visit 01 World Team for moderoiaatioD 
o( StHI lodlJltry (XlV-Io.3.16), 
313. 

Westerll Kosi C.aat Project (XIII-
6.3.86), 191. 

WOIkilll Group to coosider problem 
of Draa TraflleklD' (XV1-
25.4.86), 113·14. 

Admialatrative Tribuoala (Ameudmelll) 
Bill-Cooaid (XIV-I7.3.86), 326-

",.'30. 

BOH {XVII-2.5.86}, 299. 

Beedi &Dd Cipr Worken (Cc:>nditioDi 
of f.mploymeDt) Ameadment Bill 
(Ameodment of scc:tioll 1, etc). 
Conlid. (XVI-17.4 86). 303-05. 

Btiaiaeu of tbe HOUle (XVI-
14.3.86), 292·93. 
(XVI -25.4.86), 338·39. 

Coaltllulion (AmOlldmeot) BRI (IDlOr. 
tioa o( Dew Article 1M etc.) 
Coaaid. (XV-11.3.86), 427·30. 

Cootract Labour (RllulatloD aDd Abo-
lition) Am'ladmeot BiII·Coolid 
(XIV-l8.3.86), 287·89. 

DemaDd lor caec:utioa 01 work Oil 
Sakrl-HuaDpur raIlway liJIe (uDder 
aule 37'1) (XVII-8.S.86), 14-U. 

Demalld. for Graot. (G'Dera1). 1986-
87. Mlld .. ,y of Commerce (XV-
1.4.86), 319.22. 

Demaada lor Oranu (Oell'ral, 1986-
8'7 Mlontry o( DafODce {XV-
'.4.16).369.71. 
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Demaoda for Granta (General), 1916· 
87 Ministry of Extcrnal Afrain 
(XV -24.3.86), 427·29. 

Demandl ol Grantl (Goocral) 1986-87 
Mini'try of Food and Civil Suppli .. 
(XV-16.4.B6), 327-21; 
(XVI-17.4.86), 238-42. 

Demands for Ifanll (Oeneral). 1986-87 
Minl8tfY of Petroleum and Natural 
0 .. (XIV-19.3.86), 251·,.. 

Dillpproval of Administrative Tribunal. 
... (Amendment) Ordinance. (St. Res.) 

(XIV-17.3.86). 326-30. 

DIII"P10val ol Contract Labour (Re-
piation and 4bohlion) Amendment 
Ordinance, 1986 (St. Rei.) (XIV-
18.3.86), 287·89. 

ElectOfal ReCOfIDI (Rea.) (XIV -
14.3.86), .380-86. 

Escape of PriIODer. from Tibar lail on 
16th Marcb, 1986 (Oil.) (XIV-
19.3.86), 303·304. 
Finance Bill, 1986. 

Coasld. (XVI-24.4.86), 380-8'. 

Ouidellne. to Statel on Family Plann-
Ine (B.A.H.Oi.). (XVI-23.4.86), 
383-87. 

ladultrial Development Bank. of Indie 
(Amondmeot Bill-Conald (XIV-
18.3.86), 322-24. 

Industrial Finllnce Corporetlon (Amen 
dmeat) Bill. 1986 Con.id. (XVII-· 
2.5.86), 321·25. 

IlICreasina and Recurrinl Losses in 
Coellndia Limited (011.) (XVII-
30.4.86), 339-41. 

Irrilalion Project! Awaiting Clearance 
<BAH Dia) (XVII-28.4.86), 427-
28. 

Manalcment of rood,rainl by tbe 
Food Corporation of ladia (BAH 
DlI) (XVI-17.4.86), 363-64. 

Need to include Maltblll In tb. E1,btb 
Schedule of the CODltitvtion (Under 
Rule 377) (XVII-28.4.86), 306. 

Need to reopcn Asbok Paper Mill. 

Darbbanga, Blbar (Under Rule 377) 
(XVI-9.4.86),22S. 

Need to eet up an Ordinance Factory ia 
Bibar (Under Rille 377) (XV-
31.3.86), 385-86. 

Prelident', Address, Motion of Thallh 
on (XIII-27.2.86), 37].74 • 

Railway Bud.et, 1986-87-0eneral Di .. 
cUlsioo (XIII-6.3.86), 317-20. 

Reported Itatement made by tbe 0111-
clal spokesmeo of a nelabbourinl 
couotry rellardio. receot dlsturbanc. 
in Indi. (CA) (XID-25.2.86), 306-
09. 

Situation arisinll out oj drouabt and 
otber natural calamities in varloll, 
parts of tbe couotry (Dis). (XTII-
6.3.86), 442·44. 

Situation In Nircaralue (Dis.) (XIV-
7.3.86), 297-98. 

Statutory Resollltioo Re. Disapproyal 
of the Motor Vehicl .. (Amendmeat) 
Ordinance, 1986 (XllI-4.3.86), 
614-17. 

Tea (Amendment) BiII-
Consld. lXVII-29.4.86). 363-66. 

RAJU, SHRI ANANDA OAJAPATHI : 
,. P ood for Learnin. "Scheme of 

Andhra Pradesh (XVI-I0.4.86), 
21. 

Import of Supr (XVI-25.4.86), 28. 
29. 

Indiu' Participatioo In the IMP and 
World Baok. Meetio. in Wa.mlllton 
(XVII-2.5.86), 5. 

Irrl,atlon Pr(ljecll awaitioll clearaace 
(XV-3.4.86), 38, 

Mankburd.Belapur Rail 
(XIll-27.2.86), 11. 

Project 

Nealect or FanneR (XIV-17.3.86), 
10. 

ProBt Ratios of Indian Banks vlI-a-vil 
Forelan Bao'" lXV-21.3.86), S. 

Report of Committee to evaluate .. Ir 
employment scbeme (XVI-IS.4.86), 
12. 



W .... Welfare and DMelV'l'ml!nt 
centres in Unweriiaies (XIII -
6.3 86). 21-22. 

DIUIAT£S 

Demands for GranB Oentnll; 1986-87. 
Min;stry of External ,Affair. (XV-
21.3.86). 343-349_ 

Recent Bombiq of Tripoli. alMi' Benl-
bui 'by US Air.craf't (I)i •. ~ (XVI-
16.4.86). 344-46. 

Steqrise. in prices of Ferlilizen and 
Petr~um Prod_"IS (Ad. M.) 
(X1lI-21.2.86), 466068. 

RAM. SHRI RAM RATAN : 

GeDel'1l!1 Budael, 1986-87. General Dil-
cVlSion {XIV-I1.3.86). 362-6S. 

Demands for Grants (Gt netal), 1986-
87. MiDi,try .0fPenoleem· ... ·Nat-
ural Gas (XIV -le.3.86), 2l9-3J. 

LUof. SURJ RAMSWAROOP : . 
AHofmt'ttt oHand to landlest'pmons 

In Bibllr"(XIV-IO.3 86). 191. 

BoOllIIII of ellpor.. (XVI-25.4.86), 
157. 

CeinDI on income (XV-1.4.86) 
168. 

,CI!II1MI anistaDCe ".id to Billa.: for 
Iu,ply of e,lCIitial COIDIJI«Ilties 
(XIV-14.3.86). 141-42. 

Cbit'.J.bovr boanhiD SlateI(XIV-
17.3.86), 79. 

DeI_iDatioa of Wei&1tt of Cui' al 
the '. Bt"ioatioD (XV~!S.3.86), 
l80. 

Hip Level Bridae' over river OlDIi 
in Eastern Bibar' (Xm~27,2.86), 
6. 

Increale in percentage of IludeDls al 
different stUlty Inell' {XV-
3.4.86). 13. 

Jaienlatioual Edition. of N"'tPWpen 
for Non-Resident Jndfalfl"(XVII-
2..1.16),: 1 01. 

Leaf.lation to fix Urban Land Ceillna 
(XIV-I0.3.86), 16-20. 

L'iccJlt:e 'for p'.1.k 10 ·PtCcPexvtt-
6.S.~, 78:79. 

Licence for producdOJl of P,T.~. to 
Mia. ieJiaDCe ID4u.trlce Umlied 
(XV1I-2~.4.86). J66. 

LloklDJ of' probJril; tribal" villII ... 
wlIh Dillrlct Headquarters (XV -
7.4.16'). 34~' 

Medical' Fac'iHtlft in' G •• ,,'timeDI 
Healtb CCDlrea (XIII-27.1.I6), 
1~1":n; 

Plao for Soctal InlUflln~ Sell ... ffx 
poor (X1II-5.3.86). 170-72. 

Propout for DeveJo)llMllt Beach 
Scheme tXlV-12.3.86). 91-91. 

Reservation of job. for' woiaim ill 
PublIC 'UD4erl.li ... • (XIV--lJ.".t6). 
73. 

Sc:1ttmi~ "'0' 'dev-.tcia;miliDt of' 'lourtal 
placet to BeIiI*DJ. TapCmili aDd 
Attarl ID Oiya (Xli'l:....28'.2.I16). 
102-03. 

Subs~ '00' kll'08eIie 
11 3.86), 97-98. 

oU (XlV-

TribSl ClI"roilatlft· mark«' IY6tam 
(XVII-30.4.86). 77-78. 

Whbdra ... ol'Anotineat' of GCIfthI-
meal ActOlllatOUttoo Ir... ' Em-
ployees OWDIQ"·Hoa",' lD Dellal 
(XVII-28.4.86),92, 

Preeldeatlt Achhis.· MotIOII ' 01 
Tbanks OD (Xm-27.2 ~31s..19. 

Draft, Natloa.1· PoIic,' on' 'Ed~1I 
1986 (R"~) (XVU~":I6):'I'-". 

RAM BAHADUR SINOH~ SBRI 

AllotlDeDt olquart.1 to empJo, ... of 
He.vy Enlineeriol CorPOJlltiOD 
RaDChllXIlI-2~.2.86), 108-109. 

Book .... i ... from Nalatll .... rial 
MUlA. and' Library, New Delbi 
(XVI-24.4,86), IS)-54. 

Deorla alllUliree' Sit.lbl ..... :MIlIt 
ia DeetIa '. DiatrlCt' (UP) (XV -
2I.3.86), 100-101. 

Sbimo, of W orlt of PI'DDin, aDd 
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De¥oJopment of Sindri UDit of FCI 
(XV-3J.3.86),5--8. 

DEBATES 
Demauds for Oraots (General). 1986-

87-Mlolstry of Allriculture (XVI-
23.4.86), 295·98. 

Need to ioclude tbe 'Tbara' tribe in 
the li'l of Scbeduled Tribes (Under 
Rale 377) (XV-31.3 86). 386. . 

llAM PRAKASH, CH. : 

Sapplementary Demaods for Oraots 
(Goneral). 1985·116 (XIV-I4.3.86). 
365--68. 

Demaods for E:lctsa Oraots (General), 
1983·84 (XIV-14.3.86), 365·68. 

Railway Buclp~. 1986-87-Oeooral 
DllcUIIloo OClII-6.3.86), 242-44. 

Demaod, for Graols (Geoeral),' 1986-
87-Mhti.try of Home Alrairs (XVI-
15.4.86) 404-07. 

Inter State DisputOl (Amendmeot) 
Bill (XV-3U.86), 399-404. 

Statutory Resolution re: Disapproval 
of tbe Ravi and Beas Waters Tri· 
bunal Ordinance, 1986 (XV-
3\.3,86). 399-404. 

Jl.AM SAMUJHAWAN, SHRI : 
ActivitiOl of Central Samyukt Sadacbar 

Samiti (XVIJ-7.S.86), 249. 

Telec8l' of Enlli,b Serial "You and 
Your Pels" (XV-31.3.86), 20,.6. 

DEBATES 
Oeneral Budl". 1986-87-Goneral 

DiJcuuion (XIV-II.3.86), 3J4·16. 

Jl.AMACHANDRAN, SHRI MULLAP· 
PALLY: 

AIR .tatio05 in Malabar area of 
Korala (XVII-5.S.86), 203-4. 

Air India', Income from Gulf passen-
lera (XVI-17.4.86), 184. 

Allocatloll for promotion of Indian 
System of Medicine (XIV-13.3.86), 
131.32. . 

Plnancial and tecbolcal e .. lsluee to 

Kerala for development of Mappile 
Bay. Cannanore, as a fulftedged 
port (Under Rule 377) (XV-
1.4.86), 308-09. 

Allocalion for selting up biOla. plantl 
In Kerala (XVIl-6.5.86), 136-37. 

Allocation of foodllrains to States for 
distribution und,r Rural Employ_ 
ment Pr08ramme (XVII-28.4.86), 
148. 

Allocation of FundI! lor Medical Aui .. 
tance 10 Beedi Workers (XV-
7.4.86). 62-63. 

Allocatioo of funds for Techoical 
Education in Kerala (XIV-13.3.86), 
160-61. 

Allocation of fundi to Kerala for 
Healtb and Family Planning (XVl-
10,4.86) 271-72. 

Allocation of Funds to Kerala for 
Urban Development (XV-31.3.86), 
291.2. 

Allocat:oD 10 Kerala for Soctal Foret-
try (XiV-12.3.86) 29-30. 

Articles Reserved for Exclusive pro-
duction by Haod'oom Ioduatry 
(XIII-21.2.86), 258·59. 

Artificial Limb C~nlres/lnstitules 

(XVII-7.5.86), 233-241. 

Assistance to Kersla for deep sea 
fisblng (XIV-IO.3.86), 90. 

Assistaoce to StatC5/Union Territories 
for Streoglbenin8 Public Distribu-
tion System (XVII-2.S.86), 267·70. 

Better Travel racililies in Railways 
(XV-3.4.86), 173-7S. 

Boards for Women's Welfare (XIlI-
6.3.86), S6·S7. 

Border dispute between Kerala and 
Karnataka (XVI-94.86). 188. 

Branche. of State Bank of TrevaDcore 
In Soulb India and North India 
(XVII-2.S.86), 189. 

Brancboa WIder North and South 
Malabar Oramin bank in Kerata 
(XIV-7.3:S6). 221-22. 



C., 0' vi,oluloD o( FE&~ iA ~1a 
(XV-21.3.">. 169. 

Cfttrea for stody of Cae •• ' peIIUtiOD 
(XVI-16.4.86). 109.' . 

Centrally lponsored projOCU Itt It .... , 
(XVI -9.4.86). 191~ 

CentTally spolllOred 1"ojects fa 
Southtto Statel 0'111-25.2.16). 6S-
66. 

Change in TimiDp or Television Pro-
.rammea (XVI.;...21.4.16). til. 

Closure or Gwaliot a..y.,.., factory. 
Callc:ut (XV-7.3.S6). 160. 

Coast Goard Slat~qn. on It~ Coell 
(XVII-'.5.16), 199. 

Comml$.ionin. or Tbermal PieD" 
(XVII-29.,fl6), 18Z. 

Communal riot. io dtc co_'" (XV-
2.4.86). 15().151. 

Compmsation to V~ of TralD 
Accident near TelJlcllerrl (XIV-
20.3:86). 168. 

ConstitutioD of cXPFrt ~t .. for 
TV pra.,ammes (XV -7 .4.86), 196. 

COIIIlitDtiOD 0( '. F~b P.~t on the 
Punjab ~ord (XVl.,-16.4.86). 
223-2A. 

Construction 01 qVRAlfPWl U Cocblll 
(XIV~20.3.86). 133. 

Construction o( Rcaid~ttal quartenl 
Fiala forP &T EmplOyee. In Itenla 
(XlV-18.3.86). ~, 

CoDJ.t(Uction or Tell~ Bye. 
Pall in Kerala (XIV -203.86), SO. 

Control 00 rise in privet 0( AartcuJ. 
tural Produce (XVII-S.S.S6). 131· 
32. . 

Co.t of production of Power from 
Hydel. Tbermal aud. N~Pow" 
PlaDt.t (XVII-29.4.86), 183. 

Credit Campa In Kenla (XV-1U.86). 
167.,69. 

DeatM aod Births Jle.lltered ill Xerall 
101985 (XIV-J2.3.86), IS? 

Demand fqrileU4 of C~tI" 

• ., S~ . .oD.Itt .. ~~y or 
Sbri V .. bbl"~. ow. (XV-
1.4.86). 289. 

Ilelll.ad (or riM in Minimum Relea. 
Prieee for Co1fee' (XIII-28.2.86). 
(7940. 

o.amart ai4oc1 project 00 oplffltnent 
01 fl.enDeo (XV-1.4.86), 196-97. 

~,.. 1M "ai~ce of Porta 
cXlIl-27.2.86). 2At. 

De.ve1,~Jl'lDc.n~ of D,airy in Kuala (XV-
. 3l.3.86). 190,1. ..... 

De"lopmeot of lulan4 Pialterlea ia-
B.~ckiJ.b Waler iJI lCer.'I. (XV-
24,3,U). 1~~. . 

~I~or N~, Wild Lif0$!lnc;. 
,uari~. a.t M~.an Thody .ill Kerall 
(XlII-28.2.86). 194-9S. 

~ oJ; TeIecolDlDJl1licatlon 
In Wyand DblJ;ij:1. of ~uala (XV-
25.3.86), 234. 

De"~J)mIIIIJ.t of Telepbaq ElWb.n,OI 
III' Caoaaoore Diltrict ia Korala 
(XV":"'I.4.86), 225-28. 

Development of T. V. proarammel 
(XIV-IO.3.M). 5940. 

Blectronlc baled IDduatrie. iu Keraltl 
(XJ,Y-IU.~SI. 

Encoonpmeal (or bee-keeplo. 
(XVlI--6.S.86). 130,:3l. 

Bnqulry report 00 Caooaoore-El1Iaka-
lam Express Tr.io Accident (XV-
27.3.861.133-4. 

EaCJ~t .. ; lor r~ltiOD of Dlmqes 
cauaed to Nadoaal HiCbwlY. tD 
K ..... CXIV-20.3.86).134. 

Elemption for rellias or treel in Kerala 
(XVl-9.4,86), 189. 

bplDliOD o( Aajarakbaody Telepbone 
~~a.~ 10 Clanaoore Qi,triet. 
Kerlia (XV-I •• 86),. 57.S8. . 

~~;o" of Cb~b"l Aut~atlc; 
Telepla~ Ea .. ~ 10. ClJicut 
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Decrease in efficiency of Thermal 
planll (X1IT-25.2.86), 110·111. 

Delbi Land (Restrictions on Trallsfer) 
Act, 1m (XV-24.3.116), 202-203. 

Delbi University Teachers Strih (Xm 
-27.2.86), 178-79. 

D.velopment of Tourl.t Resorts in 
Bibar in Seventb Plan Period (XVII 
-2.5.86). 261-62. 

DialOJu, between Indu.try and Busi·· 
ness for Development (XV-I.4.S6) 
226. 

Employment of lAS Oll'icen In Public 
Sector Underlati. after retire· 
ment (XIV-19.3.86). 72.73. 

Employment of women (XIV-17.3.86). 
IS4. 

Enaloeerln, Exports (XlII-28.2.S6), 
184-~5. 

Expenditure by Banks and Finance 
in91:rutionl on Congress (n Centen· 
arv Celebrations (XIV -14).S6). 
209. 

Export of Wheat (XVI -11.4.86), 
320.21. 

Eviction of Government Accommoda· 
tion (XVI-21.4.86), 82·S3. 

Failure to IUpp'y ration in time to 
Fair !'rlce ShOIlS by Food Corpor. 
ation of India (XV-4.4.86), 
27-32. 

FaU In productIon in Cement Factories 
run by Cement Corporation or 
India (XlV-ID.S6). 11. 

Pal.e alencles sendinl worken abroad 
(XVII-28.4.B6). 159. 

Fire at Shalimar Bagb (XVI-23.4.S6) • 
136-37. 

Five Star Hotels in tbe Country 
(XIII-28.2.S6), IS5·86. 

Functioning of Sbriram Food and 
Fertilizff' Industries (XIV-IO.3.B6), 
28S. 

Gal Leahlle In Rourkela Steel Plant 
(XIV -17.3.86), 197-98. 

Gradation of Def.nce Service . Officers 
in the Warrant of Precedence 
(XV-2.4.86). 245. 

House sites for rural families (XIV-
10.3.S6). 285-88. 

Impact 01 rise in Wbolesale Price 
Index on Consumers (XVI-15.4.86), 
120-21. 

Impact on balance of payment due to 
price rail in international market 
(XV-SA 86).218. 

ImplementatioD of Recommendations 
of Eigbth Finance Commission 
(XIV -143.86), I I I. 

Import and Export of cereals (XIII-
2S.2.86), 72·76. 

Interest subsidy to 
Heavy Enlineerioll 
1.4.S6), 102. 

Public Sector 
Units (XV-

LPG Agencies in V.P. and Bibar 
(XIV-IS.3.86), J82-83. 

LPG connections in Bibar (XIV-
11 3.86), Ill. . 

Leakage of Gas form Sbriram Foods 
and Pertillser PlaDt, Delbi (XIll-
4.3.S6). 300-01. 

Loans Advanced by London·Based 
Brancbees of Punjab National Bank 
(XVIJ--2.S.86), 95-96. 

Measures to motivate for Tubectomy! 
Sterl'ization (XJ1I-6.3.86). 132-36. 

Mechanised Farming (XIII-4.3.S"). 
238-41. 

Medical Paoel Scbeme of DTC 
(XIII-27.2.S6),176-77. 

'Mysterious gas blast at Bbilai Steel 
Plant' (XIII--4.3.86), 203-04. 
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National Crime Record. ....... 
(Xtn-2fi.l.H), 87. 

N_ Drill PoH~ (XIIJ-2S.2'M). 
107-08. 

Noa-lmplemeDtatioa or appreDtlce-
aIIip Act ia JDdlll1rial ODiI. (XVI-
21.4.86),219. 

Perceat .. , Growtb rate ID dill Sist. 
aad Seventb pjY' Year PleD (XV-
2.4.86), 83-84. 

POtRPioD or MIG Fla.. la AIIlok 
Vlbar (XlV-17.U6l, 2J2.1S. 

Proposa! to whbdaw tola -11hIa 
ritbt. of MI •. A H. Wheeler.t: Co. 
(XVI-24~4.86), 262.63_ 

PubUc can otBce la vllI.p Poet omc. 
1ft district 0.,., BIJJar· (XIV-
11.3.86). 19'. 

llafd, at Bosion. Estabn.lmle8tt la 
Bibar (XVI1-2.U6). ~. 

llaisfBtl o( EmploJftl' ProWleDt. Paad 
contributloD (XIV-IO.3.H), 
no. 

Recommendation of Pal... CeemI .. 
lion (X11I-2ti.2.16). 162. 

Recommead,riOllI male at CouIc:race 
of Chief Electora' OIBc:en ",ld ia 
De'hl ill December, 1985 (X1JJ-
4.386),71-7'. 

Reduction ID ale limit tor .otIaa 
(X1n-~.2.86). 111-12. 

Relief to lick _at ..... (XV-
1.4.16). 120-22. 

Reaovatlon or Caaat, (XIV-20.3.I6), 
"-80. 

Rile ia prket of wlaeat 1nI~ rice ID 
Fair Price Sbop. (Xm-21.1.I6), 
74-76. 

Road de¥elopment dad... ......tb 
PlaD (XIV-I3.3.86).70-72. 

llouad T.ble ConfereDc:e aD l!aerIJ 
Problem (XV-1.4.86), 236-37. 

Selectioa of Marud (Mabarlllma) II 
AilerDllte Supply 8a.. bJ ONOC 
(XlU-U.86), 481. 

. IlttlUl liP 01 industri.. ia bach'ard 
ar .. 1 01 Bibar (XVIl-6.S.16). 
tee. 

SbocllD. coDditioal ia Dalbl "pltall 
(XI 11-27. 2.86), 32. 

S.....,... an 'Or. Blood· IOIulloa 
(XV-U.S6). 86-87. 

suppa, (II LPO ·&ltro.... Pipellae 
(XIV-lJ.&86>. 2J:t.IJ. 

TlIIIltIoIoIIcal/Pialac:ia1 C ..... bor.Uoa 
.. ill! . Fonip couatrfe. 'or aettiDJ 
up Lealber Ooodl IDCllIItrJ VDlII 
(XV-S.4.86). J~. 

T_lIoDeflODDeCti~ dJIriD18ewDtb 
PIu (xv -8.4.86). 6. 

Trailt ceHitioa atin,.aria .an .. , 
Sta.iOD or North Ea •• em Ralhr., 
(XV-U.86). 155·56. 

Wi.bdr._1 C)f 'Chbori Bacbat Scbeme' 
by PwtjabaDd Sind BaDk (XIII-
21.2,86). 121 

'Yojaaa' held back lrom .. Ie (XID-
U.'t). m. 

DEBATES 
COIIItitation (Amnlllm..,t) Bill (IDler-

lioa 01 DeW AnlCle JM etc.) 
COllstcl. (XV -21.3.86). 442-47. 

Demalld for acllle1'in, tbe otJjtc:ti,... 
laid dowa til tbe Slatb Five-Year 
Plaa lor removal or poyer" .ad 
uD-emploJ)Dellt la Bihar (UDder 
Rule 377) (Xm-5.3,86), 215-16-

DnnaDdl for Or'DI. CGelleral). 1986-87 
MiDiitry of Aariculture Cat 
Motionl (XVI-23.4.86). 271-73. 

DeIlI.Ddt . for 0,.1lh «;...,.1). 
1986-87. MiDl1try of Food and 
CMI Supplia (XVI- 21.4.86), 
34704'. 

DemaDd. for Gnllil (Oeaeral). 
1916-87. "lalttO' of Home Al'air .. 
(XVI-U.4.16), 332-31. 

Deman'" for GraDt. (Oeaeral), 
1986-87, Milliliry of Petroleum &lid 
Natural Oa. (XIV-20,3.86), 
%75-77. 



I>.G. (Gen!.). 1986-17. Ministry of 
w..ter Ileaourca (XVI-"9.4.86). 
25().S3. 

Bacape of Prisoners from Tlbar Jall 
on l6tb Marcb. 1986 (Oil.) (XIV-
19.3.86). 294-97. 

Gc:oeral BIId,et. 19&6-87. General 
Diecus.ioll (XIV-ll.3.86). 371-73. 

Need for seitioll up all Enforcement 
Cell for collductin. laboralory tntl 
of various illKclicide. (Ullder Rull 
377) (XV ...... 4.4.86). 4".86), 368-69. 

Ibilway Bud,et. 1986-87. General 
DlacUliion (XUI-6.3.86). 301-01. 

Resolullon Re: Eloctoral Reforml 
(XUl-28.2.86). 291.94. 

Situation arlsin, out of drouabt Ind 
olber natural calamities in various 
partl of Ibe couotry (Dis.) (XHI-
6.3.86). 414·16. 

IlAMOOWALIA. SaRI BALWANT 
SINGH: 

Alleaed irregularltiel In Delbi Water 
Supply aDd SewalCdispolll under-
takin,1 (XVI-21.4.86). 215-16. 

Amouot for Punjab for Power Soc:tor 
la Sevenlb Plan (XVI-9.4.86). 
118. 

Approval to Bod,bat H,clro-Blectric 
Power project (XV-I.4 86). 251. 

B.S.P. in ASIIm (XVII-30.4.86). 
148. 

Closiq 01 Post om_ In Punjab 
(XVU-6.S.86). 228-29. 

Committee (or implementation of 
Projectl (XVI-9.4.86). 178. 

Compea.arion to Parmen for Lad 
Acquired by DDA (XV-7.4.86). 
159·61. 

Completion of Tbein Dam and Ropar 
Thermal Power Plant (XV-8.4.86). 
m. 

Construction of Bodhpat bydro-
eloc:tric project In Madby. Pradesh 
(XV-2.4.86). 172-73. 

CoDvertion of Saliae Sea wat.r iato 

Ih 

Drlnkhij Water (XVII-30.4.16), 
47-48. 

Co-operation of Privata Sector for 
Impro"'IHnt in Telepbone System 
(XV-l.4.1I6), 137-40. 

Cultural AIr_llt witb USSR (XVI-
17.4.86). lBO. 

Curb iD Import of India Garments 
by U.S.A. (XVU-2.S.8o). 18--20. 

Damap to Crops due to drouabl and 
RaiD (XVU-' 5.86). 46-SO. 

Dhillon Committee Report (XVI-
n.4.16). 12.8-130. 

Diploma in Aircraft Maintenance ED· 
afaeetIoa (XVI-24.4.86). ISO·'1. 

PaCllfdet amaoded by small entrOA 
preneurs (XV-I ,4.86). 14-19. 

Impac:t.of Fallios Crude Oil Prices 011 
Cvosumen (XVI-1S.4.86). 9$·96. 

Impact on balance of payment due to 
pric. fall In InterDational Market 
(XV-8.4.8S). 218. 

Import of Newsprinl and Supt b, 
iTC (XV-M.M). 256·'9. 

Increase in Cost of Conslructlon of 
Housel ia Delbi (XVll-28.4.86). 
40. 

Interim IteReI to Wortilll Journall, .. 
(XV-7.4.86).47. 

Irr .. ularities in Construction of L.I.O. 
Pia .. in Vita.purl (XVII-S.' 86). 
103. 

Late Telecast r.rdiog E_pe of 
Cba,les Shobraj ftom JaIl (XVl-
21.4.86). '9-60. 

LOw iDveatmoDt by Commercial aaau 
iD Bihar (XVI-ZS.4.86). 252-S3. 

MalnleD8nco of civic amenities ill 
fIIOltlemelltcolonles ill Dolbi (XVn 
-28.4.86). lSI. 

Medical facilities to Employees of 
BbaratElcc:tronlcs Ltd. (XVI-
9.4.86).61. 

Model School. ad Central Scboo" 
In Orilla (XV-3.4.U). 81, 



Non-utilisation or Irnption PotelllW 
(XVI-IO.4.86). 47. 

PilforlDI of Gas from L.P.G. Cylind· 
en by transportctl in PUDjab 
(XVII- 6.5.86). 227-28 

Power GeoeratioD Tarlet in Uuu 
Pradesh (XVll-6.S.86). 82-

Procuremcnt of foodaraiD1 in Punjab 
(XV-4.486),106-108. 

Production of featurc film. by Govcro-
men!. (XIV -10.3.86).13-16, 

RecommendatioDS of FICC! to over-
come trade imbalaocc (XVI-
11.4.86), 220-21. 

Recruitment in Army in Punjab (XV-
2.4.86). 78. 

I 

I 
Reported ~PlaDce of douatiOlJI by 'I' 

officcfl of Statc Bank of India in 
Southern Reslon (XVI-25.4.16), \ 

J~ I RestrllCtlHina of PlanDio, and Imple. 
meolation lOt up for poverty 
Alleviation Programmes (XVI-
9.4.86), 119. I 

Role of Union and State Goy.namcnt 
in relard to Indultr.al Projects 
(XVIl-6.S.86), 64-65. 

Rural loaurllJlcc Scheme (XV-4.4.86). 
259. 

S.T.D. telephone service for canada 
(XUI-4 3.86). 361. 

Scheme for modern ... tioD of Irriaa-
tion Proj:ctl (XV-3.4.16), 151-52. 

Setdol up 01 Medieinc Storc at Karnal 
under Dlrccorate General of Health 
Services (XVI-IO.4.86), l()4.06. 

Settlu. up of Suaar Mill, in POrUab 
(XVl-25 4.86). J1()"11l. 

Sbabdara lelepho"e EKCbaaae (XVII 
-2.9.4.86), 150. 

Short .. e of Power in Northern States 
(XV-1.4.86,. 136.38. 

SimpUfication of Procedure for Grants 
of Loans to F armen for PURlbaw 
<'f Tractors (XVI-ll.4.86) 43-44. 

IUJlCltion to declue eotire PuD,jab 

! 
i 

I 

I. IDdurially Backward (XVtI-
6.5.86). 28-30. 

Tcleca.c,broadcasc of lneidentl of 
oft'enees (XVI-21.4.S6), 206-207. 

Time bound proaramme to provide 
adequate Medi\lal Facilities· (XV-
27 3.86). 111-12. 

Time aiven 10 PUrUab proilaDUDes 00 
Doordaraban. Jala.dbar (XIII-. 
4.3.116). 105.1(16. 

Uptirament of Schedulcd TJibes of 
Tripura (XVII-7.S.86). 161.162. 

Use of fuods allocated forJiRDP 
aDd NREP (XVIl-7.5.86), '$-56. 

Wiles of mioe worken (XVlI-
5.5.86), 189. 

Wid nina of National Hiabway No. 1 
from Delhi to Amritaar (XV-
3.4.86), 82. 

Workabop oraantsed by Law Com-
mission (XV-25.3.86), 110. 

Worksbop O,..anlMd by Law Com-
Irioioo aD judicial S,l1cm (XV1-
IS.4.86), 89·90. 

DEBATES 

Alarmilll Situation an.inl out of 
tepDned incidence or Mcniqatia 
epidemic in Delbi (C.A.) (XIV-
18.3.86), 249.~. 

BOH (XVlI-2.S.86), 303. 

Bus/nellS of Ibe HOUiC (XVI-2S.4.16). 
338. 

Conferment or lame ritbl. II eD,joyed 
by Indtao Citizens on penOD' of 
IDdiln orlain Ovio, broad (Re •• ) 
(XVI-25.486), 455-58. 

Contract Labour (Reaulltloo and 
Abolition) Amendment Bill CODald. 
(XIV-IU.86),302-04. 

Demand. (or Grantl (Geoeral). 1986-
87.· Miaittry of Def"nce (XV-
8.H6). 332.34. 

Demand. for Orant, (GeDera), 1916-
87. Mlabtr) of Elt .... 1 Atrain 
(XV-24.3.86), 379-'4, 



NAME INDEX iS3 

Demands for GrinU (General). 1986-
87. Ministry of Petro'eum and 
Natural Gas (XIV-19.3.86l, 249-
'1. 

Demand for stopp ng tbe Iy~tem of 
obtaining "isas by Indians in U.K .. 
USA, Canada, Malayaia and Singa-
pore deairou. of visiting India 
(Under Rule 377) (XIV-10.3.86). 
343. 

Development in Punjab (Dis.) lXVn 
-30.4.1S6),381-85. 

Dillpproval of Contract Labour 
(Relulalion and Abolition) Amend-
ment Ordinance, 1986 (St. Res.) 
(XIV-18.3.86), 302-04, 

Bltectoral Reform. (Rei.) (XVI-
25.4.86), 437-38. 

Escape of Prisoners from Tlbar Jail 
on 16th March. 1986 (Dis.) (XIV-
19.3.86), 290-92. 

Measure. needed to Iifl the beavy 
ltocltB of foodgeains accumulaled 
in Punjab (Under Rule 377) (XV-
I 4.86), 309. 

Need for early completion of railway 
projecll iu tbe North-Ea&tern parta 
ot India (Under Rule 377) (XVl-
16.4,86), 239. 

Needs fur rectifylnll the map publisbed 
in a European financial magazine 
eltcludinll Jammu eft Kasbmlr and 
lome other part. of India from 
lodia'i territories (Under Rule 377) 
(XIV -18.3.86), 256. 

Need to lIive financial assistance to 
the farmers of Punjab whose crops 
have beeo damliled in Ihe rcccm 
bailltorm (Under Rule 377) (XV-
25.3.86) 301. 

Need to limit the L.P,G. cylinder 
quota to oDe Thousand cy!Jnders 
per dealer for enlurlDg speedy 
delivery to the customers (Maller 
Uod,r Rule 371) (XVII-6.5.86), 
276-17. 

Obituary Reference (Death of Shfl 
o lot Palme, Prime Minister of 
iWldla) (XIII-3.3.16). 3. 

Railway Budget, 1986-87. General 
Discussion (XlU-5.3.86). 261-64. 

Recent Bombing of Tripoli and 
BeDghazi by US Aircraft (D,s.) 
(XVI-16.4.86), 368-69. 

R~poned CriSIS in Jute Industry 
(C.A.) (XV -4.4.86),352-54. 

Situalion ari~ing out of reported 
anchorage of bome warships belona-
ing to tbe U OIled Statcs Seventh 
fleat off Karachi Harbour (C.A.) 
(XIV-2v.3.86), 1.92-95. 

Steep rise in prices of Fertilizers and 
Petroleum Products (A.M.) (XIIl-
21.2.86), 417-18. 

RAMPAL SINGH, SHRI : 

Railway Budgel-1986-87. General 
OlScuuion (XIII-4.3.86), 679-80. 

RAMULU, SHRI H.O. : 

Curtailment io Modernisation Pro-
gramme of Natlon41 Texille Cor-
poration (XVlI-2.5.86), 94. 

Tender for aecond mine expansion of 
Ncyveli Lillnile Corporali .. n Ltd. 
(XV-IA.SO), 60-61, 

Tender for second mine cxpansion of 
Neyveli Liaolle Corporation Limitecl 
(XVIl-6.5.86), 4O-4J.. 

RANGA, PROF N.O. : 

Action taken on the r-'COmmendations 
of ChIef Justices Conference held 
in February, 1985 (XVI-lS.4.86). 
28. 

Altenation of Reserved Forcst area for 
Yelc:ru ReserVOir Project (A.P.) 
(XVI-23.4.86), 15-22. 

D.T.C. Lossos tXllI~.3.86}, 3()"31, 

Disposal of condemned l'ailway mate-
rial (XV-304.86), 4-5. 

Eslalisbment of National .Institute ot 
Disaster Manageml'nl in Andhra 
Pradesh (XV-7.4.8b);'4-5, 

Government supervision on the work-
ina of Private run ho~pilals lXIV-
13.3.16), 30. 



Hiah . level Bridae over river aSDp iD 
a..r. BIhar (X1lI-17 .2.161. U. 

InelUlioD of "PoJlU~IOD" In UDion 
List. (XIV-19.3.86), 1-6. 

M'DeaemeDt of Foodaraias by FCI 
(XIV -14.3.86), IS. 

New Telttile Policy aDd plckqe deal 
for DuniD, lick miJla(XIII-21.2.86). 
26. 

Norms for illal of RAilway Free puac. 
to Individual. and iDatiutiool lXVI 
-17.4.86), 14-19. 

PI)meDt of iDcrl1ied peaslon to Free-
doom Fial!ters (XVll-7.S.86). 6-7. 

Sc:leotilic Culllvilion of Betel Leaf 
(XV-24.3.16), 27-28. 

Short ... of ,rouDdnut and Oram Seeds 
(XV-7.4.86). 13. 

Upper Ale Limit for Civil Service 
ElWDiDation (XIV-J2.3.86). J .... 

DEBATES 
D.O. (Gent). 1986-87. Ministry of 

Water Resourcea(XVI-9.4.86), 269· 
74. 

Demallda fot Graotl (General). 1986-
87. MiDittry of ExtetDal MaIn 
(XV -24.3.86). 384-89. 

DemaDda for Orantl (Generll). 1916-
87, Mioiltry of loformltlon &Dd 
Broadcaltin, (XVI-21.4.86). 438. 
43 .. 

HoardlD, aod Profitcerlna Preveotion 
Bill By Prof. Madhu DaDc:la .. te. 
lot. (XIV-7.3.86), 351·54. 

Muslim womeD (ProtectioD of rilhtl 
00 Di.,orce) Bill-Coollid. (XVII-
S.!I.86). 367·72. 

a.lnwa, BIJdaet 1986-87. GeDeral 
DiacllSlioD. (XIII-4.3.86). 684. 

I.ANOANATH SHRf K.H.: 

Need lor . improvemeots io martetiDi 
• ystem ot Cardamom iD Kerall (XV 
-21.3.86). 2!1. 

DEBATES 

~mloda for GraDU (Oca.,II). 1986-

17. Ministry of Allicultare (xvt-
23.4.86), 319-22. 

RAO, SHRI A.J.V.B. MAHESWARA : 

Clearance of ForCll area In Alldbra 
Pradelh for Iniaatlon Project 
(XVI-9.4.86), 71. 

Code of BlbiCi for Political PUlles 
(XVUI-7.!I.86).48. 

COOltJ1lction of Civil Suppli.. Godo-
WDI (XVI-2!1.4.86), 114. 

Cooatruct.OD of I jelly at Amalaparam 
iD Andhra Pradesh for fithefmeD. 
(XVI-21.4.86). 117. 

CODstructlon of Rqionsl Filarta Cenua 
In Rajlbmundry (XVI-24.4.86). 
245. 

Coastruetion of school buildi. iD 
rural area. (XVI-I0.4.86,. 136-37. 

Dlml.e to paddy due to iDlclaquete 
Itorap facflity In Amilipuram 
Rilohl Mumdlvram ID A.P. (XVI-
11.4.86). 229-31. 

Dewlopment ot tourist places ia 
Andhn Pradcab as TOUr/it Ceotrea 
(XVI-Il.4.86), 120-21. 

DrJlJio, 01 well. iD Godlvarj·Kriall ... 
Ballin (XV-1.4.86). 212-13. 

EIlero.chalCDt In Reaerve Porelll 
(XV-1.4.86), }3!1·J36. 

Pall In BanaDI Crop (XV-31.3.86). 
262. 

Orant of 101Dl to poor people without 
lecurity (XVI-II.4.86), 99. 

Grant 01 LoaDS uoder 'Or.moda,a 
Pad.kam' Scheme to UDemployed 
perlOas io ADdhra Pradesh (XVI-
11.4.86),279. 

Klrur·DiDdiaul.Mldural· TutieoriD B. 
G. Project (XV-3.4.86" 60. 

LlC Holllioa Scheme (XV-4.4.B6), 
145 . 

Oil drll1'oa It Tall Pitta In Krl ...... 
Godavlri BaliD (A.P.) (XV-B ••. '6), 
))9. 

Opeaina of RcalOllal Omc. of ONOC 



at ~akinada or Rajm.ndry (XV-
1.4.86), 93. 

Payment of wales to worken of 
Robta. Indultrios, Dalmia Napr 
(XVI-2t.4.86), 71·72. 

Proposal for construction of lodown. 
by P.C.i. In Amalapuram Ruolu 
Mumdlvram In Adra Pradesh 
(XVI-IJ.4.86), 229. 

Proposal for Pinancial Alliltance for 
construction of Tada.Jtcbapuram 
COBltal ROlld in Andhra Pradesb 
(XVI-.IO.4.86), 278-79 .. 

Providins joba to local pooplo at 011 
wol11 (XV-I.4.86), 212. 

Reception of TV Programme. ai Ama· 
lapuram (XVIJ-B.86), 1211, 

Roster Iystem for "romotionl in 
Offices of Telecommualcatlon 
Departm~nt In Andhra Pradesh 
(XVfI .... 6.5.86), 109. 

Supply of RIce ;DJtOld of Wheat to 
Andbra Pradesh (XV-7.4.116), 167. 

Tolecast of TetuRu Pllms On Delhi 
Doordarsban (XVI-21.4.86), 2-~. 

Use of LPG In motor Yehieles (XV-
8.4.86), 226.27. 

Contract Labour (Rllulation and 
Abolition) Amandment Bill-Conlid. 
(XIV -18.3.86), 306-08. 

D.G. (Gene.) 1986-87. Ministry of 
Water Resourc .. (XVI-9.4.86), 302-
04. 

Demand, for Excess Grants (Railways), 
1983.84. (XIV-13.3.86),460.63. 

Demands for Grants (Railways), 1986-
87. (XIV-13.3.86), 461).63. 

Di5ap~roval of Contract Labour 
(Regulation and Abolition), Amend-
mant Ordinaoco 1986), (St. Rea.) 
(XIV-18.3 .• 86). 306-08. 

Genoral Bud .. t, I 986-87--Oeneral 
Disculsion (XIV -12.3.86), 241-45. 

Sopptemoorary Demuda for Grants 
(Railway,), 1985.86. (XIV-ll.3.86), 
460-63. 

15.5 

RAO, DR. G. VUA Y A RAMA: 

Administrative Reforms {XVII-7.5,86}, 
176-178. 

Air farel ex·malaysai/India (XVI-
24.4.86). 245-46. 

Alternate sourcea of ener.,. (XlV-
18.3,86), 198. 

Appointment of an lAS ofticer 
al Director of Film and T.V. In.li. 
tute· (XVI~21.4.86). 208. 

Austerity in Government Department. 
(XIII-21.2.86), 172.73. 

,LUlterlty in running of guest boUlOl 
and Inxury cars by private and 
public sector (XV-B.4.86), 178. 

Bird bit menace to planel (XVJ-
24.486), 249·S0. 

Car IndUitry and Consumer weilbed 
down by poliCies of GOVetnlllOllt 
(X1n-25.U6),24S.246. 

CII .. or o"rbillinl and dead tele· 
pbones (X1II-25.2.86), 268. 

Catalloue or Rice Varieties (XVll-
28.4.86), 49. 

Clinice with AdminoCintesia facililiea 
(XVI-17.4.86). S4. 

Complaints regardins excessive billiDl 
and dead telepbone (XIV-lJ.3.86). 
231.;32. 

Consumer Protection Guidelines 
(XIII-28.2.86), 14-18. 

Control of Diarrboeal diseases (XIII-
27.2.86), 242-43. 

DDT/BHC Re~idues over safety stand· 
ard in man aDd animal (XVI-
17.4.86), 138. 

Debate alalost latin American COUDt-
riea (XVI-) 1.4.86), 100.101. 

Decenualiaalion in the Manapment of 
Alriculture, Deiry and Poultry 
Farms (XVIl-5.S.86), 203. 

Defence SpeDdlaa (XVI-23.4.86), 122. 

Delivery or Gal Compressors to Oil 
India by Bharat Petroleum Corpora-
tion Limited (XlV-1lI.3.16), 28.2.9. 
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Demand by Suzuki Motors LId. to 
increale its equity share in Maruti 
Udyog Ltd. (XVII-6.S.86), 172. 

Diabllndment of ,0\11 India Profeuional 
Mllnagement Pool of the early Fifth~s 
(XV-2.4.86), 47-48. 

Discovery of Bloodless PlulPa Scalpel 
Sursery (XVI-IO.4.B6), 119. 

Enactment of law. to prevent sellin, 
of women (X V -31.3.86). 192.93. 

Enquiries by M.R.T.P. ComlPi •• lon 
IXV-1.486). 124-25. 

Exemption of pubhc sector from pro-
VISIonS of MRTP Act (XIII-
2U.86).66. 

Expansion of Costinl aDd Economic 
Analysis Divisions (XV-I.486). 
109·)0. 

Expansion of rural telecommunicatiOOI 
in Seventh Plan (XV-L4.86), 241-
42. 

Export of Garments (XIII-28.2.86), 
J97. 

Everlreen RctOhalion of Fornta 
(XVII-30 4.86), 202·04. 

First Phase of Gaoga Action Plan 
(XVI-21.4 86), 7-11. 

ForecastJo, of milk production (XV-
31.3.86), 349. 

Higb prices of booh (XV-31.J.86), 
19S·97. 

IMP Loan to India (XVJ-lS.4.86" 
82·86. 

Impact of I.R.D.P. on tbe beneficiaries 
(XI V -10.3.86). 32J-324. 

Import of colour T. V. kit. 
5.3.86),6S-66. 

(XlJI-

Import of Pul,e, by National Dairy 
Development Board (XV-7.4.86). 
102-03. 

Import of seed. of pulsea (XVII-
5.'.86). 203. 

Import of Veaetable Oil. (XIII-
28.2.86). 195-96. 

Incidence of TUbeICllloll. aad need for 

Anti T.B. DrUlI (XlII- 6.3.86), 
212-13. 

Increase ill En,ineeri... Export' 
(XIII-28.2.B6), 195-96. 

lacreale in prices or Coal, FoodaraiD' 
etc. OIl tbe eve of Budpt S.,Io. 
(XIII-21.2.86), 35-36. 

Indian journalists sent abroad (XVI-
21.4.B6) 68-70. 

InvolvemeDt of private practitioDen or 
iodlaenous .ysteen. or medlciDC i. 
family planninl prOll'alDlDll (XV-
3.4.86),9. 

LeaislatioD 0.0 Cbild Labour (XlV-
103.86), 310. 

Malneto.tberapy for curllli ailJncDt. 
(XVI-24.4.86), 129.30. 

Manaaement of Publtc Sector BDter. 
pnae, (XIV -1J.3.86). 96.87. 

MonltoriD, and Evaluation or Porelp 
Aided Schem.. (XVI-lS .... 86). 
117. 

Mitbandinl of FUlld. III leAR's Oil 
seed. Directorate (XIV-IO.5.86), 
72. 

Monfforial aDd evaluatioD or lodiaD 
Dairy Corporation aDd National 

• Dairy Denlopment Board (XVII-
28.4.86). ]47. 

Mullt-crore mlsmanqemeot la 
lNTACH Cultnral Propammes 
(XHl- 6.3.B6), BI. 

National Prosramme to eradkat. 
GUiDes worm (X11I-6.3.86), 155. 
S6. 

National Watersbed Developmeat 
PrOllamme lXVII-2B .... 86). 245. 

New ,ubltltutedeveloped by Central 
Glass and Ceramic RelCarcb lnlll-
tute, Calcutta (XV-2.4.86), ,56-
IS7. 

NOD .. vaillbility or Senior Doctors In 
Hospitals OD SICurdaya and HoU. 
d.y. (XIll-6.3.86), 16. 

Non-uliJisatioD of NatioDal permit, 
reserved ror Scbeduled Clslesl 



Scbeduled Tribes (XV -3 .... 86). 83-
, 14. 

OmllaiOD/LaC1lDae ill tbe Standards of 
Wel,bta and M_urea (Packaaed 
Commodities) Rules. 1977 (XVn-
2.5.86). 91.92. 

Opninl of Laboratorie, to chek 
"alteration of food and drill' 
(XIV-20.3.86), 66·67. 

Overseas Construction Pr(\ject (XV-
1.4.86). 282·83. 

Performance of Korba Project (XV-
8.4.86). 195. 

I 
I 

Permi,sion to HindlHtan le.ver to ac· I 
quire a lick deterpat unit (XV-
25.3.86). 91. 

Permiuion to private airlines to 1\ 

operate (XIV-13.3.8!». 2.55·56. 

Placina order. without tenders on LPG 
Cylinder manuracturere (XVII-
6.5.86). "1-42. 

Plannlnl Commission Report OD Esaen· 
tlal Supplies Programme (XV-
21.3.86). 96-98. 

Plan, for Increa.ed Manufacture f of 
Ellcotial Druls (XIV-18.3.86), 197· 
198 

Plant load factor (or for State Electri· 
elly &o.rdl (XV -2.5.3.86), 272. 

Plilht of Flsbermen of Ea.t Goda. 
vari District (XVI-21.4.86), 262· 
63. 

Power cut in Slales and Union Torrl· 
torie. lXVII-6.S.86), 188·9'}. 

Practical JnvCllltiona of CSIR Labora· 
torles (XV-2.4.86), 204·206. 

Preparation of Five Veu Perspective 
Plans by Statu (XIIl-4.3.86), 157· 
158. 

Price Fixation Authority and Prices 
Tribunal ior fixinK prices (XIV-
7.3.86), 229. 

Private Industries' borrowlnss from 
Public In.titutlons (XV-4.4.86), 
ISS·56. 

Production VIs-a·Vi, offtake or foot &: 

I 

157 

mouth vaceiDe (XVII - 5.5.86), 149 •. 
SO. 

Profit from Pood Grains received by 
Amul under W.F.P. (XVII-S.5.86) 
53.54. 

Pro,ress Reports of CSIR Laborato. 
ries lXVI-23.4.86), 46-52. 

Propoul to brin, down prices of Bulk 
Druss (XV-8.4.86). 43. 

ReCOlnitlon to Commodity Boards al 
an Industry (XVII-7.S.IIfI), 138. 
139. 

ROI:oanition to NDDB and in.bolHa 
Rand 0 Units in Industry (XVII-
7.~.86), 60-61. 

Reductioo of Wasteful expendituR 
(XV-21.3.86); 98·99. 

Rejection of applicalioa for loans 
under IRDP (XIV -14.3.86). 182. 
M. 

Reported killinl of Tamils in Sri 
Laaka (XVI-9 .... 86). 31. 

Reportiq ilJ(:idence of Contagioul, 
Inrectiou. and Transmitive Dilea ... 
(XIII-27.2.86), 189. 

Revenue from oil price hike and 1011 
due to .a. Barin. tXIII-4.3.86), 
81-82. 

Rice varielies developed for Rainfed 
Areas (XVII-28.486), 164. 

Sale of F&M Disease Vaccine (XVll-
5.5.86), 151·52. 

SanctioninJ of Additional Fish Laadin, 
Centres in the Country (XVlI-
28.4.86), 243. 

Semiaar for Consumer Organisations 
in Deihl (XIV-7.3.86). 107·24. 

Setting up of Tribunal, for LlC Claims 
(XV-2J.3.86), 205·206. 

Sophisticated System in Cellular Tele· 
phone (XVI-1S.4.86), 33·34. 

Spray witb dieldrin etc, 10 contain 
filariasis under W.H.O. superviOD 
(XVI-17.486), 168. 

Storing of low cost drup In Super 
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"arICo-op. slora {XIV-l·U.II6}. 
88. 

Study of Fluoride TOllicity aDd Fluo-
rosis (XV1-23.4.R6). 131·133. 

Study to reduce Pollution Level of 
Motor.Splrlt (XVI-16.4.86,. 160. 

Sup"ly of know-how for apnea by 
Maruti UdyOl Ltd. (XVII-6.5.116). 
235. 

Supply of milk by rural reeder dairies 
to metropolita. cities (XVI-21.4. 
86). 165-66. 

Suney made in llamplIr Block of 
Himachal Pradesh uDder II.DP (XV 
-243.86),29].94. 

Teclmolou Mlasion Project for Deve-
IopmeDt of Rabies VacciDe (XVI-
24.4.86).212. 

Te1ec:a1t 01 Telupu Pllmt ou Delhi 
DoordanbaD (XVI-21.4.86). 3-4. 

Trunk call, bonkiDl and STD Services 
(XIV-ll.3.861, 130.'1. 

US pep to sol... problems facinl 
Global Eecmomic (XV1-25.4.86). 
219-20. 

U.dersround 8re iD Blbar Coal Mioea 
(XV1I-6.5.16), 147-48. 

Urban land policy (XlV-tO.' 86). 
141·143. 

Urille Cure for Eye lofection (XnI-
27.2.S6), 3'. 

Use 01 Animal RCDllllt by Cheese 
Manuf.cturers (XV-27.3.86). 79. 

U .. of modern 'ecbDllolY lor localinl 
cable faul" (XIV-I 1.3.86), 230. 

U.. of Pcsticldea {XV-24.3.86" 147. 
ISO. 

Vayudoot', N_ Services from S.rdar. 
junl Airport (XVI-17.4.86), 105. 

Workinl 01 MiDI Computer (XVI-
17 4.86). 159-160. 

World B.ok aHiIlaDCO lor Water 
Supply Scheme in Bibar Tow .. (XV 
-7.4.86),9. 

DEBATES 
Demands for Oraotl (Oeneral). 1986-

87. Miniltry 01 Petroleum aDd 
Natural 0 .. (XIV-19.3.86). 191-
94. 

Need for providlnl the realdeDts 01 
Sec:llllderabad Canll. area witb the 
basic civic ameDities (Uader Ral. 
377) (XIV-l0.3.86). 342-43. 

Need to provide more fUDdi to th. 
State Government 01 ADdbra 
Pradesh for lolviol tb. driDklo, 
water problem (UDder Ro .. 377)"' _ 
(XVI1-28.4.86), 308. 

Tea (All'Iendmeot) BIII-Coasid. (XVII 
-29.4"86). 338. 

RAO. SHRI J. CHORRA: 

President'. Addr_. Modoa.of Thank, 
on (XIlI-27.2.86), 307-15. 

RAO. SHIll JAOANNATH: 

Orilll's power requiremeDt (XIII-
25.2.86). 5-S. 

Oeneral Budlet. 1986 87-Grotr.l 
DllCuliion (XIV - 1.3 86), 28S·92. 

President'. Addrea Motion of Thankl 
OD (X1II-27.2.8fi). 291-96. 

I.AO. SHRI K.S. : 

Acbievementl in .pece TecbDO!op 
(XVIl-7.5.86), 220-221. 

-' \ 

Action aplDlt manufacturen 01 un"" ." 
Electric Appll.Dcel (XVJI-29.4 86) 
II. 

Allocation of funds to ICarnataka lor .... 
Wasteland Development (XIV-
12.3.86), 26-29. 

Campailo on T.V. Pr ..... ttoD of 
Elcc:lric Power (XIV-II.3.86). 151. 

Checki.. .peed of Dethl Tranlport 
Corporatfoo Busel (XV-3 .... 86). 
~. 

Commercial Serial, IbOWD 011 Door. 
dar,bln (XIV,"":17.].86). 1Wi-97. 

CODtaiDerisation io IDdlao Fottl (XIV 
-13.3.86). 60-62. 



nomand and availability of Hospitals 
bed in Delhi (XV -3.4.86). 121-22. 

Development of computer Manpower 
(XVll-30.4.B6), 69-73. 

Earnlnll tbroullh advertisements by 
Doordarsban (XV- 24.3.86), 168-
In. 

Export of Tea (XIV-7.3.86), 58-60. 

Fire at the Cotton Godown. at V,jaya-
wada (XVII-2.5.86), 86. 

Filhinll barbour project. In Mabaralb· 
tra (XV-24.J.86), 24. 

Poreilln Collaboration for Electronic 
production (XIV-19.3.86), 37-40. 

GuIdelines to Film Producers for 
Discouraling Juvenile Delinquency 
(XVI-2H.86), 31. 

Import of oil including from Irao, 
Iraq and Llby. (XIII-".386), 346-
3S0. 

Import,.Q' Rayon Grade Wood Pulp 
(Xv-.l!i.3.86), 2B. 

Incentives to family plaooing wort." 
0'111-27.2.86), 28. 

Ilicrea .. in assets of Larlle Sized Com· 
pules (XV-8.4.86), 24. 

Indo-Mauritius joint sbippioll venture 
(XIU-6.3.86), 71-72. 

Installation of eacb cateaary com· 
puters (XVIl-7.5.86), 76-78. 

Instructions to Gas Stove Manulact-
urera for adopting aafety measures 
(XV-I.4.86), 211·12. 

Levy of Duly on Prizes won by Indian 
Sportmen in International Com-
petitions (XVI-tO.4.86), 302-04. 

Lieenco Fee of Goveroment Accom· 
modation aftcr cancellation of 
allotment (XIV-17.3.86), 94-96. 

Lots. Suffered by National Textiles 
Corporation (XVU-2.S.86), 37. 

Nea,urea to ensure ufely and pro-
tection of monuments in Delhi 
(XVI-I0.4.86), 166-90. 

Overseas construction Projects cleared 
by workiOll sroup of Export.import 
Bank (XIV-14.3.86), 62-67. 

Pollutio n cauted by Badarpur and 
Indraprastha Power Stationl (XYI-
9.4.B6),47. 

Proposal to bave lSI markiOll 011 
L.P.G. Cylinders (XV-2S.3.86), 
119.120. 

Provision of Houses at Conc:caional 
Rates to Clas. IV Employees (XVll 
-28.4.86). 2. 

Repalrio, and relayin, of Rail Tracu 
on bridge across Krisbna river 
near Vijawada (XV -27.3.86), 79-
80. 

Replacement of Sio,le Ensine HeU· 
copters by Double Ensine H.Ii. 
copters (XV-2.4.86). 131. 

Raquirement of power in Delhi (XV-
1.4.86), 91·92. 

Road accidents involvinB DTC bOBel 
and otber vebicles in Delhi (XV-
31.3.86), 160-61. 

Scbeme for voluntary retirement (XV-
2.4.86), 16-17. 

Selling up joint Vf'nture wilb BaYPt 
for packing and distribution of tea 
(XIV -7.3.86). 61. 

Sbipping Development Fund CommI-
ttee (XIV-20.3.86), 88. 

Tesliog of LPG stoves before sal. 
(X1V-18.3.86), 52-53. 

Use of Linear Accelerators, Computet 
ScanDer. and Y AG Lasers in Has. 
pitall (XVI-1O.4.86), 154-55. 

DEBATES 

Deedl and Cillar Worker. (Co.llditiGOI 
of employment) Amendment Bill 
19IiS-Consid. lXVII-2.S.86), 3n: 
80. 

D.G. (Genl.), 1986..87. Ministry or 
Water Resources (XVI-9.4.86) 
291-94. • 

Delbi Apartmeot OWllership Bill. 
CODsid. (XVlI-30.4.86), 262-64. 



Demeods ror Otanls (OlDera!). 1916-
87, MiBiltry of Commerce (XV-
1.4.86). 37S-79. 

DemaDds for OraDts (Geaeral), I~ 
87. Miaistry of Food ad Civil 
Supplies (XVI-21.4.86), 335-41. 

Draft Nalional Policy OD Educatioa, 
1986. (Res.) (XVlI -7.5.86). 353-
56. 

Pinance Bill. 1936. Consid. (XVI-
25.4.86), 400·04. 

General Bod&d. 1986-87-0eneral 
Discussion (XIV-12.3.86), 276-10. 

Industrial Developmcot BaDk of India 
(Amendment) Bill-Coalid. (XIV-
18.3.86). 333-35. 

later-Stale water di.put. (Amead. 
menl) BiIJ-Conlid. (XV-2S.3.86), 
342-44. 

Statutory Resolution re. disapproval 
of the Ray; and Be.. W.lerA TrI· 
bunal OrdilUlDCC (XV-2~.3.86). 

342-44. 

IlAO SHRI. P.V. NARASIMHA: 
Demaad. for Grants (OeooraJ, 1986-

87. Ministry of Home Affairs (XVI-
16.4.86). 240-54. 

Development in Punjab (Dis.) (XVII-
30.4.86), 398-400; 244. 

Draft National Policy on Education. 
1986-laid. (XVlI-2.5.86), 403. 

Failure of CODStitatioll&1 Machincry 
in Jammu and Kaabmlr(St.) (XIV-
}0.3.86). 338·39. 

National Policy on EducaUon (Res.) 
(XVII-6.S 86). 330. 

IlAO, SHRI SRI HAll.[ : 

D1scoDtinuan~ of Subsidy for viable 
project for controllin, pollution 
(XIV-J 1.3.%). 2. 

Exports of Drug~ aDd Pbarmueulicall 
made of imported material (XV-
25.3.86), 97, 

(leDeralloG of Power tbroUJb Don. \ 
cODventlonal lOurcet of ener,y 
(XIV -·11.3.86). )·4. 

Maiateaaace aad Repair of imported 
Telepboaos (XVI-U.4.16). 41. 

Markot values of Sbares of SIUI Iliac 
ladustrtos (XVII-6.5.86), 61. 

Metre System (or Metropolltao Citioa 
(XIIl-27.2.86). 19S. 
Quality and PrellClltatioD of PrOC' 
ramalOl Telecast on Doordasban 
(XIV-IO.3.86). 45-46. 

Quality of Pood 11Ipplied in ADdbra 
Pradesb Express (XIV -24.4.16), 
93-94. 

Recommendatioos by lodlao Scleace 
Cooarest for cbecUna dearadatioD 
ud Pollution of EovirODmeot 
(Xm-26.2.86). 31·32. 

Rehabilitation of ex.aerviceClOII In 
. Andbra Pradesh (XVIl-7.5.86), 
73·74. 

lleQulrement in Bulk Druas (XV-
25.3.86), 189. 

RespolIlC to aoooUDcomeal for 
augeltion for Bud", (XIV-
14.3.86). 87. 

Sale of vOICtables and (ruita in lupor 
Bazar (XIV-14.3.86). 175-76. 

Strcnatbeaina of Public Distribution 
System in rural areas (XIJl-
XIlI-21.2.86}.24s.46. 

SublCriber. with Jmponod TeJepboac 
(XIV-IS 3.86), 57·'8. 

Trade de6c:it witb EEC CouatriOl 
(XlIl-21.2.86), 76-77. 

DEBATES 
Domaad for construotloa of a Nationa' 

Hlabay Ilakin, RajabmmuDdry 
aDd Na,pur by a direct route 
(Uader Rule 377) (XVII-I.6.86), 
21·22. 

Demaadl for Grants (Oeaeral). 1986-
.7. Ministry o( Information and 
Broadca,lin, (XVI-21.4.16), 379-
86. 

Geaoral Bud,et 1986.87 Oooeral Dis-
cumioa (XIV -12.3.86). 329.32. 

Miai5ters (Allowance., Medical Treat. 
ment aad other Prlvi1eaet) Atneed. 
mlllt Rule, 1986 (St. It .. ). (XVl1-
30.4,16). 308.309. 



lAO. SHRt V. KRISHNA: 

Demands lor Grants (Gol1eral). 1986· 
87. Mioillry of Petroleum and 
Natural Ga. (XlV-20.3.86). 269· 
70. 

Geoeral Budget, 1986-87 General Oil. 
scUllion (XIV-I2.3.86), 215-47. 

RaHway Budget, 1986.87-Oooerai Dis· 
cuuioo (Xm~.3.86), 265-68. 

IlAO. SHRI V. SOBHANADREES-
WARA: 

Apeemeot wilb UNICEF 10 provide 
service. to cbildren (XV-27.386). 
105-6. 

Aliena lion of Reserved rorest area ror 
Veleru Reservoir CAP) Project 
(XVI-23.4.86). 15·22, 

Clearance of Forest area in Andhra 
Pradab for irrigation Project 
(XVI-9.4.86),71. 

Cost of cuilivalion and price of beedi 
tobacco (XV-7.4.86), 193-95. 

Defore"atlon/Reforeslatlon during 
Sixt!!, Five Vear Plan (XIII-
26.2.86), 75.83. 

Demand for raislo, Price of Molasses 
(XVII-29.4.S6), 88. 

Derailment of Goods Train on New 
Over-Bridge on Krisbua in Andhra 
Pradesb (XHI-27 .2.86).106-07. 

Developmeot of tourist placel in 
Aodbra Pradesh as Tourist Ceotres 
(XVI-I 1.4.86), 120·11. 

Discussioo with US Administration 
about pl:llht of Tamils (XV-2.4.S6) 
•• 70. 

Blt'ec! 00 cotton crop due to use of 
Synthetic Pyrethroid, (XVI-
21.4.86), 209-10. 

Enquiry into well. drilled by O.N. 
G.C. under K.O. 011 exploration 
(XlJI- 4.3.86), 394. 

Elllenaloo of time limit for arant of' 
Subsidy for Industries in Backward 
Area (XVH-6.5.86), 13. 

EXlraditlon treaty with U. K. (XrV-
12.3.86), 159·160. 

Facilities demanded by ~all etrlJ)ren' 
urs (XV-I.4.86), 17·18. 

"Food (or Learninll "Scbeme of And· 
hra Pradesh (XVI-IO.4.86), 18·21. 

Grant of Loans under 'Gramodaya 
Padakam' Scheme to Unemployed 
person. in Andhra Pradesh (XVI-
11.486), 279-80. 

Guidelines to Curb Pollution by Indus· 
tries (XVII-6.S.86). 219-20. 

Heavy Demurrages in Eastern Coal· 
fields Limited and Bharat Cokin, 
Coal Limiced (XVIl-29.4.86), 237. 

Higher TechniclIl Training lor Health 
Guides (XV-3.4.86), 129-30. 

Hosting of 1992 Olympic Games by 
India (XIII-27.2.86), 113. 

Improvement of Cattle Breeding in 
Assam (XIII-4.3.86), 161-162. 

Inclusion of Dbobi Community in tbe 
list of Scheduled Casles (XIII-
26.2.86), 198-199. 

Increase in foodgrain. procurement 
prices (XV-21.3.86), 16. 

Indira Gandhi Canal Project (XIII-
27.2.86), 444S. 

11Itroduction of ElectronH:es and Com-
puters !Dto Agriculture Power and 
Railways (XllI-5.3.86), 56-59, 

Leals1alioo to compel Employres to 
provide houses to tbeir worken 
(XVII-5.5.86), SO-SI. 

Loss suffered at NarasapUf-V Oil Well 
lXV-8.4.86), 194-95. 

Losses in SUlLar Faclorles (XlII-
28.2.86), 190. 

Losses of Crops due to Pests (XV-
7 A.86). 113·16. 

Maio Frame Computers (XIIJ-
26.2.86), 191-92. 

Mea.ures for Developmeql of ,troDI 
consumer movemed't (XIII-
21.2.86). 150.51, 



Mica mines in Andhra Pradesb 
(XVII-28.4.86), 263. 

Minimum Support Price for Cotton 
(XV-24.386), 333. 

MiDimum Support Price for To~ 
(XV-4.4.86), 35-36. 

Mishaodina 01 Funds in ICAR', Oil-
seeds Oirectora.e (XIV-IO.3.86). 
72. 

Modernisation 'of Kurnool·Caddapab 
Canal System (XV-3.4.16), 128. 

National Mental Healtb Proaramme 
taleD up by National IDatitute of 
Mental Healtb and Neurolo,leal 
Sclenco, &n .. lore (XV-3.4.86), 
'2. 

011 drillina at Kaikaluru J. II, III Oil 
Wens (XV-I.4.86). 103. 

Overhaulin. of Helicopters at Enata«· 
rina Base at Besumpef Airport 
(XVI-1704.86), 109. 

Participation in oil exploratloD by 
Foreian Countrla (XIII-2$.2.86). 
171.72. 

Pesticidee FormalatioDi (XIV-
17.3.86), 28. 

Plaa for Financial restructarina 01 
L.O.P.L. (XV-8.4.86). 131. 

Pollution iD And bra 
!n Vijaya",ada 
276. 

Cemeot Factory 
(XVII-29 .... 86). 

Pollution in Macherla ViII .. e of Gun· 
tor dittrict in ADdbra Pradrah by 
Ramakrishna Cement Pactory 
(XVII-6.5.86), 218. 

Production and Imporl of Crude Oil 
001l-2'.2.86J. 185-86. 

Production and Export of Toadl .. 
(XVII-2.5.86), 227-28. 

ProdactioD of more .apr to overcome 
lupr acarclty (X1II-28.2.86). 104-
lOS. 

PrOlf'" of OrUlinl Operation Kr1lh-
na o.cs .. ari Ba.in (XIV-II.3.86), 
%22. 

PromotiOll policy lu banu (xvt-
2$.4.86), 76. 

Radio Telepbone Senier (XV-
8.4.86) 36-37. 

Reduction in Excise Duty on IDd 
(XIII-21.2.86). 119-20. 

RequOit from Andbra Pradesb for 
development of coalr.ogrees 
(XIV-1I.3.S6). 99-100. 

Rico production In AII8ID (XIV-
10.386). 145-46. 

Road O.,.r Bri. neat Gudlftda 
Railway StatiOD on Vija,a",ada 
MacbilipatDam Hne (A.P.) (XVI-
24.4.86). 79-80. 

Sellinl up of Ciaarette Factory iD 
Central CoUlal Andbra Pradesh 
(XVII-6.S.86). 220. 

Seltlna up of National Supr In.titu,. 
in Andhra Pradeeb (XV--4.4.86" 
196-97. 

RAO, V. SOBHANADREBSWARA: 

SeUIDI up of Natu Tobacco Board 
(XIV-17.3.86). 78. 

Settina up of Termeric CcDtr~ in A.P. 
(XVI-21.4.86), 20-13. 

Sbort ... of around nut and Iram seed. 
(XV-7.4.86).16. 

SplDnlna mills ID Andbra Pradel" 
(XIV-14.3.86>. 128·29. 

Super computer at Hyderabad (XVI-
9.4.86). 56. 

Survey of Dry Land Arca. In Audit-
fa Pradesb (XV-304.86). 129. 

Tecbnoloay Million for DrinklD' 
Water (XIV-I0.3.86). 1·6. 

Ulilianl bead ot BbimuoipaJlj.1 ... 11 
at Modi·1 aad release of BbilDUDi-
paUl-II (XV-1.4.86). 223·24. 

Vayudoot Services in Andhra Pradah 
(XVI-tO.4.l6). 19$. 

WaldD, lill of LPG C:ODDectloDi III 
Aodbra Pradcab (XVII-6.5.86). ..s. 
4f. 



Workilll or UDltl 01 Nltiooal p.nOlar 
Limlled (XVn-5 . .5.86), 110-71. 

World Blnk loaa lad IDA credit for 
.. meat projecta aad ita abare to 
Aadbra Pra4eeb (XVII-29.4.S6), 
242. 

DEBA.1ES 
o amaads for Grlnt, (Genral). 1986-

87. Ministry of Home Aft'ain. Cut 
motiODI (XVI-IO.4.86), 437. 

DeIlIandl 'for Gautl (General). 1986-87 
Mini'try of Water Rtlourcea 
(XV-S.4.86), 407-416. 

GuidelinCi to StatCi oa Family Plao· 
1111 (B.A.B.Dis.) (XVI-23.4.86), 
395·97. 

IAter.State Dilpat.. (Amelt.) Bill 
(XV-31.3.S6). 448-50. 

Naeci for fncluaion in Secoadary aa 
adalt eduCition curricula a compa. 
ratlYe Itudy of qricultural,iaduatrial 
and economic development in IDcUa 
aad tbe progress made by tbe adva. 
nced. counlri=s (Under Rale 377) 
(XV-31.3.S6}, 384-8.5. 

Need to take steps 10 enlure remune-
rative priCCI to tobacco &rowan 
and lIactlon more money for reaea-
reb 00 tobacco (UDder Rule 377) 
(XIV-17.3.86), 229-30. 

Need 10 treal revenue villl,a I. 
'defined area' Inllead of Taluk/ 
Block for crop insurance aod to 
iaclude cotton, lobacco, auprcaoe 
Ind cbillies also ia tbe crop iDlu-
rlnce scbeme tUnder Rule 377) 
(XVI-23.4.S6), 229. 

Railway Bud,et 1986-87-General 
Discullion (XUI-4.3.86), 640-47. 

Statutory Resolution re: Dlllpproval 
of tbe Ravi and Bea. Water. Tribu· 
aalOrdiDance, 19S6 (XV-31.3.86), 
448..50. 

Wild Ufe (Protection) Amendment Bill 
Conlld. (XVII-S.5.S6), 1.58.59. 

RATH, SHRISOMNATH: 

Accident. Involviaa Dre Bu" 
(XIV-13.3.86). 206-7. 

Acbievin, KIf-auflieieDC), ia aleola" 
(XV-8.4.B6), ll. 

Aareemeat& ",Itb Middle East Couatrio 
(XIV -12.3.S6}, 31·32. 

Aaricultural Credit by Laad Develop-
mtat Bank durina Seventb Plaa 
(XVII-5.5.S6), 58. 

Aid to Jndll', Defence Plaaa Ia)' 
U.S.A. (XIV-19.3.86), 1.57. 

Allocation . Cor devc\opmeat of miD_ 
ports durin, Seventb Plan (XIV-
13.3.86), 204-6. 

Allocatinn for Edacatloa ia SeVlDtIl 
Plan (XIV-13.3.86), 13·17. 

Allocation Cor Primary Educatioa and 
tarpll acbieved (XV-27.3.86), 
177-80. 

Allocatloa of Tallow aad Olher Noa-
Edible Oil for Manufacture ., Soap 
(XVII-2.5.86}, 67·68. 

AmouDt released for projecll la Orlna 
UDder SevcDtb Five Year PI •• 
(XlII-;6.2.86), 228.31. 

Approval 10 New IAlearated Cblld 
Development Services Projecta 
(XV-U.S6), 189.92. 

Arrean due from djft'erent couatri. 
for bertbinp ships iD Iadlan Dock. 
yardl (Xv -31.3.86). 1.5]..52. 

AsbeltOlis and Lan, DisealCl caued 
by Inflation of Asbestos Partic'" 
(XIV-20.3.86),13!MO. 

Anistance for reclamation of Land 
alrected by CyclODe (XV-31.3.86). 
355. 

AlSlltance ,I~en to Orilsa Cor Irri .. -
tiOD Schemes In Sixth PlaD (XIn-
6 3.86), 194. 

Dalbua Major Irri,ation Project 
(XIII-27.2.S8), 171. 

CaUies for tardy progrelS of element-
ary education iD Statea (XlV-
2O.3.86), 87. 

C1oaur. of Baak BraDchel of NatlOD-
lliled BaDk' ID PuDjab (XV-
21.3.86). l.52. 



CoastructloD pf Godown. by Private 
Parties for Hire by F.C.I. (XV-
4.4.86), 52. 

Construction of office buiJdinll in 
Trans-Yamuna area (XV-24.3.86). 
189-90. 

Construction of SpinoiD, Milia io 
Orissa (Xnr-28.2.86), 41-42 

Contraot for CODSh'UClion of Hydel 
Power House and Hi,b Dam in 
Narmada Saaar Projec:t \XVIl-
6.5.86), 113-14. 

Credit by SDFC for Trawlers (XV-
31.3.86). 272-73. 

Demand and Supply of Coal (XlV-
I 1.3.86). 69-70. 

Demand for Creation of New Sub-
divilion and Districtl in Orisaa 
(XIV-7.3.86), 38·39. 

Development of Railway StatlODs in 
Orlsea (XIU-6.3.86), J9S. 

Distribution of Spurions see:!. to 
farmen in Oris.. (XJII-4.3.86), 
269-70. 

Financial assistance for construction 
of waler abeds in OriMa (XIV-
10.3.86), 321·23. 

Fire at Sbalimar Bagh (XVI-23.4.86), 
136-37. 

Firing on Indian trawlers by Co •• , 
Guards (XVI-9.4.86), 117. 

Foreign IshiD, vcuel. (XlIl-4.3.86), 
268-69. 

Foods allocalloD for Grow More Rice 
Scheme (XIII-4.3.86), 84. 

Funds for Edabli.hment of more lub-
DlvisioDS in OrlVa (XVII-·2.S.86), 
238. 

German Democratic Republic offer for 
development· of open catt mining 
in Ori, .. (XIII-4.3.86), 102. 

Gennu offer to Develop Paradlp 
Port (XIlI-2U.86), 200-01. 

Gr.cco Belt in citia to maintain 
fcoioaical Baluce (XVI-21.486), 
62. 

IU.al dealiDt in NNe" 0011-
21.2.16), J8-51. 

Implemeotation 01 iat .... ated -'uca-
liOD lCMme for 0..... ClaUd .... 
(XVI -17.4 86), 119·2:0. 

Import or Colour TV,. (XIII-
26.2.86), 83·84. 

laPort of W ... , aBd RiDe duriq 
1986-g7(XIII -28.1.86), 204-05. 

Improvement in tbe conditions 01 
Farmers durilll Sevenlh Plaa {XV-
24.3.86), 203·04. .,\ 

Improvementl iD Pay Seal. olPolige 
OWl - '.3.86), .162. 

Inoomplete Railway Projectl (XIV-
20.3.86), 140-44. 

Increase in cost of TV. (XIII-
26 2.16). 142. 

'-....e io produc::1ioD of foodaraim 
and oiltee<ll by bri.... major 
portion of Drr land acIar culli-
vadoa (XVI-21.4.86). J06. 

Increue in Reftoed Oil Prices (XV-
21.3.16), 152·53. 

Iodiau worken lent to Gulf eouotria 
by Private _poeiel (XIV-JO.3.86), 
279·81. 

Indo-Preocll Cemre for Advanced 
Reeearc:h (XIV-19.3.86), 44. 

Indo-Nor wepn Trade TaRt, (XUI-
lS .2.86). 145. 

Indo-Pak Cultural Apeemeat (XIU-
27.2.86). S2. 

lado-Pak Trade T.11la (XIII-21.% 86). 
17S·76. ' 

Inspection or Foreip Albina Boats 
by Customs (XV-21.3.86), 2"-86. 

Irre,ular Supply of Inlullo (XIV-
11.3 86), 53-54. 

K.V.C. Centre in BbaDjaoapr, 
Ori ... (XIV-JO.3.86), )%7. 

Kriahi VIDan Knelra, B_rUaoa8ar 
(XVI-21.4.86), 79-81. 

Licencci of contract on III Orilla for 
lcadlo, labour abroad (XIV-
17.3.86), 60-61. 



NAMI fMl)lX 

LoaD for Construction of Routre In 
Approved Colonies·in Delill (XIV-
I7 .3.86), 164-66. 

Loana to Habinl Companiea by Sbip-
pin, Development Fund Committee 
(XVI-17.4.86), loS. 

Lootinl of Banks in Punjab (XV-
21.3.86), 28(-89. 

LOIS to Paradlp Port due to strilte of 
ca,go bandlin, workers (XIV-
13.3.86), 142. 

Lon to Railways due to Strikes and 
a,ltation. (XIV-13.3.86), 176. 

Low Investment by Commercial 
Banb in Bibar (XVJ~2!I.4.86), 
2!I2-S3. 

Measuree to protect Indian Diplomata 
abroad (XIV-19.3.86), 163-64. 

Mllapproprlatlon . of funds for reliar 
worlt ill On... (XV-31.3.86), 
39-54. 

Modi8catioD of BIec:trOllics POlicy 
(XVIl-30 4.86), 212. 

New railway lines in Orissa (XIII-
6.3.86), 122-23. 

New tecbnology in electronics and 
telecommunications (XIV -11.3.86), 
237. 

Opening of New Post Offices in 
Rural Areas of Orina (XVJI-
29.4.86), 32. 

OpeD in, of New TelepboneElIcballAes 
Post Offices and Telearaph Offices 
in OriiN (XV-2S3.86), 61. 

Pollution DestroyiDII Various Creatures 
(XV-2.4.86). 183-84. 

Powerrul rockets (XVII-7.5.86). 
66. 

Premature releale of Pakistani apies 
from Tibar Jail (XVU-7.5.86), 
165-66. 

Production· of COil (XV-25.3.86), 
146. 

Production Tarlet of Coal durlo* 
ShEtb PlIO (XV-2S.3.86), 263. 

U5 

PrOlirammes Telecast on SecoDd 
Channel (XVII - 28.4.86), 208. 

Propos.1 to raise a Women's Battalion 
in CRPF (XV - 2.4.86), 54. 

Proposal to set up Women'. Develop. 
ment Centre in Berbampur Vniur-
sity (XVI-17.4.86), 4.5-66. 

Raids on Housel of Officers (XVI-
9.4.86). 117. 

Raids 10 Detect Till Evasion (XIII-
21.2.86). 208-09. 

Representation aiainsl import of 
Ibhina boatl (XIIJ-4.3.86), 
267 68. 

V. .. lruc:turinl of SAIL (XV-24.3.86), 
49. 

Rc : trainiDI of Teachers by NCERT 
(XIII-27.286), 230. 

R.usbiku)ya Command Area Develop-
ment Scbeme (XIIl- 6.3.86). 61-62. 

Scarcity of drinJr.ing water iD Orina 
(XIV-17.3.86), 147. 

SeltiDI up a Bench of Orissa Hip 
Court at Berbampur (XVI-15.4.86), 
.5-9. 

SeltiDI up of Delimitalion Commission 
(XIJI-4.3.86), 383-84. 

SettiDg up of New Wasberies for 
Wilshina NOD·CoiiDg \.oal (XIV-
11.3.86). 171. 

. SbariDg of expertise In communication 
and media (XV-24.3.86), 196-200. 

Sbort Courses for lAS Officers OD 
Rural Problems (XV -2.4.86), 
18M3. 

Sbortage of IIroundnul and pam seedI 
16-17. 

Sborl.,e of Steel by tbe turn of 
Century (X1V-I0.3.86). 10-16. 

Shrimp catches by Foreip Tra"lora 
(XVI-l1.4.86), 27S-76. 

Special RecognitioD 10 lAS Officers 
witb Successful Teaule at ColI"ton 
(XV-2.4.86).I84. 



/''''''l!;JlnJnl MlII al Atka (Oriul)(XIIJ-
"28.2.86), 129. 

oorll$tqnancy fn shrimp c:atdln(X!II-
21.2.86), 208. 

·qol~le Education MilIttten' CooIerence 
'l"~;' 1'ftVdin1 Tec:haaIBducatioa 

{XV-1U 16),102. 
.... , '-.'Study rqardiDa :powen,..dclr.eo 

people (XVII-3O .... 86) •• 4lA3. 

I: Supr Factories in' CHJleNtm,' lector 
Naya"arb and Badomba (XIJI-

k 1 28.2.~), 127.30. 

. t"~'~uppl,of POOl' Quality ·ofCoal to 
COMumer. (XIV-18.:t.86);i5-~. 

,icj~Waetof waterbBn'ClltiIll wtnIcture 
In Sixtb/seventh Plan (XIV-

1 H't w,Jq.~·~), 1119·90. 

Tar8etl Fixed for Primary' Educatioa 
_qr,fll;!lt4JUfiiJW, 1986-87 (XV-3,4.86). 
,r;,. J,j J~" r,\ 

.cew(1"k,~..FertifYinl aircrafta at traDdt 
Italions ~y fllaht eJlliDeers (XVI-
24.4.86), 154. 

da,iH tfii~P Ujof~\)tice perIOlI'IMIl (XIII-
• (o)~ .. -r5:t~. ~!i3. 

Ual.~c,rlity ItltUI to Jamia Milia 
n()w:raGJrtl{~~.Jt~ HilidiSahltya8ammclaa, 

Prayah~I-24.4.86), 114. 
1tll w.1~rll a 'U .I.. 
__ 'f Il.'lqIf,'·1'J. IJClaiau Trade Ddeptioo 

, txV-~1.3.86), m. 
.1IT~"ra""al of SD, FC for T, rawler 1l?!lII"rl~ :'!'f.o. 

,O(lt_;",I'~l!ee{XVI-17 .4.86), 120-21. 

IH} 21~~' ~i~ of uDit o! Indian Rare Earth 
( o,;,; • ,- ,ted 10 OaOjam district (XVll-

• .' - '1.86), 136-37. 

DEBATES 

Beedi and Cisar WorkeJ'll (Conditions 
lc. O'iil of Employmeut) Amendment Bill, 

" I ~985. Coasid. (XVII-2".86) • 
. f'! ·'364-69. 

tf$IWSliOameu of lhe HOllie (XIV-7.3.~), 
287-81, (XVI-2054.86), 336. 

~l~'inceo.l MiDei "boor welfar. fuod 
Il(In'1lt (Repeal) Bitl-COIIIkf. (XVII-

Z9.4.86).404-08. 

Coatract Leo.r '(Iteptattoa aad 
AbOfItIOll)"lI!eIIdment'BfII-CoOlid. 
(XIV-18.3.86). 265-Q1. 

o.matldl 'or 0HlIt1 (OeMral). 
t986·87.Mlnlsll')' of Doafeaee (XV-
8 .• 4.~), 327.30, 

Demand. IQr" Gnots '(Ontral). 
1986-87. Miniltry of UrormatloD 
aad Broad~ti~. (XVI-21.4.S6), 

,4so,,3, 

Demands for Grant. (tt.Jlwa,.). 
1986-87 .(XIV-13.3.86). 434-35. 

Demaodsfor "Excess Ora1m (RailwaYI) • 
198~84. lXIV-U.J 86). 434·)5. 

Disapproval ofCoolract Labour 
(Relulalioo and Abolhion)Ameact-
lIMot Ordinance. 19S6 (51, .R ... ) 
(XIV-18.3,U).265-68. 

Dralt National PoJie, oa EducatloD. 
1986. (Res.) (XVII-7.o5.86), 
344-47. 

EavironmeDt(ProtectioD) BiII-·CoOlld. 
(XVII-8.5.86). 136-37. 

Geocral Budpt. 1986·87. Oeoeral 
Discussioo (XIV-10.3,86) • 
443-47. 

JrrtptioD 'Projecls Awaltilll Ouranc. 
(HAH DiI.) (XVII-28.4.86). 
425-27. 

Need co declare 18 species of birds la 
Oritsa u tndalliered _ptel.. to 
lave them from txlirll:tJon (Under 
aule 317) (X11I-6.3.86)., 138-39. 

!'Ieed to eSlabliab a chalo 'of CoeR 
Guard Slations all .10111 tbe 200 
miles of sea \:Ost of Ori ... (UDder 
Rule 377) (XIV-17.3.86).226-27. 

Need to explore fcalibilll)' of establia" 
iDI Nuclear Power Project 10 
Orissa to belp overcome power 
Ihortqe ia the elllern reaioD of 
tbeSttte (Uader Rule 317) (XlV-
13.3.86). ~. 

Need to impJemeDt cadre review pro. 
po!.1 'or doetort Mt\'tnIIOC.R.P.P. 
(UDder Rule 377) (XV-U.86). 
W·66. 

T«:boo loa1 MiIIioJI for I Driol"l11 



Water (RAH Di •. ) (XVII-2.S.!6), 
401·03. 

Supplementary Demands for· Grants 
(Railway.), 1985·86 (XIV-13.3.86), 
434.35. 

Tbild ltiIPort of Rlil"., Convention 
CommiUee (Ilea.) (XIV-ll.3.86), 
434.35. 

llATAHWA.SHJU AMAIl5J.NH: 

Allotment of land to Adivasi people 
MSidiDa ·.a . foHN· (XUJ,...-.26 1.86), 
203·204. 

AJletl1lOllt of Plot. in Pasbchim Vibar 
(XV-7.4.86), 66-67. 

Aliotmea.l 0' w&lOnl. fOl: trauporta· 
Uoo. of lilt floQl.Gqjarat (x'VI-
l7.4.86), J84.185. 

Appointment of contraGl Labowcn on 
Permaocnt Dais (XV-4.4.86), 228-
29. 

A1I5ilta~ to Poor Blmeticiarica in 
Rural Areas by State Bauk of IDdia 
under IRDP (XVI-25.4.86). 54·55 

Ayune(.jic. HomQC()~tbic and Unani 
Colleges. in the couDtry (XVI-
24.4.86), 189-90. 

Compensation claimed for Export 
of Poor Quahty Tobacco (XVI-
11.4.86), 59-61. 

COQllruclion of Hostels for SC/ST 
students (XVI -23.4.86), 189-l96. 

Conversion of Delhi·Ahmedabad Line 
ioto B.O. (XIV -20.3.86), 99 

Conversion of Nadiad~Kopadwanj 
Rai/way Line from Metre Gauge to 
Broad Gaulle .8nd its exteJlsion upto 
Modasa (XVI--J0.4.86), 57·59. 

Crlteria for OpeniD(! of New Tekgrapb 
OffiCe! durinl Seventh· Plan period 
(XV-8.4.86), 81.88. 

Daln.&ed Antenll. of Rajkot T. V. 
&clay Centre (XV-31.3 86), 214·5 

Decline in prodUCtion of Tobacco and 
.wlt:da over to Sol:ieJ ~..uy. 
(XV -24,Ji6), 3l8-i9; 

Dev.elopmont of Fisheries .;Ht¥-
24.3.86), 193-94. 

'/.' 
Developmcnt of inland ~'}CfiCi 

(XVU-5.5.86), 135·36. ! 

Drought in Gqjarat (XV-7.4.86), 198-
99. ul 

Establishment of cement factoq in 
Cbhota Udaypur (Baroda) t:XltI-
25.2.86),46-47. 

Eslabli~bmcnt of Cement planll.durinl 
Sevcnth plan (XVII-29.4.86), 210. 

Export of AgricullOlaJ Product. 
(XIV-14.4.86),28.31. 

Export of Colton Yam <,on-
28.2.86), 162-63. 

E"port of EaginccriDI G~da aDd 
Sewillg Machines (XVII-2.S.86), 
199-201. 

Export of Groundnut and Oilcake. 
(XlV-7.3.16).47-48. 

Export of handioom products {XIII-
28.2.86), 44-46. 

Export of Marine Producta (xvn-
2.5.86). 201. 

Extraction of petrol from coal (XV~ 
1.4.86), 54·55. 

Facility of providlDg imported edible! 
oil io rural arca (Xm-28.2.86), 
15j·53. 

Feasibility report for deve10pmellt ot 
port facilities at VadilW' (XV-
31.3.86), J94-95. 

Fencl!'g of Indo·Pakistan border to 
check mesal Inlillration and smua" 
ling (XVI-23.4.86), 176-177. 

Findl ... of Teams sent by Celltre 011 
AssesSJllent of riots ill J&K. (XVI-
9,4.86). 196. 

Fire in oil wells ill 011 rroducillt 
St.tes (XIV-ll.3,.86), 183-84. 
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reli,lous platas with Va1Udoot/ 
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Helicopter Services (XVI- 10.4.86), 
228. 

Loans advanced by Pithor.,.rh 
RealonaJ Rural BaDk uoder IRDP 
(XlY-J4.3.86). 191-92. 

LodSins facilities ID places or PiI,rim' 
age iD UP and Bihar (XIlI-
28.2.86), ISS-57. 

Low Cost SaDitatioD Scheme for 
Cities (XIV -10.3.86), ~ 13-126. 

Low Productivity of Paddy in Hill 
Areas (XVII-S.5.86), 4.9. 

Mail delivery servicn In hili districts 
(XJJJ-4.3 86), !!O3. 

Mail Vans in Uttar Pradesh Circle 
(XV - 8.4.86), 191·92. 

Mal'Ref of R.M.S. lortinr oftices with 
Post OBic" (XV- 253.86), 
190. 

Mdal. aDd Minerals found in 
Pltbora,arh, U P. (XVII-28.486), 
181. 

Modell.T.Y. at HaldwaDi (UP) (XVJ-
21.4.86}, 63-64. 

Moradabad-Ramnagar Broad Oau,e 
Line (XIV-13.3.R6). 156. 

Museum for preservatioD of' Idol. or 
JBleth ... r Temple (XVI-I04.86), 
227·28. 

New AIR Slationi iD Hill areal of 
U.P. (XIV-IO.3.86). 276. 

New Central Schools ID Uttar Pradesh 
(X"'-24.4.86), 268-70. 

New Rallw.y Lines iD Uttar Pradesh 
(XV-31.3.86). 47·48. 

Nurnber of families broupl abo,", 
poverty line in Uttar Prsdesh (XVI-
9.4.86), 68. 

O~ning of Bank Branches al Chlliya-
Daula and Dau1a,hat 10 Almora 
District (V.P.) (XV-4.4.86), 
254-55. 

Opelrin, of Bank Branchel in Uttar 
Pradesh (XV-4.4.86), 2SS-S6. 

OpeJIlng of Nehru Yvvak ICtlldral 
(XIV-20.3.86), 120. 

OpaalD8 or New BraDch Recruitment 
Offices (Xm-5.3.86). 30. 

Open/D, of Petrol·Dlesel Outlet 1 or 
Pltbonlarb, U.p, (XIV-J8.3.86). 
147-48. 

Pa_opr ameDItI.. available at 
RamDaaar-Katb,odam and Taoakpur 
Railway StatioM (XIV-2O.3.86), 
]21-23. 

Pelleion to destitute WOIIIOD and 
wido .. (XV-3.4 86),206. 

Per Capie. c;api'al IDveltmell1 by 
FiDancial iOllitutioOl (XV--4.4."), 
96·98. 

Per capita ellpendlture iJlCurred OD 
the cODstruc:tioD of tra:b (XV-
3.4.86), 109·10. 

Per capita Invcltmeot IDd iocome in 
U.P. (XVII-7.5.86), 126-30. 

PlaD prov/sioo for 1986-87. for Hill 
District. of U.P. (XV-2.4.86), 
112. 

PlaDlatlon of Hilly areal of Uttar 
Pradesh (XVI-23.4.86), 110-71. 

ProductioD/augcmeDtation and moder· 
DiqtioD of Diesel Locomotive 
Worh &I Varanui CXV-3.4.86). 
42-43. 

ProductloD of Opium io Uttar Pradesh 
(XVIl-2.5.86). 236.37. 

Productloa of Silk From Silt Worms 
Reared OD OAK Trees (XVII-
2.5.86). 237·38. 

Promotion of Spo". in Utrar Pradesh 
(XVI-17.4.86),76-77. 

Proposal for ,reen ceDtral tripe 00 an 
National Hi,bwa". (XVI-I7.4.86>, 
139. 

Propolalror Rural Electrlftc:ation from 
U.P. (X1II-4.3.86), 504. 

PropOl8I to opeD RetionaJ Oftke or 
Tea Board io Uttar Pradesb (XVI-
11.4.86), 281. 

PropoaaJ to operate Alrbu. 00 Delhi· 
Luchow Sector (XIIl-27.2.86). 
117. 



'rolloul to study amon, in the capital 
(X[V -12.3.86), i24-25. 

Providinl Bank Facilities at Dbarchula 
Blo<:k in Uttar Pradesb (XVI-
11.4.86). 282. 

Public Call Offices at Chauoaliya and 
Syauni in District Almora (U.P.) 
(XIV-18.3.R6). 146-47. 

Pllblic Call OfBcet in Uttar Pradesh 
(XV-8.4.86),33-34.· 

Public Enterprisc. Centre of ContinUo 
ina Edu::atioo (XV-25.U6). 
97. 

Public uodertaking! of tbe Mmistry 
operating in Uttar Pradesh (XIII-
4.3.86), 461-62-

R.aids to detect tax Evasion (XU 1-
21.2.86), 208-09. 

Reduction in prices of Petroleum pro· 
ducts in proportion to fall In prices 
io Internatio"al Market (XIIl-
25.2.86), 170. 

Relional Rural Baoks in Uttar Pradesb 
(XVI-2S.4.86), 26S. 

Remote Sensiol Survey of U.P. Hill, 
(XVI-lo.4.86), 4M3. 

Repair of roads and pavements in 
Caotonment area, Raoikhet (XVI-
l(i.4.86), 126. 

Request for selliol up of some Major 
Government Projects in U.P. (XV-
~S.3.86), 2·8. 

Requirement or Artificial limbs (XVI-
23.4.86), 78. 

Retirement of employees workiol io 
ordnaoce factories (XIV -12.3.86), 
91. 

Retrencbment of Temporary Bmplo-
yees in Dbauliaanla Hydel Project 
(XVI-IS,4.86),242-43. 

Rural Electrification Schemes for 
Almora and Pithoraprb (UP) 
(XUI-25.2.86), 167. 

Launchiol of INSAT~IC (XIII-
16.2.86), 88·89. 

Scbeme for ,treollheniD, of Indo· 
Nepal Border (XlII-26.1.86). 
18,). 

Seheme to make All India Services 
efficieot (XIU-26.2.86I, 181· 
182. 

Schemes pendina clearance uoder 
forest (Conservatioo) Act, 1980 
(XV-2.4.86), 180-181. 

SeUiol up 01 Ancillary Units by 
Hiodustao Machine Tools Ltd. iD 
Hill Areas of Uttar Pradesh (XVI-
IS.4.86), 243-44. 

SettiDi of Electronic Telepbone EI-
chanae at Ranikilet of Ultar Pradelll 
lXVI-IS.4.86), 244. 

Settlog up of short wave AIR ltatioD 
in Pithorqarh district of Uttar 
Pradesh (XIII-4.3.86). 123-124. 

Sellin. up of Steel Stockyard ill 
U.P. (XV-7.4.86), 193. 

Settiog up of TV Tower io BOleshwar 
in Ullar Pradesh (XV -31.3.86). 
251-2. 

Setting up of Tourist villaaes duri.., 
Seventh Plan (XV-21.3.86), 134· 
135. 

Setlinl up of the Unit of B.E!.L. in 
Kotdwar (U.P.) (XVI-23.4.86), 
172-173. 

Sellinl up of Wool Bank in Hill, ot 
U.P. (XVI-lS.4.86), 293·94. 

Share to States out of additional Re-
venue from hike in prices of petro-
roleum products (XIII-4.3.86). 
357. 

Shiftinl of cold water Fisheries Rese-
arch Centre (XIV-17.3.86), 185. 

Shortage of Do<:tors in P.H.Ca and 
Allopathic Dispensaries (XIlI-
6.3.86), 101·102. 

Show rooms of NTC in Uttar Pradesh 
(XV-21.3.86). 261.62. 

Soil Conservation in Upper Catchment 
Areal of U.P. (XVII-28.4.86) 
180, ' 

Soil testiol laboratories in the country 
(XV-3U.86). 356-8. 

Special Scheme for upansiOD .. 4 



ct.velopment of .,tcclronic ia4.try 
in Hfll A" .. (XVI-9.4.86). 133. 

State-wise per <:apita upeR4iture 00 
Edueatio.o durIn, Seventh P'ao 
(XVJ--IO 4.86).114-18. 

Supply of E5lIelltlai Commodities in 
Uuar Pradesh (X Y -21 3.86). 262-
63. 

Sapply of Vaoaspati Gb,e and Edible 
Oil to U.P. tXVI-25.4.86). 267-
68. 

TV Centre at Pandukbal (XIV-
17 .3.86), 119. 

T. V _ facility for MUDsien, DhatcIIoola 
and Didlbat Bloc:b (UP) (XVI-
21.4.861.1l8-29. 

TV facUities to D~rdJu'a. NUllSyori 
and JoSbimaUl of U.P. (XIV-
17 .3.86), 184. 

Telecast of T. V. film 'R~v's India, 
lXIV-IO.3.86), 85·86. 

T ele.,booe-exchan,e at Bbi~jyasaio 

arid Cbampa_t (XV-8.".$fi), 189· 
90. 

Telex Servic~ hI Almora aad Poora-
prh District. of Uttar Prade.b 
lXVIJ-29.4.86). 218. 

Tbefl of 14.'.01, from lUll Arca Temples 
(XVI-1lI.4.86),22.6-27. 

Thermal, Hydel and Atomic: Power 
Gcuer,tion . in U.P. (XVII-
29.4 S.). 219. 

Time allotted to Garbwall and Kuma-
ooi laDauaac proJfammca Inudea.t 
from Nazimabad AIR (XV-
313.86). 323-4. 

TQ Ict up National Meaoria' io Jails 
in tbe country (XVU-30.4.86). 
160-61. 

Trade witb China (XVI-9.4.86). 180. 

Uraoium found io Platoau aDd HiI!y 
.real of U.P. lXVI-23.4.86). Ifl-
172. 

U iIi'atloo of foreJt land lind forost 
Paochayat ·'and tot purl'OIel olber 
tbaa lotent)' (XIV-12.3.86), 123. 
1a4. 

Viii .... conllCCled wilb tpads III Uttat 
Prad.b (~VJI -~ll.U6), 125. 

Workip. of Cement CQfpofatiCMI of 
Jndja (XIV-18.3.86). 3)-34. 

World Baok auislanee for Honiculture 
D~v~opment Projeilt. (XUI,-
28.2.86). 153. 

World Baolt asslslance lor mioor 
irrlption aealor ID Utlar Pradelb 
(XVI-24.4.86). 116-17. 

WerldBaak loan aotIIhl by Oil fodia 
Ltd. <XIV-tI.3.86). 179·80. 

DEBATES 

Administrative Trib.aal. (AmeDddlont) 
Bin-Coosid (XlV-17.386). 343--
44. 

ConfermeDI 01 same nab" .. anjoyc4 
by lodian cilizenl on perlOps of 
ladiaD orillo )iviol abroad (Ilea.) 
(XVI-2S.4.86) 470. 

Cootract Labour (Ileplation and 
Abolitioo) Amendment BIII-Conaid. 
(XIV-18.U6), 304-06. 

Constitution (Ameodment) Bill 101er-
tiOD of dew article 16-A etc.) By 
Sbri G. M. Baoatwalla-Consid. 
(XJV-1.3 .. 86). 388-90 

Demands for Exects Graoll (llailwaYI) 
1983·84 (XIV-13.3.86). 411-416. 

Demaad. for Gra»t, (RaU"v")' 1916-
81. (XIV-H.3 86). 41~16. 

Demaoel for seuio, up T.V. w,IDtlt-
lers in na,esbwar. Berio .. , Didlbat 
Dbarebula aod MUDtlyarlln Uttar 
Prad.~ ,Under Rule 377) (XlV-
13.3.86). 3()S-~. 

Disapproval of Adminlsttative Tribunals 
(Amendment) OrdioBDce, 1916 
(St. Ilca.) (XIV-I7.3.86).343-«. 

Dhapprova' of Coolract Labour (Re-
,ulatloo IIIId AboHlion) AlDelHlmcot 
Ordiaaace 1986 (St. Re,.) (XIV-
18.3.F.6), 304·06. 

Oi.approval of Swade,hi I;Ot\.OD Milia 
Company Umile4 (AcqutlftloD IUId 
IWIIIIr 01 U ..... latla .. ). OfdbIaace 
(a.) (XVI1-6.J.86). _401. 



ea"troIlJllellt(P.rOlectioo )BIII-CoDsid. 
(XVIl·-B.H6), 135_36. 

General BDdpt, 1t1l6-B7.0~ral Dis-
cussion (XIV-12.3.86) 212..19, 
376. 

Industrial Development Bank of 
locH. (Amendment) BIII-Consid. 
(XIV-IB.3 B6), 339·41. 

NHd to extend V.yudoot service to 
Maa.kot Di,tt. Pltboraprh (Under 
Rote In) (XV -4.4.86), )66. 

Need to ,rant equal ,eolion to all 
ell-terYtcemell IlICludiD. lb. ex-ser-
vicemeD of Burma (Under Rule 
377) (XIV -10.3.86). 2rO-I I. 

RoaoluUOIl re: Development of the 
Hill Areas Witbdrawn (XIII-
28.2.B6), 253-65. 

llo.otutloD Ro. Electoral Reforms 
CODld (XV-2S.3.86), 394-99. 

Situation arisilll out of dro\l8bt and 
other Datural calamIties In various 
parts oUbe country (Dis.) (Xll1-
6.3.86), 438.40. 

Situation arislnl out of non-settlement 
of etbnic problems of Tamil in Sri 
Lao.ka (CA) (XIll-26.2.86), 279-
BI. . 

Situation in ~ircaraaua (Dis) (XlV-
7.3.86), 31S 

SlqIplcmeotary Demands for Grants 
(R.UlN)'.), 1985-86 (XlV -13.3.86), 
412-416. 

s.w"hl Cotlon Mills Comp~ Limi- . 
ted (AcquiSitioD aDd TraOsfer of 
UlldertakinlS) Bill Consld. 
(XVII-6.5 .. 8fi), 299-301. 

Tardy implemeDtatioD of constitutioDal 
P,OllisiQIlS in relald to use of H IDdi 
as otJIc;lal Ia~uqe of the UnioD 
(CA) (XVII-7.S.86), 317-20. 

Tbitd a.~rt oJ Railway Convention 
Commiuc;c (Re •. ) (XIV-13.386). 
4110416. 

IlAWAT, SHill KAMLA PRASAD: 

AhorulWe So_cel of fuel lXIlI-
:ZS.:z.B6). 55-S6. 

I 
.\ 

Capacity and Ptodection of JIlt8 MiUs 
(XVI-2S.4.86), 51·53· 

Check OIl ill':reuill8capac:ity of power 
incentive induitries (XVII-7.5.86), 
53-54. 

Closure of Barauni uoit of HFC 
(XVII-28.4.86), 143. 

Declioe in production of Oilsocds iD 
Uttar Pradesh (XIV - 21.4.86), I02~ 
IOJ. 

Fnquiry inlo the incident of fire in 
T.S.S. Naacowry lXV-27.3.86), 
185-86. 

Elrport of Graphite Electrodes (XVIl-
6.5.86'), 78. 

Exiremisls activities in puojab (XIII-
26.2.86). 29.30 

Food poi.onina in tbe country (XVII-
7.S.86), 139. 

Industrial Units Funclionio8 llIeaally 
in Delhi (XV-S.4.R6), lOS-
106. 

Jute Export {XVl-2S.4.86) 205_206. 

MabarasllH'a Savio .. Group (XlII-
21.2.86) 121-22. 

Modccoisation and Replacement of 
Cal3Q baoliliQg Eq.uipmeatl (XIII-
27.2.S6), 52-53. 

Modernisation of Coal Wa8llerioJ 
(XIIl-2S.2..i6), 154-155. 

Postina of Ortb09aedic Surgeol1J after 
trainilllirom Commonwealtb Medi-
cal Fellowship (XVl-17.4.B6), '8, 

Problem of Wlar !JI'O_u (XIV-
7.3.86), 72-74. 

Production of foodllrains 
aaricultural Produce 
4.3.86), ~5-96. 

and otber 
(XIIl-

koad accidents in DelhI (XIV-
20.3.86), 62-63. 

'Sach kiPlarcllllain' (XVlt-28.4.86), 
56. 

Unauthorised vendors at Delhi Rail-
way Stalions (XVI-24.4.86). 276, 
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UWAT, SHRI PRABHU LAL : 

Gu-based Power Roote io BaDIWara. 
R.ajaathao (XlV-18.3.86), 64. 

PeD.ioo to Ce-ntral Govel1lmeDt Em-
ployees (XVI-16.4.86). 216-17. 

RBDDI, SHRI C. MADRA V : 

Acbievementa made uDder NRBP 
and RLEGP (XIV-IO.l.86), 112. 

Acbievilla IClf-sufficiency ill alcobol 
(XV-8.4.86). 14. 

Amendment 10 Election law. (XIII-
2!1.2.86), 12-16. 

Appointmeot of Full Time Chairman 
for STC (XVII-2.S.86). 118-119. 

Alliau.DCe from BEe for Operation 
Flood (XVIl-S.S.86). 121. 

BuiJdiDa activity of Private Coolrac-
lots (XV-ll.3.86), 370-1. 

Cues apinll officials of Food Cor. 
~tion of Ind.a (XV-11.3.16). 
283. 

CUa of Abductioo of Girl. (XVI-
9.4.86). U6. 

Codification of Personal La", (XVII-
6.5.16,. 83-84. 

Conatruc:tion of GOdOWDS by Private 
Partia for Hire by F.C,I. (XV-
4.4.16), 5. 

DTC Buses damaaed on 10.1.86. 
(XIlI-6.3.86), 8S. 

Dama,e io Raicbur Tbermal Power 
Statloo (XVlI-6.5.86), 83. 

De-rclCrvio. of items roaerveel for 
Small Sector (XIII-25.1.86), 37-
40. 

Developed Procelle. not Accepted by 
IndlIItriet (XVI-16.4.86), 79. 

Development of Roaoarcb aud Dne/op-
ment wlD88 by Indian eomp.nies 
(XVIl-30.4.86" 205. 

Develuation or Indian Rupee (XIV-
7.3.86),239. 

Dl"eruon of Fuod 
S pec:ific Scheme. 
P-1'. 

Alloc:et ed for 
(XJII-53.16). 

Drill Acldlcta (XV-H.86), 196-199. 

Fire Incident at LKJPN HOIpital 
(XVI-24.4.16), 94-'S. 

Fu1!d1 for Natioual Caplt.1 R.eaion 
(XVII-28.4.86), 13-15. 

Glop-Cauvery Uolt project (XV-
3.4.16), 50. 

Growtb in productiou of EDlioeertoa 
loods, cbemic.11 and pbarmaceuti-
cals (XVII-6.5.86), 192.9S. 

...I. 

Guid.linea for rcdr.u.1 of public. 
lrfeYUcCl (XIII - 26.2.86), S2·53. 

Import and Export of crude oil (XIV-
11.3.86). 10. 

Indo-P .... Tr.de TaIte (XIII-21.2.16), 
175-76. 

lutroduc,ioo or Electronic: Applica-
tions iu Coal Millina in ColI.bora-
tion witb U.K. (XVII-6.5.86), nl-
32. 

"vellmeo' of LlC Funda (XIII - ~ 
21.2.86), 117-118. 

Judicial Relorm. (XV-25.3.86), 22·26 .• ';-

LIceace lor Ceramic ·Factory at 
V.o.m io Andbr. Pr.delh (XVU 
-29.4.86), 89. 

Loan. .dvanced by banka in Andbr. 
Pradcab (XVI-25.4.86l. 159-60. 

Loan. Jflllted by B.n.... to AaricuJ- ~ 
rural Sectors in ADdbra Pr.dClb 

M:~:4·:~I6)~:7~1 output and ~. 
productivity (XV-I.4.16), 1$1.58. 

New 11!dustrial Project. in Punjab. 
(XV-2!l.3.86). 182, 

Outcome of talh with P .... i.tan on 
cl •• bea in Slacbell Glacier (XIII-
26.2.86). 234-235. 

Plan to promote tr.vel Ind touriam in 
Soutb Alf.n countries (XVI-
25.4.86). 136-37. 

PIIIlI ror ImporviDc Perform.nc:e 01 
Public Sector UDdertaldn" (XVII-
2<l.4.16). 263. 



Poor elloort arowtb d.. to lack or 
qualit, eontrol (XVI-23.4.16), 
2S8-59. 

Production and Import of Crud. 011 
(XIII-2H.86) 185-186. 

Proposal for peace Irlaty wltb Pald,tan 
(Xm-26.2.86},19-24. 

Proposal to brinl SujtCr Bazar UDder 
Municipal Corpl)ratioll of Delbl 
(XV - 4.4.86), 91 -92. 

Propo.al to impose COIl on Companie. 
for Vocational Education Pro.ram-
mes (XIV-20.3.86), 22-25. 

Prospect& of Ellportinl Cara includlnl 
Maturl (XVII-6.S.86), 231. 

Purcbase of Aircraft Carrier (XVI-
9.4.86), 31. 

Raids to detecd tlX evasion (XIII-
21.2.86), 208-209. 

Ilecommedatlonl of NaUoDal Com-
milSion on Dry Lann Farmlnl (XV 
-31.3.86), 251. 

R.patriation of Indian civil detaineea 
and ml Ilnl defence personnel from 
Pakistan (XIII -26.2.86), 151·152. 

Respon,e to recent Voluntary Income 
Tn: Disclosure Scheme (XVI-
25.4.86), 259. 

Relrenbment of Departmental Labour 
of Food Corporation of IIIdla. 
(XV -21.3.86), 148-49. 

Revampina of Air India (XV-3.4.86), 
210-11. 

Rural empIO)'meDt schemea iD Andhra 
Pradesb (XVI-21.4.86), 162-63. 

Scbeme for diselOlure of concealed 
. Income (XIlI-28.2.86), 94-95. 

Setlina up of Cement Plants io Bihar 
and Maharasbtra (XVII-29.4.86), 
3. 

Seulnl up of hold ina Compaoiea by 
Merllnl Sick Public Sector Units 
(XVII-29 4.86), 262. 

SetllOI up of Trlbuna l , (litr LlC claim. 
(XV - 21.3.86), 20S-lOIS. 
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Sborta,. of Jl'oundnat and ,ram leeds 
(XV-7.4.86), 17. 

T.cbnololY Developmnll Puod (XV-
2.4.86), 27-28. 

UNDP and for Fisheries (XV-
7.4.86), 23. 

World Bank loao 10 Jndia to boost 
agricultural production (XV-
31.3.86), 322. 

DEBATES 
Demaods for Orants (General) 1986-87 

Mlni'try of Pood and Civil Supplies 
(XVI-16.4.86), 261-71. 

Development in Punjab (XVII-
30.4.86), 367.69. 

Envtrollmcnt (Protection) Bill Collsid. 
(XVII-B.S.86), 126-13. 

Fillancc Bill, 1986. COllsid. (XVI-
24.4.86), 308-16. 

General Budget, 1986-87. General 
Dileuaion (XIV-7.3.86), 324-334. 

Illdustrial Development Bank of India 
(Amendment) BIII-CODSid. CXlV-
18.3.86), 312-20. 

Industrial Finance Corporalioll 
(Amendment) Bill, I 986-Consid. 
(XVJJ-2.5.86), 3IS·2J. 

Muslim Women (Prot~ction of Rigbts 
on Divorce) Bill-Inld. (XDI-
25.2.86), 347-50. 

Obituary Reference Death of Olof 
Palme Prime MiDister of Sweden 
(XIJI-3.3.86), 2. 

President's Address Motion of Tbaob 
on (XIII-26.2.P6), 309-15. 

Steep rise in prices of Fertilizcrs and 
Petroleum Products (A.M.) (XIJJ-
21.2.86). 380-84. 

REDDY, SHRI B.N. : 

Allceation of fUllds for Employmcnt 
Geoeration (XVI-21.4.86), 140. 

Pan in productivity in Crops (XV-
~1.4.86), 337-8. 

Pendlq IDdastrl.1 Projects of Andbra 
Pradesb (XVI-1S4.86), 134-35. 
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DEIlATES 

Demaods for Excess Grants (General). 
1913-84. (XIV-J4.3.S6), 336-3t. 

Demands for Granls (General). 1986-
'7. Miniatl")' of AlI'icult.re-(XV1-
23.4.116). 349-51. 

SuppJemelllary Dcmaoo. for Gl'lloli 
(General). 1985-86.· (XIV'-14.3.86). 
336-38. 

R.EDDY. SHRI BEZAWADA PAPI : 

A .. i. R ... tOCIhCeotre at H,clenlbad. 
(XV-7.4.86). 173. 

Ceotral auistallce for development of 
Police CealtDulricat1ea Sy.eem In 
Andbra PradeWb (XVIl-1.5.86) 
80-81. 

Pinancial «"'lItaoc:e for cowitruction 
of court buildilJp in Aodbra 
Pradesh (XVI1-6.S.S6l. 51. • 

Flitbtl from Hyderabad to Saudi 
Arabhi and dcciariDl lIyder.bad 
AirpOrt a5 Intcrtlatiollsl Airport 
(XV-27.3.86). 103. 

Production Taraet of roodIJ810'. 
oiltecds. ,ugar cane. cotton poises 
and jute dutill, 1986-S7 (XVlI-
5.5.86). 158-59 

Reconstitution or CommiSlion for 
Atricultllral CostJ And Prlca (XV 
-7.4.86), 72·73. 

Sanction ror Dln,fer PerparednClI 
lXV-7.4.86). 171-71. 

SeWn, up of more DC Divisions In 
Andbra Pradestl (XVII-2.S.86). 86-
87. 

, 

Utilisatiou of Fuod. of SptCial Nutrl-
tin PrGlr8lll1M for Cyclene Ihlief 
work (XV.....,7.4.8Bl. 17io--74. 

Vacaaciu of Hllh Court Jud,es in 
Andhra Pradesh (XVJ -IS.4.S~. 
62-63. 

Wheat and Rice allotted to Andbra 
Pradesb u~ NRBra. RLllGP 
for 1986-87 (XV-7.4.86). 149_S0. 

World Bent Atd for A.P. Project. 
(XV -21.3.8'6),6' 

DnATES 
Floance Bill. 19'86-Couid. (XVII-

28.4.86), 311·13. 

RFDDY, SHRI C. JANOA ; 

ActioD ... i/lS1 Officef' from w~e 
custody claasDleci iDfonnatioo lea· 
ked. (XVII-30.4.86), 1l1-32. 

ActIOU TakeD OD the recomii1eoda. 
tioos of Chief JUltlca CoDtereuee 
beld February, 1985. (XVI-U.4.B6). 
23-30, 

AaricultlUe laad adect.OIl by Datura~ 
cllam!tiu (XI V -20.3.86), 168-172. 

Aid given to VoletaI")' OrtIaQIIatioal 
for Adult Education (X1II-27.2.86). 
169·70. 

Ajam Jalll Mill. at Warraqal In-
currfDa 10_ (X\,I--1'.4.116), IH-
IS. 

Aftenation or Il~ F ___ • 
fM YetmI .eaemJir PnJrject (A.P.) 
(XVI-234.86). 15022. 

AfIqa'iou a .. itHt Nf •. ~IVI 
Conttiuctioll Com",. H".abad 
eXIV-7.3.8fi). 2!9. 

AnGlineo! of CGIlt,.,.. by DDIt. (XVI 
-21.4.116). 29-54. 

Allotment of Funda to Diredorate of 
OilMldl .... fOh Statt... HJd*ra-
bad (XV-31.3.86.J, 332. 

Amendmeot to Election Law. (XJIl-
25.2.86). 12-16. 

Amount utili!ed 
coatpollCllt Plan '''.202. 

uoder special 
(XIV-2),4.86). 

AJI't'licablJit, CJf ' Laws- tolodtaDs In 
Porein Coufttrlei (XVI-16.4.86), 
89-91. 

AWMd to Tecltaacra.. fbrDlnlop-
meDI of TecbnololY to Tap!DOIIY 
from Solar and wind IOUrcel (XIV-
IS.J •• ,. 194.111'. 

Ban 00 Import of Silk YarD (XVI-
25.4 86). 2Q5. 

ebarae. _"1i'8t tbe. otBcen ., tuoiab-
ud SlndBiDl (XIV-7.,.86). 39. 



CIOIun of Alldhra Prade.b Rayool 
Lid. (Xvt-IS.4.86). 2<)6.8. 

CIOlure of Food aod Nutrilioo Board 
Sc!bemes (XVI-2S:4.86), ~4. 

Comparative COItl 00 plyiol a DTC 
hs; Prt\late bur aod'.Rlryaoa 
Ilaadway 1M (Xn-24:4:86). ]92· 
93. 

Compelllatioo 10 f.miliel 01 crew 
disappeared witb mlssiol ships 
(XVI~24 4.86), 111-114. 

ConIp1alnt. aeains' oftl'ti.llof MIl, 
Jodiall Pefrocbtlilfeale Limited, 
Baroda (XVII-29.4.86), 217. 

CooSk~ctioo of Cboutlries aod Dhara. 
m .. la, io Festival P1Me' by All 
Jodla Yalrlka Nivas (XVI-lI.4.86) 
'1:17.7 •• 

Conllruclioo of Houses by D.D.A. 
io 1985-86 (XV-31.3.86). 238. 

Deei.18. takea at Stattr BduClioo 
Miftllt •• ' Collf\!reD'e'e _bGllt uniform 
currieofum' OOV-Ui3.86}, 38-39. 

[)tficlt Plllaocl", the cuMD! year. 
(XIV-143 86).2(,&.70'. 

DlIItiI Uliivertity TteObers Strike (XIII 
-27.2.86), 178·79. 

OemaM and Sappl1 Pbtitlou' of 
Eneray (XV-ttU6). 59: 

DetlelOlJlltC'lltol' 'Natioaal C.pitlll· Rei· 
lonJtXVII~28IU6), 8·H. 

Diversioo of Krisboa Waters for driok. 
i,,*'1'equlrellleatof H,dellaOllci" and 
SecuDderabad (XV -7 .4.86), 228. 

DoIMIIkl RequlreIMnt and Export of 
EkdI'k.En1illel . (XV-3.4.1I6), 196-
97. 

EIeo&rordc EqUi pmellt for Industriel 
(XV _24.86). SI·53. 

~e .. · io Ord'baace' Factories. 
(XVI-234.86). 187·188. 

2q\l8ttut S' Gradel' Cle'rltsin UDC \ 
Scale (XV - 4:4.'86); 54-'55. 

B~cess of F'luonde in Drlolclnl Water 
u\I'ilil'F'lilroJis (Xtll-27.2.86), 53· 
S4i 

SIt 

Expaoliea of Malkas Fertilizer PI8IIt 
(XJV-IO.386), 172.0173. 

&,an.loll 01 Neyveli Lipite Mines, 
Thermal Power Capeoma and 
Briquettinl Planl (XVII~19.4.86), 
179. 

E~leBlloo -of subsidised Rice 10 tribal. 
under MADAPTG in Aodbra 
PrWilesh(XVf~2S 4.86),299'. 

Fioaocial ASlistaDce to Aodbra Pra-
desh for Siolur Project (XV-
3l.3.86),·3l3. 

Fixation of support price of Asricul. 
tum Preduc¥ (XIV-IO.386), 173· 
J74. 

Graot of cliizcnship to Stateless per· 
1001· of Sikkim (XVIf-7.S.1I6t, 99. 

IdebfificaHoD aDd Repatriation of 
Bool'adesbi IDfillrators (XIlI-
29.2.86}, ·61. 

ImpTemeolatioD of Assam.' Accord 
(XUI-26.2.86), 163.174. 

Import of passeoger coaClbea from 
Japan (XIII-6.3.86), 60-61. 

InceDlivee to Gobal' Gas Ccnles (XVII 
-6.5.86), 75. 

Income-Tn eumptioo limiland value 
of Rupee (XV- 4.4.86" 257. 

IocreaSCI 1n Salaries of Judaeaof Sub-
ordinate Courts (XV ...... 1.4.86), 185. 

Industrial Eslate Solei)! for Electronic 
Industry io Aodbra Pradetlb (Xvn 
-7.5.86). 114-115. 

hrtroductiGn ofne'" modelor·Meruti 
·Car>(XVII-fi.S.86), 201. 

Laod acquired forSalt'm Steel Plant 
(XV-24.3.86I, 194·9'. 

Leaisl'tionto'lix Urban land' ceilin. 
(X>lV---10.3.86), 16-20; 

Licence for Ceramic FactorY'llt YaDam 
io Andhta Pradesh (XVfI-29.4.86), 
72. 

Los. of DDA due to Leuer Penalty 
for tfegularillatiOD or Uaeutboriaed 
Biil1diD'~ (XVII-28, 4.86). '241. 



Manufacture of Colour T.Y. (XVll-
lO.4.86). 46--47. 

Maoufacture of Electronic Control 
IDltrumcntarion indiaenoualy (XIV-
19.3.8f), 60-61. 

ManDfaaurinl facilities of pleable 
products (XV-24.3.86), 202. 

Miero"ave facility In Hyderabad 
DoordanbaD (XVI- 21.4.86), l26-
1Z1. 

More Funds to Home Guard. In 
States (XVI-16.4.86), 2f17. 

No_tmPlioD of Train Rak .. due to 
baits at terminals for 1001 bours 
(X1II-27.2.86), 169-70. 

Namber or OfBcen aDd EmplOJees I" 
Bbarat Heavy Electricals Ltd. 
(XlTI-25.286), 142-144. 

OpeniDa of Divisional Oftic:e or NatloD-
at lDsurance Company at Anantapur 
(XV-4.4.86). 247-48. 

OrdDanee • factory in Andhra Prad.lh 
(XV1-23.4.86>, 85. 

Out,tandinl Amount .,alnst Manl.terl 
and Ex·M.P!. (XV-243.86). 

Outstanding amoDnt for projects under-
taken by N.B.C.C. iD Libya (XV-
243.86), m. 

Out.taDdloa Telepbone Bill. (XIV-
18.3.86), 45. 

Penlion ttl freedom flahters io tbe 
coWltry aDd ADdbr. Pfldel" (XVI-
23.4.86). 182-t86. 

Prevention of IIIepl Miar.tloD fcom 
Baogladesh (XV-2.4.86), 228. 

Prices of Cotour T_ V. (XV-U.86), 
242.·244. 

Price. of IJIditeooul aDd Imported 
NewspriDt (XIV -It ,3.86), 176.78. 

Production aDd Profttfloss 10 Bhara' 
Heavy Electricat. Ltd. (XIII-
25.2.86), 144-145. 

ProductiOD of Crude, Ga. aDd Alloca-
tiOD made tor Oil ElI;ploratioo 
(XVI-JS.4.86). J64-6,. 

ProductioD of Ne",priot (XIV-
11.386). 162-63. 

PropaptiOll of Hindi (XVI-I0.4.86), 
90-93. 

Proposal to let up Special CoutU for 
disposal of crimea in the COWltry 
(XVII-7.5.86), 197. 

Propo .. l to set up I Supr Mill iD 
MalDPurl (U.P.) (XVI-lI .... 86), 20. 

Proposals of A&: N Ittands Porest 
aod Pllntation DevelopmeDt Cor-
poration peodiDa clearaD~ (XVJ-
16.4.86), 183. 

Realisation of mone, from con.umers 
UDder R.E C. Scheme (XV-1.o4.86), 
52·53. 

RecommendatiODS 0' BlIin8ul Com-
mittee lXIIl-26.2.86), 126-127. 

RecommendadoDl of Tripathl Com-
mJttee FCgard/s, impOlitiOD or addl· 
tional excise duty in place -0' plea 
tall (XlII-21.2.86). :10-31. 

RedUC:lioD in Lind CcilJq (XIV-
10.3.86), 112. 

Relaef to 'Y1UbetiC yaru iodustf7 (XV-
21.3.86), 318. 

Raoewal 01 raUway trac:b (XV-
3.4.86), 47-48. 

ReDovatioa of Compound Wall of 
Srisaitam DevuthaDlftl (XV-
27.3.86). 173-74. 

Report 00 Aspect. of Black MODey 
(XVI-lI.4.86). ~,. 

Rula for compu'lory dODatloo of e,es 
after death (XVI-I7.4.86), M. 

Sanction of Punda for Conltructloo of 
Dbaramnta. (XVI-1I.4.86), 278· 
79. 

Securlt, for VIP, 
189. 

(XVII-30.4.86), 

Seltin, up COIIsumer Courtl (XVII-
6.5.86). 200-201. 

Spillover IrriptloD Project. of Sillth 
PIaD (XVI-to 4.86), 234-36. 

State Bill. pendln, for P, ... cleo .. ', 
ABeDt (XVI-16.4.86), 194-206. 



Statlll Master PIIOI for UlDi.atioD of 
River Waten (XV-31,3.86), 173. 

Subsidy OD riee aiven to Statel (XV -
4.4.86). 248-51. 

Subaldy to a company iD Karimnaau. 
A.P. (XVI-21.4.86). 227. 

Subsidy to Rice RatioD Card Holder. 
chrou,b Fair Price Shop. in Andbra 
Pradelb (XVI-2S.4.86), 295-98. 

Supllltion for up,radalion of cWa for 
boUle . rent alio.anc. (XVI-
JJ .4.86), 276-77. 

Supply 0' Drinltioa Water to problem 
villales (XIII-4.3.86), Jl2. 

T.V. News on 10 Fab., 1986 (XIV-
10.3.86), 25·29. 

Taraetl aet for Sbipbui1dina and ship 
repair in Cocbln Sbipyard (XV-
27.3.86). 95. 

Draft ca.e in Marine Office of Farakka 
Bmaac (XVI-14.4.86). 192. 

Use of Hindi In Official Work in 
Supreme Court (XVI-16.4.86), 99-
100. 

Workin, of Houso Buildin. Coopera· 
tive Societi.. in Delhi (XVI-
21.4.86), 14. 

World Bank A .. i~tance for Comple· 
tloD of Sriram .... r Project in 
And bra Pradesh (XVlI-2.S.86). 
156-57. 

DEBATES 

Aeeideut in Sinaarenl Collieriea (CA) 
(XV-3.4.86). 249. 

Beedl and Cl,ar Workers (Conditions 
of Employment) Amendment Bill 
(AmeDdment of Section 2. etc.) 
Cnnsid. (XVI-17.4.S6). 3()()'OI. 

Business or tbe Houle (XIIf-21.2.86). 
2\16·97. 

(XIV-7.3.86},288. 
(XVl-25.4.B6). 340-41. 

D.G. (Genel.). 1986.87. Ministry of. 
Water Raources (XVI-9.4.86). 274-
n. 

Demands (or Grants (Genoral). 1'86-
87. Ministry or AgriCUlture (XVl-
23.4.86), 347-49. 

DemaDd. for GraDts (General). ]PS6-
87. Miniltry of Commerce (XV-
1.4.8b). 360-64. 

DemandS for GranU (General). 1986-
87. Ministry of Food and Civil 
Supplies (XVI ~21.4.86). 325.32. 

Demands for Grants (General), 1986-
87. Ministry or Home AII'airs (XVI-
15.4.86), 4]3·18. 

Demand. for Grants (General), 1986-
87. Ministry of Informatioo aDd 
Broadcastina {XVI-~.4.86). 483. 
87. 

Demand (or includina chi lila and 
turmeric in Aariculture Price Com-
mission list Bnd de~larin8 support 
price of Chillies lit Rs. 1600/. a 
quantal (Under Rule 377) (XV-
3.4.86), 266·67. 

Disapproval of Swadcsbi Cotton Milia 
Company Limited (Acquisitioa and 
Transfer of UndertakiDSS) Ordin-
ance (Rea.) (XVII- 6.5.86).301.304. 

Draft National Policy on Educlltioa-
1986 (Rea.) (XVII-B.S.86). 43 .... S. 

Eavironment (Protection) Bill 
Conlid. (XVII-8.S.86), 140-41. 

Finance Bdl. 1986 Consld. 
28.4.86), 366-69. 

(XVII-

IDter State Disputes (Amendmeat) 
Bill (XV-31.J.86), 437·40. 

Ministers (Allowances, ModJca) "rcat. 
meDt and other Privileaos), Amead-
ment Rulea, 1986 (St. Res.> (XVlI-
30.4.86), 315·17. 

Muslim Women (Protection of Ili&htt 
on Divorce) Bill Inld. (XlII-
25.2.86). 339-41. 
(XVIl-5.S.86). 488-90. 

Need to fill up the exiatinl vacanel .. 
or ludlCS In tbe HilbCourt of 
Andhra Pradesb (Under Rule 317) 
(XVI-24.4.86), 296-97. 



'Need to •• ve ..."I.,meot to ,land 
holden."bose JaodaftaVCI beeD ac-
quired io RamaluMam aed ·V.csakah· 
PltU01 .. ,l!l . ~a P.fAAOlh for 
co~on~f NatiADBI ·Tbermal 
Power SlalioD an~S~1 Industry 
(Uoder Rule 377) lXIV--ll.3.86). 
2~.(iS. 

Need to review the policy reeardin, 
'import of'Rayon Grade pUlp.(Uader 
llule 377J(XV-25.3.8/i). 302. 

· ... ilway BudBet. J911647--General 
Diaeu5sion (XIII-6.3.86). ·'951.36. 

Reso.1ioD Re. : Electroral&efonnt-
. COIIid. (XV-25.l.86). 399.406. 

Situation arising out of droa,bt and 
other natural calamities in various 
paras of l,bo~try{DP.) (~1II-

6,3,&6), 3061·14. 

Statutory Rno1ullon re : 'Disapproval 
of MOlor Vebicle (AmeodmeDt) 
Ordlnanee.19S6 and Motor'Vebicles 
(Amendment) Bill Co.sid. (XJII-
28.~).:Ul·~S. 

SUltutory Resoluti90 re : Din.pproval 
Qllbe )lavl.a¢Bea. Walen Tribu-
GIlIOrdinaoee. 19B6 (XV -'31.3.86), 
437,-40. 

'SwadediCottenMtlls ~y Ltd. 
(Acquililion and Transfer 01 Under. 
tUi...,) B.UConsid. (X¥lI-6.'.B6). 
~1 ... 3Q4. 

Wi14 Life (ProtQl:Uon), ~ent 
Bill Consid. (XVU-S.'.,86). 175·76. 

,~DPY. ,SaRI D.N. : 

Alumioium Reaearcb Ceotre at Madra! 
, (XVU-28.4.86).lD7. 

A9Poiotment of an lAS Oftlc:c.r as 
Director of-Aim aedT.V. Inilitute 
CXVI-21 4.86).208. 

411di1 .01 accounlsof .. Pl!bll.c ~or 
Units~.J C~plron!:r /lnd ""uditor 
General (XVI-25.4.86). llQ. 

Abthoriti.. aDd . Tribuna .. "for Fbin. 
Prices of Milk (XV-24.3.86), 317. 
19. 

a. •• ,Jlles ooo..f"udCbeques 
(XVtI......,2.5,86).27().1J. 

~riti .... clti*tnabfp to puW.b~~orIlU 
(XtV-12.3.86), 149. 

Calel of -AbtiDCtioo Df' fUrls ~I-
9.4.86). 116. 

<A_ of "'oHfall.·jg ·lmpieMelNatioo 
of IROP.(XIV-I7i3.I6). 'Ijj.o82. 

Central aad St.te -RuleJtoprotect 
DrhtWna Water (XIV----JO.3.86), 
192. . 

-Cbeate of -Name ofW.Ita-ir'&atlw., 
Station (XIV-IU.'86).I.'S. 

Compl.iot. reaardln. over_bllliq 
piracy.f pllona (X!fV-.U.I.86) • 
t92-94. 

eoo.ultaucy service to p*bllc uctor 
unit. by Noo-Reankat IlHIiao Com-
'pa~y (XlV-IS 3.86). ~. 

.(:onllol·parameterl.lor Air. Water 
Pollutioo (XVII-30.4.,t4S). 14-26. 

·eooyictien 01 lIMtiaa ,fllaUocai. In 
abroad foril'.eUy.OtJeai;n ,(XVI-
9.4.S6). 160. 

C ..... o of'MpoitoMl •. (waIHor Tel •• 
phone Subscrlben (XVI-15.4 .• ,). 
86·87. 

Clop iallaAooc Sebemc 'for, Alldamao 
aDd Nieobar falaadstX.Vl1~5.'.86). 
II. 

~'Q,,~,Coli~tioQl ,(XUI-
2U:86). 27()'~1. 

Dealp for low COlt Commwlty Water 
Supply Syst,m.tXVll-7.5.S6). 93. 

DeterJlllDalioD or leoiority ID hldiao 
Sta1iltical~noioe fXV~'4.86), 
109. 

DeYelepment of Helace 811. ....ouacl 
water HIOurcn (X1V-,ll.:a.>86). 40-
41. 

Discovery or BloodieS! Plaama Seal-
JlCI $AI:,ery (XVl ..... IO.~ •• ". 

Drup to control/cure AJDS (XVI-
17.4.86). ,,.,16. 

Effect or detlceadDlof dr. (XV-
,2o$.J.86).73. 

Mectt ··o(nhk 011 Di ... 1ld Tra. 
(XV-21.3.S6\. 301.302. 



1!lectloaComm!1$i9n's 'ReC,ommenda-
"tioo 00 Political Curb. on Staff of 
,'p~bjjciU __ ts (XVII~A.,i4) ,92 

Environmental Orive at Hardwar 
("VI-23A.86J.I-3. 

Equipment and; Msn"oWCIr ,tn u~e for 
IQCa,til),J ,a.nc:ientciviJjzalioJl )n Bet 
,D.~,.lXIV-12 3.86) •. 69~70. 

. .Evaliqijon, ofCLqSA li'rqjl!c:ts (XV-
3l.3.1I(;). ~8~41 •. 

:ti1ll&1~"~ of ICAR (XVn~3.5.86). 
46. 

,Evall1aliOa of IR.DP (XVl.,...·,u .4.86). 
194.Q7. 

Eaamination of Reports 
~-.e llY ~u4iCpr' 
3.5M) •. l(;7-1i9. 

of ICAR 
(.X~I1-

,~4iWu on~al ·Su~.nts in 
biowlPlM'l .onI~ut~al Cus-
toms Day (XIII-21l.2 86).jJ·55. 

, ~W.1IUo1I 01 ,Corp«atioo {or Delhi 
and Bombay 1;dcpllOl105 (XIII-
4.3.86), 555-556. 

FONIIlIiOil . of JoIew ,Paael,oD!Rallway 
Technol98Y (XVI-I7.4.86;. 142. 

Oap b~twoen Prices and Income (XIV-
'7.3:86) • .I~~93. 

Ooo,dslmportc,41 Jrom EEC CO)Jntries 
(XllI-28 2.86', 184. 

,Hafl~c_8 of wipd po,wer (XIIl-
4.3.86). 537-538 

"eap .~ ~ I'MB.a:O «XIV-
7.3.86). 38. 

IC/dt'. Lab. to I .. d llot (XV -
244.86), 35-36. 

1041\~.,wOfk qnMuiae 4'8iO.Jyslem 
(XV-24.3A6). 19O-lIl. 

. ,..,.1 .... ill cu;oppin. 'l*"'I1OI(X V 11-
»"dl6),1U7. 

Implementation of IRDP 
U,U6), "'7-99. 

(XVI-

Implementation of Recommendation of 
-Ntllta0a4 :fnnspon ·Dewlopment 
,c..mLoo 1l0achSefety (XV-
3.4."), C1 ... 2. 

Imporl·based modernisation (XIV-
11.3.86), 75. 

'Import of cows "rom Wat G«many 
(XVII~S.5 86), 147-<18. 

lJppol!lof MilkProciuct. 
21.4~1I6).97-98. 

. (KVI-

Import of Skimmed Milk Powder 
(XVH-S.'5.~ •. 130-31 . 

Incidence 01 occupational diseases 
(,XYI-21.4.86), 210-11. 

Increase in popultry production (XVII-
28-4.86). 248. 

In,Quiry into the crash ,of Air I»dia'. 
Jumbo Jet 'Kanisb.ka' (XllI-
27.2.86), 40-42. 

Installation of Bio·Gas Plant.s (XIV-
183,86). J32. 

'Karnal Bunt' disease on wheat 
(XVlI-28.4.86), 97. 

La.elt .of Communication in TechQ,Olol)' 
Transrer (XV -7.4.86), 66. 

Leai.lation to protect and safe.luant 
interest of users and consumers 
tX'V-2l:3,1l6), 240-41. 

LIberal aid by HUDCO to Andbra 
Pradesh lXIV - 17.3,86). 1734., 

LODg Term Pi sca) Policy,(X'V-4.4.86). 
70. 

Marine Beo-System (XlV-'l9.3.86). 
148-150. 

'Measures to raise COllI output and 
productivity (XV-8.4.86). lS7-5S. 

Medical IDlutBn.;:e 1.0 COvel ~bihtyor 
Doctors (XVlI-6.S.86), 1!l.$. 

.lIfi"a.dli.&.ofF~. inlc.~ Oil. 
seeds Direct~te(XIV-ilO.3.86), 
72 . 

New Drug for Fuopl Corneal Ulcer 
found at AU Jodi. I,nstit_e of 
Me~.1 Scicl\Cf:s (XVI-lO.4.86), 
31S. 
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in, io PieterDiaritzbllrg wbere 
Malfalma Gaudbl Iwed (XVI-
9.4.86),6. 

Safety·measures· a .. iD.t nuclear· power 
projects elllueat. (XVI-16.4.86), 
30'. 

SlR'vey of B~O. line' between KriabDB 
Ita'lwlly Snrtion aad' Vlkarabad 
R.llway Statioil (Il'p) (XVI-
24.4.86). 98-99. 

UNDP aid fcir filliaties (XV-7.4.86). 
24025. 

Upper Ase Umit for CivU S.rvice 
Examioatioo (XIV-12.l.86). 1·8. 

Visit of Arya Samaj Iroap. to Soutb 
Africa (XIII-26.2.S6), 49-50. 

DEBATES 

Busioess of tbe House (XIV-7.3.86), 
283-84. 

Demands for Grants (General), 1986-
87. Department of AtomIc EIlCl'lY 
(XVI-10.4.86), 368-71. 

Demand. for Grants (General), 1986-
87. Ministry of DefelICe (XV-
8.4.86),304-11. 

Damand. for Grants (General). 1986-
87. l>e'panmeot of Electronics 
(XVI-JO.4.86).368-:7. 

Demands for Grants (Geaeral). 1986-
87. Department of Ocean Deve-
lopmeut (XVI~I().4.86), 368-77. 

Demands for Granls (Geoeral). 1986-
87. MinIstry of Science aod Tech-
10lY (XVI-IO.4.86), 368·77. 

Elettoral Reforms (Res.) (XVI-
25.4.86), 414-18. 

Obituary Refereoce 
Deatb of Sbrl Olof Palme, Prime 
Ministry of Sweden· (XIll-3.3.86), 
2. 

Situation io Nirearalue (Dis) (XIV-
7.3.86),.31S-1S. 

RIY Al't, SHRI BAJU BAN: 
Recoipt of foreilo contribution by lOme 

Delbi InstitutIons (XVI-16.4.86), 
I: 4.66: 



-
DEBATES 

Contract Labour (RelulatioD aDd 
Abolition) AmendmeDt BiII-CoDsid. 
(XIV-18.3.86), 271-73. 

Deuland. for Grantt (General), 19116-
87. Ministry of Petroleum aDd Natu-
ral Gaa (XIV-20.3.86), 256-SS. 

Disapproval 01 Contract Labour (Re. 
• ulalioa aDd Abolilioa) AmeDdment 
OrdllltlDce, 1986 (St. Res.) (XIV-
IS.3.86).271·73. 

Situation &risia. out of reported 
ancboraae of some wanhlps belona-
in, 10 the United Slates Seventh 
Fleet 011' Karacbi Harbour (C.A.) 
(XIV-20.3.86), 198-99. 

ROHTAGI. SMT. SUSHILA : 

Draft National Policy OD Education, 
1986 (Res.) (XVII-7.S S6). 38~·90. 

National Education Policy. 1986 (St,) 
(XVI-21.4.86), 304-05. 

ROY, Dr. SUOHIR : 

Abolition of C.pitatlon Fee charled by 
Entineeri.,. Colleges (XIII-
6.3.86), 139. 

Advertisement allotted by OA VP to 
Newspapers from Palna, RaDebi and 
MU7aft'arpur (XV-24 3.S6). 49·54. 

Air India Acquiring AIrbus A 310 
(XIII-27.2.86), 246-47. 

Arrears pa)able by Railway to Bard· 
wan Municipality (XV-27.3.86), 
60·1. 

Clearaace for LPG Cylinder Unit at 
Durlapur in West Benael (XUI-
4.3.86), 416. 

Closure of Mioes by Eastern Coalfields 
Limited (XIV-I' .3.86,. 171-72. 

:ompullory Pbyslcal Education in 
School. aad CnlleJe. (XIII- 6.3.86), 
2J-l&. 

':OIItruetion 01 Hot.ls .nd Tourl.t 
Lod,eI (XIII-21.2.86). 121. 

DVC 'lIPply to We.t Be.,..! Stale 
electricity Board (XV-104.86), 181. 

J>emaad and production of LPG Cyli-
Delen in Welt Beupl(XIV-1I.3.S6), 
~ 

Dlacontfnulnec or Railway Man 
Service by appointlnlPrivat. 
Aaente (XIII-25.2.86,. 248-49. 

Ellcitllon of wlrd. No.1 to 4 of Civil 
Area of Danapur cantonment 
(XV-2.4.86). 50 . 

Exemption of RillwlY men from 
application of lodustrlal Dllputea 
Act (XIV-13.3.86), 197. 

Esport 01 Betel Leaves (XVII-
2.5.86). 125.26. 

Fall 10 ExpoI" of Garment. to EEe 
(XIV-14.) 86). 74-75. 

Fioancial asailtance for Teesta Barr ... 
Projects (XV-3l.3.86). 159. 

Flyover It Kalsa Road level cronlol 
near Bur;iwao Ran_,. JUnelioD 
(Wett Ben, •• > (XV-27.).86), 
71-72. 

Frelabt equallaarioo policy (XVI-
16.4.86), 60. 

Fundi apent for Telulu GIDla Project 
(XfII-27.2.86),47. 

Boldiol of Credit Campa (XVII-
2.5.86).272..73. 

Implementation oll.L.O. convention 
00 continuity of Seafarers' employ· 
IOCnt (XV-3.4.86). 13S·39. 

Implmlenlatfon of recommendation of 
Sen Commiltee (XIlI-4.3.86). 
142-43. 

Import of L.P.G. Cylinders from 
Brazil (XIV-I1.3.86), 214-15. 

Import of Tcchnololies (XIV-I 1.3.86). 
8S·86. 

Improvement ia 1001 d,.tance trunt 
call. (X1II-4.3.86), 318-20. 

Improvinl viability of RtlflODaI Rural 
Baok.t(XVI-ll.4.86), 313-14. 

laataUed capacity of oil reflneri. 
(XV-1.4.86), 276. 

Introduction 01, Dearee Cow.. ia 



t!lectroilics In BB College Allnlol 
(XIV - 20.3.86), 166. 

Jobl for Calculla based Selmen 
(XlV-20.3.86), 73_74. 

Microprocessor controlled system for 
'ugarcane. textile Ind paper industry· 
(Xm..:....S.3.86). 84. 

Natlonalisltlon of Jute Mill, in West 
Beoall (XIII-28.2.86). 90. 

Nationalising drug Induatry (XVIl-
29.4.86). 66. 

Non-domiciled seam.o's differential 
w .... (XIJI-6.3.86). 122. 

Payment of tax on iocreased Rates in 
Alansol Municipality (XVI-
17 .4.86), 102-03. 

Permission for layiol water pipelioe 
throUlb Railway land 10 Alaosol 
(XVI-17.4.86). 60-61. 

Planlatloo of Eucllyptus (XIlI-
26.2.86). 11 t. 

Popularisation 01 Deoldaraban amonl 
Masses (XV-31.3.86). 49. 

poet-Graduate Courses by Asiatic 
Society (XV -3.4.86). 175·76. 

Private Trade io COtloo Export 
(XIV-7.3.86). 86-87. 

Propelal to make Cenlral Moluses 
Board a Statutory Board (XIV-
18.3.86). 42-

Purcba!CI of Raw Jute by Jute Cor-
poration of Iodla (XIV-7.3.86), 
69. 

llaUway StandiDg Committee aDd 
Railway Station Consultative Com-
mittee. Asanlol (XVI-I0.4.86). 
122. 

Remunerative price for Betel leaf 
(XVl-21.4.86). 89.90. 

Scl .. oce and Technology Paries (XIV-
19.3.86), 41·42. 

Settlnl up of Bharat Heavy Electricals 
Ltd. worksbop io Eastern roaioo 
(XV-8.4.86). 123. 

Selliol up of _ modero Vocatiopal 
Scbools (XIV -13,).86). 54. 

Ship repalrlnl complex at Haldia 
(XV -3.4.86). 152-53. 

T.V. News 00 10 February, 1986 
(XiV-IO.l.86), 25-29. ' 

Teeata barrale projecl of Ban81adeab 
(XV-J1.3.8tJ). 159. 

Telulu Ganla Projec:t (XIII- 27.2.86), 
204-05. 

Tooins up of Coal man .. emenl 
(XIII-2S.2.86), 56. 

Traosfer Letter of inteol reaardin, 
Haldia Petrochemical Project from 
West Beogal Indullnal Devclopmenl 
Corporation 10 Haldla Pctrocheml-
cal Ltd. (XV -1.4.86), 288·89. 

Tribunal to look after Grievances of 
Seamao (XV--l.4.86), 139. 

Tripartite aarcement Rea : distribution 
of Jobs among Iudian Seamen 
(XIll-27.2 86). 247-48. 

Upward trend in Aaricultura1 Importl 
(XIV-lO.3.86), 186·88. 

Uae of Railway ID5titute~ for boldin, 
Meetiogs of PoHical Parties (XVI-
24.4.86), 16-20. 

World Bank's Policy towards develop. 
iog and developed countries (XV-
21.3.86), 302·03. 

DEBATES 

D.G. (Genl.), 1986-87. Ministry of 
Water Resources (XVI-9.4.86). 
l04.()7. 

Demands for Grauts (Railways), 
1986·87 Cut motlons(XI V-13.3.86). 
372-73. 

Natlooal Policy 00 Education (Res.) 
(XVII-6.5,86). 360-63. 

Rqiooa\ Rural Banks (Ameodment) 
Bill (Amendment of Sectioo 2 etc.) 
lot. (XIV-7,3.86), 349. 

Sit uation arisioB out of the reported 
decisloo by the Union Carbide 
Corporation to sell its lucralive 
consumer products dlvisioa (CA) 
(XVI-28,4.86). 286087. 



IlOYItRADHAN,SHIUA~ : 
Allocation or funds 10 Stal.. under 

RI·EOPQCV-3L3.86).315-16. 
Anoual P:an oUllay for Statca and 

Union TerrilOl'ies (XIIl-26:2.86). 
'4.58. 

Appeals· .,endiollinS1qtreme.Ceurts/ 
Hillh Courls a.aiost a4mi.istrat;y. 
tribunal decisiool (XIV -12.3.86), 
145. 

British Aid ;.nattempted Genocl4e of 
Tamils io Sri Lanta (XVI-23.4.86), 
130-31. 

Cuh Com,eDsatOry SeileIN for 
Aarie!Hlual Eliperters (Xm-
28.2.86), 37-38. 

CbeckiB, 01 Malpractic:es is Petrol 
filliDB S~tions (XVII-6.5.86), 
230·31. 

CircuJaliooof .ao European R8ancial 
Maaazine containioll wronl map of 
lJUlia (XVI-I 1.4.86), 2!Ml. 

Closure of NTC mills in West Ben,al, 
A"cHln Pradesb, Ullar PAdosh. and 
Karnatal.a (XV-21.l.86), 33. 

Commercial 
Fertilizer 
338-39. 

Production in Haldla 
Project (XV-31.3.86), 

Constitution of a Fresh Panel Oft the 
Punjab Accord (XVI- \6.4.86), 
223-24. 

Decision by SAIL to review product 
Une (XIV -17 .3.86). 168-'70. 

Deliceillini of Industries (XVII-
29 .. 4,86), J". 

Demands for Asian Blind Union 
(XIV -19.3 86). 62. 

Development of Agricullural Machi-
aery IndumiCII ",lib UNJDO Cor· 
poration (XVI-l1.4.86), 128·30. 

Device to check Train Mi.hap. 
(XIV-.+O,3.86). 124-25. 

Driaklna Water facility for rural 
popalation io SeventhPJan (XIV-
10.386),131-33. 

t:~ of lWdia 1le6Der, (XV-
eA.86). m·S9. 

Erection of. MOUWlICllt at.a.u Jail, 
Jalpai.url (XlV-20.3.86), IS2-'3. 

Erection of mOJiumenJ..at aua.duar In 
memory of the Freedom 8tht.,. 
(XVIl-30.4.86).96. 

Erratic: Gaula Threat to calcutta and 
Haldia Ports (XIII~21.2.86), 
1S2·S). 

Eslablishment of fixcdEartJlStatiODI 
.ud Transportable Station. (XUI-
4.3.86). 519-20. 

ElItq4ition trealy with U.K. (XI\"-
12.3.86). J59·60. 

Fi~illl.of Developme,ot .kbemta by 
Fioanejal Instit.utloos (XVIl-
2.5.86). :21.22. 

Ft .... btEquaU .. lioQ,poJicy for raw 
matuiaJ. (XVIl-30.4.8.6), 172-73. 

Funda ror PWe-Chemical Unitt 
(XIJI-4,3.86). 314-75. 

Government .uperYision 011 the 
workNII of p.j" ... ·nm HQVt(als 
(XIV-13J,;86),28-30. 

JlIJ1)act 00 balaoc::e ofpa}'IDellt dee to 
price raU in in tClmtl tiolltlmarket 
(XV-8.4,86),21t!. 

Import ud distribullon 01 (oodcrainl 
ilaSiath pJaII (X;V-4.14.86). 
l(Jl..QS. 

Import of tecbnololY for baalo DeRen 
of clothJna (XIV-J4.3:86). 191. 

Import of Technology lor Baak Need. 
of,P~oPJe (XIV-17.3.86), &1.89. 

lJKltolwe to Scbool Sporta. Rural 
Area. (XVI-24 4.86), 41-42. 

Inceodve. tolodien T .. 1!lrporlerl to 
PreveDt Hold of J ........ Uonal 
Monopoly Hou~ (XVI-IVI.86) 
14·.'. ' 

Iac«Ille Jo AaticllltustlPrDdllClivlt, 
<XIlI-4.3..86), .237-39. 

IOC!.... In DTC Bus Faru (Xrn-
21.2.86), 122-23. 



foctetlC In prices -or 'Wheat. su,af .nd 
rice In . pabl'c dlstribotioD system 
(XIIl-21.2 86), 92-94. 

lodultrl.l powtb cenlres for b.l.nced 
regioD.1 development (XVII-
6:5.8&>. 99.10l. 

lallatioo in India (XVlI-2.S.S6) 
22-26. 

JDtrodJlction or J.Davanl PrOlramme 
on St.te TV 'Centres (XVII -5.5.86). 
221~1l. 

Inve.tment In Indian Companies by 
. Noa-re.idential Indi.ns . (Xl V-
14.3.86). 248-49. 

. bawl of .UcenCCl for m.nufacture of 
Craclr.lDJ Cat.lyst (XVI-15.4.86). 
ISO. 

LaDd Refo./lIll (XlV-17;3.S6). 
89-94. 

L .... ISy.tem DeaiJaeCI to eQSure 
Economic Justiee (XV......;t.4.86), 
189-90. 

Losl of Ufe,ud p£.ap,erty due to Riots 
in J .t K (XV-2.4.S6). 170-71. 

Lucr.tivo coaLminioa iD l._iII Hills 
(XV-S .. 4.86), HO. 

Nea-plan Expnditwc{XV -2.~.86). 
128·29. 

Openi", of a . Brancb of It_neBank 
at 8Ufluri (W.B.) ~V-21.3.86), 

.217. 

P .Y·, m~tinll witb P.tislan·s Prime 
Mini.ter (XVI-9.4.S6). 86-'87. 

Pas"Dler tr.in between India and 
BaD,I.dab (XVI-17 4.'86), 13-74. 

Personal Accident Soci.1 Security 
Sc'beme·tXIV-14.3.lI6),97-98. 

Pretldent·...seot 10 Bills (XIV-
12.3.86), 153-54. 

Preas CensDrsbip lXIV-10.3.86). 
111·12. 

'PropolAl for makiq RupeePreely 
CODvertible Currency in USA 
(XVI-16.4.86). 83. 

Propo.als to boost ex~r... durinl 

SeveatbPlan 
210-11. 

Purchase oOoto by J.CI. .iD8e\leDth 
Plan (XNI-11.4;S6), -zoe. 

Purcbase of Mirale 2000 aircraft 
(XVH-7;5.86). 183-S4. 

Qualily of Programmes on T.V. 
(XVII -5.5.86). SO. 

RBI enquiry about purchase of sbares 
by CAPRO Group of Companies 
(XVI-2S.4.S6) 122-23. 

Recruitment of I rtdiaol for Libyan 
Army (XVII-7.5.S6), 121. 

Reduction in ale limit for votine 
(X1II-25.2.86), 111-12. 

Relieffor Natural Calamities (XIII-
4.3.86), 237. 

Reaovation of Canals (XIV-20.3,86). 
79-S0. 

Restruclurina of Planning and Jmple-
meDIation aet up (or poverty 
Alleviation Programmes (XVI-
9.4:86), 119. 

Review of working of Tbermal Plant. 
'18.3..i6),103-04. 

Rice Production duriog Sinb Plan 
(XV-31.3. S6). 311-.4. 

Rise in Fertiliser Prices (XUI-
4.3.86), 123. 

Salary and AllowaDces of judlOB of 
Supreme COUrt and High Court. 
(X¥-1.4:i6).18. 

Sanitary Latrines for Rural Populatit>D 
(XV-31.3,86). 315. 

SbiprepairiDg Complex at Haldia 
tXV1-;O.4:S6), 3·7. 

Sbortage of wagoDI for loadias esaen-
lial commodities (XIV-13.3.86). 
265·66. 

State fUndinl of elections (XIIl-
25.2.86), 21S. 

Statehood toGua (XIV -12.3.86), 
90. 

,Subsidy Schcae on sale of Rock 
phosphate (XVI-ll.4.i6), 230-31. 



Supply of derec:tiw LPG C,Uaden 
(XV-1.4.86), 187-88. 

Takilll over of sick oDilS b, 11011-
raideDt In4ialll (XVI-25.4.86), 
2.49-50. 

Telecast of Moyie "New DeIhl Time," 
(XV-31.3.86), 56-57. 

Telqrapb Services In Rural Areas 
(Xm-4.3.8~), 520-22. 

Telephlle services an viii ... (XIV-
IU.86),22I-22. 

TOkeD strike by worlton in Coal 
IndUitry (XVII-6.5.86), 215_18. 

Trade Imbalance due to Liber.UsalioD 
of Import Policy (XIII-21.2.86), 
221-22. 

US E1I'oru to let Naval Due in Sri 
Lallka (XVI-23.4.86). 74.75. 

Ule of Westland Helicopter by ONGC 
(XVII-29 4.86), 89. 

Violatioo of FERA by Bia IDdustrtal 
Houles (XIII-21.2.86), 222-27. 

Violatiou of labour Jaw. (XVII-
30.4.86), 2))-12. 

Visit of P.M. to Drovabt Afl'ectod 
States (XV1I-5 5.86),80-81. 

Witbdrawal of ASlim Man (XVI-
10.4.86). 280-81. 

Worbbop OrBaniaed by Law Com-
miAioD on Judicial System (XVI-
15.4.86), 89-90. 

Wrill/Suitl pendlo, io Supreme Court 
and Hi,b Courts (XIV-II.3.86), 
120-23. 

DEBATES 

D.O. (Oeol.), 1986-87. MiDiltry of 
Water Resourcel (XVI-9.4.S6), 
280.14. 

Demaads for Oraots (Geocral), 1986-87 
Mloilll")' of Defence (XV-8.4.86). 
354-57. 

Development io Puojab (DIt.) (XVII-
30.4.86), 397-98. 

MUilim women (Protec:liOll of rl,btl 
OD diVorce) BIII-CoDltd. (XVJ(-
S.5.">, 499.$00. 

T.. (AmoIIdmOl/t) BIIl-Coilld. 
(XVII-2U.86),375·77. 

S 

SABA, SHRI AJIT KUMAR: 

AllocatiOll of funda for developmellt 
of metropolis cltiot oC Boma-y and 
Calcutta (XIII-4.3.86), 91·92, 

AmoUDt .pent OD electrmc:alion of K 
~ Ii .. (XVI-24.4 86). Hil. 

Bank Loans Disbuned tbr0lllh Loan 
Mel .. (X1II-21 ,2.86), 48-50. .,: 

Blact Money (XIII-21.2.86), 47-48. 

COODOctilll Baokura witb Delhi and 
Calcutea by STD (X1II-25.2.86), 
123. 

Couversioo oi railway lioes and tbelr 
performance (XIV -13.3.86), 130-31. 

Credit Deposited by Nationalilcd 
Bankl 01 Saoltura Dilll. (XIn-
21.2.86), 230-31, 

Deviations from operatioDal manual 
(XVI-24.4.86), 2165-66. 

Diversioo of Fliabt AI/I09 to Montreal";:, 
(XUI-%7.2.86).54-55. 

Employment of Service Oflicers in D. 
O. I. Orpniaation (X1II-26 2.86), 
112-113. 

Employment of lervlce officer. In D 
O. I. (XIII-5.3.86). lOS. 

Expenditure Incurred OD Sanltura .r 
Damodar RailwaYI (XIII-27.2.86). 
177. 

Expenditure doubUna. Gaup Coover· ~ 
lion aDd Electrificatioo oC raUway 
lioes (XIV-1O.3.86),60-61. 

forelp excbaDle involved 
import of computers 
16.4.86). 163-6i. 

In tbe 
(XVI-

Forelan eacbaoBe involved In import 
of loftware (XVI-16.4.86), 185.86. .. 

futICtioDinl of Council for Advance-
meAt of Rural TocboololY (XIV-
10.3.86), lSl·153. 

Good. traosport by Rail IDd Road 
(XIV-13.3.86), l2S. 



Hundred per ceat Bxport Orleot" 
Unitt PunctioDinl ID Delili <'Cm-
21 7.86), 229. 

Induction of forelln experts ill drilliDi 
operation at Bodra io 74-ParaaDU 
(Weal Benldl) (XIV-J1.3.86), 
JOO-IOI. 

Larae Mini Steel Plant. iD Private 
Sector (XIV-17.3.86). 120. 

Losses in I.T.D.C. Hotel. and otber 
Project. (XIll-28.2.86). 52-54. 

Modernisation of KaDnbati Project 
(XIII-27.2.86), 197-98. 

ModernintioD of Sick Industrial Units 
of West Bensal (XIII-4.3.86), 
339_341. 

NItJ Projects and Tec:bnolOlY Parks 
(XV-2 4.86), 223-224. 

Performance of West Benlal Mallab 
Bhum Gramin Banks (XIII-
21.2.86), 229·30. 

Plan to increase capacity to move 
more loods (X 111-6.3.86) , ~. 

Private Trade in Cotton Export 
(XIV-7.3.86), 86-87. 

Protectiq Forest Wealtb (XV-2.4.86) 
251-252. 

Rate "I diesel consumption by rail aad 
road (XIV-13.3.86). 256-57. 

Renewal of Tracks (XIV-13.3.86), 
130. 

Sale by Steel Autbority of India Ltd., 
to private sector (XIII-4.3.86), 
218. 

Sale of Micro-c:omputers (XVI-
16.4.86), 186·87. 

Sbarlnl of Goods Transport by Rail 
and Road (XIV-13.3.86), 47-48. 

Yearwile Planned Tarlel for Goods 
botb orllinallol and tonne-kilome-
tre from tbe year 1984-85. (XIIl-
6.3.86), 221-22. 

DEBATES 
Beedl aDd Claar Worken (c:ondilioD' 

of employmeat) ADmldment Bill 

(Amendment of .cetion 2, eto.) 
(XV -4.4.86), 448-62. 

Delhi Apartmeat Owaerabip Bill. 
Coaald. (XVII-lOA.S6), 264-67. 

SAHA, SHRI GADADHAR : 

Alreemeat bel weeD Railways Ind 
Abmdpur-Kalwa-Railway Co. Ltd. 
(XVI-24.4.86), 38-39. 

Appointments in Central Mec:baaical 
Ealiaeerin, Researcb la,titute (XV 
-2.4.86), 48-49. 

AlSistaDce 10 Tripura by Norlb Eas-
tern Haadicraftl and HandlOOllll. 
Developmeat CorporatIon (XV-
4.4 86), 46-47. 

Bakeesbwar Thermal Project (XVI-
16.4.86), 213-14. 

CODlultative Committee MeetiDg for 
Dationalised banks or Eutera 
RelioD (XIIl-2I.2.86). 138-139. 

Demand for escalatloD of Pric:ea OD 
Steel falicetioDs of Secoad Hooahly 
Brldp (XIII-27.2.86). 41-42. 

DiesenntfoD of TraiDs OD Sabib,aaj 
Secdoa of Eastern Railway (XV -
3.4.86) 194. 

PlodiDgs of Expert on Bhopal Gu 
Trqedy (XIV-13.3.86), 45. 

IncoDveDient timln,s of trains runnlna 
on Ahmadpur-Katwa. Burdwan· 
lCatwa Sections (XIV-13.3.S6), 263-
M. 

Investment iD Central Public Sector 
unitlla Stale. (XIV-15.4.86). 133-
34. 

MODOpoly pra<:urement of raw cottOD 
(XIV-1.3.86). 71·72. 

New Projects uilder R.E.C. in Welt 
Benaal (XVI-1304.S6), 290. 

Power plant in Assam witb JapaDele 
collabotalloD (XIlI-4.3.86), 309. 

Protection to Casual/Cootract Labour 
(XIV-l1.3.S6). 102-103. 

Provldlol Itoppaae of DarjeeliDg Mall 
and Gour express at Mararai 
Station (XV-3.486). 212-213. 



Retiooal Researcb StIlliOD for Veterin· 
ary Res • .,-ell·in Wat Be ... l (XIII 
-4.3.86), 102.103. 

RClHrcb facilities lor aUlfll'bcet (XIJI-
4.3.86), 187. 

R.ise io prices of cllential commodities 
tXIlI-21.2.86),·6·14. 

Role aod performaoce of Mayurakahi 
Gramin Bank <,mI-21.2.S6), 156· 
57. 

Services o( Extra Departtnenl Emplo-
yeea In Rural POSt OlJicea (XVI-
15:4 :S6), 214.97. 

Stocb of FoodaraiDs (XJV-7.386), 
229·30. 

Sapply of foodltaiDS at subsidised 
rates t brolllh . Public. Distribution 
SYltem (XIl1-21 2.86),154-". 

W ... 1t Petition. and Revision Petitions 
relatiD& to laud reforms pcndiol 
in Calcutta HiSh Court (XIV-
18.3.86), 6.'71. 

DEBATES 
DaM04s fOI .Grant. (Goocral).19I6-87. 

MinistrY of Home Aft'aJra Cut 
motioos (XVI-10.4.B6),437.38. 

DemaDdI for Gr/Hlts{Gcneral). 19116·87. 
Ministry of Home A«airl (XVI-
15.4.86),460-63. 

~nds for OTaOIS (Railways), 
1986-87.Cut motioDl(XIV-13.3.86), 
378-82. 

SAlll, SHRIMATI KRISHNA: 

Claim of NTC agalD51 National Coo· 
sumer Co·operative Federal ion 
(XVI-lS.4,86),6-7. 

lDdo Soyiet Joint Space F1ialrt(KVlJ-
30,4.86), 41·42. 

New Technology for dental healtb 
c:al'O' (XVII-16.'U6) .. 9. 

R.emahrs of Nalaoda UniversitY (XIII-· 
6.3.16)..4. 

SmuBlIiDJ' of iOods from Nep.t (XIV-
14.3.86t~· 21. 

SuPPly of· _tilici_ for C,O.H.S. 
di&peDsaricl (XIV -13.3.86), 11. 

, 

I 
I 
I 

i 
I 
I 

I 

I 

WOI'ld .• ttk,anialeace lor· w..u., Sup.. 
plyiSdlIllle-Ja BillarTowa. (XV-
7.4.86), I()'J 1. 

DEIM'l'ES 

Demagd$. for OraOla (Oeoeraf); 1916-
87. Miolstry of Home AJrain(XVI-
5.4.86). 315-18. 

Demaod'. fot Grants (Oeacral),l916-
87: Mlili.tty or Water a.ourcea 
(XV-IA.86). 4J60~. 

PioallCe BIlT; 1986' CoosllI. (XVi.....; .. 
24 4.36). 35l·56. 

Muslim women (Protection of riabta 
on di.o~et BiU. COOJi.d. (X-vn-
5.5,86),4J!M2. 

Need to take uracnt st«lPl to clur 
tba freedom fiahter.' pcoaIoo. c.uea 
(UDder Rule 377) (XIV-20.3.16), 
212. 

SteeP rise in prices of Fertili_a aDd 
Petroleum Produc:ta (A.M.) (XIIl-
21 2.86) 4JO.3 •. 

SAHU. Sfl'R1SHlV P'l1.SAD : 

Nipt laodlDI facilities at Rancbl 
a"porl (XV-3.4.86). 39-4.1. 

Survey .of new railway lioe from Lobar-
dala to Tori and ConverslOD of 
Rancbl Lobard ... Inlo B;O·. (XV-
3.4.~I2. 

World Banlt assi.tance for Water 
Supply' Scheme. 10 Bihar TowDl 
(XV-7.4.86),9.10. 

DBIl.4TU 
RliI...,.Buqet.· 1911547 -General 

DiscUSlioD (XIlI-6.3.86). 244-47. 

SA~.IA, SKRI oAXVL: 

\ Sworn (XIlI- 20.2.86), 1 

\ 
SIAJKrA. SHIU' M.R. : 

CotillCtloo· of !HeI. "_.1'.'£010· 
i paaiel of T_ O .. ck ..... A_a 

. lXV-44.S6). 99. 

Defection by Embassy per.oDDel II 
Norway (XUI.'.5l86), 49-50. 

Jh..,M.P,·()Q:.upyIa.,GOWtIl-m·.bua 
.-,Iow'Jlat' (XVI-21.4..e6). 111-24. 



NAMJI INDD 

H,d.1 Projects in Assam (XVII-
6.5.86), 120. 

Muter PIIlII for development of 
Kazir'IIPID Assam (XIV-7.3.86), 
131-)2. 

TraollDluon Lossel (XVII-29.4.86), 
139. 

DEBATES 

Demand, {or Orant. (Geoeral), 1986-
87. Ministry of Agriculture (XVI-
23.4.86). 322-15. 

Delullllds tor Oranls (Gellerai), 1986-
87. Ministry of Potr01eom aod 
Natural Gas (XIV-20.3.86). 264-
67. 

Demand for providiDg financial .. ais· 
taace for COD5truction of dam 
IcrOIl SubaDliri river iD Assam 
(Under Rule 377) (XIII-S.3.16). 
216. 

Demlnd for takins immediate SlOpa to 
.top .. aSllp of flared 81' and act 
up a ,I. Cracker Complell In Allam 
(Under Rule 377) (XV-8.4.86). 300. 

Gooeral Budaet, ]986-87. Genoral 
Diac:uaion. (XIV -10.3.86). 433·36. 

SAIT. SHRI EBRAHIM SULAIMAN : 

Dev.lopment in Punjab (Dis.) (XVII-
3O.4.86}, 396·97. 

Muslim Women (Protection of riabts 
00 divorce) Bill. Coosid. (XVII-
'.'.86). 492·96. 

Obituary Reference (Dealb of Olaf 
Palme. Prime Minister of Sweden) 
(XIII-3.3.87), 4. 

SALAHUDDIN. SHRI : 

Applicationl for a .. i.tance UDder Self· 
Employment Scbeme forwarded by 
Diltrlct Industry Centre, Santbal 
Parpo.. (Bibar) (XV -21.3.86), 
296.97. 

Benotlt of Handloom not received by 
Weavere in Bihar (XV-21.3.86), 
9.5. 

DepOilta of Coal near Jayaotl ColII.ry 
Bihar (XIV-18.3.'86). 67-69. 

Dioael EDJine Sbed at Madbupllr (XV-
27 .3.86). 94·'. 

Exemption of induatriel from industrial 
liconainll procedure (XVn-6.S.86), 
11.5. 

Gold found in viIl.,e K.armatla, Dis-
trict Monghyr (Bibar) (XIV-
10.3.86). 3]6. 

Proposal to introduce Local TraiD 
between Asausol and Ibajba Killl 
(XVI-10.4.86), 31-33. 

Providing Stoppases of DoluK Exprell 
and Tata·Patna Expreas at Madbu-
pur (XVI-24.4.86), S0-81. 

Railway Lines in Slnthal Paraua. 10 
Bibar (XIV-20.3.S6). 63. 

Requirement of Licence for seltiD, up 
delicensed Industries by MRTP 
Companies (XVlI-29.4.86), 152. 

DEBATES 

O'De~ Bud,.t, 1986-87-Ge_al 
Diac:ua.ion (XIV -lJ .3.86), 337-41. 

SAMANT,iDR. DATTA: 

Contracl Labour (XVlI-S.S.86), 14-
]5. 

Demolition of structures surroundlD, 
Bombay Airport (XVI-I0.4.86), 114-
S5. 

Fan in sale of Ci,arettes due to hike 
in Central Excise (XV-21.3.86), 
260-61. 

IIle,al Entry from AccOll tbe Border 
into Assam (XV-2.4.86),222·223. 

Increase in assets 01 Larlle Sized Com-
panics (XV-S.4.S6). 23. 

Mab.arashtra-Karnalalra Border Die. 
pule (XlV-19.3.86), 9J. 

Opening of ESI Hospitals in lbe 
Capital (XV-24.3.86). 29-30. 

Preventive measures for T.B .• Cancer, 
Cbolets, Plague. Dipbtherla IlIId 
Meningilis (Xm....,..6.3.86). 9. 

Rehabilitation of workon 01 NTC in 
Bombay (XV-21.3.S6). 133-134. 



NAMIINDBX 

Reported Chi1la's A id to Terrorists 
movemeDt iD Puojab (XVl-9.4.86), 
17. 

Settlement betweeD worker. aod 
Maaagemeni of Bbarat Petroleum 
aefiuery at Bomba, (XV-8.4.86), 
10)..104. 

Suburban Trains on Cemral Railway 
Bombay (XVI-24.4.86), IS. 

DEBATES 
Beed; Ind Clear Worken (ConditioDi 

of Etnploymelll) Amendment Bill 
(Amendment of sectloo 2. etc.) 
CODl!d. (XVI-I7.4.86). 338-46. 

Demands for Grants (Geoeral) 1986-
81. MinIstry of Food and Civil 
Su.ppIift (XVI-I 7-4. 86). 258-ciO. 

Demands f('lt Grants (General). 1986-
g'f. Mlnisrry of Homo AfFairs (XVI 
-15.4.86), 448-S2. 

DisaN'f'oval or Swadetihi <AuOJl Mills 
CampaDY Limited (Ac:quiaition aod 
traosfer of Undertaking.) Ordlnaoce 
(Res) (XVJI-6.S.86), 3}0·313. 

Pillanee Bill. 1986 Cona1d. (XVI-
24.486). 405-11. 

General Budlet. 1~1-General 
Di,cDSSlon (XIV-ll.3,86l, 306-11. 

Need to -prevent the c'osu~ and 
abifting of faclories 'rom Bombay, 
Thana and Ambernllh (Under Rule 
371) (XVI-tO 4.86), 3*-31. 

PaymeDI of Bonlls (Amendment Bill 
(Amendment of Section I etc.) Int. 
(XIV-738'1). 349. 

Railway Budget. 1936-81-Oeoeral 
D.seunloo ,XIJI-S.3.S6). 312-IS. 

Statutory Reaolation Re. Di.approval 
of tbe Motor Vehidea (Amendment) 
Ordinaoce, 1986 (XIII-4.3.86), 
611·14. 

S",adesbi Cotton Mills Company 
Limited (Acquitifon and Tranlfer 
or Uaderlaklll88) Mill : Consid. 
(XVI1- 6.~.86), 310-313. 

eoutd. ;J. (XVU-6.S.86), 320-
328. 

SAMBU. SHRf C. : 

Allotment of land to aab'I'IJI,n and 
Ibepherd in Andhra Prad~ (XVI 
-9.4.86), 51. 

Cipretto Packen uuder Welcbt. aod 
Measures Act (XV-4.4.86). 51. 

Closure of VJjaywada passport offke 
(X vrr -30.4.86), 24~-43. 

CompeoSlltion to tbe Soldien wbo 
loat their lin. til mtahap of an 32 
Transport Aircraft (XVI-16.4.86). 
77-78. .. 

Compvtertsatioa io Baoka (XVIJ-
1.S.lI~). 19(),.91. 

Conversion of sbort term loan. aiveo 
10 cottOD growera i.to 1000'lerm. 
loan. (XIII-4.3.86), 101·181. 

Cotton Milia in Pl'llitasha81 District of 
Andhra Pradesb (XVI-2.5.4.86). 
49.50. 

Cotton.Support Price (XJV-IO.3.86), 
lS4·JS8. 

Crop Insurance Scheme for Tobacco 
(XV-24.H6). 134. 

DamalCl to Cotton CroP by 'WbJte 
Fly' in Andhra Prad~h (XVlJ.-
284.86). 

Demand for Mi" (XVIJ-.5.5.86),61. 
68. 

Destruction 01 paddy crop in Aodbra 
Pndesb (XVIl-28.4.86), S9. 

Development of Ayuneda aod Homo- . 
eoparhy (XIII-27.2.86), 61-68. 

DeveJopo'enl of Flow Gu Automatic 
Analysis &lid Monilorina Equip. 
ment by BHEL Research Cetlcre·at 
Hyderabad (XVU-29.4.86), J88. 

DeYel"pment of Re_rclt ao4· Analysis 
Will, of IDfL, Hyderabad(Aodbra 
Pradab) (XVIl-6.S.86).2~. 

Droutbt alll'tance 10 Alldbra Pradnb 
(XVII-S.S.86), 249-50. 

Dual/multinatloDal pallpo;f' with 
ladian citizcos (XVII-1.$.86), 78· 
79. 

Expansion of B.H.E.L. lJoit iD 



Hyderabad {XVIt·-6.5.86}, 244-
45. 

Blrprels Trains (rom Tirupati to Bom-
bay and New Delhi (XIII-63.86), 
68. 

Pan in Uodefaround Water Level in . 
A.P. (XVIl-28.4.86). 133. 

GSI Survey in Prat..amDistrict (XV 
7.4.86), 60. 

Orievan(:es of Cotton Growen 'in Pra· . 
kuam Diauict of Aodhra Pradesb 
(XV-21 3.86), 94·95. 

Impact of rise in Wboletale Price 
lod.x 011 Consumora (XVI-25.4. 
86), 120·21. 

Import of cotton from Pddstan (XI V 
-7.3.86), 165. 

Improv~ment In Telephone Service io 
Peakaum and Ounlur Districts of 
Andhra Pradesh (XIII-25.2.86), 
73-74. 

laduI!rial development in Andhra 
Prad:sb (XVII-6.S.86), 139·40. 

L.P.G. Project II Bhatporc near Sural 
in Oujarat (XVIl-6.S.86), 51·52. 

Leaal Service Proaramme in Andhra 
Prade.h (XV-8.'I.86), 55. 

Loans to Fiahermen ia Praka.halll 
Dlmict in Andhra Pradesh (XVII 
-2.5.86), 76·77. 

Maintenance of National Highways io 
Guntur and Prakasam Di.tr/cts of 
A.P. (XV-27.3.86), 69. 

Maritime reconnaissance for Navy 
(XVII-30.4.86),63-64. 

National debate on important issues 
(XIV _10.3.86),48. 

Natiooalisation of Tobacco Companicis 
(XIV -11.3.86), 70. 

Nebru Yuvak Kendra io Guntur aod 
Pra\casam dillri,t. of Aodbra Pra-
dISh (XVI-I0.4:86), 6:-62. 

New Railway Bridaes in tbe S.C. Rail-
way (XVI-24.4.86), 80. 

011 'lIploralioD in Praka.hm Di.trict, 

Andbra Pradesh (XVI-I5.4.86). 
88. 

OpeDin, of Additional Agricultoral 
Restarcb Ceotrn in Andhra Pra. 
desh (XVII - 28.4.86), 199. 

Ptoposal for !tablishmcnt of touri.t 
hotela alou:., coutal belt of Andhra 
Pradesh (XV-4.4.86), 171-72. 

Proposal for Jump sum lla)meot 10 
lieu of pensioD (XlII-S.386), 80. 

Proposal to abolish Private Maoap-
ment of Fair Pric~ Shop. (XVl-
11.4.86).68, 

Proposal to ban ellport of cO.llon (XV 
-11.4.86), 171. 

Proposal to Implemeot TCDS Projects 
in Guntur and Prakasam Districts 
of A.P. (XVI-17.4.86), 17~. 

Productl c n Tarset of roodgraioa, oil-
seeds. sugllr cane. cottoo pui"s aDd 
jute during) 'f86-87 (X V Il-S.S.86), 
158-5) . 

Purcbase of colton by Colton Cor-
poratioo of India in Guotur and 
Prakasam Districts.io Andbra Pra· 
desb (XV-4.4.36), 161·62. 

Railway Over·bridge at Chirla Railway 
Statloo (XVI-IO.4 86), 290. 

Request for sellio, up Salt.based 
Industries in And bra Pradesb (XVII 
-29.4.86), IS8. 

Review of MRTP Act (XVlI-29.4.86) 
176. 

Sainik School. in Aodbra Pradesh 
(XVII-30.4.86), 243~ 

Setting up of electrooic telephone 
ell(:banges io dbtrlcts of Aodbra 
Pradesb (XV-1.4.86l, 63. 

SettIng up of Natural Gas Power 
Generator by Andbra Pradesb State 
Electricity Board (XV-2S.3.86), 
70. 

SeltiOi up of Public S~ctor Units in 
Andbra Pradesh (XVll-.29.4.S6), 
53. 

Selling up of weatber Resea'fcb CeDtre 
{XVII-30.4.86).211. 



Solar based eoerlY anita In Andbra 
Pradeab (XVII-2904.86), 187. 

Support price ror Tobacco (XlV-
14.4 86). liS-Hi. 

Telecut of programme "EKTA" (XIV 
-17.3.86), 72. 

Tobacco Viral Disease In Prakuam 
District (XVI-2L4.86). 75. 

TraDsfer of Short-Term LoaDI loto 
Lona Term Loans (XVII-2.S.86), 
J91-92. 

Transmission of Rllion.l Proaramme 
by 'Realooal T.V. Centl'Cl (XVII-
28.4.86), J98. 

Workilll and llvilll conditions of 
Fisbermen and HaD4100m W .. ver. 
(XnJ--4.3.86), 295. 

DEBATES 

Demand. for Granb (GCllleral), 1986-
87. MInltey of Defence (XV-804. 
86) 371-73. 

SANOMA. SHRI P.A. : 

Accldent In Sinpreni CoUieriea (CA) 
(XV-3.4.86), 245-56. 

Apprentices (Am.ndmeDI) Bill IDt. 
(XVII-5.S.B6), 281, 

COillract Labour (Rqulalion aod 
Abolition) AmeDdment BiIl-CoDsid. 
(XIV -IS.3.86), 260·61; 308·311. 

Motion to Pass (XIV-IS.3.B6), 312. 

Disapproval of COD tract Labour 
(Reaulation aDd AbolitioD) AmeDd· 
menl Ordinanco, 1986 (St. Res.) 
(XlV-18.3.86), 260-61; 308-11. 

SANKATA PRASAD: 

General Bud.ct, 1986-S7-General 
Di,cullion (XIV-1I.3.86). 320·23. 

'ANYAL. SHRI MANue : 

Construction of Community Halls by 
RailwaYI (XVI-17.4.86). 47. ' 

Fleility of Hostel lubsidy to children 
of Railway employed residinl ID 
bostel, <XVI-JOA.86). 145-46. 

HolldlY Homes (XVI-IO.4.86), 146-
48. 

Openinl of omc. of empioytel provi. 
dent fund O .... nl .. UOD a' Jalpalaurl 
(XVII-2B.4.86), 1$7. 

Primary Health Centr. durinl Seventh 
Plan (XIII-27.2.86), 26. 

Revision of rate of HoU.lnl LoaD. and 
Subaidy to Tea Garden. (XVIl-
28.4.86), 54. 

Second StqnaUon lacrument 10 rail-
way employeea (XVI-IO.4 86). S5. 

Sborta.e or "'I,ons for tran,portadO':! 
of cement (XV-31.3.86), 19009J. 

Take OYer of htdia Meton Umited by 
a Public Sector UDit (XVII-2.5. 
86),273. 

DEBATES 

Contract Labour (Re,uwlioa aDd 
Abolition) Amendmoat BiU-Cooald 
(XIV-18.3.B6).. 293-95. 

Dlaapproval or Conlract Labour 
(RqulltioD and Abolilion) AmeItcI-
ment Ordinanu, 1986 (SI. Res.) • 
(XIV-18.3.B6). 293.95. 

Muslim Women (Protectioa R.iablilolr~\ 
Dlvorce{BilI-Iatd. (XlII-2s.2.86), 
334-3S. 

Orpa (Authority for use for Tbera.,. 
utic aDd Traolpllolltion PurPOHl) 
Bill by Shri (Int. (Xllt -21.2.86), 
347. 

SATE. SHRI VASANT: 

Coal Mines labour welfare fund (Rep. 
eal) BIIl·CoDsid. (XVII-29.4.86). ~ 
~86-88. 

Motion to PISS (XVII-29.4.B6), 429-
431. 

Demaads ror Grantl cGen"al) 1986. 
87. Mini,try oi EaerlY(XV-7.4.86). 
3()().32. 

Iacreaeln. and Recurrllll LotKl In 
eoal India Llmilad (DiJ.) (xvn-
30.4.86). 343-52. 

Power Requiremeat of a.Jaltban 
(B.A.H. Oil.). (XIV-20.3.S6), 304-
OS. 



.AYEED, SHllt P.M. : 

Abolltloll of' Arbatia' system toenaure 
Timely payment to Farmers (XrII-
28.2.86), 135·36. 

Aareement with Cbilll to modernise 
tbeir Cement Plants (XIV-
)8.3.16) .. 142-143. 

Amendmeatl to Companies Act (XV-
25.3.86), 104. 

Artelt or Extremists in Delhialld olher 
States XVII-30.4.86}, 233-34. 

AIteum.Dt of additional 011 aDd Gas 
reserves (XIV-Il.386), 205. 

Availability of Newspriol (XV-
31.4.86), 291. 

BIlDlIlD8 of Air India officers I nd 
sales ageDt firma (XVI-24.4.86) 
261·62. 

Camaian 10 modvate eDterpreneun by 
NSIC (XVII-6.S.86), 104·106. 

CbeckiD, of Malpractice. in Petrol 
.filllll, Station8 (XVII-6.S.86), 230. 
31. 

Glu8 I '" II posts in Lakshadweep 
(XIII-26.286). 97. 

Compreaacd Natural Gaa substitute for 
petrol in motor vehicles (XIIl-
6.586),239-40. 

Construction of earth statioos fa Link 
nnit. of ONGC and NTPC through 
.. telllte (XV-1.4.86), 242-43. 

Construction of hydro·electric project. 
by N.H.P.C. (XIV-I1.3.86), 109· 
10. 

Consultancy export from Illdia (XVI-
25.4.86), 245-46. 

Corporations 10 run Delhi aDd Bom· 
bay telepbones (XIII-4.3.86),69.70. 

Cut III Import lIem. (XV-4.4.86), 
289. 

Decline in Inflow of Touri.1S from 
Abroad (XV-21.3.86), 281.83. 

Deduction of Vnioll'. lublcriptioD 
from salary employees by IDdiall 
Airlhles (XIV-24.4.16), 244. 

DeliceD.mg of IDdustrios CXV-
25.3.86), 205. 

Demalld for bigher rate of Tariff for 
Private Buses under DTC operation 
(XV-3.4.86), 69·70. 

Demands of IDdiaD and Eastern New .. 
papers Society reaardiq IndipooDi 
New.print (XVI-IS.4.8b), 288-90. 

Discussion with Foreian Minister of 
West Germany (XIV-19.3.86). 
130. 

Encrgy Development Council (XIII-
25.2.86). 89. 

Exemption of certain good5 from 
costoms Duty (XIII-28.2.86), 
136. 

Export Committee on FonctioJlinl or 
State ElectricIty Boards (XVII-
29.4.86), 37. 

Export of onion to U.S.S.R. (XVI-
25.4.86). 119. 

ExtraditIon treaty with U.K. (XIV-
12.3.86), 159·160. 

Forei,D collaboration for manufac-
ture of Passenger Car (X1I1-
25.2.86). 199. 

Fareiln collaboration in Oil, Explora-
tion (XIV-18.3.86), 14l. 

Frequent chanps in the post of Cbair-
man STC (XV-2.3.86), 268-69 . 

HOlling of 1992 Olympic Gamel 
(XV-31.3.86), 46-7. 

House construction pro.ramme of 
DDA (XVlI-5.5.86), 125. 

Housin. Board for Plantation Labour 
.7.4.86), 91-98. 

Identlficatioll of new items to he Un. 
ported from New Zealand (XVI-
25.4,86), 246.47. 

Implementation of Scheme ODder 20-
Point Programme (XlII-26.2.86), 
192-196. 

Import of modem steel tec:hnolOlJ 
(XVI-ll.4.86), 213, 



.to HAMI·· ... · 

Import or NaturalA_bber (XVII-
2 5.86). J 63. 

IDCeDtiwll to sttract iovCltmoIIt. from 
BOD.Mlideal IDdieos (XlV-
U.86). 12),25. 

lDcr_ io B_lill by Ufo i_Roce 
Corporatioa (XV-4.4.86), 288. 

Indo-Germao venture 10 maDofac:torc 
V.C.R. (XUI-S.3.B6), 75. 

Indo-Golf fertilizer project in Meth, 
(XIV-IO.3.86), 315·316. 

Insursency of Norlh-East Reslon 
(XVI-9.4.86), 42. 

htoe of arms liceacet to aali·soclal 
~DI fllJammu aDd Kathmir 
(XVII-7.5.86), 247-248. 

Jewellery Exhibition inOmao (XV-
2\.3.86), 27~n. 

Joint Projects of India and France 
(XV --2.4.86), 33-34. 

Loans advanced by Baob and Fioan-
cial. In$fitutioot for co_tructioo of 
buildiop (XlII-21.2.86), 169. 

Loss due to fire ac:cidcat at Kldi 
(XtlI-4.3.86), 532·533. 

Manipulatioo of excise obllpUOII by 
alrconditioninl and refrilf/ration 
industrY (XVI-ll.4.86), 118-19. 

ModernIsation of lodustry ud cnlOf· 
iOI Quality of Product. (XV-
8.4.86), 109·110. 

Mooetary Lossu in State Elec:tridty 
Boards (XVII-29.4.86), 289. 

New Pricios Policy for Vanaspaff 
(XIIl-28.2.86), 31-32. 

Nomi.natioo of DOo.oIIieia'. On Board 
of Directors of Natiooallsed BlOb 
(XV-2L3.86), 139·140. 

Offer of rorei,o coellabofation for 
Thein Dam (XJV-II.3.86), 239.40. 

Oil Drillilll by Oil aDd Natur.1 Oa. 
Commilliooin 1986 (XV-I.4.86), 
140-42. 

OpcDiD, of braocbel of Resiona! aural 
BaUkJ In West 8 ...... 1 (XV-
4.4.86). 2l. 

Outcome or talb wig Ar,Itaelaka 
OfBcla1J (XV-2.4.86). 2tI9. 

PallPOrt applicaliOD. I*Idlq .t 
R.P.O. Coc:bfn and <Alleet (XV-
2.4.86), 123·124. 

Platform. at New Delbi Station 
(XVI-24.486), 1l().l1l. 

PrlMiuction and itDPOfl of Cement 
(XV-8.4.86), 289. 

Produc'loa· of life sa.III.· dnIta (XIII-
4.3.86), 554. 

Propoeal to m.t:e Ctotnl1Nolasns 
Boal4 a Slatotory Board (XIV-
18.3.86), 42. 

PropoH) to .et up Commktee to look 
iota difficulties of trader. aod 
IDdDJtrfalislJ (XIV - 14.3.86), 212. 

Proposed agitatloo by Central Trade 
UOiODI (XVI-21.4.86) Ill. 

PrOICttl .,aina' Till Raid. OIl Bu.inCi 
Houses (XV-4.4.86), 43. 

Publlabihl procedures reprd/D, Small 
Scale Jodustries and MODVAT 
(XVI-25.4.86), 246. 

Purchase of fi&bio. ,rawilertby latab. 
adweep (XV-24.3 86), 16~.i>6. 

Purchase or Mirage 2000 aircraft 
(XVII-7.S.86), J83-184. 

Rally of Ell-Servicemeo at Boat Club 
(XVI-16.4.86),10H06. 

Rates of EXCise dut, OIl Vanupatl 
aDd otber cooiliol media 0'1. 
(XIV-14.3.86l, 212-13. 

Requeat for Ccotral AaaJataoce to 
curb antl·oationa' aCllvlties in 
Na .. '.nd (XVI-9.4.86>: 135. 

aeview of price and purche .. prere. 
felICe ·policy for public notor (XV-
1.4.86), 240. 

Review of Unioo Bud,et 1986-87 by 
Association of Indlao En.ioeeriq 
I.dultry (XV-4 .•. 86), 289.90. 

Rise in ioflltratlon and ImuUllo, 
(XIII-5.3.86). 145046, 

&eocti .. or· ""4ltloDal Fund. for 



·!lJeecl .... Uo'hIlliI'MlCla OtIV-
10,3.86), 83-84. 

Sclleme for 4ewlopmeat of Fisberiea 
io Laklbadweep laland (XV-
24.3.86), 234-35. 

Scheme of coolumers protectloo rrom 
Hulteration and bi,b prices (XIV-
14.3.86). JI~15. 

Scbeme to auameOt Coal Production 
(XV -25.3.86). 206. 

Scbeme to belp Coconut Grower in 
the eveot of fall in Coconut prices 
(XIII-3,3.86), 130-131. 

Sec:urio. of Deposit by Non-Bll1Itio, 
Compani.. (XV -21.3.86), 266-67 

Seizure of 'Cbara.· io ~lbi (XVlI-
304.86), 237. 

Seltiq up of a biab-Ieve' tribunal to 
.etde excih cases (XIV-7.3.86). 
43·44. 

Sema, up or Industri.. in Lanha-
dweep under 2O-Polnt Pro,ramme 
(XV-l.4.86), 19--Z5. 

Settlll, up of a penDaoent Exbibltion 
CeDlre in A·bu Dbabi aad otber 
Countries (XV-4.4.86), 74-75. 

S'"'a, up Unl'. for MaDufacture or 
Medical Equipment' witb Hunaary', 
Collaboratioo (XVI - H.4 86), 126· 
27. 

Shortase of Life Savina Drup In 
Govcromcot Hosp;tals (,..'11-
27.2.86), 119-20. 

Survey for polabJe drinklns water in 
Laksbadweep (XIV-I0 3.86), 275-
276. 

Trade: aDd EconODlic Co-operatioll 
between Jndla and Pati,taD (XIII-
21.2.86), 168. 

TraiDlo. Imparted to Extremistl iD 
Canada's Ea,le Combat aod Body 
Gurd TraiDin, SchDOI (XIV-
12.3; 86), 38039. 

Unlfceoaed AI'IIIt Facrories (XVI-
9.4.86), 25-27. 

Vacant POstl 01 Docton 'fa Laklba. 
deep (XIII-27.2.86), 231-32. 

Vacut poats.·of·YedkalSpodaIIat, 10 
CeDtral Govemmesat H...,Ual. 
(XVI-JO.4.86), 104-14. 

Vilit of Caaadiaa . Forelan Mini.ter 
(XIV-12.3.86). U9. 

WaUins List of LPG connectionl 
(XIII-Z5.2.86), 198·199. 

Windiq up Proceedlnp of Companies 
peDdloll after i.1Ue or orden by 
Courts (XV-25.3.86). 204. 

WiadiD' up three dlvialoDl of Bureau 
or Public EDtarprilea (XV-25.3,86), 
221. 

Wltbdrawal of (undio, IUpport from 
SAIL (XVI-21.4.86), 276-77. 

WorkiDs Group to Rewiew Treoda in 
Public Finance (XVl-19.3.I6). 85-
86. 

nEBATES 

Demaods for Grants COeoeral). 1986-
S7. Department of Atomic EDer.,. 
(XVI-IO.4.86), 396-<400. 

Dcpartmeat or Blectronica (XVI- . 
10.4.86), 396-400. 

Depanmeat of Space (XVI-10.4.86). 
396-400. 

Department of Ocean Developmeot 
(XVI-J0.4.86). 396-400. 

Miaittry Df Home Affairs (XVI-
15.4.86). 422-25. 

Miailtry of Sciosee and TccbnolOl)' 
(XVI-JO.4.86). 396-400. 

Draft National Policy on Educatioll-
1986 (Res.) (XVII-8.5.86). ~27. 

Muallm .womeo (Protection of daJus OD 
divorce) Bill-Ceuaid. (XVIl-
S S.86). 485·88. 

SCINDIA, SHRf MADHAV RAO 
D.E.G. (Railways),I983-84 Presented 

(XJ,V-7.3.86),79. 
D.S.G. (Railways) 198.5-86 (XIV-

7.3.86). 278. 
SELVENDIlAN, SHllI P.: 

Collltraction of Quartora for. Emp. 
)oy... of Departmeatl of POit _ 
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Teleeommuntcatlooa in Tamil Nadu 
(XV-l.4.86),2S906l. 

Telepbone faeilille. In tribal areal in 
Tamil Nadu, Kerala and ADdbra 
Pradesh (XV-U.86), 112-13. 

DEBATES 
Demands for Grants (General). 

17. Ministry of Defence 
8.4.86), 324-27. 

lEN, SHRI A.K. : 

1986-
(XV-

Muslim Women (Protection of Ripts 
on Divorce) BiD-Intd. (XIlI-
25.2.86), 35().56. 
Consid. (XVII-5.5.86), 301-30. ~99. 

Re: MUIHm Women (Protection of 
IlI.hta 00 Divorce) Bill (X111-
21.2.86). 307·10. 

SEN, SHIU BHOLANATH: 

Administrative Tribanal, (Ameodment) 
Bin Consid. (XlV-17.3.86) 313-19. 

l)emaods for Granta (General). 1986-
87. Ministry of EneraY (XV-
7.4.86>, 274-80. 

Ministry of Information Ind Broad· 
casting (XVI-21.4.86), 478-82. 

Diaapproval of Adminiltr.live Tribu-
Dlls (Amendment). Ordinance, 1986 
(St. Res.) (XIV-J7.3.86), 313·19. 

SETHI, SHill ANANTA PRASAD: 

Additional Demand. by OrilSa for 
Education (XV-3.4.86), 191-92. 

Air Mail Ser\'ice from New Delbi to 
Bhobanelwar and CUItac:it (XV-
8.4.86), 2S(i. 

Amount sanctioned by HUDCO for 
Muslol proj(c!, (XIV-IO.3.86). 57-
59. 

Assistance to Orissa under Social Wel-
rare Scheme (XVI-·23.4.86), 61-62. 

Asylum Sought by Sikh Mllitantl in 
Britain(X1V-19.3.86), 119·120. 

BeDlmi Bank Accounts (XVI-
11.4.86). 13().31. 

Ilesefit to IDdiaa consumers due to 

fall iapri~ oIlmport04 Tin (XIII-
28.2.86), 47. 

CaIOl o( milbebaviour aad aOlHtopo 
pinl 01 bUIeI reported by DTC 
moblle squada (XlII-6.3.86), 128-
29. 

Catral Reaearch loatitute for .... ucla 
aad Development In Automobile 
Tyre Industry (XIV-18.3.86), 5-4. 

ClOture 01 Jute Mlltl (XV-4.4.86), 
32·34. 

Closures and lockouts ia factories 
(XVII-S.5.86). 197-202. 

Coconut Productioa In North Eaatern 
Stata (XV -24.3.86}. 47-49. 

CaJlaboration by Norway in Oil Exp-
loration (XV-25.3.86), 56. 

Collaboration offer o( Norway in the 
Field 01 Sbipbulldilll (XV-27.3,86). 
62-6. 

Commercial production by Ferro 
Alloys Corporation (XV-7.4.86), 

232. 

Creation of Coal Companies and Divi· 
,ionl (XV-1.4.86), 1'1-59. 

Deer. 11001, tlaen and elephants in tbe 
country (X1II-5.3.86), 44-45. 

Demand and supply of watch. and 
location of .oc:illary unitl of H.M.T. 
(XVI-IS.4.86). 165-66. 

Denotification of non-viable iudliltriel 
(XIV-18.3.86), J71. 

Dolphin helicopter. deal with France 
(XVI-24.4.86), 247. 

ElI,ibility of House Rent Allowance to 
Central GOY1lr1lmeot Employea 
(XVIl-2.S.86). 253-5-4. 

Eradication 01 untouchability (XVII-
7.5.86). 51-52. 

&caJation in tIM! COlt 01 penou.l 
computen (XVII-7.5.86), 156-1r7, 

Export of Wheat (XIII-21.2.86). 137, 
Extradition treaty with U.K. (XI -

12.3.86) 
Facllitie. to PUlelllell avail'1I1 LTC 

(Xm-U.86),66-67, 
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PUIDS 011 tribalUf. (XVU..:....S.S.86). 111-
113. 

Fite in Siddbaratba Continental Hotel. 
New Delhi (XIII-21.2.86). 33. 

Fr.ud c.... in Post Office Savinll 
Banb Account. (XVII-6.S.86). 
138-39. 

Functioninl of District Industrie. 
Centres (XVI-IS.4.86), 211. 

Gobar p. plante in Orilla (XVII- . 
6.5.86). 203-204. 

Green Revolution in Dry L.nd .reas 
(XIV-17.3.86), lIS. 

lnereue in price of scooter due to 
exceuive publicity by Mis Lobia 

. M.cblnCl (XVI-15.4.86), 56-57. 

Indo-US Collaborative Project for tbe 
Welfare of Handicapped (XVI-
16.4.86). 72-73. 

IDftow of colour T. V. setl and V.C.R. 
from Honl KOIII .nd Sin .. pore 
(XV-2l.3.86).21'-16. 

Insiitutionl run by Foreip Millionl 
In Orlna (XVI-16.4.86), 193. 

Interim Relief for PrePmen (XV-
7.4.86), 232. 

Introdacti(On of Mech.nical Mall Sort-
1111 .ad Blectroaic Mall (XV-
:5.3.86). 227. 

Irr/lalion potential in Ori.la (XV-
27.2.86), 121· 2. 

Kendrly. Schools in Ori... (XV-
31.3.86), lSI. 

LPG Connection in Town. in Orissa 
(XJV-ll.3.86),215-16. 

Miuppropriation of Soiled Currency 
Noles (XVII-2.5.86), 65.68. 

New Education Policy (XIII -27,2.86), 
38-39. 

News item captioned 'drylaod farmilll 
cao treble productloo' (XVII-
28.4.86). 249. 

011 Drilllnl, Explor.tion aDd Jayina 
QII Pipelines (XIV-II.U6), 161. 

Openilll 01 P.H,Cs and C.H.e. .nd 
sub-centres (XVI-17A.86), 190-192. 

Ori ... Government's demand for .deli-
tion.1 fund. for Primary 'Education 
otc. (XVI-IOA.86), 165-66. 

Over Brldae at Raodia near Blluor. 
district (Oris .. ) (XVI-24.4.86). 70. 

Paslenaers bandied and Porel,D Ex-
chanle earned by Iodiao Airpl.nes 
(XVI-24.4.86). 175-76. 

Prepaid tui acmce at Delbl Airport 
(XIV-13.3.86),253-54. 

Prolranune to cnable Scheduled Ca .... 
and Scheduled TribOl to crOll 
poverty line (XVII-lO.4.86), 34-
39. . 

Proares. in Social Porestry (XVII-
30.4.86), IIS-28. 

Proposal to Gro.... TUller ia Tribal 
Area. (XVII-2.5.86). 254-". 

Provisloo of .... ater supply in urba. 
.reas (XIII-~.3.86). 67..68. 

Quarterly Performance Report to til. 
Centre by Stal .. Re. Pbyslcal Pro-
Irell of Piao Proaranunes (XIV-
19.3.86), 25-30. 

Ri •• in price of coal (XIII-25.2.86). 
~7. 

Rebabilltatioa of weak Baoka (XVI-
25.4.86), 143-44. 

Rehabilitation of Trlb.1 Bonded 
Labour in Orissa (XIII-4.3.86). 
265. 

Relaxatloo io educational qualification 
for Scheduled Castes/Tribca (XVII-
31).4.86), 127-29. 

Revtew ofworkiol of P.H.Cs (XVI-
17.4.86), 188. 

Rural Baoks io Orissa (XIV-14.3.86), 
127-28. 

STs/SCs of OrislI benefited uader 
varioUl schemes (XV-2.4.86). 7B-
80. 

Scbeme for modernisation of Irriaatin 
Projects (XV-3.4.86), 151.'2. 
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Security of lacllan Natfoaalt in Soutb 
Yemen (XItl-26.2.86}, 9.16. 

Self· Employment Scheme for Educated 
Unemployed (XIV-18.3.B6), 42-<46. 

Setback to tourism due to terrorist 
acti\'ities (XV-21.3 86),169-70. 

Small Industrial Unlts act up by big 
Bouse in BI"Wlr' Area 01 Orilll 
(X1U-4.3.86J,415-416. 

Settfng up of Export O,;ented Unit. In 
Otiaaa tXV-4.4.86). 202. 

Subamarekbl IrrilltIon Project (XVI-
10.4.1!»). l&1A. 

Subaidisc:d foodfrains In rural families 
In OrislI (XV-:-21.3.86). 1!.9. 

Separate a"Dcies in States for Welfare or Pentioner. (XIlI-26.2.86), 127. 
128. 

Supply of sDb-standard roocl ia traiDI 
between Delhi aDd Na,pnr (XIIl-
21.2.86).192-93. 

Tecbnically qualified maDpower in 
COIIlpaterilcd cJeclreuic:s (XIV-
11.).86),44-48. 

Teleca,t ofT-ribal Dan", aad Soap 
(XVI-2104.S6), t32·33. 

Three Wheeler. upto 350 c.c. ondcor 
Broad-banding Scbeme (XIIl-
4.1.86), 3!7..J11. 

Uncovered MaDbo~ .. and Death Traps 
'. on r._ in Delbi (XV-7.4.86). 111. 
12. 

Vesel alive Propapllon of Trees (XIV-
19.:J.86), 105. 

Working of Hydro-Electric Project. 
(XVII -29.4.B6), 43. 

DEBATES 
Demands for GraDls (Gener.I), 1986. 

rr. Min.try of Eowl) (XV-
4.4.86),369·7. 

a.Dlral Budact. 1986-87 Geaer.1 
DiKUHioo (XlV-IJ.].86)~ 299-301. 

SETHI. SHRI P.C. : 
.o-naDd,I for GnDt. (General), 1986. 

(7. MiDiItry of Alri.:uk4lre (XVI-
%3.4.86), 213-86. 

",: 

·Yia.lury of Petroleum .. 'NaftIr.1 
aa. (XIV-IU.86). 194-200. 

Millist.., of Steel aDd Mia .. '(XV-
t;4.86), 429·37. 

SHAH, SDI ANOOPCHAND : 

Alen'l for Sale of Tickets '&act Reser· 
valioD of Stals/Brarlbs at Bombay 
(XVI-IO.4.86), 34-35, 

Allotment of tea atalls, book .... 111 
etc. on platforms of Westera 
Railway Suburban Section of 
&c.obay (XVI-17.4.86). JI'. 

Cleanlnl or water at Beat club, Ne .. 
Delbl (XVl-21.4.86), 217·18. 

Committee fot HiDdi veraioD of COUl-
lilutloD (XIV-19.).86). 19. 

Dam at '.pbala (XV-2.4.16). 83. 

ExpaD&lon of 'Boriwailce .(Bombay) 
Telepbone Excbu,c(XIV-18.3.86). 
148. 

Failure to HPPlyhlien iD time to 
F.ir Prlc. Sb~J by Food Cor· 
poratlon of India (XV-4.4.16), 
:Jf.31. 

PiaaaaDl of Bank Trade UIiiea. by 
Nationalised BaDka(XVII-2.5.86}, 
lQ.S.l06. 

Handl", of ~ lervicel at Boal 
club, New Deihl (XVI"-:~I.4.86), 
217. 

laClcalle in Commksloa paid to LPG 
DittrlbulOri (XIV-1B.3.86), 148. 
149. 

louoduwOD of a IriSin !letwccn Pune 
aDd Abmedabad (XV-3.4.16), 49. 

Lease a,reement wilh MIl. Wadi 
IIu1HIer Cotlon Pc..., Bamb.y 
(XV-3.4.86), 123. 

""pr.,,&ica due to luppl, of Petrol 
.1 Hilb Temper.ture (XIV-18.3.86). 
35·36. 

. Medical Stalla 01 RaU .. a, Stations 
(XV-31.3.86). 46. 

New Telepboll. EscbuJea. ,a' .Gore-
. paD aDd EaUiv,,(XV-25.3.I6), 

92. 



Norma for Telecalt of Important 
Proarammee' aDd Public FUDCtiODI 
(XV-7.4.86), 118·19. 

OpeniDJ of New Post OmCN in small 
villagel of Mabe.rubara (XV-
1.4.86), 48-50. 

P.'l1!ODt of rebate claim to Bombay 
Kbadi and Villase Industriel Com· 
millioa (XV-lS.l.86). 191. 

Rebabllitation of Sick Industrial 
Unite in Gujarat and Mabaraabtra 
(XV-44.86), 12l. 

Road over-bridae betweeD ICaDdlnlee 
aDd Boriva .. o (Bombay) (XV-
lJ.U6). 148-41. 

Sale or Confiscated ,OoM by CUlt oms 
Departmeat (XV-21.3.86J, liS· 
)36. 

Security staft· to Poat Muters (X V-
lS.3.86), 192. 

Separate Railway Zoee for Suburban 
Section of Bombay (XVI-17.4.86l, 
40-41. 

Telephone LlDe. in Mabara.blra 
(XV - 25.3.86), 190. 

Unautborised cODstruction in R.K. 
Puram, New Delhi (XVI-21.4.86), 
81.82. 

Vasai and Virar under Metropolitan 
Tetepbone Corpor«dOD (XV -
1.4.86). 231. 

AJJoeanion of moro funds for Tele-
comlDllDicalioo deparlmenl during 
Sevenlh Five Year PIa. (Under 
Rule 377) (XV-24.3.86), 3SI. 

Butine .. of tbe House. 
(XlII- 21.2.116).298. 
(XIV-7.3.86),286. 
(XIV-14.3.86), 29S. 
(XVJ-2S.4.86).338. 
(XVlI-2.S.86). lO2A)). 

Constitution (Amendment)BJlI(Amend. 
ment of Article 101) by Sbrl 
ADoopchand Sbab-lId. (XVI-
17.4.86), 298. 

CODiUtution (Ameodm.~nt) Bill 
(InsertioD of NftI article 16A otc.) 

-Withdrawn (XV-4.4.86), 417. 
19. 

Demands for Grants (General) 
1986-87 Minis,sy of Food and Qvil 
Supplies (XVI-16.4.86), 283·88. 

Ministry of petroleum and nalural 
ps (XIV-19,3.86), 200·202. 

Olaf! Nadonal Policy on EduCition, 
1986. (Rea.) lXVU-75.86), 363-
66. 

General Bud,ct, 1986·81-Oeneral 
Discuslion (XIV-IO.3.86), 424-427. 

Need 10 brin. Vasal, Nalasopra and 
Virar areas of Mabarashtra under 
tbe jurisdiction of tbe proposed 
corpora liDO of Telecommunication 
for Delhi and Bombay. (Matter 
Under rule 377) (XUI-4.3.86).598. 

Need to construct fly. overs on 
Western Railway suburbau section 
of Bombay between Bandra and 
Dablsar With tbe belp of firms In 
tbe pri\'ate sector {Under Rule 
377) (XIV-20 3.86), 208-09. 

Need to dispose of the sub-standard 
fenilizer at a reduced price either 
through Food Corporatfon of India 
or any other agency (Under Rule 
377) (XIV -12.3.86), 209-10. 

Provision for elementary nfety and 
Minimum civic Amenities in Jeevan 
Bima NaS8r, Borivli, West BL)mbey 
(Pet) (XIII-6.3.86) 

SHAHABUDDIN, SHRI SYED : 

Asrcement for import of on {XV-
1.4.86.),60. 

Agreement with Forelp Firms for Oil 
Ellploration/e~ploilation of Oil De-
posits (XVIl-6.S.86). 242. 

Allotment of flail uDder Self Fin8ncinl 
Schemes in Vasanl Vihar (XVU-
5.S.Sb). 128-2;. 

Allotment or Government accommoda. 
lion 10 private parltes (XIV-
10.3.86).281. 

Allotment of Land by DDA for 
Mosques and Gravo".rda (XVIJ-
28.4.86),193. 
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Allotment/vacatioD of Geoeral Pool 
AccommodatioD by members (XV-
7.4.86), 237-42. 

ADnuai Allocation for Medidnes in a 
Primary Healtb Centre or a Sub-
Centre (X 111-27 .2.861, 217-18. 

Application for Haj Pass.,es form 
Sea Pllarims form Bibar. (XVI-
9.4.86), 103. 

AlSistloce by banb to victims of 
riotl and dilturbaDc:es lXV-
21.3.86), 297-99. 

Atrocities on SCII STs\XVI-16.4.86), 
~58. 

Bo,us institutionl claimioa affiliation 
with non-existent uOlverslties 
(XVI-17.4.86),94. 

Boob publlsbed by the Publications 
Division (XVII-l5.86), 224-40. 

Book Italls al Railway Slationl 
(XV-3.4.861, 53. 

Calel pending in Supreme Court in 
wblcb UnionlState Governments 
made party (XVII-6.S 86). llO-H. 

Closina of Banks Branches found 
economically unviable (XIII-
28.2.86), BO.82. 

C_limentary Railway Paues (XIV-
13.3.86), 56·59. 

Commemorative P05tal Stampa rqar-
ding Centenary of Indian NatioDal 
Conareu (XIV-:-18.3.86). 55-56. 

Consultative Parties to Antarctica 
Treaty, (XVI-9.4.86) 192. 

Crop Insurasec Scheme (XIII-l.3.86), 
2"-76. 

D.A. Inltalments 10 Ccnlral Govern. 
ment Employees. (XV-21. 3. 86). 
290-91. 

Decision. taken at IMP Meelln, in 
Wasbington (XVII--2.5.86), 94-95 

tJelhi UDivcnity Ttacber Strike 
(XIIl-27.2.86), 178-79. 

Demasd of raw jurI In 1986 (XIV-
7.3.86). 58. 

Demand, Production and ~lIppl, ot 
Power (XIV-18.3.86), 209.210. 

Dhillon Committee Report. (XVI-
23.4.86), 118-130. 

DepOilts of Ferrous and Noo-Ferrolll 
Mineral, (XVII--2I.4,S6), 194. 

Developmeot or Doordar.han Keadras 
as main Rqional Kendra. (XIV-
10.3.86) 163-165. 

EmJaraDt. duriDl 1985 (XV-7 4.85)~ 
5()..S2. 

Equily Capital lovested ta Private 
Sector (XVII-6.5.86l. 241-42. 

Eatscatial drDII lor treatmeat of 
filarlasi. (XVI-l0.4.86), 75, 

Eatablisbment or more security prestel 
(XV-4.4.86). 127. 

EvalDatioD of Tree Plaotatioo and 
survival (XV-2.4.86), 28-29. 

Exemption of ,m CODStpmeDtI Irom 
Custom. duty (XIV-14.3.86). lSI. 

SHAHABUDDIN. SYAD : 

Ex-mine-Head price of Coal (XIII-
4.3.86), 400-01. 

Expeodlture 00 Eradication of Leprosy 
(XIV-20.3.86), 36. 

Expenditure on production of HODle 
Journal (XV-3.4.86). 105. 

Expenditure 00 Tech.ucal Cooperation 
wltb DeveloplDl CoaatriOl (XVII-
30.4.86), 173-76. 

Ellport of ED.iDcerin, lOodl aDd rate 
of IDternatiooal loftatloa (XVI-
11.4.86), 56. 

Exports to Japan (XVI-1I.4.86), 
186. 

Blltenllon 01 ClOP IDIDraDei Scheme 
to commercial cropa (XIII-4.3.86), 
2$2. 

extradition Aareement with BaoaJadeab 
and Pald,tan (XVI-16,4.86), 
149-50. 

Facilities lor in.tructlon at primafJ 
level 10 motber toque (XVI-
24.4.86). 274-75. 



'lye Star Hottlls iD the country (XVI-
291-92. . 

PlYe Star Hotels In Delhi cODBlructed 
for Aliad (XV-4.4.86). 160 61. 

Flood Control Scbeme under Imple. 
meDlatloD (XIII-27.2.86), 217. 

Plucluationl in foreign exchange raem:. (XIII-21.2.86), 63-64. 

FcneIp CollaboradoDs (XIII-4.3.86), 
419.20. 

Forei,D Tourists vilited India In 1985 
(XIII-21.2.86), 260-63. 

Governilll Council of Indian National 
Trult for Art &: Cultural Herilale 
(Xm-27.2.86). 104·05. 

GrievaDce of MembeR of Indian 
Economic Service (XV-4.4.86), 
50-51. 

Haj Traffic (XV-27.3.86). 92·93. 

ImplemeDtalion of recommendations 
of Gujrat Comminee on Urdu 
(XIV-I3.3.86), 279-83. 

Import and Export of Rice (XIV-
14.3.86), 25-26. 

IDCI_ioD o( more Population in Tribal 
Sub-Plan Area iD Bihar (XIV-
12.3.86). 61-62. 

luclusioD of Muslim community in tbe 
lilt of olher Backward cluses 
(XVI-23.4.86), 41-44. 

Increase iD strenltb of Paramilitary 
POI'CCI (XIII-5.l.86), 46-47. 

ladlan Broadcaslln, Service (XV-
7.4.86), m·3l. 

Indian MillioDS with IDformadoD 
WI ... (XVI-16.4.86), 109.110. 

Indians killed in Iran. Iraq War 
(XI1I·-5.3.86). 116·17. 

Indoor Patiouts creataci in AIIMS 
(XVI-17.4.86), 20-26. 

Industrial Licences iSlued durin, 1985 
<XU-U.86). 447.53. 

IDIIltrators from Ba.gladOib (XVII-
1.5.H).252-256. 

InltilutioDS receiving fordp contrl. 
butionl (XVn-30.4.86), 140-47. 

InstitutioDS with tbe Status of 'Deemed 
to be Universities" (XIIJ-6.3.86). 
34.35. 

Inlurscucy of North-Ea.t Reaion 
(XVI-9.4.86), 42. 

IDter·Goverum"'tal Orp-Dilation 
under MiniSlry of Commerce (XIV-
J4.3.86), 148·57. 

InterDal Sale and Export 0' Cofl'ee 
(XV- 21.3.86).279-81. 

Issue of Special Commemorative POItaJ 
Stamps dUriDI 1986 (XVII-29.4.86), 
1S4. 

Itema for Production in HaDdloCIIII 
Sector (XVI-25.4.86), 11. 

LiD kin, of Dumka Headquarters of 
Santhal Parpna. witb Rail .. a,. 
line (XV-3.4.86), 78-79. 

Location! 0' enviroDmental pollution 
measurement ItatloDI (XIV-19.3.86). 
J65.66. 

M.P •. in Delqatio.s to International 
Conferenees (XVII-7.5.I6), 
81.82. 

Major and Modium Irri,ation Sch_ 
of Bibar under implementation 
(Xl1l-6.3.86), 148-49. 

MeetiDS of NatioDal IDtegration 
CouDcll (XIV-12.3.86), 64·68. 

M erser of departments of Scientific 
Researcb )XV - 2.4.86).142-43. 

Migrant Labour Crom Bibar and other 
Sta,el (XVII-28.4.86J. 222. 

MiDority Educational 100lltution. 
(XVI-24.4.86) 259·60. 

Multi-fibre qreemeDI (XV-21.3.86). 
91-93. 

New Petroleum and Ga. Aaeaciea 
opened by I.O.C. (XIII-4.3.86). 
420-47. 

New.print AllocatiOD Policy (XV-
24.3.86), 307. 

Oftk:ials served •• Secretaries in P .A, 
Minillr, (XVI-16.4.86), 1SO-'8. 
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Opeaiq of. Tourist Oftil:es ill PoreilJll 
CouDh'!ea(xvn-l.S 86),30. 

OVe".peadiDs by NBC (XV-l4.3.86), 
UI. 

Participation bi TFAI in roreilJll Trade' 
Fan (XIV -14.3.86), 198-20l. 

Particulars of Watt Properties dedtca-
ted to unteep of Jama Maajid 
(XlV-19.3.1!6), 164-65. 

Payment of wales to worken of 
Rolltu Iodustries, Dalmia Naaar 
(XVI-21.4.86), 71-72. 

....... iD¥itcd to partl~pate in dis-
cassiolll by A.l.R. lod Ooordarsban 
(XVll-S.5.86),223. 

PI80 to Tak_er 'Hazar Dwari 
Palaca' !XlV-20.3 86) •. 113-14. 

Policy for opeama or bnDCbea of 
for .. banks In lodla vis-I·Via 
IndiaB bub abroad (XVI-2S.4.86). 
57.51. 

Policy plaDDina and review· committee 
(XVII-7.5.86), 230-31, 

Pollation in Oat Lake (XIV-19.3.86), 
53..54. 

Poat Oftices io Purnee District of 
Biber (XV -25.3.86), 71. 

Preparatio" of dally dJpat by PIB 
(XVII-5.S.86),241-46. 

Prk:eI for rlw jute (XVII-28.4.16), 
266, 

Primary Health Centre. durinl 
SeveDlb PlIO (XUI-27.2,86), 
24-25. 

Proareas of Goitre Control ProtrlmlDO' 
(XIV-13.3.16), 128·29 .• 

Proar ... or scbe .... for tribal develop·, 
ment in Bihar (XIV-12.3.86), 
'3-54. 

Promotional Scbemes In Tlraqquie. 
Urdu Boreau (XIV-20.3.86), 
'1-53. 

PropOial from Don·resldent Indlanl 
for _blialalq. Industrial Uolta 
(XV-U.I6),219·!IO. 

PropGlalilor .estab:ilbmeat oee, two 
and three Ilir botel.(XV-4.4.86), 
175-16. 

PUtljab Watt. Property (XVI-9.4.86). 
91. 

PurcbaM of raw jute corporation of 
lodia (XIlI-2J.2,86), 263-64. 

Recrultlnl qcociel UDder EmlataOon 
Mt (XIV-IO.3.S6), 49. 

Rcailtratioo 
resid'llI 
IS4. 

of lodiao Nationa" 
abroad (XV-2.4.86), 

Relief and Rehabilitation of Victima 
io ASIAm (XV -2.4.86), 42-43. 

Relief . and Rebabilitation of the 
yictlm. of 1983 disturbances in 
Allam (XVI- 16.4.86), 159. 

Remlttlnce by Non-Re.idea« Indians 
(XIV -14.3.86), 270'12. 

ReDovation of Tomb of Abdul Rahim 
Khan.i-Khan', (XIY.-20.3.86). 
167. 

"eOl'IIDilltioo of Baokinl Syatem 
(XV-4.486), 176-71. 

Report of Hllb Power Panel· on 
Minorilies (XlII-26.2.86), 5M8. 

Reaearcb Iud DevelopalOllt of Medl· 
ciDal Herbs for Export and 
Oomatlc vie <XVI-24.4.86), 
26-27. 

Revision of Electoral Roll. In AJlllm 
(XV-8.4.86), 53. 

Sanction of AmooDt by Punjab Watt 
Board for Reoovation 01 Girl. 
Hiab Scbool (XVI-9.4.16), 10J. 

Setlin. IlP of Academy for trainioa of 
Judicial Oilcon (XlU-2S.l.86), 
8·12. 

Selliol op of a Bencb of. Allahabad 
Hilb Court in Western U.P. (XIII-

4.3.86); 1-6. 
Sculna up of New Public SKtor unitl 

(XIV-ll.'.86), 82. 
Shop. StaHl a04 vtndor. ·1lccnte4 at 

Howrlb and Scaldab. Railway 
Statloll. (XVl-17 .•. 86). 93; 



Smulllin8 of .oods aer011 lDdo-Nepal 
Border (XVI-l1.4.86), t!7·88. 

Special anti.rlot Central Jl~rvl 
Polici Battalions (XlII- 26.2.86), 
64. 

Strengtb of Centrol Information 
Services (XVtI-2S.4.86), 66. 

Slrengtb of Judian l!Itatittfcal Senfci 
(XV-24.86), 143. 

Submilslon of periodical Report by 
Branches of Public Sector Danki 
(XV -21.3,86),291.93. 

Supply of Iodized .. h to endemic 
district. (XIV-18.3.S6). 23~·33. 

Support price of,a", lule for 1986 
(XlJI-4.3.86). 101-02. 

Telecast of Birth or Death tnDlver· 
saric:. of National Leaden (XIII-
43.86),274'75. 

Telepbone Connectiont OD recommen-
dation of Members of Parliament 
(XV-t.4-86), 290.96. 

Telephone Lines in Rural Arou 
(XVH-6.!I.86). 242-43. 

Time allotted for Urdu on AIR (XIV-
17.3.86),45-58. 

Time allotted 10 various Jaquases DO 
Doordarshan (XVI-21.4.B6), 
177·78. 

Titles included in Adan Prado 
Schome of National Book TrUll 
(XIV-20.3.86), 116. 

Transfer of Cbief JUlticefJud,eB of 
Hi.b Courts (XV-I.4.86). 285-86. 

Transfer of Wakr Properties to Delhi 
Wakf Board (XV-7.3.86), 125-26. 

Truks with Composite Permits (XIII-
6.3.86), 118.10. 

UGC Scheme of Promotion and Ban 
OD Establishment of New Universi-
tie. (XlII-6.3.86), 200-02. 

UN Convenlion on Status of RefupDs 
(XVII-7.5.86), 33. 

lhd .. modiulD ecllooJ. in Delhi (XVI-
~.4.86). 147-49. 

VlICBllcin of Jud," in Supreme Court 
and Ht.h Court. (X1lI-25.2.86), 
56-58. 

Vacaot POlta io AUt (XV-7.4.86), 
234-35. 

Writ Petitioos peudiDg in Supr.me 
COlirt reprdiog co06titutionality of 
Muslim Personal Law (XV-1.4.86), 
284-85. 

DEBATES 

Comerlllent of MID. r!aJtt. a. eujoyed 
by IJIdian Cit ian. 011 perlon. of 
lIIeSian orisln liviag abroad (Rea.) 
(XVI-25.4.86), 466-69. 

DelDlUl4s for Grantl General, 1986-87 
Nio .. try 01 External Afi'airs (XV-
21.3.86}.393·99. 

Ministry of Informatioo and Broad-
cutina (XVI-21.4.86), 42l-2!l. 

Draft National Policy 00 Education 
1986 (Res.) (XVII-8.5.86). 57-60. 

Gcoenl Budget, 1986·87 Geoeral Dis-
oulllon(XIV-ll.3.86), 354-56, 

Muslim Personal Law (Shariat) 
Applica:tion (Ameadment) BiII-
(AlDCIIldment of SectiOD 2) Intd. 
{XVII-2.5.86),341. 

MUllim women (Protection of rigbt. 
on divorce) Bill-Consid. (XVI-
5.5.86), 500004. 

Need to 8ront de jure recognitioo to 
All Indie Kendriya Vid,..laya 
Teachers Association (AIKVTA) 
Under Rulo 371) (XVII-7.S.S6), 
331·32. 

Presideut's Address-Motion or 
Thanh on txlll-26.2.86). 346-53. 

Re: Question of Privilege apinat 
Syed Sballabuddin, M.P. for hi. 
Derogatory remarks ,.aiost Shel 
Artr M"bd. Klaaa, M.P. as reported 
in tbe Hindustan Times of 4.3.1986 
(XVI-I 7 .4.86), 211·25. 

R.otulion Re. Electoral Reforma-
Contd. XV-25.3.86). 375-85. 

SHAHI, SHRI LALlTESHWAR : 
Demand. Supply and Import . of LPG 

Cylinders (XV-8.4.86), 141-42. 



Gro1l'th rat. and upalllioD rate of 
Cement Factories (XV-8.4.86), 
235-40. 

Import of Shoddy and RagllXV-
4.4.86), 2l-2S. 

Introduction of flight between Pama 
and Bombay (XVI-IO.4.86), 
201·2.02. 

Maintenance of Mound from where 
Buddha's ('ro was Excavated 
(XVI-IO.4.S6). 35.36. 

Action plan drawn up by National 
land use and wasteland f)evelop. 
ment Council (XVI-23.4.86), 112-
liS. 

Apement with Pioneer Management 
Services. USA on 011 Drilllni in 
Deep Waten in Andamans (XVI-
15.4.86), 161-62. 

Air Iudia Fliabts bet",een India and 
Norway (XIV-20.3.86), 47-48. 

Amendment to Indian Companies Act 
(Xm-2S.2.86), 216-217, 

American military aid to Pakislan 
(XUI-S,3.86), H2-53. 

Apex R.oad Transport Finance Corpo-
ration (XV-27.3.S6), 70.1. 

Appointment of private consoltanfl by 
SAIL (XVIl-S.S.86), 55-56. 

AIHSmoot of Fluctuations i1l rainfall 
(XIIl-S.3.86), liS. 

Aptstance to manufacturer. of DMT 
to dispose of stock of unsold ma-
terial (XV-2S.3.86), 167. 

Alliltance to Shippinl Lines Operalinl 
on West Coast of India. U.K. and 
Continent Route (XIV-20.3.86), 
96-97. 

Bilatef.1 PfOll'lmme aided by UK for 
proceasiq of Low Vallie Fiab 
(XV-31.3.86), 328-9. 

Blin<l PopulatioD by 2000 AD (Xm-
27.2.86), 237. 

Buy back of Booinl Aircraft by U S. 
BooiDg Alrplaae Company (XI11-
6.3.86), 145-46. 

C.DOT Technol",y (XVI-9.4.S6), 
114. 

Cloaniua of Ganp for lCumbb Yela 
at Hard",ar (XIII-5.3.N), 40-41. 

Clwure or retail outlot. ia Andbra 
Pra<lllh (XIIJ-28.2.86). 87. 

Compen .. tion ror Indiau Mluloa pro-
perty acquired by CbJ.aa (XVI-
16.4.86). 108.J(19. 

Conferonce of Financial lDlti.utloa 
aDd Banb to r~w fiDaacin, aDd 
revivinl of sick industria (XV-
21.3.86), 34. 

ConBtltution and Functlonl of lhe 
propoaed induatrial polieJ plaoniDa 
I1'OUp (XI1J-,u.86). 542-543. 

ContiDloncy Plan lor aas-baae<l Pert!· 
liser Plant. (XV-24.3.86). 41. 

Canvusllli Non-ReIi<lont IlIdlaDl De-
poait (XVII-2.5.86), 1!a6. 

Convenioo of ba,a .. illto depeuda-
ble lOurce of oaerlY (XIV -11.3.86) 
ISS. 

Corporate Liability 011 CODtrollia, 
PollutloD (XIV-ll.3.S6). 172-73. 

Criteria for determialDi &ictD ... in 
loduatry exV-21.3.86). 170-71. 

Criteria tor uodartakiol Colt ACCOQDI-
illl of Jndllltry (XVII-29.4.86). 
189. 

Cut air rare. effo·ed by fomp alrllo •• 
to attract tourlill {XVI.IO.4.86),268. 
69. 

Deep Sea-bad Minina (XVU-30.4.86). 
241. ' 

Delbi University Teacbe" Strike 
(XIII-27.2.86), 11S-79. 

DetonnlDation of quaotumo( a.rYe 
MOBey (XVI-11.4.S6), 61-62. 

Development of Natiooal Capital 
Relion (XVlI-28.4.86). 

Dbmiaal of Appeal by Supreme Court 
in Union of lodla VI. MI •. O.",al 
Alto MlIlJ Ltd. (XVII-2.S.86). 
196-97. 

Draft Modol Law oa CoGIumer Pro-
tectioD (XllI-2J.2.86). 147-48. 
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DriokillaWater facility for rural popu. 
Iatlon m Seventb Plan (XIV-
103.86).231-233. . 

Drioldnl water to all problem vlllaies 
(XVI-21.4.86), 248-50. 

EEC aid to Operatio~ Flood Project 
(XVI-21.4.86), 84. 

Etfuents discbarled by Petlo-cbemical 
in4ultries (XVIJ-30.4.86), 51·52. 

Enforcement of Anti-Dowry Act 
(XllI-·6.3.86). 130-131. 

EnbaDcement of Productivity of unir· 
riJated laad (XIV-17.3.86), 63.65. 

Evaluation of 20 point propamme. 
(XrII-S.3.86), 70. 

Examination of 
Inltltute by 
5.5.86). 167·69. 

Reporta of ICAR 
Auditor. (XVII-

Extension for Indo.Britisb Fertiliser 
Education Project (XIlI-4.3.86), 
177. 

ExteDsiYl repain oi Historical MODU-
mnl. IDilde Red Fort (XIV-
20.3.116). 112. 

Fall iD savinll and investment 
(XIV-7.3.86). 236-38. 

Fillioa up of vacancies Reserved for 
SC/ST in Indian Airlinel (XV-
3.4.86). 1n-74. 

Pirat Pbase of Ganla Action Plan 
(XVI-23.4.86), 7·11. 

Foodaralos to States under Rural 
Employmeot Proararomel (XVII-
28.4.86). 141. 

Graots from Export Marketinl Funds 
(XIV-14.386), IS9-60. 

Ground water Exploration (XV-
3.4.86). 170. 

Groupinl of Heavy Enalncerinl Cor-
poration, Minin, and Allied Macbi-
nery Corporation aDd Bbarat Barth 
Moven Ltd. under a holdinl 
Company (XIV-18.3.86), 117-118. 

Holdiq of felctvals of India (XVI-
24.4.86), 161'62, 

Home Delivery Iystem of LPG 
cylinders (XVII-6.S.86). 180. 

Hostlnl of 1992 Olympic Gamel by 
India eXIII--27.2.86), 113. 

Implementation of National Capital 
Region (XVII-21.4.86), 142. 

Implementation of recommendation of 
Sen Committee (XIII-4.3.86), 
242-343. 

Imporu by TelecommunicatiODl De· 
partment durin, Seventb Plao 
period (XVII-6.S.86), 132·33. 

Improvin, productivity by IPCL 
(XIV-l1.3.86), IS4-SS. 

INSAT-IC (XlII-26.2.86). 61-62. 

Income·tax and Central Excise out· 
Itanding from busiDess 
individuals and HUF. 
28.2.86), 160·61. . 

bOUlll. 
(XUI-

Incrra.. in a,sets of Larp Siucl 
Companies (XV-8.4.86), 22-2'. 

IlIdia's ca •• for IDA at meatin, tlf 
Indo·U.S. Commission (XV-
4.4.86), 247. 

India's Participation in tbe IMP and 
World BaDk Meatin, iD Wa.biDltOll 
(XVII-2.4.86), 2·S. 

India's sbare in IDA aDd World Bank 
(XllI-21.2.86), 234. 

International Law of tbe Sea (XVII-
7.5.86), IS8. 

International offer for power projects 
(XIII-4.3.86), S06.509. 

Introductioo of more Mini bUIes 00 

busy routes (XV-3.4.86), 101-102. 

IntroductioD of retentioD pricm, for 
011 RefiDeries (XV -8.4.86). 224. 

Laumchina of INSA T .IC (XIU-
26.2.86), 88.F9. 

Lic.nsJnl of capacity in Industriea 
(XIV -18.3.86), 78·79. 

Licensed capacity aDd production of 
companIes productn, FAS and I .. 
saha (XV-8.4.86), 184-85. 

LoaD by Sbippillf De"\opment F1JIld 



Commiuee to Shippinll Companies 
(XVI-I0.4.86), 156-58 •. 

Loan to industrial unit a by I.C.1.C.1. 
(XVl-ll.4.86), 306-307. 

LOIS·of Reve_ dull' to Piracy of 
Music Ca .. ettcs (XV--4.4.86). 5S. 
!16. 

Losses suffered by ONGC due" to fire 
accidents in Oil Well. (XIIl-
24.1.86). 179-180. 

Manufacturin, of Artificial Flavours 
Coloun for Food Products (XIV-
18.3.86). 118·119. 

Measures 'for overllau1ll1l wortinl of 
stock Eacb.... (XIV-143.86), 
159, 

Ncetllll of National Inte!!ratioD 
CouDCiI(XVII-30.4.86), 110-71. 

MeetlDI of NalloDal LaD4 UN and 
W.telalld DtrveJopmeat CollDcil 
(XIV-t9.3.86), ' lOS-lOB. 

MUriiterial Committee of NAM for 
NOf'tb-Soutb Dillot"" \XVll-
'.H6),39.42. 

MllUes' of advance liCC1lU fatflities 
(xnt-21.2.86). 146-47. 

MiaUge of Duty Drawback Facility 
(XV--4.4.86), 170. 

Noderndalion of Macblne Tool. 
IlHlllltry (XVI-15.4.86).164. 

NoniloriDIl and EvaJualion of Social 
Foresrry PrOlftmmes (XIV-
12.3.86). 5S·S6. 

MaftJ.fibre AjJI'eement (XIV-
7.3.86), 137.38. 

NAN foreign Mlbisters meet (XVII-
30.4.86). 171·72. 

National Inllltu'. for ltriplion Ma· 
naleDlent (XIV-I3.3.86), 56. 

National Water DevelopmeDl .\a.ney'. 
Plan fortranarer or Surplu. Water 
<,CllI- 21.2.86). 49·50. 

New Casb COIDPlual1tory Support 
SclmDeCXV-1l.3.'''), 69.71. 

Newt hem captioned .. Pat B11I~priat 
for Anarchy in PuJijab" (XtU-
26 2.86). S3-!l4. 

New.item 'Indian proposaft 10 lLO 
bactfire' (XVII-28A.86). 167. 

New Projectl of Coal India Ltd. 
(XV-1.4.86),202 

NiumHl/d.,.bed Jewellery (XtII-
6.3.86). 57. 

Norms for Ecooomic Ilzell'ot lnd_ 
trie. (XVIl-6.5.86), 132. 
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Tribunal Ordl~. 19&6, 



.. 

(XV-14.3.16),470.75. 
(XV-31.3.16), 450.60. 

SHANMUGAM, SHRI A.C. 

NOD·EIi.lblllty 01 exporlors Rc.istered 
with Apparel Export PromotioD 
CouDcil to Oblain Quota (XVII-
2.5 86), 161.r,3. 

Coal Mines labour wellaro fuad 
(Repeal) BIII-Contid. (XVII-
29.4.16), 416-18. 

Demaads lor Graots (Gooerll). 1986-
87. MIDlstry of Information IDd 
Broadcntina (XVI-21.4.16), 443_ 
48. 

Draft Natioaal policy on EducatioD. 
1986. (Rea.) (XVII-7.5.86), 332.40. 

FinaDco Bill, 1986 Conaid .. (XVI-
24.4.86). 374-80. 

General Bud,C!. 1986-87-0eneral 
DilcuSllon (XIV-7.3.96). 339-46. 

Need to IppoiDt adequlte staff' in tbe 
offico of tbe CeDtral Board of Film 
Censon, Madril (Undor Rule 377) 
(XVII-30.4.86). 253·54. 

SHANMUGAM, SHRI P. 

BuildiDI for All India loatitute of 
Phy.ical Medicioe IDd Rehabilita-
tion Bombay (XIV-I3.3.16). 64. 

New facilities In JlPMBR Hospital. 
Pondicberry (X[V-13.3.86). 247· 
49. 

New Post Graduale Courses iD 
JIPMER (XIV -13.3.86). 247. 

Vacaat teachill, POlt at JJPMER. 
Pondichorry (XIV-J3.316), 229-
46. 

SHARMA. SHRI CHIRANJILAL : 

Additional capacllies iD Electric Arc 
furDanco induury (XVIJ-S.5.86), 
105-106. 

Adulteratioa in Cell14lot (XIV-
11.3.86). 211. 

Allocalion 01 funda to Statoa for 
Urban Development [ (XVI-
21.4.86).). JS6-158. 

Allotment of LPG aseociee to Free-
dom Fisbtera iD HUyana (XVI_ 
1 H.86), 221 

Allotmea I of plota under RohiDi 
Scbeme (XV-7.4.86), 30.32. 

Amount allocated to Haryana lor 
social wellare scbemes (XIV-
123.86), 101.102. 

Annual PJaa lor Haryaal for 1916-&7. 
(XVI-16.4.16).74-76. 

Atomic Power Station ia HlryaDI-
(XVI-9.4.86), J 35. 

Blnk Docoities (XIII-2.2.86), 202-
204. 

Chandisuh Passport Offico (XVI-
16.4.86), '0. 

Colour TV Slt~ (XV-2.4.86), 114-
116. 

Computer EdueatioD in Schools 
(XIII- 27.2.86), 85-86. 

Coaference of Welfare Mlaist.rs 
(XIlI-262.86), 51. 

Coonectlnl District Headquarter. of 
Hacyana by S.T.D. System (XIII-
25.2.86), 225-227. 

Coastruction or Dew Buildllll for 
Post Office and Telephone ExchaJII' 
at Cbarkbl Dadri(XIIl-4.3.16), 380. 

Construction of Overbridges (XIII-
6.3.86), 191·92 . 

ConstructioD of overbridse on Railway 
liae ia Sonepat (X1II~6.3.86), 108. 

Copper Exlractioa from Khetri MiD •• 
(XV-7.4.16), 152. 

Dealers for Marutl Car in HarYIIDI 
(XVI-15.4.86), 101. 

Delhi Univorsity Teach.rs Strlh 
(XIII-27.2.86), 178-79. 

Demand, allotment and diltribution 
as Cement to States (XV -8.4.86). 
133-37. 



Development or Ener,)' In Haryana 
(XlV-JS.H6), 144-145. 

Development of tekcommunication 
..,stem 1n Haryana (Xm-25.2.86), 
217-222. 

Doublin, of remainins track between 
Delbi-Rewari (XV-3.4.86), 1I8·J9. 

Electronic Indus1ry in Haryana 
(XVI-16.4.S';), ~l3-34. 

Enbancement 01 fipts to and from 
Goa (XIV-ll.3.86). 1J6-17. 

Export of Woollen .Goodl (XVII-
2.5.86), 141·42. 

Extinction of Musk Deer (XIV-
12.3.86), 127. 

Fanlty TelepbOfle Service. in Calcutta 
and Howrab Circles (XV-I.4 86). 
133-34. 

FuDCtiooiol of Siddartb Hotel witboul 
Completion certlficale(XV-
7.4.~6). 151. 

Grantl to Mabar:shi Dayanand Uni-
versity, Robtak (XV-27.3.86), 09-
40. 

HiBb prices of Marutl apare parta 
(XIII-4.3.86). 5J2. 

I.pact of 1'aicls 0fI Indian business 
Abroad (XIV-7.l.86). 181. 

ImPOrt of computers for 011 eaplora· 
tiOD(XIV -11.3.86), 129·30. 

Import or Pulses (XIII-4.3.86), 297. 
298. 

Incentives 10 ,arment UlIit. in Delbi 
(XIV-143 86). 242-44. 

1Jacen.ivel to Indian Tea Exporters to 
Prevent Hold of International 
Mooopoly Houses (XVI-I 1.4 86), 
13·16. 

Jacome Til[ Cases pendinll in Supreme 
(XV-4.4.86), 266·67. 

Increase in price of IUprcane (XIV-
14.3.86), 9.5-96. 

Individual. and firms cDaaaed iD money 
landinll and accepliDa dcpo.ill 
(XIV -7 .3.86), 181-82. 

Interim Rftlef for ~Wlllleo (xv-
7.4.86). m .. '2. 

Investmcl\t orArabe i.a India {XVJ-
11.4.86},207 . 

JUdaappiq of cbldr.en ia capilal. 
(XVI - 9.4.86), 136. 

LPG .,encle. riven to freedom 
fillblers (XIH-25.2 86), 104. 

Linkin, of Cbarlbidadri with Robllk 
by S.T.D. (XV-2S.3A), 209. 

Liakloll of Cbandiprb with La4blaQa 
and Jaaadbari (XV-3.4.86). 46-47. 

Location and capacity of new comenl 
plants (XII-2S.2.86), 221~26. 

Matter Plan (or Delhi (XV-~1.3.86). 
331. 

Metro Railway Project, Calcutta 
(XV-31.3.86). 139. 

Modernisacion of Airporlt dur10a 
SeYC1ltbPIaD (XJJl-6.3.86), 192~93. 

MolestatiOfl and eve-reaainll tn Delbl 
(XIV-ll'.3.86). 93·94. 

More D.T.C. ·Buses OR ftWicns roulet.; 
(XIV-13.3.86" '201~202. 

National Uun CoosulUlti.". Com. 
mlttoes (XIV-13.3-86), 202. 

Natbpa Jbabi Project (XV-1.4.86), 
1-4. 

New Items ror export 10 Malaysta 1 

(XVI-2S.4.86), 164. 

Ne~ Po.t office~ in Pnajab and 
Har)anlt durinll 19H6 (XV-1.4.86).,\'--
t34-3S. 

Openin, of brancbes of nationalised 
banbla H.ryana (XtV-143 86), 
2S8-S9. 

Openinll of Dranebet of Nationalised 
Banke in Haryanl(XV-4.4..B6), 
12.1. ., 

Gpenina of newPOIt and Telearapb 
Ofticea In Haryanl (XV-8.4.86l, 
219·20. 

Opeoln. of new POlt OIIIce. ta 
Huyana (XIV-Jl.3.86). 14S. 



Openill4 of telephooe eltchlDJes 
In Haryao. (XV-8.4.86) •. 218·19. 

Over.bridae It Bhiwloi (XV-3U.86), 
139. 

Pending applicatiltDSc for telephone 
connections In Chandigarh (XVll-
6.S.~. 122. 

PeDdinl appUcaliooa for lelephone 
conoections in Delbi (XII' -
4.3.86). S28.S3]. 

tdI Pendiq cases of Haryaoa Freedom 
Fi,llten (XIV-I!U.86), 88·89. 

Pending passport ApplicatloDl In Delhi 
Rqional PilRport Ollice (XV-
2 4.86), ,85. 

Pendln, Ratlway Project, of Eastero 
aud Northern Railway. (XIV-
20.3.86), 40-42. 

Pipe!;no between Mllbur. aod Karoal 
for supply of P~lrolell'D (XV-
2'-3.86). 209. 

Plaot.lion of Tree, in Wasteland 
Are., (XVll-7.3.86), 111-113. 

Procuremeot of Wheat by FCI iu 
Haryana and Punjab (XIV-
14.3.86), 180. 

Production of Maruli Cars (XIV-
18.3.86). 31. 

Promotion of Tourism io Haryana 
(XIV-7.3.86). 16·19. 

Plfrebaso or paddy 10 HarYloa aod 
Puojab. (XIV-14.3.86), 180-81. 

Railway over bridge near Badarpur 
(XV-3.4.86),118. 

Reconstruction of Brid8es 00 Nallonal 
Hithway No.1 bel"'etn Dolbi and 
Amrils.r (XIV-20.3.86), 119; 

RODov.tion or Chandi .. rh Station 
(XI V-13.3.86), 201. 

RIIlO¥alion of Rewari Railway alatloo 
(XI V -:0.3.86), 119-20. 

)lise io prices of Dry Fruits (XV-
2l.3.86). 130. 

senrilY for ViPs (XVII-aGo4.86). 
119. 

Setting up of Steel. Plant al Mohioder· 
aarh (Haryua) (XIU -4.3.86), 
132. 

Setting up or T.V. Centrea at State 
Capitals (XVI-21.4.86), 280-81. 

Shortage of raw material in eCI 
Cement Factory at Charkllidadri 
(Haryaoa) (XIII-4.3.86), S31. 

Shorta,e of .maH coi.. aad ooe 
rupee notci lXIH-21.2.86), 163·65. 

Smokio. in Bl1I8I and Tr.iJu (XV-
31.3.86), 42·3. 

Steps to curb monopoly in scooter 
productiCl'll iadUltry (XVII-29.4.86). 
87. 

Supply of billets to Re· rollin, Mill, 
in Puojab and Haryana (XV-
24.3.86), 173 

Supply or Diesel to Raryana (XIV-
18 3.86), 143.t4. 

Support Price of Wheat and Paddy 
(XV -31.3.86), 269. 

Survey of Underground Mineral 
WcaUh in Mohindergarh. Haryana 
(XV -24.3.86), 247-48. 

T.V. Cenlre at Cbaodiaarh (XVII-
5.5.86). 189-90. 

Telephone Service in Faridabad, 
Haryana (XV-2S.3.86), lOS. 

Telephone Services in Sbahdara and 
GhazJabad. V.P. (XV-2S.3.86), 
209. 

Trunk call. {rom Chark'bidadri Tele-
phone Excbanse (XV-804.8b),219. 

Unauthorised squatters 011 DDA land 
in GO\'iod Purl, Delhi (XVlI-
28.4 86), 82. 

Upgradatioo of Post Ollice. in 
Haryaoa(XIlI-2S.2.86\. 217-218. 

Vacation or'DDA Land {tom Squat-
ters (XV-7.4.86). 152-53. 

Vaccioe for Tre~tment of Cancer 
(XIII-6.3.86). 192. 

West German Know-bow for Deve-
lopment of Medicine. (XVI-
15.4.86). ]'·20. 



DEBATES 
!>emaDds for Grants (General). 1986-

87 Ministry of Home Aft'ai,. 
(XVI-lS.4.86), 438-45. 

Inter-5tato water disput. (Amend-
ment) Bill Coosid. (XV-2S.3.86), 
344·52. 

President's Address-Motion of Thanks 
OD (XIlI-26.2.86), 379·88. 

SlatDlocy Resolution Re : disapproval 
of tbe Ravl and Bea. Watorl 
Tribunal Ordinance (XV -25.3.86), 
344-52. 

SHARMA, SHRI NAWAL ItlSHORE : 

Norma for Iuuo of Rail_y free 
pages to individuals and lDItitU' 
tions (XVI-I7.4.86), 14-19. 

Samples of Imported Bulk DruI' and 
Drug Formulauons (XVI-10.4.S6), 
27-2S. 

Viability of Paper Induslry (XV-
25.3.86), 20. 

Muslim women (Protection of rlehts 
00 divorce Bill. Conlid. (XVlI-
S.5.S6),413·15. 

SHARMA, SHill PRATAP BHANU : 

Approved Irrilation 
Madhya Pradesh 
71·74. 

Projects of 
(XV -3.4.86), 

ASlistance to Madhya Pradeab 
onder Rural Development Pro· 
crammes (XV-7.4.86), 32·33. 

Availability of Gas from Bombay Hip 
and Hazira (XV-25.3.86), 198. 

Cases received by Central Govern· 
ment from Macbya Pradesh uuder 
Forest (Con.crvation) Act, 1980. 
(XIII-·S.3.86), 74·75. 

Central as.istance for Irrilation in 
Tribal Sub· Plan Area (XIII-
6.3.86), 151·52. 

Clearance of Forest Land under 
Forest (Conservation) Act. 1980, 
(XV -2.4.86), IS7·S8. 

Clearanee to Bhcnsatori Irription 
scheme in diltrict Guna. Madhya 
fradoah (XIV-12.3.S6), 22·26. 

CODnectln.major cities witb abO.,al 
by S.T.D. S)'ItfID (XJII-2S.2.86). 
100-102. 

Construction work on Jaipur..Jabalpur 
Natiooal HIJlhway No. 12 (XV-
31.3.86). 165-66. 

Cootributioo of E:lport·Tmport Bank 
of India to lodian EltPorten aod 
E:lport oriented Industries (XV-
4.4.86), 219-20. 

Cooversion of wasteland loto Proflt-..,.. 
able Forestry (XIIl-5.3.S6). 17. . 

Declioe io foreian touriats to )cha· 
jurabo in M.P. (XVI-2S.4.86). 
135·36. 

Delay 10 lanc:tioniDI loana by 
nationalised bank. to Bbopal .a. 
victiml (XUI-21.2. 86), 108-109. 

Dcsian I mprovcmoat of Thermal 
Equipmont by Bbarat Heavy 
Electricala Ltd. (XVIl-29.4.86), 
209. 

Development of Industrial Growtb 
CCDlres durio, Seventh Plao 
(XV-1.4.86),44-48. 

Devolopment of Tourt.t Resorts ill 
Madbya Pradlsb (XV-4.4.86), 21S. 
19. 

Effect of Halley', Comet on Earth. 
(XVI-9.4.86), 36. 

Electric trolley buses and electronic 
vans in Delhi (XVI-24.4.S6), 120-
21. 

Electrooic E ",moen for Blectronic 
Industry (XV·-2.4.86). 189-192. 

Eltpanaioo of Telell and ToJearapby 
Syltcm (XV-25.3.86). 197, 

Fibr. Optica TecboOlolY (XV-
2.4.86), 116-117. 

Flftb Antarctica ExpeditiOD (XVI-
16.4.86), 142. 

FinaDclal Alsiataoce to Statn for 
Developmeat of ToWIJI and Tourilt 
Ceatret (XIV-IO.3.86" 207·208. 

Financial Afliltaoce to C.P, for 



Soyahean Development Project 
(XVlI-2B.4.86), 27-28. 

Foreign TechnolOlY for Solar Energy 
SYltems (XV-2.4.86), 192·193. 

Forest (conservation) Act. HSO 
(XIlI-5.3.S6), 167. 

Grantl to Madhya Pradesh for moder-
nising laboratories of Enaloeerinil 
CoUeaes (XV-ZI.3.8b), 166-172-

Import of Latest Coach Manufacturina 
DesiaD (XIV-20.3.86), 9-10. 

Import ofTln lXIV-17.3.86), 5-6. 

Indl,enous Thorium and Uranium 
(XVI-16.4.86). 101. 

IndUllrial Growth Centres Approved 
for Madhya Pradesh duriog SIxth 
Pian (XV-1.4.86), 160-161. 

Inter-State Issues over Rajgbat Project 
(X1II-6.3.86), 81-89. 

Introduction of Optical Fibre Tech· 
nolDIY in Telecommunication net 
work (XV -25.3.8(1), 99. 

Irrigation Schem. in Madhya Pradesh 
pendina clearance by Central 
Government (XV-2.4.86), 187-188. 

Letters of Intent and Industrial 
Licences Issued to Madya Pradesh 
Government Undertaklogs (XV-
1.4.86). 159·6n. 

Low occupancy of HOle:. in Saochi 
and Khajurllho lXV-4.4.86» 220· 
21. 

Modernisation of Telephone System 
in Madhya Pradesh (XVII-29.4.86), 
231. 

New Desian! by 1'180 (XVI-l1.4.86). 
131. 

New Proposals for Declaration of 
National Hlabways In Madbya 
pradesh (XV-27.3 86), 110. 

New T. V. and Broadca~111li Stations 
in Madhya Pradesh (XIIl-3.3.fs6), 
149·151. 

NODoOOaventional enerlY ,model unite 
(XV-1.4.86), 6, 

933 

Non·Functioning of Uoit-I of MAPP 
(XVI-16.4.8f.), 141-42. 

Payment of Remuneratioo to Wrlten 
contributing Articles for "Bhagi-
rath" (XV-3.4 86), 134-35. 

Petro-Chemical Complex Madhya 
Pradesh (XVII-29.4.86), 32. 

Policy 00 Procuring L.P.G. Cylinders 
from ManufactllCes (XV-2S.3.86), 
199. 

Productioo aod licensed capacity of 
Portland Cement (XV-8.4.86), 
120. 

Proposal to start Computer Science 
Courses In Samrat Ashok Techno-
logical Institute, Vidisba (XV-
31.3.86), 173. 

Purchases by Governmrnt Undertak-
ings from Small aod Ancillary 
IndIqtries in Madhya Pradesh 
(XVI-1S.4.86). 208. 

Recession in Cement Indoltry (XV-
8.486). 201·202. 

Regional offices of HUDCO 8lId 
Nal;ooal Building Organisatioo in 
Bhopal (XIV-IO.3.86), 206-207. 

Revisioo of Rates of Royalty on 
Minerals (XIV-10.3.86), 6-]0. 

Royally 00 Minerals ou"'andln, 
against Government of India 
Undertaklnas in M.P. (XIV-
10.3.86), 208. 

Safety measures 
power projects 
16.4.86), 28·29. 

aaaiost nuclear 
effectives (X1V-

Scheme for modernisation of Irrira-
tion Projects (XV -3.4.86) 151-152. 

Setting up of Agrieu II urlll Environ-
ment units (XVI-21.4.86), llB. 

Shortfall of Technical Manpower In 
Electronics (XVI-23.4. ~6). 76.78. 

Supply of Steam Turbioes and Gene-
ratina Transformer. by Bbarat 
Heavy Electricals Ltd. (XVII-
6.5.86), 34·36. 

Techoological Improvements In Rall-
way System (XVI-24.4.86), 8. 

Trade Agreements 'ianed with For.qa 



CoQDlries iD J985-86 (XV -4.4.86). 
112-13. 

World BaDk Loa for .... baed 
power plaDU (XVlI-6.S.86l, 16. 

WorklDI of PCOs and Telepbone Ex-
cIaaol.' iD Madbya PrIde,1t (XVII-
29.4;86), 225. 

DEBA.TES 
Busio ... of the Hou •• (XlII-2.1.2.86), 

294. 

OemaDdt for Granta (OeDerll). 1986-
87. Departmeot of Atomic E:Dcray 
(XVI-9.4.86). 340-44. 

l)epar11lleot of Ble£tron~ (XVJ-
9.4.86), 346-49. 

DepartmeDt of Oceao Developmeot 
tXVI-9.4.86), ~. 

DepartmOilt of Space (XVI-9.4.86" 
333-40. 

Mbliltryof EnefJY (XV-3.4.86). 375· 
80. 

MiDim'y at Petroleum and Natural 
Gu (XIV-1O.3.S6). 24<4-46. 

MiDi.try of Science aud TKboolOl1 
(XVI-9.4.86), 340-44, 

Dieapproval of Swadeah/ CottoD Mill' 
CompanJ Limited (Acquilitioo and 
traDlrer of Underlati.) Ord.lDaoce 
(Ret) (XVII -6.5.86). 289-291. 

Draft NatioDal Policy on Education, 
1986 (Rei) (XVII-7.S.86), 410-12. 

Gelleral Budlet. 1986-87-G..,al 
DiscuaioD (XIV-H.3.!!6), 311-
14. 

ladustrial FluDce Corporation 
(Amendmelll)' Bill 1986-CoDlid. 
(XVIl-2.S.86). 338-40. 

Need to study tbe effect. of Haney', 
Comet 00 IDdiaD Climate (Undor 
Rule 377) (XIV -17.3.86,. 228.29. 

Sitnatloo arbioJ our of drouabl lod 
other DIIural ca!amilie. ID Vlrloua 
parts at tbe couotry (Xnl-6.3.86), 
GWI. 

Swadetbi Coltoo Mill. CompallY l.i~1-
ted) (AcquilitiOD aud TJ:loefer of 
UDderrakiDII) Bill : Conaid, (XVII 
-U.86},2890»I. 

TKbDolOlY MintoD for DrlokiDJ 
Water (MAHDIS) (XVIl-2.S.16). 
400-402. 

SRASTRl, SHIU HAIU KRISHNA : 

Bill Ott Martelin. of Combloatioo of 
Etofyllioe aod Theophyllne (XVI-
17.4.86), 50. 

Clearance of Combioation of Medicilles 
without (ollowlo. procedure lXVIl 
-29.4.86), 211. 

Developm.ot of airports by luler_ 
oational Airporta AUlhority of ludia 
(XIV -13.3.86), 94-96. 

Drua Companies bavin. Foreian 
Equily (XVII-29.4.S6), 288. 

Harmful Effec:tt of combioation or 
drUlS (XVI-17.4.86), 2\·3-204. 

High Prices for Aati llH ItIIIIIlHJOIlo. 
builDS Iojections (XVI-IS.4 86). 
267. 

Import or Antl·Cancer Flailbedo Medi-em" (XV-l-IO.4.86), 2"·300. 

Import ot DipyrMlamoI (XVI-I0.4.86) 
308. 

Import 01 Polio. Measlel and MMR 
Vaceloel (XVI-IO.4.86). 294-6. 

Iocr .... 1.0 prices of medicinel (XV-
1. 4.86). 41. 

MarkeliDJ of Aoti Hit'amiDc, Dru •• 
witb Sterlods (XVI-l7.4.S6), 143. 

Productioo 01 Anli-T.B. drUJI (XV-
8.4.86). 32·33. 

Production of ErYthromycio in IDdiao 
Dr. aod Pharmaceutical I Limited 
(XVl-J5.4.86). 6~. 

ProduclioD of Metron«lazole by IDPI 
(XVIl-29.4.86). 68. 

Ptocluctioa of O.ytevuycfilw by IDPL 
(XVlI-6.S.86), 113. 

lrodacdu or UtaaiUII\ cOtlnMrat., 
(XIV-193.86), 13. 



ttlll'obne of Aatl T.B. Drill' (XVI-
104.86). 308.14. 

Pun:ba .. of serums . and vaccine. for 
i_libation Pl'op1I1II1DC1 (XVI-
10.4.86).16.18. 

Reduction of Foreip .Equily by Multi· 
N\tiODllI Druc CempaDie'lXVI-
11.4.86), 93-94. 

Research Scheme in Homoeopalhlc 
Medicine (XVJI-30.4.86) 23S-36. 

Shortfall in Production of Piperazine 
(XVII-29,4,86), 199. 

Sbortfall in Production of Thiaceta. 
zone, Anti-T.B. Drol (XVII-29.4. 
86). 197. 

Tarpt for Cement Production durilll 
1985-86 (XIV-IS.3.86), 8.2. 

Tesling quality of drull by Repacken 
(XVI-24.4.86), 44. 

SHERVANI. SHRI SALEEM I. : 

Cheap T.V. Set. IIDd Computer. for 
Common UIel(XV -2.4.86), 60-

·6i. 

Custom. duty 00 Computers (XVI-
11.4.86). 183-84. 

D,&bi Stock ExchaDle (XV-4.4.86). 
180. 

Delbl Stock Excbanlle Buildinl (XV-
4.4.87), 179·80. 

Licensed capacity for Computers (XV 
2.4.86), 155·56. 

Membenhip of Delbi Stock Exchaolle 
(XV-3.4.86), 118-19. 

Powell of Customs. Central Ex::ise 
aod Gold (COOHol) Appellate Tri· 
bunal (XVl--Il.4.86), S5-S6. 

}tampur Rau Library (XV-3.4.86). 
199. 

Reveoue collection duriol 1984-85.nd 
1985.86) (XVI -11.4.86), 182-84. 

Tralolnl of computer ,ersonnel at 
Post Graduation level (XV-3.4. 
86), 112-73. 

DEBATES 
Oeoeral BudJet. 1986-87-Gonuil 

Dl5cusslon (XIV-12.3.M), 283-85. 

PrtlidaDt', AddrlSS, Motioo of TtuIIlkJ 
on (XlIJ-21.2.86), 370-71. 

SHIV SHANKER, p. : 

Correctioa earlier reply to the Di .. 
cDllion on tile Demands for Grants 
(General), 1986-81 in respect 01 
Mlaillry of Commerce (St) (XV-
1.4.86),437-38. 

o._da for Grants (Geller.I), 1986-
81. Ministry of Commerce (XV-
l,4.t6), 385-408. 

Ministry of Food and Civil Suppliel 
(XVI-21.4.86), 319-20; 349-76. 

Introduction of Minl,ters (X1I1-21.2. 
86), 1. 

Spic:es BDlTd Bill Consid. (XIl1-21.2. 
86), 311, 335-40. 

Motion to Pass (XIII-21.2.86), 342. 

Spices Ccs, Bill Cooeid. (XIII-21.2. 
86), 311, 335-40. 

Motion to Paa (XIII-21.2.86), 
34S. 

Tea (Amendment) BU'-CoOlid. (XVII 
29.4,86), 337.38, 318-86. 

Motion to Pus (XVII-29.4.86), 
386. 

SHIVBNDRA BAHADUR SINGH. 
SHRI: 

Accountability of officials for perfor· 
mance of publie sector units (XIV 
-11.3.86), 134-35. 

Appointment of Secretary (Steel) and 
Chaumao, S,,"IL (XIII-4.3.86). 
291. 

Clolure of industries in Faridabad dua 
to power sbortate (XIV-ll.3.86). 
238-39. 

Criteria for accofdiDl! Five Star or 
lu~ury ratinl to public Sector Hotels 
(XIV -7.3.86), 128·29. 

Modernisation of Equil'DleDts by NTC 
(XIV-I4.3.86), 75-77. 

Performance of Steel Plaots under 
SAIL (XIll-U.86). I~J69. 



SBUKLE, SHRl VIDYA CHAllAN: 

Steep rise in prices of Fertilizer. aDd 
Petroleum Products (A.M.) (XIII-
21.2.86),384-90. 

SIDDIQ, SHRI HAFIZ MOHO. : 

CeDtral Projects in Uttar Pradesh (XV 
-1.4.86), 55·56. 

Cheating of tbe public by traders in 
weights and measures of Kerosene 
Oil in Delhi (XVII-:U.86), 124. 

Circulation of Ipurlou! LPG CyliDders 
and unauthorised conDectionl In 
Delhi (XV -8.4.86). 283-84. 

Decbne in ProductiOD and Export 01 
Brassware (XVI-25.4.86), 45-47. 

Encouraa1nl Self-employment to 
educated Unemployed by Private 
Sector (XVIl-6.S.S6), 68·69. 

Eatablisbment of conlumer co-opera. 
ttv~ in Moradabad (U.P.) (XVI-
25.4.86). l44-45. 

Expansion of activities of KeDdriya 
Bhaodar (XVlI-7.S.86), 232. 

Foreign Exchanle earaed by BraSl-
ware Industry of Moradabad (XV-
4.4.86), 123-25. 

IDSurance of LPG customen iar Death 
due to cylinder explosions (XV-
8.4.86), 99-100. 

International Trunk OialliDI in Porvo-
rim Re.tauraDt (XVII-6.5.86). 152· 
53. 

Lealr.iDI LPG Cylinders rejected by 
Ludbiana Alcnts (XVII-6.S.86), 
240. 

Liquor quota for Mililry Personnel 
(XVII-7 5.86), 248. 

Monopoly of Book Stall. at Railway 
Station (XVI-24,4.86). 253-54. 

News item captioned 'AIR not avail-
able in J K. Border Area,' (XVIl-
28.4.86), 130. 

Primary for electroDic media (XVII-
5.5.86), 125·27. 

Private reated bulldloJ$ for officers of 

Armed FOf'COI (XVlI-30 ••. I6J. 91-
94. 

PrivatlsatJon of security and cteaniDl 
arBapmeJlla in GOl/emmellt OIJic.a 
(XVI-23.4.86), 22-27. 

Production and expo" of JlaDdicrarta 
(XVI-2S.486). 231·36. 

Propo .. 1 (or a bye pall rrom Majoleh 
to Rampur R.oad on National Hilb. 
way No. 24 (XVI-I7.4.86), 85. 

Proposal to ftoat public debeDturca "1 
Delhi Development Autbority (XVI 
-21.4.86), 164-65. 

Proposal to set up a Supr Mill in 
Mainpuri (U.P.) (XVI-ll.4.86), 21. 

Provision of Post-Mo"em Pacilitlll i. 
AIIMS (XVI-17.4 86), 159. 

R.etail outlets of Petrol, Dluel aDd 
LPG in Morad.bad District (XVII 
-29.486), 144. 

Serappina of rice export accord witb 
Arab COUlltries (XV-4 .... 86). 196. 

SlampiDI Date of Manufacturerl 
Selling Rate on Consumer Items 
(XVII-2 5.86). 2~l-53. 

Unautborised entry of penple in~ 
Deren~ Security Zones (XVII-
7.5.86), 82-83. 

Use of DDA Flats by Bad EIc:meDta 
in Pitampura (XVII-8.4.86). 226. 

DEBATES 
Seed! and Claar Worhn (Coaditionl 

of Employmeot) Ameadm.at Bill. 
1985 CCDJld. (XVll-2.S.86), 343-
4S. 

Demand. lor Grlnll (Geeeral). 1986-
87. Minlslry of Commerce (XV-
1.4.86), 331-33. 

Need to enlure adequate IDd early 
payment to the farmers lor tbelr 
produce plircbaled by F.C.I. tbro· 
Ulb tta varlou. ..eDClee (Under 
rule 377) (XVI' 16.4,86). 236. 

Need to IncrealO tbe Dumber of ablp. 
for Haj Pilarima Ind provide sub-
.ad)' to lbe pllarims traYellin. by 
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air (UDder Rule 377)(XV-25.3.S6), 
299-300. 

SIDNAL, SaRI S.B. 

Demands for GraDts (GeDeral), 1986-
87. Mini'try of Home Airairs 
(XVI-15.4.86),469-73. 

National Policy on Education (Res.) 
(XVJl-6.5.86), 370-73. 

SINGARAVADIVEL, SHRI S. 

CoDltruction -of over brid... ou 
Tbanjavur-Nalore railway line 
(XVI-IO.4.86), 75-76. 

CODitructioD of over/under bridaes 
on Madra .. Thaojavur Railway Line 
(XVI-I0.4.86). 161-62. 

Demand for farmers of Tamil Nadu 
for Hilber Price Cor Paddy(XVII-
55.86). 75. 

Development of Coconut Production 
in Tamil Nadu (XVII-S.5.86), 
255-56. 

EXpeDditure of Cocoout DevllopmaDI 
(XVII-5.5.86). 253-54. 

ExploitatloD of lignite in Thaojavur 
District, Tamil Nadu (XV-
8.4.86). 280. 

Pull utilization of Natural Gas availa_ 
ble in Narimanam (XV-8.4.86), 
280-81. 

Graot of HOUle Rent Allowance to 
Cenlral Government Employees of 
Paltukkettai in Tamil Nadu (XVI-
11.4.86). 78-79. 

Linkioa of Mahanadi with Tambara· 
baranl in Tamil Nadu .(XVI-
10.4.86), 292 

Nominee of Tamil Nadu Government 
on Boards of Cashew Corporation 
of IDdia (XVII-2.S.86). 93·94. 

ProdtlCtion of Hop·yaro 
6.5.86), 58. 

(XVII-

I 
Proposal to let up C~ntral Brackish I 

Water Fisb Culture Research Inl· i 
~i.I;~e6). ~5. Tamil Nadu (XVII- 'I' 

Providin. Convenient Timlnp of 

Madral Bound Trains at Thaojavur 
(XVI-IO.4.86),291.92. 

Re,ional/Administratlve Offices of 
ONGC at ThaDjavur (XV-
8.4.86), 98.99. 

SINGH, SaRI CHANDRA PRATAP 
NARAIN ! 

Forest land In Kerala (XVI-
16.4.86) 6-8. 

Indian claim for Deep sea mlniua ill 
in Indian Ocean (XVII-JO.486). 
32-33. 

Licencel for ManuCacluriD, TV Set, 
(XVJI-7.S.86), 38-39. 

PrivatisalioD of security aDd cleanin, 
arranaemont' In Government 
Offices (XVI-23.4.86) 22-27. 

Telegraph facility iD Post Offices iD 
Azamallh District oC U.P. lXV-
8.486), 13. 

Unlicensed Arms Factories (XVI-
9.4.86), 23. 

VIability of Papcr Industry (XV-
25.3.16), 21. 

:UNGH. SHRI KAML A PRASAD: 

AdminlsteriDI of fUIlIUS contaiDatecl 
,Iocose to a child (XVI-17.4.86), 
163. 

Advancinl of Loans Against Bo,ul 
Names (XVII-2.S.86), 201-202. 

Allotment of accommodation to 
Central Government Employeca 
Consumer Cooperative. Society, 
New Delhi (XIV~10.3.86), 70-71. 

Arm. Factory uDearthed in South 
Dellil (XV-1.4.86), 117-119. 

Availability of keroseDe oil (XIV-
11.3.86), 135-36. 

Cases of hardlhip to public to be 
taken up by public represcDtativOl 
(XV-2.4.86), 37. 

Cal scannerl in Sardarjunl Hospital 
(XV-27.3.86), 106. 

Ccntre', intervention for CauvefJ 
water from KarDltata 10 Tam" 
Nldu (XIII-6.3.86), 79. 



Cli81'liDl of DTC Bus Fares a«or· 
dioa 10 Distattee tXIV-20:3.86). 
74.7S. 

Coosumer' Cooperatives (XIV-
14.3.S6),251.52, 

ConulMr Orieftted Trade Policy 
(XV-8.4.S6), 94. 

Cotton MDoopoly Scbane (XVI-
I 1.4.86), 62-63~ 

Deatbs due to adulterated Dwp 
(XIV-13.3.86), IS··.I • 

Discontinuation of voluntar)' price 
control on naetable abee pro-
due .. (XIV-7.3.86), 63. 

DiJposal of cues by Adminiltratlve 
Tribuaall (XIV.-12.3.86). 134-
13S. 

Electrification of Bartali Railway 
Slation. Jaunpllr Diatnd (XV-
3.4.86), 94. 

Establishment of Artificial Limb 
Centres (XVI-9.4.86), 94. 

Existence of Residue of B.H.C. and 
001 can Calise Cancer (XVI-
10.4.86). 49.50. 

Expaosion of Bombay and Visakba·-
paUiam re6aeries of H.P_C.L. 
(XIV -18.3.86)1 119.120, 

FalCi 011 Ilirioa of private buses by 
DTC.fouod mitlio •. (XIV -20.3.86), 
76, 

Oroweh rate of Air Jodia; lodi.n 
AirlinCi and VayudOOf (XIV-
13.3.86). 228. 

Ioeome Tax. EJlcise aod Customl 
easCi pendin, in courta (XV -
2).3.86), 3050306. 

Increase 10 m,ine fallurca in Indian 
Airlioes Airbus" (XV-3.4.86), 
16),.65. 

Irreaularities la Purcbue of Uniform" 
Cloth tor DTC Employees (XV-
3.·U6).209:'210. 

ltAIIDI· r_IIed for··lmall ac:ale en· 
croeebe6vpoa by IIeaVy tndlntriel 
(XIV ~18,lJ14). 200. 

Lanen Rtf'drms tXlV'-17;U6J. 89-
94. 

Land to Land Ie .. Labourers (XIV":" 
17 .3.S6), 181 -84. 

Leaislation on Hazardous Subltances 
(XVI-1604.86), 226-227. 

MealUres fOJ'· prellention of . burna 
(XVII-65.S6), 232. 

Narrow roads io Delhi Cantonment 
BoIrrd . area (XVIl-36 .•. t6), 112-
13. 

Natioaal Crime Record Bureau (XIV-
19.3.86,; 97-98. 

Non-use Of·protfctiw <:iear by work· 
ers in Pest cide Fadories (XV-
31.9.86). 22S-6. 

Observance of WeekI,. Holida,. by 
Super Bazar and Kendriya BbaD-
dar·(XV-4.4,86), 47-4It. 

Opening or departmental 1101l0I' and 
lar,e size retail outlet. under 
CCDlrall, apo .. «ed. sctJeato· in 
J.unpur (V.P.) (XVI-I 1;4.86), 
221-22. 

OpeoiDl of more petrol punlN and 
LPG AlleDcies in Jauopurdlatrlct 
in U.P. (XIV-18.3.M). 192·193. 

Cut in Number of Tecbakal POlts in 
. Government Department (XVI-
11.4.86), 319.20. 

Performanco of new scheine to lupply 
food,rains at suh,ldised 'Prices 10 
triba" (XlII-21.2.S6), 63. 

Profil from Jnve'llneot la Public 
Sector lXV-8 4.86), 278-79. 

Proposal of opeD braneh. nfSuper 
Bazar/Kendriya Bhalld., tXIV-
14.3.86:. 253.54. 

Propesal to Ban Tradio. to Empty 
Refilliof Cap"" •• (XIV-20.3.a6), 
163. 

Porella.. of .t.ciOllery etc. from 
K.eadriya Bhandar, by Public 
Se«or uDdertatin .. (XlV-18.3.86), 
90-91. 



ot ~feoce Per.oonel (XIII-
5.1.86), 53. 

.Pvrtllasioc of Statiooery from Kend. 
riye . .Dbandar (XlV-20.386), 128. 
129. 

It.aids to uneartb black Olooey (XIV-
14.3.86). 145. 

RccruilOlent of Iodiaos for Libyao 
ArOly·(XVH-7.5,36), 111. 

R.ttucturiol of Plaooinll and Imple. 
melltat;oD let :II) Jor poyerty Aileyi· 
ahOn ·Pr.otramRles tXVI-9.4.86}, 
119. 

Review of regiltratioo certificatel iss· 
ued by Celttrel .JDftCt1oides Board 
(XVI-21.4.86). 115·16. 

Ruiesrelllfdins pesticide C()ntaioeis 
(XV-31.3.86), 346. 

Sareau.rda 8Jld Riaht available to 
Raid vicliOl' (XIV -'4.3.86). 252· 
53. 

Saoction of funds for TelecDlDmuoica· 
tioo Cables Project at Jaunpur 
(XIII-4.3.86), 3S8. 

Shortase of funds for Water Supply 
aod Sanitation (XIV-17.3.86). 109· 
112. 

Special sudit on KendriYl Bhandar 
(XV-2.4.86), 245.246. 

Steps lakeD to bring down birth rate 
(XIV-13,3.86). 62-63. 

Stepa to curb Addiction of SOllk 
(XVI-23.4.86), 75·76. 

Sowstloo for simplification of Duty 
D,rawbac:k Procedurea (XV-
2Ll.86). 72. 

Supply of Medicine 10 CGHS benefici· 
aria by K.odrlya Bhandar (XIIl-
6.3.86), 72-

SupreOle Court verdlt ~D Shririlm 
Pood and Fertili;r;er Industrie. 
(XVIl-6.S.86), 62. 

Tax ability on Additiooal Dearness 
Allo_nce and City Compensatory 
Allowaoce (XVI-2S.4.86). 187. 

Traosfer pricillS by FERA.and ex·Fua 

·DIiJII Companies (X'I-8A.86), 
200·201. 

UoJu,ienic ,cOllditiDol ill C. G. H. S: 
Maler.aity &sp;tal. R. K. Puram, 
New Delhi (XV-313.3.86). 176·77. 

Use for high Density PolYlhcnc 
Containers for Mallhion and DDT 
(XV-31.l.86), 34M. 

UseofPosticides (XV-24.3.t6), 147· 
180. 

Vacation of Government accommoda. 
hoo by rellrod penons (XVlI-
5.5.86), 121.23. 

Violatioo of Laws by Formulators 
(XV-3.l.3.86), 345. 

DEBATES 
B')H (XVII-2.S.~61, 303004. 
General Budset, 1986·~7·GeDeral Dii· 

cussion (XIV -12.3.86), 325·28. 

Railway Budllet, 1986-87-Geoera\ 
Discussion (XlJI-S.3.86), 241·45. 

SINGH, SHRI KRISHNA PRATAP: 

Bringing of Bharat Wago~ aod Eogi. 
neering Company Ltd .. Patna under 
a Holding Compaoy (XIlI-
U.86). 378.379. 

SINGH. SHIU LAL VIJAY PRATAP: 

Demaods for Gran IS (G-;:ocra1), 19861 
87. Miolstry of Defence (XV-
8.4.87), 330-32. 

Draft National Policy on EdueaticD, 
1~6 (Res) (XVlf-7.S86), 425-27. 

Gelleral Budllet, I 986.87-Gcnua 
Dm:uss (XIV-10.3.82), 431-33. 

Increasinll aod recurrin8 losus io COl' 
India Limited (Dis). (XVII-
30.4.86), 34t-42. 

Railway Budget, 1986.87-Generw 
Discussion (XUI- S.3.86), 33O-3l. 

SINGH, SHRf N. TOMBI : 
Adoptioc measures prevalent in US 

for deall"g with dro, (rafficki[ 
(XVI- 25.4.86), 136. 

AdQDcement of CJodt in SumO! 
.(XVI-JU.86).29().'l. 



AlIocatio11 of. foodpains to Mlnipur 
(XVn-S.5.86), 154-56. 

AlJOQdoo of fundi for development 
of lmph.1 (XIIl-4,3.86), 194-195. 

AlloClitloo of funds to North Eastern 
States (XVII-7.S.86), 52-53. 

Allotment of funds to North Eastern 
CouodJ (XI1I--26.2.86), 200-202. 

Ban on production of Injurious 
Drop (XIV-24.4.86), 276_77. 

Central assistance for eJlpansioD of 
health centres in billy Irea. and 
Manipur (XVI-24.4.86). 118. 

Concentratloll of Pat Troops aJolII J 
& K Border (XVI_9.4.86), 32·33. 

Cooc:esaional Railway travel faCilities 
to the officers and work en of Bor-
der Road Task Force lXJlI-
27.2.86), 253. 

Construction of buildiol for lmphal 
Bench or Gaubati Hiah Court 
(XIlI-2S.2.86), 228·229. 

Coostruction of Silcber-liribam Rail-
way Line (Xm-27.2.86), 84-85. 

Construction of T. V. Stalionl and 
Short Wave TransmiSiioD iofra't~ 
ture under A. 1. R. lmphal (XIII-
4.3.86), 196-197. 

Convention of All Jodia Phy.ical and 
Allied Teacher.' Federation (XVI-
17.4.86). 26-34. 

Delay in timely supply of articles by 
DGS&D (XVI-2S.4.86), 257·58. 

Divcrsion of wbeat meaot for diltribu-
tion among tribals (XVI-ll.4.86), 
216-17. 

Droppiq of Cootrols (XVIJ-6.S.86), 
68. 

ElectroniC Units in Manipur (XVI--
2 .... 86), 131. 

Expanllon of TV and Radio nct .... ork 
(XVn-28.4.86), 102. ' 

Explo.ion in Bbilai Steel Plant Me/tins 
Sbop (XVII-5.S.86), 36-38. 

Export of wheat in 1986-87 (Xvt-
25.4.86), 257. 

Flcer. lupeetions for savio, of 
Power in lnduetry (XV-8.4.86), 
188. 

Plilure of aroundnut crop in Sauruh· 
tra (XVI-21.4.86). 7·10 

Pake a.enclca for .eol1l111 labour ab-
road (XVlI-28.4.86), 254. 

Finaoc1al arlDt to Nonh Eastern 
Council for Development of Hand. 
loom Industries (X1II-21.2.86), 33-
34. 

ForcllD Collaboralions (XV-8.4.86), 
185-87. 

Guideliaes for distribution or eODtroiJed 
cloth (XIII-21.2.86), 165. , 

Incentive. to sUpt mill. to Increase 
productioll (XVI-II .4.86). 217-19. 

IDdo.sovict JOiDt Space Fliabt (XVII-
30 .... 86). 41-42. 

Location of Electronic Industry In 
Public Sector In Manipur (XIlI-
26.2.86), 66-67. 

Measures to Improve donrdarwn 
proarammes (XVI-21. ... 86), 22G-
21. 

Non-Implementation of apprentice.bip 
Act In Jndustriltl Unit. (XVI-
21.4.86), 219. 

Oil reserve in Manipur (XV-8.4.86), 
23-30. 

Openi.,. of unit of Geo'oalcal SlIrvey 
of Indian In Impbal lXIII-4.3.86). 
19S. 

Production or Sophisticated Weaponl 
by Ordnance Factories (XVl-
16 .... 86). 214-1S. 

Physical ellndarda for IndIan Police 
Service (XVI-9.4.86), 136. 

Physlca' veri1kallon of acbievemenu 
reported by Stales In rupact of 20-
Point Proarammes (XI(I-26.2.16). 
202-203. 



lOCOlDm.ndatlons of FICCI 10 over-
come trade Imbalance (XVI-
11.4.86), 2l().ZI. 

Recomm.ndatioDl of National Panel 
on teacben(XVI-17.4.86l. 18S-186. 

Reservation of poets for women 
teacbers in primary acboola (XVI-
17.4.86). 18S. 

Role of alricultural lector in bringinl 
trade lap (XVI-II.4.B6), 219-20. 

... Sea fiabilllin ADdaman and Nicobar 
lalaDds (XIIJ-4 3.86),44. 

Stlortaa' of lUIall coins aDd ODe rupee 
notes (XIII-ZI.2.86). 163-65. 

SmualiDg from Across Pakistan Bor-., 
der (XVI-II.4.86), 38-39. 

Steps laken 10 meel require.neDI of 
crude in Seventb Five y.ar Plan 
(XIII-25.S.86). 88-89. 

SurYeY of Waterfalls ADd Streams in 
Maaipur for Hydel Power (XVII-
29.4.86), 97. 

Telecast of Feslival. <,XVII-S.S.86), 
..-. 190-91. 

Tboubal Jrrip,ioo Project (XIII-
27.2.86),202. 

TraDsmillion Channels in Maoipur 
(XV-8.4.86). 187-88. 

TreiDnele ElIhlbitlon organised by 
, Lalit Itala Allademy (XVr':"10.4.86). 

264-65. 

UptradiDI 0' atatus of FCI office at 
... Impbal In Manirur (XIlI-2 1.2. 86), 

65-66. 

.. 

Use of Hindi io AIR Slation located 
in non-HiDdi speakin, areas (XIII-
4.3.86). 195-196. 

V .... ant Cbildren lilted from Delhi 
Streets (XVI-23.4.86), 3S·36 • 

SINGH. SHRIR.K. JAICHANDRA : 

SituatioD uiain, out of tbe reported 
decision by tbe Union Carbide 
Corporation to .ell it. lucrative 
con.umer products division (CA) 
(XVI -28.4.86). 283-84. 29(;·305. 

SINGH, SHR! SANTOSH KUMAR: 

Railway Bud,et, 1986-87-General 
Discussion (XIII-S.3,B6), 280-8Z. 

SINGHDEO, SHRI K.P. : 

Production of formulatiODI UDdcr 
DelicetJlinl Scbeme (XV -1.4.B6). 
99-100. 

Production of Penicillin 
29.4.86). 37. 

(XVII-

Rcduction in prodUction or eucntial 
drogs (XV-1.4.86), 281-82. 

Sbortage of Penicillin (XVI-1S.4.86), 
125-26, 

DEBATES 

Finance Bill, 1986 Consid. lXVIl-
28.4.B6), 331-40. 

Increasing and Recurring Losses i. 
Coal India Limittd (Dis.) (XVII-
30.4.B6). 324-30. 

Resignation by Sbri VP Sinah Dca 
from tbe Council of Minister (St. 
(XVII-S.3.B6), 201-05, 

Wild Life (Protection) Amendment Bill 
Consld. (XVlI-B.S.86), 159-163. 

SINHA, SHRI ATISH CAANDRA : 

Amount for Mursbidabad 
under Ganlla action ptan 
19.3,1.l6). 57·58. 

District. 
(XIV-

Assistance to Haudlcapped (XVII-
30.4.86), 52-53. 

Claim of NTC against National Con-
sumer Co-operative FederatioD 
(XVI-2S4.86). 2-S. 

C~mplaints Relarding Faully Tele-
phone Services in Calcutta (XVII-
29.4.86), 25B. 

Construction of Houses for Central 
Government Emp'oyees in West 
Ben,al (XVII-28.3.B6). 111. 

Decllne in Sale of Products of National 
Telltile Corporation (WBABO) 
(XVI-ll.4.86), 22.26, 

Dredgiu Operation in HOOlhly River 
by Dred,inl Corporation or India 
(XVI-13.4.86). IBS-17. 



EIc:c.tri8cillloll 01 Rail".y l..iDe,~n 
KrisbD.,ar and Bc:hrampur (XIV-
203.16). 167. 

ExpansioD of Barauni RefiDery (XVII-
6.5.86). 181·82. 

fail\llC ,01 R 4D cft"ortl bylCAR in 
Wut lJeqal (XVI-ZU.86), 178· 
8$. ' 

Foreilo CollaboratiDJl witb Cocbin 
Sblpyard lor BllildiDl of Shira 
(XVI-17.4.86), 82. 

Growth .of Fishoria iD Wea' BeDlal 
(XVI-21.486). 55. 

IdeDtificatioD of Tourllt Spot io Welt 
Beop' (XVI-1l.4.86), 167. 

lalport of Ne",priot (X Vll-S.5. 86). 
.. 119-1.1. 

Import of Opta' Fibres 
. 15.4.86), 54-55. 

(XVI-

Iodustrial worken of Military EDlin. 
c:erinl Service {XVI-9.4.861, lO9. 

L.P.G. Aieoci •• ill West Bcnpl 
(XVIJ-29.4.86) 261. 

Lou jQ(;urred by Co<:biA Sbipyatd 
(XVI-IOA.86).22I. 

Mioilll ADd Allied Macbinery Corpora-
tioo Limited (X V-1.4.86), 67.70, 

Oo-aoUta Scbemes of !IIeyveli Lipite 
Corporation (XVI-.lS,4.86). 2J~ 
31. 

OOllay for DeYelopmeDt of Handloom 
Sector duriDl Seventb Plan lXVI-
11,4,86), 203·205. . 

PrOllc" of Pa"eqer aad Caqo aer· 
VICe 00 River Brabm.putra aDd 
GaDp (XVI-24.4,S6). 63. 

Reponed activities of losuf,etlU 10 
MIDipur aDd Tripura lXVI-9,4.86). 
1-10. 

Scbeme to QPComodcl Gootl in tbe 
country (XIV-13.3,86). 50-52. 

S&cPI to ;lICrease Ilow . of traffic 10 
Calcutta Port (XVI-IO.4.B6), 101-
OJ. 

1'clepbooe cOllDCctioDi dl.lrin, SefeDtb 
'flaa (XV-8.4.86), 1. 

T~ry Tele;.bope . .co~d~II' id 
Calcutta {XVII-29. ... 86) • . 6S. 

Wc.. German Industry keen 10 illve5t 
illW .. t Jkapl.(XVll-U.86). .59-
,60. 

Waul orders illu~d to .u~ibcn In 
t;~b.Q'" of. Cak;\ltta 1;e1c:pbooes 
(XVII-6.5.86), 182-83. 

SINH .... SURJNATI XISHOlU : 

llecolllition to 1II'0meo'i or.aoilatiool 
10 r .. itler dowry cuet('Xv~r-
10486), 192. 

Administrative Overhead. of FCI 
(XIV-14.3.86).40-4I. 

A,,_ol with FAO for oblaioin, 
tecbGoJOIY for proceasioa ectIble oil, 
(XIV-7.l.S6) 23S. 

AdInlSlion of WOlDen iJJ Medic.al 
Colle ... (XV-V.3.86), 104. 

Audi'illl of AccoUDtI of Cellini Social 
WeW-,.· Board (XVI-IO.".86), 81. 

Bank Recroilmeot for Caodidale in' 
R_al Atea. (XVI-I 1.4.86). ~ 
300. '-f.. 

BrinaiD' TelepbODe System of RIDI 
TOWDI around Delbi UDder New 
Corporalioo (XV-8.4,86). 241·41. 

Compensatioll to ViClilDl 01 loop user. 
(XIfi-:-27 .2.86). 116-17. 

Qlmpaltory lQlpec:tioD of Cookilll G~. 
Cunaectiool to nlure Safety (XVII-
22,4.86). 24-26. 

~entr~satioo of. Sbor'lI,e of PC~ 
Food SIOcks (XV -4.4.8(;). 109· 
110. 

DeciIIOD by SAIL to review product· 
lioe (XIV-l'.3.86), 168-70. 

Defence Productloo UDitl in .Blbar 
(X1II-S.3.86), 134-35 

Delay iD LauncbloJ of "SLV (XIV:!:: 
19.3.86) 41. 

Delay ,m providlaa Cook 10, Ga. j 0 
Oelbl (X1II-25.1.86). 93.95. 

[)eterlo,..,iOJl 10 Ip~IaD I\lrll~ IC,vice 
(XV~3.4.S6). 114. 



EleCtrl1k~tlon by rea" • ."I. eaeru 
sources (XfII-4.3.86), 46t-

Eleetronk godds at luttrnailona' 
pricn -<'CY"':'2.4.86), 119-3). 

EKalationia COlt of Muzaft'lrtpur 
Power ''Plant (XVII-'-29.4".86'J, 209. 

E'I'IIhiatlonof work 01 Ollicen of 
Nmo.nIIl,. Baak""(Xlli-21;2.86), 
246-47. 

Export. of IndiaaProject7 iDMataylia 
(XV -21.3.86}, 129-150. 

EXpewl'of 1I000.b"bI8tlri~; by Pri"a'e 
Parties (XY-21.3.86), 111. 

FAO', belp to· Jndi.. to promote 
eiqICJm of AptCultural Goods 
(XVll-S S.86), 261·62. 

Pall In 'fbe .. ports oItlne- -eared VlrlPnia 
Tobacc61XIV-7.3.86)·, 23S~36. 

Famll; station poetiqs (XYI-Ie 4.86). 
139-40. 

Film on Indira Gandbi (XVII-S.5.86), 
99. 

Film on Tamil reful" camPi in India 
(XVI1;....1.!I.86), Ill. 

Full utilisalion or Idle capacltiea In 
iDliualriOl(XV -1.4.86), 105·06. 

GlH depoaits la Ganaelic Balin 
(XVII-(d.86). 124. 

Hiring of dr!l1ing sbips . for oK·sbore 
exploration in Andaml'll' and 
Nicobar Island (XV-1.4.86), 
229.30. 

f SINHA, KISHORt : 

, 

Human trial or a Synthetic Birth 
Control Vaccine by WHO (XV-
27.3.86), 154. 

ImPort of oil from .' Iran and Iraq at 
hi,ber tban the ma.rk'el price (Xrv-
U.3A161, 133·34. 

Import or Witch cises'(XIV-ll.3.86). 
237.38. 

Improving Domead~ Kltcbri- 'Equip. 
menta (XVI"':"'9;4.86);t8S. 

locreall 10 lame prices of rice and 
wbelttn Fait.' Price !",~Km-
21.2.86). 115.16. 

rnliilu.rJoas, for Welfare of HUCliCap. 
ped (XltI"';"26.2 86). 146. 

loter·Ministerial Committee Re'81'dina 
Export' Problems (XVII-2.5.86). 
2t-22. 

IntroductioD or Mcchllnic:al Mail 
Sortin, and Electronic Mail (XV-
25.3.86). 227. 

Low . Per Capita Income Gr9wth in 
Bihar (XVI-16.4.86), 97.98. 

Master Plan ror purlCl Development 
(XIV-17.3.86), 34-35. 

Mollttorin, performance of Primary 
Helltb Centrc. (XV-3.4.86), 
88·89. 

Moftpp .. Ie of Houses to Middle 
Cia,s People (XVII-5.5.86). 
179. 

New Automobile Polley (XIV-18.3.86) 
81. 

Nov. Aproach to Improve Acceptabi-
lity' Pamily Planning (XIII-6.3.86), 
158-68. 

Opportu~ltic.· fot' Military Tratoin. 
like ' NeC to SchOoI'-Colleae 
Chlldrcn (XV-16.4.86},211·12. 

Peodinl . Railway projects in Bihar 
(XVI-IO 4,86), 273·75. 

Performance of corporale ,cctor in 
1985 (XVI-25.4.86), 161·62. 

Plao for ml'ldernisation of Jute Indu .. 
Iry (XV-4.4.86), 244·45. 

Prior laoctloD or Mcdital Council for 
seItln, up' a MedtcalColltge (XIIl-
6.3.86), 96-97. 

Promotioo of South· East Asiao Llngu-
a,_ by Univerlity 'Grao1s Com-
million (XIV-20,3.86), 70. 

Proposal for opeoin, of llIore slock 
exchao,cislXIV-14.3:86),206. 

Propo .. ' 10 close down eigbi' Textlll 
MiUs of N,T.C. (XlII-28.2.86), 
89·90. 



NAME INDO 

Protection to Handicraft Centres pro-
ducts apinst hiab tecbnotolY pro-
ducts (XIII- 26,2.86), 145-46. 

Quality of loodgrains Supplied in 
Delbl (XIV-7.3.86), 62. 

Raid. on Cigarette Companies (XVII-
2.5.86), 99-101. 

Recommendations of R cl D Managers 
(XVIl- 30.4.86), 165-66. 

Reduction in Bui/dina costs of Houses 
(XVI-21.4.86). 5-7. 

ReJlovation Scheme of Sone Canal 
(XIV-13.3.86), 76-77. 

Representalion from Film Fedoratlon 
of India about CUlt oms aDd Excise 
Duties (XVI-25.4.86). 290. 

Restructuring of Planniol and Imple-
mentation set up for poverty 
Alloviation Programmes (XVI-
9.4 86). 119. 

Rc-trainiol of Teacbus by NCERT 
(XIII-27.286). 230. 

Rise in Price of Jaoala C10tb (X VI-
11.4.86), J29. 

Scheme to open Fair Price Sbop. in 
Rnral and Semi-Urban Are •• (XVl-
11.4.86). 3t()..301. 

Science Adyisory Council (XIIl-
26.2.86). J6-19. 

Separate Boards for Official Media 
(XV-7.4.86), 85-86. 

Spreading iergation whboUl proper 
drainage system (XIV-17.3.86), 
ISS·56. 

Corporatl on 
161-62. 

(XIV -13.3.86), 

Slipply of L.P.G. in Urban Areal of 
BIhar (XV-2S.3.86), 123. 

Supply of Nuclear Fuel to frieodl, 
countries (XIV-19.i.86). 121.23. 

Supply of Raw Material to Weave,. 
for Production of Jauala Clotb 
(XIV-14.3.86), 203-05. 

'Thermal Powor PlaDt at ltaDti. Bibar 
(XllI-4.3.86), 19-21. ' 

Thrust Million Stratqy for Oil_de 
(XIII-4.3.86), 144-46. 

US response to Sill Nations appeal on 
Noclear Weapons testi .. (XVI-
9.4.86). 91. 

Use of Bioau for domestic foel need. 
(XVI-21.4.86), 125-27. 

Use of New TecbnoJoty by NYPC In 
Power Plaots (XV -25.3.86). 
225. 

Use of Westland Holicopter by ONGC 
(XVIl-29.4.86). 89. 

Vacancies of Jud," in Patoa Hl,b :. 
Court (XV - 8.4 86). 142. 

DEBATES 

Demand. for Grautl (General), 11'86-87 
MinIstry of Information aDd Broatt. 
castine (XVI-21.4.86). 40J-08. 

Need to around Boeioa 747 aircraft 
and conduct nece.aary test. to 
determine their structural defects 
(Under Rule 377) (XIV-17.3.86). 
227. 

Railway Budact. 1986-87. General 
Discussion (X1lI-S.3.86). 234.38. 

Standard .ize of luggale to bc carricd 
by pa!SCnaer. inside compartments 
of p:cstigioUi uains (XV-31.3.86), 
JS3-54. 

SINHA, SHRI SATYENDRA 

Structure of Metropolitao Telephone 
Corporation (XHI-2S.2.86), 
~201. 

Sugestion for proy1dilll lingle 
wiodow Export Clearance (XV-
4.4.86), 244. 

Sagestion to set up Book Finance 

NARAYAN: 

Abolition of National TraDsport 
Pennit Quota (X1II-27.2.16), 
116. 

AblOfPtionof Imported TechDOI"I)' 
by Indian CompaDiw (XIII-4.3.86). 
381.82. 

Acqulstlon of power plant auppJy for 

., 



FalaUa Super Tbcnnal Stations 
(XllI-4.3.86). S.36. 

Acquiaalion of SophiltiGaud Compu-
ton (com USA (XlII-~.3.86), 

172.73. 

Alleemom with Control Data Cor-
poratton for mainframe computer. 
(XIV -12.3.86), 160-61. 

AmeDdment to Indl.n Comp.aie! Act 
(XIII-lS.286),216-17. 

Appoinlmeal of Ju4a:et 0' Supreme 
Court 00 CommissioDi .aad Com-
mittees (XV-25.3.86), 222. 

Assi_nce from Unitcd Slates for 
Telecommunlcatioa network (XVII-
29.4.86), 147. 

Balance botweea Hydcl and Thermal 
Power leneration (XIV -11.3. 86), 
J33. 

Bondi iBlued by Public Sector Com-
pall'le. (XV -21.3.86), 249-50. 

Central Projects in Durppur wllhout 
top IDanalerlal penonnal (XV-
25.3.86), 93. 

Challgc in Rupee Paymenl ArraDlc. 
Dlenl8 witb Eall European Counlry 
(XVII-2.S.86), 250. 

Cotl burDin. lechnologtos(XVII-
6.5.86), 122-23. 

Computer Literacy .nd Studiel in 
Scboola proarammes (XV-3.4,86), 
167·68, 

Convcrs.ion of Polylechnics inlo 
Vocational Colleaes (XV-27.3.86), 
106-7. 

Creation of furl her capacities in G lasl 
Induslry (XV-84.86), 222. 

Curb OD multl·union5 in iad uSlries 
(XIII-4.3.86). 215·16. 

Deci.ion to Ilop rUrther import or 
edible oil (XUI -212.86). 255-56. 

Deficit in POwar .1lpply in Eastern 
r .. ion (XIlI-lS.2.86), 216-17. 

Demand Con.tralnt iJI Industrial Units . 
(XV-I~,4.16). 279-80. 

Duly relief to con,umers (XIV-
14.3.86), 214.15. 

Employees' Participation in Manaae-
ment In Marutl Udyo •. Lld. (XV-
1.4.86), 74. 

Evalulion of 2O·Poinl Proaramma 
(XlII-5.3.tl6). 70. 

Exporc of Indian Books (XIV-
7 3.86), 184-85. 

Facilities for P_engen at Gaya 
Station (XIII-27.2.86), 232. 

Fire protection Arr811gemcnts in Hi,h 
rise building. in DeJbi (XVI-
23.4.86), 79. 

Functioning of Kola Heavy Water 
Plant (XVI-9.4.86). 91. 

Government Acecll 10 Off-shore Funds 
(XIV-7.3.86), 22. 

Hiring of oil carrille at bieber rates 
(XV-I.4.86), 230. 

HoJd;ng Back of Can in Gurllon 
Slockyard by Maruti Udyog LId. 
(XVI-1H.86). 94-95. 

Implementation of minimum "a,ea in 
A.ricuiture in Bihar (XV-24.3.86), 
146-47. 

Inadequate Road 
holds np Bettina 
'No Indostry 
8.4.86), 107. 

Communication 
up of (aclorice in 
Dislricli' (XV-

SINHA SA TV ENDRA NARAYAN 
Incentive schemes for drivers and 

conductors of DTC (XV-31.3.86), 
159-60. 

Iodian businessmen 10ling contracts In 
Africa alld elsewhere (XUI-
21.2.86), 104-05. 

Indigenous proc:esa for Silicon Produ. 
ction (XIIl-26.2.86), 177-78. 

Loak .. e of RanDue on account of 
Excise Duty (XIV-14.3.86). 42. 

Lraislativi Provisions 10 protect 
interOIlS of Patients apias' Ne.Il-
aeace by DOClora (XIV-20.3.B6) 
37-38. ' 

LiberaH"lion of rules for rqulari .. _ 
tion of capacltiel in OlIoeu or 



licen.ed ona 
J03~. 

(Xnt-2S.2.86), 

lICCDsi"l or capacity ill Industries 
(XIV-t8.3.86).78-79. 

Umit to Goverament aector borrow· 
In._ from CommercIal Baoks 
(XVI-ll.4 86). 2811-89. 

Losses to Air India in their operations 
on North American Sector (XIV-
13.3.86}. ~9J. 

Market (ands for Atomic Power Pro,-
nmmes (XlV-19.3.86). 95. 

Muter Plus (or Urban Areas (XIV-
J7.3.86). 637. 

Mintina of Coius (XIU-21.2.8), 213-
14. 

Modification or Textile Policy in the 
Inlereit of Powerlooma (XIV-
7.3.86), 185. 

Ne&otiation with Soviel Union 
(XVI-Il,4.86). 123. 

Open market operation and npon of 
whUI and rke by FCr (XV-4.4.86), 
]25. 

Openlnl out to Indian Invesle" In 
ASEAN (XIV -14.3.86), 256-57. 

Presence or Pakislanl deleption at the 
inaulDration of Fast Breeder Test 
(XIII-26.2.86), 93. 

Propalation or ModerD Tecbnique, or 
Parmiol among jute farmen (XV-
21.3,86) 250·51. 

Proposal to cbaole certain Definition 
in MRTP Act and Companies Act 
(XVI-IH 86). 137.38. 

Provision of water supply In urban 
areas (Xm-4.) 86),67·68. 

Purc:bue or Oil (rom loteraational 
Market (XV-I.4.86), 201. 

Rapid transport .ystem for Delbl 
(XV-24.3.86), 217-18. 

Rate of exchange io awardiol contrac(, 
iovolvina foreian ell,CbaD8C (XVI-
~.4.86), 162-63. 

Reduction in cost or plodactiOD of 
(oodarains exIll--4.3.86). 215. 

Reduction in lendinl rata of Bent. 
(XDI-2B.2.81\), 157058. 

Safety MeaBurn a .. ;nlt Nuc!ear Power 
Projects EfBueDts (XVI-t6.4.86). 
24-30. 

Selection of Vice.Chance1101l and 
Departmental Head, In Unlverlltiea 
(XVI-IO 4.86), 27S. 

SprinklM' Irrigation System (XVI-
24.4.86). 109. 

Steps t".en to acbleve self sufficiency 
in etude (XIV-ll.3.86). 206-07. 

Suhsidies to product. or Public Sector 
Euterprises (XllI-28.2.86) 70-71. 

Supply or Electronic COJYIPODents at 
Internalional Prices (XVI-16.4.86l, 
Ill·33. 

SuspensioD (If ProductiOD for Cban .. 
in Model of M:uuti Car (XVl-
IS.4.86), 285·86. 

Synthetics iudustry VI. Jute Indultry 
(XV -:'1.3.81». 128-129. 

Tripura National Volunteers (XV-
24.86). IS7. 

Uniform Floor Space Jndex for Urban 
Areaa (XVII-5.5.86). 51. 

UIC of ADdio/Visual aIds to Improve 
awafenest about Public Hy,ieoe 
(XIII-27.286),I20. 

Vitit of US PresideDt (XIll-S.3.86). 
107, 

Wood Bank AsslstaDce for Irri,atlon 
in Bibar (XV -3.4.86). 89. 

Writln, off of accumulaled 1016CI or 
JDPL (XIII-4.3.86l. 3'9-.360. 

Yen Ilreement for 6upply of pipe. for 
Hazlta. Bljaipur·J.,dishpur pipeline 
project (XV-2~.3.861. 83. 

DEBATES 

Constitution (Amendment) Bill (1DMr-
lion 0' new article 141A etc.) CODIid. 
(XV-21.3.86), 437.42. 



Dcmuds fQl' Grantl (General). 1986-
87. Ministry of A,riculture (XVI-
23.4.86), .291·95. 

Mlnistry'of EnerllY (XV-3.4.86), 364-
71. 

Escape of Prisoners from Tibar Jail on 
161b March, 1986 (Di,.) (XIV-
19.3.86), 272·74. 

National Policy on Education (Ret.) 
(XVII-6.S 86" 35.5·60. 

Need to take measures to protect the 
• bippilll Industry (Under Rule 377) 
(XVI-IS 4.86). 301-02. 

SODt SHRI MANKURAM : 

Dallirajhara-Hagdalpur Railway Line 
(XIV-13.3.86),67-68. 

Projects op~raled by N.M.D.C. in 
Madbya !?fadcsb (XIV-I0.3.86), S2-
S3. 

Selling up a faclory in Tin Mine area 
of Bastar District (X1lI-4.3.S6), 
106. 

Senin, up of National Parks in 
Madbya Pradcab(XlII-S.).86). 43-
44. 

Submerllcnce of Land in Bastar Dislt. 
duc to construction of lnchampa iii 
Dam (XIH-6.3.86). 90. 

lJEBA1'E.S 

General Budget. 1986-87-Gencral 
Discussion (XIV-II.) 86), 3S6-S9 

Need to adopt effective mellures for 
immediate installation of bio',as 
p)anls In Baltar districl of Madbya 
Pradesh (XV-7.4.86). 254-S5. 

Need to direct Natiom,l mineral cor-
poralion to let up development 
Corporation to set up 8 lin faclory 
in Bastar district of Madbya Pradrab 
(Under Ru:e 377) (XV-243.86). 
350.51. 

Need. to direct tbe State Government 
10 1101' dc-forstation in tbe district 
of Ba'llar in Madhya Pladesb a,!d 
instead make arrang~entlto supply 
wood from Bodhtba, submc:rsed 
arta. to the cOllsumer Itorea of the 

district (Under Rule 317) 
19.3.86). 183-84. 

(XIV-

Need to ItOI' eviction of tribal8 settled 
in tbe forest lands of Baslar district 
of Madhya Pradesh (Under Rul. 
377) (XVI-16.4.86). 237-38. 

Railway Budget, 19116-87 -Gencral 
Di$Cussion (XIII-6.3.86). 2114-86. 

SOLANKI, SHRI KALYAN SINGH: 

D.A. 10 Cenlral Government Emp. 
10)ee8 (XVI-Il.4.1!6). 70-76 • 

FCI specification. for Pulses (XVI-
25.4.86), 47-48. 

Reorganisation or Zonal sct up of Fel 
(XVII- 2.5.86), 59. 

Unemployment of Irained yogll lea-
chers (XVI-24,4.86). 26~6S. 

SOMU, SHRI N.V.N. : 

Infiltration of foreign national into tb. 
A and N Islands (XVI-21.4.86), 
B-IS. 

UNDP aid for Fisberies (XV-7.4.86),. 
24. 

DEBATES 

DemaDds for Oranl8 (Genoral). 1986-
87. Ministry of Water Resources 
(XVI-9.4.86).308-09, 

Draft National Policy on· Education. 
1986 (Res) (XVII-7.5.86), 436-40. 

Finance Bill. 1986 Consid. (XVI-
24.4.86), 392-96. 

General Budget, 1986·87-Gcneral 
Discussion (XIV -11.3.86), 349-51. 

SOREN, SHRI HARIHAR : 

Adulteration of petrol witb kerosene 
in Keonjber district, Orista (XVU-
6.5.86). 238. 

Amount earmarked for Growtb of 
Aviation Industry (XVI-24.4.86). 
63-65. 

Approval to Coal mlnlDll projects 
(XV-8.4.gb), 100-102. 

Banspani.]akhapura raJl line in Otissa 
(XVI-IO.4.86). 118-19, 



Completioo orR_,att Hydro-Elt"ctric 
Project,OriaJa (XV-2S.3.8'6), lOS. 

Creation of posts io EPF Organlsatioo 
(XVI-21.4.86). 71. 

DecHne in lodo-Afrlcan Trade .Dd 
Joiot Ventures (XVI-Il.4.86),I40-
41. 

EstabJi&bmcntofpaper plaotl in iCcoo-
;har and MayurbbaQj District. 10 
Orissa (XVII-6.S.86), 104. 

Establlsbment of Vanaspali Plants 
(XV-2t 3,86), 147-41'. 

Fertilizer Plaota io Public Sector 
(XVII-S.S.86), 61-68. 

Fishery DeYelopment Proaramme 
aoder Tribal Sub--Plan (XIV-
17.3.86), 195-96. 

Flood control measures (XIIJ-6.3.86), 
79-10. 

Foreito Aid for IrriaatiooProjec:ts 
(XV-31.3.86), J49·S0. 

Huo\ICrStrike Notice by EPF Emp-
loyeel Federation (XV -7.4.86). 68. 
69. 

I.D.A. Aid to Implemeut De.elopmenl 
Projecll (XVII-l.S.I6), 

ImplementalioD of Sc:!f.employment 
Scbemes tn Orissa (XIV-17.3.86), 
96-97. 

ladjaD terri lory IIDder OCC1IJ!atJoD of 
Pakistan aDd Cbina (XV-2.4.16). 
99·100. 

Liokiot KeODjbarprb wilh Vayudool 
Service (XVI- 244.86), 229·30. 

MaDpoese Mioes (XV-7.4.86), 210. 

M.icro projects for welfare of tribal. 
in Orilla (XVI-lJA.86), 104·108. 

Modernisatioo of fertilizer pluta by 
JPFCO (XV -7.4.86). 242. 

OpeDinJ of petrol pUnlpti in Xeoojbar 
diltrict (Ori_) (XVII-6.S.86), 238. 
39. 

Opeailll of Public Call Office. and 
Braoch 'Post Oftkelln Orl •• a (XJII-
4.3.86). 563. 

Pack. Prosramme for Jadvstttaliaa. 
tioo of BlICkward Are.. (XVl-
IS.4.86), 140-41. 

Propolal to reduce Import of Drop 
(XV 11-29.4. 86), Sl. 

Quarters coDltrac:ted and releaed for 
Government emplOYeft (XVI-
21.4.86), 256. 

Revivalofsjd, uoiU In Orissa (XIV-
18.3.86), 111. 

Roller Flour Mini let up durin, ball 
period (XVI-25.4.86), lIS. 

Sale Ceotrel for supply of f~ 
at cheap rates ia Adivasl Area(XIV-
lU.86), 3S-36. 

Settllll up of biops plantl durlaa 
s..-tb PJan period (XJll-4-.3.86). 
397-398. 

Settlaa up a Cbarse Cbrome PIaDt at 
Brabmallipal 10 Cuttack, Orllll 
lXV-7.4.86},220. 

Settilll up of Super T ...... ' Power 
PJ'oject at Talcher (XIV-fS.3.86), 
233·234. 

Soc:ial 'orellry ia Tribal Areal of 
Oriua (XVI-9A.86), bO. 

s..... IrGIt· Pl.... (XVII-S.S.86), 
13S. 

Slept to improve Performance of Food 
CCJI:1IO*ion of IDdia (XIV-
14.3.86), 191.fl. 

Subar.arekba iDter-StateM ultipurpoae 
project (X V -31.3.86l. 199.200. 

Tlrpl of Produc:dOD of Oll ... dl 
(XVI-J7.3.86).I9S. 

Telepho ... eo8occrt_ ilt Orl_ (XV-
1.4.16). llS·n. 

Thakur.. Ir08 Ore Mioe. in keo .. 
jur diltrict, on... (XVR-28.4.86), 
96. 

Tbeft o( Black Matble Garud& 'rolD. 
Ori_ Temple (XVI-204.4;86), 228-
29. 

TickctleAtra.dlill, ill Neeltlcbal EllPO 
prill (XVI-J0.4.86), 131. 



'. 

WorlctBaek loao for Orillla', Medium 
Irrlptlon Projectw (XtV-13.3,86), 
101. 

DEBATES 

Demand for measures to provide ade-
quate transport facnities 10 tbe 
cOWItry,· especially in Delhi on 
Bandh day. (Uoder Rule 377) (XV-
21.3_C6"I. 340-41 .. 

Need to atlach Tbakurani Iroo Ore 
Mines of Orina w th a Sleel Plant 
(Under Rale 317) (XVII-28.4.86), 
307, 

SOUNDARARAJAN, SHRI N.: 

Eatabli.tnDeut of Regioaal Refereoce 
Slaadard. Laboralory ill Karnataka 
(XVII-2,S86), 84-85. 

DEBATES 

Demands for Grut. (General). 19116-
87. Niniltry of EnerIY (X\"-
4.4.86). 391-94. 

SOZ. PROF. SAIFUDDIN : 

Addilional Air India FIlgRts ~oc 

Foreian Tounlts to Srinapr (XIJI-
27.2.86). 34-35. 

Advertisement by Railway. for provi-
aioo of caqo aDd ticketill, facilities 
at Srina .. r and Jammu (XIIl-
0.3:86). 140. 

Clearance to Nagarjuna and Godavari 
Fenlllsers aDd Chemicail Vd. (XIV-
12.3;86). 54. 

Contract 'for caterina at Srin ... r AIr-
port (XlIl-27.2.86). 188-89. 

Dilapidated condition of Raza Library. 
1lampur (XlII-27.2.86), J36. 

Facilitiel for Tourism in Gulmarg 
(Kashmir) (XIlI-21.2.86), 85-86. 

Film, Screened 00 Doordarshan 
Keodra Srinapr durinll 1985 
(XV-24.3.S6),256. 

IIII"oned Mooat.rd IMuline (XIV-
20.3.86), 41l. 

JOltaHation of statue of 
Mlbavira ;0 Mebfauli 
17.J.I6). iI. 

Bblawao 
(XIV-

Introdoction of 14tDeric n .. mes (XVI-
I 0.4. 86),65. 

Non-Availabliity of MOIIo.tud wulin 
in Delbi (XV-l.4.84). 72~73. 

Relief claims of (ruit grOWell fro!D 
Kashmir (XVI-21.486), 112-13. 

Snowfall in Kanmir (XIII-4.3..86), 
119. 

S&eps to improve teacbina of Kittory 
(XlII-272.86), 21-22. 

Studenls adm'tted it' Medical Collep. 
of Delhi OB Nomination fr.om J 4: K 
(XV -3.4.86), 55-56. 

Supply of updated Direcloriea to En-
quiry Servicc 197 at Telephooe Ex-
chase in Delhi (XIV -18.3.86),98. 

Taleotl for participation io T.V. pro-
,l'8mmes at Doordarsban Kendra 
Srinqar (XV-24.3.86).174-78. 

Touris\$ from Kuwait (XIV-7.3.86), 
61. 

DEBATES 

Drafl l"atiooal Policy on Education-
1986 (Re~) (XVlI-8.5.86), 62-65. 

Escape of Prisoners from 'Tiblr Jail on 
16tb Match, 1986 (Dill.) (XlV-
19.3.86), 301-303_ 

General Budllet, 1986·87-00neral 
Discussion (XIV -12.3.86>, 26S-6~. 

Muslim ~omen (Protectioo of rilblS 
OD divorce) Bill Consid. (XVII-
5.5.86), 448-55. 

Need to auract more foreisn 10urlst. 
to Judia particularly from Widdle 
easlern, Gu:f aod Soutb-Ealltern 
c;Qunlries (Under Rule 377), (KIV-
12.3.86), 211. 

Need to graot relief to tbe victims of 
beavy snowfall in Jammu aDd Kuh. 
mir State (Under Rule 377) (XIII-
21.1.86), 277-78. 

Obituary Reference 

Deatb of Sbrj Olor Palme, Prime 
Ministry of Sweden (XJII-3.3.16). 
4. 



President's AddreSl, Motion of Thanks 
00 (XIII-27.2.86), 324-30. 

Re : Muslim Women 
Ri.bte 00 Divorce) 
21.2.86), 310. 

SPARROW, SHRI R.S. : 

(Protectton of 
BiD (XIII-

Development in Punjab (Dis.) (XViI-
30.4.86). 36().64. 

Recent Bombio, of Tripoli aod Beo. 
abazi by US Aircraft (011.) (XVl-
16.4.86), 346-50. 

SREENIVASA PRASAD, SHRI V. : 

Report of Commlllee 00 acddtDt io 
I"eyveJl Lignite Corporatioo Ltd. 
(XVU-6.S.86). 46-47. 

SUKH RAM, SHRI : 

DeowJdl lor Graots (Geaera/), 1986-
87. Minlltry of [)efcace (XV-
7.486). 347-56. 

SULTANPURl, SHRI K.D. : 

Aft'oreatatioo in Hima.::bal Pradeab 
(XVI-12.3.86). 86. 

Alloc:atioos nodcr ComponCllt Plan for 
SCaJST. (X1II-S.3.86), 66-68. 

AIIislaocc for Impicmentation of 20-
Poiot Proarammes io Stat .. (XUI-
26.2.86), 9S-96' 

AuistllDl:e for 'Natural Calamities 
(XlII-4.3.86). 277 ·280. 

Caaet of enroa.::bmeol of Ranway Laud 
(X1II-6.3.86), 169. 

Civil/Crimina' cues pcndlDl in Hima • 
.::bal Pradesb Hi,b Coun (XflI-
4.3.86), S2Z. 

Criteria for nominatiOD of Memberl 
on Board of Directors of Stcel 
Authority of India (X'V-IO.3.M), 
73.71i. 

Delay in Despatcb of a!lOlllleat leUerl 
to allot_ by Marad UdY08 Ltd. 
(XVI-lS.4.86). 39. 

Developmeot of district. declared .. 
Backward Area. (XV-I.4.86), 10-
Tl. 

Drlokiq water Facilltiu in Himachal 
Pradesb (XIV-IO.3.86), 193-206. 

Export of Cot/on and Cotton Cloth 
(XIV -14.: .86), 117-18. 

Export of Himacbal Apples (XlII-
28.2.86). 81-88. . 

Export of Tea (XIV-14.3.86}. 216-2.17. 

Frauds in NationaJited Baoks (XIII-
21.2.86). 237-339. 

Oraut of Licences to Natioaall~ 
Bauks for Opellitl, of Branches 
ill Hili Ams of Hillllcbll Pradub 
(XIV-7.3.86), 171. 

Graoll 10 Voluatary Or,aolsallon ill 
Himacbal Pradeab (XlII-26,2.86), 
181-188. 

Indiao NatioDal1 died In Air AccideDII 
(XIIl-6.3.86), 169-70. 

Licaoco lor seUiD, up ro'ler flour mill. 
ill Himacbal Pradeab (XlIl-
28.2,86), 43-44. 

MilUM of fuod. by soctel oraaoi .. ,ionl 
(XV -2.4.86), J67-168. 

r-:atbpa Jba..,i Project (XV-1.4.86). ~ 
3·4. 

New ladDlerles in Himachal Pradetb 
(XDl-4.3.86). m. 

Ne,,' IndUitriel in Himacbal Pradesb 
(XIV-1I.3.86), 220-21. 

New Hydel Projects iD Hins.cbal Pra· 
dub (XIV-1I,3.86), 221. 

New railway liDO' in Himacbal Pradesh 
(XIV-ll.3.86), 189090. 

New .ariotiea of potato released by 
Cea'ral Potato Researl;b lutiluta, 
Simla (XIII-4.3.86). 147.149. 

Nomination of SC and ST Member. 
on Rankins Service Recruitmont 
Boardl (XIV-7.3,86), In-n. 

Nominatioo of SC and ST member. on 
tbc Board of Director. io Nationali. 
Nd Buks (XIIl-21.2.8o). 111.112. 

PersoDs arr •• ted for .mugliD, actlvi· 
ties (XIV-7 3.86), 171.72. 

PerIOM challaoled for coocealmeat of 
beo •• (XlIl-a.2.K). 173. 



Power aencratloD scbeme. ia ftlmacbal 
Pradesh (XIV-Ii-386), 119-20. 

Provision for National Hiabway. in 
Himachal Pradesh dorln. Savlntb 
Plan (XlV-I3.3.86). 268. 

Purchawe of Blankets (XIV-9 .... 86). 
6~. 

Purchase of blanket. for Army (XV-
2.4 86), 29·30. 

Purch •• e of cloth for army uniforms 
(XV-2.4.S6), 165·167. 

Rail Pues in Hilly Areas of Himachal 
Prad~.b (XIV-20.3.86), 78. 

Recovery of Loans (XIV-7.3.86), 1-1. 

Representation of SC/ST on the Board 
of Directors of O.N.O.C. (XIII-
25.2.86), 193·194. 

SqST Officer. on Board of Direclors 
of Air India (XIlI-6.1.86), 78. 

Seminl up and UPllradatlon of Posl 
Offices in Himachal Pradesh (XIII-
25.2.86), 190-193. 

Supply of dry fruits .• pple, apple juices 
for Army (XVI-9.4.86), 164. 

Supply of uniforms to P and Temp· 
lo~'oes in bill areas (XIV-18.3.86), 
89. 

Take over of Nahan Foundry in Hima· 
chll Pradesh (XIIl-4.3.86). 379· 
380. 

Telephone ExchaDlIc, in H.II Arc •• of 
Himachal Pradesh (XIII-2'.2.86), 
84-86. 

DEBATES 

Beedi and Cig.r Wor~.era (Conditions 
of Employment) Amendmcont Bill. 
1985- Coo sid. (XVIII -2.5.86), 
373·74. 

Committee 00 Welfare of SCs and ST. 
Tribes Report of Study Tours laid 
(XV·-8.4 86). 296. 

Demand. for Granls (General), 1986-
87. Ministry of Information and 
Broadcasttnc (XVJ-21.4.86). 487· 
90. 

Ministry of Petroleom and Kataral Oas 
(XIV-20.3.86),262-64. 

FInance Bill, 1986 Consid. (XVI-
24.4.86), 370.74. 

Need for expansion of insurance .er-
vice In the Slate of Sikkim (Under 
Rule 377) (XVII-29.4 86). 336-37. 

Need to hand over the bistorical build_ 
ing presently housing tbe Instltut. 
of Advance studies to the Hlmacbal 
Pradesb Government (Under Rul. 
377) (XVIT-30.4.86). 254-5S. 

Third Report of Railway ConventioD 
Committee (Res.) (XIV-I3.3.86). 
4~5·S7. 

SUMAN, SHRI R.P. : 

Allocation for Tanda Thermal Power 
Project (U.P.) (XIJI-4.3.86). 10. 

Assistance under self. employment 
achem. by Banks in Falzabad 
(U.P.) (XIJI-7.3.86). 12'.26. 

Deputation to ex-cadre posts (XVJI-
304.86), 95. 

Explorltion of New Sources of Enerl)' 
(XVII-29.4.86), 148. 

Murder of SCfST person. 
9.4.86), 72. 

(XVI-

Opening of L.P.G./Petrol Pumpain 
Fli7.abad District. U .P. (xv-
8.4 86). 143-44. 

Petrol pumps aDd LPG .genties allol-
ted to SC/ST tn U.P. (XV-8.4.86), 
243. 

Preventive measure. for T.B •. Cancer, 
Cholera, Pla,ue. Diphtheria and 
Meningitis (X11I-6.3.86), 5·11. 

Raisin8 of le"ol of plalform of Khetri 
Railway Station (Dislnct Faizahd 
(XIII-27.2.86), 70. 

SC/ST Judges in Allahabad Hlah 
Court (XVII-6.S.86), 58, 

Step. to check Child Marriages (XIV-
18.3.86), 72-73. 

Steps 10 check! operation of Fake SCI 
ST Certificate. (XVI-9.4.86). 139. 
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Survey inFaizabad Commiselooary to 
unearth bllck melley (XIII-
282.86), 85. 

DEBA'Ni:S 

COOlmittee "0 Private Members (Bills 
and Resolulions S!xlrenth Report 
-a40pled (XV·- 4.4.86), 408. 

Demands ror Orants (Oeneral). 1986-
87. Ministry of Enersy (XV-
3.4.86), 371-75. 

Demaods for OfJl1lts (GeDena'). 1986-
87;Mmiltry of Food and Civil 
Supplies (XVI-16.4.86), 319-24. 

DemaDd tor sellin. up Nitroaen Ferti-
liser Plant in Tanda Telltil of Faiu-
bad In U.P. (Under Rule 377) 
(XVI-I3.3.86), 301-302. 

General Budeet, 1986-S7 -General 
Discussion (XIV-I1.3.86J, 330-34. 

Need to allow MIs. SioSilll Suprr 
Phosphate to set up a Unit in ICln-
lIor Shah Salem pur villa Ie of Falu-
bad district of U P. (UnJer Rule 
377) (XVI-23.4.86). 226. 

Need to re-roole Kuru Expre51 
througb Jaunpur-Prltap'lI'b (Under 
Rule 377) (XIV-IS.3.86), 25S-59. 

Itailway BudlCf, 1986-81-':'General 
Discussion (X1JI-H.S6). 296-99. 

Reponed reduction in sanctioned 
flant for Tanda Tbermal Project 
Faizabad, U.P. lad ur~nt need to 
complete lbe project (UDder Rule 
377) fXlII-26.286). 290. 

SUNDER SINGH, CH : 

Approval for ra.. ciprelle brands 
(XVI-25.4.S6), 88-89. 

Approval of Surface:. d.,i,D. and price 
of Ciaarc"es (XVI-11.4.S6). 
321-22. 

Guidelines for fixio. a.e of Second 
Hand Plant and MachiDery (XVII-
6.5.86), 57. 

DEBATES 
Adminiatrativc Tribunall (Amend_DI) 

Biil-Cooti4. (XIV -11 3.86), 
J4+.46. 

Boediaad Cipr Wot;kar&. (~tiOR' 
of, empleym'Dt) Amaa .... , Bm. 
lSlSS-Consid. (XVII-2 5.86) 
3~6-fit. • • 

Dema.cI. for GtaDtI (GeD.,al). 
1986-87 Ministry of Home Affaire 
(XVI-IS.U6). 410-13. 

Di.approval of AdmiDI.tratlvo Tribu-
Dal. (Amendmeat) Ordiaaoce, 1986 
(St. Res) (XlV-17.3.86). 
344-46. 

Geoeral Bucllet. 1986-87. Geaera' Dis-
cuaaloo (XIV-12.3.S6), JOO.04. 

IDler State Disputel (A1DeDdmeal) '" 
Bin tXV-31.3.86}, 416-il. 

Railway Budlte. 1986-87. Geocral DlII-
CUSsiOD (XUI-S.3.86), 307..oa. 

Statutory ReaoludoD R.: DilapprovaJ 
of tbe Ravi aDd Be .. Water. Tri-
bllllli OrdiDallC8. 1986 (XV-
31.3.86). 416-18. 

SUNiL DUTT. SHill: 

Allocatioo of Funds vader IRDP 
(XV-31.3.84), J.lJ. ~ 

AssociatloD WorkiDa for Welfare of.f,. 
Sliod (XVI-9.4.86). 23. . 

Draft NatioDal Policy 00 Edacallou 
1986 (Re •. ) (XVII-8.S.86), 70. 

Oru. Addlcta (XV -24.16). 196-19. 

ESI Hospitals let up In Mia .. and 
Indultrial Areas In Karallaka (XV-
31.3.86), 33S. 

Film Ceoaortblp (XVI-l'.4.86), 
195. 

Guideline. for Telet'l" of Sponaored ..\:-
PrOirammes (XV-3L3.86), 
12-16. 

Mlnoral depoait. in Karnatau (XV-
31.3.86), 33().1. 

Sanitary Latriaa for RunalPopulaUoa 
(XV -31.3.86).' J15. 

Se1tilll up of Science, aDd TocbnololY 
Ccotrca at Ddtrir;:t lAul (XV-
2.4.86). 39. 

S...., to bow (be'~ HaDdi-
capped (XV-2.4.16), 241.41. 



DEBA.TES 

Domaods for Grantt (Gencral) 1986.87 
Minlalry of Information and Broad-
eastin, (XVI-21.4.86), 413·19. 

Draft Nalionll Policy on Education, 
1986 (Res) (XVIl-7.S.86), 
366-71. 

Gencral Bud,et, 1986-87. Goneral Dis· 
cUlSloo (XIV-1I.3.86). 268·78. 

SURENDRA PAL SINGH, SHRI : 

Firat Pb_ of Gallla Action Plan 
(XVl~23.4.B6), 7·11. 

Measures to prevent pollution in 
Korba (Madhya Pradesb) (XVII-
30.486), 7. 

Nellect of Farmors (XIV-17.3.86), 
9. 

DEBATES 
Demands lor Grants (General) 1986-87 

MIDistry of Defence (XV-8.4.86), 
311·16. 

SURYAWANSHI, SURI NARSING: 

Bottlenccks in Bakcry. Tecbnolop 
and Products (XVII-29.4.86). 
~4. 

Centre for information on house 
buildings metbods in Karnataka 
lXVIl-18.4.86), 89. 

Demands for Bldi and Ci,ar Workers 
(Xm-4.3.86), 291·94. 

Inland Fisberies in Karnataka (XIIl-
4.3.86). 294. 

Intclfated Cbild Development Service 
Proaramme in Kamataka (XVI-
10.4.86), 191·92. 

Irri,ation projects causin, ecoloBical 
Imbalance (XIV--12.3.86), 98-99. 

Karnataka's master plan for ",ater 
re.ourcea (XV-3.4.86). 90-91. 

Plel to -.crap duty on medical equip. 
ment (XIV-13.3.86), 114. . 

PrQPoaal for .atUDa up Irription. 
Development Corpor."lon (XVI-
24.4.86). 154. 

9!J 

ReviaioD of rate of diublement Peelion 
under Employees Slate lasuranee 
Scbeme (XfII-3.3.86), 82·83. 

Scbeme for production of power 
enerBY from Garbale (XIII-
2~.2 86), 4a.44. 

Water Manalem.ent Syltcrn in 
Karnataka (XV-27.3.86). 103.04. 

World lIank Loan for Upper Krishna 
Irri,ation Project (XV- 27.3.86), 
176. 

SWAMI PRASAD SINGH, SHRI : 

Functioninl of Telearaph lines ill 
Jbanli Division (XV-2S.3.86), 
142. 

SWAMY. SHRI D. NARAYAN: 

Vlailance charles a .. inat employees 
of N.T.C. (WBABO) (XVI-
25.4.86).314. 

SWAMY.SHRIKATURINARAYANA~ 

Convenloo of Guntur.Hubli-M.G. 
Lin~ (XIV-20.3.86). 91. 

Survey of Line between Nadikudi-
Roni,unta (XJV-20.3.86). 149.50. 

SWELL. SHRI G.G. : 

Code of Conduct for Political Parties 
(XIII-4.3.86). 19. 

Construction of border fence witb 
Banlladesb (XV-2.4.86), 12.16. 

Demand pf Tea Industry (or Uoreatric-
ted Export (XIV-7.3.86). 
14-IS. 

Iran Iraq War (XIV-19.3.86), 
6·9. 

Mall8(101DCnt of Foodlraias by FCI 
(XIV-14.3.86), IS-17. 

Modem TcchnolollY for Non-Conven. 
lional EaccIY (XVII-29.4.86), 
14-1S. 

PlannlDI ,roup for formulatiDa a 
perspective plan for Shlppilijl (XIV-
13.3.86),. 26. 

Preventive measures for T.B. Cancer. 
Chole.... Platue, Diphtheria and 
Nmil!ailil (X1II-6.3.86). 7·8. 



Production and consumption or L.P.G. 
(XJII-25.2:86),16-21. 

Purchase of Westland Helicoplen 
(XVI-IO 4.86). 13.14. 

Safety Measures agaln.t Nuclear 
Power Pr"jCctl Efftuents (XVI-
16.4.86), 26. 

SdeDce and T~chno'OlY in EDvirOll-
mental (XVJ-2~.4.86). 3-7. 

Solution of Etboie problem in Sri 
Lanka (XVI-9.4.86), 10-14. 

'Tube t4ooey' (rom IndilDs Abroad 
(XVI-Il.4.86). (2-

DEBATES 
Demaods for Graott Oeoeral. 1986-87. 

Ministry of External Affairs (XV-
21.3.86), 351-65. 

Draft Nalional Policy 00 Education 
1986 (Res') (XVn-U.86), 31-33. 

Recent Bombin, of Tripoli and 
BenRhad by US Aircraft (Dis.) 
(XVI-16 4.86). 338-44. 

~p rise in prices or Pertilizers and 
Petroleum Products (A.M.) (XIlI-
21.2.86), 411-17. 

T 

TA:::u:Ro: B;:D::~::R ~ Assam .\ 

lXVII-2.5.8li), 151-58. 

EPP amount outslandln. • .. inl' Tea 
Gardeo owners lXV--3J.3.86). 
11-12. 

Inclusion of cerlain castes io tbe List 
of sCsln, (XVII-7.H6), 109·11. 

Mlaranl labour In Allam (XVIl-
5.5.86) 265. 

Twenty Poiot Pro,Tamme for Tea 
Garden Area of A5sam (XVII-
7.U6). 205-06. 

DEBATES 

Demaodl fot Exccs, GraDI {Geoera'}. 
1983-e4 (XIV-J4.3.86), 368.71. 

Disapproval of Swadctlhi Cotlon MIIII 
, C08Ipany Limited (Acquilitloo aDd 

tran~frr of Undertaklnp) Ordinance 
(Rea.) (XVII-6.S.86), 308-09. 

FinlDCf' Bill, 1986 ConSid (XVII -
25.4.86).311·74 

Railway Budle!, 1986-81. General 
Dlscussioo (Xm-6.3.86), 342.43. 

Situalioo arbiol out of drouabt and 
otber natural callmities 1n varioul 
parll of the country (Ola) (XIII-
6.3.86). 394-97. 

SUJJl)'emrnllry Demands fer Grantl 
(General). 1985-86 (XIV -14.3.86). 
368-11. . 

Sw.desbi Colton Mills Company Ltd. 
(Acquisition and Transfer of Uader. 
takingl) 8ill- Coolid. (XVII-
6 '-86). 308-09. 

Sworn (XIII-20.2.86), I. 

Tea (Amendmeot) Bill-Consid. 
(XVIl-29.4.86). 373-74. 

TARIQ AN'" AR. SHRI : 

Adverse effects or combioatlon of 
Drugs wltb ErlOI (XVI-17.4 86), 
81. 

BaD on marketinl of Baral,an tablet. 
and iojectloDI abroad but iD UM 
in India (XVI-24 4.86}.202-103. 

Book Tranl'er by I.A. for use of 
domeslic flilht. by Mlniaters etc. 
(XVI-244.86), 193-94. 

Condilion of Dr. Ram Mano!!ar Lobia 
Hcnpital (X1lI-27.2.86), 236·31. 

Crisis In Small Sal: Manullclurio, 
Unit. (XV-2S 3.~6), 44-45. 

Dl'mand for ineenlivel (or promolloa 
of tourism lodustry (XIII-Z8.l.86). 
93. 

Fixation of prices of medicines (XV-
I 4.86). 89-90. 

Guldelioes for elearanc:. of Dew drua' 
and New CombinalioD 01 dr. 
(XV-3.4.86l.76_77. 

Import aod Relea.. of Seras aacJ 
Vaccines wilboul Test (XVI-
244.86). 201.02. 



IncreaSe In price of Vanaspati Ghee 
(XV -4.4.86), 95-96. 

Marketin, of Anti Histamines Drup 
",hb Slefiods (XVI-174.86), 
143. 

Ne,otlations witb Tribal National 
Volunteers (XVI -23.4.86). 191. 

Non-acceptllnce of Research papers in 
Hindi by 1.1 T. Delhi (XIII-
27.2.86). 183-84. 

Pr.x!uetion of bulk druas from balie 
Stagel {XV-25.3.86), 240. • 

Purchaae of old Aeroplanes by Air 
Jodia (XlII-27.2 86),.39-40. 

Quality test of medicines before pur· 
cbaae (XV-3.4.116). 143-44. 

Rifle with Telescopic SliM (XlIl-
5.3.86). 110. 

Samples of imported Bulk Drugs and 
Drua Formulations (XVI-IO.4.86), 
21-29. 

Shortfall in production of coarle 
cereals (XIU-4.3.86), 153·54. 

Workini of D.D.A. (XV-24.3.86), 
30-3t. 

Workin, of Drull Technical Advisory 
Board (XVI-24.4.86). 90-92. 

L!AAIH' 

Muslim women (Prolection of rlSbts 
on divorce) Bilt-Consid. (XVIl-
S 5.86), 467·69. 

TEWARY. PROF. K.K. : 

Achievement of targets uoder RLEGP 
(XIV-IO.3.86),101.110. 

Activitiel of smugglers in Ind around 
Delbi (XVI-23.486), 37·38. 

Barler of Maruli Cars for Engineeriog 
Goods (XVII--6.S 86), 72. 

Bibar.Uttar Pradesh Border disputes 
due to sblrtinr course . oi Gania 
(XlII-26.2.86), 86.81. 

Code of Conduci Cor Pohtical Parties 
(XIlI-4.3.86), 19. 

Companies raided to, eradicale Black 
Money (Xlll-21.U6), 197. 

Deposits in Rural Banks (XIII-
21.2.86). 64-65. 

Definition of 'Poor' and 'Poverly Lioe' 
(XIII-26.2.86). 197-98. 

FAueated Unemployed Youtbl(XVII-
5.5.86), 49-50. 

Establishment of National Institut. 
of Disaster ManaarmeDt in Andbra 
Prldcsh (XV-7.4.86), 4. 

Fire Prevenlivo PreeautioDI in Hotel, 
and Mullistoreyed buildlnlll (XIII-
26.2.86), J61-62. 

Growth Rate of National Economy 
1985-86 (XV-4.4.86). J22-23. 

Guidelines 10 Film Producer. for 
DilCourlging Jlvenile Delinquency 
(XVI-24.4.86). 32. 

Jnlcrnational Film Fe,tival It 
Hyderabad (XIII-4.3.86). 60-61. 

LOIsel Suffered by National Telltiles 
Corporation (XVII-2.S.86), 
31. 

Negotiation. lor IIvoid iDJ doubl.' 
fixation on Indians rC8iding in 
United States (XV-lI.4.g6). 
215. 

Renovalton Scheme of Sone Canal 
(XIV-J3.3.86). 76-77. 

Researcb projects beiog undertaken 
by C.S.I.R.{XV-2.4.86},93-99. 

Return of Sri Lankan Tamil Refugees 
to Sri lanka (XVII-7.S.86), 
2S2. 

Second Green Revolution (XV-
7.4.86). 117. 

Security Arrangements for Journalists 
(XVIl-28.4.86),11·18, 

Setting up of Industries in Laksbad· 
weep under 2O-polol Pro,ramme 
(XV-I.4 86),23-25. 

Shifting of indu·urles located in crowd. 
ed localities in Delhi (XIV-I 1.3.86). 
22-28. 

Shirlin, 0 r iodustries emittiD, gaset 
(XlII -4.3.86), 312, 



Sbortase 01 small colns aad one rupee 
notes (XIII-21.2.86), 163-6S. 

Sri Laakan Tamil reru~1 (XIII-
5.3.86). 76-n. 

State-wise electrification or vtlla,es 
(XIII-25.1.86), 112-14. 

Tecbaoloaica' Improvements in 
Railway System (XVI-24 4.86). 
7·9. 

Telepbone cODnection "II MP's rec:om· 
meadation (XIV-1I.3 86). t4. 

Use of Railway Institules for holdiaa 
Mertfnp of Political Partlw{XVI-
24 .... 86). 17-19. 

Visit of Minister of E.temal Atrairs 
to U.S.A. ·(XIV-12.3.86). 43. 

Worldn. of A.l.l.M.S. (XIV-ll.3.86). 
4-5. 

World Bank Joalll for projects in 
India (XV-21.3.86). 38·39. 

DEBATES 
Demand to re·Slart tbe RoblU Group 

of Industries. Bihar (Under Rule 
371) (XVI-21.486). 305.06. 

Demand. for GraDta (General). 
1986-87. Ministry of External Affairs 
(XV -24 3.86). Jt\O·68. 

DemaDd, for GraDtl IGeneral). 
)986-87. Ministry of Home Atral" 
(XVI-H.86), 3S3-66. 

Development in Punjab (Oil.) (XVlI-
30.4.86), 369-73. 

Motion (or adjournmeol (Xlll-
21.2.86). 277. 

Malim .,omen (Protection 01 riabls 
on divorce) Bill-Colllid. (XVII-
S.S.86). 349-S7. 

Need Cor early clearaoce of ,be scbeme 
for modernisation o( tbe SDoe Canal 
pendinl wltb tbe Plannina Commls-
,Ion (UD4er R\:le 377) (XIV-
11.3.86). lSM8. 

Need to provide alastiaa solutioo to 
tbe boundary dispute between Uttar 
P(IIdesb and Bibar (Uader Rule 377) 
(,XV-24.3.86}.355. 

Receat Bombiaa of Ttlpoll and 
Beaahazl by US Aircraft (Dis.) 
(XYI-l6.4.86). 357-62. 

Reported statement made by the 
official spotClmeo or a oellbbollriaa 
coaatry r ... rdlnl felleD! ·6t8r· 
baaca In India (CA) .(Xm-
25.2.86). 2~2. 295·302. 

Situation in Nlrcara8lla (Dil) (XIV-
7.3.86), 306-310. 

THAKKAR, SHRIMATI USHA: 

Modem Tecbnolo,y forNoo·Conveo-
tional EnerlY (XVU-·29;4.86). 
15. 

Public Can Office at WyDld.ldtltki 
aad AJlappadi io Ker.1a (XVII-
6.586),4. 

Sbort .. e of pilot. in Indian Airliac. 
(XIII-6.3.86). 20-21. 

DEBATES 

Gcoeral Budlet, 1\186-87. G~oeral Dis-
cussion (XlV-I1.3.86). a67.7J. 

~ellio. lip of a Committee to look 
fnto the arievallCCIt of amall 1isber· 
men io ICutcb. Mandvi and Budrelb· 
w.r di,tricts of Gujarat (Under 
Rule 317) <'CIV -11.3 ItS). 264. 

THAKUR, SHRI C.P. : 

BUlinea Maoaaement Officen to Run 
Public UodertatlolS (XVI-J'.4.86). 
293. 

Cause of Fire 10 Gbazlabad o.Jbi 
EMU train cOlch (XV-l.4;t6), 
I 53·j4. 

Development of Pbulwari Sheritr 
(XVIl-S.S.86). 51.S2, 

Development 01 wast eta ad 10 Blbar 
(XVII-7 5.86), 87·90. 

Ecooomic deyelopmeot or backward 
Statet (XVll-J0.4,J6). 950096. 

Elect.rooie T eiephollll Bachan,. at 
Patnl (XVJI-6.S.86). 34. 

Eltabliabment of i.t ..... ted ·maoll.-
ment pool (XJII-S.3,16). 154-55, 

Implem.tDta!ioo : orrccClllllMllClatloo of 



s.o CommIttee (XUI-4.3.S6), 
242-43. 

Iaclu.ioD.of "Taati" CommuDity in 
tbe Lilt or Scheduled Castel (XIV-
19.3.86), 9-12. 

Introduclion of a DiNet Superfast 
Train between Ban,alore and 
Howrah(XUI-27.2.S6), IS. 

Introduction of Light and Sound 
arr .. sement at importlnl places in 
Biber CXIV-7.3.116). 96-97. 

Laboratory tecbnol08i.IS ia kacbin, 
an4 Don·feacbina bospitals (XVI-
24.4.86), 271-7Z. 

Lilt or Essential Drop for Hospitals 
(XV-31.3.86), 39. 

1'(_ Projects for dcyelopment of 
Tourism in 1984-S5 and 1985-86. 
(XV-21.3.S6), 304-305. 

01 reserve. (XIII--4.3.S6). 360. 

Perlonolnce of Major Public s.:ctor 
Undertakings (X,Y-25.3.86), 
144. 

Position of Balance of Payment (XIH-
28.2.86), 162. 

POllina of drllg Igcnls by U.K. in 
India (XIII-26.2.S6), 231-3Z. 

Production 'Irgcl of pulael (XYII-
5.5.S6). 21-22. 

RccornmendatioDl of HiSb level 
'::ommittee on ell-servicemen pro-
blems (X1II-S.l.86), 52. 

Revival of Sick Industrics in Bibar 
(XVII-29.4.86). so. 

SbortllO of .. eft' and bed. in CGHS 
Maternity Hospilal,R.K. Purim 
(XVI-24.4 86), 8S. 

Taklnl over of Rajendra Memorial 
Inltilute. Palna by ICMR (XIY-
20.3.86). 94-95. 

_ Tedinoiocy for YB"ine prodUction 
(XVI-9.4,86). S5. 

Tberpeulic value of IIrlie (XV-
2.4.86), 6;-9. 

UDkecp of p!aces of arcbcoloalcal \. 
"porta_ce ill. Pa,na(XVJ<-17:4.86). 
11-72. 

West GermaD KnoW-hOW for Develop-
menlof Medicines (XVI-lo5A.86), 
20. 

Work on T.V. prOiC"mmea production 
centre, Patna (XlIl-4.l.&6), 
154-55. 

Work illS of A.I.I.M.S. (XIV-13.3.86), 
1-7. 

World Bank assiltance for Water 
Supply Scbeme in Bibar Towns 
(XV-7.4.86). 7-12. 

Youtb Welfare Prosrammos (XIV-
203.86), 164-605. 

Zero rate of Growtb of Population 
(XIV-20 3.&6). 160·62. 

DEBATES 

Demand. for Granta (Gea,eral), 
1986.87. Ministry of Eaergy (XV-
7.4.S6).284-87. 

General Budget, 1986-87. GeDllrai Dis-
cus~ion (XIV-12.3.86). 319·23. 

Irrigation Projects Awaitilll Clearance 
(HAH Dis.) (XVIl-28.4.@6), 
418·22. 

Need to declare Palna Uaiversity a 
CeDlral Univcraity (Under Rule 377) 
(XIV.....;18.3.86). 256-51. 

Need to give financial assistance to 
cultural institutes in Bihar (Und8r 
Rule 377) (XnI-26.2;86). 292. 

Need to reDovatc some canal aDd 
eXlenSIOD of dislributory f(om Dbawa 
to Parco and repairs of Kurkuri line 
(Under Rule 377) (XIV-12.3.S6), 
209. 

Need 10 sanction aD alomic power 
planl in Bibar to meet tbe power 
requirements of the State (Under 
Rule 377) (XV-7.4.86). 2.58-59. 

Placcs of lourist importaDcein Bihar 
(Undcr R.ule 377) (XVI-I 5.4.86). 
304. 

Prealdent's Address-MadOil of Thanks 
on (XIII-26.2.86), 305-09. 

Railway Budael, 1986-87-Gcncral 
Dis;usslon (XlII-S.3;86), .323-2$. 



THANOARAJU, SHRI S. : 

Industrial Finance Corporation 
(Amendment) Bill, 1986-Consid. 
(XVIl-2.S.86), 333-3S. 

THARADEVl, KUMARI D.It. : 

BaD on use of Fertabolin, Docabolin. 
Orabolin abroad but in use in India 
(XVI-24.4.S6). 

Drinkinl water Supply Sc:beme io 
Cbitmeoplur (XVI1-lB .•. 86), 81. 

Export of Sca Food (XVI-15.4.86), 
116-17. 

Kudremultb from Ore Project (XVI-
21.4.86),274-75. 

Manufactllfe of Radio Sets (XVII-
7.5.86), 263. 

Prices of Dipyridamole (XVII-6.S.86) 
121-22. 

Production and export of aea fooel 
(XVII-lB.4!!6). 253. 

Rqional Orid of TelecaltiDJ (XVlI-
28.4.86), 174. 

THOMAS, PROF. K.V. : 
Abolition of Octroi dUly (XVII-28.4. 

86). 88. 

Achievin& aelf-Iullicicncy in alcohol 
(XV-S.4.86). 7·14. 

Al\qed Unaccouated Sales aad Pur-
chase of Oold Ornameots b7 Jewel. 
lers (XVII-2.S.86), 280. 

Allotment of cement and M.S. Rode 
to Kerala (XIV -18.3.86), 14-17. 

Ammonia .torale tank al W:llinl 00 
hlaod, Cochin (XIV-17.3.S6), 8S. 

Amount Allotted for Development 
of Bio Oas in Kerala (X VIl-
29.4.86), 107. 

Amount allotted to Kenla under 
special component plaa and Tribal 
Sub-Plan (XVI- 9.4.86), 7J. 

Arrest of 'Mnsic with Meaninl' Ironp 
members at Cocbin (XVII-7.S.S6), 
58·59. 

Anlataoce for Deep Sca Fi,binl (XVII 
2L'.4.">, 21. 

Atomic Reactor in Kerala (xvt-
164.116), 1-3. 

Ball on Import of French Film 'Hall 
Mary' (XVII-28.4.86), 168. 

Bidi worhra In the country (XIV"':' 
17.3.86), 191-92. 

Bnnal... doWll election expenditure 
(XV-B.".86), 179-80. 

Central Aid 10 Kerala in lndnstri.' 
Seclor durinl 1986-117 (XVI-l'.". 
86l. 1t5. '* 

Ceotral AsslltanCi (or Small and 
Medium Portl in Kerala (XVI-
10A.86), 229-30. 

Centrally SpoDsored Schemes In Kerala 
lor DcycJopmenl of Fl5beri" (XV-
31.3.86), 270-1. 

Cocbin £lIport Proceasina Zone (XV-
4.4.86),260.61. 

COCODut HUlk Control Act (XV-
8 ••. 86). 78-79. 

CGlr Indultry in Kerala (XV-1.4.86), 
81-811. 

Commiuionina of Filbia. Vt$els of 
IFP (XIV-l0.3.S6). 38. 

Completion of National HiJhway 
!load coaneclinl MootbakunDam-
Edapally. Kumbalam-Aroor Bridac 
aad WelliDltoD lslaad BridlO wort 
ia Kuala (XVI-IOA.56). 228-29. 

ConnectlDJ liland. in Laksbadwecp 
with Korala mainland by telepbone 
lenice (XJIl-2S.1.S6), 121-122. 

COllltruc:don or Varapuzha bridae 00 
"'atlonal Hiah~ay No. 17 ,XV-
3.4,86), 139·40. 

Conyersloa oC Cochin Uaiveralty inlo 
a Centre for r.learch Itudl .. (XVI-
24.4.86), 15S. 

t-.. 

Critia ill Alcohol-Baaed Industries ... 
(XVI-IH.86),97. 

Cd.ts In Coebio Shipyard due to lack 
of order. (XIll-21.286), 229.30. 

CultlvaUOll of eaalaew nut plantatioa 
(XV-4.4.16), 93·,.. 



D8na8,. of Ric. atored ill L1C 
GodOWD. in Cocldn tXIIl-28.2.86), 
17J. 

Damaaed Rice atored in PCI Godown, 
Cochin (XV-4.4.86), 259-60. 

DeductiOD For DODatlotls Made for 
Research i:l Art, Education 01 
Caltural Activitie. (XVII-2.S.8Ci), 
232-33. 

Delhi-Goa-CochID·Trl"andrum Fli.ht 
(XIII-27.286), 251-!!2. 

I- DelinkiDa of POita of Chairmao aod 
Manalling Director In Public Sector 
Undertakin,. (XV1-15,4.86), 
21S. 

Di.lnCIS of Kerala covered by PelloD-
al Accident Insuranu Socia' 
Securily Schema (XIII-21.2.86). 
254-55. 

Effect or lotroduction of Electronic 
Equipmentl on number of Telecom-
municallca Employees (XV-25.3,86) 
103. 

Enquirina commillee 00 fire accident 
at Coc:bin Refinery (XV-1.4.16), 
227-28. 

Entertalomeot of Guests by Public 
FnltrprlSei (XIV -1 I .3.86), 173. 

Explnsion of Airport at Cocbio 
(XIV -20.3.86), 44.4S. 

EJrpao.ion of INS Dronacbarya (XIV-
12.3.861, 93. 

Expaosion Programme for Modern 
Food (Ind\a) lodustries at Coc:hio 
(XIII - 21.2.86), 125-26. 

Export and Coosumptioo of Fi.bes 
(XV-24.l.86), 181·83. 

Family clinic and iotegral~d cb'ld 
healtb scbeme of Coc:hin Naval Base 
(XV-2.4.86), 171·72. 

Formatioo of cODlorlium under Hydro. 
Carbons Jodia LId. (XV-8.4.86), 
178-79. 

Fuod. frum Forel,n Countries (or 
Developmeot of TelecOmmunications 
(XVI-IS.4.86). 211·12. 

Heavy machioery maouractarad by 
HMT Kalamassery, KerBla (XUI-
4.3.86), 534. 

Illeaal killiDI of snakel (XVI-23.4.86), 
102-03. . 

Implementation of scbeme by Develop. 
ment Autbo.rities In Kerala (XVII-
5.5.86), 213. 

Import of banned by MariDe Products 
Exporten (XJII-21.2.86), 121-22. 

Import of Deep Sea Trawlers (XV-
74.86), )S. 

loclQion of Export Earning. of ean-
cultural products under cash com. 
pensatory scbeme (XIV -14.3.86). 
132. 

IDcrease in Salary and other emolu-
ments of Judles of Supreme Court 
and Hiah Courts (XIII-4.3.86), 
499. 

Inferior quality ofDDT/BHC produced 
by Hlodustan Inlecticldel Limited. 
Udyo,maodal (XIII-4.3.86). 
498-99. 

Iotroduction of Fast Train between 
Bombay and TrivaDdrum !XIV-
13 3.86). 153. 

Investment by Don-resident IDdi ... 
(XVI- 24.4.86), 293-94. 

Kapoor Committee on conservation of 
oil (XIlI-4.3.86). 3S-37. 

Leaialation on prcoc:edurc to baDdl. 
cascs of rape (XVI-23.4.86), 
178. 

Linkin. of Ernakulam witb FORlan 
countries by STD (XIV-18.3.86). 
137. 

LoaDS for Purchase of Dew Cars for 
Taxi Porposes (XVII-2.5.86), 
233-34. 

Modernization of tb. Fertilizer and 
cbemical TravsDcore Limited 
UdYOlamandal and Coc:biD DivisioD 
(XV-24.3.86).299-300. 

Mortality rate amona women (XIV-
13.3.1.). 311. 



Na&loaaIw.,. Poli4:)' (XIU-4.3.86), 
200-201. 

Observance 01 Fire protection rule In 
Hiall.rm bulldiQp (XIlI:-l6.2.86), 
237. 

OpeoiDJoi New Post Offices (XlV-
J54.116), 212-14. 

OperallODal efficiency of AIR scrvices 
(X1U-21.286), 251. 

Orlanisalion of credit camps by banks 
(XVI-25.4.S6), m. 

PalscD,er Shipping Service between 
Cochio aDd Gulf Coanlriet (XIV-
13.3.86), 1S3. 

Payment of "Gholt MODCY" in Portl 
(XIU·-6.3.86), S9·90. 

Peadioa Estate Duty-CalCs (XV 11-
2.5.86) 1/3. 

People sufferIng from Sexually Trans-
mined Oi__ (XIII-21.2.86), 
109·10. 

Poland's offer for cleaniDI of river 
Gaop (XIII-26.2.86). ltO. 

Pollution cauled by Uoltol tbe ISRO 
at Alway., KerBla (XlV-19.3.86>. 
118-19. 

Power Production and Requirement 
durinl Seventh Plan (XV-15.3.86), 
203. 

Power tariff for Ind_ries (XVII--
6.S .. 86), 101-02. 

Priilting Ceolre under DA VP in 
Cachio (XVI-21.4.86), 141-42. 

Production of Cardamom in Kerala 
(XV - .... 4.S6), 199. 

Production .araet of Hindlillan In-
aecticldes. Lieniled. Udyoamandal 
(XIll-4.3.86), 498. 

Proposals by Kerala State HOUlinl 
Board 10 HUDCO (XVI-2J.4.86), 
208. 

Proposal lor 1.11 ladle Port Service 
(XVI-" ..... 86). 109.10. 

PIIoposal for payment of lubsidy to 
Kerala Tea PlaOC .... (XV-4.4.86). 
~. 

Proposal to 1DcIea .. T~ I. 
l:aklbMw"plllalllla(XUI-2.'.86). 
233. 

Proteetloa of Wild Life,(XVU-3G. .... 86) 
J04oG!J. 

Quality of rice lupplit4 thrOl/&ll Pabli4: 
D*ributlon Systelll (XIV-7.3.86). 
67-". 

Raids on bOUICI of Goveroment 
Otticial •. (XlII-'.3.86), 116·78. 

Rtc:o,nition of Trade Uniool (XVII-
S~~), I~. ~ 

B..strllion or Marru ... (XV-
15 3.86). 203. 

Reaulartsalion of casual employees la 
Cacbl. Naval Ba .. (XVf-23.4.I6), 
168. 

Replacemenl of tbe old MatlllDchery 
Bridae at eacbin Port (XVI-
17.4.86). 24-26. 

Rice mill, .1MIer food CorporatiOD 
0(1 ndla rUDnlna in Jos,.. (XV -
21.3.86\, 115·16. 

Safely measuroa for 011 JliPh ia Cochln 
011 Refinery (XIV-H.3.86}", 
189. 

Sale 01 Coqn.Ul Oil at IvbaidlleCl rate 
(XIV-7.3 86),222. 

Sale of Wheat allatt" to Kerala for 
"Food for Work Proa,amme" ia 
Open Market (XVI-21.~.86), 

257.'8. 

SaoctiOll 01 L_ b, HUDCO to 
C.C.D;A. (XVIJ-28.4.86), 169. 

Scbool Healtb PrOll'amme (XlIl-
27.2.86), 252. 

Seizure of llleaaJ abipmeatl of snake 
skin. (XVI-.2S.4.8S) 237. 

Sctt1al up of lnduttrles in areal 
i nhatllted by Scbeduled Caslel, 
Girijana and Adlvalla uocter Public 
Sector (XIV-II.3.86), 32-40. 

Shorta .. of Irouadaut aad &tam aeedI 
(XV-7.4.86), 17, 

Stnvallaa 01 R..-.rc:ll Searatl i1l 
Sc:teace aad TecbtaoJou (XVI-
9.4.86). 18U. 



· Special Committee (or Cardamom in 
the Spice. Board (XIn-'28.1.86), 
86-87. 

Stoppqeo( daily deposit Collection 
Scheme (XVI-7.3.86), 122·23. 

Strikes at Coc:binPort during 1985 
(XVI-10.4.86). 117. 

Suppl)' of Boiled Rice instead of Soiled 
Rice under loletrated Tribal Deve-
lopment ProaTamme in Kerala 
(XVI-25.4.86). 116. 

Support price for Coconut paid by 
NAPED (XIIl-4.3.86), 118·19. 

Teleca.t of Peature films selmed for 
Pi/moelav (XIV-10.3.86). 227. 
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Twenty Point Programme (XVII-
2.H6), 104. 

Supply of imported edible 011 to Uttar 
Pradeab (XVI-2S.4.86), 2S6. 

Supply or NUlrotioUl Pood to People 
(XVII-2.S.86), 263-64. 

Supply of Tyres to Farmers at Conces. 
sioDal Rates (XVII-29.4.86), 273. 

Survey of Persons not Getlin, Nutri. 
tious Food (XVII-2.S.86). 264-65. 

Survey of plaeea wbere Nutritious Food 
Dot supplied (XVIl-2.S.86), 264-
6S. 

Survey by Utlarakband Researcb Ins. 
titute (XlII-6.3.86), 137. 

Trade Delich (XlII-21.2.86), 87-88. 

Tree PIIDlation (XVI-9.4.86), 33. 

Witbholdin, of LPG supply by Distri. 
butors OD eve of Price bike (XIII-
15.2.86).242, 

nEBATES 
BusIness of tbe House (XJV-14.3.86). 

293-94. 

Demands for Grlnts (General), 1986-
87. Ministry of Home Affairs (XVI-
15.4.86),407-10. 

DemaDds for Grants (General), 1986-
87. MinistrY.:lf Petro'eum and Natu-
ral Gas (XIV-20.3.86), 270-72. 

Finance Bill. 1986 Copsid. (XVI-
15.4.86), 392·98. 

Need for verifying articles Bnd tbeir 
nlue bdore book in. tbe insured 
parcell by P&T Department (UDder 
Rule 377) (XV -3 4.86), 262-63. 

Need to develop piparhawa vill .. e as 
• touriat centre (Under Rule 377) 
(XVI-23.4.86), 227-21$. 



. , Need· to· provide&1'llnts to'the farmers 
for purcbaaiDa ,diceel. Irlctors and 
olber equipments (Under Rule 377) 
(XVII-28.4.86), 309-10. 

Need to take overthe Anlad SUllr 
Mill in Kbalilabad. U.P. (Under 
Rule 377) (XV-21.3.86). 337. 

Railway Budget. I 986·87-General 
Distussion (XllI-6 3.86). 299-301, 

TULSIRAM, SHRf V. : 

A.reementwitb U.S.S.R. (ol'drilliag 
in Cembay and Cauvery bUID 
(XIII-25.2.S;,). 120-121. 

AUotation or lunds for development or 
band loom In Andbra Pradesb (XIV-
7.3.86), 175-80. 

Approvals ror New Licences in Auto-
mobile Sector (XlV-IS 3,86), 153. 

AlICIDbly-based maDufatlure tecbno-
logy (XIV-I1.3.86). 205-6. 

Asylum SooablbySikb Mililaol. I. 
Brilaia (XIV-19.3,86). 1\9-120. 

Buy back of BoeinS Aircraft by U.S. 
Boeill. Airplane Compaoy (Xlll-
6 3.86). 145-46. 

Charya Comm;ltee ,Report (XVII-
2 :0; 86). 239-40. 

Cbecldoll of airtrafls (XVI-24.4.86). 
250.51, 

Cbetk on Mliidistribulion 01 Paper and 
Newspriot io State. (XIV-IO 3.86). 
76. 

Check 00 Maldismbution or paper to 
SUles (XIII-6.3.86). 204 OS. 

CIowre of M,nes by Eulern Coal 
Limited (XIV-I 1.3,86). 171-72. 

Closure of retail outlets in Andhra 
Pradesh (XIIl-28 2,86). 87. 

Conltruclion of Houiesror Landle., 
Ilural Worker. (XVn-28.4.86). 
172. 

Cootaioer char,et alllldiaDPDru vi.-
a-vii Corelln ports (XIV-13.3.86), 
102. 

Cur.biqGohI kwelier), Tl'IIde(XVII-
2 $.86),239. 

Deatb. due to adulterated Drup 
(XIV -13.J.86), ·189. 

Diesel elllines for Soulh Central 
Railway (XIII -6.4.86), 100. 

Dolay in Implenteotalioa or ArjllD Seo 
Gupla Committee Report 00 Public 
Sector Eaterpri .. (XVII-29 .... 86). 
243. 

DelalUlarion ofS_lt waler (XVIt-
5.5,86). 35. 

DimiDithioa tlond in A,rloultural 
Productton due to Ch_leal Ferti-
lizers (XlIf-4.3.86). 234-35. 

Disbursemeol of loana toti_IPn.riq 
, ADcillary Uoil. (XV-21.3.86), 

247-48. 

Dillribulloo of paper (or use III 
. n-.pa"er iadustry . (XlV -10.3.86). 
189. 

Expert Committee 00 FuocrioolllJ of 
StatoBlecrrleily Boardt (XVIJ-
29.4.86), 37. 

'Export of Garmenll (XIV -7 .3.86). 
17),;,75. 

Ezporl of Handlooms and TOlltl" 
(XIV-14.3,86). 38-40. 

Export of Indian Textile. to United 
Scatp (XIV--7.3.86). 8-12. 

~porl of iron ore lo.Japaa (XV-
2L3.86). t02. 

Expon of COltOD 1rom A.P. (XIV-
14.3 86), 97. 

ElI.port of I ron Oro 10 Soutb Korea 
alld Japao (XIV-14.3.86), 181-82. 

Export of Staple Cotlon (XIU-
21.2.86). 253-54. 

Ex;:oort of Woolleo Knitwear (X1Il-
!B.2. ~6).171.13. 

Extremiits A ctlvitie. tn Britala apinN 
India (X1n~.2:86). 163064. 

Failore of HYVrIoe i,roduction 
(XV11-28.4,16), 'lSI. 



Fire III ItOlle of Yi .. kbapatllam . Steel 
(XIIl-4.l.86). iZI-23. 

Puods for Industry asked for by 
Aodhra Pradeib (XV -2.4.86), 
251·52. 

Generation capacity of 
Hydro Electric Power 
J 1.3.86). 207'()8. 

Stieailam 
(XIV-

Gbut of Cotto II In the market (XIV-
25.4.86). 324-25. 

Import of Pestk:ides (XVII-28.4.86), 
130. 

Import of Urea (XVI-2l.4.86). 
152·53. 

locfdeot of firiOI 00 Jodo·PaIt borders 
(XIII - 26.2.86). 2.32-33. 

la«eaaem Air Iudi. air fare due to 
bIte in fuel (XIV-J3.3.86). 
266·67. 

Iner_ in quota of imported edible 
oil to be supplied to Aodbr. 
Pr.desb (XIII-2t.2.86). 122.26. 

IDlll'eue to Telecom outlay (XIlI-
2'.2.86), 246, 

Judo-US Joint Commilsion Meetin, 
(XIII-26.286). J09-10. 

lnst.llatlon of Platform .in B.y of 
Benpl on Andbr. Pr.desh Coast 
(XVII-294.86). 24&. 

K.miol type Reactor io Andhr. 
Pradesb (XVI-23.4.86), 34. 

Licence for m.nufacture of VCRs .Dd 
microw.ve ovros (XIV -12.3.86). 
80-81, 

LOIS to lAC due to bike in fuel price 
(XIV-13.3.86). 267-68. 

Lower .Ilocation of funds for Water 
Supply (XIII-4.3.86). 235·36. 

Manaaement of Poodlr.ins· by FCI 
(XIV -19.3.86). 17. 

M.lter Plan for DevelopmeDt of 
VJsakbapatn.m PorI (XV-27.3.86). 
95-6. 

Mobile Soli Testint· V.... (XIV:'-
)7.3.86).29·31. 

Moderoisatioo of Machioes Tool 
Industry (XV- 8.4.86). 140-41. 

'No iDdustry' dibtricts in Aodhra 
Pradesh.(XlII-4.3.86),481·8S. 

No public Sector support to Bonds or 
III ud NTPC (XV-21.3.86), 
248·49. 

Offer of Swadesbi aircraft firm for 
Commuter Airliner (XJlI-27.2.86). 
189.90. 

Opcoiog of Rail Route betwRn India 
and Paklst.o (XVI-9.4.86>. 
37. 

PermissioD to cootinue HSCL (XVI-
21.486), 278.79. 

Posteponement of meeting 01 ElIternal 
Affaira Mioislers of Iodia and Pat 
(XIV-I9.3.86),87.88. 

POlliq of drua aaenla by U.K. in 
India (XIII-26.2.86), 231·32. 

Power from National Grid to Andbra 
Pradesb (XIII-4.3.86). 485-94. 

Priority to Minor .Jrrigalioo Projectl 
(XIII-27.2.86), 190-91. 

Production and Dietribution of cement 
to various St.tes (XV-2S.3.86), 
217. 

P.rodUClioo and export of CottOD 
(XIV-IO 3.86).272. 

Product/Oil of IICwsprint(XIII-4.3.86), 
360. 

Production Ta~ts of Oilseed. (XVII-
28.4.86), 98. 

ProyidiD, Loanl at Coocessional 
Rates to lodustries (XV-2S.3.86), 
221. 

Public can Offices at Wynad, Idultki 
aod AU.ppadi in Kerala (XVII-
6.S.86), 3. 

Raisiog of resources by Slates to meet 
requirements of Seveotb Plan 
(XVII-30,4.86), 2]8-40. 

Raodam checks of relief plan (XV-
24.3.86), 319. 

Recovery of Tu arrear. from bia 



Business Houtel (XIV-7.3.86), 
150-56. 

Re-iatroductlon of scheme of lIupply 
of iadell to uportefJ (XV1-23.4.86) 
313. 

Relaxatioo of ladustrlal Iic;enee Rules 
for Selected ioduSlrles (XIlI-
232.86). 246-47. 

Relie' to Collsumers due to Duty 
Relief Extellded by GOth!r1IIDClIt to 
Texn1e ladultry (XIV -14.3.86), 
2OS-06. 

Reponed move of Soutb ... fricao 
Government to demolisb tbe 
Building 111 Plecermaritzburg where 
Mabatma Building Gaodhi lived 
(XVI-9.4.86),3-4. 

lleservatioll of electricity/power from 
NatiODal Grid for alricullural pur-
poses (X1V-18.3.116). 73-74. 

!tole of Directors io Public Sector 
Managemcal (XIV -11.3.86). 
95. 

Settiag up of Termeric Ceotre ia .... P. 
(XVI-21.4.86), 22-23. 

SettlDB up of LPG PlaDtI io Gujarat 
and Aadhra Pradelh (XVI-29.4.86), 
241. 

Setlint up of New .... ricultural aad 
Procc: .. ed Food products Export 
Development Autbority (XV-
21.3.86). 245-47. 

SetUnl up of Super Thnmal Power 
Plants in Andbra Pradesh (XIV-
18.3.86), 151-52. 

Sbortaae of Power Hil. Jodustrial 
UnrlS 10 Nortbero lodia (XIV-
18.3(6), 1~3·S4. 

Sick Textile Mill, (XIl1-21.2.S6), 
253. 

Social lendioJ by Punjab National 
Bank aad AGdbra. Baok In Aodbra 
Pradesh (XIV-7.3.86). I". 

Steel Coosumer Couo;;il (XV-24.3.86), 
181. 

Stepi taken 10 achieve lelf sutllcieney 
io crude (XIV-ll.3.86). 206-07, 

Strnamliailll of ,Purcha" of Cardamom 
by Carcfamom Board (XVIl-
2.5.86). U5-]6. 

SIrC:s. Oil availability 01 Traasport 
(XIII-5.3.86) 6M2. 

Suhaidy on Fertilizer. (XV-2~.3.86), 
290-92. . 

Suburban Traial 00 Central Railway 
Bombay (XVI-24.4.86). IS-16. 

Supply of Farm Inputs to farmers 
(XIII-4.3.S6), 233-34. 

Supply of Raw Material to Weave,. 
for Productioa of la .. ta Clotb 
(XIV -14.3.86), 203-0S. 

Suppan/minimum price of foodaraloa 
(XV-7.4.86),76. 

ThrUlt Area. IDdeotlficd by National 
Productivity Couoeil (XIV -IS.3.86) 
IS4-SS. 

UtiHlltioo of Plao alloeatioa by 
States (XVI-23.4.86), 147-50. 

World Baok auill.oce for Irrip,loo 
systems la Puo)ab (XIII-27.2.S6), 
36. 

World Bank Loaa and IDA Credil for 
Cement Project a aDd itl Sbare to 
ADdbra Pradeab (XVII-29.4.86), 
242. 

Yeo a,cecDleot for supply of pipet (or 
Hazira'Bijaipur-Jaadlsbpur PipeliDc 
Project (XV -23.3.86), 8). 

Zone.wise diviaioo of 20,000 walOOI 
(xv -31.3.S6), 147-48. 

DEBA7 ES 
Demands for ElIc .... Orantl{Rajlway '). 

1983-84 (XIV-13.3.S6). 3a8.~02. 

DemaDds for Grant. (Gelleral), 
1986.87, Miohtr, of Home Affair. 
(XVI-I0.4.86).423·29. 

Demaods for Graoll (Railway), 
198~7. (XIV-1l.3,86), .198.402. 

Supplemeatary Dc:maods for OraDls 
(Railway.). I98S-86 (XIV-I3.3.86). 
m-402. 

Tbird Report of ~ail'ny ('(!D"CDticD 



Commille. (Rei., (XIV -13.3.86), 
398.402. 

'fUR. S. TARLOCHAN SINGH: 

Checking of Malpractice, in Petrol 
filliag Slaliona lXVII-6.5.86). 
23G-3J. 

Conver.ion of Saline Sea Water into 
Dltnitiol Waler (XVll-lO.4.86) 
47-48. 

Cultural Agreement with USSR 
(XVI-I7.4.S6). 180. 

Damale to Crops due to Drouaht and 
Rain (XVII-S.5.86), 46-S0. 

Dbillon Committee Report (XVI-
23.4.86), 128·30. 

Maintenance of cIVic amenities in 
resetllemcnl colooies in Delbl 
(XVII-28.4.S6), 15J. 

New Central Scbools in Puojab (XVI-
24.4.S6). 214-

Notification by Dtlbi Administration 
(XVII-S.S.86), 169.70. 

Pilferinl of Gas from L.P.G. Cylinders 
by traDSporters in Punjab (XVII-
6.5.S6), 227.28. 

Role of Unioo and Stale Governments 
In retard to I ndultrial Project. 
6.5.86), 64-6S. 

TYAGI. SHRI DHARAMVIR SINGH: 

Cornea Transplant performed in Dr. 
R P. Centre for Opthalmic Sciences 
in AIlMS (XVI-IO.4.86). 64. 

TYTLER. SHRI JAG DISH : 

Findiotl:s of 'Cour,' appointed to io-
vesti.ate into the circumstances of 
crasb of Air India Jumbo Jet 
'Kaoiahka' on 23rd June, 1985 (St.) 
(XIV -14.3 .86), 289-90. 

U 

UNNIKRISHNAN, SHRI K.P. : 

Allocation of Palmolcnf to Kerala 
(XIII -21.2.86), 228·29. 

Bond facilitiea and deferment of pay. 
ment of CIHloms aod ExcIse Levics 
(XVI-lS.4.S6), 2n·7'. 

Collaboratioll Agreement with Japan 
for Auto Parts (XJV-IS.3.86). 81 .. 
82. 

Complaints reprdiol ahort weilht of 
L.P.O. (XIII-2S.2.86), 1".116. 

Declaration of interoState road. in 
Kerala al National ffiabwaYI 
(XVI-:i4.4.8o), 236-37. 

Fall in priCes of cardamom and losa 01 
export markets(XIV-14.3.86), J44-4$. 

General Relerve EngineeriDl Fotctl 
(GREF) (XVII-30.4.86), 132-33. 

Impon Duty 00 DMT/PTA (XVII-
2.5.86), 164-66. 

Income Tax ASleasees in various Tax 
Bract.ets (XV-21.3.86), 161. 

LolSes incurred by Vayudoot (XVI-
24.4.S6), 127-28. 

Naval Helicopters for the use of Civil. 
iao VIPs. (XVlI-30.4.86), 2OS.10 

Permission to Mis. Burroughs WeI. 
come Ltd. for Foreilln Collabora. 
tion with/MIS. Nike Incorporated, 
US.A. (XVIl-29.4.86),I00. 

POlt Offices in tbe country (XVlI-
6.U6). 114-1S. 

Production and distribution of Marutl 
Cars (XVI-15.4.86), 64-74. 

Protection pf rorests in Kerala 
(XVIl-30.4.86). 4S.46. 

RClltstered Consumer Cooperativi 
Societies/Stores in Stales (XIV-
7.3.86), 70. 

Repaymeot of major International 
Monetary fund Loans (XUI-
21.2.86). 98-104. 

. RepreseDtatioDs from GovernmeJIl 
Employees of Mahe for payment or 
House Reot Allowance (XVI-
11.4.86), 83-84. 

Share of Small Scale Industries uttit 
in Import Liccnces (XVJ-~.4.86). 
147.56. 

Sbatinlof losses incurred by Publi!l 



DiatdbutiOl'l System by Central 
and State OOftfDments· (XUI-
21.2.86). 228. 

Struc:ture of MetropolitllD Telephone 
Corpol1ltion (XIII-25.2.86" 2()().. 
201. 

Telecast 0' 'Newaliae' PrOlr.mme 
(XVII-28.4.86), 7f 

DEBATES 
Dem.n~s for Graot. (Gencl1Il}.I986-87 

Ministry of Defence (XV-8.4.86). 
362-68. 

DeIIIaads for Graots (Geoeral). 1986-
87. Moimy of External Affain 
(XV-24.3.86},412.17. 

Developmeot io Puojab {Di •. } 
(XVIl-30.4.86). 389-92. 

Escape or Prisollers from Tibar Jail 00 
16th March. 1986 (Dis.) (XIV-
19.3.86), 297·301. 

General Budaet, 1986-87 Geoeral 
. Discultion (XIV-ll.3.86), 219. 

26. 

Re: Muslim Womeo (Protection of 
RI,hta 00 Divorce) Bill (XIII-
21.2 86), 302,.1)8. 

MUllim womeo (Protectioo of rilblS 
on divoue) Bill Coosid. (XVIl-
5,5.86), 4l2-39. 

President's Address. Motioo of Thanks 
00 (XJ1I-27.2.86,,). 3SO.'5. 

V 

VENKATESA~ SHRI P:R.8. 

Productf8o of Pyrazinamid from hiler 
mediate .taae (XVl-lS.4.86), 82. 
83. 

Redaction 10 pricee of Vitamin For· 
mDlatioos (XVII-21.4.86), 264. 

Sbortaae of AnlioT.B. PreparatioDs 
(XVI1-29.4.86), 67. 

VENkATESH (Dr. V.) 

ActiYltia of C.uaI Samyukt Sadacbar 
Samitl (Xvn-7.5.86), 249. 

Claim or NTC .. edltt Natloaal 

COGI1IDIer Co.opWetive Pederatlot 
(X1V-25.4.86), 2·5. 

Completion of ideDtlfted pr.ojecte 
(XVI-16.4.86), Ill.IS. 

Consultaocy aod otber Services reo-
dered by National Buildi.,.. Or ... 
ointion {XV-24.3.86l, 16-17, 

ContaiDer Vcuell acqvtml,.,. Sblpp-
ioa Corporation 01 Iodi.· (XVI-
10.4.86). 47-48. 

Contracts for cooscruc:tion 01 bolllH 
at Robioi (XV-7.4.86), 33·34. 

Decline in SMc of Product. -01 NatioaaJ 
Te"tiJe Corporation (WBABO) 
(XVI-Il.4.86). 22.26. 

Dcnolitied Communities and Nomadic 
Tribes (XJV-12 3.86).15.18. 

Deposit of a 'alte . cbeque ill IndlaD 
Oveacas Bank Braoch. Rourkela 
(XIV-I'.3.86), 116-17. 

Dry aDd farminl in Kaloataka (XIV-
17.3.86), 178·79 . 

Ellpaoeioo aDd coovenion of M.G to 
B.G. Railwa, lIae. lD Karoat~ka 
State (XV-3.4.86), 79. 

Feulbility atudles 00 computerisaUoD 
in .. riout . DepartmeDtt(XIV-
J9.3.16). 12-25. 

Fimo. up of vacancies in Kama,alta 
High Court (XVH-!9.4.86), 179. 

Glowtb rite of Fftb 'rom loland 
Water (XVI-21.4.16). 93·94. 

Hoardinl of Imported Suaar by Small 
Traden (XVlf-2.S.86), 170-7<4. 

Holdllll Back of Can iD OurpoD 
Stockyard by MartUI UdyOl Ltd. 
(XVI-IS.4.86), 94-95. 

HoU.iol PTojeta ror CeDtnat·Govem-
meot Employee. (XVIl-28.4.16), 
89. 

Implementation orlO-polot PrOllamllle 
by Statet (XIII-5.3.86), 24. 

Import 01 Eqllipmonte by O.btO.C. 
(XV -1I.4.86) 77-78. 

IDeI_trial -work.... 01 Military Eatl-
oeen Scrvicee (XVI..,...9.4.86). 



judicial Reforalll (XV-2S.3.86), 
25. 

Lay ol'in H·.A;L. det.c:tment or 
Aar. Canll. (XVlI-28.4.86), 
268. 

LOll in NTC (WBABO) (XVI-
]J .4.86). 231.40. 

Ma~ K~d P,o';'Cl of Hlndustan 
Copper Limited (XVIl--28.4.86), 
159. 

... Opinion loulht by Law Commlssson 
on A ...... llr.flol or Julliell-_ (XV-
8.4.86). 174. 

PrlYatiAtion of .SecurilY aad deaning 
arr ........ b II . Government 
Oftlc:es (XVI-23.4.86), 22·27. 

Production of Cloth by NTC (XVIJ-
2.5.%); 40-41'. 

Production Cost of Rice, Wheal and 
SupJCaae (XV~31.3.16), 237. 

Projte.. behind Schedule (XIII-
5.3.16), 12·14. 

Proponl of abolish·· BUHIlu of Public 
EatuPli_ (XVII'--6.S.86).69. 

Purchaae of Ollts for Gbalaprabba 
Pow.rHou ... , Karna&aka <XVII-
29.4.86), 211. 

R.id, .t Premlaes of Diamond Dealer. 
(XV-4.4.86); 292-94. 

Report·oI Commlnee OD !!Celden! in 
NeJveli Lllniu; Corporalion Limi-
ted (XVlI-6.S.86), 46-47. 

RacrvatiDD for SC/ST ia' minerals 
aDd Meta'i Trallina CorporatioD 
(XV-I." 86~. 223. 

Samples of Imported- Bulk' Drugs and 
Drul Formulations (XVI-10.4.86), 
25. 

SecoitdTberrrlai Power Stallon Ex· 
pan.ion Scheme of Ncyvell L1,nlle 
Corporation (XVI-I'.4.86). 128-
29. 

Service condllions of Enalisb aDd 
Laattaaae Newt Readers' (XV-
31.3.85), 211. 

hv .... World Coatr .. ofSexoloiY 
ID Delhi (XIV.:o-U.3.86); III. 

Sbip~ on chart«illl alTallp!lDellts whb 
Sbippinl Corpolll1OD- . of India 
(XVI-IO.".86), 147-50. 

'itabi .... ttOlJ of. Marua- Car P,. and 
updaliaa u. Medel (XVI-IS.4.16), 
287-88. 

Supply of defective bucket wbeel 
Exea-vators by M. A. N. West 
GermaoJ ·to Neyvcli- Llpite Cor-
poration:' Ltd. (XV -':'1.4.86). 6) •• 
64 

Suppl, of Excavators to NeJveli 
Li8nite CorporatioD' by ".A.N., 
Well·GermaDY (XVI-IS.4.86), 282_ 
83. 

Tendert for· Project' of N.ynJi Lia-
Dite CorpOI'aOon I..td. '(XVII-
29.4 86), 32. 

Third Mine Expan.lon of NeyveJi 
Li,nite CorporatioD Llmlled Ney-
veli (XV -8.4.86), 263·64. 

US Naval Know-bow for Cbina 
(XVII-7.S.86). 4!Mo. 

Uniform wap structore of doctor. 
(XVI-I7.4.86), 205. 

Violation of impurt licence. (XIV-
7.3.86). 253. 

Water Borne Sanitary sY.lem~al KaD-
pDr (XVI-9.4 86), 45. 

Workillll of Kolar Gold Min .. (XIV-
17.3.86). 113-114. 

DEBA.TES 
Business of tbe Hoose (XlV-

7.3.86). 281-82-

Busioess or tbe House (XIII-
21.2.86). 2911-99. 

Deraaadalor Ex-ccaI. Gr.Dla (Railways) 
1983-84 (XIV -'}3.3.16), 463-65. 

DelllfDd's lor· Grants (<lea .... I). - 1986-
87. Ministry of PearoJeum and 
Natural Ga. (XIV-20.3.16), 272-
74. 

Demands for Grau (Rail_,s). 
1986-87 (XIV-U.3,86).463-65. 

Oemaad for relea. of tile llalam:e R. •• 
200 erora 01 Central ..... taDCC 19 .. 



Itaromh lor reUef of ... drolllht 
affected areu iD the State (UDder 
rule 377) (XV -3.4.86), 262. 

Need for Iiokioa Southern Rivera with 
Northern Rivers and Wntern River. 
with EasterD Rivers (Under Rule 
377) (XIV-13.3.86), 304. 

Need to acl up small and medium 
scale loduatries io Kolar district of 
Karnatua (Uoder Rule 377) (XV-
24.3.86). :m. 

Situalioo ariuq Nt of drouahl aDd 
other oatural calamit_ 10 various 
peril of tHe COtmll'l' (Dis.) (XIII-
6.3.86), 425-28. 

Supplemeotary Demand. (or Granta 
(Rail_fa), 1985·86 (XIV-ll.3.86), 
463-65. 

Third Report or Railway CooYeDtion 
Committee (Res.) (XIV-13.3.16), 
463-68. 

VEI.MA. DR. C.S. : 

Achievemeot •. by agicultural research 
centre, (XlII-4.3.86), 170-173. 

Allocation/expenditure/taraetl achle\le-
meot ot family plaoniDa durioa 
Sinh PlaD (XIV -13.3.86), 81-88. 

Ca_ of Mental Retardatioo (XlII-
6.3.86),111-112. 

Compeoutioo for Hou... demolished 
by !lOA in Mayur Vahar (XV .... 
31.3.86). 348-9. 

ea.t of D.D.A. Piau iD Mayur Vibar 
Reaideotlat Scheme (XV-31.3.86). 
232.3. 

Detay in asse_ot 01 raid cateI 
(XJV-7.1.86/. 130-31. 

Ex-FERA compaDieJ io drul iodllllrY 
(XVlI-6.586). 107-108. 

ProvisioD of cstabl .. at cheap rate. io 
traw aDd at ltalioo; (XIV-
13.3.86), 254-55. 

RailwaY Bridae coooectiOI Basarabe 
Sulaoa.oj o\let Ga... (XIII-
6.3.86). 193. 

80111111 price of L. P.O. io differeDt 
pm of coaDtTy (XIII-U.I6). m. 

DEBATES 

Plood Control Authority of lndilti 
8&11 Intd. (XVIl-l.5.86), 342. 

VERMA. SMT. USHA : 

Amendment. io Provision of Ratio-
Parameter (XVIl-29.4.86), 287. 

loterim Relief to workers in Su.ar 
Mills (XVI-21.4.86). 59. 

Price fixation 00 of Sodium .. licytal' 
(XVII-6.'.86), 116. 

A 

Production and short ... of Quioine 
(XVII-29.4.B6). 54. 

Productioo 01 Benyl Procaine Peni. 
cilliD (XVI-15.4.86), 81-82. 

DEBA.TES 
Finance Bill, 1986 Coolid (XVI-

15.4.86), 359·62. 

&ail_, Bud.... 1986-87-Gcneral 
Dlac:uuioo (XIII-6.3.86). 320-12. 

VIJAVARAGHVAN, SHRI V. S. 

AbIorpaoD of Rnerved Tralaecl Per· 
IODI io TolecommuDicatioo Do- ( 
partmenl (X~W-II.3.86). 82. 

Allocatloo durinl Sixth Five Vear 
Plan lor Anti· poverty p'OIramme 
\XVII-7.5.86). 105·110. 

Allocatloo lor Oil Exploration in Sixth 
Plan (XV-2S.3.86). 235. 

Alteraalive Power Project 10 place of ." 
Sitent V.11ey Hydro-Electric Project 
(XIV-l~3.86). 79-80. 

AmouDt spent 00 adverlisemeots by 'i\>-
Air India and Indi.o Alrlioe. 
(XIIl-6.3.86). 24. 

Assistaoce to Coconut Growers io 
Ker.la to remove rool wilt alfeeted 
palms (XVI-21.4.86), 237·38. 

BoDUI to rewrved IralDed pool emp-
loy ... io P &. T Department (XIV - ... 
11.3.86), 80-81. 

Ca.paclty utili_dOD of Marutl UdyOl 
Limited (XJII-2S.2.116), 260. 

C41iUOI 011 lotal apiodlIJe capacity 
(XVI-25,4.86). JIB-liP. 



MAMlIRDh 

Central Schools ID Xerala (XVI-
10.4.86). 209·10. 

Clearance to New Power Project. 
(XIV-18.3.86). 150-151. 

CollaboratioD witb Other Countrle. 
to Explore OceaD·Bed (XIlI-
26.2.86). 83. 

Complaints relardlnl Corruption iD 
DistributioD of Loans (XV-
4.4.86), 121·22. 

CODstructioD of New Airport. iD 
Seventb PlaD (XVI- :0.4.86), 209. 

Conversion of LPTs into HPTa (XV-
24.3.86), 18S. 

Corrupt Practices of F.C.I. Ofticial. 
in Kerala (XVI-I 1.4.86), 137. 

Cusbioned seals aDd ~rtbl iD coaches 
or Jayanti-Janata Expresc (XIV-
13 3.86). 66.67. 

D.A. Instalment. to central GOyerD-
ment employees (XIII - 21.216), 
32. 

DA to Central Government employees 
(XV -21.3.86). 137.138. 264-6S. 

Defects ID New LPG Relu'aton 
(XV-8A.86).272. 

Development of Guruyayoor as Tourist 
Centre in Kerala (XIII-21.2.86l, 
215·16. 

Development of Railways in Malabar 
relion (Kuala) (XIV -13.3.86). 
249.50. 

DevelopmeDt of Tissue Culture Tech. 
nlque ill COCODut by CPCRI 
(XVII-S.S.86). 129. 

Direct Biahts from Sta,e Capilals to 
Delbi (XVI-IO.4.86). 2'0. 

Diversification of Printin, Macbinery 
UDlu as HMT LId.. Kalamassery 
(XV -11.4.86), 168·69. 

1 

ElIpaDsioll or Capacity of LPG Boulilll I 
Ex::::n (~:I~~:::6)~:~;~OCbift 'I 

ESI benelli. to bidi workers (XVII-
28.4.86), 262. 

Exprell Dear Edappali (XVI-lOA. 
86). 282-83. 

Export of Coir Goods from Korala 
(XIII-21.2.86). 215. 

Export of non.bumati rice (XIV-
7.3.16j, 96. 

Finucial AssistaDce for setti~1 up 
Storaae Space for Strenlthenin, 
Public Distributioll System (XIII-
28.2,86), l76.n. 

Impact on weatber due to Defore.ta. 
tion (XVII-7.S.86), 219. 

Indultrial Licences for backward ar ... 
issued durin, 19115 (XV-lS.3.86). . 
236. 

Investment in Caprolaclum Plet at 
Udyosmandal in Kerala (XV-8 .... 
86). 271·72. 

Irriaalion facilities to Coconut &rowers 
In Kerala durlns Sixtb and Seventb 
Plan (XVI-21. ... 86). 130-31. 

Liceoces 10K erala for electronics 
items (Xlll-S 3.86). 148-IS2. 

Loan distriggled in Kerala under 
ADtl-poverty proaramme (XVIl-
7.5.86). 1711-179. 

Losses Incurred by Slate Road Trans· 
port Corporalions durina 1984-85 
(XV-27.3.86), 115-7. 

Main Frame Computers (XI 11-26.2. 
86), 191.192. 

New Engineering Colleges in Kerala 
(XVI-24.4.86). 

N~w Trains in Malabar Realon (XVI 
-24.4.86), 179. 

Nutrition Leyel of Poor and Fixed 
Income Grollp (XIV-19.3.86), llO-
121. 

Opening of Branches of Nationalised 
Banks In Palabat (XIII-28..2.86), 
64·65. 

Oyer-brid. on Railway level crossiDa 
in Palabat Town (XVI-17.4.86),. 
110. 

Pteventlnl deforestation for preservinl 



eeef08i~' ··hti~aDCo(XUI-5.3.86), 
77·82. 

Productioo of Electronic Iteml (XVI-
23.486).35·86. 

Pr()p0t81 for Ceolral FinBDc. for 
loduatries from Governm01lt of 
Kerala (Xfll-4.3.S6), 3i8-3to9. 

Proposal to Develop Tourist Complex 
tD Palgbat (Xm-2~.2.86), 204. 

Proposal to set u.p· Food Ploceesing 
Uoits io Kerala (XV-21.3.86), 263-
64. 

Proposed scheme fot maximisatioo of 
productIOn of Coffee (XIV-14.3.SO) 
255. 

Rankioa of Tecboical Posts lXIV-
19.3.B6), 115. 

Recessioo In Automobile industry 
(XIII-2S.2.86), 74-75. 

lle!Pooal ImbMace In Development 
(XIV-U.3.86). 30-34. 

Ilcporled Finaoeial Problems of'Coffee 
. Board (XIV-14 3.86), 134-35. 

RepreHDtal;OD for EaemptiDa Hard 
Duty Allowance from Jacome Tax 
(XVIl-2 5.86), 113. 

IlttrCDcbment of Employees in Indian 
Telepilone Industries (XVIl-29.4. 
86), 170. 

Scbeme for volunlary retiremcot (XV-
2.4.86). 16-17. 

,Security of para military force. from 
attack by iosurseot.s(XVIJ-30.4.86), 
75. 

Selection syll~m of allottioa L.P.G.I 
Kerosene Asencies (XVI-IS.4.86). 
266-67. 

Settina up of OctaD Thermal Eoergy 
CooveTiloo Plant io Kerala (XVI-
15.4:86), 131. 

• 5ettkl. up of ·lelepbooee:xcuD.es in 
PaJ,bat Diltrict, Kerata (XVII-
6.5.86), 109-IJO. 

Sb(Ir1qe of _II coiol aDd on. rupce 
not" (XIU-21.2.86), S6:J.·6S. 

Student-Teacber Ralio io Scbool. 
'(XVI-Z4,4,86). 37-38. 

Supenlioo ,of bookfq or, parcell 10 
Kerala Eltp~(XVI-W."86), 9J. 
94. 

Z~ro a:... of Growfla of Populatioo 
(XIV-20.3.86). 160-162. 

. DEBATES 
Beedi and Cipr Workers (CoDdiliooa 

of EmpIOy ... lM) Amndmeat BJII, 
1985 CoDtid. (XVII-2.5.86), US-
47. 

,.~, 

Demaod (01' adequate Ceocral auJa-
.aDOll to provide reW to th~ 
drolllbt affected IlCOpl. iD Iterala • 
(Und~r Rute 371) (XVlc..o.17.4.8'>. 
231. . 

l)emaatd. for Oraat&(OeneraJ) IP8~7. 
Mlnistry,of Foect ... avilSoppliea 
(XVI-16.4 86). 280-83. 

Demaad ·(or s.ttiDI up .be proposed 
eleclrooic swilch" eqlJiPlllellt fac-
lory at Palaut in Kerala (UDder 
Rule 3n) (XVII-29.4.86). 331-32. 

Draft Natlooa' Policy oD"Bducatioo. , • 
1986 (Res) (XVII-H.86), 390-97. 

Pinnc:e' BUI, 1986 Coatid. (XVlI-" 
28 4,86), 37J-7~. 

Ocoetal Budlet. 1f86.81-GeGeral 
DiscultioD (XIV- 11.3.86), ~4S-
49, 

Need to provide faciliti .. iD all T.V. 
Ceotres 10 Kerala for relay/q pro-
lrammc in MalyalUII from T.V. ,. 
St.tlOOI In TrivaDdnnD (Metter 
Uader Rule 377),. (XVII-6.5.I6), 
273. 

Need 10 raNe credllJimit fixed by ...... 
HUDCO (UJMlerRuie 377) (XIV-
13.3.86), 303. 

VIlt SEN, SHRI : 
Demands for Gralli. (General),' '986-

8"'" MiDist", ·of l'IcVo'eum aDd 
Natural Ci .. (XI V_lOll. 86), 258-
60. 

VISHWANATH 
'SHRI: 

PRAT AP SINGH, 

Appropriation (No, 3) Bill IDt. (XVI-
2ll.4.16), 374. 
Colltkl. (XVJ.....i.2).486). 374-379i 
81. 



NAME INDIX 

Motion to Pas. (XVI-23.4.86), 382. 

Appropriation (Vote on Account) Bill 
1986-lnt. (XIV-13.3.86), 349. 
Conlid. (XIV-13.3.86), 350. 

MotiOll' to Pass (XIY-13.3.86), 
350. 

D.8.G. (General), 1983-84 (XIV-
10.3.86), )38. 

D.S.G. (Geoeral), 1985·86 (XlV-
10.3.86). 338. 

FlnaDCe Bill, 1986 Consld. (XVI-
24.4.86), 299·306. 

Fiaance Bill, 1986 Consid. (XVII-
28.4.86), 374-400. 

Motion to Pass (XVII-28.4.B6), 
417. 

Further conceasion and exemptions in 
excite and customs duties (5t) (XV 
-3.4.86), 151-60. 

General Bud.et, I 986-87-General 
Discussion (XlV-13.3.86), 300-335. 

Stat~menl re: rel~se of Additional 
Dearnci. Allowante to Central 
Goveroment Employees (XUI-
27.2.86),409-10. 

Steep rise In prices or Fertilizers and 
Petroleum Products (A.M.) (XIH-
21.2.86), 4#·51. 

VYAS, SHRI GIRDHARI LAL: 

DetalinatioD of Salt water (XVII-
S.5.86). 36. 

Development of National Capital 
Resion (XYlI-28.4.86), n. 

Forei.n aid for power aeneration 
(XIII-2S.2.86) 24-28. 

Fund, for National Capital Recion 
(XVIl-·28.4.86), 16. 

Indoor patients treated at AIIMS 
(XYI-l'.4.86), 20-26. 

LOlla functions for distribution of 
Batik LoaDs to Economically Back-
ward People (XIII-28.2.86), 9. 

Need for Streamlioinl! tbe Proce-
dures (XIV-7.3.86}, 28. 

People Buft'eriua from Diabetes (XVI-
10.4.86),11·18. 

Power Requirement of Rajaatban(XJII 
-4.3.86), 21. 

Proposal to link Ibuojhunu with 
National Hiabway (XIlI-21.2.86), 
31. 

Raldt on bousel and offices of bank 
officials (XIII - 21.2.86), 20. 

Recovery of Loans (XIV-7.3.86), 7. 

Replacement of Coaches of Metre-
Gauge Trains bound for Rajasthan 
(XVI-24.4.86), 21. 

Report of Committee appointed on 
Imposin. Tal[ on Expenditure (XVI 
- 25.4.86). 21. 

Second Phase or Indira Gandhi Canal 
(XV 1-11.4 86).8.14. 

Supply of Power to Economically 
Backward Stales (XVI-l 5.4.86). 
24. 

World Ban" Loan for au·bued 
power plants (XVII-6.S.86), 16. 

Beedi and Cipr Workers (ConditiOllJ 
of Employment) Amendment Bill 
(Amendment of section 2. etc.) 
Consld. (XVI-11.4.S6). 327-33. 

Delhi Apartment Ownenhip Bill 
Coo,id. (XVII-30.4.B6>. 216-18. 

Demands (or Granls (General), 1986-
81. Mini'try of Commerce (XV-
1.4.86), 344-49. 

Demands for (irant. (General) 1986-
81. Ministry of Food and Civil 
Supplies (XVI-16.4.86), 299-308. 

Disapproval of Swadesbi Cotion Mills 
Company Limited (Acquisition and 
transfer of Undertakings) Ordinance 
(R~s) (XVI1-6.S.86), 306-308. 

Dran National Policy on EdUcation, 
1986 (Res) (XVIl-1.S.86),420-23. 

Finance Bill, 1986 CODSid. (XVI-
15.4.86). 398-400. 

Increasina and Recurrinl Losses in 
Coal India Limited (Di.) (XVII-
30.4.86). 330-32. 



Railwl, Budatt.-J986 .... 7 .... 0eoeral· 
DiacuuioD (XH1-4;3.8fi~. 688-93. 

Itetohltton reo BlectoraiRefOnM (XIII 
28.2.86), 277·85 

SIfU*tion- arlsifIJ out of drouabt and: 
otbet' natt"alcalamities ill various 
"arls of thc couDtry (Oil.) (XUI-
6 .. 3.~. 43~-36. 

Splces,Boat'd Bill Coos;cl (XIlI-21.2. 
86), 332· 34-

SPICCI Cess BiU CCI,II,Sid., (X.Ul~21.2. 
U). 332·).$. 

Swadeshl COllon MiIIl CompaDY 
lJajl,d (AClCluWtiOD and. Traasrcr 
0( Un4a1aWw. am : CODsid. 
(XVII - 6.5.86); 3Q6.3Gs. 

T ... (AmCllldlDflllt) ·B,jn.-couid, (XVII 
-29.4.86), 3(;9..73. 

W 

WADlYAR. SHRI SRlItANTAo. DATTA 
NARSIMHARAJA : 

Agre«JllcJlIS 'Il' tbe .·&.ld of.SdClllcc and 
Technolo~y (XVI -9.4.86), ISO. 

AllQCltw. {)f Foodaraie.s to Xamallh 
(XVI- J I 4.86).215.16. 

Aluminium lU a rcplacement of wood 
for· furaiturc· cle. (XIV -' 11,3.86), 
,~.5$. 

Alqouot spenl by Klm.alah for Rural 
Ocvclopment PrograJl)lJIc (XV-
24.3.86). 187. 

Allblanee to Kerala uuder DPAP 
(XVI-21.4.86l, 255·61. 

CleeQlDCe e(·secood plal_ of Soutb 
Ba.uciu 01. Process CC)fJIplrx 
(XV -8.4.8;'),264·65. 

CtearallQlo to D_ power ~jecll of 
Jt,arD8tali:l (XVU-M.86), 103.04. 

Cklaure 01 hi,., delllk, polyall,leoe 
falHics IU)d .ckua.itl (XV-8.4.86). 
159. 

Construction of Pellet PIaDt at 
Mangalore (XVI--21.4.1 ,), 267. 

CltNff.uc:lion-ol,!kh.oo1 BuIt:Ju... under 
NREP (XVII,-5.H6t, 216-:J8. 

COLlftr.Ion:Qf,Myilore ......... ore Rail 
Line to B.O. (XVI-I0.4.86), 
280. 

Dacllne . in Export 0( hlDd-plcked 
Ifoundllut (XVI~2S-:4,86). 144-45. 

Delay tn Cbmmi"lonf~ of Power 
Pre>jectl (XVII-6.5.86). 1.44. 

Ocvelopment.· of bOD Ole· Mtnes in 
Karnalalll (XV'-31;3.I16), 267. 

Dcv.tOpmeDI ofoilMeds itt E.amalaltl 
(XVI-21.4.86), 208. 

Drylattd developmml Project. in 
Statel (XVI-2r. ... 86t; !fii.o72. 

ESI Ikotpitals set up I. MiDel aDd 
IDdustrial A1'9~ iD·ltlnwaltl 
(XV-31.3.86}.3.llI. 

EDvlronmeotal improvement In 
Ce~na IMusuy, (XV_21.l.86), 
188. 

Expansion ofiiPCL Coast. I Rcfineriet 
(X.Vl- 15.4.&6), 137. 

Export 0( Tobac:c:o . (XIV-14.3 86), 
2li~. 

Finlocial performance of" c:orporlte 
sector (XlV - 14.3.86>, 177. 

On ""1:13 fcl:Jilize.r pl,,,,1 In 
K,aroat.l.a.(XVI-2L.4.86). 119. 

Ouioea worlJl aff'ecl~ .reas iD 
Kll(Nla"'" sw. (XlV~IU.II6), 
121-22. . . ' . 

Ham.uina of Hyd, .. ijtearic: Power 
lUourcet(XI V-I 8.3.86) •. 185·87. 

t OBI auisl1lGetl to· Ka~ (XVI-
2S.4.86). 140.41. 

Incenti"a to lOG1*' ceRt .• aport unIts 
(XVI-II.4.86), 120. 

locrelle in caplCily of LJ>(;.Botllnl 
Plants (XIV-18.3.M), 53-!l9. 

IndGt1rlal lilleac:ea ,fw ,VCa.ufl'lIIlcro_ 
wave 0\'eG ..... (XIV-19.3.86), 
56-S? 

IDU~ of··.o dk~,;"ly train _woo Ne,." ~. _4, . Baoplort 
(XV-3.4,16),49-50. 

Inlrod",!. 0( ~Qa.ocl on 



:t)oortlaMban 
t96. 

Iron Ore Exporl (XVI - 2S 4.86), 
~1S. 

Japar.esc collaboration for· modernis-
alion o( Heavy Enilineerin,l Corpor-
atioe ("'W~I'. 3.!6,.221 .. 22. 

JOHn Venlure wilh Vielnam on Oil 
tilcpftor".n (XVjJ~1' 486). 
165. 

LayiDIL of pipeline from Cochio to 
Tricby (X.y~2S.3.86). 16l. 

Lions io Bannarabelta Safari Park. 
"'Toatlllta (XV-1:U6,. 141. 

Loao from Baok of Tokyo for Imp)o· 
'1I1I:ol3lion of 'J>rojtcis C"IV-
J4.'386). 85. 

Manufacture orCoJour r.v. (XVll-
30 .... 86).4647. 

Minimum wages of workers in -Rock 
Minin. (XVH-5.S.86). 219. 

Modernisation of Coal Industry (XV-
8.4.86). 264. 

'Modernisation of Hanilloam 'Seclor 
(XIV-14.3.86). 263. 

NtK:IUr Power Station al Weit Coast 
(XVO-30.4.1!6). 18'3.84. 

Number 'of SCfST famHiesboaeftled 
in K«11HItaka (XVn-7.S.116J. 
94·95. 

Olllleilneriea ita Seventh 1>lan (XV-
25.3.86), 49. 

OpeniDg of Public Call OIIces and 
Post Ofiiees ioKatDlltaka (XV-
1.4 86), 92·93. 

Ordinanco Factory in Ori_ and olber 
States (XIV-123.86), 1\6.17. 

·P.astl~re l)evelOpIDent Proaramme 
(XVII-7$.86). 2lS. 

Pow« G-..uoa target aod «ctual 
'Performance (KVU-6;S.86), 
235·36. 

Procurement of 
Kudrccnukb 
149·50. 

Iron Oro Ifom 
(XV -21.3.86), • 

PredvetiOn of lIdUtBlolUiD '(XVII ...... 
5.5.86). 123-24. 

Projects undertaken by Coal 'Iodia 
Limited (XVI-15.4.86) 277. 

Promotion of T6uTlSmin Karnataka 
durina Seventh Fjve ·Year Pian 
(XV-21.HI6).285. 

Proposal, for dedaratioo of Natiollai 
Hiahways 10 Karnataka tXVI-
10.4.86), 122·24. 

Proposal for optning cf more atock 
exchanges (XIV-14.3 .• 86), 206. 

Prevision . fer beller telex services in 
major cities (XIV-Il.3.86). 
76.78. 

Revision of Ratcl of Royalty 00 
Mineral. (XIV-10.3.86), 6-10. 

Sanitary LalriDeS for R.ural Population 
(XV -31.3.86), 315. 

Schemes to prevent po;lution of rivers 
iD Karnataka (XVIll-30.4.86), 
183. 

Setting eI HydelProjects witb Balsrian 
I1Id (XV -1.4.86). '24()..41. 

Sick Deterlcot Pnil8(XV-2S.!.86) •. 
187. 

'Stcpa taken for quicker exploitation of 
Small Mineral Deposits (XV -
24.3.86), 299. 

Slepa to improve perl'ormance ·of R&D 
prolrammes (XVI-94.86), 76. 

Stepa to iRcrease foel wood production 
(XVII-30.4.86), 179·82. 

Slepsto 'pmerve tbe ec!o'olicat 
balance (XIV-12.3.86). I07~. 

Takftlg over Red Sand Mmes by 
Governmeot in . India (XVII-
28.4.86), 116. 

Trade between India and Soulh Korea 
(XV -4.4.86), 132-38. 

Windiol up of Minera I Development 
D01Itd {XV - 7.4 8ci),"}' 

Leave of Absence from the sittinas of 
tbe .House (XVI-lSA.Bb), 
3l3.34, 



WALIA SHRI CHAIt.ANJlT SINGH: 

Atomic Power PIaDt in Punjab (XV-
2.4.86), 121. 

Coal quota for Small Scale Industries 
in Punjab (XVII-6.5.86). 61·62. I 

Devices for detection of sex of foetus . 
(XV-27 ) 86), 98·99. jl 

Houain,· Problem (XV-2·U 86). 
4·5. 

Inclusion of certain communtties in 
tbe Hat of Scbeduled Trlbca (XVI-
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